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ORAL ANSWERS TO QUESTIONS 
 

माननीय अÅय±: ÿĳ काल, ÿĳ सं´या-281, ®ी भारत िसंह कुशवाह । 

… (Óयवधान) 

®ी गौरव गोगोई : अÅय± जी, यिद आप िवजय िदवस पर कुछ कहते तो अ¸छा होता । … (Óयवधान) 

 

महारानी लàमीबाई राÕůीय Öमारक 

       281. ®ी भारत िसहं कुशवाह: 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार का ‘राÕůीय संÖकृित िनिध’ के अंतगªत ‘महारानी लàमीबाई राÕůीय Öमारक, 

µवािलयर का उÆनयन/नवीनीकरण करने का िवचार है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) यिद नहé, तो इसके ³या कारण ह§ और उĉ उÆनयन/नवीनीकरण कायª कब तक िकये जाने कì 

संभावना है? 

 

   सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसंह शेखावत): 

(क) से (ग) : िववरण सभा पटल पर रख िदया गया है।       

                                                                                                         

 

 
 Since Shri Bharat Singh Kushwah was not present , hence Hon. Speaker asked the Hon. Minister to lay the reply 
and allowed Shri Chandra Prakash Joshi and Dr. Prashant Yadaorao Padole to ask supplementary questions. 
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िववरण 

(क) से (ग): महारानी लàमीबाई राÕůीय Öमारक, µवािलयर, भारतीय पुरातÂव सव¥±ण के अधीन संरि±त 

Öमारक नहé है। महारानी लàमीबाई राÕůीय Öमारक, µवािलयर को राÕůीय सांÖकृितक िनिध (एनसीएफ) 

के अंतगªत उÆनत/नवीनीकरण करने का ऐसा कोई ÿÖताव नहé है। 

माननीय अÅय± : ®ी चÆþ ÿकाश जोशी ।  

®ी चÆþ ÿकाश जोशी : माननीय अÅय± जी, गढ़ तो िच°ौड़ है, बाकì तो सब गिढ़या है । िच°ौड़गढ़ 

एिशया का सबसे बड़ा िकला है । इसका बहòत गौरवशाली इितहास रहा है । इससे मीरा, पÆना, महारानी 

पĪावित और महाराणा ÿताप का गौरवशाली इितहास जुड़ा है । ÿधान मंýी जी न ेमीरा जी के 525व¤ वषª 

पर ऐितहािसक महÂव के ÖथानŌ पर बड़े कायªøम िकए ह§ । म§ माननीय मंýी जी से जानना चाहता हóं िक 

³या िच°ौड़गढ़ म¤ भी मीरा जी के नाम पर बड़ा Öमारक बनेगा? िच°ौड़ के दगुª  पर एक वैकिÐपक मागª 

कì लÌबे समय से मांग है । ³या इस मांग पर सरकार िवचार कर रही है । 

माननीय अÅय± : माननीय मंýी जी । संि±Į म¤ ÿĳ और जवाब होने चािहए तािक सभी ÿĳ पूछे जा 

सक¤  । 

®ी गजÆेþ िसंह शेखावत : माननीय अÅय± जी, माननीय सदÖय ने आपके माÅयम से बहòत ही 

महÂवपूणª ÿĳ पूछा है । भĉ िशरोमिण  मीरा बाई का 525वां जÆम जयंती िदवस माननीय ÿधान मंýी जी 

के मागªदशªन म¤ मंýालय ने आयोिजत िकया है । मीरा बाई जी के जीवन से जुड़े चार महÂवपूणª Öथान, 

उनका जÆम Öथान - मेड़ता, जहां उनकì शादी हòई - िच°ौड़गढ़, जहां उÆहŌने भिĉ कì - वृंदावन और 

जहां उनका महापåरिनवाªण होकर ईĵर म¤ एकाकार हòई ं- Ĭारका म¤, इन चारŌ ÖथानŌ पर बड़े कायªøम 

मीरा जी कì Öमृित म¤ करन ेका िनĲय हòआ था । तीन ÖथानŌ पर कायªøम हो चुके ह§ और माननीय 

सदÖय कì जानकारी के िलए बताना चाहता हóं िक िच°ौड़गढ़ म¤ आगामी 21, 22 और 23 तारीख को 

एक बड़ा कायªøम आयोिजत िकया जाने वाला है । 
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 महोदय, जहां तक Öमारक बनाने का िवषय है, ऐसा कोई भी ÿÖताव वतªमान म¤ मंýालय के पास 

िवचाराधीन नहé है । वैकिÐपक मागª के िलए िजला कल³ेटर न ेएक पý िलखा है । माननीय सदÖय न ेभी 

पý िलखा है । हमने राºय सरकार से उस पý के आधार पर एक बार अपनी तरफ से एक ÖजिÖटव 

डीपीआर बनाने के िलए आúह िकया है िक वे डीपीआर भेज¤ । उसके बाद मोÆयूम¤ट्स िÿजव¥शन ए³ट के 

ÿावधानŌ के अनłुप िवचार करके आग ेिनणªय कर पाएगंे, लेिकन अभी वह बहòत ही ÿारिÌभक अवÖथा 

म¤ है इसिलए इस पर अभी िकसी तरह कì िटÈपणी नहé कì जा सकती है । 

माननीय अÅय± : ठीक ह ै। आज माननीय सदÖय और मंýी जी, ³या एक नया ÿयास कर सकते ह§ िक 

संि±Į म¤ ÿĳ पूछ¤ और संि±Į म¤ जवाब द¤ । हम¤ आज कोिशश करनी चािहए िक कैस े20 ÿĳ पूछ सक¤  । 

 ®ी पडोल,े आप सदन म¤ इतनी बार बोल ेह§, िजतनी बार कोई नहé बोला है । 

डॉ. ÿशांत यादवराव पडोले : धÆयवाद अÅय± जी । आपकì कृपा हमेशा रहेगी । म§ आपके माÅयम स े

ÿĳ पूछना चाहता हóं िक सरकार महारानी लàमीबाई राÕůीय Öमारक उÆनयन म¤ Öथानीय समुदायŌ को 

शािमल करने और इस ेपयªटन Öथल बना कर रोजगार सजृन के łप म¤ िवकिसत करन ेके िलए ³या 

कोई ÿयास कर रही है? 

®ी गजÆेþ िसहं शेखावत : अÅय± जी, महारानी लàमीबाई जी का Öमारक µवािलयर म¤ बना है । वह 

µवािलयर का नेशनल मोÆयूम¤ट नहé है, लेिकन µवािलयर कì नगरपािलका उसका संर±ण करती है, 

लेिकन अभी इस तरह का कोई िवचार मंýालय म¤ िवचाराधीन नहé है । 

माननीय अÅय± : ³वेĲन न. 282, ®ी देवेश चÆþ ठाकुर ।  
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रोजगार सृजन के िलए योजनाए ंऔर कायªøम 

282. ®ी देवेश चÆþ ठाकुर: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  िपछले तीन वषŎ और वतªमान वषª के दौरान देश म¤ बेरोजगारी पर अंकुश लगाने और रोजगार के 

नए अवसर पैदा करन ेके िलए सरकार Ĭारा कायाªिÆवत कì जा रही योजनाओ ंऔर कायªøमŌ के 

नाम ³ या ह§; 

(ख)  उĉ अविध के दौरान िकतने युवाओ ंको रोजगार िमला तथा इस संबंध म¤ ³या उपलिÊधयां 

हािसल हòई:ं 

(ग)  िपछले तीन वषŎ के दौरान सरकार तथा िनजी ±ेý और िविभÆन सावªजिनक ±ेý के उपøमŌ 

Ĭारा राºयवार िकतनी नौकåरयां सृिजत और ÿदान कì गई;ं और 

(घ)  ³ या सरकार का बेरोजगार युवाओ ंको कोई बेरोजगारी भ°ा देने का िवचार है? 

 

     ®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसुख मांडिवया): 

(क) से (घ):  िववरण सभा पटल पर रख िदया गया है। 

 

िववरण 

(क) से (घ): रोजगार और बेरोजगारी पर आिधकाåरक डेटा ąोत आविधक ®म बल सव¥±ण 

(पीएलएफएस) है जो 2017-18 से सांि´यकì और कायªøम कायाªÆवयन मंýालय (एमओएसपीआई) 

Ĭारा आयोिजत िकया जाता है। सव¥±ण कì अविध हर साल जुलाई से जून तक होती है।  

 
 Since Shri Devesh Chandra Thakur was not present, hence Hon. Speaker asked the Hon.Minister to lay the reply 
and allowed Shri Sagar Eshwar Khandre and Shrimati Malvika Devi to ask supplementary questions. 
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नवीनतम वािषªक पीएलएफएस åरपोटª म¤ उपलÊध आंकड़Ō के अनुसार, वषª 2020-21 स े2023-

24 के दौरान सामाÆय िÖथित के आधार पर 15-29 वषª कì आय ुके युवाओ ंके िलए रोजगार को दशाªने 

वाला अनमुािनत कामगार जनसं´या अनुपात (डÊÐयूपीआर) िनÌनानुसार हैः 

 (% म¤) 
वषª कामगार जनसं́ या अनुपात (डÊÐयूपीआर) 

2020-21 36.1 

2021-22 36.8 

2022-23 40.1 

2023-24 41.7 

ąोत: पीएलएफएस, एमओएसपीआई 

यह आंकड़¤ दशाªते ह§ िक युवाओ ं (15-29 वषª) के िलए रोजगार को दशाªने वाले कामगार 

जनसं´या अनपुात म¤ िपछले कुछ वषŎ म¤ विृĦ कì ÿविृ° रही है। वषª 2020-21 से वषª 2023-24 के 

दौरान सामाÆय िÖथित के आधार पर यवुाओ ं(15-29 वषª) के िलए राºय/संघ राºय ±ेý-वार अनमुािनत 

कामगार जनसं´या अनुपात (डÊÐयूपीआर) संलµन अनुबंध म¤ िदया गया है।  

यवुाओ ं के िलए रोजगार सजृन के साथ-साथ िनयोजनीयता म¤ सधुार करना सरकार कì 

ÿाथिमकता है। तदनसुार, सरकार िविभÆन रोजगार सजृन योजनाओ/ंकायªøमŌ को लागू कर रही है। 

इनम¤ अÆय बातŌ के साथ-साथ ÿधानमंýी रोजगार सृजन कायªøम (पीएमईजीपी), महाÂमा गांधी राÕůीय 

úामीण रोजगार गारटंी योजना (एमजीएनआरईजीएस), दीन दयाल उपाÅयाय úामीण कौशल योजना 

(डीडीयू-जीकेवाई), úामीण Öवरोजगार और ÿिश±ण संÖथान (आरएसईटीआई), दीनदयाल अंÂयोदय 

योजना-राÕůीय शहरी आजीिवका िमशन (डीएवाई-एनयूएलएम), ÿधानमंýी मुþा योजना (पीएमएमवाई) 

आिद शािमल ह§। सरकार Ĭारा लागू कì जा रही िविभÆन रोजगार सृजन योजनाओ/ंकायªøमŌ का िववरण 

https://dge.gov.in/dge/schemes_programmes पर देखा जा सकता है।  
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इसके अलावा, ®म और रोजगार मंýालय, भारत सरकार राÕůीय कåरयर सेवा (एनसीएस) 

पोटªल चला रहा है, जो िनजी और सरकारी ±ेýŌ कì नौकåरयŌ, ऑनलाइन और ऑफलाइन नौकरी मेलŌ 

कì जानकारी, नौकरी खोज और िमलान, कåरयर परामशª, Óयावसाियक मागªदशªन, कौशल िवकास 

पाठ्यøमŌ कì जानकारी, कौशल/ÿिश±ण कायªøम आिद सिहत कåरयर से संबंिधत सेवाए ंिडिजटल 

Èलेटफॉमª [www.ncs.gov.in] के माÅयम से ÿदान करने के िलए वन-Öटॉप समाधान है। 15.11.2024 

तक, एनसीएस पोटªल पर 3.53 करोड़ से अिधक åरिĉयां (िजसम¤ अÆय के साथ-साथ सरकारी, िनजी 

और सावªजिनक ±ेý के उपøम शािमल ह§) जुटाई गई ह§।  

सरकार ने बजट 2024-25 म¤, 2 लाख करोड़ Łपये के क¤ þीय पåरÓयय के साथ 5 वषª कì अविध 

म¤ 4.1 करोड़ युवाओ ंके िलए रोजगार, कौशल और अÆय अवसरŌ कì सुिवधा के िलए 5 योजनाओ ंऔर 

पहलŌ संबंधी ÿधान मंýी पैकेज कì घोषणा कì।  

कमªचारी राºय बीमा िनगम (ईएसआईसी) कì अटल बीिमत Óयिĉ कÐयाण योजना 

(एबीवीकेवाई) के तहत, पाýता के अनुसार, अपनी नौकरी खोने वाले बीिमत ®िमकŌ को बेरोजगारी लाभ 

का भगुतान िकया जाता है। एबीवीकेवाई के तहत बेरोजगारी लाभ को औसत दैिनक कमाई के 25% से 

बढ़ाकर 50% कर िदया गया है, जो 90 िदनŌ तक देय है, साथ ही बीिमत ®िमकŌ के िलए लाभ का दावा 

करने के िलए पाýता शतŎ म¤ छूट भी दी गई है। 

अनुबंध 

15-29 वषª कì आय ुके यवुाओ ंके िलए सामाÆय िÖथित के आधार पर अनुमािनत कामगार जनसं´या 
अनुपात (डÊÐयूपीआर); राºय/सघं राºय ±ेý-वार Êयोरा  

राºय/संघ राºय ±ýे-वार कामगार जनसं´या अनुपात (%) 
2020-21 2021-22 2022-23 2023-24 

आंň ÿदेश 40.2 40.6 40.7 37.7 
अŁणाचल ÿदेश 24.3 20.0 35.1 40.0 
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असम 31.3 37.6 44.6 44.0 
िबहार 21.3 21.8 27.0 31.2 
छ°ीसगढ 45.3 47.9 55.6 57.8 
िदÐली 31.9 34.1 33.2 33.3 
गोवा 31.2 30.1 36.6 33.5 
गजुरात 44.8 47.3 50.3 55.8 

हåरयाणा 31.6 28.7 30.8 34.6 
िहमाचल ÿदेश 49.4 51.3 54.6 52.9 
झारखंड 46.1 49.2 46.7 49.3 
कनाªटक 39.3 37.1 40.5 38.1 
केरल 25.3 28.9 28.9 28.5 
मÅय ÿदेश 47.0 44.7 49.8 56.6 
महाराÕů 36.5 38.0 39.6 40.1 
मिणपरु 17.4 18.7 26.3 24.3 
मेघालय 37.5 38.8 41.6 53.1 
िमजोरम 28.3 25.0 25.1 22.5 
नागाल§ड 21.5 31.3 38.9 36.5 
ओिडशा 37.5 36.3 42.2 46.3 
पंजाब 33.8 37.0 39.2 37.8 
राजÖथान 38.2 37.6 41.1 44.1 
िसि³कम 46.0 50.2 47.2 52.6 
तिमलनाडु 35.3 34.5 32.9 35.0 
तेलगंाना 35.2 38.2 36.3 40.7 
िýपरुा 33.2 34.2 36.4 43.9 
उ°राखंड 30.9 32.3 37.5 44.2 
उ°र ÿदेश 33.1 34.7 38.5 39.0 
पिĲम बंगाल 39.7 39.1 43.3 44.6 
अंडमान एवं िनकोबार Ĭीप समूह 42.4 39.2 45.9 43.3 
चंडीगढ़ 27.8 29.6 34.3 44.9 
दादरा और नगर हवेली तथा दमन 40.0 57.9 60.9 56.9 
जÌमू और कÔमीर 33.4 40.2 41.2 40.2 
लĥाख 14.3 29.1 25.0 31.0 

ल±Ĭीप 19.4 19.4 21.0 31.4 

पडुुचेरी  31.3 35.8 31.6 36.5 
अिखल भारत 36.1 36.8 40.1 41.7 

ąोत: पीएलएफएस, एमओएसपीआई 
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SHRI SAGAR ESHWAR KHANDRE: Thank you, Speaker, Sir, for giving me an 

opportunity to speak. I come from the Kalyana-Karnataka region which is a very 

backward region. We are protected by Article 371 (J) of the Constitution, which 

gives us a special status in employment. A lot of job migration happens in our 

region. From my Lok Sabha constituency itself, a lot of youth after finishing their 

degree go to Hyderabad, Pune and Bangalore to work. 

 Sir, I would like to ask the Central Government whether it is doing anything 

to identify these regions, where maximum job migration is happening, to ensure 

that employment is given to the youth in Tier-II and Tier-III cities. 

डॉ. मनसुख मांडिवया : माननीय अÅय± जी, वतªमान समय म¤ रोज़गार कì अनेक शाखाए ंभी उपलÊध 

हòई ह§ और अनेक ÿकार के एजुकेशन और िÖकÐस भी डेवलप हòए ह§ । इन िÖकÐस और अपनी 

आवÔयकता के अनसुार देश का कोई भी नागåरक न केवल अपने देश म¤, बिÐक वह सारी दिुनया म¤ 

जाकर रोज़गार के िलए ÿयास कर सकता है और रोज़गार ÿाĮ कर सकता है । इसिलए कोई भी Óयिĉ, 

चाहे वह कÐयाण-कनाªटक का हो, चाहे वह कनाªटक के िकसी भी भाग का हो, वह हैदराबाद जा सकता 

है और हैदराबाद के लोग भी कÐयाण-कनाªटक म¤ या उसे जहां भी ऑपो¸यूªिनटी उपलÊध हो, वहां वे जा 

सकते ह§ । 

SHRIMATI MALVIKA DEVI: Sir, what are the schemes being given and the steps 

being taken up by the Government to increase the opportunities for employment for 

the people of Kalahandhi and Nawapara? 

माननीय अÅय± : जो ÿथम बार सांसद चनुकर आए ह§, आज उन सभी माननीय सदÖयŌ को सÈलीम¤टरी 

ÿĳ पूछने का मौका िमलेगा । 
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डॉ. मनसुख मांडिवया : माननीय अÅय± जी, कालाहांडी के िलए या दशे के िकसी शहर के िलए कोई 

अलग योजना नहé बनायी जाती है, लेिकन रोज़गार-सजृन के िलए भारत सरकार Ĭारा जो भी योजनाए ं

लागू ह§, उन सारी योजनाओ ंका लाभ कालाहांडी को भी िमल सकता है । 

माननीय अÅय±: ³वेĲन नं. 283, डॉ. थोल ितłमावलवन ।  

 

FORMAL AND INFORMAL ECONOMY DATA 

*283. DR. THOL THIRUMAAVALAVAN: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has separate data for Formal and Informal economy 

in the country; 

(b) if so, the details of their contribution to the Indian Economy; 

(c) whether the Government has any plan to bring 100% of the economic activities 

under Formal Economy; and 

(d) if so, the details thereof? 

 
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) से (घ):  िववरण सभा पटल पर रख िदया गया है।  

 

िववरण 

(क) और (ख): जी हा।ँ राÕůीय नमूना सव¥±ण कायाªलय (एनएसएसओ) Ĭारा आयोिजत आविधक ®म 

शिĉ सव¥±ण (पीएलएफएस), पåरवारŌ के ÖवािमÂव वाले अिनगिमत उīमŌ (अथाªत्, मािलकाना और 
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साझेदारी उīम) के łप म¤ यथापåरभािषत अनौपचाåरक ±ेý म¤ रोजगार के संबंध म¤ सूचना ÿदान करता 

है। पीएलएफएस कì वािषªक åरपोटª, 2023-24 के अनसुार, जुलाई 2023 स ेजून 2024 के दौरान गैर-

कृिष ±ेý म¤ कायªरत सभी ®िमकŌ म¤ से 73.2 ÿितशत ®िमक अनौपचाåरक ±ेý म¤ कायªरत थ।े  

एनएसएसओ Ĭारा आयोिजत अिनगिमत ±ेý उīमŌ (एएसयूएसई) का वािषªक सव¥±ण, तीन ±ेýŌ अथाªत 

िविनमाªण, Óयापार और अÆय सेवाओ ंसे संबंिधत अिनगिमत गैर-कृिष ÿितķानŌ से संबंिधत सव¥±ण है। 

ÖवािमÂववार, इस सव¥±ण म¤ मािलकाना, साझेदारी (िजसम¤ सीिमत देयता साझेदारी शािमल नहé है), 

Öवयं सहायता समूह, सहकारी सिमितयां, सोसायटी/Æयास आिद से संबंिधत अिनगिमत गैर-कृिष 

ÿितķान शािमल ह§। वषª 2022-23 के इस सव¥±ण के पåरणाम (सव¥±ण अविध: अ³टूबर 2022 स े

िसतंबर 2023) के अनसुार, इस ±ेý म¤ लगभग 6.5 करोड़ ÿितķान ह§, जो लगभग 11 करोड़ ®िमकŌ 

को रोजगार ÿदान करते ह§ और ÿÂयेक ÿितķान (बाजार ÿितķानŌ हेतु) का वािषªक सकल मूÐय वधªन 

(जीवीए) ₹2,38,168 है। 

इसके अलावा, राÕůीय लखेा सांि´यकì (एनएएस) सावªजिनक ±ेý, िनजी कॉपōरेट ±ेý और घरेलू ±ýे 

म¤ पåरणाम और मूÐय वधªन के बीच अंतर को दशाªती है। एनएएस के घरेलू ±ेý म¤ कृिष कायª और पåरवारŌ 

को सेवा दनेे वाले गैर-लाभकारी संÖथानŌ सिहत वे मािलकाना और साझेदारी उīम शािमल ह§ जो 

उपयुĉ लेखा नहé रखते ह§। वषª 2022-23 के िलए एनएएस से उपलÊध नवीनतम आंकड़Ō के अनसुार, 

घरेलू ±ेý के पास अपने गरै-कृिष कायªकलापŌ के माÅयम से वतªमान कìमतŌ पर कुल जीवीए का 26.8 

ÿितशत िहÖसा है। इसके अलावा, घरेलू ±ेý ने कृिष और संबĦ ±ेýŌ के माÅयम से कुल जीवीए म¤ 17.4 

ÿितशत का योगदान िदया है।  

(ग) और (घ):  आिथªक कायªकलापŌ और रोजगार को औपचाåरक बनाने के िलए सरकार Ĭारा कई 

ÿयास िकए जा रहे ह§। इनम¤ िनÌनिलिखत शािमल ह§: 
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(i)   एमएसएमई के िलए पजंीकरण अिभयान: िदनांक 11 जनवरी 2023 को, अनौपचाåरक सूàम उīमŌ 

को औपचाåरक बनाने के उĥेÔय से उīम सहायता Èलेटफ़ॉमª (यूएपी) के माÅयम से एक पåरयोजना शुł 

कì गई है, तािक उन अनौपचाåरक सूàम उīमŌ को पंजीकरण म¤ सिुवधा हो िजनके पास Öथायी खाता 

सं´या नहé है। िदनांक 11 िदसंबर 2024 तक यूएपी म¤ कुल 2.44 करोड़ से अिधक एमएसएमई पंजीकृत 

ह§, िजनम¤ 2.93 करोड़ लोगŌ को रोज़गार िमला है। औपचाåरकìकरण का आशय इÆह¤ पहचान ÿदान 

करना है, िजससे इसका उपयोग ÿाथिमकता ±ेý ऋण लाभŌ जैसे लाभ ÿाĮ करने के िलए िकया जा 

सके। 

(ii) माल एवं सेवा कर (जीएसटी) के łप म¤ िकए गए कर सधुार के पåरणामÖवłप अथªÓयवÖथा का 

औपचाåरकìकरण हòआ है और इसके पåरणामÖवłप सूचना ÿवाह से अंततः अÿÂय± कर संúह और 

ÿÂय± कर सúंह दोनŌ म¤ विृĦ होगी। सभी ÿिøयाओ ंका पूणª łप से िडिजटाइजेशन करने से, जीएसटी 

के कारण औपचाåरक ±ेý म¤ अिधक रोजगार सजृन हो रहा है और उन सभी संÓयवहारŌ को समाĮ िकया 

जा रहा है जो पहले बही-खातŌ म¤ दजª नहé िकए गए थे और अब तक कर के दायर ेस ेबाहर थे। जीएसटी 

को कर ÿणाली म¤ बेहतर कर अनपुालन और पारदिशªता लाने के िलए तैयार िकया गया है।  

(iii) कमªचारी भिवÕय िनिध संगठन (ईपीएफओ) के आंकड़Ō म¤ मÅयम और बड़े औपचाåरक ±ेý ÿितķानŌ 

म¤ कम वेतन पाने वाले कमªचाåरयŌ को शािमल िकया गया है। िसतंबर 2017 से अगÖत 2024 कì अविध 

के दौरान, 7 करोड़ स ेअिधक सदÖय ईपीएफओ के दायर ेम¤ शािमल हòए ह§, जो रोजगार बाजार के 

औपचाåरकìकरण और संगिठत ±ेý के कमªचाåरयŌ को सामािजक सुर±ा लाभŌ कì कवरजे कì सीमा को 

दशाªता है।  

(iv) ई-®म म¤ अनौपचाåरक ±ेý का नामांकन: असंगिठत ®िमकŌ के Óयापक राÕůीय डेटाबेस 

(एनडीयूडÊÐयू) का सृजन करने हेतु िदनांक 26 अगÖत, 2021 को ई-®म पोटªल (eshram.gov.in) 

कì शłुआत कì गई थी तािक असंगिठत ®िमकŌ को यूिनवसªल खाता सं´या (यूएएन) ÿदान करते हòए 
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उÆह¤ पंजीकृत िकया जा सके और सहायता ÿदान कì जा सके। इसके अितåरĉ, िविभÆन सामािजक ±ेý 

योजनाओ ंतक असंगिठत ®िमकŌ कì पहòंच बढ़ाने के िलए वन-Öटॉप सॉÐयूशन के łप म¤ ई-®म िवकिसत 

िकए जाने के बार ेम¤ हाल ही म¤ कì गई बजट घोषणाओ ंके Åयेय को Åयान म¤ रखते हòए, ®म और रोजगार 

मंýालय ने िदनांक 21 अĉूबर, 2024 को ई-®म- “वन-Öटॉप-सॉÐयूशन” कì शŁुआत कì है। ई-®म- 

“वन-Öटॉप-सॉÐयूशन” म¤ अलग-अलग सामािजक सरु±ा/कÐयाण योजनाओ ंको एक ही पोटªल अथाªत् 

ई-®म पर एकìकृत िकए जाने पर बल िदया गया है। यह ई-®म पर पंजीकृत असंगिठत ®िमकŌ को 

सामािजक सुर±ा योजनाओ ंतक पहòंच ÿाĮ करने और उÆह¤ अब तक िमले लाभŌ को ई-®म के माÅयम 

से देखने म¤ मदद करता है।  अब तक, िविभÆन क¤ þीय मंýालय/िवभागŌ कì 12 योजनाओ ंको ई-®म के 

साथ एकìकृत/मैप िकया जा चकुा है, िजनम¤ ÿधानमंýी सुर±ा बीमा योजना, ÿधानमंýी जीवन ºयोित 

बीमा योजना, आयÕुमान भारत – ÿधानमंýी जन आरोµय योजना, ÿधानमंýी Öůीट व¤डर आÂमिनभªर 

िनिध, पीएम आवास योजना – शहरी, पीएम आवास योजना – úामीण, महाÂमा गांधी राÕůीय úामीण 

रोजगार गारटंी अिधिनयम आिद शािमल ह§।  

िदनांक 11 िदसंबर 2024 तक कì िÖथित के अनुसार, 30.46  करोड़ से अिधक असंगिठत ®िमक 

पहले ही ई-®म पोटªल पर पंजीकरण कर चुके ह§।  

DR. THOL THIRUMAAVALAVAN : Hon. Speaker, Sir, I have received the reply. 

The hon. Minister has informed that 73.2 per cent of all workers engaged in the 

non-agriculture sector were in the informal sector during the period from July 2023 

to June 2024.  

 There are several critical steps that the Government need to take to 

streamline the informal economy. Policy measures such as enhancing access to 
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finance, providing skills training, securing property rights and extending legal 

protections can help transition of informal economy into formal sector.  

 From the reply, I understand that the Government is focused on registering 

and taxing workers in the informal sector. Women workers constitute a significant 

share of this sector. However, they lack job protection. Being largely semi-skilled 

or unskilled, they are in urgent need to get skill training.   

 Sir, through you, I would like to ask the hon. Minister what measures the 

Government has taken to provide legal protection to workers in the informal 

economy. How many workers have received skill development training so far? 

®ी पंकज चौधरी : माननीय अÅय± जी, भारतीय अथªÓयवÖथा वतªमान समय म¤ औपचाåरक 

अथªÓयवÖथा कì ओर तेजी से बढ़ रही ह ै। इसके कारण दशे कì आबादी का एक बड़ा िहÖसा सामािजक 

सरु±ा के दायरे म¤ कवर हो रहा है । इसी कारण, उÆहŌने आिथªक िÖथरता और सामािजक सरु±ा का 

बेहतर कवरजे िमल रहा है ।  

 जहां तक माननीय सदÖय का सवाल है िक ³या ÿयास िकए गए ह§, तो अगर आप दखे¤ तो हम 

‘उīम’ पोटªल लेकर आए, िजसम¤ 5.5 करोड़ एम.एस.एम.ईज़. रिजÖटडª हòए और उÆह¤ औपचाåरक 

सेवाओ ंसे ऋण ÿािĮ कì सिुवधा ÿाĮ हो रही ह ै। वहé हम ‘ई-®म’ पोटªल लकेर आए, िजसम¤ िपछल े

तीन वषŎ म¤ ही 30.46 करोड़ ®िमकŌ को पंजीकृत िकया गया । अगर आप ई.पी.एफ.ओ. के डेटा को 

देख¤ तो वषª 2014-15 तक जहां 15.84 करोड़ लोगŌ ने रिजÖůेशन कराया, वहé वषª 2022-23 तक 

29.88 करोड़ लोगŌ ने रिजÖůेशन कराया । 

 इस ÿकार सरकार का यह लगातार ÿयास है िक लोगŌ को औपचाåरक से³टर म¤ लाया  जाए।  
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DR. THOL THIRUMAAVALAVAN: Hon. Speaker, Sir, since a large proportion of 

workers in the informal economy is women, I would like to ask the hon. Minister 

what measures have been taken to provide health facilities to these workers.  

What steps has the Government undertaken to reduce the gender gap and 

increase the participation of women workers in the formal sector? 

®ी पंकज चौधरी : माननीय अÅय± जी, जहां तक सामािजक सरु±ा का सवाल है, अगर देख¤ तो 

अनौपचाåरक ±ेý म¤ भी हमारी सरकार लगातार काम कर रही है । तमाम योजनाओ ंके तहत, जो माननीय 

सदÖय ने उनके ÖवाÖथ के िलए बात कì है, तो पूर ेदेश म¤ ÿधान मंýी जन आरोµय योजना के तहत 

अनौपचाåरक ±ेý के लोगŌ को भी कवर िकया जा रहा है । 

डॉ. आनÆद कुमार गŌड : माननीय अÅय± जी, परम आदरणीय ÿधान मंýी जी के नेतÂृव म¤ भारत कì 

अथªÓयवÖथा िवĵ म¤ पांचवे Öथान पर पहòंच गई है और जÐद ही यह तीसर ेÖथान पर पहòंचने वाली है । 

इस बढ़ती हòई अथªÓयवÖथा म¤ सूàम, लघु और मÅयम उīमŌ का बहòत बड़ा योगदान है । 

 म§ माननीय िव° राºय मंýी जी से जानना चाहता हóं िक एमएसएमई सै³टर के औपचाåरकìकरण 

के िलए सरकार ³या ÿयास कर रही है? 

®ी पंकज चौधरी : माननीय अÅय± जी, म§ने पहले ही बताया िक हमने जो पोटªल लॉÆच िकया है, उसके 

तहत कहé न कहé भारी विृĦ उसम¤ हòई ह ै। अगर दखे¤ तो एमएसएमई का दायरा जहां वषª 2015 म¤ 21.9 

लाख था, वहé वषª 2024 म¤ यह बढ़ कर के 5.5 करोड़ हो गया है । 

माननीय अÅय±: ³वेĲन नं. 284, डॉ. के. सधुाकर ।  
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COMPLAINTS LODGED ON THE SAMADHAN PORTAL 

*284. DR. K. SUDHAKAR: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the number of complaints that have been lodged on the SAMADHAN portal 

categorized, State and year-wise; 

(b) the number of complaints resolved categorized, year and State-wise; 

(c) the number of complaints pending categorized, year and State-wise;  

(d) the average time taken to resolve these complaints; and 

(e) the steps taken to expedite resolution of these pending complaints? 

 

    ®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसखु मांडिवया): 

(क) से (ङ):  िववरण सभा पटल पर रख िदया गया है। 

 

िववरण 

(क) से (ङ): समाधान पोटªल पर कामगारŌ, ůेड यूिनयनŌ और िनयोĉाओ ंĬारा दायर िकए गए औīोिगक 

िववादŌ, दावŌ और िशकायतŌ का िनपटान क¤ þीय औīोिगक संबंध मशीनरी (सीआईआरएम) के ±ेýीय 

कायाªलयŌ Ĭारा िकया जाता है। 

     औīोिगक िववादŌ (बखाªÖतगी सिहत), िविभÆन अिधिनयमŌ अथाªत उपदान संदाय अिधिनयम 

1972, Æयूनतम मजदूरी अिधिनयम 1948, ÿसूित ÿसिुवधा अिधिनयम 1961, समान पाåर®िमक 

अिधिनयम 1976 और मजदूरी संदाय अिधिनयम 1936 के तहत दावŌ और ÿाĮ कì गई, िनपटाई गई 

एवं लंिबत सामाÆय िशकायतŌ कì सं´या का ±ेý-वार Êयौरा Êयोरा अनुबंध म¤ िदया गया है। 
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     िववादŌ और दावŌ का समाधान संबंिधत अिधिनयमŌ के तहत स±म ÿािधकाåरयŌ के łप म¤ नामोिदĶ 

सीआईआरएम अिधकाåरयŌ Ĭारा सलुह और अधª-Æयाियक ÿिøया के माÅयम से िकया जाता है। िववादŌ 

और दावŌ का समाधान करन ेम¤ लगन ेवाला समय िविभÆन कारकŌ जैस ेिशकायतŌ कì ÿकृित; मांगŌ कì 

सं´या और ÿकृित आिद पर िनभªर करता है। 

तीĄ समाधान सिुनिĲत करने के िलए मंýालय Ĭारा उठाए गए कदमŌ म¤ मु́ य ®म आयĉु और 

मंýालय के अिधकाåरयŌ Ĭारा लंिबत मामलŌ कì िनयिमत आधार पर गहन िनगरानी; अिधकाåरयŌ के 

बीच लंिबत मामलŌ का िववेकपूणª िवतरण; 29 नए सहायक ®म आयĉुŌ कì िनयिुĉ आिद शािमल ह§। 
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अनुबंध 

समाधान पोटªल: 2024-25 के िलए ±ेý-वार आंकड़े (30.11.2024 तक कì िÖथित के अनुसार) 
 

ø.सं. 

±ेý औīोिगक िववाद (बखाªÖतगी सिहत) दावे (पीजी, एमडÊÐयू, एमबी, ईआर, पीडÊÐयू 

िविभÆन अिधिनयमŌ के तहत) 

सामाÆय िशकायत¤ 

ÿाĮ िनपटान िकए गए लंिबत ÿाĮ िनपटान िकए गए  लंिबत ÿाĮ िनपटान िकए गए  लंिबत 
1 अहमदाबाद 694 439 255 571 337 234 472 408 64 
2 अजमेर 612 416 196 649 422 227 412 316 96 
3 आसनसोल 206 81 125 154 77 77 110 88 22 
4 ब§गलोर 594 302 292 1057 511 546 426 289 137 
5 भवुनĵेर 426 205 221 381 185 196 221 101 120 
6 चंडीगढ़ 930 711 219 1604 808 796 716 572 144 
7 चेÆनई 543 339 204 1178 417 761 405 158 247 
8 कोचीन 711 510 201 479 180 299 230 132 98 
9 देहरादून 565 490 75 1318 491 827 646 388 258 
10 िदÐली 1862 1051 811 1992 558 1434 868 422 446 
11 धनबाद 410 218 192 1078 441 637 286 133 153 
12 गुवाहाटी 90 56 34 168 86 82 98 37 61 
13 हैदराबाद 680 374 306 2277 557 1720 590 384 206 
14 जबलपुर 564 400 164 2626 1891 735 710 303 407 
15 कानपरु 800 601 199 762 307 455 544 278 266 
16 कोलकाता 482 267 215 707 313 394 267 184 83 
17 मुंबई 430 293 137 2424 707 1717 780 341 439 
18 नागपरु 459 51 408 752 139 613 415 41 374 
19 पटना 347 244 103 693 165 528 295 236 59 
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20 रायपरु 353 214 139 405 223 182 234 118 116 

कुल 11758 7262 4496 21275 8815 1246 8725 4929 3796 

* ÿाĮ और लंिबत मामलŌ म¤ िपछले िव° वषª से अúेिषत मामले + चालू िव° वषª म¤ ÿाĮ/लिंबत मामले शािमल ह§ 
 पीजी    : उपदान संदाय अिधिनयम, 1972 
 एमडÊÐय ू: Æयूनतम मजदूरी अिधिनयम,, 1948 
 एमबी   : ÿसूित ÿसिुवधा अिधिनयम, 1961 
 ईआर   : समान पाåर®िमक अिधिनयम, 1976 
 पीडÊÐयू : वेतन संदाय अिधिनयम,1936 
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DR. K. SUDHAKAR: Hon. Speaker, Sir, the SAMADHAN portal has been a very 

significant digital initiative of the Government in recording and resolving the 

disputes between workmen, industry management and trade unions. Additionally, 

there are also State-level mechanisms to address such disputes. I would like to ask 

the hon. Minister, in this regard, how the Ministry of Labour and Employment is 

collaborating with the State Labour Departments to align SAMADHAN with regional 

grievance redressal mechanisms for better efficiency.  

डॉ. मनसखु मांडिवया: अÅय± महोदय, समाधान पोटªल कंपनी, कंपनी म¤ काम करने वाले कामगार, 

उसके सैलरी åरलेिटड इÔयूज़, उसके úेचुटी åरलेिटड इÔयूज़, आिद का रोबÖट łप म¤ समाधान करने 

के िलए वषª 2019 म¤ बनाया गया था । िकसी भी Óयिĉ को कोई भी िú वांस है, तो वह समाधान पोटªल 

पर रिजÖटर करा सकता है और समय पर ही उसका िनपटान हो जाए, उसके िलए ÿयास िकया जाता 

है और उसके साथ काउंसिलंग कì जाती है । उसके िलए क¤ þ सरकार और राºय सरकार, दोनŌ साथ 

िमल कर काम करते ह§ । एक रोबÖट ÓयवÖथा और िसÖटम बना हòआ है । वहां अपनी िúवांस और अपना 

इÔयू को रख कर उसका समाधान िनकाला जा सकता है । 

DR. K. SUDHAKAR: Hon. Speaker, Sir, we know that workers in the unorganised 

sector constitute more than 80 per cent of the total workforce. So, I would like to 

understand in this regard, though we have the e-Shram portal, whether we can 

consider the unorganised sector and try to inculcate or involve them in the new 

portal SAMADHAN that is available now. Can we integrate both e-Shram and 

SAMADHAN and ultimately have one digital platform?  
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 By now, the upgradation of SAMADHAN portal should have been done. What 

are the steps the Ministry has taken to upgrade the SAMADHAN portal?  

डॉ. मनसुख मांडिवया : अÅय± महोदय, यह सबसे महÂवपूणª िवषय है । फॉमªल और इनफॉमªल दोनŌ 

ÿकार का एÌपलॉइम¤ट होता है । जो इनफॉमªल सै³टर म¤ होते ह§, उनका आज के िदन तक रिजÖůेशन 

नहé था । लेिकन मोदी गवम¦ट ने सार ेइनफॉमªल सै³टर म¤ काम करने वाले कामगारŌ को सूचीबĦ करने 

के िलए ई-®म पोटªल का िनमाªण िकया है । आज मझुे बताते हòए खुशी हो रही है िक इनफॉमªल एि³टिवटी 

से जुड़े हòए 30 करोड़ से अिधक ऐसे लोगŌ ने अपना रिजÖůेशन कराया है । उनका भी कोई िúवांस है, 

उनाका भी कोई इÔय ुहै, åरűेसल के िलए भी वे समाधान पोटªल पर जा सकते ह§ । केवल फॉमªल सै³टर 

के लोग ही नहé, इनफॉमªल सै³टर के लोग भी वहां समाधान के िलए अÈलाई कर के अपने इÔय ुको 

åरज़ॉÐव कर रहे ह§ ।   

ÿो. वषाª एकनाथ गायकवाड़ : सÌमानीय अÅय± महोदय, एमएसएमईज के 85 हजार से अिधक मामल े

समाधान पोटªल पर लंिबत ह§ । इसम¤ 26,876 करोड़ Łपये कì देयता भी शािमल है । एमएसइएफसी के 

फैसल ेके बावजूद कंपिनयŌ का भगुतान नहé िमल पा रहा है । सरकार एमएसएमई को तेजी से Æयाय 

िदलाने के िलए और अपीलŌ कì ÿिøया को जÐद करन ेके िलए ³या कदम उठा रही है?  

डॉ. मनसुख मांडिवया : अगर िकसी भी कंपनी और एÌÈलॉइज के बीच म¤ इÔयू हो तो उसको åरűेस 

करने के िलए समाधान पोटªल के तहत ÿयास हो रहा है । उसम¤ से भी, ³यŌिक यह िववाद का िवषय बन 

जाता है, कई बार इÔयूज åरजॉÐव नहé होते ह§ तो वे िůÊयूनल म¤ चले जाते ह§ । िůÊयूनल को तो हम 

इंटीमेट नहé कर सकते ह§, लेिकन िपछल ेतीन महीने से आज तक समाधान पोटªल के तहत जो åरűेसल 

रेट था, वह 60 से 65 परस¤ट एवरजे था । िपछल ेतीन महीने से एक जुÌबेश के łप म¤ काम िकया जा 

रहा है । िपछले तीन महीने का जो डेटा है, उसम¤ 80 परस¤ट से ऊपर åरűेस हो रहा है तािक कोई कामगार 
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हो, कोई इÖटैिÊलशम¤ट हो, कोई ůेड यूिनयन हो, उनका इÔयू समाधान के तौर पर िनपटाया जा सके 

और उसको समय पर भगुतान हो जाए । अगर उनका कोई इÔयू हो तो उसका भी समाधान भी हो जाए। 

माननीय अÅय± : माननीय मंýी जी, आप एक ÿयास यह भी कìिजए ।  ®म का िववाद Æयायालय तक 

कम पहòंचे, ³यŌिक वहां पर िववाद काफì लंबे समय तक लंिबत रहते ह§ । एक बार लॉ िमिनÖटर से बात 

करके इसके िलए ÿयास करना चािहए, तािक उनकì समÖया का िनपटान टाइम-बाउंड हो  जाए । 

डॉ. मनसखु मांडिवया : सर, इसके िलए हम ÿयास कर¤गे । 

िविध और Æ याय मýंालय के राºय मýंी; तथा ससंदीय कायª मýंालय म¤ राºय मýंी (®ी अजुªन राम 

मेघवाल) : महोदय, हम दोनŌ साथ बैठकर इसके िलए ÿयास कर¤गे । 

SHRI ANIL YESHWANT DESAI: Thank you, Speaker Sir, for allowing me to ask a 

supplementary on this question. 

 The SAMADHAN Portal is categorised State-wise, Central-wise, and year-

wise also. May I know this from the hon. Minister? Under EPFO, there are accounts 

of labourers from different MSMEs, and more so, from medium-size enterprises. 

On the SAMADHAN Portal, there are hundreds and thousands of complaints 

regarding their accounts which are very essential for the labour to meet their regular 

requirements and in the emergencies also. The SAMADHAN Portal somehow is 

not answering to that. A lot of shortcomings and a lot of inadequacies are there. 

How will that be coordinated? How will the labour requirements be fulfilled? 

डॉ. मनसखु माडंिवया : अÅय± जी, यह िवषय महÂवपूणª है, ³यŌिक सामाÆय कैटेगरी के एÌÈलाइज 

जब ईपीएफओ के दायर ेम¤ आता है, 15 हजार के अंदर िजनकì सैलरी है, वे ईपीएफओ के दायर ेम¤ आते 

ह§ । उनका ईपीएफओ म¤ पैसा भी कटता है और वहां उनके पैसे का िहसाब-िकताब रखा जाता है । जब 
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उनको पैसे कì आवÔयकता होती है, तब वह वहां से पैसा ले लेता है । उस वĉ उनको कई िúवाÆसेज 

भी होती ह§ । इस पोटªल कì वजह से कई बार उसको समÖया भी होती थी । 

 अÅय± महोदय, उनकì समÖया को हम समझते ह§ िक अपने पैसे को िनकाल कर उपयोग करने 

के िलए उसको िद³कत नहé होनी चािहए । उनको पैसे िनकलाने के िलए सुिवधा होनी चािहए । इसके 

िलए हम ³या कर सकते ह§? इसके Ĭारा िडिजटल Èलेटफॉमª के Ĭारा सारी ÿोसेस हो रही    ह§ । उसको 

और रोबÖट करने के िलए ÿयास िकया जा रहा है । जब उसको अपना पैसा वापस लेना है, इसके िलए 

उसको कोई िद³कत न हो, उसका इंůी करना है, उसके अकाउंट म¤ िकतने पैसे पड़े हòए ह§, उसकì कोई 

छोटी-मोटी गलती हो तो उसे ठीक करना है । इन सारी चीजŌ को रोबÖट करके ब§क लेवल का एक 

ईपीएफओ åरűेसल िसÖटम हो, तािक ईपीएफओ कì सारी गितिविधया ँहो सक¤ , उसके िलए ईपीएफओ 

Ňी जीरो वजªन लाया जा रहा है । माचª महीने तक उनके िúवाÆस को 100 परस¤ट åरजॉÐव करने कì 

कोिशश कì जा रही है । आज उसम¤ अ¸छा ÿोúेस भी हो रहा ह ै। 2.1 के तहत आज लाÖट एक साल स े

जो िशकायते थé, उनम¤ 50 परस¤ट कटौती हòई है । 

माननीय अÅय± : ³वेĲन नं. 285, डॉ. बायरड्ेडी शबरी । 

 

FUNDS FOR DROUGHT-PRONE DISTRICTS UNDER NAFCC 

*285.  DR. BYREDDY SHABARI:  

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  the total number of drought-prone districts in the country that have 

received financial support under the National Adaptation Fund for 

Climate Change (NAFCC) during the last three years;  
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(b)  the specific sectors (water resources, agriculture, health, etc.) that have 

received funding for adaptation projects in these districts;  

(c)  the total amount of funds allocated, released and utilized under NAFCC 

for drought mitigation projects in drought-prone areas during the last 

three years; and  

(d)  whether any proposals from Andhra Pradesh's drought-prone districts 

have been approved under NAFCC and if so, the details of such projects 

along with the current status thereof? 

 

पयाªवरण, वन और जलवायु पåरवतªन मýंी 
(®ी भूपेÆ þ यादव): 
 
(क) से (घ):  िववरण सभा पटल पर रख िदया गया है। 

िववरण 

(क) से (ग)  राÕůीय जलवाय ुपåरवतªन अनुकूलन िनिध (एनएएफसीसी) उन राº यŌ और सघं राº य 

±ेýŌ म¤ अनुकूलन सबंंधी कायªकलापŌ को सहायता ÿदान करने के िलए Ö थािपत िकया गया था, जो 

जलवाय ु पåरवतªन के ÿितकूल ÿभाव के ÿित संवेदनशील है। एनएएफसीसी को पåरयोजना मोड म¤ 

कायाªिÆवत िकया जाता है और इसके तहत, 27 राº यŌ और संघ राº य ±ेýŌ म¤ 30 पåरयोजनाओ ंको 

मंजूरी ÿदान कì गई है, िजनकì कुल पåरयोजना लागत 847.48 करोड़ łपए है। राÕ ůीय कृिष और 

úामीण िवकास ब§क (नाबाडª) एनएएफसीसी के िलए ‘राÕ ůीय कायाªÆ वयन िनकाय (एनआईई)’ है।   
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भारत मौसम िव²ान िवभाग (आईएमडी) Ĭारा ÿकािशत "³ लाइमेट हैजडª एडं वलनरिेबिलटी 

एटलस ऑफ इंिडया" के अनसुार, सूखा ÿवण िजलŌ को उन िजलŌ के łप म¤ वगêकृत िकया गया है, 

जहां सूखा सामाÆयकृत संवेदनशीलता सूचकांक बहòत अिधक, अिधक और मÅयम है। एनएएफसीसी के 

तहत सहायता ÿाÈ त लगभग 127 िजलŌ म¤ से मÅयम, अिधक और बहòत अिधक सूखा-ÿवण िजलŌ कì 

कुल सं´या 107 है। 

एनएएफसीसी पåरयोजनाओ ंके तहत लि±त िविशĶ ±ेýŌ म¤ कृिष, पशुधन, जल, तटीय आþªभूिम 

ÿबंधन, वन संर±ण, समþु तट संर±ण और ÿबंधन शािमल ह§। एनएएफसीसी के तहत िनिधयŌ को 

पåरयोजना-वार आवंिटत िकया जाता है। 30 एनएएफसीसी पåरयोजनाओ ंम¤ से 28 पåरयोजनाओ ंम¤ उन 

िजलŌ को शािमल िकया गया है, िजÆह¤ मÅयम, अिधक या बहòत अिधक सूखा-ÿवण िजले के łप म¤ 

वगêकृत िकया गया है। वषª 2020-21 से वषª 2022-23 के दौरान इन 28 पåरयोजनाओ ंके तहत Öवीकृत, 

जारी और उपयोग कì गई िनिधयŌ का िववरण िनÌनानसुार है:  

 

िवÂ तीय वषª  Ö वीकृत िनिधयां  

रािश (लाख Ł. म¤)  

नाबाडª को जारी िनिधयां  

रािश (लाख Ł. म¤)  

नाबाडª के Ö तर पर उपयोग कì गई िनिधयां 
रािश (लाख Ł. म¤) 

2021-22 5977/- 5977/- 6563/- 

2022-23 2094/- 2094/- 2039/- 

2023-24 - - 19/- 

 

(घ) एनएएफसीसी के अंतगªत "आंň ÿदेश के तटीय और शुÕ क ±ेýŌ म¤ डेयरी ±ेý म¤ जलवायु-±म 

कायªकलाप" नामक एक पåरयोजना को आंň ÿदेश के 03 िजलŌ अथाªत, अनतंपुराम ु(अनतंपुर), ®ी 

पोĘी ®ीरामलु ुनेÐलोर (नेÐलोर) और िवजयनगरम (िविजयानगरम) म¤ कायाªिÆवत िकया जा रहा है। ये 

तीनŌ िजले "³ लाइमेट हैजडª एडं वलनरिेबिलटी एटलस ऑफ इंिडया" के अनुसार मÅयम से अÂ यिधक 
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सूखा ÿवण ®ेणी के अंतगªत आते ह§। इस पåरयोजना के तहत िकए जा रहे कायªकलापŌ म¤ मृदा और नमी 

संर±ण तथा जल संचयन कायª, मवेिशयŌ कì नÖल म¤ सधुार, चारा आपूितª, डेयरी ±ेý पर जलवाय ु

पåरवतªन के ÿभावŌ के सबंंध म¤ सरकारी अिधकाåरयŌ और िकसानŌ को ÿिश±ण आिद शािमल ह§। 

DR. BYREDDY SHABARI: Thank you, Speaker Sir. In the reply given by the hon. 

Minister, there is a mention about the climatic intervention project that has been in 

the dairy sector.This was started in the year 2016 under the rule of Telugu Desam 

Party, but this project could not be completed due to the inefficiency of the previous 

Government. This project was supposed to be completed by 2021. I would like to 

ask this from the hon. Minister. What steps have been taken to complete this 

project? 

®ी भूपेÆþ यादव : अÅय± महोदय, माननीय सदÖया ने िजस ±ेý के बार ेम¤ पूछा है, इसम¤ आंň ÿदेश 

के तीन िजले अनंतपुर, नेÐलौर और िवजयनगरम म¤, डेयरी म¤ ³लाइमेट च¤ज के कारण होने वाले पåरवतªन 

के कारण यह ÿोजे³ट शłु िकया गया है । ÿोजे³ट अभी ऑनगोइंग है । इस ÿोजे³ट म¤ टोटल टाग¥टेड 

बेनीिफिशयरीज़ 5,025 ह§ । इस ÿोजे³ट के माÅयम से इन तीनŌ िजलŌ म¤ िवशेष łप से जो ³लाइमेट 

रेगुलेशन है, कैटल के बार ेम¤ जो फॉडर और बाकì चीजŌ ह§, उनम¤ इंÿूवम¤ट िकया गया है । यह ÿिøया 

जारी है और इसका काम शीŅ ही पूरा हो जाएगा ।  

DR. BYREDDY SHABARI: Sir, my Constituency, Nandyal, has the highest rainfall 

deficit, that is, about 89 per cent. Out of 29 Mandals, 28 Mandals are rainfed 

Mandals and 16 Mandals have been declared severely drought-hit areas. I come 

from Rayalaseema region where the AP Disaster Management Authority has 

declared about 54 Mandals from Rayalaseema region as drought-hit areas, and 



16.12.2024     37 
 

these unique climatic conditions and untimely rainfalls in Rayalaseema region have 

remained a very serious issue.  

I would like to ask this from the hon. Minister. Are there any additional 

schemes and alternative financial benefits for the Rayalaseema region? I am 

asking this because we have to get our farmers out of debt-trap. Thank you. 

®ी भूपेÆþ यादव : अÅय± महोदय, जहां तक नेशनल ए³शन Èलान और ³लाइमेट च¤ज कì बात  है, 

इसके माÅयम से आंň ÿदेश म¤ इन तीन िजलŌ के िलए कायªøम शłु िकया गया है । अगर कोई Öपेिसिफक 

Öटेट ए³शन Èलान ऑफ ³लाइमेट च¤ज है, तो उसे अपने राºय सरकार के Ĭारा पता कर सकते ह§ । 

माननीय अÅय± : फÖटª टाइम के म¤बर ऑफ पािलªयाम¤ट भी बहòत अ¸छी तरह स ेसÈलीम¤ůी ÿĳ पूछ 

रहे ह§ । 

 ®ी चमाला िकरण कुमार रेड्डी । 

SHRI CHAMALA KIRAN KUMAR REDDY : Speaker Sir, thank you very much for 

giving me this opportunity. I would like to ask this from the hon. Minister in regard 

to my State of Telangana, which is facing severe drought in regions such as 

Nalgonda, Karimnagar, Belgaum and Nizamabad. However, under the National 

Adaptation Fund for Climate Change, only Mahbubnagar District has received 

funding for drought mitigation with an allocation of Rs. 24 crore. What is the current 

status of expenditure of these Rs. 24 crore in Mahbubnagar? Additionally, are these 

plans getting into other districts which are also drought-affected like Nalgonda and 

Karimnagar under NAFCC in the near future? Thank you very much. 
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®ी भूपेÆþ यादव : अÅय± महोदय, इस एडैÈटेशन Èलान के िलए 847 करोड़ Łपये चार ±ेýŌ के िलए 

िदए गए थे, पहला कृिष ±ेý के िवकास के िलए, दूसरा जल ÿबंधन के िलए, तीसरा ईको िसÖटम और 

बायो डायविसªटी के िलए और चौथा फॉरेÖůी के िलए । उस कायªøम के अंतगªत, जहां तक तेलंगाना का 

िवषय है, महबूब नगर म¤ कृिष कायª के िलए िदया गया था, िजस पर अभी कारªवाई जारी है ।  

माननीय अÅय± : डॉ. मंजूनाथ बेÖट कािडªयोलॉिजÖट डॉ³टर ह§ । कभी जłरत होगी तो आप उनस े

सलाह ले सकते ह§ । 

 डॉ. सी. एन. मंजूनाथ । 

DR. C. N. MANJUNATH : Many thanks to the hon. Speaker for giving this 

opportunity to ask a question from the hon. Minister of Environment, Forest and 

Climate Change.  

 Today, in our Constituency, a lot of elephant intrusions are happening across 

the segments of Bannerghatta, Sathanur and Kanakapura, and the elephants are 

killing the farmers and also destroying the crops. I want to ask this from the hon. 

Minister. How much fund is released towards preventive measures from the 

CAMPA Fund? The CAMPA Fund has got sufficient money. I would request the 

hon. Minister to release money from the CAMPA Fund to erect a barricade along 

the 70 kms stretch to prevent elephant intrusions so that this sort of killing and death 

due to trampling does not occur.  

 The other thing is that if a Forest Department employee dies, the 

compensation is about Rs. 25 lakh but if a farmer dies, the compensation is only 

Rs. 15 lakh. There should be an equal compensation for the farmer.  
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Also, I request the hon. Forest Minister to immediately release some grants 

from the CAMPA fund to erect a barricade to prevent the elephant intrusion.  

®ी भूपेÆþ यादव : माननीय अÅय± महोदय, जो मूल ÿĳ है, वह एडाÈटेशन के संबंध म¤ है, वतªमान म¤ 

³लाइमेट च¤ज के कारण एडाÈटेशन म¤ सूखा आिद का िवषय है, यह उसके संबंध म¤ है । जहां तक हािथयŌ 

का ÿĳ है, उÆहŌने हािथयŌ के उÂपात के िवषय म¤ मानव मृÂय ुके बार ेम¤ कहा है और क§ पा फंड के बारे म¤ 

िडमांड कì है । वह इससे अलग िवषय है । माननीय सदÖय अपने संसदीय ±ेý का िवषय िलखकर कर 

द¤गे तो हम उसका समाधान कर¤गे और म§ उनको गाइडलाइन भी उपलÊध करा दूंगा । 

DR. PRABHA MALLIKARJUN: I would like to ask the hon. Minister, what specific 

steps is the Government taking to ensure that Karnataka’s drought-prone districts 

receive adequate funding and priority under the National Adaptation Fund for 

Climate Change (NAFCC), especially considering their vulnerability in the recent 

years?  

®ी भूपेÆþ यादव: माननीय अÅय± महोदय, कनाªटक के िलए अलग से फंड उपलÊध कराया जा रहा है, 

इस फंड के अंतगªत कोई ÓयवÖथा नहé है ।   

SHRIMATI PRIYANKA GANDHI VADRA: Sir, I would like to add to the question 

on the man-animal conflict. In my constituency of Wayanad, in the past one year, 

90 people have been affected by this conflict, and just yesterday, there was an 

attack by wild animals or wild elephant. I would like to ask the hon. Minister to 

increase the compensation especially for farmers and ordinary people who are 

being affected by this man-animal conflict.  
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®ी भूपेÆþ यादव : माननीय अÅय± महोदय, माननीय सदÖया ने जो ÿĳ पूछा है, वह मूल ÿĳ से अलग 

है । उनका वायनाड तीन ताÐलकुा ±ेýŌ म¤ है, मानंतवाड़ी, सुÐतानबथेरी और Óयिथरी म¤ है । म§ वहां खुद 

गया था, हम लोगŌ ने पूरी टीम बनायी थी । हमारे Ĭारा वहां पर एडिमिनÖůेशन और फॉरÖेट िडपाटªम¤ट 

Ĭारा एकìकृत łप से कायª िकया गया था । यह कंÖटीट्यूएशंी केरल, तिमलनाडु और कनाªटक का एक 

बड़ा ±ेý है, उसके संयĉु ±ेý के अंतगªत यह कंÖटीट्यूएशंी आती है । चूंिक यह ÿĳ मूल ÿĳ के साथ 

नहé जुड़ा है, लेिकन हमारी सरकार Ĭारा िकए गए कायª कì कॉपी म§ उनको उपलÊध करा दूंगा ।  

माननीय अÅय± : ³वेĲन नं. 286, ®ी सधुीर गĮुा ।  

 
FAKE UNIVERSITIES 

 
*286. +SHRI SUDHEER GUPTA: 

          SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has any data about the fake universities in the country, 

if so, the details thereof, State-wise; 

(b) whether any legal action has been taken against the fake universities owner and 

if so, the details thereof, State-wise; 

(c) whether the Government has any data about the students studying in fake 

universities and if so, the steps taken by the Government in favour of students; and 

(d) the remedial steps taken by the Government apart from issuing a notice to alert 
the public against such fake University? 
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िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  
    (डॉ. सुकाÆ त मजमूदार):  

 
(क) से (घ): िववरण सभा पटल पर रख िदया गया है।  

 

िववरण 

(क) से (ग): फजê िवĵिवīालयŌ कì सूची िवĵिवīालय अनुदान आयोग (यूजीसी) कì वेबसाइट 

https://www.ugc.gov.in/universitydetails/Fakeuniversity पर उपलÊध है। िफलहाल, इस 

सूची म¤ 21 संÖथान शािमल ह§। कानून और ÓयवÖथा बनाए रखना संबंिधत राºय सरकार कì िज़Ìमेदारी 

है। तदनसुार, केÆþ सरकार ने सभी राºय और संघ राºय ±ेý के मु́ य सिचवŌ से अनरुोध िकया है िक 

वे इन संÖथानŌ को बंद करने के िलए कानूनी कारªवाई कर¤ तथा Öवयं को "िवĵिवīालय" के łप म¤ गलत 

तरीके से ÿÖतुत करते हòए िडúी ÿदान करके तथा अपने नाम के साथ "िवĵिवīालय" शÊद का ÿयोग 

करके छाýŌ के साथ धोखा देने और धोखाधड़ी करने म¤ संिलĮ सÖंथानŌ के िवŁĦ समुिचत कारªवाई 

कर¤। यह भी अनरुोध िकया गया िक यिद उनके राºयŌ/संघ राºय ±ेýŌ म¤ ऐसे अÆय फजê िवĵिवīालय 

कायª कर रह¤ ह§, जो यूजीसी कì फजê िवĵिवīालयŌ कì सूची म¤ शािमल नहé ह§, तो क¤ þ सरकार/यूजीसी 

को सूिचत िकया जाए।  

(घ): यूजीसी Ĭारा आम जनता, छाýŌ, अिभभावकŌ और अÆय िहतधारकŌ को सावधान करने हेत ुसोशल 

मीिडया और यूजीसी वेबसाइट के माÅयम से सामाÆय जागłकता के िलए सावªजिनक नोिटस जारी 

करने के अितåरĉ, यूजीसी/सरकार Ĭारा ऐसे फजê िवĵिवīालयŌ के िवŁĦ िनÌनिलिखत कदम भी 

उठाए गए ह§: 

i. सरकार और यूजीसी ने सभी राºय/संघ राºय ±ेý सरकारŌ के मु́ य सिचवŌ से अनरुोध िकया 

है िक वे उन संÖथानŌ के िवŁĦ समुिचत कारªवाई कर¤ जो Öवयं को “िवĵिवīालय” के łप म¤ 
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गलत तरीके से ÿÖतुत करते हòए िडúी ÿदान करके और अपने नाम के साथ “िवĵिवīालय” 

शÊ द का ÿयोग करके छाýŌ को धोखा देने और धोखाधड़ी करने म¤ शािमल ह§।  

ii. कई Öवयंभू संÖथानŌ/िवĵिवīालयŌ के िवŁĦ एफआईआर दजª कì गई ह§।  

iii. अवैध िडúी ÿदान करने वाले अनिधकृत संÖथानŌ को कारण बताओ नोिटस/चेतावनी नोिटस 

भी जारी िकए गए ह§। 

®ी सुधीर गĮुा : माननीय अÅय± जी, मेर ेÿĳ का समाधान कारक उ°र िदया है और यूिनविसªटी úांट्स 

कमीशन न े21 ऐसी फजê यूिनविसªटीज को वेबसाइट पर डाला है । जो यूिनसिवªज फजê िडúी उपलÊ ध 

करातé है, ऐसी यूिनविसªटीज को िसफª  धोखाधड़ी म¤ ही रखा गया है । ³या मंýालय इनकì सजाओ ंको 

स´त करन ेके िलए कोई िसफाåरश करगेा तािक सामाÆय धोखाधड़ी ®ेणी से उठकर ऐसे ब¸च ेजो फजê 

िडúी ÿाĮ करके अपना जीवन बबाªद कर लेते ह§, ऐसी यूिनविसªटीज के िलए स´त सजा करन ेका 

ÿावधान कर¤गे?  

डॉ. सुकाÆत मजूमदार : अÅय± महोदय, म§ आपके माÅयम से माननीय सदÖय को बताना चाहता हóं 

िक िश±ा कÆकर¤ट िलÖट म¤ आता है । लॉ एडं ऑडर मूलत: Öटेट का िवषय है । यह Öवाभािवक है 

यूजीसी हर सेशन के पहल ेजो फेक यूिनविसªटीज ह§, उनकì िलÖट अपनी वेबसाइट पर जारी करता है। 

इसके साथ-साथ जो åर³गनाइºड यूिनविसªटीज ह§, उनकì भी िलÖट यूजीसी कì वेबसाइट पर रहता है। 

हम समय-समय पर Öटेट गवनªम¤ट्स को लेटर िलखते ह§, िपछले अĉूबर म¤ हमारी सिचव साहब ने सारी 

राºय सरकारŌ को िलखा िक आपके Öटेट म¤ फलां-फलां फेक यूिनविसªटीज ह§, आप इसकì ÓयवÖथा 

कìिजए ।  

म§ आपके माÅयम से माननीय म¤बसª से भी िनवेदन करना चाहता हóं िक जब भी सेशन कì शुłआत 

होती है, माननीय सदÖय बहòत åरÈयूटेड लीडसª ह§, उनका सोशल मीिडया बहòत एि³टव रहता है, उसे 

Öटूड¤ट्स भी फॉलो करते ह§ ।   
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 म§ आपके माÅयम से अनुरोध करता हóं िक  वे अपने सोशल मीिडया म¤ फेक यूिनविसªटीज़ कì 

िलÖट रख¤ तािक  उस राºय के िवīािथªयŌ को पता चले िक उनके राºय म¤ कौन सी फेक यूिनविसªटी है 

और वे जालसाजी म¤ न आए ं। 

®ी सुधीर गĮुा : सर, इस ेपोटªल पर गया ह ैलेिकन फेक यूिनविसªटीज कì िलÖट भी द¤ । अगर हम¤ वैस े

ही पता है िक  ये फेक यूिनविसªटीज़ ह§ तो इनको बंद करन ेके िलए ³या स´त सजा नहé दी जानी चािहए? 

आपने जो पोटªल पर डाला है, वह िजलेवार िवभािजत नहé है । पूर ेदेश कì यूिनविसªटीज़ को ब¸च ेनहé 

देख पाते ह§ । ³या आप पोटªल को सधुार कर उन सूिचयŌ को िजलेवार कर¤गे? ³या आप ऐसे राºयŌ के 

नाम घोिषत कर¤गे िजनको आपने सूिचत िकया और उसके बावजूद यूिनविसªटीज़ कायªरत ह§? आपने 

इसका समाधानकारक उ°र तो िदया, लेिकन यूिनविसªटीज़ को राºयवार िवभािजत नहé िकया जो मेर े

मूल ÿĳ  म¤ था ।  

डॉ. सुकाÆत मजूमदार : माननीय अÅय± जी, म§ माननीय सीिनयर मैÌबर को बताना चाहता हóं िक  पूर े

देश म¤ लगभग अभी 21 फेक यूिनविसªटीज़ ह§ । म§ने पहले ही ÿĳ का उ°र िदया है िक  लॉ एडं आडªर 

Öटेट का मैटर है । हम डायर³ेटली जाकर हÖत±ेप कर¤गे तो िफर फेडरल Öů³चर पर ÿĳ आ जाएगा । 

मेर ेपास िलÖट है, म§ इसे Öटेटवाइज पढ़ देता हóं । 

माननीय अÅय± : माननीय सदÖय ने पूछा है िक  ³या आप ऐसा करने वाले ह§? 

… (Óयवधान) 

डॉ. सुकाÆत मजमूदार : म§ उनके सझुाव को नोट कर लेता हóं । मेर ेपास Öटेटवाइज Êयौरा है । म§ माननीय 

सदÖय और बाकì सदÖयŌ, िजÆह¤ भी जानकारी चािहए, वह उपलÊध करा दूगंा । मुझे लगता है िक  यूजीसी 

टाइम टू टाइम ÓयवÖथा लेती है और हम åरट पेिटशन भी करते ह§, कोटª म¤ भी जाते ह§ लेिकन मूलत: लॉ 

एडं आडªर Öटेट का िवषय है । हम उनसे आúह कर सकते ह§ िक आप ÓयवÖथा   ल¤ । अगर Öटेट ÓयवÖथा 
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लेगी तो उसके ऊपर धोखाधड़ी के केिसज हŌगे । माननीय सदÖय ने जो सझुाव िदया है, म§ने उसे नोट 

कर िलया है । 

माननीय अÅय±: ®ी धैयªशील संभाजीराव माणे जी! 

… (Óयवधान) 

ÿो. सौगत राय : ³या यह िलÖटेड है? 

माननीय अÅय± : दादा, म§ इतनी गलती नहé करता, आप करते हŌगे । 

… (Óयवधान) 

®ी धैयªशील सभंाजीराव माणे : माननीय अÅय± जी, माननीय मंýी ने फेक यूिनविसªटीज़ के बार ेम¤ 

उ°र िदया है । जैसा अभी सीिनयर मैÌबर ने जो कहा है, म§ उनके सवाल म¤ कुछ एड करना चाहता हóं 

िक  सरकार ने िपछल ेदस सालŌ म¤ िकतनी फेक यूिनविसªटीज़ पर कारªवाई कì है? ऐसे बहòत ब¸चे ह§ 

िजनका भिवÕय दांव पर लगा हòआ है । दूरदराज गांवŌ म¤ एडवटाªइजम¤ट्स कì जाती ह§ और उÆह¤ देखकर 

ब¸चे एनरोल कर लेते ह§ । उनको पता नहé होता िक ऑथोराइज ³या है और अनआथोराइज ³या है । 

इसम¤ ³लेåरटी लाने के िलए सरकार ³या कर रही है? अगर ब¸चŌ ने एडिमशन िलया और पासआउट 

हो गए ह§ तो उनके भिवÕय के बारे म¤ सरकार ³या सोच रही है? 

डॉ. सुकाÆत मजूमदार : म§ आपके माÅयम से माननीय सदÖय को अवगत कराना चाहता हóं िक  हम 

आदरणीय ÿधान मंýी नरÆेþ मोदी जी के नेतÂृव म¤ 12 फेक यूिनविसªटीज़ बंद कर चुके ह§ । हमने वषª 

2014-24 तक, दस सालŌ म¤ 12 फेक यूिनविसªटीज़ बंद कì ह§ जबिक  वषª 2004-2014 म¤ िसफª  पांच 

फेक यूिनविसªटीज़ ही बंद कì गई थé ।  

 माननीय सदÖय के सवाल का जो दूसरा िहÖसा है, म§ने पहले ही अवगत कराया है िक  हम टाइम 

टू टाइम राºयŌ को बोलते ह§ । मेरा माननीय सदÖयŌ से अनरुोध है िक आप अपने ±ेý के लोगŌ को 

स¤सटाइज कर¤, सोशल मीिडया के माÅयम से कर¤ । 
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माननीय अÅय±: आपने इसके बार ेम¤ पहले बोल िदया है । 

… (Óयवधान) 

SHRI SALENG A. SANGMA : Sir, we know that it is every parents dream that their 

children become somebody. But the fact is that these kinds of fake institutions are 

destroying the future of our youths.  

Mr.  Speaker, Sir, through you, I would like to ask the hon. Minister, whether 

any kind of compensation will be given to these ill-fated or unlucky children whose 

fate is already at stake. 

SHRI SUKANTA MAJUMDAR: Sir, I think this question is quite similar to the 

previous one. As I mentioned, now according to the UGC Act, we recognize the 

universities either by Section 2F or Section 3. Other than that, sometimes some 

people open such kind of institutions which may either may or may not bear the 

name of a ‘university’. 

 But from time to time, we also notify them.  As you know, it is the duty of the 

State Government to take action because law and order is the pivotal function of 

the State Government. … (Interruptions) The question is a repetition.  So, what can 

I do?  

डॉ. िशवाजी बंडाÈपा कालग े: धÆयवाद Öपीकर सर, म§ लातूर चनुाव ±ेý से आता हóं और माननीय 

िश±ा मंýी जी से म§ यह पूछना चाहता हóं िक ³या सरकार कुछ नए क¤ þीय िवīालय भारत म¤ खोलने जा 

रहा है? यिद हां, तो लातूर जैसे िपछड़े ±ेý म¤ नया क¤ þीय िवīालय बने ।  माननीय ÿधान मंýी जी ने 
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पिÊलक मीिटंग म¤ कहा था िक कोई बड़ा इंÖटीट्यूट लातूर के िलए द¤गे । इसके िलए ³या कुछ कारªवाई 

हो रही है?  

डॉ. सुकाÆत मजूमदार : सर, जैसा िक आपको पता है िक यह डायरे³टली ÿĳ से संबंिधत नहé  है। यह 

ÿĳ फेक यूिनविसªटीज से संबंिधत है । क¤ þीय िवĵिवīालय अभी तक लगभग 56 ह§, जो िश±ा मंýालय 

के अंदर ह§ । … (Óयवधान) I think, my colleague Shri Jayant Chaudhary is there.  He will 

answer that. 

माननीय अÅय± : आप कृपया ऐसे डायर³ेशन मत िदया कर¤ िक जयंत चौधरी जी, आप उ°र द¤ ।  

जयंत चौधरी जी ।  

… (Óयवधान) 

कौशल िवकास और उīमशीलता मंýालय के राºय मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 

जयंत चौधरी) : अÅय± जी, वैसे यह ÿĳ मु´य सवाल से जुड़ा हòआ नहé है । यह क¤ þीय िवīालय से 

संबंिधत सवाल है । अभी-अभी कैिबनेट ने 85 क¤ þीय िवīालयŌ के ÿÖतावŌ को अनुमित दी है । 

माननीय अÅय±: ³वेĲन नं. 287, ®ी सौिमý खान ।   

 

MUSEUM PROPOSAL FOR MALLA RAJA 

*287. SHRI SAUMITRA KHAN: 

Will the Minister of CULTURE be pleased to state: 

(a) whether the Government has any plans to develop Archaeological 

Survey of India (ASI) sites of Bishnupur Parliamentary 

Constituencies, if so, the details thereof; 
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(b) whether the Government has any proposal to build a museum to 

showcase the contributions of Malla Raja, if so, the details thereof; 

(c) whether the Government has any plan to instal statue of Malla 

Raja; and 

(d) if so, the details thereof? 

 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) से (घ) :  िववरण सभा पटल पर रख िदया गया है।  

 

िववरण 

(क): भारतीय परुातÂव सव¥±ण िबÕणपुरु संसदीय िनवाªचन ±ेý के 29 ÖमारकŌ/ÖथलŌ  सिहत पिĲम 

बंगाल राºय म¤ िÖथत 135 क¤ þीय संरि±त ÖमारकŌ/ÖथलŌ का आवÔयकता और संसाधनŌ कì 

उपलÊधता के अनसुार संर±ण, जीणōĬार और रख-रखाव संबंधी कायª करता है।  

(ख): ऐसा कोई ÿÖताव िवचाराधीन नहé है।  

(ग) और (घ): ऐसा कोई ÿÖ ताव िवचाराधीन नहé है। 

®ी सौिमý खान : सर, मामला एक साल पुराना है । मेर ेराºय म¤ िवÕणपुरु म¤ म§ने देखा िक बाहर के 

राºयŌ म¤ आपने पैसा अलॉट िकया है । िबÕणपुरु आिकª योलॉिजकल सव¥ ऑफ इंिडया के अंदर ही आता 

है । 3 हजार 275 करोड़ Łपया दशे दशे के 23 राºयŌ म¤ स§³शÆड हòआ है । िबÕणपुरु मॉÆयूम¤ट िडिÖů³ट 



16.12.2024     48 
 

के िलए शनेĵर धाम मंिदर, रासमंच, िबÕणपुरु लालजी मंिदर आिद के िलए ³या कोई ÿावधान है? इनके 

िलए कुछ भी पैसा स§³शन नहé हòआ है, तो इसके पीछे ³या कारण है?  

®ी गजÆेþ िसहं शेखावत : अÅय± महोदय, म§ माननीय सदÖय का उ°र देन ेसे पूवª सदन कì जानकारी 

म¤ एक िवषय लाना चाहता हóं िक महाभारत कालीन के सवाªिधक सूàम ÿमाण जहां राखीगढ़ी के 

आिकª योलॉिजकल एÖकवेशन से िमले ह§, उसके दो ऐसे मूÐस को अभी नए ÿोटे³टेड मॉÆयूम¤ट्स के łप 

म¤ िपछले सĮाह अिधसूिचत िकया गया है ।  

 माननीय सदÖय ने िबÕणपुरु मंिदर … (Óयवधान) नहé, नहé, म§ आपके ²ानवधªन के िलए िनवेदन 

कर रहा हóं । िबÕणपुरु मंिदर पåरसर को लेकर माननीय सदÖय ने ÿĳ िकया ह ै। आिकª योलॉिजकल सव¥ 

ऑफ इंिडया के अधीनÖथ कुल िजतने मॉÆयूम¤ट्स ह§, उनके रखरखाव, उनके अपकìप मेÆटीन¤स, उनके 

कÆजव¥शन को लेकर ÿÂयेक वषª एक ÿोúाम बनाया जाता है । उसम¤ से जहां िजतनी आवÔयकता है, 

उसके अनुसार फंड्स का एलोकेशन िकया जाता है । हर-एक ÿोटे³टेड मॉÆयूम¤ट को हर साल कÆजव¥शन 

कì आवÔयकता नहé है, लेिकन जब जैसी जहां आवÔयकता है, तो ÿाĮ सूचनाओ ंके आधार पर फंड 

एलोकेशन उस तरह से होता है । फंड का एलोकेशन न Öटेटवइज होता है, न मॉÆयूम¤टवाइज होता है । 

It is requirement based. åर³वायरम¤ट के आधार पर फंड्स एलोकेट िकए जाते ह§ ।  

®ी सौिमý खान : सर, मेरा दसूरा ÿĳ यह है िक ³या िबÕणपुरु िसटी को नैशनल हेåरटेज िसटी घोिषत 

िकया जा सकता है? ³यŌिक इससे इसको भी पिÊलिसटी िमलेगी, जो अ¸छा है ।  

®ी गजेÆþ िसहं शेखावत : अÅय± महोदय, अभी तक इस तरह का कोई ÿÖताव मंýालय के िवचार म¤ 

नहé है, लेिकन िबÕणपुरु मंिदर समूह को पहले से ही वÐडª हेåरटेज कमेटी Ĭारा अिधसूिचत िकए जाने 

हेतु ट¤टेिटव िलÖट म¤ पहले से ही भारत सरकार कì तरफ से ÿÖताव वहां  भेजा जा चकुा है ।  

डॉ. सिंबत पाýा : धÆयवाद अÅय± महोदय । ÿधानमंýी संúहालय एवं पÖुतकालय कì एक वािषªक आम 

बैठक एजीएम म¤ इस मुĥे को उठाया गया था िक भारत के ÿथम ÿधानमंýी पंिडत जवाहर लाल नेहł 
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और कुछ महÂवपूणª ÓयिĉÂव जैस ेएडिवना माउंटबेटन, जगजीवन राम, और जयÿकाश नारायण जी के 

मÅय पýाचार हòआ था । मगर, वषª 2024 के आरभं म¤ इस एजीएम कì मीिटंग अथाªत कायªवाही व°ृांत 

म¤ यह उÐलेख है िक एक Óयिĉ एम.वी.राजन, माचª, 2008 म¤ इस संÖथान म¤ आए और कुछ दÖतावेजŌ 

को िचिĹत िकया गया । उन िचिĹत दÖतावेजŌ को इस संÖथान के तÂकालीन िनदेशक कì अनमुित से 

मई, 2008 म¤ तÂकालीन यूपीए अÅय±ा को 51 काटªन बॉ³स म¤ भरकर भेज िदया गया । … (Óयवधान) 

सभी दÖतावेज हमार ेराÕů के इितहास को समझने के िलए आवÔयक     है । म§ माननीय सÖकृित  मंýी 

जी से चाहता हóं िक इस मामले कì सÂयता कì जांच करवाए ंतथा पूवª ÿधान मंýी पंिडत जवाहरलाल 

नेहł से जुड़े इन सभी कागजातŌ को वापस ÿधानमंýी सúंहालय म¤ उपलÊध कराए ं।… (Óयवधान) 

®ी गौरव गोगोई : अÅय± महोदय, यह ÿोसीिडंग से ए³सपंज होना चािहए । … (Óयवधान) 

®ी गजÆेþ िसहं शेखावत : माननीय अÅय± महोदय, चूंिक ÿĳ संदिभªत ÿĳ है । सÌमाननीय सदÖय ने 

जो ÿĳ पूछा है, वह कहé संबĦ नहé है । यह उनका सझुाव है । म§ने उनका सझुाव िलखकर रखा है और 

उस पर उिचत कारªवाई कì जा सकती है । 

माननीय अÅय± : ³वैĲन नÌबर – 288, ®ीमती ºयोÂÖना चरणदास महंत जी । 

… (Óयवधान) 

माननीय अÅय± : नहé माननीय सदÖय, म§ने उनको रोक िदया था । 

®ीमती ºयोÂÖना चरणदास महंत जी । 

… (Óयवधान) 

माननीय अÅय± : माननीय सदÖयगण, जो नये माननीय सदÖय ह§, उनसे मेरा आúह है िक वे ÿयास 

कर¤ िक जो संबंिधत ÿĳ है, उस संबंिधत ÿĳ के आस-पास ही ÿĳ पूछ¤ । 

… (Óयवधान) 

माननीय अÅय±: ³वेĲन नं. 288, ®ीमती ºयोÂÖना चरणदास महंत । 
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REGULATORY EXEMPTIONS FOR INDUSTRIES 

*288 †SHRIMATI JYOTSNA CHARANDAS MAHANT: 
DR. AMAR SINGH: 
 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 

state: 

(a) the rationale behind exempting certain industries from obtaining approvals, particularly 

in light of the rising air pollution levels in the country; 

(b) whether the Government has conducted any assessments to determine the potential 

Environmental Impact of exempting industries from pollution control regulations, if so, 

the details thereof; 

(c) the measures taken by the Government to balance the reduction of compliance burdens 

for industries with the need to safeguard air and water quality; 

(d) whether the Government has any plans to implement alternative monitoring or audit 

mechanisms to ensure that industries classified under this category adhere to 

environmental standards; and 

(e) if so, the details thereof and if not, the reasons therefor? 

 

पयाªवरण, वन और जलवायु पåरवतªन मýंी   

(®ी भूपेÆ þ यादव) 

(क) से (ड.):  िववरण सभा पटल पर रख िदया गया है।  
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िववरण 

(क) और (ख):     क¤ þ सरकार ने वाय ु(ÿदूषण िनवारण और िनयंýण) अिधिनयम, 1981 कì धारा 21 

और जल (ÿदूषण िनवारण और िनयंýण) अिधिनयम, 1974 कì धारा 25 म¤ संशोधन िकया है और 

उīोगŌ कì कुछ ®ेिणयŌ को सहमित ÿाĮ करने स ेछूट ÿदान कì है। पåरणामÖ वłप, यिद उīोग पयाªवरण 

(संर±ण) अिधिनयम, 1986 के तहत पयाªवरणीय मंजूरी ÿाÈ त करते ह§ तो उīोगŌ कì सफेद ®ेणी को 

सहमित तंý से पूरी तरह से और अÆय ®ेिणयŌ को Öथािपत करने कì सहमित से छूट देने के िलए 

अिधसूचनाए ं [{सा.का.िन. 702 (अ) िदनांक 12-11-2024 (सलंµन अनुबंध-I कृपया देख¤  

https://egazette.gov.in/(S(lasyawgss13p1xzanqon2zz4))/ViewPDF.aspx)                 

वाय ुअिधिनयम कì धारा 21(1) के तहत और {सा.का.िन. 703 (अ) िदनांक 12-11-2024 (सलंµन 

अनुबंध-II कृपया देख¤   

https://egazette.gov.in/(S(lasyawgss13p1xzanqon2zz4))/ViewPDF.aspx) जल 

अिधिनयम कì धारा 25 (1) के तहत] जारी कì गई ह§। यह छूट न केवल उīोगŌ पर अनुपालन भार को 

कम करेगी बिÐक अनुमोदनŌ के दोहराव को कम करके Óयापार करन ेम¤ आसानी को भी बढ़ावा देगी। 

उīोगŌ कì कुछ ®ेिणयŌ को छूट ÿदान करने स ेपयाªवरण पर कोई ÿितकूल ÿभाव नहé पड़ेगा, ³यŌिक 

उपयुªĉ अिधसूचना सहमित तंý को समाĮ करने के बजाय ÿभावी łप स ेदो ÿिøयाओ ंको एकìकृत 

करती है।  राºय ÿदूषण िनयंýण बोडŎ (एसपीसीबी) के पास पयाªवरणीय मंजूरी ÿिøया के दौरान अपनी 

शतŎ को ÿÖतुत करने का अवसर होगा िजÆह¤ पयाªवरणीय मंजूरी शतŎ म¤ शािमल िकया जाएगा। 

क¤ þीय ÿदूषण िनयंýण बोडª (सीपीसीबी) उīोगŌ और अÆय ±ेýŌ को ÿदूषण सूचकांक (पीआई) 

के आधार पर लाल, नारंगी, हरे और सफेद ®ेिणयŌ म¤ वगêकृत करता है, जोिक उनके Ĭारा हòए जल 

ÿदूषण, वाय ुÿदूषण और खतरनाक अपिशĶ सजृन संबंधी कायª िनÕ पादन पर आधाåरत होता है। ÿदूषण 
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सूचकांक (पीआई) वगêकरण के आधार पर, औīोिगक ±ेýŌ के िलए ÿदूषण सूचकांक लाल (पीआई  

60), नारंगी (40 < पीआई <60), हरा (21 < पीआई 40) और सफेद (पीआई 20) ह§। उīोगŌ कì 

सफेद ®ेिणयŌ को Óयावहाåरक łप से गैर-ÿदूषणकारी उīोग माना जाता है और उÆह¤ Öथािपत करने 

और संचािलत करन ेके िलए सहमित ÿाĮ करने से छूट ÿदान कì गई है। 

(ग) से (ङ):   इस संशोधन और अिधसूचना का ÿयोजन पयाªवरणीय कानूनŌ के अंतगªत कुछ उīोगŌ 

Ĭारा अनेक Ö तरŌ पर अनमुोदन ÿाÈ त करने कì ÿिøया को रोकना था। यह एक दोहराव था ³यŌिक 

पयाªवरण मंजूरी और सहमित के मानदडं परÖ पर Ó याÈ त थे। हालांिक, यह सुिनिĲत िकया जाएगा िक 

Öथािपत करने के िलए सहमित कì शतŎ को पयाªवरण मंजूरी शतŎ म¤ ही एकìकृत कर िदया जाए िजसके 

िलए एक मानक संचालन कायª पĦित जारी कì गई है जो अनुबंध-III के łप म¤ संलµन है । 

अनपुालन भार को कम करने के िलए उīोगŌ कì कितपय ®ेिणयŌ को छूट दतेे समय इस बात 

का समुिचत Åयान रखा गया है िक पयाªवरण कì सुर±ा कì शतŎ से समझौता न िकया जाए। इसके िलए 

िवÖतृत मानक सचंालन कायª पĦित (एसओपी) जारी कì गई है। इस एसओपी के तहत, पूरी तरह से 

छूट ÿाĮ इकाइयŌ को राºय ÿदूषण िनयंýण बोडŎ (एसपीसीबी) को Öव-घोषणा के łप म¤ सूिचत करना 

होगा िक वे सभी ÿचिलत िनयमŌ और िविनयमŌ का अनपुालन कर रहे ह§। एसपीसीबी यह सिुनिĲत कर¤गे 

िक ऐसी छूट ÿाĮ इकाइयŌ Ĭारा सूिचत िकए गए कायŎ के अलावा कोई अÆय कायªकलाप न िकया जाए। 

Öथापना के िलए सहमित से छूट के मामले म¤, Öथापना के िलए सहमित म¤ िनधाªåरत शतŎ को 

संबंिधत एसपीसीबी Ĭारा ÿÂयेक मामले म¤ पयाªवरणीय मंजूरी शतŎ म¤ एकìकृत िकया जाएगा, तािक यह 

सिुनिĲत िकया जा सके िक उīोग सभी पयाªवरणीय िनयमŌ और िविनयमŌ का अनपुालन कर रहे ह§। 

पयाªवरणीय Öवीकृित कì ÿिøया के दौरान एसपीसीबी का उिचत ÿितिनिधÂव होगा और वह 

आवÔयकतानसुार आवÔयक िनरी±ण/मूÐयांकन भी कर सकेगा। सफेद ®ेिणयŌ को छोड़कर अÆ य 
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उīोगŌ को संचालन कì सहमित कì शतŎ से कोई छूट ÿदान नहé कì गई है, िजसे उÆह¤ अलग से ÿाÈ त 

करना  होगा। 

अनुबंध-।।। 

फा.सं. ³यू-15012/2/2022-सीपीडÊल-ूपाटª (1) /ई-240741 
भारत सरकार 

पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय 
(सीपी ÿभाग) 

***** 
दूसरी मंिजल, जल िवंग, इंिदरा पयाªवरण भवन 

जोर बाग रोड, अलीगंज  
नई िदÐली-110003 

िदनांक: 14 नवंबर, 2024 

िवषय:  जल (ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1974 कì धारा 25 कì उपधारा (1) के परÆतुक 

तथा वाय ु(ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1981 कì धारा 21 कì उपधारा (1)     के 

परÆतुक कì अनÿुयोº यता से कुछ ®ेिणयŌ के औīोिगक संयंýŌ को छूट देने के िलए अिधसूचना 

- मानक संचालन ÿिøया (एसओपी) जारी करने के संबंध म¤। 

केÆþीय सरकार ने जल (ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1974 कì धारा 25 कì 

उपधारा (1) के परÆतुक तथा वाय ु(ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1981 कì धारा 21 कì 

उपधारा (1) के परÆतुक कì अनÿुयोº यता से कुछ ®ेिणयŌ के औīोिगक संयंýŌ को छूट देने के संबंध म¤ 

सा.का.िन. 703 (अ) िदनांक 12-11-2024 (ÿितिलिप संलµन) तथा सा.का.िन. 702 (अ)             

िदनांक 12-11-2024 के माÅयम से अिधसूचनाए ंÿकािशत कì ह§। 

जैसा िक उपरोĉ अिधसूचना म¤ ÿावधान है, उĉ अिधसूचना के कायाªÆवयन को सÓुयविÖथत करन ेके 

िलए एक मानक संचालन ÿिøया (एसओपी) अनुपालन हेत ुइस पý के साथ संलµन है। 
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2. एसओपी सभी संबंिधतŌ को अनुपालन एवं आवÔयक कारªवाई हेतु पåरचािलत िकया जाता है। 

 

                                                                                                          ह./-  

(वेद ÿकाश िम®ा) 
संयĉु सिचव, भारत सरकार 

फ़ोन: 2081 9236 
ई-मेल: mishra.vp@gov.in 

सेवा म¤,  
ÿभागीय ÿमुख, आईए ÿभाग, पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय, 
अÅय±, क¤ þीय ÿदूषण िनयंýण बोडª,  
अÅय±, राºय ÿदूषण िनयंýण बोडª, 
अÅय±, ÿदूषण िनयंýण सिमितया ँ
 

[पý सं́ या ³ यू-15012/2/2022-सीपीडÊ Ð यू-पाटª(1) / ई-2407411] िदनांक 14-11-2024 का 

अनुलµनक 

जल (ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1974 और वायु (ÿदूषण िनवारण एवं िनयंýण) 
अिधिनयम, 1981 के अंतगªत कुछ ®ेिणयŌ के औīोिगक संयýंŌ को छूट देने के िलए अिधसूचना के 
कायाªÆवयन हेतु मानक संचालन ÿिøया (एसओपी) 

जल (ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1974 कì धारा 25 कì उपधारा (1) के परÆतुक 

तथा वाय ु(ÿदूषण िनवारण एवं िनयंýण) अिधिनयम, 1981 कì धारा 21 कì उपधारा (1) के परÆतुक 

कì अनÿुोº यता से कुछ ®ेिणयŌ के औīोिगक संयýंŌ को छूट दनेे के संबंध म¤ सा.का.िन. 703 (अ) 

िदनांक 12-11-2024 तथा सा.का.िन. 702 (अ) िदनांक 12-11-2024 Ĭारा ÿकािशत अिधसूचना के 

पåरणामÖवłप, इन अिधसूचनाओ ंके कायाªÆवयन को सÓुयविÖथत करने के िलए िनÌनिलिखत एसओपी 

जारी कì जाती है: 
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1.  उĉ अिधसूचनाओ ंकì अनुसूची म¤ संलµन सभी उīोग/गितिविधयां (ĵते के łप म¤ वगêकृत) 

िजÆह¤ उपरोĉ संदिभªत अिधसूचना के अनसुार एसपीसीबी/पीसीसी से सीटीई और सीटीओ ÿाĮ करने 

कì अिनवायª शतª से छूट दी गई है, नीचे दी गई ÿिøया का पालन कर¤गे: 

क.  इन इकाइयŌ को अपने संचालन के बारे म¤ एसपीसीबी/पीसीसी को Öव-घोषणा के łप म¤ सूिचत 

करना होगा, तथा सभी ÿचिलत िनयमŌ और िविनयमŌ का पालन करना होगा। उÆह¤ कोई 

सहमित शुÐक देने कì आवÔयकता नहé है। 

ख.  एसपीसीबी/पीसीसी ऐसे उīोगŌ/गितिविधयŌ कì सूची अलग से बनाए रख¤गे, िजसे समय-समय 

पर अīतन िकया जाएगा। 

ग.  एसपीसीबीएस/पीसीसी यह सुिनिĲत कर¤गे िक ऐसी छूट ÿाĮ इकाइयŌ Ĭारा सूिचत गितिविधयŌ 

के अलावा कोई अÆय गितिविध नहé कì जाएगी। 

2.  पयाªवरण (संर±ण) अिधिनयम, 1986 के अंतगªत पयाªवरण ÿभाव आकलन अिधसूचना, 2006 

(समय-समय पर यथासंशोिधत) के अनसुार पूवª पयाªवरणीय मंजूरी कì आवÔयकता वाली 

पåरयोजनाओ/ंगितिविधयŌ को अलग से सीटीई ÿाĮ करन ेसे छूट दी गई है, उÆ ह¤ उपयुªĉ अिधसूचना के 

अनसुार नीचे दी गई ÿिøया का पालन करना होगा: 

क.   वे उपयुªĉ अिधसूचना के अंतगªत स±म ÿािधकारी से आवÔयक पयाªवरणीय Öवीकृित ÿाĮ 

कर¤गे। 

ख.   सी.टी.ई. कì शतŎ को, आवÔयकतानसुार, ई.सी. कì शतŎ म¤ िनÌनिलिखत तरीके से एकìकृत 

िकया जाएगा:  



16.12.2024     56 
 

i. ईआईए अिधसूचना, 2006 के तहत पयाªवरण मंजूरी जारी करने के िलए स±म ÿािधकारी 

पåरयोजना ÿÖतावक (पीपी) के आवेदन के संबंध म¤ एसपीसीबी/पीसीसी, जैसा भी मामला हो, 

को सूिचत करगेा।  

ii. संबंिधत एसपीसीबी/पीसीसी मामले कì जांच करेगा और अपने Ĭारा िनधाªåरत समय सीमा, 

जो 30 िदनŌ से कम नहé होगी, के भीतर उपयुªĉ स±म ÿािधकारी को अपनी िटÈपिणयां भेजेगा।  

iii. यिद आवÔयक हो तो एसपीसीबी/पीसीसी अपनी िटÈपिणया ँभेजने से पहले साइट का िनरी±ण 

कर सकते ह§। इसके अलावा, यिद आवÔयक हो तो एसपीसीबी/पीसीसी अितåरĉ जानकारी 

के िलए पीपी से ÿĳ भी पूछ सकते ह§। एसपीसीबी/पीसीसी के ÿĳŌ का उ°र देने म¤ पीपी Ĭारा 

िलया गया कोई भी समय िनधाªåरत समय सीमा के अितåरĉ होगा। 

iv. पयाªवरण मंजूरी दनेे वाला ÿािधकारी पयाªवरण मंजूरी जारी करते समय अितåरĉ शतŎ को 

शािमल करने के िलए संबंिधत एसपीसीबी/पीसीसी कì िटÈपिणयŌ पर िवचार करगेा, िजसम¤ 

अÆय बातŌ के साथ-साथ यह भी शािमल होगा िक पीपी, पयाªवरण मंजूरी जारी करन ेके 30 

िदनŌ के भीतर एसपीसीबी/पीसीसी को अपेि±त सीटीई शÐुक का भगुतान करगेा। 

v. ईसी केवल सीटीई शुÐक के भगुतान के बाद ही चालू होगा। सीटीई शुÐक के भगुतान म¤ 30 

िदनŌ से अिधक कì देरी होने पर संबंिधत एसपीसीबी/पीसीसी Ĭारा तय िकया गया िवलÌब 

शÐुक लगाया जा सकता है। 

ग.  ऐसे उīोगŌ/गितिविधयŌ को एसपीसीबी/पीसीसी से अलग से सीटीओ ÿाĮ करना होगा तथा 

जहां भी आवÔयक हो, ÿचिलत िनयमŌ और िविनयमŌ के अनसुार कोई अÆय 

ÿािधकार/अनमुित ÿाĮ करनी होगी। 
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3.   उपयुªĉ पैरा 1 और 2 म¤ शािमल न िकए गए उīोगŌ/गितिविधयŌ को ÿचिलत िनयमŌ और 

िविनयमŌ के अनसुार सीटीई और सीटीओ तथा अÆय अनमुितयां ÿाĮ करना आवÔयक होगा।    

 

                                                                                                                     ह./- 

(वेद ÿकाश िम®ा) 
संयĉु सिचव, भारत सरकार 

 

®ीमती ºयोÂÖना चरणदास महतं : अÅय± महोदय, िदÐली के ÿदूषण कì िÖथित से बदतर िÖथित 

मेर ेलोक सभा ±ेý कोरबा कì है । वहां एयर ³वािलटी 400 है, जो ड§जर का गभीर लेवल है । यह पॉवर 

Èलांट के कारण हो रहा है । इसम¤ एसीसीएल, बाÐको और एनटीपीसी के वैÖट ÿोड³ट ह§ और Éलाई 

ऐश है । उनसे िā³स तो बनती ह§, लेिकन कई गुना ºयादा राखड़ पैदा होती है और उसको हर जगह 

फ¤ क िदया जाता है । उसके कारण वहां पर बहòत सारी बीमाåरयां हो रही ह§ और वाय ुतथा पानी ÿदूिषत 

हो रहा है । वहां पर कोयले का लदान और एनटीपीसी म¤ िबजली आिद का लाभ तो सरकार ले रही ह,ै 

लेिकन बदले म¤ हमार ेयहां कì जनता को िसफª  बीमारी दे रही है, िजसम¤ अÖथमा, टीबी, बोन टीबी और 

क§ सर जैसी गंभीर बीमारी है । 

 महोदय, म§ आपके माÅयम से मंýी जी से जानना चाहती हóं िक इस तरह से जो हमार ेयहां गंभीर 

समÖया है, यहां तक तक िक वहां ओपीडी म¤ डेली 500 मरीज वाय ुसे ÿदूिषत होकर आ रहे ह§, उसके 

िलए सरकार कì ³या सोच और उसके िलए सरकार ने ³या Èलान िकया है, तािक, हम¤ इस ÿकार कì 

बीमारी और ÿदूषण से िनजात िमल सके? धÆयवाद । 
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®ी भूपेÆþ यादव : अÅय± महोदय, जहां तक वाय ुÿदूषण का िवषय है, हमार ेयहां लगातार मॉिनटåरंग 

कì जाती है । मॉिनटåरंग करके उसकì पूरी सूचना जनता के बीच म¤ रखी जाती है । शेष कारªवाई राºय 

सरकार को करनी होती है । 

®ीमती ºयोÂÖना चरणदास महतं : माननीय अÅय± महोदय, मेरा बार-बार यही ÿĳ है । म§ इस ÿĳ के 

बार ेम¤ लोक सभा म¤ कई बार बोल चुकì हóं । मुझे समझ म¤ नहé आता है िक मेर े±ेý कì जनता के िलए 

यह सरकार ³या करना चाहती है । यिद कुछ करना चाहती है तो उसके िलए जवाब दे । 

®ी भूपेÆþ यादव : माननीय अÅय± महोदय, देश के 130 शहरŌ म¤ नेशनल ³लीन एयर ÿोúाम चलाया 

जाता है । उसके अंतगªत उन िजलŌ म¤ जहां पर वाय ुÿदूषण कì समÖया है और 130 शहरŌ म¤ जहां इस 

ÿकार कì समÖयाए ंह§, उनके समाधान के िलए हम िव°ीय सहायता उपलÊध कराते ह§ और राºयŌ को 

ÿोÂसािहत भी करते ह§ । हम सभी िजलŌ म¤ जहां पर वाय ुÿदूषण के अनेकŌ कारण होते ह§, इंडÖůी उसका 

एक कारण है, Óहीकल पॉÐ यूशन, डÖट और वÖैट मैनेजम¤ट भी उसका कारण है, हम उसकì कैपेिसटी 

िबिÐडंग के िलए भी कायªøम चलाते ह§ और जो अ¸छा कायª करते ह§, उनको ÿोÂसािहत करते ह§ ।   

एडवोकेट चÆþ शेखर : माननीय अÅय± जी, धÆयवाद । म§ आपके माÅयम स ेमंýी जी से पूछना चाहता 

हóं िक िपछल ेतीन वषŎ म¤ मेर ेलोक सभा ±ेý नगीना म¤ गलुदार के हमलŌ को रोकने के िलए सरकार ने 

वÆय जीव ÿबंधन और मानव वÆय जीव संघषª पर िकतनी धनरािश खचª कì है? इन िनिधयŌ का उपयोग 

िकस ÿकार िकया गया है और इनका ³या ÿभाव रहा है? ³या सरकार न ेधन के उपयोग कì िनगरानी 

के िलए कोई तंý Öथािपत िकया है? 

 माननीय अÅय± जी, आप नए सदÖयŌ का हौसला बढ़ा रहे ह§, इसिलए आपका भी आभार Óयĉ 

करता हóं ।  

®ी भूपेÆþ यादव : माननीय अÅय± महोदय, यह ÿĳ वाय ुÿदूषण के संबंध म¤ है, लेिकन माननीय सदÖय 

ने जो ÿĳ पूछा है, वह एनीमल कॉिÆÉल³ट के बार ेम¤ पूछा ह ै। उनके ±ेý म¤ त¤दएु कì समÖया ह ै। वह 
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मुझ से दो िदन पूवª भी िमले ह§ । यह उनके ±ेý कì समÖया का िवषय ह,ै जो इस ÿĳ के अंतगªत नहé 

आता है । उनके ±ेý का िवषय इस ÿĳ से अलग है । हम इसको बाहर सलुझाएगंे । … (Óयवधान) 

माननीय अÅय± : आप सब ²ानवान मत बिनए । जब बोला है िक Öपीकर गलती नहé करता है तो नहé 

करता है ।  

डॉ. अमर िसंह : Öपीकर साहब, म§ माननीय मंýी जी से पूछना चाहता हóं िक मेरी कॉÆÖटीट्यूएसंी ®ी 

फतेहगढ़ सािहब से शłु होकर लिुधयाना शहर से होता हòआ एक बुड्ढा नाला दåरया है । वह सतलजु 

दåरया म¤ जाता ह ै। उस नाल ेम¤ इतना ÿदूषण ह ैिक क§ सर, यूरेिनयम, Éलोराइड और पता नहé उसम¤ 

³या-³या िमल रहा है । उसके िलए पंजाब सरकार बहòत सालŌ से कोिशश कर रही है । ³या केÆþ सरकार 

बुड्ढा नाला को साफ और Öव¸छ बनाने कì कोिशश करगेी? 

 दूसरी बात यह है िक ³या केÆþ सरकार न ेपाटª बी कì एµजÌÈशंस कì Öटडी कराई है या नहé? 

मंýी जी आपने उसका जवाब नहé िदया है । ³या आप आगे Öटडी कराएगं?े 

®ी भूपेÆþ यादव : माननीय अÅय± महोदय, यह एयर पॉÐयूशन का िवषय है । यह Öपेिसिफक ÿĳ 

आपके संसदीय ±ेý से संबंिधत है । उसके िलए आप अितåरĉ łप से िमल सकते ह§ ।  

®ीमती अिनता नागरिसंह चौहान : ³या मंýी जी यह बताने कì कृपा कर¤गे िक कागज न होने के कारण 

वषŎ से खेती कर रहे लोगŌ को मÅय ÿदेश म¤ वन भूिम के पĘे नहé िमले ह§ । ³या उनके िलए कुछ सोचा 

है?  

®ी भूपेÆþ यादव : माननीय अÅय± महोदय, यह िवषय वन भूिम के पĘŌ के संबध म¤ है । माननीय सदÖया 

को मÅय ÿदेश सरकार के Ĭारा वन भूिम के पĘे उपलÊध कराए जाते ह§ । अगर वह वहां ÿयास कर¤गे तो 

ºयादा अ¸छा होगा । मÅय ÿदेश म¤ सबसे बड़ी सं́ या म¤ वन भूिम के पĘे उपलÊध करवाए गए ह§ । इसके 

बार ेम¤ सामने वालŌ को भी पता होगा । 

माननीय अÅय±: ³वेĲन नं. 289, ®ी जी. कुमार नायक । 
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SHORT-TERM REFINANCE LOANS SANCTIONED BY NABARD IN 
KARNATAKA 

*289. SHRI G. KUMAR NAIK: 

Will the Minister of FINANCE be pleased to state:  

(a) the details of the total amount of short-term refinance loans sanctioned by 

NABARD for Karnataka’s seasonal agricultural operations during the last five years, 

along with the actual amount disbursed each year;  

(b) whether the Government has considered Karnataka's recent request for an 

increase in the sanctioned limit for concessional short-term refinance loans to meet 

the seasonal agricultural needs of the State and if so, the details thereof;  

(c) if not, the reasons for reducing the sanctioned limit for Karnataka’s short-term 

refinance loans in 2024-25 despite the State’s large agricultural population and 

significant arid regions; and  

(d) whether the Government is aware of the potential impact of this reduction on 

Karnataka’s farmers including increased financial burden and unrest due to 

restricted access to affordable credit and if so, the details of measures 

taken/proposed to be taken to address this issue? 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) से (घ):  िववरण सभा पटल पर रख िदया गया है। 
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िववरण 

(क): राÕůीय कृिष और úामीण िवकास ब§क (नाबाडª) Ĭारा िपछले पांच वषŎ के दौरान कनाªटक को मौसमी 

कृिष कायŎ के िलए Öवीकृत और संिवतåरत ऋणŌ का Êयौरा िनÌनानसुार है: 

(करोड़ Łपए म¤) 
øम 

सं́ या 
िनिध 2019-20 2020-21 2021-22 2022-23 2023-24 

1 
अÐपाविध सहकारी úामीण ऋण 
िनिध (एसटीसीआरसी) 

4200.00 5500.00 5483.90 5550.00 5600.00 

2 
अितåरĉ मौसमी कृिष पåरचालन 
(एएसएओ)-सहकाåरताए ं

3149.00 2500.00 5414.00* 4500.00 5200.00 

3 
अÐपाविध ±ेýीय úामीण ब§क िनिध 
(एसटीआरआरबी) 

600.00 700.00 723.00 1100.00 1100.00 

4 एएसएओ स ेआरआरबी 50.00 800.00 1250.00* 1200.00 1500.00 

* वषª 2021-22 के दौरान सहकारी सिमितयŌ को एएसएओ और ±ेýीय úामीण ब§कŌ को एएसएओ के अंतगªत पहले 

स ेशािमल कì गई िवशेष चलिनिध सिुवधा के अंतगªत पनुिवª° ÿदान िकया गया। िव°ीय वषª 2020-21 म¤ सहकारी 

सिमितयŌ और ±ेýीय úामीण ब§कŌ को øमशः 1,700 करोड़ Łपये और 500 करोड़ Łपय ेकì रािश के साथ िवशेष 

चलिनिध सिुवधा ÿदान कì गई। 

(ख) से (घ): ब§कŌ Ĭारा ÿाथिमकता ÿाĮ ±ेý (पीएसएल) सÌबंधी लàयŌ को ÿाĮ करने म¤ हòई कमी के 

आधार पर, भारतीय åरजवª ब§क (आरबीआई) सहकारी ब§कŌ को अÐपाविधक सहकारी úामीण ऋण 

िनिध (एसटीसीआरसीएफ) कì अÐपाविध (मौसमी कृिष पåरचालन) (एसटी) एसएओ) िनिध और ±ेýीय 

úामीण ब§कŌ (आरआरबी) को अÐपाविधक ±ेýीय úामीण ब§क (पनुिवª°) िनिध (एसटीआरआरबीएफ) 

सिहत िविभÆन िनिधयŌ के अंतगªत वािषªक आवंटन करता है। पीएसएल के अतंगªत होने वाली कमी जो 

िव°ीय वषª 2023-24 म¤ 2.1 लाख करोड़ Łपये थी िव°ीय वषª 2024-25 के दौरान घटकर 1.5 लाख 

करोड़ Łपये हो गई। इसम¤ कमी म¤ आई िगरावट को Åयान म¤ रखते हòए, सÖंथाओ ंकì मांग, सरकार कì 

ÿाथिमकताओ ंऔर िपछले वषŎ के दौरान धनरािश के उपयोग को Åयान म¤ रखते हòए एसटीसीआरसीएफ 
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सिहत िविभÆन िनिधयŌ के अंतगªत आवंटन को यिुĉसंगत बनाया गया था। एसटी (एसएओ) िनिधयŌ के 

आवंटन म¤ कì गई कमी के पåरणामÖवłप, नाबाडª Ĭारा कनाªटक को िनिध के आवंटन म¤ कमी कì गई 

है। 

पीएसएल म¤ कमी वाली िनिध म¤ आई िगरावट इस बात का ÖपĶ संकेत है िक ब§क अिधक ŀढ़ता 

से काम कर रहे ह§ और पीएसएल के अंतगªत आने वाले ±ेýŌ, िजÆह¤ दशे के सामािजक-आिथªक िवकास 

और समावेशी िवकास के िलए महÂवपूणª माना जाता है, को और अिधक ऋण देने म¤ स±म ह§। कृिष के 

िलए िदए गए बिुनयादी Öतरीय ऋण (जीएलसी) म¤ कनाªटक का िहÖसा 2.07 लाख करोड़ Łपए रहा, 

िजसम¤ वषª 2023-24 म¤ 20% कì वषª-दर-वषª विृĦ हòई तथा देश के समú कृिष ऋण म¤ राºय का िहÖसा 

8% से बढ़कर 8.15% हो गया।  

िकसानŌ को िकफायती ऋण िबना िकसी बाधा के उपलÊध कराने के िलए, ब§कŌ Ĭारा 3 लाख 

Łपये तक अÐपाविधक कृिष ऋण 7% के Êयाज दर पर ÿदान िकए जाते ह§, तािक वे बीज, उवªरक और 

कìटनाशकŌ जैसे कृिष सÌबंधी समाúी खरीदने कì अपनी कायªशील पूंजी आवÔयकताओ ंको पूरा कर 

सक¤  और फसल उÂपादन और संबĦ गितिविधयŌ के िलए नकद रािश का आहरण कर सक¤ । भारत 

सरकार संशोिधत Êयाज सहायता योजना (एमआईएसएस) के अंतगªत इन ऋणŌ का समय पर पनुभुªगतान 

करन े के िलए िकसानŌ को तÂपरता से पनुभुªगतान करन े पर 3% का Âवåरत पनुभुªगतान ÿोÂसाहन 

(पीआरआई) भी ÿदान करती है। अत:, िकसानŌ के िलए ÿभावी Êयाज दर 4% हो जाती है। 

इसके अलावा, िकसानŌ को समय पर ऋण दनेे म¤ सहकारी ब§कŌ को िनिधयŌ कì िकसी ÿकार 

कì कमी न होने देने के िलए, नाबाडª, ब§क कì पाýता के आधार पर अितåरĉ एसएओ ऋण सिुवधा के 

अंतगªत बाजार सÌबĦ दर पर पुनिवª°पोषण भी ÿदान करता है। ब§क भारत सरकार कì संशोिधत Êयाज 

सहायता योजना (एमआईएसएस) के अंतगªत 1.5% कì दर से Êयाज सहायता और 3% कì दर से 

पीआरआई का लाभ उठा सकते ह§। 
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SHRI G. KUMAR NAIK : Thank you Sir for the opportunity.  

 I am glad to hear from the hon. Finance Minister that banks in Karnataka are 

operating robustly and that the interest subvention is helping reduce farmers’ 

interest burden by three per cent for timely repayments.  

 I would like to bring to your kind notice that cooperative banks in Karnataka 

supported by NABARD and the State Government provide around Rs. 25,000 crore 

in short term loans at zero per cent interest to over 35 lakh farmers annually.  

 In this connection, my question is this. With the short-term refinance loan limit 

for Karnataka reduced from Rs. 5600 crore to Rs. 2340 crore, how will the 

Government ensure that the cooperative banks continue to provide zero per cent 

interest loan to marginal farmers? Will the Ministry consider alternative 

mechanisms or additional financial support to prevent these farmers from resorting 

to high interest rates from private lenders which will severely impact their financial 

stability?  

®ी पंकज चौधरी : माननीय अÅय± जी, माननीय सदÖय न ेअपने ÿĳ म¤ ही कहा िक कनाªटक म¤ सब 

कुछ ठीक चल रहा है । म§ बताना चाहता हóं िक वषª 2023-24 म¤ कनाªटक म¤ úाउंड लेवल øेिडट 2.07 

लाख करोड़ परस¤ट था । िपछल ेवषª कì तुलना म¤ करीब 20 परस¤ट कì बढ़ोतरी हòई है । जहां तक िकसी 

लोन का सवाल है अगर आप देख¤, जब से यशÖवी नरÆेþ मोदी जी इस देश के ÿधान मंýी हòए ह§, उनका 

िवशेष फोकस खेती-िकसानी पर रहा है । वषª 2014 म¤ úाउंड लेवल øेिडट लàय 8 लाख करोड़ था,  

वषª 2024-25 म¤ वह बढाकर 27.5 लाख करोड़ िकया गया है । 
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®ी जी. कुमार नायक : सर, मेरी आशंका यही ह ैिक राºय और राÕů के Öतर पर ऊपर-ऊपर देखन े

से कुछ आंकड़े िछप जाते ह§ । Several reports have pointed out that the PSL lending by 

the commercial banks are more concentrated in the urbanised regions, having 

higher share of branches compared to the backward and rural areas.  Hence, the 

Rural Cooperative Banks which cater primarily to the farmers’ needs need to be 

provided with greater amount of low-cost funds which now has been reduced due 

to increase in PSL by commercial banks.  I agree with what the hon. Minister has 

said.   

 Sir, I would like to know whether the Union Government has analysed the 

per capita PSL in aspirational districts which tend to have lower PSL credit, 

particularly, by private sector banks on which the Government seems to be relying 

now. What steps have been taken by the Government to increase PSL credit in 

aspirational districts?  There are two aspirational districts in my constituency in 

Karnataka. That is why I have this specific question. What action can be taken to 

ensure that the aspirational districts do get the credit as desired?  It is not enough 

to look at the national point of view, and the State point of view.  Please come down 

to dry and arid areas of Karnataka, and the aspirational districts of Karnataka.  

®ी पंकज चौधरी : माननीय अÅय± जी, म§न ेपहले ही बताया है िक िकसानŌ के िलए हमारी सरकार 

लगातार ÿयास कर रही ह ैऔर जहां तक माननीय सदÖय का ÿĳ है िक छोटे िकसानŌ को ऋण नहé 

िमल रहा है, म§ बताना चाहता हóं िक छोटे और सीमांत िकसानŌ के खातŌ कì सं´या म¤ िपछल ेतीन वषŎ 

से लगतार विृĦ हो रही है । अगर वषª 2021-22 म¤ दखे¤ तो 11.67 करोड़ खाते थ,े वहé वह वषª 2023-
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24 म¤ बढ़कर 13.06 करोड़ खाते हो गए । केवल खातŌ कì बात नहé है, अगर वषª 2021-22 म¤ देख¤ तो 

10.59,976 करोड़ Łपय ेिवतåरत िकए गए थ,े वहé वषª 2023-24 म¤ 14,39,991 करोड़ Łपये के लोन 

छोटे और सीमांत िकसानŌ को िदए गए । 

माननीय अÅय±: ³वेĲन नं. 290, ®ी िवÕण ुदयाल राम । 

 

PROMOTION OF TRIBAL AND ETHNIC TOURISM 

*290. SHRI VISHNU DAYAL RAM:   

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has taken any steps to promote tribal and ethnic 

tourism in the State of Jharkhand; 

(b) if so, the details of the plans and programs implemented including the funds 

allocated and utilized for promotion of tribal and ethnic tourism in the State; 

and 

(c) if not, the reasons therefor specifying the challenges or constraints, if any, 

faced by the Government in this regard? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) to (c): A Statement is laid on the Table of the House. 
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STATEMENT 

 (a) to (c): Yes, The Ministry of Tourism as part of its ongoing endeavour 

promotes various tourism destinations and products of India including tribal and 

ethnic tourism in the State of Jharkhand, through various initiatives including 

promotional events, assistance to State Governments for organizing fairs and 

festivals, participation in exhibitions, websites, social media etc.  

The Ministry extends financial support to State Governments and Union 

Territories for the promotion and development of tourism under its schemes of 

Domestic Promotion & Publicity including Hospitality (DPPH), Swadesh Darshan, 

National Mission on Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation 

Drive (PRASHAD) and Assistance to Central Agencies for Tourism Infrastructure 

Development Schemes. 

The Ministry under Swadesh Darshan 2.0 Scheme has identified ‘Chandil’ in 

the State of Jharkhand for development. In addition, Ramrekha Dham has also 

been sanctioned under Challenge Based Destination Development scheme, a sub 

scheme of SD 2.0 for an amount of Rs.25 Crore. 

List of Projects Sanctioned under various Schemes in the State of 

Jharkhand during the last five years is enclosed at Annexure. 

The Government of India under the guidelines for Special Assistance to 

States/Union Territories for Capital Investment (SASCI) for Development of Iconic 
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Tourist Centres has approved Eco-Tourism Development of Tilaiyya, Koderma for 

an amount of Rs.34.87 Crore in the State of Jharkhand. 

The Government has also approved the initiative to develop tribal homestays 

under Swadesh Darshan Scheme of the Ministry of Tourism as part of ‘Pradhan 

Mantri Janjatiya Unnat Gram Abhiyan”. The said intervention includes development 

of 1000 homestays with support of upto Rs.5.00 Lakh per unit for new construction, 

up to Rs.3.00 Lakh for renovation and Rs.5.00 Lakh for village community 

requirements. 

ANNEXURE 

List of Projects Sanctioned under various Schemes in the State of 
Jharkhand during the last five years: 

(Rs. in Lakh) 
Scheme Year Project Amount 

Sanctioned 
Amount 

Released 
Swadesh Darshan 2018-19 Development of Eco 

Tourism circuit: Dalma- 
Betla National park- 
Mirchaiya- Netarhat under 
Eco Circuit 

3044 2804 

PRASHAD 2018-19 Development of 
Baidyanathji Dham, 
Deoghar 

3679 3495 

Domestic Promotion & 
Publicity including 
Hospitality (DPPH) 

2019-20 
Bhairavnath Mahotsav 25 25 
Sharad Mahotsav, Netarhat 25 25 
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®ी िवÕणु दयाल राम : धÆयवाद अÅय± जी, जनजातीय ±ेýŌ म¤ होम Öटे पयªटकŌ कì सं´या बढ़ती जा 

रही है और इस िदशा म¤ भारत सरकार के पयªटन मंýालय Ĭारा एक अ¸छी पहल कì गयी है । ऐसे गांवŌ 

म¤ जहां पयªटन कì ±मता है, करीब एक हजार होम Öटे को िवकिसत करन ेके िलए योजना बनायी गयी 

है । म§ माननीय मंýी जी से आपके माÅयम से जानना चाहता हóं िक झारखंड जैस ेजनजातीय बाहòÐय 

राºय म¤ ऐसे होम Öटे कì िकतनी सं´या है और उसके िलए िकतनी धनरािश आवंिटत करन ेका ÿÖताव 

है । 

®ी गजÆेþ िसहं शेखावत : माननीय अÅय± जी, माननीय ÿधान मंýी जी के नेतÂृव म¤ जनजातीय ±ेý 

के लोगŌ कì आजीिवका और उनके जीवन Öतर म¤ सधुार करने के िलए एक वहृद योजना जनजातीय 

उÆनत úाम अिभयान के नाम से ÿारÌभ कì गयी है । उसी के एक उपांग के łप म¤, उसी को सपोटª करते 

हòए टूåरºम िमिनÖůी ने एक हजार होम Öटे बनाने का ÿÖताव रखा है, िजसम¤ पांच लाख Łपये एक नया 

होम Öटे बनाने के िलए और पांच लाख Łपये एक िवलेज कÌयिुनटी åर³वायरमेÆट के िलए और तीन 

लाख Łपये अगर कोई होम Öटे िकसी अपúडेशन के िलए आवÔयक होता है तो उसके िलए देने का हमने 

ÿावधान िकया है । अभी राºय सरकारŌ से पूर ेÿÖताव आ जाने के बाद ही कौन से राºय म¤ िकतने होम 

Öटे एलोकेट हŌगे, उसके बारे म¤ कोई ठोस वĉÓय म§ यहां दे पाऊंगा । 

®ी िवÕणु दयाल राम : अÅय± जी, यīिप पयªटन को िवकिसत करन ेकì ÿाथिमक जवाबदेही राºय 

सरकारŌ और केÆþ शािसत ÿदेशŌ कì है, तथािप भारत सरकार के Ĭारा ‘Öवदेश दशªन Öकìम’ और 

‘ÿसाद Öकìम’ के अंतगªत िव°ीय सहायता ÿदान कì जा रही है । झारखÁड राºय के इको सिकª ट टूåरºम 

को िवकिसत करन ेके िलए 30.44 करोड़ Łपये कì रािश दी गई थी ।  

 अÅय± महोदय, म§ आपके माÅयम से माननीय मंýी जी से जानना चाहता हó ँिक उस रािश का 

िकस ÿकार उपयोग िकया गया? ³या पूरी रािश का उपयोग िकया गया या नहé िकया गया और अगर 
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नहé िकया गया तो उसके ³या कारण थ?े इस िदशा म¤ पूरी रािश का उपयोग हो, उसके िलए माननीय 

मंýी जी ³या कारªवाई करन ेका ÿÖताव रखते ह§?  

®ी गजेÆþ िसहं शेखावत : माननीय अÅय± महोदय, ‘Öवदेश दशªन Öकìम’ के तहत ‘Development 

of Eco Tourism circuit at Dalma-Betla National Park’ के िलए भारत सरकार से जो ÿोजे³ट 

स§³शन िकया गया था, it was one of the 76 projects sanctioned in total, िजनकì कुल लागत 

लगभग 5200 करोड़ Łपये एÖटीमेट कì गई थी । इसम¤ से लगभग 4949 करोड़ Łपये åरलीज िकए जा 

चुके ह§ । इस पिटªकुलर ÿोजे³ट म¤ भी 30 करोड़ 44 लाख Łपये का एÖटीमेटेड ÿोजे³ट स§³शन िकया 

गया था, िजसम¤ से 28 करोड़ Łपये अब तक åरलीज िकए जा चुके ह§ । 76 ÿोजे³ट्स म¤ से 75 ÿोजे³ट्स, 

100 ÿितशत िफिजकली कंÈलीट हो चुके ह§, ऐसा राºयŌ न ेहम¤ संसूिचत िकया है । इसके बार ेम¤ अगर 

माननीय सदÖय और भी िवÖतार से जानकारी चाहते ह§ तो उनका मेर ेकायाªलय म¤ Öवागत है । वे कभी 

भी आ जाए ं। हम इसके बार ेम¤ बैठकर जो भी जानकारी माननीय सदÖय को चािहए होगी, उनको उपलÊध 

करवा द¤गे ।  

®ी धवल लàमणभाई पटेल : माननीय अÅय± जी, म§ आपके माÅयम से माननीय मंýी जी का मेर ेलोक 

सभा ±ेý वलसाड म¤ वलसाड, नवसारी और डांग कì तरफ Åयान आकिषªत करना चाहता हó ँ। मेर े±ेý 

म¤ तीथल, नारगोल बीच, उमरगाम बीच, िवÐसन िहÐस, सापुतारा और डॉन िहल के साथ-साथ रामायण 

से जुड़े हòए शबरी धाम और उनाई माता जैस ेपिवý तीथª Öथान भी ह§ ।  

 अÅय± महोदय, म§ आपके माÅयम से माननीय मंýी जी से पूछना चाहता हó ँिक सरकार कì इÆह¤ 

‘Öवदेश दशªन योजना’ म¤ शािमल करने कì कोई योजना है? अगर योजना है तो हमार े±ेý को यह एक 

नई िदशा देने का काम करेगी ।  

®ी गजÆेþ िसहं शेखावत : माननीय अÅय± जी, म§ सÌमाननीय सदÖय का एक बहòत अ¸छे ÿÖताव 

और बहòत पोट¤िशयल वाले ±ेý के बार ेम¤ Åयान आकिषªत करवाने के िलए धÆयवाद देना चाहता हó ँ । 
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जैसा िक हम सब कì जानकारी म¤ है िक टूåरºम ÿाइमरली Öटेट कì िजÌमेदारी है । राºय सरकार इस 

पर ÿÖताव बनाकर भेजे तो िनिĲत łप से तय ÿावधानŌ के तहत उस पर कारªवाई करने का ÿयास, जो 

उपलÊध संसाधन ह§, उनके तहत करने का ÿयास हम कर सकते ह§ । 

माननीय अÅय±: ³वेĲन नं. 291, ®ी जी. सेÐवम ।   

 

EMPLOYMENT EXCHANGES 

*291. †SHRI G. SELVAM: 

 SHRI C. N. ANNADURAI: 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the Government provides skill development or upskilling programs 

through Employment Exchanges to enhance employability in the country, if 

so, the details thereof; 

(b) the details of career counselling services available at Employment 

Exchanges to guide job seekers and the number of skill development and 

counselling programs conducted through Employment Exchanges in the last 

three years; 

(c) the number of job placements facilitated through Employment Exchanges in 

the last three years, State-wise and year-wise; 

(d) the details of the comparison of Employment Exchanges’ performance in 

urban and rural areas; 

(e) whether there is a mechanism to monitor the effectiveness of Employment 

Exchanges, if so, the details thereof; 
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(f) the details of the efforts made by the Government to address the regional 

disparity in access to Employment Exchange services; and 

(g) the steps taken by the Government to ensure that marginalised groups, 

including women and persons with disabilities, benefit from Employment 

Exchange services? 

    ®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसखु मांडिवया): 

(क) से (छ): िववरण सभा पटल पर रख िदया गया है। 

िववरण 

(क) से (छ): ®म और रोजगार मंýालय, भारत सरकार राÕůीय कåरयर सेवा (एनसीएस) पोटªल चला 

रहा है, जो िनजी और सरकारी ±ेýŌ कì नौकåरयŌ, ऑनलाइन और ऑफलाइन रोजगार मेलŌ कì 

जानकारी, नौकरी खोज और िमलान, कåरयर परामशª, Óयावसाियक मागªदशªन, कौशल िवकास 

पाठ्यøमŌ कì जानकारी, कौशल/ÿिश±ण कायªøम आिद सिहत कåरयर से संबंिधत सेवाए ंिडिजटल 

Èलेटफॉमª [www.ncs.gov.in] के माÅयम से ÿदान करने के िलए वन-Öटॉप समाधान है। एनसीएस 

योजना का एक उĥेÔय रोजगार कायाªलयŌ को मॉडल कåरयर क¤ þŌ (एमसीसी) म¤ łपांतåरत करना है। 

नौकरी चाहने वालŌ कì रोजगार ±मता, िडिजटल और कåरयर कौशल को बढ़ाने और युवाओ ं

को आवÔयक रोजगार योµय कौशल कì एक ®ृंखला से सशĉ और ससुिºजत करने के िलए, एनसीएस 

पोटªल अÆय बातŌ के साथ-साथ ऑनलाइन रोजगार ±मता विृĦ कायªøम, िडिजटल कौशल विृĦ 

कायªøम और Öव-गितशील (सेÐफ-पेस) कåरयर कौशल कायªøम ÿदान करता है। 

इसके अलावा, एनसीएस पोटªल पर एक मॉड्यूल है जो अनुमोिदत कåरयर परामशªदाताओ ं Ĭारा 

कåरयर परामशª और मागªदशªन सेवाए ंÿदान करन ेकì सुिवधा ÿदान करता है। 15.11.2024 तक लगभग 

1150 कåरयर परामशªदाताओ ंको एनसीएस पोटªल पर शािमल िकया गया है। ब§िकग, िव° और बीमा, 
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टेलीकॉम, आईटी-आईटीईएस, खाī उīोग, ÖवाÖÃय आिद जैसे 52 ±ेýŌ म¤ 3600 से अिधक ÿकार 

कì नौकåरयŌ कì जानकारी भी पोटªल पर www.ncs.gov.in पर उपलÊध कराई गई है। 

एनसीएस पोटªल िÖकल इंिडया िडिजटल हब (एसआईडीएच) के साथ एकìकृत है िजसे िवशेष 

łप से नौकåरयŌ और उīमशीलता के अवसरŌ के िलए एक ऑनलाइन ÿिश±ण मंच के माÅयम से 

ÓयिĉयŌ कì िÖकिलंग, åर-िÖकिलंग और अप-िÖकिलंग के िलए िडज़ाइन और िवकिसत िकया गया है। 

एनसीएस पोटªल को एसआईडीएच के साथ एकìकृत करने से एसआईडीएच पर कुशल नौकरी चाहने 

वालŌ (रोजगार/बेरोजगार) के िलए एनसीएस पोटªल का लाभ उठाने और नौकरी चाहने वालŌ 

(रोजगार/बेरोजगार) के िलए एसआईडीएच Ĭारा दी जाने वाली कौशल सेवाओ ंका लाभ उठाने का मागª 

ÿशÖत हòआ है। 

राºयŌ Ĭारा ÿÖतुत आंकड़Ō के आधार पर रोजगार कायाªलयŌ से संबंिधत िविभÆन मापदडंŌ 

(िनयोĉा, नौकरी चाहने वाले, åरिĉयां, Èलेसम¤ट आिद) पर राºयवार डेटा रोजगार कायाªलय सांि´यकì 

म¤ (https://dge.gov.in/dge/dge-publications-reports-) पर उपलÊध है। 

मंýालय ने िविभÆन राºयŌ/संघ राºय ±ेýŌ म¤ िदÓयांगजनŌ और अनुसूिचत जाित/अनसूुिचत 

जनजाित के नौकरी चाहने वालŌ को रोजगार/कåरयर संबंधी सेवाए ंÿदान करने के िलए øमशः 24 

िदÓयांगजनŌ के िलए राÕůीय कåरयर सेवा क¤ þ और 25 अनसुूिचत जाितयŌ और अनसूुिचत जनजाितयŌ 

के िलए राÕůीय कåरयर सेवा क¤ þ समिपªत िकए ह§। िदÓयांगजनŌ के िलए राÕůीय कåरयर सेवा क¤ þ 

Óयावसाियक मागªदशªन, कåरयर परामशª, अनौपचाåरक Óयावसाियक ÿिश±ण ÿदान करते ह§, रेफरल 

सेवाए ं ÿदान करते ह§ और आउटरीच गितिविधया ँभी संचािलत करते ह§, तथा नौकरी चाहन े वालŌ 

िदÓयांगजनŌ को Óयावसाियक पनुवाªस कì ÿिøया म¤ सहायता करते ह§। अनसुूिचत जाित/अनुसूिचत 

जनजाित के िलए राÕůीय कåरयर सेवा क¤ þ (एनसीएससी) िशि±त अनुसूिचत जाित/अनसूुिचत जनजाित 



16.12.2024     73 
 

के नौकरी चाहने वालŌ कì रोजगार ±मता बढ़ाने के िलए परामशª, कोिचंग और ÿिश±ण जैसे िविभÆन 

उपाय करते ह§। 

एनसीएस पोटªल मिहला उÌमीदवारŌ के कौशल और रोजगार को ÿोÂसािहत करने के िलए िवशेष 

łप से मिहलाओ ंपर क¤ िþत िविभÆन अवसर और सुिवधाए ँभी ÿदान करता है। नौकरी चाहने वाली 

मिहलाओ ंके िलए िविशĶ नौकåरयŌ को आसानी से खोजने और आवेदन करने म¤ मदद करने के िलए 

एनसीएस पोटªल होम पेज पर “मिहलाओ ंके िलए नौकåरयां” ÿदिशªत कì जाती ह§। एनसीएस िवशेष łप 

से मिहलाओ ंके िलए नौकरी मेले और कåरयर संवधªन कायªøम आयोिजत करता है। 

मंýालय ने दशे भर म¤ 407 मॉडल कåरयर क¤ þŌ (एमसीसी) को मंजूरी दी थी। ये क¤ þ Öथानीय 

यवुाओ ंऔर अÆय नौकरी चाहने वालŌ को ÿौīोिगकì के माÅयम से तथा कåरयर परामशª और ÿिश±ण 

के माÅयम से नौकरी के अवसरŌ से जोड़ते ह§। इस ÿकार ये मॉडल कåरयर क¤ þ (एमसीसी) राºयŌ और 

अÆय सÖंथानŌ के सहयोग से आउटरीच गितिविधयŌ के माÅयम से नौकरी चाहने वालŌ और िनयोĉाओ ं

के िलए रोजगार मेलŌ के आयोजन, िनयोĉाओ ंको संगिठत करने, Öथानीय Öतर पर कåरयर परामशª 

ÿदान करने आिद के िलए एक क¤ þ के łप म¤ कायª करते ह§।  

SHRI G. SELVAM : Thank you, hon. Speaker Sir, for giving me this opportunity.  

 How many individuals have benefitted from skill development initiatives 

conducted through employment exchanges in the last three years? 

डॉ. मनसुख मांडिवया : माननीय अÅय± महोदय, मूल ÿĳ िÖकल डेवलपम¤ट िमिनÖůी से है, लेिकन 

म§ बताना चाहóंगा िक देश म¤ िजस तरह से मैÆयफैु³चåरंग से³टर बढ़ रहा है, सिवªस से³टर बढ़ रहा है, 

उस िÖथित म¤ राºय सरकार कì ओर से, सेÆůल गवनªम¤ट कì ओर से नÌबर ऑफ टाइप के इिनिशएिटÓस 

और आईआईटी के Ĭारा उसको ůेिनंग दी जाती है ।  
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 वतªमान समय म¤ इस बजट म¤ भी ÿधान मंýी जी ने दो लाख करोड़ Łपये के खचª से 4.1 करोड़ 

जॉब िनमाªण का लàय रखा है । उसम¤ भी िÖकल डेवलपम¤ट एक महÂवपूणª िवषय रखा गया   है । िÖकल 

डेवलपम¤ट और िÖकल एनहांसम¤ट के िलए हर स³ेटर म¤ कलÖटर बÖेड िÖकिलंग हो, उसके िलए हब 

और Öपोक कì ÓयवÖथा के Ĭारा, िजस एåरया म¤ िजस टाइप कì इंडÖůीज़ ह§, िजस टाइप कì िÖकल कì 

आवÔयकता है, वैसा ही िसलेबस बनाकर उनकì ůेिनंग कì ÓयवÖथा कì गई    है ।  

SHRI G. SELVAM : Are there any plans to expand the scope of skill development 

and counselling programmes through employment exchanges in tier-2 and tier-3 

cities? 

डॉ. मनसखु माडंिवया : अÅय± महोदय, िÖकल डेवलपम¤ट को रोजगार के साथ जोड़ने के िलए हमने 

नेशनल कåरयर सिवªस पोटªल को इंटीúेट िकया है । उसम¤ हमने ई-®म पोटªल को भी इंटीúेट िकया है । 

उसम¤ िÖकल डेवलपम¤ट िमिनÖůी के पोटªल को भी इंटीúेट िकया गया है, तािक जहां िजस टाइप कì 

िÖकल वाली मेनपावर उपलÊध है, उसको इंटीúेट करके नेशनल कåरयर सिवªस पोटªल के Ĭारा एÌÈलॉयर 

और एÌÈलॉइज को जोड़कर उसको अपने कåरयर के िलए अपॉ¸यूªिनटी िमले, रोजगार के िलए 

अपॉ¸यूªिनटी िमले, उसके िलए ÿयास िकया गया है । 

12.00 hrs 

माननीय अÅय± : ®ी राजीव राय, आप अपनी बात एक सेक¤ ड म¤ पूिछए, अब बारह बजने वाले ह§। 

®ी राजीव राय : सर, माननीय मंýी जी बता रहे थे िक िपछल ेतीन वषŎ म¤ िकतने लोगŌ को रोजगार 

िमला ।  म§ यह जानना चाहता हóं िक तीन वषŎ म¤ िकतन ेलोगŌ कì कटौती हòई, छंटनी हòई और िकतने 

लोग बेरोजगार हो गए, िजसका डेटा ³या अभी सरकार के पास है और ³या संिवदा पर नौकरी करन े

वालŌ को Öथायी करन ेका आपका कोई िवचार है? 
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डॉ. मनसुख मांडिवया : अÅय± महोदय, रोजगार के साथ जड़ुना और उनके िलए और अ¸छी जगहŌ 

पर रोजगार कì अपॉचुª िनटी हो, तो वहां माइúेट होना, यह Öवभािवक है, लोग जड़ुते भी रहते ह§ और कई 

लोग दूसर ेजॉÊस भी ºवाइन करते रहते ह§ । 

________ 
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WRITTEN ANSWERS TO QUESTIONS 

 

EMPLOYMENT ISSUES IN NARSAPUR AND VEMAGAL INDUSTRIAL AREA 

*292. SHRI M. MALLLESH BABU : 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether employment under different categories are provided at a maximum 

extent to the outsiders of the districts and State in large and medium scale 

industries functioning in the Narsapur and Vemagal industrial areas in Kolar 

Lok Sabha Constituency in spite of the fact that as per Dr. Sarojini Mahishi 

recommendations, the employment to the local aspirants should be considered 

on priority upto an extent of 70% and thereafter to others; 

(b) if so, the details thereof; 

(c) whether people who are being hired on a contract basis are being terminated 

after completion of eleven months and such employees are considered 

neither for regularization nor for continuation; and 

(d) if so, whether the Government intends to frame rules and regulations for 

welfare of such employees? 

 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF 
YOUTH AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
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(a) and (b): According to information received from Government of Karnataka, as 

per Karnataka Industrial Policy 2020-25, mega large and medium scale industries 

have to provide overall 70% and Group D 100% employment to Kannadigas.  

Employment provided to Kannadigas in different categories (Group A, B, C and D) 

in Narasapura and Vemgal Industrial Areas are 87.926% and 79.277%, 

respectively. 

(c) and (d): Further, Government of Karnataka has informed that there are no such 

cases that have been reported. Under labour Laws, statutory welfare provision are 

extended to all employees irrespective of their status. 

 

नदी ÿदूषण 

*293. ®ीमती संजना जाटवः 

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः 

 
(क)  ³या िविभÆन राºयŌ म¤ नदी िकनार ेिÖथत शहरŌ और औīोिगक इकाइयŌ के कारण निदयां 

ÿदूिषत हो रही ह§;  

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  िपछले तीन वषŎ के दौरान इस संबंध म¤ सरकार Ĭारा उठाए गए कदमŌ का Êयौरा ³या है; 

(घ)  निदयŌ म¤ अपिशĶ/औīोिगक अपिशĶŌ के िवसजªन को रोकने के िलए सरकार Ĭारा ³या उपाय 

िकए गए ह§, और 

(ङ)  िपछले तीन वषŎ के दौरान इस संबंध म¤ Óयय कì गई रािश का Êयौरा ³या है? 
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पयाªवरण, वन और जलवायु पåरवतªन मýंी  

(®ी भूपेÆ þ यादव) 

(क) और  (ख) निदयŌ म¤ ÿदूषण का ÿमुख कारक, शहरŌ/कÖबŌ से अशोिधत या आंिशक łप से शोिधत 

मल-जल और औīोिगक बिह:ąावŌ के िनÖ सरण, ठोस अपिशĶ का अनुिचत ÿबंधन, मल-जल/अपिशĶ 

शोधन संयंýŌ के सचंालन और रखरखाव म¤ समÖयाए,ं जल िम®ण कì कमी और ÿदूषण के अÆय िबखर े

हòए ąोत ह§। 

क¤ þीय ÿदूषण िनयंýण बोडª (सीपीसीबी) ने अÂयिधक ÿदूषणकारी उīोग (जीपीआई) को एक ऐसे उīोग 

के łप म¤ पåरभािषत िकया है जो अपिशĶŌ को जल ľोतŌ म¤ िनÖ सåरत कर रहा है और (क) खतरनाक 

पदाथŎ (पयाªवरण (संर±ण) अिधिनयम, 1986 के तहत खतरनाक रसायनŌ का उÂपादन, भंडारण और 

आयात िनयम, 1989 कì अनुसूची-I, भाग-II के अतंगªत िविनिदªĶ िकए गए अनसुार) कì ह§डिलंग कर 

रहा है और/या (ख) 100 िकलोúाम ÿित िदन या उससे अिधक बीओडी भार वाले अपिशĶŌ का उÂपादन 

कर रहा है। एसपीसीबी/पीसीसी से ÿाĮ जानकारी के अनसुार, देश म¤ कुल 3,519 अÂयिधक ÿदूषणकारी 

उīोग ह§। एसपीसीबी/पीसीसी से ÿाĮ जीपीआई कì राºय-वार िÖथित का Êयौरा संलµन िववरण -I म¤ 

िदया गया है। 

सीपीसीबी ने (वषª 2019 और वषª 2021 म¤ िनगरानी कì गई 603 निदयŌ) म¤ से 279 निदयŌ पर 311 

ÿदूिषत नदी खंडŌ कì पहचान कì है। वषª 2022 म¤ अिभ²ात िकए गए ÿदूिषत नदी खंडŌ कì राºय-वार 

सं´या का Êयौरा संलµन िववरण -II म¤ िदया गया है। 

(ग) और (घ) सीपीसीबी Ĭारा अिभ²ात िकए गए ÿदूिषत नदी खंडŌ के पनुŁĦार के िलए, संबंिधत 

राºय सरकार/संघ राºय ±ेý ÿशासन Ĭारा गिठत “नदी पुनŁĦार सिमित” (आरआरसी) नामक चार 

सदÖयीय सिमित Ĭारा कायª योजनाए ंतैयार कì गई ह§, तािक सीपीसीबी Ĭारा अिभ²ात िकए गए सभी 
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ÿदूिषत नदी खंडŌ को Öनान के ÿयोजनŌ के िलए उपयुĉ (अथाªत बीओडी ˂3 mg/L और एफसी 

˂500 MPN/100 mL) बनाया जा सके। 

इन कायªयोजनाओ ंम¤ ąोत िनयंýण (नगरीय मल-जल ÿबंधन, औīोिगक ÿदूषण िनयंýण, अपिशĶ 

ÿबंधन), नदी जलúहण/बेिसन ÿबंधन (अ¸छी िसंचाई पĦितयŌ को अपनाना, शोिधत मल-जल का 

पनुःउपयोग, भूजल पनुभªरण पहलू), बाढ़ समतल ±ेý संर±ण और उसका ÿबंधन (जैव-िविवधता पाकŎ 

कì Öथापना, अितøमण हटाना, वषाª जल संचयन, नदी के दोनŌ िकनारŌ पर व±ृारोपण), 

पाåरिÖथितकì/पयाªवरणीय ÿवाह (ई-Éलो) और वाटरशेड ÿबंधन जैसे पहलओु ंको शािमल िकया गया 

है। इन कायª योजनाओ ंके कायाªÆवयन कì ÿगित कì समी±ा राºय Öतर पर आरआरसी Ĭारा और क¤ þीय 

Öतर पर जल शिĉ मंýालय Ĭारा गिठत क¤ þीय िनगरानी सिमित (सीएमसी) Ĭारा कì जाती है।  

निदयŌ म¤ अपिशĶ/औīोिगक बिह:ąावŌ को िनÖ सåरत करने से रोकने के िलए सरकार Ĭारा िकए गए 

उपायŌ म¤, अÆय बातŌ के साथ-साथ, उīोगŌ से भूिम कì सतह पर/जल िनकायŌ म¤ िनÖ ताåरत िकए जाने 

वाले बिह:ąावŌ, संचालन या ÿिøयाओ ंके िलए मानकŌ का िनमाªण करना और अिधसूचना जारी करना; 

राºय ÿदूषण िनयंýण बोडŎ (एसपीसीबी)/ÿदूषण िनयंýण सिमित (पीसीसी) Ĭारा सÖंथािपत/संचािलत 

और िनयिमत िनगरानी के िलए सहमित तंý के माÅयम से इन मानकŌ को लागू करना; जल गुणव°ा के 

आकलन के िलए िनगरानी नटेवकª  कì Öथापना करना; जल िनकायŌ म¤ बिह:ąावŌ के सीधे िनÖसरण कì 

जांच करन ेके िलए ऑनलाइन सतत अपिशĶ िनगरानी ÿणाली (ओसीईएमएस) कì Öथापना करना; 

Öव¸छतर उÂपादन ÿिøयाओ ंको बढ़ावा देना; शहरŌ म¤ मल-जल शोधन संयंýŌ कì Öथापना करना; लघ ु

उīोग इकाइयŌ के समूह के िलए साझा अपिशĶ शोधन संयंýŌ कì Öथापना करना आिद शािमल ह§। 

इसके अलावा, पयाªवरण, वन और जलवायु पåरवतªन मंýालय (एमओईएफएडंसीसी) ने अपने अधीनÖथ  

Öवाय° िनकाय, भारतीय वािनकì अनसुंधान एवं िश±ा पåरषद (आईसीएफआरई), देहरादून के माÅयम 
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से वािनकì कायªकलापŌ के माÅयम स ेतेरह ÿमुख निदयŌ के पनुŁĦार के िलए िवÖतृत पåरयोजना åरपोटª 

(डीपीआर) तैयार कì है। इन निदयŌ म¤ झेलम, िचनाब, रावी, Êयास, सतलजु, यमनुा, āĺपुý, लूनी, 

नमªदा, गोदावरी, महानदी, कृÕणा और कावेरी शािमल ह§। एमओईएफएडंसीसी Ĭारा डीपीआर को जून 

2022 म¤ कायाªÆवयन के िलए संबंिधत राºय सरकारŌ को भेज िदया गया है। 

इसके अलावा, गंगा और उसकì सहायक निदयŌ को ÿदूषण मĉु करन ेऔर सधंारणीय Öव¸छता ÿदान 

करने के िलए नमािम गंगे कायªøम (एनजीपी) के तहत राÕůीय Öव¸छ गंगा िमशन (एनएमसीजी) Ĭारा 

िनÌनिलिखत कदम उठाए गए ह§ :  

i. अÂयिधक ÿदूषणकारी उīोगŌ (जीपीआई) का वािषªक िनरी±ण करना : जीपीआई का िनरी±ण 

वषª 2017 म¤ शुł हòआ। वषª 2024 म¤, िनरी±ण के 7व¤ चरण म¤ 4246 अÂयिधक ÿदूषणकारी 

उīोगŌ (जीपीआई) कì सूची बनाई गई है। अब तक िनरीि±त 2487 जीपीआई म¤ से 1425 

जीपीआई मानदडंŌ का अनुपालन करने वाले ह§, 572 म¤ मानदडंŌ का अनपुालन नहé हो रहा ह ै

तथा 490 संचालन योµय नही ह§। मानदंडŌ का अनुपालन नहé करन ेवालŌ (572 जीपीआई) म¤ स े

15 जीपीआई को बंद करने का नोिटस जारी िकया गया है तथा 557 जीपीआई को कारण बताओ 

नोिटस जारी िकया गया है। इन ÿयासŌ के पåरणामÖवłप बीओडी भार वषª 2017 म¤ 26 टन ÿित 

िदन (टीपीडी) से घटकर वषª 2022 म¤ 13.73 टीपीडी हो गया है और बिह:ąाव िनÖ सरण म¤ 

लगभग 28.6% कì कमी आई है, जो वषª  2017 म¤ 349 एमएलडी से घटकर वषª 2022 म¤ 

249.31 एमएलडी हो गया है। 

ii. एनएमसीजी म¤, गंगा और यमुना नदी पर नदी के जल कì गुणव°ा; मल-जल शोधन सयंंý 

(एसटीपी) के िनÕ पादन आिद कì िनरतंर िनगरानी के िलए एक ऑनलाइन डैशबोडª "ÿयाग" शłु 

िकया गया है; 



16.12.2024     81 
 

iii. गंगा नदी के िकनारे बसे पांच राºयŌ के 4,507 िचिÆहत गांवŌ म¤ पृथक घरलूे शौचालयŌ का िनमाªण 

पूरा हो चुका है। गंगा के िकनारे बसे इन सभी गांवŌ को अब खुले म¤ शौच से मुĉ (ओडीएफ) 

घोिषत कर िदया गया है। इसके अलावा, अभी तक गंगा नदी के िकनार ेबसे 3,679 गांवŌ को 

ओडीएफ संधारणीयता (ओडीएफ Èलस) ÿाÈ त करने वाले गांव घोिषत िकया गया है; 

iv. उ°र ÿदेश के सात िजलŌ (िमजाªपरु, बुलÆदशहर, हापुड, बदायू,ँ अयोÅया, िबजनौर और 

ÿतापगढ़) म¤ सात गंगा जैव िविवधता पाकª  Öथािपत िकए गए है; 

v. आþªभूिम संर±ण : उ°र ÿदेश (3), िबहार (1) और झारखंड (1) म¤ 5 ÿाथिमकता वाली 

आþªभूिमयŌ के संर±ण और ÿबंधन के िलए मंजूरी दी गई है; 

vi. एनएमसीजी ने राºय वन िवभाग के माÅयम स ेगंगा नदी के मु´य तट पर वािनकì कायªकलाप 

पåरयोजना लागू कì है। लगभग 398 करोड़ Łपये कì लागत से 33,024 हे³टेयर ±ेý म¤ वनरोपण 

िकया गया है; 

vii. क¤ þीय अÆतÖथªलीय मािÂÖयकì अनसुंधान संÖथान (सीआईएफआरआई) Ĭारा कायाªिÆवत िवशेष 

पåरयोजना के तहत मÂÖय जैव िविवधता और नदीय डॉिÐफ़न के िशकार आधार को संरि±त 

करने और गंगा बेिसन म¤ मछुआरŌ कì आजीिवका सिुनिĲत करने के िलए वषª 2017 से गंगा म¤ 

कुल 105 लाख इंिडयन मेजर कापª (आईएमसी) िफंगरिलंµस को पाला गया है; 

viii. भारतीय वÆय जीव संÖथान (डÊÐयूआईआई), देहरादून और राºय वन िवभाग के सहयोग से 

डॉिÐफन, ऊदिबलाव, िहÐसा, कछुए और घिड़याल जैसी जलीय ÿजाितयŌ के िलए िव²ान 

आधाåरत ÿजाित पनुःÿािĮ कायªøम, बचाव और पनुवाªस कायªøम म¤ डॉिÐफन, ऊदिबलाव, 

िहÐसा, कछुए और अÆय नदी ÿजाितयŌ कì सं´ या म¤ विृĦ हòई है और इनकì जैव िविवधता म¤ 

उÐलेखनीय सुधार िदखाया है; 
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ix. उ°र ÿदेश राºय म¤ एनएमसीजी को उसके िनधाªåरत कायŎ जैसे (क) मृदा ±रण को रोकने के 

िलए व±ृारोपण; (ख) जन जागłकता/भागीदारी अिभयानŌ का ÿबंधन; (ग) जैव िविवधता सरं±ण 

के िलए संवेदनशील नदी ±ेýŌ कì गÔत; (घ) घाटŌ कì गÔत, आिद को पूरा करने म¤ सहायता करन े

के िलए गंगा टाÖक फोसª (जीटीएफ) का गठन िकया गया था। 

x. गंगा नदी कì सफाई और संर±ण के ÿयासŌ के ÿित लोगŌ म¤ िजÌमेदारी और सहभािगता कì 

भावना पैदा करने के िलए Óयापक जन जागłकता अिभयान चलाए गए ह§। इनम¤ गंगा उÂसव, नदी 

उÂसव, िनयिमत सफाई अिभयान और व±ृारोपण अिभयान, घाट पर योग, गंगा आरती आिद 

शािमल ह§। इन ÿयासŌ को गंगा ÿहरी, गंगा िवचार मचं, गंगा दतू आिद जैसे समिपªत गंगा र±कŌ 

का भी सहयोग ÿाĮ है। 

xi. औīोिगक बिह:ąावŌ के ÿदूषण को कम करने के िलए, एनएमसीजी ने साझा बिह:ąाव शोधन 

संयंý (सीईटीपी) कì 5 औīोिगक पåरयोजनाओ ंअथाªत जाजमऊ सीईटीपी (20 एमएलडी), 

बंथर सीईटीपी (4.5 एमएलडी), उÆनाव सीईटीपी (2.65 एमएलडी), मथुरा सीईटीपी (6.25 

एमएलडी) और गोरखपुर सीईटीपी (4.5 एमएलडी) को मंजूरी दी है। मथुरा सीईटीपी (6.5 

एमएलडी) और जाजमऊ सीईटीपी (20 एमएलडी) पåरयोजनाए ंपूरी हो चुकì ह§।  

(ङ) सीपीसीबी, राºय ÿदूषण िनयंýण बोडª (एसपीसीबी)/ÿदूषण िनयंýण सिमितयŌ (पीसीसी) के 

समÆवय म¤ राÕůीय जल गणुव°ा िनगरानी कायªøम (एनडÊÐयूएमपी) के तहत 645 निदयŌ पर 2155 

ÖथानŌ सिहत 4736 ÖथानŌ पर जलीय संसाधनŌ कì जल गणुव°ा िनगरानी करता है। क¤ þीय ±ेý कì 

Ö कìम- ÿदूषण िनयंýण- पयाªवरण िनगरानी कायªøम के तहत संबंिधत एसपीसीबी/पीसीसी और 

सीपीसीबी के ±ेýीय िनदेशालय के माÅयम स ेजल गणुव°ा िनगरानी के िलए िपछले तीन वषŎ के दौरान 

एमओईएफएडंसीसी Ĭारा Öवीकृत रािश इस ÿकार है :  
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वषª  2021-22 2022-23 2023-24 

रािश (करोड़ म¤) 15.50 12.17 20.58 

 

इसके अलावा, गंगा नदी और उसकì सहायक निदयŌ के पनुŁĦार के िलए नमािम गंगे कायªøम 

(एनजीपी) के अंतगªत 6,255 िमिलयन लीटर ÿितिदन (एमएलडी) मल-जल शोधन ±मता के िवकास 

और Öथापना हेत ु32,513 करोड़ Łपये कì लागत स ेकुल 203 मल-जल अवसरंचना पåरयोजनाओ ंको 

मंजूरी दी गई है। 3327 एमएलडी कì मल-जल शोधन ±मता का िवकास िकया गया है। वषª 2021-22 

से 15 नवंबर 2024 तक भारत सरकार Ĭारा एनएमसीजी को कुल 7921.6 करोड़ łपये जारी िकए गए 

ह§ और एनजीपी के तहत िविभÆन पåरयोजनाओ/ंकायªकलापŌ के कायाªÆवयन के िलए एनएमसीजी Ĭारा 

िविभÆन एज¤िसयŌ को 7,574.25 करोड़ łपये कì रािश िवतåरत कì गई है। 

 

िववरण I 

देश म¤ अÂयिधक ÿदूषणकारी उīोगŌ (जीपीआई) कì अनुपालन िÖथित 

(एसपीसीबी/पीसीसी से ÿाĮ िÖथित) 

ø. सं. राºय/संघ राºय 
±ेý 

जीपीआई 
कì सं´या 

Öवयं Ĭारा 
बंद िकये 

गये 
जीपीआई 
कì सं´या 

ÿचालनरत 
जीपीआई 
कì सं´या 

पयाªवरणीय 
मानकŌ का 

अनुपालन करने 
वाले जीपीआई 

कì सं´या 

पयाªवरणीय 
मानकŌ का 

अनुपालन नहé 
करने वाले 

जीपीआई कì 
सं´या 

पयाªवरणीय मानकŌ का अनुपालन नहé 
करने पर िजन जीपीआई के िवŁĦ 
कारªवाई कì गई है उनकì सं´या 

कारण 
बताओ 
नोिटस 
जारी 

बंद करने 
का िनद¥श 

जारी 

इकाई को 
पý/िनद¥श 

1 अंडमान एवं 
िनकोबार Ĭीप 
समूह 

0 0 0 0 0 0 0 0 

2 आंň ÿदेश 200 3 197 194 3 3 0 0 
3 अŁणाचल ÿदेश 0 0 0 0 0 0 0 0 
4 असम 12 0 12 12 0 0 0 0 
5 िबहार 78 19 59 44 15 15 0 0 
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6 चंडीगढ़ 0 0 0 0 0 0 0 0 
7 छ°ीसगढ 35 6 29 21 8 1 7 0 
8 दमन दीव और 

दादरा नगर 
हवेली 

0 0 0 0 0 0 0 0 

9 िदÐली 196 34 162 155 7 2 5 0 
10 गोवा 0 0 0 0 0 0 0 0 
11 गजुरात 25 2 23 20 3 2 0 1 
12 हåरयाणा 1140 174 966 956 10 5 5 0 

13 िहमाचल ÿदेश 2 0 2 2 0 0 0 0 
14 जÌमू एवं कÔमीर 1 0 1 1 0 0 0 0 
15 झारखंड 5 0 5 5 0 0 0 0 
16 कनाªटक 3 0 3 3 0 0 0 0 
17 केरल 23 2 21 19 2 2 0 0 
18 लĥाख 0 0 0 0 0 0 0 0 
19 ल±Ĭीप 0 0 0 0 0 0 0 0 
20 मÅय ÿदेश 0 0 0 0 0 0 0 0 
21 महाराÕů 1 0 1 1 0 0 0 0 
22 मिणपरु 0 0 0 0 0 0 0 0 
23 मेघालय 2 0 2 2 0 0 0 0 
24 िमजोरम 0 0 0 0 0 0 0 0 
25 नगाल§ड 0 0 0 0 0 0 0 0 
26 ओिडशा 6 0 6 6 0 0 0 0 
27 पदुचुेरी 5 2 3 3 0 0 0 0 
28 पंजाब 10 0 10 10 0 0 0 0 
29 राजÖथान 1 0 1 1 0 0 0 0 
30 िसि³कम 0 0 0 0 0 0 0 0 

31 तिमलनाडु 0 0 0 0 0 0 0 0 
32 तेलंगाना 2 0 2 2 0 0 0 0 
33 िýपरुा 5 0 5 5 0 0 0 0 
34 उÂ तर ÿदेश 1644 410 1234 1179 55 0 55 0 
35 उ°राखंड 67 9 58 57 1 0 1 0 
36 पिĲम बंगाल 56 8 48 48 0 0 0 0 
  कुल 3519 669 2850 2746 104 30 73 1 

 

िववरण II 

वषª 2022 म¤ अिभ²ात ÿदूिषत नदी खंडŌ कì राºय-वार सं́ या 

ø. स.ं राºय/सघं राº य ±ेý  पीआरएस कì कुल सं́ या 
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1.  आंň ÿदेश 3 
2.  असम 10 
3.  िबहार 18 
4.  छ°ीसगढ 6 
5.  दमन एवं दीव, दादरा एवं नगर हवेली 1 
6.  िदÐ ली  1 
7.  गोवा  6 
8.  गजुरात 13 
9.  हåरयाणा  3 
10.  िहमाचल ÿदेश  9 
11.  जÌ मू एवं कÔ मीर  8 
12.  झारखंड  9 
13.  कनाªटक  17 
14.  केरल  18 
15.  मÅ य ÿदेश  19 
16.  महाराÕ ů  55 
17.  मिणपरु  13 
18.  मेघालय  7 
19.  िमजोरम  3 
20.  नगाल§ड  4 
21.  ओिडशा  7 
22.  पदुचुेरी 3 
23.  पंजाब 5 
24.  राजÖथान 14 
25.  तिमलनाडु 10 
26.  तेलंगाना 9 
27.  िýपरुा 1 
28.  उÂ तर ÿदेश 17 
29.  उ°राखंड 9 
30.  पिĲम बंगाल 13  
कुल योग 311 
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POLICY TO RECONCILE WORK AND FAMILY RESPONSIBILITIES 

*294. SHRI ADITYA YADAV: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government encourages all States to adopt and implement 

legislation and policies designed to promote the reconciliation of work and family 

responsibilities, including increased flexibility in working arrangements to provide 

care facilities for children and other dependents; 

(b)if so, the details thereof and if not, the reasons therefor; 

(c)whether the Government ensures that both women and men have access to 

maternity or paternity leave, parental leave and other forms of leave and are not 

discriminated against while availing such benefits; and  

(d)if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

 

(a) to (d): Government has taken measures to promote balance between work 

and family responsibilities. In 2017, the Maternity Benefit Act, 1961 was amended 

which, inter alia, provides for paid maternity leave of 26 weeks for woman 

employees; 3 months to a woman who legally adopts a child below the age of three 

months; 12 weeks to a commissioning mother; 6 weeks in case of miscarriage; two 
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breaks during her daily work schedule for nursing her child until the child reaches 

fifteen months of age. Every establishment with fifty or more employees must 

provide a crèche facility, either separately or alongside other common facilities.  

In case where the nature of work assigned to a woman is of such 

nature that she may work from home, the employer may allow her to do so after 

availing of maternity benefit for such period and on such conditions as the employer 

and the woman may mutually agree. 

These provisions have been incorporated in the Code on Social 

Security, 2020. 

The Maternity Benefit Act, 1961 is enforced by the Central 

Government and State Governments in their respective jurisdiction.  

‘The Palna’ (formerly National Crèche Scheme for children of working 

mothers), a centrally sponsored scheme is implemented through states/union 

territories w.e.f. 01.01.2017 to provide crèche/day care facilities to children (in the 

age group of 6 months to 6 years). 

    The Government has recently issued an advisory on 31.01.2024, 

which, inter-alia, requires balance between employment and care responsibilities, 

viz, every employer should: 



16.12.2024     88 
 

(a)ensure a balance between employment and caregiving responsibilities for both 

men and women to foster an equitable workplace, including implementing 

family-friendly measures such as paternity leave, parental leave, family 

emergency leave and flexible working arrangements. 

(b)take measures that not only encourage women but also men to take up flexible 

working time arrangements, including teleworking, to participate in care 

responsibilities. 

 

JAWAHAR NAVODAYA VIDYALAYA  

*295.  SHRI NABA CHARAN MAJHI: 

SHRI DHARAMBIR SINGH: 

Will the Minister of EDUCATION be pleased to state:  

(a)  the number of Jawahar Navodaya Vidyalayas (JNVs) sanctioned and made 

operational since 2014 and district-wise in Himachal Pradesh; 

 (b)  the number of JNVs constructed and shifted to their permanent sites, during 

the last five years including Maharashtra, year-wise; 

 (c)  the details of candidates registered, appeared and selected against total 

number of seats available for admission to Class-VI in JNVs during the last 

two academic years, JNV-wise; 
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 (d)  the details of the growth in students enrolment in JNVs and the performance 

of students in board examination, during the last five years, year-wise, State-

wise and district-wise in Himachal Pradesh; 

 (e)  the achievements of JNV students in competitive examinations and the 

number of JNV students secured admissions in foreign university/colleges 

during the last five years, year-wise and district-wise in Himachal Pradesh; 

  (f)  the guidelines issued by the Government for establishment of JNV along with 

the steps being taken by the Government to address the infrastructure and 

demand gap in JNVs; 

  (g)  whether the Government has any plans to open new JNVs in the Bhiwani, 

Charkhi Dadri and Mahendergarh districts in Haryana and Thane in 

Maharashtra and if so, the details thereof; and 

 (h) the details of the problems in JNVs regarding construction of playground, 

availability of staff and other facilities in Himachal Pradesh, district-wise? 

 THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) Navodaya Vidyalaya Scheme envisages for opening of a JNV in each district 

of the country. Total 91 Jawahar Navodaya Vidyalayas (JNVs) have been 

sanctioned since 2014, which includes 28 JNVs sanctioned on 06.12.2024. 66 

JNVs have been made operational since the year 2014, which include 10 JNVs 



16.12.2024     90 
 

sanctioned before 2014. All the 12 districts of Himachal Pradesh State have been 

covered under the scheme are functioning smoothly.  

(b) During last 05 years and the current year, 54 JNVs have been constructed 

and shifted to their permanent site, including 02 JNVs in Maharashtra State. Year-

wise numbers of such JNVs are as under: 

Year No. of JNVs shifted to permanent site 
2019-20      02 
2020-21 07 
2021-22 09 
2022-23 16 
2023-24 15 
2024-25 05 

 

(c) JNV-wise details of candidates registered, appeared and selected against 

total number of seats available in JNVs for admission to Class VI during the last 

two academic years 2022-23 and 2023-24 are available at 

https://navodaya.gov.in/nvs/en/Admission-JNVST/Admission-Notifications/ link of 

NVS official website. 

d)   The State / UT-wise details in students enrolment in JNVs, during the last 05 

years, are given in the enclosed Statement- I. The district-wise such details in 

Himachal Pradesh, are as under: 
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S. No. JNV 
Student Enrolment 

2020 2021 2022 2023 2024 
1.  Bilaspur 540 541 547 534 531 
2.  Chamba 529 551 558 537 522 
3.  Hamirpur 511 540 560 557 542 
4.  Kangra 517 546 547 531 519 
5.  Kinnaur 253 253 285 290 311 
6.  Kullu 537 555 558 549 538 
7.  Lahaul and Spiti 198 200 200 202 203 
8.  Mandi 546 551 557 534 537 
9.  Shimla 450 495 505 495 485 
10.  Sirmour 347 442 496 551 578 
11.  Solan 470 486 511 513 514 

12. Una 517 545 557 541 525 
Total 5415 5705 5881 5834 5805 

 

The State/UT-wise performance of JNV students in board examination during 

last 05 years, is given in the enclosed Statement-II. The district-wise such details 

in Himachal Pradesh are as follows:- 

 

S. 
No 

JNV 
Pass % of Class X in Year Pass % of Class XII in Year 

2020 2021 2022 2023 2024 2020 2021 2022 2023 2024 
1 Bilaspur 100.00 100.00 100.00 100.00 100.00 98.6 100.00 100.00 100.00 100.00 
2 Chamba 98.67 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
3 Hamirpur 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
4 Kangra 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 98.68 100.00 
5 Kinnaur 100.00 - 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
6 Kullu 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
7 Mandi 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
8 Shimla 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 98.63 100.00 
9 Sirmour - 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
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10 
Lahaul and 
Spiti 

100.00 100.00 100.00 100.00 100.00 - - - - - 

11 Solan 100.00 100.00 98.8 100.00 100.00 100.00 100.00 100.00 100.00 100.00 
12 Una 98.72 100.00 100.00 100.00 100.00 98.39 100.00 98.7 100.00 100.00 

 

e) As per information received from NVS, no student of JNVs of Himachal 

Pradesh has reportedly secured admission in foreign University / Colleges. The 

year-wise details of achievements of JNV students across the country, including 

Himachal Pradesh, in competitive examination during the last five years, are as 

follows:- 

Year 
JEE Mains JEE Advanced NEET 

Appeared Qualified % Appeared Qualified % Appeared Qualified % 
2020 8237 3628 44.04 3628 1076 29.66 13332 11027 82.71 
2021 10247 4292 41.89 2770 1121 40.47 17520 14025 80.05 
2022 7585 4296 56.64 3000 1010 33.67 24807 19352 78.01 
2023 11458 4726 41.25 3796 1228 32.30 23360 17809 76.24 
2024 12071 4352 36.05 3126 1083 34.64 24529 19813 80.77 

 

(f) and (g) The Navodaya Vidyalaya Scheme envisages opening of one Jawahar 

Navodaya Vidyalaya (JNV) in each district of the country. Opening of new JNVs is 

a continuous process which depends on the willingness of the concerned State 

Government/UT administration to make available requisite suitable land, free of 

cost, for construction of the permanent building and making available required 

temporary building, free of rent, to run the Vidyalaya till the permanent building is 
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constructed. Sanction and opening of new JNVs depend on approval by the 

competent authority as per extant procedures. 

Bhiwani and Mahendragarh districts of Haryana and Thane district of 

Maharashtra have already been covered under the scheme. Newly carved out 

Charkhi Dadri district of Haryana does not have a JNV. However, the candidates 

from the newly bifurcated district in which JNV is not sanctioned are permitted to 

appear for admission to the JNV which is located in the unified undivided old district.  

A total number of 620 Jawahar Navodaya Vidyalayas (JNVs) have been 

covered under PM SHRI Scheme, which focus on further strengthening the 

infrastructure and other amenities of the existing schools. 

(h) All the JNVs of Himachal Pradesh are functioning at their permanent sites 

with requisite infrastructure / facilities and staff. To address the geographical 

constraints, sports infrastructure suitable for hilly terrain, has been provided in all 

the 12 JNVs of Himachal Pradesh. 

 

STATEMENT I 

State-wise details of students enrollment in JNVs during last 05 years 

S. 
No. 

State / UT 2019-20 2020-21 2021-22 2022-23 2023-24 

1 Andaman and Nicobar Islands 655 712 782 797 824 
2 Andhra Pradesh 6979 7168 7256 6841 6556 
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3 Arunachal Pradesh 4943 5286 5584 5557 5403 
4 Assam 12172 12910 13416 13329 12897 
5 Bihar 17618 18610 18869 18124 17302 
6 Chandigarh 517 535 543 531 591 
7 Chhattisgarh 9645 10529 11475 11673 11841 
8 Dadra and Nagar Haveli and Daman and Diu 1191 1203 1239 1261 1247 
9 Delhi 868 923 918 845 726 
10 Goa 759 751 782 767 775 
11 Gujarat 11448 12854 13652 13783 14257 
12 Haryana 9966 10712 11045 10709 10617 
13 Himachal Pradesh 5415 5705 5881 5834 5805 
14 Jammu and Kashmir 6062 6663 6907 7006 6699 
15 Jharkhand 11339 11777 12044 11954 12008 
16 Karnataka 13963 14539 15376 14882 14069 
17 Kerala 6916 7227 7509 7285 7034 
18 Ladakh 935 977 986 900 866 
19 Lakshadweep 143 143 176 171 186 
20 Madhya Pradesh 25790 26831 27547 27217 26815 
21 Maharashtra 15037 15827 16005 15592 15442 
22 Manipur 4965 5171 5365 5279 5164 
23 Meghalaya 3380 3677 4060 4193 4343 
24 Mizoram 1552 1642 1831 1861 1700 
25 Nagaland 2178 2363 2552 2579 2502 
26 Odisha 14247 14905 15487 15743 15834 
27 Puducherry 1600 1763 1932 1807 1695 
28 Punjab 10282 11127 11497 11254 10850 
29 Rajasthan 16965 18095 18752 18106 17732 
30 Sikkim 1514 1620 1672 1548 1338 
31 Telangana 4349 4415 4627 4287 4040 
32 Tripura 2212 2520 2786 2923 3002 
33 Uttar Pradesh 34491 35820 36398 35612 35326 
34 Uttarakhand 6075 6265 6406 6250 6185 
35 West Bengal 6320 6702 7044 7088 6995 

Total  272491 287967 298401 293588 288666 

Note: The state of Tamil Nadu has not yet accepted the Navodaya Vidyalaya 
Scheme. 
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STATEMENT II 

State-wise performance of JNV students in board examination during 
the last 05 years  

Class X 

S. 
No. 

State / UT 
Pass % 

2020 2021 2022 2023 2024 
1 Andaman and Nicobar Islands 100.00 100.00 100.00 100.00 100.00 
2 Andhra Pradesh 99.92 100.00 99.91 100.00 99.91 
3 Arunachal Pradesh 99.13 99.79 99.04 96.12 93.10 
4 Assam 98.72 100.00 99.80 98.25 97.12 
5 Bihar 97.28 99.96 99.48 99.00 98.81 
6 Chandigarh 100.00 100.00 100.00 100.00 100.00 
7 Chhattisgarh 99.50 99.85 99.38 99.67 99.62 

8 
Dadra and Nagar Haveli and Daman and 
Diu 

87.21 100.00 98.59 97.45 92.04 

9 Delhi 99.31 100.00 100.00 100.00 99.15 
10 Goa 93.79 100.00 100.00 100.00 100.00 
11 Gujarat 97.69 100.00 99.45 97.82 99.63 
12 Haryana 98.17 100.00 99.69 99.87 99.36 
13 Himachal Pradesh 99.74 100.00 99.75 100.00 100.00 
14 Jammu and Kashmir 99.00 100.00 99.50 98.36 99.06 
15 Jharkhand 97.25 100.00 99.17 98.24 98.61 
16 Karnataka 99.60 100.00 99.92 100.00 100.00 
17 Kerala 99.91 100.00 99.82 100.00 100.00 
18 Ladakh 99.13 100.00 100.00 100.00 100.00 
19 Lakshadweep 100.00 100.00 100.00 100.00 100.00 
20 Madhya Pradesh 98.85 99.92 99.74 99.17 99.29 
21 Maharashtra 99.63 100.00 99.78 99.96 99.84 
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22 Manipur 99.36 100.00 99.37 99.88 99.87 
23 Meghalaya 95.47 100.00 99.28 99.04 93.02 
24 Mizoram 98.00 99.93 89.18 99.66 92.16 
25 Nagaland 87.86 100.00 96.50 85.80 99.68 
26 Odisha 99.28 100.00 99.75 99.96 99.55 
27 Puducherry 98.94 100.00 100.00 100.00 99.24 
28 Punjab 98.90 100.00 99.70 99.94 99.63 
29 Rajasthan 99.36 100.00 99.82 99.42 99.17 
30 Sikkim 100.00 100.00 99.33 98.37 98.47 
31 Telangana 100.00 100.00 99.72 100.00 100.00 
32 Tripura 99.06 100.00 99.75 99.50 98.16 
33 Uttar Pradesh 98.71 99.98 99.59 99.35 99.58 
34 Uttarakhand 99.16 100.00 99.90 99.61 99.51 
35 West Bengal 98.75 100.00 100.00 99.66 99.42 

 

 

Class – XII 

S. 
No. 

State / UT 
Pass % 

2020 2021 2022 2023 2024 
1 Andaman and Nicobar Islands 100.00 100.00 98.85 100.00 100.00 
2 Andhra Pradesh 98.89 100.00 99.74 99.87 100.00 
3 Arunachal Pradesh 99.49 100.00 99.13 98.45 99.50 
4 Assam 97.77 99.94 98.69 96.22 97.03 
5 Bihar 99.18 99.88 98.99 97.44 98.59 
6 Chandigarh 100.00 100.00 100.00 100.00 100.00 
7 Chhattisgarh 99.47 100.00 99.10 97.79 99.55 

8 
Dadra and Nagar Haveli and Daman and 
Diu 

92.63 100.00 99.43 95.21 98.99 
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9 Delhi 100.00 100.00 99.32 94.52 96.24 
10 Goa 91.94 100.00 100.00 100.00 98.36 
11 Gujarat 99.00 99.94 99.30 98.66 99.52 
12 Haryana 99.61 99.93 98.78 98.82 99.49 
13 Himachal Pradesh 99.85 100.00 99.87 99.73 100.00 
14 Jammu and Kashmir 97.25 100.00 99.42 97.35 96.38 
15 Jharkhand 97.75 99.93 97.52 94.78 99.36 
16 Karnataka 99.76 100.00 98.82 100.00 99.87 
17 Kerala 100.00 100.00 99.59 99.91 100.00 
18 Ladakh 96.43 100.00 100.00 100.00 100.00 
19 Lakshadweep 100.00 100.00 100.00 100.00 100.00 
20 Madhya Pradesh 99.28 100.00 99.23 97.96 99.03 
21 Maharashtra 98.93 99.66 99.59 99.35 99.70 
22 Manipur 99.35 100.00 99.74 99.44 99.86 
23 Meghalaya 94.08 99.66 98.86 97.96 94.57 
24 Mizoram 98.21 100.00 98.77 99.41 99.53 
25 Nagaland 97.52 100.00 98.91 93.04 100.00 
26 Odisha 99.24 100.00 99.58 95.84 98.46 
27 Puducherry 97.89 100.00 97.99 99.24 100.00 
28 Punjab 99.10 99.93 98.22 98.16 99.43 
29 Rajasthan 99.21 100.00 99.35 98.46 99.63 
30 Sikkim 100.00 99.64 100.00 98.55 99.02 
31 Telangana 98.96 99.68 99.05 99.26 100.00 
32 Tripura 92.79 100.00 98.91 99.22 95.89 
33 Uttar Pradesh 97.51 99.79 97.84 94.17 97.85 
34 Uttarakhand 98.74 99.78 99.73 98.98 99.54 
35 West Bengal 99.42 99.78 98.76 97.00 99.87 

Note: The state of Tamil Nadu has not yet accepted the Navodaya Vidyalaya 
Scheme. 
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EDUCATION PROJECTS IN JHARKHAND 

*296. DR. NISHIKANT DUBEY: 

Will the Minister of EDUCATION be pleased to state:  

(a) the details of educational projects being run in Jharkhand, district-wise; 

(b) the details of funds allocated/released for these projects in Jharkhand during 

the last three years and the current year; 

(c) the total amount of funds spent on Higher Education projects in Jharkhand 

during the aforesaid period, district-wise; and 

(d) the steps taken/being taken by the Government for effective implementation of 

such educational projects in Jharkhand? 

THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) to (c): The government has launched the third phase of Rashtriya Uchchatar 

Shiksha Abhiyan (RUSA) in June 2023 in the form of Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA), with an outlay of Rs. 12,926.10 crore for the period 

2023-24 to 2025-26 to cater to needs of educationally unserved/ underserved 

areas. 

Since inception of the RUSA scheme in 2013, a total of 105 units including 20 units 

under PM-USHA have been approved under the scheme in Jharkhand. The district-

wise details of projects approved are annexed as Statement. As against the 
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approved total central share of Rs. 468.34 crores, an amount of Rs. 276 crores 

have been released, out of which an amount of Rs. 40.21 crores have been 

released to Jharkhand since 2021-22 (i.e. 2021-22 to 2024-25 till date).  

In addition, Central government provides fund for other Centrally funded 

Higher Educational Institutions under the Department of Higher Education in the 

State of Jharkhand and funds released during the last three years and the current 

year for such institutions are as below: 

Name of Institutions 
Name of District 
where located  

  

Funds released (in Rs. crores) 

2021-22 2022-23 2023-24 
2024-25 
(as on 
date)  

Indian Institute of Technology (Indian 
School of Mines) 

Dhanbad 264.84 316.51 374.19  328.28   

National Institute of Technology Jamshedpur 98.07 120.82 141.18  101.29  

Indian Institute of Management Ranchi 116.68 -  - -   

Indian Institute of Information 
Technology (PPP) 

Ranchi 11.51 18.95 25.00  -   

Central University of Jharkhand Ranchi 68.12 98.70 105.45  60.52   

National Institute of Advanced 
Manufacturing Technology 

Ranchi 47.97 54.53  37.00  31.36  

 

(d): Central Government is monitoring for effective implementation of these 

education projects through regular online/physical review meetings with 

stakeholders. Implementation and monitoring of projects under RUSA is the 

responsibility of both the Central and State Governments.  
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STATEMENT 

District-wise details of projects approved in Jharkhand under RUSA/PM-
USHA 

S. No. District  
Number of 

Units 
Approved 

Approved 
Amount 

(in Rs. crore) 

Central Share 
Approved  

(in Rs. crore)  
1 Bokaro 8 42 25.2  

2 Chatra 4 23 13.8  

3 Deoghar 4 8 4.8  

4 Dhanbad 8 19 11.4  

5 Dumka 7 53 31.8  

6 
East 

Singhbhum 
9 97 58.2  

7 Garhwa 3 19 11.4  

8 Giridih 5 33 19.8  

9 Godda 5 39 23.4  

10 Gumla 3 19 11.4  

11 Hazaribagh 8 136.79 82.07  

12 Jamtara 1 5 3  

13 Khunti 1 5 3  

14 Koderma 1 2 1.2  

15 Latehar 1 12 7.2  

16 Lohardaga 1 2 1.2  

17 Pakur 2 16 9.6  

18 Palamu 3 27 16.2  

19 Ramgarh 5 25 15  

20 Ranchi 12 98 58.8  

21 Sahibganj 3 8 4.8  

22 
Seraikela 

kharsawan 
2 7 4.2  

23 Simdega 2 17 10.2  



16.12.2024     101 
 

24 
West 

Singhbhum 
4 44 26.4  

25 State as a Unit 3 18.67 14.27  

  Total 105 775.46 468.34  

 
 

DECLINE IN NEW SUBSCRIBER OF EPFO 
 

*297. SHRI VISHALDADA PRAKASHBAPU PATIL: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether as per the report of the Ministry of Statistics and Programme 

Implementation (MoSPI), the gross new subscriber addition of EPFO has 

declined by over 4 per cent to 1.09 crore in 2023-24 as compared to a year ago; 

(b)if so, the reasons for such decline;  

(c)whether any specific measures are being taken by the Government to address 

its impact of economic slowdown and job losses on EPFO membership; and  

(d)if so, the details thereof and if not, the reasons thereto? 

 
THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) and (b): The EPFO has been releasing monthly payroll data since the year 

2018.  The data is released on the 20th of every month and is available in the public 

domain on EPFO’s web portal at http://www.epfindia.gov.in >> Payroll Data. 

The number of new EPF subscribers added since 2020-21, is as 

under: 
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Financial Year  Number of New EPF Subscribers  
2020-21  85,48,898  
2021-22  1,08,65,063  
2022-23  1,14,98,453  
2023-24  1,09,93,119  
2024-25 (April-Sep 24) 61,46,445 

 

The above table clearly depicts that there has been a consistent addition of 

over one crore new subscribers in EPFO year on year. While on one hand, the 

higher number of EPF subscribers in 2022-23 can be attributed to the backlog of 

registration in EPFO during 2020-21 and 2021-22 due to COVID-19, on the other 

hand, it shows the recovery of the economic activities in the post-COVID period.  

In the current financial year, 56% of the new EPF subscribers of the last 

financial year i.e. FY 2023-24 have already been added in the 1st six months, 

thereby showing a robust growth in new EPF subscribers.  

(c) and (d): To boost economy and increase employment generation, the 

Government has announced Employment Linked Incentive Scheme in Union 

Budget 2024-25, based on enrolment in the EPFO.  

 

EXPANSION OF SKILL DEVELOPMENT PROGRAMMES IN RURAL AREAS 

*298. SHRI BIDYUT BARAN MAHATO: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

be pleased to state: 
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(a)  the details of steps taken by the Government to expand and enhance the 

reach of skill development programmes, particularly in rural and underserved areas 

to ensure that the youth are equipped with employable skills;   

(b)  the manner in which the Government ensures that the skills imparted through 

various schemes such as the Pradhan Mantri Kaushal Vikas Yojana (PMKVY) are 

aligned with current industry requirements and technological advancements; and 

(c)  the details of measures being taken by the Government to encourage more 

industries to participate in apprenticeship programmes along with the manner in 

which the Government is facilitating the integration of vocational training into the 

mainstream education system to promote long-term career opportunities? 

 

    THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a):  Under the Government of India’s Skill India Mission (SIM) , the Ministry of Skill 

Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill 

training through an extensive network of skill development centres / institutes under 

various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan 

Sikhshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) 

and Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), 

to all the sections of the society across the country including rural areas. The SIM 

aims at enabling youth of India to get future ready and equipped with industry 
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relevant skills. To expand the reach of skill development programmes, there has 

been a substantial increase in the number of  training centres during the last ten 

years, as can be seen in the table below :   

  Pre-2014 2024-25 * 
 ITIs (Govt and Pvt)  9,776 15,012 
JSSs (NGOs) 234 289 
Sector Skill Councils (SSCs) 20 36 
PMKVY Centres -- 14,271 
NAPS Establishments 6,755 ** 48,769 
  * As on 31.10.2024     ** Figures are for FY 2018-19 

Further, the Directorate General of Training (DGT) implemented ‘Skill 

Development in 48 Districts Affected by Left Wing Extremism (LWE)’ scheme for 

supporting establishment of 48 ITIs and ‘Enhancing Skill Development 

Infrastructure in North Eastern States’ scheme for Upgradation of  22 existing ITIs. 

Under PMKVY, the Government has expanded skill development programs to rural 

and underserved areas through Skill Hubs. Kaushal Mahotsavs and outreach 

campaigns ensure widespread awareness and enrolment.  

Special provisions have also been made for the training of candidates in the 

Special Areas like North Eastern States, Hilly States, Districts affected by Left Wing 

Extremist, etc under the Common Cost Norms for schemes of the Government for 

skill development. 
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Accessibility to skill training to the youth including the ones from rural and 

underserved areas has been substantially facilitated through  Skill India Digital Hub 

(SIDH), which is a digital public infrastructure to provide a comprehensive and 

accessible platform for skill enhancement, offering industry-relevant skill courses, 

job opportunities, and entrepreneurship support. 

(b):  To ensure the skills imparted through various scheme of MSDE are aligned 

with the current industry requirements and technological advancements, the 

following specific steps have been taken:  

(i)  Since 2020, National Council for Vocational Education and Training (NCVET) 

has approved 4387 new qualifications as per the industry requirements and 

archived 4419 qualifications which are not relevant.  

(ii)  36 Sector Skill Councils (SSCs), led by industry leaders in the respective 

sectors, have been set up by National Skill Development Corporation (NSDC) 

which are mandated to identify the skill development needs of respective sectors 

as well as to determine skill competency standards. NSDC, under the Market led 

program, provides support to training providers that collaborate and align skill 

courses with industry demand. 

(iii)  DGT is implementing Flexi MoU Scheme and Dual System of Training (DST) 

which are meant to provide training to ITI students in industrial environment as per 

their requirements. 
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(iv)  Government of India has signed Memorandum of Understanding 

(MoU)/Memorandum of Cooperation (MoC) in the field of skill development and 

vocational education and training with twelve countries to align the skilling efforts 

as per the global requirements. 

(v)  Under PMKVY, approx 200 new age/future skills job-roles have been 

specially aligned with Industry 4.0 requirements in areas like AI/ML, Robotics, 

Mechatronics, Drone Technology, etc.  for upcoming market demand and industry 

requirements. 

(vi)  General of Training (DGT) under the aegis of MSDE  has introduced 29 new 

age /future skills courses in Industrial Training Institutes (ITIs) and National Skill 

Training Institutes (NSTIs) under CTS to provide training in emerging areas such 

as Artificial Intelligence, Mechatronics, Internet of Things, Cybersecurity, 

Semiconductor, etc. 

(vii)  DGT has signed MoU with IT Tech companies like IBM, CISCO, Future Skill 

Rights Network, Amazon Web Services (AWS) and Microsoft to ensure industry 

linkages for the institutes at the state and regional levels under Corporate Social 

Responsibility (CSR) initiatives. These partnerships facilitate the provision of 

technical and professional skills training in modern technologies. 

(viii)  Indian Institute of Skills (IIS) established at Ahmedabad and Mumbai, in 

Public Private Partnership (PPP) Mode, aims to cultivate an industry-ready 
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workforce for Industry 4.0, equipped with cutting-edge technology and hands-on 

training. 

(ix)  National Skill Development Corporation under the aegis of MSDE has 

partnered with a number of international organizations such as AWS, Microsoft, 

Intel, Redhat, Pearson VUE, Boston Consulting Group (BCG), Cisco Networking 

Academy for providing digital courses. 

(c): MSDE is implementing National Apprenticeship Promotion Scheme (NAPS) 

for promoting apprenticeship training and increasing the engagement of 

apprentices by providing financial support for payment of stipend to apprentices. 

Under NAPS, the following measures have been taken to encourage more 

industries in the apprenticeship programmes: 

(i)  Pradhan Mantri National Apprenticeship Mela (PMNAM) is a monthly event 

of MSDE, organized every month 2nd Monday in 1/3rd districts of each State. 

Apprenticeship mela serves as a platform between candidates and establishments 

with respect to apprenticeship opportunity. 

(ii)  Workshops, seminars, webinars, etc. with the stakeholders to encourage 

candidates, establishments, industry associations/chambers of commerce, industry 

clusters with a special focus on participation from Ministry of MSMEs), academic 

institutions, Skill India training partners, Pradhan Mantri Kaushal Kendras (PMKKs), 

ITIs, JSSs, etc. 
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(iii)  MSDE has requested other central ministries/departments to encourage 

autonomous institutions/ establishments falling under their purview to start 

engaging apprentices. 

(iv)  MSDE has initiated engagement with various Industry Associations and 

Central Public Sector Units (CPSUs) for apprenticeship promotion. 

National Education Policy (NEP) 2020 has recommended integration of 

vocational education into mainstream education in all educational institutions. For 

integration of vocational education into mainstream education, the following 

initiatives inter-alai have been taken: 

(i)  Under the vocational education component of Samagra Shiksha scheme, 

National Skills Qualifications Framework (NSQF) compliant vocational courses are 

offered to the students from class 9th to 12th in eligible schools. At the Secondary 

level (Class 9 and 10), vocational modules are offered to the students as an 

additional subject. At the Senior Secondary level (Class 11 and 12), vocational 

courses are offered as a compulsory (elective) subject. 

(ii)  Employability Skills consisting of communication skills, self-management 

skills, information and communication technology skills, entrepreneurship skills and 

green skills have been made mandatory part of the vocational courses. 

(iii)  National Curriculum Framework for School Education, developed in 

pursuance of National Education Policy 2020, has laid down the objectives of 

approaches to Vocational Education. One of the objectives is that vocational 
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capacities, knowledge, and relevant values will be developed for all students, and 

this will create the possibility of them joining the workforce after school if they 

choose to. 

(iv)  PMKVY 4.0 is also being implemented through schools under Skill Hubs 

initiative, in co-operation with the Department of School Education and Literacy. 

Skill Hubs Initiative provides blended learning opportunities, creating pathways for 

long-term career development.  

(v)  University Grants Commission (UGC) has facilitated Higher Education 

Institutions (HEIs) to offer skill-based programmes as per the National Skill 

Qualification Framework (NSQF). 

  

FOREST AREAS AFFECTED BY POPPY CULTIVATION 

*299.  DR. ANGOMCHA BIMOL AKOIJAM: 

          Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) the details of total areas of reserved forest, protected forest and unclassified 

forest in the 

      State of Manipur, district-wise; 

(b) the total area covered by poppy plantation/cultivation in the said State, district-

wise; 
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(c) the total area of reserved forest, protected forest and unclassified forest in the 

said State affected by poppy cultivation/plantation; and 

(d) the details of measures taken by the Government to counter the menace of 

poppy cultivation/plantation in forest areas in Manipur? 

 

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
(SHRI BHUPENDER YADAV): 
 
(a)  As reported by the State Government of Manipur, the area under 

reserved forest, protected forest, unclassified forest & proposed 
reserved forest and protected area network (wildlife areas) falling in 
various forest Divisions in the State of Manipur is given in the enclosed 
Statement I.  
 

(b)  As reported by the State Government of Manipur, the district-wise total 
area under poppy cultivation detected during the year 2023-24 is given 
in the enclosed Statement II. 
 

(c) As per report received from the State Government of Manipur, the total 
area of reserved forest, protected forest, unclassified forest & 
proposed reserved forest and protected area network (wildlife areas) 
affected by poppy cultivation  in the State of Manipur during the year 
2023-24 is given in enclosed Statement III. 
 

(d)  The Protection and management of forests is primarily the responsibility 
of the concerned State Government/UT Administration. To prevent the 
illegal activities in forest area legal provisions are there in the Indian 
Forest Act, 1927, the Wild Life (Protection) Act, 1972 and the Local 
Forest Acts/Rules.  Further, in order to counter the menace of poppy 
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cultivation/plantation in forest areas in Manipur, various measures are 
being taken by the Government of Manipur which include destroying of 
77.44 square kilometre poppy cultivation by the combined team of 
Police, Forests, Narcotics and Affairs of Border (NAB), Manipur and 
Paramilitary Forces and registration of 2,351 number of cases by the 
Manipur Police during the year 2017 to 2023. Further, arrest of 2,943 
persons under the Narcotic Drugs and Psychotropic Substances Act, 
1985 has been reported by the State Government of Manipur for various 
drug related cases including poppy. Forest Department Manipur has 
registered 43 FIRs against the poppy cultivators.  An area of 142 
hectares under poppy cultivation has also been rehabilitated by taking 
up afforestation.  
 
Awareness cum sensitization programmes are also being conducted to 
educate people on adverse effects of poppy cultivation on environment, 
socio-economic condition of the people and legal implications. 
  
 
 

STATEMENT-I 

Details of total areas of reserved forest, protected forest, unclassified 
forests and proposed reserved forest and protected area network in the 
state of Manipur- Forest Division wise 

                                                                                                 (Area in sq km) 
S.  

No. 
 
 
 

Name of  Forest 
Division 

 
 
 

Reserved 
Forest 

Protected 
Forest 

Protected  
Area  

Network 
Sub-Total 

Unclassed  
Forest and 
Proposed 
Reserved 

Forest 

Grand 
Total 

1 2 3 4 5 
6 = 

(3+4+5) 
7 

8 = 

(6+7) 

1 Bishnupur 3.05 0.13 41.44 44.62 
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2 Central 218.66 - - 218.66 

12145.35 

 
3 Pherzawl 90.00 - - 90.00 
4 Churachandpur 188.73 823.64 209.22 1221.59 
5 Jiribam 117.12 - 0.00 117.12 
6 Senapati 7.77 451.28 94.16 553.21 
7 Kangpokpi 99.84 491.26 - 591.10 
8 Chandel 141.86 28.47 - 170.33 

10 Noney 95.27 1431.62 - 1526.89 
11 Tamenglong - - 349.53 349.53 
12 Thoubal 20.24 27.73 - 47.97 
13 Ukhrul 0.00 - 105.67 105.67 
14 Tengnoupal 1.27 - 184.80 186.07 
15 Kamjong - 46.18 3.70 49.88 

 Total 983.81 3300.31 988.52 5272.64 12145.35 17418.00 

  

 

STATEMENT II 

District-wise total area covered under poppy plantation/cultivation in the State of 
Manipur during the year 2023-24 
 

S.No. Name of District Area (in sq km) 

1 Chandel 0.91 
2 Churachandpur 6.02 
3 Kamjong 4.21 
4 Kangpokpi 17.49 
5 Noney 0.47 
6 Senapati 9.44 
7 Tamenglong 0.17 
8 Tengnoupal 0.50 
9 Ukhrul 6.47 

10 Imphal East - 
11 Imphal West - 
12 Bishhnupur - 
13 Thoubal - 
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14 Pherzawl - 
15 Jiribam - 
16 Kakching - 

 Total   45.68 
      Source: Manipur State Remote Sensing Application Centre 
(MARSAC), Manipur 
                                   

STATEMENT III 
 

Reserved Forest, proposed Reserved Forest, Protected Forest, Protected Areas 
and Unclassed Forest affected by poppy cultivation/plantation during the year 2023-
24 

SI. 
No. 

Name of Forest 
Area affected by poppy cultivation 

 (in sq km) 

1 Reserved Forest 3.47
2 Proposed Reserved 

Forest 
2.51

3 Protected Forest 19.24
4 Protected Area 

(Wildlife) 
0.06

5 Unclassed Forest 20.40
 Total   45.68

 Source: Manipur State Remote Sensing Application Centre (MARSAC), Manipur 

 

सांÖ कृितक िवकास कायªøमŌ को बढ़ावा देना  

*300.  ®ी उमेषभाई बाबूभाई पटेल : 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक : 

(क)  ³ या सरकार ने संघ राº य±ेý दादरा और नागर हवेली तथा दमन और दीव म¤ सांÖ कृितक िवकास 

कायªøमŌ को बढ़ावा देने के िलए कोई कदम उठाए ह§;  
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(ख)  यिद हां, तो तÂ संबंधी Ê यौरा ³ या है;  

(ग)  ³ या सरकार उ³ त संघ राº य±ेýŌ के ÿिसĦ लोक/पारपंåरक और अÆ य कलाकारŌ को संर±ण 

और बढ़ावा देने के िलए िकसी कायª योजना पर काम कर रही है; 

(घ)  यिद हां, तो तÂ संबंधी Ê यौरा ³ या है;  

(ड.)  ³ या सरकार ने उ³ त कलाकारŌ कì ÿितभा को अंतराªÕ ůीय Ö तर पर बढ़ावा दनेे के िलए कोई 

िविशÕ ट योजना बनाई है; और 

(च)  यिद हां, तो तÂ संबंधी Ê यौरा ³ या है और यिद नहé, तो इसके ³ या कारण ह§? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) और (ख): भारत सरकार ने उदयपुर म¤ पिĲम ±ýे सांÖ कृितक केÆ þ (डÊ लयूजेडसीसी) कì Ö थापना 

कì है तािक इसके सदÖ य राº यŌ कì समृĦ सांÖ कृितक धरोहर को संविधªत िकया जा सके िजनम¤ 

दादरा और नगर हवेली तथा दमन और दीव संघ राº य ±ेý भी शािमल ह§। डÊ Ð यूजेडसीसी अपने 

सदÖ य राº यŌ म¤ िविभÆ न सांÖ कृितक कायªकलाप और कायªøम आयोिजत करता है िजसके िलए 

उÆ ह¤ वािषªक सहायता अनदुान ÿदान िकया जाता है। दादरा और नगर हवेली तथा दमन और 

दीव संघ राº य ±ेýŌ म¤ 2022-23 स े2024-25 तक डÊ Ð यूजेडसीसी Ĭारा आयोिजत महोÂ सवŌ, 

मेलŌ और कायªशालाओ ंका Ê यौरा िनÌ निलिखत है:     

 

ø. 
स.ं  

कायªøम का नाम  
 

Ö थल  तारीख  कलाकारŌ 
कì सं́  या  

Ó यय (लाख 
Łपये म¤)  

1 úीÕ मकालीन िशिवर  दमन  23 मई से 6 
जून, 2022 

04 0.50 

2 कथक कायªशाला  दीव  24 से 28 मई, 
2022 

02 0.54 
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3 बालोÂ सव रगंमंच 
कायªशाला  

दमन  23 मई से 9 
जून, 2022 

02 1.01 

4 िमि®त मीिडया 
कायªशाला  

दीव  15-19  जून, 
2022 

01 0.31 

5 नारेली पूिणªमा  संघ राº य ±ेý 
दमन एवं दादरा 

और नगर 
हवेली  

11-13 अगÖ त, 
2022 

53 3.35 

6 पूवōÂ तर महोÂ सव  दीव  11-13 
अ³ तूबर, 
2022 

64 7.54 

7 देवका सी Āंट का 
उĤाटन  

दमन  25 अÿैल, 
2023 

71 3.00 

8 चारकोल कायªशाला बाल भवन, 
दीव  

18 से 21 
जुलाई, 2023 

30 0.50 

9 Ö वतंýता िदवस कायªøम  दमन  14-15 अगÖ त, 
2023 

16 0.87 

10 मॉनसून महोÂ सव  दादरा और 
नगर हवेली  

24-30 अगÖ त, 
2023 

63 4.85 

11 नारेली पूिणªमा  दमन  30 अगÖ त से 
1 िसतÌ बर, 

2023 

70 5.51 

12 मेरी माटी मेरा देश  संघ राº य ±ेý 
दमन और दीव  

2 से 13 
अ³ तूबर, 
2023 

20 1.81 

13 िचýांकन िशिवर  दीव  25-31 जुलाई, 
2024 

12 6.00 

14 नारेली पूिणªमा  दमन  19 अगÖ त,  
2024 

28 1.50 
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(ग) और (घ): दादरा और नगर हवेली और दमन और दीव संघ राº य ±ेýŌ के लोक/पारपंåरक कलाकारŌ 

को उनकì ÿितभाए ं ÿदिशªत करने हेत ु डÊ Ð यूजेडसीसी Ĭारा आयोिजत सांÖ कृितक 

कायªøमŌ/कायªकलापŌ म¤ शािमल िकया जाता है िजसके िलए कलाकारŌ को मानदेय, दैिनक 

भÂ ता/याýा भÂ ता, भोजन एवं आवास आिद का भगुतान िकया जाता है तािक वे अपना 

जीिवकोपाजªन कर सक¤ ।  

(ङ) और (च):  संÖ कृित मंýालय Ĭारा दादरा और नगर हवेली तथा दमन और दीव संघ राº य ±ेýŌ 

सिहत भारत कì समĦृ सांÖ कृितक धरोहर को बढ़ावा देने और भारत कì छिव को अनुकूल łप 

से संविधªत करने के िलए ''वैिĵक भागीदारी Ö कìम'' नामक Ö कìम कायाªिÆवत कì जाती है। इस 

Ö कìम का उĥेÔ य भारतीय कला łपŌ के अË यासरत कलाकारŌ को ''िवदेश म¤ भारत महोÂ सव' 

बैनर के अंतगªत िवदेश म¤ ÿÖ तुित देने हेतु अवसर ÿदान करना है। इस Ö कìम के अंतगªत लोक 

कला िजसम¤ लोक/शाÖ ýीय/अĦªशाÖ ýीय संगीत, लोक नÂृ य एवं रंगमंच, कठपतुली कला, 

शाÖ ýीय और पारंपåरक नÂृ य, ÿयोगाÂ मक/समकालीन नृÂ य, रंगमंच आिद जैसे िविभÆ न 

सांÖ कृितक ±ेýŌ से जुड़े कलाकार िवदेश म¤ आयोिजत 'भारत महोÂ सव' म¤ ÿÖ ततुीकरण दतेे ह§। 

इन कलाकारŌ को ÿितिनय³ु त करने से संबंिधत सपूंणª Ó यय सरकार Ĭारा वहन िकया जाता है। 

संÖ कृित मंýालय Ĭारा कलाकारŌ/समूहŌ को िविभÆ न कला łपŌ के तहत पैनलबĦ िकया गया है 

और िवदेश म¤ आयोिजत महोÂ सवŌ म¤ ÿÖ तुित देन ेवाले कलाकारŌ का चयन इसी पैनलबĦ सूची 

म¤ से िकया जाता है।  

 

SURPLUS LANDS HELD BY PUBLIC SECTOR UNDERTAKING (PSUS) 

3221. DR. M. K. VISHNU PRASAD: 

 Will the Minister of FINANCE be pleased to state: 
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(a) the details of the surplus lands held by Public Sector Undertaking (PSUs) across 

the country; 

(b) whether the Government has proposed to develop theses surplus lands with the 

help of private players; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF  FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 

(a) to (c) Central Public Sector Enterprises (CPSEs) function under the 

administrative control of respective Ministries/ Departments. The identification and 

details of surplus land, if any, and decision regarding potential requirement for 

expansion, diversification or disposal are made by the boards of the CPSEs. 

Instructions have been issued to Ministries/ Departments to ensure that CPSEs 

maintain and update the data of land holdings including the surplus land and to 

formulate the strategies with respect to optimization of such land. 

 

MINIMUM WAGES TO CONTRACT WORKERS IN CPSUS 
 

3222.    SHRI SELVARAJ V.:  
             SHRI SUBBARAYAN K.: 
Will the Minister of FINANCE be pleased to state: 
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(a)  the total number of contract workers employed in the CPSUs along with details 

thereof; 

(b) whether the Government has data that the contract and casual workers in the 

CPSUs are paid minimum wages of the respective sectors; 

(c)  if so, the details thereof; and 

(d)  if not, whether any mechanism is being developed to collect the details and 

ensure payment of minimum wages to all the contract and casual workers in all 

the CPSUs? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 
 

(a)  As per information provided by the Central Public Sector Enterprises (CPSEs) 

in the Public Enterprises (PE) Survey 2022-23, the number of casual/ contract 

workers employed in CPSEs is 6,47,610.  

(b) to (d) CPSEs function under the administrative control of respective Ministries/ 

Departments. All CPSEs are required to comply with all statutory legislation 

including Minimum Wages Act. 

 

ESTABLISHMENT OF IIT OR SIMILAR INSTITUTION IN AMRITSAR 

3223. SHRI GURJEET SINGH AUJLA:  

Will the Minister of EDUCATION be pleased to state:  
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(a) whether the Government is aware that Amritsar's strategic location and 

potential make it an ideal Place for development as a technology and research hub; 

(b)  whether establishing an IIT or a similar institution in this region would 

significantly enhance education, innovation, and attract talent and investment;  

(c)  whether the Government has any plans or proposals to establish such an 

institution in Amritsar to foster growth in this important area; and 

(d) whether making Amritsar a hub of technology is likely to generate job 

opportunities and career growth for youth as most of the youth is leaving the country 

India for studies and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a) to (d): National Education Policy (NEP) 2020 envisions multidisciplinary and 

holistic education cutting across sciences, social sciences, arts and humanities. 

The policy emphasizes moving towards multidisciplinary educational institutions to 

enable high-quality cross-disciplinary teaching and research across fields.  

Currently, an Indian Institute of Management (IIM) is already operational at 

Amritsar. Additionally, there are many other Centrally Funded Higher Education 

institutions in Punjab like Dr. B. R. Ambedkar National Institute of Technology, 

Jalandhar, National 
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Institute of Pharmaceutical Education and Research (NIPER) Mohali, Indian 

Institute of Science Education and Research (IISER) Mohali, Indian Institute of 

Technology (IIT) Ropar, All India Institute of Medical Sciences (AIIMS) Bathinda, 

Sant Longowal Institute of Engineering and Technology (SLIET) Sangrur and a 

Central University of Punjab. 

LEVY OF SERVICE CHARGES BY BANKS ON CREDIT CARDS AT PETROL 
PUMPS 

 

3224. SHRI RAJEEV RAI: 

       Will the Minister of FINANCE be pleased to state: 

(a) whether the Government is aware that banks levy service charges on the usage 

of credit/debit cards at petrol pumps;  

(b) if so, the details thereof and if no, the reasons therefor signalling out transactions 

at petrol pumps for such service charges;  

(c) whether levying of such charges by the Banks is not an impediment in achieving 

the goal of less utilisation of cash in economy and promoting digital transactions; 

and  

(d) whether the Government has fixed any time line for removal of these service 

charges and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
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 (a) to (c) The Reserve Bank of India (RBI) in its Discussion Paper on Charges in 

Payment Systems dated August 17, 2022 stated that charges for payment services 

should be reasonable and competitively determined for users while also providing 

optimal revenue stream for the intermediaries. An effective payment system 

operation necessitates the proper determination of fees, charges, and prices to 

guarantee minimal costs for the users while providing suitable returns for the 

operators. The optimal scenario would involve allowing the market forces to dictate 

these cost-related structures, taking  into account demand, supply, growth and user 

needs. Thus, the imposition of charges by the banks should not hinder the objective 

of reducing cash usage in the economy as long as it encourages greater adoption 

of digital payment channels. 

(d) RBI has informed that they have not issued any instructions in this matter. 

 

DEDICATED BANKS FOR MSMEs 

3225. SHRI LAVU SRI KRISHNA DEVARAYALU: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has any plans to establish a dedicated bank for direct 

lending to MSMEs and if so, the details thereof; 

(b) the total credit gap faced by MSMEs in the country during the last five years; 

(c) whether the Government proposes to transform SIDBI into a full-edged direct 

lending bank for MSMEs and if so, the timeline for implementation; 
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(d) tthe current designated percentage of MSME loans by RBI under the Priority 

Sector Lending (PSL); and 

(e) the details of the loans given by private and public sector banks to MSM 

E’s during the last five years, year-wise? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 

(a): Presently, no such proposal is under consideration in this Department. 

(b): The report of Expert Committee on MSMEs, headed by Shri U K Sinha, had 

estimated the credit gap in the MSME sector in 2019 to be Rs. 20-25 lakh crore. 

Subsequently, various initiatives of the Government of India and Reserve Bank of 

India (RBI) has facilitated flow of credit to MSME sector. Further, as informed by 

RBI, the credit outstanding of Scheduled Commercial Banks (SCBs) and Non-

Banking Financial Companies (NBFCs) to MSME sector has increased from Rs. 

18.48 lakh crore as on 31.3.2020, to Rs. 31.70 lakh crore as on 31.3.2024. 

(c): No such proposal is under consideration. However, SIDBI has direct lending 

portfolio of Rs.26,826 crore as on 31.03.2024 and it has estimated to grow to Rs. 

48,700 crore by FY 2026-27.    

(d): As informed by Reserve Bank of India, in terms of master direction on Priority 

Sector Lending (PSL)- Targets and Classification dated 4.9.2020, all bank loans to 
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MSMEs conforming to the conditions prescribed therein qualify for classification 

under priority sector lending. RBI has fixed target of 7.5 percent of Adjusted Net 

Bank Credit (ANBC), or Credit Equivalent Amount of Off-Balance Sheet Exposure, 

whichever is higher, for Scheduled Commercial Banks (SCBs) for lending to Micro 

Enterprises, under priority sector lending norms. 

(e): As informed by RBI, year-wise details of the loans given by private and public 

sector banks to MSMEs during the last five years are as below: 

 
Credit Outstanding to the MSME sector 

      
(Credit o/s in Rs. Lakh crore) 

Bank Group 
Category 

As on 
FY 
ended 
March 
2020 

As on FY 
ended 
March 
2021 

As on FY 
ended 
March 
2022 

As on FY 
ended 
March 2023 

As on FY 
ended March 
2024 

Private 
Sector 
Banks 

6.57  7.40 9.39 11.94 14.78 

Public 
Sector 
Banks 

9.45 10.01 9.84 10.72 11.74 

                                                                                               Source: RBI 

 

EXEMPTED CATEGORIES OF LAND UNDER FOREST (CONSERVATION) 
AMENDMENT BILL, 2023 

 
3226.  SHRI RAJA RAM SINGH: 
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Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether under the Forest (Conservation) Amendment Bill, 2023, States land 

situated within 100 km along the international borders, Line of Control or Line 

of Actual Control, proposed to be used for construction of strategic linear 

project for national importance or security; 

(b) whether any Committee has been formed to decide on the bench mark of 

100 km, if so, the recommendations of the said Committee; 

(c) whether in context of this Policy has the Government drawn plans to protect 

the environment of Himalayan States; and 

(d) if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 

(a) to (d) The Forest (Conservation) Amendment Bill, 2023, passed by the 

Parliament, inter-alia provided that such forest land, as is situated within 

a distance of hundred kilometres along international borders or Line of 

Control or Line of Actual Control, as the case may be, proposed to be 

used for construction of strategic linear project of national importance 

and concerning national security, shall not be covered under the 

provisions of Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980. 
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The Forest (Conservation) Amendment Act, 2023 has been notified on 

04.08.2023 and subsequently enforced by the Central Government w.e.f. 

01.12.2023. 

The extent of 100 km has been decided in consultation with the ministries 

and stakeholders concerned. Further, in accordance with the provisions 

of  section 1A(3) of the Adhiniyam, the Central Government has issued 

guidelines on 29.11.2023 and 24.09.2024 specifying the terms and 

conditions to be abided by the States  and Union territories while 

considering exemptions provided under section 1A(2) of the Adhiniyam. 

 

िकसान øेिडट काडª (केसीसी) पर लगाए जाने वाले ÿभार 

3227. ®ी अमरा राम: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या िकसान øेिडट काडª (केसीसी) पर ÿितवषª ÿोसेिसंग चाजª लगाया जा रहा है;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और िकसान øेिडट काडª पर ³या-³या ÿभार लगाए जा रह े

ह§ और उनका आधार ³या है;  

(ग) ³या काडª धारकŌ से िनरी±ण करन ेकì कोई पिुĶ ÿाĮ कì जाती है; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और िकसान øेिडट काडª पर एक वषª म¤ िनरी±ण ÿभार 

िकतनी बार लगाया जाता है; 

(ड.) िकसान øेिडट काडª पर मािसक/अधª-वािषªक/वािषªक आधार पर िकतनी Êयाज दर ली जा रही 

है; और 

(च) ³या भूिम का ऑनलाइन खाता ÿमाण िकसान øेिडट काडª के िलए वैध ह ैऔर यिद हां, तो 
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बडौदा राजÖथान ±ेýीय úामीण ब§क Ĭारा अिधवĉा कì जांच åरपोटª  िलए जाने के ³या कारण 

ह§? 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

 (क) और (ख): भारतीय åरज़वª ब§क (आरबीआई) के िदनांक 4.7.2018 के पåरपý के अनसुार, िकसान 

øेिडट काडª योजना (केसीसी) के अंतगªत िदए जाने वाल ेऋणŌ के िलए ÿोसेिसंग शÐुक, िनरी±ण ÿभारŌ 

और अÆय ÿभारŌ का िनधाªरण ब§कŌ Ĭारा अपने बोडª Ĭारा अनुमोिदत नीितयŌ के अनसुार िकया जाता 

है। सरकार ने छोटे और सीमांत िकसानŌ कì किठनाई और िव°ीय परेशानी को Åयान म¤ रखते हòए सभी 

ब§कŌ को 3 लाख Łपये तक के केसीसी ऋणŌ कì ÿोसेिसंग, दÖतावेजीकरण, िनरी±ण और अÆय सभी 

सेवा ÿभारŌ को माफ करने के िलए परामिशªका जारी कì है। 

(ग) और (घ): ब§कŌ Ĭारा यह सूिचत िकया जाता है िक ब§कŌ और केसीसी धारक के बीच ÿलेखŌ के 

िनÕपादन के भाग के łप म¤ िनरी±ण करने के िलए िकसान øेिडट काडª (केसीसी) धारक कì अनुमित 

ÿाĮ कì जाती है। िनरी±ण ÿभारŌ कì रािश और आविधकता सबंंधी िनणªय संबंिधत ब§कŌ के बोडª Ĭारा 

अनमुोिदत नीितयŌ के अनुसार िलया जाता है।  

(ङ): केसीसी योजना के अंतगªत, 3 लाख Łपये तक के ऋण 7% ÿित वषª कì åरयायती Êयाज दर पर 

उपलÊध ह§। इसके अितåरĉ, जो िकसान अपने ऋणŌ का पुनभुªगतान तÂपरता से करते ह§, वे 3% कì 

Êयाज सहायता का लाभ उठा सकते ह§, िजससे Êयाज दर ÿभावी łप से कम होकर 4% ÿित वषª तक 

रह जाता है। 3 लाख Łपये से अिधक के ऋण के िलए, Êयाज दर¤ संबंिधत ब§क कì बोडª Ĭारा अनुमोिदत 

नीितयŌ के अनसुार िनधाªåरत कì जाती ह§। 

(च): नाबाडª और सावªजिनक ±ेý के अúणी ब§कŌ ने यह सूिचत िकया ह ैिक केसीसी आवेदनŌ के िलए 

िडिजटल łप से हÖता±åरत भू-संपंदा संबंधी ऑनलाइन åरकॉडª Öवीकार िकए जाते ह§। तथािप, भू-
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संपदा संबंधी दÖतावेजŌ कì ÿामािणकता कì पुिĶ करन ेके िलए कानूनी राय ली जाती है, ³यŌिक कई 

राºयŌ म¤ भू-संपंदा संबंधी åरकॉडª का िडिजटलीकरण अभी तक पूरा नहé हòआ है।   

बड़ौदा राजÖथान ±ेýीय úामीण ब§क ने यह सूिचत िकया है िक कृिष भूिम के ÖवािमÂव और उस पर कोई 

सरकारी मांग लंिबत न होने से संबंिधत ÿमाण पý तहसीलदारŌ से ÿाĮ िकए जाते ह§। तहसीलदार से 

ÿमाण पý ÿाĮ न होने के मामले म¤, पैनल के अिधवĉा से सचª åरपोटª ÿाĮ कì जाती है। 

 

INVESTIGATION OF AIRPORTS IN MUMBAI 

3228. SHRI TARIQ ANWAR: 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a)  whether the Government has completed its investigation into the accounts of 

the two airports in Mumbai and if so, the findings thereof and if not, the reasons 

therefor along with the current status in this regard;  

(b)  whether the Government is planning to extend the investigation beyond the 

current two airports to include all six airports despite the objections from the NITI 

Ayog;  

(c)  whether the Government is considering a Joint Parliamentary Committee 

investigation into the operation and maintenance of these airports; and  

(d)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 
(SHRI HARSH MALHOTRA): 
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(a) : Investigation into the affairs of 9 companies  of the GVK Group including 

Navi Mumbai International Airport Private Limited and Mumbai International Airport 

Limited was orderedon 05.09.2023  under section 210 (1) (c) of the Companies Act, 

2013 (the Act) to examine and report on the offences / contraventions of the Act.  

The investigation is under way. 

(b) : Presently, there is no proposal to extend the scope of the investigation to 

other companies. 

(c) and (d) : No such information is available with Ministry. 

 

IMPROVE QUALITY EDUCATION IN VIJAYAPURA 

3229. SHRI RAMESH CHANDAPPA JIGAJINAGI: 

Will the Minister of EDUCATION be pleased to state:  

(a) the initiatives taken by the Government to improve education infrastructure in 

Vijayapura Parliamentary Constituency, Karnataka particularly through the scheme 

Rashtriya Uchchatar Shiksha Abhiyan(RUSA) schemes; and  

(b) the number of educational institutions in Vijayapura Parliamentary Constituency that 

have been benefitted from the RUSA Scheme and the total amount of funds provided 

to these institutions?  

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
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(a) and (b): The government has launched the third phase of Rashtriya Uchchatar 

Shiksha Abhiyan (RUSA) in June 2023 in the form of Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA) with an outlay of Rs. 12926.10 crore for the period 

2023-24 to 2025-26 to cater to needs of educationally unserved/ underserved 

areas. 

Since inception of the RUSA scheme in 2013, a total of five units namely two 

colleges under the component ‘Grants to Strengthen Colleges’, one college under 

the component ‘Infrastructure Grants to Colleges’, one university under the 

component ‘Infrastructure Grants to University’, and one project under the 

component ‘Gender Inclusion and Equity Initiatives’ have been approved with an 

amount of Rs. 42 Crore in Vijayapura Parliamentary Constituency, Karnataka. 

 

IMPORT OF HAZARDOUS WASTE 

3230. SHRI ESWARASAMY K.: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether some traders are freely engaged in importing restricted/banned 

hazardous wastes without valid permission; 

(b) if so, the list of importers of chemical wastes registered with the Government; 

and 
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(c) the number of complaints received and action taken against such erring 

importers during the last three years? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 

(a)  to (c) Ministry of Environment, Forest and Climate Change (MoEF and CC) has 

notified the Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 (HOWM Rules, 2016) under the Environment (Protection) 

Act, 1986 to ensure safe storage, treatment and disposal of hazardous wastes in 

an environmentally sound manner without causing adverse effect to environment 

and human health. 

  The HOWM Rules, 2016 allow import of the hazardous wastes listed in 

Part A of the Schedule III for recycling, recovery, reuse and utilization including co-

processing. Import of hazardous waste is not permitted for disposal in India. The 

import of hazardous waste listed in Part A of the Schedule III is allowed only to 

actual users with permission from the MoEF and CC and the Directorate General 

of Foreign Trade license, if applicable. 

 Any import of hazardous waste without permission of the MoEF and CC in 

accordance with HOWM Rules, 2016 is treated as illegal and under the Schedule 

VII of the HOWM Rules, 2016, Ports and Customs Authority are entrusted with the 
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responsibility of taking action against importer for violations under the Indian Ports 

Act,1908 or Customs Act, 1962.  

  As per the Annual inventory submitted by the State Pollution Control Boards 

(SPCBs)/ Pollution Control Committees (PCCs), about 5.47 lakhs MT of hazardous 

wastes was imported by entities located in 10 States namely Andhra Pradesh, 

Bihar, Gujarat, Jammu and Kashmir, Karnataka, Madhya Pradesh, Punjab, 

Rajasthan, Tamil Nadu and West Bengal. Under the Schedule VII of the HOWM 

Rules, 2016, the SPCBs/PCCs are entrusted with the duties of grant and renewal 

of Authorization, Monitoring of compliance of various provisions of these rules and 

taking action against the violation of these rules amongst other duties. 

 

FINANCIAL ASSISTANCE TO BIHAR STATE 

3231. SHRI GIRIDHARI YADAV: 
SHRI DINESH CHANDRA YADAV: 

 SHRI RAMPRIT MANDAL: 
Will the Minister of FINANCE be pleased to state: 

(a) the details of financial assistance provided by the Government to the 

State Government of Bihar during the last three years and the current 

year, scheme-wise; and 
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(b) the details of funds released to the State Government of Bihar during the 

last three years as per Finance Commission Recommendations and 

under the Heads of     Grants-in-Aid and Special Assistance? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY) :   
 
(a) and (b): The Union Government provides funds to the State Government of Bihar 

under various heads such as Tax Devolution, Finance Commission Transfers, 

Grant-in-Aid for Centrally Sponsored Schemes (CSS), Special Assistance (Grant) 

and Scheme for Special Assistance to States for Capital Expenditure/Investment. 

In addition, funds are released in various Central Sector Schemes to be utilized in 

the State of Bihar. Details of such funds provided/released during the last three 

years and the current year are given in the enclosed Statement. 

STATEMENT 

Details of financial assistance provided by the Union Government to the State 
Government of Bihar during the last three years and the current year  

(Rs. in crore) 
Heads 2021-22 2022-23 2023-24 2024-25 

(as on 
30.09.2024) 

Tax Devolution  91352.62 95509.85 113604.49 54796.23 
Finance Commission 
Transfers 

8116.52 6732.65 7662.52 3583.29 
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Grant-in-Aid for 
Centrally Sponsored 
Schemes (CSS) 

21893.52 25174.75 22991.69 11984.86 

Special Assistance 
(Grant) 

250.00 0.00 0.00 0.00 

Scheme for Special 
Assistance to States 
for Capital Expenditure 
/Investment 

1246.50 8455.85 8814.80 2736.61 

 

 

Details of funds released in various Central Sector Schemes to be utilized in 
the State of Bihar 

(Rs. in crore) 

Heads 2021-22 2022-23 2023-24 2024-25 
(as on 

30.09.2024) 
Central Sector 
Schemes (CS) * 

15289.36 18002.26 13020.61 9463.24 

*: As per data available in PFMS. 

 

आिथªक łप से कमजोर वगŎ के बेरोजगार युवा 

3232.  ®ी ²ानेĵर पाटील: 
®ीमती कलाबेन मोहनभाई देलकर: 
®ी रिवÆþ द°ाराम वायकर: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 
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(क)  ³ या सरकार ने दादरा और नगर हवेली, मÅय ÿदेश के िवशेषकर खंडवा और मुंबई सिहत 

महाराÕů के शहरी और úामीण ±ेýŌ म¤ आिथªक łप से कमजोर वगŎ के बेरोजगार युवाओ ंकì सं´या का 

आकलन िकया है; 

(ख)  यिद हां, तो तÂसंबंधी िजला-वार Êयौरा ³या है और सरकार Ĭारा इस संबंध म¤ ³या उपचाराÂमक 

कदम उठाए गए ह§; 

(ग)  देश म¤ उ¸च बेरोजगारी दर वाले ±ेýŌ का Êयौरा ³या है; और 

(घ)  िवगत तीन वषŎ के दौरान सरकार Ĭारा दादरा और नगर हवेली, मÅय ÿदेश के िवशेषकर खंडवा 

और मुंबई सिहत महाराÕů म¤ िविभÆन योजनाओ ंके अंतगªत बेरोजगार यवुाओ ंको राºय-वार 

और िजला-वार िकतने रोजगार ÿदान िकए गए? 

 

सूàम, लघ ुऔर मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मंýालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क) से (घ): रोजगार और बेरोजगारी पर आिधकाåरक डेटा वािषªक आविधक ®म बल सव¥±ण 

(पीएलएफएस) के माÅयम से एकý िकया जाता है, जो 2017-18 से सांि´यकì और कायªøम 

कायाªÆवयन मंýालय (एमओएसपीआई) Ĭारा आयोिजत िकया जाता है। सव¥±ण अविध हर साल जुलाई 

से जून तक होती है।  

नवीनतम वािषªक पीएलएफएस åरपोटŎ म¤ उपलÊध आंकड़Ō के अनसुार, दादरा और नगर हवेली, 

खंडवा सिहत मÅय ÿदेश और मुंबई सिहत महाराÕů के शहरी और úामीण ±ेýŌ म¤ 15-29 वषª कì आय ु

के यवुाओ ंके िलए सामाÆय िÖथित के आधार पर अनुमािनत बेरोजगारी दर (यूआर) म¤ िगरावट का 

łझान है। 
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वषª 2023-24 म¤ देश म¤ 15-29 वषª कì आयु के युवाओ ंकì सामाÆय िÖथित के आधार पर 

अनमुािनत बेरोज़गारी दर (यूआर) 10.2% थी जो विैĵक Öतर स ेकम है। 15 वषª और उससे अिधक 

आय ुके ÓयिĉयŌ के िलए सामाÆय िÖथित पर अनमुािनत बेरोजगारी दर (यूआर) का राºय/संघ राºय 

±ेý-वार Êयौरा संलµन िववरण म¤ िदया गया है। 

नवीनतम वािषªक पीएलएफएस åरपोटª म¤ उपलÊध आंकड़Ō के अनसुार, वषª 2023-24 म¤ 15-29 

वषª कì आयु के यवुाओ ंके िलए सामाÆय िÖथित पर रोजगार दशाªने वाला अनमुािनत कामगार जनसं´या 

अनपुात (डÊÐयूपीआर) दादरा और नगर हवेली म¤ 56.9%, मÅय ÿदेश म¤ 56.6% और महाराÕů म¤ 

40.1% था। 

रोजगार सजृन के साथ-साथ िनयोजनीयता म¤ सधुार करना सरकार कì ÿाथिमकता है। 

तदनसुार, भारत सरकार ने देश म¤ रोजगार सजृन के िलए िविभÆन कदम उठाए ह§।  

भारत सरकार के िविभÆन मंýालय/िवभाग जैसे सूàम, लघु एवं मÅयम उīम मंýालय, úामीण 

िवकास मंýालय, आवासन और शहरी कायª मंýालय, िव° मंýालय, वľ मंýालय, इल³ेůॉिन³स एवं 

सूचना ÿौīोिगकì मंýालय आिद िविभÆन रोजगार सृजन योजनाए/ंकायªøम जैसे ÿधानमंýी रोजगार 

सजृन कायªøम (पीएमईजीपी), महाÂमा गांधी राÕůीय úामीण रोजगार गारटंी योजना 

(एमजीएनआरईजीएस), दीन दयाल उपाÅयाय úामीण कौशल योजना (डीडीयू-जीकेवाई), úामीण 

Öवरोजगार एवं ÿिश±ण संÖथान (आरएसईटीआई), दीनदयाल अंÂयोदय योजना-राÕůीय शहरी 

आजीिवका िमशन (डीएवाई-एनयूएलएम), ÿधानमंýी मþुा योजना (पीएमएमवाई) आिद लागू कर रहे ह§, 

जो पूंजीगत Óयय म¤ वृिĦ के साथ-साथ रोजगार सजृन को बढ़ावा देने का ÿयास करते ह§। भारत सरकार 

Ĭारा कायाªिÆवत कì जा रही िविभÆन रोजगार सजृन योजनाओ/ंकायªøमŌ का िववरण 

https://dge.gov.in/dge/schemes_programmes पर देखा जा सकता है। 
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इसके अलावा, सरकार ने बजट 2024-25 म¤ 2 लाख करोड़ Łपये के क¤ þीय पåरÓयय के साथ 

5 साल कì अविध म¤ 4.1 करोड़ युवाओ ंके िलए रोजगार, कौशल और अÆय अवसरŌ कì सुिवधा के 

िलए 5 योजनाओ ंऔर पहलŌ संबंधी ÿधानमंýी पैकेज कì घोषणा कì। 

 

िववरण  

15-29 वषª कì आय ुके युवाओ ंके िलए सामाÆय िÖथित पर राºय/सघं राºय ±ेý-वर अनुमािनत 
बेरोजगारी दर (यूआर) 

राºय/सघं राºय ±ेý-वार 2023-24 
आंň ÿदेश  17.5 
अŁणाचल ÿदेश 20.9 
असम 14.1 
िबहार 9.9 
छ°ीसगढ 6.3 
िदÐली 4.6 
गोवा 19.1 
गजुरात 3.1 

हåरयाणा 10.7 
िहमाचल ÿदेश 16.3 
झारखंड 3.6 
कनाªटक 10.2 
केरल 29.9 
मÅय ÿदेश 2.6 
महाराÕů 10.8 
मिणपरु 22.9 
मेघालय 14.0 
िमजोरम 13.3 
नागाल§ड 27.4 
ओिडशा 11.1 
पंजाब 18.8 
राजÖथान 12.4 
िसि³कम 7.7 
तिमलनाडु 15.3 
तेलंगाना 16.6 
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िýपरुा 6.8 
उ°राखंड 9.8 
उ°र ÿदेश 9.1 
पिĲम बंगाल 9.0 
अंडमान एवं िनकोबार Ĭीप समूह 33.6 
चंडीगढ़ 10.3 
दादरा और नगर हवेली तथा दमन और दीव 6.6 
जÌमू एवं कÔमीर 17.4 
लĥाख 22.2 
ल±Ĭीप 36.2 
पडुुचेरी 14.6 

अिखल भारत 10.2 
ąोत: पीएलएफएस, एमओएसपीआई 

 

सúंहालय अनुदान योजना  

3233. ®ीमती िहमाþी िसहं : 

³या संÖकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  देश भर म¤ संúहालयŌ के िवकास और उÆ नयन म¤ संúहालय अनुदान योजना कì ³ या भूिमका है; 

और  

(ख)  उ³ त योजना के अंतगªत लाभािथªयŌ कì सं´ या और कुल जारी कì गई िनिध िकतनी है और 

सवाªिधक अनुदान रािश ÿाÈ त करने वाले शीषª दस राº य कौन-कौन से ह§? 

 सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

 (क):  संúहालय अनुदान Ö कìम कì भूिमका िनÌ नानुसार है:  
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(i)  केÆ þ सरकार, राº य सरकारŌ, सोसाइिटयŌ, Ö वायÂ त िनकायŌ, सावªजिनक ±ेý के उपøमŌ, 

Ö थानीय िनकायŌ और सोसाइटी अिधिनयम के तहत पंजीकृत Æ यासŌ Ĭारा ±ेýीय, राº य और 

िजला Ö तर पर नए संúहालयŌ कì Ö थापना।  

(ii)  केÆ þ सरकार, राº य सरकारŌ, सावªजिनक ±ेý के उपøमŌ, सोसाइिटयŌ, Ö वायÂ त िनकायŌ, 

Ö थानीय िनकायŌ और सोसाइटी अिधिनयम के तहत पंजीकृत Æ यासŌ Ĭारा ±ेýीय, राº य और 

िजला Ö तर पर, मौजूदा सúंहालयŌ का सŀुढ़ीकरण और आधिुनकìकरण।  

(iii)  देश भर म¤ िÖथत सúंहालयŌ कì कला वÖ तुओ ंके िचýŌ/सूिचयŌ को वेबसाइट पर उपलÊ ध कराने 

के िलए उनका िडिजटलीकरण करना।  

(iv) संúहालय Ó यावसाियकŌ का ±मता िनमाªण।  

(ख)  नए संúहालयŌ कì Ö थापना/मौजूदा संúहालयŌ के िवकास के िलए िवगत पांच वषŎ अथाªत 2019-

2024 के दौरान जारी कì गई िनिधयां और लाभािथªयŌ कì सं´ या का Ê यौरा संलµन िववरण -I 

पर िदया गया है।  

 िवगत पांच वषŎ के दौरान संúहालय अनदुान Ö कìम के तहत अिधकतम अनुदान रािश ÿाĮ करने 

वाले शीषª दस राºय िनÌनानसुार ह§: 

 1. िमजोरम  

 2. मÅ य ÿदेश  

 3. आंň ÿदेश  

 4. नागाल§ड  

 5. उÂ तर ÿदेश  

 6. मिणपरु  

 7. तिमलनाडु  
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 8. राजÖ थान  

 9. पिĲम बंगाल  

 10. गुजरात  

 

िववरण -I 

िवगत पांच वषŎ के दौरान सúंहालय अनुदान Ö कìम के अंतगªत नए सúंहालयŌ कì Ö थापना/मौजूदा 
सúंहालयŌ के िवकास के िलए जारी कì गई िनिध का वषª-वार Ê यौरा 

(लाख Łपये म¤)  

ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

1. आंň ÿदेश  परुातÂ व सúंहालय, इलुŁ, पिĲम 
गोदावरी िजला पुरातÂ व और 
सúंहालय िवभाग, आंň ÿदेश 
सरकार  

मौजूदा 
सúंहालय  

80.00 80.00 - - - 

2. बापू सúंहालय, एम. जी. रोड, 
िवजयवाड़ा, िजला कृÕ ण, पुरातÂ व 
और सúंहालय िवभाग, आंň ÿदेश 
सरकार 
  

मौजूदा 
सúंहालय  

160.00 160.00 - - - 

3. पĪ®ी कÐ लूरी सÊु बाराव मेमोåरयल 
िजला परुातÂ व संúहालय अनंतपरु कì 
Ö थापना हेतु आंň ÿदेश सरकार  

नया सúंहालय - - - - 286.00 

4.  
आंň ÿदेश िव²ान शहर, आंň ÿदेश 
सरकार को कैलासिगåर (डोवरी 
कŌडा), िवशाखाप°नम, आंň ÿदेश 
म¤ नए संúहालय कì Öथापना के िलए  

नया सúंहालय - -- - 187.60 - 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

5. परुातÂव और सúंहालय, आंň ÿदेश 
सरकार को रÐलाबंदी सÊुबा राव 
परुातÂव, पूवê गोदावरी िजला आंň 
ÿदेश के िवकास के िलए  

मौजूदा 
सúंहालय  

- - - 200.00 - 

कुल  240.00 240.00 - 387.60 286.00 

6. 

अŁणाचल 
ÿदेश  

िसयिनक संúहालय, बुई वेलफेयर 
सोसाइटी, दापोरिजयो टाउन, पीओ 
एवं पीएस दापोरिजयो, अपर 
सबुनसीरी िजला 

नया  सúंहालय 68.89 - - - - 

7. सांÖकृितक कायª िवभाग, अŁणाचल 
ÿदेश सरकार, िजला सúंहालय, जीरो, 
अŁणाचल ÿदेश के िवकास के िलए 

नया सúंहालय - -- - - 360.00 

कुल  68.89 - - - 360.00 

8. गोवा  Ì यूिजयम ऑफ िøÔ चयन आटª, 
एने³ स काÆ व¤ट ऑफ सांता मोिनका, 
ओÐ ड गोवा, गोवा 

मौजूदा 
सúंहालय  

- 100.00 - - - 

कुल  - 100.00 - - - 

9. गजुरात  राजकोट राº य ÿितÕ ठान, रिजत 
िवÐ लास पैलेस, पैलेस रोड, 
राजकोट, गजुरात  

नया  संúहालय - 250.00 - 125.00 125.00 

कुल  - 250.00- - 125.00 125.00 

10. 

िहमाचल ÿदेश 

भाषा एवं सÖंकृित िवभाग िहमाचल 
ÿदेश सरकार ब§टनी कैसल िशमला 
िहमाचल ÿदेश के िडिजटलीकरण, 
िडजाइन, आशोधन, िवकास हेतु 
पहली िकÖत  

मौजूदा 
सúंहालय 

- -- - 333.87 - 

कुल  - - - 333.87 - 

11. हåरयाणा  एनएसजी वाइÓ स वेलफेयर एसोिसएशन 
(एनडÊ Ð यूवाईए), मानेसर, गड़ुगांव  

मौजूदा 
सúंहालय 

- - 27.734 - - 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

कुल  - - 27.734 - - 

12. कनाªटक  िशवÈ पा नायक संúहालय एवं 
अनसुंधान Ê यूरो, ®ी बेि³कनाकलमठ, 
कनाªटक 

नया  संúहालय - - - 75.00 - 

13. इंिडयन Ì यूिजक ए³ सपीåरयंस ůÖ ट, 
एमएलआर, कÆ व¤शन सेÆ टर िāगेड 
िमलेिनयम, जे.पी. नगर बंगलोर  

नया सúंहालय 115.00 - - - - 

कुल  115.00 - - 75.00 - 

14. 
केरल  

गैल³े सी, कŁणासाई रोड, वेÐ लानाड, 
पी.ओ. िýवेÆ þम 

नया सúंहालय - 50.00 50.00 - - 

कुल  - 50.00 50.00 - - 

15. लĥाख   डेसिकड सांÖ कृितक एवं कÐ याण 
सोसाइटी, डेसिकड गोनपा, लĥाख 

नया  संúहालय 217.52 - - 108.76 - 

कुल  217.52 - - 108.76 - 

16. 

मÅ य ÿदेश  

गजुरी महल संúहालय, µ वािलयर, 
मÅ य ÿदेश (मÅ य ÿदेश सरकार)  

मौजूदा 
सúंहालय  

- - 78.00 - - 

17. मÅय ÿदेश िवरासत िवकास Æयास, 
परुातÂव, अिभलेखागार एवं संúहालय, 
मÅ य ÿदेश, बाणगंगा रोड भोपाल को 
Öथानीय परुातÂव सúंहालय, िसरŌज, 
िविदशा म¤ सúंहालय कì Öथापना हेतु 

नया  संúहालय - - - 22.90 - 

18. मÅय ÿदेश पयªटन बोडª, मÅय ÿदेश 
को मोती महल िसटी पैलेस के 
आधुिनकìकरण/िवकास हेतु  

सúंहालयŌ का 
आधुिनकìकरण 

- - - - 750.00 

19. हåरिसंह गौर िवĵिवīालय, सागर, 
मÅय ÿदेश 

मौजूदा 
सúंहालय  

- - - - 250.00 

कुल  - - 78.00 222.90 1000.00 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

20. 

 महाराÕ ů  
 

फंड्स एडं ÿोपटêज ऑफ द पारसी 
पंचायत बॉÌ बे, ऑफ Āामजी दादाभाई 
अÐ पीवाला संúहालय, डॉ. दादाभाई 
नौरोजी रोड, फोटª, मÌु बई 

मौजूदा 
सúंहालय  

- - 35.52 - 64.48 

21. िसÌबायोिसस सोसाइटी एĀो एिशयाई 
सांÖकृितक सúंहालय, पणेु  के िवकास 
हेतु िसÌ बायोिसस सोसाइटी  

मौजूदा 
सúंहालय  

- - - 17.80 8.90 

कुल  - - 100.00 17.80 73.38 

22. 

मिणपरु  

राº य पुरातÂ व, मिणपुर सरकार को 
कांगला िकले म¤ तीन दीघाªए ंÖ थािपत 
करने हेतु 

नया  संúहालय 217.75 - - - 108.87 

23. खŌगजोम समर Ö मारक Æ यास, 
खŌगजोम बाजार, खŌगजोम पिुलस 
थाने के सामने, िजला थूबल, मिणपरु   

नया  संúहालय - 250.00 - - 125.00 

24. एनालोन िøिĲयन डेवलपम¤ट कमेटी 
(एसीडीसी), चंदेल, मिणपुर को एक 
नए सúंहालय कì Öथापना हेतु  

नया  संúहालय - - - - 224.58 

कुल  217.75 250.00 - - 458.45 

25. 

िमजोरम  

िनदेशक, कला एवं सÖं कृित िवभाग, 
चानमारी, आइजोल को लुंगलेई, 
िमजोरम म¤ िजला सúंहालय Ö थािपत 
करने हेतु  

नया सúंहालय 413.61 - 206.80 - 206.80 

26. चकमा Öवाय° िजला पåरषद, 
कमलनगर, िमजोरम, कमलनगर को 
लŌगताई िजले म¤ जनजातीय 
सúंहालय कì Öथापना हेतु  

नया सúंहालय - - - - 225.00 

27. कला एवं संÖकृित िवभाग, िमजोरम 
सरकार को िसयाहा म¤ ±ेýीय 
सúंहालय Öथािपत करने हेतु  

नया  संúहालय - - - - 450.65 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

कुल  413.61 - 206.80 - 882.45 

28. 

 नागाल§ड  
  
  
  

राº य संúहालय, कोिहमा, नागाल§ड 
सरकार 

मौजूदा 
सúंहालय  

373.51 - - - - 

29. कला एवं संÖ कृित िनदेशालय, 
कोिहमा, नागाल§ड को Â यूसांग टाउन, 
नागाल§ड म¤ चेसोर संúहालय 
Ö थािपत करने हेतु 

नया सúंहालय 231.80 - - - - 

30. नागा पारंपåरक सúंहालय, खेल, 
कोिहमा úाम, कोिहमा 

नया सúंहालय - 25.00 - - - 

31. तीसोफेिनयू लाइट बीयरर यूथ ³ लब 
सोसाइटी, तीसोफेिनयू úाम, कोिहमा 

नया सúंहालय 24.83 - - - - 

32. कला एवं संÖ कृित िनदेशालय, 
कोिहमा, नागाल§ड को Â साŁ, Â यूसांग 
म¤ संúहालय Ö थािपत करने हेतु 

नया सúंहालय - 306.21 - - - 

कुल  630.14 331.21 - - - 

33. ओिडशा  जे. डी. स¤टर ऑफ आटª, वीआईपी 
कॉलोनी, नयापÐ ली, भवुनेÔ वर 

नया सúंहालय - - - - 93.24 

कुल  - 
 

- - 93.24 

34.  पंजाब  पंजाब राºय नागर िवमानन पåरषद, 
पिटयाला िसिवल एयरोűम, संगłर 
रोड, पिटयाला, पंजाब 

नया सúंहालय - - 250.00 - - 

कुल  - - 250.00 - - 

35. राजÖ थान  िसटी पलैसे, महाराणा मेवाड़ 
चåैरटेबल फाउंडेशन, उदयपरु, 
राजÖ थान  

मौजूदा 
सúंहालय  

121.99 - - - - 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

36. राम गोपाल िवजयवगêय मेमोåरयल 
ůÖ ट, 2564, िवजयवगêय भवन, 
चौड़ा राÖ ता, जयपरु 

नया सúंहालय 71.09 - - - - 

37. िववेकानंद संúहालय, रामकृÕ ण 
िमशन, िववेकानंद Ö मिृत मंिदर, 
खेतरी 

नया  संúहालय 12.45 - - - - 

38. वीर िशरोमिण महाराणा ÿताप 
सिमित, उदयपरु 

नया सúंहालय 113.78 - 112.50 - - 

39. ®ी िगरधर Ö मारक धमाªथª Æ यास 
ůÖ ट (®ी िगरधर Ö मारक ůÖ ट) 
िकंµ स पैलेस, जैसलमेर िकला पैलेस 
सúंहालय, जैसलमेर िकला, 
राजÖ थान   

नया सúंहालय - 250.00 - - - 

40. महाराजा सवाई मान िसंह II 
सúंहालय, िसटी पैलेस, जयपुर 
राजÖथान 

मौजूदा 
सúंहालय  

- - - - 200.00 

कुल  319.31 250.00 112.50 - 200.00 

41. तिमलनाडु  
  
  
  

मþास उ¸ च Æ यायालय, जॉजª टाउन, 
चÆे नई 

मौजूदा 
सúंहालय  

- - 19.00 - - 

42. परुातÂ व िवभाग, तिमलनाडु, मदरुई 
म¤ ितŁमलाई नायक पैलेस Ö थल 
सúंहालय के िवकास हेतु 

मौजूदा 
सúंहालय 

330.88 - - - - 

43. सúंहालय िवभाग, तिमलनाडु 
सरकार के एगमोर संúहालय 
(ÿितिķत राº य संúहालय, 
तिमलनाडु) के िवकास के िलए   

मौजूदा 
सúंहालय  

- 541.38 - - - 

कुल  330.88 541.38 19.00 - - 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

44. तेलंगाना  सालार जंग सúंहालय, हैदराबाद, 
तेलंगाना, हैदराबाद म¤ वीईएम कì 
Öथापना हेत ु 

वीईएम  - - - - 33.00 

कुल  - - - - 33.00 

45. िýपरुा  िýपरुा पयªटन िवकास िनगम, 
महाराजा बीर¤þ िकशोर मािण³य 
सúंहालय और कंुजाबन महल 
पåरसर कì Öथापना हेतु  

मौजूदा 
सúंहालय  

- - 500.00 - - 

कुल  - - 500.00 - - 

46. 

उÂ तर ÿदेश  

 कैÆ टोनम¤ट बोडª  कायाªलय, 
कåरयÈ पा, शाहजहांपरु, उÂ तर ÿदेश  

नया सúंहालय - 98.93 100.03 - - 

47. इलाहाबाद उ¸ च Æ यायालय, 
इलाहाबाद, उÂ तर ÿदेश 

मौजूदा 
सúंहालय  

- - - - 10.48 

48. भारत सा±रता बोडª , सा±रता सदन, 
कानपुर पुर रोड, लखनऊ 

नया सúंहालय - - 250.00 - - 

49. सúंहालय िनदेशालय, उÂ तर ÿदेश 
सरकार, उ°र ÿदेश Ĭारा सीर 
गोवधªनपरु, वाराणसी म¤ संत रिवदास 
सúंहालय कì Öथापना 

नया सúंहालय - - - - 500.00 

कुल  - 98.93 350.03 - 510.48 

50. उÂ तराखंड  पयªटन एवं संÖ कृित, उÂ तरांचल, 
उÂ तराखंड (िहमालयी संúहालय, 
ऋिषकेश) 

नया  संúहालय 244.19 - - - - 

51. वन अनसुंधान सÖं थान, देहरादून, 
उÂ तराखंड 

मौजूदा 
सúंहालय  

31.79 - 39.66 - - 

कुल  275.98 - 39.66 - - 

52. 
पिĲम बंगाल  

रामकृÕ ण शारदा िमशन, िसÖ टर 
िनवेिदता िवरासत संúहालय, 

नया सúंहालय 121.42 - - - - 
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ø. 
सं.  

राº य  सगंठन का नाम  सúंहालय का 
ÿकार  

िवÂ तीय 
वषª : 

2019-
20 

 

िवÂ तीय 
वषª: 

2020-
21 

िवÂ तीय 
वषª: 

2021-
22 

 

िवÂ तीय 
वषª:  

2022-
23  

िवÂ तीय 
वषª:  

2023-
24 

बोसपाड़ा लेन, बाघबाजार, 
कोलकाता 

53. सर जे सी बोस Æ यास, आचायª भवन, 
93 आचायª ÿफुÐ ल चÆ þ रोड, 
कोलकाता 

नया सúंहालय 170.00 - - - - 

54. महािनदेशालय सीमा सरु±ा बल 
(बीएसएफ) (पूवê कमान), कोलकाता 

नया  संúहालय - - 324.35 - 162.17 

कुल  291.42 - 324.35 - 162.17 

55. िदÐ ली  
  
  

®ीिनवास मिलआह मेमोåरयल 
िथयेटर øाÉट्स ůÖ ट, कामादेवी 
भवन, 5, दीन दयाल उपाÅ याय मागª, 
नई िदÐ ली 

मौजूदा 
सúंहालय  

22.08 - - - - 

56. इंटरनेशनल सोसाइटी फॉर कृÕणा 
कॉिÆशयसनेस, ईÖट ऑफ कैलाश 
(इÖकॉन), नई िदÐली 

मौजूदा 
सúंहालय  

- - - 200.00 - 

कुल  22.08 - - 200.00 - 

 

िवगत पांच वषŎ के दौरान सúंहालय अनुदान Ö कìम के तहत सúंहालय सúंह के िडिजटलीकरण 
के िलए जारी कì गई िनिधयŌ का वषª-वार Ê यौरा  

 (लाख Łपये म¤) 

ø. स.ं राº य सगंठन का नाम सúंहालय का 

ÿकार  

िवÂ तीय 

वषª : 

2019-20 

 

िवÂ तीय 

वषª : 

2020-21 

िवÂ तीय 

वषª : 

2021-

22 

िवÂ तीय 

वषª : 

2022 -23 

िवÂ तीय वषª : 

 2023-24 
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1.  कनाªटक  बासवा सिमित, बासवा 

भवन, ®ी बासवĵेर रोड, 

ब¤गलŁु-560001  

सúंहालय 

सúंह का 

िडिजटलीकरण 

- - - 12.50 - 

 

 

हाथी पयाªवास कì गणना 

3234. ®ी मकेुशकुमार चंþकांत दलाल :  

³या पयाªवरण, वन एवं जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या देश म¤ ÿÂ येक पांच वषª के पÔ चात् हािथयŌ के पयाªवास कì गणना कì जाती है;  

(ख)  यिद हां, तो देश म¤ हािथयŌ के पयाªवास के िलए कì गई िवगत गणना का राº यवार Ê यौरा ³ या है;  

(ग)  ³ या वषª 2022-23 म¤ देश म¤ हािथयŌ के पयाªवास कì गणना शुł कì गई थी; और  

(घ)  यिद हां, तो ³ या इस संबंध म¤ कोई åरपोटª ÿकािशत कì गई है और यिद हां, तो तÂ संबंधी Ê यौरा 

³ या है?  

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

 

(क) से (घ) पयाªवरण, वन और जलवाय ुपåरवतªन मýंालय देश म¤ हािथयŌ के पयाªवास कì गणना नहé 

करता है। मंýालय देश म¤ हािथयŌ कì आबादी (अनमुािनत आबादी) कì गणना करता है। िपछली बार वषª 

2017 म¤ राºय वन िवभागŌ और सÖंथानŌ के समÆवय से हािथयŌ कì आबादी का अनमुान लगाया गया 

था। मंýालय ने भारतीय वÆयजीव संÖथान और राºय वन िवभागŌ के समÆवय से वषª 2022-23 म¤ 
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'अिखल भारतीय समिÆवत हाथी सं́  या अनमुान' शुł िकया है। ऐसी सभी अनमुान åरपोट¦ पूरी होने के 

बाद सावªजिनक कì जाती ह§। 

 

GST ON KHADI PRODUCTS 

3235. SHRI M. K. RAGHAVAN:  

Will the Minister of FINANCE be pleased to state:  

(a) whether the Government has any plans to waive-off GST on Khadi products 

priced under one thousand rupees, as Khadi is a part of our country’s heritage; 

(b) if so, the details thereof; 

(c) whether the Government has any plans to reduce the GST rate for the Khadi 

products priced above one thousand rupees; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 

 (a): GST rates are prescribed on the recommendation of GST Council, which is a 

constitutional body comprising of representatives of States/UTs and Centre. There 

is no such recommendation of the GST Council. 

(b): Does not arise in view of reply to part (a) above. 
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(c) and (d): There is no such recommendation of the GST Council. However, based 

on the recommendations of GST Council in its 21st meeting held on 9th September 

2017, Khadi fabrics, falling under chapters 50 to 55, sold from outlets of Khadi and 

Village Industries Commission (KVIC) have been fully exempted from GST. In 

addition, supply of Khadi yarn falling under chapter 52 is also fully exempt from 

GST. 

 

GARBAGE MOUNTAIN IN CHANDIGARH  

3236.  SHRI MANISH TEWARI: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether the Government is aware that a mega garbage dump is located in 

Dadu Majra, 

Chandigarh, causing severe air and water pollution in multiple sectors of 

Chandigarh and around 22 adjoining villages; 

(b) whether the Chandigarh Administration/Municipal Corporation has given an 

undertaking to the National Green Tribunal (NGT) to clear the entire mega 

garbage dump by the last week of December 2024, if so, the details thereof;  

(c) whether the Government is aware that no substantive steps have been 

undertaken to wholly or substantially fulfil the undertaking given to the NGT; 

and;  
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(d) the details of steps proposed to be taken by the Government to address this 

issue?  

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 
(a) to (d): As per information provided by the Municipal Corporation, Chandigarh 

(MCC), 5 lakh metric tonne of legacy waste has already been bio-remediated from 

the garbage dump at Dadumajra, Chandigarh, between the years 2019 to 2022. 

The work was executed by Chandigarh Smart City Limited. Further, as per MCC, 

the work for bio-remediation of 13.3 lakh cubic metre is scheduled for completion 

by December, 2024. The MCC has also informed that large number of machines 

along with transportation machinery have been deployed for bio-remediation of 

remaining waste by July 2025.   

 

पांडू िपंडारा (जéद) का िवकास 

3237. ®ी सतपाल āĺचारी: 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या पांडू िपंडारा (जéद) महाभारत काल का एक महÂवपूणª Öथान है और यिद हां, तो ³या यह 

सांÖकृितक िवरासत है और लोगŌ कì इसम¤ गहरी आÖथा है; 
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(ख)  यिद हां, तो ³या उĉ Öथान को िवकिसत िकए जाने का ÿÖताव है ³यŌिक यह सांÖकृितक 

िवरासत और लोक आÖथा का Öथल है; और 

(ग) ³या उĉ Öथान को िकसी मौजूदा योजना के अंतगªत िवकिसत िकया जा सकता है और तÂसंबंधी 

Êयौरा ³या है? 

 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) : पौरािणक कथा के अनसुार, जéद िजले म¤ पांडू िपंडारा कì पहचान ऐसी जगह से है जहां पांडवŌ 

ने अपने पूवªजŌ का िपंड दान िकया था। भारतीय परुातÂव सव¥±ण ने इस Öथल पर कोई 

परुातािÂवक अÆ वेषण नहé िकया है। 

(ख) और (ग) : पयªटन मंýालय “तीथªयाýा कायाकÐ प  और आÅयािÂमक धरोहर सवंधªन अिभयान” 

(ÿसाद) के अंतगªत िनधाªåरत िदशािनद¥शŌ का पालन करते हòए, महÂवपूणª तीथªÖथलŌ और धरोहर 

गंतÓय ÖथानŌ पर पयªटन अवसंरचना के िवकास के िलए राºय सरकारŌ और सघं राºय ±ेýŌ को 

िवÂ तीय सहायता उपलÊध कराता है। ÿसाद Öकìम के अंतगªत, हåरयाणा म¤ “माता मनसा देवी 

मंिदर और नाडा सािहब गुłĬारा का िवकास” के िलए 48.53 करोड़ Łपए मंजूर िकए ह§। 

 

INTERNATIONAL COOPERATION ON CLIMATE CRISIS 

3238. SHRI SURESH KUMAR SHETKAR: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether international cooperation on clean energy and cooling solutions is a 

crucial step toward addressing the climate crisis, if so, whether the Quad 
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Nations (Australia, India, Japan, and the United States) issued the 

Wilmington Declaration, which underscores the Quad’s commitment to 

sustainable energy solutions and detailed a road map for building resilient 

and secure global clean energy supply chains; 

(b) if so, the details thereof; and 

(c) the details of funds sanctioned/spent, including the assistance taken/to be 
taken from international organisations and other countries in this regard,  
 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT,    
FOREST AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) to (c) The Quad countries aim to strengthen cooperation to align policies, 

incentives, standards, and investments around creating high-quality, diversified 

clean energy supply chains that enhance collective energy security, create new 

economic opportunities across the region, and benefit local workers and 

communities around the world, particularly across the Indo-Pacific.  

The Quad Partnership works through policy and public finance to 

operationalize the commitment to catalysing complementary and high-

standard private sector investment in allied and partner clean energy supply 

chains.Secure and diversified clean energy supply chains are an integral part 

of achieving the Indo-Pacific’s collective energy security, respective climate 

goals and transition to a net zero future. In 2023, Quad Leaders announced a 



16.12.2024     153 
 

Quad Clean Energy Supply Chain Diversification Program which aims to 

support the development of secure and diversified clean energy supply chains 

in the Indo-Pacific region.  

While there is no Quad Roadmap for building resilient and secure global 

clean energy supply chains, as part of the Quad Wilmington Declaration, the 

leaders of India and the U.S. during their bilateral meeting in Wilmington, 

Delaware, USA on 21st September 2024 welcomed the “U.S.-India Roadmap 

to Build Safe and Secure Global Clean Energy Supply Chains” to accelerate 

the expansion of safe and secure clean energy supply chains through U.S. and 

Indian manufacturing of clean energy technologies and components. Under 

the Roadmap, U.S. and India have committed to work together to unlock USD 

1 billion of multilateral financing to support projects across the clean energy 

value chain for renewable energy, energy storage, power grid and transmission 

technologies, high efficiency cooling systems, zero emission vehicles, and 

other emerging clean technologies. 

The Quad Fact Sheet released at the 6th Quad Leaders’ Summit in Wilmington 

on 21st September 2024 notes the complementary capabilities that the Quad 

partners share across the battery supply chain, and pledge to focus near-term 

efforts on strengthening mineral production, recycling, and battery 

manufacturing across our respective industries. The Declaration also 

announced an initiative to boost energy efficiency, including the deployment 
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and manufacturing of affordable, high-efficiency, cooling systems, to enable 

climate-vulnerable communities to adapt to rising temperatures while 

simultaneously reducing strain on the electricity grid. India has committed to 

invest USD 2 million in new solar projects in Fiji, Comoros, Madagascar, and 

Seychelles. On 26 November 2024, the Project Implementation Agreement 

was signed between Ministry of External Affairs (MEA) and International Solar 

Alliance (ISA) to execute the projects in these Indo-Pacific countries. The ISA, 

as the Project Implementing Agency (PIA) would provide programmatic 

assistance to Comoros, Fiji, Madagascar and Seychelles with financial support 

from India. 

 

LABOUR PRODUCTIVITY TRENDS 

3239.     ADV. ADOOR PRAKASH: 
              DR. AMAR SINGH: 
 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the details of labour productivity trends during the last five years, sector-wise; 

(b) whether it is a fact that there has been a decline in labour productivity, as per 

the KLEMS database and if so, the reasons for the decline; and 

(c) the steps taken by the Government to enhance labour productivity in critical 

sectors? 
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (c): The KLEMS (K: Capital, L: Labour, E: Energy, M: Materials and S: 

Services) database published by Reserve Bank of India’s (RBI) provides 

employment estimates including Labour productivity (LP) at all India level.  

As per the latest available data of KLEMS, industries like Hotels and 

Restaurants, Coke, Refined Petroleum Products and Nuclear fuel, Post and 

Telecommunication, Machinery, nec., Wood and Products of wood, Electricity, Gas 

and Water Supply, Financial Services, Trade etc. have registered an increase in 

Labour productivity (LP) in the year 2022-23 as compared to 2021-22.  

Government is implementing various skill enhancement schemes like 

National Apprenticeship Promotion Scheme (NAPS), Deendayal Antyodaya Yojana 

- National Urban Livelihoods Mission (DAY-NULM), Pt. Deen Dayal Upadhyaya 

Grameen Kaushlya Yojana (DDU-GKY), Rural Self Employment and Training 

Institutes (RSETIs), Future Skills PRIME etc. The details of various skill 

enhancement schemes/ programmes being implemented by the Government may 

be seen at https://dge.gov.in/dge/schemes_programmes. 

Pradhan Mantri Kaushal Vikas Yojana (PMKVY) is being implemented by 

Ministry of Skill Development and Entrepreneurship (MSDE) since 2015 for 

imparting skill development training through Short-Term Training (STT) and up-
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skilling and re-skilling through Recognition of Prior Learning (RPL) to youth across 

the country. Under PMKVY, placement opportunities have been facilitated to STT 

certified candidates and RPL involves the process of certification of already existing 

skills. Under the PMKVY scheme, 1.57 crores candidates have been trained as on 

31.10.2024. 

Further, Government has announced in Budget 2024-25, the Prime 

Minister’s package of 5 schemes and initiatives to facilitate employment, skilling 

and other opportunities for 4.1 crore youth across the country over a 5-year period 

with a central outlay of Rs. 2 lakh crores. 

  Employment Linked Incentive (ELI) scheme announced in Budget 2024-25, 

with an outlay of Rs. 1,07,000 Crores, aims at job creation and formalisation of work 

force by providing Social Security through EPFO, enhancing employability and 

incentivizing additional employment generation through incentives to employees 

and employers. 

One part of ELI scheme specially focuses on incentivising employers 

engaged in manufacturing sector for formalization/creation of jobs. Another part of 

ELI scheme is for incentivising industry in all sectors, including services. 

 

अरावली पवªत ®ृखंला 

3240. ®ी राजकुमार रोत : 

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः  
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(क) ³या उ¸चतम Æयायालय ने अरावली पवªत ®ृंखलाओ ंकì मूल Öथलाकृित कì पहचान करने के 

िलए मई, 2024 म¤ एक सिमित के गठन के िनद¥श जारी िकए थे; 

(ख)  यिद हां, तो उĉ सिमित कì åरपोटª का Êयौरा ³या है; 

(ग)  ³या सरकार के पास अरावली पवªत ®ृंखलाओ ंम¤ अंधाधुंध खनन और पेड़Ō कì कटाई को रोकने 

कì कोई योजना है; 

(घ)  ³या सरकार का िवचार देश कì इस ÿाचीनतम पवªत ®ृंखला का सव¥±ण कराकर संर±ण करन े

का है; 

(ङ)  यिद हां, तो कब तक और यिद नहé, तो इसके ³या कारण ह§ और तÂसंबंधी Êयौरा ³या है; और 

(च)  बांसवाड़ा संसदीय िनवाªचन ±ेý म¤ अरावली पवªतमाला कì मूल Öथलाकृित ³या है और इस 

पवªतमाला कì पहािड़यŌ कì ÿकृित और ऊंचाइयŌ का Êयौरा ³या है? 

 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (ड.):    भारत के माननीय सवō¸च Æयायालय ने एम.सी. मेहता बनाम भारत संघ और अÆय के 

मामले म¤ åरट यािचका (िसिवल) सं´या 4677/1985 म¤ िदनांक 09.05.2024 के अपने आदेश Ĭारा 

मंýालय को अरावली पहािड़यŌ और पवªतमाला कì एकłप पåरभाषा तैयार करन ेके िलए एक सिमित 

गिठत करने का िनदेश िदया है।  उĉ आदेश म¤ भारत के माननीय सवō¸ च Æयायालय Ĭारा िदए गए िनदेशŌ 

के अनुसरण म¤, मंýालय ने अरावली पहािड़यŌ और पवªतमाला कì एकłप पåरभाषा तैयार करने के िलए 

एक सिमित का गठन िकया था। यह मामला Æयायालय के िनणªयाधीन है। 

(च):    बांसवाड़ा संसदीय ±ेý म¤ बांसवाड़ा और डूंगरपरु ÿमंडल शािमल ह§। बांसवाड़ा ÿमंडल म¤, अरावली 

पहाड़ी ®ृंखलाए ंघाटोल और गढ़ी पवªत ®ृंखला म¤ िÖथत ह§, िजनकì अिधकतम ऊँचाई 610 मीटर है। 
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डूंगरपरु ÿमंडल म¤, अरावली पहाड़ी ®ृंखलाए ंसागवाड़ा और आिý पवªत ®ृंखला म¤ िÖथत ह§, िजनकì 

अिधकतम ऊँचाई 572 मीटर है।  

 

ADVANCED IMAGING TECHNIQUE IN ARCHAEOLOGICAL RESEARCH 

3241. SHRI BHARTRUHARI MAHTAB:        

Will the Minister of CULTURE be pleased to state: 

(a) whether the Government has any  Scheme to promote the use of advanced  

imaging techniques in archaeological research; and 

 (b)  if so, the details and benefits thereof? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) and (b) No such scheme is available, but  advanced techniques such as 

LiDAR, Ground Penetrating Radar and Photogrammetric surveys are used in 

archaeological research. These techniques are non destructive and can reveal 

hidden features in a faster way. 

ALLEGATIONS AGAINST SEBI CHAIRPERSON 

3242: DR. MOHAMMAD JAWED: 

Will the Minister of FINANCE be pleased to state: 

(a) the action taken by the Government in response to allegations of conflict of 

interest against the SEBI Chairperson; 
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(b) whether the allegations were investigated by the authorities and if so, the details 

thereof; 

(c) whether the Government has taken any action against the SEBI Chairperson for 

not appearing before the Public Accounts Committee of Parliament; and 

(d) the manner in which the Government plans to restore trust in the country and 

ensure effective oversight over SEBI and similar regulatory bodies? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 

(a) to (d): Securities and Exchange Board of India (SEBI) has adequate internal 

mechanisms for addressing issues relating to conflict of interest, which include a 

disclosure framework and provisions for recusal.  

The Board of SEBI has adopted a Code on Conflict of Interests for Members of its 

Board, including the Chairperson, to ensure that the Board conducts itself in a 

manner that does not compromise its ability to accomplish its mandate or 

undermine the public confidence in the ability of Member(s) to discharge his 

responsibilities. 

The Committee on Public Accounts considered the request for exemption from 

personal appearance by the Chairperson, SEBI due to a sudden and unavoidable 

personal exigency and adjourned the meeting.  
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LEOPARD ATTACKS 

3243. SHRI BAJRANG MANOHAR SONWANE: 
PROF. VARSHA EKNATH GAIKWAD: 
SHRIMATI SUPRIYA SULE: 
SHRI AMAR SHARADRAO KALE: 
SHRI SANJAY DINA PATIL: 
SHRI NILESH DNYANDEV LANKE: 
SHRI DHAIRYASHEEL RAJSINH MOHITE PATIL: 
SHRI BHASKAR MURLIDHAR BHAGARE: 
DR. AMOL RAMSING KOLHE: 
 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether there has been an increase in leopard attacks on humans in recent 

years; 

(b) if so, the number of incidents of leopard attacks on humans that have been 

reported in the State of Maharashtra during the last year and the steps taken 

by the Union Government to address these incidents; 

(c) whether the Government has provided any compensation or assistance to 

the victims of leopard attacks and their families; 

(d) whether the Government has conducted any study or assessment to 

determine the reasons behind the increasing incidents of leopard attacks in 

the said State and if so, the details thereof; 
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(e) the steps proposes by the Government to ensure the conservation and 

protection of leopard populations while addressing human-wildlife conflict 

issues; and 

(f) whether the Government is considering to impose restrictions on the 

reproduction of leopards in the said State to manage their population growth 

and mitigate human-wildlife conflicts especially involving leopard and if so, 

the details of the measures proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 

(a)  and (b) The management and protection of wildlife including management 

of human-wildlife conflicts is primarily the responsibility of the 

concerned State/ Union Territory Governments. The details 

regarding the number of attacks by wild animals including leopards 

on humans are not collated in the Ministry. As per the information 

received from the State Government of Maharashtra, the details of 

human deaths due to leopard attacks is as follows: 

 

Year  Number of cases of human 
deaths  

2019-20 07 
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2020-21 33 
2021-22 26 
2022-23 18 
2023-24 15 

 
The important steps taken by Government of India to manage and 

mitigate human-animal conflict in the country include: 

i) Ministry has issued holistic advisories and guidelines to the 

States and Union Territory Governments to deal with 

human–wildlife conflict situations dated 6.2.2021 and 

3.6.2022.  

ii) Species specific guidelines for mitigation of conflicts arising 

from various wild animals namely Elephant, Gaur, Leopard, 

Snake, Crocodile, Rhesus Macaque, Wild Pig, Bear, Blue 

Bull and Blackbuck on 21.03.2023. 

iii) Guidelines for cross cutting issues such as cooperation 

between the forest and media sector; occupational health 

and safety in the context of human–wildlife conflict mitigation; 

crowd management in human-wildlife conflict related 

situations and addressing health emergencies and potential 

health risks arising out of human-wildlife conflict situations on 

21.03.2023. 
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iv) Financial assistance is provided by the Ministry to the 

States/UTs under the Centrally Sponsored schemes – 

‘Development of Wildlife Habitats’, ‘Project Tiger and 

Elephant’ for various interventions including animal proof 

fencing, anti-depredation squads, rapid response teams, ex-

gratia relief, technology based animal tracking etc. 

v) Advance technology like radio collaring, E-surveillance are 

also used in human wildlife conflict mitigation. 

vi) The local communities are involved in conservation measures 

through eco-development activities, which help the forest 

departments in protection of wildlife. 

vii) The Ministry provides support to State Governments to 

organize awareness generation, training and capacity 

building programmes on human-wildlife conflict. 

viii) The Wild Life (Protection) Act, 1972 provides regulatory 

functions for dealing with human wildlife conflict situations. 
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(c) The Ministry has enhanced the amount of ex-gratia relief in case 

of death or permanent incapacitation due to attacks by wild animals 

including leopards during December 2023. At present the amount 

of ex-gratia relief payable under the Centrally Sponsored Schemes 

– ‘Development of Wildlife Habitats’, ‘Project Tiger and Elephant’ 

is as follows: 

 

Sl.  Nature of damage caused 
by wild animals 

Amount of ex-gratia relief 

i. Death or permanent 
incapacitation 

Rs.10.00 lakh 

ii.  Grievous injury Rs.2.00 lakh 
iii. Minor injury Cost of treatment up to 

Rs.25,000/-per person 
iv. Loss of property/crops State/UT government may 

adhere to the cost norms 
prescribed by them. 
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(d) The Wildlife Institute of India, Dehradun has undertaken aresearch 

project titled‘Understanding Population Dynamics, Space Use, 

Movement and Diet of Leopards in Junnar Taluka, Maharashtra for 

Human Leopard Conflict Mitigation’ from 2019-20 to 2023-24. 

 (e)  The important steps taken by the Government for the conservation 

and protection of leopard populationsin the country are as follows: 

i. Leopard is listed in Schedule I of the Wild Life (Protection) 

Act, 1972 thereby providing the highest degree of protection 

to the species. 

ii. A network of Protected Areas namely viz., National Parks, 

Sanctuaries, Conservation Reserves and Community 

Reserves covering important wildlife habitats have been 

created all over the country under the provisions of the Wild 

Life (Protection) Act, 1972 to conserve wild animals 

including for leopards and their habitats. 

iii. In order to further strengthen conservation of wildlife, Eco-

Sensitive Zones (ESZs) are notified around National Parks 

and Sanctuaries under the provisions of the Environment 

(Protection) Act, 1986. 
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iv. Financial assistance is provided to the States/UTs under the 

Centrally Sponsored Schemes – ‘Development of Wildlife 

Habitats’, ‘Project Tiger and Elephant’ for protection and 

conservation of wild animals including leopards and their 

habitats. 

(f) The Wild Life (Protection) Act, 1972  under section 11(1)(a) 

empowers the Chief Wild Life Warden to grant permit to any person 

to capture, tranquilise or translocate any wild animal listed in 

Schedule I of the Act including leopards which has become 

dangerous to human life. The Chief Wild Life Warden may also 

permit killing of such animal if it cannot be captured, tranquilised or 

translocated. 

 

TAX EVASION IN OIDAR SERVICES 

3244. SHRI T.M. SELVAGANAPATHI: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Goods and Services Tax (GST) investigation arm DGGI has 

suggested reciprocal arrangements with foreign Governments for information 

sharing and enforcement measures and to block websites to prevent tax evasion 

in OIDAR services like e-gaming and online education; 
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(b) if so, the details thereof;  

(c) whether the DGGI has noticed entities like online casinos that appear to 

intentionally avoid tax compliance; and 

(d) whether these entities are non-cooperative and hence an information exchange 

with global law enforcement agencies would help crack down on any evasion? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 

(a) to (d) : No Sir. DGGI does not have any reciprocal arrangements with foreign 

governments. However, 642 offshore entities providing online money 

gaming/betting/gambling have been identified till date for investigation. 

The offshore online gaming entities which have been found non-responsive and 

non-cooperative during investigation, have been informed to MeitY for blocking 

their websites/URLs as per provisions of Section 14A(3) of the IGST Act, 2017. 

STATUS OF REGISTRATIONS ON e-SHRAM PORTAL 

3245. SHRI JASHUBHAI BHILUBHAI RATHVA:  

 SHRIMATI ROOPKUMARI CHOUDHARY:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  

(a)the details and the status of registration of unorganised workers on the e-Shram 

portal since its inception, State-wise and gender-wise; 
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(b)the timeline for completing the said registration of unorganised workers on the 

e-Shram Portal;  

(c)whether all the registered workers have an Aadhaar-seeded e-Shram cards and, 

if not, the reasons therefor; 

(d)the timeline for completing issuance of Aadhaar-seeded e-Shram cards of 

workers registered on the e-Shram Portal; and 

(e)whether the Government has given a target to each State to complete 

registration of workers and if so, the criteria used for deciding the target number 

of registrations on the e-Shram portal for each State? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (e): Ministry of Labour and Employment launched eShram portal 

(eshram.gov.in) on 26th August 2021 for creation of a comprehensive National 

Database of Unorganised Workers (NDUW) seeded with Aadhaar. eShram portal 

is meant to register and support the unorganised workers by providing them a 

Universal Account Number (UAN), against the target of registration of 25 crore 

unorganised workers on the portal till March, 2025, as on 09.12.2024, over 30.45 

crore unorganised workers have been registered on eShram portal.  

The State/UT-wise data of unorganised workers registered on eShram 

portal since its launch is given in the enclosed Statement. 
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The targets for registration to each state are based on Periodic Labour 

Force Survey (PLFS) 2017-18. 

                                     

STATEMENT 

(i) State/UT wise registration of unorganised workers on eShram portal as on 
09.12.2024 
  

S. No. State/UTs Total Registrations 
1 Andaman and Nicobar Islands 32,330 
2 Andhra Pradesh 81,31,892 
3 Arunachal Pradesh 1,97,887 
4 Assam 75,72,428 
5 Bihar 2,95,72,870 
6 Chandigarh 1,85,017 
7 Chhattisgarh 85,24,479 
8 Delhi 34,57,018 
9 Goa 75,479 

10 Gujarat 1,18,78,665 
11 Haryana 53,51,389 
12 Himachal Pradesh 19,81,879 
13 Jammu and Kashmir 35,31,501 
14 Jharkhand 95,99,240 
15 Karnataka 1,03,36,899 
16 Kerala 60,05,225 
17 Ladakh 33,393 
18 Lakshadweep 2,792 
19 Madhya Pradesh 1,84,21,762 
20 Maharashtra 1,73,05,458 
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21 Manipur 4,51,694 
22 Meghalaya 3,25,860 
23 Mizoram 64,942 
24 Nagaland 2,31,526 
25 Odisha 1,35,32,618 
26 Puducherry 1,89,258 
27 Punjab 57,67,014 
28 Rajasthan 1,42,63,016 
29 Sikkim 42,110 
30 Tamil Nadu 88,92,235 
31 Telangana 44,47,080 

32 
The Dadra and Nagar Haveli and Daman 
and Diu 74,343 

33 Tripura 8,84,652 
34 Uttar Pradesh 8,37,37,987 
35 Uttarakhand 30,53,939 
36 West Bengal 2,64,02,829 

 Total 30,45,58,706 
 

(ii) Gender wise registration of unorganised workers on eShram portal as on 
09.12.2024  

 Female  - 16,31,70,144 

 Male  -  14,13,81,321 

 Others  -  7,241 
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COVERAGE OF PRADHAN MANTRI JEEVAN JYOTI BIMA YOJANA 

3246. SHRI YADUVEER WADIYAR: 

Will the Minister of FINANCE be pleased to state: 

(a) the details on the coverage of PMJJBY in Mysore; and 

(b) the details and the number of policyholders from Mysore who have availed 

benefits under the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY):  
 

(a) and (b): PMJJBY is a life insurance scheme offering life insurance cover for 

death due to any reason at a premium of Rs 436 per annum. All individuals 

bank/ Post Office account holders in the age group of 18 to 50 years are 

entitled to join the scheme. The risk coverage under PMJJBY is of Rs 2 lakhs.  

Details on the coverage of PMJJBY in Mysore is given below: 

 

As on 
27.11.2024 

PMJJBY 
Cumulative 
enrolments 

Cumulative No. of 
Claims Paid 

Cumulative Claim 
Amount paid (In Cr.) 

Mysore 5,12,175 3,448 68.96 
Source: Banks for Universal Schemes and Insurance Companies for Converged 
Schemes. 
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REDUCED GST ON HEALTH INSURANCE PREMIUM 

3247. SHRI RAMASAHAYAM RAGHURAM REDDY:  

Will the Minister of FINANCE be pleased to state:  

(a) ) whether there is any plan to reinstate or strengthen anti-profiteering 

measures to ensure that tax benefits are reflected in reduced premiums for health 

insurance policies; 

(b) if so, the details thereof; 

(c) whether the Government plans to address the potential revenue loss for States 

resulting in reduction of GST on health insurance; 

(d) if so, the details thereof; and 

(e) the measures being considered to balance this loss with the need for 

consumer relief? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 

 (a): GST rates and exemptions are prescribed on the recommendations of GST 

Council, which is a Constitutional body comprising of representatives from 

States/UTs and Centre. 
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The issue of GST on life and health insurance was placed before the GST Council 

in its 54th Meeting held on 09th September, 2024 at New Delhi. After detailed 

deliberations, the GST Council recommended to constitute a Group of Ministers 

(GoM) to holistically look into the issues pertaining to GST on life insurance and 

health insurance. Accordingly, a Group of Ministers (GoM) on Life and Health 

Insurance was constituted under the Chairmanship of Sh. Samrat Chaudhary, 

Hon'ble Deputy CM, Bihar. The GoM on Life and Health Insurance has not yet 

submitted its report to the GST Council. In absence of any recommendation of the 

GST Council, no comments can be offered on tax benefits for health insurance 

policies. 

(b) to (e): Does not arise in view of reply to (a) above. 

 

इंिदरा गांधी राÕ ůीय कला केÆ þ (आईजीएनसीए) 
 

3248. ®ी नारायण तातू राणे : 

  ³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  इंिदरा गांधी राÕ ůीय कला केÆ þ (आईजीएनसीए) कì Ö थापना के िलए सरकार Ĭारा िनधाªåरत 

उĥेÔ यŌ का Ê यौरा ³ या है;  

(ख)  ³ या सरकार का देश के िविभÆ न ±ेýŌ म¤ इंिदरा गांधी राÕ ůीय कला केÆ þ शुł करन ेका ÿÖ ताव 

है; 

(ग)  यिद हां, तो तÂ संबंधी Ê यौरा ³ या है और इन उĥेÔ यŌ के िलए चयिनत राº यŌ का Ê यौरा ³ या है;  
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(घ)  आईजीएनसीए को ÿदान िकए गए अनुदान का Ê यौरा ³ या है; 

(ड.)  िवगत पांच वषŎ के ÿÂ येक वषª के दौरान िकन-िकन मदŌ म¤ अनुदान का उपयोग िकया गया है;  

(च)  ³ या आईजीएनसीए म¤ पयाªÈ त सं́  या म¤ कमªचारी नहé ह§ िजसके पåरणामÖ वłप इसका 

कायªिनÕ पादन ÿभािवत हो रहा है; 

(छ)  यिद हां, तो इस संबंध म¤ ³ या उपचाराÂ मक कदम उठाए गए ह§;  

(ज) ³ या आईजीएनसीए का कायªिनÕ पादन संतोषजनक नहé है, और  

(झ)  यिद हां, तो इस संबंध म¤ ³ या उपचाराÂ मक कदम उठाए गए ह§? 

  
 सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

 
(क) से (ग):  इंिदरा गांधी राÕ ůीय कला केÆ þ (आईजीएनसीए) कì Ö थापना भारतीय कलाओ ंऔर 

सांÖ कृितक धरोहर को ÿलेिखत, पåररि±त, संरि±त और ÿसाåरत करने तथा संÖ कृित के 

िवशेषीकृत ±ेý म¤ कायª करन ेहेतु स±म Ó यावसाियकŌ को ÿिशि±त करने के अिधदेश के साथ, 

भारत सरकार Ĭारा संÖ कृित मंýालय के अंतगªत, Ö वायÂ त िनकाय के łप म¤ कì गई थी। 

आईजीएनसीए अपने 9 ±ेýीय केÆ þŌ के माÅ यम से पåरचालन करता है जो शोध के िविशÕ ट ±ेýŌ 

के िलए िवशेषीकृत केÆ þŌ के łप म¤ कायª करते ह§ और िजनका उÐ लेख नीचे िकया गया है:    

 

ø. स.ं  Ö थान  िवशेष²ता के ±ेý  
1.  वाराणसी (उÂ तर ÿदेश)  अगम दशªन  
2.  गवुाहाटी (असम)  पूवōÂ तर सांÖ कृितक केÆ þ  
3.  ब¤गलłु (कनाªटक)  सË यता और मंच कलाए ं 
4.   रांची (झारखंड)  जनजातीय धरोहर अÅ ययन  
5.  वडोदरा (गजुरात)  आधुिनक कला  
6.  गोवा  अंतर सांÖ कृितक संबंध  
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7.  िýशूर (केरल)  वैिदक परंपरा और मंच ÿÖ तिुत अÅ ययन  
8.  पदुचुेरी  परुातािÂवक और परुालेखीय अÅ ययन  
9.  जÌ मू और कÔ मीर  िशव दशªन  

 

(घ) से (झ): िवगत पांच वषŎ के दौरान आईजीएनसीए को ÿदÂ त अनुदान का Ê यौरा िनÌ निलिखत है:  

 2019-20 : 46.40 करोड़  

 2020-21 : 40.00 करोड़  

 2021-22 : 53.30 करोड़  

 2022-23 : 55.05 करोड़  

 2023-24 : 109.10 करोड़  

 आईजीएनसीए और संÖकृित मंýालय के बीच हÖता±åरत समझौता ²ापन के अनसुार, अनदुान 

के तहत आईजीएनसीए को जारी कì गई रािश का पूणª उपयोग सांÖकृितक सूचना िव²ान 

ÿयोगशाला, मीिडया क¤ þ, ÿकाशन इकाई, शै±िणक इकाई और देश भर म¤ इसके 9 ±ेýीय क¤ þŌ 

के कायªकरण के िलए िकया गया है। 

 इंिदरा गांधी राÕůीय कला क¤ þ (आईजीएनसीए) म¤ पयाªĮ सं´या म¤ कमªचारी ह§ और इसका 

कायªिनÕ पादन संतोषजनक है। आईजीएनसीए ने िवगत वषŎ म¤ कई पåरयोजनाओ ंऔर कायªøमŌ 

को सफलतापूवªक पूरा िकया है जैस ेनए संसद भवन म¤ कलाकृितयŌ कì Öथापना, भारत मंडपम 

म¤ नटराज कì ÿितमा कì Öथापना, राÕůपित सिचवालय म¤ ůाइवल वॉल का िनमाªण, गजुरात के 

वडनगर म¤ ÿेरणा Öकूल का िवकास, आईटीपीओ, नई िदÐली म¤ जी-20 िशखर सÌमेलन स े

संबंिधत सांÖकृितक कायªकलाप और संपूणाªनंद सÖं कृत िवÔ विवīालय, वाराणसी का 

िडिजटलीकरण। केÆ þ भारत कì कला और सांÖ कृितक धरोहर के संबंध म¤ अनसुंधान और 

ÿकाशन म¤ सतत łप से कायªरत है।  
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सरकारी ±ेý के उपøमŌ Ĭारा Óयय सीएसआर धनरािश 

3249. ®ी बृजमोहन अúवालः  

®ी ÿदीप पुरोिहतः 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िकः 

(क) िपछले पांच वषŎ के दौरान दशे म¤ सरकारी ±ेý के उपøमŌ (पीएसयू) और िविभÆन औīोिगक 

इकाइयŌ जैसे जीवन बीमा िनगम (एलआईसी), इंिडयन ऑयल कॉपōरेशन िलिमटेड (आईओसीएल), 

भारत पůेोिलयम कॉपōरेशन िलिमटेड (बीपीसीएल), िहंदÖुतान ऑग¥िनक केिमकÐस िलिमटेड 

(एचओसीएल), एनटीपीसी िलिमटेड, नाÐको और कोल इंिडया कì सहायक कंपिनयŌ जैसी िविभÆन 

कॉपōरेट कंपिनयŌ Ĭारा कॉपōरेट सामािजक उ°रदाियÂव (सीएसआर) के तहत छ°ीसगढ़ और ओिडशा 

सिहत राºय-वार िकतनी रािश खचª कì गई है; 

(ख) उĉ अविध के दौरान छ°ीसगढ़ और ओिडशा राºय म¤ िविभÆन औīोिगक इकाइयŌ Ĭारा 

सीएसआर के तहत िकतनी रािश खचª कì गई है; 

(ग) ³या सरकार ने सीएसआर िनिध के तहत िकए गए कायŎ कì समी±ा के िलए कोई नीित बनाई है 

और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(घ) ³या पीएसयू को नामांकन के आधार पर सीएसआर िनिध आवंिटत करने के िलए कोई िविशĶ नीित 

या मानदडं है और यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो छ°ीसगढ़ और ओिडशा म¤ 

सीएसआर िनिध के आवंटन के िलए अपनाई गई ÿिøया ³या है और उनके उपयोग म¤ पारदिशªता और 

जवाबदेही सुिनिĲत करने के िलए उपलÊध तंý का Êयौरा ³या है; 

(ङ) ³या सीएसआर पहल के माÅयम स े छ°ीसगढ़ और ओिडशा म¤ ÿमुख िवकासाÂमक ±ेýŌ को 

ÿाथिमकता देने के िलए कोई कदम उठाए जा रहे ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 
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(च) ³या सरकार के पास 2018-2023 कì अविध के दौरान िवशेष łप से छ°ीसगढ़ और ओिडशा म¤ 

सीएसआर िनिध आवंटन के संबंध म¤ कोई आंकड़ा है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा): 

(क): सीएसआर अिधदेिशत कंपिनयŌ Ĭारा वािषªक łप से कì गई फाइिलंग के आधार पर, िवगत पांच 

िव°ीय वषŎ (िव° वषª) अथाªत 2018-19 स े 2022-23 के दौरान पीएसयू और गैर-पीएसयू Ĭारा 

छ°ीसगढ़ और ओिडशा सिहत राºयवार सीएसआर Óयय øमशः िववरण I और II के łप म¤ संलµन है। 

इंिडयन ऑयल कॉपōरेशन िलिमटेड (आईओसीएल), भारत पůेोिलयम कॉपōरेशन िलिमटेड 

(बीपीसीएल), िहंदÖुतान ऑग¥िनक केिमकÐस िलिमटेड (एचओसीएल), एनटीपीसी िलिमटेड, 

एनएएलसीओ और कोल इंिडया िलिमटेड Ĭारा सीएसआर Óयय िववरण III के łप म¤ संलµन है। जीवन 

बीमा िनगम (एलआईसी) Ĭारा िकए गए सीएसआर Ó यय का डेटा उपलÊध नहé है ³यŌिक यह कंपनी 

अिधिनयम के तहत पंजीकृत नहé है। 

(ख): िपछले पांच िव°ीय वषŎ (िव° वषª) अथाªत् 2018-19 से 2022-23 के दौरान छ°ीसगढ़ और 

ओिडशा म¤ सीएसआर अिधदेिशत कंपिनयŌ Ĭारा िजलेवार सीएसआर Óयय øमशः िववरण IV और V 

के łप म¤ संलµन है। 

(ग) स े(ङ): कंपनी अिधिनयम, 2013 ('अिधिनयम') कì धारा 135, अिधिनयम कì अनसूुची VII और 

कंपनी (सीएसआर नीित) िनयम, 2014 के तहत कारपोरटे सामािजक उ°रदाियÂव (सीएसआर) के 

िलए कानूनी ढांचा ÿदान िकया गया है। अिधिनयम के तहत, ÿÂयेक सीएसआर अिधदेिशत कंपनी को 

एक सीएसआर सिमित का गठन करना अपेि±त है। सिमित सीएसआर नीित तैयार करती ह ैऔर उसकì 

िसफाåरश करती है और कंपनी का बोडª इसकì िसफाåरशŌ के आधार पर कंपनी के सीएसआर 
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कायªकलापŌ कì योजना बनाता है, उन पर िनणªय लेता है, उनका िøयाÆ वयन करता है और उनकì 

िनगरानी करता है। कंपनी के बोडª को अपनी बोडª åरपोटª म¤ कंपनी Ĭारा कायाªिÆवत सीएसआर नीित का 

ÿकटन करना आवÔयक है और कंपनी के बोडª को Öवयं को सतंĶु करना होता है िक इस ÿकार िवतåरत 

रािश का उपयोग उसके Ĭारा अनुमोिदत उĥेÔयŌ और तरीके के िलए िकया गया है, और मु´य िव°ीय 

अिधकारी या िव°ीय ÿबंधन के िलए िजÌमेदार Óयिĉ इस आशय का ÿमाण दगेा। सीएसआर ढांचा 

ÿकटीकरण आधाåरत है और सीएसआर कायªकलापŌ पर िकए गए Ó यय कì लेखापरी±ा कंपनी के 

सांिविधक लेखापरी±णŌ Ĭारा कì जानी अपिे±त है। मंýालय न े िव° वषª 2021-22 से लागू कंपनी 

(लेखापरी±क कì åरपोटª) आदेश, 2020 ("सीएआरओ, 2020") को अिधसूिचत िकया है, िजसके तहत 

लेखापरी±कŌ को िकसी भी अÓयियत सीएसआर रािश का िववरण देना अपेि±त है। सरकार इस बार ेम¤ 

कोई िनदेश जारी नहé करती है िक कंपनी िकस कायªकलाप या ±ेý म¤ खचª करगेी। 

इस ÿकार, अिनवायª ÿकटीकरण, सीएसआर सिमित और बोडª कì जवाबदेही, कंपनी के खातŌ के 

वैधािनक लेखापरी±ा के ÿावधान आिद जैसे मौजूदा कानूनी ÿावधानŌ के साथ-साथ, कारपोरटे गवन¦स 

ढांचा कंपिनयŌ Ĭारा कायाªिÆवत िकए गए सीएसआर कायªकलापŌ कì िनगरानी, पारदिशªता और 

जवाबदेही के िलए पयाªĮ तंý ÿदान करता है। 

(च): कंपनी अिधिनयम, 2013 के तहत सीएसआर िनिध के आवंटन का कोई ÿावधान नहé है। तथािप, 

छ°ीसगढ़ और ओिडशा म¤ सीएसआर Óयय का Êयोरा øमशः िववरण IV और V म¤ शािमल िकया गया 

है। 

 

िववरण I 

िव°ीय वषª 2018-19 से 2022-23 तक पीएसयू के िलए राºयवार सीएसआर Óयय (रािश करोड़ ł. म¤) 
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ø.सं.  राºय/संघ राºय ±ेý 
िव°ीय 

वषª 
2018-19 

िव°ीय 
वषª 

2019-20 

िव°ीय 
वषª 

2020-21 

िव°ीय 
वषª 

2021-22 

िव°ीय 
वषª 

2022-23 
1 अंडमान और िनकोबार 0.15 0.08 1.28 0.64 1.04 
2 आंň ÿदेश 59.07 36.04 40.68 52.12 52.10 
3 अŁणाचल ÿदेश 4.02 6.68 3.54 11.25 7.92 
4 असम 166.59 224.21 93.18 231.66 298.05 
5 िबहार 32.62 8.56 7.51 43.82 110.07 
6 चंडीगढ़ 0.17 0.09 0.00 0.29 1.16 
7 छ°ीसगढ 94.41 109.06 186.56 154.45 160.04 
8 दादरा और नगर हवेली 0.38 0.25 1.13 0.92 0.60 
9 दमन और दीव 0.10 0.01 - 0.72 0.82 
10 िदÐली 173.63 209.05 45.34 352.99 448.56 
11 गोवा 6.76 5.49 5.88 4.22 4.75 
12 गजुरात 116.65 99.31 101.12 130.87 121.88 
13 हåरयाणा 25.28 30.38 15.37 58.08 38.48 
14 िहमाचल ÿदेश 47.50 39.10 42.04 60.71 55.99 
15 जÌमू और कÔमीर 19.87 10.53 21.68 24.69 25.87 
16 झारखंड 59.91 92.14 94.87 67.45 114.81 
17 कनाªटक 215.30 216.27 136.34 192.93 164.38 
18 केरल 42.77 56.17 28.99 37.43 52.70 
19 लेह और लĥाख - - - 9.54 5.09 
20 मÅय ÿदेश 105.04 42.27 134.75 148.80 206.98 
21 महाराÕů 111.73 253.55 214.07 323.08 308.46 
22 मिणपरु 1.49 4.36 4.10 8.97 12.93 
23 मेघालय 3.95 9.09 2.00 1.68 1.78 
24 िमजोरम 0.11 0.00 0.02 5.09 9.03 
25 नगाल§ड 0.11 0.63 0.26 4.25 6.33 
26 ओिडशा 541.02 523.08 318.78 397.13 394.72 
27 पदुचुेरी 2.37 - 0.02 0.86 2.26 
28 पंजाब 5.77 2.77 2.84 7.05 12.59 
29 राजÖथान 44.43 23.00 17.12 52.25 55.83 
30 िसि³कम 1.29 1.05 8.77 18.77 23.70 
31 तिमलनाडु 115.24 128.13 76.88 74.65 102.42 
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32 तेलंगाना 46.92 51.67 84.38 93.85 80.71 
33 िýपरुा 20.80 7.49 5.81 10.95 14.44 
34 उतार ÿदेश 154.29 74.71 124.75 213.91 228.61 
35 उ°राखंड 99.81 56.73 50.69 84.49 115.85 
36 पिĲम बंगाल 50.41 41.90 64.95 98.29 138.14 
37 समÖ त भारत (अÆय क¤ þीकृत िनिध) 573.24 459.56 966.21 864.87 399.44 
38 समÖ त भारत* 1281.23 2479.12 1416.34 526.47 317.25 
39 एनईसी/उÐलेख नहé िकया गया* 0.00 7.57 168.04 0.00 0.00 

कुल 4224.46 5310.12 4486.27 4370.20 4095.78 
(31.03.2024 तक के आकंड़े) (ąोत: कारपोरटे डाटा ÿबंधन सेल) 
* अÆयý कवर नहé िकया गया (एनईसी) 
*कंपिनयŌ ने या तो राºयŌ के नाम नहé बताए या एक से अिधक राºयŌ का नाम बताया जहां पåरयोजनाए ंशुł 
कì गई थé। 

 

िववरण II 

िव°ीय वषª 2018-19 से 2022-23 तक गैर-सावªजिनक ±ेý के उपøमŌ के िलए राºयवार सीएसआर Óयय 
(रािश करोड़ ł. म¤) 

ø.सं
. 

राºय/संघ राºय ±ेý 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1 अंडमान और िनकोबार 0.67 1.21 1.58 9.07 1.49 
2 आंň ÿदेश 606.90 674.19 679.13 604.67 902.52 
3 अŁणाचल ÿदेश 20.54 11.34 7.04 108.17 5.43 
4 असम 43.41 60.79 87.06 174.51 172.19 
5 िबहार 105.33 101.92 82.38 122.15 125.29 
6 चंडीगढ़ 11.29 15.48 13.40 50.59 17.47 
7 छ°ीसगढ 54.94 160.62 139.07 150.84 436.08 
8 दादरा और नगर हवेली 13.10 18.09 20.85 13.19 13.11 
9 दमन और दीव 6.16 9.52 5.25 3.41 8.58 

10 िदÐली 577.22 620.95 679.24 840.94 1014.20 
11 गोवा 40.01 38.42 36.04 41.22 53.36 
12 गजुरात 965.53 885.05 1360.48 1473.05 1860.38 
13 हåरयाणा 352.83 507.54 535.49 625.87 661.68 
14 िहमाचल ÿदेश 31.29 39.68 64.27 79.51 82.52 
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15 जÌमू और कÔमीर 16.57 14.74 13.88 25.99 45.35 
16 झारखंड 49.89 63.08 131.67 125.88 273.32 
17 कनाªटक 1042.38 1231.89 1141.47 1646.80 1820.85 
18 केरल 312.01 242.39 261.68 202.30 298.90 
19 ल±Ĭीप 0.39 - 0.01 0.45 0.02 
20 लेह और लĥाख - - - 5.29 6.63 
21 मÅय ÿदेश 138.50 178.18 240.76 278.88 448.88 
22 महाराÕů 3036.00 3099.68 3250.74 5056.99 5186.31 
23 मिणपरु 6.33 9.84 6.29 6.64 40.52 
24 मेघालय 12.59 8.56 15.63 17.95 19.95 
25 िमजोरम - 0.25 0.95 1.85 1.97 
26 नगाल§ड 2.02 4.47 3.31 8.21 7.24 
27 ओिडशा 156.89 194.31 259.38 273.19 592.98 
28 पदुचुेरी 6.78 11.32 12.41 8.45 10.28 
29 पंजाब 161.08 186.67 155.61 177.83 234.88 
30 राजÖथान 551.06 711.12 652.87 659.57 1046.34 
31 िसि³कम 4.58 9.94 8.51 9.47 12.47 
32 तिमलनाडु 761.84 944.13 1097.19 1357.41 1456.24 
33 तेलंगाना 381.15 394.13 543.33 592.02 925.92 
34 िýपरुा 2.26 1.91 3.48 4.96 4.82 
35 उतार ÿदेश 367.02 503.27 782.58 1125.26 923.82 
36 उ°राखंड 72.50 67.97 109.89 143.59 185.26 
37 पिĲम बंगाल 331.82 381.95 406.53 468.91 623.36 
38 समÖ त भारत* 5162.29 6906.54 6388.69 4996.27 5673.11 

39 
समÖ त भारत (अÆय क¤ þीकृत 
िनिध) 583.62 1331.14 2525.09 754.63 688.29 

40 
एनईसी/उÐलेख नहé िकया 
गया* 4.44 13.41 1.43 0.09 10.12 

कुल 
15993.2

0 
19655.7

0 
21724.6

8 
22246.1

0 
25892.1

4 
(31.03.2024 तक के आकंड़े) (ąोत: कारपोरटे डाटा ÿबंधन सेल) 
* अÆयý कवर नहé िकया गया (एनईसी) 
*कंपिनयŌ ने या तो राºयŌ के नाम नहé बताए या एक से अिधक राºयŌ का नाम बताया जहां पåरयोजनाए ंशुł 
कì गई थé। 
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िववरण III 

िव°ीय वषª 2018-19 से 2022-23 के िलए सीएसआर Óयय (रािश करोड़ ł. म¤) 

कंपनी का नाम 
िव°ीय 

वषª 
2018-19 

िव°ीय 
वषª 

2019-20 

िव°ीय 
वषª 

2020-21 

िव°ीय 
वषª 

2021-22 

िव°ीय 
वषª 

2022-23 
इंिडयन ऑयल कॉपōरेशन िलिमटेड 
(आईओसीएल) 

468.15 518.49 445.09 284.03 251.23 

भारत पेůोिलयम कॉपōरेशन िलिमटेड 
(बीपीसीएल) 

178.19 345.55 59.02 123.99 107.57 

िहदंÖुतान ऑग¥िनक केिमकÐस िलिमटेड 
(एचओसीएल) 

- - - - - 

एनटीपीसी िलिमटेड 
285.46 304.92 418.87 356.71 319.98 

नाÐको 
30.35 39.71 35.00 35.56 38.36 

कोल इंिडया िलिमटेड 
27.53 172.31 95.40 77.58 41.70 

(31.03.2024 तक के आंकड़)े (ąोत: कारपोरटे डाटा ÿबंधन सेल) 

 

िववरण  IV 

िव°ीय वषª 2018-19 से 2022-23 तक छ°ीसगढ़ म¤ िजलावार सीएसआर Óयय (रािश करोड़ ł. म¤) 

ø.स.ं  िज़ला 

िव°ीय 
वषª 

2018-
19 

िव°ीय 
वषª 

2019-20 

िव°ीय 
वषª 

2020-21 

िव°ीय 
वषª 

2021-22 

िव°ीय 
वषª 

2022-23 

1 बालोद - - 1.63 - - 
2 बलौदा बाजार - 0.35 0.14 - - 
3 बलरामपरु - 0.12 0.84 - - 
4 बÖतर - 0.05 5.11 15.26 12.12 
5 बेमेतरा 0.24 - - - - 
6 बीजापुर - - 1.79 - - 
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7 िबलासपरु 1.30 20.82 14.31 16.74 27.99 
8 दि±ण बÖतर दंतेवाड़ा - - 12.13 8.77 9.91 
9 धमतरी - 0.75 1.54 1.79 9.07 

10 दगुª 5.41 16.58 8.26 13.45 10.35 
11 गåरयाबंद - - 0.77 - - 
12 जांजगीर-चंपा 8.33 4.11 1.41 3.72 15.91 
13 जशपुर - 0.22 1.40 2.31 0.27 
14 कबीरधाम - 0.04 1.26 0.77 1.52 
15 कŌडागांव - - - - 3.00 
16 कोरबा 2.85 17.05 18.74 18.90 26.78 
17 कोåरया - 0.03 0.94 2.78 2.46 
18 महासमुंद 0.27 1.79 - 0.75 0.27 
19 नारायणपरु - 2.20 3.24 - - 
20 रायगढ़ 1.18 5.35 6.19 21.05 273.34 
21 रायपुर 20.38 103.58 90.80 79.26 89.36 
22 राजनंदगांव 2.12 4.82 2.77 7.80 9.08 
23 सकुमा 0.35 0.23 1.60 2.49 1.20 
24 सरुाईपुर - 1.40 3.67 1.17 - 
25 सरगजुा 0.13 0.45 12.70 11.89 6.32 
26 उ°र बÖतर कांकेर - 0.07 1.15 1.02 6.59 
27 एनईसी/उÐलेख नहé िकया गया* 106.80 89.68 133.24 95.36 90.59 
  कुल 149.35 269.68 325.63 305.29 596.11 

(31.03.2024 तक के आंकड़)े (ąोत: कारपोरटे डाटा ÿबंधन सेल) 
* अÆयý कवर नहé िकया गया (एनईसी) 
*कंपिनयŌ ने या तो िजलŌ के नाम नहé बताए या िफर एक से अिधक िजलŌ का नाम बताया जहां पåरयोजनाए ं
शłु कì गई थé। 

 

िववरण V 

िव°ीय वषª 2018-19 से 2022-23 तक ओिडशा म¤ िजलावार सीएसआर Óयय (रािश करोड़ ł. म¤) 

ø.सं.  िज़ला 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय 
वषª 

2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1 अनगुलु 0.85 2.44 1.13 15.19 44.41 
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2 बलांगीर 0.97 0.06 10.06 3.69 7.74 
3 बालĵेर 0.43 0.35 0.91 10.85 6.00 
4 बारगढ़ 0.04 - - 11.43 5.54 
5 भþक 0.06 2.68 8.40 3.07 7.77 
6 बौध 0.00 - 0.25 0.38 0.31 
7 कटक 2.92 5.88 5.67 42.74 36.18 
8 देवगढ़ - 2.71 - 7.14 1.42 
9 ढ¤कानाल 3.81 3.90 3.37 9.00 9.03 
10 गजपित 0.06 - - 7.76 1.15 
11 गंजाम 0.83 0.73 13.23 11.65 5.91 
12 जगतिसंहपरु 2.18 5.60 5.41 11.55 6.27 
13 जाजपुर 14.02 13.76 6.81 11.30 28.07 
14 झारसगुडुा 6.01 3.98 6.82 22.15 223.36 
15 कालाहांडी 10.26 10.66 8.12 24.84 20.84 
16 कंधमाल 0.00 1.12 0.04 2.86 6.14 
17 क¤ þापाड़ा 0.24 0.15 0.44 2.11 3.45 
18 क¤ दझुार 0.17 10.44 5.80 21.92 54.45 
19 खोरधा 4.92 221.41 112.17 70.34 62.43 
20 कोरापुट 2.23 15.13 15.52 17.56 24.77 
21 मÐकानिगरी 0.04 0.02 - 0.23 0.12 
22 मयूरभंज 0.82 2.30 1.27 5.06 8.25 
23 नबरगंपुर 1.98 0.01 0.47 2.52 1.71 
24 नयागढ़ - - 1.69 2.26 0.62 
25 नआुपाड़ा - 0.30 0.44 3.32 0.60 
26 परुी 2.99 12.54 10.54 8.40 12.42 
27 रायगढ़ 2.26 6.09 5.39 11.86 9.50 
28 संबलपरु 0.44 0.41 0.39 14.52 32.85 
29 सोनेपरु - - - - 0.02 
30 सबुरनपरु - - - 0.19 - 
31 सुंदरगढ़ 5.15 15.19 8.42 21.15 112.85 
32 एनईसी/उÐलेख नहé िकया गया* 634.23 379.54 345.38 293.30 253.53 

कुल 697.91 717.39 578.16 670.32 987.70 
(31.03.2024 तक के आंकड़)े (ąोत: कारपोरटे डाटा ÿबंधन सेल) 
* अÆयý कवर नहé िकया गया (एनईसी) 
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*कंपिनयŌ ने या तो िजलŌ के नाम नहé बताए या िफर एक से अिधक िजलŌ का नाम बताया जहां पåरयोजनाए ं
शłु कì गई थé। 

 

VACANCIES OF TEACHERS IN ELEMENTARY SCHOOLS 

3250.  SHRI VARUN CHAUDHRY: 

Will the Minister of EDUCATION be pleased to state: 

(a) the details of the sanctioned post of teachers in elementary schools and the 

number of vacancies in such schools;  

(b) the steps being taken by the Government to fill the vacancies; and  

(c) the timeline fixed by the Government for filling the sanctioned posts? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (c): Education being a subject in the Concurrent List of the Constitution, an 

overwhelming majority of the schools in the country comes under the administrative 

control of States/UTs. The recruitment, service conditions and rational deployment 

of teachers come under the purview of the respective State Governments/UT 

Administrations. Further, Recruitment is a continuous process and vacancies get 

generated due to a number of factors like retirement, resignation, increased 

requirement of teachers as a result of the enhanced students’ strength etc. As 

reported by the State Governments/Union Territory administrations, for the 
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Financial Year 2024-25, there are a total of 45,46,395 sanctioned posts at the 

elementary level of schooling across the country. 

The Central Government through the Centrally Sponsored Scheme of Samagra 

Shiksha, provides financial assistance to the States and UTs to maintain 

appropriate Pupil-Teacher Ratio (PTR) for various levels of schooling, as per norms 

prescribed in the Right of Children to Free and Compulsory Education (RTE) Act, 

2009, as amended from time to time. The progress regarding filling up of teacher 

vacancies through a competitive selection examination conducted by States/UTs, 

with due care for consistency and sanctity and after a technology based 

comprehensive teacher requirement planning and forecasting exercise, is 

periodically reviewed by the Department of School Education and Literacy with 

States/UTs. 

 

NUMBER OF SANCTIONED AND FUNCTIONAL DIETs 

3251.  SHRI BASTIPATI NAGARAJU:  
 SHRI PARBHUBHAI NAGARBHAI VASAVA:  
 SHRI DAGGUMALLA PRASADA RAO:  
 SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN: 
Will the Minister of EDUCATION be pleased to state: 

(a) the details and the total number of District Institutes of Education and Training 

(DIETs) sanctioned and functional in the country especially in Andhra Pradesh, 

State-wise and district-wise;  
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(b) the details of DIETs to be upgraded under the scheme DIETs of Excellence in 

the country, State-wise and district-wise in Andhra Pradesh;  

(c) the funds sanctioned and disbursed for upgradation of DIETs, State/UT-wise;  

(d) the details of the number of ICT and technology facilities such as computer labs 

and smart classrooms established till date under the said scheme for State-wise 

and district-wise for Andhra Pradesh;  

(e) the details and the number of toilet facilities established till date under the said 

scheme, State-wise and district-wise for Andhra Pradesh; and  

(f) whether the Government is developing the District Institutes of Education and 

Training (DIETs) as Centres of Excellence and if so, the details thereof? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

 
(a): The details of total 613 functional DIETs across the country including 13 DIETs 

of Andhra Pradesh are given in the enclosed Statement-I Also please see at 

https://www.education.gov.in/parl_ques.  

(b) and (c): The Government has decided to develop all functional 613 District 

Institutes of Education and Training (DIETs) into Centers of Excellence under the 

centrally sponsored scheme of Samagra Shiksha in a phased manner starting from 

FY 2023-24. Approval for financial assistance as per Samagra Shiksha norms has 
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been accorded to States/UTs for infrastructural upgradation of 125 DIETs as per 

details given in the enclosed Statement-II Also please see at 

https://www.education.gov.in/parl_ques. 

(d) and (e): Based on proposals submitted by States/UTs, ICT facilities (including 

computer labs and smart classrooms), residential facilities, classrooms, faculty 

rooms and toilet blocks have been sanctioned for all 125 DIETs approved for the 

FY 2023-24. 

The Government of Andhra Pradesh has sanctioned an amount of Rs. 64.70 Lakhs 

for development of ICT facilities (computer labs, smart classrooms, audio visual 

aids and website provision etc.) in each of the DIETs of Srikakulam, Vizianagar and 

Kurnool. Further, toilet blocks with capacity of 200 female students and one block 

for CWSN students have been sanctioned for each of the DIETs of Srikulakulam 

and Kurnool. 

(f): As recommended by NEP, 2020, the Government has envisaged every DIET of 

the country as a Center of excellence having appropriate infrastructure and 

resource support; ability to empower teachers through continuous professional 

development; conduct research and develop evidence based practices; support 

inclusive education; foster collaboration among educational institutions, community 

organizations, industry, etc.; strengthen institutional linkages with BRCs/CRCs; 

conduct pre-service and in-service teacher training programme covering all levels 

of schooling; etc. 
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Accordingly, the Government has decided to develop all functional 613 District 

Institutes of Education and Training (DIETs) into Centers of Excellence under the 

centrally sponsored scheme of Samagra Shiksha in a phased manner starting from 

FY 2023-24. 

The important components of upgradation of DIETs under the DIET CoE 

programme include financial support under Samagra Shiksha for the following: - 

 Infrastructural facilities: academic block, library block, computer room, 

auditoriums, skill labs, balvatika, toilets and hygiene facilities, etc. 

 ICT and technology facilities: smart classrooms, internet facilities, 

digital hardware/software, audio-video aids, etc. 

 Safety and security facilities: CCTV surveillance, fire safety measures, 

first aid facilities, boundary wall, etc. 

 Other facilities: furniture, drinking water, green campus, parking, 

canteen, solar panel, rain water harvesting system, etc. 

 

STATEMENT I 

Details of total 613 functional DIETs across the country including 13 DIETs of 
Andhra Pradesh 
 

Sl.     
No 

Name  of the 
State/UT 

Name of the District  Name of the DIET 
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1 A and N Islands South Andaman 
Dr. S. Radhakrishnan District Institute of 
Education and Training 

2 Andhra Pradesh Annamayya District Govt. DIET ,Rayachoty 

3 Andhra Pradesh CHITTOOR  GOVT DIET KARVETINAGAR  
4 Andhra Pradesh PRAKASAM  Govt. DIET, MYNAMPADU  
5 Andhra Pradesh SPSR NELLORE GOVT DIET PALLIPADU 
6 Andhra Pradesh EAST GODAVARI GOVT. DIET, BOMMURU 
7 Andhra Pradesh Sri Sathya Sai Govt. DIET, BUKKAPATNAM  

8 Andhra Pradesh VISAKHAPATNAM GOVT DIET BHEEMUNIPATNAM 

9 Andhra Pradesh KURNOOL B.THANDRAPADU , KURNOOL 
10 Andhra Pradesh Srikakulam  Govt. DIET Vomaravalli  
11 Andhra Pradesh KRISHNA  DIET ANGALURU  
12 Andhra Pradesh VIZIANAGARAM Govt.DIET, Vizianagaram 

13 Andhra Pradesh GUNTUR 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING BOYAPALEM GUNTUR 
DISTRICT 

14 Andhra Pradesh East Godavari Dubacherla  
15 Arunachal Pradesh Tirap DIET, Khonsa 
16 Arunachal Pradesh UPPER SUBANSIRI DAPORIJO 
17 Arunachal Pradesh West Kameng DIET Dirang 
18 Arunachal Pradesh Papum Pare DIET NAHARLAGUN, PAPU NALLA 

19 Arunachal Pradesh Lower Dibang Valley DIET,Roing 

20 Arunachal Pradesh East Kameng DIET Seppa  
21 Arunachal Pradesh EAST SIANG DIET, PASIGHAT 

22 Arunachal Pradesh Changlang  
District institute of education and training 
Changlang 

23 Arunachal Pradesh Lower Subansiri DIET, Yachuli 
24 Arunachal Pradesh Anjaw  DIET Khupa  
25 Arunachal Pradesh West Siang  DIET Kmki 

26 Assam SONITPUR 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, SONITPUR, 
BISWANATH CHARIALI 

27 Assam Kokrajhar DIET, Kokrajhar 

28 Assam KAMRUP 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, KAMRUP 

29 Assam Tinsukia DIET Tinsukia 
30 Assam Dhubri DIET, Dhubri, GOlakganj 
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31 Assam DIBRUGARH DIET, DIBRUGARH, CHABUA 
32 Assam Nalbari Nalbari , DIET 
33 Assam Dima Hasao DIET, Dima Hasao, Kalachand 

34 Assam Golaghat 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, GOLAGHAT, 
DERGAON 

35 Assam Karimganj DIET, Karimganj, Kaliganj 
36 Assam Goalpara DIET Goalpara Dudhnoi 
37 Assam Bongaigaon DIET, Bongaigaon 
38 Assam Sivasagar DIET-Sivasagar-Sonari 

39 Assam Barpeta 
District Institute of Education and Training 
, Barpeta, Howly  

40 Assam Hailakandi Hailakandi 
41 Assam Darrang DIET Darrang, Dalgaon 
42 Assam MORIGAON DIET, MORIGAON 
43 Assam Cachar DIET, Cachar, Udharbond 
44 Assam Lakhimpur DIET, Lakhimpur, Azad, Assam. 
45 Assam JORHAT DIET, JORHAT, TITABAR 
46 Assam Dhemaji DIET Dhemaji 
47 Assam Karbi Anglong DIET, Karbi Anglong, Diphu 
48 Assam Nagaon DIET Nagaon 
49 Bihar LAKHISARAI DIET LAKHISARAI 
50 Bihar DARBHANGA DIET QUILAGHAT, DARBHANGA 
51 Bihar Madhubani DIET NARAR 
52 Bihar Siwan PTEC SIWAN  
53 Bihar Patna DIET Patna Bikram  
54 Bihar ARARIA DIET FORBESGANJ 
55 Bihar Nalanda DIET, Noorsaari, Nalanda 
56 Bihar Saran DIET , SONPUR, SARAN  
57 Bihar BUXAR  DIET DUMRAON, BUXAR  
58 Bihar PURNIA DIET, SRINAGAR PURNIA 
59 Bihar MUNGER DIET PURABSARAI, MUNGER 
60 Bihar BHOJPUR DIET PIROUTA BHOJPUR  
61 Bihar MUZAFFARPUR DIET RAMBAGH, MUZAFFARPUR 
62 Bihar East Champaran  Chhatauni Motihari East Champaran  
63 Bihar Bhagalpur  DIET Bhagalpur  
64 Bihar Sitamarhi DIET Dumra sitamarhi 
65 Bihar BANKA DIET BANKA 
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66 Bihar SIWAN 
DISTRICT INSTITUTE OF EDCUATION 
AND TRAINING SIWAN 

67 Bihar Sheohar  DIET, Sheohar  
68 Bihar Kishanganj  DIET Kishanganj 

69 Bihar Gaya 
District Institute of Education and 
Training, Panchayati Akhara, Gaya 

70 Bihar West Champaran 
District Institute Of Education and 
Training, Kumarbagh 

71 Bihar Aurangabad DIET, Tarar, Aurangabad 

72 Bihar Khagaria 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING(DIET) RAMGANJ 
SANSARPUR KHAGARIA 

73 Bihar KATIHAR M.G DIET TIKAPATTI KATIHAR 

74 Bihar ROHTAS 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING FAZALGANJ ROHTAS 
SASARAM 

75 Bihar KAIMUR DIET, MOHANIA  
76 Bihar Begusarai  Diet begusarai  
77 Bihar Nawada DIET Nawada 

78 Bihar SAMASTIPUR 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING PUSA SAMASTIPUR 

79 Bihar MADHEPURA DIET MADHEPURA 
80 Bihar SHEIKHPURA  DIET, Sheikhpura  
81 Bihar Sitamarhi DIET Dumra 
82 Bihar Hajipur DIET Vaishali 

83 Chhattisgarh khairagarg,chhuikhadan,gandai khairagarh 

84 Chhattisgarh Gaurella Pendra Marwahi 
District Institute of Education and Training 
Pendra 

85 Chhattisgarh KOREA 
District Institutes of Education and 
Training (DIET) KOREA 
CHHATTISGARH 

86 Chhattisgarh KABIRDHAM  DIET- MAHARAJPUR, KABIRDHAM  
87 Chhattisgarh RAIGARH DHARAMJAIGARH 
88 Chhattisgarh Dantewada DIET DANTEWADA 

89 Chhattisgarh KORBA 
District Institutes Of Education 
andTraining Korba 

90 Chhattisgarh Mahasamund 
District Institute of Education and 
Training, Mahasamund 

91 Chhattisgarh RAIPUR  DIET RAIPUR  
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92 Chhattisgarh DHAMTARI GOVT.DIET NAGARI 
93 Chhattisgarh Durg Durg 

94 Chhattisgarh Bastar District Institute of Education and Training 

95 Chhattisgarh Jashpur DIET Jashpur 

96 Chhattisgarh narayanpur 
District Institute of Education and Training 
,Narayanpur 

97 Chhattisgarh bijapur  
District Institutes of Education and 
Training Bijapur  

98 Chhattisgarh Janjgir-Champa Janjgir 
99 Chhattisgarh Surguja DIET AMBIKAPUR  

100 Chhattisgarh BEMETARA 
District institute of education and training 
bemetara 

101 Chhattisgarh UTTAR BASTAR KANKER KANKER 

102 Delhi District North East  
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING (North East) BHOLA 
NATH NAGAR, DELHI â€“ 110032 

103 Delhi North west A Keshav Puram 

104 Delhi CENTRAL 
District Institute of Education and 
Training, Darya Ganj 

105 Delhi Delhi DIET Pitampura 

106 Delhi New Delhi 
District Institute of Education and Training 
Sector 7, Rama Krishna Puram , New 
Delhi 

107 Delhi West DIET-Rajinder Nagar 
108 Delhi South West - B DIET Ghumanhera New Delhi 
109 Delhi south DIET, MOTI BAGH,NEW DELHI 
110 Delhi East DIET KARKARDOOMA DELHI 110092 

111 Dnd - Dnh DAMAN 
District institute of education and training 
Daman 

112 Goa North Goa 
District Institute of Education and Training 
Alto Porvorim Goa 

113 Gujarat PATAN 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, PATAN 

114 Gujarat Surendranagar 
District Institute of  Education and 
Training â€“ Surendranagar 

115 Gujarat Bharuch  Bharuch  

116 Gujarat AHMEDABAD 
SHREE MAHALAXMI DIET 
AHMEDABAD RURAL 
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117 Gujarat NARMADA DIET RAJPIPLA 

118 Gujarat Navsari 
District Institute Of Education And 
Training- Navsari 

119 Gujarat BANASKANTHA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING,PALANPUR 

120 Gujarat Gir somnath  Diet gir somnath  

121 Gujarat JAMNAGAR  
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, JAMNAGAR  

122 Gujarat Ahmedabad  Ahmedabad city 
123 Gujarat Kheda DIET Kathlal,Dist-Kheda 
124 Gujarat Gandhinagar  Gandhinagar  

125 Gujarat Dang 
District Institute of Education and Training 
Waghai 

126 Gujarat GUJARAT 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING 

127 Gujarat Porbandar 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, PORBANDAR 

128 Gujarat Rajkot DIET Rajkot 

129 Gujarat JUNAGADH 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING -JUNAGADH 

130 Gujarat BHAVNAGAR 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING,BHAVNAGAR 

131 Gujarat Kachchh DIET - Bhuj 

132 Gujarat DAHOD 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING DAHOD 

133 Gujarat Valsad 
District Institute Of Education and 
Training Valsad 

134 Gujarat Vadodara 
District Institute of Education and Training 
Vadodara 

135 Gujarat Amreli 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, AMRELI 

136 Gujarat ARAVALLI DIET - ARAVALLI 
137 Gujarat Surat DIET SURAT 
138 Gujarat Tapi  Tapi  
139 Gujarat sabarkantha Diet Idar 
140 Gujarat MAHISAGAR DIET SANTRAMPUR 
141 Gujarat Panchmahal  Diet panchmahal  

142 Gujarat MEHSANA,GUJARAT 
DISTRICT INSTITUTE OF EDUCATION 
and 
TRAINING,KUKAS,MEHSANA,GUJARAT 
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143 Haryana JIND DIET IKKAS (JIND) 
144 Haryana FATEHABAD DIET Matana, Fatehabad 
145 Haryana HISAR DIET MATTARSHYAM HISAR 
146 Haryana Sirsa DIET Ding sirsa 
147 Haryana Rewari Hussainpur, Rewari 
148 Haryana ROHTAK MADINA 
149 Haryana Yamunanagar DIET Tejli, Yamunanagar 
150 Haryana KURUKSHETRA DIET PALWAL (KURUKSHETRA) 
151 Haryana Sonipat Diet Beeswanmeel badhmalik Sonipat  
152 Haryana Panchkula  Panchkula sector 2 
153 Haryana PANIPAT  DIET PANIPAT  
154 Haryana MAHENDER GARH DIET MAHENDER GARH 
155 Haryana PALWAL DIET JANAULI PALWAL 
156 Haryana Gurugram DIET Gurugram 

157 Haryana BHIWANI and CH DADRI 
DIET BIRHI KALAN BHIWANI and CH 
DADRI 

158 Haryana Jhajjar DIET Machhrauli 
159 Haryana KAITHAL DIET KAITHAL (4301) 
160 Haryana Faridabad DIET Pali 
161 Haryana NUH  DIET MALAB NUH 
162 Haryana Ambala DIET MOHRA AMBALA 
163 Haryana KARNAL  SHAHPUR, Karnal  
164 Himachal Pradesh UNA DIET UNA AT DEHLAN 
165 Himachal Pradesh SHIMLA SHAMLAGHAT SHIMLA 
166 Himachal Pradesh Hamirpur DIET Hamirpur at Gauna Karour 
167 Himachal Pradesh KULLU DIET Kullu at Jarad 
168 Himachal Pradesh Solan DIET Solan H.P. 
169 Himachal Pradesh Bilaspur Bilaspur 
170 Himachal Pradesh Chamba DIET Chamba 
171 Himachal Pradesh Sirmaur DIET Sirmaur at Nahan 
172 Himachal Pradesh Mandi Mandi 
173 Himachal Pradesh Kinnaur  Kinnaur at Reckong Peo  
174 Himachal Pradesh Kangra DIET Kangra at Dharamshala 
175 Himachal Pradesh Lahaul Spiti Tandi 
176 Jammu and Kashmir Udhampur DIET KUD Udhampur 
177 Jammu and Kashmir JAmmu DIET JAmmu 
178 Jammu and Kashmir Samba DIET Samba 
179 Jammu and Kashmir RAJOURI DIET RAJOURI 
180 Jammu and Kashmir Shopian DIET Shopian 
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181 Jammu and Kashmir Kathua Basohli 
182 Jammu and Kashmir Anantnag DIET ANANTNAG 
183 Jammu and Kashmir Doda DIET Doda 
184 Jammu and Kashmir Srinagar DIET Srinagar 
185 Jammu and Kashmir Ramban DIET Banihal (Ramban) 
186 Jammu and Kashmir Baramulla DIET Sopore 
187 Jammu and Kashmir Budgam DIET Beerwah Budgam 
188 Jammu and Kashmir reasi diet reasi  
189 Jammu and Kashmir Bandipora DIET Bandipora 
190 Jammu and Kashmir Kishtwar DIET Kishtwar 
191 Jammu and Kashmir Kulgam DIET-Kulgam 
192 Jammu and Kashmir Pulwama DIET PAMPORE PULWAMA 
193 Jammu and Kashmir Kupwara DIET KUPWARA 
194 Jammu and Kashmir Ganderbal DIET Ganderbal 
195 Jammu and Kashmir Poonch Poonch 
196 Jharkhand LATEHAR LATEHAR 
197 Jharkhand GARHWA  Diet REHLA GARHWA  
198 Jharkhand DUMKA  DIET DUMKA  
199 Jharkhand GIRIDIH DIET GIRIDIH 
200 Jharkhand Jamtara  DIET Pabia, Jamtara  
201 Jharkhand BOKARO DIET PINDRAJORA BOKARO 
202 Jharkhand SIMDEGA DIET SIMDEGA 

203 Jharkhand Dhanbad 
District   Institute of Education and 
Training ,GOVINDPUR 

204 Jharkhand PALAMU DIET Medininagar ,Palamu 
205 Jharkhand KODERMA DIET, KODERMA[ BEKOBAR] 
206 Jharkhand Lohardaga  Chiri 
207 Jharkhand RANCHI DIET , RATU ,RANCHI 
208 Jharkhand Khunti DIET Khunti 

209 Jharkhand SERAIKELA-KHARSWAN DIET, GAMHARIA 

210 Jharkhand GUMLA 
GILA SHIKSKA and PARISHIKAN 
SANSATHAN DIET GUMLA 

211 Jharkhand Ramgarh DIET CHITARPUR, RAMGARH 
212 Jharkhand Pakur Diet Pakur 
213 Jharkhand East Singhbhum DIET Chakulia 
214 Jharkhand Chatra Simariya 
215 Jharkhand Deoghar DIET Jasidih Deoghar 
216 Jharkhand Sahibganj  DIET BARHAIT  
217 Jharkhand Godda DIET Gumma, Godda 
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218 Jharkhand WEST SINGHBHUM  DIET CHAINPUR  

219 Jharkhand HAZARIBAGH DIET HAZARIBAGH 
220 Karnataka BAGALKOTE ILKAL BAGALKOTE 
221 Karnataka BELAGAVI DIET.(MANNUR)BELAGAVI 
222 Karnataka Yadagiri Yadagiri 
223 Karnataka Udupi DIET Udupi 

224 Karnataka KODAGU 
District Institute of Education and 
Training(DIET), Kudige KODAGU district 

225 Karnataka Bengaluru Rural District DIET Bengaluru Rural District 

226 Karnataka Tumakuru DIET Tumakuru 

227 Karnataka Koppal 
District Institute of Education and 
Training, TBP Munirabad, Dt..Koppal 

228 Karnataka Ramanagara DIET Ramanagara 

229 Karnataka Shivamogga 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING(DIET) SHIVAMOGGA 

230 Karnataka Uttara Kannada DIET. Kumta 

231 Karnataka DAKSHINA KANNADA DIET MANGALORE 

232 Karnataka GADAG DIET GADAG 
233 Karnataka HAVERI DIET HAVERI 
234 Karnataka Chitradurga DIET Chitradurga 

235 Karnataka Hassan District Institute of Education and Training 

236 Karnataka CHIKKABALLAPURA DIET, CHIKKABALLAPURA 

237 Karnataka kalaburgi diet kamalapur 

238 Karnataka CHIKKKAMAGALURU 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING 

239 Karnataka Kolar DIET. Kolar 

240 Karnataka Dharwad 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING DHARWAD 

241 Karnataka BANGALORE SOUTH BANGALORE URBAN (SOUTH) 

242 Karnataka DAVANAGERE 
DIstrict Institute Of Education And 
Training.Davanagere 

243 Karnataka MANDYA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, MANDYA 

244 Karnataka CHAMARAJANAGARA DIET CHAMARAJANAGARA 
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245 Karnataka BIDAR 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING (D.I.E.T) NAUBAD BIDAR 

246 Karnataka VIJAYAPUR DIET VIJAYAPUR 
247 Karnataka MYSORE MYSORE 
248 Karnataka RAICHUR  DIET YERAMARUS RAICHUR  

249 Karnataka BALLARI 
DISTRICT INSTITUTE  OF EDUCATION 
AND TRAINING  

250 Kerala KOzhikode  DIET KOZHIKODE  
251 Kerala Kannur  DIET Kannur  
252 Kerala Malappuram DIET Malappuram 
253 Kerala Kollam DIET Kollam 
254 Kerala KASARAGOD DIET KASARAGOD 
255 Kerala PALAKKAD DIET PALAKKAD AT ANAKKARA 
256 Kerala Thrissur DIET  Thrissur 
257 Kerala Idukki DIET, Idukki, Thodupuzha 
258 Kerala Wayanad DIET Wayanad 

259 Kerala Ernakulam 
District Institute of Education and 
Training, Ernakulam 

260 Kerala KOTTAYAM DIET KOTTAYAM 

261 Kerala PATHANAMTHITTA 
DIET PATHANAMTHITTA@ 
THIRUVALLA 

262 Kerala Thiruvananthapuram DIET Thiruvananthapuram 

263 Ladakh Kargil DIET Kargil 
264 Ladakh Leh Leh 
265 Lakshadweep Lakshadweep  DIET Lakshadweep  

266 Madhya Pradesh HOSHANGABAD 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING 

267 Madhya Pradesh SEHORE DIET SEHORE 

268 Madhya Pradesh Sheopur  
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING , SHEOPUR 

269 Madhya Pradesh GWALIOR District Institute of Education and Training 

270 Madhya Pradesh SEONI 
District Institutes of Education and 
Training Keolari , District - Seoni , 
Madhya Pradesh 

271 Madhya Pradesh Datia  DIET datia  

272 Madhya Pradesh panna 
District Institutes of Education and 
Training Panna 

273 Madhya Pradesh Narsinghpur DIET Narsinghpur 
274 Madhya Pradesh HARDA DIET, Bagrul, Distt. Harda 
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275 Madhya Pradesh MANDSAUR DIET MANDSAUR 
276 Madhya Pradesh Dewas DIET DEWAS MP 
277 Madhya Pradesh GUNA DIET Bajrangarh GUNA 
278 Madhya Pradesh Ratlam govt diet piploda ratlam 

279 Madhya Pradesh SIDHI 
District Institutes of Education and 
Training (DIET) SIDHI 

280 Madhya Pradesh Khargone 
GOVT. District Institute of Education and 
Training Khargone 

281 Madhya Pradesh Damoh Diet Hatta Damoh 
282 Madhya Pradesh JHABUA DIET JHABUA  

283 Madhya Pradesh KHANDWA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING KHANDWA 

284 Madhya Pradesh Chhatarpur DIET Nowgong 

285 Madhya Pradesh SHIVPURI 
District Institutes of Education and 
Training (DIET) SHIVPURI  

286 Madhya Pradesh Raisen DIET Raisen 
287 Madhya Pradesh UMARIA  DIET UMARIA  

288 Madhya Pradesh Rajgarh 
District Institute of Education and Training 
(DIET) Rajgarh 

289 Madhya Pradesh Morena Govt DIET Morena 

290 Madhya Pradesh BETUL 
District Institute of Education and 
Trainning Prabhat Pattan 

291 Madhya Pradesh Indore 
District Institute of Education and Training 
Bijalpur Indore 

292 Madhya Pradesh SAGAR DIET SAGAR 

293 Madhya Pradesh Ujjain 
District Institute of Education and 
Training, Ujjain 

294 Madhya Pradesh Neemuch Neemuch 
295 Madhya Pradesh DHAR DHAR 

296 Madhya Pradesh JABALPUR  
DISTRICT INSTITUE OF EDUCATION 
AND TRAINING  

297 Madhya Pradesh BURHANPUR 

à¤œà¤¿à¤²à¤¾ à¤¶à¤¿à¤•à¥ à¤·à¤¾ 
à¤ à¤µà¤‚ 
à¤ªà¥ à¤°à¤¶à¤¿à¤•à¥ à¤·à¤£ 
à¤¸à¤‚à¤¸à¥ à¤¥à¤¾à¤¨ (DIET) 
à¤¬à¥ à¤°à¤¹à¤¾à¤¨à¤ªà¥ à¤° 

298 Madhya Pradesh BALAGHAT DIET BALAGHAT 

299 Madhya Pradesh KATNI 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING , KATNI 

300 Madhya Pradesh Shajapur DIET Shajapur 
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301 Madhya Pradesh bhopal bhopal 
302 Madhya Pradesh Alirajpur Diet Alirajpur 

303 Madhya Pradesh tikamgarh 
District Institute of Education And 
Training,Tikamgarh 

304 Madhya Pradesh SATNA DIET SATNA 

305 Madhya Pradesh BARWANI 
District Institute of Education and Training 
Badwani 

306 Madhya Pradesh DINDORI DINDORI 
307 Madhya Pradesh Rewa DIET REWA 

308 Madhya Pradesh MANDLA 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING MANDLA 

309 Madhya Pradesh Vidisha DIET Vidisha 

310 Madhya Pradesh CHHINDAWRA 
District Institute of Education and Training 
chhindwara 

311 Madhya Pradesh shahdol 
District Institute of Education and Training 
Shahdol 

312 Madhya Pradesh BHIND DIET BHIND 
313 Madhya Pradesh SINGRAULI Diet singrauli 
314 Madhya Pradesh Anuppur  Diet Anuppur  
315 Madhya Pradesh Ashoknagar DIET Ashoknagar 
316 Maharashtra Chandrapur DIET Chandrapur 

317 Maharashtra Gondia 
District Institute Of Education and 
Training, Gondia 

318 Maharashtra Sangli 
District Institute of Education and 
Training, Sangli  

319 Maharashtra Beed 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING, AMBAJOGAI 

320 Maharashtra Raigad 
District Institute of Education and 
Training, Panvel 

321 Maharashtra BULDHANA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING BULDHANA 

322 Maharashtra Jalna 
District Institute of Education and 
Training, Jalna 

323 Maharashtra Amravati  Amravati 

324 Maharashtra WARDHA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING , WARDHA 

325 Maharashtra Satara 
District Institutes of Education and 
Training, Phaltan 

326 Maharashtra Ratnagiri DIET Ratnagiri 
327 Maharashtra Pune Diet pune  
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328 Maharashtra NANDED 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING,NANDED 

329 Maharashtra Nandurbar Nandurbar 

330 Maharashtra DHULE 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING DHULE 

331 Maharashtra SOLAPUR 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING VELAPUR 

332 Maharashtra JALGAON 
District Institute Of Education and 
Training, Jalgaon   

333 Maharashtra NAGPUR 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING, RAVI NAGAR, NAGPUR 

334 Maharashtra GADCHIROLI GADCHIROLI 
335 Maharashtra THANE D.I.E.T. Rahatoli, Dist.Thane 
336 Maharashtra  KOLHAPUR DIET KOLHAPUR 

337 Maharashtra Bhandara  
District Institute of Education and Training 
Bhandara  

338 Maharashtra Hingoli 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING HINGOLI  

339 Maharashtra Washim DIET Risod Road Lakhala Washim  

340 Maharashtra Nashik 
District Institute of Education and 
Training, Nashik 

341 Maharashtra AKOLA 
District Institute of Education and 
Training, Akola 

342 Maharashtra Ahmednagar 
District Institute of Education and 
Training, Sangamner, Dist. Ahmednagar 

343 Maharashtra Aurangabad D.I.E.T. Aurangabad 
344 Maharashtra Osmanabad DIET OSMANABAD 
345 Maharashtra Parbhani  DIET Parbhani  

346 Maharashtra Sindhudurg 
district Institute of Education and 
Training, Sindhudurg 

347 Maharashtra Yavatmal  DIET Yavatmal  

348 Maharashtra Latur 
District Institute of Education And 
Training,Murud,Dist.Latur 

349 Manipur Kakching DIET Kakching 
350 Manipur Chandel DIET Hnatham Chandel  
351 Manipur Imphal East DIET Keikol 
352 Manipur Churachandpur DIET Churachandpur 
353 Manipur Imphal West DIET Imphal West 
354 Manipur Bishnupur DIET Moirang 
355 Manipur Ukhrul DIET Ukhrul 
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356 Manipur Tamenglong DIET, Tamei 
357 Manipur Senapti DIET Senapati 

358 Meghalaya West Khasi Hills  
District Institute of Education And 
Training Nongstoin 

359 Meghalaya West Garo Hills DIET, Tura 
360 Meghalaya East Khasi Hills Cherrapunjee (Sohra) 

361 Meghalaya South Garo Hills 
District Institute of Education and 
Training, Baghmara 

362 Meghalaya Ri Bhoi District 
District Institute of Education and 
Training, Nongpoh 

363 Meghalaya North Garo Hills DIET, RESUBELPARA 

364 Meghalaya West Jaintia Hills District Thadlaskein 

365 Mizoram Siaha DIET Saiha 
366 Mizoram Champhai DIET Champhai 
367 Mizoram Lawngtlai DIET LAWNGTLAI 
368 Mizoram Lunglei DIET Lunglei 
369 Mizoram Aizawl DIET Aizawl 
370 Mizoram Mamit DIET MAMIT 

371 Mizoram Kolasib 
District Institute of Education and 
Training, Kolasib 

372 Mizoram Serchhip DIET Serchhip 
373 Nagaland Mon DIET Mon 
374 Nagaland Mokokchung DIET Yimyu 
375 Nagaland Tuensang  Tuensang  
376 Nagaland Zunheboto  DIET, Zunheboto  
377 Nagaland Kohima DIET Chiechama 
378 Nagaland Wokha DIET Wokha 
379 Nagaland Dimapur  DIET DIMAPUR  
380 Nagaland Phek DIET,Pfutsero 
381 Odisha SUNDARGARH DIET,SUNDARGARH AT SANKARA 
382 Odisha Rayagada  DIET,RAYAGADA,At - BissamCuttack  
383 Odisha Kendrapara DIET, Kendrapara, Balia 
384 Odisha Nayagarh DIET Nayagarh Rajsunakhala 
385 Odisha Bhadrak DIET, Bhadrak, Agarpada 
386 Odisha Balasore DIET Balasore,Remuna 
387 Odisha Nuapada DIET, Nuapada 
388 Odisha Malkangiri DIET, Malkangiri, Chitrakonda 
389 Odisha KEONJHAR DIET,KEONJHAR 
390 Odisha Jharsuguda DIET Jharsuguda 
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391 Odisha Sambalpur DIET, Sambalpur 
392 Odisha Jagatsinghpur DIET,Jagatsinghpur 

393 Odisha KORAPUT 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, JEYPORE 

394 Odisha DEOGARH DIET,DEOGARH 
395 Odisha Dhenkanal DIET Dhenkanal 
396 Odisha Kalahandi DIET,Kalahandi 
397 Odisha GANJAM DIET,GANJAM,KHALLIKOTE 

398 Odisha Khordha 
District institute of Education and 
Training, Khordha 

399 Odisha Angul  DIET Angul at Chhendipada  
400 Odisha MAYURBHANJ DIET, MAYURBHANJ, BARIPADA 
401 Odisha BALANGIR DIET, BALANGIR 
402 Odisha SONEPUR DIET, SONEPUR 

403 Odisha Nabarangpur 
District Institute of Education and Training 
(DIET),Nabarangpur 

404 Odisha CUTTACK  DIET, CUTTACK, NARSINGHPUR  
405 Odisha KANDHAMAL DIET, KANDHAMAL, AT- TIKABALI 
406 Odisha BARGARH DIET BARGARH 
407 Odisha Boudh  DIET, Boudh at Landibandh  
408 Odisha PURI DIET,PURI 
409 Odisha Gajapati  DIET GAJAPATI  
410 Odisha Jajpur  DIET, JAJPUR, DOLIPUR  
411 Puducherry Puducherry DIET, Puducherry 
412 Punjab BATHINDA DIET DEON BATHINDA 
413 Punjab Mansa DIET AHMEDPUR  
414 Punjab Patiala DIET Nabha 

415 Punjab SRI MUKTSAR SAHIB DIET BARKANDI SRI MUKTSAR SAHIB 

416 Punjab Pathankot  DIET Lamini,Pathankot 
417 Punjab AMRITSAR DIET VERKA 
418 Punjab FARIDKOT FARIDKOT 
419 Punjab RUPNAGAR DIET RUPNAGAR 
420 Punjab Kapurthala DIET Sheikhupur, Kapurthala 
421 Punjab Gurdaspur DIET Gurdaspur 
422 Punjab Fatehgarh Sahib  DIET Fatehgarh Sahib  
423 Punjab Moga Moga  
424 Punjab SANGRUR DIET SANGRUR 
425 Punjab Jalandhar Rampur Lallian Jalandhar 
426 Punjab Ferozepur  Diet ferozepur  
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427 Punjab HOSHAIRPUR AJJOWAL HOSHAIRPUR 

428 Punjab Ludhiana 
District Institutes of Education and 
Training (DIET) Jagraon (Ldh) 

429 Rajasthan CHURU DIET, CHURU 
430 Rajasthan KOTA DIET KOTA 
431 Rajasthan BUNDI DIET BUNDI 
432 Rajasthan ajmer diet masuda (Ajmer) 

433 Rajasthan Bikaner  
District institute for education and 
training, Bikaner  

434 Rajasthan RAJSAMAND DIET RAJSAMAND, NATHDWARA 

435 Rajasthan Ganganagar  
DIET CHUNAWADH, SRI 
GANGANAGAR  

436 Rajasthan Jaipur  GONER DIET JAIPUR  
437 Rajasthan JHUNJHUNU JHUNJHUNU 
438 Rajasthan tonk DIET TONK 
439 Rajasthan DUNGARPUR DIET DUNGARPUR 
440 Rajasthan jhalawar DIET jhalrapatan 
441 Rajasthan CHITTORGARH DIET CHITTORGARH 
442 Rajasthan dholpur diet dholpur 
443 Rajasthan PRATAPGARH DIET PRATAPGARH 
444 Rajasthan BHILWARA DIET SHAHPURA BHILWARA 
445 Rajasthan Barmer DIET BARMER 
446 Rajasthan NAGAUR KUCHAMAN CITY 
447 Rajasthan BANSWARA  DIET, Garhi, Banswara 
448 Rajasthan HANUMANGARH DIET HANUMANGARH 
449 Rajasthan Sirohi Mount Abu (Sirohi) 
450 Rajasthan ALWAR DIET ALWAR 
451 Rajasthan KARAULI KARAULI 
452 Rajasthan Bharatpur DIET Bharatpur 

453 Rajasthan sikar 
Dictrict Institute of Education and 
Training, Sikar  

454 Rajasthan JALORE JALORE 
455 Rajasthan DAUSA DIET BASWA (DAUSA) 
456 Rajasthan Udaipur  DIET udaipur  
457 Rajasthan baran baran 

458 Rajasthan SAWAIMADHOPUR SAWAIMADHOPR 

459 Rajasthan Pali 
District Institude of Education and 
Training, Pali 
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460 Rajasthan JODHPUR 
District Institute of Education and Training 
DIET JODHPUR 

461 Rajasthan Jaisalmer  DIRT JAISALMER  
462 Sikkim GANGTOK DIET GANGTOK 

463 Sikkim Namchi District, South Namchi, Kazitar, South Sikkim 

464 Sikkim GYALSHING 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, GYALSHING 

465 Tamil Nadu DHARMAPURI DIET, DHARMAPURI 

466 Tamil Nadu SALEM 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, 
UTHAMACHOLAPURAM, SLAEM-10. 

467 Tamil Nadu Ariyalur Keelapaluvur 
468 Tamil Nadu THANJAVUR ADUTHURAI 
469 Tamil Nadu The Nilgiris KOTAGIRI 

470 Tamil Nadu NAMAKKAL 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING , NAMAKKAL 

471 Tamil Nadu RANIPET DIET RANIPET 
472 Tamil Nadu PERAMBALUR DIET PADALUR 

473 Tamil Nadu THIRUVALLUR DISTRICT DIET TIRUR, TIRUVALLUR DISTRICT 

474 Tamil Nadu MADURAI T.KALLUPATTI 

475 Tamil Nadu Virudhunagar 
District Institute of Education and 
Training, Palayampatti 

476 Tamil Nadu Sivagangai Kalayarkoil 
477 Tamil Nadu Tiruvarur DIET, MANNARGUDI 
478 Tamil Nadu ERODE DIET - PERUNDURAI 
479 Tamil Nadu Chennai DIET, Triplicane, Chennai -5 
480 Tamil Nadu Kanniyakumari DIET Theroor 

481 Tamil Nadu THENI 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINIG, UTHAMAPALAYAM, 
THENI DT 

482 Tamil Nadu Pudukkottai Pudukkottai 
483 Tamil Nadu VILLUPURAM DIET, G. ARIYUR 

484 Tamil Nadu TIRUVANNAMALAI KILPENNATHUR 

485 Tamil Nadu Cuddalore Vadalur 
486 Tamil Nadu kanchipuram District institute of education and training 
487 Tamil Nadu KARUR DIET, MAYANUR 
488 Tamil Nadu Thoothukudi  Vanaramutti  
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489 Tamil Nadu KRISHNAGIRI KRISHNAGIRI 

490 Tamil Nadu TIRUCHIRAPPALLI KUMULUR 

491 Tamil Nadu DINDIGUL 
ODDANCHATRAM, PALANI ROAD, 
DINDIGUL 

492 Tamil Nadu RAMANATHAPURAM MANJUR 

493 Tamil Nadu Tirunelveli DIET, Munanjipatti 
494 Tamil Nadu COIMBATORE DIET COIMBATORE 
495 Tamil Nadu Nagapattinam Kurukkathi 

496 Tamil Nadu TIRUPPUR 
DISTRICT INSTITUTE OF EDUCATION 
AND  TRAINING ,TIRUMOORTHY 
NAGAR. 

497 Telangana Mahabubnagar Govt.DIET.Mahabubnagar 
498 Telangana Rangareddy  Govt. DIET Rangareddy At Vikarabad  
499 Telangana Nizamabad DIET Nizamabad 
500 Telangana KHAMMAM GOVT. DIET KHAMMAM 
501 Telangana Karimnagar Karimnagar 
502 Telangana Medak Govt DIET Medak at Haveli Ghanpur 
503 Telangana hyderabad GOVT DIET HYDERABAD 
504 Telangana Adilabad Govt DIET Adilabad 
505 Telangana Hanumakonda Govt. DIET, Warangal 
506 Telangana NALGONDA GOVT.DIET NALGONDA 
507 Tripura Dhalai district  DIET, Kamalpur, Dhalai district, Tripura  
508 Tripura West Trippura Agartala 
509 Tripura Unakoti DIET, KAILASHAHAR 
510 Tripura Gomati District D.I.E.T.,Kakraban, Gomati District 

511 Uttar Pradesh Baghpat 
Jila Shiksha Avam Prashikshan Sansthan 
Baraut Janpad Baghpat 

512 Uttar Pradesh BALRAMPUR DIET BALRAMPUR 
513 Uttar Pradesh Kushinagar Kushinagar 

514 Uttar Pradesh Sitapur 
District Institute of Education and 
Training, Khairabad - Sitapur 

515 Uttar Pradesh aligarh 
District Institution of Education Training, 
Madrak,Aligarh 

516 Uttar Pradesh Etawah Diet Etawah 
517 Uttar Pradesh Unnao DIET UNNAO 
518 Uttar Pradesh SONBHADRA SONBHADRA 
519 Uttar Pradesh KAUSHAMBI DIET, MANJHANPUR, KAUSHAMBI 
520 Uttar Pradesh Hardoi Diet hardoi 
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521 Uttar Pradesh VARANASI SARNATH VARANASI 
522 Uttar Pradesh Muzaffarnagar  DIET Muzaffarnagar  
523 Uttar Pradesh MAHARAJGANJ DIET MAHARAJGANJ 

524 Uttar Pradesh AMBDEDKAR NAGAR  
District Institute of Education and Training 
Alapur, Ambedkar Nagar 

525 Uttar Pradesh JALAUN  DIET - PINDARI  
526 Uttar Pradesh MAINPURI BHOGAON MAINPURI 

527 Uttar Pradesh Rampur 
District Institute of Education and 
Training, Rampur 

528 Uttar Pradesh bijnor district institute of education and training  
529 Uttar Pradesh Farrukhabad DIET Rajlamai Farrukhabad 
530 Uttar Pradesh PILIBHIT BISALPUR-PILIBHIT 
531 Uttar Pradesh shahjahanpur DIET,  Dadraul,  Shahjhanpur  
532 Uttar Pradesh Barabanki Ganeshpur_Barabanki 
533 Uttar Pradesh HATHRAS DIET HATHRAS 
534 Uttar Pradesh LALITPUR DIET LALITPUR 
535 Uttar Pradesh MAU IMILIYA MAU 

536 Uttar Pradesh Auraiya 
District Institute of Education and 
Training, Ajitmal, Auraiya 

537 Uttar Pradesh Raebareli D.I.E.T Raebareli 

538 Uttar Pradesh SIDDHARTHNAGAR DIET BANSI SIDDHARTHNAGAR 

539 Uttar Pradesh Lakhimpur kheri D.I.E.T. Lakhimpur Kheri 
540 Uttar Pradesh Chitrakoot DIET Shivrampur, Chitrakoot 
541 Uttar Pradesh JAUNPUR DIET JAUNPUR 
542 Uttar Pradesh KANPUR DEHAT KANPUR DEHAT 
543 Uttar Pradesh Ayodhya DIET AYODHYA 

544 Uttar Pradesh Deoria 
Zila shiksha evam prasikshan sansthan 
rampur karkhana deoria 

545 Uttar Pradesh Budaun DIET Budaun 
546 Uttar Pradesh BAREILLY DIET FARIDPUR , BAREILLY 
547 Uttar Pradesh BANDA DIET BANDA 

548 Uttar Pradesh MORADABAD  
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING, MORADABAD  

549 Uttar Pradesh AGRA 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING AGRA 

550 Uttar Pradesh JHANSI DIET BARUASAGAR JHANSI 
551 Uttar Pradesh BAHRAICH Bahraich  
552 Uttar Pradesh kannauj DIET KANNAUJ 
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553 Uttar Pradesh Saharanpur 
District Institute of Education and Training 
Patani saharanpur 

554 Uttar Pradesh PRAYAGRAJ DIET PRAYAGRAJ 
555 Uttar Pradesh PRATAPGARH ATARSAND PRATAPGARH 

556 Uttar Pradesh GHAZIPUR 
ZILA SHIKSHA AWAM PRASHIKSHAN 
SANSTHAN SAIDPUR GHAZIPUR 

557 Uttar Pradesh HAPUR HAPUR 
558 Uttar Pradesh Gorakhpur DIET Gorakhpur 
559 Uttar Pradesh Azamgarh Diet jafarpur azamgarh 
560 Uttar Pradesh chandauli DIET CHANDAULI 
561 Uttar Pradesh BASTI DIET BASTI 

562 Uttar Pradesh SULTANPUR 
DISTRICT INSTITUTE OF TRAINING, 
SULTANPUR 

563 Uttar Pradesh MIRZAPUR MIRZAPUR 
564 Uttar Pradesh MATHURA DIET BAAD MATHURA 
565 Uttar Pradesh AMROHA DIET BUDHANPUR AMROHA 
566 Uttar Pradesh Hamirpur Diet Hamirpur 
567 Uttar Pradesh ETAH DIET ETAH 
568 Uttar Pradesh LUCKNOW LUCKNOW 
569 Uttar Pradesh MEERUT MEERUT 
570 Uttar Pradesh bulandshahr Bulandshahr 
571 Uttar Pradesh FATEHPUR DIET FATEHPUR 
572 Uttar Pradesh BALLIA DIET PAKWAINAR BALLIA 
573 Uttar Pradesh Bhadohi Bhadohi 

574 Uttar Pradesh FIROZABAD 
DISTRICT INSTITUTE OF EDUCATION 
AND TRAINING 

575 Uttar Pradesh MAHOBA DIET CHARKHARI MAHOBA 
576 Uttar Pradesh Gonda DIET Gonda 
577 Uttar Pradesh Kanpur nagar D.I.E.T.,Narwal kanpur nagar 

578 Uttar Pradesh Shrawasti 
District Institute Of Education and 
Training, Ikauna, Shrawasti. 

579 Uttar Pradesh Gautambuddhnagar 
district institute of education and training 
dankaur gautambuddhnagar  

580 Uttar Pradesh Sant kabeer nagar 

à¤œà¤¿à¤²à¤¾ à¤¶à¤¿à¤•à¥ à¤·à¤¾ 
à¤ à¤µà¤‚ 
à¤ªà¥ à¤°à¤¶à¤¿à¤•à¥ à¤·à¤£ 
à¤¸à¤‚à¤¸à¥ à¤¥à¤¾à¤¨ à¤¸à¤‚à¤¤ 
à¤•à¤¬à¥€à¤° à¤¨à¤—à¤°  

581 Uttarakhand Chamoli  DIET Gauchar  
582 Uttarakhand Haridwar Roorkee 
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583 Uttarakhand NAINITAL DIET BHIMTAL, NAINITAL 
584 Uttarakhand Tehri Garhwal DIET Tehri Garhwal, New Tehri 
585 Uttarakhand dehradun diet dehradun 

586 Uttarakhand BAGESHWAR  
District Institute of Education and 
Training, DIET Bageshwar Uttarakhand 
PIN 263642 

587 Uttarakhand Uttarkashi DIET Barkot , Uttarkashi 
588 Uttarakhand Rudraprayag  DIET Rudraprayag Ratura  
589 Uttarakhand Pithoragarh DIET PITHORAGARH,Didihat 
590 Uttarakhand U S Nagar D.I.E.T. U S Nagar 
591 Uttarakhand Champawat DIET Lohaghat(Champawat) 
592 Uttarakhand Pauri Garhwal DIET CHARIGAON 
593 Uttarakhand Almora Almora 

594 West Bengal PURBA MEDINIPUR DIET, PURBA MEDINIPUR 

595 West Bengal North 24 parganas DIET, North 24 Parganas, Banipur 
596 West Bengal BIRBHUM DIET, BIRBHUM 
597 West Bengal South 24 Parganas DIET, South 24 Parganas 

598 West Bengal PURBA BARDHAMAN DIET-BURDWAN 

599 West Bengal HOWRAH DIET HOWRAH 
600 West Bengal Coochbehar DIET COOCHBEHAR 
601 West Bengal Kolkata DIET, Kolkata 

602 West Bengal DAKSHIN DINAJPUR DIET DAKSHIN DINAJPUR 

603 West Bengal MALDA DIET, MALDA 
604 West Bengal ALIPURDUAR DIET, ALIPURDUAR 
605 West Bengal JHARGRAM DIET JHARGRAM 
606 West Bengal Hooghly DIET, Hooghly 

607 West Bengal Nadia 
Prajnananda Govt. PTTI Cum DIET , 
Nadia 

608 West Bengal MURSHIDABAD DIET MURSHIDABAD 
609 West Bengal Uttar Dinajpur DIET, Uttar Dinajpur 

610 West Bengal BANKURA 
DISTRICT INSTITUTE OF EDUCATION 
and TRAINING (DIET), BANKURA 

611 West Bengal Purulia DIET,PURULIA 
612 West Bengal Darjeeling DIET DARJEELING 
613 West Bengal Jalpaiguri DIET, Jalpaiguri, Belakoba 
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STATEMENT-II 

Financial assistance as per Samagra Shiksha norms accorded to States/UTs 
for infrastructural upgradation of 125 DIETs 

 

(Rs. In Lakhs) 
Sl. 
No 

State/UT 
Financial Year 2023-24 

Budget approved Funds released 
1 AandN Islands 842.95 210.65 
2 Andhra Pradesh 2496.23 748.87 
3 Arunachal Pradesh  2158.09 1942.28 
4 Assam 2885.64 1298.54 
5 Bihar 5015.31 1504.60 
6 Chhattisgarh 2475.08 1113.78 
7 Delhi 1486.00 229.90 
8 Goa 1085.15 325.54 
9 Gujarat 2175.03 326.25 

10 Haryana 714.07 214.22 
11 Himachal Pradesh 1629.22 1466.30 
12 Jammu and Kashmir 1655.04 803.91 
13 Jharkhand 3372.68 592.92 
14 Karnataka 5051.02 1515.75 
15 Kerala 2144.00 0 
16 Ladakh 910.32 0 
17 Madhya Pradesh 3483.40 182.00 
18 Maharashtra 3995.42 2397.25 
19 Manipur 975.90 658.73 
20 Meghalaya 681.50 306.68 
21 Mizoram 1843.11 1244.10 
22 Nagaland 2150.20 1451.39 
23 Odisha 9777.14 4997.08 
24 Puducherry 470.18 130.70 
25 Punjab  1647.07 0 
26 Rajasthan 4427.64 1328.29 
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27 Sikkim  1020.23 459.11 
28 Tamil Nadu 4914.10 354.27 
29 Telangana 2046.40 613.92 
30 Tripura 942.00 847.80 
31 Uttar Pradesh  10373.96 1556.10 
32 Uttarakhand 3862.66 1738.20 
33 West Bengal 3613.44 0 
  Total 92320.18 30559.13 

 

 

TRAINING PROVIDERS REGISTERED UNDER PMKVY 4.0 

3252. SHRI SRIBHARAT MATHUKUMILLI: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state:- 

(a)  the current implementation status of the Pradhan Mantri Kaushal Vikas 

Yojana (PMKVY) 4.0 in Andhra Pradesh; 

(b)  the details of training providers registered under PMKVY 4.0 in Andhra 

Pradesh, including the number of youth trained this year, district-wise; 

(c)  the details of the Pradhan Mantri Kaushal Kendras (PMKKs) established in 

Andhra Pradesh, district-wise; 
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(d) the operational status of the PMKKs in Andhra Pradesh including two PMKKs 

in Visakhapatnam, including their training capacity and the number of youth trained 

to till date;  

(e)       whether the Government proposes to set targets for Andhra University (AU), 

Skill Development Institutes (SDI) and Marine Institutes under the Skill Hubs 

initiative to train youth under PMKVY 4.0; and 

(f) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a)  Ministry of Skill Development and Entrepreneurship (MSDE) is implementing 

its flagship scheme Pradhan Mantri Kaushal Vikas Yojana (PMKVY), since 2015, 

for imparting skill development training across the country including Andhra 

Pradesh through Short-Term Training (STT) and up-skilling and re-skilling through 

Recognition of Prior Learning (RPL) to youth across the country.  

           Under PMKVY 4.0, 57838 candidates have been trained/ oriented in Andhra 

Pradesh as on 31.10.2024. 

(b)      Under PMKVY 4.0, district wise details of training providers registered and 

no. of candidates trained/ oriented in Andhra Pradesh during FY 2023-24 is as 

under: 
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District No. of Training 
Providers 
registered 

No. of candidates 
trained/oriented during FY 

2023-24 
Alluri Sitharama Raju 1 0 
Anakapalli 2 294 
Ananthapuramu 22 1,590 
Annamayya 5 295 
Bapatla 3 0 
Chittoor 21 2,168 
Dr. B.R. Ambedkar Konaseema 0 0 
East Godavari 15 1,812 
Eluru 4 277 
Guntur 25 2,613 
Kakinada 4 94 
Krishna 19 2,630 
Kurnool 22 2,389 
Nandyal 3 0 
NTR 1 96 
Palnadu 2 60 
Parvathipuram Manyam 1 102 
Prakasam 20 2,286 
Sri Potti Sriramulu Nellore 28 3,034 
Sri Sathya Sai 4 49 
Srikakulam 17 1,307 
Tirupati 4 266 
Visakhapatanam 35 4,339 
Vizianagaram 21 1,546 
West Godavari 18 2,399 
Y.S.R. 22 2,775 
Total 319 32,421 

 

(c) Under PMKVY, 23 PMKKs were established in 13 districts of Andhra 

Pradesh. District-wise details in this regard are as under: 



16.12.2024     214 
 

Districts No. of PMKKs Established 
Ananthapuramu 2 
Chittoor 2 
East Godavari 3 
Guntur 2 
Y.S.R. 1 
Krishna 2 
Kurnool 1 
Sri Potti Sriramulu Nellore 1 
Prakasam 2 
Srikakulam 2 
Visakhapatanam 2 
Vizianagaram 1 
West Godavari 2 
 Total 23 

 
(d)      Under PMKVY, out of 23 PMKKs established in Andhra Pradesh, 11 are 

operational as on 31.10.2024. The two PMKKs established in Vishakapatnam are 

not operational.  

As on 31.10.2024, 35887 candidates have been trained/oriented under 

PMKVY in 11 operational PMKKs in Andhra Pradesh. 

Under PMKVY 4.0, the maximum batch size for commencement of training 

is 30. 

(e) and (f) PMKVY 4.0 is a demand driven scheme. Under PMKVY, training centres 

are empanelled through the process of accreditation and affiliation through online 
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portal Skill India Digital Hub. Proposals received from various institutes are 

examined as per PMKVY 4.0 guidelines and targets are allocated thereof. 

            Details of candidates trained under PMKVY 4.0 in Skill Development 

Institute and Andhra University as on 31.10.2024 is as under:- 

TP Name TC Name 
Enrol

led 
Trained / 
Oriented 

Skill Development Institute (SDI) 
Visakhapatnam 

SDI, Visakhapatnam - 
Anakapalle 

119 95 

Skill Development Institute (SDI) 
Visakhapatnam 

SDI Visakhapatnam 2380 1,482 

Andhra University Incubation 
Council 

AU APSSDC Siemens Centre 
Of Excellence 

855 349 

Total  3,354 1,926 
 
              Currently, there is no proposal under consideration for training through 

Marine Institutes under PMKVY 4.0. 

 

PROPOSAL FOR SETTING UP AN ESIC HOSPITAL IN JHARSUGUDA, 
ODISHA 

3253. SHRI PRADEEP PUROHIT:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

 (a)whether the Government is aware of the growing demand for the establishment 

of an Employees’ State Insurance Corporation (ESIC) Hospital in Jharsuguda, 

Odisha, considering its prominence as a hub of industries and the increasing 

population of industrial workers in the region;  
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(b)if so, the steps taken by the Government to address this demand;  

(c)whether any proposal for such a hospital has been submitted to the Government 

and if so, the details thereof, including the status of approval; 

(d)the timeline, if any, proposed for the establishment of the hospital; and  

(e)the measures being taken by the Government to improve access to ESIC 

healthcare facilities for industrial workers in Odisha? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a)  to (e): Employees’ State Insurance Corporation (ESIC) has accorded “in-

principle” approval for setting up of 100 -bedded ESI hospital at Jharsuguda in 

Odisha on 11.07.2022.  Lease deed has been executed on 22.10.2024 for 

acquisition of land for the construction of ESI hospital.   

    The major steps taken by the Government to improve access to ESIC 

healthcare facilities for workers in Odisha includes operation of 53 ESIS 

dispensaries, 4 ESIS Hospitals, 2 ESIC hospitals,  empanelment of 12 Hospitals / 

Nursing Homes and 13 Super speciality hospitals.   “In-principle” approval for 

setting up of 06 new ESI hospitals in Odisha, one each at at Paradeep, Berhampur, 

Balasore, Jharsuguda, Duburi and Andharua has also been accorded.  
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CENTRAL UNIVERSITIES IN BIHAR 

3254.  SHRI JANARDAN SINGH SIGRIWAL:  
SHRI MANOJ KUMAR: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the number of Central Universities in the States particularly in Bihar is 

very less; 

(b) if so, whether the Government has any plan to establish Central Universities in 

every State in proportion to its population and if so, the details thereof and if 

not, the reasons therefor; 

(c) whether the Government is contemplating for establishing a Central University 

in Bihar particularly in Sasaram Parliamentary Constituency; and 

(d) if so, the details and location thereof along with the time by which the said 

university is likely to be set up? 

 
THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 
MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 
EASTERN REGION (DR. SUKANTA MAJUMDAR): 

(a) to (d): Presently, there are 48 Central Universities under the administrative 

control of Ministry of Education. Apart from this, various Ministries have also 

established their domain specific Central University. Bihar already has four Central 

Universities namely Central University of South Bihar, Gaya; Mahatama Gandhi 

Central University, Motihari; Nalanda University, Nalanda and Dr. Rajendra Prasad 

Central Agricultural University, Pusa, Samastipur. The Central Universities are 
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envisaged to function more as pace setter institutions to provide academic 

leadership to other institutions in the region; not necessarily in proportion to 

population or as per regional aspiration. There is at least one Central University in 

all the states except Goa. Following 12th Five year plan (2012-17), the thrust is on 

consolidation of the higher education system. Expansion was to be mainly done by 

scaling up capacity of the existing institutions in place of setting up new institutions. 

Moreover, ‘Education’ being a concurrent subject, the State Governments are also 

taking various initiatives to provide greater access to higher education in their 

respective States. However, the PM Package for Bihar, 2015 inter-alia provides for 

establishment of a new Central university near Bhagalpur at the historic site of 

Vikramshila. Presently, there is no proposal under consideration of this Ministry to 

establish a Central University in Sasaram Parliamentary constituency. 

 

झारखंड को िनिधयŌ का आवंटन  

3255. ®ी राजेश रजंन:   

³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या कोयले से राजÖ व के łप म¤ अिजªत कर म¤ झारखंड राº य सरकार कì िहÖ सेदारी 1 लाख 

40 हजार करोड़ Ł. वषŎ से सरकार के पास लंिबत है और उस ेझारखंड को अंतåरत नहé िकया 

जा रहा है;  

(ख) यिद हां, तो तÂ संबंधी Ê यौरा और इसके कारण ³ या है;  

(ग) ³ या सरकार राº यŌ को धन आवंटन म¤ भेदभाव कर रही है;  
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(घ) यिद हां, तो इसके ³ या कारण ह§;  

(ङ) ³ या राº य धन कì कमी के कारण िवकास योजनाओ ंको गित देने म¤ असमथª है; और  

(च) यिद हां, तो ³ या सरकार का िवचार राº य सरकारŌ को िनधाªåरत समय-सीमा के भीतर धनरािश 

जारी करने का है?  

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) और (ख):  जी नहé। कोयले से ÿाĮ 1 लाख 40 हज़ार करोड़ Łपए के राजÖव के łप म¤ अिजªत 

कर म¤ झारखंड सरकार का कोई िहÖसा वषŎ से सरकार के पास लंिबत नहé है।     

(ग) और (घ): जी नहé।   

(ङ) और (च):  केÆ þ सरकार िविभÆन शीषŎ जैसे कर अंतरण, केÆþीय ÿायोिजत ÖकìमŌ के िलए 

सहायता अनुदान, िव° आयोग अंतरण, पूंजीगत Ó यय/िनवेश के िलए राº यŌ को िवशेष सहायता के िलए 

Ö कìम के अंतगªत राº यŌ को िनिधयां उपलÊ ध कराती है। इसके अितåरĉ, िनिधया ँझारखंड राºय म¤ 

िविभÆन केÆþीय ±ेý कì ÖकìमŌ म¤ ÿयĉु िकए जाने के िलए जारी कì जाती ह§। िनिधया ँिव° आयोग कì 

िसफ़ाåरशŌ, Öकìम के िदशा-िनद¥शŌ, िनधाªåरत शतŎ को पूरा करने और पहले जारी कì गयी िनिधयŌ के 

उपयोिगता ÿमाण-पý ÿÖतुत करने के आधार पर जारी कì जाती ह§। िपछले तीन वषŎ के दौरान उपलÊध 

कराई गयी/जारी कì गयी िनिधयŌ का Êयोरा संलµन िववरण  म¤ िदया गया है।  

 

 

िपछले तीन वषŎ के दौरान क¤ þ सरकार Ĭारा झारखंड राºय को अंतåरत िनिधयŌ का Êयौरा 

(करोड़ Ł. म¤) 
शीषª 2021-22 2022-23 2023-24 

कर अंतरण 27734.64 31404.12 37352.35 
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क¤ þीय ÿायोिजत ÖकìमŌ के िलए सहायता 
अनुदान   9626.26 11172.22 11754.97 
िव° आयोग अंतरण  2318.80 1826.59 2378.28 
पूंजीगत Óयय/िनवेश के िलए राºयŌ को िवशेष 
सहायता के िलए Öकìम 246.00 2964.32 4580.61 

 

झारखंड राºय म¤ िविभÆन केÆþीय ±ेý कì ÖकìमŌ म¤ ÿयĉु िकए जाने के िलए जारी कì गई िनिधयŌ का 
िववरण  

(करोड़ Ł. म¤) 
 शीषª 2021-22 2022-23 2023-24 

केÆþीय ±ेý कì Öकìम¤ (सीएस)* 2190.16 1987.80 2000.48 
*: पीएफ़एमएस म¤ उपलÊध आंकड़ो के अनुसार  

   

 

TRAINING AND PROFESSIONAL DEVELOPMENT OF TEACHERS 

3256. DR. GUMMA THANUJA RANI:  
 SHRI VIVEK THAKUR: 

Will the Minister of EDUCATION be pleased to state: 

(a) the initiatives undertaken by the Government for training and professional 

development of teachers in schools; 

(b) the number of teacher training programmes conducted under these initiatives, 

including those by National Council of Education, Research and Training (NCERT) 

in the last three years; 
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(c) whether any study has been conducted by the Government to assess the impact 

of these training programmes on the quality of education being delivered in schools, 

if so, the details 

thereof; 

(d) whether any programme for teachers training is being implemented by National 

Council for Teacher Education(NCTE) after the implementation of New Education 

Policy, 2020, if so, the details thereof; and 

(e)  the measures taken by the Government to enhance the teachers training 

programmes to align with the NEP, 2020? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (e): The National Education Policy (NEP) 2020 states that "Teachers truly 

shape the future of our children - and, therefore, the future of our nation. The 

motivation and empowerment of teachers is required to ensure the best possible 

future for our children and our nation''. NEP 2020 envisage that teachers are to be 

given continuous opportunities for self-improvement and to learn the latest 

innovations and advances in their professions. These are offered in multiple modes, 

including in the form of local, regional, state, national, and international workshops 

as well as online teacher development modules. Platforms (especially online 

platforms) are to be developed so that teachers may share ideas and best 
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practices. Each teacher is expected to participate in at least 50 hours of CPD 

(continuous Professional Development) opportunities every year for their own 

professional development, driven by their own interests.  

 In order to provide continuous professional development opportunities to the 

teachers’ initiatives like NISHTHA (National Initiative for School Heads’ and 

Teachers’ Holistic Advancement) program by National Council of Education, 

Research and Training (NCERT) are implemented by the Department. It aligns with 

NEP's focus on enhancing teacher competency, fostering innovative pedagogical 

practices, and integrating technology into education. NISHTHA plays a pivotal role 

in improving teaching quality, fostering equity, and achieving the NEP's goal of 

creating a vibrant, inclusive, and future-ready education system. 

 Number of teachers trained under different NISHTHA programmes conducted 

by NCERT in the last three years is as under: 

 

  

Programme Launched in No. of certification 

NISHTHA (Elementary) Face to 
Face 

August 2019 17,73,312 

NISHTHA Elementary Online October 2020 22,64,564 

NISHTHA Secondary Online July 2021 7,64,278 

NISHTHA FLN Online September 2021 13,59,065 

NISHTHA ECCE online July 2022 1,55,821 
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 In addition, NCERT conducted several trainings to develop competencies of 

teachers and teacher educators: 

i. Since 2020, around 1146 sessions have been conducted till date as part of 

webinar orientation of various stakeholders on digital tools, integration of ICT 

in teaching, learning and assessment, cyber safety etc. 

(https://ciet.ncert.gov.in/webinar).  

ii. Around 7,73,176 learners have been benefitted during 2021-24 from the 

online training series on ‘NEP 2020 on ET and ICT’ and ‘Development of e-

content’.  (https://ciet.ncert.gov.in/wandt).  

iii. During 2024-25, around 1,48,837 learners  have benefitted from around 13 

online trainings and a micro course of 5 hours for certification on varied 

courses elevating teaching learning dynamics conducted through  DIKSHA.  

iv. Since October 2021, Central Institute of Educational Technology (CIET-

NCERT) is organizing an online training on Cyber safety and security every 

month. Around 3,83,348 learners have benefitted from these online training 

on Cyber Safety and training. 

v. During 2024-25, around 2,19,670 learners have benefitted from around 13 

online trainings on Cyber Safety and Security and a micro course of 5 hours 

for certification conducted through  DIKSHA  
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vi. As per NEP 2020, Continuous professional development courses for 

teachers, teacher educators and other stakeholders are offered through 

DIKSHA by NCERT (https://ciet.ncert.gov.in/onlinecourses). 

 For pre-service training programmes, Norms and Standards for Integrated 

Teacher Education Program (ITEP), a four-year undergraduate course designed to 

prepare teachers comprehensively for the demands of the 21st century has been 

notified by National Council for Teacher Education (NCTE) on 26th October 2021. 

As outlined in NEP 2020, ITEP is a pioneering initiative that combines education 

with a specific discipline and stage-specific specialization. This dual major 

programme spans four years and is structured to cater to different school stages: 

foundational, preparatory, middle, and secondary.   The ITEP Curriculum 

Framework and stage-specific syllabi is aligned with NEP 2020, National Higher 

Education Qualification Framework (NHEQF) and National Credit Framework 

(NCrF) and emphasizes on 21st-century skills and abilities.  

 National Professional Standards for Teachers (NPST) and the National 

Mission for Mentoring (NMM) have been developed to support the professional 

development of teachers. The NPST outlines the competencies required for 

effective teaching at different career stages. The NMM focuses on creating a robust 

network of mentors to provide professional and personal support to teachers. NPST 

guiding Document and NMM Bluebook have been shared with States/UTs for wider 

dissemination. 
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 Further, under the integrated centrally sponsored scheme of Samagra 

Shiksha, financial assistance is provided to the States/UTs as per the programmatic 

and financial norms of the scheme for implementing the different interventions/ 

components of the scheme, including teacher training as also for physical 

upgradation of all 613 functional DIETs in the country in a phased manner in order 

to strengthen the in-service training imparted by DIETs.  

 

सहारा इंिडया म¤ फंसा हòआ पैसा  

3257   ®ी सनुील कुमार: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या गरीबŌ के करोड़Ō Łपए सहारा इंिडया फाइन¤स म¤ फंसे हòए ह§; 

(ख) यिद हां, तो ³या सरकार ने एक पोटªल खोला था और िनवेशकŌ को सहारा इंिडया म¤ जमा 

अपना पैसा वापस पाने के िलए उĉ पोटª पर आवेदन करने के िलए आमंिýत िकया था; 

(ग) यिद हां, तो िकतने िनवेशकŌ को उनका पैसा वापस िमला; 

(घ) ³या सरकार या सेबी कì बाकì लोगŌ को पैसा लौटाने कì कोई योजना है; और 

(ङ) शेष िनवेशकŌ को उनका पैसा कब तक वापस िमलने कì संभावना है? 

िव° मýंालय म¤ राºय मýंी (®ी पकंज चौधरी) 

(क) से (ङ): माननीय उ¸चतम Æयायालय के िदनांक 31.08.2012 के आदशे के अनुसरण म¤, सहारा 

इंिडया åरयल एÖटेट कॉपōरेशन िलिमटेड (एसआईआरईसीएल), सहारा हाउिसंग इÆवेÖटम¤ट कॉपōरेशन 

िलिमटेड (एसएचआईसीएल) और उनके ÿमोटरŌ और िनदेशकŌ को आदेश कì तारीख से तीन महीने 

कì अविध के भीतर भारतीय ÿितभूित और िविनमय बोडª (सेबी) के पास कुल 25,781.37 करोड़ Łपये 
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कì रािश जमा करने का िनद¥श िदया गया था। माननीय उ¸चतम Æयायालय Ĭारा पाåरत िविभÆन आदेशŌ 

और सेबी के िदनांक 13.02.2013 के कुकê आदशेŌ के अनुसार, िदनांक 31.03.2024 तक सेबी के 

पास कुल 15,775.50 करोड़ Łपये कì रािश जमा कì गई।  

माननीय उ¸चतम Æयायालय ने सेबी को यह भी िनद¥श िदया िक वह एसआईआरईसीएल और 

एसएचआईसीएल के बॉÆडधारकŌ को भगुतान के साàय के łप म¤ ÿासंिगक दÖतावेज ÿÖतुत करने और 

एसआईआरईसीएल और एसएचआईसीएल Ĭारा ÿÖतुत अिभलेखŌ का ÿितपरी±ण करन ेके उपरांत 

Êयाज सिहत रािश वापस करे। तदनुसार, सेबी ने िविभÆन ÿेस िव²िĮयŌ और िव²ापनŌ के माÅयम से 

धन वापसी के िलए आवेदन आमंिýत िकए। माननीय उ¸चतम Æयायालय Ĭारा समय-समय पर जारी 

िनद¥शŌ, माननीय उ¸चतम Æयायालय Ĭारा िनयĉु Æयायमूितª (सेवािनव°ृ) ®ी बी.एन. अúवाल Ĭारा दी 

गई सलाह और ÿाĮ आवेदनŌ के सÂयापन के आधार पर, सेबी ने 17,526 पाý बॉÆडधारकŌ को कुल 

138.07 करोड़ Łपये कì रािश कì वापस लौटाई है।  

सेबी ने इस मामले म¤ माननीय उ¸चतम Æयायालय के पास आगे के िनद¥श ÿाĮ करने के िलए िदनांक 

21.12.2021 को एक अंतवªतê आवेदन दायर िकया है। माननीय उ¸चतम Æयायालय ने िदनांक 

05.09.2024 के आदेश के तहत यह िनद¥श िदया है िक शेष मूल रािश 9 महीने कì अविध के भीतर 

सेबी के पास जमा कर दी जानी चािहए। इसके अलावा, माननीय उ¸चतम Æयायालय ने मुंबई के वसōवा 

म¤ एक जमीन के टुकड़े के िलए िवकास समझौता करन ेहेतु दो कंपिनयŌ के ÿÖताव को Öवीकार कर 

िलया और समझौते के िलए अनमुोदन ÿाĮ करन ेऔर ऐसे आवेदन के साथ 1000 करोड़ Łपये कì रािश 

जमा करने के िलए 4 सĮाह कì अविध का अंितम अवसर िदया।  

सेबी ने िदनांक 31.10.2018 को अपने आदेश म¤ सहारा इंिडया कमिशªयल कॉरपोरेशन िलिमटेड 

(एसआईसीसीएल) और उसके िनदेशकŌ को अपने बॉÆडधारकŌ को एकिýत धन वापस करने का िनद¥श 

िदया। यह मामला माननीय उ¸चतम Æयायालय के सम± Æयायिनणाªयाधीन है।   
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RAMAYANA CIRCUIT 

3258.  DR. ALOK KUMAR SUMAN: 

Will the Minister of TOURISM be pleased to state: 

(a)  whether the Government has any tourism initiative named as the Ramayana 

Circuit; 

(b)  if so, the details of the cities being included thereof;  

(c) the details of States and UTs that are included in the said initiative; 

(d)  whether the State of Bihar has also been the core component of the said 

initiative, if so, the details thereof; and 

(e)  whether the Government proposes to include the Thawe Peeth of District 

Gopalganj of Bihar in the Ramayana Circuit, if so, the details thereof and if 

not, the reasons therefor? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) to (e): The Ministry of Tourism through its ongoing central sector schemes of 

‘Swadesh Darshan (SD)’ and ‘Pilgrimage Rejuvenation and Spiritual, Heritage 

Augmentation Drive (PRASHAD)’ complements the efforts of tourism infrastructure 

development by extending financial assistance to the State Governments (SGs)/UT 

Administrations (UTs) for development of tourism facilities/amenities. This 

assistance is provided to the SGs/UTs in line with the scheme guidelines, 

availability of funds etc. Ministry of Tourism as part of Swadesh Darshan scheme 
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sanctioned 76 projects in the country under identified thematic circuits including 2 

projects in Ramayana Circuit theme, as per the details given below:- 

 

(Amount in ₹ crore) 
Sl. 
No. 

State Theme/Year of 
Sanction 

Project Name Amount 
Sanctioned  

1. Uttar 
Pradesh 

Ramayana 
Circuit 

2016-17 

Development of Chitrakoot and 
Shringverpur 

69.45 

2. Uttar 
Pradesh 

Ramayana 
Circuit 

2017-18 

Development of Ayodhya 127.21 

 

Ministry of Tourism under SD sanctioned 5 projects in Bihar, as per the 
details given below:- 

(Amount in ₹ crore) 
Sl. 
No. 

Theme/ Year of 
Sanction 

Project Name Amount 
Sanctioned 

1. Tirthankar Circuit/  
2016-17 

Development of Vaishali- Arrah- Masad- 
Patna- Rajgir- Pawapuri- Champapuri 

33.96 

2. Spiritual Circuit/ 
2016-17 

Development of Kanwaria Route: Sultanganj 
– Dharmshala- Deoghar  

44.76 

3. Buddhist Circuit/  
2016-17 

Development of Buddhist circuit-
Construction of Convention Centre at 
Bodhgaya 

95.18 

4. Rural Circuit 
2017-18 

Development of Bhitiharwa- Chandrahia- 
Turkaulia 

44.27 

5. Spiritual Circuit 
2017-18 

Development of Mandar Hill and Ang 
Pradesh 

44.55 
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Under PRASHAD scheme, Ministry has sanctioned 02 Projects in the State of Bihar 
as per the details given below:-  

(Amount in ₹ Crore) 
Sl. 
No. 

Year of 
Sanction 

Project Name Amount 
Sanctioned  

1. 2015-16 Development at Patna Sahib 29.62 
2. 2014-15 Development of basic facilities at Vishnupad temple 3.63 

 

The Ministry has recently revamped the Swadesh Darshan Scheme as Swadesh 

Darshan 2.0 (SD2.0) with the objective to develop sustainable and responsible 

tourism destinations and has identified 57 destinations in the country for 

development under SD 2.0 including ‘Gaya’ and ‘Nalanda’ in Bihar. Further under 

‘Challenge Based Destination Development’ (CBDD), a sub-scheme under 

Swadesh Darshan 2.0, the Ministry has identified 42 destinations in the country for 

development including ‘Bhagalpur’ and ‘Saran District (Sonepur Fair)’ in culture and 

heritage category in Bihar.  

As of now, there is no proposal in prescribed format to include Thawe Peeth of 

District Gopalganj of Bihar for inclusion in Ramayana Circuit.  

In addition to the above initiatives, Government of India on receipt of the project 

proposals from the State Governments under ‘Scheme for Special Assistance to 

States for Capital Investment 2024-25 (SASCI)’, has recently sanctioned 40 tourism 

related projects in the country including 2 projects in Bihar as per details given 

below: 
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S. No. Project Name Cost 
(Amount in ₹ Crore) 

Sanction Year 

1. Development of Matsyagandha Lake, 
Saharsa 

97.61 2024-25 

2. Karamchat Eco-Tourism and Adventure 
Hub 

49.51 2024-25 

 

 
DUMMY SCHOOL AFFILIATED WITH CBSE 

 
3259.  SHRI P. P. CHAUDHARY: 

SHRI SURESH KUMAR KASHYAP: 
Will the Minister of EDUCATION be pleased to state: 

(a) whether any study has been conducted by the Government to identify the 

instances of dummy schools and student enrollment therein, if so, the details 

of the findings and the action taken by the Government in this regard; 

(b) the specific measures taken by the Central Board of Secondary Education 

(CBSE) to prevent the operation of dummy schools along with penalties 

imposed and the number of schools derecognized thereof; 

(c) the details and the number of schools affiliated with CBSE at present along 

with the number of new affiliations granted during the last three years, State-

wise and district-wise in Himachal Pradesh; 

(d) the details of parameters being used by CBSE to affiliate schools in 

Mountains and hilly regions; 
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(e) whether any initiatives have been taken by the Government to enhance 

CBSE's global presence and recognition, if so, the details thereof; and 

(f) the steps taken by the Government to increase student enrollment in CBSE 

schools, particularly in rural and underserved areas along with the outcomes 

achieved thereof? 

 

     THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

 

(a) and (b) : Central Board of Secondary Education (CBSE) affiliates only those 

schools who fulfill all the conditions laid down in Affiliation Bye Laws of the Board. 

A few schools were not following Examination and Affiliation Bye Laws of the Board 

and were sponsoring students (for Board examination) who were not attending 

regular classes from the school. Clause 14.2.3 of the Affiliation Bye-Laws of the 

Board stipulates that “No affiliated school shall present the candidates to the 

Board’s examination who are enrolled in an unaffiliated School/Branch.” Clause 

14.2.4 of the Affiliation Bye-Laws of the Board provides that “No affiliated school 

shall present the candidates to the Board’s examination who are on its roll but have 

not attended the school regularly or do not meet the requirement of minimum 

attendance for appearance in the Board’s examination”. Therefore, registration/ List 

of Candidates (LoC) data of students of classes IX, X, XI and XII of various schools 
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were analyzed by CBSE and abnormalities in the data of a few schools were found.  

Hence, on 03.09.2024, surprise inspection of 27 CBSE affiliated schools had been 

conducted by CBSE. As reported by the inspection Committee, these schools were 

involved in the practice of sponsoring dummy/non attending students. 

        After issuing Show Cause Notices to these schools and considering their 

replies which were not found satisfactory, action against all these schools have 

been taken by the Board in accordance with the provision of Affiliation Bye-Laws of 

the Board, which included disaffiliation of 21 schools (enclosed as Statement I) 

and down gradation of 06 schools (enclosed as Statement II). 

(c) : 30395 schools are affiliated with CBSE as on 11.12.2024. New affiliation 

granted during the last three years: State-wise list is given in the enclosed 

Statement III and New affiliation granted during the last three years in Himachal 

Pradesh: District-wise list is given in the enclosed Statement IV. 

(d) : Clause 3.4.2 and 3.7 of Affiliation Bye Laws of the Board gives special 

concession in land provisions to schools situated in hilly areas/ hill stations while 

granting affiliation with the Board.  

(e) : To enhance CBSE’s global presence, the Board has made special provisions 

in respect of the foreign schools seeking affiliation with the Board stipulated in 

Clause 2.5 of Affiliation Bye Laws of the Board. Further, vide Circular No.17/2024 

dated 19.11.2024, the Board has extended the facility of SARAS Portal to the 

schools established in foreign countries to apply for affiliation, upgrading of 
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affiliation level, extension of affiliation, change of school/ trust name, shifting of 

school etc. throughout the year. A new CBSE Regional Office has been established 

in Dubai by the Board to support CBSE affiliated foreign schools in middle east.  

(f) : The Board is opening 06 new Regional Offices and 06 Sub-Regional Offices 

as an outreach for the stakeholders and to give thrust towards further affiliation of 

schools with the Board which will eventually lead to rise in enrolment in CBSE 

affiliated schools. 

 
 
 

STATEMENT I 
 

LIST OF DISAFFILIATED SCHOOLS 
 

S.No. Affiliation 
Number 

School Name Address 

1.  2730840 Khemo Devi Public 
School 

Khasra No. 33/4, Street No 
Safiabad Road, Village Near 
Bharat Gas Agency, Narela, Delhi-
110040 

2.  2730752 The Vivekanand School Shiv Mandir Colony Narela Delhi-
110040 

3.  2730631 Sant Gyaneshwar 
Model School 

Lakhmi Enclave, Extened Lal 
Dora, Alipur, Delhi - 110036 

4.  2730551 P D Model Secondary 
School 

88, Paschimi Friends Enclave 
Sector-6, Sultanpuri Road, 
110041 
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5.  2730705 Sidhhartha Public 
School 

Tatesar Extn., Kanjhawal, North 
West Delhi - 110081 

6.  2730792 Rahul Public School D-16, Rajiv Nagar Extn., Delhi - 
110086 

7.  1730430 Prince Uch Madhyamik 
Vidyalaya 

Palwas Road, Sikar, Rajasthan 
332001 

8.  2730694 Bharti Vidya Niketan 
Public School 

A-26, Ranjeet Vihar, Chander 
Vihar, West Delhi, Delhi-110041 

9.  2730719 U.S.M. Public 
Sec.School 

Veena Eclave Nangloi Delhi - 
110041 

10.  2730728 R.D. International 
School 

297, Nangli Vihar Extn., Baprola, 
New Delhi - 110043 

11.  2730638 Heera Lal Public School Bhagya Vihar, Jain Colony, 
Madanpur Dabas, North West 
Delhi, 110081 

12.  2730851 B.R. International 
School 

Main Qutabgarh Road, 
Mungeshpur, Delhi - 110039 

13.  1730790 Lord Buddha Public 
School 

IPD-08 Institutional Area ,Riico 
Ranpur Kota, Rajasthan 325003 

14.  2730723 S.G.N. Public School H - 243, Kunwar Singh Nagar, 
Nangloi, Delhi - 110041 

15.  2730503 M D Memorial Public 
School 

Friends Enclave Sultanpuri 
Indrajkeel Nangloi Delhi 

16.  1730726 LBS Convent School IPD-2 Riico Institutional Area 
Ranpur Kota, Rajasthan 325003 

17.  2730767 Hansraj Model School B-220, Ramesh Enclave Opp. 
R.K. Plaza, Rohini Sector-21, 
Delhi, 110086 

18.  1730536 Shiv Jyoti Convent 
Senior Secondary 
School 

Rathkankara, Kota, Rajasthan, 
324010 
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19.  1730262 Vidya Bharti Public 
School 

Todi Nagar, Sikar Rajasthan, 
332001 

20.  2730619 K.R.D. International 
School 

Vill. & Post Office Issa Pur, Main 
Dhansa Road, New Delhi-110073 

21.  2730681 M.R. Bharti Model Sr. 
Sec. School 

K-53/15, Friends Colony, Mundka, 
110041 

 

 

STATEMENT II 
 

LIST OF DOWNGRADED SCHOOLS 

Sl.no Affiliation 
no. 

School name Address 

1 2730229 Adarsh Jain Dharmic Shiksha 

Sadan 

Thana Road Najafgarh New Delhi, 

110043 

2 2730772 B.S. International School Plot No. 26, Dalip Vihar, Nilothi Extn., 

Delhi - 110041 

3 2730293 Bharat Mata Saraswati Bal 

Mandir 

Bawana Road Narela Delhi, 110040 

4 2730493 Ch Baldev Singh Model School Baldev Park Main Mukankipur Road 

Kirari Extn, Distt North West Delhi, Delhi, 

110041 

5 2730695 Dhruva Public School G - 11, Jai Vihar, New Delhi - 110043 

6 2730406 Naveen Public School Village Nithari Nangloi Delhi- 110041 
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STATEMENT III 

 

TOTAL NO. OF CBSE AFFILIATED SCHOOLS W.E.F 01.01.2022 TO 
11.12.2024 (STATE-WISE) 

 
State / UT Number of Affiliation Granted 
ANDAMAN & NICOBAR 3 
ANDHRA PRADESH 1095 
ARUNACHAL PRADESH 18 
ASSAM 43 
BIHAR 161 
CHANDIGARH 4 
CHATTISGARH 63 
DADAR & NAGAR HAVELI 10 
DAMAN & DIU 8 
DELHI 49 
GOA 1 
GUJARAT 68 
HARYANA 326 
HIMACHAL PRADESH 32 
JAMMU & KASHMIR 20 
JHARKHAND 150 
KARNATAKA 325 
KERALA 51 
LADAKH 123 
MADHYA PRADESH 128 
MAHARASHTRA 265 
MANIPUR 27 
MEGHALAYA 5 
NAGALAND 3 
ODISHA 179 
PUDUCHERRY 134 
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PUNJAB 120 
RAJASTHAN 103 
SIKKIM 8 
TAMILNADU 262 
TELANGANA 107 
TRIPURA 34 
UTTAR PRADESH 428 
UTTARAKHAND 46 
WEST BENGAL 82 
Grand Total 4481 

 
STATEMENT IV 

 
        NUMBER OF SCHOOLS AFFILIATED WITH CBSE IN HIMACHAL 

PRADESH W.E.F 01.01.2022 TO 11.12.2024 
 

 
District of Himachal Pradesh 

 
Number of Affiliation Granted  

 
BILASPUR 

 
4 

 
CHAMBA 

 
2 

 
HAMIRPUR 

 
3 

 
KANGRA 

 
8 

 
MANDI 

 
2 

 
SHIMLA 

 
2 
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SIRMAUR 

 
3 

 
SOLAN 

 
6 

 
UNA 

 
2 

 
Grand 
Total 

 
32 

 
 

 

FALL IN FOREIGN EXCHANGE RESERVES AND RUPEE DEPRECIATION 

3260. PROF. SOUGATA RAY:  

Will the Minister of FINANCE be pleased to state: 

(a) whether foreign exchange reserve of the country recently logged its sharpest 

weekly fall on record;  

(b) if so, the details thereof;  

(c) whether the persistent outflows from Indian equities have also kept the rupee 

under pressure; and  

(d) if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF  FINANCE 

(SHRI PANKAJ CHOUDHARY): 
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(a) and (b) For the week ended November 15, 2024, the Foreign Exchange 

Reserves (FER) decreased by 2.63% vis-à-vis the previous week. However, in 

percentage terms, the highest decline till date in the last 20 years was observed in 

the week ended October 24, 2008, with FER declining by 5.65% over the previous 

week.  

The level of FER during November are given below: 

 

  

  

 

 

 

 

As is evident from the data, the week of 29 November, 2024 has witnessed an 

upward movement in the level of FER over the previous week. 

(c) and (d) The value of the Indian Rupee (INR) is market-determined, with no target 

or specific level or band. Apart from capital flows (which include equity flows as 

well), the factors that influence the exchange rate of INR include movement in 

Dollar index, level of interest rates, movement in crude prices, current account 

deficit, etc. Further, RBI intervenes in the forex market to curb undue volatility in 

INR.  

As on (Week ending) FER position  
(US$ billion) 

November 01, 2024 682.13 
November 08, 2024 675.65 
November 15, 2024 657.89 
November 22, 2024 656.58 
November 29, 2024 658.09 

Source: RBI 
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ÿदूिषत ±ेý म¤ ÖवाÖÃय सेवाए ं

3261. डॉ. राजकुमार सांगवान :  

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या सरकार का ÿदूषण फैलाने वाली कंपिनयŌ और कारखानŌ के आसपास रहने वाले लोगŌ के 

ÖवाÖÃय को बनाए रखने और उÆह¤ ÿदूषण संबंधी बीमाåरयŌ से बचाने के िलए कोई योजना बनाने 

का िवचार है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  ³या सरकार न ेऐसे लोगŌ के ÖवाÖÃय कì जांच के िलए कोई दल तैनात िकया है; 

(घ)  यिद नहé, तो इसके ³या कारण है; 

(ङ)  ³या उ°र ÿदेश म¤ िवशेष łप से ऐसी कंपिनयŌ के नजदीक िÖथत गांवŌ म¤ औषधालय खोलने 

का कोई ÿÖताव है; 

(च)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(छ)  ऐसे औषधालयŌ के कब तक खोले जाने कì संभावना है?   

 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (छ):   भारत सरकार ने ÿदूषण को कम करने तथा ÖवाÖÃय और पयाªवरण कì सरु±ा के िलए 

जल (ÿदूषण िनवारण और िनयंýण) अिधिनयम, 1974, वाय ु (ÿदूषण िनवारण और िनयंýण) 

अिधिनयम, 1981 और पयाªवरण (संर±ण) अिधिनयम, 1986 को अिधिनयिमत िकया है। इन 

अिधिनयमŌ के ÿावधानŌ के तहत क¤ þीय ÿदूषण िनयंýण बोडª (सीपीसीबी) और राºय ÿदूषण िनयंýण 

बोडŎ (एसपीसीबी)/ÿदूषण िनयंýण ÿदूषण सिमितयŌ (पीसीसी) Ĭारा पयाªवरण कì सरु±ा के िलए 

िविभÆन िनयमŌ और िनदेशŌ को लागू िकया जाता है। 
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पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय (एमओईएफएÁ डसीसी) ने पयाªवरण संर±ण िनयम, 1986 

कì अनुसूची-। के अंतगªत "िविभÆन उīोगŌ से पयाªवरण ÿदूषक तÂ वŌ के उÂसजªन या िनÖ सरण के िलए 

मानक" अिधसूिचत िकए ह§। पयाªवरण संर±ण िनयम, 1986 कì अनसूुची-VI के अंतगªत यथा अिधसूिचत 

सामाÆय मानक उन ±ेýŌ म¤ लागू होते ह§, जहा ँऔīोिगक ±ेýŌ के िलए िविशĶ मानक उपलÊध नहé ह§। 

संबंिधत एसपीसीबी/पीसीसी उĉ मानकŌ के कायाªÆवयन को सुिनिĲत करती ह§। सीपीसीबी ने अिधक 

ÿदूषण कì संभावना वाले उīोगŌ कì सभी 17 ®ेिणयŌ और साझा अपिशĶ शोधन केÆ þŌ को Öव-

िनयामक तंý और ÿदूषण के ÖतरŌ कì िनरंतर िनगरानी के माÅयम से िनगरानी तंý को  सŀुढ़ करने और 

ÿभावी łप से मानकŌ का अनुपालन करने के िलए ऑनलाइन सतत बिह:ąाव/उÂसजªन िनगरानी 

ÿणाली (ओसीईएमएस) को Öथािपत करने का िनदशे िदया है। ओसीईएमएस के माÅयम से उīोगŌ के 

बिह:ąाव और उÂसजªन से उÂ पÆ न पयाªवरण ÿदूषण तÂ वŌ के åरयल – टाइम मान के संबंध म¤ ÿाÈ त डेटा 

को 24x7 आधार पर सीपीसीबी और सबंंिधत एसपीसीबी / पीसीसी को ऑनलाइन ÿेिषत िकया जाता 

है। क¤ þीय सॉÉटवेयर Ĭारा डेटा को ÿोसेस िकया जाता है और यिद ÿदूषक तÂ व के मापदडं का मान 

िनधाªåरत पयाªवरणीय मानकŌ से अिधक है, तो एक Öवचािलत एसएमएस अलटª सिृजत होता है और उसे 

औīोिगक इकाई, एसपीसीबी और सीपीसीबी को भेजा जाता है, तािक उīोग Ĭारा तुरतं सुधाराÂमक 

उपाय िकए जा सक¤  और संबंिधत एसपीसीबी/पीसीसी/सीपीसीबी Ĭारा उिचत कारªवाई कì जा सके। 

मूल आवेदन सं´या 60/2021 के मामले म¤ माननीय राÕůीय हåरत अिधकरण के िदनांक 11.06.2021 

के िनदेशŌ के अनुपालन म¤ एमओईएफएÁ डसीसी और सीपीसीबी Ĭारा "खतरनाक रसायनŌ के िनमाªण, 

भंडारण और आयात (एमएसआईएचसी) िनयम, 1989 के अंतगªत आने वाले अलग-अलग रासायिनक 

भÁ डारŌ और उīोगŌ के संबंध म¤ रसायन सरु±ा के िलए एकìकृत िनद¥शन łपरेखा" तैयार िकया गया है। 

यह łपरेखा ÿदूषण पैदा करने वाले कारखानŌ या खतरनाक रसायनŌ के िबखराव/åरसाव तथा खतरनाक 

रसायनŌ के रख-रखाव के कारण होने वाली आगजनी, िवÖफोट या अÆय घटनाओ ंजैसी दघुªटनाजनक 
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पåरिÖथितयŌ को कवर करता है और ‘भारतीय मानक, IS:14489:2018 Óयावसाियक सुर±ा और 

ÖवाÖÃय संवी±ा संबंधी Ó यवहार संिहता’ के अनपुालन म¤ सुर±ा जांच करने के संबंध म¤ औīोिगक 

इकाइयŌ को मागªदशªन ÿदान करता है। औīोिगक दघुªटनाओ ंऔर रासायिनक आपात िÖथितयŌ को 

रोकन े के िलए, एमएसआईएचसी िनयम, 1989 म¤ उīोगŌ Ĭारा सरु±ा जांच करने, ऑन-साइट 

आपातकालीन योजनाए ँ तैयार करने, िजला ÿािधकाåरयŌ Ĭारा ऑफ-साइट आपातकालीन योजनाए ँ

तैयार करने और इन तैयाåरयŌ का आकलन करने के िलए मॉक िűल करने का ÿावधान िकया गया है। 

एमएसआईएचसी िनयम, 1989 और बृहत औīोिगक दघुªटना जोिखम िनयंýण िनयम सबंंिधत 

राºयŌ/संघ राºय ±ेýŌ के मु́ य कारखाना िनरी±क (सीआईएफ)/औīोिगक सुर±ा एवं ÖवाÖÃय 

िनदेशक (डीआईएसएच) Ĭारा लागू िकए जाते ह§। 

क¤ þ सरकार ने कारखाना अिधिनयम, 1948 के तहत पंजीकृत कारखानŌ म¤ कायªरत ®िमकŌ कì 

Óयावसाियक सरु±ा, ÖवाÖÃय और कÐयाण सिुनिĲत करने के िलए कारखाना अिधिनयम, 1948 भी 

अिधिनयिमत िकया है। इस अिधिनयम के तहत पंजीकृत कारखानŌ के कÊ जेदारŌ और ÿबंधकŌ को 

अिधिनयम और उसके तहत बनाए गए िनयमŌ के ÿावधानŌ का पालन करना अपेि±त है। उÐलंघनŌ के 

िकसी भी मामले म¤, राºय सरकारŌ के मु́ य कारखाना िनरी±क/औīोिगक सरु±ा और ÖवाÖÃय 

िनदेशालय को कारखानŌ के कÊ जेदार और ÿबंधक के िवłĦ दडंाÂमक कारªवाई आरंभ करने का 

अिधकार है। 

ASSESSMENT OF HOME BASED WORKERS 

3262. SHRI SUBBARAYAN K.: 
SHRI SELVARAJ V.:  

 
 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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(a) whether the Government has an official assessment of home based workers; 

(b) if so, the details thereof, sector-wise and gender-wise, if not, the reasons 

therefor;  

(c) whether the Government has collected the data of home based workers of 

textiles, leather, handicrafts, etc., if so, the details thereof, sector-wise; and 

(d)whether the Government proposes to enact a law on home based workers, if so, 

the details thereof and if not, the reasons therefor? 

 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (d): The Unorganized Workers’ Social Security Act, 2008, now subsumed 

in the Code on Social Security, 2020, provides for social security to unorganized 

workers including homebased workers. In the Code on Social Security, 2020 the 

Central and State Government are mandated to formulate suitable social security 

and welfare schemes for unorganized workers.  

The Ministry of Labour and Employment has launched eShram portal, on 

26th August, 2021, for registration of unorganised workers, including domestic 

workers, on eShram portal. It also allows an unorganised worker to register on the 

portal on a self-declaration basis. The main objective of the eShram portal is to 

create a national database of unorganized workers, including homebased workers, 
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seeded with Aadhaar, and facilitate registration under existing Social Security and 

Welfare Schemes to such workers. As on 11.12.2024, 30.45 crores workers have 

registered on this portal including 2.89 crores Domestic and Household Workers.  

 

CENTRAL SECTOR SCHEME FOR REHABILITATION OF BONDED 
LABOURERS-2021 

 
3263. SHRI NARESH GANPAT MHASKE: 

DR. SHRIKANT EKNATH SHINDE:  
SHRIMATI SHAMBHAVI: 
  

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the details of the measures that have been implemented by the Government to 

ensure effective execution of the Central Sector Scheme for Rehabilitation of 

Bonded Labourers-2021 during the last three years; 

(b)the manner in which the performance of this revamped scheme been evaluated 

by the Government after post-implementation and key findings that have 

emerged; 

(c)the details of the specific assistance provided by the Government to special 

categories of beneficiaries, including women, children, and persons with 

disabilities under the said scheme;  

(d)the details of number of bonded labourers rehabilitated since the scheme's 

inception and the financial allocation made for their rehabilitation; and 
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(e)the details of the steps being taken by the Government to enhance awareness 

and collaboration among State Governments, NGOs, and other stakeholders in 

eradicating bonded labour in the country? 

 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (e): Ministry of Labour and Employment is implementing a Central Sector 

Scheme for Rehabilitation of Bonded Labourer-2021 for identification and release 

of bonded labourer. It is a demand driven scheme where funds are re-imbursed to 

concerned States/UTs governments on receipt of proposal from them. The scheme 

provides inter-alia the following:  

 immediate financial assistance amounting up to Rs. 30,000/- for each case 

of rehabilitation. 

 rehabilitation assistance to the tune of Rs. 1.00 lakh (for adult men), Rs. 2.00 

lakh (for special category labourers) and Rs. 3.00 lakh (bonded or forced 

labour involving extreme cases of deprivation or marginalization) to each 

rescued bonded labourers based on their category and level of exploitation. 

 financial assistance of Rs. 4.50 lakh per district to the states for conducting 

survey once in every three years per sensitive district, Rs. 1.50 lakh for 
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evaluatory studies (maximum of five evaluatory studies per year) and Rs. 10 

lakhs per state per annum for awareness generation.  

The Institute of Human Development carried out third party evaluation of the 

Central Sector Scheme for Rehabilitation of Bonded Labour in FY 2020-21 to 

evaluate efficacy of the scheme. On the basis of suggestions/recommendation 

contained in the Evaluation Report, the scheme was revamped in January, 2022 

and henceforth is known as Central Sector Scheme for Rehabilitation of Bonded 

Labourer-2021.  

Since inception of the Scheme, a total 2,96,795 number of bonded 

labourers have been rehabilitated and Rs. 105.58 crores has been reimbursed 

towards their rehabilitation. 

 

PENSION SCHEME FOR EMPLOYEES OF JAWAHAR NAVODAYA 
VIDYALAYAS 

 
3264. SHRI ANTO ANTONY: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the employees of Jawahar Navodaya Vidyalayas (JNVs) covered under 

any pension schemes; 

(b) if so, the details thereof and if not, the reasons therefor; 
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(c) whether the Government has any plans to start new JNVs in the country; and 

(d) if so, the details thereof and the steps taken by the Government in this regard? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) and (b) The New Pension Scheme (now National Pension System) (NPS), 

which was introduced for the Central Government employees w.e.f. 1.1.2004, was 

made applicable to the regular employees of Navodaya Vidyalaya Samiti (NVS) 

w.e.f. 1.4.2009. Those employees who had joined NVS on regular basis before 

1.4.2009 were given an option to continue with the existing Contributory Provident 

Fund (CPF) scheme or to join the NPS. The staff of the NVS are already entitled to 

benefits of either the CPF scheme or the NPS having regard to the option exercised 

by them.  

(c) and (d)     The Navodaya Vidyalaya Scheme envisages opening of one Jawahar 

Navodaya Vidyalaya (JNV) in each district of the country. With sanctioning of 62 

new JNVs in November 2016, all 638 districts (as on 31st May, 2014) of the 

States/UTs  which have accepted the scheme, other than 6 districts with 100% 

urban population, have been covered under this scheme. Further, 28 new JNVs 

have also been sanctioned on 06.12.2024 in uncovered districts of the country. 

Opening of new JNVs is a continuous process which depends on the willingness of 
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the concerned State Government/UT administration to make available requisite 

suitable land, free of cost, for construction of the permanent building and making 

available required temporary building, free of rent, to run the Vidyalaya till the 

permanent building is constructed. Sanction and opening of new JNVs depend on 

approval by the competent authority as per extant procedures.  

 

िनयाªतकŌ पर ÿितपूरक शुÐक 

3265. ®ी िशवमगंल िसहं तोमर:  

³या िव° मंýी यह बताने कì कृपा कर¤गे िक:  

(क) िनयाªतकŌ पर ÿितपूरक शÐुक लगाने कì ÿणाली का Êयौरा ³या है; 

(ख) ³या देश से िनयाªत को बढ़ावा दनेे के िलए लागू ÿोÂसाहन योजनाओ ं को यूरोपीय संघ Ĭारा 

राजसहायता माना जाता है; 

(ग) ³या वैिĵक िनयमŌ के कारण िनयाªत को ÿोÂसािहत करने म¤ किठनाई होती है; और  

(घ) ³या इसके समाधान के िलए कोई उपाय िकए गए ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 
िव° मýंालय म¤ राºय मýंी (पंकज चौधरी) 

 
(क) "िनयाªतकŌ पर ÿितपूरक शुÐक" शÊद ÖपĶ नहé है। सीमा शÐुक टैåरफ अिधिनयम, 1975 कì दूसरी 

अनसुूची म¤ िनिदªĶ दरŌ पर िनयाªत पर सीमा शÐुक अिधिनयम, 1962 के अंतगªत शÐुक लगाया जाता 

है। 
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(ख) जीएसटी के अंतगªत िनयाªत शूÆय दर पर है और कुछ मामलŌ म¤ जहां एकìकृत कर के भगुतान पर 

िनयाªत िकया जाता है, ऐसे भगुतान िकए गए कर कì वापसी का दावा िकया जा सकता है। 

ड्यूटी űॉबैक, आरओडीटीईपी और आरओएससीटीएल जैसी कुछ योजनाए ंह§, जो िनयाªत से संबंिधत 

योजनाए ंह§, जो भारत से िनयाªत पर क¤ þीय, राºय और Öथानीय शÐुकŌ, करŌ और उगाही पर छूट ÿदान 

करती ह§। 

चूंिक ये योजनाए ंकेवल शुÐकŌ, करŌ और उगाही कì छूट ÿदान करती ह§, इसिलए इÆह¤ सिÊसडी नहé 

माना जा सकता है। 

(ग) डÊÐयूटीओ करार म¤ Óयापार पर वैिĵक िनयम शािमल ह§। ये िनयम सीिमत अपवादŌ के साथ सभी 

सदÖयŌ पर समान łप से लागू होते ह§। इसिलए, इन वैिĵक िनयमŌ का पालन िकए जाने पर, िनयाªत को 

ÿोÂसािहत करने म¤ किठनाइयŌ का कारण नहé माना जा सकता है। 

(घ) उपरोĉ भाग (ग) के उ°र के अनसुार ÿĳ नहé उठता। 

 

BUDGET ALLOCATED TO EDUCATION 

3266. SHRI THARANIVENTHAN M. S.: 

Will the Minister of EDUCATION be pleased to state: 

(a) the percentage of GDP allocated to education in the current fiscal year; 

(b) the specific areas where the funds are allocated, such as primary, secondary, 

higher education, vocational training and research; 

(c) the details of the Government schemes/programmes funded from the allocated 

fund specifically those aimed towards improving access, quality and inclusivity in 

education within Tamil Nadu; and 
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(d) the steps being taken by the Government to achieve 6 percent of GDP allocation 

for education? 

 

      THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 
MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 
EASTERN REGION (DR. SUKANTA MAJUMDAR): 

(a) and (b) As per the latest “Analysis of Budgeted Expenditure on Education”, the 

total expenditure on education (i.e., Central Government and States/UTs -

Education Departments as well as all other Departments) as a percentage of 

Gross Domestic Product (GDP), for the year 2021-22(BE), is 4.12%. The 

combined Expenditure on Education of State/UTs and Centre in various sector is 

given as under:   

(Rs. in Crore) 
Sl. 
No. 

Sector Expenditure on 
Education (States/UTs 

and Centre) 
1 Elementary Education 4,19,104 
2 Secondary Education 2,45,043 
3 University and Higher Education 1,22,468 
4 Adult Education 944 
5 Technical Education 1,79,618 

Total 9,67,177 
 

(c) Ministry of Education has been implementing various education schemes for 

improving access towards quality and inclusivity in education, such as Samagra 
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Shiksha Abhiyan, Pradhan Mantri Poshan Shakti Nirman (PM POSHAN), Pradhan 

Mantri Uchchatar Shiksha Abhiyan (PM-USHA), etc. 

Further, Government is implementing various Scholarships and Fellowships 

for providing financial assistance to students of SC/ST/OBC and Minorities, details 

of which are available in the following websites: 

 

Sl. 
No. 

Ministry/Department Website links 

1. Department of Higher 
Education 

https://www.education.gov.in/scholarships_education
_loan 

2. University Grants 
Commission 

https://frg.ugc.ac.in 

3. All India Council for 
Technical Education 

https://www.aicte-india.org/bureaus/rifd/Scholarship-
Schemes 

4. Ministry of Social 
Justice and 
Empowerment 

https://socialjustice.gov.in/scheme-cat 

5. Ministry of Tribal 
Affairs 

https://tribal.nic.in/ScholarshiP.aspx 

6. Ministry of Minority 
Affairs 

https://www.minorityaffairs.gov.in/show_content.php?l
ang=1andlevel=2andls_id=669andlid=825 

 

(d)   In order to attain the goal of education with excellence and the corresponding 

multitude of benefits to this Nation and its economy, the National Education Policy 

(NEP) 2020 unequivocally endorses and envisions a substantial increase in public 

investment in education by both the Central government and all State 
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Governments. The Centre and the States will work together to increase the public 

investment in Education sector to reach 6% of GDP at the earliest.  

As per NEP, 2020, implementation of the Policy requires multiple initiatives 

and actions, which will have to be taken by multiple bodies in a synchronized and 

systematic manner. Therefore, the implementation of this Policy will be led by 

various bodies including Ministry of Education, State Governments, education-

related Ministries, State Departments of Education, Regulatory bodies etc. 

 In this regard, the Central Government has increased Budget allocation of 

Ministry of Education (MoE) from Rs. 93,224 Crore for the year 2021-22 to Rs. 

1,04,278 Crore for the year 2022-23 to Rs. 1,12,899 Crore for the year 2023-24 

and Rs. 1,21,118 Crores in the year 2024-25 for various activities of the Ministry. 

  

SKILL GAP ANALYSIS 

 3267. SHRI PUTTA MAHESH KUMAR: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

(a) whether the Union Government has conducted any survey regarding the issue 

of skill supply, demand and the gap over the last five years across the country 

including Eluru District of Andhra Pradesh; 

(b) if so, the details thereof along with the schemes undertaken by the Government 

to address the skill gap issue in the country especially in Andhra Pradesh; 
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(c) the total funding allocated and utilised to tackle the skill gap issue in the country 

over the last five years in a scheme-wise and State-wise manner, including Eluru 

District of Andhra Pradesh; 

(d) the total number of beneficiaries of schemes as identified above over the last 

five years across the country, State-wise including Eluru District of Andhra Pradesh; 

and 

(e) whether the Government has considered public-private partnerships and CSR 

drive to set up skill development centres to tackle the skill gap issue across the 

country and if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a)and(b): National Skill Development Corporation (NSDC) under the aegis of 

Ministry of Skill Development and Entrepreneurship (MSDE) has formed 36 Sector 

Skill Councils (SSCs), led by industry leaders in the respective sectors. These 

SSCs are mandated to identify the skill development needs of respective sectors 

as well as to determine skill competency standards. SSCs conduct the skill gap 

studies by time to time which provide information on the skills needed. Such studies 

guide the interventions of the Government for preparing the workforce as per the 

industry needs. Further, District Skill Committees (DSCs), set up across all 

States/UTs including Andhra Pradesh, are mandated with formulating District Skill 

Development Plans (DSDPs) to promote decentralized planning for skill 
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development and implementation at the grassroots level. The DSDPs identify 

sectors with employment opportunities as well as the associated demand for skilling 

in the district, and map the available facilities for Skill Training. Skill Development 

Programmes of the Government are designed and implemented to bridge identified 

skill gaps across sectors. For Andhra Pradesh, DSDPs for the year 2024-25 have 

been received for all districts including Eluru. 

    Under the Government of India’s Skill India Mission (SIM) , MSDE delivers skill, 

re-skill and up-skill training through an extensive network of skill development 

centres / institutes under various schemes, viz. Pradhan Mantri Kaushal Vikas 

Yojana (PMKVY), Jan Sikhshan Sansthan (JSS), National Apprenticeship 

Promotion Scheme (NAPS) and Craftsman Training Scheme (CTS) through 

Industrial Training Institutes (ITIs), to all the sections of the society across the 

country including state of Andhra Pradesh. The SIM aims at enabling youth of India 

to get future ready and equipped with industry relevant skills. 

(c): Funds are not released directly to the districts under any schemes of MSDE. 

Under PMKVY and JSS schemes, funds are released to the implementing agencies 

for meeting the training cost as per prescribed norms. Under NAPS, stipend support 

is released to beneficiaries through DBT. Day to day administration as well as 

financial control in respect of ITIs lies with the respective State Government/ UT 

Administration.  The State/UT- wise details of funds released for implementation of 
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PMKVY, JSS and NAPS during the last five years up to 2023-24 are given in the 

enclosed Statement I. 

(d): State-wise details of number of candidates trained during the last five years up 

to 2023-24 under various schemes of MDSE are given in the  enclosed Statement 

II.  The details of number of candidates trained enrolled in the Eluru district of 

Andhra Pradesh, during the same period, are given as under: 

 

PMKVY JSS NAPS CTS 
315 - 24 8,558*  

        * candidates enrolled 

(e): Yes Sir. Under NAPS, apprentices are engaged by establishments, including 

private sector establishments. Directorate General of Training (DGT) is 

implementing Flexi MoU Scheme and Dual System of Training (DST) in 

collaboration with industries to provide training to ITI students in real industrial 

environment. DGT has also signed MoU with IT Tech companies like IBM, CISCO, 

Future Skill Rights Network, Amazon Web Services (AWS) and Microsoft to ensure 

industry linkages for the institutes at the state and regional levels under Corporate 

Social Responsibility (CSR) initiatives. Further, Indian Institute of Skills (IIS) has 

been established in Public Private Partnership (PPP) mode at Ahmedabad and 

Mumbai with an aim to cultivate an industry-ready workforce for emerging economic 

opportunities. Also, National Skill Development Corporation (NSDC) under the 
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aegis of MSDE, actively engages with industries to form partnerships with diverse 

stakeholders, including corporates, foundations, government entities, and 

community-based organizations within the broader Skill India Mission. This synergy 

provides a single-window facilitation system, offering a unique platform for industry 

players to collaborate on skilling, reskilling, and upskilling initiatives.  

  

STATEMENT I 

State/UT- wise details of funds released for implementation of skill 
development schemes  during last five years up to 2023-24: 
 

(a) Pradhan Mantri Kaushal Vikas Yojana (PMKVY) 

Rs. in Crore 
Sl No State FY 2019-

20 
FY 2020-

21 
FY 2021-

22 
FY 2022-

23 
FY 2023-

24 
1 Andaman and Nicobar 

Islands 
0.88 1.15 0.59 0.075 0.03 

2 Andhra Pradesh 42.46 34.04 9.55 3.16 35.71 
3 Arunachal Pradesh 9.56 14.46 10.11 1.49 5.35 
4 Assam 59.83 75.20 53.46 11.01 43.28 
5 Bihar 92.36 62.41 55.8 15.82 31.97 
6 Chandigarh 2.47 0.91 0.49 0.26 0.61 
7 Chhattisgarh 27.90 7.19 3.98 2.48 13.02 
8 Dadra And Nagar Haveli 

and Daman And Diu 
2.32 0.33 0.18 0.01 0.26 

9 Delhi 39.43 48.63 3.52 3.6 12.63 
10 Goa 0.58 0.06 0.04 0.06 0.24 
11 Gujarat 47.55 27.01 9.04 3.36 16.29 
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12 Haryana 63.39 35.57 8.66 3.93 26.91 
13 Himachal Pradesh 29.13 14.05 5.44 2.81 9.41 
14 Jammu and Kashmir 43.88 35.83 16.52 16.79 34.91 
15 Jharkhand 30.63 10.86 9.45 4.95 13.31 
16 Karnataka 52.51 45.28 11.69 3.48 18.39 
17 Kerala 17.35 11.11 6.63 4.64 11.23 
18 Lakshadweep - - 0 0 0 
19 Madhya Pradesh 117.53 63.67 45.04 19.24 51.25 
20 Maharashtra 180.21 104.65 25.46 7.1 43.21 
21 Manipur 10.53 18.30 7.62 2.06 7.05 
22 Meghalaya 9.31 5.31 2.92 0.45 2.96 
23 Mizoram 5.62 5.74 3.1 0.81 3.06 
24 Nagaland 3.37 3.18 1.74 3.09 3.88 
25 Odisha 78.97 44.02 14.5 5.41 20.22 
26 Puducherry 2.50 2.68 1.27 0.49 2.67 
27 Punjab 61.10 29.93 10.9 5.19 27.27 
28 Rajasthan 101.76 68.14 35.3 10.4 63.46 
29 Sikkim 3.78 3.31 1.65 0.85 3.15 
30 Tamil Nadu 47.15 31.66 11.04 5.4 41.52 
31 Telangana 41.36 24.13 9.38 3.66 24.48 
32 Tripura 9.77 21.57 8.52 1.6 5.72 
33 Uttar Pradesh 214.61 133.05 66.65 19.08 97.6 
34 Uttarakhand 28.98 12.74 6.72 4.79 13.75 
35 West Bengal 70.65 31.49 18.36 6.11 25.1 
36 Ladakh - 0.12 0.26 0.337 1.02 

 

(b)       Jan Shikshan Sansthan (JSS)  

 Rs. in Crore 
States FY 2019-20 FY 2020-21  FY 2021-22 FY 2022-23 FY 2023-24 
Andaman and 
Nicobar                -             3.12           0.45           0.50           0.50 
Andhra Pradesh           2.75                -             3.03           3.31           3.36 
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Arunachal           0.50           2.46                -                  -                  -   
Assam           2.47           5.34           2.91           2.74           2.74 
Bihar           6.19           0.49           9.25         11.90         11.69 
Chandigarh           0.51           3.07           0.42           0.52           0.56 
Chattisgarh           3.42           0.48           6.70           7.61           7.34 
Dadra Nagar Haveli  
and Daman and Diu           0.48                -             0.82           0.95           0.96 
Delhi                -             1.48                -                  -                  -   
Goa           1.50           0.50           1.44           1.68           1.68 
Gujarat           0.50           5.00           0.48           0.56           0.55 
Haryana           4.83           2.50           5.12           4.79           4.48 
Himachal Pradesh           2.50           0.76           2.45           2.15           2.20 
Jammu Kashmir           0.25           0.88           4.77           5.71           5.72 
Jharkhand           0.96           1.30           1.15           0.13           0.25 
Karnataka           1.44           4.38           5.32           5.72           6.31 
Kerala           4.30           4.37           5.60           6.51           6.63 
Ladakh           4.41                -             4.17           5.01           5.04 
Lakshadweep                -                  -             0.57           0.46           0.25 
Madhya Pradesh                -           12.87           0.20           0.50           0.46 
Maharashtra         13.58           9.78         14.28         14.94         15.03 
Manipur         10.39           1.50         10.17         11.31         11.46 
Meghalaya           1.50                -             1.94           2.23           2.18 
Mizoram                -                  -             0.20           0.50           0.50 
Nagaland                -             0.50           0.45           0.56           0.52 
Odisha           0.50           8.01           0.95           0.64           0.63 
Punjab           8.16           0.97         13.23         15.38         15.19 
Rajasthan           1.00           2.51           0.75           1.05           0.99 
Tamil Nadu           2.49           3.36           4.06           4.29           4.52 
Telangana           3.92           2.93           3.19           4.06           4.32 
Tripura           3.18           0.48           2.74           3.20           3.24 
Uttar Pradesh           0.46         22.05           0.84           1.07           1.02 
Uttarakhand         22.84           2.72         22.99         25.79         26.03 
West Bengal           2.95           3.87           3.46           4.64           4.34 
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(c)       National Apprentice Promotion Scheme (NAPS) 

Rs. In Crore 
Sl. 
No 

Name of the State/UT 2019-20 2020-21 2021-22 2022-23 2023-24 

1 Andaman And Nicobar Islands 0.000 0.000 0.000 0.000 0.000 
2 Andhra Pradesh 2.680 5.638 1.960 9.287 3.206 
3 Arunachal Pradesh 0.000 0.000 0.000 0.000 0.000 
4 Assam 3.920 2.955 5.100 1.680 0.002 
5 Bihar 0.000 1.156 1.020 0.228 1.415 
6 Chandigarh 0.000 0.000 0.000 0.000 0.000 
7 Chhattisgarh 0.000 0.390 1.000 2.177 1.181 
8 Dadra and Nagar Haveli 0.000 0.000 0.200 0.000 0.000 
9 Daman and Diu 0.000 0.000 0.000 0.000 0.000 

10 Delhi 5.680 7.261 7.550 1.606 3.497 
11 Goa 0.000 0.000 0.000 0.000 0.230 
12 Gujarat 1.000 28.962 14.050 27.298 28.988 
13 Haryana 0.950 6.049 1.190 4.244 10.115 
14 Himachal Pradesh 0.210 0.628 0.650 0.777 0.464 
15 Jammu and Kashmir 0.000 0.208 0.170 0.062 0.000 
16 Jharkhand 0.000 0.510 0.850 0.080 3.080 
17 Karnataka 0.066 2.492 6.020 9.448 3.450 
18 Kerala 0.000 0.944 10.100 4.907 6.140 
19 Ladakh 0.000 0.000 0.000 0.000 0.000 
20 Lakshadweep 0.000 0.000 0.000 0.000 0.000 
21 Madhya Pradesh 8.129 2.377 10.400 1.698 1.598 
22 Maharashtra 2.250 6.230 5.720 9.515 17.064 
23 Manipur 0.000 0.000 0.000 0.000 0.000 
24 Meghalaya 0.000 0.000 0.000 0.000 0.000 
25 Mizoram 0.000 0.000 0.000 0.000 0.000 
26 Nagaland                        0.000 0.000 0.000 0.000 0.000 
27 Odisha 0.250 2.340 3.950 0.674 3.455 
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STATEMENT II 

 Details of candidates trained state-wise including states of Andhra Pradesh 
during last five years up to 2023-24: 
  

(a) Pradhan Mantri Kaushal Vikas Yojana: 

 State/UT 2019-20 2020-21 2021-22 2022-23 2023-24 
Andaman And Nicobar 
Islands 

1259 1464 613 310 648 

Andhra Pradesh 105667 66404 13199 5798 32421 
Arunachal Pradesh 15700 51991 8884 667 4152 
Assam 198896 362506 24517 8721 38189 
Bihar 191902 96288 47643 12213 23583 
Chandigarh 9507 3834 893 491 319 
Chhattisgarh 46548 16151 9495 4356 8367 
Delhi 146205 55121 19965 2262 10686 
Goa 4300 1709 604 176 183 
Gujarat 155195 48489 35001 6503 19975 
Haryana 175386 54719 18191 8963 27365 
Himachal Pradesh 48870 15612 8724 3539 5348 

28 Puducherry 0.000 0.000 0.000 2.000 0.000 
29 Punjab 0.074 0.528 0.800 0.813 2.345 
30 Rajasthan 0.005 0.997 2.500 2.097 0.777 
31 Sikkim 0.000 0.000 0.000 0.352 0.000 
32 Tamil Nadu 8.435 7.897 6.590 19.512 6.483 
33 Telangana 3.500 5.493 5.280 4.146 6.929 
34 Tripura 0.000 0.000 0.000 0.000 0.000 
35 Uttar Pradesh 2.000 4.305 7.500 4.343 2.443 
36 Uttarakhand 0.006 4.623 1.700 1.577 0.442 
37 West Bengal 5.112 2.801 4.500 1.982 0.145 
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Jammu And Kashmir 122659 58927 21339 7352 28875 
Jharkhand 120103 15452 34233 5302 8796 
Karnataka 165247 53066 23153 8410 13025 
Kerala 78523 31077 12968 5673 8802 
Ladakh 1937 181 731 246 445 
Lakshadweep 60 90 120 0 0 
Madhya Pradesh 223483 95403 46659 21345 34833 
Maharashtra 637002 148352 39864 14913 35257 
Manipur 28962 34540 6424 1146 2879 
Meghalaya 11999 17769 3406 1245 2502 
Mizoram 10837 11433 4742 1162 3533 
Nagaland 17364 14399 4184 1803 3830 
Odisha 239050 68828 12645 12116 21428 
Puducherry 7172 3241 1622 689 1556 
Punjab 97681 57054 18539 7568 11816 
Rajasthan 446900 97822 38511 9232 23551 
Sikkim 5123 3634 1322 381 2802 
Tamil Nadu 185108 72404 29057 8029 34507 
Telangana 108145 33999 13107 8040 15390 
The Dadra And Nagar 
Haveli 5338 222 252 31 301 

And Daman And Diu 
Tripura 50388 46676 4490 1608 5081 
Uttar Pradesh 656829 239286 69015 25568 71530 
Uttarakhand 68250 29412 10522 2942 11584 
West Bengal 177880 53221 31406 12370 25766 

  

 (b)       Jan Shikshan Sansthan(JSS) 

 State/UT   
2019-20 

  
2020-21 

  
2021-22 

  
2022-23 

  
2023-24 

Andaman and 
Nicobar 

0 0 900 1800 1800 

Andhra Pradesh 10901 8580 11699 16200 10800 
Arunachal Pradesh 570 0 0 0 0 
Assam 9243 8883 9139 12600 9000 
Bihar 22708 16314 28769 56594 37786 
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Chandigarh 1836 1120 1600 2700 1800 
Chhattisgarh 13483 10480 18151 37777 23376 
Dadra and Nagar 
Haveli and Daman 
and Diu 

1558 897 2379 3255 3179 

Delhi 5487 4940 5440 8099 5398 
Goa 1741 1664 1740 2700 1800 
Gujarat 18640 16840 19228 23917 14160 
Haryana 9002 8705 8939 10728 7181 
Himachal Pradesh 1400 1504 8424 28244 18630 
Jammu And Kashmir 3429 3554 2396 500 1020 
Jharkhand 5383 4424 9964 25220 22439 
Karnataka 16201 15525 18735 31492 21532 
Kerala 16247 13900 16148 24300 16198 
Ladakh 0 0 0 600 212 
Lakshadweep 0 0 0 1481 1772 
Madhya Pradesh 50449 45501 52222 70259 49089 
Maharashtra 38023 35102 38479 52934 37273 
Manipur 5387 5327 6285 10278 7197 
Meghalaya 0 0 0 1660 1800 
Mizoram 0 0 900 2472 1800 
Nagaland 1800 1800 1812 1999 2631 
Odisha 30677 25820 40635 71765 50828 
Punjab 3434 1607 3567 4138 3560 
Rajasthan 9069 9493 12443 20651 14831 
Tamil Nadu 14244 11727 14045 19784 14780 
Telangana 12452 8497 10398 15639 10300 
Tripura 1631 1101 2610 5397 3600 
Uttar Pradesh 85436 77335 88648 122510 84573 
Uttarakhand 10776 8800 12433 20687 14393 
West Bengal 14125 10356 13868 17904 12599 

  

(c) National Apprenticeship Promotion Scheme(NAPS) 

States/UT 2019-20 2020-21 2021-22 2022-23 2023-24 
Andaman and Nicobar Islands 0 3 9 41 48 
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Andhra Pradesh 3860 4394 15722 16203 21701 
Arunachal Pradesh 0 3 18 42 65 
Assam 2204 2452 14006 9661 8173 
Bihar 1155 1237 6476 5543 5317 
Chandigarh 346 280 813 671 1227 
Chhattisgarh 5637 1653 2660 4881 5259 
Delhi 4937 7784 17799 15818 15956 
Goa 1720 2032 3432 4406 11882 
Gujarat 45107 56911 69567 76226 83955 
Haryana 18920 31853 42343 62865 66720 
Himachal Pradesh 1898 1767 5669 6825 10212 
Jammu And Kashmir 304 260 832 989 859 
Jharkhand 2133 5034 8258 9152 11882 
Karnataka 13764 17276 42084 58523 78456 
Kerala 3899 6426 8975 11275 13104 
Ladakh 0 6 18 28 66 
Lakshadweep 0 18 4 9 6 
Madhya Pradesh 6942 9522 17093 21205 22707 
Maharashtra 36617 71475 146865 185999 263245 
Manipur 16 11 90 32 18 
Meghalaya 51 105 117 181 212 
Mizoram 4 1 4 4 12 
Nagaland 14 1 27 22 15 
Odisha 3391 3681 8296 10458 10755 
Puducherry 481 299 1090 1343 2469 
Punjab 2856 4459 11659 15361 14761 
Rajasthan 4073 6417 9473 15204 18230 
Sikkim 128 162 308 202 298 
Tamil Nadu 13602 24912 49929 72311 101553 
Telangana 9654 13996 38454 31821 37774 
Dadra and Nagar Haveli and 
Daman and Diu 

97 597 1282 1006 2878 

Tripura 437 255 244 368 383 
Uttar Pradesh 12584 19955 38039 56946 71504 
Uttarakhand 2489 4360 9986 16436 21058 
West Bengal 6149 7370 18791 26109 29538 
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(d) Craftsmen Training Scheme (candidates enrolled)  

State/UT 2019-20 2020-21 2021-22 2022-23 2023-24 
Andaman And Nicobar Islands 441 619 531 450 481 
Andhra Pradesh 56264 49142 45612 48110 50568 
Arunachal Pradesh 564 577 497 674 735 
Assam 2965 3210 3500 3548 5325 
Bihar 112408 105030 110399 90377 125577 
Chandigarh 968 831 910 907 1083 
Chhattisgarh 21831 19571 22320 20816 24226 
Delhi 9757 8672 8774 9261 10266 
Goa 1727 1742 2080 2126 2256 
Gujarat 69531 85391 81236 84648 98454 
Haryana 53251 54275 49032 45161 54944 
Himachal Pradesh 22203 17923 20332 22691 23437 
Jammu And Kashmir 4396 7545 8062 8130 8504 
Jharkhand 33463 25626 29760 35573 40103 
Karnataka 73714 54244 66238 73019 78663 
Kerala 35201 31632 35493 34741 33222 
Ladakh 151 118 171 326 368 
Lakshadweep 246 435 374 303 360 
Madhya Pradesh 73278 71096 63306 69194 73223 
Maharashtra 110734 102680 112997 121884 128333 
Manipur 80 82 108 668 812 
Meghalaya 512 514 508 738 714 
Mizoram 274 242 256 334 396 
Nagaland 228 222 186 267 240 
Odisha 49043 49694 57401 54005 65801 
Puducherry 789 687 689 737 796 
Punjab 39747 47590 39992 39986 43994 
Rajasthan 136224 101614 95342 99263 109595 
Sikkim 207 260 181 424 312 
Tamil Nadu 35024 27315 28496 35078 41168 
Telangana 32775 29468 27183 26480 29557 
The Dadra And Nagar Haveli 
And Daman And Diu 

319 318 443 666 908 

Tripura 1497 2043 1603 2470 2462 
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Uttar Pradesh 336119 279998 273714 269106 333601 
Uttarakhand 11052 8344 8918 10807 11542 
West Bengal 32506 30696 29207 37711 44221 

  

 

TRANSFORMING INDIA AS BIGGEST TOURIST HUB 

3268. SHRI S. JAGATHRATCHAKAN:                                

Will the Minister of TOURISM be pleased to state: 

(a)  whether the Government has taken cognizance of the fact that India is 

currently only the 22nd most visited nation in the world; and  

(b)  if so, the details of the steps that are proposed to be taken by the Government 

to make India the biggest tourist hub in the world? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) and (b): According to the UNWTO Barometer (May 2024), India was ranked 

24th globally in terms of International Tourist Arrivals (ITAs) in 2023*. During this 

period, India recorded 18.89 million ITAs, marking a significant increase from 14.33 

million in 2022, reflecting a robust growth rate of 31.9%.  

* The ranking for 2023 is provisional due to missing data from some countries. 
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Ministry of Tourism has taken several steps to make India the biggest tourist hub 

in the world as under: 

 The Ministry of Tourism under the schemes of ‘Swadesh Darshan’, ‘National 

Mission on Pilgrimage Rejuvenation and Spiritual Heritage Augmentation 

Drive (PRASHAD)’ and ‘Assistance to Central Agencies for Tourism 

Infrastructure Development’ provides financial assistance to State 

Governments/Union Territory Administrations/Central Agencies for the 

development of tourism related infrastructure and facilities at various tourism 

destinations in the country. 

 Ministry of Tourism through its various campaigns and events promotes 

various tourism destinations and products of India in domestic and 

international markets. Some of the initiatives are Dekho Apna Desh 

campaign, Chalo India campaign, International Tourism Mart, Bharat Parv. 

 The Incredible India Content Hub was launched which is a comprehensive 

digital repository, featuring a rich collection of high-quality images, films, 

brochures, and newsletters related to tourism in India. Promotions are also 

carried out through the web-site – www.incredibleindia.org and social media 

handles of the Ministry.  
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 Thematic tourism like wellness tourism, culinary tourism, rural, eco-tourism, 

etc. amongst other niche subjects are promoted so as to expand the scope 

of tourism into other sectors as well. 

 Enhance the overall quality and visitor experience through initiatives focused 

on capacity building, skill development such as ‘Capacity Building for Service 

Providers’ ‘Incredible India Tourist Facilitator’ (IITF), 'Paryatan Mitra' and 

'Paryatan Didi’. 

 For improving air connectivity to important tourist destinations, Ministry of 

Tourism has collaborated with Ministry of Civil Aviation under their RCS-

UDAN Scheme. As on date, 53 tourism routes have been operationalized. 

 e-Visa scheme is now available to 168 countries and it is available for 7 sub-

categories: 

i. e-Tourist Visa 

ii. e-Business Visa 

iii. e-Medical Visa 

iv. e-Conference Visa 

v. e-Medical Attendant Visa 

vi. e-Ayush Visa 
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vii. e-Ayush Attendant Visa 

 
DELAY IN COMPLETION OF ESIC HOSPITAL, SHIVAMOGGA IN 

KARNATAKA 
 
3269. SHRI B. Y. RAGHAVENDRA:  

  Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  

(a)the reasons for the delay in completing the ESIC hospital in Shivamogga, which 

was sanctioned in 2019 and began construction in April 2021 with a 15-month 

timeline;  

(b)the details of steps being taken by the Government to expedite the completion 

of said hospital to ensure timely healthcare access for workers and residents in 

the region; 

(c)whether the Government has set a revised timeline for the completion of said 

hospital and any measures taken to avoid further delays so that the hospital can 

become operational for the benefit of the people of Shivamogga and surrounding 

areas; and  

(d)if so, the details thereof, if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
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(a)  to (d): The construction of Employees’ State Insurance (ESI) Hospital in 

Shivamogga was delayed mainly because of Covid pandemic restrictions, hard 

rock strata on the site which needs to be removed by controlled blasting, delay in 

obtaining No Objection Certificate from the local authorities for conducting 

"Controlled Blasting Operations", etc. 

The construction work has been assigned to Central Public Works 

Department (CPWD) on deposit work basis. The physical progress is 52%. ESIC 

has been conducting periodical meetings with CPWD for speedy execution of 

works. 

 

ENVIRONMENTAL IMPACT OF BLOCKCHAIN BASED TECHNOLOGIES 

 3270. SHRI G. M. HARISH BALAYOGI: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  Whether the Government has conducted or plans to conduct any 

studies/surveys on the Environmental Impact of blockchain based 

technologies, if so, the details thereof, if not, the reasons therefor;  

(b)  Whether the Government has undertaken or planning to undertake any 

plans/initiatives to regulate carbon emissions from such blockchain based 

technology, if so, the details thereof, if not, the reasons therefor; and  
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(c)  Whether the Government has any mechanism in place to monitor the 

carbon emissions from blockchain based technology, if so, the details 

thereof and if not, the reasons therefor? 

    THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

(a) and (b) : At present there is no proposal to conduct any studies/surveys on 

the Environmental Impact of block chain-based technologies in the Ministry. 

Blockchain technology relies on data centers that consume significant amounts 

of energy. To address carbon emissions in such energy-intensive sectors, the 

Government of India has launched several initiatives under the National 

Mission for Enhanced Energy Efficiency (NMEEE), which includes: 

Perform, Achieve, and Trade (PAT): Focuses on reducing Specific Energy 

Consumption (SEC) in industries. 

Market Transformation for Energy Efficiency (MTEE): Promotes the use 

of energy-efficient appliances. 

Energy Efficiency Financing Platform (EEFP): Connects financial 

institutions and project developers to support energy efficiency projects. 

Framework for Energy Efficient Economic Development (FEEED): 

Develops financial tools to encourage energy efficiency. 

Additionally, the government has actively promoted renewable energy, leading to 

rapid growth in non-fossil fuel-based energy sources.  
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(c): India being Party to the United Nations Framework Convention on Climate 

Change (UNFCCC) submits National Communications and Biennial Update 

Reports to UNFCCC on a periodic basis. As part of these reports, National 

Greenhouse Gas (GHG) Inventory is prepared based on relevant 

Intergovernmental Panel on Climate Change (IPCC) Guidelines for National 

Greenhouse Gas Inventories. There is no ‘Blockchain technology’ category/sub-

category under these IPCC guidelines. However, greenhouse gas emissions from 

energy intensive processes are estimated under the Energy sectors. 

      

PEOPLE TRAINED UNDER SKILL DEVELOPMENT PROGRAMME 

 3271. SHRI MALAIYARASAN D.: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

(a)  the total number of people trained under the Skill India Programme since its 

inception within Tamil Nadu; 

(b)  the number of training centers set up under the Skill India Programme within 

Tamil Nadu, and the specific focus areas or industries for which skills are being 

imparted; 

(c)  the steps taken by the Government to improve the quality of training and 

ensure industry-relevant certifications for the beneficiaries of the programme; 
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(d)  whether there are any specific measures to enhance the participation of 

women, differently-abled persons and other marginalized groups in the Skill India 

Programme and if so, details thereof; 

(e)  the challenges faced in implementing the Skill India Programme at the 

grassroots level, particularly in remote and rural areas; and 

(f)  whether the Government has set any targets for the future expansion of the 

programme and if so, the details thereof? 

  
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a) and (b): Under the Government of India’s Skill India Mission (SIM) , the Ministry 

of Skill Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-

skill training through an extensive network of skill development centres / institutes 

etc. under various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), 

Jan Sikhshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) 

and Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), 

to all the sections of the society across the country including the State of Tamil 

Nadu. The SIM aims at enabling youth of India to get future ready and equipped 

with industry relevant skills. 

            The total number of Training Centres (TCs) under the schemes of MSDE in 

the State of Tamil Nadu and candidates trained in those TCs are as under: 
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Scheme Training Centres Candidates trained 
PMKVY  453  8,52,858 
JSS  9 81,838 
NAPS  2724* 3,21,896 
CTS (ITIs) 504^ 2,10,015 

 *Under NAPS scheme, the data is for number of establishments. 
^Under CTS scheme, the data pertains to total number of ITIs including both government and 
private. 

 

Under PMKVY 4.0, the most popular five Job Roles in Tamil Nadu are 

Sewing Machine Operator, Emergency Medical Technician (Basic), Traditional 

Hand Embroider, Telecom Technician and Additive Manufacturing . Under JSS, 

most popular Job Roles in Tamil Nadu are Assistant Dress Maker, Assistant Hand 

Embroider, Beauty Care Assistant, Domestic Care Attendant and Helper Electrical 

Technician.  

 (c) to (f): The training under the skill development programmes through  schemes 

mentioned above is provided to all the sections of the society  including women, 

differently-abled persons and other marginalized groups.  Training centres are set 

up on need basis. To encourage participation of women, differently-abled 

persons and other marginalized groups in the Skill development Programmes, 

special  provisions have been made  in the Common Cost Norms (CCN), in terms 

of reimbursement of boarding and lodging and conveyance costs.  Under CCN, 

specific provisions have also been made to encourage participation of candidates 
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living in Special Areas, such as  NE States and Hilly States. Under PMKVY, training 

programs in sectors like Electronics, Retail, Healthcare, Beauty and Wellness, 

Handicrafts and Apparel are structured to attract higher participation from women. 

Also, projects are designed to align with local skill demands, creating opportunities 

for rural women to participate and benefit from skill development scheme. Further, 

there are 324 ITIs and 19 National Skill Training Institutes for women. Under the 

JSS scheme, focus is being given to women and other vulnerable sections by giving 

age relaxations and since July 2018, coverage of women beneficiaries under the 

scheme has been around 82% of the total beneficiaries.  

  

KEY CHALLENGES IN MAINTENANCE OF SPORTS 
INFRASTRUCTURE 

 
3272. SHRIMATI RACHNA BANERJEE: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state:  

(a) whether the Government is aware of key challenges in the development and 

maintenance of sports infrastructure across the country, especially in rural areas; 

(b) if so, the details thereof; 

(c) whether it is true that there is a disparity in the quality of sports infrastructure 

between urban and rural area of the country; 

(d) if so, the details thereof; and 

(e) the measures taken/being taken by the Government to remove this disparity? 
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    THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 

AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) to (e) ‘Sports’ being a State subject, the responsibility of development of sports, 

including development and maintenance of sports infrastructure across the country, 

rests primarily with the State/Union Territory Governments. The Union Government 

supplements their efforts by bridging critical gaps. The sports infrastructure present 

in various parts of the country are under the jurisdiction of the respective 

bodies/Department of State/UT Governments. The information about them is 

maintained by the respective State/UT. Further, the Khelo India Scheme and 

National Sports Development Fund (NSDF), implemented by this Ministry, under 

which financial assistance for development of sports infrastructure is provided, are 

demand-driven schemes. The proposals received from the State/UT Governments 

and other eligible entities are considered for financial assistance, subject to their 

completeness, technical feasibility and availability of funds under these schemes. 

The details of the sports infrastructure projects approved and their sanctioned cost, 

funds released and their physical and financial progress, under Khelo India Scheme 

and NSDF, across the country, including in rural areas, are available in public 

domain on the dashboards of the Ministry at https://mdsd.kheloindia.gov.in and 

http://www.nsdf.yas.gov.in/nsdf-glance.html. 
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NCERT NEW TEXTBOOKS 
 
3273.  DR. RAJESH MISHRA: 

SHRIMATI SMITA UDAY WAGH: 
SHRI TEJASVI SURYA: 
SHRI PRAVEEN PATEL: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the National Council of Educational Research and Training (NCERT) 

has removed and added many chapters in the text books and if so, the rationale 

behind it; 

(b) whether it is being done on the recommendations of any Committee, if so, the 

composition and mandate of the committee; 

(c) whether NCERT is preparing new textbooks as per National Curriculum 

Framework (NCF) for School Education 2023 for new academic year; 

(d) if so, the details thereof and if not, the reasons therefor; 

(e) whether the State Governments have been advised to adopt the NCF for school 

education developed by the NCERT; and 

(f) if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
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(a) and (b) During the Pandemic – COVID-19 situation, students across the stages 

of school education have struggled a lot to continue their learning through online 

and other modes. The concerns related to curriculum load including the content 

load spread over syllabi and textbooks have been raised from different corners. 

Parliament Standing Committee has also raised the concern about the content 

overload in the textbooks. The National Education Policy (NEP), 2020 also states, 

“The reduction in content and increased flexibility of school curriculum - and the 

renewed emphasis on constructive rather than rote learning - must be accompanied 

by parallel changes in school textbooks”. In view of facilitating speedy recovery in 

their learning continuous and compensating time loss, National Council of 

Educational Research and Training (NCERT) took a step towards the 

rationalization of textbooks, as per extant procedures, across the stages and 

subject areas and rationalized/updated the content of textbooks across the grades 

and subjects in the year 2021-22. These textbooks are continued from 2022-23 

sessions onwards. Some updates have also been included in these textbooks in 

the year 2023-24 on account of evolution of knowledge, facts and their 

interpretations.  

(c) and (d) Yes, As a follow up of National Curriculum Framework for Foundational 

Stage (NCF-FS), 2022, NCERT has developed new Textbooks for Grade 1 and 2, 

which have already been introduced from 2023-24. NCERT has also developed 

new textbooks for Grades 3 and 6 as a follow-up of the National Curriculum 
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Framework for School Education (NCF-SE), 2023, which have been introduced 

from 2024-25. 

 (e) and (f) The NEP, 2020 in its para 4.32 states that, “States will prepare their 

own curricula (which may be based on the NCFSE prepared by NCERT to the 

extent possible) and prepare textbooks (which may be based on the NCERT 

textbook materials to the extent possible), incorporating State flavor and material 

as needed. While doing so, it must be borne in mind that NCERT curriculum 

would be taken as the nationally acceptable criterion”.  

 

EDUCATION OF CHILDREN WITH DISABILITIES 

3274. SHRI A. RAJA:  

Will the Minister of EDUCATION be pleased to state: 

(a) the details of steps taken under various schemes for implementation for the 

education to children with disabilities (CwD) in the country; 

(b) the measures taken by the Government for improvement of school 

infrastructure including funding for updating school infrastructure to make it 

inclusive/disability-friendly; 

(c) whether any survey conducted to know the percentage of retention of CwD 

children in various schools in the country, State-wise, since many such 

children drop out because of lack of disability-friendly infrastructure, including 

washrooms in schools; 
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(d) if so, the details thereof; and 

(e) if not, the procedure being followed by the Government to monitor the 

retention of CwD in different schools? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) to (e) The Department of School Education and Literacy, Ministry of Education 

has launched Samagra Shiksha Scheme, an overarching programme for the school 

education sector. There is a dedicated component of Inclusive Education under 

Samagra Shiksha for the education of Children with Special Needs (CwSN). It 

covers all CwSN with one or more disabilities as mentioned in the schedule of 

disabilities of the Rights of Persons with Disabilities (RPwD) Act, 2016. Through 

this component, CwSN are provided support via specific student-oriented 

interventions such as identification and assessment camps, provision of aids, 

appliances and assistive devices, transportation, scribe and escort allowance 

support, Braille books and large print books, stipend for girls with special needs and 

teaching-learning materials etc. in order to appropriately address their unique 

educational requirements in general schools. Further, individualized support is also 

provided through therapeutic interventions at the block level. 

Samagra Shiksha scheme has provisions for creation of differently-abled 

friendly infrastructure such as Ramps, Ramps with Handrails, and CwSN friendly 

toilets for barrier free access to schools for all children. As per UDISE+ 2021-22, 
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there are 10,69,795 schools having ramps, 7,40,395 schools having ramps with 

handrails and 4,01,487 schools with CwSN friendly toilets for CwSN across the 

country. An amount of Rs.239.16 lakh for Ramps and Rs.8962.07 lakh for disabled 

friendly toilets has been approved through the PAB for the year 2024-25. 

Further, Government has notified the Accessibility Code for Educational 

Institutions on January 10th, 2024 and the same has been notified in the Rules of 

RPwD Act 2016 on 20th June, 2024. The Code examines the physical barriers and 

information and communication barriers of access to school facilities for CwSN. It 

provides child friendly standards with cost effective solutions for existing buildings, 

along with elements to make new buildings compliant with national accessibility 

standards.  

In addition, Government is taking numerous initiatives for the education of CwSN 

which include: 

(i) A dedicated channel for the hearing impaired has been launched under PM 

e-Vidya initiative on 6th December, 2024. The PM e-Vidya 24*7 DTH Channel 

No.31 telecasts learning content in Indian Sign Language (ISL) for the benefit 

of the hearing impaired. 

(ii) NCERT textbooks are being converted into ISL, glossary words in 

psychology, history, geography, economics have been produced and are 

being continually disseminated through DIKSHA portal and PM e-Vidya DTH 

TV Channels, on regular basis to ensure coherent access of these e-
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Contents. A 10,500 words ISL dictionary developed in collaboration with 

ISLRTC uploaded on DIKSHA.  

(iii) National Council of Educational Research and Training (NCERT) 

conducts live interaction series, titled, “Teaching Learning 

Interventions for Inclusive Classrooms”. Each episode is of half hour 

duration, focusing on promoting inclusive pedagogy practices, by 

considering one class, one subject and one-chapter from textbooks, with 

mandatory ISL interpreter.  

(iv) To promote and support inclusive education for all, NIOS has been working 

with the philosophy of reaching the unreached and pursuing various 

proactive measures. Learning materials such as Talking Books for learners 

with blindness and low vision, a subject-specific terminological dictionary in 

Indian Sign Language, and learning materials in video format in Indian Sign 

Language for deaf and hard of hearing learners. These are available on 

YouTube channel of NIOS and Gyanamrit. 

(v) NIOS is the first board in the country to offer ISL as a first language subject 

to deaf learners. The use of sign language as a subject (first language) will 

enable easy knowledge acquisition and comprehension. Provision of ‘On-

Demand Examinations’ that give the learners a scope to appear in particular 

subjects' examinations as per their convenience. 
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(vi) NIOS provides ‘Examination at Home’ that institutes exceptional case to case 

provision of conducting examinations at home for severely disabled learners. 

Such flexibility brings in reasonable exemptions during examinations that 

provide general and specific provisions for learners with a disability. 

(vii) Several exemptions/concessions are provided to CwSN such as 

facility of Scribe and compensatory time, appointment of Scribe and related 

instructions, fee and special exemptions like exemption from third language, 

flexibility in choosing subjects, alternate questions /Separate Question etc. 

(viii) Under the Deendayal Divyangjan Rehabilitation Scheme (DDRS), 

financial assistance is provided to the voluntary Organisations for running 

various projects for the welfare/empowerment of Persons with Disabilities 

(PwDs) including Special School for the Children with Visual, Hearing and 

Intellectual disability including children with Cerebral Palsy etc., aimed at 

enabling them to maintain their optimal, physical, sensory, intellectual, 

psychiatric or social functional levels.  

(ix) Financial assistance for tuition fee reimbursement to 100% Deaf (without 

cochlear implant) and 100% Blind students enrolled in Classes 9 to 12 for 

pursuing STEM (Science, Technology, Engineering and Mathematics) 

subjects is being provided through National Institutes and Composite 

Regional Centres under the DEPwD. The extent of financial assistance is 

limited to Rs. 1.5 Lakh per student or actual whichever is less.  
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With a view to monitor CwD and facilitate early screening and intervention, the 

Government through NCERT has developed 'PRASHAST' (Pre-Assessment 

Holistic Screening Tool); a mobile app to digitally screen students for possible 

disabilities at school level. It is available in 23 languages (English and 22 languages 

included in the VIII Schedule of our constitution) for easy access by teachers, 

special educators and school heads. Till date about 10 lakh plus users have 

registered on the App. The Checklist under the App helps in the early screening of 

children with disabilities, who are then taken for assessment and certification of the 

disability, which enables the schools to provide individualized education plan/ 

therapy/ learning assistance through special educators depending on the type and 

level of disability. 

 

CONSERVATION OF ANCIENT MONUMENTS IN SOUTH INDIA 

3275. SHRI D. M. KATHIR ANAND:  

      Will the Minister of CULTURE be pleased to state: 

  (a) whether the Government is providing adequate funds for the conservation, 

preservation  and  protection of   ancient monuments in South India;  

(b) if so, the details of the ancient temples belonging  to Pallavas, Imperial Cholas, 

Medieval    Pandyas, Cheras, Nayak dynasties during the last five years monument 

and dynasty-wise; 
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(c) the  details of  the  steps  taken  by  the Government  for  the  digital mapping of 

these ancient protected monuments and temples; 

(d) whether  the  Government  has  constituted  any  expert  committee  with  regards  

to  the  

introduction  and  usage  of  latest digital twin technologies and for the allocation of 

funds; and 

(e) if so, the details thereof? 
 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) and (b) 
 

Yes Sir, Government is providing adequate   funds    for   the conservation, 

preservation and protection of  ancient monuments/sites across the country 

including South India irrespective of dynasty, age or otherwise. The details 

of funds allocated and expenditure incurred thereon during the last five 

years, is given as under:-  

 

                                  (Amount Rs. in Crores) 
S. No. Year Allocation Expenditure 

 1. 2019-20 435.61 435.39 
 2. 2020-21 260.90 260.83 
3. 2021-22 270.00 269.57 
4. 2022-23 392.71 391.93 
5. 2023-24 443.53 443.53 
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(c) ASI came up with a user friendly mobile application namely “Indian Heritage 

App” having a comprehensive database of all protected monuments of 

national importance as a single access platform for Indian heritage and 

cultural edifices having information on vital aspects with textual content 

added by interactive digital maps. 

(d) and  (e) No, Sir. No such committee has been constituted by the Ministry. 

 

UNCLAIMED FUNDS HELD BY LIC  

3276. SHRI ASADUDDIN OWAISI: 

Will the Minister of FINANCE be pleased to state: 

(a) the total amount of unclaimed funds held by the Life Insurance Corporation of 

India (LIC) during the last five years, year-wise;  

(b) whether it is true that a significant number of policyholders or their nominees 

do not claim maturity benefits, death benefits and other payouts leading to the 

accumulation of unclaimed funds;  

(c) if so, the details of quantum of funds that remain unclaimed due to non-

settlement of maturity, death or other benefits, year-wise;  

(d) the steps taken/being taken to identify and contact policyholders or their 

nominees to ensure rightful claim of these funds; and  
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(e) whether the Government has taken measures to raise awareness about 

unclaimed funds and simplify the claim process particularly for policyholders 

of rural and semi-urban areas? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY):  
 
(a) to (e): The total amount of unclaimed fund in respect of outstanding death and 

maturity claims furnished by LIC for last five years is as under:- 

Years 
Total Unclaimed and outstanding 

Maturity Claims  
Total Unclaimed Death Claims 

Number Amount (Cr.) Number Amount (Cr.) 
2023-24 3,72,282 880.93 10 0.14 
2022-23 3,73,329 815.04 31 0.81 
2021-22 3,24,813 897.1 24 0.24 
2020-21 3,13,117 652.95 35 0.43 
2019-20 2,43,790 480.78 89 2.02 

 

In order to reduce the Unclaimed and Outstanding Claims following steps are 

undertaken: 

i. Outstanding amounts lying in unclaimed accounts are settled in favour of 

respective policyholders or claimants upon receipt of claim request. Further, 

as per the provisions of Senior Citizens’ Welfare Fund Rules, 2016 notified 

by the Government of India and a Master Circular dated 25.7.2017 issued by 
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the Insurance Regulatory and Development Authority of India, all insurers, 

including LIC, who have unclaimed amounts of policyholders for a period of 

more than 10 years are required to transfer the same with interest to the 

Senior Citizens’ Welfare Fund every year. Further, even after transfer of the 

unclaimed amounts to the Fund, a policyholder or claimant continues to be 

eligible to claim the unclaimed amounts under their respective policies for a 

period of up to 25 years. 

ii. Reminder letters are sent thorough ordinary/ speed post as well as through 

email where available and also SMS are sent where mobile numbers are 

available. 

iii. Both print media and digital media advertisement are given apart from radio 

jingles for policyholders to claim their due amounts. 

iv. Unclaimed claim data (list of policies) and list of requirements are placed on 

LIC’s website (www.licindia.in) from where the policyholders can check and 

claim the amount. 

v. LIC officials visit the residence of the policyholders for requirements and 

settlement of the unclaimed amounts. 

vi. Policy service camps (campaigns) are organized in residential localities in 

various cities. 

vii. Facility of online registration of NEFT details is made available through LIC’s 

portal. 
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viii. A facility of anywhere submission of NEFT and claim requirements is 

provided to the policyholders for their convenience. 

ix. Claim settlement process is simplified and only valid NEFT is required to 

settle the claim. Continuous follow up is made with the policyholders through 

agents and Development officers to comply with the requirement and claim 

the amounts. 

x. Services of credit bureau agencies are utilised to get the latest contact details 

of the policyholders. 

xi.  Division/branches arrange Policy Service Camps (Campaigns) in housing 

societies and prime areas in various cities. 

 

INTEGRATION OF GATI SHAKTI PORTAL WITH e-SHRAM PORTAL 

3277. DR. KALANIDHI VEERASWAMY: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government is considering integrating the Gati Shakti portal with 

the e-Shram database, if so, the details thereof; 

(b)the specific steps being taken by the Government to ensure a seamless 

integration of the Gati Shakti portal with the e-Shram database, and the timeline 

fixed for the integration; 
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(c)the manner in which the integration of the above said two platforms benefit 

stakeholders, particularly in terms of improving the logistics sector and providing 

better welfare services to workers in the unorganised sector; 

(d)the measures being put in place by the Government to protect data privacy and 

ensure the security of personal information during the integration process; and  

(e)the manner in which the integration is going to improve coordination between 

Central and State agencies in delivering welfare schemes, employment 

opportunities, and infrastructure projects? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (e): The Ministry of Labour and Employment launched eShram portal 

(eshram.gov.in) nationwide on 26th August 2021 for creation of a comprehensive 

National Database of Unorganised Workers (NDUW) verified and seeded with 

Aadhaar. eShram portal is meant to register and support the unorganised workers 

by providing them a Universal Account Number (UAN) and eShram card.  

The PM Gati Shakti National Master Plan entails creation of a common 

umbrella platform of infrastructure projects, pertaining to various Ministries/ 

Departments, incorporated with a comprehensive database, for efficient planning 

and implementation, on a real-time basis. Uploading of data (geo-coordinates of 
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projects) by Ministries/ Departments on the National Master Plan portal is intended 

to reduce duplication of efforts and promote adoption of integrated approach for 

planning of projects and their synchronised implementation. 

The Ministry of Labour and Employment is integrating eShram portal 

with the Gati Shakti National Master Plan, for leveraging the synergies between the 

two platforms, for enhanced planning and decision-making.  

Data sharing guidelines have been shared with Central Ministries/ 

Departments and States / UTs to ensure data privacy and the security of personal 

information. 

 

PENSIONARY BENEFITS TO RETIRED MEMBERS OF EPFO 

3278. SHRI PARBHUBHAI NAGARBHAI VASAVA: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the steps taken by the Government to extend the pensionary benefits to retired 

members of EPFO;  

(b)whether the Government has provided any comprehensive guidelines for 

simplification of procedure regarding settlement of Pension Claims through any 

manual to the functionaries of EPFO; and 

(c)the steps taken by the Government to ensure continuity of relief/benefit allowed 

under the Employees Deposit Linked Insurance (EDLI) Scheme? 
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a): EPS 95 provides comprehensive benefits covering a broad spectrum of 

contingencies, which ensures social security protection during old age of the 

Members and their families. 

Further, EPFO has started an initiative termed as PRAYAAS with an aim of 

handling over PPOs to members of EPS, 1995 on the day of superannuation. 

A monthly initiative at the district level all over the country is taken up every 

month under Nidhi Apke Nikat (NAN) 2.0 program, where the benefits of the 

scheme are explained to the stakeholders through direct interactions.  

(b): Yes, updated manuals one in respect of EPS, 1995 and other related to EDLI, 

1976 was unveiled by Hon’ble HLEM on 15.11.2024. The same were ratified 

/approved in the 236th meeting of CBT held on 30.11.2024. The updated manuals 

will help Field Offices in proper discharge of their duties in a structured manner. 

(c): The relief benefit under EDLI Scheme 1976 has been further extended by 

the Central Government vide G.S.R 715(E) dated 18.11.2024 for providing the 

minimum assurance benefits of Rs 2.5 lakh and maximum benefits of Rs 7 lakh, 

with effect from 28-04-2024. 
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ORGANISATIONS WORKING IN SOCIAL SECTOR THROUGH CSR 
INITIATIVES  IN KARNATAKA 

 

3279.   SHRI BASAVARAJ BOMMAI: 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) the details of organizations working in social sectors through Corporate Social 

Responsibility (CSR) initiatives in Karnataka; 

(b) the details of the funds sanctioned, allocated and utilized by such organizations 

during the last five years, in Karnataka, including the Haveri district; 

(c) whether the Government has evaluated or made an impact assessment of the 

CSR-funded projects implemented by organizations in Karnataka and if so, the 

details and the findings thereof; 

(d) whether the Government has taken any steps to ensure transparency and 

accountability in the utilization of CSR funds; and 

(e) if so, the details thereof and if not, the reasons therefor? 

     THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 

(a):  The term as ‘organization’ has not been provided under Corporate Social 

Responsibility (CSR) Legal Framework. However, the details of number of 

companies and amount spent by them under CSR in the state of Karnataka for the 
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last five financial years(FYs) i.e. from 2018-19 to 2022-23 is enclosed as 

Statement I. 

(b):There is no provision of sanction and allocation of CSR funds under CSR legal 

framework. However, on the basis of the filings made by the companies in the 

MCA21 registry, the district wise CSR expenditure in Karnataka for the last five 

financial years(FYs) i.e 2018-19 to 2022-23 is enclosed as Statement II. The details 

of CSR spent on Haveri district is included in the enclosed Statement II. 

(c) to (e): The Board of the company is required to disclose the CSR Policy 

implemented by the company in its Board report and the Board of the company has 

to satisfy itself that the funds so disbursed have been utilised for the purposes and 

in the manner as approved by it, and the Chief Financial Officer or the person 

responsible for financial management shall certify to the effect. The CSR 

Committee shall formulate and recommend to the Board, an annual action plans in 

pursuance of CSR policy, which includes the modalities of utilization for funds, 

monitoring and reporting mechanism for the projects or programs and details of 

need and impact assessment, if any, for the projects undertaken by the company. 

The details of CSR activities, Impact Assessment etc. are required to be reported 

by the companies in the ‘Annual Report on CSR’ including annual action plan on 

CSR which is part of the Company’s Board Report. CSR mandated companies who 

have their websites are required to make disclosures such as composition of CSR 

Committee, CSR Policy and CSR projects approved by Board on their website. The 
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CSR framework is disclosure based and expenditure on CSR activities is required 

to be audited by the statutory auditors of the company. The Ministry has notified 

the Companies (Auditor’s Report) Order, 2020, (“CARO, 2020”) applicable from FY 

2021-22 which requires auditors to state details of any unspent CSR amount.  Thus, 

the corporate governance framework along with the existing legal provisions such 

as mandatory disclosures, accountability of the CSR Committee and the Board, 

provisions for statutory audit of accounts of the company etc. provide adequate 

mechanisms to ensure transparency and accountability. 

STATEMENT I 

    
Number of companies  and amount spent by them on CSR in the state of 

Karnataka from  FY 2018-19 to FY 2022-23 

 Financial year  2018-19 2019-20 2020-21  2021-22 2022-23 

Number of companies 1968 1988 1911 1800 2156 

Amount spent in Rs. Cr. 1257.69 1448.16 1277.81 1839.73 1985.23 

  (Data upto 31.03.2024) (Source: Corporate Data Management Cell) 
 

STATEMENT II 

 

District wise CSR expenditure in Karnataka from FY 2018-19 to 2022-23 
(Amount in Rs. Cr.)  

S.No. District 
FY 

2018-19 
FY 

2019-20 
FY 

2020-21 
FY 

2021-22 
FY 

2022-23 
1.  Bagalkote 0.28 2.92 0.64 5.64 4.50 
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2.  Ballari 8.21 13.59 14.87 28.79 189.49 
3.  Belagavi 2.30 8.72 8.09 16.47 18.61 
4.  Bengaluru Rural 17.59 17.15 20.05 120.57 161.08 
5.  Bengaluru Urban 11.60 30.46 77.41 1074.13 7.37 
6.  Bidar 0.05 0.32 0.69 2.26 6.56 
7.  Chamarajanagar -  0.76 2.61 4.14 8.46 
8.  Chikkaballapur 1.37 3.89 12.24 1.70 0.21 
9.  Chikkamagaluru 0.64 3.04 1.76 7.66 9.90 
10.  Chitradurga 17.50 3.90 10.24 11.39 5.30 
11.  Dakshina Kannada 51.76 82.53 44.67 33.41 39.04 
12.  Davanagere 0.09 1.66 1.46 3.68 4.34 
13.  Dharwad 4.79 26.19 27.03 41.46 19.92 
14.  Gadag 0.40 0.79 2.19 1.48 4.51 
15.  Hassan 0.21 1.24 1.47 4.92 2.12 
16.  Haveri 0.60 1.34 0.91 8.60 11.22 
17.  Kalaburagi 0.41 0.12 2.25 18.91 14.14 
18.  Kodagu 2.78 2.10 3.75 20.62 8.58 
19.  Kolar 9.86 17.54 11.35 14.14 24.50 
20.  Koppal 1.29 0.47 2.01 4.32 4.67 
21.  Mandya 0.25 0.48 2.22 6.64 6.17 
22.  Mysuru 7.33 27.18 20.51 50.41 49.03 
23.  Raichur 4.99 4.51 4.51 18.04 9.86 
24.  Ramanagara 15.23 20.55 33.90 4.05 0.14 
25.  Shivamogga 4.03 7.27 8.45 6.81 4.57 
26.  Tumakuru 4.39 8.76 3.96 14.56 18.00 
27.  Udupi 10.50 17.59 4.60 20.10 23.39 
28.  Uttara Kannada 9.62 4.84 5.07 11.46 11.02 
29.  Vijayanagar -  0.50 -  0.00 1.30 
30.  Vijayapura 0.00 0.20 1.26 1.12 5.03 
31.  Yadgir 0.03 1.58 0.97 2.83 -  
32.  PAN India* -  -   - 0.01 -  
33.  NEC/Not 

Mentioned* 
1069.57 1135.95 946.65 279.41 1312.18 

Total 1257.69 1448.16 1277.81 1839.73 1985.23 
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(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 
* Companies either did not specify the names of districts or indicated more than one district 

where projects were undertaken.  
 

POLLUTION IN BUDHA NULLAH, PUNJAB 

 3280.  SHRI AMRINDER SINGH RAJA WARRING:  

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state:  

(a)  whether the Government is aware that the 14-km-long Buddha Nullah in 

Ludhiana, carrying domestic and industrial waste, discharges into the 

Sutlej at Walipur, and the river water is used for drinking purposes by 

thousands of families in the Malwa region; 

(b)  whether the Government has taken cognizance of reports indicating that 

despite being treated by Common Effluent Treatment Plants (CETPs), 

the discharge from several dyeing units remains highly toxic and non-

compliant with environmental norms;  

(c)  whether it is true that, contrary to the conditions of the Environmental 

Clearance (EC), three CETPs are reportedly discharging treated effluent 

into Buddha Nullah, violating the stipulated disposal conditions; 

(d)  whether the Central Pollution Control Board (CPCB) followed up on its 

August 12, 2024 directions to the Punjab Pollution Control Board (PPCB) 

regarding extreme water pollution in Buddha Nullah; 
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(e)  if so, the details thereof, including action against dyeing units and 

environmental compensation;  

(f)  whether any Action-Taken Report has been submitted in this regard, if 

so, the details thereof; and  

(g)  the steps being taken by the Government to ensure compliance with 

environmental norms and prevent further pollution of Buddha Nullah and 

the Sutlej River? 

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 

(a) to (g): Central Pollution Control Board (CPCB) has carried out inspection and 

monitoring of four (04) Common Effluent Treatment Plant (CETPs) located in 

Ludhiana to verify the compliance of discharge norms during April 22nd -23rd, 

2024.  It was observed that out of 04 CETPs, 01 CETP of 500 KLD, at Plot No. 

D-260-261, Phase-VIII, Focal Point, Ludhiana has installed Zero Liquid 

Discharge (ZLD) and remaining following three (03) CETPs were found 

exceeding the discharge standards.   

 

Sr. No. 1 2 3 
CETP designed 
capacity with 

CETP 40 MLD 
(Focal point 

CETP 50 MLD 
Tajpur Road, 

CETP 15 MLD, 
Bahadur Ke Road,
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location Module) 
Tajpur Road 
Near Central 
Jail, Ludhiana 
(Punjab) 

Near Central
Jail, Ludhiana 
Punjab. 

  District 
Ludhiana (Punjab). 

Industrial Area Dyeing Industrial 
Area Focal Point 
(Phase 1 to Phase 
8) 

Dyeing 
industries 
Tajpur Road 
Ludhiana 

Textile and Knitwear 
Dyeing units Industrial 
Zone Bahadur Ke Road, 
Ludhiana 

Treatment system 
of CETP 

Physico-
chemical 
followed by 
biological 
(SBR) 
process  

Physico-
chemical 
followed by 
biological 
(SBR) 
process 

Physico-chemical 
followed by biological 
(SBR) process 

Status of 
operation during 
inspection 

Operational Operational Operational 

OCEMS Installed Yes Yes Yes 
Compliance 
Status 

Non- 
compliance 
w.r.t BOD, 
COD and 
Chloride, 
sulphide 
parameters. 

Non- 
compliance w.r.t 
BOD, COD and 
chloride 
parameters. 

Non- compliance w.r.t 
BOD, COD, Chloride and 
Sulphide. 

Final discharge Buddha Nallah Buddha Nallah Buddha  Nallah 
 

CPCB, in exercise of powers conferred under section 18 (I) (b) of the Water 

(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and control of 
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pollution) Act, 1981, issued directions dated 12.08.2024 to Punjab Pollution Control 

Board (PPCB) to take appropriate action including imposing Environmental 

Compensation (EC).  The copy of the direction dated 12.08.2024 is enclosed as 

Statement .   

Further, the measures taken by the Government for prevention and control of water 

pollution, inter-alia, include the following: 

 Govt. of India enacted the Water (Prevention and Control of Pollution) Act, 

1974 and the Environment (Protection) Act, 1986 for protection of environment 

including water bodies.  

 The Central and State Pollution Control Boards (SPCBs) / Pollution Control 

Pollution Committees (PCCS) are implementing the provisions of both the 

Water (Prevention and Control of Pollution) Act, 1974 and the Environment 

(Protection) Act, 1986 to prevent and control pollution of aquatic resources.  

 SPCBs / PCCs have been directed under Section 18(1) (b) of the Water 

(Prevention and Control of Pollution) Act, 1974 to direct concerned agencies 

in the State/UT to develop infrastructure for sewage treatment.    

 Regulation of industrial Pollution is implemented through various provisions of 

the Water (Prevention and Control of Pollution) Act, 1974 under Consent 

mechanism by the respective SPCB / PCC. 
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 Government of India stipulated General discharge standards and industry 

specific effluent discharge standards under Environment (Protection) Rules, 

1986 with an aim to prevent pollution in the water bodies. 

 The Online Continuous Effluent Monitoring Systems (OCEMS) are installed by 

17 categories of industries and Grossly Polluting Industries (GPIs) in the 

country as per directives issued by CPCB. This initiative provides real-time 

information on effluent quality, enabling the identification of non-complying 

units and the implementation of corrective actions. 

 CPCB is also periodically issuing directions to all the concerned departments 

in the States for management of sewage and waste water in accordance with 

the provisions notified under the Environment (Protection) Rules, 1986 and for 

ensuring proper operation of existing STPs, Common Effluent Treatment 

Plants (CETPs) and industrial pollution control, under Section 18 (1)(b) of the 

Water (Prevention and Control of Pollution) Act, 1974 as well as under Section 

5 of the Environment (Protection) Act, 1986.  

 CPCB has prepared guidelines for conservation and Zero Liquid Discharge 

(ZLD) in feasible industrial sectors, along with guidelines for the utilization of 

treated effluent in irrigation. Treated wastewater can be reused in various 

industrial sectors to reduce dependency on freshwater, enhance sustainability, 

and promote effective water resource management. 
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 For rejuvenation of Polluted River Stretches (PRS) identified in 2018, action 

plans have been prepared by River Rejuvenation Committee (RRC) 

constituted by the respective State Government/ UT Administration, under the 

overall supervision and coordination of Principal Secretary, Environment of the 

concerned State/ Union Territory for bringing all the polluted river stretches 

identified by CPCB fit for bathing purposes (i.e. BOD ˂ 3 mg/L and FC ˂ 500 

MPN/100 mL).    

 Prepared action plans covers aspects such as Source control (Municipal 

sewage management, Industrial pollution control, Waste management), River 

catchment/Basin Management (Adoption of good irrigation practices, 

Utilization of treated sewage, Ground water recharge aspects), Flood Plain 

Zone protection and its management (Setting up of bio-diversity parks, 

Removal of encroachments, Rain water harvesting, Plantation on both sides of 

the river), Ecological/Environmental Flow (E-Flow) and Watershed 

management. 
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PAY RELATED COURT CASES 

3281: SHRI RAJMOHAN UNNITHAN: 

Will the Minister of FINANCE be pleased to state: 

a) the policy of Government in respect of extending benefits to similarly placed 

applicants in pay related court cases dismissed by Apex court in SLP and 

Review petition;  

b) whether Review petition No.11687/2024 in SLP 18423-18429/2023 filed by the 

Government in the case of Neeraj Kumar Srivastava and Ors. Vs. UoI and Ors. 

has been dismissed by the Hon'ble Supreme Court, if so, the details thereof;  

c) whether the Government has rejected the proposal to extend the benefits to 

similarly placed applicants while accepting that no more judicial avenues are 

left to the Government in the above case; and  

d) whether by not implementing the judgement in above case to similarly placed 

applicants, the Government is encouraging such applicants to take shelter of 

various Tribunals, High Court and Apex Court across the country and to file 

cases similar to the one already settled by Hon'ble Apex Court thereby 

increasing the number of cases in courts and wasting the valuable time of the 

Hon'ble Courts? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 

(a) Orders of the Apex Court are implemented as per the directions of the court. 
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(b) Yes sir, Hon’ble Supreme Court vide Order dated 18th July, 2024 dismissed the 

review petition No. 11687/2024 in SLP No. 18423-18429/2023. 

(c) and (d) The directions of Hon’ble Supreme Court in SLP No. 18423-18429/2023 

have been agreed for implementation. 

 

वृ±Ō कì िजयो टैिगंग 

 

3282. ®ी दामोदर अúवालः 
 डॉ. मÆना लाल रावतः 

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार वनŌ के संर±ण और िवकास के िलए वृ±ारोपण अिभयान के दौरान लगाए गए व±ृŌ 

कì िजयो टैिगंग कर रही है अथवा करने का िवचार है; 

(ख)  यिद नहé, तो इसके ³या कारण ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  िवगत पांच वषŎ के दौरान भीलवाड़ा िजला और उदयपरु लोक सभा िनवाªचन ±ेý सिहत 

राजÖथान म¤ वनŌ के संर±ण और िवकास के िलए सरकार Ĭारा कì गई िविभÆन पहलŌ का 

िजलावार Êयौरा ³या है; 

(घ) ³या सरकार का भीलवाड़ा िजला और उदयपुर लोक सभा िनवाªचन ±ेý सिहत राजÖथान म¤ 

वनŌ के संर±ण और िवकास के िलए एनजीओ के माÅयम से व±ृारोपण को बढ़ावा देने का िवचार 

है; और 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या ह§; 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 
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(क) से (ङ) वनŌ के संर±ण और िवकास के िलए, यह मंýालय राºयŌ/संघ राº य ±ेýŌ को मु´य łप स े

राÕůीय हåरत भारत िमशन (जीआईएम), नगर वन योजना आिद के माÅयम से वनरोपण गितिविधयŌ को 

चलाने के िलए सहायता दतेा है। इसके अलावा, ÿितपूरक वनरोपण िनिध का उपयोग करके भी बड़े 

पैमाने पर वनरोपण गितिविधया ँचलाई जाती है। 

राजÖथान सरकार से ÿाĮ सूचना के अनुसार, हåरयालो राजÖथान अिभयान (मानसून 2024) के दौरान 

िविभÆन सरकारी िवभागŌ और ÓयिĉयŌ आिद Ĭारा 1,03,22,335 एकल व±ृŌ और Êलॉक व±ृारोपण म¤ 

1,99,65,445 व±ृŌ को िजयोटैग िकया गया। िवगत पांच वषŎ के दौरान भीलवाड़ा िजले और उदयपरु 

लोकसभा िनवाªचन ±ेý सिहत राजÖथान वन िवभाग Ĭारा िकए गए वृ±ारोपण का Êयौरा संलµन िववरण 

I म¤ िदया गया है। 

यह मंýालय राजÖथान राºय सिहत राºयŌ/संघ राº य ±ेýŌ को Öथानीय समुदायŌ, गैर सरकारी संगठनŌ, 

शै±िणक सÖंथानŌ, Öथानीय िनकायŌ आिद को शािमल करते हòए व±ृारोपण करने के िलए सहायता 

ÿदान करता है। 

 

िववरण I 

िवगत पांच वषŎ के दौरान भीलवाड़ा िजले और उदयपुर लोकसभा िनवाªचन ±ेý सिहत राजÖथान वन 
िवभाग Ĭारा िकए गए वृ±ारोपण का Êयौरा 

ø.सं. िजला 2019-20 2020-21 2021-22 2022-23 2023-24 
वृ±ारोपण 
±ेý 
(ह³ेटेयर) 

लगाए गए 
पेड़Ō कì 
सं´या 
(लाख म¤) 

वृ±ारोपण 
±ेý (ह³ेटेयर) 

लगाए गए 
पेड़Ō कì 
सं´या 
(लाख म¤) 

वृ±ारोपण 
±ेý (ह³ेटेयर) 

 

लगाए गए 
पेड़Ō कì 
सं´या 
(लाख म¤) 

वृ±ारोपण 
±ेý (ह³ेटेयर) 

लगाए गए 
पेड़Ō कì 
सं´या 
(लाख म¤) 

वृ±ारोपण 
±ेý 

(ह³ेटेयर) 

लगाए गए 
पेड़Ō कì 
सं´या 
(लाख म¤) 

1.  अजमेर 250.00 1.05 670.70 2.70 656.07 1.87 1550.00 3.55 2360.11 5.77 
2.  अलवर 919.51 4.91 592.00 2.19 1396.00 4.53 2450.00 5.65 3600.00 7.55 
3.  बांसवाड़ा 1500.00 5.23 782.36 2.53 1248.98 4.01 1717.00 5.38 1500.00 3.90 
4.  बारां 222.00 0.94 590.48 3.16 950.00 2.80 1950.00 4.80 2075.86 6.42 
5.  बाड़मेर 485.00 2.47 291.27 1.71 408.80 1.78 625.00 3.75 2931.00 14.32 
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6.  भरतपरु 200.00 0.40 556.32 1.74 500.97 1.00 925.00 2.15 800.00 1.60 
7.  भीलवाड़ा 440.00 1.60 656.00 2.18 952.00 2.41 1750.00 4.73 1670.00 3.44 
8.  बीकानेर 571.43 3.95 1085.36 6.20 439.55 3.03 1822.21 11.64 3383.95 19.91 
9.  बंूदी 220.00 0.78 544.52 2.11 652.14 1.63 1530.00 4.43 3161.66 7.19 
10.  िच°ौड़गढ़ 574.22 1.40 905.68 2.53 2083.48 4.57 1600.00 5.46 2929.93 9.94 
11.  चłु 509.00 1.77 586.00 2.32 428.00 1.84 391.00 1.68 870.00 1.34 
12.  दौसा 400.00 1.10 350.00 1.15 1096.48 3.12 1375.00 5.50 900.00 4.87 
13.  धौलपरु 450.00 1.01 623.00 2.50 840.00 2.25 1290.00 3.18 3100.00 7.09 
14.  डंूगरपुर 800.00 3.10 662.53 2.19 863.87 2.54 1260.00 3.27 1543.68 3.11 
15.  ®ीगंगानगर 283.33 1.98 442.03 3.02 333.69 2.33 1190.72 7.59 2707.00 16.62 
16.  हनुमानगढ़ 608.33 4.48 510.66 3.54 1050.34 6.38 1578.35 9.25 3170.85 15.86 
17.  जयपरु 1320.90 5.88 1211.28 3.72 1850.00 4.75 2800.00 6.95 2369.13 6.38 
18.  जैसलमेर 1437.83 9.31 1350.36 9.26 1420.00 8.27 2696.00 16.38 4196.21 25.17 
19.  जालौर 550.00 2.55 562.48 1.59 657.00 1.49 1072.00 3.07 1300.00 4.10 
20.  झालावाड़ 682.02 4.93 753.55 5.23 781.21 2.47 1325.00 3.05 3078.12 10.66 
21.  झुंझनुू ं 1145.00 5.30 837.00 3.27 1415.52 5.22 1510.00 9.96 970.00 5.60 
22.  जोधपरु 96.00 0.38 87.71 0.49 485.00 1.25 411.08 1.98 602.00 3.65 
23.  करौली 308.00 1.16 722.42 2.18 750.00 1.65 650.00 1.72 2541.70 6.06 
24.  कोटा 500.00 1.30 735.00 1.98 1250.00 2.98 2136.00 5.58 2521.66 6.03 
25.  नागौर 108.41 0.62 866.35 4.51 890.00 3.58 2175.00 8.37 2620.00 10.79 
26.  पाली 300.00 1.00 450.00 1.02 1050.00 2.25 724.71 1.48 1535.00 3.05 
27.  ÿतापगढ़ 1127.47 5.44 650.00 2.05 1700.00 4.75 2727.86 7.01 3508.95 11.58 
28.  राजसमंद 1000.00 1.00 350.00 0.62 445.00 0.89 400.00 1.10 1100.00 2.50 

29.  
सवाई 
माधोपरु 

210.00 0.43 603.43 1.54 1093.00 2.97 1000.00 2.00 1925.97 3.86 

30.  सीकर 775.49 3.20 1138.11 5.21 1251.88 4.12 2420.00 10.92 2150.00 9.25 
31.  िसरोही 350.00 1.00 587.05 1.87 326.34 0.81 825.00 1.95 1038.51 2.56 
32.  टŌक 200.00 0.40 886.15 2.46 720.00 2.10 1915.00 5.20 2147.87 7.05 
33.  उदयपरु 1285.83 4.72 1821.06 7.19 3756.34 9.33 7040.00 17.17 6676.18 16.53 
 कुल 19829.8 84.8 23460.9 96.0 33741.7 105.0 54831.9 185.9 76985.3 263.7 

 

 

ईएसआईसी Ĭारा सामािजक सुर±ा लाभ 

3283.  ®ी आलोक शमाªः 
®ी मनोज ितवारीः 
³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या सरकार संगिठत ±ेý के बेरोजगार कामगारŌ को कोई राहत/लाभ ÿदान करती है; 

(ख)  यिद हां, तो सरकार Ĭारा हाल ही म¤ िकए गए उपायŌ का Êयौरा ³या है; 
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(ग)  ³या सरकार का ईएसआईसी लाभािथªयŌ को Öथायी िनःशĉता और आि®त लाभ ÿाĮ करने 

के िलए मजुावजा दनेे के संबंध म¤ सीपीआई आधाåरत मþुाÖफìित का िवचार है; 

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; 

(ङ)  मÅय ÿदेश म¤ ईएसआईसी सुिवधाओ ंका लाभ उठाने वाले कमªचाåरयŌ का िजला-वार Êयौरा ³या 

है; 

(च)  मÅय ÿदेश म¤ िविभÆन ±ेýŌ म¤ कायªरत कमªचाåरयŌ के िलए सरकार Ĭारा चलाई जा रही 

कÐयाणकारी योजनाओ ंका Êयौरा ³या है; और 

(छ)  मÅय ÿदेश म¤ ईएसआईसी अÖपतालŌ कì कुल सं́ या िकतनी है/इनकì संरचना और भिवÕय कì 

łपरेखा ³या है? 

सूàम, लघ ुऔर मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मंýालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

(क) से (छ): कमªचारी राºय बीमा िनगम (ईएसआईसी) क¤ þ सरकार Ĭारा अिधसूिचत िजलŌ म¤ 10 या 

इससे अिधक कमªचाåरयŌ वाले कारखानŌ/ÿितķानŌ म¤ काम करने वाले कमªचाåरयŌ को सामािजक सुर±ा 

ÿदान करता है। इसे मÅय ÿदेश सिहत सभी राºयŌ म¤ कायाªिÆवत िकया गया है। कारखानŌ/ÿितķानŌ के 

वे कमªचारी जो ₹ 21000/- ÿित माह (₹ 25,000/- िनःशĉ ÓयिĉयŌ के िलए) तक वेतन ÿाĮ करते ह§ 

ईएसआई अिधिनयम के अतंगªत कवर िकए जाते ह§ और और लाभ ÿाĮ करने के पाý होते ह§। मÅय ÿदेश 

म¤ िदनांक 31.3.2024 तक कì िÖथित के अनसुार बीिमत ÓयिĉयŌ कì िजला-वार सं́ या संलµन िववरण 

म¤ दी गई  है। 

       इसके अितåरĉ, ईएसआईसी संगिठत ±ेý के बेरोजगार कामगारŌ को बेरोजगारी भ°ा ÿदान करने 

के िलए राजीव गांधी ®िमक कÐयाण योजना (आरजीएसकेवाई) और अटल बीिमत Óयिĉ  
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कÐयाण योजना (एबीवीकेवाई) का कायाªÆवयन करता है। आरजीएसकेवाई के अंतगªत, उन बीिमत 

ÓयिĉयŌ को िचिकÂसा लाभ और बेरोजगारी भ°ा ÿदान िकया जाता है जो कारखाने के बंद होने, छंटनी 

या गैर-रोजगार चोट के कारण उÂपÆन होने वाली 50% िनःशĉता (17.01.2008 से 40% िनःशĉता) 

के कारण बेरोजगार हो जाते ह§। योजना के तहत, 0-12 महीने के दौरान बीिमत Óयिĉ के वेतन का 50% 

और 13-24 महीनŌ के दौरान वेतन का 25% बेरोजगारी भ°ा ÿदान िकया जाता है। एबीवीकेवाई के 

तहत, योजना कì कुछ शतŎ के अधीन बेरोजगारी के मामले म¤ बीिमत Óयिĉ कì मजदरूी के 50% पर 

90 िदनŌ तक का एकमÔुत राहत भगुतान िकया जाता है। ईएसआई िनगम ने योजना को िदनांक 

30.06.2026 तक बढ़ा िदया है। ईएसआई िनगम ने िदनांक 01.08.2022 से Öथायी िनःशĉता लाभ 

(पीडीबी) और आि®तŌ के लाभ (डीबी) दरŌ को भी उन मामलŌ म¤ बढ़ाया है जहां रोजगार कì चोटŌ के 

पåरणामÖवłप िनःशĉता अथवा मÂृय ुिदनांक 31.12.2021 को या उससे पहले हòई थी। 

      मÅय ÿदेश म¤, इस समय, 07 कमªचारी राºय बीमा अÖपताल कायªशील ह§, िजनम¤ से 02 कमªचारी 

राºय बीमा िनगम Ĭारा चलाए जाते ह§। ईएसआईसी ने ईएसआई लाभािथªयŌ कì िचिकÂसा 

आवÔयकताओ ं को पूरा करने के िलए मÅय ÿदेश म¤ 03 नए अÖपतालŌ कì Öथापना के िलए भी 

"सĦैांितक" अनमुोदन िदया है। 

िववरण  

िदनांक 31.03.2024 तक मÅय ÿदेश म¤ िजलवेार बीिमत ÓयिĉयŌ कì कुल सं́ या 

िजले का नाम बीिमत ÓयिĉयŌ कì सं́ या 
आगर 731 
अलीराजपुर 1105 
अशोक नगर  881 
बड़वानी 829 
िभÁड 22 
बुरहानपरु 7095 
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दितया 11 
देवास 45676 
धार 157743 
गनुा 4964 
µवािलयर 69910 
इÆदौर 363178 
झाबुआ 825 
खंडवा (पूवª िनमाड़)  3240 
खरगौन (पिĲम िनमाड़) 17550 
मंदसौर  11364 
मोरेना 9004 
नीमच 4277 
रतलाम 22082 
शाजापरु 1917 
Ôयोपरु 1859 
िशवपुरी  730 
उºजैन 28921 
अनूपपरु 321 
बालाघाट 2321 
बैतूल 854 
भोपाल 231368 
छतरपरु 1176 
िछंदवारा 3839 
दमोह 1060 
िडंडौरी 544 
हरदा 771 
होशंगाबाद 10224 
जबलपरु 58225 
कटनी 10073 
मंडला  387 
नरिसंहपुर 1365 
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पÆना 418 
रायसेन 52716 
राजगढ़ 585 
रीवा 8564 
सागर 24747 
सतना 25381 
सीहोर 6843 
िसवनी 788 
शहडोल 5174 
सीधी 727 
िसंगरौली 10261 
टीकमगढ़ 1242 
उमåरया 220 
िविदशा 1534 

 

 

पूंजीगत Óयय हतेु मानदÁड 

3284. ®ी िýवेÆþ िसहं रावतः 

³या िव° मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  सरकार Ĭारा 500 करोड़ Łपए से अिधक के पूंजीगत Ó यय हेत ुमानदÁडŌ म¤ छूट दनेे के िलए कौन 

से िविशĶ पåरवतªन लागू िकए गए ह§ और सरकारी Óयय पर इसका ³या ÿभाव पड़ा है; 

(ख)  ³या इस छूट का उĥेÔय चालू िव° वषª के िलए 11.11 िůिलयन Łपए के पंूजीगत Óयय लàय 

के कायाªÆवयन को सगुम बनाना है; 

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  
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(घ)  यह सिुनिĲत करने के िलए ³या अनपुालन उपाय िवīमान ह§ िक सभी Óयय एकल नोडल एज¤सी 

(एसएनए) और क¤ þीय नोडल एज¤सी (सीएनए) Ĭारा िनधाªåरत िदशािनद¥शŌ का पालन करते ह§? 

  

 िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) से (घ): िव° मंýालय न ेनकद ÿबंधन िदशािनद¥शŌ से संबंिधत अपने िदनांक 2 िसतÌबर, 2024 के 

कायाªलय ²ापन के तहत, समú बजट के अंतगªत िवभागŌ/मंýालयŌ को ÿचालनाÂमक लचीलापन ÿदान 

करने हेत ु  ₹500 करोड़ कì रािश जारी करने के िलए शतª म¤ छूट ÿदान कì है। नकद ÿबंधन 

िदशािनद¥शŌ से संबंिधत छूट एसएनए/सीएनए िदशािनद¥शŌ के अनुपालन के अÅयधीन है। इस संबंध म¤ 

कायाªलय ²ापन िनÌनिलिखत िलंक पर भी उपलÊध हैः  

https://dea.gov.in/budgetdivision/cash-management-guidelines  

DISTRESS MIGRATION 

3285. SHRI EATALA RAJENDER:  

 SHRIMATI D. K. ARUNA:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government has details of people moving from One State to other 

States during the last 40 years and many of them driven by distress and 

desperation and if so, the details thereof and the reasons therefor; 

(b)whether distress migration usually occurs in conditions where the individual or 

household is left with no viable means to maintain a life with dignity other than to 

migrate and if so, the details thereof; 
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(c)whether some State Governments have set up special task forces to look into 

distress migration, which is defined by the World Bank as involuntary movement 

due to poverty or disasters and if so, the details thereof; and 

(d)whether the task forces aim to provide recommendations and targeted 

intervention measures, including infrastructure improvement and department-

specific schemes in this regard and its effect on economy also and the corrective 

steps being taken/results yielded area-wise including drought areas? 

 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 

(a) to (d): As per the Census 2011 conducted by the Government of India, the 

total number of persons who moved for work and employment were 4.14 crore.  

The migration takes place for various reasons.  Migration of workers from one state 

to another state is continuous process and dynamic in nature. 

  In order to safeguard the interest of the migrant workers, the Central Government 

had enacted the Inter-State Migrant Workmen (Regulation of Employment and 

Conditions of Service) Act, 1979. This Act has now been subsumed in the 

Occupational Safety, Health and Working Conditions (OSH) Code, 2020. The OSH 

Code  provides for decent working conditions,  grievance redressal mechanism, toll 

free helpline, and social security for workers including migrant workers.  
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The Ministry of Labour and Employment has also launched the 

eShram– “One-Stop-Solution” on 21st October 2024. eShram– “One-Stop-

Solution” entails integration of different Social Security/ Welfare schemes in single 

portal i.e., eShram. This enables unorganised workers registered on eShram to 

access social security schemes and see benefits availed by them, through eShram. 

So far, twelve (12) Social Security/ Welfare Schemes have been integrated/ 

mapped with eShram, which includes: - Mahatma Gandhi National Rural 

Employment Guarantee Act, National Social Assistance Programme (Indira Gandhi 

National Disability Pension Scheme, Indira Gandhi National Widow Pension 

Scheme, National Family Benefit Scheme) Pradhan Mantri Awas Yojana – Gramin 

(PMAY-G), etc. 

मÅय ÿदेश म¤ केÆþीय िवīालय 

3286. ®ीमती भारती पारधी: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) केÆþीय िवīालय (केिव) कì Öथापना करने के िलए पाýता/मानदडं ³या ह§; 

(ख) िवगत पांच वषŎ के दौरान केÆþीय िवīालय खोलने के िलए राºय सरकारŌ से ÿाĮ ÿÖतावŌ का 

राºय-वार िवशेषकर मÅय ÿदेश से ÿाĮ ÿÖतावŌ का Êयौरा ³या है; 
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(ग) िवगत पांच वषŎ के दौरान सरकार Ĭारा मÅय ÿदेश राºय के िलए Öवीकृत ÿÖतावŌ का Êयौरा ³या 

है; 

(घ) ³या केÆþीय िवīालयŌ म¤ पाý छाýŌ को ÿवेश देते समय आर±ण नीित का अनपुालन िकया जा 

रहा है; 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; और 

(च) सरकार Ĭारा यह सिुनिĲत करने के िलए ³या कदम उठाए गए ह§ िक úामीण ±ेý के ÿितभाशाली 

ब¸चे िबना िकसी नुकसान के ÿितÖपधाª करने म¤ स±म हŌ? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  

   (®ी जयंत चौधरी): 
 

(क) क¤ þीय िवīालय (केिव) मु́ य łप स े र±ा और अधª-सैÆय किमªयŌ, क¤ þीय Öवाय° 

िनकायŌ, क¤ þीय सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ा सÖंथान 

(आईएचएल) सिहत क¤ þ सरकार के Öथानांतरणीय कमªचाåरयŌ के ब¸चŌ कì शैि±क 

आवÔयकताओ ंको पूरा करने के िलए पूरे देश म¤ िश±ा का एक साझा कायªøम उपलÊध 

कराने के िलए खोले गए ह§। नए केिव खोलने के ÿÖताव भारत सरकार के मंýालयŌ या 

िवभागŌ/राºय सरकारŌ/संघ राºय ±ेýŌ (यूटी) के ÿशासनŌ Ĭारा ÿायोिजत िकए जा सकते 

ह§, िजसम¤ मानदडंŌ के अनसुार नए केÆþीय िवīालयŌ कì Öथापना के िलए भूिम और 

अÖथायी आवास सिहत अपेि±त संसाधन उपलÊध कराने कì ÿितबĦता शािमल होगी।  

ÿÖताव मौजूदा ÿिøया के अनुसार स±म ÿािधकारी के अनमुोदन के अÅ यधीन होते ह§। 
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नए केिव खोलने के िलए िवÖतृत मानदडं केिवसं कì आिधकाåरक वेबसाइट 

https://kvsangathan.nic.in/en/norms-for-opening-new-kvs/ पर उपलÊध ह§। 

(ख)  केिव से ÿाĮ जानकारी के अनुसार, िपछले पांच वषŎ और चालू वषª के दौरान नए केिवसं खोलने 

के िलए राºय सरकारŌ/संघ राºय ±ेýŌ से कुल 84 Óयवहायª ÿÖताव ÿाĮ हòए, िजनम¤ मÅय ÿदेश के 

संबंध म¤ 12 ÿÖताव शािमल ह§। राºय/संघ राºय ±ेý-वार Êयौरा संलµन ह§। 

(ग) िपछले पांच वषŎ के दौरान, मÅय ÿदेश राºय म¤ 12 नए केिव खोलने कì मंजूरी/अनुमोदन िदया 

गया है। 

(घ) से (च) क¤ िव का एक िविशĶ Öवłप है और इनकì Öथापना मु́ य łप से र±ा और अधªसैÆय किमªयŌ, 

क¤ þीय Öवाय° िनकायŌ, क¤ þीय सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ा संÖथान 

(आईएचएल) सिहत Öथानांतåरत होने वाले क¤ þीय सरकारी कमªचाåरयŌ के ब¸चŌ कì शैि±क 

आवÔयकताओ ंको पूरा करने के िलए कì गई है, िजसके तहत पूरे देश म¤ िश±ा का एक सामाÆय कायªøम 

उपलÊध कराया जाता है। क¤ िवसं क±ा-1 म¤ नए ÿवेश म¤ 25% आर±ण देकर हािशए पर पड़े समुदायŌ, 

समाज के वंिचत वगŎ और आिथªक łप से कमजोर वगŎ के ब¸चŌ को गणुव°ापूणª िश±ा ÿदान कर रहा 

है। इसके अितåरĉ, संवैधािनक ÿावधानŌ के अनुसार अनुसूिचत जाितयŌ, अनुसूिचत जनजाितयŌ और 

अÆय िपछड़े वगŎ (गैर-øìमी लेयर) को भी आर±ण िदया जा रहा है तथा ÿवेश Öतर पर िदÓयांग ब¸चŌ 

के िलए भी ±ैितज łप से सीट¤ आरि±त कì गई ह§। केिव देश भर म¤ अपने सभी छाýŌ को गणुव°ापूणª 

िश±ा ÿदान करते ह§, भले ही वे úामीण/दूर-दराज के ±ेýŌ से हŌ। 

िववरण 

िपछले पांच वषŎ के दौरान नए केिव खोलन ेके िलए ÿाĮ 84 Ó यवहायª ÿÖतावŌ का राºय/सघं राºय 
±ेýवार Êयौरा 
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ø. स ं राºय का नाम ÿÖताव 
1 आंň ÿदेश 08 
2 अŁणाचल ÿदेश 01 
3 असम 02 
4 छ°ीसगढ 04 
5 गजुरात 03 
6 िहमाचल ÿदेश 04 
7 जÌमू और कÔमीर 14 
8 झारखंड 01 
9 कनाªटक 03 

10 केरल 01 
11 मÅय ÿदेश 12 
12 महाराÕů 02 
13 ओिडशा   06 
14 राजÖथान 06 
15 तिमलनाडु 03 
16 िýपरुा 02 
17 उ°र ÿदेश 08 
18 उ°राखंड 04 

कुल 84 
 

छ°ीसगढ़ म¤ वÆयजीव संर±ण 

3287. ®ी भोजराज नागः 

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या छ°ीसगढ़ राºय म¤ वÆयजीवŌ के संर±ण के िलए कोई िवशेष अिभयान या योजना 

िøयािÆवत कì जा रही है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 



16.12.2024     324 
 

(ग)  उĉ राºय म¤ िकतने अभयारÁय ह§ तथा िपछले पांच वषŎ के दौरान उĉ अभयारÁयŌ पर Óयय 

कì गई धनरािश का Êयौरा ³या है; और 

(घ)  ³या उĉ राºय म¤ हािथयŌ के सरं±ण के िलए अभयारÁय Öथािपत करने का कोई ÿÖताव ह ैतथा 

यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 
पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 

(®ी कìितª वधªन िसहं): 

 
(क) से (ग) वÆयजीवŌ का संर±ण और ÿबंधन मु́ य łप से संबंिधत राºय/संघ राºय ±ेý सरकारŌ कì 

िजÌमेदारी होती है। मंýालय केÆþीय ÿायोिजत योजना, ‘वÆयजीव पयाªवासŌ का समेिकत 

िवकास’ के तहत राºय/संघ राºय ±ेý सरकारŌ को िव°ीय सहायता ÿदान करता है, 

िजसका उĥेÔय वÆयजीवŌ का संर±ण और सुर±ा तथा उनके पयाªवास म¤ सधुार करना है। 

उपलÊध जानकारी के अनुसार, छ°ीसगढ़ राºय म¤ 11 अभयारÁय और 3 राÕůीय उīान 

ह§। 

िपछले पांच वषŎ के दौरान ‘केÆþीय ÿायोिजत योजना - वÆयजीव आवासŌ का समेिकत 

िवकास’ के अंतगªत छ°ीसगढ़ राºय को जारी कì गई धनरािश का Êयौरा िनÌनानसुार है: 

 

 

(लाख Łपये म¤) 
िव°ीय वषª वÆयजीव पयाªवासŌ का 

िवकास 
बाघ 

पåरयोजना 
हाथी 

पåरयोजना 
2019-20 310.03 358.53 - 
2020-21 104.36 471.16 - 



16.12.2024     325 
 

2021-22 274.59 355.85 24.78 
2022-23 104.46 82.88 - 
2023-24 116.25 *292.855 
* केÆþीय ÿायोिजत योजना- हाथी पåरयोजना और केÆþीय ÿायोिजत योजना-बाघ 
पåरयोजना को एक ही िवलय कर िदया गया है और अब इसे केÆþीय ÿायोिजत योजना 
बाघ एवं हाथी पåरयोजना के नाम से जाना जाता है। 

 

 

(घ) 

 

वÆय जीव (संर±ण) अिधिनयम, 1972 के ÿावधानŌ के अनुसार, राºय/संघ राºय ±ेý िकसी 

±ेý को अभयारÁय घोिषत कर सकते ह§, यिद इसे वÆयजीव या उसके पयाªवरण कì सरु±ा, 

ÿसार या िवकास के उĥेÔय से पयाªĮ पाåरिÖथितक, जीव-जंत,ु पÕुप, भू-आकृित िव²ान, 

ÿाकृितक या ÿािण िव²ान संबंधी महÂव का माना जाता हो। 

 

खेल अवसरंचना का िवकास  

3288. ®ी ÿदीप कुमार िसंह: 

 ³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या सरकार न ेसंपूणª देश म¤ खेल अवसंरचना के िवकास के िलए कोई कदम उठाए ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) िपछले पांच वषŎ के दौरान िबहार म¤ खेल अवसंरचना के िवकास के संबंध म¤ िकतने ÿÖताव ÿाĮ हòए 

तथा उनकì Öवीकृित कì िÖथित ³या है; और 

(घ) देश भर म¤ िवशेष łप से िबहार म¤ Öवीकृत खेल अवसंरचना पåरयोजनाओ ंकì िजलावार तथा 

राºय/संघ राºय ±ेýवार वतªमान िÖथित ³या है? 
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®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसुख मांडिवया): 

 

(क) से (घ) : 'खेल' राºय का िवषय होने के कारण, देश भर म¤ खेल अवसंरचनाओ ंके िवकास सिहत 

खेलŌ के िवकास का उ°रदाियÂव मु´य łप स े राºय/संघ राºय ±ेý सरकारŌ का है। क¤ þ 

सरकार महÂवपूणª किमयŌ को दरू करके उनके ÿयासŌ म¤ सहायता करती है। इसके अलावा, इस 

मंýालय Ĭारा कायाªिÆवत खेलो इंिडया Öकìम और राÕůीय खेल िवकास िनिध (एनएसडीएफ), 

िजनके तहत, खेल अवसंरचनाओ ंके िवकास के िलए िव°ीय सहायता ÿदान कì जाती है, मांग-

आधाåरत Öकìमे ह§। इन ÖकìमŌ के तहत पाý सÖंथाओ ंसे ÿÖताव ÿाĮ होना एक सतत ÿिøया 

है। राºय/संघ राºय ±ेý सरकारŌ और अÆय पाý संÖथाओ ंसे ÿाĮ ÿÖतावŌ पर िव°ीय सहायता 

हेतु उनकì पूणªता, तकनीकì Óयवहायªता और धनरािश कì उपलÊधता के आधार पर िवचार 

िकया जाता है। िबहार राºय सिहत देश भर म¤ खेलो इंिडया Öकìम और एनएसडीएफ के तहत 

Öवीकृत खेल अवसंरचना पåरयोजनाओ ंऔर उनकì Öवीकृत लागत, जारी कì गई धनरािश 

और उनकì वाÖतिवक और िव°ीय ÿगित का िववरण सावªजिनक डोमेन म¤ मंýालय के डैशबोडª 

https://mdsd.kheloindia.gov.in और http://www.nsdf.yas.gov.in/nsdf-

glance.html पर उपलÊध है। 

 

STUDENTS ENROLLED IN CHARTERED FINANCIAL ANALYST 
PROGRAMME 

3289. SHRI JAGANNATH SARKAR: 

 Will the Minister of EDUCATION be pleased to state: 



16.12.2024     327 
 

(a) the number of Indian students currently enrolled in the Chartered Financial 

Analyst (CFA) programme offered by the CFA Institute, USA and the number of 

such students have successfully obtained the CFA designation to date; 

(b) whether the Government officially recognize the CFA qualification offered by the 

CFA Institute, USA and whether there are any specific regulatory provisions related 

to the recognition of this degree in the country; 

(c) whether the Government is aware of the high fees associated with pursuing the 

CFA programme for Indian nationals and the steps taken/proposed to be taken by 

the Government to address this issue or provide financial support to students; and 

(d) whether there are any equivalent or alternative programmes that offer a similar 

level of financial analysis and investment management education in the country 

and the initiatives taken/to be taken to promote such programs within the country? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 

(a) to (d): The Ministry of Corporate Affairs, the University Grants Commission and 

the All India Council for Technical Education have intimated that they have no 

information in this regard.  

The Ministry of External Affairs has also intimated that this information is not 

available with them. However, as per information available at US Department of 
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Homeland security, the number of Indian Students undergoing higher studies in the 

US is 2,55,443 (as of November, 2024).  

 Further, the Government vide notification dated 13.03.1995 had decided that 

those foreign qualifications which are recognized/equated by Association of India 

Universities (AIU) are treated as recognized for the purpose of employment to posts 

and services under the Central Government. In this regard, AIU has informed that 

Chartered Financial Analyst (CFA) being a professional qualification does not come 

under the purview of AIU which draws equivalence of foreign academic 

qualifications with corresponding Indian qualifications. 

 

LEVY AND UTILISATION OF CESS 

3290. SHRI NAVEEN JINDAL: 

Will the Minister of FINANCE be pleased to state: 

(a) the various types of cess being levied by the Government on different commodities 

and services, the purpose of each of the cess being levied and the system of disbursal 

of funds thus collected;  

(b) the amount of funds collected against each of the cess during the last five years, 

cess and year-wise;  

(c) the amount of funds disbursed to each of the designated agency/ body during the 

last five last  years, cess and year-wise; and  
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(d) the amount left undisbursed and detailed reasons therefor in case of any delays 

in disbursal of funds to any of the agency/body during the last five years, cess and 

year-wise? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 

(a) and (b) : The list of major cesses being levied including details of year-wise 

collections therein is given in the enclosed Statement I. 

The purpose of these cesses,  inter- alia, includes:  

i. to finance education, health, and social security 

ii. to finance the health infrastructure, agriculture infrastructure, and other 

development expenditure,  

iii. National Disaster Response Fund. and  

iv. to provide for compensation to the States for the loss of revenue arising on 

account of implementation of the goods and services tax. 

(c)  and (d):  Details of expenditure being made in various Schemes through major 

Reserve Funds during the last 5 years are enclosed as Statement II. 

The proceeds from the cesses collected are deposited in Consolidated Fund of 

India in terms of the Article 266 of the Constitution of India. The proceeds, being 

the resources of the Union Government, are predominantly utilized towards various 
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schemes of the Government of India through various Reserve Funds. Taking into 

account the receipts and utilization of different cesses in the previous years, the 

additional transfer to reserve funds is also made towards making good the shortfall, 

if any, from Union Government’s own resources and borrowings. 

STATEMENT I 

 Details of  Major Cesses accounted during last 5 years 
(Rs. In Crore) 

Sl. 
No. 

Name of the levy and tax receipt heads 
Actuals 
2018-19 

Actuals 
2019-20 

Actuals 
2020-21 

Actuals 
2021-22 

Actuals 
2022-23 

Revised 
2023-24 

Budget 
2024-25 

CESSES IN 
OPERATION:                   

1 
AGRICULTURE INFRASTRUCTURE 
and DEVELOPMENT CESS    ...  ...  ... 76950.68 74142.03 79910.00 83850.00 

2 CESS ON CRUDE OIL   17814.23 14062.49 10894.44 19353.84 21497.14 18500.00 19410.00 
3 CESSES ON EXPORTS   1690.23 5759.14 9214.64 1457.10 852.44 1560.00 2000.00 

4 
GOODS and SERVICES TAX 
COMPENSATION CESS   95080.71 95553.09 85191.91 104768.66 125862.41 145000.00 151009.00 

5 HEALTH CESS    ...  ... -13.52 31.02 24.01 30.00 30.00 
6 HEALTH and EDUCATION CESS   41177.44 39131.10 35821.55 52732.33 61809.29 73000.00 83000.00 

7 
NATIONAL CALAMITY CONTINGENT 
DUTY   1797.80 2380.44 5098.81 6138.30 7168.30 8800.00 9460.00 

8 ROAD AND INFRASTRUCTURE CESS*   110847.16 122424.32 235782.55 195986.96 59234.95 44300.00 46530.00 

A. 

Grand 
Total (1 to 
8) 268407.57 279310.58 381990.38 457418.89 350590.57 371100.00 395289.00 

 
CESSES NOT 
IN 
OPERATION:                 

9 PRIMARY EDUCATION CESS   97.40 81.48 61.85 15.44 3.18  ...  ... 

10 
SECONDARY and HIGHER 
EDUCATION CESS   34.24 27.97 11.42 2.50 1.45  ...  ... 

11 CLEAN ENERGY CESS   4.88 24.56 0.01 23.86 19.75  ...  ... 
12 KRISH KALYAN CESS   168.89 40.12 10.61 7.24 6.02  ...  ... 
13 SWACHH BHARAT CESS   216.40 46.63 17.34 9.63 7.98  ...  ... 
14 INFRASTRUCTURE CESS   6.36 0.94 -0.07  ...  ...  ...  ... 

15 
OTHER CESSES COLLECTED UNDER 
UNION EXCISE DUTIES   -7.84 21.79 0.74 -0.02 0.41  ...  ... 

16 

CESSES UNDER OTHER TAXES AND 
DUTIES ON COMMODITIES AND 
SERVICES   52.10 25.84 23.59 19.20 -141.83  ...  ... 

B. 

Grand 
Total (9 to 
16) 572.43 269.33 125.49 77.85 -103.04  ...  ... 

Grand Total (A+B) 268980.00 279579.91 382115.87 457496.74 350487.53 371100.00 395289.00 
* Includes additional duty of excise on petrol and diesel, which were known as 'road cess' before introduction of 'road and 
infrastructure cess'.  
 



16.12.2024     331 
 

 

झारखंड म¤ रोजगार मेल े

3291. ®ी मनीष जायसवाल: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  वषª 2023-24 के दौरान झारखंड म¤ िकतने रोजगार मेले आयोिजत िकए गए; 

STATEMENT II 

Utilization  of Cess proceeds through Major Reserve funds (Cess transferd to the 
Reserve Funds) 

( ₹ crore ) 
Sl. 
No. 

Name of the Fund 2018-19 2019-20 2020-21 2021-22 2022-23 
2023-24 
(RE) 

2024-25 
BE 

1 
Agriculture 
Infrastructure and 
Development Fund* 

... ... ... ... ... 129534.90 116308.70 

2 
Prarambik Shiksha 
Kosh 

25227.90 26848.35 30168.34 31788.25 38000.00 38000.00 43000.00 

3 
Madhyamik and 
Uchhatar Shiksha 
Kosh# 

... 14460.25 20561.27 25000.00 14250.00 37833.33 29763.13 

4 
GST Compensation 
Fund 

54275.00 153910.29 106317.00 110795.47 163506.29 145000.00 150000.00 

5 
Central Road and 
Infrastructure Fund 

62879.64 90252.40 182363.47 251738.18 239646.25 44300.00 37500.00 

6 

National Disaster 
Response Fund/ 
National Calamity 
Contingency Fund** 

2500.00 2480.00 5820.00 6134.60 8000.49 8800.00 9460.00 

7 
Pradhan Mantri 
Swasthya Suraksha 
Nidhi# 

... ... 20000.00 21498.72 18339.27 9869.87 14757.68 

 Grand Total 144882.54 287951.29 365230.08 446955.22 481742.30 413338.10 400789.51 

* Expenditure towards various scheme was being made directly through budgetary support before operanalisation of the fund in 2023-24. 

#  Reserve Funds viz Madhyamik and Uchhatar Shiksha Kosh and Pradhan Mantri Swastya Surakasha Nidhi has been operationalised from 2022-
23. The utilisation from 2019-20 to 2021-22 are as per Revised Estimate (RE) for the respective year(s). 

** Amount for both the funds has been taken together 
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(ख)  उĉ रोजगार मेलŌ से िकतने अËयथê लाभािÆवत हòए; 

(ग)  वषª 2024-25 के दौरान हजारीबाग म¤ रोजगार मेले के आयोजन के संबंध म¤ सरकार Ĭारा ³या 

उपाय िकए गए ह§; और 

(घ)  तÂसंबंधी Êयौरा ³या है? 

 
सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

 
(क) से (घ) राºय सरकारŌ/मंýालयŌ/िवभागŌ आिद Ĭारा िनयिमत łप स ेिविभÆन योजनाओ ंके अंतगªत 

रोजगार मेले आयोिजत िकए जा रहे ह§।  

वषª 2023-24 के दौरान, झारखंड राºय (हजारीबाग सिहत) के राºय रोजगार कायाªलयŌ/मॉडल 

कåरयर क¤ þŌ Ĭारा आयोिजत रोजगार मेलŌ का िववरण िनÌनानुसार है: 

 

2023-24 रोजागर मेलŌ कì सं´या भाग लेने वाले िनयोĉा रोजगार चाहने 
वाले ÿितभागी 

अनिंतम łप से 
चयिनत रोजगार 
चाहने वाले 

झारखंड 459 1923 51,495 22,827 

 

यह रोजगार मेल ेयवुाओ ंके िलए रोजगार संवधªन और Öवरोजगार सजृन के अवसरŌ के  िलए 

उÂÿेरक के łप म¤ कायª करते ह§। 
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BUDGET GRANT PROVIDED UNDER KHELO INDIA SCHEME 

3292. DR. PRASHANT YADAORAO PADOLE: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether budget grant is provided by the Union Government to the State 

Governments under the Khelo India Scheme; 

(b) if so, the details thereof; and 

(c) the details of the budget grant provided to various States under the Khelo India 

Scheme during the last five years and the current year, State/UT-wise including 

Maharashtra? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 

AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) to (c) Funds are released Scheme-wise and not State-wise under the Schemes 

of this Ministry. Details of funds released under Khelo India Scheme across the 

country, including in the State of Maharashtra, during the last five years and the 

current year are as under: 

 

Year Funds released (in ₹ Crore) 
2019-20 575.52 
2020-21 338.06 
2021-22 764.29 
2022-23 596.39 
2023-24 872.20 
2024-25 422.37 
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(as on 30.11.2024) 
 

वनÖ पितयŌ और जीव-जतंुओ ंका अवैध Ó यापार     

3293. ®ी कंवर िसहं तंवर:   

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या िपछले तीन वषŎ म¤ वÆय जीव-जंतओु ंऔर वनÖपितयŌ के अवैध Óयापार म¤ विृĦ हòई है; 

(ख)  यिद हां, तो ³या उĉ अविध के दौरान िविभÆन राºयŌ, िवशेषकर उ°र ÿदेश म¤ वÆय जीव-

जंतओु ंऔर वनÖपितयŌ के अवैध Óयापार कì घटनाए ंसरकार के सं²ान म¤ आई, तथा उĉ 

Óयापार का मूÐय िकतना है; 

(ग)  यिद हां, तो ऐसी घटनाओ ंका राºयवार Êयौरा ³या ह;ै 

(घ)  देश म¤ वÆय जीव-जंतओु ंऔर वनÖपितयŌ के अवैध Óयापार पर अंकुश लगाने के िलए सरकार 

Ĭारा ³या कदम उठाए गए ह§ और इस संबंध म¤ ³या सÖंथागत पåरवतªन िकए गए ह§; और 

(ङ)  उĉ अविध के दौरान िविभÆन राºयŌ, िवशेषकर उ°र ÿदेश म¤ कì गई िगरÉताåरयŌ और जÊत 

कì गई संपि°यŌ का Êयौरा ³या है? 

 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 

(®ी कìितª वधªन िसहं): 

 

(क) से (ग) वÆय जीव अपराध िनयंýण Êयूरो के पास उपलÊध åरकाडŎ तथा राºय कानून ÿवतªन 

एज¤िसयŌ Ĭारा åरपोटª िकए गए और उपलÊध कराए गए मामलŌ के आधार पर, िपछले तीन 

वषŎ के दौरान हòए वÆय जीव के अवैध Óयापार के मामलŌ कì सं´या म¤ कोई विृĦ नहé हòई 

है। 
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(घ) अवैध वÆय जीव Óयापार पर िनयंýण के िलए सरकार Ĭारा उठाए गए महÂवपूणª कदम 

िनÌनिलिखत ह§: 

i. वÆय जीवŌ के बेहतर संर±ण के िलए वÆय जीव (संर±ण) अिधिनयम, 1972 म¤ 

समय-समय पर संशोधन िकया गया है। 

ii. वÆय जीव और इनके उÂपादŌ के अवैध Óयापार पर िनयंýण रखने के िलए वÆय जीव 

अपराध िनयंýण Êयूरो कì Öथापना कì गई है। 

iii. वÆय जीव अपराध िनयंýण Êयूरो, इंटरपोल के समÆवय म¤ वैिĵक संचालन म¤ अपनी 

भागीदारी िनभाता है। 

iv. वÆय जीव अपराध िनयंýण Êयूरो, वÆय जीवन अपराध से िनपटने के िलए राºय 

पिुलस और वन िवभाग के अिधकाåरयŌ सिहत ÿवतªन एज¤िसयŌ के िलए 

संवेदनशीलता और ±मता िनमाªण कायªøम आयोिजत करता है। 

v. भारत वÆय जीवŌ और वनÖपितयŌ कì लĮुÿाय ÿजाितयŌ से संबंिधत अंतराªÕůीय 

Óयापार सबंंधी अिभसमय (सीआईटीईएस) का एक हÖता±रकताª देश ह,ै जो वÆय 

जीव और उसके संबĥ अंतराªÕůीय Óयापार को िनयंिýत करता है। 

vi. सीआईटीईएस के ÿावधानŌ को वÆय जीव (संर±ण) अिधिनयम, 1972 म¤ शािमल 

िकया गया है। 

vii. वÆयजीवŌ और उनके पयाªवासŌ के बेहतर संर±ण और ÿबंधन के िलए ‘केÆþीय  

ÿायोिजत योजना- वÆयजीव पयाªवासŌ का समेिकत िवकास’ के तहत राºयŌ/संघ 

राºय ±ेýŌ को िव°ीय और तकनीकì सहायता ÿदान कì जाती है। 

viii. बाघŌ और उनके पयाªवासŌ के संर±ण के िलए राÕůीय ÓयाŅ संर±ण ÿािधकरण कì 

Öथापना कì गई है। 
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(ङ) िपछले तीन वषŎ के दौरान अवैध वÆयजीव Óयापार के संबंध म¤ िविभÆन राºयŌ म¤ कì गई 

िगरÉताåरयŌ कì जानकारी वÆय जीव अपराध िनयंýण Êयूरो के पास उपलÊध ह,ै जो संलµन 

िववरण  म¤ दी गई है। इसके अलावा, अवैध वÆयजीव Óयापार के संबंध म¤ िविभÆन राºयŌ म¤ 

िविभÆन ÿािधकरणŌ Ĭारा जÊत कì गई संपि°यŌ का Êयौरा मंýालय के Öतर पर संकिलत 

नहé िकया जाता है।  

 

िववरण  

िपछले तीन वषŎ के दौरान वÆयजीव अपराध िनयंýण Êयूरो के पास यथा उपलÊध अवैध 
वÆयजीव Óयापार के सबंंध म¤ िविभÆन राºयŌ म¤ कì गई िगरÉताåरयŌ का Êयौरा 

 

ø.स.ं राºय िगरÉतार आरोिपयŌ कì सं́ या 
  2021-22 2022-23 2023-24 

1 आंň ÿदेश 12 - 2 
2 अŁणाचल ÿदेश - - 1 
3 असम 38 31 19 
4 िबहार 13 5 11 
5 छ°ीसगढ 15 19 10 
6 िदÐली 13 8 4 
7 गोवा - - 3 
8 गजुरात 2 15 15 
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9 हåरयाणा 5 1 - 
10 िहमाचल ÿदेश 7 3 1 
11 जÌमू एवं कÔमीर - 1 7 
12 झारखंड 2 9 5 
13 कनाªटक 8 21 - 
14 केरल 20 3 14 
15 मÅय ÿदेश 46 40 31 
16 महाराÕů 38 18 15 
17 मिणपुर - 5 1 
18 मेघालय 4 3 - 
19 िमजोरम - - 2 
20 नगाल§ड - 2 - 
21 ओिडशा 25 30 19 
22 पंजाब 2 1 - 
23 राजÖथान 12 10 7 
24 तिमलनाडु 30 40 29 
25 तेलंगाना 3 4 1 
26 उ°र ÿदेश 45 22 24 
27 उ°राखंड 4 10 17 
28 पिĲम बंगाल 49 28 38 

 
 

STUDY ON WESTERN GHATS 

3294.     SHRI VISHWESHWAR HEGDE KAGERI:  

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state:  

(a)  whether the Government has conducted or proposed to conduct a study on 

retention capacity of the Western Ghats; and 
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(b)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 

(a) and (b) In order to protect the fragile ecosystem as well as the rich 

biodiversity of the Western Ghats regions and by considering its ecological 

significance, this Ministry has re-published the draft notification on 31.07.2024 

related to the  Ecologically Sensitive Area of Western Ghats with an area of 

56,825.7 sq. km. spread across six States, namely, Gujarat, Maharashtra, Goa, 

Karnataka, Kerala and Tamil Nadu.  

  In order to address the issues raised by the respective State Governments, 

a Committee has been constituted by the Ministry to examine the suggestions of 

all the State Governments and stakeholders in a holistic manner, keeping in view 

the conservation aspects of the fragile and pristine ecosystem, and the rights, 

privileges, needs and developmental aspirations of the region. The suggestions of 

the State Governments are deliberated by the Committee on merits, before 

finalization of the draft notification.  

FUNDS FOR LABOUR WELFARE SCHEMES 

3295. SHRI ARVIND DHARMAPURI: 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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 (a)the total funds allocated under various labour welfare schemes such as the 

Employees’ State Insurance (ESI) and Employees' Provident Fund (EPF) to 

Telangana over the last five years; 

(b)the details of the utilization of above-mentioned funds by the State of Telangana, 

district-wise particularly in Nizamabad district; and 

(c)the number of workers benefiting from these schemes in the State of Telangana, 

particularly workers belong to informal and unorganized sectors? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) and (b): The details of year-wise funds paid to Employees’ State Insurance 

(ESI) Scheme in Telangana is annexed. Employees' Provident Fund Organization 

(EPFO) implemented following labour welfare schemes during the last five years: 

i) Aatmanirbhar Bharat Rojgar Yojana (ABRY) during 01.10.2020 to 31.03.2022. 

Benefits for registered employees were continued for 2 years from registration i.e. 

till 31.03.2024. 

ii) Pradhan Mantri Rojgar Protsahan Yojna (PMRPY) during 01.4.2016 to 

31.03.2019.  Benefits for registered employees were continued for 3 years from 

date of joining i.e. till 31.03.2022. 
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  iii) Pradhan Mantri Garib Kalyan Yojana (PMGKY) during March 2020 to August 

2020.  

 These schemes were demand-driven and hence there was no state-wise allocation 

of funds. However, the details of benefits given in Telangana during last five years 

is annexed as Statement.  

(c):  ESIC provides Social Security to the employees working in organized sectors 

(factories / establishments with 10 or more employees) only in the districts notified 

by the Central Government. The ABRY, PMRPY and PMGKY schemes are also 

applicable for establishments and employees registered under the Employees' 

Provident Funds and Miscellaneous Provisions (EPF and MP) Act, 1952. 

 

STATEMENT 

Details of expenditure under Employees’ State Insurance (ESI) Scheme in 
Telangana during 2019-20 to 2023-24  

         (Rs. in Crore) 
Financial Year On Account 

Payment (OAP)*   
Utilization / 
Expenditure 

Expenditure in operation of 
hospital by ESIC  

2019-20 215.92 211.33 282.38 

2020-21 266.48 225.15 372.25 

2021-22 348.95 225.15 479.41 

2022-23 252.94 367.19 463.89 

2023-24 251.80 313.41 428.97 
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 Source:  Employees’ State Insurance (ESI) Corporation 
*     Funds under OAP paid to State ESI Scheme, hence, district wise details are not available. 

 

Details of expenditure under ABRY scheme in Telangana State during last 
five years 

           

District  

Amount of Benefit 
                                                                                          (In Rs.) 

2020-21 2021-22 2022-23 2023-24 
Adilabad 6,15,665 1,02,83,630 1,40,92,628 53,91,202 
Hyderabad 6,95,38,145 91,45,75,220 99,72,25,162 23,85,81,286 
Karimnagar 25,82,187 3,57,30,423 3,90,76,528 1,09,05,432 
Khammam 30,01,343 3,22,32,727 4,27,24,189 1,52,70,652 
Mahabubnagar 30,37,348 5,03,79,456 5,80,77,387 1,57,50,828 
Medak 1,88,95,817 16,30,81,945 14,83,36,266 3,11,15,720 
Nalgonda 32,13,789 3,16,33,196 4,75,77,708 1,94,42,520 
Nizamabad 7,75,203 1,74,99,621 2,20,25,296 63,15,127 
Ranga reddy 2,96,00,093 35,95,57,619 37,65,34,051 9,03,33,402 
Warangal urban 22,71,769 3,30,30,298 3,82,29,482 1,24,34,902 

Source: Employees' Provident Fund Organization (EPFO) 

Details of expenditure under PMGKY scheme in Telangana State during last 

five years  

 

District Amount (in Rs.) 

Adilabad 3,86,80,368 

Hyderabad 40,59,97,079 
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Karimnagar 6,92,80,356 

Khammam 3,52,38,492 

Mahbubnagar 4,39,17,547 

Medak 10,09,97,925 

Nalgonda 5,66,69,397 

Nizamabad 3,74,49,542 

Rangareddi 17,14,50,355 

Warangal 6,70,39,694 

Source: Employees' Provident Fund Organization (EPFO) 

Details of expenditure under PMRPY scheme in Telangana State during last 
five years 

Amount in Rs.  

District 2019-20 2020-21 2021-22 

Adilabad 92,94,590 45,86,206 11,67,195 

Hyderabad 1,09,99,69,185 42,00,97,828 8,95,41,864 

Karimnagar 2,98,75,785 125,72,132 32,32,087 

Khammam 2,86,71,476 1,53,66,480 40,46,674 

Mahabubnagar 5,16,97,367 1,63,48,258 44,05,567 

Medak 8,46,22,218 3,56,46,421 80,73,489 

Nalgonda 2,69,54,378 1,39,76,255 32,95,592 

Nizamabad 9,64,15,242 2,29,96,819 1,07,24,384 
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Ranga reddy 20,49,63,371 8,37,73,402 2,24,70,365 

Warangal urban 4,65,07,705 2,14,93,268 61,96,906 

             Source: Employees' Provident Fund Organization (EPFO) 

 

SCHOOLS ESTABLISHED UNDER UDISE+  

3296. SHRI VIJAY KUMAR DUBEY:  

Will the Minister of EDUCATION be pleased to state: 

(a) the details of new schools established since 2014;  

(b) whether the Government has any data on the number of new schools established 

in the country since 2014-15 in UDISE+; and  

(c) if so, the details thereof management-wise and if not, the reasons therefor? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 

(a)  to (c): The Department of School Education and Literacy (DoSEL), Ministry of 

Education has developed the Unified District Information System for Education Plus 

(UDISE+) system to record data on indicators of school education provided by all the 

States and Union Territories. As per UDISE+, management-wise number of schools 

established from the year 2014-15 to 2021-22 are given below: 
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Year 
Number of Schools Established 

Government Government Aided Private Unaided Others Total 
2014-15 to 2021-22       21,627           262        75,280   9,337  1,06,506  

  

 

INCREASE IN EXPENDITURE ON HIGHER EDUCATION 

3297. SHRI DUSHYANT SINGH: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government is aware of the financial challenges related to funding 

higher education across various levels in the country, particularly in Rajasthan and 

if so, the details thereof and if not, the reasons for such oversight;  

(b) the details of measures taken by the Government to enhance the financial 

sustainability and affordability of higher education to ensure equitable access to 

all students, especially in Rajasthan; and  

(c) whether the Government plans to increase public expenditure on higher 

education to address funding issues within the sector across the country and 

particularly in Rajasthan and if so, the details of the proposed increase and if not, 

the reasons for maintaining the current expenditure levels? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

 (a) to (c) Education, being in the concurrent list, is the joint responsibility of both 

Central and State Governments.  Government of India is committed towards 
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improving   the access, equity and quality in Higher Education.  A number of 

Schemes have been implemented in Higher Education.  Under PM USHA, financial 

assistance is provided to selected public funded universities and colleges of the 

States/UTs Government for improving quality of education.  PM Uchchatar Shiksha 

Protsahan (PM-USP) Yojana provides financial assistance to meritorious students 

from economically weaker section. PM-Vidyalaxmi scheme, which has been 

launched recently, seeks to provide financial support to meritorious students so that 

financial constraints do not prevent any youth of India from pursuing quality higher 

education. Higher Education Financing Agency (HEFA) has been set up to 

substantially increase funding for creating quality infrastructure in Higher 

Educational institution of Ministry of Education. 

 There has been a consistent increase in the Budget Allocation in Higher Education 

during last five years.  

                                                                                                    (Rs. in Crore) 
FY: 2020-21 FY:  2021-22 FY: 2022-23 FY: 2023-24 FY: 2024-25 

32,900 36031.57 40828.35 44744.48 47619.77 

 

There has been an overall increase of Rs. 2875.29 crore in the budget 

allocation of the Department of Higher Education in the FY: 2024-25 compared to 

FY: 2023-24. 

A total of Rs. 556.86 crore has been released in FY 2024-25 till 30.11.2024 

to three Centrally Funded Higher Education Institutions in Rajasthan, namely IIT 
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Jodhpur, MNIT Jaipur and CU Rajasthan. Further, Rs. 535.99 crore was provided 

for setting-up of IIM Udaipur and IIIT Kota in the state of Rajasthan. 

 

COMPUTER LABS FOR CONDUCTING NATIONAL TESTS BY UGC/UPSC 

3298.    DR. GANAPATHY RAJKUMAR P: 

     Will the Minister of EDUCATION be pleased to state: 

(a) the number of computer labs exists/to be established for conducting National 

Examinations/tests by UGC/UPSC, State-wise; 

(b) whether the Government has any proposal/scheme to set up computer labs for 

this purpose; and 

(c) if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 

(a) to (c): The National Testing Agency (NTA) has been set up as a specialised 

body to conduct examinations for entrance to Higher Education Institutions (HEIs). 

Since its inception in 2018, NTA has conducted over 240 examinations involving 

over 5.4 crore candidates. The exams have been conducted in both Pen and Paper 

Test (PPT) and Computer Based Test (CBT) mode. 
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                 The CBT centres for the conduct of examinations by NTA are primarily 

provided by the Examination Delivery Agency. Whenever there is a shortfall of 

computer nodes in a particular city, wherever possible Higher Education Institutions 

and AICTE affiliated institutions are requested to provide their premises for conduct 

of examinations. The Ministry of Education has also requested State 

Governments/UT Administrations for their support in setting up secured Computer 

Based Test (CBT) centres in State Government Institutions. 

 

DIGITAL TRANSACTION INTERFACE PLATFORMS 

3299. SHRI ANIL YESHWANT DESAI: 

       Will the Minister of FINANCE be pleased to state: 

(a) whether it is a fact that the number of transactions in the country has increased 

to manifold during the last three years;  

(b) the number of interface platforms available to the customers and the number of 

transactions during the last three year; and 

(c) whether other countries are also using these modes of payments and if so, the 

details thereof along with the financial benefits received by the Government 

authorities? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

 (a) and (b) The Digital payment transactions have significantly increased in last 

few years. The mode-wise details of digital payments transactions during the last 

three financial years is attached as Statement I. 

(c) The Government and Reserve Bank of India (RBI) have been taking up various 

initiatives to expand the global reach of Unified Payments Interface (UPI) and the 

RuPay Card network. These efforts include interlinking the fast payment systems 

on intra-operable basis as well as provisioning of payments acceptance 

infrastructure in other countries. Presently, UPI is live in 7 countries (UAE, Nepal, 

Bhutan, Singapore, Mauritius, France, and Sri Lanka), and RuPay Cards 

acceptance is live in 6 countries (Nepal, Bhutan, Singapore, UAE, Mauritius, and 

Maldives). Such facility will not only enable real-time and cost effective cross-border 

payments but also benefit Indian tourists and students to make seamless payments 

abroad. 

 

STATEMENT I 

The mode-wise details of digital payments transactions during the last three 

financial years 
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Digital 
Payments 

FY 2023-24 FY 2022-23 FY 2021-22 

Volume 
(lakh) 

Value  
(₹ crore) 

Volume 
(lakh) 

Value  
(₹ crore) 

Volume 
(lakh) 

Value  
(₹ crore) 

Credit Transfers 
- RTGS 

2,700 17,08,86,670 2,426 14,99,46,286 2,078 12,86,57,516 

AePS (Fund 
Transfers) 

4 261 6 356 10 575 

APBS 25,888 3,90,743 17,834 2,47,535 12,573 1,33,345 

IMPS 60,053 64,95,652 56,533 55,85,441 46,625 41,71,037 

NACH 32,653 32,03,873 32,760 28,22,034 29,513 23,08,326 

NEFT 72,640 3,91,36,014 52,847 3,37,19,541 40,407 2,87,25,463 

UPI+USSD 13,11,295 1,99,95,086 8,37,144 1,39,14,932 4,59,561 84,15,900 
BHIM Aadhaar 

Pay 
194 6,112 214 6,791 228 6,113 

NETC (linked to 
bank account) 

1,629 2,777 1,626 2,601 1,207 1,689 

Credit Cards 35,610 18,31,134 29,145 14,32,255 22,399 9,71,638 

Debit Cards 22,860 5,92,429 34,179 7,19,989 39,384 7,30,213 
Prepaid Payment 

Instruments 
78,775 2,83,048 74,667 2,87,111 65,783 2,79,416 

Total  16,44,302 24,28,23,799 11,39,382 20,86,84,872 7,19,768 17,44,01,233 

 

 

RISING AGRICULTURAL EMPLOYMENT AND ITS IMPACT 

3300.     SHRIMATI KANIMOZHI KARUNANIDHI: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the Government has assessed the increase in agricultural 

employment by 3.6 percentage points to 46.1%, as reported in the Periodic 

Labour Force Survey (PLFS) 2023-24; 

(b) if so, the details of the assessment, including the rise in agricultural 

employment, Statewise; 
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(c) if not, the reasons for not conducting the assessment; 

(d) whether the Government has identified the factors driving the shift back to 

agriculture and the impact on productivity and income levels; and 

(e) the details of measures taken/to be taken to address the shift and facilitate a 

transition towards higher productivity sectors such as manufacturing and 

services? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (e): The official data on Employment and Unemployment is collected through 

Annual Periodic Labour Force Survey (PLFS), which is conducted by Ministry of 

Statistics and Programme Implementation (MoSPI) since 2017-18. The survey 

period is July to June every year. 

As per the data available in latest Annual PLFS Reports, the percentage 

distribution of workers in usual status in agriculture sector was 45.5%, 45.8% and 

46.1% during the years 2021-22, 2022-23 and 2023-24 respectively. 

The KLEMS (K: Capital, L: Labour, E: Energy, M: Materials and S: Services) 

database published by Reserve Bank of India’s (RBI) provides employment 

estimates including Labour productivity (LP) at all India level.  
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As per the latest available data of KLEMS, industries like Hotels and 

Restaurants, Coke, Refined Petroleum Products and Nuclear fuel, Post and 

Telecommunication, Machinery, Wood and Products of wood, Electricity, Gas and 

Water Supply etc., have registered an increase in Labour productivity (LP) in the 

year 2022-23 as compared to 2021-22.  

Employment generation coupled with improving employability is a priority of 

the Government. Accordingly, Government of India has taken various steps for 

generating employment in the country. 

The various Ministries/ Departments of Government of India are 

implementing different employment generation schemes/ programmes like Prime 

Minister’s Employment Generation Programme (PMEGP), Deen Dayal Upadhyaya 

Grameen Kaushalya Yojana (DDU-GKY), Rural Self Employment and Training 

Institutes (RSETIs), Deendayal Antyodaya Yojana-National Urban Livelihoods 

Mission (DAY-NULM), Pradhan Mantri Mudra Yojana (PMMY), Production Linked 

Incentive (PLI), Make in India, Startup India, Standup India etc., which, along with 

increase in capital expenditure, seeks to boost employment creation. The details of 

various employment generation schemes/programmes being implemented by the 

Government of India may be seen at https://dge.gov.in/dge/schemes_programmes. 

Government is implementing Skill India Mission (SIM) to deliver skill, re-skill 

and up-skill training through an extensive network of skill development centres/ 
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schools/ colleges /institutes etc. under various schemes, viz. Pradhan Mantri 

Kaushal Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), National 

Apprenticeship Promotion Scheme (NAPS) and Craftsmen Training Scheme (CTS) 

through Industrial Training Institutes (ITIs). The SIM aims at enabling youth of India 

to get future ready, equipped with industry relevant skills.  

Further, Government has announced in Budget 2024-25, Prime Minister’s 

package of 5 schemes and initiatives to facilitate employment, skilling and other 

opportunities for 4.1 crore youth over a 5-year period with a central outlay of Rs.2 

lakh crores. It includes, the Employment Linked Incentive (ELI) scheme announced 

in Budget 2024-25, with an outlay of Rs 1,07,000 Crores, which aims at job creation 

and formalization of work force by providing Social Security through EPFO, 

enhancing employability and incentivizing additional employment generation 

through incentives to employees and employers. 

One part of ELI scheme specially focuses on incentivizing employers 

engaged in manufacturing sector for formalization/creation of jobs. Another part of 

ELI scheme is for incentivizing industry in all sectors, including services. 

 

 PARTICIPATION OF WORKERS IN MANAGEMENT OF INDUSTRIAL SECTOR 

3301. ADV. CHANDRA SHEKHAR:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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(a)whether any discussions were held recently with representative bodies of 

commerce and industry regarding workers' participation in management in the 

industrial sector; 

(b)if so, the outcome of those discussions; 

(c)whether any seminars were also organised in this regard; and 

(d)whether Government proposes to introduce any legislation on the subject, if so, 

the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (d): Ministry of Labour and Employment regularly interacts with 

representative bodies of employees, employers and industry associations. During 

the meetings, various issues are deliberated including industrial relations and 

workers’ participation in management.   

The Industrial Disputes Act, 1947 has provisions for constitution of 

Works Committee and Grievance Redressal Committee to promote amity and good 

relations for resolution of disputes between the employer and workmen.  

The Industrial Relations Code 2020 also has provisions for constitution 

of bipartite committees and negotiating union or negotiating council.  
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ONE NATION ONE SUBSCRIPTION 

3302.    SHRI PARVATAGOUDA CHANDANAGOUDA GADDIGOUDAR: 

Will the Minister of EDUCATION be pleased to state:  

(a) whether the Government has approved ‘One Nation One Subscription’ Scheme;  

(b) if so, the details thereof along with the features of the scheme and the amount 

allocated for the purpose; 

(c) whether it is proposed to expand the scheme countrywide in the near future; 

(d) if so, the details thereof; 

(e) if not, the reasons therefor?  

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 

(a) to (e):   The Government has approved the One Nation One Subscription 

(ONOS) Scheme. The scheme provides access to scholarly research articles and 

journal publications to all Higher Educational Institutions under the management of 

the Central and State Governments and all Research and Development Institutions 

under the Central Government for the calendar years 2025, 2026 and 2027. More 

than 13,000 scholarly journals published by 30 reputed publishers have been 

included in ONOS and ₹5999.87 Crore has been allocated for subscription of these 

journals in these three years. 
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FALL IN URBAN DEMAND FOR FMCG 

 3303  SUSHRI SAYANI GHOSH: 

Will the Minister of FINANCE be pleased to state: 

a) whether the urban demand for Fast-Moving Consumer Goods (FMCG) has 

fallen leading to low sector growth from 10.1% in Q1 FY24 to just 2.8% in Q1 

FY25 (in one year), if so, the steps taken to spur consumption;  

b) whether the decreased urban demand is caused due to high inflation 

including food inflation, stagnant growth of real wages and high interest rates as 

pointed out by experts, if so, the details of recent policy decisions taken for a 

course correction; and  

c) whether the Government has taken note of statements by various FMCG 

heads that it is the result of the vanishing ‘middle-class syndrome’? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 
 
(a) and (b): There are many high frequency indicators on consumption, investment 

and other economic variables published by private agencies. The Government 

takes note of such information. However, as per the consolidated information 

provided by the National Statistical Office about the components of gross domestic 

product, the private final consumption expenditure at constant prices achieved a 
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growth of 7.4 per cent in the first quarter of 2024-25 as compared to 5.5 per cent in 

the first quarter of 2023-24. The National Accounts Statistics does not give any 

separate information on fast-moving consumer goods.  

The latest data from the periodic labour force survey (PLFS) shows that the growth 

in average wage/salary earnings per person at current weekly status exceeded the 

retail inflation rate in 2023-24. While the policy repo rate remains unchanged since 

February 2023, the retail inflation rate declined to 4.8 per cent in 2024-25 (April-

October) compared to 5.4 per cent in 2023-24.  

The government’s focus on skilling, employment generation, targeted 

provision of free food grains and measures to control inflation and to promote 

economic growth are likely to improve household income and consumption. 

(c): Non-governmental sources make their own assessments of trends in economic 

variables. However, the Government does not have any information on vanishing 

‘middle class syndrome’.  

 

FACULTY RECRUITMENT FOR PWD-GENERAL CATEGORY AS PER RPWD 
ACT, 2016 

 
3304.  SHRI KIRTI AZAD:  

SHRI KARTI P. CHIDAMBARAM:  
Will the Minister of EDUCATION be pleased to state:  
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(a) whether any IITs, IISc, IISERs, IIMs, NITs, IIESTs, ISI, IIITs, or other 

Government funded institutions have conducted recruitment for Assistant 

Professors, Associate Professors, and Professors for Persons with Disabilities 

(PwD)-General categories as per the Right of Person with Disability (RPwD) Act, 

2016 and if so, the details of the applications received and selected candidates; 

(b) whether any results for PwD-General Category has not been declared for over 

a year, if so, the expected date of declaration of results and the reasons for the 

delay;  

(c) whether institutions have submitted roster-wise faculty vacancies under the 

disability category to the Government;  

(d) the details of institutions which have followed the Government specified 

qualifications and provide equal opportunity to PwD candidates; and  

(e) whether the Government has taken any action to ensure equal opportunities for 

PwD candidates without age discrimination? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

 

(a) to (e) The Central Higher Education Institutions (CHEIs) under Ministry of 

Education including Indian Institutes of Technology (IITs), Indian Institute of 

Science (IISc), Indian Institute of Science Education and Research (IISERs), Indian 



16.12.2024     358 
 

Institute of Management (IIMs), National Institute of Technology (NITs), Indian 

Institute of Engineering Science and Technology (IIEST), Indian Institutes of 

Information Technology (IIITs), etc. are statutory autonomous organizations 

established under respective Central Acts of Parliament and governed by 

provisions of the Acts/ Statutes/ Ordinances/ Regulations made thereunder. As 

autonomous institutions, faculty recruitment is done within the institutions itself, in 

accordance with their Acts and Regulations and in accordance with Central 

Educational Institutions (Reservation in Teachers Cadre) Act, 2019 and the Rights 

of Persons with Disabilities Act, 2016. The recruitment powers vest with the 

respective Board of Governors (BoGs)/Executive Committee/Board of 

Management and no active role of the Ministry is involved therein. 

Indian Statistical Institute (ISI) is a society registered under the Societies 

Registration Act, 1860 in terms of the Indian Statistical Institute Act, 1959 under the 

aegis of the Ministry of Statistics and Programme Implementation.   

Occurring of vacancies and filling thereof is a continuous process. The vacancies 

arise due to promotion, retirement, resignation, death, opening of new institutions, 

schemes or projects, and additional requirements on account of enhanced 

students’ strength and expansion of capacity in existing institutions.  

Ministry of Education had exhorted all the CHEIs to fill up the vacancies in 

Mission Mode. The CHEIs undertook special recruitment drives to fill the vacancies 

including of Scheduled Castes (SCs), Scheduled Tribes (STs) and Other Backward 
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Classes (OBCs). From September 2022, all CHEIs have undertaken Mission Mode 

recruitment drive to fill the vacancies including those of SC, ST, OBC and PwD. Up 

to 29.10.2024, a total number of 25,777 posts have been filled up by all CHEIs in 

Mission Mode, out of which 15,139 were faculty including 256 PwD.  

ISI has also undertaken Mission Mode recruitment drive to fill the vacancies 

including those of SC, ST, OBC and PwD and filled up a total number of 80 posts 

including 18 faculty, up to 29.10.2024.  

The faculty recruitment processes are carried out by the CHEIs by inviting 

applications in a transparent manner, as part of a multi-step and robust screening 

process. The Acts and Statutes of various institutions specify the composition of 

selection committees, authorities responsible for recruitment of various levels of 

faculty, provision of independent subject experts and Visitor’s nominees etc. so as 

to ensure transparency and academic rigour in recruitments. UGC has launched a 

common portal ‘CU-CHAYAN’ for faculty recruitment, making provision for listing of 

vacancies/ advertisements/ jobs across all Central Universities, thus making the 

entire recruitment process more transparent and accessible.  

 

GST EXEMPTION ON INSURANCE PREMIUM FOR SENIOR CITIZENS 

3305.   SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 

 SHRI B. MANICKAM TAGORE:   

Will the Minister of FINANCE  be pleased to state:  
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(a) the details of the GST Council's stance on taxing health and life insurance 

premiums; 

(b) the impact of the proposed rate rejig on over 100 items on consumers and 

businesses; 

(c) the estimated revenue loss from exempting term-life insurance and senior 

citizens' health insurance from GST;  

(d) the manner in which the Government would compensate for the potential 

revenue loss;  

(e) whether the GST rate on health insurance is reduced or exempted for certain 

categories like senior citizens;  

(f) the manner in which the proposed tax tweaks on wristwatches and shoes affects 

domestic manufacturers;  

(g) the time by which the GST Council's decisions are likely to be implemented;  

(h) the timeline for submitting the Group of Ministers' reports;  

(i) the basis on which the additional revenue of Rs. 22,000 crore is allocated; and  

(j) whether the Government would reconsider the GST rates on food items like 

parotta etc. considering manufacturers concerns? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 
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 (a): GST rates and exemptions are prescribed on the recommendations of GST 

Council, which is a Constitutional body comprising of representatives from 

States/UTs and Centre. 

At present, GST on health insurance services is levied at standard rate, i.e., 18 per 

cent. Specific health insurance schemes catering to the needs of differently abled 

and economically weaker sections of the society, such as Rashtriya Swasthya Bima 

Yojana (RSBY), Universal Health Insurance Scheme, Jan Arogya Bima Policy, 

Niramaya Health Insurance Scheme are exempt from GST. 

GST on life insurance services is also levied at standard rate, i.e. 18 per cent. 

Rule 32(4) of the CGST Rules, 2017 provides for the valuation to be adopted in the 

case of life insurance business. The premium paid in life insurance policies 

represents two portions – risk coverage and savings. GST is only on the risk portion 

of the premium and not on the savings portion, as detailed below: 

 

Circumstance Valuation of taxable service 

Policies where amount of 
investment/ saving is intimated 
to policyholder at the time of 
supply of service 

Gross premium charged reduced by amount 
allocated for investment/ saving as intimated 

Term life insurance policies (with 
only risk element) 

Full value 
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Single premium annuity policies 
other than above 

10% of single premium charged 
 (Effective rate becomes 1.8%) 

In all other cases 25% of the premium in first year (Effective rate 
is 4.5%) and 12.5% of the premium in 
subsequent years (Effective rate is 2.25%) 

 

Life insurance services provided under specific schemes such as Varishtha 

Pension Bima Yojana, Pradhan Mantri Jeevan Jyoti Bima Yojana, Pradhan Mantri 

Jan Dhan Yojana, Pradhan Mantri Vaya Vandan Yojana, etc are exempt from GST.  

Furthermore, all the fully government sponsored insurance schemes, such as 

Ayushman Bharat PM-JAY, are also exempt from GST. 

The issue of GST on life and health insurance was placed before the GST Council 

in its 54th Meeting held on 09th September, 2024 at New Delhi. After detailed 

deliberations, the GST Council recommended to constitute a Group of Ministers 

(GoM) to holistically look into the issues pertaining to GST on life insurance and 

health insurance. Accordingly, a Group of Ministers (GoM) on Life and Health 

Insurance was constituted under the Chairmanship of Sh. Samrat Chaudhary, 

Hon'ble Deputy CM, Bihar. The GoM on Life and Health Insurance has not yet 

submitted its report to the GST Council. 
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(b): The GST Council in its 45th Meeting held on 17th September, 2021 had 

constituted a Group of Ministers (GoM) on Rate Rationalization. The GoM on Rate 

Rationalization has not yet submitted its report to the GST Council. 

(c): Revenue loss depends on the GST rate reduction or exemption. In absence of 

any recommendation for reduced rate or exemption, no estimate can be made for 

the revenue loss. 

(d): Does not arise in view of reply to (c) above. 

(e): Details provided in reply to part (a) above. 

(f): Does not arise in view of reply to (b) above. 

(g): Does not arise in view of reply to (a) and (b) above. 

(h): In the 54th GST Council Meeting held on 09th September, 2024, the Council had 

asked the GoM on Life and Health Insurance to submit the report by end of October 

2024. 

In the 47th GST Council Meeting held on 28th June, 2022, the GoM on Rate 

Rationalization had sought extension of three months for completing deliberations 

on remaining Terms of Reference and submission of final report. 

(i): Does not arise in view of reply to (b) above. 

(j): GST rates are prescribed on the recommendations of GST Council, which is a 

Constitutional body comprising of representatives from States/UTs and Centre. No 

such recommendation of the GST Council has been received. 
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माउंट आबू म¤ पयªटन का िवकास 

3306. ®ी लÌुबा राम:  

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या वतªमान म¤ पयªटक िहल Öटेशन माउंट आबू तक पहòंचने के िलए केवल एक ही सड़क है जो 

आबू रोड से माउंट आबू तक जाती है;  

(ख) ³या बरसात के मौसम म¤ इस पहाड़ी सड़क पर दघुªटनाओ ंऔर भूÖखलन के कारण सड़क पर 

यातायात Łक जाता है और संपकª  बािधत हो जाता है; 

(ग) ³या सरकार का माउंट आबू म¤ पयªटन के िवकास और पयªटकŌ कì सरु±ा को Åयान म¤ रखते 

हòए गुलाबगंज से माउंट आबू तक 23 िकमी लंबी सड़क बनाने का ÿÖताव है; और  

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) से (घ): पयªटन गंतÓय का िवकास और संवधªन मु́ य łप से संबंिधत राºय सरकार/संघ राºय±ेý 

ÿशासन Ĭारा िकया जाता है। पयªटन मंýालय अपनी 'Öवदेश दशªन' और 'तीथªÖथल  जीणōĦार एवं 

आÅयािÂमक िवरासत संवधªन अिभयान (ÿशाद)' कì योजनाओ ंके तहत राºय सरकारŌ/संघ राºय±ेý 

ÿशासनŌ को योजना िदशािनद¥शŌ के अनłुप और िनिधयŌ कì उपलÊधता के आधार पर िव°ीय सहायता 

ÿदान कर, उनके Ĭारा िकए जा रहे पयªटन िवकास संबंधी ÿयासŌ को संपूåरत करता है। सड़कŌ का 

िनमाªण इन योजनाओ ंके कायª ±ेý के तहत नहé आता है।  

राजÖथान राºय सरकार ने सूिचत िकया है िक वतªमान म¤ पयªटक िहल Öटेशन माउंट आबू तक पहòंचने 

के िलए िसफª  एक सड़क मागª है, जो िक आबू रोड से माउंट आबू तक जाती है और बरसात के मौसम म¤ 
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कभी-कभी इस पहाड़ी सड़क पर दघुªटनाओ ंऔर भूÖखलन के कारण यातायात अवŁĦ हो जाता है 

और संपकª  बािधत हो जाता है। 

इसके अितåरĉ, सड़क पåरवहन एवं राजमागª मंýालय ने सूिचत िकया है िक आबू रोड स ेमाउंट आबू 

तक जाने वाली सड़क, राºय कì सड़क है और यह उनके ±ेýािधकार म¤ नहé आता है। 

 

SCHOLARSHIPS UNDER KHELO INDIA SCHEME 

3307. SHRI DURAI VAIKO: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

 (a) the details of the number of persons selected for scholarship under the Khelo 

India Scheme during the last three years, year-wise and State/UT-wise; 

(b) the details of the number of persons benefited under the ‘Khelo India Centres 

and Sports Academies’ component of Khelo India during the said period, year-wise 

and State/UT-wise; and 

(c) the funding details of sports infrastructure projects sanctioned so far under the 

Khelo India scheme, year-wise and State/UT-wise? 

 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत):  

 
(a) and (b) Year-wise and State/UT-wise number of Khelo India Athletes selected 

for scholarship and benefited under the ‘Khelo India Centres and Sports 

Academies’ component of Khelo India Scheme during the last three years are 

givenin the enclosed Statement I. 
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(c) The details of the sports infrastructure projects approved and their sanctioned 

cost, funds released and their physical and financial progress, under Khelo India 

Scheme, across the country, are available in public domain on the dashboard at 

https://mdsd.kheloindia.gov.in. 

 

STATEMENT I 

Year-wise and State/UT-wise number of Khelo India Athletes selected for 
scholarship and benefited under the ‘Khelo India Centres and Sports 
Academies’ component of Khelo India Scheme during the last three years 
 

S. No. State / UT 2021-22 2022-23 2023-24 
1 Andaman and Nicobar Islands 6 3 3 
2 Andhra Pradesh 43 55 49 
3 Arunachal Pradesh 9 11 14 
4 Assam 54 43 39 
5 Bihar 8 9 14 
6 Chandigarh 39 40 30 
7 Chhattisgarh 44 35 45 
8 Daman Diu and Dadra Nagar Haveli 1 2 3 
9 Delhi 212 199 163 

10 Goa 16 18 10 
11 Gujarat 67 81 65 
12 Haryana 392 432 467 
13 Himachal Pradesh 33 34 28 
14 Jammu and Kashmir 30 20 19 
15 Jharkhand 24 40 47 
16 Karnataka 144 136 138 
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17 Kerala 109 103 108 
18 Ladakh 0 1 0 
19 Lakshadweep 0 0 1 
20 Madhya Pradesh 109 100 114 
21 Maharashtra 415 365 347 
22 Manipur 189 126 105 
23 Meghalaya 13 3 2 
24 Mizoram 25 28 15 
25 Nagaland 0 1 1 
26 Odisha 66 57 70 
27 Puducherry 6 7 7 
28 Punjab 161 179 169 
29 Rajasthan 108 81 105 
30 Sikkim 6 2 1 
31 Tamil Nadu 101 167 173 
32 Telangana 55 51 59 
33 Tripura 11 8 5 
34 Uttar Pradesh 186 191 186 
35 Uttarakhand 53 40 32 
36 West Bengal 81 91 118 

Total 2816 2759 2752 
 

UNEMPLOYMENT IN NAGALAND 

3308.     SHRI S. SUPONGMEREN JAMIR: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the Government is aware that as per the Periodic Labour Force Survey 

the unemployment in Nagaland surged by over 65% in 2023-24; 
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(b) if so, whether the Government has identified the factors contributing to this 

significant increase in unemployment in the State, if so, the details thereof, if 

not, the reasons therefor; 

(c) whether the Government is considering initiating employment generation 

programmes to alleviate the unemployment crisis in the said State; and 

(d)  if so, the details thereof, if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (d):  The official data on Employment and Unemployment is collected through 

Periodic Labour Force Survey (PLFS) which is conducted by the Ministry of 

Statistics and Programme Implementation (MoSPI) since 2017-18. The survey 

period is July to June every year.  

As per the data available in latest Annual PLFS Reports, the estimated Worker 

Population Ratio (WPR) on usual status for the state of Nagaland, indicating 

employment, for persons of age 15 years and above has increased from 32.8% in 

2017-18 to 68.1% in 2023-24. During the same period, Unemployment Rate (UR) 

on usual status for persons of age 15 years and above has decreased from 21.4 % 

to 7.1%. 
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Employment generation coupled with improving employability is a priority of 

Government and is a multi-stakeholder initiative. Accordingly, the various 

Ministries/ Departments of Government of India are implementing different 

employment generation schemes/ programmes like Prime Minister’s Employment 

Generation Programme (PMEGP), Mahatma Gandhi National Rural Employment 

Guarantee Scheme (MGNREGS), Deen Dayal Upadhyaya Grameen Kaushalya 

Yojana (DDU-GKY), Rural Self Employment and Training Institutes (RSETIs),  

Deendayal Antyodaya Yojana-National Urban Livelihoods Mission (DAY-NULM), 

Pradhan Mantri Mudra Yojana (PMMY), Production Linked Incentive (PLI) etc., 

which, along with increase in capital expenditure, seeks to boost employment 

creation. The details of various employment generation schemes/programmes 

being implemented by the Government of India may be seen at 

https://dge.gov.in/dge/schemes_programmes. 

  Further, Government has announced in Budget 2024-25, Prime Minister’s 

package of 5 schemes and initiatives to facilitate employment, skilling and other 

opportunities for 4.1 crore youth over a 5-year period with a central outlay of Rs.2 

lakh crores. It includes, the Employment Linked Incentive (ELI) scheme announced 

in Budget 2024-25, with an outlay of Rs 1,07,000 Crores, which aims at job creation 

and formalisation of work force by providing Social Security through EPFO, 

enhancing employability and incentivizing additional employment generation 

through incentives to employees and employers. 
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OBJECTIVES OF STARS PROJECT 

3309. SHRIMATI KAMALJEET SEHRAWAT:  

Will the Minister of EDUCATION be pleased to state:  

(a) the key objective of Strengthening Teaching - Learning and Results for State 

(STARS) Project;  

(b) the details of the implementation of the project;  

(c) the manner in which it aims to enhance school education in the identified States 

with the support of World Bank and State contribution;  

(d) the States covered under the STARS scheme and the quality interventions 

made there under; and 

 (e) the details of the progress made under the scheme? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 

(a) and (b): Strengthening Teaching-Learning and Results for States (STARS) 

Program is being implemented as a centrally sponsored scheme in six states 

namely Himachal Pradesh, Madhya Pradesh, Rajasthan, Maharashtra, Odisha, 

and Kerala over a period of 5 years, i.e., from F.Y. 2020-21 to F.Y. 2024-25. The 

project envisages improving student outcomes in the selected States and the 

governance of school education the selected States. The targeted beneficiaries of 
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the project are the children from the age of 3 to 18 years (pre-school to class XII) 

Education institutions and Teachers. While role of Central Government is to provide 

policy guidelines, release Central Share as per norms of the Scheme and overall 

monitoring of the Scheme. States are responsible for actual implementation of the 

Scheme, provide their share of funds for the Scheme and own and monitor its 

implementation on ground. With a view to help the States in effective 

implementation, guidelines have been devised for implementing various 

interventions of the Scheme.  In addition, Disbursement Linked Indicators (DLIs) 

have been devised for every component. Review meetings are held by Union 

Ministry of Education with the States from time to time to monitor and review 

implementation of the Scheme. Further, the Scheme has an inbuilt monitoring and 

evaluation mechanism to ensure effective implementation of interventions viz. Joint 

Review Mission (JRM) of the World Bank with the objective of reviewing status of 

progress and implementation. Other mechanisms for effective implementation 

include Project Appraisal, Budgeting Achievements and Audit Mechanism.   

(c): The STARS project aims to enhance educational service delivery by 

focusing on these successful practices and implementing reforms through 

improved decentralized management and planning. It strengthens the early 

education, learning assessments, classroom instruction, and teacher development 

while facilitating transitions to higher education and strengthening governance. 

STARS aims to strengthen governance and management practices with focus on 
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decentralized academic planning, rigorous teacher training, effective incentives for 

teachers, and comprehensive school readiness programs.  

The STARS project leverages India's government structure to enhance state 

capabilities, while the balance will tilt significantly toward support to states, select 

components of the transformational National Education Policy 2020 and Samagra 

Shiksha scheme support at the government level. The project's support is 

structured as a hybrid operation, comprising both a Program for Results (PforR) 

component to facilitate state-level reforms and a technical assistance component. 

The PforR mechanism require states to meet Disbursement-Linked Indicators 

(DLIs) aimed at improving early childhood education and increasing secondary 

education completion rates. Additionally, a State Incentive Grant (SIG) scorecard 

incentivize states to enhance educational service delivery and prioritize specific 

state needs, ultimately aimed at driving better learning outcomes across the 

country. The program offers flexibility to the six states to choose from among, and 

within, a set of five sub-components depending on their state-specific context, 

reform agenda, and needs. The state component aims to strengthen early 

childhood education, improve learning assessment systems, enhance teacher 

performance and classroom practice, strengthen the school-to-work/higher 

education transition, and improve governance and decentralized management. 

(d): The STARS project has introduced several impactful quality interventions 

aimed at improving educational outcomes across the six STARS states. These 
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initiatives focus on data-driven decision-making, career guidance, creative learning, 

early childhood education, and support for children with special needs. 

One of the interventions is the command and control centre unit known as Vidya 

Samiksha Kendra (VSK), a data-driven tool designed to assist educational 

stakeholders in making informed decisions. By collecting and analyzing educational 

data, the VSK helps track progress, identify trends, and make evidence-based 

decisions that drive improvements in educational outcomes. The project also 

supports academic support and career guidance to students from low-income 

families and vulnerable backgrounds, helping them secure places in reputed higher 

education institutions. Complementing this, creative corners have been established 

in classrooms to foster creativity and interdisciplinary learning. These spaces 

integrate subjects such as science, math, and social studies, encouraging students 

to develop essential life skills through hands-on activities. Furthermore, for students 

with special needs, the PRASHAST app facilitates early identification through 

universal screening, allowing timely support for children who require special 

attention. This initiative is complemented by extensive training for educators, 

ensuring that they are equipped to identify and support children with learning 

disabilities. 

To ensure school readiness, a School Readiness Program has been implemented, 

providing resources, health checks, and developmental assessments to prepare 
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children for grade 1. This initiative ensures that children are well-equipped 

academically and socially as they begin their formal education journey. Additionally, 

for early childhood education, Foundation Literacy and Numeracy (FLN) model 

schools have been strengthened through detailed guidelines that enhance the 

quality of education at the foundational level. These guidelines have been 

successfully implemented across a significant number of schools, emphasizing the 

importance of foundational skills for future academic success. Finally, the events 

like seminars, conferences and workshops, encourages young minds to tackle real-

world challenges in fields like agriculture, education, and healthcare. This initiative 

provides students with an opportunity to develop innovative solutions and present 

them at a state-level event, promoting creativity and problem-solving.  

There are workshops and trainings under STARS project play a pivotal role in 

enhancing teacher training and capacity building, bridging the gap between 

education and school-to-work transition. These workshops provide educators with 

modern pedagogical tools, exposure to innovative teaching methods. By focusing 

on experiential learning and outcome-based education, teachers are better 

equipped to guide the students towards holistic development and skill acquisition. 

Together, these initiatives under the STARS project represent a comprehensive 

approach to improving the quality of education, supporting both students and 

educators, and fostering a conducive learning environment. 
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 (e): Total Approvals and Expenditure Status under the STARS project (till 

F.Y. 2024-25) 

(Rs in crore) 

State Name 
Total 

Central 
Releases 

Total State 
Releases 

Total 
Releases 

Expenditure*

% 
Expenditure 

of Total 
Releases 

C1 C2 C3 C4 = C2+C3 C5 
C6 = 

C5/C4*100 

Himachal 
Pradesh 

393.67 43.74 437.41 
343.86 

78.61 % 

Kerala 292.54 195.03 487.57 356.24 73.06 % 

Madhya 
Pradesh 

169.28 112.85 282.13 
252.82 

89.61 % 

Maharashtra 303.86 202.57 506.43 393.59 77.74 % 

Odisha 432.17 288.11 720.28 520.14 72.21 % 

Rajasthan 393.73 262.49 656.22 512.93 78.16 % 

Total 1985.25 1104.79 3090.04 2379.58 77.01 % 

* Approvals and Expenditure incurred by states include both central as well as state 

share 

 
FINANCIAL OUTFLOW BY STUDENTS STUDYING ABROAD 

 
3310. SHRIMATI HARSIMRAT KAUR BADAL: 
Will the Minister of EDUCATION be pleased to state: 
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(a) whether the Government has taken steps to address the significant financial 

outflow of approximately $70 billion by Indian students studying abroad by 2025, 

particularly about educational opportunities available within the country; 

(b) the manner in which the Government plan to leverage its relationship with 

Canada to create more educational partnerships and opportunities for Indian 

students, thereby reducing the need for them to pursue studies abroad; 

(c) whether the Government is taking measures to enhance the quality of higher 

education in the country with regard to fund outflow by Indian students in other 

countries, if so, the details thereof and if not, the reasons therefor; 

(d) whether the Government has conducted any assessments on the opportunity 

costs associated with this financial outflow, particularly in terms of lost potential 

economic contributions from these students if they were educated in the country; 

and 

(e) if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 

(a) to (e): Studies abroad are a matter of individual will and choice. Government of 

India has taken comprehensive action to ensure availability of high-quality 

education at every level in India.  The National Education Policy (NEP) 2020 was 
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framed and approved by the Government of India to transform and improve the 

quality of education in the country. The key aspects of NEP 2020 include, moving 

towards multidisciplinary and holistic education, institutional autonomy, promotion 

of quality research through establishment of National Research Foundation, skill 

development, continuous professional development of teachers, integration of 

technology, internationalisation of higher education, multidisciplinary curricula, 

engaging pedagogy, blended assessment and promotion of Indian languages and 

Indian Knowledge Systems. 

Government of India has undertaken several initiatives to ensure availability of 

quality education in the higher education domain through infrastructure upgradation 

of the institutions, accreditation of institutions and courses, promotion of research 

and innovation and augmenting the digital initiatives. Some of the initiatives are: 

 Rashtriya Uchchatar Shiksha Abhiyan (RUSA)/ Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA) scheme provides financial support to State 

Governments under three components, (i) Enhancing quality and excellence 

in select state universities, (ii) Infrastructure grants to universities, and (iii) 

multi-disciplinary education and research universities (MERU). 

 PM VidyaLaxmi Scheme aims to provide support to any student getting 

admission in quality Higher Education Institutions (QHEIs). 
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 Promotion of accreditation of Higher Educational Institutions (HEIs) through 

National Assessment and Accreditation Council (NAAC) to ensure 

quality education. 

 To assess the qualitative competence of the programs offered by educational 

institution from diploma level to post-graduate level by National Board of 

Accreditation (NBA). 

 Established 8 Research Parks at premier institutions to serve as hubs for 

innovation, knowledge creation and have research collaboration with top-

rated industries, to enable entrepreneurship and incubation of students and 

building strong academic linkages. 

 Established Anusandhan National Research Foundation which aims to seed, 

grow and promote research and development (RandD) and foster a culture 

of research and innovation throughout India’s universities, colleges, research 

institutions, and RandD laboratories.  

 Scheme for Promotion of Academic and Research Collaboration 

(SPARC) to encourage research collaboration between top Indian Institutes 

with the premier foreign institutes; 

 One Nation, One Subscription initiative to provide centralized access to 

high-quality academic resources, research papers, and journals to students, 

researchers, and educators across the country; 
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 To ensure high quality educational content to every learner through 

SWAYAM, SWAYAM Plus etc: 

 Establishment of three AI Centres of Excellence (CoE) focused on 

Healthcare, Agriculture, and Sustainable Cities. 

Further, University Grants Commission (UGC) has also taken several initiatives 

to enhance the quality of education, including financial support to HEIs. Some 

of the important initiatives are regulations for setting up and operation of 

Foreign Higher Educational Institutions in India (FHEIs), Academic 

collaboration for Joint/Dual/Twinning degree programmes, Guidelines for 

Internship/Apprenticeship Embedded Degree Program, establishment of 

Research and Development Cells in HEIs, promoted the concept of 

Professor of Practice, Accessibility guidelines and standards for Higher 

Educational Institutions and Universities, started UTSAH Portal  

(Undertaking Transformative Strategies and Actions in Higher Education) to 

track achievements of NEP 2020, issued Curriculum and Guidelines on Life 

Skills (Jeevan Kaushal) 2.0, Malaviya Mission Teachers Training 

Programme, etc. 

As informed by Ministry of External Affairs, Cooperation in the field of education 

between India and Canada is facilitated through various mechanisms, including 

Memoranda of Understanding (MoUs), individual partnerships between 
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educational and research institutions, student and teacher exchanges, among 

other initiatives.  

‘Study in India’ (SII) program is a flagship initiative launched in 2018 to promote 

Indian education and making India as a preferred destination for Higher 

Education. Third party assessment was done in 2020 encompassing areas like 

Quality of Education in India, Gaining International Exposure, High reputation 

and fame/Ranking of the Institution and Value of the course and availability of 

specific course. Subsequently, SII Program was revamped and continued for 

the period 2021-2026. Further, to facilitate seamless movement of foreign 

students to India, Study in India (Sll) portal https://studyinindia.gov.in  was 

launched on 3rd August 2023. 

 

िकसी िजल ेम¤ एक से अिधक केवी कì Öथापना 

3311. ®ी इमरान मसूदः 
 ®ी के. गोपीनाथ: 
 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) िकसी िजले या संसदीय िनवाªचन ±ेý म¤ क¤ þीय िवīालयŌ (केवी) Öथािपत िकए जाने के िलए ³या 

मानदडं ह§; 

(ख) ³या एक ही िजले या संसदीय िनवाªचन ±ेý म¤ एक से अिधक केवी Öथािपत िकए जा सकते ह§; 

(ग) ³या सरकार का िवचार सहारनपरु संसदीय िनवाªचन ±ेý म¤ केवी खोलने का है, यिद हां, तो तÂसंबंधी 

Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; 
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(घ) ³या केवी म¤ िवīािथªयŌ के ÿवेश के िलए कोई संसद सदÖय कोटा है, यिद हां, तो तÂसंबंधी Êयौरा 

³या है और यिद नहé, तो इसके ³या कारण ह§; 

(ङ) ³या सरकार कì योजना होसूर, बंगलŁु म¤ तिमल, तेलगु ुऔर अúेंजी भाषाओ ंके साथ नया केवी 

खोलने का है; और 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  

(®ी जयंत चौधरी): 

 

 (क) और  (ख):  क¤ þीय िवīालय (केिव) मु́ य łप से र±ा और अधªसैिनक बलŌ के किमªयŌ, क¤ þीय 

Öवाय° िनकायŌ, क¤ þीय सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ा सÖंथान 

(आईएचएल) सिहत Öथानांतåरत होने वाले क¤ þीय सरकारी कमªचाåरयŌ के ब¸चŌ कì शैि±क 

आवÔयकताओ ंको पूरा करने के िलए खोले जाते ह§, तािक पूरे देश म¤ िश±ा का एक सामाÆय कायªøम 

संचािलत िकया जा सके। नए केिव खोलने के ÿÖताव भारत सरकार के मंýालयŌ या िवभागŌ/ राºय 

सरकारŌ/ संघ राºय ±ेý (यूटी) के ÿशासनŌ Ĭारा ÿायोिजत िकए जा सकते ह§, िजसम¤ मानदडंŌ के 

अनसुार नए केिव कì Öथापना के िलए भूिम और अÖथायी आवास सिहत आवÔयक संसाधन उपलÊध 

कराने कì ÿितबĦता हो। ÿÖताव मौजूदा ÿिøया के अनसुार स±म ÿािधकारी के अनुमोदन के अÅयधीन 

होते ह§। केिव राºय/ संघ राºय ±ेý/ िजला/ संसदीय िनवाªचन ±ेý के मानदडंŌ पर नहé खोले जाते ह§। 

(ग) केÆþीय िवīालय संगठन (केिवसं) से ÿाĮ जानकारी के अनसुार, सहारनपरु संसदीय ±ेý म¤ नया 

केिव खोलन ेके िलए राºय सरकार/िजला ÿशासन से कोई ÿÖताव ÿाĮ नहé हòआ है। 
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(घ) िपछले कुछ वषŎ म¤ Öवीकृत क±ा ±मता स ेअिधक िववेकाधीन कोटे म¤ वृिĦ के कारण केिव म¤ 

ÿवेश ÿिøया का ÿबंधन जिटल हो गया था और छाý-िश±क अनुपात (पीटीआर) म¤ विृĦ के कारण 

लàय और उĥेÔय ÿाĮ नहé हो रहे थे। पåरणामÖवłप, इसे तकª संगत बनाने और वांिछत िश±ण पåरणाम 

ÿाĮ करने के उĥेÔय से, माननीय ससंद सदÖयŌ, िवīालय ÿबंधन सिमित के अÅय±, केिवसं के 

कमªचाåरयŌ के पोते-पोितयŌ और सेवािनव°ृ केिवसं कमªचाåरयŌ के ब¸चŌ आिद के िलए कई िववेकाधीन 

कोटे समाĮ कर िदए गए ह§। 

(ङ) और (च): केिवसं से ÿाĮ सूचना के अनुसार, होसुर म¤ नया केिव खोलने के िलए राºय सरकार/िजला 

ÿशासन से कोई ÿÖताव ÿाĮ नहé हòआ है।   

 

िकसान øेिडट ऋण के िलए िविधक åरपोटª कì बाÅयता 

3312. ®ी बृजेÆþ िसहं ओला: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार को जानकारी है िक ब§कŌ से िकसान øेिडट ऋण लेने वाले िकसानŌ के िलए ब§कŌ 

ने अिधवĉाओ ंके माÅयम से िविधक åरपोटª अिधदेश िदया है; 

(ख) यिद हां, तो ऐसी कारªवाई िकए जाने के ³या कारण ह§ और ऐसी कारªवाई के ³या तकª  ह§ जबिक 

िकसानŌ कì भूिम से संबंिधत पूरा डेटा ऑनलाइन उपलÊध है;  

(ग) ब§कŌ Ĭारा ऐसा कोई िनयम न होने के बावजूद भी ऋण देते समय ऐसी åरपोटª कì मागँ िकए जाने 

के ³या कारण ह§; 

(घ) ³या सरकार को इसकì जानकारी है िक ब§कŌ Ĭारा िविधक åरपोटª कì मागँ िकए जाने के कारण 

िकसानŌ को िव°ीय हािन होती है;  
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(ड.) यिद हां, तो सरकार Ĭारा ब§को कì ऐसी बाÅयता को रोकने के िलए ³या ÿयास िकए जा रहे ह§; 

और 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

 (क) से (च): िकसान øेिडट काडª (केसीसी) योजना के अंतगªत 1.6 लाख Łपये तक कì रािश का 

संपािĵªक मुĉ अÐपाविध फसल ऋण ÿदान िकया जाता है और इस सीमा तक केसीसी ऋण लेने के 

िलए िकसी भी कानूनी åरपोटª कì आवÔयकता नहé होती है। तÂपĲात् आरबीआई ने िवकासाÂमक और 

िविनयामकìय नीितयŌ के सबंंध म¤ िदनांक 6.12.2024 के अपने वĉÓय के माÅयम से केसीसी ऋण के 

अंतगªत संपािĵªक मĉु ऋण कì सीमा को बढ़ाकर 2 लाख Łपये कर िदया है। इसके अलावा, िव°ीय 

सेवाए ँिवभाग ने ब§क को 3 लाख Łपये तक के केसीसी ऋण के िलए ÿोसेिसंग, दÖतावेजीकरण, िनरी±ण 

और अÆय सेवा ÿभारŌ से छूट देने का सलाह िदया है। 

संपािĵªक मुĉ सीमा स े अिधक रािश के िकसान øेिडट ऋण ÿदान करने के िलए भूिम अिभलेख 

दÖतावेजŌ कì ÿामािणकता कì पिुĶ करन ेके िलए िविधक राय ली जाती है। िविधक åरपोटª मु́ यतया 

िनÌनांिकत सिुनिĲत करने के िलए ली जाती हैः- 

(i) आवेदकŌ का सही और यथाथª ÖवािमÂव। 

(ii) भूिम का ऋण-भार से मĉु होना। 

(iii) भूिम पर कोई वाद-िववाद/ Öथगन आदेश। 

(iv) भूिम पर उधारकताª का वाÖतिवक कÊजा। 
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मÅय ÿदेश म¤ Öमाटª ³लासłम 

3313. ®ीमती सÅंया राय: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) मÅय ÿदेश िवशेष łप से िभंड िजले म¤ िपछले पांच वषŎ के दौरान Öमाटª  क±ाओ ंसे ससुिºजत 

ÖकूलŌ कì सं´या िकतनी है; 

(ख) सरकार Ĭारा Öमाटª क±ाओ ंहेतु ÖकूलŌ के चयन के िलए अपनाई गई ÿिøया/मानदडं ³या ह§ और 

सरकार Ĭारा Öमाटª क±ाओ ंकì Öथापना के िलए िचिĹत िकए गए सरकारी ÖकूलŌ कì सूची ³या है; और 

(ग) सरकार Ĭारा िपछले पांच वषŎ के दौरान Öकूलवार िकतनी रािश Óयय कì गई है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  

(®ी जयंत चौधरी): 

(क) मÅय ÿदेश सरकार Ĭारा उपलÊध कराई गई जानकारी के अनसुार, िपछले पांच वषŎ के दौरान मÅय 

ÿदेश म¤ 2,041 Öकूल Öमाटª क±ाओ ंसे ससुिºजत हòए ह§ और िभंड िजले म¤ 22 ÖकूलŌ म¤ Öमाटª क±ाए ं

Öथािपत कì गई ह§। 

(ख) और (ग): Öकूल िश±ा और सा±रता िवभाग वषª 2018-19 से समú िश±ा - Öकूल िश±ा के िलए 

एक एकìकृत योजना िøयािÆवत कर रहा है। यह Öकूल िश±ा ±ेý के िलए ÿी-Öकूल से बारहवé क±ा तक 

का एक Óयापक कायªøम है और इसका उĥेÔय Öकूल िश±ा के सभी ÖतरŌ पर समावेशी और समान 

गणुव°ापूणª िश±ा सिुनिĲत करना है। 

समú िश±ा के Öमाटª क±ा घटक म¤ छठी से बारहवé क±ा तक के सभी सरकारी और सहायता 

ÿाĮ Öकूल शािमल ह§। इस घटक के तहत ÖकूलŌ म¤ Öमाटª क±ाए ंÖथािपत करन ेके िलए िव°ीय सहायता 



16.12.2024     385 
 

ÿदान कì जाती है िजसम¤ इंटरिै³टव िडिजटल बोडª/िडÖÈल े यूिनट, ऑपरिेटंग िसÖटम (ओएस), 

एलसीडी/एलईडी/Èलाºमा Öøìन, िÿंटर, Öकैनर, लैपटॉप/टैबलेट/डेÖकटॉप आिद शािमल ह§।  

आिथªक ÿावधान: Öमाटª क±ाओ ं(ÿित Öकूल 2 Öमाटª क±ाए)ं के िलए गैर-आवतê अनदुान 2.40 लाख 

Łपये और आवतê अनदुान 38000 Łपय े(ई-कंट¤ट और िडिजटल संसाधन, िबजली के ÿभार सिहत) 

है। 

िश±ा संिवधान कì समवतê सूची म¤ है और अिधकांश Öकूल संबंिधत राºय सरकार और संघ 

राºय ±ेý ÿशासन के ÿशासिनक िनयंýण म¤ ह§। क¤ þ सरकार राºय/संघ राºय ±ेý सरकारŌ से ÿाĮ 

ÿÖतावŌ के आधार पर, Öकूल िश±ा के िलए क¤ þ ÿायोिजत योजना- समú िश±ा के अंतगªत िडिजटल 

पहल घटक के िलए धनरािश उपलÊध कराती है। तथािप, राºय/संघ राºय ±ýे अपनी आवÔयकता के 

अनसुार अितåरĉ धनरािश उपलÊध कराने के िलए Öवतंý ह§। 

मÅय ÿदेश राºय सरकार Ĭारा उपलÊध कराई गई जानकारी के अनसुार, िभंड िजले म¤ िपछल े

पांच वषŎ के दौरान Öमाटª क±ाओ ंकì Öथापना के िलए िचिÆहत िकए गए सरकारी ÖकूलŌ और सरकार 

Ĭारा खचª कì गई रािश का Êयौरा संलµन िववरण म¤ िदया गया  है। 

  

िववरण 

िभंड िजले म¤ िपछले पांच वषŎ के दौरान Öमाटª ³लासłम कì Öथापना के िलए िचिÆहत सरकारी 
ÖकूलŌ और सरकार Ĭारा Óयय कì गई रािश का Êयौरा 

ø.स.ं Öकूल का नाम Öवीकृित वषª वािषªक Óयय (लाख 

म¤)  
1 राजकìय उ¸चतर माÅयिमक िवīालय कचनावकलां 2021-22 2.4 

2 राजकìय उ¸चतर माÅयिमक िवīालय मेहगांव 2021-22 2.4 
3 राजकìय उ¸चतर माÅयिमक िवīालय नÆुहद 2021-22 2.4 
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4 राजकìय उ¸चतर माÅयिमक िवīालय सरसाई 2021-22 2.4 
5 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय िबलाओ 2021-22 2.4 
6 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय लहरोली 2021-22 2.4 

7 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय नÆुहाटा 
(हवलदार िसंह का पुरा)  

2021-22 2.4 

8 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय चंदूपरुा  2021-22 2.4 

9 राजकìय उ¸चतर माÅयिमक िवīालय रहविलउबारी 2021-22 2.4 
10 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय जामसाड़ा 2021-22 2.4 
11 राजकìय उ¸चतर माÅयिमक िवīालय ÿतापपरुा 2021-22 2.4 
12 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय चौमोहो 2021-22 2.4 

13 राजकìय उ¸चतर वåरķ माÅयिमक िवīालय शेरपरु 2021-22 2.4 

  

 FOREIGN DIRECT INVESTMENT (FDI) INFLOW 

3314. SHRI MAGUNTA SREENIVASULU REDDY: 
SHRI KRISHNA PRASAD TENNETI: 
SHRI PUTTA MAHESH KUMAR: 
 

Will the Minister of FINANCE be pleased to state: 

(a) the total amount of Foreign Direct Investment in the country during the last 

ten years, State-wise,district-wise in Andhra Pradesh and Eluru district and 

Bapatla Parliamentary Constituency; 

(b)  the details of the countries which have invested through Foreign Direct 

Investments in the country and particularly in Andhra Pradesh during the last 

ten years, sector-wise; 
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(c) the details of the proposed, under construction and completed projects fully 

funded by foreign direct investment in the country including Andhra Pradesh 

and Eluru district in Bapatla Parliamentary Constituency; and 

(d) whether the Government has taken any steps to increase Foreign Direct 

Investment in the country during the last ten years, if so, the details thereof 

especially in electronic components, textile manufacturing and healthcare 

services? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 

 

(a) Total FDI inflow includes equity inflow, equity capital of unincorporated 

bodies, re-invested earnings and other capital. Country/Sector/State/District 

–wise data is maintained only for equity component of FDI inflow. The total 

FDI inflow in India during April, 2014 to September, 2024 is USD 709.8 

Billion. Further, the state and the district-wise data is maintained with effect 

from October, 2019. Accordingly, the state-wise FDI equity inflow in the 

country and district-wise details of FDI equity inflow in Andhra Pradesh 

reported during October, 2019 to September, 2024 are enclosed as 

Statement I and Statement II respectively. 

(b) The country-wise and the sector-wise details of FDI equity inflow in the 

country during April, 2014 to September, 2024 and in Andhra Pradesh 
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reported during October, 2019 to September, 2024 are enclosed as 

Statement III, Statement IV, Statement V and Statement VI respectively. 

(c) Project based data of Foreign Direct Investment is not maintained. 

(d) To promote Foreign Direct Investment, the Government has put in place an 

investor friendly policy, wherein most sectors, except certain strategically 

important sectors, are open for 100% FDI under the automatic route. More 

than 90% of FDI inflow is received under the automatic route. India continues 

to open up its economy to global investors by raising FDI limits, removing 

regulatory barriers, developing infrastructure and improving business 

environment. Subject to the provisions of FDI policy, foreign investment in 

manufacturing sector is under automatic route. Brief of FDI reforms from 

2014 is enclosed as Statement VII. 

STATEMENT I 

STATE-WISE FDI EQUITY INFLOW IN INDIA (From October 2019 to September 
2024 ) 
 

Sr. 
No. 

State Name  Amount of FDI Equity Inflow 
(in USD Million) 

1  MAHARASHTRA  82,638.08 
2  KARNATAKA  54,573.73 
3  GUJARAT  43,149.95 
4  DELHI  34,920.48 
5  TAMIL NADU  12,560.52 
6  HARYANA  11,042.92 
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7  TELANGANA  9,314.00 
8  JHARKHAND  2,667.10 
9  RAJASTHAN  2,492.33 
10  WEST BENGAL  1,723.00 
11  UTTAR PRADESH  1,700.63 
12  KERALA  1,288.93 
13  PUNJAB  1,197.93 
14  ANDHRA PRADESH  1,085.59 
15  MADHYA PRADESH  594.29 
16  HIMACHAL PRADESH  298.31 
17  BIHAR  215.57 
18  UTTARAKHAND  209.97 
19  Dadra and Nagar Haveli and Daman and 

Diu  
179.29 

20  GOA  174.79 
21  ODISHA  172.32 
22  CHANDIGARH  111.00 
23  CHHATTISGARH  92.26 
24  PUDUCHERRY  68.35 
25  State Not Indicated  32.93 
26  ASSAM  22.68 
27  ARUNACHAL PRADESH  7.03 
28  JAMMU AND KASHMIR  1.23 
29  TRIPURA  1.23 
30  MEGHALAYA  1.17 
31  LADAKH  0.22 
32  NAGALAND  0.06 
33  MANIPUR  0.0006  

Gross-Total  262,537.90 
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STATEMENT II 

DISTRICT-WISE FDI EQUITY INFLOW IN ANDHRA PRADESH (From October 
2019 to September 2024): 
 

Sr. No. District Name          Amount of FDI Equity Inflow 
 (in USD Million) 1  ANANTAPPUR  75.22 

2  CHITTOOR  446.35 
3  CUDDAPAH  0.05 
4  EAST GODAVARI  9.57 
5  WEST GODAVARI  0.44 
6  GUNTUR  11.64 
7  KRISHNA  148.04 
8  KURNOOL  0.03 
9  NELLORE  184.34 
10  PRAKASAM  0.18 
11 SRIKAKULAM  0.001 
12  VISAKHAPATNAM  209.06 
13  VIZIANAGARAM  0.68  

Total 1,085.59 
 

STATEMENT III 

COUNTRY-WISE FDI EQUITY INFLOW IN INDIA (From April 2014 to 
September 2024 ): 

Sr. No. Name of the Country Amount of FDI Equity Inflow  

(in USD million) 

1  Singapore  142,028.65  
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2  Mauritius  98,662.95  

3  U.S.A  55,842.40  

4  Netherland  41,027.27  

5  Japan  26,849.01  

6  UAE  19,297.00  

7  Cayman Islands  14,498.94  

8  United Kingdom  14,395.78  

9  Germany  8,373.20  

10  Switzerland  8,017.88  

11  France  7,484.79  

12  Cyprus  6,811.95  

13  South Korea  4,948.38  

14  Luxembourg  4,016.98  

15  Canada  3,617.92  

16  Hong Kong  3,557.86  

17  Saudi Arabia  3,186.77  

18  Belgium  3,178.50  

19  Spain  2,437.89  

20  Italy  2,149.32  

21  China  2,103.60  
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22  British Virginia  1,610.79  

23  Sweden  1,563.31  

24  Qatar  1,499.01  

25  Thailand  1,278.86  

26  Ireland  1,246.79  

27  Denmark  988.83  

28  Taiwan  947.34  

29  Australia  907.70  

30  Bermuda  896.23  

31  Russia  814.79  

32  Norway  702.98  

33  Malaysia  600.36  

34  IFSC, India  586.34  

35  Virgin Islands(US)  529.67  

36  Philippines  464.71  

37  Austria  458.25  

38  South Africa  396.26  

39  Finland  282.45  

40  Mexico  256.49  

41  Israel  250.98  
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42  Oman  242.50  

43  Guernsey  235.12  

44  Bahrain  154.41  

45  Turkey  153.00  

46  JERSEY  144.19  

47  Poland  109.59  

48  Portugal  98.76  

49  Liechtenstein  96.42  

50  Czech Republic  88.07  

51  Seychelles  77.10  

52  Samoa  76.96  

53  Kuwait  71.73  

54  Sri Lanka  68.23  

55  Panama  57.00  

56  Cambodia  50.48  

57  Indonesia  47.20  

58  New Zealand  45.40  

59  Brunei Darussalam  39.10  

60  Brazil  30.05  

61  Channel Islands  27.18  
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62  Bahamas  26.11  

63  Chile  23.22  

64  Slovakia  18.93  

65  Greece  18.29  

66  Belarus  16.72  

67  Country Details Awaited  15.84  

68  Hungary  15.82  

69  MOZAMBIQUE  15.67  

70  Malta  15.52  

71  Bulgaria  14.61  

72  Vietnam  12.45  

73  Korea(North)  11.56  

74  Barbados  11.08  

75  Colombia  10.07  

76  St Vincent  10.06  

77  Kenya  9.39  

78  Uganda  9.39  

79  Botswana  9.19  

80  Ukraine  8.86  

81  Egypt  8.41  
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82  Iceland  8.26  

83  Romania  6.91  

84  Maldives  6.47  

85  Nigeria  5.64  

86  East Africa  5.60  

87  Nepal  4.93  

88  MARSHALL ISLANDS  4.80  

89  Morocco  4.36  

90  Estonia  3.74  

91  Peru  3.62  

92  Monaco  3.49  

93  Slovenia  3.40  

94  St Lucia  3.15  

95  Jordan  3.14  

96  AZERBAIJAN  2.91  

97  Georgia  2.86  

98  Lebanon  2.81  

99  Gibraltar  2.68  

100  Afghanistan  2.54  

101  State of Palestine  2.41  
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102  Vanuatu  2.26  

103  Tanzania  2.08  

104  Uruguay  1.86  

105  Belize  1.85  

106  Ghana  1.72  

107  TAJIKISTAN  1.37  

108  Lithuania  1.26  

109  Trinidad and Tobago  1.24  

110  Kazakhstan  1.17  

111  Malawi  1.17  

112  Iran  0.89  

113  West Indies  0.88  

114  Algeria  0.79  

115  Swaziland  0.74  

116  Latvia  0.73  

117  Tunisia  0.64  

118  West Africa  0.56  

119  BENIN  0.55  

120  Serbia  0.54  

121  Togo Republic  0.32  
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122  Jamaica  0.29  

123  Liberia  0.28  

124  VATICAN CITY  0.27  

125  GABON  0.26  

126  Croatia  0.25  

127  Honduras  0.25  

128  SURINAME  0.21  

129  Zambia  0.20  

130  Argentina  0.19  

131  Anguilla  0.16  

132  MAURITANIA  0.16  

133  St Kitts and Nevis  0.13  

134  Sierra Leone  0.11  

135  Costa Rica  0.11  

136  Cook Island  0.09  

137  Iraq  0.08  

138  Zimbabwe  0.08  

139  Yemen  0.07  

140  Turks and Caicos Islands  0.07  

141  Angola  0.07  
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142  Myanmar  0.06  

143  Djibouti  0.05  

144  Bangladesh  0.05  

145  COTE DIVOIRE  0.05  

146  Fiji Island  0.04  

147  Congo (DR)  0.04  

148  Moldova  0.03  

149  Cape Verde  0.01  

150  Puerto Rico  0.01  

151  Niue Island  0.01  

152  Armenia  0.008  

153  Venezuela  0.005  

154  ETHIOPIA  0.005  

155  SAN MARINO  0.003  

156  DOMINICAN REP  0.003  

157  TURKMENISTAN  0.002  

158  Syria  0.002  

159  Sudan  0.001  

160  SAN TOME AND PRINCIPE  0.001  

161  ECUADOR  0.001  
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162  NRI ***  0.0007  

163  Kyrgyzstan  0.0007  

164  SENEGAL  0.0006  

165  MACEDONIA  0.0005  

166  Rwanda  0.0004  

167  Mali Republic  0.00001  
 

Gross-Total  491,072.92  

 

 

STATEMENT IV 

SECTOR-WISE FDI EQUITY INFLOW IN INDIA (From April 2014 to September 
2024): 

Sr. 
No. 

Sector Amount of FDI 
Equity Inflow (in 

USD million) 
1  Computer Software and Hardware  94,259.83  
2  Services Sector (fin., Banking, Insurance, Non 

Fin/business, Outsourcing, Randd, Courier, Tech. 
Testing And Analysis, Other)  

75,728.36  

3  Trading  40,819.12  
4  Construction (Infrastructure) Activities  32,666.60  
5  Automobile Industry  27,399.58  
6  Telecommunications  25,832.84  
7  Non-conventional Energy  16,978.20  
8  Chemicals (Other Than Fertilizers)  13,205.71  
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9  Drugs and Pharmaceuticals  11,450.38  
10  Hotel and Tourism  11,006.32  
11  Power  10,659.37  
12  Metallurgical Industries  9,987.97  
13  Electrical Equipment’s  9,548.95  
14  Hospital and Diagnostic Centres  8,914.80  
15  Education  8,678.56  
16  Consultancy Services  7,831.07  
17  Information and Broadcasting (including Print 

Media)  
7,702.05  

18  Food Processing Industries  7,161.96  
19  Miscellaneous Industries  5,839.52  
20  Sea Transport  5,391.67  
21  Cement And Gypsum Products  5,033.07  
22  Retail Trading  4,630.91  
23  Industrial Machinery  4,443.09  
24  Electronics  4,342.45  
25  Construction Development: Townships, Housing, 

Built-up Infrastructure and Construction-
development Projects  

3,457.33  

26  Air Transport (including Air Freight)  3,437.22  
27  Textiles (including Dyed, printed)  3,140.43  
28  Medical And Surgical Appliances  2,957.98  
29  Petroleum and Natural Gas  2,705.42  
30  Fermentation Industries  2,537.46  
31  Mining  2,497.99  
32  Printing of Books (including Litho Printing 

Industry)  
2,168.58  

33  Rubber Goods  2,139.44  
34  Prime Mover (Other Than Electrical Generators)  2,063.19  
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35  Miscellaneous Mechanical and Engineering 
Industries  

1,918.25  

36  Soaps, Cosmetics and Toilet Preparations  1,745.90  
37  Agriculture Services  1,407.58  
38  Agricultural Machinery  1,401.51  
39  Glass  947.23  
40  Railway Related Components  920.94  
41  Diamond, Gold Ornaments  888.91  
42  Paper And Pulp (including Paper Products)  848.14  
43  Vegetable Oils And Vanaspati  698.52  
44  Machine Tools  568.34  
45  Fertilizers  418.59  
46  Earth-moving Machinery  384.69  
47  Ceramics  358.42  
48  Scientific Instruments  328.38  
49  Boilers And Steam Generating Plants  315.07  
50  Glue And Gelatin  236.26  
51  Commercial, Office and Household Equipment’s  214.62  
52  Leather, Leather Goods and Pickers  201.91  
53  Sugar  193.22  
54  Timber Products  174.81  
55  Tea And Coffee (Processing and Warehousing 

Coffee and Rubber)  
155.65  

56  Dye-stuffs  85.21  
57  Industrial Instruments  22.52  
58  Defence Industries  16.80  
59  Ports  1.90  
60  Coir  1.36  
61  Photographic Raw Film and Paper  0.75   

Gross-Total  4,91,072.92  
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STATEMENT V 

COUNTRY-WISE FDI EQUITY INFLOW IN ANDHRA PRADESH (From October 
2019 to September 2024): 
 
Sr. No. Name of the Country Amount of FDI Equity Inflow 

(in USD Million) 
1  Singapore  321.28 
2  Japan  286.32 
3  Mauritius  98.57 
4  South Korea  92.31 
5  U.S.A  72.99 
6  Taiwan  66.15 
7  Netherland  21.89 
8  Luxembourg  17.71 
9  Germany  16.45 
10  Italy  12.59 
11  China  11.09 
12  UAE  9.46 
13  British Virginia  9.06 
14  Austria  8.86 
15  Hong Kong  7.77 
16  Russia  6.18 
17  Samoa  5.03 
18  France  4.86 
19  Belgium  3.43 
20  Switzerland  3.34 
21  United Kingdom  2.83 
22  Oman  2.32 
23  Australia  1.18 
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24  Norway  1.03 
25  Kenya  0.68 
26  Sweden  0.60 
27  Cayman Islands  0.49 
28  Bahrain  0.45 
29  Thailand  0.37 
30  Cyprus  0.12 
31  Canada  0.07 
32  Mexico  0.03 
33  Israel  0.03 
34  Sri Lanka  0.03 
35  Tanzania  0.02 
36  Indonesia  0.001 
37  Turkey  0.001 
38  Denmark  0.001 
39  Armenia  0.001 
40  Malaysia  0.001 
41  Spain  0.00001  

Gross-Total  1,085.59 
 

 

STATEMENT VI 

SECTOR-WISE FDI EQUITY INFLOW IN ANDHRA PRADESH (From October 
2019 to September 2024): 
 

Sr. 
No. 

Sector Amount of FDI Equity 
Inflow (in USD Million) 

1  Industrial Machinery  243.58  
2  Metallurgical Industries  138.75  
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3  Electronics  112.53  
4  Consultancy Services  88.23  
5  Automobile Industry  78.64  
6  Services Sector (fin., Banking, Insurance, 

Non Fin/business, Outsourcing, Randd, 
Courier, Tech. Testing And Analysis, Other)  

71.64  

7  Electrical Equipments  56.44  
8  Construction (Infrastructure) Activities  47.96  
9  Leather, Leather Goods And Pickers  43.37  
10  Chemicals (Other Than Fertilizers)  31.01  
11  Ceramics  22.63  
12  Information and Broadcasting (including 

Print Media)  
17.71  

13  Food Processing Industries  17.47  
14  Drugs and Pharmaceuticals  16.84  
15  Miscellaneous Mechanical and Engineering 

Industries  
16.58  

16  Computer Software and Hardware  14.77  
17  Textiles (including Dyed,printed)  14.36  
18  Agriculture Services  7.92  
19  Trading  7.02  
20  Medical And Surgical Appliances  6.54  
21  Miscellaneous Industries  6.35  
22  Hospital and Diagnostic Centres  4.73  
23  Tea And Coffee (Processing and 

Warehousing Coffee and Rubber)  
3.97  

24  Paper And Pulp (including Paper Products)  3.10  
25  Non-conventional Energy  2.43  
26  Rubber Goods  2.29  
27  Sea Transport  1.44  
28  Education  1.43  
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29  Hotel and Tourism  1.33  
30  Defence Industries  0.98  
31  Mining  0.70  
32  Glass  0.57  
33  Machine Tools  0.53  
34  Prime Mover (Other Than Electrical 

Generators)  
0.52  

35  Air Transport (including Air Freight)  0.40  
36  Timber Products  0.33  
37  Soaps, Cosmetics and Toilet Preparations  0.28  
38  Retail Trading  0.15  
39  Cement And Gypsum Products  0.08  
40  Diamond, Gold Ornaments  0.02  
41  Construction Development: Townships, 

Housing, Built-up Infrastructure And 
Construction-development Projects  

0.001  

42  Telecommunications  0.001  
43  Printing of Books (including Litho Printing 

Industry)  
0.00003  

44  Vegetable Oils And Vanaspati  0.00001   
Gross-Total  1,085.59  

  

STATEMENT VII 

Brief of FDI reforms since 2014: 

2014 

i. Increased FDI cap in Defence sector from 26% to 49% 

ii. 100% FDI under automatic route permitted in Railway infra projects 
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iii. FDI conditions eased in Construction-Development Sector 

 2015 

i. Carve out created to allow 100% FDI under automatic route in manufacture 

of medical devices 

ii. FDI limit in insurance sector raised from 26% to 49% 

iii. Opened up Pension sector for FDI. Upto 26% under automatic route and 

upto 49% in Government route 

iv. Composite caps introduced under FDI Policy to provide for other forms of 

foreign investment 

v. “Warrants” included as capital instruments 

vi. 100% FDI permitted in White Label ATM operations 

vii. FDI Policy liberalized/ simplified in Agriculture and Animal Husbandry, 

Broadcasting Services, Civil Aviation, Construction Development, Credit 

Information Companies, Defence, Duty free shops, Limited Liability 

Partnership (LLPs), Manufacturing, Mining, Single Brand Retail Trading, 

Wholesale trading. 

2016 

i. FDI up to 49% permitted under automatic route in Insurance Sector. 
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ii. FDI up to 49% permitted under automatic route in Pension Sector. 

iii. Guidelines issued on FDI in e-Commerce. 

iv. FDI up to 100% permitted under automatic route in Asset Reconstruction 

Companies. 

v. Conditions eased in Aquaculture, apiculture, etc. 

vi. FDI up to 100% permitted under automatic route in Regulated Financial 

Services and under approval in Unregulated/partially regulated financial 

services. 

 2017 

i. FDI conditions reviewed in infrastructure companies in Securities Market. 

 2018 

i. FDI Policy reviewed under various Sectors. FDI up to 100% under 

automatic route permitted in Single Brand Retail Trading. 

ii. Clarity provided on FDI in e-Commerce Sector. 

 2019 

i. 100% FDI under automatic route permitted for sale of coal and other coal 

mining activities including associated processing infrastructure like coal 

washery, crushing etc. 
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ii. In Manufacturing sector,100% FDI under automatic route allowed in 

contract manufacturing on Principal to Principal or Principal to Agent basis. 

iii. Single Brand Retail Trading (SBRT)- Local Sourcing norms eased in 

SBRT Sector. 

iv. In digital media, 26% FDI has been permitted under government route for 

uploading/ streaming of News and Current Affairs. Earlier 49% in TV 

channels and 26% Print media already allowed. 

 2020 

i. 100% FDI permitted in Insurance Intermediaries like insurance brokers, 

consultants, TPAs, Surveyors and Loss Assessors etc. 49% FDI allowed for 

insurance companies through automatic route. 

ii. FDI in Air Transport Service permitted up to 100% under automatic route by 

NRIs. For others the cap for automatic remains at 49% under automatic 

route and 100% via Government route. 

iii. Press Note-3 of 2020 notified in respect of Investment from Countries 

sharing Land Borders with India  

iv. FDI in defence sector has been allowed up to 74% through automatic route 

(from earlier 49%) for companies seeking new industrial licenses. FDI 

beyond 74% and up to 100% permitted under Government route. 
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 2021 

i. FDI in Insurance Companies increased from 49% to 74% under the 

automatic route and foreign ownership and control allowed with safeguards. 

ii. Investment by NRI(s) on non- repatriation basis are deemed to be domestic 

investments at par with residents. 

iii. FDI up to 100% under automatic route permitted in PSUs of PNG sector, 

where Government has accorded an 'in-principle' approval for strategic 

disinvestment. 

iv. 100% FDI in Telecom Sector allowed under Automatic Route. 

2022 

i. 20% FDI allowed in Life Insurance Corporation (LIC) under automatic route. 

2024    

i. FDI Policy liberalized in Space Sector. 

 

PROMOTION OF HIGH-DEMAND AND NON-TRADITIONAL CAREERS 

 3315. SHRI RAJU BISTA: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 
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(a)  whether the Government has undertaken any measures to promote high-

demand and non- traditional careers and if so, the details thereof; 

(b)  whether the Government has planned/initiated policies for empowering 

adolescent girls and women for high-demand and non-traditional careers and if so, 

the details thereof along with the measures taken to study the impact of such 

policies; 

(c)  the details of the new infrastructural development projects carried out by the 

Government during the last five years for promotion of skill training institutes; 

(d)  the amount of budget utilized for carrying out the infrastructural 

developmental projects in Darjeeling, Kalimpong and Uttar Dinajpur districts; and 

(e)  the data on the number of the National Skills Training Institutes currently 

operational in the country along with the infrastructural standing of such institutes 

globally? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
 

 (a): Under the Government of India’s Skill India Mission (SIM) , the Ministry of Skill 

Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill 

training through an extensive network of skill development centres  under various 

schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan Sikhshan 
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Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) and 

Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), to 

all the sections of the society including women, across the country. The SIM aims 

at enabling youth of India to get future ready and equipped with industry relevant 

skills. 

 PMKVY 4.0 offers training in various high demand and non-traditional sectors like 

information technology, healthcare, renewable energy, and logistics. In 

collaboration with Sector Skill Councils (SSCs), the high-growth industries have 

been identified and sector-specific skill programs have been designed, ensuring 

their relevance for economy. Under PMKVY, the new age/future skills job-roles 

have been specially aligned with Industry 4.0 requirements in areas like AI/ML, 

Robotics, Mechatronics, Drone Technology, etc.  for upcoming market demand and 

industry requirements.  

Directorate General of Training (DGT) under the aegis of MSDE has also 

introduced 29 new age /future skills courses in Industrial Training Institutes (ITIs) 

and National Skill Training Institutes (NSTIs) under CTS to provide training in 

emerging areas such as Artificial Intelligence, Mechatronics, Internet of Things, 

Cybersecurity, Semiconductor, etc. 

(b)  To encourage participation of women in skill development programs, special 

provisions have been made for meeting expenditure on conveyance and boarding 

and lodging.   Further, PMKVY 4.0 prioritizes and provides special focus to projects 
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that emphasize women as primary beneficiaries. Training programs in sectors like 

Electronics, Retail, Healthcare, Beauty and Wellness, Handicrafts and Apparel are 

structured to attract higher participation from women.  Special projects are 

designed to align with local skill demands, creating opportunities for rural women 

to participate and benefit from skill development schemes. This inclusive approach 

ensures significant representation and benefit for women in skill training programs 

across the country. Under JSS Scheme, the focus is being given to women and 

other vulnerable sections. Women constitute more than 80% of beneficiaries under 

JSS.  

Also, there are 19 National Skill Training Institutes (NSTI) and more than 300 

ITIs exclusively for women. Government of India approved 30% reservation of 

seats for women candidates in all ITIs (Govt. and Private) in all courses and these 

seats could be filled based on the general reservation policy of each respective 

State/UTs. 

As per the evaluation study of PMKVY by NITI Aayog, about 94 percent of 

the employers surveyed reported they would hire more candidates trained under 

PMKVY. Further, 52 percent of the candidates who were placed in full time/part 

time employment and oriented under the RPL component received higher salary or 

felt that they will get higher salary compared to their un-certified peers. The 

evaluation study of JSS scheme conducted in 2020 has found that the scheme has 

helped in almost doubling the household income for those beneficiaries who got 
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employment or were self-employed after the JSS training. The study finds that 

77.05% of the beneficiary trainees have undergone occupational shifts. The final 

report of Tracer Study of ITI Graduates published in 2018 by MSDE mentions that 

63.5% of total ITI pass-outs got employed (out of which 6.7% are self-employed). 

Third-party evaluation study of NAPS conducted in 2021 has observed that the 

scheme has successfully enhanced the employability of youth by providing 

structured on-the-job training, with a notable increase in the engagement of 

apprentices across various industries.  

(c):  The skill training centres are set up as per the need basis by MSDE. Details 

of skill training centres under the schemes of MSDE are given in the enclosed 

Statement. 

(d):  Funds are not released directly to the districts under above mentioned 

schemes. Under PMKVY and JSS schemes, funds are released to implementing 

agencies for meeting the training cost as per prescribed norms. Under JSS scheme, 

funds are released directly to Non-Governmental Organizations. Under NAPS, the 

establishments are incentivized by way of stipend support. Day to day 

administration as well as financial control in respect of ITIs lies with the respective 

State Government/ UT Administration. 

(e):  At present, there are 33 National Skill Training Institutes (NSTIs) including 

19 NSTI (Women) running across the country. Under Craft Instructor Training 
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Scheme (CITS), comprehensive training is provided in both hands-on skills and 

training methodology to the instructor trainees to make them conversant with 

techniques of transferring hands-on skills and train skilled manpower. NSTIs are 

premier institutions in India for training of trainers for the skill development 

programs. 

STATEMENT 

State-wise details of skill training institutes established/engaged under 
schemes of MSDE 

State/UT PMKVY 
Centres 

JSS 
Centres 

NAPS 
Establishments 

ITI 
Govt. 
ITIs 

Pvt. ITIs 

Andaman and Nicobar 
Islands 

7 1 15 3 1 

Andhra Pradesh 405 6 1,097 85 437 
Arunachal Pradesh 85 0 22 7 0 
Assam 811 6 923 31 16 
Bihar 588 21 505 150 1,231 
Chandigarh 9 1 153 2 0 
Chhattisgarh 196 14 303 120 112 
Delhi 204 3 5,768 18 36 
Goa 8 1 473 11 2 
Gujarat 367 8 12,040 278 233 
Haryana 597 2 5,689 160 227 
Himachal Pradesh 198 11 703 128 145 
Jammu And Kashmir 650 1 517 49 1 
Jharkhand 237 13 418 77 274 



16.12.2024     415 
 

Karnataka 425 12 2,260 275 1,230 
Kerala 138 9 1,796 149 315 
Ladakh 11 0 16 3 0 
Lakshadweep 1 1 1 1 0 
Madhya Pradesh 1,465 29 1,078 195 826 
Maharashtra 659 21 8,639 422 625 
Manipur 161 4 22 10 0 
Meghalaya 97 1 36 7 1 
Mizoram 96 1 19 3 0 
Nagaland 89 1 20 9 0 
Odisha 304 29 707 75 451 
Puducherry 19 0 232 8 7 
Punjab 603 2 882 116 234 
Rajasthan 1,565 9 921 184 1,420 
Sikkim 37 0 67 4 0 
Tamil Nadu 552 9 2,724 93 411 
Telangana 143 6 1,243 66 237 
Dadra and Nagar 
Haveli and Daman 
and Diu 

9 2 123 4 0 

Tripura 148 2 95 20 2 
Uttar Pradesh 2,838 47 6,171 292 2,990 
Uttarakhand 224 8 696 104 80 
West Bengal 325 8 1,244 168 141 

  

STUDY ON THE SOURCES OF LOANS IN RURAL AREAS 

3316. DR. SHASHI THAROOR : 

Will the Minister of FINANCE be pleased to state:  
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(a) whether the Government has conducted any recent study on the sources of 

loans in rural areas of the country;  

(b) if so, the details thereof and if not, the reasons therefor;  

(c) whether the Government has any plans to conduct NABARD All India Rural 

Financial Inclusion Survey-2.0 (NAFIS-2.0);  

(d) if so, the current status of NAFIS-2.0; 

(e) if not, the reasons therefor; and  

(f) the steps taken by the Government to promote the use of institutional loans 

instead of non-institutional ones in rural India? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

(a) to (f): National Bank for Agriculture and Rural Development (NABARD) has 

conducted NABARD All India Rural Financial Inclusion Survey (NAFIS 2021-22) 

with the aim to collect primary data on livelihood and financial inclusion aspects of 

rural households.  It offers a comprehensive analysis of critical areas such as 

income, savings, credit, insurance, pension, remittances, and financial literacy. The 

report of NAFIS 2021-22 was released on 09 October 2024.  

Government has taken various steps to promote the use of institutional loans which 

inter-alia includes:  
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(i) Kisan Credit Card (KCC) scheme was launched in 1998 with the objective to 

provide institutional credit to farmers in hassle free manner. The KCC product 

allowed farmers the required financial liquidity and enabled them to avail credit as 

and when needed. The facility of KCC has also been extended to animal husbandry 

and fisheries farmers in year 2019 to help them meet their working capital needs. 

As on 30 September 2024, banks have issued 7.72 crores KCC with outstanding 

amount of ₹9.99 lakh crore including allied activities.  

(ii) Ghar-Ghar KCC Abhiyaan campaign has been launched to achieve universal 

financial inclusion, ensuring that every farmer has unhindered access to credit 

facilities that drive their agricultural pursuits. This campaign plays a pivotal role in 

reaching out to non-KCC account holder PM KISAN beneficiaries and fostering the 

saturation of KCC Accounts among eligible PM Kisan beneficiary farmers. 

(iii) The limit for collateral free agricultural loans has been raised from ₹ 1.6 lakhs 

to ₹ 2 lakhs, vide Reserve Bank of India Circular FIDD.CO.FSD.BC.No. 

10/05.05.010/2024-25 dated December 06, 2024 (copy enclosed) issued to all 

Scheduled Commercial Banks (including RRBs and SFBs), StCBs and DCCBs. 

(iv)  Government of India launched a Central Sector Scheme "Formation and 

Promotion of 10,000 Farmer Produce Organizations (FPOs)" to transform small 

holding-based farming into a viable agri-business enterprise and to increase the 

net income of farmers.  



16.12.2024     418 
 

(v) The Self-Help Group–Bank Linkage Programme (SHG-BLP) and Joint 

Liability Groups (JLGs) have been launched to provides sustainable credit to rural 

households and to provide collateral-free loans to tenant/ landless farmers 

respectively.   

(vi) The Government has formulated the Priority Sector Lending (PSL) guidelines 

according to which  banks have to provide 18% of their total loans to agriculture 

and allied sector with a sub target of 10% fixed for small and marginal farmers. 

(vii) The Government has been fixing annual targets for Ground Level Agriculture 

Credit. Further, in order to ensure increased credit flow to animal husbandry, dairy 

and fisheries activities, the Government also provides a sub-target for these 

activities. For FY 2024-25, a sub-target of Rs. 4.20 lakh crore has been fixed for 

these activities within the overall agri credit target of Rs. 27.50 lakh crore. 

(viii) In terms of RBI Circular dated 26.08.2008, banks have been advised to 

dispense with the requirement of ‘no dues’ certificate for small loans upto ₹ 50,000 

to small and marginal farmers, share croppers and the like and instead obtain self-

declaration from the borrower. In order to overcome the problem faced by the banks 

in lending to landless laborers, share-croppers and oral lessees due to the absence 

of documents verifying their identity and status, banks have been advised to accept 

certificates provided by local administration/ Panchayati Raj Institutions regarding 

the cultivation of crops in case of loans to landless laborers, share-croppers and 

oral lessees.   
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िकसानŌ को िवतåरत ऋण  

3317.  ®ी अłण कुमार सागर:  

 ³या िव° मंýी यह बताने कì कृपा कर¤गे िक:   

(क) राÕůीय, िनजी और सहकारी ब§कŌ Ĭारा िपछले तीन वषŎ के दौरान देश के िकसानŌ को बांटे गए 

ऋणŌ का और उन पर ली जाने वाली Êयाज दर का राºयवार Êयौरा ³ या है; और  

(ख) माफ िकए गए ऋण और इसके अंतगªत िकसानŌ को ÿदान कì गई सरकारी सहायता का Êयौरा 

³या है?  

िव° मýंालय म¤ राº य मýंी (®ी पंकज चौधरी) : 

(क) और (ख):  राÕůीय कृिष और úामीण िवकास ब§क (नाबाडª) Ĭारा दी गई सूचना के अनुसार, िपछले तीन 

वषª के दौरान वािणिºयक ब§कŌ, सहकारी ब§कŌ और ±ेýीय úामीण ब§कŌ (आरआरबी) Ĭारा सिंवतåरत िकए गए 

कृिष ऋण का राºय-वार Êयौरा संलµन िववरण  म¤ िदया गया है। 

िकसानŌ को िकफायती ऋण तक िनबाªध पहòंच ÿदान करने के िलए बीज, उवªरक और कìटनाशकŌ जैसे कृिष 

िनवेशŌ कì खरीद के िलए िकसानŌ कì कायªशील पंूजी आवÔयकताओ ंको पूरा करने और फसल उÂपादन और 

संबĦ गितिविधयŌ के िलए नकदी िनकालने के िलए ब§कŌ Ĭारा 7% Êयाज दर पर िकसानŌ को 3 लाख Łपये 

तक का अÐपाविध कृिष ऋण ÿदान िकया जाता है। भारत सरकार संशोिधत Êयाज सहायता योजना 

(एमआईएसएस) के अंतगªत ऋणŌ के समय पर पनुभुªगतान के िलए िकसानŌ को 3% का Âवåरत पनुभुªगतान 

ÿोÂसाहन (पीआरआई) भी ÿदान करती है। अत: िकसानŌ के िलए ÿभावी Êयाज दर 4% है। उपयुªĉ 3 लाख 

Łपए के िलए Êयाज दर ब§कŌ Ĭारा वािणिºयक आधार पर िनिधयŌ कì सीमांत लागत आधाåरत उधार दर 

(एमसीएलआर), जोिखम ÿीिमयम आिद के आधार पर िनधाªåरत कì जाती है। 

िपछले तीन वषª के दौरान भारत सरकार Ĭारा कोई िकसान ऋण माफì योजना कायाªिÆवत नहé कì गई है। 
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िववरण 

िपछले तीन वषª के दौरान वािणिºयक ब§कŌ, सहकारी ब§कŌ और ±ेýीय úामीण ब§कŌ (आरआरबी) Ĭारा 
सिंवतåरत िकए गए कृिष ऋण का राºय-वार Êयौरा 

(करोड़ Łपए म¤) 

øम 
सं 

राºय 
िव°ीय वषª  2021-22 िव°ीय वषª 2022-23 िव°ीय वषª 2023-24 

वािणिºयक ब§क सहकारी ब§क 
±ेýीय 

úामीण ब§क 
वािणिºयक ब§क सहकारी ब§क ±ेýीय úामीण ब§क वािणिºयक ब§क सहकारी ब§क 

±ेýीय úामीण 
ब§क 

1 
अंडमान और िनकोबार 
Ĭीप 

299 11 - 390 12 - 428 9 - 

2 आंň ÿदेश 1,57,530 17,496 31,134 1,85,157 17,223 36,807 2,41,636 15,564 43,297 
3 अŁणाचल ÿदेश 103 21 14 624 2 11 843 72 35 
4 असम 7,923 30 1,361 7,015 57 1,990 9,180 73 2,311 
5 िबहार 28,176 40,819 18,093 29,759 8,979 14,257 39,426 7,080 23,816 
6 चंडीगढ़ संघ राºय ±ेý 1,229 0.10 - 1,635 0.15 - 1,938 - - 
7 छ°ीसगढ़ 15,544 2,940 841 20,682 6,595 1,989 23,870 8,089 1,879 
8 िदÐली 18,148 0.02 - 19,350 0.08 - 24,157 - - 
9 डीएनएचडीडी* 233 - - 342 - - 393 - - 
10 गोवा 1,436 38 - 1,751 153 - 2,397 31 - 
11 गुजरात 77,391 19,103 6,624 91,572 20,974 7,984 1,09,269 22,398 9,493 
12 हåरयाणा 44,974 12,408 9,690 57,955 12,954 10,896 64,440 12,741.86 12,214.60 
13 िहमाचल ÿदशे 4,895 2,203 1,427 6,711 2,621 1,670 6,910 2,702.71 2,015.07 
14 जÌमू और कÔमीर 13,472 6 806 12,062 7 1,083 11,641 11.90 970.71 
15 झारखंड 8,326 14 1,461 10,454 17 1,700 20,662 13 1,435 
16 कनाªटक 1,02,755 20,354 16,294 1,30,345 22,203 19,922 1,60,838 23,451 23,327 
17 केरल 91,422 8,464 14,272 1,16,430 7,403 16,402 1,37,727 4,651 18,090 
18 लĥाख 336 - 5 327 - 7 344 0.25 7 
19 ल±Ĭीप संघ राºय ±ेý  14 - - 23 - - 62 - - 
20 मÅय ÿदेश 65,842 16,848 5,602 75,266 18,461 6,350 89,597 19,883 6,917 
21 महाराÕů 98,441 20,298 3,454 1,19,929 25,382 5,221 1,37,124 26,070 5,353 
22 मिणपरु 366 12 21 577 24 45 601 14 34 
23 मेघालय 198 21 53 299 35 70 345 50 84 
24 िमजोरम 77 12 212 110 14 185 142 20 265 
25 नागाल§ड 241 33 7 295 39 6 366 37 8 
26 ओिडशा 23,766 16,104 2,108 28,154 16,728 2,867 38,119 18,651 3,595 
27 पदुचुेरी 3,489 2 895 4,440 1 1,132 5,687 1 1,377 
28 पंजाब 56,971 10,668 6,799 72,937 10,743 7,119 75,221 10,475.31 9,991.03 
29 राजÖथान 82,809 18,532 17,816 99,340 20,102 22,171 1,08,462 22,722.15 22,408.58 
30 िसि³कम 214 6 - 325 16 - 392 13 - 
31 तिमलनाडु 2,94,535 14,030 16,908 3,34,295 20,932 20,520 4,06,309 19,977 26,098 
32 तेलंगाना 69,402 7,837 11,344 85,968 8,252 15,578 1,17,697 8,179 13,827 
33 िýपरुा 2,672 28 460 965 124 580 1,201 831 143 
34 उ°र ÿदेश 84,212 7,804 30,152 1,04,708 8,901 37,843 1,15,783 10,711 44,896 
35 उ°राखंड 7,494 1,656 234 9,134 1,815 294 10,486 1,768 420 
36 पिĲम बंगाल 51,035 5,421 6,094 47,203 5,580 7,586 60,054 5,717 8,571 
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* दादर और नगर हवेली और दमन और दीव 
ąोत: नाबाडª 

 

सीएसआर के अंतगªत बिलया म¤ िवकास कायŎ के िलए ÿयुĉ िनिध 

3318. ®ी सनातन पांडयेः 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िकः 

(क) सीएसआर के अंतगªत िवकास कायŎ हेत ु िनिध का आवंटन करने के िलए वतªमान मानदडं और 

िनयम ³या ह§; 

(ख) उ°र ÿदेश के बिलया संसदीय िनवाªचन ±ेý के अंतगªत आने वाले गांवŌ और कÖबŌ के नाम ³या 

ह§ जहां िपछले तीन वषŎ के दौरान कंपिनयŌ ने िवकास कायª िकए ह§ और सीएसआर के अंतगªत िनिध का 

उपयोग िकया गया है; 

(ग) तÂसंबंधी कंपनीवार, रािशवार और कायª ®ेणीवार Êयौरा ³या है; 

(घ) बिलया संसदीय िनवाªचन ±ेý के अंतगªत उĉ अविध के दौरान तेल िनकालने, अनसुधंान, गैस, सौर 

और पवन ऊजाª सिहत अÆय िøयाकलापŌ म¤ िनयोिजत कंपिनयŌ Ĭारा सीएसआर के अंतगªत अपने लाभ 

से िकतनी रािश Óयय करने का िवचार है; और 

(ङ) उĉ कंपिनयŌ Ĭारा सीएसआर िøयाकलापŌ के िलए िनधाªåरत रािश पर ÿाĮ Êयाज स ेÓयय कì गई 

रािश का Êयौरा ³या है? 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 

(®ी हषª मÐहोýा): 

(क): कंपनी अिधिनयम, 2013 के अंतगªत सीएसआर िनिधयŌ के आबंटन का कोई ÿावधान नहé 

है। कारपोरटे सामािजक दाियÂव (सीएसआर) के िलए कानूनी ढांचा कंपनी अिधिनयम, 2013 

(‘अिधिनयम’) कì धारा 135, अिधिनयम कì अनसूुची VII और कंपनी (सीएसआर नीित) िनयम, 2014 
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के तहत ÿदान िकया गया है। अिधिनयम कì धारा 135 म¤ यह अिधदेश िदया गया है िक तÂकाल पूवªवतê 

िव°ीय वषª के दौरान 500 करोड़ Łपये या उससे अिधक कì िनवल संपि°, या 1000 करोड़ Łपये या 

उससे अिधक का टनªओवर या 5 करोड़ Łपये या उससे अिधक का शुĦ लाभ रखने वाली ÿÂयेक कंपनी 

को कंपनी कì सीएसआर नीित के अनसुार तÂकाल पूवªवतê तीन िव°ीय वषŎ म¤ िकए गए कंपनी के 

औसत शुĦ लाभ का कम से कम दो ÿितशत सीएसआर पर खचª करना अिनवायª है। अिधिनयम कì 

अनसुूची-VII म¤ पाý सीएसआर कायªकलापŌ को सूचीबĦ िकया गया है। 

सीएसआर अिधदेिशत कंपिनयŌ का बोडª कंपनी (सीएसआर नीित) िनयम 2014 को पूणª करने के 

अÅयधीन अिधिनयम कì अनुसूची VII के तहत िनिदªĶ कोई भी कायªकलाप ÿारभं कर सकता 

है। सीएसआर ढांचा ÿकटीकरण आधाåरत है और सीएसआर अिधदेिशत कंपिनयŌ को एमसीए 21 

रिजÖůी म¤ वािषªक łप से सीएसआर कायªकलापŌ का Êयौरा फ़ाइल करना अपेि±त है। 

(ख) से (ङ): मंýालय सीएसआर Óयय के शहर-वार और úाम-वार आंकडे़ नहé रखता है। कंपनी-वार, 

राºय-वार, िजला-वार, िवकास ±ेý-वार और कंपनी Ĭारा कायाªिÆवत पåरयोजनाओ ंसिहत, एमसीए21 

रिजÖůी म¤ कंपिनयŌ Ĭारा फाइल िकए गए सीएसआर से संबंिधत सभी आंकड़े www.csr.gov.in पर 

सावªजिनक डोमेन म¤ उपलÊध ह§। तथािप, एमसीए21 रिजÖůी म¤ कंपिनयŌ Ĭारा कì गई फाइिलंग के 

आधार पर, िपछले तीन िव°ीय वषŎ (िव.व.) अथाªत् 2020-21, 2021-22 और 2022-23 के िलए 

बिलया िजले म¤ िवकास ±ेýवार सीएसआर Óयय का Êयौरा संलµन  िववरण  म¤ िदया गया  है। 

िववरण  

बिलया िजल ेम¤ िव°ीय वषª 2020-21 से 2022-23 तक िवकास ±ेýवार सीएसआर Óयय 
(रािश करोड़ Łपय ेम¤) 
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िवकास ±ेý 

  

िव° वषª 
2020-21 

िव° वषª 
2021-22 

िव°ीय वषª 
2022-23 

सशľ बल, वीरांगनाए,ं युĦ 
िवधवाए/ंआि®त 

.. 0.08 .. 

िश±ा .. 0.08 0.81 

पयाªवरणीय िÖथरता .. .. 0.003 

ÖवाÖÃय दखेभाल .. 0.54 0.04 

गरीबी, भूखमरी उÆमूलन, कुपोषण .. 0.001 0.08 

úामीण िवकास पåरयोजनाए ं 0.05 .. .. 

Öव¸छ पेयजल 0.07 .. 0.09 

कुल 0.12 0.71 1.02 

 (31.03.2024 तक के आंकड़े) (ąोत: कारपोरटे डाटा ÿबंधन ÿकोķ) 

 

ENVIRONMENTAL ASSESSMENT OF CRUISE BHARAT MISSION 

3319.  SHRI SUDAMA PRASAD: 

        Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  the specific measures proposed to be implemented by the Government to 

ensure that the Cruise Bharat Mission promotes sustainable tourism practices and 

minimizes environmental degradation; 
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(b)  the details of environmental assessments conducted to evaluate the potential 

impacts of increased cruise tourism on marine ecosystems under Cruise 

Bharat Mission; 

(c)  the mechanism in place to ensure that the Cruise Bharat Mission balance 

tourism growth with environmental sustainability; and 

(d)  the measures taken by the Government to regulate the environmental impact 

of cruise operations in compliance with existing environmental laws under 

Cruise Bharat Mission? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a) to (d) The Cruise Bharat Mission was launched by Ministry of Ports, Shipping 

and Waterways on 30th September, 2024. The mission seeks to increase the 

number of sea cruise tourists to 10 lakh by 2029. The Ministry of Environment, 

Forest and Climate Change has not received any proposals under the Bharat 

Cruise Mission till date. All proposals for grant of Environmental and CRZ 

Clearance are examined as per due procedure prescribed under EIA Notification 

2006 and CRZ Notification 2011/2019. 

 

e-SHRAM PORTAL 

3320. SUSHRI  S. JOTHIMANI: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  
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(a)whether the Government has any data on the number of informal workers in the 

country;  

(b)if so, the details thereof;  

(c)the number of informal workers registered on the e-SHRAM portal as on date;  

(d)whether the Government is aware of the challenges faced by workers in terms 

of language and technological barriers in the registration process for e-SHRAM; 

(e)if so, whether the Government has any plans to simplify the registration process 

to make the portal more accessible to informal workers across the country; and  

(f)whether the Government has conducted any training workshops for officers in 

Common Service Centres to assist workers in registering on the platform, if so, 

the details thereof? 

 
      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (f): The Ministry of Labour and Employment launched eShram portal 

(eshram.gov.in) nationwide on 26th August 2021 for creation of a comprehensive 

National Database of Unorganised Workers (NDUW) seeded with Aadhaar. 

eShram portal is meant to register and support the unorganised workers by 

providing them a Universal Account Number (UAN) on a self-declaration basis. As 

on 09th December 2024, over 30.45 crore unorganised workers have been 
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registered on eShram portal. State/ UT wise detail of registration of unorganised 

workers on eShram portal is annexed as Statement.   

eShram registration portal is available in multiple languages. Ministry 

has taken steps such as registration camps and awareness drives to raise 

awareness and to expedite the registration on eShram portal. These camps are 

organised by Ministry from time to time in coordination with Common Service 

Centre (CSC) and Dattopant Thengadi National Board for Workers Education and 

Development (DTNBWED).  Social media campaigns are also being used to spread 

awareness among workers to register on eShram.  State Seva Kendras (SSKs) 

were on boarded to facilitate assisted mode registrations of unorganised workers. 

eShram is on boarded on Unified Mobile Application for New-age Governance 

(UMANG app) to increase reach among workers and provide registration/update 

facility at the convenience of their mobile phones. 

STATEMENT 

(i) State/UT wise registration of unorganised workers on eShram portal as on 
09.12.2024  

S.No. State/UTs 
Total 

Registrations 
1 Andaman and Nicobar Islands 32,330 
2 Andhra Pradesh 81,31,892 
3 Arunachal Pradesh 1,97,887 
4 Assam 75,72,428 
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5 Bihar 2,95,72,870 
6 Chandigarh 1,85,017 
7 Chhattisgarh 85,24,479 
8 Delhi 34,57,018 
9 Goa 75,479 

10 Gujarat 1,18,78,665 
11 Haryana 53,51,389 
12 Himachal Pradesh 19,81,879 
13 Jammu and Kashmir 35,31,501 
14 Jharkhand 95,99,240 
15 Karnataka 1,03,36,899 
16 Kerala 60,05,225 
17 Ladakh 33,393 
18 Lakshadweep 2,792 
19 Madhya Pradesh 1,84,21,762 
20 Maharashtra 1,73,05,458 
21 Manipur 4,51,694 
22 Meghalaya 3,25,860 
23 Mizoram 64,942 
24 Nagaland 2,31,526 
25 Odisha 1,35,32,618 
26 Puducherry 1,89,258 
27 Punjab 57,67,014 
28 Rajasthan 1,42,63,016 
29 Sikkim 42,110 
30 Tamil Nadu 88,92,235 
31 Telangana 44,47,080 
32 The Dadra and Nagar Haveli and Daman and Diu 74,343 
33 Tripura 8,84,652 
34 Uttar Pradesh 8,37,37,987 
35 Uttarakhand 30,53,939 
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36 West Bengal 2,64,02,829 

 Total 30,45,58,706 
 

पीएम-®ी योजना के तहत जवाहर नवोदय िवīालय 

3321. ®ीमती कमलशे जांगड़े: 
®ी ÿवीण पटेल: 
®ी कंवर िसहं तंवर: 
®ीमती कलाबेन मोहनभाई देलकर: 

 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने जवाहर नवोदय िवīालयŌ (जेएनवी) को पीएम-®ी योजना के तहत लाने का ÿÖताव 

िकया है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस योजना कì मु́ य िवशेषताए ं³या ह§; 

(ग) पीएम-®ी योजना के तहत कवर िकए गए जवाहर नवोदय िवīालयŌ कì िवशेष कर उ°र ÿदेश सिहत 

राºयवार सं´या िकतनी है; 

(घ) पीएम-®ी योजना के तहत जेएनवी को चरण-वार िकतना बजट Öवीकृत िकया गया है; 

(ङ.) पीएम-®ी योजना के आरभं के बाद से जवाहर नवोदय िवīालयŌ म¤ हòए सुधार का िवशेषकर 

छ°ीसगढ़ सिहत राºयवार Êयौरा ³या ह§; 

(च) पीएम-®ी योजना के अपने उĥेÔयŌ को ÿाĮ करने और जेएनवी म¤ िश±ा के मानकŌ म¤ सधुार करने 

कì िकतनी संभावना है; 
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(छ) ³या सरकार ने जवाहर नवोदय िवīालयŌ म¤ श±ैिणक और गरै-शै±िणक पदŌ कì åरिĉयŌ को भरने 

के िलए कदम उठाए ह§; 

(ज) यिद हां, तो िपछले पांच वषŎ के दौरान कì गई कुल भितªयŌ का Êयौरा ³या है; और 

(झ) दादरा और नगर हवेली म¤ पीएम-®ी योजना के तहत सरकार Ĭारा िचिĹत ÖकूलŌ का िजलेवार 

Êयौरा ³या है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  

(®ी जयंत चौधरी): 

(क) से (ग) नवोदय िवīालय सिमित (निवस) स ेÿाĮ जानकारी के अनसुार, पीएम ®ी योजना के अंतगªत 

कुल 620 जवाहर नवोदय िवīालय (जनिव) को शािमल िकया गया है। पीएम ®ी योजना के अंतगªत 

शािमल जनिव कì राºयवार, िवशेष łप से उ°र ÿदेश म¤ सं´या िववरण -I म¤ दी गई है। 

पीएम ®ी Öकूल क¤ þ सरकार/राºय/संघ राºय ±ेý सरकार/Öथानीय िनकायŌ Ĭारा ÿबंिधत 

ÖकूलŌ म¤ से मौजूदा ÖकूलŌ को मजबूत करके चरणबĦ तरीके से Öथािपत िकए जाते रहे ह§। इन ÖकूलŌ 

को राÕůीय िश±ा नीित 2020 कì सभी पहलŌ को ÿदिशªत करना और समय के साथ अनकुरणीय Öकूल 

के łप म¤ उभरना, साथ ही पड़ोस के अÆय ÖकूलŌ को नेतÂृव भी ÿदान करना है। वे अपन-ेअपने ±ेýŌ म¤ 

एक समतामूलक, समावेशी और आनंदमय Öकूली वातावरण म¤ उ¸च गणुव°ा वाली िश±ा ÿदान करने 

म¤ नेतृÂव ÿदान करते ह§, जो ब¸चŌ कì िविवध पृķभूिम, बहòभाषी आवÔयकताओ ंऔर िविभÆन शै±िणक 

±मताओ ंका Åयान रखता है और उÆह¤ एनईपी 2020 के ŀिĶकोण के अनसुार Öवयं कì अिधगम ÿिøया 

म¤ सिøय भागीदार बनाता है। 
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 इस योजना के अंतगªत, क¤ þ सरकार/राºय/संघ राºय ±ेý सरकार/Öथानीय िनकायŌ Ĭारा 

ÿबंिधत ÖकूलŌ म¤ से मौजूदा ÖकूलŌ को मजबूत करके 14500 से अिधक पीएम ®ी Öकूल Öथािपत करने 

का ÿावधान है, िजनम¤ से चयन के चौथे चरण तक 12,084 पीएम ®ी ÖकूलŌ का चयन िकया गया है। 

पीएम ®ी योजना कì ÿमुख िवशेषताए ंइस ÿकार ह§:  

1. गणुव°ा और नवाचार (िश±ण संवĦªन कायªøम, समú ÿगित काडª, अिभनव िश±ाशाľ, बैगलेस 

िदन, Öथानीय कारीगरŌ के साथ इंटनªिशप, ±मता िनमाªण आिद) । 

2. िश±ा का अिधकार (आरटीई) अिधिनयम के तहत लाभाथê उÆमुख अिधकार।  

3. वािषªक Öकूल अनदुान (समú Öकूल अनदुान, पÖुतकालय अनदुान, खेल अनुदान) ।  

4. बालवािटका और आधारभूत सा±रता और सं́ या²ान सिहत ÿारिंभक बाÐयावÖथा देखभाल 

और िश±ा।  

5. लड़िकयŌ और िवशेष जłरतŌ वाले ब¸चŌ (सीडÊÐयूएसएन) के िलए सरुि±त और उिचत 

बुिनयादी ढांचे के ÿावधान सिहत समानता और समावेशन। 

6. छाýŌ को िदए जाने वाले िवषयŌ के चयन म¤ लचीलेपन को ÿोÂसािहत करना। 

7. िश±कŌ और छाýŌ के बीच भाषा संबंधी बाधाओ ंको दरू करने म¤ मदद करने के िलए तकनीकì 

हÖत±ेप का उपयोग करके िश±ण के माÅयम के łप म¤ मातभृाषा को ÿोÂसािहत करना।  

8. िडिजटल िश±ाशाľ का उपयोग करने के िलए आईसीटी, Öमाटª ³लासłम और िडिजटल 

लाइāेरी। 

9. मौजूदा बिुनयादी ढांचे को मजबूत करना। 
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10. Óयावसाियक हÖत±ेप और िवशेष łप से Öथानीय उīोग के साथ इंटनªिशप/उīिमता के अवसरŌ 

को बढ़ाना। िवकासाÂमक पåरयोजनाओ/ंिनकटवतê उīोग के साथ कौशल अनुकूलन करना और 

तदनसुार पाठ्यøम/पाठ्यचयाª िवकिसत करना। 

 (घ) पीएम ®ी योजना के अंतगªत नवोदय िवīालय सिमित (निवस) को Öवीकृत चरणवार बजट इस 

ÿकार है  

                                                              रािश (Łपए करोड़ म¤) 

चरण निवस को चरणबĦ तरीके से Öवीकृत बजट 

I 487.71 
II 315.54 
III 24.73 

 

 

(ङ) और (च) पीएम ®ी योजना के उĥेÔयŌ को इस योजना के अंतगªत आने वाले जनिव Ĭारा काफì 

हद तक ÿाĮ कर िलया गया है। छ°ीसगढ़ के जनिव सिहत सभी पीएम ®ी जनिव म¤ हòए सधुार इस ÿकार 

ह§: 

• Öमाटª क±ाओ ंऔर आईसीटी अवसंरचना का उÆनयन 

• खेल सुिवधाओ ंका िवकास 

• ÿायोिगक िश±ण के िलए ÿायोिगक िकट (िव²ान और गिणत िकट) कì उपलÊधता 

• सभी जनिव म¤ अटल िटंकåरंग लैब कì Öथापना 
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• ÖवाÖÃय िशिवरŌ का आयोजन 

• Óयावसाियक/कौशल िश±ा 

• बैगलेस िदवस गितिविधयाँ 

• ए³सपोजर िविज़ट 

• िव²ान/गिणत सकª ल 

• ÿधानाचायŎ और िश±कŌ के िलए ±मता िनमाªण ÿिश±ण कायªøम 

• लड़िकयŌ के िलए आÂमर±ा ÿिश±ण 

• िवशेष²Ō Ĭारा मागªदशªन और कैåरयर मागªदशªन सý 

• सभी जनिव म¤ Öथानीय कारीगरŌ/िवशेष² कलाकारŌ के साथ कला और िश±ा कायªøम। 

• योग/खेल ÿिश±कŌ को शािमल करना 

(छ) और (ज)  िश±ण और गैर-िश±ण कमªचाåरयŌ कì åरिĉयां सवेािनविृ°, Âयागपý, पदोÆनित और 

नए Öůीम के उÆनयन/मंजूरी के साथ-साथ छाýŌ कì सं´या म¤ वृिĦ के कारण अितåरĉ आवÔयकता  

उÂपÆन होती ह§। åरिĉयŌ को भरना एक सतत ÿिøया है और ÿासंिगक भतê िनयमŌ के ÿावधानŌ के 

अनसुार åरिĉयŌ को भरने का ÿयास िकया जाता है। नवोदय िवīालय सिमित (निवस) Ĭारा बाधारिहत 

िश±ण-अिधगम ÿिøया सिुनिĲत करने के िलए अÖथायी अविध के िलए अनबुंध  के आधार पर िश±कŌ 

को भी िनयुĉ िकया जाता है। निवस म¤ िपछले पांच वषŎ के दौरान िकए गए िश±ण और गैर-िश±ण पदŌ 

कì सीधी भतê का Êयौरा इस ÿकार है: 
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वषª 
सीधे भतê िकये गय े 

िश±ण पदŌ कì सं́ या 
सीधे भतê िकये गये  गैर-िश±ण पदŌ कì सं́ या 

2019-20 2653 259 

2021-22 -- 1925 

2022-23 2200 -- 

 

(झ) संघ राºय ±ेý दादर एवं नगर हवेली तथा दमन एवं दीव म¤ पीएम ®ी ÖकूलŌ का Êयौरा इस ÿकार 

है: 

 

ø. स.ं िजले का नाम  पीएम ®ी Öकूल का नाम  

1.  

दीव 
 

सरकारी ÿाथिमक िवīालय (जीपीएस), अúेंजी माÅयम, घोघला 

2.  जीपीएस नंबर 4, वनकबारा 

3.  जनिव, दीव 

4.  

दमन 

सरकारी उ¸च ÿाथिमक िवīालय (जीयूपीएस), åरंगनवाड़ा ई/एम 

5.  जीपीएस, खारीवाड़ी (जीएम/ईएम) 

6.  जनिव, दमन 

7.  
दादर और नगर हवेली 

सी.पी.एस., दपाड़ा 

8.  जनिव, िसलवासा 
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िववरण I 

पीएम ®ी जवाहर नवोदय िवīालयŌ कì राºयवार सूची 

ø. स.ं राºय / सघं राºय ±ेý के नाम  
पीएम ®ी के अंतगªत शािमल जवाहर 

नवोदय िवīालयŌ कì सं́ या 

1 अंडमान और िनकोबार Ĭीप 2 

2 आंň ÿदेश 15 

3 अŁणाचल ÿदेश 14 

4 असम 27 

5 िबहार 38 

6 चंडीगढ़ 1 

7 छ°ीसगढ 27 

8 दादर और नगर हवेली तथा दमन और दीव 3 

9 िदÐली 2 

10 गोवा 2 

11 गजुरात 33 

12 हåरयाणा 21 

13 िहमाचल ÿदेश 12 

14 जÌमू और कÔमीर 15 

15 झारखंड 25 

16 कनाªटक 30 

17 केरल 14 
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18 लĥाख 2 

19 ल±Ĭीप 1 

20 मÅय ÿदेश 53 

21 महाराÕů 34 

22 मिणपुर 10 

23 मेघालय 7 

24 िमजोरम 8 

25 नागाल§ड 10 

26 ओिडशा 31 

27 पदुचुेरी 4 

28 पंजाब 23 

29 राजÖथान 35 

30 िसि³कम 4 

31 तेलंगाना 9 

32 िýपरुा 6 

33 उ°र ÿदशे 75 

34 उ°राखंड 13 

35 पिĲम बंगाल 14 

कुल 620 
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OBJECTIVES OF JAN SAMARTH PORTAL 

3322.  SHRI P. V. MIDHUN REDDY: 

 Will the Minister of FINANCE be pleased to state:  

(a) the details of Jan Samarth Portal launched to directly connect the 

beneficiaries to the lenders; 

(b) the objectives and components under the same; and 

(c) the details of the progress made in this regard, State/UT-wise? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHAUDHARY) 

(a): Jan Samarth Portal was launched on 06.06.2022 to provide a common platform 

for availing loan under credit-linked Government schemes. Since its launch 15 

credit-linked Government Schemes catering to agriculture, renewable energy, 

business activity, livelihood and education, etc. are made available on the portal. 

(b): The Core objectives of Jan Samarth portal are to promote inclusive growth and 

development of various sectors by guiding and providing them the right type of 

Government benefits through simple and easy digital processes. The portal uses 

cutting-edge technologies and smart analytics to provide intuitive guidance to 

beneficiaries for checking subsidy eligibility and auto recommendation system 

offers best suitable schemes as per beneficiary’s requirements and credentials. 
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The components of the “Jan Samarth” Portal are as under: 

i. It connects various stakeholders such as beneficiaries, financial institutions, 

Central/State Government Agencies, and Nodal Agencies on a common 

platform. 

ii. The portal is available in 8 different languages and more than 200 Member 

Lending Institutions (MLIs) have been onboarded on the portal.  

iii. The portal is integrated with Unique Identification Authority of India (UIDAI), 

National E-Governance Services Ltd (NeSL), Goods and Service Tax (GST), 

Central Board of Direct Taxes (CBDT) and Local Government Directory 

(LGD) etc. for seamlessly authenticating data. 

(c): The State/UT-wise details of progress made are given in the enclosed 

Statement (till 5th Dec 2024 since inception). 

STATEMENT  

State/UT wise number of applications sourced through Jan Samarth Portal  

Sr. 
No. 

State/UT Applications Sourced  

(as on 05.12.2024) 

1 Andaman and Nicobar Islands                            1,208  

2 Andhra Pradesh                         45,869  

3 Arunachal Pradesh                               938  
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4 Assam                         54,375  

5 Bihar                         61,833  

6 Chandigarh                            3,234  

7 Chhattisgarh                         12,723  

8 Dadra and Nagar Haveli and Daman and Diu                               330  

9 Delhi                         17,006  

10 Goa                            1,168  

11 Gujarat                         54,898  

12 Haryana                         21,081  

13 Himachal Pradesh                            4,418  

14 Jammu and Kashmir                            2,512  

15 Jharkhand                         25,725  

16 Karnataka                         86,102  

17 Kerala                         93,693  

18 Ladakh                                 10  

19 Lakshadweep                                 64  

20 Madhya Pradesh                         50,802  

21 Maharashtra                      1,32,271  

22 Manipur                            4,704  

23 Meghalaya                            2,846  
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24 Mizoram                            1,737  

25 Nagaland                            3,093  

26 Odisha                         49,074  

27 Puducherry                            1,631  

28 Punjab                         20,300  

29 Rajasthan                         44,934  

30 Sikkim                               418  

31 Tamil Nadu                         79,737  

32 Telangana                         26,763  

33 Tripura                            4,653  

34 Uttar Pradesh                      1,37,104  

35 Uttarakhand                         12,649  

36 West Bengal                         53,421  

Grand Total                   11,13,324  

 

UNEMPLOYED YOUTH 

3323.     DR. NAMDEO KIRSAN: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the Government has any data regarding the number of unemployed 

youth in the country, if so, the details thereof, especially from Gadchiroli Lok 

Sabha constituency in Maharashtra;  
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(b) the steps being taken by the Government to reduce the unemployment rate 

amongst youth in the country;  

(c) whether it is a fact that large number of people today are shifting from 

agriculture to service sectors, if so, the details thereof;  

(d) if so, whether any scientific study has been conducted in this regard; and  

(e) the details of the labourers migrating from Gadchiroli Lok Sabha constituency 

to other regions of the country for work?  

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (e): The official data on Employment and Unemployment is collected through 

Periodic Labour Force Survey (PLFS) which is conducted by the Ministry of 

Statistics and Programme Implementation (MoSPI) since 2017- 18. The survey 

period is July to June every year. 

As per the latest available Annual PLFS reports, the estimated 

Unemployment Rate (UR) on usual status for youth of age 15-29 years in the 

country has decreased from 17.8% in 2017-18 to 10.2% in 2023-24. During the 

same period, Unemployment Rate (UR) on usual status for youth of age 15-29 

years for Maharashtra has decreased from 15.0% to 10.8%. 
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Employment generation coupled with improving employability is a priority of 

Government and is a multi-stakeholder initiative. Accordingly,  various Ministries/ 

Departments of Government of India are implementing different employment 

generation schemes/ programmes like Prime Minister’s Employment Generation 

Programme (PMEGP), Mahatma Gandhi National Rural Employment Guarantee 

Scheme (MGNREGS), Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-

GKY), Rural Self Employment and Training Institutes (RSETIs),  Deendayal 

Antyodaya Yojana-National Urban Livelihoods Mission (DAY-NULM), Pradhan 

Mantri Mudra Yojana (PMMY), Production Linked Incentive (PLI) etc., which, along 

with increase in capital expenditure, seeks to boost employment creation. The 

details of various employment generation schemes/programmes being 

implemented by the Government of India may be seen at 

https://dge.gov.in/dge/schemes_programmes. 

 Government is implementing Skill India Mission (SIM) to deliver skill, re-skill 

and up-skill training through an extensive network of skill development centres/ 

schools/ colleges /institutes etc. under various schemes, viz. Pradhan Mantri 

Kaushal Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), National 

Apprenticeship Promotion Scheme (NAPS) and Craftsmen Training Scheme (CTS) 

(CTS) through Industrial Training Institutes (ITIs). The SIM aims at enabling youth 

of India to get future ready, equipped with industry relevant skills. 
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Government announced in the Budget 2024-25, the Prime Minister’s 

package of 5 schemes and initiatives to facilitate employment, skilling and other 

opportunities for 4.1 crore youth over a 5-year period with a central outlay of Rs. 2 

lakh crore.  

The Employment Linked Incentive (ELI) scheme announced in Budget 2024-

25, with an outlay of Rs 1,07,000 Crores, aims at job creation and formalisation of 

work force by providing Social Security through EPFO, enhancing employability 

and incentivizing additional employment generation through incentives to 

employees and employers. 

As per the Census 2011 conducted by the Government of India, the total 

number of persons who moved for work and employment were 4.14 crore. The 

migration takes place for various reasons. Migration of workers from one state to 

another state is continuous process and dynamic in nature. 

 

DISINVESTMENT TARGETS 

3324. SHRI K. C. VENUGOPAL:  

Will the Minister of FINANCE be pleased to state: 

 (a) the details of disinvestment targets set and achieved by the Government 

during the last five financial years and the current year, year-wise;  
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(b) whether the Government has any plans to disinvest any profit making PSUs 

to achieve its disinvestment targets for the financial year 2024-25; and  

(c) if so, the details thereof and whether the Government has any plans to 

reconsider its decision to disinvest any profit making PSUs? 

                 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) : The details of Revised Estimates (RE) and actual disinvestment proceeds 

from Central Public Sector Enterprises (CPSEs) are given as under:  

                                                                                                       

                                                                            

                                                                          (Rs. in crore) 
Year Revised Estimate 

(RE) 
Actual 

Realisation  
2019-20 65,000 50,300 
2020-21 32,000 32,886 
2021-22 78,000 13,534 
2022-23 50,000 35,294 

2023-24 

There is no specific 
estimate for 

disinvestment receipts 
at RE stage 

16,507 

2024-25 
There is no specific 

estimate for 
8,625 (as on 
10.12.2024) 
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disinvestment receipts 
at BE stage. 

 

Separate disinvestment target/estimate has been discontinued since the RE 

stage of FY 2023-24. During FY 2023-24, Rs.51,000 crore was estimated for 

disinvestment and Rs. 10,000 crore for other capital receipts at BE stage. 

However, at the RE stage Rs. 30,000 crore was kept under “Miscellaneous 

Capital Receipts - Receipts” at the RE stage which accounted for the receipts 

under erstwhile categories of disinvestment and other capital receipts such as 

asset monetization. During FY 2024-25, there is no specific estimate/target for 

disinvestment receipts.  So far, Government has realised Rs. 8,625 crore through 

various minority stake sale disinvestment transactions during the current 

financial year.  

(b) and (c): Government carries out disinvestment through (i) minority stake sale 

and (ii) strategic disinvestment of CPSEs. Minority stake sale in CPSEs without 

transfer of management control is implemented through various SEBI-approved 

methods such as Initial Public Offer (IPO), Offer for Sale (OFS), Buyback of 

shares etc., in order to unlock the value, promote public ownership, meet the 

minimum public shareholding norms of SEBI and for ensuring higher degree of 

accountability. Strategic Disinvestment implies entire or substantial sale of 

Government shareholding of a CPSE along with transfer of management control. 
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In case of Privatization, which is a sub-set of strategic disinvestment, the 

Government equity in CPSE and  

its management control is transferred to a private strategic buyer(s) and in other 

cases of strategic disinvestment, the Govt. equity is transferred to another CPSE 

along with control. 

The policy on strategic disinvestment/privatization is based on the economic 

principle that Government should discontinue in sectors, where competitive 

markets have come of age and economic potential of such entities may be better 

discovered in the hands of strategic investor due to various factors such as 

infusion of capital, technological upgradation and efficient management 

practices. Profitability/loss is not among the relevant criteria for 

privatization/strategic disinvestment.   

Disinvestment is an ongoing process, and execution/completion of specific 

transactions hinges upon market conditions, domestic and global economic 

outlook, geopolitical factors, investor interest and administrative feasibility. The 

Government, since 2016, has given ‘in-principle’ approval for strategic 

disinvestment of 36 cases of PSEs and/or Subsidiaries/ Units/ Joint Ventures of 

PSEs/ Bank. Out of the 36 cases, 33 cases are being handled by DIPAM and 3 

cases are being handled by the respective Administrative Ministry/Department. 

Out of the 33 cases being handled by DIPAM, strategic disinvestment 

transactions have been completed in 10 cases (8 transactions are in CPSE to 
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CPSE space while Air India and NINL have been privatized); 5 PSEs are under 

consideration for closure; 1 case held up due to litigation and 1 case is under 

Corporate Insolvency Resolution Process (CIRP) in NCLT and 2 transactions 

found not feasible. Out of remaining 14 transactions, EoI has not been issued or 

transactions have been called off after issuance of EoI/RFP in case of 6 PSEs 

and 8 transactions are at various stages of the Strategic Disinvestment process. 

Details are given at enclosed Statement.  

                                                                                                                                                

 STATEMENT  

List of PSEs and/or Subsidiaries/ Units/ Joint Ventures of PSEs and Bank for 
which Government has given ‘in-principle’ approval for strategic 
disinvestment since 2016. 

1. Ongoing Transactions being processed by DIPAM wherein EoI has been 
issued: 
 

S.No. Name of PSE 
1. BEML Limited 
2. The Shipping Corporation of India Limited  
3. HLL Lifecare Limited  
4. Project and Development India Limited 
5. Ferro Scrap Nigam Limited (subsidiary) # 
6. Indian Medicines Pharmaceuticals Corporation Limited  
7. NMDC Steel Limited (NSL) 
8. IDBI Bank. 
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# Strategic buyer selected and Share Purchase Agreement (SPA) has been signed 
between M/s. Konoike Transport Co. Ltd, M/s MSTC Ltd and M/s FSNL Ltd. 
Transaction moved to concluding stage.  
 

2. Transactions where EoI has not been issued or transactions called off 
after issuance of EoI/RFP: 
 

 9. Bharat Petroleum Corporation Ltd (except Numaligarh Refinery 
Limited)   

10. Pawan Hans Limited  
11. Central Electronics Limited (CEL) 
12. Alloy Steel Plant, Durgapur; Salem Steel Plant; Bhadrawati Steel 

Plant - units of Steel Authority of India Limited  
13. Container Corporation of India Limited  
14. Rashtriya Ispat Nigam Ltd. 

 

3. Transactions being processed by respective Administrative Ministries:  

 

S.No. Name of PSE 
15. Various Units of India Tourism Development Corporation Limited  
16. Hindustan Antibiotics Limited  
17. Bengal Chemicals and Pharmaceuticals Limited  

 

4. Transactions halted as the PSEs recommended / approved for closure; or 
any other reason: 
 

S.No. Name of PSE 
18. Hindustan Fluorocarbons Limited (subsidiary) * 
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19. Scooters India Limited ^ 
20. Bharat Pumps and Compressors Limited * 
21. Hindustan Prefab Limited** 
22. Units of Cement Corporation of India Limited (Nayagaon Unit) # 

*Government approved for closure of the Company.  
^ Company has been delisted from stock exchanges 
** CPSE is under closure. 
# Transaction not feasible and the mines are being returned to the State 
Governments. 
. 

5. Transactions held up due to litigation: 

S.No. Name of PSE 
23. Karnataka Antibiotics and Pharmaceuticals Limited  

 

 

6. Under Corporate Insolvency Resolution Process (CIRP) in NCLT : 

S.No. Name of PSE 
24.  Hindustan Newsprint Limited (subsidiary)** 

** In January, 2021 National Company Law Tribunal approved a 146-crore bid of 
the Kerala Industrial Infrastructure Development Corporation (KINFRA), 
Government of Kerala to acquire Hindustan Newsprint Ltd. HNL was renamed as 
Kerala Paper Products Limited (KPPL) in 2021. 
 

7. Transactions not feasible: 

S.No. Name of PSE 
25. Engineering Project (India) Limited 
26. Bridge and Roof Company (India) Limited 
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8. Transactions Completed: 

S.No. Name of PSE 
27. Hindustan Petroleum Corporation Limited (HPCL) 
28. Rural Electrification Corporation Limited (REC) 
29. HSCC(India) Limited  
30. National Projects Construction Corporation Limited (NPCC) 
31. Dredging Corporation of India Limited (DCIL) 
32. THDC India Limited (THDC) 
33. North Eastern Electric Power Corporation Limited (NEEPCO) 
34. Kamrajar Port Limited 
35.     Air India ^^ 
36.  Neelachal Ispat Nigam Limited (NINL) 

^^ Subsidiaries which are now with AIAHL are still to be divested 

  

INTERNET FACILITY IN SCHOOLS 

3325. DR. M. P. ABDUSSAMAD SAMADANI:  
          ADV. GOWAAL KAGADA PADAVI: 
Will the Minister of EDUCATION be pleased to state: 

(a) the total number and percentage of Government and private schools having 

access of internet connnectivity, State-wise; and  

(b) the steps being taken by the Government to train teachers in effectively 

utilisation of digital tools to ensure quality education delivery? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a): The State/UT wise details of the total number and percentage of Government 

and private schools having internet connection are given at enclosed Statement. 

(b): Education is in the Concurrent list of the Constitution and majority of the 

schools are under the administrative control of respective State Government and 

UT Administration. The Department of School Education and Literacy has launched 

a National Mission to improve learning outcomes at the elementary level through 

an Integrated Teacher Training Programme called NISHTHA – National Initiative 

for School Heads’ and Teachers’ Holistic Advancement under the Centrally 

Sponsored Scheme of Samagra Shiksha in 2019-20. NISHTHA is a capacity 

building programme for "Improving Quality of School Education through Integrated 

Teacher Training". 

In order to provide continuous learning opportunities to the teachers, 

NISHTHA online was launched using DIKSHA platform in October 2020. Teachers 

were oriented on various aspects related to Learning Outcomes, Competency 

Based Learning and Testing, ICT in teaching-learning including Artificial 

Intelligence et al.  
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STATEMENT 

The State/UT wise details of the total number and percentage of 
Government and private schools having internet connection 

 

State/UTs Name 

Government Management  Private Management  

Total 
Schools 

Schools 
having 
Internet 

Connections 

Percentage 
Total 

Schools 

Schools 
having 
Internet 

Connections 

Percentage 

Andaman and Nicobar Islands 342 133 38.89 72 52 72.22 
Andhra Pradesh 45137 20313 45.00 15058 13560 90.05 
Arunachal Pradesh 2985 458 15.34 503 284 56.46 
Assam 45490 4680 10.29 5852 1945 33.24 
Bihar 75558 4421 5.85 8097 3493 43.14 
Chandigarh 123 123 100.00 76 76 100.00 
Chhattisgarh 48743 16469 33.79 7063 4066 57.57 
DND – DNH 388 194 50.00 63 61 96.83 
Delhi 2762 2762 100.00 2610 2610 100.00 
Goa 814 299 36.73 139 121 87.05 
Gujarat 34699 32681 94.18 13559 12153 89.63 
Haryana 14562 4345 29.84 8261 7160 86.67 
Himachal Pradesh 15380 4175 27.15 2646 2040 77.10 
Jammu and Kashmir 23173 5169 22.31 5526 3345 60.53 
Jharkhand 35840 12052 33.63 1559 1153 73.96 
Karnataka 49679 5308 10.68 19650 14145 71.98 
Kerala 5010 4738 94.57 3164 3010 95.13 
Ladakh 838 342 40.81 112 63 56.25 
Lakshadweep 38 37 97.37 0 0 0.00 
Madhya Pradesh 92695 16469 17.77 30345 17339 57.14 
Maharashtra 65639 18540 28.25 19268 16542 85.85 
Manipur 2889 340 11.77 1010 617 61.09 
Meghalaya 7783 1111 14.27 2120 488 23.02 
Mizoram 2563 153 5.97 1034 114 11.03 
Nagaland 1960 850 43.37 757 532 70.28 
Odisha 49072 3970 8.09 6104 3717 60.89 
Puducherry 422 422 100.00 281 271 96.44 
Punjab 19259 9013 46.80 7978 7026 88.07 
Rajasthan 68948 36889 53.50 34826 26170 75.15 
Sikkim 864 231 26.74 376 195 51.86 

Tamil Nādu 37636 9292 24.69 12396 9323 75.21 
Telangana 30023 2772 9.23 12193 6917 56.73 
Tripura 4262 682 16.00 363 175 48.21 
Uttar Pradesh 137024 12074 8.81 97808 35701 36.50 
Uttarakhand 16484 2575 15.62 5225 3245 62.11 



16.12.2024     452 
 

West Bengal 83302 12918 15.51 9750 2565 26.31 
INDIA 1022386 247000 24.16 335844 200274 59.63 
Source: UDISE+ 2021-22 

 

SPECIAL ASSISTANCE TO STATE FOR CAPITAL INVESTMENT 

3326.   ADV. FRANCIS GEORGE: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has reviewed the compliance of Kerala with the 

branding guidelines for CSS schemes as a prerequisite for releasing funds 

under Part I of the Scheme for Special Assistance to States for Capital 

Investment for FY 2024-25;  

(b) the steps being taken to expedite the release of the first installment of Rs. 

1059 crore allocated under Part I of the Scheme for FY 2024-25 to Kerala, 

considering the submission of the consolidated project list with an outlay of 

Rs. 1546.92 crore; 

(c) whether delays in branding compliance and related procedural requirements 

for CSS schemes have caused disruption in fund disbursement and if so, 

the details thereof; 

(d) whether the Government has any plans to streamline the process to prevent 

such delays in the future; and  
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(e) the status of Kerala’s consolidated list of capital projects with an outlay of 

Rs. 1546.92 crore and the manner in which compliance with the scheme’s 

requirements impact future installments under the CAPEX Scheme? 

 
THE MINISTER OF STATE IN THE MINISTRY OF  FINANCE 

    (SHRI PANKAJ CHOUDHARY) : 
 
(a) to (e): Yes sir. As per guidelines of the Scheme for Special Assistance to States 

for Capital Investment (SASCI), the State Government of Kerala has submitted an 

Undertaking/Self-declaration regarding compliance of branding guidelines for 

Centrally Sponsored Schemes. The Government of India has approved Special 

Assistance (Loan) of Rs. 1059 crore to Kerala under Part-I of SASCI 2024-25 for 

the capital projects posed by State Government of Kerala out of projects of Rs. 

1546.92 crore submitted by the State as per the order of priority indicated by the 

State. Further, 1st installment of Rs. 497.20 crore after deducting unutilized amount 

of             Rs. 201.74 crore of SASCI 2022-23 and SASCI 2023-24 from 66 percent 

of the approved amount ( i.e. Rs. 698.94 crore) has been released to the State 

Government. In addition, the Government of India has also approved capital 

investment of Rs. 486.70 crore and released Rs. 335.80 crore under other parts 

of the Scheme. 
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कमªचारी भिवÕय िनिध और एनपीएस 

3327. ®ी उÌमेदा राम बेनीवाल : 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या सरकार का िवचार बढ़ती महंगाई के ŀिĶगत Æयूनतम प¤शन रािश बढ़ाने का है, जैसािक 

वतªमान म¤ कमªचारी भिवÕय िनिध के अंतगªत Æयूनतम प¤शन के łप म¤ माý एक हजार Łपये का 

ÿावधान है;  

(ख) यिद हां, तो इसम¤ िकतनी वृिĦ कì जाएगी और ऐसा कब तक िकए जान ेकì संभावना है;  

(ग) सरकार के पास भिवÕय िनिध और प¤शन के łप म¤ जमा कì गई ऐसी कुल रािश िकतनी है िजस 

पर कमªचाåरयŌ Ĭारा कोई दावा नहé िकया गया है;  

(घ) ³या सरकार कì योजना कमªचाåरयŌ को वह रािश लौटाने कì है;  

(ड.) ³या सरकार का िवचार भिवÕय म¤ प¤शनभोिगयŌ को महंगाई भ°ा देने का है;  

(च) यिद नहé, तो इसके ³या कारण ह§;  

(छ) ³या सरकार का िवचार सरकारी ±ेý के उपøमŌ के कमªचाåरयŌ को एनपीएस के अंतगªत शािमल 

करन ेसंबंधी मानदडंŌ म¤ ढील देने का है; और  

(ज) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मंýालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 

(क) और (ख):  Æयूनतम प¤शन म¤ विृĦ के संबंध म¤, यह उÐलेखनीय है िक कमªचारी प¤शन योजना 1995 

एक Öव-िव°पोिषत योजना है िजसम¤ िनयोĉा वेतन के @ 8.33 ÿितशत और क¤ þ सरकार Ĭारा वेतन 

के 1.16 ÿितशत का अंशदान िकया जाता है। इस योजना के अंतगªत सभी लाभŌ का भगुतान इस संचयी 
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िनिध म¤ से िकया जाता है। िनिध का मूÐयांकन वािषªक łप से िकया जाता है और अितåरĉ राहत का 

भगुतान तब िकया जाता है यिद िनिध से ऐसा करने कì िÖथित हो। क¤ þ सरकार ने Óयापक मांग को Åयान 

म¤ रखते हòए बजटीय सहायता ÿदान करके Æयूनतम प¤शन को बढ़ाकर 1000 Łपये ÿित माह कर िदया 

है, हालांिक इस तरह के बजटीय समथªन के िलए योजना म¤ कोई ÿावधान नहé है। 

(ग):  कमªचारी भिवÕय िनिध (ईपीएफ) म¤ कोई भी िबना दावे वाले खाते नहé है। तथािप, कमªचारी भिवÕय 

िनिध योजना, 1952 के पैरा 72(6) के अनुसार कितपय खातŌ को िनिÕøय खातŌ के łप म¤ वगêकृत 

िकया गया है। 

ऐसे सभी िनिÕøय खातŌ के िनिĲत दावेदार ह§ और जब कभी ऐसा कोई सदÖय ईपीएफओ म¤ 

दावा करता है तो जांच के बाद उसका िनपटान िकया जाता है।  

िदनांक 31.03.2024 तक कì िÖथित के अनुसार, कमªचारी भिवÕय िनिध के तहत िनिÕøय 

खातŌ म¤ रखी कुल रािश 8,505.23 करोड़ Łपये है।  

(घ):   िपछले 3 वषŎ म¤, कमªचारी भिवÕय िनिध संगठन ने िनिÕøय खातŌ के 7,576 करोड़ Łपए कì 

रािश के सदÖयŌ के दावŌ का िनपटान िकया है।  

(ड.) और (च): ईपीएस, 1995 के अंतगªत कामगारŌ कì मािसक प¤शन को जीवनयापन लागत सूचकांक 

के साथ जोड़ने कì मांग पर ईपीएस, 1995 के पूणª मूÐयांकन और समी±ा के िलए वषª 2018 म¤ क¤ þ 

सरकार Ĭारा गिठत उ¸च अिधकार ÿाĮ िनगरानी सिमित Ĭारा िवचार िकया गया था और कमªचारी प¤शन 

योजना, 1995 जैसी Öव-िव° पोिषत योजना के मामले म¤ इसे Óयावहाåरक नहé पाया गया था।  
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(छ) और (ज): कमªचारी भिवÕय िनिध और ÿकìणª उपबंध अिधिनयम, 1952 कì धारा 16 के ÿावधानŌ 

के अंतगªत आने वाला कोई भी ÿितķान, राÕůीय प¤शन ÿणाली (एनपीएस) सिहत ÿव°ृ िकसी अÆय 

योजना का िवकÐप चुन सकता है। 

 

कंपिनयŌ के पंजीकरण को ÿोÂसािहत करने कì पहल 

3328. ®ी रामवीर िसहं िबधूड़ीः  
®ी चÆþ ÿकाश जोशीः 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िकः 

(क) वतªमान िव°ीय वषª के दौरान िकतनी कंपिनयां पंजीकृत कì गई ह§; 

(ख) सरकार Ĭारा कंपनी पंजीकरण को बढ़ावा देने के िलए ³या िविशĶ नीितयां या पहल कायाªिÆवत कì 

गई ह§; और 

(ग) राजÖथान म¤ िपछले तीन वषŎ के दौरान पंजीकृत कंपिनयŌ कì सं´या का िजलावार Êयौरा ³या है? 

 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा): 

 

(क)  वतªमान िव°ीय वषª 2024-25 के दौरान 30.11.2024 तक पंजीकृत कंपिनयŌ कì कुल सं́ या 

112962 है। 

(ख)  कंपिनयŌ के पंजीकरण को बढ़ावा देने के िलए सरकार Ĭारा कì गई पहल इस ÿकार ह§:- 
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(i) पंजीकरण ÿिøया म¤ तेजी लाने के िलए ऑनलाइन ÿिøया को क¤ þीकृत करने के िलए 

कारपोरटे कायª मंýालय Ĭारा अिधसूचना सा.का.िन. 99(अ) के तहत 22.01.2016 को क¤ þीय 

पंजीकरण क¤ þ (सीआरसी) कì Öथापना कì गई थी। 

(ii) कई पहलŌ के माÅयम से Óयवसाय शुł करने कì लागत म¤ काफì कमी आई है, िजनम¤ स े

कुछ इस ÿकार ह§: - 

(क) 15,00,000 Łपये तक कì अिधकृत पंूजी वाली सभी कंपिनयŌ को शूÆय शुÐक पर िनगिमत 

िकया जाता है। 

(ख) पैन एवं टैन आवेदनŌ को Ö पाइस (कंपनी के िनगमन के िलए वेब ÿłप) + एमओए (ई-

मेमोर¤डम ऑफ एसोिसएशन) + एओए (ई-आिटªकÐस ऑफ एसोिसएशन) के साथ एकìकरन 

करना तथा डीआईएन का आवंटन Ö पाइस म¤ एकìकृत करना, कमªचारी भिवÕय िनिध संगठन 

(ईपीएफओ), कमªचारी राºय बीमा अिधिनयम (ईएसआईसी), Óयावसाियक कर पंजीकरण 

ÿमाणपý (पीटीआरसी), Óयावसाियक कर नामांकन ÿमाणपý (पीटीईसी), दकुान¤ एवं Öथापना 

अिधिनयम, जीएसटीआईएन, के साथ पंजीकरण ने लागत, समय और ÿिøयाओ ंको कम कर 

िदया है।  

(ग) कंपनी (िनगमन) िनयम 2014 के िनयम 38(2) म¤ ÿावधान है िक तीन िनदशेकŌ तक िनदशेक 

पहचान सं´या के आवंटन, नाम का आर±ण, कंपनी का िनगमन और ÿÖतािवत एकल Óयिĉ 

कंपनी, िनजी कंपनी, सावªजिनक कंपनी और कंपनी अिधिनयम, 2013 कì धारा 8 के अंतगªत 

आने वाली कंपनी के िनदेशकŌ कì िनयिुĉ के िलए एकल Ö पाइस+ ÿłप का उपयोग िकया जा 

सकता है। 
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(iii) वषª 2020 म¤ कंपनी अिधिनयम, 2013 म¤ संशोधन िकए गए तािक Óयापार करन ेम¤ आसानी 

हो, अपराधŌ का डीिøिमनलाइज¤शन और अनपुालन अपे±ाओ ंम¤ सुधार िकया जा सके, िवशेष 

łप से लघु कंपिनयŌ, एकल Óयिĉ कंपिनयŌ, Öटाटª-अप और िनमाªता कंपिनयŌ के िलए। 

(iv) िनजी कंपिनयŌ, सरकारी कंपिनयŌ, धमाªथª कंपिनयŌ, िनिध कंपिनयŌ और आईएफएससी 

(िगÉट िसटी) कंपिनयŌ को कंपनी अिधिनयम के िविभÆन ÿावधानŌ से छूट ÿदान कì गई है। 

(ग) िवगत तीन वषŎ (अथाªत् 1.4.2021 से 31.3.2024 तक) के दौरान राजÖथान म¤ पंजीकृत कÌपिनयŌ 

का िजलेवार Êयौरा िनÌ नानुसार है:- 

ø.स.ं िज़ला 
िवगत तीन वषŎ म¤ पंजीकृत कÌपिनयŌ कì 

सं́ या 
1 अजमेर 508 
2 अलवर 349 
3 अनूपगढ़ 71 
4 बालोतरा 68 
5 बांसवाड़ा 102 
6 बरन 91 
7 बाड़मेर 82 
8 Êयावर 136 
9 भरतपरु 123 

10 भीलवाड़ा 328 
11 बीकानेर 490 
12 बंूदी 123 
13 िच°ौड़गढ़ 240 
14 चłु 212 
15 दौसा 121 
16 डीग 99 
17 धौलपरु 92 
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18 डीडवाना-कुचामन 182 
19 डूडू 85 
20 डूंगरपरु 76 
21 गंगानगर 348 
22 गंगापुरिसटी 63 
23 हनुमानगढ़ 136 
24 जयपरु 8299 
25 जयपरु (úामीण) 736 
26 जैसलमेर 58 
27 जालौर 33 
28 झालावाड़ 98 
29 झुंझनुू 256 
30 जोधपरु 542 
31 जोधपरु (úामीण) 397 
32 करौली 46 
33 केकड़ी 85 
34 खैरथल-ितजारा 437 
35 कोटा 663 
36 कोटपूतली-बहरोड़ 280 
37 नागौर 92 
38 नीम का थाना 124 
39 पाली 176 
40 फलौदी 249 
41 ÿतापगढ़ 56 
42 राजसमंद 594 
43 सलÌुबर 244 
44 सांचोर 32 
45 सवाई माधोपरु 58 
46 शाहपुरा 234 
47 सीकर 352 
48 िसरोही 104 
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49 टŌक 91 
50 उदयपरु 595 

 कुल 19056 
 

PROPOSAL ON ECOLOGICALLY SENSITIVE AREAS 

3329.     ADV. DEAN KURIAKOSE: 
              ADV. FRANCIS GEORGE: 
           Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE 

be pleased to state:  

(a)  whether the State Government of Kerala has submitted a revised proposal 

on 02.11.2024 recommending the declaration of 98 villages spread across 

29 talukas in 12 districts as Ecologically Sensitive Areas (ESA), if so, provide 

the details of such proposal; 

(b)  whether the proposal includes any digital maps or geospatial data such as 

KML files, if so, the details thereof to ensure clarity on the demarcation of 

the proposed ESA regions; 

(c)  the details of any additional correspondence, reports, or clarifications from 

Kerala regarding this proposal; 

(d)  whether the Government intends to make these documents, including the 

geospatial data, available for public consultation and feedback; 

(e)  the current status of examining and processing this proposal by the 

Government and the timeline for its final decision; 
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(f)  whether the Government has considered Kerala’s achievements in forest 

conservation and its participatory management model as a basis for 

modifying the draft ESA notification and if so, the details thereof; and 

(g)  the mechanisms planned to ensure that ESA notifications balance 

ecological sensitivity with the socio-economic realities of densely populated 

States like Kerala? 

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) to (c) In order to protect the rich biodiversity of Western Ghats region, this 

Ministry has re-published the draft notification on Ecologically Sensitive Area of 

Western Ghats, vide S.O. 3060(E) dated 31.07.2024 with an area of 56,825.7 sq. 

km. spread across six States, namely, Gujarat, Maharashtra, Goa, Karnataka, 

Kerala and Tamil Nadu, based on the report submitted by the High Level Working 

Group (HLWG). 

 The Ministry had called for the final information/suggestions or objections 

on the draft notification dated 31.07.2024. The State Government of Kerala, after 

verification of the suggestions received from its Local Self Government 

Departments has submitted the Ecologically Sensitive Area, comprising of 

8590.69 sq. km. in 98 villages.  
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(d) to (g) In order to address the issues raised by the respective State 

Governments, the Ministry has constituted a Committee to examine the 

suggestions of all the State Governments in a holistic manner, keeping in view the 

conservation aspects of the ecologically fragile pristine ecosystem, and the rights, 

privileges, needs and developmental aspirations of the region. The 

concerns/suggestions of the State Governments, including Kerala are deliberated 

by the Committee on merits, before finalization of the draft notification. 

 

CHANGE IN UNEMPLOYMENT RATE 

3330.     SHRI V. K. SREEKANDAN: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether it is a fact that according to the Periodic Labour Force Survey by 

Labour Bureau for the period between July 2023 and June 2024, it has been 

revealed that there is no major change in the unemployment rate, if so, the 

details thereof; 

(b) whether it is also true that according to the above, the manufacturing sector 

shows no growth in giving jobs compared with the last years; 

(c) whether it is a fact that the views of the experts on unemployment is like a 

grim scenario, if so, the details thereof; 

(d) whether it is also true that the grim situation has been reflected in the number 

of new subscribers of the provident fund; and 
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(e) if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 
(a) to (e): The official data on Employment and Unemployment is collected through 

Annual Periodic Labour Force Survey (PLFS), which is conducted by Ministry of 

Statistics and Programme Implementation (MoSPI) since 2017-18. The survey 

period is July to June every year. 

As per the data available in latest Annual PLFS Reports, the estimated 

Unemployment Rate (UR) on usual status for persons of age 15 years and above 

has decreased from 6.0% in 2017-18 to 3.2% in 2023-24. Also, the estimated 

Worker Population Ratio (WPR) indicating employment on usual status for persons 

of age 15 years and above has increased from 46.8% in 2017-18 to 58.2% in 2023-

24.  

As per the Reserve Bank of India’s (RBI) latest KLEMS (K: Capital, L: 

Labour, E: Energy, M: Materials and S: Services) data, employment in economic 

activities in the country, including in the manufacturing sector, increased to 64.33 

crore in year 2023-24 compared to 47.5 crore in 2017-18.  

Further, more than 7 crore net subscribers have joined Employees’ 

Provident Fund Organization (EPFO) between September 2017 and September 
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2024 indicating increase in formalization of the job market. Also, more than 1.31 

crore net subscribers have joined EPFO during 2023-24. 

 

EXAMS CONDUCTED BY NTA 

3331.      SHRI KOTA SRINIVASA POOJARY: 

          Will the Minister of EDUCATION be pleased to state: 

     (a) the details of exams conducted by National Testing Agency (NTA) during the 

last five years; and 

     (b) the details of work awarded to different agencies in accordance with the 

terms and conditions as specified in the Work Order/Agreement/Tender Document 

during the last five years by NTA? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 

(a) : The National Testing Agency (NTA) has been set up as a specialised body to 

conduct examinations for entrance to Higher Education Institutions (HEIs). The 

details of examinations conducted during the last five years is enclosed as 

Statement. 

(b) : Considering the sensitivity involved in competitive examinations, various 

operational and security measures are undertaken for their smooth and fair 



16.12.2024     465 
 

conduct. Such measures involve engagement of specialized agencies for providing 

services like capturing of Biometric, Frisking, CCTV surveillance, Data Analytics 

with a view to identify potential impersonation, exam delivery etc.  

 

STATEMENT 

      Details of examinations conducted during the last five years: 

Year Mode of Examinations No. of 

Examinations 

No. of 
Registered/ 

Scheduled 
Candidates 

2019 CBT 22 53,52,852 

Pen and Paper 1 15,29,246 

Total 23 68,82,098 

2020 CBT 23 42,44,102 

IBT 9 25,973 

Pen and Paper 3 16,09,863 

Total 35 58,79,938 

2021 CBT 33 52,06,556 

CBT + Hybrid + Pen and Paper 1 15,416 

IBT 7 3,18,914 

Pen and Paper 3 17,71,503 

RP-OBT 1 16,021 

Total 45 73,28,410 
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2022 CBT 33 75,49,697 

CBT + Hybrid + Pen and Paper 2 1,32,836 

IBT 6 2,43,363 

Pen and Paper 3 31,47,410 

Total 44 1,10,73,306 

2023 CBT 57 96,69,432 

Pen and Paper 6 36,73,820 

English Shorthand Test + Typing 3 8,289 

Total 66 1,33,51,541 

2024 CBT 12 33,40,785 

CBT + Hybrid + Pen and Paper 4 14,70,086 

English Shorthand Test 2 3,779 

Interview + Pen and Paper 
(Descriptive) + 

Typing Test 

7 23,007 

Pen and Paper 3 37,21,438 

RP-OBT 1 18,910 

Total 29 85,78,005 

GRAND 
TOTAL 

242 5,30,93,298 
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FACULTY POST OF “RABINDRA CHAIR” IN DELHI UNIVERSITY 

3332. SHRIMATI MALA ROY: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether there is any faculty post in Delhi University in the name of 'Rabindra 

Chair'; and 

(b) if so, the details thereof and the current status of the above said post? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 
(a) and (b): University of Delhi is a statutory autonomous organization established 

under an Act of Parliament and governed by the Delhi University Act, 1922 and the 

Statutes and the Ordinances made there-under. All administrative and academic 

decisions are taken by the University with the approval of its statutory bodies, such 

as Executive Council, Academic Council and Court. The University of Delhi has 

informed that no such faculty post exists in the University in the name of ‘Rabindra 

Chair’. 

 

PROGRESS OF MSSC SCHEME IN REMOTE AND TRIBAL AREAS 

3333. SHRI ANURAG SINGH THAKUR: 
          DR. BYREDDY SHABARI: 
Will the Minister of FINANCE be pleased to state:- 
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(a) the data regarding the number of accounts opened under the MSSC, 

disaggregated by State, rural-urban classification and outreach in remote and 

tribal areas; and 

(b) the specific steps taken to ensure widespread awareness and accessibility of 

the scheme for women without access to formal banking? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) The total number of women beneficiaries under Mahila Samman Savings 

Certificate Scheme (MSSC) as on 31.10.2024 is 43,30,121. The State-wise details 

of total number of accounts opened under Mahila Samman Savings Certificate 

Scheme (MSSC) till 31.10.2024 is enclosed as Statement. 

(b) MSSC is a voluntary savings scheme operated through Department of Post and 

Banks and account may be opened by a woman for herself, or by the guardian on 

behalf of a minor girl, across the country including remote and tribal areas on or 

before 31st March 2025. MSSC is being given due audio, video electronic and print 

media publicity. Campaigns to open accounts are also launched from time to time 

for information of the public by agencies. 
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STATEMENT 
State wise number of accounts opened under MSSC till 31.10.2024 

S.No. Name of the State 
Accounts opened since 
inception of the scheme 

1 ANDAMAN AND NICOBAR ISLANDS 984 
2 ANDHRA PRADESH 211016 
3 ARUNACHAL PRADESH 1663 
4 ASSAM 64060 
5 BIHAR 74019 
6 CHANDIGARH 9728 
7 CHHATTISGARH 66656 
8 DELHI 109687 
9 GOA 12061 
10 GUJARAT 155267 
11 HARYANA 106274 
12 HIMACHAL PRADESH 143704 
13 JAMMU AND KASHMIR 23060 
14 JHARKHAND 41702 
15 KARNATAKA 293007 
16 KERALA 114534 
17 LADAKH 584 
18 LAKSHADWEEP 49 
19 MADHYA PRADESH 139506 
20 MAHARASHTRA 746223 
21 MANIPUR 1774 
22 MEGHALAYA 3125 
23 MIZORAM 2239 
24 NAGALAND 1950 
25 ODISHA 416989 
26 PUDUCHERRY 7474 
27 PUNJAB 90048 
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28 RAJASTHAN 222169 
29 SIKKIM 1282 
30 TAMIL NADU 547675 
31 TELANGANA 107199 

32 
THE DADRA AND NAGAR HAVELI 
AND DAMAN AND DIU 1519 

33 TRIPURA 10454 
34 UTTAR PRADESH 269532 
35 UTTARAKHAND 78131 
36 WEST BENGAL 254777 
Total 4330121 

 

 

एनआईओएस कì परी±ा म¤ नकल 

3334. ®ीमती गनीबेन नागाजी ठाकोर: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार Ĭारा राÕůीय मुĉ िवīालयी िश±ा सÖंथान (एनआईओएस) कì बोडª परी±ाओ ंम¤ 

नकल को रोकने के िलए कोई कदम उठाए गए ह§/उठाने का िवचार है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) देशभर म¤ ऐसी िकतनी घटनाए ंÿकाश म¤ आई ह§; और 

(घ) सरकार Ĭारा इस संबधं म¤ ³या कारªवाई कì गई है? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 
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(क) से (घ) : परी±ाओ ं कì शुिचता बनाए रखने के िलए राÕůीय मुĉ िवīालयी िश±ा सÖंथान 

(एनआईओएस) िनÌनिलिखत एहितयाती कदम उठाता है: 

(i) एनआईओएस लोक परी±ाओ ंके िलए परी±ा क¤ þ के łप म¤ कायª करने के िलए ÖकूलŌ स े

ऑनलाइन आवेदन आमंिýत िकए जाते ह§। ऑनलाइन पोटªल एक महीने कì अविध के िलए 

खुला रखा जाता है। एनआईओएस के ±ेýीय क¤ þŌ और एनआईओएस मु´यालयŌ (समाचार 

पýŌ, िÿंट, िडिजटल, सोशल मीिडया म¤ िव²ापनŌ के माÅयम से) Ĭारा Óयापक ÿचार िकया 

जाता है तािक ÖकूलŌ/कॉलेजŌ को एनआईओएस के परी±ा क¤ þ के łप म¤ कायª करने हेत ु

ऑनलाइन आवेदन करने के िलए आमंिýत िकया जा सके। एनआईओएस के अनुरोध पर, 

केिवएस, एनिवएस और सीबीएसई जैसे संÖथान राºयŌ म¤ अपने ±ेýीय कायाªलयŌ को 

पåरपý/आदेश जारी करते ह§ और अपन ेÖकूलŌ को एनआईओएस लोक परी±ाओ ंके िलए 

परी±ा क¤ þ के łप म¤ कायª करने के िलए आवेदन करने का िनद¥श देते ह§। 

(ii)    ±ेýीय क¤ þ पर परी±ा क¤ þ िनधाªरण सिमित ऑनलाइन पंजीकृत ÖकूलŌ/कॉलेजŌ म¤ से 

िजलेवार ÖकूलŌ/कॉलेजŌ के नामŌ कì िसफाåरश करती है, िजÆह¤ परी±ा क¤ þ के łप म¤ 

िनधाªåरत िकया जाता है, िजसे उसके बाद िनदेशक (मूÐयांकन), एनआईओएस Ĭारा 

अनमुोिदत िकया जाता है। परी±ा क¤ þ के łप म¤ ÿितिķत ÖकूलŌ/संÖथानŌ को िनधाªåरत करने 

का ÿयास िकया जाता है। 

 

(iii) ÿाथिमकता केÆþ सरकार के ÖकूलŌ/संÖथानŌ, राºय सरकार के ÖकूलŌ/संÖथानŌ, सीबीएसई 

से संबĦ ÿितिķत ÖकूलŌ और अÆय ÖकूलŌ/संÖथानŌ के øम म¤ दी जाती है। एनआईओएस 

परी±ाओ ंके िलए परी±ा क¤ þ िनधाªरण मानदडं के िदशा-िनद¥शŌ को परी±ा एवं ÿमाणन 2012 

को िनयंिýत करने वाले परी±ा उपिनयमŌ म¤ इस आशय से संशोिधत िकया गया है। 



16.12.2024     472 
 

(iv)      िनधाªåरत परी±ा क¤ þŌ के क¤ þ अधी±कŌ को परी±ाओ ंके सचुाł संचालन के संबंध म¤ 

िनयिमत łप से जानकारी दी जाती है तथा यह सुिनिĲत िकया जाता है िक सैĦांितक 

परी±ाओ ंके िलए क¤ þ अधी±कŌ के िलए िदशािनद¥शŌ का अ±रशः पालन िकया जाए। 

(v)      एनआईओएस सभी मु́ य सिचवŌ, डीएम और एसपी से परी±ाओ ंके सुचाł संचालन म¤ 

सहयोग का अनुरोध करता है। राºय/िजला ÿशासन उड़न दÖते िनयĉु करता है और 

परी±ाओ ंके सचुाł संचालन कì िनगरानी करता है। 

(vi)      एनआईओएस पयªवे±कŌ और उड़नदÖतŌ कì िनयिुĉ भी करता है और परी±ाओ ंके 

सचुाł संचालन कì िनगरानी करता है। 

(vii) िजन परी±ा केÆþŌ के बारे म¤ िशकायत¤ ÿाĮ होती ह§, उनका िवशेष मूÐयांकन िकया जाता है, 

नकल और सामूिहक नकल के मामलŌ कì पहचान कì जाती है तथा एनआईओएस कì 

परी±ा और ÿमाणन 2012 को िनयंिýत करने वाले उपिनयमŌ के अनसुार अनुिचत साधन 

सिमित Ĭारा उिचत दडं लगाया जाता है। एनआईओएस कì परी±ा एवं ÿमाणन 2012 को 

िनयंिýत करने वाले उपिनयमŌ म¤ संशोधन िकया गया है, तािक गलती करने वाले 

संÖथानŌ/ÖकूलŌ को एनआईओएस का परी±ा क¤ þ बनने से Öथायी łप से रोका जा सके। 

               अनिुचत साधन (यूएफएम) मामलŌ के तीन वषŎ के आंकड़े नीचे िदए गए ह§: 

 

परी±ा वषª अÿैल म¤ आयोिजत  
परी±ा 

अ³टूबर म¤ आयोिजत 
परी±ा 

2022 7138 9051 
2023 17196 1479 
2024 929 पåरणाम घोिषत नहé िकया 

गया 
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पीएसबी का औसत ऋण-जमा अनुपात  

3335.  ®ी हनुमान बेनीवाल:  

 ³या िव° मंýी यह बताने कì कृपा कर¤गे िक:   

(क) चालू िव° वषª के दौरान सरकारी ±ेý के ब§कŌ का औसत ऋण-जमा अनुपात (सीडीआर) िकतना 

रहा है; और  

(ख) ऋण आवंटन म¤ ±ेýीय असंतुलन को दूर करने के िलए सरकार Ĭारा ³या कदम उठाए गए ह§?  

 

िव° मýंालय म¤ राº य मýंी (®ी पंकज चौधरी):  

(क) और (ख): िदनांक 31.3.2024, 30.6.2024 और 30.9.2024 कì िÖथित के अनसुार सावªजिनक 

±ेý के ब§कŌ का ऋण-जमा (सीडी) अनुपात øमशः 75.8%, 76.5% और 76.5% ह§। 

इसके अलावा, आरबीआई ने ब§कŌ को िभÆन-िभÆन राºयŌ/±ेýŌ  के बीच के अनपुात म¤ Óयापक िवषमता 

न होने देने को सिुनिĲत करने कì सलाह दी है  तािक ऋण ÿदान करने म¤ ±ेýीय असंतुलन कम-से-कम 

हो और ब§क ऐसे ±ेýŌ म¤ अपनी शाखाओ ंके कायª-िनÕपादन कì समी±ा कर सके तथा ऋण ÿवाह को 

बढ़ाने के िलए आवÔयक कदम उठा सके। िजला के अúणी ब§क सीडी अनपुात के कम होने कì समÖया 

से संबंिधत सभी पहलओु ंपर ब§को के साथ और साथ ही िजला परामशªदाýी सिमित (डीसीसी) फोरम 

म¤ िवचार-िवमशª कर सकते ह§। डीसीसी कì िवशेष उप-सिमितया ँ(एसएससी) को 40% से कम सीडी 

अनपुात वाले िजले म¤ सीडी अनपुात को बढ़ाने के िलए िनगरानी योµय कायª योजना तैयार करनी चािहए 

और इस योजना के कायाªÆवयन कì ÿगित कì åरपोटª ितमाही आधार पर डीसीसी के सम± और उनके 

Ĭारा राºय Öतरीय संयोजक को ÿÖतुत करनी चािहए। इसके अितåरĉ, सीडी अनपुात बढ़ाने के िलए 

ब§क Ĭारा कई कदम उठाए गए ह§ िजसम¤ अÆय बातŌ के साथ-साथ ऋण आउटरीच योजनाओ ं पर 
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सिøयतापूवªक कायª करना, ±ेý-िविशĶ उधार देना, सामुदाियक सहभािगता, सरलीकृत ऋण आवेदन 

ÿिøया, रणनीितक साझेदारी, सरकारी िनकायŌ के साथ सहयोग शािमल ह§। 

  

STATUS OF IMPLEMENTATION OF NEP, 2024 

3336.   SHRI SAPTAGIRI SANKAR ULAKA: 

Will the Minister of EDUCATION be pleased to state: 

(a) the current status of the implementation of the New National Education Policy 

(NEP), 2024, including achievements and areas where progress has been 

delayed; 

(b) the challenges encountered in integrating the 5+3+3+4 education structure; and 

(c) the steps undertaken by the Government to monitor and evaluate the 

effectiveness of the policy reforms along with any recent assessment reports on 

their impact? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a): A number of transformative changes have taken place both in school and 

higher education after announcement of National Education Policy (NEP 2020). In 

School Education several initiatives have been taken such as alignment of 

Samagra Shiksha with the recommendation of the NEP; National Initiative for 
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Proficiency in Reading with Understanding and Numeracy (NIPUN Bharat) for 

ensuring foundational literacy and numeracy by the end of Grade 2; Vidya-Pravesh 

Guidelines for Three-month Play-based School Preparation Module; PM e-VIDYA 

to unify all efforts related to digital/online/on-air education to enable coherent multi-

mode access to education; DIKSHA (Digital Infrastructure for Knowledge Sharing) 

as One Nation One Digital Platform having e-Books and e-Contents; launch of 

National Curriculum Framework for Foundational Stage (NCF-FS) and Jadui Pitara 

for play-based learning teaching material tailored for children between the age 

group of 3 to 8 years; National Curriculum Framework for School Education (NCF-

SE) to address the entire educational journey uptil secondary stage. PARAKH 

(Performance Assessment, Review, and Analysis of Knowledge for Holistic 

Development); NISHTHA (National Initiative for School Heads' and Teachers' 

Holistic Advancement) Elementary, Secondary, FLN and ECCE; Vidya Samiksha 

Kendra; Integrated Teacher Education Programme; National Professional 

Standards for Teachers (NPST); National Digital Education Architecture (NDEAR) 

for creating a unifying national digital infrastructure to energise and catalyse the 

education ecosystem, implementation of a scheme “New India Literacy Programme 

or ULLAS” targeting all nonliterates age 15 years and above, etc. 

PM SHRI Scheme has been launched with an aim to develop more than 14,500 

selected schools as exemplar schools that offer leadership to other schools in the 

neighbourhood, showcasing all the initiatives of NEP 2020.  
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(b): NEP 2020 envisages modification of the extant 10+2 structure in school 

education with a new pedagogical and curricular restructuring of 5+3+3+4 covering 

ages 3-18. Accordingly, the curricular and pedagogical structure and the curricular 

framework for school education is to be guided by a 5+3+3+4 design, consisting of 

the Foundational Stage (3 years of Anganwadi/preschool + 2 years in primary 

school in Grades 1-2; both together covering ages 3-8), Preparatory Stage (Grades 

3-5, covering ages 8-11), Middle Stage (Grades 6-8, covering ages 11-14), and 

Secondary Stage (Grades 9-12 in two phases, i.e., 9 and 10 in the first and 11 and 

12 in the second, covering ages 14-18). 

Additionally, the National Curriculum Framework for the Foundational Stage (NCF-

FS) and National Curriculum Framework for School Education (NCF-SE) has been 

launched by the Department of School Education and Literacy. These are the first 

ever integrated Curriculum Frameworks for children between ages 3-18 in India 

and it is a direct outcome of the 5+3+3+4 ‘curricular and pedagogical’ structure that 

NEP 2020 has come out with for School Education. Based on these National 

Curriculum Frameworks, textbooks for classes 1,2, 3 and 6 have also been 

prepared. 

Further, Education is in the concurrent list of the Constitution and major 

responsibility of implementation of NEP 2020 following prescribed norms and 

standards falls under the domain of the States and UT Governments.  
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(c): To create awareness and discuss innovative ideas for NEP implementation, 

a series of workshops / consultation-cum-review meetings have been held with 

States/UTs, Educational Institutions, other stakeholders from time to time. 

Implementation of NEP 2020 was discussed in National Education Ministers' 

Conference held in June 2022; National Conference of Chief Secretaries held in 

June 2022 and December 2023; 7th Governing Council Meeting of NITI Aayog held 

in August 2022; Akhil Bharatiya Shiksha Samagam 2022, 2023 and 2024, 9th 

Governing Council Meeting of NITI Aayog held on 27th July 2024. There has been 

wide publicity with a positive and encouraging response from stakeholders on NEP 

2020. 

NEP 2020 provides different timelines as well as principles and methodology for its 

implementation. It also envisions operationalization of the entire policy in the 

decade of 2030-40, following which another comprehensive review will be 

undertaken. Education being in the concurrent list of Constitution, Centre and 

States are equally responsible for providing quality education to all. Accordingly, 

Ministry of Education, State Governments, education-related Ministries, the 

regulatory and implementing bodies of school and higher education such as 

University Grants Commission, All India Council for Technical Education, National 

Council for Teacher Education, National Council of Educational Research and 

Training, Central Board of Secondary Education, Universities/Colleges/Schools 
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etc. have taken several initiatives for implementation of NEP 2020. Monitoring and 

evaluation of the effectiveness of the NEP is an ongoing process. 

 

SKILL HUB ESTABLISHED UNDER PMKVY 4.0 

3337. SHRI KESINENI SIVANATH: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

(a)  whether the Government has any data regarding the total number of skill 

hubs established since the implementation of Pradhan Mantri Kaushal Vikas 

Yojana (PMKVY) 4.0 till date; 

(b)  if so, the details thereof, year-wise and State/UT-wise and district-wise 

including Andhra Pradesh; 

(c)  the details regarding the total number of trainers and infrastructure such as 

classroom and labs available in skill hubs, State/UT-wise and district-wise including 

Andhra Pradesh; and 

(d)  the details regarding the total training target allotted and achieved by skill 

hubs, along with the funds allocated and disbursed to skill hubs, year-wise, 

State/UT-wise and district-wise including Andhra Pradesh? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) Yes Sir. Under PMKVY 4.0, as on 31.10.2024, 6,835 Skill Hubs have been 

set up and imparted training across the country. 

(b) The financial year-wise, State/UT-wise and district-wise numbers of Skill 

Hubs operational under PMKVY 4.0 is available on Ministry’s website at 

https://msde.gov.in/en/useful-links/parl-ques/lok-sabha. 

(c) The Skill Hubs are set up in the available infrastructure of the educational 

institutions. The number of trainers and infrastructure (classrooms and labs) of Skill 

Hubs are standardized and are as per guidelines of PMKVY 4.0. The extant 

provisions on pre-requisites for training in Skill Hubs such as infrastructure 

(including labs) and trainers is given in Chapter VI of PMKVY 4.0 guidelines which 

are available on Ministry’s website at https://msde.gov.in/sites/default/files/2023-

11/PMKVY%204.0%20Guidelines.pdf  

(d) As Skill Hubs are set up in the available infrastructure of the educational 

institutions, no separate fund has been allocated for the establishment of the Skill 

Hubs under PMKVY. Only the cost of skill training is being reimbursed to these Skill 

Hubs as per the extant provisions of the scheme guidelines. 

The financial year-wise, State/UT-wise and district-wise number of 

candidates trained in Skill Hubs and corresponding disbursed funds under PMKVY 
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4.0, as on 31.10.2024, are available on Ministry’s website at 

https://msde.gov.in/en/useful-links/parl-ques/lok-sabha. 

 

NATIONAL SPORTS FEDERATIONS 

3338. SHRI JAI PRAKASH: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government has taken any steps to ensure that the National Sports 

Federations (NSFs) should work in an efficient and transparent way; and 

(b) if so, the details of steps taken by the Government in this regard? 

 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
 
(a) and (b) The Government recognizes National Sports Federations (NSFs) at the 

national level for promotion and development of sports. The Government has laid 

down criteria for grant of recognition of NSFs in the National Sports Development 

Code of India, 2011 (“Sports Code”). The Sports Code has been operational since 

31.01.2011 and ensures transparency and accountability in the functioning of NSFs 

for healthy development of sports. As per the Sports Code, NSFs are required to 

follow democratic and healthy management practices which require them to ensure 

greater accountability and transparency at all levels; adopt impartial and 

transparent selection procedures; adhere to age and tenure restrictions of office 
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bearers; adopt and follow the basic universal principles of good governance in 

sports; adopt proper accounting procedures at all levels; prevent age fraud and 

sexual harassment of women; comply with the provisions of the Right to Information 

Act 2005; and hold elections as per model election guidelines issued by the 

Government. 

The Government insists on observance of the provisions of the Sports Code by the 

NSFs to maintain their recognition on year-to-year basis. Wherever any such 

violations are noticed, necessary action including suspension, non-renewal of 

annual recognition and withdrawal of recognition is taken.  

 

PRADHAN MANTRI ROJGAR YOJANA 

3339.    SUSHRI PRANITI SUSHILKUMAR SHINDE : 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the details of the initiatives taken by the Government to increase awareness 

of the Pradhan Mantri Rojgar Yojana among potential beneficiaries, 

particularly in rural areas; 

(b) the manner in which the Government is ensuring that training programmes 

under the Pradhan Mantri Rojgar Yojana are aligned with current market 

demands to enhance employability; 

(c) whether there is an action plan in place for this purpose, if so, the details 

thereof; 
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(d) the details of steps being taken by the Government to simplify the application 

process and minimize bureaucratic delays for applicants under the scheme; 

and 

(e) the measures being implemented by the Government to address funding 

limitations and inadequate infrastructure to support consistent project 

execution and effective skill development under the Pradhan Mantri Rojgar 

Yojana? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 
(a) to (e): Government of India, through Ministry of Micro, Small and Medium 

Enterprises, has introduced the Prime Minister’s Employment Generation 

Programme (PMEGP) in 2008-09 by merging the then existing employment 

generation programmes namely Rural Employment Generation Programme 

(REGP) and Pradhan Mantri Rozgar Yojana (PMRY). Ministry of MSME is 

implementing PMEGP for assisting entrepreneurs in setting up of new enterprises 

in the non-farm sector. It aims to provide employment opportunities to traditional 

artisans/ rural and urban unemployed youth at their doorstep.  
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The initiatives taken by Government to increase awareness of PMEGP to 

support growth, development and sustenance of micro-enterprises throughout the 

country, including rural areas, include awareness programs in States/UTs, 

including backward and under-performing areas, aspirational districts, 

Northeastern Region etc., through print and electronic media, organising webinars 

on various activities and radio jingles in regional languages, etc.   

The steps taken by the Government to simplify the application process and 

minimize bureaucratic delays for applicants under PMEGP are dedicated online 

portal for receiving and processing of application, offline medium allowed for the 

prospective beneficiaries in rural areas, applications in 11 regional languages 

through offline mode, to provide handholding support and inclusion of applicants 

from Aspirational districts and transgenders under Special Category eligible for 

higher subsidy. 

All bank loans to MSMEs qualify for classification under Priority Sector 

Lending, Scheduled Commercial Banks have been mandated not to accept 

collateral security in the case of loans up to ₹10 lakh extended to units in micro and 

small enterprises (MSE) and for loans up to ₹25 lakh to units in the MSE borrowers, 

banks are advised that the timelines for credit decisions shall not be more than 14 

working days. 
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ÿवासी प±ी 

3340. ®ी राहòल कÖवां: 

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िक: 

(क) देश म¤ िवशेषकर शीतकाल के दौरान आने वाले िविभÆन ÿवासी पि±यŌ का Êयौरा ³या है;  

(ख) ³या िपछले कुछ दशकŌ के दौरान ÿवासी पि±यŌ कì सं́ या म¤ कमी आई है;  

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और इसके ³या कारण ह§;  

(घ) उĉ ÿवासी पि±यŌ को सरु±ा ÿदान करने के िलए सरकार Ĭारा ³या िविभÆन कदम उठाए गए ह§; 

और  

(ङ) िवगत तीन वषŎ म¤ ÿÂयेक वषª और वतªमान वषª के दौरान उĉ ÿयोजनाथª आबंिटत/उपयोग कì 

गई िनिध का Öथान-वार और राजÖथान सिहत राºय-वार Êयौरा ³या है?  

 
पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 
 
 (क) भारत बड़ी सं´या म¤ ÿवासी पि±यŌ का एक महÂवपूणª पयाªवास Öथान है। भारत आने वाले ÿवासी 

पि±यŌ म¤ ब°ख, गीज़, वडेर, सारस, øेन, सफेद बगुला/बगुला, ÉलेिमंगŌ, रÈैटर, øेन, पेिलकन, गÐस, 

आिद कì िविभÆन ÿजाितया ँशािमल ह§। 

(ख) और (ग) ÿवासी पि±यŌ कì िविभÆन ÿजाितयŌ कì सं´या का आकलन राÕůीय Öतर पर नहé िकया 

गया है। हालािँक कई राºय/संघ राºय ±ेý अपने अिधकार ±ेý म¤ िविभÆन ÿवासी ÿजाितयŌ कì सं́ या 

का आकलन करते ह§। 

(घ) ÿवासी पि±यŌ के संर±ण के िलए सरकार Ĭारा उठाए गए महÂवपूणª उपाय ह§: 
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i. ÿवासी पि±यŌ के कई महÂवपूणª पयाªवासŌ को वÆयजीव (संर±ण) अिधिनयम, 1972 के अंतगªत 

संरि±त ±ेý घोिषत िकया गया है। 

ii. भारत म¤ पाई जाने वाली दलुªभ एवं संकटúÖत ÿवासी प±ी ÿजाितयŌ, जैसे Êलैक ने³ड øेन, úेट 

इंिडयन बÖटडª, बार हेडेड गीज़, िहमालयन िúफ़ॉन, आिद को वÆयजीव (संर±ण) अिधिनयम, 1972 

कì अनुसूची-I म¤ रखा गया है, िजससे उÆह¤ उ¸चतम सरु±ा ÿदान कì जा रही है। 

iii. ÿवासी पि±यŌ सिहत वÆयजीवŌ के सरं±ण को और भी मजबूत करने के िलए पयाªवरण (संर±ण) 

अिधिनयम, 1986 के ÿावधानŌ के अंतगªत कई राÕůीय उīानŌ और अभयारÁयŌ के आसपास के  

पाåरिÖथितकì-संवेदनशील ±ेýŌ (ईएसजेड) को अिधसूिचत िकया गया है। 

iv. ‘गंभीर łप से संकटúÖत ÿजाितयŌ और उनके पयाªवासŌ को बचाने के ‘’बहाली कायªøम’ नामक एक 

िविशĶ घटक को ‘वÆयजीव पयाªवासŌ के िवकास’ कì चल रही क¤ þ ÿायोिजत योजना म¤ शािमल िकया 

गया है। 

v.‘वÆयजीव पयाªवासŌ के िवकास’ कì क¤ þ ÿायोिजत योजना के अंतगªत संरि±त ±ेýŌ के संर±ण और 

ÿबंधन के िलए राºय/संघ राºय ±ेý सरकारŌ को िव°ीय और तकनीकì सहायता ÿदान कì जाती है। 

vi. भारत वÆय ÿािणयŌ कì ÿवासी ÿजाितयŌ के संर±ण संबंधी कÆव¤शन सीएमएस) का एक 

हÖता±रकताª देश है। 

vii. मंýालय ने देश म¤ सभी आþªभूिमयŌ के संर±ण के िलए आþªभूिम (संर±ण और ÿबंधन) िनयम, 2017 

भी अिधसूिचत िकया है। 

viii. भारत आþªभूिम सÌमेलन का एक हÖता±रकताª दशे है और वतªमान म¤ भारत म¤ 85 आþªभूिमयŌ को 

‘रामसर ÖथलŌ’ के łप म¤ अिधसूिचत िकया गया है। 
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(ङ) पयाªवरण, वन और जलवायु पåरवतªन मंýालय, केÆþीय ÿायोिजत ÖकìमŌ- वÆयजीव पयाªवास 

िवकास और बाघ एवं हाथी पåरयोजना के तहत ÿवासी पि±यŌ सिहत वÆयजीवŌ और उनके 

पयाªवासŌ के संर±ण के िलए राजÖथान सिहत राºयŌ/संघ राºय ±ेýŌ को िव°ीय सहायता ÿदान 

करता है। िपछले तीन वषŎ और चालू वषª के दौरान इस Öकìम के अंतगªत राºयŌ/संघ राºय ±ेýŌ 

को ÿदान कì गई िव°ीय सहायता का Êयोरा øमशः संलµन  िववरण I और िववरण II म¤ िदया 

गया है। 

िववरण I 

िपछले तीन वषŎ के दौरान सीएसएस-वÆयजीव पयाªवासŌ का िवकास के अंतगªत राºय/सघं राºय ±ेý 
सरकारŌ को जारी कì गई िनिधयŌ का Êयौरा 

(₹ लाख म¤) 
øम 
सं. 

राºयŌ/ संघ 
राºय ±ेýŌ 
के नाम 

2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 (िदनांक 
10.12.202 तक) 

1 अंडमान एवं 
िनकोवार Ĭीप  

132.64 0 135.77 25.125 0 0 

2 अŁणाचल 
ÿदेश 

512.69 312.5865 419.80617 276.44062 672.462 696.546 

3 असम 164.26 0 0 209.1464 565.10763 1234.4652 
4 िबहार 148.142 205.1644 410.85952 0 336.37223 0 
5 चंडीगढ़ 0 25.16 0 21.6241 16.498 0 
6 छ°ीसगढ़ 310.0318 104.35936 274.5903 104.457 116.24868 135.58248 
7 गोवा 111.654 0 0 0 50.10 66.44425 
8 गजुरात 0 124.5849 0 200.01 206.99 0 
9 हåरयाणा 237.6078 18.2212 127.331 30.1575 167.85 116.4861 

10 िहमाचल 
ÿदेश 

375.76554 187.63518 197.09452 114.3205 94.15328 172.31067 

11 जÌमू और 
कÔमीर 

0 80.62863 0 0 69.57972 73.97099 

12 झारखंड 93.96 198.2265 79.53315 0 14.91025 71.93619 
13 कनाªटक 739.046 586.126341 1256.59314 291.71146 581.52346 800.8205 
14 केरल 845.026 731.2845 295.7737 224.4735 921.0361 909.63915 
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15 मÅय ÿदेश 629.266 801.60127 389.34906 265.5508 471.81959 486.77709 
16 महाराÕů 715.781 146.08135 0 350.3879 554.69645 622.0670 
17 मिणपरु 396.455 241.11948. 142.50646 180.64379 231.72407 261.70605 
18 मेघालय 238.839 263.50463 530.51253 0 243.56611 389.5938 
19 िमजोरम 431.79 339.60855 198.9678 190.1977 304.207 344.3258 
20 नागाल§ड 953.69 260.00105 342.0315 725.6565 1306.3275 1044.063 
21 ओिडशा 701.504 694.18819 726.80273 967.4976 1005.08612 882.50229 
22 राजÖथान 741.315 309.12634 1007.64845 86.78886 0 0 

23 िसि³कम 557.355 349.623 182.97174 239.66048 187.03237 221.17 
24 तिमलनाडु 409.505 334.0354 390.75715 132.95205 373.8902 661.78722 
25 तेलगंाना 0 36.59304 0 0 0 0 
26 उ°र ÿदेश 426.251 312.9244 169.06261 266.7472 290.64425 393.86725 
27 उ°राखंड 1401.19 441.61031 226.34415 212.9662 498.497 652.2470665 
28 पिĲम बंगाल 891.073 710.61953 757.25599 201.30866 385.29988 0 

29 पĥुचुेरी 0 0 0 0 5.22 0 
30 ल±Ĭीप 193.272 462.859 462.086 269.9055 124.655 217.185 
31 िýपरुा 90.317 260.679 0 0 186.05514 0 
32 लĥाख संघ 

राºय ±ेý  
0 223.17292 31.95 61.11591 0.06 0 

 सकल योग 12448.4264 8761.32971 8755.59767 5648.84523 9981.61203 10455.4930965 

 

िववरण II 

िपछले तीन वषŎ के दौरान सीएसएस- बाघ और हाथी पåरयोजना के अंतगªत राºय/सघं राºय ±ेý सरकारŌ 
को जारी कì गई िनिधयŌ का Êयौरा  

     (₹ लाख म¤) 
øम 
स.ं 

राºय 2021-22 2022-23 2023-24 2024-25 
(11/12/2024 

तक ) 
बाघ 

पåरयोजना 
हाथी 

पåरयोजना 
बाघ 

पåरयोजना 
हाथी 

पåरयोजना 
* बाघ और  

हाथी 
पåरयोजना 

* बाघ  
 और  हाथी 
पåरयोजना 

1 आंň ÿदेश 292.11 20.5565 0.00 0.00 149.421 365.13 



16.12.2024     488 
 

2 अŁणाचल 

ÿदेश 

869.08 157.7615 0.00 26.8875 1119.9145 629.112 

3 असम 1476.75 126.716 336.22 167.4 2619.3078 2043.60467 

4 िबहार 552.72 - 0.00 0.00 308.9825 126.14526 

5 छ°ीसगढ़ 355.85 24.785 82.88 0.00 292.855 181.581 

6 हåरयाणा 0.00 4.2345 0.00 17.4 26.1 20.40 

7 िहमाचल 

ÿदेश 

0.00 0.00 0.00 0.00 19.61 0.00 

8 झारखंड 195.06 86.682 17.26 78.05 405.785 363.778 

9 कनाªटक 2956.70 261.195 235.24 97.8453 2613.0834 783.0747 

10 केरल 868.78 580.96765 417.59 270.09 996.22425 221.36725 

11 मÅय ÿदेश 3523.52 12.613 1172.51 11.388 4303.794 2213.976 

12 महाराÕů 2991.06 - 0.00 28.524 2614.4517 1726.12193 

13 मिणपरु 0.00 5.40 0.00 0.00 14.121 14.625 

14 मेघालय 0.00 141.75 0.00 32.14 65.25 29.70 

15 िमजोरम 374.13 - 0.00 0.00 144 247.917 

16 नागाल§ड 0.00 279.759 0.00 235.575 337.77 231.1425 

17 ओिडशा 1056.86 567.045 190.27 212.7695 1012.5876 563.401 

18 राजÖथान 841.05 15.18 0.00 6.18609 968.3004 228.47223 

19 तिमलनाडु 1576.22 181.8464 0.00 85.9405 2547.9665 1450.52652 

20 तेलंगाना 543.26 - 0.00 0 323.308 291.682 

21 िýपरुा - - 0.00 7.36516 27.0855 10.99296 

22 उ°राखंड 1463.71 244.12375 0.00 18.7415 1495.5241 1207.53 
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23 उ°र ÿदेश 1304.85 45.993 0.00 9.858 1031.9767 1381.2537 

24 पिĲम 

बंगाल 

708.28 87.8717 0.00 30.05 522.58101 425.94994 

    21949.99 2844.48 2451.97 1336.211 23960 14757.48 

 

* क¤ þीय ÿायोिजत Öकìम- हाथी पåरयोजना और क¤ þीय ÿायोिजत Öकìम बाघ पåरयोजना को आपस म¤ िमला िदया 
गया है और अब इसे क¤ þीय ÿायोिजत Öकìम बाघ और हाथी पåरयोजना के łप म¤ जाना जाता है।  

 

SHORTAGE OF TEACHERS IN HIGHER AND TECHNICAL EDUCATION 
INSTITUTIONS  

3341. SHRI A.  MANI:  
Will the Minister of EDUCATION be pleased to state: 

 (a) the current teacher-student ratio in Higher and Technical Education Institutions 

and the manner in which it is compared to global standards;  

(b) the manner in which the shortage of teachers has affected the quality of 

education and research in higher and technical education institutions; 

(c) whether shortage of teachers has impacted the accreditation or ranking of 

institutions at the national or international level, if so, the details thereof; and  

(d) whether the Government has introduced any incentives to attract qualified 

professionals to teaching positions in higher and technical education institutions, if 

so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
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(a) to (d) The Central Higher Education Institutions (CHEIs) under Ministry of 

Education are statutory autonomous organizations established under respective 

Central Acts of Parliament and governed by provisions of the Acts/ Statutes/ 

Ordinances/ Regulations made thereunder. These institutions follow specific faculty 

student ratio as per relevant regulations and their statutes. The ideal faculty student 

ratio for IITs/ IIMs/ IISERs/ IISc/ SPAs has been envisaged as 1:10 and for IIITs/ 

NITs/ IIEST/ other Centrally funded institutions has been envisaged as 1:12. There 

is no uniform faculty student ratio being followed across CUs, which follow faculty 

student ratio as approved by their respective statutory bodies. As autonomous 

institutions, faculty recruitment is done within the institutions itself, in accordance 

with their Acts and Regulations. The recruitment powers vests with the respective 

Board of Governors (BoGs)/Executive Committee/Board of Management and no 

active role of the Ministry is involved therein. 

Occurring of vacancies and filling thereof is a continuous process. The vacancies 

arise due to promotion, retirement, resignation, death, opening of new institutions, 

schemes or projects, and additional requirements on account of enhanced 

students’ strength and expansion of capacity in existing institutions.  

The faculty recruitment processes are carried out by the CHEIs by inviting 

applications in a transparent manner, as part of a multi-step and robust screening 

process. The Acts and Statutes of various institutions specify, the composition of 
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selection committees, authorities responsible for recruitment of various levels of 

faculty, provision of independent subject experts and Visitor’s nominees etc. so as 

to ensure transparency and academic rigour in recruitments. UGC has launched a 

common portal ‘CU-CHAYAN’ for faculty recruitment, making provision for listing of 

vacancies/ advertisements/ jobs across all Central Universities, thus making the 

entire recruitment process more transparent and accessible.  

Ministry of Education had exhorted all the CHEIs to fill up the vacancies in Mission 

Mode. The CHEIs undertake special recruitment drives to fill the vacancies 

including those of Scheduled Castes (SCs), Scheduled Tribes (STs) and Other 

Backward Classes (OBCs). From September 2022, the CHEIs have also 

undertaken Mission Mode recruitment drive to fill the vacancies including those of 

SC, ST and OBC. Up to 29.10.2024, a total number of 25,777 posts have been 

filled up including 15,139 faculty positions, in Mission Mode by all CHEIs.  

The induction of talented faculty in institutions not only ensures the delivery of 

quality education but also translates into the improvement of NIRF/QS Ranking of 

the CHEIs. In QS Ranking, India’s performance since 2014 has seen a 360% 

increase in terms of number of institutions ranked amongst over 1,500 universities, 

from 10 in 2014 to 46 in 2024, as per recent 2025 edition of QS World University 

Rankings.  

The National Education Policy 2020 seeks to transform higher education by 

focusing on skill-based education to meet the needs of the industry and the 
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economy. Further, the NEP also recommends integrating vocational education with 

general education and strengthening industry-academia collaboration in CHEIs. 

Towards this end, the University Grants Commission (UGC) has taken a new 

initiative to bring the industry and other professional expertise into the academic 

institutions through “Professor of Practice”. UGC has framed Guidelines for 

engaging Professor of Practice in Universities and Colleges on 30.09.2022. In order 

to bring in distinguished experts from various fields of engineering, science, 

technology, entrepreneurship etc. and to develop courses and curriculum to meet 

the industry and societal needs and to enable the CHEIs to work with industry 

experts on joint research project, concept of Professor of Practice has been 

adopted, and thereby provide exposure and mentorship to students by domain 

experts.  

ईपीएस-95 के अंतगªत प¤शन  

3342. ®ी िवजय बघेल: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 

(क)  ³या कमªचारी भिवÕय िनिध संगठन (ईपीएफओ) माननीय उ¸चतम Æयायालय के 4 नवÌबर, 

2022 के उस आदेश को कायाªिÆवत कर रहा है िजसम¤ ईपीएस-95 प¤शन गणना के िलए 15000 

Łपये कì वेतन सीमा को समाĮ कर िदया गया था और दगुª लोक सभा ±ेý म¤ िभलाई इÖपात 

संयंý के पूवª कमªचाåरयŌ से संबंिधत मामलŌ के िलए अंितम वेतन को आधार बनाया गया था 

और यिद हां, तो तÂसंबंधी Êयौरा ³या है;  
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(ख)  ³या कमªचारी भिवÕय िनिध संगठन, रायपुर कायाªलय ने इन कमªचाåरयŌ से उनके िपछल ेवेतन 

के आधार पर अंतर रािश के łप म¤ 15 से 30 लाख Łपये वसूल कर िलए और लगभग एक माह 

बाद उĉ अंतर कì रािश लौटाते हòए बाद म¤ उनकì प¤शन देने से मना कर िदया है; और  

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और सरकार Ĭारा इस संबंध म¤ ³या कारªवाई कì गई है? 

 
सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मंýालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 
 
(क): माननीय उ¸चतम Æयायालय Ĭारा 2019 के एसएलपी सं´या 8658-8659 म¤ पाåरत िदनांक 

04.11.2022 के िनणªय के कायाªÆवयन म¤, ईपीएफओ Ĭारा एक ऑनलाइन सुिवधा ÿदान कì गई थी, 

िजसम¤ आवेदकŌ Ĭारा िवकÐप/ संयĉु िवकÐपŌ के सÂयापन के िलए कुल 17.49 लाख आवेदन 

सफलतापूवªक ÿÖतुत िकए गए थे।  

िभलाई इÖपात संयंý एक भिवÕय िनिध (पीएफ) से छूट ÿाĮ ÿितķान है। इसिलए, इसके 

कमªचाåरयŌ से ÿाĮ आवेदनŌ कì जांच पीएफ ůÖट के िनयमŌ को िवचार म¤ रखते हòए कì जानी है और  

िनणªय िलया जाना है।  

(ख) और (ग): आवेदकŌ से ÿाĮ सभी गलत रािश ईपीएफओ ±ेýीय कायाªलय, रायपुर Ĭारा Êयाज सिहत 

वापस कर दी गई है। आवेदक िभलाई इÖपात संयंý के पीएफ ůÖट के सदÖय थ,े जहां वेतन सीमा स े

अिधक प¤शन िनिध म¤ अंशदान कì अनमुित नहé थी। तदनुसार, प¤शन िनिध म¤ सदÖयŌ का अंशदान वेतन 

सीमा तक सीिमत कर िदया गया था।  

ठेका और नैिमि°क ®िमकŌ के अिधकार 

3343. ®ी मरुारी लाल मीना:  

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 
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(क)  सरकारी संगठनŌ, सरकारी ±ेý के उपøमŌ, सरकारी ±ेý के ब§कŌ और अÆय संगठनŌ म¤ ठेका 

और नैिमि°क ®िमकŌ कì िनयिुĉ कì वतªमान िÖथित ³या है;  

(ख)  उĉ संगठनŌ म¤ ठेका और नैिमि°क ®िमकŌ के कÐयाण के िलए सरकार Ĭारा ³या कदम उठाए 

जा रहे ह§;  

(ग)  ³या ®म कानूनŌ का पूणª अनुपालन सिुनिĲत करने के िलए इन संगठनŌ म¤ िनयिमत िनगरानी 

कì जाती है; 

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और िवगत तीन वषŎ के दौरान इसके ³या पåरणाम ÿाĮ हòए;  

(ङ)  िवगत तीन वषŎ के दौरान ®म कानूनŌ के उÐलंघन के संबंध म¤ ठेकेदारŌ के िवŁĦ िकतनी 

िशकायत¤ ÿाĮ हòई ह§ और उन पर ³या कारªवाई कì गई है; और  

(च)  उĉ ®िमकŌ को Öथायी रोजगार ÿदान करन ेऔर उनके अिधकारŌ कì र±ा के िलए सरकार 

Ĭारा ³या नीित यां या योजनाए ंÿÖतािवत कì गई ह§? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मंýालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 
 
(क) से (च): नैिमितक ®िमकŌ को उनकì आवÔयकताओ ंके आधार पर संबंिधत ÿितķानŌ Ĭारा सीध े

िनयĉु िकया जाता है, और उनका आंकड़ा इन संगठनŌ Ĭारा सरुि±त रखा जाता है। 

  अनबुंध ®म (िविनयमन और उÆमूलन) अिधिनयम, 1970 के तहत लाइस¤स और पंजीकरण के 

आधार पर, 2023-24 म¤, 34,33,685 अनबुंध  कमªचारी क¤ þीय ±ेý म¤ लगे हòए थे। 

सरकार ने संगिठत और असंगिठत दोनŌ ±ेýŌ के ®िमकŌ को कÐयाणकारी लाभ ÿदान करने के 

िलए अिधिनयम बनाए ह§, जैसे पाýता के आधार पर, कमªचारी राºय बीमा अिधिनयम, 1948; कमªचारी 
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भिवÕय िनिध एवं ÿकìणª उपबंध अिधिनयम 1952; कमªचारी ÿितकर अिधिनयम, 1923; ÿसूित 

ÿसूिवधा अिधिनयम, 1961; उपदान सदंाय अिधिनयम, 1972; असंगिठत ®िमक सामािजक सरु±ा 

अिधिनयम, 2008। ÿमुख कÐयाणकारी योजनाओ ंम¤ आयÕुमान भारत-ÿधानमंýी जन आरोµय योजना 

(एबीपीएमजेएवाई), ÿधानमंýी जीवन ºयोित बीमा योजना (पीएमजेजेबीवाई), ÿधानमंýी सरु±ा बीमा 

योजना (पीएमएसबीवाई) और ÿधानमंýी ®म योगी मान-धन (पीएम-एसवाइएम) आिद शािमल ह§। 

मु´य ®म आयĉु (क¤ þीय) के नेतÂृव म¤ क¤ þीय औīािगक संबंध मशीनरी (सीआईआरएम), 

िनयिमत िनरी±णŌ के माÅयम से क¤ þीय ±ेý म¤ ®म कानूनŌ को लागू करती है और उÐलंघन पाए जाने 

पर कारªवाई करती है। 

कािमªक और ÿिश±ण िवभाग (डीओपीटी) ने नैिमितक ®िमकŌ/कमªचाåरयŌ को अÖथायी दजाª  

देने और बाद म¤ िनयिमत करने के िलए 10.09.1993 को एक बारगी योजना अिधसूिचत कì थी। 

 

SCHOOL ENROLLMENT RATE OF SC/ST/OBC GIRLS 

3344. SHRI DINESHBHAI MAKWANA:  
          SHRIMATI KAMALJEET SEHRAWAT:  
 
Will the Minister of EDUCATION be pleased to state:  

(a) the details of current enrollment rate of SC/ST/OBC girls at primary level education 

especially in NCT of Delhi;  

(b) whether any progress has been made by the Government to increase the enrollment 

rate of such students; and  

(c) the steps being taken by the Government for the upliftment of such students? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 

(a) : The Department of School Education and Literacy (DoSEL), Ministry of 

Education has developed the Unified District Information System for Education 

Plus (UDISE+) system to record data on indicators of school education provided 

by all the States and Union Territories. As per UDISE+, social category wise 

Gross Enrolment Ratio (GER) of girls at primary level education in Delhi and all 

India for the year 2020-21 and 2021-22 is given below: 

 

Social category 
2021-22 2020-21 

All India Delhi All India Delhi 
All category 104.8 120.1 104.5 119.5 
Scheduled Castes (SC) 114.9 63.3 115.3 62.0 
Scheduled Tribes (ST) 106.7  -* 106.6  -* 

   * As per Census 2011, there is no ST population reported in Delhi. As a result, there 
is no projected population for the year 2020-21 and 2021-22.  So, GER has not been 
reported. 
 
(b) and (c): Department of School Education and Literacy (DoSEL), Ministry of 

Education is implementing the scheme of Samagra Shiksha for universalization of 

quality education throughout the country in coordination with the States and UTs 

including NCT of Delhi. Bridging gender and social gaps at all levels of school education 

is one of the major objectives of the Samagra Shiksha. Under Samagra Shiksha, 
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various facilities are being provided for promoting girls education. These include 

opening of schools in the neighbourhood as defined by the State, free uniform and text-

books to girls up to Class VIII, provision of gender segregated toilets in all schools, 

provision of self-defence training to girls from classes VI to XII, stipend to CWSN girls 

from class I to Class XII, among others, special State specific projects for equity such 

as life skills, awareness programmes, incinerators, sanitary pad vending machines etc., 

and vocationalization of secondary education.  

In addition, to increase the enrolment of Girls at all levels of school education, 

under Samagra Shiksha, there is a provision of Kasturba Gandhi Balika Vidyalayas 

(KGBVs) in the Educationally Backward Blocks where rural female literacy rate is 

below the national average. KGBVs are residential schools from class VI to XII for 

girls belonging to disadvantaged groups such as SC, ST, OBC, Minority and Below 

Poverty Line (BPL).  

WORK DONE UNDER SKILL INDIA MISSION  

3345.  SHRI RAJESHBHAI NARANBHAI CHUDASAMA: 
SHRI VAMSI KRISHNA GADDAM: 
 
Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

 (a) the details of the work done and funds allocated under 'Skill India' scheme 

during the last five years in the country, State/UT-wise and district-wise including 

Gujarat and Telangana; 
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(b) the number of people trained and given employment through the above said 

scheme in the country, State/UT-wise, district-wise and year-wise including Gujarat 

and Telangana; 

(c) the details of the work proposed in such districts under 'Skill India' scheme and 

the time by which these will be completed; 

(d) whether there is any mechanism to assess the success rate for getting skill 

training by youths; and 

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a) to (c): Under the Government of India’s Skill India Mission (SIM) , the Ministry 

of Skill Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-

skill training through an extensive network of skill development centres / institutes 

under various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan 

Shikshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) 

and Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), 

to all the sections of the society across the country including in states of Gujarat 

and Telangana. The SIM aims at enabling youth of India to get future ready and 

equipped with industry relevant skills. 
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 Funds are not released directly to the districts under above mentioned schemes. 

Under PMKVY and JSS schemes, funds are released to implementing agencies for 

meeting the training cost as per prescribed norms. Under JSS scheme, funds are 

released directly to Non-Governmental Organizations. Under NAPS, the 

establishments are incentivized by way of stipend support. Day to day 

administration as well as financial control in respect of ITIs lies with the respective 

State Government/ UT Administration.   

State-wise details of funds released for implementation of PMKVY, JSS and 

NAPS, including states of Gujarat and Telangana, during last five years up to 2023-

24 are given in the enclosed Statement I.  

  State-wise details of number of candidates trained under schemes of MSDE 

during the last five years i.e. up to 2023-24 are given in the enclosed Statement II. 

  District-wise details of number of candidates trained under schemes of 

MSDE in the state of Gujarat and Telangana during the last five years i.e. up to 

2023-24 are given in the enclosed Statement III. 

 (d)and(e): Impact of schemes for skill development  are assessed through their 

third party independent evaluation. MSDE’s flagship scheme PMKVY was 

evaluated by NITI Aayog in October 2020. As per the study, about 94 percent of 

the employers surveyed reported they would hire more candidates trained under 

PMKVY. Further, 52 percent of the candidates who were placed in full time/part 
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time employment and oriented under the RPL component received higher salary or 

felt that they will get higher salary compared to their un-certified peers. 

As regards other schemes of MSDE, third party evaluation reports have 

mentioned about success in terms of placement or livelihood improvement   of 

candidates trained under different schemes. The brief details of same are as given 

below: 

JSS: Evaluation study of JSS scheme conducted in 2020 has found that the 

scheme has helped in almost doubling the household income for those 

beneficiaries   have got employment or were self-employed after the JSS 

training.  The report has further observed that usefulness of the scheme would be 

further evident from the fact that 77.05% of the beneficiary trainees have undergone 

occupational shifts. The study also affirmed that the focus of the skilling in the 

scheme favours self-employment.  

ITIs:  The final report of Tracer Study of ITI Graduates published in 2018 by MSDE 

mentions that 63.5% of total ITI pass-outs got employed (out of which 6.7% are 

self-employed). 

NAPS: Third-party evaluation study of NAPS conducted in 2021 has observed that 

the scheme has successfully enhanced the employability of youth by providing 

structured on-the-job training, with a notable increase in the engagement of 

apprentices across various industries. In the new version of the scheme, DBT 
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method has been adopted to transfer government's share directly to apprentices' 

bank accounts, as streamlined reimbursement process was recommended in the 

report. 

STATEMENT I 

State-wise details of funds released, including for States of Gujarat and 
Telangana during last five years up to 2023-24: 
 
(a) Pradhan Mantri Kaushal Vikas Yojana:  

Rs. in Crore 
Sl No State FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24 

1 Andaman and Nicobar 
Islands 

0.88 1.15 0.59 0.075 0.03 

2 Andhra Pradesh 42.46 34.04 9.55 3.16 35.71 
3 Arunachal Pradesh 9.56 14.46 10.11 1.49 5.35 
4 Assam 59.83 75.20 53.46 11.01 43.28 
5 Bihar 92.36 62.41 55.8 15.82 31.97 
6 Chandigarh 2.47 0.91 0.49 0.26 0.61 
7 Chhattisgarh 27.90 7.19 3.98 2.48 13.02 
8 Dadra and Nagar Haveli 

and Daman and  Diu 
2.32 0.33 0.18 0.01 0.26 

9 Delhi 39.43 48.63 3.52 3.6 12.63 
10 Goa 0.58 0.06 0.04 0.06 0.24 
11 Gujarat 47.55 27.01 9.04 3.36 16.29 
12 Haryana 63.39 35.57 8.66 3.93 26.91 
13 Himachal Pradesh 29.13 14.05 5.44 2.81 9.41 
14 Jammu and Kashmir 43.88 35.83 16.52 16.79 34.91 
15 Jharkhand 30.63 10.86 9.45 4.95 13.31 
16 Karnataka 52.51 45.28 11.69 3.48 18.39 
17 Kerala 17.35 11.11 6.63 4.64 11.23 
18 Lakshadweep - - 0 0 0 
19 Madhya Pradesh 117.53 63.67 45.04 19.24 51.25 
20 Maharashtra 180.21 104.65 25.46 7.1 43.21 
21 Manipur 10.53 18.30 7.62 2.06 7.05 
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22 Meghalaya 9.31 5.31 2.92 0.45 2.96 
23 Mizoram 5.62 5.74 3.1 0.81 3.06 
24 Nagaland 3.37 3.18 1.74 3.09 3.88 
25 Odisha 78.97 44.02 14.5 5.41 20.22 
26 Puducherry 2.50 2.68 1.27 0.49 2.67 
27 Punjab 61.10 29.93 10.9 5.19 27.27 
28 Rajasthan 101.76 68.14 35.3 10.4 63.46 
29 Sikkim 3.78 3.31 1.65 0.85 3.15 
30 Tamil Nadu 47.15 31.66 11.04 5.4 41.52 
31 Telangana 41.36 24.13 9.38 3.66 24.48 
32 Tripura 9.77 21.57 8.52 1.6 5.72 
33 Uttar Pradesh 214.61 133.05 66.65 19.08 97.6 
34 Uttarakhand 28.98 12.74 6.72 4.79 13.75 
35 West Bengal 70.65 31.49 18.36 6.11 25.1 
36 Ladakh - 0.12 0.26 0.337 1.02 

 

 (b) Jan Shikshan Sansthan:  
 Rs. in Crore 

States FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24 
Andaman and 
Nicobar 

- 3.12 0.45 0.50 0.50 

Andhra Pradesh 2.75 - 3.03 3.31 3.36 
Arunachal 0.50 2.46 - - - 
Assam 2.47 5.34 2.91 2.74 2.74 
Bihar 6.19 0.49 9.25 11.90 11.69 
Chandigarh 0.51 3.07 0.42 0.52 0.56 
Chhattisgarh 3.42 0.48 6.70 7.61 7.34 
Dadra and Nagar 
Haveli 
and Daman and Diu 

0.48 - 0.82 0.95 0.96 

Delhi - 1.48 - - - 
Goa 1.50 0.50 1.44 1.68 1.68 
Gujarat 0.50 5.00 0.48 0.56 0.55 
Haryana 4.83 2.50 5.12 4.79 4.48 
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Himachal Pradesh 2.50 0.76 2.45 2.15 2.20 
Jammu Kashmir 0.25 0.88 4.77 5.71 5.72 
Jharkhand 0.96 1.30 1.15 0.13 0.25 
Karnataka 1.44 4.38 5.32 5.72 6.31 
Kerala 4.30 4.37 5.60 6.51 6.63 
Ladakh 4.41 - 4.17 5.01 5.04 
Lakshadweep - - 0.57 0.46 0.25 
Madhya Pradesh - 12.87 0.20 0.50 0.46 
Maharashtra 13.58 9.78 14.28 14.94 15.03 
Manipur 10.39 1.50 10.17 11.31 11.46 
Meghalaya 1.50 - 1.94 2.23 2.18 
Mizoram - - 0.20 0.50 0.50 
Nagaland - 0.50 0.45 0.56 0.52 
Odisha 0.50 8.01 0.95 0.64 0.63 
Punjab 8.16 0.97 13.23 15.38 15.19 
Rajasthan 1.00 2.51 0.75 1.05 0.99 
Tamil Nadu 2.49 3.36 4.06 4.29 4.52 
Telangana 3.92 2.93 3.19 4.06 4.32 
Tripura 3.18 0.48 2.74 3.20 3.24 
Uttar Pradesh 0.46 22.05 0.84 1.07 1.02 
Uttarakhand 22.84 2.72 22.99 25.79 26.03 
  

(c) National Apprenticeship Promotion Scheme  
Rs. In Crore 

Name of the State/UT 2019-20 2020-21 2021-22 2022-23 2023-24 
Andaman And Nicobar Islands 0.000 0.000 0.000 0.000 0.000 
Andhra Pradesh 2.680 5.638 1.960 9.287 3.206 
Arunachal Pradesh 0.000 0.000 0.000 0.000 0.000 
Assam 3.920 2.955 5.100 1.680 0.002 
Bihar 0.000 1.156 1.020 0.228 1.415 
Chandigarh 0.000 0.000 0.000 0.000 0.000 
Chhattisgarh 0.000 0.390 1.000 2.177 1.181 
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Dadra and Nagar Haveli 0.000 0.000 0.200 0.000 0.000 
Daman and Diu 0.000 0.000 0.000 0.000 0.000 
Delhi 5.680 7.261 7.550 1.606 3.497 
Goa 0.000 0.000 0.000 0.000 0.230 
Gujarat 1.000 28.962 14.050 27.298 28.988 
Haryana 0.950 6.049 1.190 4.244 10.115 
Himachal Pradesh 0.210 0.628 0.650 0.777 0.464 
Jammu and Kashmir 0.000 0.208 0.170 0.062 0.000 
Jharkhand 0.000 0.510 0.850 0.080 3.080 
Karnataka 0.066 2.492 6.020 9.448 3.450 
Kerala 0.000 0.944 10.100 4.907 6.140 
Ladakh 0.000 0.000 0.000 0.000 0.000 
Lakshadweep 0.000 0.000 0.000 0.000 0.000 
Madhya Pradesh 8.129 2.377 10.400 1.698 1.598 
Maharashtra 2.250 6.230 5.720 9.515 17.064 
Manipur 0.000 0.000 0.000 0.000 0.000 
Meghalaya 0.000 0.000 0.000 0.000 0.000 
Mizoram 0.000 0.000 0.000 0.000 0.000 
Nagaland                        0.000 0.000 0.000 0.000 0.000 
Odisha 0.250 2.340 3.950 0.674 3.455 
Puducherry 0.000 0.000 0.000 2.000 0.000 
Punjab 0.074 0.528 0.800 0.813 2.345 
Rajasthan 0.005 0.997 2.500 2.097 0.777 
Sikkim 0.000 0.000 0.000 0.352 0.000 
Tamil Nadu 8.435 7.897 6.590 19.512 6.483 
Telangana 3.500 5.493 5.280 4.146 6.929 
Tripura 0.000 0.000 0.000 0.000 0.000 
Uttar Pradesh 2.000 4.305 7.500 4.343 2.443 
Uttarakhand 0.006 4.623 1.700 1.577 0.442 
West Bengal 5.112 2.801 4.500 1.982 0.145 



16.12.2024     505 
 

STATEMENT II 

Details of number of candidates trained under schemes of MSDE, state-wise 
including states of Gujarat and Telangana during last five years i.e. up to 
2023-24: 
 
(a) Pradhan Mantri Kaushal Vikas Yojana (PMKVY): 

 States/UTs 2019-20 2020-21 2021-22 2022-23 2023-24 

Andaman and  Nicobar  1259 1464 613 310 648 

Andhra Pradesh 105667 66404 13199 5798 32421 
Arunachal Pradesh 15700 51991 8884 667 4152 
Assam 198896 362506 24517 8721 38189 
Bihar 191902 96288 47643 12213 23583 
Chandigarh 9507 3834 893 491 319 
Chhattisgarh 46548 16151 9495 4356 8367 
Delhi 146205 55121 19965 2262 10686 
Goa 4300 1709 604 176 183 
Gujarat 155195 48489 35001 6503 19975 
Haryana 175386 54719 18191 8963 27365 
Himachal Pradesh 48870 15612 8724 3539 5348 
Jammu And Kashmir 122659 58927 21339 7352 28875 
Jharkhand 120103 15452 34233 5302 8796 
Karnataka 165247 53066 23153 8410 13025 
Kerala 78523 31077 12968 5673 8802 
Ladakh 1937 181 731 246 445 
Lakshadweep 60 90 120 0 0 
Madhya Pradesh 223483 95403 46659 21345 34833 
Maharashtra 637002 148352 39864 14913 35257 
Manipur 28962 34540 6424 1146 2879 
Meghalaya 11999 17769 3406 1245 2502 
Mizoram 10837 11433 4742 1162 3533 
Nagaland 17364 14399 4184 1803 3830 
Odisha 239050 68828 12645 12116 21428 
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Puducherry 7172 3241 1622 689 1556 
Punjab 97681 57054 18539 7568 11816 
Rajasthan 446900 97822 38511 9232 23551 
Sikkim 5123 3634 1322 381 2802 
Tamil Nadu 185108 72404 29057 8029 34507 
Telangana 108145 33999 13107 8040 15390 
Dadra and Nagar Haveli 
and Daman and Diu 

5338 222 252 31 301 

Tripura 50388 46676 4490 1608 5081 
Uttar Pradesh 656829 239286 69015 25568 71530 
Uttarakhand 68250 29412 10522 2942 11584 
West Bengal 177880 53221 31406 12370 25766 

  

  

(b)       Jan Shikshan Sansthan (JSS) Scheme 
 States/UTs FY 

2019-20 
FY 
2020-21 

FY 
2021-22 

FY 
2022-23 

FY 
2023-24 

Andaman and Nicobar 0 0 900 1800 1800 
Andhra Pradesh 10901 8580 11699 16200 10800 
Arunachal Pradesh 570 0 0 0 0 
Assam 9243 8883 9139 12600 9000 
Bihar 22708 16314 28769 56594 37786 
Chandigarh 1836 1120 1600 2700 1800 
Chhattisgarh 13483 10480 18151 37777 23376 
Dadra and Nagar 
Haveli and Daman and 
Diu 

1558 897 2379 3255 3179 

Delhi 5487 4940 5440 8099 5398 
Goa 1741 1664 1740 2700 1800 
Gujarat 18640 16840 19228 23917 14160 
Haryana 9002 8705 8939 10728 7181 
Himachal Pradesh 1400 1504 8424 28244 18630 
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Jammu And Kashmir 3429 3554 2396 500 1020 
Jharkhand 5383 4424 9964 25220 22439 
Karnataka 16201 15525 18735 31492 21532 
Kerala 16247 13900 16148 24300 16198 
Ladakh 0 0 0 600 212 
Lakshadweep 0 0 0 1481 1772 
Madhya Pradesh 50449 45501 52222 70259 49089 
Maharashtra 38023 35102 38479 52934 37273 
Manipur 5387 5327 6285 10278 7197 
Meghalaya 0 0 0 1660 1800 
Mizoram 0 0 900 2472 1800 
Nagaland 1800 1800 1812 1999 2631 
Odisha 30677 25820 40635 71765 50828 
Punjab 3434 1607 3567 4138 3560 
Rajasthan 9069 9493 12443 20651 14831 
Tamil Nadu 14244 11727 14045 19784 14780 
Telangana 12452 8497 10398 15639 10300 
Tripura 1631 1101 2610 5397 3600 
Uttar Pradesh 85436 77335 88648 122510 84573 
Uttarakhand 10776 8800 12433 20687 14393 
West Bengal 14125 10356 13868 17904 12599 

 

(c) National Apprenticeship Promotion Scheme (NAPS) 
States/UTs 2019-20 2020-21 2021-22 2022-23 2023-24 

Andaman and Nicobar 
Islands 

0 3 9 41 48 

Andhra Pradesh 3860 4394 15722 16203 21701 
Arunachal Pradesh 0 3 18 42 65 
Assam 2204 2452 14006 9661 8173 
Bihar 1155 1237 6476 5543 5317 
Chandigarh 346 280 813 671 1227 
Chhattisgarh 5637 1653 2660 4881 5259 
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Delhi 4937 7784 17799 15818 15956 
Goa 1720 2032 3432 4406 11882 
Gujarat 45107 56911 69567 76226 83955 
Haryana 18920 31853 42343 62865 66720 
Himachal Pradesh 1898 1767 5669 6825 10212 
Jammu and Kashmir 304 260 832 989 859 
Jharkhand 2133 5034 8258 9152 11882 
Karnataka 13764 17276 42084 58523 78456 
Kerala 3899 6426 8975 11275 13104 
Ladakh 0 6 18 28 66 
Lakshadweep 0 18 4 9 6 
Madhya Pradesh 6942 9522 17093 21205 22707 
Maharashtra 36617 71475 146865 185999 263245 
Manipur 16 11 90 32 18 
Meghalaya 51 105 117 181 212 
Mizoram 4 1 4 4 12 
Nagaland 14 1 27 22 15 
Odisha 3391 3681 8296 10458 10755 
Puducherry 481 299 1090 1343 2469 
Punjab 2856 4459 11659 15361 14761 
Rajasthan 4073 6417 9473 15204 18230 
Sikkim 128 162 308 202 298 
Tamil Nadu 13602 24912 49929 72311 101553 
Telangana 9654 13996 38454 31821 37774 
Dadra and Nagar Haveli 
and Daman and Diu 

97 597 1282 1006 2878 

Tripura 437 255 244 368 383 
Uttar Pradesh 12584 19955 38039 56946 71504 
Uttarakhand 2489 4360 9986 16436 21058 
West Bengal 6149 7370 18791 26109 29538 
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(d) Craftsmen Training Scheme (CTS) 

States/UTs 
2019-

20 
2020-21 2021-22 2022-23 2023-24 

Andaman and Nicobar Islands 441 619 531 450 481 
Andhra Pradesh 56264 49142 45612 48110 50568 
Arunachal Pradesh 564 577 497 674 735 
Assam 2965 3210 3500 3548 5325 
Bihar 112408 105030 110399 90377 125577 
Chandigarh 968 831 910 907 1083 
Chhattisgarh 21831 19571 22320 20816 24226 
Delhi 9757 8672 8774 9261 10266 
Goa 1727 1742 2080 2126 2256 
Gujarat 69531 85391 81236 84648 98454 
Haryana 53251 54275 49032 45161 54944 
Himachal Pradesh 22203 17923 20332 22691 23437 
Jammu And Kashmir 4396 7545 8062 8130 8504 
Jharkhand 33463 25626 29760 35573 40103 
Karnataka 73714 54244 66238 73019 78663 
Kerala 35201 31632 35493 34741 33222 
Ladakh 151 118 171 326 368 
Lakshadweep 246 435 374 303 360 
Madhya Pradesh 73278 71096 63306 69194 73223 
Maharashtra 110734 102680 112997 121884 128333 
Manipur 80 82 108 668 812 
Meghalaya 512 514 508 738 714 
Mizoram 274 242 256 334 396 
Nagaland 228 222 186 267 240 
Odisha 49043 49694 57401 54005 65801 
Puducherry 789 687 689 737 796 
Punjab 39747 47590 39992 39986 43994 
Rajasthan 136224 101614 95342 99263 109595 
Sikkim 207 260 181 424 312 
Tamil Nadu 35024 27315 28496 35078 41168 
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Telangana 32775 29468 27183 26480 29557 
Dadra and Nagar Haveli and 
Daman and Diu 

319 318 443 666 908 

Tripura 1497 2043 1603 2470 2462 
Uttar Pradesh 336119 279998 273714 269106 333601 
Uttarakhand 11052 8344 8918 10807 11542 
West Bengal 32506 30696 29207 37711 44221 

  

 

STATEMENT III 

District-wise details of number of candidates trained under schemes of MSDE 
in the state of Gujarat and Telangana during the last five years i.e. up to 2023-
24 

(a) Pradhan Mantri Kaushal Vikas Yojana(PMKVY): 
 State : Gujarat 
Name of the District 2019-20 2020-21 2021-22 2022-23 2023-24 
Ahmadabad 25,222 6,700 3,610 553 1,588 
Amreli 1,055 418 357 72 738 
Anand 5,174 778 543 320 313 
Arvalli 123 634 - 20 171 
Banas Kantha 4,345 1,821 4,386 102 592 
Bharuch 2,673 725 521 378 79 
Bhavnagar 6,828 1,087 561 60 467 
Botad 1,629 1,663 405 147 373 
Chhotaudepur 1,470 580 200 240 524 
Dang 876 139 281 163 75 
Devbhumi Dwarka 511 619 304 8 -- 
Dohad 602 165 173 180 201 
Gandhinagar 4,012 782 1,721 400 601 
Gir Somnath 1,345 2,370 385 -- 96 
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Jamnagar 7,334 1,406 1,393 406 709 
Junagadh 3,508 1,038 766 394 621 
Kachchh 5,154 5,528 1,544 389 309 
Kheda 3,541 559 574 49 89 
Mahesana 5,272 673 2,566 95 2,201 
Mahisagar 893 445 260 111 441 
Morbi 1,984 937 320 20 218 
Narmada 449 270 314 230 550 
Navsari 2,608 69 348 318 437 
Panch Mahals 2,850 1,347 279 240 454 
Patan 957 647 1,080 148 1,882 
Porbandar 759 291 180 32 -- 
Rajkot 10,169 4,184 808 238 80 
Sabar Kantha 2,493 1,074 445 54 493 
Surat 37,455 5,920 8,018 487 4,808 
Surendranagar 2,360 1,445 200   101 
Tapi 873 539 387 236 533 
Vadodara 8,911 3,059 1,529 170 126 
Valsad 1,760 577 543 243 199 

  

State: Telangana 
Name of the District 2019-20 2020-21 2021-22 2022-23 2023-24 
Adilabad 3,077 485 345 91 82 
Bhadradri Kothagudem 2,803 1,590 301 389 763 
Hyderabad 29,715 11,360 1,799 495 3,442 
Jagitial 1,464 412 419 417 600 
Jangoan 729 390 551 197 468 
Jayashankar Bhupalapally 154 431 150 559 -- 
Jogulamba Gadwal 1,385 516 370 95 452 
Kamareddy 335 226 51 63 - 
Karimnagar 4,452 1,885 642 499 480 
Khammam 3,712 1,123 398 99 145 
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Kumuram Bheem Asifabad 131 20 516 270 449 
Mahabubabad 1,368 460 -- 45 -- 
Mahabubnagar 2,255 895 281 294 687 
Mancherial 811 598 400 266 608 
Medak 3,332 566 610 217 180 
Medchal Malkajgiri 4,677 314 62   254 
Mulugu -- -- -- 69 - 
Nagarkurnool 1,470 887 450 301 456 
Nalgonda 7,010 1,519 620 161 272 
Nirmal 856 1,002 534 426 566 
Nizamabad 2,082 1,040 518 133 510 
Peddapalli 1,192 351 460 316 466 
Rajanna Sircilla 2,407 851 522 490 499 
Ranga Reddy 19,281 1,610 1,057 583 1,261 
Sangareddy 2,283 773 222 80 209 
Siddipet 810 120 143 49 -- 
Suryapet 1,229 585 478 283 600 
Vikarabad 810 743 180 280 199 
Wanaparthy 609 478 260 160 510 
Warangal Rural 708 459 207 300 919 
Warangal Urban 3,100 1,299 241 53 128 
Yadadri Bhuvanagiri 3,898 1,011 320 360 235 

  

(b) Jan Shikshan Sansthan (JSS) Scheme 
 State: Gujarat 
Name of the 
District 

FY 2019-20 FY 20-21 FY 21-22 FY 22-23 FY 2023-24 

Ahmadabad 480 680 1560 2497 -- 
Banas kantha 1860 1400 1549 -- -- 
Bharuch 1600 1460 1800 2540 1560 
Gandhinagar 1840 1720 1800 2700 1800 
Kachchh 1800 1760 1800 2700 1800 
Mahesana 1800 1620 1800 2700 1800 



16.12.2024     513 
 

Patan 1800 1780 1800 2680 1800 
Sabar kantha 1800 1600 1799 2700 1800 
Surat 1900 1740 1800 2700 1800 
Vadodara 1940 1700 1720 -- -- 
Valsad 1820 1380 1800 2700 1800 

  

 State: Telangana 
Name of the 
District 

FY 2019-20 FY 20-21 FY 21-22 FY 22-23 FY 2023-24 

Adilabad 1815 1660 1800 2700 1800 
Hanumakonda 1802 1800 1798 2580 1440 
Hyderabad 1696 700 1400 2700 1800 
Khammam 1820 1820 1800 2700 1800 
Mahabubnagar 1727 1520 1800 2700 1800 
Nalgonda 1797 -- -- -- -- 
Ranga Reddy 1795 997 1800 2259 1660 

  

(c) National Apprenticeship Promotion Scheme 
State: Gujarat 
Name of the District FY 2019-20 FY 20-21 FY 21-22 FY 22-23 FY 2023-24 
Ahmedabad 839 10,064 8,828 8,986 12,791 
Amreli 151 879 908 816 620 
Anand 86 1,012 759 883 1,164 
Arvalli 33 313 285 354 289 
Banas Kantha 103 909 865 898 931 
Bharuch 380 3,338 2,827 3,376 3,839 
Bhavnagar 144 1,151 1,084 1,092 1,435 
Botad 10 147 190 231 261 
Chhotaudepur 15 35 71 146 125 
Dahod 43 169 291 324 511 
Dangs - 92 67 46 37 
Devbhumi Dwarka 104 375 385 392 565 
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Gandhinagar 149 2,125 2,124 1,748 1,923 
Gir Somnath 53 250 498 396 420 
Jamnagar 86 1,055 842 638 769 
Junagadh 48 784 761 826 808 
Kachchh 46 1,432 1,972 1,493 1,733 
Kheda 62 903 1,091 1,045 1,060 
Mahesana 229 1,634 1,660 1,724 2,015 
Mahisagar 12 145 189 170 209 
Morbi 21 580 1,028 677 654 
Narmada 4 48 73 87 42 
Navsari 18 640 440 561 920 
Panch Mahals 112 1,500 1,732 1,143 1,609 
Patan 99 438 457 481 538 
Porbandar 15 415 559 380 248 
Rajkot 582 3,173 2,738 3,133 2,826 
Sabar Kantha 79 969 1,016 982 1,020 
Surat 1,103 3,550 3,299 3,802 4,666 
Surendranagar 54 563 623 685 643 
Tapi 169 338 580 436 451 
Vadodara 845 4,046 5,544 5,196 5,970 
Valsad 382 3,343 3,978 2,955 3,290 
 

State: Telangana 
Name of the District FY 2019-20 FY 20-21 FY 21-22 FY 22-23 FY 2023-24 
Adilabad 98 290 38 173 86 
BhadradriKothagudem 33 29 94 494 656 
Hanumakonda 50 20 163 216 388 
Hyderabad 1,245 5,175 6,497 9,358 11,352 
Jagitial - 12 2 5 2 
Jangoan - - - - 2 
Jayashankar Bhupalapally - 1 1 112 124 
Jogulamba Gadwal - 4 - 6 - 
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Kamareddy 1 6 2 8 8 
Karimnagar 33 338 153 165 197 
Khammam 99 293 132 236 128 
Kumuram Bheem Asifabad 7 20 41 45 100 
Mahabubabad - - - 1 5 
Mahabubnagar 194 96 64 71 135 
Mancherial 92 60 85 350 332 
Medak 94 387 323 292 413 
MedchalMalkajgiri 583 985 1,152 1,237 2,827 
Mulugu - - - 2 - 
Nagarkurnool - - - - 43 
Nalgonda 39 28 117 89 155 
Nirmal - 1 1 - - 
Nizamabad - 21 61 127 104 
Peddapalli 125 66 33 489 540 
Rajanna Sircilla - - - - 1 
Ranga Reddy 255 1,157 1,330 2,530 2,403 
Sangareddy 168 690 776 964 1,539 
Siddipet - 8 40 19 156 
Suryapet - - 7 2 53 
Vikarabad 8 1 2 54 32 
Wanaparthy - 20 2 2 11 
Warangal - 2 18 43 153 
YadadriBhuvanagiri - 2 1 - - 

  

 (d) Craftsmen Training Scheme 
 State: Gujarat 

Districts Session 
2019 

Session 
2020 

Session 
2021 

Session 
2022 

Session 
2023 

Ahmadabad 5,044 6,849 6,223 6,726 7,805 
Amreli 1,132 1,823 1,750 1,650 2,234 
Anand 2,501 2,512 2,684 2,789 3,408 
Arvalli 2,490 3,110 2,939 3,099 3,794 
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Banas Kantha 2,860 3,964 3,414 4,022 4,414 
Bharuch 2,326 2,545 2,621 3,029 3,025 
Bhavnagar 2,106 2,670 2,336 2,282 3,157 
Botad 423 607 482 586 798 
Chhotaudepur 786 942 903 975 1,311 
Dang 208 342 329 400 460 
Devbhumi Dwarka 594 708 758 801 770 
Dohad 3,867 4,994 4,386 4,575 5,119 
Gandhinagar 1,869 2,236 1,922 2,054 2,624 
Gir Somnath 1,028 1,343 1,026 1,052 1,166 
Jamnagar 1,502 1,749 1,895 1,800 2,240 
Junagadh 2,302 2,578 2,176 2,344 2,729 
Kachchh 1,315 2,546 2,256 2,629 2,589 
Kheda 2,906 3,036 3,025 3,330 3,765 
Mahesana 3,749 4,551 4,591 4,592 5,820 
Mahisagar 1,643 1,767 1,937 1,543 1,945 
Morbi 579 681 571 671 659 
Narmada 306 661 732 760 896 
Navsari 3,065 3,542 3,223 3,695 3,899 
Panch Mahals 4,586 5,695 4,982 5,226 5,786 
Patan 1,794 2,427 2,389 2,421 2,755 
Porbandar 538 604 522 473 597 
Rajkot 2,195 2,344 2,422 2,477 3,007 
Sabar Kantha 2,109 2,930 2,555 2,782 3,260 
Surat 4,087 4,068 4,231 3,876 4,555 
Surendranagar 1,884 2,528 2,540 2,544 2,786 
Tapi 1,275 1,661 1,624 1,562 1,862 
Vadodara 4,855 5,416 5,602 5,574 6,262 
Valsad 1,607 1,962 2,190 2,309 2,957 

  

 State: Telangana 
District Session 

2019 
session 

2020 
session 

2021 
session 

2022 
session 

2023 
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Adilabad 425 437 500 423 518 
Bhadradri Kothagudem 3290 2873 2854 2437 2726 
Hanumakonda 1805 1667 1450 1414 1572 
Hyderabad 2480 2200 2182 2027 2688 
Jagitial 261 264 246 245 269 
Jangoan 959 768 843 722 600 
Jayashankar Bhoopalpally 83 80 83 83 81 
Jogulamba Gadwal 797 715 657 664 748 
Kamareddy 366 344 341 389 332 
Karimnagar 1097 829 680 608 749 
Khammam 1047 936 788 723 822 
Kumuram Bheem Asifabad 100 102 79 48 87 
Mahabubabad 837 653 621 612 647 
Mahabubnagar 1067 1036 1051 1026 1216 
Mancherial 1015 1059 994 799 1044 
Medak 858 740 573 709 742 
Medchal Malkajgiri 2021 1651 1654 1764 1882 
Mulugu 163 134 115 125 117 
Nagarkurnool 750 764 634 677 731 
Nalgonda 1681 1379 1427 1241 1578 
Narayanpet 365 335 307 364 364 
Nirmal 302 364 362 276 356 
Nizamabad 1349 1210 974 920 1003 
Peddapalli 1227 1178 1122 1094 1031 
Rajanna Sircilla 416 320 275 308 340 
Ranga Reddy 2145 1772 1509 1556 1550 
Sangareddy 2351 2080 1907 1988 2114 
Siddipet 1141 1124 918 903 1008 
Suryapet 189 240 238 173 222 
Vikarabad 329 435 293 432 433 
Wanaparthy 363 350 343 337 369 
Warangal 398 293 267 420 625 
Yadadri Bhuvanagiri 1098 1136 896 973 993 
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 DEVELOPMENT OF COASTAL ZONES 

3346.  SHRI MADDILA GURUMOORTHY: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  whether the Government intends to convert the 'National Coastal Zone      

Management Authority' (NCZMA) into a full-time permanent body   responsible 

for setting up regulations for conservation of coastal zones; 

(b)  whether the Government plans to set up a mechanism to ensure free and fair 

public hearings for projects in Coastal Regulation Zones (CRZs); 

(c)  whether the Government intends to evolve a mechanism to enforce post-

clearance follow- ups and monitoring in coordination with State Coastal Zone 

Management Authorities (SCZMAs) and if so, the details thereof; and  

(d) whether the Government intends to create a dedicated institute for research 

in ecology of coastal areas and if so, the details thereof? 

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) The National Coastal Management Authority (NCZMA) is a permanent 

institutional arrangement comprising 25 Members including Chairman and Member 

Secretary, out of which 23 Members are Ex-Officio Members.  
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(b) In accordance with the Environment (Protection) Act, 1986, the draft Coastal 

Zone Management Plan (CZMP) is publicised widely, inviting suggestions and 

objections and a public hearing on the draft CZMP is also conducted at the district 

level by the concerned Coastal Zone Management Authority, prior to its final 

approval by the MoEFCC. The projects in CRZ areas are approved in accordance 

with the provisions of CZMPs and separate Public hearing for each individual 

project is not required. 

(c) The Ministry, vide notifications dated 30th September 2022, empowered State 

Coastal Zone Management Authorities (SCZMAs) under Section 5, Section 10 and 

Section 19 of the Environment (Protection) Act 1986 to enforce and monitor the 

provisions of the CRZ Notifications. The monitoring is thus done in co-ordination 

with SCZMAs. Further, the EC / CRZ clearance makes it mandatory for the Project 

Proponents to submit compliance status of the conditions to the concerned 

Regional Offices of the Ministry. The project proponents are required to take 

Consent to Establish / Consent to Operate approvals under the Air and Water Act 

from the respective State Pollution Control Boards / Pollution Control Committees, 

before commencement of the operation. 

(d) The Ministry of Environment, Forest and Climate Change has established 

the National Centre for Sustainable Coastal Management (NCSCM) to support the 

protection, conservation, rehabilitation, management and policy advice of the coast. 

In addition, there are other institutes of repute dedicated for coastal research and 
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ecology like National Centre for Coastal Research (NCCR), National Institute of 

Ocean Technology (NIOT), National Institute of Oceanography (NIO), Indian 

National Centre for Ocean Information Services (INCOIS) etc. 

 

USE OF IEPF FUND FOR CSR ACTIVITIES  

3347. SHRI PRABHAKAR REDDY VEMIREDDY: 

Will the Minister of CORPORATE AFFAIRS  be pleased to state:    

(a) whether the unclaimed dividend, interest on bonds and other unclaimed investments 

are estimated to be about Rs. 5,500 crores at the end of 2022-23 and if so, the current 

status thereof;  

(b) whether it is also true that this money has been tripled during the last 5-6 years in the 

Investor Education and Protection Fund (IEPF); and 

(c)  if so, whether the Government is planning to spend this money for the welfare 

programmes or CSR activities?  

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 
(SHRI HARSH MALHOTRA): 

(a) and (b): At the end of Financial Year (FY) 2022-23, the unclaimed dividend, interest 

on bonds and other unclaimed investments with Investor Education and Protection Fund 

(IEPF) was ₹ 5,714.51 crores.  Further, the unclaimed amount in the IEPF at the end of 
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FY 2023-24 is ₹ 8237.20 crores (unaudited figure).  The unclaimed amount in IEPF in FY 

2019-20 was ₹4310.36 Cr. 

(c):  There is no provision under the Companies Act, 2013 to spend the amount from the 

IEPF on welfare programmes or CSR activities. The amount under IEPF is utilised for all 

the purposes mentioned in Section 125(3) of the Companies Act, 2013.   

 

STATUS OF PM-KAUSHAL KENDRAS 

3348. SHRI KRISHNA PRASAD TENNETI:  

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: - 

(a) whether there is a PM-Kaushal Kendra (PM-KK) in Bapatla district of Andhra 

Pradesh; 

(b)  if so, the details thereof and the number of districts with a functional PM-KK, 

State/UTwise; 

(c)  the number of people skilled and employed sector-wise, in PM-KKs across 

the country since the inception of the scheme, State-wise and district-wise for 

Andhra Pradesh, especially for Bapatla Parliamentary Constituency; and 

(d)  the fund allocation and utilisation for PM-KKs during the last ten years, State-

wise and district-wise for Andhra Pradesh, especially for Bapatla Parliamentary 

Constituency? 



16.12.2024     522 
 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 

 
(a) and (b)       Currently, there is one Pradhan Mantri Kaushal Kendra (PMKK) 

operational in Bapatla Parliamentary Constituency of Andhra Pradesh. The training 

number of Bapatla Parliamentary Constituency is captured under Prakasam 

district.  The State/UT wise and district wise details of functional PMKKs are placed 

at enclosed STATEMENT I, which are available on Ministry’s website at 

https://msde.gov.in/en/useful-links/parl-ques/loksabha.    

 (c)        Under PMKVY scheme, placements were tracked in the Short-Term 

Training (STT) component in the first three versions of the Scheme which is PMKVY 

1.0, PMKVY 2.0 and PMKVY 3.0 implemented from FY 2015-16 to FY 2021-22. 

Under PMKVY 4.0, the focus was to empower our trained candidates to choose 

their varied career path and they are suitably oriented for the same. The State-wise 

and sector wise, number of candidates trained and reported placed in PMKKs under 

PMKVY Scheme since 2016-17 to 31.10.2024 is given in the enclosed Statement 

II, which are available on Ministry’s website at https://msde.gov.in/en/useful-

links/parl-ques/loksabha.   The district wise, parliamentary constituency wise and 

sector wise number of candidates trained and reported placed in PMKK under 

PMKVY since 2016-17 to 07.11.2024 in the State of Andhra Pradesh, especially for 

Bapatla Parliamentary Constituency, is given in the enclosed Statement III, which 
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are available on Ministry’s website at https://msde.gov.in/en/useful-links/parl-

ques/loksabha.  

  

(d)       The State wise and District wise details of fund utilized by PMKKs under 

PMKVY since 2016-17 to 31.10.2024 is given in the enclosed Statement IV, which 

are available on Ministry’s website at https://msde.gov.in/en/useful-links/parl-

ques/loksabha. 

 

TRAINING IN ITIs THROUGH STRIVE PROJECT 

3349. SHRI BAIJAYANT PANDA 

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to State 

(a) the number of Industrial Training Institute (ITIs) that have been modernised 

under the Skills Strengthening for Industrial Value Enhancement (STRIVE) project, 

particularly in the State of Odisha; 

(b) the total funds allocated for the project in the financial year 2024-25; 

(c) the number of students trained through Virtual Reality (VR) programmes in ITIs 

as part of the said initiative; and 
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(d) the specific sectors and trades that have benefited most from the integration of 

advanced technologies like VR in ITI training? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) Sir, Directorate General of Training under Ministry of Skill Development and 

Entrepreneurship implemented the Skills Strengthening for Industrial Value 

Enhancement (STRIVE) project, which was a Government of India project with the 

assistance of World Bank. The objective was to strengthen, upgrade and enhance 

the learning infrastructure in the Industrial Training Institutes (ITIs).  

Under STRIVE project, a total of 500 ITIs (which include 467 Government ITIs and 

33 Private ITIs) were selected for upgradation in the country and in the State of 

Odisha total 27 ITIs were selected for the upgradation. List of selected ITIs is 

enclosed as Statement .  

(b) The funds of Rs. 773 Crore was released to States/UTs/National Instructional 

Media Institute (NIMI) etc. and the total funds of Rs. 711 Crore utilized under the 

STRIVE project. The STRIVE project closed on 31 May 2024. The total funds of 

Rs. 5.05 Crore were allocated for the STRIVE project in the financial year 2024-25. 

(c)  Under the STRIVE project, Virtual Reality (VR) based content provided to 

05 selected Government Industrial Training Institutes (ITIs) (ITI Ambernath, 
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Maharashtra, ITI Bhubaneswar, Odisha, ITI Visakhapatnam, Andhra Pradesh, ITI 

Nagaon, Assam and ITI Aliganj Uttar Pradesh) on a pilot basis. As of now, total 371 

students have been trained under the pilot. 

(d) Under this pilot, the Virtual Reality (VR) based content was provided for the 

04 trades namely Fitter, Welder, Electrician and Motor Mechanic Vehicle. 

STATEMENT  

Details of the ITIs selected under STRIVE : 

S.No. State ITI Type ITI Name District 

1.  Odisha Govt. Gopa Bandhu Govt. Industrial Training Institute Koraput 
2.  Odisha Govt. Govt. Industrial Training Institute, Hinjlicut Ganjam 
3.  Odisha Govt. Govt. Industrial Training Institute, Barbil Kendujhar 
4.  Odisha Govt. Govt. Industrial Training Institute, Rourkela Sundargarh 
5.  Odisha Govt. Madhusudan Industrial Training Institute Cuttack 
6.  Odisha Govt. Govt. Industrial Training Institute, Bhubaneswar Khordha 
7.  Odisha Govt. Govt. Industrial Training Institute, Phulbani Kandhamal 
8.  Odisha Govt. Govt. Industrial Training Institute Balasore 
9.  Odisha Govt. Govt. Industrial Training Institute, Berhampur Ganjam 
10.  Odisha Govt. Govt. Industrial Training Institute, Bhawanipatna Kalahandi 
11.  Odisha Govt. Govt. Industrial Training Institute Cuttack 
12.  Odisha Govt. Technical Training Institute, Takatpur Mayurbhanj 
13.  Odisha Govt. Govt. Industrial Training Institute, Bolangir Balangir 
14.  Odisha Pvt. Sai Private Industrial Training Institute, Bellaguntha Ganjam 
15.  Odisha Govt. Govt. Industrial Training Institute Dhenkanal 
16.  Odisha Pvt. Dalmia Private Industrial Training Institute Sundargarh 
17.  Odisha Govt. Govt. Industrial Training Institute, Talcher Anugul 
18.  Odisha Govt. State Institute of Plumbing Technology, Pattamundai Kendrapara 
19.  Odisha Govt. Govt. Industrial Training Institute Rayagada 
20.  Odisha Govt. Govt. Industrial Training Institute, Hirakud Sambalpur 
21.  Odisha Govt. Govt. Industrial Training Institute, Purushottampur Ganjam 
22.  Odisha Govt. Govt. Industrial Training Institute Puri 
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23.  Odisha Govt. Govt. Industrial Training Institute, Umerkote 
Nabarangapu
r 

24.  Odisha Govt. Govt. Industrial Training Institute Malkangiri 

25.  Odisha Govt. 
Gandhamardan Govt. Industrial Training Institute, 
Bolangir 

Balangir 

26.  Odisha Govt. Purna Chandra ITI, Baripada Mayurbhanj 
27.  Odisha Govt. Govt. Industrial Training Institute, Chatrapur Ganjam 

 

नए ÖटेिडयमŌ का िनमाªण  

3350.  ®ी रिवÆþ द°ाराम वायकर : 
 ®ी ²ानेĵर पाटील: 
 ®ीमती कलाबेन मोहनभाई देलकर: 

 ³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या सरकार ने देश म¤ खेलŌ को बढ़ावा देने के िलए खंडवा िजले सिहत मÅय ÿदेश म¤, दादरा और 

नागर हवेली तथा महाराÕů म¤ राºय, िजला और पंचायत Öतर पर नए Öटेिडयम बनाने का िनणªय िलया 

है; 

(ख) यिद हां, तो इस सबंधं म¤ िवशेषकर जनजातीय समदुायŌ के लोगŌ म¤ खेलŌ को बढ़ावा देने के िलए 

अब तक ³या ÿयास िकए गए ह§; और 

(ग) िवगत दो वषŎ के दौरान खंडवा िजले सिहत मÅय ÿदेश म¤, दादरा और नागर हवेली तथा मुंबई सिहत 

महाराÕů म¤ राºयवार/संघ राºय±ेýवार िकतने नए Öटेिडयम Öथािपत िकए गए ह§? 

 
   ®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसखु मांडिवया): 

 

(क) से (ग) ‘खेल” राºय का िवषय होने के कारण, देश भर  के जनजातीय समुदायŌ के बीच खेलŌ के 

संवधªन के िलए नए Öटेिडयम Öथािपत करने सिहत खेल अवसरंचनाओ ंके िवकास का उ°रदाियÂव 
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मु´य łप से राºय/संघ राºय ±ेý कì सरकारŌ का है। क¤ þ सरकार महÂवपूणª किमयŌ को दूर करके 

उनके ÿयासŌ म¤ सहायता करती है। इसके अलावा, इस मंýालय Ĭारा कायाªिÆवत खेलो इंिडया Öकìम 

और राÕůीय खेल िवकास िनिध (एनएसडीएफ) के माÅयम से खेल अवसंरचना के िवकास हेत ुिव°ीय 

सहायता ÿदान कì जाती है। ये मांग आधाåरत Öकìम¤ ह§। राºय/संघ राºय ±ेý कì सरकारŌ और अÆय 

पाý िनकायŌ से ÿाĮ ÿÖतावŌ पर िव°ीय सहायता हेत ुउनकì पूणªता, तकनीकì Ó यवहायªता और धनरािश 

कì उपलÊ धता के आधार पर िवचार िकया जाता है। खेलो इंिडया Öकìम और एनएसडीएफ के तहत 

मÅय ÿदेश, दादरा और नगर हवेली तथा महाराÕů सिहत देश भर म¤ Öवीकृत खेल अवसंरचना 

पåरयोजनाओ ंऔर उनकì Öवीकृत लागत, जारी कì गई धनरािश और उनकì वाÖतिवक और िव°ीय 

ÿगित का िववरण मंýालय के डैशबोडª https://mdsd.kheloindia.gov.in और 

http://www.nsdf.yas.gov.in/nsdf-glance.html पर पिÊलक डोमेन म¤ उपलÊध है। इस मंýालय 

Ĭारा Öवीकृत खेल अवसंरचना जनजातीय समदुायŌ के लोगŌ सिहत समाज के सभी वगŎ के िलए उपलÊध 

है। 

 

RATIONALE BEHIND CURRICULUM REVISION 

3351. SHRIMATI PRATIMA MONDAL: 

Will the Minister of EDUCATION be pleased to state: 

(a) the steps taken by the Government to address the underinvestment in public 

education, given that expenditure remains far below the 6% GDP target set by the 

National Education Policy 2020; 
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(b) the rationale behind curriculum revisions that reportedly erase significant 

historical events and contributions of minorities and the manner in which these 

changes align with the principles of inclusivity and diversity in education; and 

(c) the steps taken/being taken by the Government to ensure that religious freedom 

and the Right to Education are not compromised in the light of controversies such 

as the Hijab Ban in Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 
(a) National Education Policy 2020 (NEP 2020) unequivocally endorses and 

envisions a substantial increase in public investment in education by both the 

Central Government and all State Governments to reach 6% of GDP. As far as 

Ministry of Education is concerned, there has been increase in budget allocation 

from Rs. 93,224 crore (2021-22) to Rs.1,21,118 crore (2024-25), which is around 

30% increase. As per latest “Analysis of Budgeted Expenditure on Education 

2019-20 to 2021-22”, total expenditure on education (including all Central 

Ministries and all States/UTs) as percentage of GDP stands at 4.12% (for the year 

2021-22). 

(b) and (c)  Education is a subject in the Concurrent List of the Constitution and 

schools, other than those established, owned or controlled by the Central 

Government, or the administrator of the Union territory, having no legislature, are 
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under the jurisdiction of the State Governments. Thus, the concerned State 

Government is the appropriate Government for the implementation of Right to 

Education (RTE) Act, 2009 in that State. 

The rationale behind rationalisation of content of National Council of 

Educational Research and Training (NCERT) textbooks was Covid-19 Pandemic 

Situation, in which students across the stages of schools education had struggled 

a lot to continue their learning though online and other modes. Consequently, 

learning of children got affected and time loss took place. Concerns related to 

curriculum and content load across syllabi and textbooks had been raised by 

different stakeholders. Conducting discussions with external experts following 

criteria for rationalization of the content was finalized by the NCERT: 

 Overlapping with similar content included in other subject areas in the same 

class 

 Similar content included in the lower or higher class in the same subject 

 Difficulty level 

 Content, which is easily accessible to students without much interventions 

from teachers and can be learned by children through self-learning or peer-

learning 

 Content, which is irrelevant in the present context. 
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While rationalising the content learning outcomes including including inclusivity 

and diversity were not compromised. 

The NEP 2020 brought out by the Govt. of India clearly states on its page 

no. 10-: One of the primary goals of schooling system must be to ensure that 

children are enrolled in and are attending school. Through initiatives such as 

Sarva Shiksha Abhiyan (now the Samagra Shiksha) and Right to Education Act, 

India has made remarkable strides in recent years in attaining near universal 

enrolment in elementary education. 

It further states that a concerted national effort will be made to ensure 

universal access and afford opportunity to all children of the country to obtain 

quality holistic education-including vocational education – from pre-school to 

Grade 12. 

As per Rule 9(3) of the RTE Rules, 2010, the appropriate Government or 

the local authority shall ensure that no child is subjected to caste, class, religious 

or gender abuse in the school. 

 

FEMALE LABOUR FORCE PARTICIPATION 

3352.    SHRI BALASHOWRY VALLABHANENI: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the higher working age population which India is going to have in the 

coming years will automatically boost economic fortunes; 
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(b) whether for economic boost, the population has to be gainfully employed; 

(c) the manner in which the Government looks at the gender divide in labour 

force participation where female labour force participation is nearly 30% less 

than the male labour force participation; and 

(d) the measures taken by the Government to bring down this gap? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 
(a) to (d): The official data source on Employment and Unemployment is Periodic 

Labour Force Survey (PLFS) which is conducted by the Ministry of Statistics and 

Programme Implementation (MoSPI) since 2017-18. The survey period is July to 

June every year. As per the latest available Annual PLFS reports, the estimated 

Worker Population Ratio (WPR)  on usual status for persons of age 15 years and 

above has increased from 46.8% in 2017-18 to 58.2% in 2023-24.  

Further, the estimated female Labour Force Participation Rate (LFPR)  on 

usual status for persons of age 15 years and above has increased from 23.3% in 

2017-18 to 41.7% in 2023-24 whereas the estimated LFPR for male has increased 

from 75.8% in 2017-18 to 78.8% in 2023-24. The data indicates that female LFPR 

has increased by 18.4 percent points as compared to 3 percent points for male 

LFPR during 2017-18 to 2023-24. 
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Employment generation coupled with improving employability is a priority of 

Government. Government has taken various initiatives/measures to boost 

employment opportunities in the country, including for women like Pradhan Mantri 

Mudra Yojana (PMMY), Stand-UP India Scheme, Startup India, Prime Minister’s 

Employment Generation Programme (PMEGP), Deen Dayal Upadhyaya Grameen 

Kaushalya Yojana (DDU-GKY), Rural Self Employment and Training Institutes 

(RSETIs), Deendayal Antyodaya Yojana-National Urban Livelihoods Mission 

(DAY-NULM), Production Linked Incentive, etc. The details of various employment 

generation schemes/ programmes being implemented by the Government of India 

may be seen at https://dge.gov.in/dge/schemes_programmes. 

Government is also implementing  women centric schemes such as Mission 

Shakti, Namo Drone Didi, Lakhpati Didi, Women in Science and Engineering- 

KIRAN (WISE-KIRAN), SERB-POWER (Promoting Opportunities for Women in 

Exploratory Research), etc. for improving the employability of women. 

To enhance the employability of female workers, the Government is 

providing training to them through a network of Women Industrial Training 

Institutes, National Vocational Training Institutes and Regional Vocational Training 

Institutes. 

A number of provisions have been incorporated in the labour laws for equal 

opportunity and congenial work environment for women workers, such as paid 

maternity leave, child care leave, creche facility, equal wages etc. 
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Further, the Union Budget (2024-25) announced setting up of working 

women hostels in collaboration with industry, and establishing creches, for 

increasing participation of women in the workforce.  

In addition, the Ministry of Labour and Employment in January, 2024 issued 

an “Advisory for Employers to Promote Women Workforce Participation”. This 

advisory inter-alia mentions the need for balance between employment and care 

responsibilities for both men and women including family friendly measures such 

as paternity leave, parental leave, family emergency leave and flexible working 

arrangements.  

 

WITHDRAWAL OF LICENCES OF NBFCs BY RBI 

3353.  SHRI S. VENKATESAN: 

 Will the Minister of FINANCE be pleased to state:  

(a) the reasons for deposits of Non-Banking Finance Companies (NBFCs) not 

covered by the Deposit Insurance Credit Guarantee Corporation (DICGC); 

(b) the number of licences of NBFCs that have been withdrawn by Reserve Bank 

of India during the last ten years along with the reasons therefor; 

(c) the total number of NBFCs which are deposit taking NBFCs; 

(d) the total money lost by the public due to bankruptcy of NBFCs; and 
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(e) whether many borrowers of the NBFCs are harassed by the recovery agents 

of NBFCs and if so, the steps taken by the Government and RBI to prevent 

the same? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a): The Deposit Insurance Credit Guarantee Corporation (DICGC) is governed by 

“The Deposit Insurance and Credit Guarantee Corporation Act, 1961”. The DICGC 

protects the deposits of insured banks in terms of section 2(i) of the DICGC Act, 

1961. The insured banks are the banks registered with the DICGC, which include 

commercial banks {public sector banks, private sector banks, foreign banks, small 

finance banks, payment banks, regional rural banks, and local area banks} and co-

operative banks {primary (urban) co-operative banks, state co-operative banks, and 

district central co-operative banks}.  

(b): As on 30.06.2024, There are 5728 Non-Banking Finance Companies (NBFCs) 

and Asset Reconstruction Companies (ARCs) whose Certificate of Registration 

(CoR) has been cancelled by Reserve Bank of India (RBI). 

(c): As on 30.06.2024, 25 Deposits taking NBFCs are registered with RBI. 

(d) and (e): Complaints received regarding harassment of borrowers by recovery 

agents are taken up with the Supervised Entities (SEs) for immediate action by RBI. 
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RBI has also issued the circular on ‘Guidelines on Fair Practices Code for Lenders’ 

dated 05.05.2003. The guidelines provide for informing borrowers of 

comprehensive information about the fees/charges, etc. Moreover, the guidelines 

direct lenders to release all securities on receiving payment of loan or realisation of 

loan and non-interference in the affairs of the borrowers by lenders. For recovery 

of loans, the guidelines prescribe that the lenders should not resort to undue 

harassment viz. persistently bothering the borrowers at odd hours, use of muscle 

power for recovery of loans, etc 

Further, compliance to RBI guidelines issued to Regulated Entities (REs) is 

examined during their Supervisory Assessment and any non-compliance observed 

is taken up with the REs for the rectification apart from initiating supervisory/ 

enforcement action against the REs, as per regulations and law. 

 

DECRIMINALIZATION OF MINOR OFFENCES IN DIRECT TAXES 

     3354. DR. BHOLA SINGH: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has taken measures for decriminalization of minor 

offences in direct tax matters to facilitate ease of doing business, particularly 

for medium and small businesses; 
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(b)   if so, the list of recent initiatives taken by the tax administration in this 

regard; and  

(c) the measures undertaken by the Government to improve litigation 

management in direct  tax matters? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) Yes, Sir. 

(b) The Income-tax Act, 1961 (‘the Act’) has been amended to decriminalise 

Section 276A (entailing imprisonment of minimum six months extending up to 

two years) relating to failure of liquidator to give notice of his appointment to the 

Jurisdictional Assessing Officer within 30 days or failure to set aside notified 

amount from, or part with, any of the assets of company under liquidation. The 

Finance Act, 2023, with effect from 01.04.2023, has introduced a sunset clause 

in section 276A of the Act, which prescribes that no fresh proceedings shall be 

initiated under section 276A on or after 01.04.2023. 

Under clause (a) of section 276B of the Act, a deductor was liable to be 

prosecuted if payment of Tax Deducted at Source (TDS) to the credit of the 

Central government was made beyond the prescribed due date. The provision 

has now been amended by Finance Act (No. 2), 2024 with effect from 

01.10.2024, which prohibits prosecution proceedings against the deductor, if 
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the TDS deducted is paid to the government’s credit, on or before the due date 

prescribed for filing of the TDS statement for relevant quarter. 

Further, CBDT has issued revised guidelines for compounding of offences 

under section 279(2) of the Act on 17.10.2024, wherein several simplification 

measures have been taken which, inter-alia, include making offences under 

section 275A and 275B of the Act compoundable, removing limitations on 

occasions and time to file compounding applications, abolishing interest 

chargeable on delayed payment of compounding charges, reducing 

compounding charges for various offences, removing separate compounding 

charge from co- accused, etc. 

(c)  The Government has undertaken several measures to improve litigation 

management in     direct tax matters which, inter-alia, include:    

i. Creation of 100 new posts of Joint Commissioner (Appeals), which are 

currently fully operational. 

ii. Notification of e-Dispute Resolution Scheme, 2022 (e-DRS) by CBDT, 

to enable delivery of quick and effective dispute resolution to small 

taxpayers. 

iii. Upward revision of monetary limits for filing appeals before the ITAT, 

High Court and Supreme Court to Rs. 60 lakh, Rs.2 crore and Rs.5 crore 

respectively. 

iv. Administrative measures by CBDT such as identification of old and high 
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demand appeals for early disposal, augmentation of manpower through 

assignment of additional charges, etc.   

v. Notification of Vivad se Vishwas Scheme, 2024 to reduce litigation and 

develop trust amongst tax payers. 

vi. Empowering Commissioner (Appeals) to set aside ex-parte assessment 

orders, vide Finance Act (No. 2), 2024. 

 

SKILL DEVELOPMENT PROJECT 

3355.  SHRIMATI SANGEETA KUMARI SINGH DEO 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

be pleased to state: 

(a)   the progress of infrastructure projects such as new ITIs, polytechnics and 

Vishwakarma Centres in Odisha; 

(b)   whether the Government monitors the implementation of State-level skill 

initiatives;  

(c)    if so, the details thereof; and 

(d)   the steps taken by the Government to enhance industry-specific training in 

Odisha? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
 
 (a) The Directorate General of Training (DGT) under the Ministry of Skill 

Development and Entrepreneurship (MSDE) is responsible for running the 

Craftsman Training Scheme (CTS) implemented mainly through the Industrial 

Training Institutes (ITIs). The ITIs and Polytechnics are under the administrative 

and financial control of the respective State Governments. 

The DGT, however, provided financial assistance under the scheme of “Skill 

Development in 48 Districts Affected by Left-Wing Extremism (LWE)” for 

establishment of ITIs and “Scheme of Polytechnics” for establishment of 

polytechnics across the country including the state of Odisha. The details of 

progress under the schemes mentioned above is placed at Statement I. 

PM-Vishwakarma scheme is implemented as a Central Sector Scheme with 

funding support for imparting training. There is no provision for creating new 

infrastructure under the Vishwakarma scheme. The existing training infrastructure 

of MSDE (Pradhan Mantri Kaushal Kendras (PMKKs), ITIs, Industry Clusters, other 

centers, etc.), Ministry of Micro, Small and Medium Enterprise (MSME) ecosystem 

(such as MSME Technology Centres, ITIs, Khadi and Village Industries 

Commission (KVIC), etc.), and the facilities of Ministry of Rural Development 

(MoRD) are being used for conducting both Basic as well as Advanced Training. 
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There are a total of 82 active training centres in Odisha under the PM 

Vishwakarma scheme. The district wise breakup of these same is provided at 

Statement II. 

(b) and (c) Vocational education is a matter on the concurrent list, and state   

governments, from time to time, run their own state-level skill initiatives. 

(d)   To provide industry-specific training, government has taken following steps: 

1) 36 Sector Skill Councils (SSCs), led by industry leaders in the respective 

sectors, have been set up by the National Skill Development Corporation (NSDC) 

which are mandated to identify the skill development needs of respective sectors 

as well as to determine skill competency standards. NSDC, under the Market led 

program, also provides support to training providers that collaborate and align skill 

courses with industry demand. 

2) Employability Skills including communication skills, self-management skills, 

information and communication technology skills, entrepreneurship skills and 

green skills have been made mandatory part of the vocational courses. 

3) The Craftsman Training Scheme (CTS) is implemented through a country-

wide network of ITIs and is responsible for providing a steady stream of skilled 

manpower for the industries. 

Under CTS, training is imparted in 166 National Skill Qualification 

Framework (NSQF) aligned courses (trades). The course curriculum is updated 

regularly to incorporate the latest technological equipment and industry 
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requirements. Also, to cater the demand of futuristic job roles in emerging 

technologies, DGT has developed 29 New-Age courses in areas such as Drone 

Technologies, Artificial Intelligence, and Internet of Things (IoT) etc. 

4) Dual System of Training (DST) and Flexi MoU Schemes have been 

introduced by DGT wherein a large portion of training is 'hands on' and is provided 

in the industry itself. 

In the DST framework, On-the-Job Training (OJT) for a period of 6 to 12 

months is imparted within industries itself for CTS courses of 1- and 2-years 

duration. This immersive approach integrates theoretical learning from ITIs with 

practical, hands- on experience gained in the industry. Thirty-two ITIs in the state 

of Odisha are operating under DST, and 1,438 trainees were trained under DST 

in 2023. 

In the Flexi MoU scheme, complete training is imparted in the premises of the 

partner institute which are either the Industries or Skill Universities. The training 

courses are customized and tailored to the industry's needs to ensure that the 

training aligns precisely with the skill sets required within that industry. In the state 

of Odisha, the Centurion University of Technology and Management, Odisha, has 

signed an MoU under the Flexi MoU scheme, and a total of 5,393 students have 

been enrolled for training. 

5) Under Pradhan Mantri Kaushal Vikas Yojana, 4.0 (PMKVY), a special focus 

has been given on imparting training in futuristic and new-age courses. As on 
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date, around 6,033 candidates have been enrolled under the scheme in job roles 

such as Additive Manufacturing (3D Printing), AI - Data Engineer, AI - Machine 

Learning Engineer, Application Developer - Web and Mobile, Cloud Administrator, 

Battery System Repair Technician, Drone Service Technician, Electric Vehicle 

Service Technician, Solar LED Technician, Solar Pump Technician, Technician 5G 

- Active Network Installation, IoT - Software Analysis, VLSI Design Engineer 

etc. in the State of Odisha. 
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STATEMENT I 

Status of new ITIs established under the Scheme “Skill Development in 48 
Districts Affected by LWE” in State of Odisha 
 

 Central Share (Rs. in crore) 

Sl. No.  District Funds allocated 
Funds 

released 
Construction 

Status 
1.        Gajapati  3.99 3.99 Completed 
2.        Malkangiri  3.99 3.99 Completed 
3.        Rayagada 3.99 3.99 Completed 
4.        Deogarh  3.99 3.99 Completed 
5.        Sambalpur 3.99 3.99 Completed 
6.        Koraput 5.51 4.34 Completed 

  Total 25.46 24.29   
  

Status of new Polytechnics established under “Scheme of Polytechnics” in 
State of Odisha 

 Sl. 
No.  

District 
Funds allocated 

(In Rs. crore)  
Funds released 
(In Rs. crore)   

Construction 
Status 

1.        Angul 12.30 12.30 Completed 
2.        Balasore 12.30 12.30 Completed 
3.        Bargarh 12.30 12.30 Completed 
4.        Bhadrak 12.30 12.30 Completed 
5.        Bolangir 12.30 12.30 Completed 
6.        Boudh 12.30 12.30 Completed 
7.        Debagarh 12.30 12.30 Completed 
8.        Gajapati 12.30 12.30 Completed 
9.        Jagatsinghpur 12.30 12.30 Completed 
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10.    Jajpur 12.30 12.30 Completed 
11.    Kalahandi 12.30 12.30 Completed 
12.    Kendrapara 12.30 12.30 Completed 
13.    Khandamal 12.30 12.30 Completed 
14.    Koraput 12.30 12.30 Completed 
15.    Malkangiri 12.30 12.30 Completed 
16.    Mayurbhanj 12.30 12.30 Completed 
17.    Nabarangapur 12.30 12.30 Completed 
18.    Nayagarh 12.30 12.30 Completed 
19.    Nuapada 12.30 12.30 Completed 
20.    Puri 12.30 12.30 Completed 
21.    Sambalpur 12.30 12.30 Completed 
22.    Sonepur 12.30 12.30 Completed 

  Total 270.60 270.60   
 

STATEMENT II 

Progress of ‘PM Vishwakarma’ in Odisha. The district wise breakup of 82 
active training centre in Odisha under PM Vishwakarma scheme. 
  

S.No. District No training centers 
1.        Anugul 1 
2.        Balangir 4 
3.        Baleshwar 6 
4.        Bargarh 3 
5.        Bhadrak 3 
6.        Boudh 1 
7.        Cuttack 16 
8.        Deogarh 1 
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9.        Dhenkanal 3 
10.    Ganjam 6 
11.    Jagatsinghapur 1 
12.    Jajapur 1 
13.    Kalahandi 2 
14.    Kandhamal 1 
15.    Kendrapara 1 
16.    Kendujhar 1 
17.    Khordha 5 
18.    Koraput 3 
19.    Malkangiri 2 
20.    Mayurbhanj 2 
21.    Nabarangpur 1 
22.    Nayagarh 4 
23.        Nuapada 2 
24.       Puri 7 
25.      Rayagada 2 
26. Sambalpur 1 
27. Sonepur 1 
28. Sundargarh 1 
Grand total   82 

  

 

EMPLOYMENT GENERATION REFORMS 

3356.     SHRI DEVUSINH CHAUHAN: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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the details of employment generation reforms during the last decade and their 

outcomes in Gujarat? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 
Employment generation coupled with improving employability is a priority of 

Government and is a continuous and dynamic process. Accordingly, Government 

is implementing various employment generation schemes/ programmes in the 

country including the State of Gujarat. The details of these employment generation 

schemes/ programmes may be seen at 

https://dge.gov.in/dge/schemes_programmes. These inter-alia include Prime 

Minister’s Employment Generation Programme (PMEGP), Mahatma Gandhi 

National Rural Employment Guarantee Scheme (Mahatma Gandhi NREGS), Deen 

Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY),  Rural Self 

Employment Training Institute (RSETI), Deendayal Antyodaya Yojana - National 

Urban Livelihoods Mission (DAY-NULM), Pradhan Mantri Mudra Yojana (PMMY), 

Prime Minister Street Vendor’s AtmaNirbharNidhi (PM SVANidhi Scheme), 

Aatmanirbhar Bharat Rojgar Yojana (ABRY), etc. 

As a part of legislative reforms, the existing 29 Acts in the central sphere 

have been subsumed in the four Codes.  All Codes have been passed by the 
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Parliament and notified, viz, the Code on Wages, 2019, the Industrial Relations 

Code, 2020, the Code on Social Security, 2020 and the Occupational Safety, Health 

and Working Conditions Code, 2020.  

These Codes aim to catalyze creation of employment opportunities while 

ensuring safety, health and social security of every worker; by promoting ease of 

doing business through simplification; rationalization and reduction in compliance 

burden; raising thresholds for factory license; contract labour license; prior 

permission for retrenchment, lay-off and closure and  certification of standing 

orders, etc. 

Further, Government has also announced in the Budget 2024-25, the 

Prime Minister’s package of 5 schemes and initiatives to facilitate employment, 

skilling and other opportunities for 4.1 crore youth over a 5-year period with a 

central outlay of Rs. 2 lakh crore. It includes the Employment Linked Incentive (ELI) 

scheme with an outlay of Rs 1,07,000 Crores, aiming at job creation and 

formalisation of work force by providing Social Security through EPFO, enhancing 

employability and incentivizing additional employment generation through 

incentives to employees and employers. 

 

  FUNDS FOR RESEARCH IN BASIC SCIENCE IN HEIS 

3357. DR. INDRA HANG SUBBA: 

 Will the Minister of EDUCATION be pleased to state: 
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(a) whether the Government has any specific schemes to facilitate research in 

basic science in higher education institutes, if so, the details thereof; 

(b) the details of the amount of research grants made available for tribal 

students during the last five years; and 

(c) the number of Scheduled Castes and Scheduled Tribes students studying 

in higher education institutions established in Sikkim by availing research 

fellowship during the last five years? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a) to (c): Recognising research as a core requisite for quality education, National 

Education Policy (NEP 2020) exhorts Higher Education Institutes (HEIs) to focus 

on research and innovation by setting up start-up incubation centres; technology 

development centres; centres in frontier areas of research; greater industry-

academic linkages; and interdisciplinary research including humanities and social 

sciences research.  

Government has taken several steps for promoting quality of research in 

various fields including basic sciences. Some of the key programmes for promotion 

of research ecosystem in the country includes- Prime Minister’s Research 

Fellowships (PMRF), Impacting Research Innovation and Technology (IMPRINT), 

Uchchatar Avishkar Yojana (UAY), Scheme for promotion of Research and 
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Academic Collaboration (SPARC),  Scheme for Transformational and Advanced 

Research in Sciences (STARS) etc. by Ministry of Education;  INSPIRE Fellowship 

and INSPIRE Fellowship components of "Innovation in Science Pursuit for Inspired 

Research (INSPIRE) by Department of Science and Technology;  Biotechnology 

Research Innovation and Entrepreneurship Development (Bio- RIDE) by 

Department of Biotechnology etc.  

Further, “Anusandhan National Research Foundation Act, 2023” was notified 

to establish the Anusandhan National Research Foundation. Anusandhan National 

Research Foundation, an apex body has been envisaged to provide high-level 

strategic direction for research, innovation and entrepreneurship in the fields of 

natural sciences including mathematical sciences, engineering and technology, 

environmental and earth sciences, health and agriculture. It also seeks to promote 

scientific and technological interfaces of humanities and social sciences. Total 

estimated cost of Anusandhan National Research Foundation for five years is Rs. 

50,000 crores. 

For imparting education and research in the areas of basic sciences, Indian 

Institutes of Science Education and Research (IISERs) have been envisaged and 

established as premier institutes across the country. As on date, 7 IISERs are 

functioning across the country. Further, Indian Institute of Science (IISc) Bengaluru 

is a premier Institute, which imparts world-class higher education in science and 

engineering.  



16.12.2024     550 
 

In the state of Sikkim, National Institute of Technology (NIT) and a Central 

University i.e. Sikkim University is established by the Government of India. The 

amount of fellowships and research grants are disbursed to all the eligible students, 

including that of Scheduled Castes and Scheduled Tribes, as per the norms of the 

respective schemes. 

 

दो पािलयŌ म¤ चल रह ेकेÆþीय िवīालय 

3358. ®ी अŁण गोिवल: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या केÆþीय िवīालयŌ म¤ दो पािलयŌ कì क±ाए ंचल रही ह§; और 

(ख) ³या देश म¤ और अिधक लोगŌ कì केÆþीय िवīालयŌ म¤ अपने ब¸चŌ का ÿवेश ÿाĮ करन ेकì इ¸छा 

को पूरा करन ेके संबंध म¤ सरकार का कोई ÿÖताव है? 

 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
    (®ी जयंत चौधरी): 
 

(क)  (केिव) मु́ यत: एक पाली म¤ चल रहे ह§। वतªमान म¤ 70 केिव दो पािलयŌ म¤ चल रहे ह§।  

(ख) वतªमान म¤ देश भर म¤ 1253 केिव कायाªÂमक ह§। नये केिव का खोला जाना एक सतत् ÿिøया है। 

केिव पूर ेदेश म¤ िश±ण का समान कायªøम ÿदान करके मु´य łप से र±ा एवं अधªसैÆय किमªयŌ, क¤ þीय 

Öवाय° िनकायŌ, क¤ þीय सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ण संÖथान 

(आईएचएल) सिहत क¤ þ सरकार के Öथानांतरणीय कमªचाåरयŌ के ब¸चŌ कì शैि±क आवÔयकताओ ंको 

पूरा करने के िलए खोले जाते ह§। 
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 िदसंबर 2024 म¤, भारत सरकार ने 85 नए केिव और एक मौजूदा केिव के िवÖतार को मंजूरी दी है। इस 

पहल का उĥेÔय अिधकािधक ब¸चŌ को समायोिजत करना तथा केिव म¤ िश±ा तक पहòंच बढ़ाना है। 

NEW TRANSFER CERTIFICATE POLICY IN KVs 

3359. SHRI DILESHWAR KAMAIT:  

Will the Minister of EDUCATION be pleased to state:  

(a)  whether the Government has observed that the new transfer certificate policy 

offered to students in Kendriya Vidyalayas (KVs) largely affects the children and 

their parents in case of mid-term transfers, if so, the details thereof;  

(b)  the details on the rationale behind such transfer certificate policy for children;  

(c)  whether the new policy affects a large number of employees of Central 

Government, Defence and Paramilitary Forces who are frequently transferred and 

needs their wards to be moved to a school close to their place of posting; and  

(d)  if so, the steps taken by the Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (d) As per information received from Kendriya Vidyalaya Sangathan (KVS), 

children admitted in Kendriya Vidyalayas (KVs) are transferred from one KV to 

another KV when their parents get transferred/shifted. However, in case, the class 

strength is more than 50, the admission of the child on KV Transfer Certificate is 

considered under due process either in the desired KV or nearby KV. The ward(s) 
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of transferable Central Government, Defence and Paramilitary Force employees 

who are frequently transferred are being accommodated in desired KV or nearby 

KV. 

 

मिहलाओ ंके िलए राÕůीय कौशल ÿिश±ण सÖंथान Ĭारा संचािलत पाठ्यøम 

3360.  डॉ. मÆना लाल रावतः 

³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³या राÕůीय मिहला कौशल ÿिश±ण संÖथान, जयपरु Ĭारा िविभÆन ÿकार के पाठ्यøम 

संचािलत िकए जा रहे ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) राजÖथान म¤ उĉ पाठ्यøमŌ के लाभािथªयŌ का अब तक िजला-वार, वषª-वार और ®ेणी-वार 

जैसे सामाÆय, अनसूुिचत जाित और अनुसूिचत जनजाित का Êयौरा ³या है; और 

(घ) राजÖथान के अनुसूिचत ±ेýŌ से ÿिशि±त कì गई मिहलाओ ंकì िजला-वार और ®ेणी-वार सं´या 

का Êयौरा ³या  

है ? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय 
मýंी (®ी जयंत चौधरी): 
 
(क) और (ख) जी हा ँ । कौशल िवकास और उīमशीलता मंýालय (एमएसडीई) के अंतगªत 

ÿिश±ण महािनदशेालय (डीजीटी) 33 राÕůीय कौशल ÿिश±ण सÖंथान (एनएसटीआइज) 

संचािलत करता है िजनम¤ से 14 सामाÆय एनएसटीआइज ह§ तथा 19 िवशेषकर मिहलाओ ंके 

िलए ह§। एनएसटीआइज मु´य łप से िशÐप अनदेुशक ÿिश±ण योजना (सीआईटीएस) के 
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अंतगªत ÿिश±ण ÿदान करते ह§। सीआईटीएस के अंतगªत अनुदशेक ÿिश±णािथªयŌ को कौशल 

और ÿिश±ण दोनŌ पĦित म¤ Óयापक ÿिश±ण ÿदान िकया जाता है। एनएसटीआइज Öथानीय 

ÿिश±ण आवÔयकताओ ंको पूरा करने के िलए िशÐपकार ÿिश±ण योजना (सीटीएस) के अंतगªत 

पाठ्यøम भी ÿदान करते ह§। एनएसटीआई (मिहला), जयपरु म¤ वतªमान म¤ छह सीआईटीएस 

और सात सीटीएस Óयवसाय सचंािलत िकए जा रहे ह§। एनएसटीआई (डÊÐयू), जयपरु म¤ वषª 

2024-25 के िलए Öवीकृत सीटŌ और ÿवेशŌ का Êयौरा संलµन िववरण I म¤ िदया गया है। 

(ग) एक राÕůीय सÖंथान के łप म¤, एनएसटीआई (डÊÐयू),  जयपरु समय-समय पर क¤ þ 

सरकार Ĭारा जारी आर±ण नीित और अÆय िदशा-िनदेशŌ का अनपुालन करता है। पåरणाÖवłप, 

संÖथान दशे भर के अËयिथªयŌ को अपनी ÿवेश ÿिøया म¤ भाग लेने कì अनमुित देता है। शै±िणक 

सý 2016-17 से, एनएसटीआई (डÊÐयू), जयपरु ने कुल 3,685 ÿिश±णािथªयŌ को ÿिशि±त 

िकया है िजनम¤ से 1,962 राजÖथान के मूल िनवासी ह§। राजÖथान राºय से नामांिकत इन 

1,962 ÿिश±णािथªयŌ का िजला-वार, वषª-वार और ®ेणी-वार Êयौरा सलंµन िववरण II म¤ िदया 

गया है। 

(घ) एनएसटीआई (डÊÐयू), जयपरु म¤ ÿिशि±त राजÖथान के अनसूुिचत ±ेýŌ कì मिहला 

ÿिश±णािथªयो कì सं́ या का िजला-वार और ®ेणी-वार Êयौरा संलµन िववरण -III म¤ िदया गया 

है। 
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िववरण I 

राजÖथान राºय म¤ मिहलाओ ंके िलए एनएसटीआई, जयपुर के माÅयम स ेचलाए जा रह ेपाठ्यøमŌ 
का िववरण िनÌनानुसार है: 

  

ø. स.ं सीआईटीएस Óयवसाय(यŌ) 
इकाई(यŌ) 
कì सं́ या 

Öवीकृत सीट 
ÿवेश (सý 
2024-25) 

1 कंÈयूटर सॉÉटवेयर एÈलीकेशन 01 25 25 

2 कॉÖमेटोलॉजी 03 75 75 

3 űेस मेिकंग 03 75 53 

4 फैशन िडजाइन और ÿौīोिगकì 01 25 25 

5 कायाªलय ÿबंधन (अंúेजी) 01 25 15 

6 सिचवीय अËयास (िहंदी) 02 50 50 

कुल 11 275 243 

ø. स.ं सीआईटीएस Óयवसाय(यŌ) 
इकाई(यŌ) कì 

सं́ या 
Öवीकृत सीट 

ÿवेश (सý 
2024-25) 

1 कृिýम बुिĦमता और ÿोúािमंग सहायक 01 24 24 

2 कंÈयूटर ऑपरटेर और ÿोúािमंग सहायक 01 24 24 

3 कॉÖमेटोलॉजी 02 48 48 

4 űेस मेिकंग 02 40 40 

5 फैशन िडजाइन और ÿौīोिगकì 01 20 20 

6 इंटीåरयर िडजाइन और साज-सºजा 01 24 20 

7 आशिुलिपक और सिचवीय सहायक (िहंदी) 01 24 24 

कुल 09 204 200 
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िववरण -II 

ø.  
सं.  

िजला 

राजÖथान राºय म¤ एनएसटीआई (डÊÐयू), जयपुर म¤ िजला-वार, वषª-वार और ®ेणी-वार ÿिश±णािथªयŌ कì सं́ या 

2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

सा
मा
Æय 

ओ
बी
सी 

एस
सी 

एस
टी 

सा
मा
Æय 

ओ
बी
सी 

एस
सी 

एस
टी 

सा
मा
Æय 

ओ
बी
सी 

एस
सी 

एस
टी 

सा
मा
Æय 

ओ
बी
सी 

ए
स
सी 

ए
स
टी 

सा
मा
Æय 

ओ
बी
सी 

ए
स
सी 

ए
स
टी 

सा
मा
Æय 

ओ
बी
सी 

एस
सी 

ए
स
टी 

सा
मा
Æय 

ओ
बी
सी 

ए
स
सी 

एस
टी 

सा
मा
Æय 

ओ
बी
सी 

ए
स
सी 

एस
टी 

सा
मा
Æय 

ओ
बी
सी 

एस
सी 

ए
स
टी 

1 
अजमेर 

    2     1   1   1        1            1   4       1           1     
 
1 

    

2 
अलवर 

1        2         5   1  1 3     
1
  

1 
1
  

2 3     1 8     1    2 1 1 1  
 
1 

2  
1
  

3 बासंवाड़ा                         1                                                

4 बारा ं                                                   1                     

5 बाड़मेर                           1                                             

6 
भरतपुर 

 1 1      2  2   2  1   1    1  1      1     1   
1
  

     1                2 
1
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PROMOTION OF YOUTH PROGRAMMES AND SPORTS IN 

BIHAR 

 

3361. SHRI AJAY KUMAR MANDAL: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to 

state: 

(a) the steps taken by the Government to promote the youth programmes 

and sports in Bihar particularly in Bhagalpur Parliamentary 

Constituency during the last three years; 

(b) whether the Government has received any proposal from the State 

Government in this regard; 

(c) if so, the details thereof and the action taken thereon; and 

(d) the funds allocated to State against each proposal during each of the 

last three years? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF 

YOUTH AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) The Ministry of Youth Affairs and Sports implements various Schemes 

to promote the youth programmes and sports throughout lndia. These 

programmes are not State/UT specific. 
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The schemes under the Department of Youth Affairs are: 

(i) Rashtriya Yuva Sashaktikaran Karyakram (RYSK) is an 

umbrella scheme under which the following 7 sub-schemes have 

been merged: 

1. Nehru Yuva Kendra Sangathan. 

2. National Youth Corps. 

3. National Programme for Youth and Adolescent Development. 

4. International Cooperation. 

5. Youth Hostels. 

6. Assistance to Scouting and Guiding Organisations. 

7. National Young Leaders Programme. 

(ii) National Service Scheme (NSS) 

(iii) Rajiv Gandhi National Institute of Youth Development (RGNIYD) 

(iv) Recently, an overarching enabling mechanism- Mera Yuva Bharat 

(MY Bharat), an autonomous body under the Department of Youth Affairs 

has been established, which is powered by technology, for youth 

development and youth led development through ‘Kartavya Bodh’ and 

‘Seva Bhaav’, during the Amrit Kaal. This mechanism would provide 

equitable access to opportunities for youth to actualize their aspirations 

and build an Amrit Bharat by 2047. As on 12.12.2024, total of 1851 
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Volunteering Opportunities and 32 Experiential Learning Programmes 

has been launched in Bihar. In Bhagalpur, total of 88 Volunteering 

Opportunities and 1 Experiential Learning Programme has been 

launched by MY Bharat. 

The schemes under the Department of Sports to promote Sports are: 

(i) The Khelo India Scheme was launched on 14th October 2017, with 

a view to achieve the twin objectives of mass participation and promotion 

of excellence in sports. The Khelo India Scheme comprises of the 

following 5 components: 

• Creation and upgradation of Sports Infrastructure 

• Sports Competitions and Talent Development 

• Khelo India Centres (KICs) and Sports Academies 

• Fit India Movement 

• Promotion of Inclusiveness through Sports 

In addition, various events to promote Sports in the country such as 

Annual Sports Competitions, events like marathons, cyclothons, and the 

Fit India Freedom Run under the Fit India Movement and Sports and 

various Khelo India Women’s League under Sports for Women initiative 

are conducted. 

(b)  to (d)  No proposal has been received from the State Government 
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so far. The funds are allocated by the Ministry scheme-wise and not 

State/UT- wise. 

 

FUNDS FOR CHENNAI METRO PROJECT 

3362. SHRI B. MANICKAM TAGORE: 
          SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 
 

Will the Minister of FINANCE be pleased to state: 

a) whether funds for the Chennai Metro Project were directly deposited into 

Chennai Metro’s account, bypassing the Tamil Nadu Government; 

b) the rationale behind the Government’s decision to directly deposit funds into 

Chennai Metro’s account, rather than routing them through the Tamil Nadu 

Government; 

c) the specific provisions or laws which allow the Union Government to directly 

deposit funds into Chennai Metro’s account; 

d) the total amount of funds deposited directly into Chennai Metro’s account and 

the breakdown of those funds; 

e) whether the Tamil Nadu Government was consulted or informed about the 

Union Government’s decision to directly deposit funds into Chennai Metro’s 

account; and 

f) the measures taken to ensure transparency and accountability in the 

utilization of funds deposited directly into Chennai Metro’s account? 
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      THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
      (SHRI PANKAJ CHOUDHARY): 
 

(a) to (e): Chennai Metro Rail project is implemented as a 50:50 Joint Venture 

project of the Government of India and the Government of Tamil Nadu 

through a Special Purpose Vehicle i.e. Chennai Metro Rail Limited (CMRL) 

having equal equity participation of both the Governments. The fund transfer 

from Central and State Government takes place as per Memorandum of 

Understanding (MoU) signed between both the Governments and CMRL.   

    The total amount of funds disbursed to the implementing agency i.e. CMRL 

along with the breakup thereof is as under: 

           (Rs. in Crores) 
Project Pass Through 

Assistance 
Equity Capital  Subordinate 

Debt 

Chennai Metro Phase-I  8,646.00 3,125.78 730.00 

Chennai Metro Phase-I 
Extension 

2,141.00 508.00 205.00 

TOTAL 10,787.00 3,633.78 935.00 

 

 

  (f) CMRL is a Government Company having equal representation of the Central 

and the State Government officials in Board of Directors.  The fund utilization 
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towards implementation of the project is done in fair and transparent manner 

in accordance with the extant rules/guidelines.   

 

FINANCIAL ASSISTANCE TO STATES UNDER RUSA 

3363. SHRI ARVIND GANPAT SAWANT: 
          SHRI DHARMENDRA YADAV: 
          SHRI SHRIRANG APPA CHANDU BARNE: 
          SHRIMATI BHARTI PARDHI: 
 
Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has implemented the Rashtriya Uchchatar Shiksha 

Abhiyan (RUSA) in mission mode to fund the State Universities and colleges to 

achieve the goal of equity, access and excellence; 

(b) if so, the objectives of the scheme; 

(c) the details of the financial assistance provided to States/UTs under the RUSA 

scheme during the last three years and the current year, particularly to the States 

of Maharashtra, Uttar Pradesh and Madhya Pradesh; 

(d) the details of the proposals submitted by the State Governments, particularly 

Maharashtra, Uttar Pradesh and Madhya Pradesh for improving access to higher 

education in unserved and under-served districts; and 
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 (e) the extent to which the above scheme is helpful in improving equality in access 

to higher education for people belonging to socially deprived communities and 

promoting inclusion of women, minorities, SC/ST/OBCs and Divyangjan? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a)and(b): The government has launched the third phase of Rashtriya Uchchatar 

Shiksha Abhiyan (RUSA) in June 2023 in the form of Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA) with an outlay of Rs. 12926.10 crore for the period 

2023-24 to 2025-26 to cater to needs of educationally unserved/ underserved 

areas. 

The scheme envisages improvement in access, equity, and excellence in State 

Higher Education system through support under various components, viz., Multi-

Disciplinary Education and Research Universities (MERU), Grants to Strengthen 

Universities (GSU), Grants to Strengthen Colleges (GSC), New Model Degree 

Colleges (NMDC) and Gender Inclusion and Equity Initiatives (GIEI). In the first and 

second meetings of Project Approval Board for PM-USHA, 440 units have been 

approved in various States /UTs with a total amount of Rs. 5613.12 Crore under 

various components. 

(c): Under the scheme, an amount of Rs. 908.86 Crore has been released to the 

States/UTs during the last three years (i.e., 2021-22 to 2023-24) and the current 



16.12.2024     566 
 

year, including the release of an amount of Rs. 153.57 Crore to the States of 

Maharashtra, Uttar Pradesh and Madhya Pradesh. 

(d): Under PM-USHA, a total of 681, 131 and 142 proposals have been received 

under various components from the States Maharashtra, Uttar Pradesh and 

Madhya Pradesh, respectively. Out of these proposals, 162 units have been 

approved for an amount of Rs.  2374.75 Crore for these states in the first and 

second meetings of Project Approval Board for PM-USHA.  

(e): Under PM-USHA, priority is given to Focus Districts. The focus districts are 

identified by the concerned States/ UTs based on various criteria including low 

Gross Enrolment Ratio, Gender Parity, population proportion and enrolment 

proportion for females, transgenders, Scheduled Castes, Scheduled Tribes, and 

Other Backward Classes, Aspirational/ Border Area/ Left Wing Extremism prone 

district, etc.  

 

‘NEW PAN CARD’ 

3364.   SHRI CHARANJIT SINGH CHANNI: 

Will the Minister of FINANCE be pleased to state: 

(a) the rationale behind the introduction of a new PAN Card when the existing 

PAN card already contains a QR code for verification; 
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(b) whether the Government has considered the financial burden the new PAN 

card might impose on economically weaker sections of society; 

(c) if so, the measures being taken to ensure that poor individuals can obtain 

the new PAN card without difficulty or additional cost; 

(d) whether the Government has conducted any cost-benefit analysis of 

introducing the new PAN card; 

(e) the estimated expenditure involved in implementing the new PAN card 

system; 

(f) whether the Government plans to address concerns about the wastage of 

public money and provide alternatives to avoid redundant expenses; 

(g) whether the Government has made any consultations with stakeholders to 

assess the practicality of implementing the new PAN card system; and 

(h) the steps proposed to ensure a seamless transition for citizens holding the 

current PAN cards? 

 
 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 

 (a)  PAN 2.0 Project is an e-Governance project of Income Tax Department (ITD) 

for re-engineering the business processes of taxpayer registration services. Under 

this project, ITD is consolidating all processes related to PAN/TAN services 

leveraging latest technologies. The PAN 2.0 Project focuses on process 

simplification enhancing the overall experience for taxpayers by ensuring faster 
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service delivery, effective grievance redressal, and better protection of sensitive 

data. Further, the QR code is not a new feature and it has been incorporated in the 

PAN cards since 2017-18. The same will be continued under PAN 2.0 project with 

enhancements (dynamic QR code which will display latest data present in PAN 

database). 

(b)  Since the existing PAN holders are neither required to apply for new PAN nor 

obtain a new PAN card under PAN 2.0, there will not be any financial burden on 

PAN holders including economically weaker sections of society. 

(c) The existing PAN holders are not required to obtain new PAN card under PAN 

2.0 project. After the commencement of PAN 2.0 project, processing of prospective 

request received for allotment/updation of PAN and issuance of e-PAN thereof will 

be done at free of cost. Only in case, where the PAN applicant opts for physical 

PAN card, payment needs to be made. 

(d) Existing PANs/PAN cards will remain valid under PAN 2.0 which is a project to 

re-engineer the PAN/TAN processes of Income Tax Department (hereinafter ‘ITD’). 

Under PAN 2.0, no new PAN card has been introduced to replace the existing 

cards. Further, the estimated cost and expected benefits of such process re-

engineering were analyzed and the Detailed Project Report (DPR) prepared 

thereon has been appraised and recommended by Public Investment Board (PIB) 

and further supported by the Department of Expenditure (DoE). 
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(e) Under PAN 2.0, no new PAN card has been introduced to replace the existing 

cards. The estimated cost of the PAN 2.0 project is Rs. 1435 Crores. 

(f) PAN 2.0 project is about re-engineering of business processes related to 

PAN/TAN services for prospective allotments/updations and no new PAN card has 

been proposed in the place of already issued PAN cards. The upgradation is in the 

interest of improved taxpayer services and there is no wastage of public money. 

Hence, no redundant expenses are involved in this project. 

(g) Yes sir. For PAN 2.0 project, consultations were held with the field formation of 

ITD, UIDAI, SEBI, RBI, MCA, GSTN etc. Further, the project has been evaluated 

by the Standing Technical Committee (STC) and appraised and endorsed by 

Empowered Technology Group (ETG) of Govt. of India. 

(h) The existing PAN cards held by the citizens will continue to be valid. Hence, 

there is no requirement of transition for citizens from the current/existing PAN card. 

 

TRAINING PROGRAMMES BY DTNBWED 

3365. SHRI ARUN BHARTI: 

  Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  

(a)the details of the total number of training programmes conducted by the G. 

Dattopant Thengadi National Board for Workers Education and Development 

(DTNBWED); 
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(b)the details of participants in the above-said programmes categorized by 

organized and unorganized sectors;  

(c)the impact of these training initiatives on improving the skill levels of workers; 

(d)the measures being taken by the Government to ensure greater participation 

from unorganized sector workers in future programmes; and  

(e)whether the Government has any plans to expand the reach of Shramik 

Chaupals to more regions and increase their frequency and if so, the details 

thereof? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (e): DTNBWED has organized 421 training programmes for organized 

sector and 5,163 for unorganized sector during the Year 2024-25 (up to November, 

2024), in which 8916 and 3,43,295 workers have participated respectively.  

       The impact of these training initiatives is improvement in skill levels of 

workers, including increased job-specific competencies etc. 

      The major initiatives to increase participation from unorganized sector 

workers include ‘Awareness cum Registration Camps’ at Village/Panchayat/Block 

Level, and ‘Shramik Chaupal’ at Shramik Basti/Shramik Chauraha.  

      DTNBWED has increased its target of Shramik Chaupal programme from 

5400 to 7146 for the Financial Year, 2024-25 across the country.  
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AFFORESTATION PROGRAMMES UNDER GREEN CREDIT PROGRAMME 

3366.  DR. JAYANTA KUMAR ROY: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  whether the Government has undertaken afforestation or biodiversity 

conservation projects in North Bengal particularly in Jalpaiguri, under the 

Green India Mission and if so, the details thereof;  

(b)  the steps being taken to mitigate the recurring human-wildlife conflicts in 

forested areas of Jalpaiguri; and  

(c)  whether the adequate compensation has been provided to affected families, 

if so, the details thereof? 

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) National Mission for a Green India (GIM) is one of the eight Missions outlined 

under the National Action Plan on Climate Change. It aims at protecting, restoring, 

and enhancing India’s forest cover and responding to Climate Change by 

undertaking plantation activities in the forest and non-forest areas. GIM activities in 

the State of West Bengal were started in the FY 2019-20. GIM follows landscape 

approach and as per the approved perspective plan of West Bengal the activities 



16.12.2024     572 
 

are being taken up in five landscapes/districts namely Bankura, Birbhum, Burdwan, 

Purulia and Paschim Medinipur. So far, a sum of Rs. 10.95 crores have been 

released to the State of West Bengal for creation of plantation/eco-restoration 

under Green India Mission. 

(b) The Ministry of Environment, Forest and Climate Change has issued holistic 

advisories/ guidelines to the States and Union Territories on 6th February 2021 and 

3rd June, 2022. The Ministry has also issued species-specific guidelines to deal with 

human-wildlife conflict situations.   

(c) Ministry provides financial assistance to States/UTs for conservation of wildlife 

and its habitats under the Centrally Sponsored schemes – ‘Development of Wildlife 

Habitats’, ‘Project Tiger and Elephant’. The activities supported under the scheme 

include construction/erection of physical barrier such as barbed wire fence, solar 

powered electric fence, bio-fencing using cactus, boundary walls etc. to prevent of 

wild animals into crop fields. The Ministry has enhanced ex-gratia payment for 

human casualties due to human-wildlife conflict from Rs. 5.0 lakh to Rs. 10.0 lakhs 

under Centrally Sponsored Scheme of Integrated Development of Wildlife Habitat.  

A network of Protected Areas namely viz., National Park, Sanctuaries, 

Conservation Reserves and Community Reserves covering important wildlife 

habitat have been created all over the country under the provisions of the Wild Life 

(Protection) Act, 1972 to conserve wild animals and their habitats. 
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In accordance with provisions contained under Section 33 of the Wild Life 

(Protection) Act, 1972, the Ministry has issued guidelines for the process of 

management planning for Protected Areas and other process of management 

planning for Protected Areas and other landscape elements. 

 

EXPENDITURE INCURRED ON NEW EDUCATION POLICY 

3367. CAPTAIN VIRIATO FERNANDES: 

  Will the Minister of EDUCATION be pleased to state: 

(a)   whether the Government and State Governments have allocated special 

budgets or have increased the budgetary provision for the implementation of NEP 

in schools and colleges across the country;  

(b)  the fund allocated by the Government for schools run by the Government and 

State Governments for the implementation of NEP during the last two years and 

the current year along with the amount spent;  

(c)   the fund allocated for higher education institutes run by the State Governments 

for the implementation of NEP during the last two years and the current year along 

with the amount spent; and  

(d)    the status of implementation of NEP in schools and colleges, State-wise? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 

(a) and (b): The Centrally Sponsored Scheme of Samagra Shiksha along with 

other Centrally Sponsored Schemes of this Department has been completely 

aligned with NEP 2020 and the budget is allocated to States/UTs under the same.  

The Samagra Shiksha scheme, launched in 2018, is an integrated scheme 

for school education. To implement the NEP 2020, Samagra Shiksha scheme was 

revamped with new interventions such as Early Childhood Care and Education 

(ECCE), Support for NIPUN Bharat, Quality and Innovation at all levels, Equity and 

Inclusion, Vocational Education, ICT and Digital Initiatives etc. were incorporated 

in the scheme and it was aligned to the NEP 2020. 

The funds allocated by the Government under Samagra Shiksha during the 

last two years and the current year is as below: 

 

    (Rs. in Crore) 
Year Funds Allocated as Central 

Share 

2022-23 44493.94 

2023-24 44813.41 
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2024-25 45830.21 

 

PM SHRI scheme, yet another initiative, was launched in September 2022 

with an aim to showcase all the components of the National Education Policy 2020 

and to also provide guidance to other schools around them as well as become the 

benchmark schools for the neighbourhood. PM-SHRI supplements the efforts of 

Samagra Shiksha. These schools showcase the implementation of the National 

Education Policy 2020 and emerge as exemplar schools over a period of time. 

The funds allocated by the Government under PM-SHRI since 2023-24 is as below: 

          (Rs. in Crore) 
Year Funds Allocated as Central Share 

2023-24 2520.46 

2024-25 5921.71 

 

(c): Department of Higher Education, Ministry of Education has launched the 

third phase of Rashtriya Uchchatar Shiksha Abhiyan (RUSA) as Pradhan Mantri 

Uchchatar Shiksha Abhiyan (PM-USHA) in June 2023 with an outlay of Rs. 

12926.10 Crore for the period 2023-24 to 2025-26 to cater to the needs of 

educationally unserved/ underserved areas. It is a Centrally Sponsored Scheme 

aimed at funding specific State Government Universities and Colleges, including 

in the rural areas, so as to improve their quality by ensuring their conformity to 
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prescribed norms and standards. Under the Scheme, during the last two years, an 

amount Rs. 540.56 Crore has been released to the States/ UTs. During the current 

financial year, an amount of Rs. 119.17 Crore has been released so far. 

(d): As per NEP 2020, implementation of the Policy requires multiple initiatives 

and actions, which are to be taken up in a synchronized and systematic manner, 

by multiple bodies including Ministry of Education, CABE, State/UT Governments, 

education-related Ministries, State Departments of Education, Boards, NTA, the 

regulatory bodies of school and higher education, NCERT, SCERTs, schools and 

HEIs. The policy provides different timelines for important themes/sub-sets as well 

as principles and methodology for its implementation. Accordingly, this Ministry has 

communicated to all States/UT Governments for taking steps for implementation of 

NEP 2020 in letter and spirit. 

 A number of transformative changes have taken place both in school and higher 

education after announcement of National Education Policy (NEP 2020). In School 

Education several initiatives have been taken such as PM SHRI (PM Schools for 

Rising India) for upgradation of schools; Samagra Shiksha for providing quality 

education with an inclusive and equitable classroom environment for all children; 

National Initiative for Proficiency in Reading with Understanding and Numeracy 

(NIPUN Bharat) for ensuring foundational literacy and numeracy by the end of 

Grade 3; Vidya-Pravesh–Guidelines for Three-month Play-based School 

Preparation Module; PM e-VIDYA to unify all efforts related to digital/online/on-air 
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education to enable coherent multi-mode access to education; DIKSHA (Digital 

Infrastructure for Knowledge Sharing) as One Nation One Digital Platform having 

e-Books and e-Contents; launch of National Curriculum Framework for 

Foundational Stage (NCF FS) and Jadui Pitara for play-based learning teaching 

material tailored for children between the age group of 3 to 8 years; PARAKH 

(Performance Assessment, Review, and Analysis of Knowledge for Holistic 

Development); NISHTHA (National Initiative for School Heads' and Teachers' 

Holistic Advancement) 1.0, 2.0 and 3.0; Vidya Samiksha Kendra; Integrated 

Teacher Education Programme; National Professional Standards for Teachers 

(NPST); National Digital Education Architecture (NDEAR) for creating a unifying 

national digital infrastructure to energise and catalyse the education ecosystem, 

implementation of a scheme “New India Literacy Programme or ULLAS” targeting 

all non-literates age 15 years and above, etc. 

Further, in pursuance of the goals and objectives of the NEP 2020 and to 

assist States, UTs and other organisations in this task, the Department of School 

Education and Literacy has developed an indicative and suggestive NEP 

Implementation Plan for School Education, ‘Students’ and ‘Teachers’ Holistic 

Advancement through Quality Education (SARTHAQ)’. 

In Higher Education, various initiatives / reforms have been carried out such 

as National Credit Framework (NCrF); National Higher Education Qualification 

Framework (NHEQF); Curriculum and Credit Framework for Undergraduate 
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Programme; Multiple Entry and Exit in Academic Programme offered by Higher 

Education Institutions; Transforming HEIs into multidisciplinary Institutions; 

pursuing two Academic Programme simultaneously; Automated Permanent 

Academic Account Registry (APAAR ID) of individual student which will act as 

lifelong identity to track their educational journey and achievements from, pre-

primary to higher education; introduction of PM-Vidyalaxmi scheme to provide 

financial support to meritorious students inter-alia enabling collateral free, 

guarantor free loan through a simple, transparent, student-friendly and entirely 

digital application process; revised regulation of ODL / Online Education; permitting 

up to 40% credits in regular courses using SWAYAM platform; launch of new 

SWAYAM Plus portal with aim to enhance skill and upskilling and reskilling of 

existing manpower employed in different sectors; Integration of technology in 

administration of HEIs from admission to grant of degree through SAMARTH; 

guidelines on Professor of Practice to enable HEIs to work with industry experts; 

guidelines for supernumerary seats for admitting students from abroad in Indian 

HEIs and permitting HEIs for two admission cycles in an academic year; Academic 

collaboration between Indian and Foreign HEIs to offer Twinning, Joint Degree and 

Dual Degree Programmes; Regulation for permitting Foreign HEIs to setup 

campuses in India; enhanced reputation of the Indian HEIs in international ranking; 

embedding of Indian Knowledge system in the education etc. 
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महाराÕů के िपछड़े और आकां±ी िजलŌ को आवंिटत सीएसआर िनिध 

3368. ®ी संजय हåरभाऊ जाधवः 

®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकरः 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³या कॉपōरेट सामािजक उ°रदाियÂव (सीएसआर) िनिध कंपनी अिधिनयम, 2013 कì अनसूुची 

सात (धारा 135) के तहत ÿदान कì जाती है और ³या िपछड़े और आकां±ी िजलŌ को उĉ िनिध के 

आवंटन म¤ ÿाथिमकता दी जाती है; 

(ख) सरकार कì इस पर ³या ÿितिøया है और देश के राºयŌ, िजलŌ और इलाकŌ को सीएसआर फंड 

ÿदान करने के िलए सरकार Ĭारा िनधाªåरत मानदडंŌ का Êयौरा ³या है; 

(ग) कंपनी अिधिनयम, 2013 के तहत आकां±ी िजलŌ के िवकास के िलए िचिĹत सीएसआर िनिध कì 

कुल रािश िकतनी है; 

(घ) िपछले पांच वषŎ के दौरान सरकार Ĭारा महाराÕů के सभी आकां±ी िजलŌ को िजला-वार और वषª-

वार ÿदान कì गई धनरािश का Êयौरा ³या है; 

(ङ) िपछले पांच वषŎ के दौरान िजला धारािशव (उÖमानाबाद) और महाराÕů के परभणी ससंदीय 

िनवाªचन ±ेý को ÿदान कì गई कुल धनरािश िकतनी है और उĉ िनिध से िकए गए िवकास कायª का 

Êयौरा ³या है; और 

(च) आकां±ी िजलŌ कì िÖथित पर सीधा ÿभाव डालने वाली िविभÆन योजनाओ ंके तहत िकए जा रहे 

कायŎ कì वतªमान िÖथित ³या है और तÂसंबंधी Êयौरा ³या है? 
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कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा): 
 
(क) और (ख): कंपनी अिधिनयम, 2013 ('अिधिनयम') कì धारा 135, अिधिनयम कì अनुसूची VII 

और कंपनी (सीएसआर नीित) िनयम, 2014 के तहत कारपोरेट सामािजक उ°रदाियÂव (सीएसआर) 

के िलए कानूनी ढांचा ÿदान िकया गया है। अिधिनयम कì अनुसूची VII उन कायªकलापŌ कì पाý सूची 

को इंिगत करती है जो सीएसआर के तहत कंपिनयŌ Ĭारा ÿारभं कì जा सकती ह§। अिधिनयम कì धारा 

135 ÿÂयेक कंपनी को, िजसकì तÂकाल पूवªवतê िव°ीय वषª के दौरान िनवल संपि° 500 करोड़ Łपये 

या उससे अिधक है, या टनªओवर 1000 करोड़ Łपये या उससे है, या 5 करोड़ Łपये या उससे अिधक 

का िनवल लाभ है, कंपनी कì सीएसआर नीित के अनसुार, तÂकाल पूवªवतê तीन िव°ीय वषŎ म¤ कंपनी 

के औसत िनवल लाभ का कम से कम दो ÿितशत Ó यय सीएसआर पर करना अिधदेिशत करती है। 

ÿÂयेक सीएसआर अिधदेिशत कंपनी को तीन या अिधक िनदशेकŌ वाली एक सीएसआर सिमित गिठत 

करनी होती है िजनम¤ से कम से कम एक िनदेशक, Ö वतंý िनदेशक होगा। धारा 135 (9) म¤ यह ÿावधान 

है िक 50 लाख Łपये से नीचे कì सीएसआर बाÅ यता वाली कंपिनयŌ को सीएसआर सिमित गिठत करने 

से छूट दी गई है। कंपनी अिधिनयम, 2013 कì धारा 135 (3) और (4), कंपनी कì सीएसआर सिमित 

और बोडª को अिधिनयम कì अनुसूची VII म¤ सूचीबĦ मदŌ के िलए अपने कारपोरेट सामािजक 

उ°रदाियÂव (सीएसआर) िनिध के िवतरण के संबंध म¤ िनणªय लेने का अिधकार दतेी है। सिमित 

सीएसआर नीित तैयार करती है और उसकì िसफाåरश करती है तथा कंपनी का बोडª इसकì िसफाåरशŌ 

के आधार पर कंपनी कì सीएसआर कायªकलापŌ कì योजना बनाता है, उन पर िनणªय लेता है, उÆ ह¤ 

िøयािÆवत करता है और िनगरानी करता है। चंूिक सीएसआर कायªकलाप का ÿारभं, उसका ÿबंधन और 

उसकì िनगरानी एक कारपोरटे Ĭारा कì जाती है, इसिलए सरकार िकसी िवशेष भौगोिलक ±ेý या 

कायªकलाप म¤ Ó यय करने के संबंध म¤ कंपिनयŌ को िविशĶ िनद¥श जारी नहé करती है। 
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(ग): िवगत पांच िव°ीय वषŎ (िव.व.) अथाªत 2018-19 से 2022-23 के दौरान सभी आकां±ी िजलŌ म¤ 

कंपिनयŌ Ĭारा Ó यय कì गई कुल सीएसआर िनिध का Êयोरा संलµन िववरण I म¤ िदया गया है। 

(घ): िवगत पांच िव°ीय वषŎ (िव° वषª) अथाªत 2018-19 स े2022-23 के दौरान महाराÕů के सभी 

आकां±ी िजलŌ म¤ कंपिनयŌ Ĭारा िकया गया सीएसआर Óयय का Êयोरा संलµन िववरण -II म¤ िदया गया 

है। 

(ङ): िवगत पांच िव°ीय वषŎ (िव° वषª) अथाªत 2018-19 से 2022-23 के दौरान महाराÕů के धारािशव 

(उÖमानाबाद) और परभणी िजलŌ म¤ कंपिनयŌ Ĭारा िवकास ±ेý-वार सीएसआर Óयय का Êयोरा øमशः 

िववरण -III और IV म¤ िदया गया है। 

(च): अिधिनयम के तहत, ऐसी कोई योजना नहé है िजसका आकां±ी िजलŌ कì िÖथित पर सीधा ÿभाव 

पड़ता हो। तथािप, कंपनी (सीएसआर नीित) िनयम, 2014 के िनयम 8 म¤ यह ÿावधान है िक ÿÂयेक 

सीएसआर अिधदेिशत कंपनी, िजसका तÂ काल पूवªवतê तीन िव°ीय वषŎ म¤ औसत सीएसआर दाियÂव 

10 करोड़ Łपए या उसस े अिधक है, को एक Öवतंý एज¤सी के माÅयम से अपनी उन सीएसआर 

पåरयोजनाओ ंका ÿभाव आकलन कराना होगा, िजनका पåरÓयय एक करोड़ Łपए या उससे अिधक है 

तथा जो ÿभाव अÅययन शłु करने से कम से कम एक वषª पहले पूरी हो चकुì हŌ। 

िववरण  I 

िव°ीय वषª 2018-19 से 2022-23 तक आकां±ी िजलŌ पर कुल सीएसआर Óयय (रािश करोड़ म¤) 

िववरण 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव° वषª 
2020-21 

िव° वषª 
2021-22 

िव° वषª 
2022-23 

कुल 282.61 345.39 651.43 1046.43 1402.89 
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(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डेटा ÿबंधन सले) 

 

 

िववरण II 

िव°ीय वषª 2018-19 से 2022-23 के िलए महाराÕů म¤ आकां±ी िजलावार सीएसआर Óयय 
 (रािश करोड़ म¤) 

िजला 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

उÖमानाबाद (धारािशव) 3.75 2.66 7.37 12.88 25.17 
गडिचरोली 1.98 1.38 9.32 18.09 14.55 
नंदरुबार 4.06 8.71 23.27 24.92 30.37 
वािशम - 0.48 1.87 7.02 4.97 
कुल 9.78 13.22 41.83 62.91 75.07 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डेटा ÿबंधन सले) 

 

िववरण  III 

िव°ीय वषª 2018-19 से 2022-23 तक धारािशव (उÖमानाबाद) म¤ िवकास ±ेýवार सीएसआर Óयय  
(रािश करोड़ म¤) 

ø.स.ं  िवकास ±ेý 
िव°ीय वषª 
2018-19 

िव°ीय 
वषª 

2019-
20 

िव°ीय 
वषª 

2020-
21 

िव° वषª 
2021-

22 

िव° वषª 
2022-

23 

1 पशु कÐयाण 0.02 - - 0.01 - 
2 कला और संÖकृित - 0.01 - - - 
3 ÿाकृितक संसाधनŌ का संर±ण - - - - 1.52 
4 िश±ा 1.67 1.37 2.59 1.13 1.64 
5 पयाªवरणीय िÖथरता - 0.37 0.05 2.48 3.04 
6 ल§िगक समानता 0.04  0.52   
7 ÖवाÖÃय देखभाल 0.92 0.26 0.78 2.88 1.61 
8 आजीिवका संवधªन पåरयोजनाए ं - - 0.11 2.80 2.43 



16.12.2024     583 
 

9 गरीबी, भखुमरी उÆमूलन, कुपोषण - - 0.01 0.03 - 
10 úामीण िवकास पåरयोजनाए ँ 0.02 - 1.50 2.14 14.31 
11 सरुि±त पेयजल - 0.15 0.17 - - 
12 Öव¸छता - - 0.13 - - 
13 अनाथालय कì Öथापना 0.003 0.01 - - - 
14 िवशेष िश±ा 0.21 - - 0.10 - 
15 खेलŌ को बढ़ावा देने के िलए ÿिश±ण - - 0.12 - 0.08 
16 Óयावसाियक कौशल 0.16 - 0.44 1.32 0.00 
17 मिहला सशिĉकरण 0.73 0.49 0.95 - 0.54 
  कुल 3.75 2.66 7.37 12.88 25.17 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डेटा ÿबंधन सले) 

 

िववरण  IV 

िव°ीय वषª 2018-19 से 2022-23 तक महाराÕů के परभणी िजले म¤ िवकास ±ेýवार सीएसआर Óयय 

िवकास ±ेý 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

पशु कÐयाण - - - - 0.033 

ÿाकृितक संसाधनŌ का संर±ण - - - - 1.195 

िश±ा 0.008 0.148 0.388 0.178 0.579 

ÖवाÖÃय देखभाल - 0.004 - 0.053 0.232 

आजीिवका संवधªन पåरयोजनाए ं - - - - 0.700 

गरीबी, भखुमरी उÆमूलन, कुपोषण - - - 1.136 0.553 

úामीण िवकास पåरयोजनाए ँ - - - 0.010 0.133 

िवशेष िश±ा 0.001 - - - - 

खेलŌ को बढ़ावा देने के िलए ÿिश±ण - - - - 0.010 
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मिहला सशिĉकरण - - - - 0.126 

कुल 0.009 0.152 0.388 1.378 3.562 

(31.03.2024 तक के आंकड़े) (ąोत: कारपरेेट डेटा ÿबंधन सले) 

 

EMPLOYMENT-LINKED INCENTIVE (ELI) SCHEME 

3369. SHRI GAURAV GOGOI:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the details of roadmap for achieving the target of creating two crore jobs by the 

Government within two years through the ELI scheme;  

(b) the details of the specific sectors that have been identified by the Government 

as priority areas for the ELI schemes; 

(c) the details of the steps being taken by the Government to ensure workers in the 

target sectors have the necessary skills and training to meet the demands of the 

industry; 

(d) the details of the initiatives likely to be taken by the Government to ensure that 

women benefit from the ELI scheme and participate in the workforce; and 

(e) the manner in which the Government would ensure that the benefits of the ELI 

scheme reach all regions of the country, including rural and remote areas? 

      
      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
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(a) to (d): Employment Linked Incentive Scheme has been announced in the 

Union Budget 2024-25 as part of “Prime Minister’s Package on Employment and 

Skilling” with a total outlay of Rs. 1,07,000/- Cr to stimulate employment generation, 

enhance employability and ensure social security to the workforce. The Scheme 

incentivizes employers and employees and focuses on First Time employees in all 

formal sectors. 

Part–A: The Scheme is expected to benefit 2.1 crore youth. 

Part-B: The scheme is expected to benefit 30 lakh youth entering employment, and 

their employers. 

Part-C: The scheme is expected to incentivize additional employment of 50 lakh 

persons.  

    The scheme is open to all establishments in the formal sector, which are 

registered/ will be registered with EPFO during the scheme enrollment period. 

      The ELI Scheme is a gender neutral scheme. 

(e):The Ministry has conducted multiple stakeholder meetings to apprise about the 

scheme and seek suggestions on effective design of the proposed scheme, at 

different regional levels.  An effective outreach strategy has been planned. 

 

 

पंचायत युवा øìड़ा और खेल अिभयान का कायाªÆवयन 

†3370. ®ी िवनोद लखमशी चावड़ा: 
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³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या सरकार पंचायत युवा øìड़ा और खेल अिभयान (पायका) को एक ÿमुख कायªøम के łप म¤ 

कायाªिÆवत कर रही है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार न ेक¸छ संसदीय िनवाªचन ±ेý के अंतगªत भजु, अबडासा, गांधीधाम, रापर, मांडवी 

और अंजार िजलŌ म¤ बुिनयादी खेल अवसंरचना और खेल उपÖकर उपलÊध कराने के िलए गांवŌ 

अथवा पंचायतŌ कì पहचान कì है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

®म और रोजगार मýंी; तथा युवक कायªøम और खेल मýंी (डॉ. मनसुख मांडिवया): 

(क) जी नहé । पंचायत युवा øìड़ा और खेल अिभयान (पीवाईकेकेए) कì Öकìम वषª 2008-09 स े2013-

14 तक कायाªिÆवत थी । 

(ख) स े(घ):  ÿĳ नहé उठता । 

िहमाचल ÿदेश म¤ पयªटक क¤ þ 

3371. डॉ. राजीव भारĬाज:  

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार िहमाचल ÿदेश म¤ पयªटक क¤ þ बनाने कì कोई योजना पर िवचार कर रही है;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग) ³या सरकार का िहमाचल ÿदेश राºय म¤ पयªटन संबंधी कायªकलापŌ को बढ़ावा दनेे के िलए 

धनरािश जारी करने का िवचार है; और  
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(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) से (घ): देश म¤ पयªटन का िवकास एवं संवधªन मु´य łप से संबंिधत राºय सरकारŌ/संघ राºय±ेý 

ÿशासनŌ Ĭारा िकया जाता है। तथािप, पयªटन मंýालय संबंिधत योजना िदशािनद¥शŌ के अनłुप 

पåरयोजना ÿÖताव के ÿाĮ होने, संबंिधत योजनाओ ंके तहत िनिधयŌ कì उपलÊधता आिद के आधार 

पर पयªटन सिुवधाओ ं के िवकास के िलए अपनी ‘Öवदेश दशªन’ और ‘तीथªÖथल जीणōĦार एवं 

आÅयािÂमक िवरासत संवधªन अिभयान (ÿशाद)’ नामक योजनाओ ंके तहत िव°ीय सहायता ÿदान 

करके राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ के ÿयासŌ को सÌपूåरत करता है। Öवदेश दशªन योजना के 

तहत मंýालय ने िहमाचल ÿदेश राºय म¤ 1 पåरयोजना को मंजूरी ÿदान कì, िजसका Êय़ौरा नीचे िदया 

गया है: 

 

ø. 
स.ं 

पåरपथ/Öवीकृित 
वषª 

पåरयोजना का नाम Öवीकृत 
रािश 

(करोड़ Ł. 
म¤) 

1. 
     

िहमालयन पåरपथ 
2016-17 

िहमालय पåरपथ: िकयारीघाट, िशमला, हटकोटी, 
मनाली, कांगड़ा, धमªशाला, बीर, पालमपरु, चंबा का 
िवकास 

68.34 

 

मंýालय ने अब देश म¤ Öथायी और िजÌमेदारीयĉु पयªटन ÖथलŌ के िवकास के उĥेÔय से Öवदेश दशªन 

योजना को Öवदेश दशªन 2.0 (एसडी2.0) के तौर पर नया łप िदया है और एसडी2.0 के तहत िहमाचल 

ÿदेश राºय म¤ िवकास के िलए एक गंतÓय के łप म¤ 'पŌग बांध' को िचिĹत िकया है। इसके अितåरĉ, 
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पयªटन मंýालय न ेचुनौती आधाåरत गंतÓय िवकास (सीबीडीडी) के तहत िवकास के िलए ‘संÖकृित और 

िवरासत ®ेणी म¤ काजा’ और ‘वाइā¤ट िवलेज ®ेणी म¤ ‘र³छम, िछतकुल’ का चयन िकया है। 

 

 

सहकारी ±ेý के ब§कŌ के कारोबार म¤ िविवधता लाना  

3372. ®ी शंकर लालवानीः 

          ³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) सहकारी ±ेý के ब§कŌ के कारोबार म¤ िविवधता लाने के िलए ³या कदम उठाए गए ह§; 

(ख) ³या उĉ ब§कŌ को वािणिºयक अचल संपि° ऋण और आवासीय ऋण देने कì अनुमित दी गई 

है; 

(ग)     यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(घ)     इसके पåरणामÖवłप सहकारी ±ेý के ब§कŌ को ³या लाभ िमलने कì संभावना है?  

 

िव° मýंालय म¤ राº य मýंी (®ी पंकज चौधरी):   

 

(क): सरकार ने सहकारी ±ेý के ब§कŌ के कारोबार म¤ िविवधता लाने के िलए िविभÆन पहल कì ह§, 

िजनम¤ अÆय बातŌ के साथ-साथ िनÌनिलिखत शािमल ह§: 

(i)  सूàम और लघु उīमŌ के ऋण गारंटी िनिध Æयाय (सीजीटीएमएसई) ने 03 फरवरी 2022 को 

राºय सहकारी ब§कŌ (एसटीसीबी) और िजला मÅयवतê सहकारी ब§कŌ (डीसीसीबी) को सदÖय ऋणदाýी 

संÖथाओ ं(एमएलआई) के łप म¤ अिधसूिचत िकया है, िजसन ेसहकारी ±ेý के ब§कŌ को एमएसएमई ±ेý 

को ऋण उपलÊध कराने के िलए ÿोÂसाहन िकया है। 
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(ii) आरबीआई Ĭारा िदनांक 08 जून 2022 कì अिधसूचना के तहत राºय सहकारी ब§कŌ(एसटीसीबी), 

िजला सहकारी ब§कŌ(डीसीसीबी) और शहरी सहकारी ब§कŌ (यूसीबी) Ĭारा िदए जाने वाले आवास ऋण 

कì सीमा म¤ विृĦ कì गई है। 

(iii) राºय सहकारी ब§कŌ(एसटीसीबी), िजला सहकारी ब§कŌ(डीसीसीबी) को िविभÆन सरकारी योजनाओ ं

जैसेिक कृिष अवसंरचना िनिध(एआईएफ), पीएम िवĵकमाª योजना, पीएम सूयª घर मÉुत िबजली योजना, 

सूàम खाī ÿोसेिसंग उīमŌ के औपचाåरकरण(पीएमएफएमई) सÌबंधी योजनाओ ंके अंतगªत पाý िव°ीय 

संÖथाए ंबनाई गई ह§ तािक अÐपसेिवत ±ेýŌ म¤ ऋण कì उपलÊधता को बढ़ाया जा सके।    

(iv) ÿाथिमक कृिष सहकारी सिमित (पीएसीएस) को डेयरी, मÂÖयपालन, फूलŌ कì खेती, गोदामŌ कì 

Öथापना, खाīाÆन, उवªरक, बीज आिद खरीदन ेसिहत 25 स ेअिधक Óयावसाियक गितिविधयŌ को 

आरÌभ करके अपनी Óयावसाियक गितिविधयŌ म¤ िविवधता लाने म¤ स±म बनाने के िलए आदशª उप 

िनयम तैयार िकए गए ह§। 

(ख) स े(घ) ÿाथिमक (शहरी) सहकारी ब§कŌ और úामीण सहकारी ब§कŌ (राºय सहकारी ब§कŌ), दोनŌ 

को समú आवास िव° सीमा के भीतर वािणिºयक åरयल एÖटेट åरिजड¤िसयल हाउिसंग (सीआरई-

आरएच) सÌबंधी ऋण देने कì अनमुित दी गई है। इससे सहकारी ±ेý के ब§कŌ के िलए अपने िवशाल 

शाखा नेटवकª  के माÅयम से लोगŌ को िकफायती आवास ÿदान करके आवास ±ेý के िलए ऋण देने का 

दायरा बढ़ गया है। 

 

REVISIONS OF EMPLOYEE PENSION SCHEME, 1995 

3373. DR. KALYAN VAIJINATHRAO KALE: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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(a) whether it is fact that the Employee Pension Scheme (EPS) 1995 is a social 

security scheme that provides pension benefits to eligible employees in the 

organized sector, if so, the details thereof;  

(b) whether the Government has received any proposal to increase the pension 

during the last ten years, if so, the details thereof; 

(c) whether the Government is aware that the demand to increase the pension is 

raised by several unions and they are agitating, if so, the steps taken by the 

Government in this regard; and  

(d) whether any Committee has been formed or is being formed by the Government 

in order to resolve the issues pertaining to this issue, if so, the details thereof and 

if not, the reasons thereto? 

 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a) to (d): The Employees’ Pension Scheme (EPS), 1995 is a ‘Defined 

Contribution-Defined Benefit’ Social Security Scheme. The corpus of the 

Employees’ Pension Fund is made up of (i) contribution by the employer @ 8.33 

per cent of wages; and (ii) contribution from Central Government through budgetary 

support @ 1.16 per cent of wages, up to an amount of Rs.15,000/- per month. The 

fund is valued annually as mandated under paragraph 32 of the EPS, 1995. 
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The Government, for the first time, in the year 2014, provided a minimum 

pension of Rs. 1000 per month to the pensioners under the EPS, 1995 by providing 

budgetary support, which was in addition to the budgetary support of 1.16% of 

wages provided annually towards EPS to Employees’ Provident Fund Organisation 

(EPFO). 

A monthly initiative at the district level all over the country is taken up every 

month under Nidhi Apke Nikat 2.0 program where the benefits of the scheme are 

explained to the stakeholders through direct interactions. 

EPFO has also started an initiative termed as PRAYAAS with an aim of 

handling over PPOs to members of EPS, 1995 on the day of superannuation. 

Informative messages through audio visual means are regularly posted in the social 

media including YouTube, X and Facebook for easy understanding of benefits of 

the scheme. 

 

चाय बागानŌ के मािलकŌ Ĭारा ईपीएफ योगदान जमा न करना 

   3374. ®ी मनोज ितµ गा: 

         ³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या पिĲम बंगाल म¤ चाय बागान कामगारो का एक बड़ा कमêबल है; 

(ख) यिद हां, तो कमªचारी भिवÕ य िनिध के अंतगªत िकतने कामगार पंजीकृत ह§; 
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(ग) ³ या सरकार को, चाय बागान के मािलकŌ Ĭारा कामगारŌ के वेतन स ेकाट िलए गए उनके 

कमªचारी भिवÕ य िनिध अंशदान के जमा न होने के संबंध म¤ िशकायत¤ ÿाĮ हòई ह§; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस संबंध म¤ ³या कारªवाई कì गई है; 

(ङ) कामगारŌ का कमªचारी भिवÕय िनिध अंशदान जमा न करने वाली संÖथाओ ंऔर कंपिनयŌ के 

िवŁĦ कारªवाई करने के ÿावधानŌ का Êयौरा ³या है; 

(च) ऐसे मामलŌ कì जांच हेत ुमौजूद तंý का Êयौरा ³या है; और  

(छ) पीिड़त कामगारŌ को िकस ÿकार राहत ÿदान िकया जाने कì संभावना है?  

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ 

राºय मýंी (कुमारी शोभा काराÆ दलाजे): 

 

(क) और (ख):  कमªचारी भिवÕय िनिध संगठन (ईपीएफओ) के साथ पंजीकृत चाय बागान कामगारŌ 

कì सं´या नीचे दी गई है: 

ÿितķान कì सं́ या कमªचाåरयŌ कì सं́ या 

940 6,79,230  

 

(ग) और (घ): अंशदान जमा न कराने के संबंध म¤ ÿितķानŌ के िवŁĦ िपछले तीन वषŎ म¤ कì गई 

कारªवाई का Êयौरा इस ÿकार है: 

धारा 7 ए के तहत 
िकया  गया 
मूÐयांकन 
 

दजª 
अिभयोजन 
मामल े

आईपीसी कì धारा 406/409 एवं भारतीय Æयाय 
सिंहता, 2023 के तहत दजª कì गई ÿाथिमकì 
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45 11 33 

 

(ङ): कमªचारी भिवÕय िनिध एवं ÿकìणª उपबंध अिधिनयम, 1952 (ईपीएफ एवं एमपी अिधिनयम) 

तथा इसके अंतगªत बनाई गई योजनाओ ंकì िविभÆन धाराओ ंके ÿावधानŌ के अनुसार कामगारŌ का 

ईपीएफ अंशदान जमा न करने वाली संÖथाओ ंएवं कंपिनयŌ के िवŁĦ कारªवाई कì जाती है। 

(च): ईपीएफ एवं एमपी अिधिनयम कì धारा 13 के तहत िनयुĉ िनरी±क (ÿवतªन अिधकारी) मामलŌ 

कì जांच करता है और यिद चूक पाई जाती है, तो अिधिनयम कì ÿयोºयता या बकाया रािश के 

आकलन, जैसा भी मामला हो, के बार ेम¤ िनणªय लेन ेके िलए धारा 7क के तहत जांच शुł कì जाती 

है। 

(छ): ईपीएफ एवं एमपी अिधिनयम के उपबंधŌ के अनुसार चूक कì िÖथित म¤ जब िनयोĉा से 

वसूला जाता है तो कमªचाåरयŌ के सामािजक सरु±ा लाभ का देय िहÖसा सदÖयŌ के खाते म¤ जमा 

कर िदया जाता है। 

ईपीएस, 1995  

3375.    ®ी दरोगा ÿसाद सरोज: 

    ®ी संजय हåरभाऊ जाधव: 

     ³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक:; 

(क) ईपीएस, 95 प¤शनभोिगयŌ को प¤शन देने कì नीित और मानदडं ³ या है और ³ या इÆ ह¤ 

संशोिधत करने का कोई िनणªय िलया गया है;  

(ख) ³ या सरकार Ĭारा देश म¤ ईपीएस, 95 प¤शनभोिगयŌ के मामलŌ कì कोई जांच अथवा समी±ा 

कì गई है; 



16.12.2024     594 
 

(ग) यिद हां, तो तÂ संबंधी Ê यौरा ³ या है तथा ऐसे कुल िकतने मामले ह§; 

(घ) ईपीएस,95 प¤शनभोिगयŌ को संशोिधत प¤शन कब से जारी िकए जाने कì संभावना है और 

देश के सभी राº यŌ िवशेषकर महाराÕ ů और उÂ तर ÿदेश म¤ इससे िकतने प¤शनभोिगयŌ के 

लाभािÆवत होने कì संभावना है; और  

(ङ) Ö वाÖ Ã य सेवाओ ंके संदभª म¤ संशोिधत ईपीएस-95 योजना के लाभािथªयŌ को िदए जाने वाले 

अÆ य लाभŌ का Ê यौरा ³ या है ?  

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

 

(क) से (ड.) ईपीएस 95 आकिÖमकताओ ंके Óयापक Öपे³ůम को कवर करते हòए Óयापक लाभ ÿदान 

करती है, जो सदÖयŌ और उनके पåरवारŌ कì वृĦावÖथा के दौरान सामािजक सरु±ा संर±ण सुिनिĲत 

करता है।  

एक ईपीएस का सदÖय िनÌनिलिखत मानदडंŌ को पूरा करने पर ईपीएस के तहत सवेािनविृ° के 

िलए पाý हो जाता है:  

(i) Æयूनतम 10 वषª कì पाý सेवा; और  

(ii) 58 वषª कì आय ुहोने पर।  

58 वषª पूरा करने से पहल ेरोजगार कì समािĮ पर, एक सदÖय ÿारिंभक प¤शन का िवकÐप चुन 

सकता है। ऐसी ÿारिंभक प¤शन का लाभ 50 वषª कì आय ुपूरी करने के बाद ही िलया जा सकता है, बशत¥ 

प¤शन को 58 वषª से कम होने वाले ÿÂयेक वषª के िलए 4% कì दर से कम िकया जाता है।  
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तथािप, कम से कम एक माह के अंशदान वाले सदÖय कì अशĉता अथवा मृÂय ुके मामल ेम¤ 

प¤शन पाýता के िलए ऐसा कोई आय ुअथवा Æयूनतम पाýता सेवा मानदडं लागू नहé होगा।  

क¤ þ सरकार सदÖय/िवकलांग सदÖय/िवधवा/नािमती/आि®त माता-िपता प¤शनभोिगयŌ को 

1,000 Łपये ÿित माह कì Æयूनतम प¤शन ÿदान कर रही है; अनाथ प¤शनरŌ के िलए 750/Łपये ÿित माह 

और ब¸चŌ के िलए 250/-Łपये ÿित माह कì प¤शन 01.09.2014 स ेÿभावी है। 

 

बेरोजगारी के मुĥे 

3376. ®ी िजया उर रहमान: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या दशे म¤ बेरोजगारी कì दर बढ़ रही है और यवुाओ ंको रोजगार पाने म¤ किठनाइयŌ का सामना 

करना पड़ रहा है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख)  ³या ‘मेक इन इंिडया’ और ‘Öटाटªअप इंिडया’ जैसी सरकारी योजनाओ ंका जमीनी Öतर पर 

ÿभाव बहòत सीिमत ÿतीत हो रहा है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  उĉ योजनाओ ंके अंतगªत अब तक रोजगार के िकतने अवसर सिृजत िकए गए ह§; 

(घ)  ³या सरकार के पास भिवÕय म¤ यवुाओ ंको रोजगार ÿदान करने के िलए कोई ठोस रणनीित है; 

(ड.)  यिद हां, तो इस संबंध म¤ ³या नीितयां अपनाई गई ह§; और 

(च)  यिद नहé, तो इसके ³ या कारण ह§? 

 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 
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(क) से (घ): रोज़गार और बेरोज़गारी पर आिधकाåरक डेटा वािषªक आविधक ®म 

बल सव¥±ण (पीएलएफ़एस) के माÅयम से एकý िकया जाता है, जो सांि´यकì और कायªøम 

कायाªÆवयन मंýालय (एमओएसपीआई) Ĭारा 2017-18 स ेआयोिजत िकया जाता है। सव¥±ण 

कì अविध हर साल जुलाई से जून तक होती है। 

नवीनतम वािषªक पीएलएफएस åरपोटª म¤ उपलÊध आंकड़Ō के अनुसार, 15-29 वषª कì आय ुके 

यवुाओ ंके िलए सामाÆय िÖथित पर अनुमािनत बेरोजगारी दर (यूआर) 2017-18 म¤ 17.8% से घटकर 

2023-24 म¤ 10.2% हो गई है। 

रोजगार सजृन के साथ-साथ रोजगार ±मता म¤ सुधार करना सरकार कì ÿाथिमकता है। 

तदनसुार, भारत सरकार ने देश म¤ रोजगार सजृन के िलए िविभÆन कदम उठाए ह§। 

भारत सरकार के िविभÆन मंýालय/िवभाग जैसे सूàम, लघु और मÅयम उīम मंýालय, úामीण 

िवकास मंýालय, आवासन और शहरी कायª मंýालय, िव° मंýालय, वľ मंýालय, इल³ेůॉिन³स और 

सूचना ÿौīोिगकì मंýालय आिद िविभÆन रोजगार सृजन योजनाओ/ंकायªøमŌ जैसे ÿधानमंýी रोजगार 

सजृन कायªøम (पीएमईजीपी), महाÂमा गांधी राÕůीय úामीण रोजगार गारटंी योजना 

(एमजीएनआरईजीएस), दीन दयाल उपाÅयाय úामीण कौशल योजना (डीडीयू-जीकेवाई), úामीण 

Öवरोजगार और ÿिश±ण संÖथान (आरएसईटीआई), दीनदयाल अंÂयोदय योजना-राÕůीय शहरी 

आजीिवका िमशन (डीएवाई-एनयूएलएम), ÿधानमंýी मुþा योजना (पीएमएमवाई) आिद को लागू कर रह े

ह§ जो पूंजीगत Óयय म¤ विृĦ के साथ-साथ रोजगार सजृन को बढ़ावा देना चाहते ह§। भारत सरकार Ĭारा 

कायाªिÆवत कì जा रही िविभÆन रोजगार सृजन योजनाओ/ंकायªøमŌ का िववरण 

https://dge.gov.in/dge/schemes_programmes पर देखा जा सकता है। 
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िनवेश को सुिवधाजनक बनाने, नवाचार को बढ़ावा दनेे, सवō°म ®ेणी कì बुिनयादी ढांचे का 

िनमाªण करने और भारत को िविनमाªण, िडजाइन और नवाचार का क¤ þ बनाने के िलए 25 िसतंबर, 2014 

को ‘ मेक इन इंिडया’ पहल शुł कì गई थी। यह भारत के िविनमाªण ±ेý को बढ़ावा देने और वैिĵक मंच 

पर इसकì औīोिगक ±मता को ÿदिशªत करने के िलए अिĬतीय ‘वोकल फॉर लोकल’ पहलŌ म¤ से एक 

है। देश म¤ घरलूे और ÿÂय± िवदेशी िनवेश (एफडीआई) को बढ़ावा देने के िलए अंतराªÕůीय सहयोग बढ़ान े

के िलए मंýालयŌ, राºय सरकारŌ और िवदेशŌ म¤ भारतीय िमशनŌ के माÅयम से िनवेश आउटरीच िकया 

जा रहा है। अब, 27 ±ेýŌ को शािमल करते हòए “मेक इन इंिडया 2.0” चरण का कायªøम महÂवपूणª 

उपलिÊधयŌ और नए जोश के साथ आगे बढ़ रहा है, िजससे वैिĵक िविनमाªण पåरŀÔय म¤ एक ÿमुख 

ÿितभागी के łप म¤ भारत कì िÖथित मजबूत हो रही है। 

सरकार ने नवाचार, Öटाटªअप को बढ़ावा देने और दशे के Öटाटªअप इकोिसÖटम म¤ िनवेश को 

ÿोÂसािहत करन ेके िलए एक मजबूत इकोिसÖटम बनाने के उĥेÔय से 16 जनवरी 2016 को Öटाटªअप 

इंिडया पहल शłु कì थी। उīोग और आंतåरक Óयापार संवधªन िवभाग (डीपीआईआईटी) ने 30 जून 

2024 तक 1,40,803 इकाईयŌ को Öटाटªअप के łप म¤ माÆयता दी है। 

सरकार ने बजट 2024-25 म¤ 2 लाख करोड़ Łपये के क¤ þीय पåरÓयय के साथ 5 वषª कì अविध 

म¤ 4.1 करोड़ यवुाओ ंके िलए रोजगार, कौशल और अÆय अवसरŌ कì सुिवधा के िलए 5 योजनाओ ंऔर 

पहलŌ संबंधी ÿधान मंýी पैकेज कì घोषणा कì। 

 

PRADHAN MANTRI JAN DHAN YOJANA (PMJDY) FOR TRIBALS OF ASSAM 

3377. SHRI AMARSING TISSO: 

Will the Minister of FINANCE be pleased to state: 
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(a) the percentage of tribal households in Karbi Anglong and Dima Hasao districts 

of Assam that have been covered under Pradhan Mantri Jan Dhan Yojana 

(PMJDY); 

(b) the benefits that tribal communities have derived from PMJDY; 

(c) whether any specific challenges faced/are being faced in implementing PMJDY 

in these regions; and 

(d) if so, the details thereof along with the way by which these are addressed? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) to (d) Total number of accounts opened by Banks under the Pradhan Mantri Jan 

Dhan Yojana (PMJDY) along with the deposits in Karbi Anglong and Dima 

Hasao Districts of Assam are as under: 

 

Districts Karbi Anglong Dima Hasao  
Total no of PMJDY accounts 3,00,711 60,718  
Deposit in PMJDY Accounts (in Rs. 
Crore) 

97.5 37.89 
 

  

PMJDY has played a pivotal role in integrating unbanked population, including 

tribals into the national financial landscape. PMJDY account holders enjoy a wide 

range of benefits which, inter-alia, are as under: 
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i. One Basic Savings Bank Deposit (BSBD) account is opened for an unbanked 

person without any minimum balance requirement; 

ii. Account can be opened at any Bank branch or banking outlet manned by a 

Business Correspondent (BC); 

iii. There is no charge for opening these accounts; 

iv. A free RuPay debit card with an inbuilt accident insurance cover of Rs. 2 lakh 

(1 lakh for accounts opened before 28.8.2018) is given to the PMJDY 

account holders; 

v. Eligible PMJDY account holders can avail overdraft facility upto Rs.10,000; 

vi. Direct Benefit Transfer (DBT) under different Government schemes can be 

received by eligible beneficiaries in their Jan-Dhan accounts. 

The Government strives to overcome challenges faced in implementation of 

PMJDY by strengthening the banking infrastructure and addressing other issues 

through various measures which, inter-alia, include the following: 

i. Discussions on ongoing issues, including regional ones, in the Quarterly 

SLBC meetings; 

ii. Setting up of brick and mortar bank branches in unbanked villages with 

population more than 3000; 

iii. Deployment of Business Correspondents (BCs) in villages with no banking 

outlet within the radius of 5 KM; 
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iv. Financial Literacy Programmes are being conducted by Financial Literacy 

Counsellors and organisations working as Centres for Financial literacy 

(CFL). 

 

EMPLOYMENT THROUGH TRAINING AND SKILL DEVELOPMENT CENTRES 

 3378.  SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN:  
  SHRI RAKESH RATHOR: 

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

 (a) the number of youth provided/being provided employment by the Government 

through the training centres and skill development centres operating in the country; 

(b) the number of youth provided employment through Industrial Training Institutes 

(ITIs) and skill development centres operating in Uttar Pradesh; 

(c) the number of students trained in ITI and skill development centres in Sitapur 

district of Uttar Pradesh during the last three years along with the details thereof; 

and 

(d) the steps taken by the Government to provide employment and skilling 

opportunities for youths of the country and the achievements thereof? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
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 (a) and (b)      Under the Government of India’s Skill India Mission (SIM) , the 

Ministry of Skill Development and Entrepreneurship (MSDE) delivers skill, re-skill 

and up-skill training through an extensive network of skill development centres / 

institutes etc. under various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana 

(PMKVY), Jan Sikhshan Sansthan (JSS), National Apprenticeship Promotion 

Scheme (NAPS) and Craftsman Training Scheme (CTS) through Industrial 

Training Institutes (ITIs), to all the sections of the society across the country. The 

SIM aims at enabling youth of India to get future ready and equipped with industry 

relevant skills. 

 Amongst the schemes of MSDE, placements were tracked under the Short Term 

Training component of PMKVY in the first three versions, which is PMVY1.0, 

PMKVY 2.0 and PMKVY 3.0 implemented from FY 2015-16 up to FY 2021-22.  The 

number of candidates reported placed across the country and the State of Uttar 

Pradesh in these three versions of PMKVY are 24,37,887 and 3,38,882 

respectively. Under PMKVY 4.0, the focus is on empowering our trained candidates 

to choose their varied career path and they are suitably oriented for the same. 

Further, various IT tools like skill India digital hub also gives this opportunity.  

           As regards other schemes of MSDE, third party evaluation reports have 

mentioned about their success in terms of placement or livelihood improvement of 

candidates trained.    The brief details of same are as given below: 
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 JSS:  Evaluation study of JSS scheme conducted in 2020 has found that the 

scheme has helped in almost doubling the household income for those 

beneficiaries who have got employment or are self-employed after the JSS training. 

Considering 79% women representation, 50.5% of the rural share, 73.4% change 

in the employment for enhanced livelihood, 89.1% change in the average income 

of each beneficiary, 85.7% mobilization of beneficiaries by JSS, the report has 

further observed that usefulness of the scheme would be further evident from the 

fact that 77.05% of the beneficiary trainees have undergone occupational shifts. 

The study also affirmed that the focus of the skilling in the scheme favours self-

employment which is in tune with Aatmanirbhar Bharat Abhiyan.  

 ITIs:    The final report of Tracer Study of ITI Graduates published in 2018 by 

MSDE mentions that 63.5% of total ITI pass-outs got employed (wage+self, out of 

which 6.7% are self-employed).  

 NAPS: Third-party evaluation study of NAPS conducted in 2021 has observed that 

the scheme has successfully enhanced the employability of youth by providing 

structured on-the-job training, with a notable increase in the engagement of 

apprentices across various industries. In the new version of the scheme, DBT 

method has been adopted to transfer government's share directly to apprentices' 

bank accounts, as streamlined reimbursement process was recommended in the 

report.  
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     (c)        The number of the candidates trained under schemes of MSDE in 

Sitapur district during the last three years is as below: 

  

Name of the Scheme Number of trained Candidates in Sitapur District 

2021-22 2022-23 2023-24 

PMKVY 563 156 736 

NAPS 82 137 177 

CTS (Enrolments) 1998 2099 2374 

  At present, there is no active JSS in Sitapur District. 

  

(d)       In order to meet skilling requirement for future workforce, improve the quality 

of skilling, to align the training programs to market needs and improve the 

employability of trainees, following specific steps have been taken by Ministry of 

Skill Development and Entrepreneurship (MSDE): 

  i.         The training programs offered under the schemes of MSDE are developed 

in collaboration with industries, keeping in view market demands. 36 Sector Skill 

Councils (SSCs), led by industry leaders in the respective sectors, have been set 

up by National Skill Development Corporation (NSDC) which are mandated to 

identify the skill development needs of respective sectors as well as to determine 

skill competency standards. 
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 ii.          Future ready job-roles addressing the requirement of Industry 4.0, 

emerging sectors like Drone, Artificial Intelligence (AI), Robotics, Mechatronics, 

etc., have been prioritized under PMKVY 4.0.  Under CTS also, new age courses 

have been developed to meet the demand of futuristic job roles in emerging 

technologies. 

 iii.         The National Council for Vocational Education and Training (NCVET) has 

been set up as an overarching regulator establishing regulations and standards to 

ensure quality in the Technical and Vocational Education and Training (TVET) 

space. 

 iv.        The Awarding Bodies recognised by NCVET are expected to develop the 

qualifications as per the industry demand and map them with the identified 

occupations as per the National Classification of Occupation, 2015, of Ministry of 

Labour and Employment and obtain industry validations. 

 v.         Directorate General of Training (DGT) is implementing Flexi MoU Scheme 

and Dual System of Training (DST). These initiatives are meant to provide training 

to ITI students in industrial environment. 

 vi.       DGT has also signed MoU with IT Tech companies like IBM, CISCO, Future 

Skill Rights Network (erstwhile Quest Alliance), Amazon Web Services (AWS) and 

Microsoft to ensure industry linkages for the institutes at the state and regional 

levels under Corporate Social Responsibility (CSR) initiatives. 
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 vii        Courses aligned to National Skills Qualification Framework (NSQF) also 

have components of On Job Training (OJT) and employability skills. 

 viii.       NSDC, under the Market led program, provides support to training 

providers that collaborate and align skill courses with industry demand. 

 ix.        Under NAPS, apprenticeship training and increasing engagement with 

industrial establishments for undertaking apprenticeship programs is promoted. 

 x.         Implementation of Skills Strengthening for Industrial Value Enhancement 

(STRIVE) scheme, a World Bank assisted project launched with the objective of 

improving the relevance and efficiency of skills training provided through Industrial 

Training Institutes (ITIs) and apprenticeships.  

 xi.   Trainings of Trainers through National Skill Training Institutes (NSTIs) and 

Institutes of Training of Trainers (IToTs). 

 xii.   Skill India Digital Hub (SIDH) Portal has been established as a Digital Public 

Infrastructure for skilling, employment, and entrepreneurship ecosystems. 

 xiii.         Government of India has signed Memorandum of Understanding 

/ Memorandum of Cooperation in the field of skill development and vocational 

education and training with twelve countries.  

 xiv.        Government of India has announced setting up of 30 Skill India 

International Centers for catering to the demand for skilled workers for foreign 

countries.   
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REVENUE EXPENDITURE 

3379. SHRI RAO RAJENDRA SINGH: 

 Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has any data regarding the total Revenue 

Expenditure from the Consolidated Fund of India as a percentage of the total 

expenditure and the various contributing factors to it, if so, the details thereof; 

and  

(b)  whether the Revenue Expenditure in the country has seen an increasing trend, 

if so, the various steps being taken by the Government to reduce the same? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 
 
(a) Yes Sir. The Government has the data regarding the total Revenue Expenditure. 

The required details are as follows: 

(₹ in crore) 
Sr. 
No. 

Description FY 2020-21 FY 2021-22 FY 2022-23 

1. General Services 12,28,160 14,29,783 16,15,729 
2. Social Services 1,60,539 2,54,697 1,99,992 
3. Economic Services 10,98,109 8,79,389 9,66,073 

4. 
Grant in Aid and 
Contributions 5,96,711 6,37,058 

6,71,338 

5. Revenue Expenditure (1 to 4) 30,83,519 32,00,926 34,53,132 
6. Total Expenditure 35,09,836 37,93,801 41,93,157 
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7. 
Revenue Expenditure as 
percentage of Total 
Expenditure 

87.9% 84.4% 82.4% 

Note: Numbers have been rounded off. 

(b) No Sir. The Revenue Expenditure as a percentage of Total Expenditure 

has been on a declining trend since FY 2020-21 (Sr.No. 7 of the table above). 

ऐितहािसक ÖथलŌ का संर±ण 

3380. ®ी ओमÿकाश भूपालिसहं उफª  पवन राजेिनबंालकर: 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ऐितहािसक ÖथलŌ कì वतªमान िÖथित ³या है और देश म¤ इन ÖथलŌ का रखरखाव िकस       

ÿकार िकया जा रहा है; 

(ख) ³या सरकार को उÖमानाबाद संसदीय ±ेý म¤ बौĦ, जैन और िहंदू गफुाओ ं जैसे ऐितहािसक 

ÖथलŌ कì सरु±ा के संबंध म¤ कोई ÿÖताव िमला है; 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस ÿÖताव कì वतªमान िÖथित ³या है; 

(घ) लातूर िजले कì औसा तहसील म¤ िÖथत खरोसा गफुाओ ंसिहत उĉ ऐितहािसक ÖथलŌ कì 

सरु±ा के िलए सरकार Ĭारा ³या िविशĶ उपाय िकए गए ह§; 

(ङ) िवशेष कर िýिवøम मंिदर, खुदाई म¤ िमले बुĦ िवहार के अवशेष और महाराÕů के ÿाचीन 

वािणिºयक क¤ þ टेर (टैगर) शहर म¤ िÖथत रामिलंग अÈपा लामतरु ेसंúहालय के संर±ण के िलए 

सरकार Ĭारा िकतनी िनिध आवंिटत कì गई है और तÂसंबंधी Êयौरा ³या है; और 

(च) पयªटन ÖथलŌ कì सूची म¤ उÖमानाबाद िजले के ऐितहािसक ÖथलŌ कì िÖथित ³या है? 
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सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

 
(क): भारतीय पुरातÂव सव¥±ण 3698 क¤ þीय संरि±त ÖमारकŌ/ ÖथलŌ कì दखेभाल और रख-रखाव 

करता है। क¤ þीय संरि±त ÖमारकŌ/ ÖथलŌ का संर±ण और रख-रखाव भारतीय परुातÂव सव¥±ण 

Ĭारा Öमारक/Öथल कì आवÔयकता और संसाधनŌ कì उपलÊधता के अनुसार िकया जाता है 

और वे भली-भांित पåररि±त ह§। 

(ख) और (ग): भारतीय परुातÂव सव¥±ण को ऐसा कोई ÿÖताव ÿाĮ नहé हòआ है। 

(घ): महाराÕů राºय म¤ भारतीय परुातÂव सव¥±ण के अधीन 286 क¤ þीय संरि±त Öमारक/Öथल ह§। 

तथािप, लातूर िजले के औसा तहसील म¤ िÖथत खरोसा गुफाओ ंसिहत उĉ गफुाए ंभारतीय 

परुातÂव सव¥±ण के संर±णाधीन नहé ह§। 

(ङ): िýिवøम मंिदर, खुदाई म¤ िमल ेबĦु िवहार के अवशेष और टेर (टैगर) शहर म¤ िÖथत रामिलंग 

अÈपा लामतरु ेसंúहालय, भारतीय पुरातÂव सव¥±ण के क¤ þीय संरि±त Öमारक नहé ह§। तथािप, 

िपछले तीन वषŎ के दौरान महाराÕů राºय म¤ िÖथत भारतीय परुातÂव सव¥±ण के क¤ þीय संरि±त 

ÖमारकŌ के संर±ण, पåरर±ण और िवकास के िलए आवंिटत िनिधयां नीचे दी गई ह§; 

        

 (करोड़ Łपए म¤ ) 
ø.सं. िव° वषª आवंटन 

1 2021-22 24.50 
2 2022-23 39.05 
3 2023-24         52.54 

 

(च): उÖमानाबाद िजले म¤ भारतीय परुातÂव सव¥±ण के अिधकार ±ेý म¤ कोई Öमारक/Öथल नहé है। 
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CULTURAL MAPPING UNDER NMCM 

3381.  SHRI CHAMALA KIRAN KUMAR REDDY: 

           Will the Minister of CULTURE be pleased to state : 

(a) the details of the number of villages and artists that have been mapped 

to date along with percentage of the original target has been achieved since 

the launch of the National Mission on Cultural Mapping (NMCM) in 2017. 

(b) whether the Government has assessed the reasons for the delay in 

achieving the goal of mapping 5,000 villages by 2022 and if so, the details 

thereof; 

(c) if not, the reasons therefor; 

(d) the details of amount of fund that have been utilized so far out of  89 crore 

allocated to NMCM along with the breakdown of funds spent on mapping, 

outreach and the development of cultural database; 

(e) the details of key findings of the Mera Gaon Meri Dharohar survey, and 

the manner in which this data has been utilized to preserve the cultural 

identity of local communities; and 

(f) the details of numbers of artisans and craftsmen that have received direct 

benefits through the cultural mapping initiative since its inception?  

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
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(a) So far, 4.5 lakh villages have been mapped and uploaded on the Mera 

Gaon Meri Dharohar (MGMD) Web Portal (https://mgmd.gov.in/) which is 

69% of  the original target 6.5 lakh villages. 

(b) No Sir, there has been no delay in achieving the goal of mapping 5,000 

villages by 2022 since more than 5000 villages were mapped by 2022.   

(c) Not applicable in view of Para (b) above. 

(d) The funds utilized for NMCM from  Financial Year 2020-21to 2024-25 is 

Rs. 75.48 Crore. 

(e) Through MGMD portal, the mission covers wide range of cultural 

elements, including oral traditions, beliefs, customs, historical significance, 

art forms, traditional food, prominent artists, fairs and festivals, traditional 

dress, ornaments and local landmarks. 

NMCM aims to preserve and promote India’s rich cultural heritage, the 

Ministry of Culture has setup the National Mission on Cultural Mapping 

(NMCM) implemented by the Indira Gandhi National Centre for the Arts 

(IGNCA). 

(f) Not applicable as there is no provision of direct benefits for artisans and 

craftsmen. 

UPGRADATION OF ESIC FACILITIES 

 3382. SHRI JAGADISH SHETTAR: 

  Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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(a)whether the existing ESIC facilities being provided to the beneficiaries of the 

scheme have been upgraded, if so, the details thereof and the estimated 

impact thereon; 

(b)whether the Government has approved new ESIC projects; and 

(c)if so, the number of new Jobs are expected to be created? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): The major steps taken by Employees' State Insurance Corporation (ESIC) to 

upgrade and improve the facilities provided to its beneficiaries are as under:   

i) ESIC has collaborated with Ayushmaan Bharat-Pradhan Mantri Jan Arogya Yojna 

(PMJAY) to provide secondary and tertiary care medical services to ESI 

beneficiaries through PMJAY empanelled hospitals in the country at places where 

ESI medical services are not adequately available. 

ii) Rates of benefits have been enhanced for Permanent Disablement Benefit (PDB) 

/ Dependents’ Benefits (DB) Beneficiaries. 

iii) A new scheme has been approved to cater medical care [including Super 

Specialty Treatment (SST)] for superannuated beneficiaries who have contributed 

in ESIC but went out of coverage before superannuation. 
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iv) Online module has been launched for updation / editing the particulars of Insured 

Persons (IPs) and their family details. 

v) Aadhar based authentication of Insured Persons and their family members on 

voluntary basis has been adopted for providing social security benefits, including 

medical and cash benefits to beneficiaries. 

vi) For providing hassle-free services to Insured Persons (IPs)/Insured Women 

(IW), an online portal/facility has been started for submission of cash benefit claim 

under ESI scheme. 

          The above upgradation will help to cater medical needs of ESI 

beneficiaries more effectively and efficiently. 

(b) and (c): Setting up of ESI hospitals / dispensaries is a continuous process. ESI 

Corporation accords approval for setting up of new ESI Hospitals / dispensaries 

based on certain norms / Insured Person (IP) population criteria within a particular 

area. In ESIC hospitals, vacancies are created as per HR Norms based on the bed 

strength of the hospital. 

SET UP OF SMART CLASSES IN KVs AND JNVs 

3383. SHRI VAMSI KRISHNA GADDAM:  
SHRI HARISH CHANDRA MEENA:  
 
Will the Minister of EDUCATION be pleased to state:  
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(a)    the details of the Smart Classes setup in Kendriya Vidyalayas (KVs) and 

Jawahar Navodaya Vidyalayas (JNVs), State-wise, district-wise in 

Telangana and Rajasthan;  

(b)    the funds allocated for setting up such smart classes during the last five years, 

State-wise, especially in Rajasthan;  

(c)    the number of KVs and JNVs equipped with smart classroom systems in 

Rajasthan, particularly in Tonk and Sawai Madhopur districts;  

(d)     whether the Government has evaluated the benefits of these equipments for 

students and their requirements in school, if so, the details thereof; and  

(e)      if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

 

(a) The State-wise and district-wise details of Smart Classes setup in Kendriya 

Vidyalayas (KVs) and Jawahar Navodaya Vidyalayas (JNVs), in Telangana and 

Rajasthan are given इन थ ेenclosed  Statement I and Statement II respectively.   

(b) The budgetary support is provided to Kendriya Vidyalaya Sangathan (KVS) and 

Navodaya Vidyalaya Samiti (NVS) every year as Grants-in-aid under three distinct 

Heads of Account viz. Salaries, General and Creation of Capital Assets for opening 

and functioning of KVs and JNVs. Funds are not allocated to KVS and NVS 
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State/UT-wise.  The funds allocated to KVS and NVS during the last five financial 

years and current year are as under: -                                                                                    

                                                                                (Rs. in crore) 
 

 

 

 

 

 

 

(c) As per information received from Kendriya Vidyalaya Sangathan (KVS) and 

Navodaya Vidyalaya Samiti (NVS), 77 KVs and 35 JNVs are equipped with Smart 

Classroom Systems in Rajasthan including all the KVs and JNVs in Tonk (03 KVs 

and 01 JNV) and Sawai Madhopur (01 KV and 01 JNV) districts.  

(d) and (e) The equipment of smart classes (e-classrooms) is being used in KVs 

and JNVs to make education more interactive and engaging as per National 

Education Policy-2020. Setting up of smart classes in KVs and JNVs is a 

continuous process which depends upon various factors such as opening of new 

schools, addition of higher classes, availability of funds, availability of Internet 

connectivity etc.  

 

Year Funds Allocated to 
KVS  

Funds Allocated to 
NVS 

2019-20 6331.40 3387.60 
2020-21 6437.68 3480.00 
2021-22 6800.00 3740.00 
2022-23 7461.25 4920.30 
2023-24 8500.00 5470.00 
2024-25 
(BE) 

9302.67 
5800.00 
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STATEMENT I 

DISTRICT-WISE DETAILS OF KVs EQUIPPED WITH THE SMART CLASSES 
(E-CLASSROOMS) IN THE STATE OF RAJASTHAN AND TELANGANA 

 

Sl. 
No.  

Name of District in 
Rajasthan having KV (s) 

Number of 
Smart 

Classes 

Sl. 
No. 

Name of District in 
Telangana having KV (s)  

Number of 
Smart Classes  

1. Ajmer 54 1 Medchal-Malkajgiri 244 
2. Alwar 17 2 Hyderabad 103 
3. Sri Ganganagar 108 3 Ranga Reddy 41 
4. Baran 30 4 Peddapalli 19 
5. TONK 27 5 Sangareddy 16 
6. Banswara 16 6 Hanamakonda 11 
7. Bharatpur 14 7 Khammam 12 
8. Bhilwara 15 8 Mahabubnagar 20 
9. Bikaner 68 9 Adilabad 07 
10. Churu 14 10 Nalgonda 25 
11. Jaisalmer 67 11 Karimnagar 05 
12. Jaipur 100 12 Mahabubabad 07 
13. Barmer 60 13 Nizamabad 15 
14. Jhalawar 16 14 Rajanna Sircilla 01 
15. Jhunjhunu 28 15 Mancherial 03 
16. Jodhpur 82 16 Yadadri Bhuvanagiri 02 
17. Kota 16 17 Siddipet 02 
18. Sirohi 09 TOTAL 533 
19. Sikar 15 
20. SAWAI MADHOPUR 15 
21. Udaipur 55 
22. Gangapur City 17 
23. Karauli 16 
24. Dungarpur 05 
25. Chittorgarh 05 
26. Rajsamand 03 
27. Jalore 03 
28.  Bundi 12 
29. Dausa 03 
30. Hanumangarh 02 
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31. Nagaur 06 
32. Dholpur 04 
33. Pali 01 
34. Pratapgarh 01 

 TOTAL 904 

 

STATEMENT II 

DISTRICT-WISE DETAILS OF JNVs EQUIPPED WITH THE SMART CLASSES 
(E-CLASSROOMS) IN THE STATE OF RAJASTHAN AND TELANGANA 
 
Sl. 
No.  

Name of District in 
Rajasthan having 
JNV (s) 

Number of 
Smart 

Classes 

Sl. 
No 

Name of District in 
Telangana having JNV (s)  

number 
of Smart 
Classes  

1. Ajmer 03 1 Kumuram Bheem Asifabad  05 
2. Alwar 13 2 Karimnagar 03 
3. Banswara  14 3 Khammam 04 
4. 

Baran 
03 

4 Nagar Kurnool (Earlier 
Mahabubnagar) 04 

5. Barmer 03 5 Siddipet (Earlier Medak) 02 
6. Bharatpur 04 6 Nalgonda 04 
7. 

Bhilwara 
05 

7 Kamareddy (Earlier 
Nizamabad) 04 

8. Bikaner 03 8 Ranga Reddy 04 
9. Bundi 04 9 Warangal 03 
10. Chittorgarh 04 TOTAL 33 
11. Churu 14 
12. Dausa 03 
13. Dholpur 04 
14. Dungarpur 04 
15. Hanumangarh 04 
16. Jaipur 03 
17. Jaisalmer 04 
18. Jalore 02 



16.12.2024     617 
 

19. Jhalawar 04 
20. Jhunjhunu 03 
21. Jodhpur 02 
22. Karauli 04 
23. Kota 03 
24. Nagaur 04 
25. Pali 04 
26. Pratapgarh 03 
27. Rajsamand 03 
28. SAWAI MADHOPUR 14 
29. Sikar 03 
30. Sirohi 04 
31. Sri Ganganagar  06 
32. TONK 14 
33. Udaipur 04 

TOTAL  169 
 

राº य सरकारŌ पर ऋणभार  

3384. ®ी िदनेश चंþ यादव:   

³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) सÌ पूणª देश म¤ िविभÆ न राº य सरकारŌ पर राº य-वार िकतना ऋण है;  

(ख) ³ या अिधकांश राº य सरकारŌ का ऋणभार उनके सकल घरलूे उÂ पाद के लगभग 32 ÿितशत 

तक पहòंच गया है और ऋण पर भगुतान िकए जाने वाले Ê याज के łप म¤ राº यŌ को 13-15 

ÿितशत का भार वहन करना होगा;  

(ग) ³ या सरकार राº यŌ को आÂ मिनभªर बनाने के िलए कोई कदम उठा रही ह§; और    

(घ) यिद हां, तो तÂ संबंधी Ê यौरा ³ या है?  

   िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 
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(क) और (ख): भारतीय åरजवª ब§क कì ‘राº य िवÂ त: 2023-24 के बजट का अÅ ययन’ शीषªक कì åरपोटª 

के अनसुार, राº यŌ कì कुल बकाया देयताओ ंऔर जीएसडीपी अनपुात पर ऋण (माचª-2024, बजट 

अनमुान (ब.अ.) के अंत तक) का Êयौरा संलµन िववरण -1 पर िदया गया है। åरपोटª म¤ िदए गए आंकड़Ō के 

अनसुार, वषª 2023-24 (ब.अ.) के िलए राº य सरकारŌ कì कुल बकाया देयताओ ंके Ê याज भगुतान के 

अनपुात कì सीमा 4.21 ÿितशत से 7.01 ÿितशत तक है।   

(ग) और (घ):  केÆ þ सरकार कर अंतरण, राजÖव घाटा अनदुान सिहत िव° आयोग अंतरण, पूंजीगत 

Ó यय/िनवेश के िलए राº यŌ को िवशेष सहायता के िलए Ö कìम शीषŎ के अंतगªत राº यŌ को िनिधयां 

उपलÊ ध कराती है। इन शीषŎ के अंतगªत केÆ þ सरकार Ĭारा राº य सरकारŌ को अंतåरत कì गई िनिधयŌ 

का Êयौरा संलµन िववरण -II म¤ िदया गया है।  

िववरण I 

कुल बकाया देयताओ ं और जीएसडीपी अनुपात पर ऋण (माचª-2024, बजट अनुमान 
(ब.अ.) के अंत तक) ;राºयवार आकंड़Ō को दशाªने वाला Êयौरा 
 

ø. स.ं राºय कुल बकाया देयताए ं
जीएसडीपी अनुपात पर 

ऋण 

    (करोड़ Ł. म¤)  (ÿितशत म¤) 
1 आंň ÿदेश 4,85,491 33.5 
2 अŁणाचल ÿदेश 21,654 50.4 
3 असम 1,50,900 26.6 
4 िबहार 3,19,618 37.0 
5 छ°ीसगढ 1,22,164 24.0 
6 गोवा 34,758 38.3 
7 गजुरात 4,67,464 18.2 
8 हåरयाणा  3,36,253 29.9 
9 िहमाचल ÿदेश 94,992 44.2 

10 झारखंड 1,31,456 30.1 
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11 कनाªटक 5,97,618 22.7 
12 केरल 4,29,271 36.9 
13 मÅय ÿदेश 4,18,056 28.7 
14 महाराÕů 7,22,887 18.6 
15 मिणपरु 19,246 39.5 
16 मेघालय 20,030 42.1 
17 िमजोरम 14,039 36.2 
18 नागाल§ड 18,166 44.3 
19 ओिडशा 1,20,987 13.9 
20 पंजाब 3,51,130 47.6 
21 राजÖथान 5,62,495 35.7 
22 िसि³कम 15,530 31.0 
23 तिमलनाडु 8,34,544 31.0 
24 तेलंगाना 3,89,673 27.8 
25 िýपरुा 26,506 32.0 
26 उ°र ÿदेश 7,69,245 28.6 
27 उ°राखंड 89,466 26.9 
28 पिĲम बंगाल 6,58,426 38.3 

ąोत: राº य िवÂ त: 2023-24 के बजट का अÅ ययन, भारतीय åरजवª ब§क  
 
 
 

िववरण II 
 

केÆ þ सरकार Ĭारा राºय सरकारŌ को जारी कì गई िनिधयŌ का Öकìम-वार िववरण  
          (करोड़ Ł. म¤) 

शीषª 2021-22 2022-23 2023-24 2024-25 
(10.12.2024 

तक) 
कर अतंरण 8,82,903.79 9,48,405.82 11,29,493.71 9,01,149.51 

िवÂ त आयोग अंतरण 2,14,777.05 1,74,284.53 1,49,391.05 71,612.08 
पूंजीगत Ó यय/िनवेश के 
िलए राº यŌ को िवशेष 

सहायता के िलए Ö कìम 

14,185.78 
 

81,195.35 
 

1,09,554.30 
 

63,699.61 
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अज/अजजा/अÆय िपछड़ा वगª और úामीण ±ेýŌ के छाýŌ म¤ अिधगम Öतर 

3385.  ®ी धम¥Æþ यादव: 
 ®ी चरनजीत िसहं चÆनी: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार को समाचार पý म¤ हाल ही म¤ ÿकािशत उस åरपोटª कì जानकारी है िजसम¤ यह खलुासा 

िकया गया है िक पंजाब और उ°र ÿदेश सिहत कुछ राºयŌ म¤ 40 ÿितशत से अिधक úामीण छाý úेड-

Öतर के ÿĳŌ का भी उ°र देने म¤ असमथª ह§; 

(ख) यिद हां, तो िविभÆन श±ैिणक योजनाओ ंऔर पहलŌ के बावजूद úामीण ±ेýŌ म¤ ऐसे कम अिधगम 

पåरणामŌ के ³या कारण ह§; 

(ग) दशे म¤ िवशेषकर उ°र ÿदेश म¤ अनसूुिचत जाित, अनसुूिचत जनजाित और अÆय िपछड़ा वगª के 

छाýŌ के अिधगम Öतर कì वतªमान िÖथित ³या है; 

(घ) िवशेषकर उ°र ÿदेश म¤ अÅयापक ÿिश±ण, पाठ्यøम संवधªन और अवसंरचना िवकास सिहत 

िश±ा कì गणुव°ा म¤ सधुार करन ेऔर समाज के वंिचत वगª के ब¸चŌ के नामांकन हेत ु³या उपाय िकए 

जा रहे ह§; और 

(ङ) सरकार Ĭारा यह सिुनिĲत करने के िलए ³या लàय िनधाªåरत िकए गए ह§ िक úामीण छाý आगामी 

पांच वषŎ म¤ úेड-अनकूुल अिधगम Öतर ÿाĮ कर सक¤ ? 

    कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
   (®ी जयंत चौधरी): 

(क): एनएएस-2017 और एनएएस-2021 कì åरपोटŎ के अनुसार, पंजाब और उ°र ÿदेश सिहत 

úामीण छाýŌ का अिधगम Öतर संलµन िववरण I म¤ िदया गया है।  
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(ख): िश±ा मंýालय िश±ा ÿणाली कì िÖथित के एक संकेतक के łप म¤ ब¸चŌ कì ÿगित और 

अिधगम ±मताओ ंका आकलन करने और िविभÆन ÖतरŌ पर सुधाराÂमक कारªवाई हेत ुउिचत 

कदम उठाने के िलए तीन वषª के अंतराल पर क±ा 3, 5, 8 और 10 म¤ नमूना आधाåरत राÕůीय 

उपलिÊध सव¥±ण (एनएएस) का एक रोिलंग कायªøम कायाªिÆवत कर रहा है। एनएएस का अंितम 

राउंड िदनांक 04.12.2024 को आयोिजत िकया गया था और उसकì åरपोटª ÿतीि±त है। वषª 

2017 और वषª 2021 म¤ िकए गए राÕůीय उपलिÊध सव¥±ण ने शहरी और úामीण ÖकूलŌ के बीच 

उपलिÊधयŌ के Öतर म¤ कोई महÂवपूणª अंतर नहé दशाªया है।  

(ग): सामािजक समूह (एससी/एसटी/ओबीसी) के आधार पर उ°र ÿदेश के छाýŌ के úेड-वार, 

िवषय-वार ÿदशªन कì तलुना करने वाले एनएएस 2017 और एनएएस 2021 के पåरणाम संलµन  

िववरण II म¤ िदए गए ह§।  

(घ) और (ङ): िश±ा संिवधान कì समवतê सूची म¤ है और अिधकांश Öकूल संबंिधत राºयŌ/संघ 

राºय ±ेýŌ के अिधकार ±ýे के अंतगªत आते ह§। राºय/संघ राºय ±ेý और क¤ þ úामीण, वंिचत 

और अÐपसिुवधा ÿाĮ छाýŌ सिहत देश के छाýŌ कì शैि±क िÖथित के उÂथान का ÿयास करते 

ह§। मंýालय Ĭारा संचािलत िविभÆन योजनाओ/ंपåरयोजनाओ/ंकायªøमŌ को राÕůीय िश±ा नीित 

(एनईपी), 2020 के अनłुप बनाया गया है। एनईपी 2020 का उĥेÔय यह सिुनिĲत करना है िक 

कोई भी छाý जÆम या पķृभूिम के आधार पर अिधगम और उÂकृĶता ÿाĮ करन ेका अवसर न 

खोए। इसम¤ सामािजक-आिथªक łप से वंिचत समूहŌ (एसईडीजी) के सरोकारŌ को Åयान म¤ रखा 

गया है, िजसम¤ अÆय बातŌ के साथ-साथ भौगोिलक पहचान वाले जैसे गांवŌ, छोटे शहरŌ, आकां±ी 

िजलŌ और अÆय ®ेिणयŌ के छाý शािमल ह§। इस नीित का उĥेÔय पहòंच, भागीदारी और अिधगम 

पåरणामŌ म¤ सामािजक ®ेणी के अंतर को पाटना है।  
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 समú िश±ा कì क¤ þ ÿायोिजत योजना सभी राºयŌ और संघ राºय ±ेýŌ को िविभÆन पहलŌ 

जैसे िक नई शै±िणक और पाठ्यचयाª संरचना कì शुłआत, ÿारिंभक बाÐयावÖथा दखेभाल और 

िश±ा, बुिनयादी सा±रता और सं´या²ान तथा छाý िवकास के िलए पåरवतªनकारी मूÐयांकन, 

अनभुवाÂमक और योµयता आधाåरत अिधगम, िश±कŌ और Öकूल ÿमुखŌ को सेवाकालीन 

ÿिश±ण, राºय और राÕůीय Öतर पर उपलिÊध सव¥±ण का आयोजन, अनकूुल िश±ण वातावरण 

ÿदान करने के िलए ÿÂयेक Öकूल को समú Öकूल अनुदान, पÖुतकालय, खेल और शारीåरक 

गितिविधयŌ हेतु अनुदान, राÕůीय आिवÕकार अिभयान, आईसीटी और िडिजटल पहल के िलए 

सहायता, Öकूल नेतÂृव िवकास कायªøम, शै±िणक łप से कमजोर छाýŌ के िलए सधुाराÂमक 

िश±ण आिद हेत ुसहायता ÿदान करके िश±ा कì गुणव°ा म¤ सधुार पर क¤ िþत है। इस योजना का 

उĥेÔय यह सिुनिĲत करना है िक सभी ब¸चŌ को एक समान और समावेशी क±ा वातावरण के 

साथ गणुव°ापूणª िश±ा ÿाĮ हो, िजसम¤ उनकì िविवध पķृभूिम, बहòभाषी आवÔयकताओ,ं िविभÆन 

शै±िणक ±मताओ ंका Åयान रखा जाए और उÆह¤ सतत अिधगम ÿिøया म¤ सिøय भागीदार 

बनाया जाए।  

राÕůीय बोध पठन एवं सं´या²ान द±ता पहल (िनपुण भारत) िदनांक 5 जुलाई 2021 को शुł 

कì गई थी, तािक यह सिुनिĲत िकया जा सके िक देश का ÿÂयेक ब¸चा वषª 2026-27 तक úेड 

3 के अंत तक आवÔयक łप स ेबुिनयादी सा±रता और सं́ या²ान ÿाĮ कर ले। यह िमशन 

5+3+3+4 शै±िणक सरंचना के Öकूल िनरंतरता के ÿथम 5 वषŎ को कवर करता है, िजसम¤ 3 

ÿी-Öकूल वषª भी शािमल ह§।  

िश±कŌ को सतत अिधगम के अवसर ÿदान करने के िलए दी±ा (िडिजटल इÆĀाÖů³चर 

फॉर नॉलेज शेयåरंग) Èलेटफॉमª का उपयोग करके अ³टूबर 2020 म¤ िनķा (Öकूल ÿमुखŌ और 

िश±कŌ के समú िवकास हेतु राÕůीय पहल) Èलेटफॉमª को लॉÆच िकया गया तािक ÿाथिमक 
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िश±कŌ तक पहòंच बनाई जा सके और इसका िवÖतार सभी Öतर के िश±कŌ तक िकया जा सके। 

इसम¤ बातचीत के िलए कई ŀिĶकोण जैसे िक वीिडयो के साथ-साथ टे³Öट मॉड्यूल शािमल ह§। 

इस सभी सामúी को बुिनयादी सा±रता और सं́ या²ान (एफएलएन) के िवकासाÂमक लàयŌ और 

अिधगम पåरणामŌ के अनłुप बनाया गया ह§। 

आंगनवािड़यŌ म¤ उ¸च गणुव°ा वाले ÿारिंभक बाÐयावÖथा देखभाल और िश±ा (ईसीसीई) 

िश±कŌ का ÿारिंभक कैडर तैयार करने के िलए जुलाई, 2022 म¤ िनķा-ईसीसीई और एफएलएन 

का शुभारंभ िकया गया। इसका उĥेÔय ब¸चŌ के समú िवकास के िलए िवकासाÂमक łप से उपयुĉ 

िश±ाशाľ के संबंध म¤ माÖटर ÿिश±कŌ को जागłक बनाना है, जो बुिनयादी Öतर पर गणुव°ापूणª 

िश±ा को बढ़ाने म¤ योगदान देगा। ये आंगनवाड़ी कायªकताªओ ंऔर ÿी-Öकूल िश±कŌ दोनŌ को 

ÿिश±ण ÿदान करते ह§। 

 एनईपी 2020 म¤ इन संÖथानŌ कì ±मता और कायª संÖकृित म¤ बदलाव लाने और उÆह¤ 

उÂकृĶता के जीवंत संÖथानŌ के łप म¤ िवकिसत करने के िलए डीआईईटी पर पुनः बल देने कì 

बात कì गई है। समú िश±ा के अंतगªत राºयŌ/संघ राºय ±ेýŌ को अगले पांच वषŎ म¤ चरणबĦ 

तरीके से दशे के सभी 613 कायाªÂमक डीआईईटी के वाÖतिवक उÆनयन के िलए िव°ीय सहायता 

ÿदान कì जाती है। िव° वषª 2023-24 म¤ 33 राºयŌ/संघ राºय ±ेýŌ म¤ 92,320.18 लाख Łपये 

के अनमुािनत बजट के साथ 125 डाइट को मंजूरी दी गई थी।  

क¤ þ सरकार/राºय/संघ राºय ±ेý सरकार/Öथानीय िनकायŌ Ĭारा ÿबंिधत ÖकूलŌ म¤ से 

मौजूदा ÖकूलŌ को सŀुढ़ करने के उĥेÔय से पीएम ®ी (पीएम ÖकूÐस फॉर राइिजंग इंिडया) योजना 

िदनांक 7 िसतंबर 2022 को शुł कì गई थी। इन ÖकूलŌ को राÕůीय िश±ा नीित 2020 कì सभी 

पहलŌ को ÿदिशªत करना है और समय के साथ उदाहरणपरक Öकूल के łप म¤ उभरना है, तथा 

पड़ोस के अÆय ÖकूलŌ को नेतÂृव ÿदान करना है। इस योजना के अंतगªत, क¤ þ सरकार/राºय/संघ 
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राºय ±ेý सरकार/Öथानीय िनकायŌ Ĭारा ÿबंिधत ÖकूलŌ म¤ स ेमौजूदा ÖकूलŌ को सŀुढ़ करके 

14500 से अिधक पीएम ®ी Öकूल Öथािपत करने का ÿावधान है, िजनम¤ से अब तक 12,084 

पीएम ®ी ÖकूलŌ का चयन िकया जा चकुा है। 

ÿधानमंýी पोषण शिĉ िनमाªण (पीएम पोषण) कì क¤ þ ÿायोिजत योजना को नया łप िदया गया ह ै

और सरकारी और सरकारी सहायता ÿाĮ ÖकूलŌ म¤ क±ा 1 से 8 तक के छाýŌ के अितåरĉ 

बालवािटका के छाýŌ को भी इसम¤ शािमल िकया गया है। यह Öकूल पोषण उīान (एसएनजी) कì 

Öथापना और ‘ितिथ भोजन’ के माÅयम से सामुदाियक भागीदारी को सुŀढ़ करने को ÿोÂसािहत 

करती है। 

िववरण I 

एनएएस 2017 और एनएएस 2021 म¤ राÕůीय Öतर पर छाýŌ के úेड-वार और िवषय-वार ÿदशªन 
कì तुलना सबंंधी डेटा  
 

राÕůीय Öतर: 

úेड 3 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  68 67 62 61 
गिणत 64 64 58 56 
ईवीएस 65 65 58 56 

úेड 5 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  58 59 55 56 
गिणत 55 52 44 43 
ईवीएस 57 56 49 48 

úेड 8 
िवषय  एनएएस 2017 एनएएस 2021 
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úामीण शहरी úामीण शहरी 
भाषा  57 57 50 58 
गिणत 43 39 36 37 
िव²ान 45 41 38 42 
सामािजक िव²ान 45 42 39 40 

 

एनएएस 2017 और एनएएस 2021 म¤ पंजाब और उ°र ÿदशे से Öथान के अनुसार छाýŌ 
के úेड-वार और िवषय-वार ÿदशªन कì तुलना सबंधंी डेटा  

पंजाब:  

úेड 3 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  64 62 76 73 
गिणत 56 56 72 69 
ईवीएस 58 56 70 69 

úेड 5 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  53 54 70 68 
गिणत 47 46 58 56 
ईवीएस 51 51 61 58 

úेड 8 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  54 55 66 68 
गिणत 31 32 50 49 
िव²ान 37 36 50 50 
सामािजक िव²ान 35 34 50 48 
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उ°र ÿदशे:  

úेड 3 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  58 54 58 56 
गिणत 59 60 54 51 
ईवीएस 56 54 55 52 

úेड 5 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  51 50 52 52 
गिणत 51 50 42 39 
ईवीएस 53 52 47 44 

úेड 8 

िवषय  
एनएएस 2017 एनएएस 2021 

úामीण शहरी úामीण शहरी 
भाषा  53 50 46 52 
गिणत 41 34 33 33 
िव²ान 43 35 35 37 
सामािजक िव²ान 43 36 36 36 

 

 

िववरण II 

एनएएस 2017 और एनएएस 2021 म¤ सामािजक समूह Ĭारा छाýŌ के úेड-वार और िवषय-वार 
ÿदशªन कì तुलना सबंंधी डेटा  
 

राÕůीय Öतर: 
úेड 3 

िवषय  
एनएएस 2017 एनएएस 2021 

एससी एसटी ओबीसी एससी एसटी ओबीसी 
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भाषा  67 66 68 62 61 62 
गिणत 64 62 65 57 55 57 
ईवीएस 64 63 66 58 57 57 

úेड 5 

िवषय  
एनएएस 2017 एनएएस 2021 

एससी एसटी ओबीसी एससी एसटी ओबीसी 
भाषा  57 55 60 54 53 54 
गिणत 53 51 56 43 41 43 
ईवीएस 56 55 58 48 47 48 

úेड 8 

िवषय  
एनएएस 2017 एनएएस 2021 

एससी एसटी ओबीसी एससी एसटी ओबीसी 
भाषा  55 53 58 49 47 51 
गिणत 40 40 44 35 33 35 
िव²ान 43 43 46 37 36 38 
सामािजक िव²ान 42 43 45 38 37 39 

 

 

उ°र ÿदशे (सामािजक समूह Ĭारा):  

úेड 3 
िवषय  एनएएस 2017 एनएएस 2021 

 एससी एसटी ओबीसी एससी एसटी ओबीसी 
भाषा  59 57 57 57 58 58 
गिणत 59 57 59 53 52 54 
ईवीएस 56 55 55 54 53 54 

úेड 5 

िवषय  
एनएएस 2017 एनएएस 2021 

एससी एसटी ओबीसी एससी एसटी ओबीसी 
भाषा  51 42 52 51 51 52 
गिणत 50 41 51 41 40 41 
ईवीएस 53 43 54 46 45 46 

úेड 8 
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िवषय  
एनएएस 2017 एनएएस 2021 

एससी एसटी ओबीसी एससी एसटी ओबीसी 
भाषा  53 49 54 44 43 46 
गिणत 41 36 41 32 32 33 
िव²ान 42 38 42 34 34 35 
सामािजक िव²ान 42 38 42 35 34 36 

 

 

LINKING OF UPI WITH FAST PAYMENT SYSTEMS OF OTHER COUNTRIES 

3386. DR. MALLU RAVI: 

       Will the Minister of FINANCE be pleased to state: 

(a) whether the Reserve Bank of India (RBI) or the Government is planning to 

connect the Unified Payments Interface (UPI) with fast payment systems in other 

countries to facilitate cross-border payments; 

(b)  if so, the way by which these initiatives are likely to benefit individuals and the 

financial sector in terms of payment convenience; 

(c) whether linking UPI with fast payment systems abroad is expected to strengthen 

the country's remittance economy; and 

(d)   if so, the specifics of this impact? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
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 (a) to (d) The Reserve Bank of India (RBI) has been working towards linking Unified 

Payments Interface (UPI) with the Fast Payment Systems (FPSs) of other countries 

to facilitate cross-border payments. Such facility has already been made live with 

Singapore w.e.f. February, 2023. This has helped Indian customers to send and 

receive money directly through UPI which in turn brings down the average cost of 

these cross-border remittances from Singapore to India and vice-versa. 

Interlinking of UPI with fast payment systems of other countries may aid in 

strengthening the remittance economy of India. It provides a 24x7 real-time, 

transparent, accessible, and cost-effective mobile app-based alternative for making 

remittance payments to India, thereby enhancing the convenience compared to the 

traditional modes of making remittance payments. 

 

INSURANCE SCHEME FOR SENIOR CITIZENS 

3387. SHRI RAJIV PRATAP RUDY: 

Will the Minister of FINANCE be pleased to state: 

a) The number of insurance schemes which are currently available to senior 

citizens in the private insurance market and the key features of these schemes; 

(b) whether the Government has assessed the affordability of private insurance 

schemes for senior citizens, particularly for those in lower-income groups;  
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(c) whether the Government has established guidelines for private insurers to 

ensure fair coverage and premium rates for senior citizens and the enforcement 

mechanisms in place;  

(d) the measures being taken to address complaints related to denial of claims or 

unfair terms for senior citizens by private insurance companies? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 

(a) to (d): Insurance sector regulator the Insurance Regulatory and Development 

Authority of India (IRDAI) has issued IRDAI (Insurance Products) Regulations, 

2024 and Master Circular on IRDAI (Insurance Products) Regulations 2024-Health 

Insurance, containing provisions to ensure that insurers make available products / 

add-ons / riders to provide wider choice to the policyholders / prospects catering to 

all ages. These two documents direct that insurers shall allow for customization of 

products by customer by providing the flexibility to choose products / add-ons / 

riders as per his/her specific needs. 

In compliance with the above, insurers are offering various health products that are 

offering coverage to all age groups including senior citizens. The list of some of 

these products along with major feature is given at the enclosed Statement. 

Regulatory norms are in place to provide framework for designing and pricing of 

insurance products with particular focus on appropriateness and fairness. IRDAI 
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(Insurance Products) Regulations, 2024, inter-alia, mandate insurers to ensure that 

the premium rates are fair and not excessive, inadequate, unfairly discriminatory 

and provide value for money. Further, the said regulation requires that all the risks 

relevant to the products are appropriately considered in the pricing. 

Both offsite supervision on an ongoing basis and periodical supervision of insurers 

are carried out by IRDAI to ensure compliance with the extant laws and regulations. 

Various channels are available for grievance redressal which include Bima Bharosa 

portal, which is an integrated grievance management system and a centralized 

repository for industry-wide grievance data. Policyholders can also lodge their 

complaints by sending an email to complaints@irdai.gov.in. The Insurance 

Ombudsman, is an alternate grievance redressal platform to resolve grievances of 

aggrieved policyholders against insurers and intermediaries in a speedy and cost-

effective manner. They have 17 offices in the country. Insurers must comply with 

the Ombudsman’s decision within 30 days, or face a penalty of ₹5,000 per day of 

delay. 

For protecting policyholders’ interests, IRDAI has issued Regulation on Protection 

of Policyholders’ Interests and Allied Matters, 2024 and Master Circular thereon. 

Further, for addressing the grievances of senior citizens, IRDAI has stipulated that 

all insurers shall establish a separate channel to address the health insurance 
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related claims and grievances of senior citizens. The details of such channel shall 

be available in the website of the insurers. 

 

STATEMENT 

List of the health products offering coverage to all age groups including 
senior citizens 
 

S.no Insurer Name of the Product Major feature 

1. Star Health & Allied Insurance 
Co..Ltd. 

Senior Citizens Red Carpet 
Health Insurance policy 

Health Indemnity 
based policy 

2. 
Universal Sompo General 
Insurance Co. Ltd. 

Senior Citizen Health Insurance 
Policy 

Health Indemnity 
based policy 

3. 
Universal Sompo General 
Insurance Co. Ltd. 

CSC - Senior Citizen 
Health Insurance Policy 

Health Indemnity 
based policy 

4. 
Universal Sompo General 
Insurance Co. Ltd. 

POS - Senior Citizen 
Health Insurance Policy 

Health Indemnity 
based policy 

5. New India Assurance Co Ltd 
Senior Citizen 
Mediclaim Policy- Entry age 
(60-80 Y) 

Health Indemnity 
based policy 

6. New India Assurance Co Ltd 
New India Sixty Plus 
Mediclaim Policy Entry age 
(60-80 Y) 

Health Indemnity 
based policy 

7. 
Magma HDI General Insurance 
Co Ltd 

OneHealth Senior 
Health Indemnity 

based policy 

8. Tata AIA Life Insurance Co Ltd 
Tata AIA Life Insurance 
Smart Health Shield Plan 

Benefit based 

9. 
ICICI LOMBARD General 
Insurance Co. Ltd. 

Golden Shield 
Health Indemnity 
based policy 
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10. 
National Insurance Co. Ltd. National Senior Citizen 

Mediclaim Policy 
Health Indemnity 
based policy 

11. 
Niva Bupa Health Insurance 
Co. Ltd 

Senior First 
Health Indemnity 
based policy 

12. 
Future Generali India 
Insurance Company 
Limited 

Future Varishta Bima 
Health Indemnity 
based policy 

13. 
Bajaj Allianz Allianz 
General Insurance Co. Ltd 

Silver Health 
Health Indemnity 
based policy 

14. 
HDFC ERGO General 
Insurance Co. Ltd. 

Optima Senior 
Health Indemnity 
based policy 

 

 

INTERNATIONALISATION OF HIGHER EDUCATION 

3388.  SHRI BENNY BEHANAN: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has plan to internationalisation higher education by 

bringing foreign campuses to India to combat brain drain; and 

(b) the manner in which the Government reduce the cost of higher education in the 

country to curb the migration of students seeking education abroad? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a) and (b): The National Education Policy 2020 (NEP) was framed and approved 

by the Government of India to transform and improve the quality of education in the 
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country. One of the key aspects of NEP 2020 is “Internationalisation of Education”, 

which aims to promote and share best academic and research practices through 

interactions among diverse education systems. In alignment with the vision of NEP 

2020, University Grants Commission (UGC) has issued “UGC (Setting up and 

Operation of Campuses of Foreign Higher Educational Institutions in India) 

Regulations 2023” to facilitate the establishment of branch campuses of Foreign 

Higher Educational Institutions (FHEIs) in India. 

International Financial Services Centres Authority (Setting up and Operation of 

International Branch Campuses and Offshore Education Centres) Regulations, 

2022 have been issued to facilitate the establishment of campuses of world-class 

foreign universities in GIFT City, Gujarat.  

Government of India has undertaken several initiatives to ensure availability as well 

as affordability of quality education in the higher education domain through 

infrastructure upgradation of the institutions, accreditation of institutions and 

courses, promotion of research and innovation and augmenting the digital 

initiatives. Some of the initiatives are: 

 RashtriyaUchchatar Shiksha Abhiyan (RUSA)/Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA) schemeprovides financial support to State 

Governments under three components, (i) Enhancing quality and excellence 
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in select state universities, (ii) Infrastructure grants to universities, and (iii) 

multi-disciplinary education and research universities (MERU). 

 Promotion of accreditation of Higher Educational Institutions (HEIs) through 

National Assessment and Accreditation Council (NAAC) to ensure 

quality education. 

 To assess the qualitative competence of the programs offered by educational 

institution from diploma level to post-graduate level by National Board of 

Accreditation (NBA). 

 Ministry of Education, Government of India is implementing three component 

schemes under the Pradhan Mantri Uchchatar Shiksha Protsahan(PM-USP) 

Yojana namely (i) Central Sector Scheme of Scholarship (CSSS) for College 

and University Students; (ii) Special Scholarship Scheme for Jammu and 

Kashmir and Ladakh (SSS for JandK and Ladakh); and (iii) Central Sector 

Interest Subsidy Scheme (CSIS). 

 PM VidyaLaxmi Schemeaims to provide support toany student getting 

admissionin quality Higher Education Institutions (QHEIs). 

 To ensure availability of high quality educational content to every learner, 

several courses are being offered through SWAYAMandSWAYAM Plus. 
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 One Nation, One Subscription initiative to provide centralized access to 

high-quality academic resources, research papers, and journals to students, 

researchers, and educators across the country; 

 8 Research Parks at premier institutions have been established to serve as 

hubs for innovation, knowledge creation and have research collaboration 

with top-rated industries, to enable entrepreneurship and incubation of 

students and building strong academic linkages. 

 Establishment of Anusandhan National Research Foundation which aims to 

seed, grow and promote research and development (RandD) and foster a 

culture of research and innovation throughout India’s universities, colleges, 

research institutions, and R and  D laboratories.  

 

िवīालयŌ म¤ उ¸च गुणव°ा वाली िश±ा हेतु आधुिनक अवसरंचना 

3389. ®ी राम िशरोमिण वमाª: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार उ°र ÿदेश के िजलŌ, िवशेषकर ®ावÖती और बलरामपुर िजलŌ, म¤ सरकारी िवīालयŌ 

और सरकारी सहायताÿाĮ िवīालयŌ म¤ ब¸चŌ को उ¸च गणुव°ा वाली िश±ा ÿदान करने हेत ुआधुिनक 

अवसंरचनाÂमक सिुवधाओ ंऔर आधिुनक िश±ण उपकरणŌ कì अनुपलÊधता के बार ेम¤ अवगत है; 

(ख) यिद हां, तो इस संबंध म¤ सरकार Ĭारा ³या कदम उठाए गए ह§; और 
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(ग) सरकार Ĭारा वषाª ऋत ुम¤ जलभराव से úÖत रहने वाले ±ेýŌ म¤ िÖथत िवīालयŌ म¤ िवīािथªयŌ कì 

पहòचँ को सकुर बनाने हेतु सड़क िनमाªण हेत ु³या कदम उठाए गए ह§/उठाए जा रहे ह§? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  

   (®ी जयंत चौधरी): 
 

(क) से (ग): Öकूल िश±ा और सा±रता िवभाग वषª 2018-19 से Öकूल िश±ा के िलए एक एकìकृत क¤ þ 

ÿायोिजत योजना-समú िश±ा कायाªिÆवत कर रहा है। इस योजना को अब राÕůीय िश±ा नीित (एनईपी) 

2020 कì िसफाåरशŌ के अनłुप बनाया गया है और इसका उĥेÔय यह सुिनिĲत करना है िक सभी 

ब¸चŌ को समान और समावेशी क±ा वातावरण के साथ गणुव°ापूणª िश±ा सुलभ हो, िजसम¤ उनकì 

िविवध पķृभूिम, बहòभाषी आवÔयकताओ,ं िविभÆन श±ैिणक ±मताओ ंका Åयान रखा जाए और उÆह¤ 

अिधगम ÿिøया म¤ सिøय भागीदार बनाया जाए।  

 समú िश±ा के अंतगªत, मौजूदा Öकूल बिुनयादी ढांचे को सŀुढ़ करने के िलए बिुनयादी सिुवधाओ ं

के सजृन और संवधªन के िलए राºयŌ/संघ राºय ±ेýŌ को िव°ीय सहायता ÿदान कì जाती है। ÖकूलŌ म¤ 

अवसंरचनाÂमक सिुवधाओ ं कì आवÔयकता ÿÂयेक वषª संबंिधत राºय/संघ राºय ±ेý Ĭारा उनकì 

आवÔयकता और ÿाथिमकता पर िनभªर करते हòए विृĦशील आधार पर िनधाªåरत कì जाती है और यह 

उनकì वािषªक कायª योजना और बजट (एडÊÐयूपीएडंबी) म¤ पåरलि±त होती है। इसके बाद िवभाग म¤ 

पåरयोजना अनुमोदन बोडª (पीएबी) Ĭारा इन योजनाओ ंका मूÐयांकन और अनमुोदन राºयŌ और संघ 

राºय ±ेýŌ के परामशª से योजना के कायªøम संबंधी और िव°ीय मानकŌ, पूवª म¤ Öवीकृत कायŎ कì 

वाÖतिवक और िव°ीय ÿगित तथा बजटीय संसाधनŌ कì उपलÊधता के अनुसार िकया जाता है।  

Öकूल िश±ा और सा±रता िवभाग ÿबंधन सूचना ÿणाली (एमआईएस) के łप म¤ िश±ा के िलए 

एकìकृत िजला सूचना ÿणाली Èलस (यू-डाइज+) का अनुर±ण करता है। यूडाइज़+ सभी राºयŌ और 
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संघ राºय ±ेýŌ के ÖकूलŌ म¤ शैि±क और िडिजटल अवसंरचनाÂमक ढांचे कì सिुवधाओ ंसिहत िविभÆन 

शैि±क संकेतकŌ संबंधी सभी ÖकूलŌ (सरकारी, सहायता ÿाĮ और िनजी) स ेवािषªक łप से जानकारी 

एकý करता है।  

यूडाइज़+ 2021-22 के अनसुार, उ°र ÿदेश राºय म¤ िवशेष łप से ®ावÖती और बलरामपुर 

िजले म¤ शैि±क बुिनयादी ढांचे कì उपलÊधता का ÿितशत िनÌनानसुार है: 

अवसंरचनाÂमक ढांचे वाले ÖकूलŌ का ÿितशत 

 
िबजली पेयजल बािलका शौचालय बालक शौचालय ह§डवाश खेल का मैदान  पुÖतकालय रÌैपस ह§डरले 

जी जीए जी जीए जी जीए जी जीए जी जीए जी जीए जी जीए जी जीए जी जीए 

उ°र ÿदेश 85.1 84.9 99.2 99.4 98.3 98.4 97.6 97.4 95.8 91.8 73.7 88.6 96.3 71.0 84.4 56.6 66.2 33.5 

बलरामपुर 80.6 84.8 98.3 100.0 98.4 100.0 97.8 100.0 96.7 93.9 68.0 93.9 98.5 87.9 87.5 75.8 68.0 54.5 

®ावÖती 93.6 94.7 99.5 100.0 99.0 100.0 98.7 100.0 96.1 94.7 68.4 100.0 95.0 89.5 78.3 57.9 57.4 36.8 

जी – सरकारी Öकूल, जीए – सरकारी सहायता ÿाĮ Öकूल,        ąोत- यूडाइज़+2021-22 

 

 इसके अितåरĉ, उ°र ÿदेश राºय Ĭारा उपलÊध कराई गई जानकारी के अनसुार, ®ावÖती 

और बलरामपुर िजलŌ के पåरषदीय ÿाथिमक/उ¸च ÿाथिमक िवīालयŌ हेतु सिुवधाओ ं का िववरण 

िनÌनानसुार है: 

 टेबलेट कì सं́ या  
(ÿाथिमक Öकूल) 

Öमाटª क±ाओ ंकì सं́ या (उ¸च 
माÅयिमक Öकूल) 

Êलॉक संसाधन केÆþŌ म¤ 
आईसीटी ÿयोगशालाओ ंकì 

सं´या  
उ°र ÿदेश 2,09,863 18,381 880 
®ावÖती 1,722 197 05 

बलरामपरु 3,005 247 10 

  

 इसके अलावा, िश±ा संिवधान कì समवतê सूची म¤ एक िवषय है और अिधकांश Öकूल संबंिधत 

राºयŌ और संघ राºय ±ेýŌ के ÿशासिनक अिधकार ±ेý के अंतगªत आते ह§, जो िन:शÐुक और अिनवायª 

बाल िश±ा का अिधकार (आरटीई) अिधिनयम, 2009 के तहत समुिचत सरकार ह§, और आरटीई 
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अिधिनयम, 2009 कì अनसूुची म¤ िनधाªåरत मानदंडŌ और संबंिधत राºय आरटीई िनयमŌ के अनुसार 

ÖकूलŌ म¤ अवसंरचनाÂमक ढाचँा ÿदान करने कì िजÌमेदारी और अिधदेश रखते ह§। इसके अितåरĉ, 

राºय/संघ राºय ±ेý सरकार¤ ÖकूलŌ तक पहòचँ को आसान बनाने और उन सभी अवसंरचनाÂमक ढाचँे 

संबंधी बाधाओ ंको दूर करने के िलए भी िजÌमेदार ह§ जो छाýŌ कì ÖकूलŌ तक पहòचँ को बािधत/ÿितबंिधत 

कर सकती ह§। 

 

NUMBER OF SEATS FOR Ph.D 

3390. SHRI SUDHAKAR SINGH: 

Will the Minister of EDUCATION be pleased to state: 

(a) the total number of Ph.D seats available across the country and whether the 

Government has any data on the enrollment of Ph.D students, State-wise; 

(b) the current expenditure on research in social sciences and the manner in which 

it is compared with expenditure on research in other fields; 

(c) the average stipend provided to Ph.D students across the country and the 

manner in which it is compared with the stipend offered to Ph.D scholars in 

developed countries like the United States, Germany and China; and 

(d) whether the Government has any plans to increase the number of Ph.D seats, 

particularly in under-represented fields like social sciences and improve financial 

support for scholars to promote high-quality research? 
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THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a) As per All India Survey on Higher Education (AISHE),2022-23(Provisional), 

the total enrolment in Ph.D is 2.33 lakh. The State-wise Enrolment of Ph.D students 

is available at https://www.education.gov.in/parl_ques . 

(b) The details of grants released by the University Grants Commission (UGC) 

on research including, Social Sciences, for the year 2023-24 is given as under:              

                                                                                                                                                                                             

S.No. Particulars 2023-24(in Rs. Lakh) 
1 Special Assistance Programme (SAP) 215.98
2 Basic Scientific Research 5177.50
3 University and Colleges with Potential 

for 
Excellence * 

1659.16 

4 Research Scientists 120.52
5 Minor and Major Research Project 

(Science and Humanities) 
114.18 

6 Junior and Senior Research Fellowship 164420.47
7 Post Doctoral Fellowship for women 73.00
8 Research Awards to Teachers 25.85 
9 Research Workshops, Seminars and 

Conferences 
0.00 

10 Emeritus Fellowship for 
Superannuated Teachers 

246.85 

            Total  172053.51
* Part of grants was used for research. 
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S.No. Particulars 2023-24(in Rs. Lakh) 

 

(c) and (d) The UGC provides non-NET fellowships to M.Phil/Ph.D. students who 

have not qualified NET and are not receiving financial assistance from any other 

source. Ph.D. students receive stipend of Rs. 8000/- per month under the non-

NET fellowship scheme. During the financial year 2023-24, UGC-funded Central 

Universities utilized an amount of Rs. 122.95 cr. approximately for providing non-

NET fellowships. 

As per AISHE 2022-23 (provisional), the total PhD enrolment is 2.33 lakh 

which is around 10% more than the Ph.D enrolment of 2.12 lakh in 2021-22. Total 

Ph.D. enrolment has nearly doubled in 2022-23 (2.33 lakh) from 2014-15 (1.17 

lakh). 

एमएसई ±ेý म¤ आिथªक गितिविधयां 

3391. ®ी रमाशंकर राजभरः 

³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार आिथªक वृिĦ और िÖथरता के िलए िनवेश कर रही है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार सूàम और लघु उīमŌ म¤ आिथªक गितिविध बढ़ा रही है; और 

(घ) यिद हां, तो úामीण और शहरी Öतर पर तÂसंबंधी Êयौरा ³या है? 

 
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 
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(क) और (ख): सरकार आिथªक िवकास और िÖथरता को बढ़ावा देने के िलए िविभÆन कदम उठा रही 

है। पूंजीगत Óयय और अवसंरचना िनमाªण, øिमक राजकोषीय समेकन और मूÐय िÖथरता पर सरकार 

का Åयान आिथªक िवकास और मैøो इकॉनॉिमक िÖथरता को बढ़ावा देता है। केÆþीय बजट 2024-25 

म¤ रोजगार, कौशल िवकास, नवाचार, कृिष म¤ समÂुथानशीलता समावेशी मानव संसाधन िवकास, ऊजाª 

संøमण और सूàम, लघु और मÅयम उīमŌ के िलए सहायता पर क¤ þीय बजट Ĭारा िदए गए बल से भी 

िवकास को गित िमलने कì संभावना है।  

(ग) और (घ): सरकार ने सूàम और लघु उīमŌ के िवकास के िलए कई पहल¤ कì ह§। अनौपचाåरक सूàम 

उīमŌ को ÿाथिमकता ÿाĮ ±ेý संबंधी ऋण के तहत लाभ उपलÊध कराने के िलए औपचाåरक दायरे म¤ 

लाने हेत ुउīम अिसÖट Èलेटफॉमª को 11.1.2023 म¤ शłु िकया गया था। िदनांक 17.09.2023 को 

शłु कì गई पीएम िवĵकमाª योजना, 18 ÓयवसायŌ के कारीगरŌ और िशÐपकारŌ जो अपने हाथŌ और 

उपकरणŌ से काम करते ह§, को एडं-टू-एडं सहायता ÿदान करती है। इस योजना के तहत úामीण और 

शहरी ±ेýŌ म¤ िदनांक 11.12.2024 तक पंजीकृत लाभािथªयŌ कì कुल सं´या øमशः 20.41 लाख और 

5.47 लाख है। सूàम और लघु उīमŌ को खरीद, भगुतान और िशकायत िनवारण सिहत ई-गवन¦स को 

सिुवधाजनक बनाने के उĥेÔय से कì गई पहलŌ और सहायता तथा ऐसे उīमŌ कì øेिडट गांरटी के 

संबंध म¤ पूवō°र ±ेý के िलए लि±त उपायŌ से भी लाभ िमलता है। 

 

ICT LABS, SMART CLASSROOMS AND DIGITAL EMPOWERMENT 

3392. MS. BANSURI SWARAJ: 

Will the Minister of EDUCATION be pleased to state: 
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(a) the details of ICT Labs and Smart Classrooms in Government/Aided Schools 

since its inception; and  

(b) the steps being taken by the Government to bridge the digital divide due to lack 

of connectivity and to provide the same during this period? 

   THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a): 1,42,745 ICT Labs and 1,30,536 Smart Classrooms have been approved in 

the Government and Government Aided Schools since its inception. 

(b): Education is in the Concurrent list of the Constitution and majority of the 

schools are under the administrative control of respective State Government and 

UT Administration. The Department of School Education and Literacy is 

implementing Samagra Shiksha – an Integrated Scheme for School Education from 

2018-19. For internet connectivity, an advisory has been issued by the Department 

of School Education and Literacy, Government of India to all the States and UTs to 

enter into an MoU/ Agreement with BSNL and provide FTTH Internet connection to 

all the Government Schools which have computing devices.   

To achieve the objectives of NEP 2020, a comprehensive initiative called 

PM e-VIDYA is in place which unifies all efforts related to digital/online/on-air 

education to enable multi-mode access to education, with a target to benefit nearly 
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25 crore school going children across the country. The key components of this 

initiative are DIKSHA - the nation’s digital infrastructure, 200 PM e-VIDYA DTH TV 

Channels to provide supplementary education in various Indian languages for 

classes 1-12, ePathshala initiative to disseminate Digital Books and eContents, a 

vertical on Virtual Labs created on DIKSHA platform where 280 Virtual Labs for 

Science and Mathematics for subjects Class 6th to 12th have been made available.  

The above digital initiatives of Department of School Education and Literacy 

especially “ICT and Smart Classroom component” provide basic infrastructure to 

the students and transform the classroom into tech-driven class. The students 

increase engagement with multimedia content and interactive activities, while 

availing wider range of resources. This fosters deeper understanding, collaboration, 

and digital literacy for students, enriching their overall educational experience.    

SASCI SCHEME 

3393. SHRI YOGENDER CHANDOLIA: 

Will the Minister of TOURISM be pleased to state: 

(a) the salient features and objectives of the Special Assistance to States for 

Capital Investments (SASCI) Scheme; and 

(b) the specific details of financial assistance provided under the SASCI Scheme 

till now? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) and (b): The Ministry of Tourism issued operational guidelines for ‘Special 

Assistance to States for Capital Investment – Development of Iconic Tourist 

Centres to Global Scale’ with the objective to comprehensively develop iconic 

tourist centres in the country, branding and marketing them at global scale. Salient 

features of this endeavour include developing end to end tourist experience, 

funding support to the shortlisted proposals, strengthening all points of the tourist 

value chain, harnessing quality expertise for design and development, sustainable 

operations and maintenance etc. The projects have been shortlisted based on the 

project proposals submitted by the concerned State Governments, its examination 

on the prescribed parameters, regional distribution etc. The project will be 

implemented and managed by the concerned State Governments. A total number 

of 40 tourism related projects have been sanctioned in this scheme by Ministry of 

Finance across 23 States of the country for an amount of Rs.3295.76 Crore, details 

of which is annexed as Statement. 

 

STATEMENT 

List of SASCI Projects:- 
 
S. 
No. 

State Project Name Cost 
(in ₹ Crore) 
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 1. Andhra 
Pradesh 

 1. Gandikota - Enriching the Fort and Gorge 
Experience 

77.91 

 2. Akhanda Godavari: (Havelock Bridge and 
Pushkar Ghat), Rajamahendravaram 

94.44 

 2. Arunachal 
Pradesh 

 3. Siang Adventure and Eco-Retreat, 
Pasighat 

46.48 

 3. Assam  4. Assam State Zoo Cum Botanical Garden, 
Guwahati 

97.12 

 5. Beautification of Rang Ghar at Sivasagar 94.76 
 4. Bihar  6. Development of Matsyagandha Lake, 

Saharsa 
97.61 

 7. Karamchat Eco-Tourism and Adventure 
Hub 

49.51 

 5. Chhattisgarh  8. Development of Chitrotpala Film City 95.79 
 9. Development of Tribal and Cultural 

Convention Centre 
51.87 

 6. Goa   10. Chhatrapati Shivaji Maharaj Museum, 
Ponda 

97.46 

 11. Proposed Townsquare, Povorim 90.74 
 7. Gujarat  12. Ecotourism Destination at Kerly 

(Mokarsagar), Porbandar 
99.50 

 13. Tented City and Convention Centre, 
Dhordo 

51.56 

 8. Jharkhand  14. Eco-Tourism Development of Tilaiyya, 
Koderma 

34.87 

 9. Karnataka  15. Ecotourism and Cultural Hub at Roerich 
and Devika Rani Estate Tataguni, 
Bengaluru 

99.17 

 16. Development of Savadatti 
Yallammagudda, Belgavi 

100.00 
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 10. Kerala  17. Ashtamudi Biodiversity and Eco-
recreational Hub, Kollam 

59.71 

 18. Sargaalaya: Global Gateway to Malabar's 
Cultural Crucible 

95.34 

 11. Madhya 
Pradesh 

 19. Orchha A Medieval Splendour 99.92 
 20. International Convention Centre for MICE 

in Bhopal 
99.38 

 12. Maharashtra  21. Ex-INS Guldar Underwater Museum, 
Artificial Reef, and Submarine Tourism, 
Sindhudurg 

46.91 

 22. Development of "RAM-KAL PATH" at 
Nashik 

99.14 

 13. Manipur  23. Loktak Lake Experience 89.48 
 14. Meghalaya  24. MICE Infrastructure at Mawkhanu, 

Shillong 
99.27 

 25. Re-development of Umiam Lake, Shillong 99.27 
 15. Odisha  26. Development of Hirakud 99.90 

 27. Development of Satkosia 99.99 
 16. Punjab  28. Development of Heritage Street, SBS 

Nagar 
53.45 

 17. Rajasthan  29. Development at Amber-Nahargarh and 
surrounding Area, Jaipur 

49.31 

 30. Development at Jal Mahal, Jaipur 96.61 
 18. Sikkim  31. Skywalk, Bhaleydhunga, Yangang, 

Namchi 
97.37 

 32. Border Experience, Nathula 68.19 

 19. Tamil Nadu  33. Nandavanam Heritage Park at 
Mamallapuram 

    99.67 

 34. Garden of flowers at Devala, Ooty 70.23 
 20. Telangana  35. Ramappa Region Sustainable Tourism 

Circuit 
73.74 
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 36. Somasilla Wellness and Spiritual Retreat 
Nallamala 

68.10 

 21. Tripura  37. 51 Shakti Peethas Park at Banduar, 
Gomati 

   97.70 

 22. Uttar Pradesh  38. Development of Bateshwar, District- Agra 74.05 

 39. Integrated Buddhist Tourism 
Development, Shrawasti 

80.24 

 23. Uttarakhand  40. Iconic City Rishikesh: Rafting Base Station 100.00 

TOTAL 3295.76 

 

 

REVISION OF B.Ed COURSES 

3394.  SHRI E. T. MOHAMMED BASHEER: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has revised the duration of B.Ed courses from 2 years 

to 4 years as per New Education Policy; 

(b) if so, the details and the status of B.Ed colleges who are conducting the 2 years 

course as of now; 

(c) whether the Government has made NAAC compulsory for colleges to start/run 

B.Ed courses; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
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(a) and (b): In pursuance of the recommendations of the National Education Policy, 

2020, the National Council for Teacher Education (NCTE) has notified four (04) 

year Integrated Teacher Education Program (ITEP). The ITEP, as notified on 26 

October 2021, is a 4 Year dual-major holistic undergraduate degree offering B.A. 

B.Ed./ B. Sc. B. Ed. and B.Com. B.Ed. This course aims to prepare teachers 

comprehensively for the 4 stages of the new school structure i.e. Foundational, 

Preparatory, Middle and Secondary (5+3+3+4) as per demands of the 21st century. 

NCTE has not put any bar on the regular B.Ed courses being offered by recognized 

teacher education institutions (TEIs) across the country. The details of B.Ed 

colleges conducting the 2 year course are available in the enclosed Statement I at 

https://www.education.gov.in/parl_ques. 

(c) and (d): NAAC has not been made compulsory to start/run B.Ed courses. 

However, the pilot phase of ITEP was introduced in NAAC ‘A’ accredited select 

eminent Higher Educational Institutions (HEIs) across the country. The details of 

HEIs running ITEP pilot are given in the enclosed Statement II at 

https://www.education.gov.in/parl_ques. 

 

WASTE TO ENERGY PLANTS  

3395.  SUSHRI  IQRA CHOUDHARY: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 
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(a) the number of Waste to Energy Plants operational in the country along with 

the number of new plants that have acquired No Objection Certificates, State-

wise; 

(b) whether the Government regularly tracks the pollution levels of these plants 

and if any 

plant is currently emitting pollution higher than permitted levels, if so, the 

details thereof, plant-wise;  

(c) the action taken by the Government against such plants, including monetary 

penalties and other punishments, plant-wise;  

(d) whether there are guidelines for areas for dumping ash and other effluents 

and whether 

the Government prohibits such areas near human-inhabited areas, if so, the 

details thereof; 

(e) whether the Government has conducted any studies after the year 2020 on 

the pollution 

levels or Environmental Impact of these plants; 

(f) whether the Government has ensured that new plants fulfil all criteria 

regarding pollution standards, such as, distance from residential areas and 

disposal of effluents; and 
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(g) whether awareness is provided about the plants' potential harm to the 

workers and residents and if so, the details thereof and action taken by the 

Government to mitigate such harm? 

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 

(a): As per the Annual Report on implementation of Solid Waste Management 

Rules, 2016, for the year 2021-22 submitted by 36 SPCBs/PCCs to Central 

Pollution Control Board, there are thirteen waste-to-energy plants operational in 

India (Andhra Pradesh – 2, Delhi-2, Goa-1, Haryana-1, Madhya Pradesh-1, 

Maharashtra -1, Telangana – 1, Uttar Pradesh-3, West Bengal-1). 

(b) and (c):   As per the Solid Waste Management Rules, 2016, the State Pollution 

Control Board or Pollution Control Committee are mandated to monitor 

environmental standards prescribed in the rules and adherence to conditions as 

specified under the Schedule I and Schedule II for waste processing and disposal 

sites including waste to energy plants. As per available information, the concerned 

SPCBs/PCCs, as required, have undertaken monitoring of waste to energy plants 

under their jurisdiction.  To check the environmental compliance of the WTE plants 

in Delhi, CPCB, in association with the concerned SPCB/PCC inspected three 

Waste-to-Energy (WtE) plants namely M/s Timarpur Okhla Waste Management 
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Company Limited, M/s Delhi MSW Solutions Ltd., M/s East Delhi Waste Processing 

Company Ltd. Due to the observed violations by M/s Timarpur Okhla Waste 

Management Company Limited, Environmental Compensation (EC) of Rs 5 Lakhs 

was imposed on the proponent by DPCC for not meeting the prescribed standard 

as per the joint/monitoring dated 21-22 sept, 2020. 

(d) to (g): Schedule II of the Solid Waste Management Rules, prescribes standards 

of processing and treatment of solid waste including standards for emission from 

incinerators / thermal technologies in solid waste treatment  and disposal facilities. 

The standards include air emission standards. It has been mandated that if the 

concentation of toxic metals in incineration ash exceeds the limits specified in the 

Hazardous Waste (Management, Handling and Trans boundary Movement) Rules, 

2008, as amended from time to time, the ash is sent to the hazardous waste 

treatment, storage and disposal facility. As per Solid Waste Management Rules, 

the local body or an operator of facility or an agency designated by them proposing 

to set up waste to energy plant of more than five tones per day processing capacity 

shall submit an application in Form-I to the State Pollution Control Board or 

Pollution Control Committee, as the case may be, for authorisation.  

Further, all waste processing plants including waste to energy plants are mandated 

to submit annual reports to the concerned local bodies with regard to their 

operation. Also, concerned SPCBs/PCCs are mandated to provide details of the 

status of operation of waste to energy plants, their power generation along with 
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remarks of the concerned SPCBs/PCCs, as part of their annual report under Solid 

Waste Management Rules to CPCB. 

 

GROSS ENROLMENT RATIO IN HIGHER EDUCATION 

3396. SHRI T. R. BAALU: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether several States are unable to achieve even 20 per cent of the Gross 

Enrollment Ratio (GER) in higher education and the GER for girls is also worse in 

these States; 

(b) if so, the details thereof; 

(c) the reasons for very poor GER in higher education even after 77 years of 

Independence; and 

(d) the corrective steps/action being taken by the Government to improve the 

situation? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 
(a) to (d) As per AISHE 2022-23(provisional), National Gross Enrolment Ratio 

(GER) is 29.5. There are only four States with GER of less than 20. The State-wise 

total and female GER, is available at https://www.education.gov.in/parl_ques 

Education being in the Concurrent List, enhancing the quality of education is the 
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responsibility of both the Central and State Governments. Various schemes/ 

projects/ programmes run by the Ministry have been aligned with the National 

Education Policy (NEP) 2020. NEP 2020 aims to ensure that no child loses 

opportunity to learn and excel because of the circumstances of birth or background. 

This policy aims at bridging the social category gaps in access, participation, and 

learning outcomes, including providing greater access to women. The Central 

Government has taken various measures to promote higher education among the 

students across the nation including women, such as fee reductions, establishment 

of more institutes, scholarships, priority access to national level scholarships to aid 

students with poor financial backgrounds to pursue their education.  

Government is implementing various Scholarships and Fellowships for 

providing financial assistance to students of SC/ST/OBC and Minorities, details of 

which are available in the following websites: 

 

Sl. 
No
. 

Ministry/Department Website links 

1. Department of 
Higher Education 

https://www.education.gov.in/scholarships_education_loan  

2. University Grants 
Commission 

https://frg.ugc.ac.in 

3. All India Council for 
Technical Education 

https://www.aicte-india.org/bureaus/rifd/Scholarship-
Schemes 

4. Ministry of Social 
Justice and 
Empowerment 

https://socialjustice.gov.in/scheme-cat 
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5. Ministry of Tribal 
Affairs 

https://tribal.nic.in/ScholarshiP.aspx 

6. Ministry of Minority 
Affairs 

https://www.minorityaffairs.gov.in/show_content.php?lang=1a
ndlevel=2andls_id=669andlid=825 

 

Education is in Concurrent List of the Constitution and majority of the Higher 

Education Institutions are in the domain of the respective States. The States and 

Centre endeavour to uplift the educational status of the students of the country, 

especially the disadvantaged communities. Government has taken various 

measures to increase the GER in Higher Education, which inter-alia include: - 

i. As per the reservation policy of Government of India, the Central Educational 

Institutions (Reservation in Admission) Act, 2006 was notified in January, 2007, 

wherein it has been stipulated that 15% of seats are reserved for SC students, 7.5% 

for ST students, and 27% seats for OBC students in admission in Central 

Educational Institutions. Instructions have also been issued to the Higher 

Educational Institutions to ensure that reservation-related provisions of the Act 

passed by Parliament are implemented by all educational institutions in letter and 

spirit. 

ii. Opening of more HEIs:- The number of Universities/University level 

Institutions registered under AISHE have increased to 1213 in 2022-23 

(Provisional) from 760 in 2014-15 and number of Colleges have increased to 

46,624 in 2022-23 (Provisional) from 38,498 in 2014-15.  
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iii. Implementing various Scholarship and Fellowship schemes for providing 

financial assistance to students, including for SC/ST/OBC and Minority students 

and underserved regions.  

iv. Allowing well performing HEIs (based on NAAC and NIRF ranking) by 

University Grants Commission (UGC) to offer full Open Distance Learning/Online 

Programmes based on quality parameters. 

v. Providing much-needed flexibility and appropriate Exit as well Re-entry 

options in the Higher Education system, to facilitate students to choose their 

learning trajectory. 

vi. Providing anytime, anywhere learning opportunities for all learners through 

Study Webs for Active Learning for Young Aspiring Minds (SWAYAM) platform, 

which provides high quality structured online courses in multiple disciplines. 

vii. Conducting JEE, NEET (UG) and Common University Entrance Test (CUET) 

Exams in 13 languages, to facilitate students and making available Text Books in 

Indian Languages to facilitate students, particularly from vernacular/rural 

background.   

As per National Education Policy (NEP), 2020, aims at increasing the higher 

education GER to 50% by 2035.  Initiatives of the Government has resulted in 

increase of GER to 29.5 in 2022-23 (Provisional) from 23.7 in 2014-15.  
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िश±कŌ एवं ÿशासिनक अिधकाåरयŌ के वेतन िनधाªरण के सबंंध म¤ यूजीसी िदशािनद¥श 

3397. ®ीमती मजूं शमाª: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या िवĵिवīालय अनदुान आयोग (यूजीसी) ने सातव¤ वेतन आयोग म¤ कì गई िसफाåरशŌ के øम 

म¤ िवĵिवīालयŌ एवं महािवīालयŌ म¤ कायªरत िश±कŌ एवं ÿशासिनक अिधकाåरयŌ (रिजÖůार, सहायक 

रिजÖůार, परी±ा िनयंýक आिद के वेतन िनधाªरण के संबंध म¤ सभी राºयŌ को कोई िदशािनद¥श जारी 

िकए ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा सरकार Ĭारा इस संबंध म¤ ³या कारªवाई कì गई है; 

(ग) सरकार Ĭारा िश±कŌ एवं उĉ ÿशासिनक अिधकाåरयŌ के संबंध म¤ अÅयादेश जारी करने के िलए 

³या कारªवाई कì गई है; 

(घ) ³या यह सच है िक यूजीसी Ĭारा अनशंुिसत वेतनमान के अनुसार वेतन िनधाªरण का लाभ राजÖथान 

राºय के िविभÆन िवĵिवīालयŌ म¤ कायªरत िश±कŌ को पहले ही ÿदान िकया जा चकुा है: 

(ङ) यिद हां, तो तÂसंबंधी Óयौरा ³या है तथा ÿशासिनक अिधकाåरयŌ के संबंध म¤ इसे लागू न करन ेके 

³या कारण ह§; और 

(च) ³या सरकार का िवĵिवīालयŌ म¤ कायªरत उĉ ÿशासिनक अिधकाåरयŌ को वेतन एवं पदोÆनित के 

अवसर ÿदान करन ेके संबंध म¤ अÅयादेश जारी करने का िवचार है और यिद हां, तो इसे कब तक जारी 

िकए जाने कì संभावना है तथा यिद नहé, तो इसके ³या कारण ह§? 

िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  
    (डॉ. सुकाÆ त मजमूदार):  
 

(क) से (च): िश±ा समवतê सूची का िवषय होने के कारण इसकì गुणव°ा बढ़ाना क¤ þ और राºय दोनŌ 

सरकारŌ कì िजÌमेदारी है। क¤ þ सरकार ने क¤ þीय िवĵिवīालयŌ और उसके अंतगªत आने वाले कॉलेजŌ 
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तथा उन समिवĵिवīालय संÖथानŌ िजनके रखरखाव का Ó यय यूजीसी Ĭारा वहन िकया जाता है जैसा 

िक यूजीसी को मंýालय म¤ िदनांक 02.11.17 और 08.11.2017 के पýŌ के माÅ यम से सूिचत िकया 

गया था, म¤ 7व¤ वेतन आयोग कì िसफाåरशŌ को कायाªिÆवत िकया है। यूजीसी ने आगे िदनांक 

31.01.2018 को सभी राºय सरकारŌ को सूिचत िकया िक राºय सरकार¤ राºय िवĵिवīालयŌ और 

कॉलेजŌ के िलए भारत सरकार कì उपयुªĉ योजना को अंगीकृत करने के िलए कारªवाई कर सकती ह§। 

उĉ पý https://www.ugc.gov.in/pdfnews/8887925_UGC-letter-to-State-Govt-reg-

pay-revision-7CPC.pdf पर उपलÊध ह§।  

राजÖथान सरकार ने सूिचत िकया है िक संबंिधत िवĵिवīालयŌ ने यूजीसी Ĭारा अनुशंिसत वेतनमान 

के अनसुार वेतन िनधाªरण का लाभ ÿदान कर िदया है।  

 

EMPLOYEE STATE INSURANCE CORPORATION (ESIC) 

3398. SHRI KHAGEN MURMU: 

      Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  

(a)the number of Employees State Insurance Corporation hospitals recognized or 

approved by the Government during the last 10 years and the current status 

thereof State-wise including Malda; 

(b)the details of time limit set by the Government to complete the process of 

recognizing or approving the Hospitals of Employees State Insurance 

Corporation; and  
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(c)the steps being taken by the Government to ensure that workers in all the States 

of the country including West Bengal get all the facilities in the Employees State 

Insurance Corporation? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 
(a) to (c): Employees State Insurance Corporation (ESIC) provides 

comprehensive medical care in the form of medical attendance, treatment, drugs 

and dressings, specialist consultation and hospitalization to Insured Persons and 

their families through network of 165 ESI hospitals and 1590 dispensaries across 

the country.  Besides,  tie-up arrangements have also been made with public / 

private hospitals for providing cashless in-patient medical services to ESI 

beneficiaries, in case, ESI hospital or in-house medical services in a particular 

hospital is not available. ESIC also collaborated with Ayushmaan Bharat-Pradhan 

Mantri Jan Arogya Yojana (PMJAY) to provide secondary and tertiary care medical 

services to ESI beneficiaries through PMJAY empaneled hospitals in the country.  

ESIC also set up new ESI hospitals and dispensaries across the country. 

Approval to the Employees’ State Insurance (ESI) Hospital is an ongoing process, 

which depends, inter-alia, the requests received from respective State 

Governments, allotment of suitable land by State Government, finalization of 

concept plan, cost estimation, etc. ESIC has approved 97 new ESI hospitals across 
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the country during last ten years. The state-wise, details are annexed as 

Statement. 

STATEMENT 

State-wise number of approved ESI Hospitals during the last Ten years 

Sl. No. District Location No. of beds 
sanctioned 

Andhra Pradesh 
1 Guntur Guntur  100 
2 Vizianagaram Vizianagaram 100 
3 Ananthpur Penukonda 100 
4 Vishakapatnam Vishakhapatnam  400 
5 Sri Potti Sriramulu 

(Nellore) 
Sri City, Nellore 100 

6 Sri Potti Sriramulu 
(Nellore) 

Nellore  100 

7 Vishakapatnam Atchyutapuram 30 
8 Kurnool Kurnool 30 (upgradable to 100 

beds) 
9 Srikakulam Srikakulam 30 

Bihar 
10 Begusarai Begusarai 30 (upgradable to 100 

beds) 
11 Muzaffarpur Muzaffarpur  100 
12 Bhagalpur Bhagalpur 30 (upgradable to 100 

beds) 
Chhattisgarh 

13 Bilaspur Bilaspur 100 
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Delhi 
14 North Delhi Narela  80 

Goa 
15 North Goa Mulgaon Goa 150 

Gujarat 
16 Ahmedabad Sanand 350 (upgradable to 500 

beds) 
17 Bhavnagar Alang* 50 
18 Panchmahal Halol 100 
19 Vadodara Savli 100 

Haryana 
20 Jhajjar Bahadurgarh 100 
21 Rewari Bawal 100 
22 Gurgaon Manesar  500 
23 Hissar Hissar 100 
24 Sonipat Sonepat 150 
25 Ambala Ambala 100 
26 Rohtak Rohtak 100 
27 Karnal Karnal 30 (upgradable to 100 

beds) 
Himachal Pradesh 

28 Sirmaur Kala Amb 30 (upgradable to 100 
beds) 

29 Una Una 30 (upgradable to 100 
beds) 

Jammu and Kashmir 
30 Badgam Ompura, Srinagar 100 

Jharkhand 
31 Deoghar Deoghar 100 
32 Bokaro Bokaro  100 
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Karnataka 
33 Shimoga Shivamoga 100 
34 Kolar Narsapura 100 
35 Ramanagar Haroholli 100 
36 Bellary Bellary 100 
37 Tumkur Tumkur 100 
38 Udupi Udupi 100 

Kerala 
39 Idukki Idukki 100 

Leh (UT) 
40 Leh Leh  30 

Madhya Pradesh 
41 Dhar Pithampur 100 
42 Jabalpur Jabalpur 100 
43 Satna Satna 30 (upgradable to 100 

beds) 
Maharashtra 

44 Palghar Palghar  150 
45 Satara Satara 100 
46 Raigad Pen  200 
47 Jalgaon Jalgaon 100 
48 Pune Chakan  350 
49 Raigad Panvel  100 
50 Pune Baramati 100 
51 Aurangabad Shendra 30 (upgradable to 100 

beds) 
52 Nashik Sinnar 100 
53 Aurangabad Waluj 200 
54 Chandrapur Ballarpur 30 (extendable to 100 

beds) 
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55 Amravati Amrawati 100 
56 Sangli Sangli 100 
57 Ahmednagar Ahmednagar 100 
58 Wardha Wardha 30 
59 Ratnagiri Ratnagiri 30 
60 Raigad Karjat 30 
61 Raigad Khopoli 30 

Odisha 
62 Khurdha ESIC SS hospital, 

Jagannath Prasad 
150 (upgradable to 250 
beds) 

63 Jajpur Duburi 100 
64 Jagatsinghpur Paradeep 100 (upgradable to150 

beds) 
65 Jharsuguda Jharsuguda 100 
66 Balasore Balasore 100 (upgradable to 150 

beds) 
67 Ganjam Berhampur 100 

Punjab 
68 SAS Nagar (Mohali) SAS Nagar, Lalru 100 
69 Malerkotla Malerkotla 150 
70 Patiala Rajpura 30 (extendable to 100 

beds) 
Rajasthan 

71 Kotputli-Behror/Rath Neemrana 150 
72 Chittorgarh Chittorgarh 30 (upgradable to 100 

beds) 
73 Ajmer Kishangarh-Ajmer  100 

Sikkim 
74 East Sikkim Rangpo  100 

Tamil Nadu 
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75 Dindigul Dindigul 100 
76 Tirupattur Vaniyamvadi 100 
77 Kanyakumari Kanyakumari 100 
78 Chengalpattu Chengalpattu  100 
79 Erode Erode 100 

Telangana 
80 Peddapalli Ramagundam 100 
81 Mehabubnagar Mehabubnagar 30 (upgradable to 100 

beds) 
82 Ranga Reddy Shamshabad 100 

Tripura 
83 West Tripura Shyamlibazaar, 

Agartala 
100 

Uttar Pradesh 
84 Meerut Meerut  100 
85 Firozabad Firozabad 30 
86 Shahjahanpur Shahjahanpur  30 (upgradable to 100 

beds) 
87 Amroha Gajraula  30 
88 Moradabad Moradabad 100 
89 Gorakhpur Gorakhpur 100 
90 Bulandshahar Bulandshahar 30 
91 Gautambudhnagar Greater Noida 350 
92 Ayodhya Janpad 30 (upgradable to 100 

beds) 
Uttarakhand 

93 Udham Singh Nagar Kashipur 30 
94 Haridwar Sidkul area Haridwar 300 

West Bengal 
95 Darjeeling Siliguri 100 
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96 North 24 Pargana Garshyamnagar 100 
97 Paschim Midnapore Kharagpur 100 

Source: ESI Corporation 
 * Project cancelled on 07.08.2024. 

 

NATIONAL TEACHERS AWARD  

3399.   SHRI SATISH KUMAR GAUTAM:  
   SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN: 

Will the Minister of EDUCATION be pleased to state:  

(a) the objectives of National Teachers Award; and 

(b) the number of teachers from different departments are conferred National 

Teachers Award, 2024? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

a) The objectives of National Teachers Awards are to celebrate the unique 

contribution of some of the finest teachers/faculty members/trainers in the country 

and to honour them who through their commitment and industry have not only 

improved the quality education but also enriched the lives of their students. 

b) Following are the number of teachers from different departments who are 

conferred National Teachers Award 2024:- 

Department of School Education and Literacy - 50 

Department of Higher Education     - 16 
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Ministry of Skill Development and Entrepreneurship    - 16 

       Total   - 82 

 

LABOUR INTENSIVE TECHNOLOGIES 

3400.     SHRI SUNIL DATTATREY TATKARE: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the measures taken or proposed to be taken by the Government for 

equipping labour intensive technologies in both the formal and informal 

sectors to expand job opportunities in rural and urban areas; and 

(b) the details of the steps taken by the Government for expanding the services 

sector to generate more jobs for skilled workers so as to improve their 

societal standards of living? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b): Employment generation coupled with improving employability is a 

priority of Government. Various steps to expand job opportunities (including rural 

and urban areas) through different employment generation schemes/ programmes 

have been taken, such as: Prime Minister’s Employment Generation Programme 

(PMEGP), Aatmanirbhar Bharat Rojgar Yojana (ABRY), Mahatma Gandhi National 

Rural Employment Guarantee Scheme (MGNREGS), Deen Dayal Upadhyaya 
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Grameen Kaushalya Yojana (DDU-GKY), Rural Self Employment and Training 

Institutes (RSETIs), Standup India, Deendayal Antyodaya Yojana-National Urban 

Livelihoods Mission (DAY-NULM), Pradhan Mantri Mudra Yojana (PMMY), 

Production Linked Incentive (PLI), Make in India, Startup India etc., which, along 

with increase in capital expenditure, seeks to boost employment creation, increase 

production and productivity. The details of various employment generation 

schemes/programmes being implemented by the Government of India may be seen 

at https://dge.gov.in/doge/schemes_programmes. 

Government is implementing Skill India Mission (SIM) to deliver skill, re-

skill and up-skill training through an extensive network of skill development centres/ 

schools/ colleges /institutes etc. under various schemes, viz. Pradhan Mantri 

Kaushal Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), National 

Apprenticeship Promotion Scheme (NAPS) and Craftsmen Training Scheme (CTS) 

through Industrial Training Institutes (ITIs). The SIM aims at enabling youth of India 

to get future ready, equipped with industry relevant skills.  

Ministry of Electronics and Information Technology (MeitY) for its part has 

initiated ‘Future Skills PRIME’ a programme for Re-skilling/Up-skilling of IT 

Manpower for Employability in 10 new/emerging technologies including Artificial 

Intelligence.  
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Further, Government has announced in Budget 2024-25, Prime Minister’s 

package of 5 schemes and initiatives to facilitate employment, skilling and other 

opportunities for 4.1 crore youth over a 5-year period with a central outlay of Rs.2 

lakh crores. It includes, the Employment Linked Incentive (ELI) scheme announced 

in Budget 2024-25, with an outlay of Rs 1,07,000 Crores, which aims at job creation 

and formalization of work force by providing Social Security through EPFO, 

enhancing employability and incentivizing additional employment generation 

through incentives to employees and employers. 

One part of ELI scheme specially focuses on incentivizing employers 

engaged in manufacturing sector for formalization/creation of jobs. Another part of 

ELI scheme is for incentivizing industry in all sectors, including services. 

  

 FUNDS ALLOCATED TO MMTTP IN ANDHRA PRADESH 

3401. SHRI DAGGUMALLA PRASADA RAO: 

 Will the Minister of EDUCATION be pleased to state: 

 (a) the details of the funds allocated for the Malaviya Mission Teacher Training 

Programme  (MMTTP) from 2023, especially in Andhra Pradesh; 

 (b) the details and the total number of Malaviya Mission Teacher Training Centers 

established in Andhra Pradesh; 
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 (c) the total number of faculties trained under the MMTTP especially in the State 

of Andhra Pradesh, district-wise; 

 (d) whether the Government has taken any measures to assess the skill and 

knowledge of the trained faculties under the MMTTP; and 

 (e) if so, the details there of particularly in the State of Andhra Pradesh, district-

wise? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

(a) to (c): 136 Malaviya Mission Teachers Training Centres (MMTTCs) have been 

identified throughout the country since re-launch of the Malaviya Mission Teachers 

Training Programme (MMTTP) on 05.09.2023. Out of total 136 MMTTCs, 4 

MMTTCs are established in Andhra Pradesh- National Sanskrit University, Tirupati 

(Rashtriya Sanskrit Vidyapeeth Tirupati), Andhra University, Sri Venkateswara  

University and IIM Vishakhapatnam.  

Rs. 54.43 crore (Rs. 22.5 crore in FY 2023-24 and Rs. 31.93 crore in FY 2024-25) 

have been released to all MMTTCs out of which Rs. 72.19 lakh were released to 

MMTTCs located in Andhra Pradesh.  

Around 1.73 lakh faculty have benefitted under different components of the scheme 

which includes 2759 beneficiaries from centers in Andhra Pradesh. The center wise 
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detail of number of faculty benefitted from different programs is available on 

MMTTP Portal at 

https://mmc.ugc.ac.in/Uploads/Status%20of%20136%20MMTTCs%20as%20on%

2021.11.2024.pdf.  

Apart from invitation of applications on UGC portal, nominations are also invited 

from HEIs for other programs like Academic Leadership Program, Capacity 

Building Program on Specific Learning Disabilities and Capacity Building for 

Promoting Positive Mental Health, Resilience and Wellbeing in HEIs etc. In 

Academic Leadership Program, 57 VCs/Directors/Heads of Universities/Institutions 

have been trained so far which includes 3 Heads of institutions located in Andhra 

Pradesh. In Capacity Building Program on Specific Learning Disabilities, total 432 

faculty of 27 HEIs have been trained in Cycle I and around 370 faculty of 33 HEIs 

have been trained in Cycle II so far which includes 48 faculty from institutions of 

Andhra Pradesh. In Capacity Building for Promoting Positive Mental Health, 

Resilience and Wellbeing in HEIs, around 1024 faculty members from 113 HEIs 

have been trained so far which includes 39 faculties from institutions of Andhra 

Pradesh.  

(d) and (e): To assess and review the progress of the scheme, meeting of Project 

Approval Board (PAB) constituted under the Scheme is conducted at regular 

interval. Since re-launch of the scheme, 2 meetings of PAB have been held so far. 



16.12.2024     671 
 

In these meetings, objective, mode of programs, modalities, targeted beneficiaries, 

physical and financial targets, outcomes, etc. are discussed and reviewed. As part 

of outreach activities, Zone wise Regional Workshop are also organised to review 

the progress of the program, evaluate outcomes, and share the best practices 

adopted by Malaviya Mission Teacher Training Centers (MMTTCs). In this regard, 

Regional Workshop of MMTTCs of Southern Zone was organized on 18-19 October 

2024 at IIITDM Kancheepuram.  

 

HOSPITAL PROJECTS OF ESIC 

3402. DR. HEMANT VISHNU SAVARA: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the details of the ESIC hospitals that have been upgraded or started during the 

last three years; 

(b)the details of the new ESIC Hospital projects under construction;  

(c)the details of the new ESIC Hospital projects at pre construction stage across 

the country; 

(d)the details of the ESIC Hospitals under the process of Modernisation, 

Upgradation and Renovation; 

(e)the details of the ESIC hospital projects that are completed till date; and  
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(f)the details of the ESIC hospital sanctioned two years back in the Palghar District 

of Maharashtra along with the status of this hospital and fund sanctioned till now? 

       
      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a): The detail of Employees’ State Insurance Corporation (ESIC) hospitals that 

have been upgraded or started during 2021-22 to 2023-24 is given in the enclosed 

Statement I and Statement II respectively. 

(b) and (c): The detail of the new ESIC Hospital projects under construction and 

pre-construction is given  in the enclosed Statement III and Statement IV 

respectively. 

(d) and (e): 165 number of hospitals are functional under ESI Scheme out of which 

59 are directly run by ESI Corporation and remaining are run by States. The details 

of the ESIC Hospitals undertaken for modernization, upgradation and renovation is 

given in the enclosed Statement V. 

(f): Based on certain norms / Insured Person (IP) population criteria, ESI 

Corporation has accorded “in-principle” approval for setting up of 150-bedded ESI 

hospital at Palghar in Maharashtra in July 2022.  The project is at land acquisition 

stage. Fund will be allocated after acquisition of land, identification of agency, etc. 
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STATEMENT I 

Details of ESI hospitals that have been upgraded during 2021-22 to 2023-24  

Sl. 
No.  

Name of Hospital 
No. of Beds  

From To  

1.  
ESIC Hospital and Medical College, Beltola, 
Assam 

50 85 

2.  
ESIC Hospital and Medical College, Bihta, 
Bihar 

330 420 

3.  ESIC Hospital, Faridabad, Haryana 650 1150 

4.  
ESIC Hospital and Medical College, 
Gulbarga, Karnataka 

470 630 

5.  ESIC Hospital, Udyogmandal, Kerala 100 150 
6.  ESIC Hospital, Bibvewadi, Maharashtra 100 120 
7.  ESIC Hospital Rourkela, Odisha 75 150 

8.  
ESIC Hospital and Medical College Alwar, 
Rajasthan, Rajasthan 

330 420 

9.  
ESIC Hospital and Medical College KK 
Nagar, Tamil Nadu 

550 1000 

10.  
ESIC Hospital and Medical College Sanath 
Nagar, Telangana  

558 1000 
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STATEMENT II 

Details of ESI hospitals that have been started during 2021-22 to 2023-24  

S. No.  Name of hospital No. of sanctioned beds 

1.         Kakinada, Andhra Pradesh 100 
2.         Raigarh, Chhattisgarh 100 
3.         Bhillai, Chhattisgarh 200 
4.         Angul, Odisha  100 
5.         Bikaner, Rajasthan 30 (Upgradable to 100 beds) 
6.         Tirupur, Tamil Nadu 100 

 

STATEMENT III 

Details of ongoing hospital construction projects of ESIC 

Sl. 
No. 

Project Name No. of beds 

1 Doddaballapur, Karnataka 100 

2 Siliguri, West Bengal. 100 
3 Haldia, West Bengal 100 
4 Kala Amb, Himachal Pradesh  30 (upgradable to 100) 
5 Bawal, Haryana 100 
6 Bahadurgarh, Haryana 100 
7 Haridwar (Uttarakhand) 300+ 50 SST 
8 Ompura, Jammu and Kashmir 100 
9 Shivamogga, Karnataka 100 

10 Vizianagram, Andhra Pradesh 100 
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11 Tuticorin, Tamil Nadu 100 
12 Butibori, Nagpur, Maharashtra. 200 
13 Sriperumbudur, Tamil Nadu 100 
14 Sheelanagar, Vishakhapatnam, Andhra Pradesh 350+ 50 SST 

15 Sanand, Gujarat 
350 (upgradable to 

500) 
16 Shahjahanpur, U.P. 30 (upgradable to 100) 
 

STATEMENT IV 

Details of ESIC Hospitals at pre construction stage across the country 

S. 
No. 

Project Name Category 

1 Duburi, Odisha 100 Beds Hospital 
2 Atchutapuram (A.P) 30 Beds Hospital 
3 Meerut, Uttar Pradesh 100 Beds Hospital 
4 Narela (Delhi) 50 Beds Hospital  
5  Bommasandra, Karnataka 200 Beds Hospital 
6  Harohalli, Karnataka 100 Beds Hospital 
7 Narsarpura, Karnataka 100 Beds Hospital 
8 Pithampur, Madhya Pradesh. 100 Beds Hospital 
9 Bareilly, Uttar Pradesh 100 Beds Hospital 
10  Hubli , Karnataka 50 to 100 Beds Hospital 
11 Manesar, (Gurugram, Haryana) 500 Beds Hospital 
12 Rohtak, Haryana 100 beds Hospital 
13 Ladakh 30 beds Hospital 

14 
Rajpura, Punjab 30 bedded (Extendable to 100 beds) 

hospital 
15 Ramagundam, Telangana. 100 beds Hospital 
16 Agartala, Tripura 100 beds Hospital 
17 Udupi, Karnataka 100 beds Hospital 
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18 Idukki, Kerala 100 beds Hospital 
19 Malerkotla, Punjab 150 beds Hospital 
20 North Goa 150 beds Hospital 
21 Jharsuguda, Odisha 100 beds Hospital 
22 Mamring, Rangpo, Sikkim. 100 beds Hospital 
23 Bellary, Karnataka 100 Beds Hospital 
24 Bhubaneshwar, Odisha. 100 beds +50 SST beds 
25 Garshyamnagar, West Bengal 100 Beds Hospital 
26 Chittorgarh Rajasthan. 30 Upgradable to 100 beds 

 

STATEMENT V 

 Details of ESIC hospital projects taken up for reconstruction/modernization / 
upgradation 

Sl. 
No. 

Project Name Category 

1.  Ulhasnagar, 
Maharashtra 

Construction of 100 bedded hospital and 32 
nos. residential quarters 

2.  Kolhapur, Maharashtra Renovation of ESIC Hospital and Staff 
Quarters 

3.  Bibewadi, Pune, 
Maharashtra. 

Construction of 200 bedded (Upgradable upto 
500 bedded including 50 beds of SST) ESIC 
Hospital 

4.  Indore, Madhya 
Pradesh. 

Construction of 300 bedded upgradable to 
500 bedded ESI Hospital 

5.  Surat Gujarat Construction of 200 bedded (Up-gradable to 
300 bedded) ESI Hospital 

6.  Rajamahendravaram, 
Andhra Pradesh. 

Construction of 100 Bedded ESI Hospital 

7.  Davangere, Karnataka. Construction of ESI Hospital 
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8.  Sanath Nagar, 
Telangana 

Construction of 200 bedded OPD Block at ESI 
Hospital 

9.  Beltola, Assam Construction of 200 bedded ESI Hospital 
10.  Asansol, West Bengal. Construction of 100 to 150 bed ESI Hospital  
11.  Ranchi, Jharkhand Construction of 200 bedded ESI Hospital  
12.  Tinsukia, Assam Construction of 100 bedded ESI Hospital  
13.  Kalol, Gujarat  Demolition, construction and upgradation of 

ESI Hospital from 50 beds to 150 beds. 
14.  Bareilly, Uttar Pradesh. Construction of 100 Bedded ESI Hospital  
15.  Joka, West Bengal Renovation of Auditorium  
16.  Faridabad, Haryana. Enhancement of bed strength from 650 to 

1150 beds of ESIC Medical College and 
Hospital 

17.  K.K.Nagar, Chennai, 
Tamil Nadu. 

Establishment of Oncology at Medical College 
and Hospital 

18.  Rourkela, Odisha  Enhancement of bed strength from 75 to 150 
beds of ESI hospital  

19.  Belgavi, Karnataka Construction of 100 bedded Hospital 
20.  Gunadala, Vijayawada, 

Andhra Pradesh 
Demolition and reconstruction of 110 bed ESI 
Hospital 

21.  Ernakulam, Kerala Construction of ESI Hospital 
22.  Madurai, Tamil Nadu Construction of ESI Hospital, 
23.  Basaidarapur, New 

Delhi 
Construction of Dental college (new building) 
in campus of ESIC Hospital and PGIMSR 

24.  Hubli, Karnataka. Enhancement of bed strength from 50 to 100 
beds of ESI Hospital  

25.  Asramam, Kerala Vertical extension of ESIC super Specialty 
Hospital  
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FUNDS NOT RELEASED UNDER SAMAGRA SHIKSHA ABHIYAN 

3403.   SHRI ANAND BHADAURIA: 

   Will the Minister of EDUCATION be pleased to state: 

(a) whether Government has not released shares of State Governments under 

Samagra Siksha Abhiyan(SSA) during last few years on the plea that these States 

have not signed MoU for Prime Minister School for Rising India(PM SHRI) schools; 

(b) if so, the details thereof along with the amount withheld, State-wise and year-

wise; 

(c) whether the Government would release the funds under SSA to these States; 

(d) if so, the details thereof and timeline therefor; and 

(e) if not, the reasons for punishing the children of these States in the name of PM 

SHRI schools? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a) and (b):   The Samagra Shiksha scheme, launched in 2018, is an integrated 

scheme for school education. To implement the NEP 2020, Samagra Shiksha 

scheme was revamped with new interventions such as Early Childhood Care and 

Education (ECCE), Support for NIPUN Bharat, Quality and Innovation at all levels, 

Equity and Inclusion, Vocational Education, ICT and Digital Initiatives etc. were 

incorporated in the scheme and it was aligned to the NEP 2020.  
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PM SHRI scheme, yet another initiative, was launched in September 2022 

with an aim to showcase all the components of the National Education Policy 2020 

and to also provide guidance to other schools around them as well as become the 

benchmark schools for the neighbourhood. PM-SHRI supplements the efforts of 

Samagra Shiksha. These schools showcase the implementation of the National 

Education Policy 2020 and emerge as exemplar schools over a period of time. 

 States and UTs are required to sign a Memorandum of Understanding (MoU) 

with the Department of School Education and Literacy (DoSEandL), Ministry of 

Education, Government of India, for implementation of PM SHRI scheme. Out of 

36 States/UTs, 33 States/UTs have signed the MoU so far. West Bengal, Tamil 

Nadu and Kerala are yet to be onboarded.  

(c) to (e): The funds under the scheme of Samagra Shiksha are released based on 

the fulfillment of certain conditions prescribed by Ministry of Finance, such as pace 

of expenditure, receipt of commensurate State share, audited accounts, statement 

cumulative State share, statement on outstanding advances, up-to date 

expenditure statement, furnishing of information as prescribed in the Manual on 

Financial Management and Procurement and audited utilization certificate of 

previous year. The details of the Central Share released to States/UTs under 

Samagra Shiksha Abhiyan during the last three years is given in the enclosed 

Statement. 
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STATEMENT 

State-wise details of actual Central Share releases during the last 
three years in respect of Samagra Shiksha: 

 (Rs. in Crore) 
Sl.No. Name of the 2021-22 2022-23 2023-24 

1 A and N 31.52 56.51 55.28 
2 Andhra 683.01 1503.59 1289.41 
3 Arunachal 279.96 252.29 475.04 
4 Assam 1561.56 2080.86 1810.48 
5 Bihar 3406.08 3554.59 4241.73 
6 Chandigarh 108.04 109.79 116.36 
7 Chhattisgarh 332.37 828.00 776.59 
8 DNH and 20.92 64.67 41.30 
9 Delhi 145.88 221.94 146.09 

10 Goa 11.02 29.86 18.66 
11 Gujarat 893.76 1321.25 1132.53 
12 Haryana 517.09 670.21 578.80 
13 Himachal 319.10 551.60 485.97 
14 Jammu and 873.99 364.97 865.44 
15 Jharkhand 858.97 1154.52 1104.93 
16 Karnataka 474.52 861.52 828.09 
17 Kerala 225.13 178.16 141.66 
18 Ladakh 57.18 14.89 52.23 
19 Lakshadweep 2.16 4.33 1.00 
20 Madhya 2292.80 1939.29 2981.51 
21 Maharashtra 693.03 900.00 1001.19 
22 Manipur 182.50 404.76 257.22 
23 Meghalaya 271.71 375.15 394.18 
24 Mizoram 179.68 142.68 274.14 
25 Nagaland 137.34 281.04 231.25 
26 Odisha 1238.07 1836.67 1236.61 
27 Puducherry 13.98 15.28 12.47 
28 Punjab 501.27 605.05 331.12 
29 Rajasthan 2405.82 2138.61 3202.89 
30 Sikkim 100.12 107.19 132.61 
31 Tamil Nadu 1598.82 2107.23 1876.16 
32 Telangana 553.28 1142.51 920.13 
33 Tripura 226.93 286.73 341.33 
34 Uttar Pradesh 2044.97 3819.75 4276.45 



16.12.2024     681 
 

35 Uttarakhand 320.84 704.39 440.57 
36 West Bengal 1309.74 1522.04 311.29 

 Total 24873.18 32151.94 32382.70 
 

 

उ°र ÿदशे म¤ नए क¤ þीय िवīालय 

3404. ®ी लालजी वमाªः 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक:  

(क) ³या िपछले पांच वषŎ के दौरान सरकार का उ°र ÿदेश म¤ नए केÆþीय िवīालय खोलने का कोई 

ÿÖताव है; 

(ख) ÿÖतािवत क¤ þीय िवīालय कब तक शुł होने कì संभावना है; 

(ग) ³या सरकार का उ°र ÿदेश के अÌबेडकर नगर िजले म¤ क¤ þीय िवīालय खोलन ेका कोई ÿÖताव 

है;  

(घ) यिद हां, तो उĉ क¤ þीय िवīालयो के कब तक शुł होने कì संभावना है; और 

(ङ) यिद नहé, तो इसके ³या कारण ह§? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 

 
(क) से (ङ) नए क¤ þीय िवīालय (केिव) खोलना एक सतत ÿिøया है। केिव मु´य łप से पूर ेदेश म¤ 

िश±ा का एक समान कायªøम ÿदान करने के िलए र±ा और अधª-सैÆय किमªयŌ, क¤ þीय Öवाय° िनकायŌ, 

क¤ þीय सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ण सÖंथान (आईएचएल) सिहत क¤ þ 

सरकार के Öथानांतरणीय कमªचाåरयŌ के ब¸चŌ कì शैि±क आवÔयकताओ ंको पूरा करने के िलए खोले 

जाते ह§। नए केिव खोलने के ÿÖताव भारत सरकार के मंýालयŌ या िवभागŌ/राºय सरकारŌ/संघ राºय 
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±ेý(यूटी) ÿशासनŌ Ĭारा ÿायोिजत िकए जा सकते ह§, िजनम¤ मानदडंŌ के अनुसार नए केिव कì Öथापना 

के िलए भूिम और अÖथायी आवास सिहत आवÔयक संसाधन उपलÊध कराने कì ÿितबĦता होगी। ये 

ÿÖताव मौजूदा ÿिøयाओ ं के अनसुार स±म ÿािधकारी के अनमुोदन के अÅयधीन होते ह§। केिव 

राºय/संघ राºय ±ेý/िजला/संसदीय िनवाªचन ±ेý के मानदडंŌ के आधार पर नहé खोले जाते ह§। 

िदसंबर 2024 म¤, भारत सरकार ने उ°र ÿदेश राºय म¤ 05 नए केिव अथाªत् पयागपुर, िजला 

जौनपरु, महाराजगंज, िजला महाराजगंज, िबजनौर, िजला िबजनौर, चांदपरु, िजला अयोÅ या और 

कÆ नौज, िजला कÆ नौज सिहत 85 नए केिव को अनुमोिदत िकया है।  

इसके अितåरĉ, केिवसं से ÿाĮ जानकारी के अनसुार, राºय सरकार/िजला ÿशासन से उ°र 

ÿदेश म¤ नए केिव खोलने के िलए 04 ÿÖताव ÿाĮ हòए ह§। तथािप, उ°र ÿदेश के अंबेडकर नगर िजले म¤ 

नए केिव खोलने के िलए कोई ÿÖताव ÿाĮ नहé हòआ है।  

नए केिव खोलने के िलए ÿायोजक ÿािधकाåरयŌ से ÿाĮ ÿÖतावŌ कì िविभÆन ÖतरŌ पर 

जांच/ÿिøया कì जाती है, तथा उसके बाद िवīमान ÿिøया के अनुसार स±म ÿािधकारी का अनमुोदन 

ÿाĮ िकया जाता है।  

बाघ का हमला 

3405. ®ी भाऊसाहबे राजाराम वाकचौर े: 

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िक : 

(क) ³या िशरडी संसदीय ±ेý म¤ बाघ के हमले के कारण लोगŌ के बीच भय का माहौल है तथा ऐसी 

घटनाए ंलगातार बढ़ रही ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या ह ैतथा महाराÕů राºय म¤ उĉ 

हमलŌ म¤ घायल/मृत लोगŌ कì सं´या का िजलावार Êयौरा ³या है; 
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(ख) ³या सरकार ने बाघ के हमले कì समÖया के समाधान तथा Öथानीय लोगŌ को इसस ेराहत 

ÿदान करने के िलए बाघ को पकड़ने तथा उसे राºय के चंþपरु िजले म¤ ताडोबा अंधारी बाघ 

अभयारÁय ±ेý या िकसी अÆय बाघ अभयारÁय म¤ छोड़न ेके िलए कोई कदम उठाया है अथवा 

उठाने का िवचार िकया है; और 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

 

(क) राºयŌ Ĭारा दी गई सूचना के अनसुार, मानव-वÆयजीव के बीच अिÿय घटनाओ ंकì बारंबारता को 

िनयंिýत िकया गया है तथा कुछ ±ेýŌ म¤ इन घटनाओ ंम¤ हòई मामूली वृिĦ, इधर-उधर िवचरण करते 

हòए वÆय जीवŌ के साथ आकिÖमक मुठभेड़Ō के कारण हòई है। 

महाराÕů राºय Ĭारा दी गई सूचना के अनसुार, वषª 2024 (30.6.2024 तक कì िÖथित के 

अनसुार) के दौरान बाघŌ के कारण होने वाली मानव मृÂय ुका Ê यौरा (बाघ åरजवª-वार/िडवीजन-

वार) िनÌनानुसार है:- 

 

ø.स.ं राºय बाघ åरजवª/िडवीजन मानव मÂृय ुकì सं́ या 
1 
  
  
  
  
  
  
  

महाराÕů 
  
  
  
  
  
  
  

गडिचरोली 3 
अलापÐली 2 
स¤ůल चंदा 1 
āÌहपरुी 4 
बÐहारशाह 3 
नागपरु टीआर िडवीजन 1 
भंडारा 1 
बीओआर 1 
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सĻाþी 0 
मेलघाट 0 
प¤च 2 
नवेगांव नागजीरा 0 
तडोबा अंधारी 4 
कुल 22 

 

(ख) और (ग); महाराÕů राºय सरकार से ऐसा कोई ÿÖताव ÿाĮ नहé हòआ है। भारत सरकार ने राÕůीय 

बाघ संर±ण ÿािधकरण के माÅयम से मानव-वÆयजीव के बीच अिÿय घटनाओ ं के ÿबंधन के िलए 

िनÌनिलिखत तीन-आयामी कायªनीित का समथªन िकया है:- 

 (i) सामúी एवं सभंार तंý सबंंधी सहयोग :  वतªमान म¤ संचािलत क¤ þीय ÿायोिजत Ö कìम-बाघ 

पåरयोजना के माÅ यम से ąोत ±ेýŌ से बाहर आने वाले बाघŌ से िनपटने हेतु बाघ åरजवŎ को 

अवसंरचना और सामúी कì ŀिĶ से स±म बनाने के िलए िवÂ तीय सहायता ÿदान कì जाती है। 

बाघ åरजवŎ Ĭारा ÿित वषª वÆ य जीव (संर±ण) अिधिनयम, 1972 कì धारा 38v के तहत 

अिधदेिशत समावेशी बाघ संर±ण योजना (टीसीपी) के अंतगªत ÿितवषª एक वािषªक ÿचालन 

योजना (एपीओ) के माÅ यम से इस िवÂ तीय सहायता के िलए अनरुोध िकया जाता है। अÆ य बातŌ 

के साथ-साथ, आमतौर पर अनुúह रािश और मुआवजे के भगुतान, मानव-पशु सघंषª के संबंध 

म¤ आम जनता को जागłक बनाने, उनका मागªदशªन करने एवं उÆ ह¤ परामशª देने हेत ुआविधक 

जागłकता अिभयानŌ, िविभÆ न ÿकार के संचार माÅ यमŌ से सूचना के ÿसार, िÖथरीकरण 

उपकरण एवं दवाइयŌ कì खरीद, संघषª कì घटनाओ ंसे िनपटने हेत ुवन कमªचाåरयŌ के ÿिश±ण 

एवं ±मता िनमाªण आिद जैसे कायªकलापŌ के िलए सहायता कì मांग कì जाती है। 
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(ii) पयाªवास के अतंगªत कायªकलापŌ को सीिमत करना : िकसी बाघ åरजवª म¤ बाघŌ कì वहन ±मता 

के आधार पर, एक समावेशी बाघ संर±ण योजना(टीसीपी) के माÅ यम से पयाªवास के अंतगªत 

कायªकलापŌ को सीिमत िकया जाता है। बाघŌ कì सं´ या वहन ±मता के Ö तरŌ पर होने के मामल े

म¤ यह सलाह दी जाती है िक पयाªवास के अंतगªत कायªकलापŌ को सीिमत िकया जाना चािहए 

तािक बाघŌ सिहत अÆ य वÆ यजीवŌ का अिधक सं´ या म¤ पयाªवास स ेबिहगªमन को रोका जा सके 

िजससे मानव-पशु संघषª म¤ कमी लाई जा सके। इसके अलावा, बाघ åरजवŎ के आस-पास के बफर 

±ेýŌ म¤ पयाªवास के अंतगªत कायªकलापŌ को इस ÿकार सीिमत िकया जाता है िक वे 

ÿमुख/महÂ वपूणª बाघ पयाªवास ±ेýŌ कì तुलना म¤ इÕ टतम Ö तर से कम हो और अÆ य समĦृ 

पयाªवास ±ेýŌ तक ही बाघŌ के आवागमन म¤ सिुवधा ÿदान करने हेत ुउिचत हो। 

(iii) मानक ÿचालन ÿिøया (एसओपी) : मानव-पशु संघषª से िनपटने हेत ु राÕ ůीय बाघ संर±ण 

ÿािधकरण ने िनÌ निलिखत तीन एसओपी जारी कì ह§ जो पिÊलक डोमेन म¤ उपलÊ ध ह§ : 

 मानव बहòल भू-±ेýŌ म¤ बाघŌ के भटक जाने के कारण उÂ पÆ न आपातकाल कì िÖथित से 

िनपटना 

 बाघŌ Ĭारा मवेिशयŌ पर हमले कì घटनाओ ंसे िनपटना 

 ąोत ±ेýŌ से बाघŌ के पुनवाªस के िलए भू-ŀÔ य Ö तर पर सिøय ÿबंधन करना। 

इन तीन मानक ÿचालन ÿिøयाओ ंम¤, अÆ य बातŌ के साथ-साथ, संघषª म¤ कमी लाने हेत ुपयाªवासŌ से 

बाहर आने वाल ेबाघŌ को ÿबंिधत करने, मवेिशयŌ के मार ेजाने को ÿबंिधत करने के साथ-साथ समृĦ 

±ेýŌ म¤ संघषª रोकने हेत ुबाघŌ को ąोत ±ेýŌ से बाघŌ कì कम सं´ या घनÂ व वाले ±ेýŌ म¤ िवÖ थािपत 

करने संबंधी मĥेु शािमल है।   
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इसके अलावा, बाघ संर±ण योजनाओ ंके अनुसार, वÆ यजीव पयाªवास कì गणुवÂ ता म¤ सधुार लाने हेतु 

आवÔ यकता आधाåरत और Ö थल-िविशÕ ट ÿबंधन कायªकलाप िकए जाते ह§ िजसके िलए िवīमान क¤ þीय 

ÿायोिजत Ö कìम– वÆ यजीव पयाªवासŌ का एकìकृत िवकास के तहत िनिध ÿदान कì जाती है। 

 

सीएसआर को सुकर बनाने के िलए योजनाए ं

3406. ®ी गजÆेþ िसहं पटेलः 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³या कॉपōरेट सामािजक दाियÂव (सीएसआर) को सुकर बनाने के िलए कोई योजनाए ंह§; 

(ख) यिद हां, तो उĉ योजनाओ ंकì मु́ य िवशेषताए ंऔर वतªमान िÖथित ³या है; 

(ग) ³या िपछड़े और आकां±ी िजलŌ म¤ सीएसआर के िलए कोई िविशĶ योजना है और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; और 

(घ) िपछड़े और आकां±ी िजलŌ म¤ सीएसआर के अंतगªत जारी कì गई रािश का Êयौरा ³या है? 

 
    कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी    

(®ी हषª मÐहोýा): 

(क) से (घ): िपछड़े और आकां±ी िजलŌ म¤ कारपोरेट सामािजक दाियÂव (सीएसआर) को सुकर बनाने 

के िलए कोई योजना नहé है और इसके अितåरĉ सीएसआर के िलए कोई िविशĶ योजना नहé है। तथािप, 

कंपनी अिधिनयम, 2013 (‘अिधिनयम’) कì धारा 135, अिधिनयम कì अनसुूची-VII और कंपनी 

(सीएसआर नीित) िनयम, 2014 के अंतगªत कारपोरटे सामािजक दाियÂव (सीएसआर) के 

िलए िविधक ढांचा उपलÊध कराया गया है। िवगत तीन िव°ीय वषŎ (िव.व.) अथाªत् 2020-21 से 2022-
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23 के िलए आकां±ी िजलŌ म¤ सीएसआर के तहत खचª कì गई रािश का Êयौरा संलµन िववरण  म¤ िदया 

गया है। 

िववरण 

िव° वषª 2020-21 से 2022-23 के िलए आकां±ी िजलŌ म¤ सीएसआर Óयय 
िव°ीय वषª 2020-21  2021-22  2022-23 

रािश करोड़ Łपये म¤ 651.43  1046.43  1402.89  
 (31.03.2024 तक के आकंड़े) (ąोत: कारपोरटे डाटा ÿबंधन ÿकोķ) 

 

कौशल िवकास कायªøमŌ के ÿभाव कì समािजक सपंरी±ा 

3407. ®ीमती जोबा माझी: 

 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार का साझारखंड म¤ कौशल िवकास कायªøमŌ के कायाªÆवयन के पåरणामÖवłप 

जनजातीय युवाओ ंकì जीवन शैली म¤ आए सधुार का सामािजक संपरी±ा करने का िवचार है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा ऐसा कब तक कराए जाने कì संभावना है; और 

(ग) यिद नहé, तो इसके ³या कारण ह§? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 

(क) से (ग) भारत सरकार के कुशल भारत िमशन (एसआईएम) के अंतगªत, कौशल िवकास और 

उīमशीलता मंýालय (एमएसडीई) िविभÆन ÖकìमŌ अथाªत ÿधानमंýी कौशल िवकास योजना 

(पीएमकेवीवाई), जन िश±ण संÖथान (जेएसएस), राÕůीय िश±तुा सवंधªन Öकìम (एनएपीएस) और 

औīोिगक ÿिश±ण संÖथानŌ (आईटीआई) के माÅयम से िशÐपकार ÿिश±ण Öकìम (सीटीएस) के 
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अंतगªत कौशल िवकास क¤ þŌ/संÖथानŌ आिद के Óयापक नेटवकª  के माÅयम से झारखंड राºय के जनजाित 

यवुाओ ंसिहत दशे भर के समाज के सभी वगŎ को कौशल, पनुकŐशल और कौशलोÆनयन ÿिश±ण ÿदान 

करना है। िसम का उĥेÔय भारत के युवाओ ंको भिवÕय के िलए तैयार करना और उÆह¤ उīोग से सबंंिधत 

कौशल से यĉु करना है। 

 एमएसडीई के कौशल िवकास कायªøमŌ का सामािजक लेखा-परी±ण करने का कोई ÿÖताव 

नहé है। हालािँक, एमएसडीई कì योजनाओ ं का मूÐयांकन Öवतंý एज¤िसयŌ Ĭारा िकया गया है और 

मूÐयांकन åरपोटª म¤ उÌमीदवारŌ कì िनयिुĉ या आजीिवका म¤ सुधार के संदभª म¤ उनकì सफलता का 

उÐलेख िकया गया है। योजना-वार संि±Į िववरण नीचे िदया गया है:   

पीएमकेवीवाई: अĉूबर, 2020 म¤ पीएमकेवीवाई के मूÐयांकन के अनसुार, सव¥±ण म¤ शािमल लगभग 

94 ÿितशत िनयोĉाओ ंने बताया िक वे पीएमकेवीवाई के अंतगªत ÿिशि±त अिधक उÌमीदवारŌ को 

िनयĉु कर¤गे। इसके अलावा, पूणªकािलक/अंशकािलक िनयोिजत िकए गए और आरपीएल घटक के तहत 

उÆमुख उÌमीदवारŌ म¤ से 52 ÿितशत को उ¸च वेतन िमला या उÆह¤ लगा िक उÆह¤ अपने गैर-ÿमािणत 

सािथयŌ कì तलुना म¤ अिधक वेतन िमलेगा। 

जेएसएस: 2020 म¤ जेएसएस योजना के मूÐयांकन अÅययन म¤ पाया गया है िक इस योजना ने उन 

लाभािथªयŌ कì घरलूे आय को लगभग दोगुना करन ेम¤ मदद कì है, िजÆह¤ जेएसएस ÿिश±ण के बाद 

रोजगार िमला है या वे Öव-रोजगार ह§। 79% मिहला ÿितिनिधÂव, 50.5% úामीण िहÖसा, बेहतर 

आजीिवका के िलए रोजगार म¤ 73.4% बदलाव, ÿÂयेक लाभाथê कì औसत आय म¤ 89.1% बदलाव, 

जेएसएस Ĭारा लाभािथªयŌ का 85.7% जुटाव, इस बात को Åयान म¤ रखते हòए åरपोटª म¤ आग ेकहा गया 

है िक योजना कì उपयोिगता इस तÃय से और भी ÖपĶ होगी िक 77.05% लाभाथê ÿिश±ओु ंने अपना 

Óयवसाय बदल िलया है। अÅययन ने यह भी पुिĶ कì िक योजना म¤ कौशल का Åयान Öव-रोजगार पर है 

जो आÂमिनभªर भारत अिभयान के अनुłप है।  
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आईटीआई : एमएसडीई Ĭारा वषª 2018 म¤ ÿकािशत आईटीआई ÖनातकŌ के ůेसर अÅययन कì अंितम 

åरपोटª म¤ उÐलेख िकया गया है िक कुल आईटीआई उ°ीणŎ म¤ से 63.5% को रोजगार (वेतन+Öव, 

िजनम¤ से 6.7% Öव-रोजगार म¤ ह§) िमला।  

एनएपीएस: वषª  2021 म¤ आयोिजत एनएपीएस के ततृीय प± के मूÐयांकन अÅययन म¤ पाया गया ह ै

िक इस योजना ने िविभÆन उīोगŌ म¤ िश±ओु ंकì भागीदारी म¤ उÐलेखनीय विृĦ के साथ, संरिचत ऑन-

द-जॉब ÿिश±ण ÿदान करके यवुाओ ंकì िनयोजनीयता को सफलतापूवªक बढ़ाया है। योजना के नए 

चरण म¤, िश±ओु ंके ब§क खातŌ म¤ सीधे सरकार के िहÖसे को Öथानांतåरत करने के िलए डीबीटी पĦित 

को अपनाया गया है, ³यŌिक åरपोटª म¤ सÓुयविÖथत ÿितपूितª ÿिøया कì िसफाåरश कì गई थी। 

 

PROPOSALS RECEIVED UNDER KHELO INDIA SCHEME 

3408. SHRI KULDEEP INDORA: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government has received any proposal under Khelo India scheme 

for having athletic tracks, swimming pools, etc. for Hanumangarh District of 

Rajasthan; 

(b) if so, the details and the present status in this regard; and 

(c) the status of appointment of coaches in Sports Authority of India (SAI) centres 

in Sriganganagar and Hanumangarh districts of Rajasthan? 

 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
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(a) and (b) Yes, Sir. One project, namely, Construction of Multipurpose Hall at Rajiv 

Gandhi Stadium, District Hanumangarh, Rajasthan, was sanctioned under the 

Khelo India Scheme in financial year 2019-20 at a cost of ₹ 3.99 crore, which has 

been completed. 

(c) There are no Sports Authority of India (SAI) centres in Sriganganagar and 

Hanumangarh districts of Rajasthan. However, 12 coaches have been posted in 

other operational SAI centres in different districts of Rajasthan. 

 

FINANCIAL AID FOR ARUNACHAL PRADESH 

3409.  SHRI TAPIR GAO: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the State of Arunachal Pradesh does not receive any External 

Financial Aids from World Bank, Asian Development Bank, JICA etc, for 

development of the State; 

(b) if so, the steps taken by the Government to extend the External Financial Aid 

from such international bodies to the State of Arunachal Pradesh; 

(c) whether the Government has any plans to provide special funding in lieu of 

External Financial Aid to the State of Arunachal Pradesh for poverty 

alleviation, education, sanitation, health and infrastructure; and 

(d) whether the Government has any plans to take up this issue with the External 

Aided banks to provide finance to the State of Arunachal Pradesh? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) to (d): Although Arunachal Pradesh has from time to time benefitted from 

external financing from multilateral institutions such as the International 

Development Association (IDA) and the International Bank for Reconstruction and 

Development (IBRD), both part of the World Bank Group, as well as from the Asian 

Development Bank (ADB), the development of the State is largely carried out 

through domestic budgetary sources. In fact, external financing from multilateral or 

bilateral institutions constitutes only a fraction of the resources used for 

infrastructure development in States and Union Territories (UTs). To assist the 

States in boosting capital expenditure, which has a higher multiplier effect and 

enhances the productive capacity of the economy, the Ministry of Finance has 

designed and implemented schemes for Special Assistance to States for Capital 

Expenditure/Investment annually since 2020-21. Under these schemes, financial 

assistance in the form of a 50-year interest-free loan is provided to the States. 

Details of financial assistance extended to Arunachal Pradesh under these 

schemes, year wise are provided below: - 

(In INR Crore) 
Year 2020-21 2021-22 2022-23 2023-24 
Arunachal 
Pradesh 

232.97 371.19 1564.10 2363.42 
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TIMELY ISSUE OF PENSION PAYMENT ORDER 

3410. SHRI BIPLAB KUMAR DEB:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether pensioners are facing difficulties in getting timely pension when they 

retire and settle in their home town; 

(b)if so, the steps taken by the Government to improve the situation and ensure 

timely issue of pension;  

(c)whether any new system is proposed to be launched by the Government; and  

(d)if so, the details thereof along with the benefit for pensioners? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
 

(a): Significant improvement has been made in the system to ensure timely 

settlement of all pension cases including cases where the retired members shift to 

a different location.  

(b) to (d): A Centralized Pension Payment System (CPPS) has been approved 

which provides for crediting the pension directly to the bank account of the 

pensioner regardless of the jurisdiction under which he / she retires.   
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SOCIAL SECURITY FRAMEWORK FOR GIG AND PLATFORM WORKERS 

3411. SHRIMATI APARAJITA SARANGI: 

  Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the details of the specific action taken by the Government to establish a robust 

social security framework for gig and platform workers following the recent 

meeting with aggregators; 

(b)the details of timeline set for onboarding gig and platform workers onto the e-

Shram portal along with measures which will be implemented to ensure 

compliance from aggregators; 

(c)whether the Government plans to encourage aggregators to actively participate 

in listing job vacancies on the National Career Service (NCS) portal to enhance 

employment opportunities for gig workers; and 

(d)if so, the details thereof? 

 

     THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 
(a) to (d): Gig workers, platform workers and provisions related to the same have 

been defined for the first time in the Code on Social Security, 2020, which has been 

enacted by the Parliament.  
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The Code provides for framing of suitable social security measures 

for gig workers and platform workers on matters relating to life and disability cover, 

accident insurance, health and maternity benefits, old age protection, etc. The 

Code also provides for setting up a Social Security Fund to finance the welfare 

scheme. 

An advisory has also been issued by the Ministry of Labour and 

Employment to platform aggregators to register themselves and platform workers 

engaged with them on the e-Shram portal. This will facilitate the platform workers 

to get easy access to the social security benefits 

The Ministry is implementing the National Career Service (NCS) 

Project to provide a variety of employment related services like job matching, career 

counseling, vocational guidance, information on skill development courses, 

apprenticeship, internships, etc. The NCS portal brings all the jobseekers and 

employers on a single platform for job matching in a dynamic, efficient and 

responsive manner.  

The employers can post vacancies including jobs for gig workers on 

NCS Portal. As on 15.11.2024, 36.23 lakh active employers and 11.82 lakh active 

vacancies were registered on NCS portal.  
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IMPLEMENTATION OF KHELO INDIA PROGRAMME IN KARNATAKA 

3412. DR. PRABHA MALLIKARJUN: 

 Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government has successfully implemented the Khelo India 

programme for sports development in the State of Karnataka; and 

(b) if so, the details of sports infrastructure created and utilized under the 

programme along with the details of funds sanctioned and utilized in this regard, 

district-wise, particularly in Davanagere district? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
(a) Yes, Sir. 

(b) District-wise details of the sports infrastructure projects approved and their 

sanctioned cost, funds released and their physical and financial progress, under 

Khelo India Scheme, across the country, including in the State of Karnataka, are 

available in public domain on the dashboard of the Ministry at 

https://mdsd.kheloindia.gov.in. The responsibility of utilization of these sports 

infrastructure rests with the grantee. 

 

SPORTS TRAINING CENTRES 

3413. SHRI SUKANTA KUMAR PANIGRAHI: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
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 (a) whether the Government has taken steps to reach to rural youth and implement 

the Khelo India Scheme in Kandhamal Parliamentary Constituency; 

(b) if so, the details thereof and the number of sports training centers established 

in Kandhamal Parliamentary Constituency under the Khelo India Scheme along 

with the number of youths that have benefited therefrom; 

(c) whether the Government has allocated any funds for the development of sports 

infrastructure in Kandhamal and if so, the details and present status thereof; 

(d) the manner in which the Khelo India Scheme helps to identify and nurture sports 

talent in Kandhamal, particularly in disciplines such as athletics and wrestling; and 

(e) the total number of youths from Kandhamal that have been awarded sports 

scholarships under the Khelo India Scheme along with the details of their selection 

process? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

 
(a) and (b) Yes, Sir. The 'Khelo India – National Programme for Development of 

Sports' was launched in 2016-17 with the twin objective of mass participation and 

promotion of excellence across the country, including in Kandhamal Parliamentary 

Constituency. State-wise details of Khelo India Athletes, Khelo India Centres and 

Accredited Academies under the Khelo India Scheme across the country, including 
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in Kandhamal Parliamentary Constituency, are available in the public domain at 

https://dashboard.kheloindia.gov.in/state-wise-khelo-india-centers. 

(c) ‘Sports’ being a State subject, the responsibility of development of sports, 

including development of sports infrastructure across the country, rests primarily 

with the State/Union Territory Governments. The Union Government supplements 

their efforts by bridging critical gaps. Further, under the Khelo India Scheme and 

National Sports Development Fund (NSDF), implemented by this Ministry, financial 

assistance has been provided for development of sports infrastructure across the 

country, including in Kandhamal Parliamentary Constituency.  The details of the 

sports infrastructure projects approved and their sanctioned cost, funds released 

and their physical and financial progress, under Khelo India Scheme and NSDF, 

across the country, including in Kandhamal Parliamentary Constituency, are 

available in public domain on the dashboards of the Ministry at 

https://mdsd.kheloindia.gov.in and http://www.nsdf.yas.gov.in/nsdf-glance.html. 

(d) and (e) Under the component, “Sports Competition and Talent Development” of 

the Khelo India Scheme, talented sportspersons nationwide, including in 

Kandhamal Parliamentary Constituency, are identified as a Khelo India Athlete 

(KIA). Selection of these athletes is based on their outstanding performance in 

events such as the Khelo India Games, National Championships, and through open 

and transparent selection trials organized by the relevant National Sports 

Federations and the School Games Federation of India. Further, Under the 
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component “Khelo India Centres and Sports Academies” of Khelo India Scheme, 

the identified talents are given option to join the accredited Khelo India academies 

and also provided financial assistance of Rs. 6.28 Lakh per annum [including Rs 

1.20 Lakh as Out of Pocket Allowance (OPA)] towards training expenses, coaching, 

competitions exposure, education, equipment support, scientific support etc. State-

wise details of Khelo India Athletes under the Khelo India Scheme across the 

country, including in Kandhamal Parliamentary Constituency, are available in the 

public domain at https://dashboard.kheloindia.gov.in/state-wise-khelo-india-

centers. 

CORAL BLEACHING 

3414. SHRI HAMDULLAH SAYEED: 

  Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether the Government is aware of the recent widespread coral bleaching 

in Union Territory of Lakshadweep as reported by the ICAR Central Marine 

Fisheries Research Institute; 

(b)  if so, the steps being taken to monitor, manage and mitigate the effects of 

marine heat waves and coral bleaching, and if any emergency response 

measures are in place to protect vulnerable marine eco-system, if so, the 

details thereof; 
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(c)  whether the Government is working on long term strategies to address sea 

level rise and climate-induced heat stress, in  Lakshadweep; and 

(d) if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

(a) and (b): Indian Council of Agriculture Research - Central Marine 

Fisheries Research Institute (ICAR-CMFRI) has reported widespread coral 

bleaching in Lakshadweep. 

The Fourth Global Coral Bleaching Event (GCBE4) reported to occur during period, 

beginning of 2023 till mid May 2024, has affected the coral reef in Lakshadweep. 

As informed by Department of Environment and Forest, Lakshadweep 

Administration, three islands namely Kadmat, Kavaratti and Kiltan has experienced 

about 98% of coral bleaching during GCBE4.  

Coral mass bleaching is a natural phenomenon across the global waters due to 

increase in Sea Surface Temperature (SST). Corals have great resilience power to 

recover to some extent depending upon the restoration of the normal sea condition. 

Since it is a global phenomenon, various strategies are adopted depending on local 

conditions to reduce climate change impacts.  

Indian National Centre for Ocean Information Services (INCOIS) - a scientific and 

research organisation under Ministry of Earth Sciences (MoES) INCOIS provides 



16.12.2024     700 
 

operational services including monitoring of sea surface temperatures (SSTs), 

marine heatwave events and other oceanic variables. By utilizing satellite data, 

buoys, and oceanographic models, INCOIS identifies anomalies and disseminates 

Marine Heatwave Alerts to coastal states and relevant stakeholders. These alerts 

highlight coral regions impacted by bleaching due to thermal stress. INCOIS also 

routinely inform the distribution and hotspots of marine heatwaves in the Indian 

Ocean. These assessments include their potential impact on ecosystems such as 

coral reefs. This information supports experts in understanding the implications for 

various marine ecosystems and mariculture activities. Further, INCOIS has 

collaborated with academic institutions and conducted detailed studies on the 

spatiotemporal variability of environmental parameters and their impact on the coral 

ecosystems of the Lakshadweep Islands.  

Zoological Survey of India (ZSI) monitors coral reefs through coral restoration, coral 

transplantation, research on the reproductive biology of scleractinian corals, and 

studies of bleaching-resistant corals and zooxanthellae. The study includes 

assessment of scope and consequences of coral bleaching incidents. ZSI has 

recorded the significant effects of bleaching on hard coral species within Indian 

waters through extensive surveys, research, and Geographic Information System 

(GIS) mapping. ZSI comprehend the resilience of various coral species and 

provides critical insights for the formulation of effective conservation strategies and 

timely interventions by utilizing advanced climatic modelling techniques. ZSI is 
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working in collaborations with state agencies to oversee the health of coral reefs in 

all the reef areas of India.  

ICAR-CMFRI actively undertakes studies to understand the ecological changes 

affecting coral reefs and has a comprehensive national project aimed at 

investigating the resilience potential of various coral reefs in India 

Coral Reef Health Report Card of Kadmat Island of Lakshadweep has been 

prepared by National Centre for Sustainable Coastal Management, Chennai which 

provides comprehensive assessment of health of coral reefs. 

Department of Environment and Forest of Lakshadweep Administration monitors 

the health and resilience of corals in collaboration with ZSI and is working on Coral 

Transplantation activities at Kavaratti Lagoon enhanced coral reef cover and bio-

diversity in the shallow reefs. 

The Coral Reef Monitoring Robot (C-Bot), developed by the Council of Scientific 

and Industrial Research (CSIR) - National Institute of Oceanography (NIO), is 

employed to gather precise data regarding coral ecosystems. This robot features 

underwater imaging and geo-referencing capabilities, which are vital for continuous 

monitoring and validation of satellite data, thereby ensuring accurate evaluations of 

reef health.  

(c) and (d): The sea level rise and climate induced heat stress are global 

phenomenon. The measures taken by Government to safeguard from the impact 

of sea level rise and climate induced heat stress are as follow: 
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1. Important regulatory provision includes:  

 The Island Coastal Regulation Zone (ICRZ) notification of 2019 under The 

Environment (Protection) Act, 1986, stipulated provisions to manage and 

regulate developmental activities in coastal areas. The Integrated Island 

Management Plan mandates a 20-meter No Development Zone (NDZ) from the 

high tide line (HTL) for all islands in Lakshadweep, which helps minimize the 

impact of human activities on coastal ecosystems, thereby reducing vulnerability 

to sea level rise. 

 Corals and coral reefs are classified as Coastal Regulation Zone - IA area under 

the Coastal Regulation Zone Notification 2011 and 2019 promulgated under The 

Environment (Protection) Act, 1986. Coastal Regulation Zone (CRZ) 

notifications regulate human activities affecting coral reefs. 

 The Wildlife (Protection) Act, 1972, provides legal protections for corals.  

2.   Government of India is implementing the National Action Plan on Climate 

Change (NAPCC), which provides the overarching framework for climate 

actions in close collaboration with the States/UTs on long-term strategies to 

address sea-level rise and climate induced stress. All State Governments and 

Union Territories (UTs) are encouraged to prepare their own State Action Plan 

on Climate Change (SAPCC) consistent with strategies of NAPCC. Thirty-four 

States and Union Territory (UTs), including Lakshadweep, have prepared their 

respective SAPCC.  
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3. The Lakshadweep SAPCC inter-alia provides action plan including those for 

management of sea level rise and heat stress. Some of the activities included 

in their SAPCC are as follows:  

 Systematic, long-term monitoring of coastal erosion and shoreline changes; 

 Preparation or revision of the Integrated Coastal Zone Management Plan to 

promote conservation of ecosystems like sand dunes and mangroves while 

regulating unsustainable interventions.  

 Adoption of a mix of natural and physical methods for erosion control, such 

as creating a green coastal wall using indigenous vegetation;  

 Establishment of ring bunds or similar physical barriers wherever necessary;  

 Capacity building among local communities and staff on coastal protection 

strategies and enforcement of regulations.  

 Development of climate-resilient agronomic practices and crop diversification 

to ensure food and economic security.  

 Strategies to address heat stress in livestock and mitigate impacts on fish 

stocks affected by temperature variations.  

 Climate proofing of infrastructure and energy systems, ensuring resilience to 

extreme climatic conditions.  

 Education and awareness programs to promote sustainable resource 

management and heat adaptation strategies.  



16.12.2024     704 
 

 Incorporating climate risk assessments into disaster preparedness plans to 

reduce vulnerabilities related to extreme heat events. 

 Lakshadweep administration is making investments in Coral Transplantation 

to restore damaged reefs through the transplantation of heat-resistant coral 

species, artificial reef installation to promote coral growth and create habitats 

for marine organisms, and expansion of Marine Protected Areas (MPAs) to 

safeguard biodiversity and mitigate overfishing to avoid any compromise to 

the integrity of reef ecosystems.  

 

APPRENTICESHIP PROGRAMMES 

3415.       SHRI RAJKUMAR CHAHAR : 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state : 

(a) the details of the  Government apprenticeship programmes and  the number of 

trainees expenditure  incurred during  the last five years,  scheme-wise; 

(b) whether the Government recognizes in-house apprenticeship in industrial 

settings as the most effective training method; 

(c)  if so, the details thereof along with the  initiatives undertaken by the 

Government  for youth skill upgradation;   
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(d)  whether the apprenticeships under the Act can start at 14, while employability 

requires age above 18+; and 

(e)  If so, the manner in which the Government plans to address this gap? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

a) The Ministry of Skill Development and Entrepreneurship (MSDE) launched 

the National Apprenticeship Promotion Scheme (NAPS) on 19th August 2016. In 

continuation, NAPS is extended as NAPS-2 from 2022-23 to 2025-26. Similarly, 

Ministry of Education, Department of Higher Education is implementing National 

Apprenticeship Training Scheme (NATS) since 1973. The scheme continues to get 

extended since its inception with the Government further approving its continuation 

for the period starting 2021-22 till 2025-26. Thus, the Government of India is 

implementing two flagship Central Sector apprenticeship schemes operated under 

the aegis of Apprentices Act, 1961 and Apprenticeship Rules, 1992. 

Department of Higher Education (DHE), Ministry of Education (MoE) through 

NATS offers apprenticeship to all Graduates and Diploma holders without any 

relevant prior work experience for a duration of 6 months to one year. MSDE 

administers apprenticeship programme for the rest of the categories of apprentices. 

Graduates and diploma holders are also permitted to undergo apprenticeship 

training under Optional trades of MSDE. 
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Both the schemes are Direct Benefit Transfer (DBT) schemes whereby the 

government share of stipend is transferred directly to the bank account of the 

apprentices. The Government share of stipend under NAPS is maximum Rs 1,500/- 

per month per apprentice and under NATS, it is maximum Rs 4,500/- per month 

per apprentice. The establishments are obligated to pay the balance of the 

prescribed stipend to the apprentices. 

The details of the number of trainees under NAPS and NATS over the past five 

years, State-wise is given in the enclosed Statement Iand scheme-wise 

expenditure during the last five years is given below: 

Figures in Rs in Crores  
FY NAPS NATS 
FY 19-20 47.27 167.05 
FY 20-21 107.55 175.00 
FY 21-22 239.50 96.75 
FY 22-23 335.50 400.00 
FY 23-24 632.82 460.00 
Grand Total  1362.64 1298.80 

 

b) Apprenticeship training blends theoretical education with practical, on-the-

job training. It helps youth acquire industry-specific skills that make them 

employable, enhancing their career prospects in both traditional and emerging 

sectors. Apprenticeship pathway allows young people to gain experience while 
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earning a stipend, making it an attractive alternative to conventional education for 

many. 

c) Various initiatives which provide channel for youth skill upgradation : 

 Leveraging Technology and Innovation: Two portals 

viz.www.apprenticeshipindia.gov.in for NAPS and 

https://nats.education.gov.in/ for NATS acts as a key platform for managing 

apprenticeship training. The portal facilitates registration  of both apprentices 

and employers, end-to-end management of apprenticeship training including 

payment of stipend through Direct Benefit Transfer (DBT).  

 Awareness and Capacity Building: Pradhan Mantri National 

Apprenticeship Mela (PMNAM) is a monthly event of MSDE launched as per 

the  directions  of  the  Hon’ble  Minister  (MSDE), and is organized every 

month 2nd Monday in 1/3rd districts of each State. Apprenticeship mela 

serves as a platform between candidates and establishments with respect to 

apprenticeship opportunity.  In addition, Department of Higher Education 

(DHE), Ministry of Education is actively involved in promoting apprenticeship 

training in the country. 

 Recognizing the fact that apprenticeship has a significant role to play 

in linking higher education with the requirements of the industry, University 

Grants Commission (UGC) has formulated the "Guidelines for Higher 
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Education Institutions to offer Apprenticeship Embedded Degree Programme" 

in all disciplines as specified under the UGC Act.  

 With the announcement on Apprenticeship Embedded 

Degree/Diploma Programme in Union Budget 2020-21, to improve 

employability of students, All India Council for Technical Education (AICTE), 

the regulatory authority of the courses in Engineering and Technology through 

detailed deliberation and discussion has formulated Apprenticeship 

Embedded Degree/Diploma Program for technical education to enhance the 

employability factor of technical students through work integrated technical 

degree/diploma program.  Ministry of Education, AICTE and Boards of 

Apprenticeship / Practical Training (BOATs / BOPT) have decided to promote 

AEDP in all AICTE approved institutions. 

(d) and (e) In the country, the minimum age for employment varies based on the 

type of work and the specific sector including hazardous area. Most of the Statute 

in the Country, prohibits the employment of Children below the age of 14 years in 

any form of work. The Apprentices Act, 1961 has adequately taken note of the 

above under Section (3) of the Act. Thus, a person shall not be qualified for being 

engaged as an apprentice if the age is less than fourteen years and for 

apprenticeship training related to hazardous industries no person less than 

eighteen years of age can be engaged as an apprentice. Thus, apprenticeship 

training in the country is structured to provide training for those including aged 14-
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18 that align with industry needs which prepares individuals for a formal 

employment. 

 

STATEMENT 

The number of apprentices engaged under National Apprenticeship 
Promotion Scheme (NAPS) ,State-wise, in the last five years is given below: 

State/UTs 
FY-19-

20 
FY-20-

21 
FY-21-

22 
FY-22-

23 
FY-23-

24 
Andaman And Nicobar Islands Nil 3 9 41 48 
Andhra Pradesh 3,860 4,394 15,722 16,203 21,701 
Arunachal Pradesh Nil 3 18 42 65 
Assam 2,204 2,452 14,006 9,661 8,173 
Bihar 1,155 1,237 6,476 5,543 5,317 
Chandigarh 346 280 813 671 1,227 
Chhattisgarh 5,637 1,653 2,660 4,881 5,259 
Delhi 4,937 7,784 17,799 15,818 15,956 
Goa 1,720 2,032 3,432 4,406 11,882 
Gujarat 45,107 56,911 69,567 76,226 83,955 
Haryana 18,920 31,853 42,343 62,865 66,720 
Himachal Pradesh 1,898 1,767 5,669 6,825 10,212 
Jammu And Kashmir 304 260 832 989 859 
Jharkhand 2,133 5,034 8,258 9,152 11,882 
Karnataka 13,764 17,276 42,084 58,523 78,456 
Kerala 3,899 6,426 8,975 11,275 13,104 
Ladakh Nil 6 18 28 66 
Lakshadweep Nil 18 4 9 6 
Madhya Pradesh 6,942 9,522 17,093 21,205 22,707 
Maharashtra 36,617 71,475 1,46,865 1,85,999 2,63,245 
Manipur 16 11 90 32 18 
Meghalaya 51 105 117 181 212 
Mizoram 4 1 4 4 12 
Nagaland 14 1 27 22 15 
Odisha 3,391 3,681 8,296 10,458 10,755 
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State/UTs 
FY-19-

20 
FY-20-

21 
FY-21-

22 
FY-22-

23 
FY-23-

24 
Puducherry 481 299 1,090 1,343 2,469 
Punjab 2,856 4,459 11,659 15,361 14,761 
Rajasthan 4,073 6,417 9,473 15,204 18,230 
Sikkim 128 162 308 202 298 
Tamil Nadu 13,602 24,912 49,929 72,311 1,01,553 
Telangana 9,654 13,996 38,454 31,821 37,774 
Dadra and Nagar Haveli and Daman and 
Diu 

97 597 1,282 1,006 2,878 

Tripura 437 255 244 368 383 
Uttar Pradesh 12,584 19,955 38,039 56,946 71,504 
Uttarakhand 2,489 4,360 9,986 16,436 21,058 
West Bengal 6,149 7,370 18,791 26,109 29,538 
Grand Total 2,05,469 3,06,967 5,90,432 7,38,166 9,32,298 

 

The number of State wise apprentices engaged under National Apprenticeship 
Training Scheme (NATS) is given below: 

State 
FY 2019-

20 
FY2020-21 FY2021-22 FY2022-23 FY2023-24 

Andaman and 
Nicobar Island 

12 15 20 32 19 

Andhra Pradesh and 
Telangana 

3,138 3,165 4,793 12,706 9,565 

Arunachal Pradesh 63 71 93 71 15 
Assam 858 738 1,279 1,967 1,380 
Bihar 1,534 932 914 4,621 7,112 
Chandigarh 55 46 49 270 800 
Chhattisgarh 501 1,656 1,050 2,535 847 
Dadra and Nagar 
Haveli and Daman 
and Diu 

140 110 119 186 215 

Delhi 1,280 1,381 2,029 3,257 6,499 
Goa 455 342 529 766 798 
Gujarat 4,893 3,888 4,824 8,278 9,516 
Haryana 2,809 3,569 4,252 16,275 25,691 
Himachal Pradesh 334 385 527 486 1,106 
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State 
FY 2019-

20 
FY2020-21 FY2021-22 FY2022-23 FY2023-24 

JandK and Ladakh 25 19 29 158 272 
Jharkhand 7,115 5,187 2,800 3,751 3,387 
Karnataka 5,928 4,112 6,402 10,314 11,113 
Kerala and 
Lakshadweep 

3,290 2,361 2,555 8,145 8,478 

Madhya Pradesh 1,586 923 1,191 2,278 2,239 
Maharashtra 21,854 23,515 34,539 55,664 50,048 
Manipur 20 30 33 29 3 
Meghalaya 25 22 31 29 67 
Mizoram 24 6 28 43 33 
Nagaland 1 2 3 4 10 
Odisha 10,222 8,972 21,798 34,938 15,538 
Puducherry 107 186 304 718 422 
Punjab 495 328 390 480 2,614 
Rajasthan 452 647 945 4,492 7,467 
Sikkim 212 239 475 405 601 
Tamil Nadu 27,250 24,732 33,332 45,967 28,453 
Tripura 30 45 120 189 141 
Uttar Pradesh 4,284 3,410 6,734 16,846 11,587 
Uttarakhand 564 452 696 3,084 1,779 
West Bengal 8,846 8,172 15,629 29,250 49,890 
Grand Total 1,08,402 99,658 1,48,512 2,68,234 2,57,705 

 

CAMPS DESIGNED TO IMPART POSITIVITY AMONG STUDENTS 

3416.  SHRIMATI D. K. ARUNA: 
 SHRI EATALA RAJENDER: 

  Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government and other organisations including NGOs are hosting 

any online camps designed to “impart positivity” for teenagers particularly for girl 

students; 
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(b) whether such programmes are designed and aims to impart the tools to build 

confidence, and deepen focus on academics and personal growth; 

(c) whether modules of such camps are centred on transforming the exam 

experience for students with emphasis on healthy study habits, anxiety and stress 

management and other modules delve into study strategies and on “positive mind 

mastery” covering techniques on revision efficiency, improving memory, as well as 

gratitude practices and goal setting, if so, the details thereof; 

(d) the details of fund allocated and spent in this regard till date; and 

(e) the steps being taken by the Government and the outcome in this regard, State-

wise especially in Andhra Pradesh and Telangana? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a)  to (e): Education is a subject in the concurrent list of the Constitution and a 

majority of schools are under the administrative control of the respective State 

Government/UT administration. Schools play a significant role in nurturing holistic 

development of students including their mental health and well-being, National 

Education Policy (NEP) 2020 takes a holistic view about the mental well-being of 

children and their nourishment which is required for optimal learning. 

Further, as per the perspective of NEP 2020, National Council of Educational 

Research and Training (NCERT) has developed and launched National Curriculum 
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Framework for the Foundational Stage (NCF-FS) and National Curriculum 

Framework for School Education   (NCF-SE). Both the NCFs integrate the mental 

well-being of students in different aspects such as syllabi development, 

development of content in learning and teaching material, pedagogical practices 

etc. The framework also lays emphasis on the role of all stakeholders, teachers, 

school functionaries, parents and community members to ensure that every student 

is provided with mental and emotional support. In addition to this, NCERT has 

started ‘NCERT Counselling Services for School Children’ in April 2020 to help 

school students across the country share their concerns. This service is provided 

free of charge by about 270 counsellors across different regions of the country. 

Under the aegis of the School Health Program under Ayushman Bharat, NCERT 

has developed a comprehensive package titled “Training and Resource Material: 

Health and Wellness of School-going Children”. A specific module has been 

included on “Emotional Wellbeing and Mental Health”, which has activities related 

to the mental health and well-being of students and teachers. 

NCERT has issued Mental health Guidelines in 2022 which presents a 

comprehensive approach to promote mental health in schools by implementing age 

and gender-specific programs within a trustworthy environment, where students 

feel safe to confide. It includes training teachers to identify early signs of issues like 

anxiety, low moods, or learning disabilities and addressing bullying or harassment 

promptly. 
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For mental health and wellbeing of students, the Government (Ministry of 

Education) has launched an initiative called “Manodarpan”, under ‘Aatma Nirbhar 

Bharat Abhiyaan’ on 21st July, 2020, with the aim to provide psychosocial support 

to students, their families and teachers across the country, for mental health and 

well-being. A National toll-free tele-helpline (844-844-0632) for reaching out to 

students from schools, colleges and universities across the country seeking support 

on mental health concerns and other psychosocial issues. The services offered on 

the helpline are free of cost.  

Mental Health Week and International Mental Health Day celebrations are 

encouraged in schools across the country every year since 2020. The aim is to 

build awareness and enhance sensitivity towards mental health and well-being 

among students through participation in experiential activities. Recently, 

Department of School Education and Literacy, Ministry of Education has organized 

a national online workshop on Mental Health and Cyber Security for the 

engagement of youth on World Mental Health Day i.e. 10th October, 2024.  

Besides the above, the Government (M/o Health and Family Welfare) has launched 

a "National Tele Mental Health Program" (NTMHP) on 10th October 2022, to 

improve access to quality mental health counselling and care services in the 

country. As on 22.11.2024, 36 States/ UTs have set up 53 Tele MANAS Cells and 

have started tele mental health services. More than 15,95,000 calls have been 

handled on the helpline number. 
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EDUCATIONAL KITS BY CBSE 

3417. SHRI K. GOPINATH: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Educational kits provided by the CBSE are being distributed by 

the authorities on time to Schools; 

(b) if so, the details thereof; 

(c) the number of kits distributed to the schools during last three years and 

current year;  

(d) whether any criteria has been adopted by the Government to monitor the 

quality of kits supplied to schools and teachers etc. and if so, the details 

thereof; 

(e) whether the educational kits developed by the design authority are inspected 

by the final authority and if so, the details thereof; 

(f) whether any final authority being designated to monitor the quality of 

Educational kits being provided to the students and schools and if so, the 

details thereof; and 

(g) the steps likely to be taken by the Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
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(a) to (g) : Central Board of Secondary Education does not distribute Educational 

Kits to schools. However, National Council of Educational Research and Training 

(NCERT) is responsible for augmenting improvement in teaching-learning in the 

field of school education supporting print media through hand-on experience by 

design, development and prototype production of school equipment in the form of 

kits. 

VIRTUAL DIGITAL ASSETS (VDA) REGULATION 

3418. SHRI APPALANAIDU KALISETTI: 
          SHRI LAVU SRI KRISHNA DEVARAYALU:  
 
Will the Minister of FINANCE be pleased to state:  

(a) whether the Government is taking steps to establish a comprehensive 

regulatory framework for the Virtual Digital Assets (VDA) industry in the country and 

if so, the details thereof;  

(b) whether the Government is preparing a Discussion Paper to outline its stance 

on Virtual Digital Asset (VDA) regulation;  

(c) if so, the current status of the said Discussion Paper and the expected timeline 

for its release;  

(d) the details of the specific measures being considered to balance innovation and 

investor protection in the VDA industry;  
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(e) whether the Government has conducted consultations with stakeholders in the 

VDA sector to address regulatory challenges, and if so, the number of consultations 

held classified, year-wise; and  

(f) the details of the timeline anticipated for the introduction of regulatory guidelines 

for the VDA industry in the country? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY): 

(a) to (f): Virtual Digital Assets (VDAs) are by definition borderless and require 

international collaboration to prevent regulatory arbitrage. Therefore, any 

comprehensive regulatory framework on the subject can be effective only with 

significant international collaboration on evaluation of the risks and benefits and 

evaluation of common taxonomy and standards. Notwithstanding that, government 

vide notification dated 7th March, 2023 has brought VDAs under the purview of the 

Prevention of Money Laundering Act, 2002 (PMLA) to bring the transactions 

involving VDAs within the ambit of PMLA. Further, Income from these assets is 

taxed under the Income-tax Act, 1961 and different aspects of the VDA sector are 

regulated under the Information Technology Act, 2000, and the Companies Act, 

2013. Further, during India’s Presidency of the G20 last year, the International 

Monetary Fund (IMF) and Financial Stability Board (FSB) Synthesis Paper, along 

with the ‘G20 Roadmap on Crypto Assets,’ was adopted. This Synthesis Paper 
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provides a coordinated and comprehensive policy and regulatory framework for 

crypto assets, addressing the full range of risks, including those specific to 

emerging markets and developing economies (EMDEs). All jurisdictions, including 

India, are expected to evaluate their country-specific characteristics and risks, and 

engage with standard-setting bodies and the G20 to appropriately consider any 

necessary measures for crypto assets. A part of such a process may involve the 

publication of a Discussion Paper to obtain feedback on the stance or various 

stances under consideration by jurisdictions. However, there is no specific timeline 

for any step in the process, including the publication of the Discussion Paper, as it 

may only be published after such stance or stances are determined based on the 

evaluated risks. Further, the need to balance investor protection and innovation 

must be assessed in light of the broader objective of protecting the Indian economy 

from the risks posed by the VDA sector while maintaining the financial and 

monetary stability of the economy. Moreover, due to the cross-border and digital 

nature of this sector, investor protection measures can only mitigate certain risks to 

a limited extent and cannot entirely eliminate them. Further, government has 

undertaken formal and informal consultation with stakeholders including industry 

and with relevant international organizations from time to time on policy formulation 

of crypto assets. There is, however, no timeline anticipated for introduction of 

comprehensive regulatory guidelines for VDA industry in India. 
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पीएसबी/नाबाडª Ĭारा कृिष ऋणŌ पर Êयाज दर म¤ कमी  

3419. ®ी बलवंत बसवतं वानखडेः 

          ³या िव° मंýी यह बताने कì कृपा कर¤गे िक:   

(क) ³या सरकार ने िवगत दो वषŎ के दौरान सावªजिनक ±ेý के ब§कŌ/राÕůीय कृिष और úामीण िवकास 

ब§क (नाबाडª) सहकारी ब§कŌ Ĭारा िकसानŌ को िदए जाने वाले कृिष ऋणŌ पर Êयाज दर म¤ कमी 

कì है; 

(ख)  यिद हां, तो तÂसंबंधी राºय-वार Êयौरा ³या है और सरकार Ĭारा इस संबंध म¤ ³या िदशािनद¥श 

जारी िकए गए ह§; 

(ग)     ³या िवगत तीन वषŎ के दौरान िविभÆन ब§कŌ Ĭारा इन िदशािनद¥श के उÐलंघन के मामलŌ कì 

सूचना िमली है; और  

(घ)     सरकार Ĭारा इस संबंध म¤ ³या सधुाराÂमक उपाय िकए गए ह§/िकए जा रहे ह§?  

 
िव° मýंालय म¤ राº य मýंी (®ी पंकज चौधरी) : 

 
(क)से (घ):भारतीय åरज़वª ब§क (आरबीआई) ने िविनयामकìय संÖथाओ ं(आरई) Ĭारा Öवीकृत अिúमŌ 

पर Êयाज दर को अिविनयिमत कर िदया ह ैऔर य ेÊयाज दर¤ ब§कŌ Ĭारा उनके संबंिधत िनदेशक मंडल 

के अनमुोदन से ÿयोºय िविनयामकìय िदशािनद¥शŌ के अÅयधीन िनधाªåरत कì जाती है। तथािप, िकसानŌ 

को 7 ÿितशत ÿित वषª कì घटी हòई Êयाज दर पर कृिष ऋण कì उपलÊधता सिुनिĲत करन ेके उĥेÔय 

से भारत सरकार Ĭारा 3.00 लाख Łपये तक का अÐपाविध फसल ऋण ÿदान करन ेके िलए Êयाज 

सहायता योजना (िकसान øेिडट काडª योजना) कायाªिÆवत कì गई है। यह योजना ब§कŌ को अपने Öवयं 

के संसाधनŌ के उपयोग पर 1.5% ÿित वषª कì Êयाज सहायता ÿदान करती है। इसके अलावा, ऋण के 
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Âवåरत पनुभुªगतान के िलए िकसानŌ को 3% का अितåरĉ ÿोÂसाहन िदया जाता है, िजससे Êयाज कì 

ÿभावी दर घटकर 4% तक रह जाती है। इन िदशा-िनद¥शŌ के उÐलंघन कì कोई सूचना नहé है।  

 

 PRESERVATION OF FORTS BY ASI 

 3420. DR. SHIVAJI BANDAPPA KALGE: 

Will the Minister of CULTURE be pleased to state: 

  (a) whether Archaeological Survey of India (ASI) undertakes 

documentation of the forts under its maintenance on regular basis 

to ascertain erosion, if any, in their condition due to manmade or 

natural factors; 

(b) if so, the details thereof; 

(c) whether the protected forts in the State of Maharashtra are in a 

good state of preservation as a result of timely conservation 

measures taken by ASI; 

(d) if not, the reasons therefor; and  

 (e) the details of the measures that are to be proposed by ASI to 

conserve these forts to attract tourists and other interested  THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
           (SHRI GAJENDRA SINGH SHEKHAWAT): 
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(a) and (b) There are 3698 Centrally Protected Monuments (CPMs) including 

forts under the care and maintenance of Archaeological Survey of 

India (ASI) with adequate documentation. Monitoring of Monuments is 

done on regular basis by Technical officers of ASI to ascertain any 

deterioration or erosion caused due to manmade or natural factors 

and conservation work of the monuments are taken up as per the 

National Policy for Conservation. 

(c) and (d) There are 47 forts protected by ASI in the State of Maharashtra and 

all are in a good state of preservation.                                            

(e) All necessary conservation, preservation and development works are 

taken up as per the need of the Monuments/sites and availability of 

resources. Further, ASI provides basic facilities like toilet block, 

pathways, drinking water facility, illumination, Cultural Notice Boards, 

various publication and brochures and QR code based information to 

attract tourists and other interested persons. 

 

ANNUAL BUDGET ALLOCATION FOR HIGHER EDUCATION SCHEMES 

3421. SHRI HARIBHAI PATEL: 

Will the Minister of EDUCATION be pleased to state:  
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(a) the annual budget allocations and the actual expenditure incurred under specific 

higher education schemes, namely, UGC Major Research Projects, UGC Minor 

Research Projects, RUSA, IMPRESS and IMPRINT during the last five years; 

(b) the annual expenditure on higher education as a whole during the last five years 

and the percentages of the Central budgets in terms of GDP, year-wise; and 

(c) the details of specific plans of the Government to improve higher education in 

the country particularly in Gujarat? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 

 

(a): The Annual Budget allocations and the actual expenditure incurred under 

specific higher education schemes during last 5 years and 2024-25 is given in the 

enclosed Statement. 

 (b): As per the “Analysis of Budgeted Expenditure on Education 2019-20 to 2021-

22”, Public Expenditure (Centre and States) on Education in India is 4.12% of GDP 

in 2021-22, which has grown from 3.84% in 2013-14. The Expenditure on Education 

by Centre and % of GDP share as per “Analysis of Budgeted Expenditure on 

Education” is given below: 
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(c): A number of transformative changes have taken place in higher education after 

announcement of NEP 2020. In Higher Education, various initiatives / reforms have 

been carried out such as National Credit Framework (NCrF) and National Higher 

Education Qualification Framework (NHEQF) in conjunction with guidelines/ 

regulations like Curriculum and Credit Framework for Undergraduate Programme; 

Multiple Entry and Exit in Academic Programme offered by Higher Education 

Institutions; Transforming HEIs into multi-disciplinary Institutions; pursuing two 

Academic Programme simultaneously; Automated Permanent Academic Account 

Registry (APAAR ID)  of individual student which will act as lifelong identity to track 

their educational journey and achievements from, pre-primary to higher education; 

revised regulation of ODL / Online Education; permitting up to 40% credits in regular 

courses using SWAYAM platform;  launch of new SWAYAM Plus portal with aim to 

enhance skill and upskilling and reskilling of existing manpower employed in 

different sectors; Integration of technology in administration of HEIs from admission 

 
 
 
Year 

At Centre level 

Expenditure on Education 
 (in Rs. Crore) 

Expenditure on Education 
as % of GDP 

2017-18 1,68,322 1.09 
2018-19 1,82,139 0.96 
2019-20 2,02,991 1.01 
2020-21(RE) 2,06,973 1.04 
2021-22(BE) 2,38,469 1.02 
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to grant of degree through SAMARTH; permitting HEIs for two admission cycles in 

an academic year; enhanced reputation of the Indian HEIs in international ranking. 

The government has launched the third phase of RUSA in June 2023 in the form of 

Pradhan Mantri Uchchatar Shiksha Abhiyan (PM-USHA) with an outlay of Rs. 

12926.10 Crore for the period 2023-24 to 2025-26 to cater to needs of educationally 

unserved/ underserved areas. Under the Scheme, during the last five years, Rs. 

36.24 Crore has been released to Gujarat.  

The National Education Policy 2020 (NEP 2020) makes provisions to ensure full 

access, equality, and inclusiveness. Since education is a subject in the Concurrent 

List, the implementation of NEP 2020 is a joint responsibility of the central and state 

governments. The government is committed to providing quality education to all. 
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STATEMENT 

 
 
 
 

KUMBAKONAM MAHAMAGAM FESTIVAL AS NATIONAL CULTURAL 
EVENT 

3422. KUMARI SUDHA R.: 

Will the Minister of CULTURE be pleased to state: 

(a) whether the Government has declared the famed KumbakonamMahamagam 

festival as a National Cultural Event in view of the fact that it is called Kumbh 

Details of the  Budget Estimates, Revised Estimates/Final Grant and Actual Expenditure in last 5 years and 2024-25 
(In Rs. Crores) 

Name of 
scheme/B
udget Line 

2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

B.E. RE/FG Actuals B.E. RE/FG Actuals B.E. RE/FG Actual
s 

B.E. RE/FG Actuals B.E. RE/FG Actuals BE 2024-
25 

RUSA 2100.0
0 

1380.0
0 

1277.82 300.00 166.00 165.20 3000.00 363.06 242.34 2042.95 360.67 360.51 1500.00 500.00 186.06  

PM- USHA                1814.94 

IMPRINT 80.00 53.00 47.20 50.00 0.00 0.00 25.00 3.54 3.54 10.00 10.00 10.00 5.00 1.00 
 

10.00 

IMPRESS 75.00 25.50 18.75 0.00 12.00 12.00 25.00 23.00 0.00 17.26 0.25 0.09 
    

UGC Major 
Research 
Projects 

 3.11 3.11  0.20 0.20  1.35 1.35  0.94 0.94  1.13 1.13  

UGC Minor 
Research 
Projects 

 2.64 2.64  0.08 0.08  0.00 0.00  0.00 0.00  0.0050 0.0050  
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Mela of the South, and 50 lakh devotees are expected to take part in 2028 and 

if so, the details thereof; 

(b)  whether any special cultural promotion of this once-in-12 year temple festival 

will be made through central agencies, and special budget be allocated for 

KumbakonamMahamagam to be held in 2028 and if so, the details thereof; and 

(c)   whether special package, special teams and special promos be done by the 

Government for the KumbakonamMahamagam to be held in 2028, if so, the 

details thereof? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) to (c) Kumbakonam Kumbha Mela is actually known as the Mahamaham 

festival connected with Vishnu temples and is held every 12 years in Kumbakonam, 

Tamil Nadu. It's a significant Hindu pilgrimage and bathing festival, attracting 

millions of devotees, particularly from South India. 

 The Mahamaham festival has been described as the "Tamil Kumbh Mela" 

due to its similarities with the Kumbh Mela held in North India. Kumbakonam 

festival is a distinct event with its own unique traditions and cultural significance.  

 Government of India has set up South Zone Cultural Centre (SZCC) at 

Thanjavur (Tamil Nadu) to promote the rich cultural heritage of its member States 
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including Tamil Nadu. SZCC organizes various cultural activities and programmes 

in its member States for which annual grant-in-aid is provided to them. 

 

RECOVERY OF ANTIQUITIES 

3423. SHRI JAGDAMBIKA PAL 

Will the Minister of CULTURE be pleased to state:- 

(a) the details of the recent recovery of 297 antiquities from the US; 

(b) whether the Government has taken any measures to safeguard India’s 

cultural heritage and prevent illicit trafficking; and 

(c) If so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a)  The objects have already been handed over to the office of Indian Consulate 

General of India, New York. The sanction order has been issued for the 

transportation of 297 antiquities from the US to India. 

(b) and (c) Archaeological Survey of India is committed to the protection of 

monuments, sites   and antiquities under its jurisdiction. Besides regular 

watch and ward staff of Archaeological Survey of India, Private Security 



16.12.2024     728 
 

Guards and Central Industrial Security Force have been deployed as per 

requirement. Whenever any theft of antiquity is reported, FIR is lodged in 

concerned police station and ‘Look Out Notice’ is issued to law enforcement 

agencies including Custom Exit Channels to keep vigil to trace stolen 

antiquity and prevent its illegal export 

 

NATIONAL STRATEGY FOR PROMOTION OF RURAL HOMESTAYS 

3424. SHRIMATI DAGGUBATI PURANDESWARI: 

Will the Minister of TOURISM be pleased to state: 

(a) the details of the objectives and budget allocation for the National Strategy 

for Promotion of Rural Homestays particularly in the State of Andhra 

Pradesh; 

(b) the details of total number of rural homestays that have been developed 

under the said strategy in the past;  

(c) the details of the impact on rural tourism and local economies that has been 

observed due to the said strategy, supported by relevant data; 

(d) whether the Government has also planned to launch a scheme for the 

benefits of local rural cafés, if so, the details thereof; and 

(e) the details of the measures taken by the Government to develop rural tourism 

in Rajahmundry Parliamentary Constituency? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

 

(a) to (e): The objectives of the National Strategy for Promotion of Rural 

Homestays are as follows: 

(i) To cater to the increasing needs of visitors for experiential tourism.  

(ii) To create entrepreneurial and job opportunities in rural areas.  

(iii) To promote sustainable, responsible and inclusive tourism through the 

promotion of rural homestays.  

(iv) To promote rural art and craft, culture, eco-tourism and other forms of nature 

tourism. 

The expenditure for activities pertaining to the National Strategy for Promotion of 

Rural Homestays is met from the existing budget/schemes of the Ministry. No 

separate funds have been allocated for the same. 

Ministry of Tourism has identified Rural Circuit as one of the thematic circuits under 

its Swadesh Darshan Scheme. The projects/proposals for development of tourism 

related infrastructure, including rural tourism, are identified for development under 

the circuit as per guidelines in consultation with the State Governments/UT 

Administrations.  

The Ministry of Tourism promotes India in a holistic manner, through various 

initiatives. As part of on-going activities; promotion of Rural Homestays and Rural 
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Tourism is also taken up. The Ministry of Tourism also regularly promotes various 

tourism destinations and products of rural tourism through its website and social 

media promotions. 

The Government has approved the initiative to develop tribal home-stays under 

Swadesh Darshan Scheme, as part of ‘Pradhan Mantri Janjatiya Unnat Gram 

Abhiyan’. The said intervention includes development of 1000 homestays with 

support of upto Rs.5 Lakh per unit (for new construction), up to Rs.3 Lakh 

(renovation) and Rs.5 Lakh for village community requirement. 

 

मैिथली और मगधी भाषाए ं   

3425. ®ी िववेक ठाकुर : 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  ³ या सरकार के पास मैिथली और मगधी भाषाओ ंको ÿाचीन भाषा घोिषत करने का कोई 

ÿÖ ताव लंिबत है या िवचाराधीन है; और  

(ख)  यिद हां, तो तÂ संबंधी Ê यौरा ³ या है? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

 
(क) और (ख): मैिथली और मगधी भाषाओ ंको ÿाचीन भाषा घोिषत करन ेका कोई ÿÖ ताव िफलहाल 

िवचाराधीन नहé है। िकसी भाषा को ÿाचीन भाषा घोिषत करने के िलए िनधाªåरत ÿिøया के 

अनसुार, संबंिधत राº य सरकार कì ओर स ेअनशुंसाओ ंसिहत एक िवÖ तृत ÿÖ ताव ÿÖ तुत 
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िकया जाना अपेि±त होता है िजसकì पाýता का मूÐ यांकन करने हेत ुभाषायी िवशेष² सिमित 

के सम± रखा जाता है।  

 

पूजा सामúी के अवशेषŌ का िनपटारा  

3426. ®ी उÂ कषª वमाª मधुर : 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  ³ या लोग पूजा समारोह के बाद पूजा सामúी के अवशेष या अपिशÕ ट को कूड़े म¤ नहé फ¤ कते ह§ 

तथा उसे िनकटवतê जल िनकायŌ म¤ डाल दतेे ह§;  

(ख)  यिद हां, तो ³ या सरकार के पास पूजा सामúी अवशेष और राख के िनपटान के िलए कोई 

योजना है, तािक लोगŌ कì धािमªक भावनाए ंआहत न हŌ; और  

(ग)  ³ या निदयŌ और जल िनकायŌ के िकनार ेमूितªयŌ के िवसजªन के िलए अलग स ेघाट बनाने कì 

कोई योजना है, तािक जल िनकायŌ/निदयŌ को ÿदूिषत होने से बचाया जा सके और यिद हां, तो 

तÂ संबंधी Ê यौरा ³ या है? 

  
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) से (ग): जी, हां। तथािप, राÕ ůीय Ö व¸ छ गंगा िमशन ने राº य सरकारŌ/गंगा नदी वाले राº यŌ के 

ÿािधकरणŌ और अÆ य सभी राº यŌ को समय-समय पर िनदशे जारी िकए ह§ िजनम¤ अÆ य बातŌ 

के साथ-साथ गणेश चतुथê, दगुाª  पूजा, दीपावली (लà मी पूजा/काली पूजा), छठ पूजा (सूयª 

षÕ ठी), िवÔ वकमाª पूजा आिद जैसे आगामी महोÂ सवŌ के दौरान ऐसी मूितªयां, पजूा सामúी और 

धािमªक चढ़ावे कì अÆ य वÖ तुओ ंको निदयŌ, झीलŌ, तालाबŌ, कुओ ंआिद जैसे जल िनकायŌ म¤ 

ÿवािहत करने पर रोक लगाई गई है। नमािम गंगे कायªøम के अंतगªत अनेक घाटŌ का िनमाªण 
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िकया गया है। तथािप, मूितªयŌ को िवसिजªत करने के िलए अलग से िकसी घाट का िनमाªण नहé 

िकया गया है। गंगा और इसकì उप निदयŌ म¤ पूजा के चढ़ावे और मूितª िवसजªन सिहत अपिशÕ ट 

सामिúयŌ के िनपटान के संबंध म¤ जनता म¤ Ó यावहाåरक पåरवतªनŌ को ÿोÂ सािहत करने हेतु गंगा 

ÿहरी, गंगा दूत और गंगा िमý के Ö वे¸ छाकमê सकंाय के माÅ यम से िनयिमत सावªजिनक 

जागłकता कायªøम आयोिजत िकए गए ह§। Ó यावहाåरक पåरवतªन संबंधी पहलŌ को उÂ तर ÿदेश 

म¤ मौजूद गंगा कायª बल (जीटीएफ) के माÅ यम से भी संबिलत िकया जाता है जो ÿदूषण फैलाने 

वाली ÿथाओ ंका समाधान करने और सवंहनीय Ó यवहार को बढ़ावा दनेे के िलए जन जागłकता 

कायªøमŌ, संवेदनशील नदी ±ेýŌ कì गÔ त लगाने और घाटŌ कì िनगरानी करने जैसे कायªकलाप 

करता है।     

 

úामीण ±ेýŌ म¤ पयªटन पाकª  कì Öथापना  

3427. ®ी कौशलेÆþ कुमार:  

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क)   सरकार Ĭारा िबहार राºय म¤ पयªटन को बढ़ावा देने के िलए उठाए जा रहे कदमŌ का Êयौरा ³या 

है;  

(ख) ³या सरकार Ĭारा पयªटन को बढ़ावा देने के िलए िबहार के ऐितहािसक पयªटन शहर नालंदा के 

úामीण ±ेýŌ म¤ पयªटक पाकª  Öथािपत करने के िलए कदम उठाए जा रहे ह§; और  

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 
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(क) से (ग): पयªटन मंýालय संवधªनाÂमक कायªøमŌ, मेलŌ एवं महोÂसवŌ के आयोजन के िलए राºय 

सरकारŌ को सहायता आिद सिहत िविभÆन पहलŌ के माÅयम से एक पयªटक गंतÓय के łप म¤ भारत का 

समú łप से संवधªन करता है। मंýालय अपनी वेबसाइट और सोशल मीिडया के माÅयम से िबहार के 

िविभÆन पयªटन ÖथलŌ और उÂपादŌ का भी ÿचार करता है। 

यह मंýालय आितÃय सिहत घरलूे संवधªन एवं ÿचार (डीपीपीएच), Öवदेश दशªन, तीथªÖथल 

जीणōĦार एवं आÅयािÂमक िवरासत संवधªन अिभयान (ÿशाद) संबंधी राÕůीय िमशन और पयªटन 

अवसंरचना िवकास के िलए क¤ þीय एज¤िसयŌ कì सहायता नामक अपनी योजनाओ ंके तहत पयªटन के 

संवधªन और िवकास के िलए िबहार सिहत राºय सरकारŌ और संघ राºय±ेý ÿशासनŌ को िव°ीय 

सहायता ÿदान करता है।  

पयªटन मंýालय न ेदशे म¤ Öथायी और िजÌमेदारीयĉु पयªटन को बढ़ावा देने के िलए राºयŌ/संघ 

राºय±ेýŌ और Öथानीय िनकायŌ कì साझेदारी से पयªटन ÖथलŌ के एकìकृत िवकास के िलए एक मजबूत 

Āेमवकª  तैयार करने के िमशन के साथ अपनी Öवदेश दशªन योजना को Öवदेश दशªन 2.0 के तौर पर 

नया łप िदया है। इस योजना के तहत िबहार म¤ गया और नालंदा को िवकास के िलए चनुा गया है। 

िबहार राºय म¤ डीपीपीएच, Öवदेश दशªन, ÿशाद, पयªटन अवसंरचना िवकास के िलए केÆþीय 

एज¤िसयŌ कì सहायता नामक योजनाओ ंके तहत Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन  िववरण  म¤ 

िदया गया है। 

 

िववरण  

िपछले पांच वषŎ के दौरान िबहार राºय म¤ िविभÆन योजनाओ ंके तहत Öवीकृत पåरयोजनाओ ंकì 
सूची: 

(करोड़ Ł. म¤)  
योजना वषª पåरयोजना Öवीकृत 

रािश 
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Öवदेश दशªन úामीण पåरपथ 
2017-18 

िभितहरवा - चंþिहया - तुरकौिलया का िवकास 44.27 

आÅयािÂमक पåरपथ 
2017-18 

मंदार िहल और अंग ÿदेश का िवकास 44.55 

मागªÖथ सिुवधाए ं
2018-19 

सड़क पåरवहन एव ंराजमागª मंýालय के सहयोग से उ°र ÿदशे 
और िबहार म¤ वाराणसी-गया; कुशीनगर-गया-कुशीनगर म¤ 
मागªÖथ सिुवधाओ ंका िवकास 

15.07 

ÿशाद 2015-16 पटना सािहब म¤ िवकास 41.54 

2014-15 िवÕणपुद मंिदर म¤ मूलभूत सिुवधाओ ंका िवकास 3.63 

आितÃय सिहत घरेलू 
संवधªन एवं ÿचार 
(डीपीपीएच) 

2019-20 
सोनपरु मेला 25.00 

राजगीर महोÂसव 25.00 

पयªटन अवसंरचना 
िवकास के िलए क¤ þीय 
एज¤िसयŌ कì सहायता 

2024 

ब³सर, िबहार म¤ ए³वा Öøìन ÿोजे³शन और साउंड शो के 
साथ 3डी मैिपंग और राम रेखा घाट, िबहार म¤ डायनािमक 
लाइिटंग और मोिटफ 

5.99 

 

 

TOURISM IMPROVEMENT IN RAMESHWARAM TEMPLE AREA 

3428. SHRI NAVASKANI K: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government proposes any special plan to improve tourism in 

the surrounding areas of Rameshwaram temple where lakhs of people from 

all over the country visit every day, if so, the details thereof; 

(b) whether the Government proposes to develop the beautiful beaches in 

Ramanathapuram district and make them to attract tourist, if so, the details 

thereof; and 
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(c) whether the Government has any plans to develop the historic Dhanushkodi 

area, if so, the details thereof? 

 
 
 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) to (c): The Ministry of Tourism through the ongoing schemes of “Swadesh 

Darshan” and “Pilgrimage Rejuvenation and Spiritual Heritage Augmentation Drive 

(PRASHAD)” and “Assistance to Central Agencies for Tourism Infrastructure 

Development” complements the efforts of the State Governments (SGs)/UT 

Administrations (UTs) by extending financial assistance to SGs/UTs/Central 

Agencies for tourism infrastructure development at various tourism destinations in 

the country including Tamil Nadu. 

The Ministry of Tourism under the Swadesh Darshan Scheme has sanctioned a 

project under coastal circuit namely 'Development of (Chennai- Mamamallapuram 

– Rameshwaram – Manpadu – Kanyakumari)' at the cost of Rs.73.13 Crore.  

In addition, the Ministry of Tourism has issued guidelines for ‘Challenge Based 

Destination Development (CBDD)’, a sub-scheme under Swadesh Darshan 2.0. 

This sub-scheme aims for holistic development of destination to enhance tourist 

experience and the Ministry has identified 42 destinations under CBDD in the 

country including 'Rameswaram Island' and 'Thanjavur' in Tamil Nadu. 

 



16.12.2024     736 
 

TOURISM PROMOTION IN BUNDELKHAND REGION 

3429. SHRI ANURAG SHARMA: 

Will the Minister of TOURISM be pleased to state: 

(a)  whether the Government has any comprehensive plan to leverage 

Bundelkhand's cultural and historical assets to boost tourism, if so, the details 

thereof; 

(b)  whether the Government has taken any initiatives to improve connectivity, 

provide better facilities for tourists, and organize cultural events to attract 

domestic and international visitors, if so, the details thereof; 

(c)  whether the Government has any strategy to promote Bundelkhand as a key 

destination for heritage tourism, particularly emphasizing its Jain temples and 

forts, while ensuring the preservation of these historical treasures, if so, the 

details thereof; and 

(d)  the manner in which the tourism sector can be integrated with local industries 

to create sustainable livelihood opportunities for the people of Bundelkhand 

region? 

 
  THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
  (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (d): The Ministry promotes various tourist destinations and products in the 

country including Cultural and Heritage Tourism in the Bundelkhand region. 

Promotion is done through various initiatives including promotional events, 
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assistance to State Governments/Union Territory Administrations, organizing fairs 

and festivals, participation in exhibitions, website and social media. 

The Ministry had set up the "Incredible India" exhibition for the International 

delegates of 46th Session of World Heritage Committee Meeting, at Bharat 

Mandapam, New Delhi in July 2024. 

 Ministry of Tourism through its domestic tourism offices undertakes various 

activities such as Webinars, Quiz, Seminars, Tourism Promotional Events, Fam 

tours, Heritage walks etc. across country for promotion of Cultural and Heritage 

Tourism. 

 Ministry of Tourism launched Dekho Apna Desh People’s Choice poll which aim to 

engage with citizens to identify most preferred tourist attractions across 5 tourism 

categories - Spiritual, Nature and Wildlife, Adventure, Cultural and Heritage. 

The Ministry of Tourism is providing financial assistance to State 

Governments/Union Territory Administrations/Central Agencies under the 

‘Swadesh Darshan’, ‘National Mission on Pilgrimage Rejuvenation and Spiritual, 

Heritage Augmentation Drive (PRASHAD)’ and ‘Assistance to Central Agencies for 

Tourism Infrastructure Development’ Schemes for the development of tourism 

related infrastructure and facilities. 

The Ministry of Tourism has recently revamped the Swadesh Darshan Scheme as 

Swadesh Darshan 2.0 (SD 2.0) with the objective to develop sustainable and 
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responsible tourism destinations, following a destination and tourism centric 

approach.  

Under ‘Scheme for Special Assistance to States/Union Territories for Capital 

Investment (SASCI)’ Government of India has recently sanctioned 40 Projects in 

the country for Rs.3295.76 Crore. 

Ministry of Tourism has also been providing financial assistance to State 

Governments/UT Administrations including the State of Uttar Pradesh for 

organizing fairs/festivals and tourism related events under its Domestic Promotion 

and Publicity including Hospitality (DPPH) Scheme. 

Details of funds sanctioned under the aforesaid schemes for the States of 

Madhya Pradesh and Uttar Pradesh including the Bundelkhand region is given in 

the enclosed Statement.  

Ministry of Tourism coordinated with Ministry of Civil Aviation under their 

Regional Connectivity Scheme (RCS-Udan) and sharing the Viability Gap Funding 

(VGF) amount for 53 tourism routes identified for this purpose. 

Ministry of Railways have issued ‘Bharat Gaurav Trains’ policy in November 

2021 with the objective to showcase India’s rich cultural heritage and world through 

Bharat Gaurav Trains. Damoh and Chitrakoot are covered in some of the tour 

itineraries of Bharat Gaurav Trains. In addition, tourist trains like Maharajas’ 

Express and Deccan Odyssey attract inbound tourists from all over the world and 

cover places like Khajuraho and Orchha in some of their itineraries. 
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Further, the Archaeological Survey of India (ASI) undertakes the 

conservation, preservation including maintenance of all the 7 Centrally Protected 

Monuments in Bundelkhand region and they are in good state of preservation. 

Apart from this, ASI has also made its protected monuments visitor friendly and 

provided all possible public facilities to attract them. Public amenities are available 

in most of the protected monuments of ASI.  

Regarding preservation of the protected monuments, the work of 

conservation is being done on a regular basis by ASI. All protected 

monuments including Jain temples and forts are regularly inspected by the 

archaeological team consisting of archaeologists, archaeological engineers, 

conservation assistants and other field experts. The team always keeps a proper 

vigil towards the conservation of the monuments and as per the requirement the 

team identifies the conservation work of the monuments and undertakes 

conservation and preservation works as per the Archaeological norms and GFR 

guidelines. 

The Ministry of Tourism under its scheme of “Capacity Building for Service 

Providers (CBSP)” conducts short term skill certification training programmes 

through various institutes across the country in order to capitalize the vast tourism 

potential to the fullest and provide professional expertise to the local populace for 

fresh as well as existing service providers thus making the locals more employable. 
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STATEMENT 

Details of Projects sanctioned under Swadesh Darshan Scheme 

S. 
No. 

State/ 
UT 

Circuit / 
Sanction 

Year 

Name of the Project Amount 
Sanctioned 
(in Rs. crore) 

1. Madhya 
Pradesh 

 

Wildlife 
Circuit 

 
2015-16 

Development of Wildlife Circuit at 
Panna- Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha- Mukki- Pench 

92.10 

2. Madhya 
Pradesh 
 

Buddhist 
Circuit 

2016-17 

Development of Sanchi-Satna-Rewa-
Mandsaur-Dhar 

74.02 

3. Madhya 
Pradesh 
 

Heritage 
Circuit 

2016-17 

Development of Gwalior – Orchha – 
Khajuraho – Chanderi – Bhimbetka – 
Mandu 

89.82 

4. Madhya 
Pradesh 
 

Eco Circuit 
 

2017-18 
 

Development of Gandhisagar Dam- 
Mandleshwar Dam- Omkareshwar 
Dam- Indira Sagar Dam- Tawa Dam- 
Bargi Dam- BhedaGhat- Bansagar 
Dam- Ken River 

93.76 

5. Uttar 
Pradesh 
 

Buddhist 
Circuit 

2016-17 

Development of Srawasti, 
Kushinagar, andKapilwastu 

87.89 
 

6. Uttar 
Pradesh 
 

Ramayana 
Circuit 

2016-17 

Development of Chitrakoot and 
Shringverpur 

69.45 

7. Uttar 
Pradesh 
 

Spiritual 
Circuit 

 
2016-17 

Development of Ahar-Aligarh-
Kasganj-Sarosi (Unnao)-Pratapgarh- 
Kausambi-Mirzapur-Gorakhpur-
Domariyaganj-Basti-Barabanki-
Azamgarh-Kairana- Baghpat- 
Shahjahanpur 

71.91 

8. Uttar 
Pradesh 

Spiritual 
Circuit 

Development of Bijnor- Meerut- 
Kanpur- Kanpur Dehat- Banda- 

67.51 
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2016-17 

Ghazipur- Salempur- Ghosi- Balia- 
Ambedkar Nagar- Aligarh- Fatehpur- 
Deoria- Mahoba- Sonbhadra- 
Chandauli- Mishrikh- Bhadohi 

9. Uttar 
Pradesh 
 

Heritage 
Circuit 

 
2016-17 

Development of Kalinjar Fort 
(Banda)- Maghar Dham (Sant Kabir 
Nagar)- ChauriChaura, Shaheed 
Sthal(Fatehpur)- 
MahuarshaheedSthal (Ghosi)- 
Shaheed Smarak (Meerut) 

36.65 

10. Uttar 
Pradesh 
 

Ramayana 
Circuit 

2017-18 

Development of Ayodhya  127.21 

11. Uttar 
Pradesh 
 

Spiritual 
Circuit 

2018-19 

Development of Jewar-Dadri-
Sikandrabad-Noida-Khurja-Banda 

12.03 

12. Uttar 
Pradesh 
 

Spiritual 
Circuit 

 
2018-19 

Development of Gorakhnath Temple 
(Gorakhpur), Devipattan Temple 
(Balrampur) and Vatvashni Temple 
(Domariyagunj) 

18.30 

  
 
Details of Projects sanctioned under Swadesh Darshan 2.0 Scheme 
 S. 

No. 
State Destination Name of the 

Experience 
Sanctioned Cost 

(in Rs. crore) 
Date of 

Sanction 
1 Madhya 

Pradesh 
Gwalior Phoolbagh 

Experience Zone 
16.73 29-02-2024 

2 Madhya 
Pradesh 

Chitrakoot Spiritual 
experience at 
Chitrakoot 

27.21 05-03-2024 

3 Uttar 
Pradesh 

Prayagraj Azad Park and 
Dekho Prayagraj 
Trail Exp 

13.02 05-03-2024 

4 Uttar 
Pradesh 

Naimisaranya Vedic- wellness 
Experience 

15.94 05-03-2024 
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Details of Projects sanctioned under PRASHAD Scheme 

State/UT S. 
No. 

Project Name Sanction 
Year 

Approved Cost 
(in Rs. crore) 

District 

Madhya 
Pradesh 

1 Development of 
Amarkantak 

2020-21 49.99 Annupur 

2 Development of 
Omkareshwar 

2017-18 43.93 Khandwa 

Uttar 
Pradesh 

3 Development of 
Varanasi –Phase –I 

2015-16 18.73 Varanasi 

4 Development of 
Mathura-Vrindavan as 
Mega Tourist Circuit 
(Ph-II)  

2014-15 10.98 Mathura 

5 Development of River 
Cruise Tourism at 
Varanasi 

2017-18 9.02 Varanasi 

6 Construction of 
Tourist Facilitation 
Centre at Vrindavan 

2014-15 9.36 Mathura 

7 Development of 
Varanasi – Phase II 

2017-18 44.60 Varanasi 

8 Development of 
Infrastructure facilities 
at Govardhan 

2018-19 37.59 Mathura 

 
 
 
 
 
 
 



16.12.2024     743 
 

 
Details of Projects sanctioned under the Scheme Assistance to Central 
Agencies for Tourism Infrastructure Development 

S. 
No 

Name of 
State 

Year Name of Project Agency Amount 
sanctioned 

(in Lakh) 
1. Madhya 

Pradesh 
2020-21 Tourism Infrastructure at 

Beltaal Lake, Damoh, Madhya 
Pradesh by ITDC. 

ITDC 2315.30 

2. Uttar  
Pradesh 

2013-14 Joint Development of Agra 
Cantt. Railway Station 

M/o 
Railways 

505.00 

3. Uttar  
Pradesh 

2013-14 Joint Development of Rai-
Bareilly Railway Station 

M/o 
Railways 

444.00 

4. Uttar  
Pradesh 

2017-18 Illumination of three 
monuments in Varanasi, Uttar 
Pradesh-  
1. Dashashwamedh Ghat to 
Darbanga Ghat (stretch of 300 
m)  
2.  Tulsi Manas Mandir 
3. Sarnath Museum 

CPWD 293.55 

5. Uttar 
Pradesh 

2014-15 Illumination of monuments in 
Varanasi/Sarnath (Dhamekh 
Stupa in Sarnath Chaukhandi 
Stupa in Sarnath, Tomb of 
Lalkan in Sarnath and Man 
Mahal in Banaras). 

ITDC 512.43 
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Details of Projects sanctioned under the ‘Scheme for Special Assistance to 
States/Union Territories for Capital Investment (SASCI)’ 

S. 
No. 

State Project Name 
Approved Cost 
(in Rs. crore) 

1. Madhya 
Pradesh 

Orchha A Medieval Splendour 99.92  

2. Madhya 
Pradesh 

International Convention Centre for MICE 
in Bhopal 

99.38  

3. Uttar Pradesh Development of Bateshwar, District- Agra 74.05  

4. Uttar Pradesh Integrated Buddhist Tourism Development, 
Shrawasti 

80.24  

 

List of fairs and festivals and events supported under Domestic Promotion 
and Publicity including Hospitality (DPPH) scheme in last five years is as 
under: 

 

Name of 
State 

Year Name of Fairs and Festivals Amount 
Sanctioned 

(in Rs. Lakh) 
Madhya  
Pradesh 
                 
                 
                  

2014-15 Fairs, Festivals and events  33.00 
2015-16 Fairs and festivals  19.00 
2016-17 Pachmarhi Utsav, Pachmarhi and Jal Mahotsav

, Hanuwantiya 
22.00 

World Tourism Day Celebration  
(ii) SharadUtsav, Bhedaghat (Jabalpur) and  
(iii) Mandu Utsav 

20.00 

2017-18 (i) Jal Mahotsav, Hanuwantia 
(ii) Khajuraho Dance Festival 

50.00 

2018-19 Pachmarhi Utsav and Jal Mahotsav 35.00 
Khajuraho  Dance Festival 15.00 

2019-20 Pachmarhi Utsav, Pachmarhi 10.00 
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Jal Mahotsav, Hanuwantia 15.00 
Khajuraho Dance Festival 25.00 

2020-21 Baiga Olympics 20.00 
2021-22 Pachmarhi Utsav, Pachmarhi 10.00 

Jal Mahotsav, Hanuwantia 25.00 
Khajuraho Dance Festival 15.00 

2022-23 Jal Mahotsav, Hanuwantia 25.00 
Khajuraho Dance Festival 15.00 

2023-24 JalMahotsav, Hanuwantia 22.12 
Narmada Mahotsav 10.00 
Gandhi Sagar Floating Festival 35.00 

Uttar 
Pradesh 

2016-17 Ganga Mahotsav, Varanasi  25.00 
Shilpotsav, Noida  30.00 

2017-18 Shilpotsav, Noida 25.00 
Organizing a two day seminar on  
Cultural/ Tourism Development at 
Naimisharanya, Sitapur 

25.00 

2018-19  Shilpotsav, Noida 30.00 
Taj Mahotsav 25.00 
Ganga Mahotsav 25.00 

2019-20 Ganga Mahotsav-Varanasi 15.00 
Deepotsav, Ayodhya 25.00 
Taj Mahotsav, Agra 10.00 

2022-23 Firozabad Mahotsav 25.00 
2023-24 Firozabad Mahotsav 25.00 

Hathras Mahotsav 25.00 
 

 

ÿसाद योजना म¤ मंिदरŌ को शािमल करना 

3430. ®ी पåरमल श³ुलबैīः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िकः 
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(क)  असम म¤ तीथªयाýा पुनłĦार और आÅयािÂमक िवरासत संवधªन अिभयान (ÿसाद) योजना के 

अंतगªत अब तक िकन-िकन धािमªक ÖथलŌ को शािमल िकया गया है; 

(ख)  ³या िसलचर संसदीय िनवाªचन ±ेý म¤ िÖथत ऐितहािसक भबुन तीथª, मां क¸चाखंती मंिदर और 

िसĦेĵर मंिदर को उĉ योजना के अंतगªत शािमल िकया गया है; और 

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो उĉ धािमªक ÖथलŌ को उĉ योजना के 

अंतगªत शािमल करने के िलए ³या कदम उठाए जाने कì संभावना है? 

 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

 

(क): पयªटन मंýालय, तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन अिभयान (ÿशाद) योजना 

के तहत िचिĹत तीथª और िवरासत गंतÓयŌ पर पयªटन अवसंरचना के िवकास के िलए राºय सरकारŌ 

और संघ राºय±ेý ÿशासनŌ को िव°ीय सहायता ÿदान करता है। इस योजना के तहत, मंýालय ने 

29.80 करोड़ Łपए कì लागत असम म¤ ‘कामा´या मंिदर म¤ तीथªयाýा सुिवधाओ ंका िवकास’ नामक एक 

पåरयोजना Öवीकृत कì है। 

(ख) और (ग): ÿशाद योजना के तहत तीथªÖथलŌ को योजना िदशा-िनद¥शŌ के अनłुप और राºय 

सरकारŌ/संघ राºय±ेý ÿशासनŌ के परामशª से िचिĹत/चयिनत िकया जाता है। राºय सरकारŌ/संघ 

राºय±ेý ÿशासनŌ से ÿाĮ ÿÖतावŌ कì िनधाªåरत योजना िदशा-िनद¥शŌ के संदभª म¤ जांच कì जाती है 

और ऐसी पåरयोजनाओ ं के िलए िनधाªåरत शतŎ कì पूितª और िनिधयŌ कì उपलÊधता के अÅयधीन 

िव°ीय सहायता ÿदान कì जाती है। 

िसलचर संसदीय िनवाªचन ±ेý म¤ भबुन तीथª, मां क¸चाखंती मंिदर और िसĦेĵर मंिदर संबंधी ÿÖताव 

इस मंýालय के िवचाराधीन नहé ह§। 
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TOURISM POTENTIAL OF MADAGADHA KERE 

3431. SHRI SHREYAS M. PATEL: 

Will the Minister of TOURISM be pleased to state: 

(a)  whether the Government is aware of the tourism potential of Madagadha 

Kere, which combines natural beauty with ecological and cultural 

significance; 

(b)  whether the Government has any plans to include Madagadha Kere in its 

rural and eco-tourism promotion initiatives under centrally sponsored 

schemes and if so, the details thereof; and 

(c)  whether the Government is likely to consider funding the development of 

essential amenities such as seating areas, guided tours, eco-friendly 

accommodations, and cultural promotion programmes to boost sustainable 

tourism and benefit the local community and if so, the details thereof? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (c): Development and promotion of tourism in the country is primarily 

undertaken by the concerned State Governments (SGs)/Union Territory 

Administrations (UTs).  The Ministry of Tourism complements the efforts of 

SGs/UTs by providing financial assistance to them under its ‘Swadesh Darshan’ 

and ‘Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation Drive 

(PRASHAD)’ for development of tourism amenities on receipt of project proposals 
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from SGs/UTs in line with the relevant scheme guidelines, availability of funds 

under relevant schemes etc.  The Ministry has now revamped the ‘Swadesh 

Darshan’ scheme as ‘Swadesh Darshan 2.0 (SD 2.0)’, with the objective to develop 

sustainable and responsible tourism destinations in the country. 

The details of the projects sanctioned under SD2.0 and PRASHAD in the State of 

Karnataka is as under:-  

 

Scheme Name: SD 2.0 

S.  
No. 

Destination Name of the Project Cost  
(In ₹ Crore) 

1 Hampi Setting up of ‘Traveller nooks’ 26.30 
2 Mysuru “Tonga ride Heritage experience zone”   4.12 
3 Mysuru “Ecological Experience Zone” 18.36 

 

Scheme: PRASHAD  

S. 
No. 

Project Name Sanction 
Year 

Approved Cost 
(₹ in Crore) 

1  ‘Development of Pilgrimage Amenities 
at Sri Chamundeshwari Devi Temple’ 

2023-24 45.71 

 

Presently there is no proposal under consideration for sanctioning tourism 

development works at Madagadha Kere under Swadesh Darshan and PRASHAD 

schemes of the Ministry. However, Government of India has recently sanctioned 2 

projects viz. ‘Ecotourism and Cultural Hub at Roerich and Devika Rani Estate’ 
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Tatagunj, Bengaluru for Rs.99.17 Crore and ‘Development of Savadatti 

Yallammadudda, Belgavi’ for Rs.100 Crore in Karnataka.  

The Ministry of Tourism as part of its ongoing promotional activities regularly 

promotes various tourist destinations and products of the country including rural 

and eco-tourism destinations.  These promotional activities are undertaken through 

various mediums such as websites, social media campaigns, events etc. in 

domestic and international markets. 

 

झारखंड के धनबाद हतेु सांÖ कृितक योजनाए ं 

3432. ®ी दुल ूमहतो : 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  झारखंड कì सांÖ कृितक िवरासत के संर±ण के िलए सरकार कì कौन-कौन सी योजनाए ंऔर 

कायªøम ह§ और इस संबंध म¤ िवशेषकर धनबाद म¤ ³ या ÿयास िकए जा रहे ह§;   

(ख)  ³ या सरकार का झारखंड म¤ Ö थानीय कला और हÖ तिशÐ प को बढ़ावा देने के िलए कोई िवशेष 

योजनाए ंतैयार करने का िवचार है तािक िवशेषकर धनबाद के कलाकारŌ को आिथªक सहायता 

िमल सके;  

(ग)  झारखंड कì सांÖ कृितक िवरासत के संर±ण के िलए राº य सरकार और Ö थानीय ÿशासन िकस 

ÿकार समÆ वय करते ह§;  

(घ)  धनबाद म¤ यह समÆ वय िकस ÿकार कायª कर रहा है; और  

(ड.)  ³ या सरकार झारखंड कì Ö थानीय कलाओ ंऔर हÖ तिशÐ पŌ को राÕ ůीय और अंतराªÕ ůीय Ö तर 

पर बढ़ावा देने के िलए कोई िवपणन योजना आरभं कर रही है अथवा चला रही है? 
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सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) और (ख): सÖं कृित मýंालय झारखÁ ड राº य सिहत पूर ेदेश म¤ सभी राº यŌ कì सांÖ कृितक िवरासत 

के संर±ण के िलए िविभÆ न केÆ þीय ±ेý कì Ö कìमŌ का संचालन करता है। इनम¤ स ेकई Ö कìम¤ 

देश कì कला, संÖ कृित और मूतª/अमूतª िवरासत के सवंधªन और संर±ण के िलए पाý सांÖ कृितक 

संगठनŌ/Ó यिĉयŌ को िव°ीय सहायता भी ÿदान करती है। इन Ö कìमŌ का संि±È त Ê यौरा संलµन 

िववरण I पर िदया गया है। 

 झारखÁ ड राº य म¤ िविभÆ न Ö कìमŌ के तहत संगठनŌ/Ó यिĉयŌ को दी गई िव°ीय सहायता का 

Ê यौरा  संलµन  िववरण II पर िदया गया है। 

 िवकास आयु³ त (हÖ तिशÐ प) का कायाªलय ‘‘राÕ ůीय हÖ तिशÐ प िवकास कायªøम 

[एनएचडीपी]’’ ‘’समú हÖ तिशÐ प ³लÖ टर िवकास Ö कìम [सीएचसीडीएस]’’ का कायाªÆ वयन 

करता है और िवपणन, कौशल िवकास, ³ लÖ टर िवकास, उÂ पादक कंपिनयŌ के गठन, कारीगरŌ 

को ÿÂ य± लाभ, अवसरंचनाÂ मक और तकनीकì सहायता, अनसुधंान, िवकास सहायता आिद 

के माÅ यम से संपूणª सहायता भी ÿदान करता है िजसका लाभ झारखÁ ड राº य सिहत दशे भर 

के कारीगरŌ को ÿाÈ त होता है।  

(ग) और (घ): भारत सरकार ने पूवê ±ेý सांÖ कृितक केÆ þ (ईजेडसीसी), कोलकाता कì Ö थापना कì है, 

जो झारखÁ ड राº य सिहत अपने सदÖ य राº यŌ कì सांÖ कृितक िवरासत का संर±ण  करता है। 

ईजेडसीसी, कोलकाता Ĭारा वषª भर झारखÁ ड सिहत अपने सदÖ य राº यŌ के Ö थानीय ÿशासन 

के समÆ वय स ेकई सांÖ कृितक कायªकलाप आयोिजत िकए जाते ह§। ईजेडसीसी, कोलकाता Ĭारा 

वषª 2023 और 2024 म¤ झारखÁ ड के Ö थानीय ÿशासन के सहयोग से आयोिजत िकए गए 

सांÖ कृितक कायªøमŌ/कायªकलापŌ कì सूची िनÌ नानुसार है :  
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ø. 
सं. 

कायªøम का नाम तारीख Ö थान 

1.  अंतरराÕ ůीय योग िदवस- योग फॉर 
वसधुैव कुटुÌ बकम के िलए योग 

21 जून, 2023 साउथ रलेवे कॉलोनी, 
úाउंड, रांची झारखÁ ड 

2. शाÖ ýीय नृÂ य और सगंीत महोÂ सव 3 जुलाई, 2023 पåरणय वािटका 
देवघर, झारखÁ ड 

3. लोक महोÂ सव  3-4 िसतंबर, 2023 रिशक नगर, úाम 
पंचायत úाउंड, पूवê 
िसंहभूम, झारखÁ ड 

4. अमृत कलश याýा 28 िसतंबर से 13 
अ³ तूबर, 2023 

झारखÁ ड (100 
Ö थानŌ म¤) 

5. कथक नृÂ य पर तीन िदवसीय 
कायªशाला 

5-7 नवंबर, 2023 पाýा गांव, दमुका 
िजला, झारखÁ ड 

6. सारगंी बादन लोक संगीत - गŁु 
िशÕ य परपंरा 

अÿैल 2023 – माचª 
2024 

रांची झारखÁ ड 

7. िशकारी नृÂ य – लोक नÂृ य – गŁु 
िशÕ य परपंरा 

अÿैल 2023 – माचª 
2024 

सरायकेला खरसावां 
झारखÁ ड 

 

 इसके अितåर³ त, झारखÁ ड कì सांÖ कृितक िवरासत को बढ़ावा देने के िलए ईजेडसीसी Ĭारा 

िनÌ निलिखत व°ृिचý बनाए गए ह§ :  

ø. सं. व°ृिचý का नाम  
i.   नटुआ  
ii.  झारखÁ ड के लोक नÂृ य 
iii.  संथाल कठपतुली कला 
iv. सोहराई खोवर 
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(ड.): सÖं कृित मंýालय िवÔ व पटल पर झारखÁ ड राº य सिहत भारत कì समृĦ सांÖ कृितक िवरासत को 

बढ़ावा देने और भारत कì छिव को अनुकूल łप से संविधªत करने के िलए ‘’वैिĵक भागीदारी 

Ö कìम’’ नामक Ö कìम का कायाªÆ वयन करता है। Ö कìम के तहत िवदेश म¤ ‘भारत महोÂ सव’ म¤ 

लोक/शाÖ ýीय/अĦª शाÖ ýीय संगीत, लोक नृÂ य और रगंमंच, कठपतुली कला सिहत लोक कला, 

शाÖ ýीय और पारपंåरक नÂृ य, ÿयोगाÂ मक/समकालीन नृÂ य, िथएटर आिद जैसे िविभÆ न 

सांÖ कृितक ±ेýŌ से कलाकार ÿÖ तुती देते ह§। संÖ कृित मंýालय न ेिविभÆ न कला łपŌ के अंतगªत 

कलाकारŌ/समूहŌ को पैनलबĦ िकया है और िवदेश म¤ महोÂ सवŌ म¤ ÿÖ तुित देने के िलए इस 

पैनलबĦ सूची से कलाकारŌ का चयन िकया जाता है। 

 

िववरण I 

झारखंड राºय सिहत दशे के  सभी राº यŌ कì सांÖ कृितक िवरासत के संर±ण के िलए िविभÆ न 
केÆ þीय ±ेý कì Ö कìमŌ का Êयौरा  

1. गŁु-िशÕ य परपंरा के संवधªन के िलए िवÂ तीय सहायता (रपेटªरी अनुदान)  

इस Ö कìम का उĥेÔ य नाट्य समूहŌ, रंगमंच समूहŌ, संगीत मंडिलयŌ, बाल रंगमंच आिद जैसे मंचकला 

कायªकलापŌ कì सभी शैिलयŌ तथा गŁु-िशÕ य परपंरा के अनłुप िनयिमत आधार पर कलाकारŌ को 

उनके संबंिधत गŁु Ĭारा ÿिश±ण देने के िलए िव°ीय सहायता ÿदान करना है। इस Ö कìम के अनसुार, 

रंगमंच ±ेý म¤ 1 गŁु और अिधकतम 18 िशÕ यŌ को सहायता और संगीत तथा नृÂ य के ±ेý म¤ 01 गŁु 

और अिधकतम 10 िशÕ यŌ को सहायता ÿदान कì जाती है। गुŁ के िलए सहायता कì रािश 15000/- 

Ł. ÿित माह  है और  िशÕ य के िलए यह रािश 2000-10000/- Łपये ÿित माह (कलाकार कì आय ुपर 

िनभªर) है।   
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2. कला और संÖ कृित के सवंधªन के िलए िवÂ तीय सहायता Ö कìम: इस Ö कìम के िनÌ निलिखत उप 

घटक ह§ :    

i. राÕ ůीय महÂ व के सांÖ कृितक संगठनŌ को िवÂ तीय सहायता   

इस Ö कìम घटक का उĥेÔ य पूरे देश म¤ कला और संÖ कृित के संवधªन हेत ुकायªरत राÕ ůीय महÂ व के 

ÿितिķत सांÖ कृितक संगठनŌ को बढ़ावा देना और सहायता ÿदान करना है। यह अनुदान उन संगठनŌ 

को िदया जाता है िजनका एक सगुिठत ÿबंधन िनकाय हो, जो भारत म¤ पंजीकृत हŌ, जो अिखल भारतीय 

Ö तर पर ÿचालन करते हòए राÕ ůीय महÂ व के हŌ और िजनके पास पयाªÈ त कायªबल हो और िजÆ हŌने 

िवगत पांच वषŎ म¤ से 3 वषŎ के दौरान सांÖ कृितक कायªकलापŌ के िलए 1 करोड़ Łपये या उसस ेअिधक 

का Ó यय िकया हो। इस Ö कìम के तहत सहायता कì रािश 1 करोड़ Łपये तक है िजसे िवशेष मामलŌ म¤ 

5 करोड़ Łपये तक बढ़ाया जा सकता है।    

ii. सांÖ कृितक समारोह और िनमाªण अनुदान (सीएफपीजी)  

इस Ö कìम घटक का उĥेÔ य गैर-सरकारी संगठनŌ/सोसाइिटयŌ/Æ यासŌ/िवÔ विवīालयŌ आिद को 

संगोिķयां, सÌ मेलन, शोध कायª, कायªशालाए,ं महोÂ सव, ÿदशªिनयां, िवचार-गोिķयां, नÂृ य िनमाªण, 

नाटक-रंगमंच, संगीत आिद कì तैयारी के िलए िव°ीय सहायता ÿदान करना है। सीएफपीजी के अंतगªत 

5 लाख Łपये का अिधकतम अनुदान ÿदान िकया जाता है िजसे िवशेष पåरिÖथितयŌ म¤ 20.00 लाख 

Łपये तक बढ़ाया जा सकता है।  

iii. िहमालय कì सांÖ कृितक िवरासत के पåरर±ण एवं िवकास के िलए िवÂ तीय सहायता  

इस Ö कìम घटक का उĥेÔ य ŀÔ य-®Ó य कायªøमŌ के माÅ यम से शोध, ÿिश±ण तथा ÿचार-ÿसार Ĭारा 

िहमालय कì सांÖ कृितक िवरासत को बढ़ावा दनेा एवं पåररि±त करना है। िहमालयी ±ेý के अंतगªत आन े
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वाले राº यŌ अथाªत जÌ मू और कÔ मीर, िहमाचल ÿदेश, उÂ तराखंड, िसि³कम और अŁणाचल ÿदेश म¤ 

संगठनŌ को िवÂ तीय सहायता ÿदान कì जाती है। िकसी संगठन के िलए िनिधयन कì रािश ÿित वषª 

10.00 लाख Łपये होती है िजसे िवशेष मामलŌ म¤ 30.00 लाख Łपये तक बढ़ाया जा सकता है।  

iv. बौĦ/ितÊ बती सगंठनŌ के पåरर±ण एवं िवकास के िलए िवÂ तीय सहायता  

इस Ö कìम घटक के अंतगªत बौĦ/ितÊ बती संÖ कृित एवं परपंरा के ÿसार और वै²ािनक िवकास तथा 

संबंिधत ±ेýŌ म¤ शोध म¤ कायªरत बौĦ मठŌ सिहत, Ö वैि¸छक बौĦ/ितÊ बती सगंठनŌ को िवÂ तीय सहायता 

ÿदान कì जाती है। इस Ö कìम के अंतगªत िकसी संगठन को 30.00 लाख Łपये ÿित वषª तक िनिधयन 

ÿदान िकया जाता है िजसे िवशेष मामलŌ म¤ 1.00 करोड़ Łपये तक बढ़ाया जा सकता है।  

v. Ö टूिडयो िथयेटर सिहत िनमाªण अनुदान हेत ुिव°ीय सहायता 

इस Ö कìम घटक का उĥेÔ य गैर सरकारी संगठनŌ, Æ यासŌ, सोसाइिटयŌ, सरकार Ĭारा ÿायोिजत िनकायŌ, 

िवÔ विवīालयŌ, महािवīालयŌ आिद को सांÖ कृितक अवसंरचना के सजृन (अथाªत Ö टूिडयो िथयेटर, 

सभागार, अË यास क±, ³ लासłम आिद) और वैīतु, वातानकूुलन, Å विनकì, ÿकाश एवं Å विन 

ÿणािलयŌ आिद जैसी सिुवधाओ ंके ÿावधान हेत ुिव°ीय सहायता ÿदान करना है। इस Ö कìम घटक के 

अंतगªत महानगरŌ म¤ 50 लाख Łपये तक कì रािश और अÆ य शहरŌ म¤ 25 लाख Łपये तक कì अिधकतम 

अनदुान रािश ÿदान कì जाती है।  

vi  सबंĦ सांÖ कृितक कायªकलापŌ के िलए िव°ीय सहायता  

 इस Ö कìम घटक का उĥेÔ य सभी पाý संगठनŌ को संबĦ सांÖ कृितक कायªकलापŌ के िलए ŀÔ य-

®Ó य अनुभव को सवंिधªत करने हेत ुपåरसंपि°यŌ के सजृन के िलए िव°ीय सहायता ÿदान करना है 

तािक खुले/बंद ±ेýŌ/Ö थानŌ पर िनयिमत आधार पर एवं महोÂ सवŌ के दौरान लाइव ÿÖ तुितयŌ का ÿÂ य± 
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अनभुव ÿदान िकया जा सके। इस Ö कìम घटक के अंतगªत, लागू शÐु कŌ एवं करŌ तथा ÿचालन एवं 

अनरु±ण (ओ एडं एम) सिहत सहायता कì अिधकतम रािश 5 वषŎ के िलए िनÌ नानुसार होगी- (i) ऑिडयो 

: 1.00 करोड़ Łपये; (ii) ऑिडयो + वीिडयो : 1.50 करोड़ Łपये।  

vii.  Ö थानीय महोÂ सव और मेले 

 इस योजना का उĥेÔ य संÖ कृित मंýालय Ĭारा आयोिजत ‘राÕ ůीय संÖ कृित महोÂ सवŌ’ के िलए 

सहायता ÿदान करना है।  

3.  टैगोर सांÖ कृितक पåरसरŌ (टीसीसी) के िनमाªण के िलए िव°ीय सहायता  

 इस Ö कìम घटक का उĥेÔ य मंच ÿÖ तुितयŌ (नÂृ य, नाटक और सगंीत) ÿदशªिनयŌ, संगोिķयŌ, 

सािहिÂ य क कायªकलापŌ, úीन łम आिद  के िलए सुिवधाओ ंऔर अवसंरचना य³ु त सभागार जैसे नए 

बड़े सांÖ कृितक Ö थानŌ के सृजन के िलए गैर-सरकारी संगठनŌ, Æ यासŌ, सोसाइिटयŌ, सरकार Ĭारा 

ÿायोिजत िनकायŌ, राº य/संघ राº य ±ेý के सरकारी िवÔ विवīालयŌ, केÆ þीय/राº य सरकार कì 

एज¤िसयŌ/िनकायŌ, नगर िनगमŌ आिद को िव°ीय सहायता ÿदान करना है। यह Ö कìम घटक मौजूदा 

सांÖ कृितक सिुवधाओ ं(रबीÆ þ भवन, रंगशालाए)ं आिद के जीणōĦार, नवीकरण, िवÖ तार कायª, पåरवतªन, 

Ö तरोÆ नयन, आधुिनकìकरण के िलए सहायता भी ÿदान करता है। इस Ö कìम घटक के अंतगªत िकसी 

पåरयोजना के िलए आमतौर पर अिधकतम 15 करोड़ Łपये तक कì सहायता ÿदान कì जाएगी। केÆ þीय 

िवÂ तीय सहायता, कुल अनुमोिदत पåरयोजना लागत का 90 ÿितशत होगी और कुल अनमुोिदत 

पåरयोजना लागत का शेष 10 ÿितशत ÿाÈ तकताª राº य सरकार/एनजीओ Ĭारा या पूवōÂ तर ±ेý 

पåरयोजनाओ ंहेत ुसंबंिधत संगठन Ĭारा वहन िकया जाएगा और पूवōÂ तर ±ेý के अितåर³ त, केÆ þीय 

सहायता और राº य कì िहÖ सेदारी (समतÐु य िहÖ सेदारी) का अनुपात 60:40 ह।ै   
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4.  कला और सÖं कृित के सवंधªन के िलए छाýवृि° एवं अÅ येतावृि° कì Ö कìम : इस Ö कìम म¤ 

िनÌ निलिखत तीन (03) घटक ह§:  

i. सÖं कृित के ±ेý म¤ उÂ कृÕ ट Ó यिĉयŌ को अÅ येतावृि° ÿदान करने कì Ö कìम 

िविभÆ न सांÖ कृितक ±ेýŌ म¤ 25 स े40 वषª (किनÕ ठ) के आय ुवगª  और 40 वषª से अिधक आय ुके 

उÂ कृÕ ट Ó यिĉयŌ (वåरÕ ठ) को ÿÂ येक बैच वषª म¤ सांÖ कृितक शोध के िलए 2 वषª कì अविध के िलए 

10,000/- Łपये ÿितमाह और 20,000/- Łपये ÿितमाह कì 400 तक अÅ येतावृि°यां (200 किनÕ ठ 

और 200 वåरÕ ठ) ÿदान कì जाती ह§। यह अÅ येताविृ° चार बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।    

ii िविभÆ न सांÖ कृितक ±ेýŌ म¤ युवा कलाकारŌ हतेु छाýवृि° कì Ö कìम 

ÿÂ येक बैच वषª म¤ 400 तक छाýविृ°यां ÿदान कì जाती ह§। इस Ö कìम के अतंगªत 18 से 25 वषª के आय ु

वगª के उÂ कृÕ ट ÿितभावान यवुा कलाकारŌ को भारतीय शाÖ ýीय संगीत; भारतीय शाÖ ýीय नÂृ य, रंगमंच, 

मूक अिभनय, ŀÔ य कला, लोक, पारपंåरक और Ö वदेशी कलाओ ंतथा सगुम शाÖ ýीय संगीत आिद के 

±ेý म¤ भारत म¤ उÆ नत ÿिश±ण के िलए 2 वषŎ के िलए 5000/- Łपए ÿितमाह कì िवÂ तीय सहायता 

ÿदान कì जाती है। यह छाýविृ° चार बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।    

iii. सांÖ कृितक शोध के िलए टैगोर राÕ ůीय अÅ येतावृि° 

इस Ö कìम का उĥेÔ य िवĬानŌ/िश±ािवदŌ को इन सÖं थाओ ंके साथ आपसी िहत कì पåरयोजनाओ ंपर 

संÖ कृित मंýालय के अंतगªत िविभÆ न सÖं थाओ ंऔर देश म¤ िचिÆ×त अÆ य सांÖ कृितक संÖ थाओ ंके साथ 

Ö वयं को संबĦ करने हेत ुÿोÂ सािहत करते हòए संÖ थाओ ंको सŀुढ़ बनाना और सश³ त बनाना है। इसके 

अंतगªत अिधकतम दो वषŎ कì अविध के िलए 15 तक अÅ येताविृ°यां (80,000/-Łपये ÿितमाह + 
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आकिÖमक भÂ ता) और 25 तक छाýविृ°यां (50,000/-Ł. ÿितमाह + आकिÖमक भÂ ता) ÿदान कì 

जाती ह§। यह अÅ येताविृ° चार (04) बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।   

5. वयोवृĦ  कलाकारŌ हेतु िवÂ तीय सहायता  

इस Ö कìम का उĥेÔ य 60 वषª और उससे अिधक आय ुतथा 72,000/- Łपये ÿित वषª से कम वािषªक 

आय वाले उन वयोवृĦ कलाकारŌ को 6000/- Łपये ÿित माह कì िवÂ तीय सहायता ÿदान करना है 

िजÆ हŌने कला, सािहÂ य आिद के िविशÕ ट ±ेýŌ म¤ महÂ वपूणª योगदान िदया हो। लाभाथê कì मÂृ य ुहो जाने 

पर, यह िवÂ तीय सहायता उनके पित/पÂ नी को अंतåरत कì जाएगी। 

िववरण II 

झारखंड राºय म¤ िविभÆन Ö कìमŌ के अंतगªत सगंठनŌ/ÓयिĉयŌ को ÿदान कì गई िव°ीय सहायता 
का Ê यौरा  

 

सांÖ कृितक समारोह एवं िनमाªण अनुदान  

(लाख Łपये म¤) 
ø. 
स.ं   

झारखंड के िजले का 
नाम 

2021-22 2022-23 2023-24 
सगंठनŌ 
कì स.ं 

जारी 
िनिध  

सगंठनŌ 
कì स.ं 

जारी 
िनिध  

सगंठनŌ 
कì स.ं  

जारी िनिध  

1 बोकारो  0 0 1 2.62 1 0.87 
2 धनबाद  0 0 2 1.50 2 2.19 
3 पूवê िसंहभूम  2 5.25 3 3.87 0 0 
4 गमुला  0 0 0 0 1 4.00 
5 सरायकेला खरसावां 2 4.50 4 3.64 3 1.69 
6 िसमडेगा  0 0 1 2.63 0 0 
7 रांची  2 1.62 0 0 0 0 

कुल  6 11.37 11 14.26 7 8.75 
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सÖं कृित के ±ेý म¤ उÂ कृÕ ट Ó यिĉयŌ को अÅ येतावृि° ÿदान करने कì Ö कìम 

(लाख Łपये म¤) 
ø. 
स.ं   

झारखंड के 
िजले का 

नाम 

2021-22 2022-23 2023-24 
लाभािथªयŌ 

कì स.ं  
जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

1 बोकारो  02 3.60 - - 03 5.40 
2 देवघर  02 3.60 - - - - 
3 धनबाद  01 1.20 - - - - 
4 दमुका  - - - - 01 1.20 
5 पूवê िसंहभूम  02 3.60 - - 03 3.00 
6 गमुला  01 0.60 - - - - 
7 हजारीबाग  - - - - 01 1.20 
8 कोडरमा - - - - 01 0.60 
9 रांची  07 8.40 - - 07 9.60 

10 सरायकेला  08 15.00 02 1.20 08 9.60 
कुल  23 36.00 2 1.20 24 30.6 

 

 

िविभÆ न सांÖ कृितक ±ेýŌ म¤ युवा कलाकारŌ हतेु छाýवृि° कì Ö कìम 

(लाख Łपये म¤) 
ø. 
स.ं   

झारखंड के 
िजले का 

नाम 

2021-22 2022-23 2023-24 
लाभािथªयŌ 

कì स.ं  
जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

1 धनबाद  03 0.90 05 1.50 10 3.00 
2 पूवê िसंहभूम  - - - - 02 0.60 
3 गोड्डा  - - - - 01 0.30 
4 पलाम ु - - - - 01 0.30 
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5 रामगढ़  03 0.90 01 0.30 - - 
6 रांची  - - - - 02 0.60 
7 िसमडेगा - - 02 0.60 07 2.10 

8 
पिĲम 

िसंहभूम  02 0.60 - - 01 0.30 
कुल  08 2.40 08 2.40 24 7.20 

 

 

गŁु िशÕ य परपंरा के सवंधªन हेतु िवÂ तीय सहायता (रपेटªरी अनुदान)  

(लाख Łपये म¤) 
ø. 
स.ं  
 

झारखंड के 
िजले का नाम 

2021-22 2022-23 2023-24 
सगंठनŌ 

कì 
सं́  या  

रािश  सगंठनŌ 
कì 

सं́  या  

रािश  सगंठनŌ 
कì 

सं́  या  

रािश  

1 बोकारो  1 8.58 1 10.56 4 23.48 
2 रांची  1 12.96 8 47.70 7 53.14 
3 गमुला  0 0.00 2 5.40 2 8.46 
4 िसमडेगा  0 0.00 2 5.52 3 12.48 
5 सरायकेला  0 0.00 0 0.00 2 3.08 

कुल  02 21.54 13 69.18 18 100.64 
 

वयोवृĦ कलाकारŌ हतेु िवÂ तीय सहायता 

(लाख Łपये म¤) 
ø. 
स.ं   

राº य का 
नाम   

2021-22 2022-23 2023-24 
लाभािथªयŌ 

कì स.ं  
जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

लाभािथªयŌ 
कì स.ं  

जारी 
िनिध  

1 झारखंड  5 3.00 7 3.59 4 3.88 
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TOURIST SPOTS IN KORAPUT, ODISHA 

3433. SHRI BALABHADRA MAJHI: 

Will the Minister of TOURISM be pleased to state: 

(a)   the details of the number of tourist spots identified in the State of Odisha for 

attracting international tourists; and 

(b)  the number of the such spots that are in undivided Koraput (Now Koraput, 

Rayagada, Malkangiri, Nabarangpur districts)? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) and (b):   Development and promotion of various tourism destinations is primarily 

done by the concerned State Governments (SGs)/Union Territory Administrations 

(UTs). However, the Ministry of Tourism under its schemes of Swadesh Darshan 

and Pilgrimage Rejuvenation and Spiritual Heritage Augmentation Drive 

(PRASHAD) provides financial assistance to SGs/UTs for development of tourism 

infrastructure at various tourist locations/ destinations. This financial assistance is 

provided on receipt of the project proposals, its synergy with the relevant scheme 

guidelines, availability of budget etc.  

The Ministry of Tourism has now revamped the Swadesh Darshan Scheme 

as Swadesh Darshan 2.0 (SD2.0) with the objective to develop sustainable and 

responsible tourism destinations and has shortlisted ‘Koraput’ and ‘Debrigarh along 

with special attraction of Khinda village’ in Odisha. In addition, the Ministry has also 
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identified ‘Chausath Yogini Temple’ (Balangir District) and ‘Maa Kichakeswari 

Temple’ (Mayurbhanj District) in Odisha under PRASHAD scheme. 

On receipt of the project proposals from the State Governments under ‘Scheme for 

Special Assistance to States for Capital Investment 2024-25 (SASCI)’, Government 

has recently sanctioned 40 projects in the country including 2 projects 

‘Development of Hirakud’ for Rs.99.90 Crore and ‘Development of Satkosia’ for 

Rs.99.99 Crore in the state of Odisha.  

Ministry of Tourism holistically promotes various tourist destinations and 

products on the country including Odisha in domestic as well as international 

markets through various mediums such as website, social media promotions, 

events etc. 

Details of the projects sanctioned under Swadesh Darshan, PRASHAD and 

SASCI schemes in Odisha are annexed as Statement. 

 

STATEMENT 

The details of the project sanctioned under Swadesh Darshan scheme in the 
State of Odisha is as under: 

 

Circuit / Sanction 
Year 

Name of the Project Amount Sanctioned 
(₹ in Crore) 

Coastal Circuit 
2016-17 

Development of Gopalpur, Barkul, 
Satapada and Tampara 

70.82 



16.12.2024     762 
 

 

The details of the project sanctioned under PRASHAD scheme in the State of 
Odisha is as under: 

 

Sanction Year Project Name 
Approved Cost 

(₹ in Crore) 
 

2014-15 Infrastructure Development at Puri 50.00 
 

The details of the project sanctioned under SASCI scheme in the State of 
Odisha is as under: 
 

S. No. Project Name Cost (in ₹ Crore) Sanction Year 

1. Development of Hirakud 99.90 2024-25 

2. Development of Satkosia 99.99 2024-25 

 

 

HERITAGE TOURISM PROMOTION 

3434. DR. KADIYAM KAVYA: 

 Will the Minister of TOURISM be pleased to state: 

(a) the details of schemes and programmes of the Government to enhance/promote 

heritage tourism in the country; 
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(b) the details of the achievements in terms of tourism activities during the last three 

years; 

(c) whether the Government and its departments have undertaken any capacity-

building and training initiatives for the stakeholders associated with tourism; 

and 

(d) if so, the details thereof and if not, the reasons therefor? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

 

(a): The Ministry promotes various tourist destinations and products including 

Heritage Tourism in the country through various initiatives including promotional 

events, assistance to State Governments/UT administrations, organizing fairs and 

festivals, participation in exhibitions, website and social media. 

The Ministry had set up the "Incredible India" exhibition for the International 

delegates of 46th Session of World Heritage Committee Meeting, at Bharat 

Mandapam, New Delhi in July 2024. In addition, during the event Heritage walks 

for the delegates were also organised. 

Ministry of Tourism also organised 12th International Tourism Mart in Kaziranga, 

Assam, one of the UNESCO World Heritage Sites in India. The delegates also 

visited Charaideo Moidams, Rangghar, Sivasagar during the event. 
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Ministry of Tourism through its domestic tourism offices undertakes various 

activities such as Webinars, Quiz, Seminars, Tourism Promotional Events, Fam 

tours, Heritage walks etc. across country for promotion of Heritage Tourism.  

 

Ministry of Tourism has launched Dekho Apna Desh People’s Choice poll which 

aim to engage with citizens to identify most preferred tourist attractions across 5 

tourism categories - Spiritual, Nature and Wildlife, Adventure, Cultural and 

Heritage. 

The Ministry of Tourism is also promoting heritage tourism by providing financial 

assistance to State Governments/Union Territory Administrations/Central Agencies 

under the ‘Swadesh Darshan’, ‘National Mission on Pilgrimage Rejuvenation and 

Spiritual, Heritage Augmentation Drive (PRASHAD)’ and ‘Assistance to Central 

Agencies for Tourism Infrastructure Development’ Schemes for the development of 

tourism related infrastructure and facilities to provide an enriching tourism 

experience to the visitors. 

(b): Details of some of the achievements in terms of tourism activities during the 

last three years is below:- 

• The Ministry of Tourism launched its Swadesh Darshan scheme in the year 

2014-15 under which financial assistance is provided to the States/UT 

Administrations/Central Agencies etc. for development of Tourism 

Infrastructure in the country. Since its inception in 2014-15 till 2018-19, a total 
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number of 76 projects, have been sanctioned in the country for a revised 

sanction amount of Rs.5287.90 Crore.  Out of these 76 projects, 75 projects 

are reported physically complete.  

• The Ministry of Tourism has revamped its Swadesh Darshan scheme in the 

form of Swadesh Darshan 2.0 with the mission to create a robust framework 

for integrated development of tourism destinations. In consultation with the 

State Governments/UT Administrations and in line with the scheme 

guidelines, 34 projects in the country have been sanctioned for development 

under Swadesh Darshan 2.0 at a total cost of Rs.793.20 Crore.  

• The ‘National Mission on Pilgrimage Rejuvenation and Spiritual, 

Augmentation Drive’ (PRASAD) has been launched by the Ministry of 

Tourism as a Central Sector Scheme with the objective of integrated 

development of identified pilgrimage and heritage destinations. Since its 

launch in January 2015 and as on date the Ministry has sanctioned 48 

projects in the country with approved cost of Rs.1646.99 Crore. 23 projects 

are reported physically complete. 

• Under ‘Scheme for Special Assistance to States/Union Territories for Capital 

Investment (SASCI)’ Government of India has recently sanctioned 40 

Projects in the country for Rs.3295.76 Crore. 
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• Launched Dekho Apna Desh Campaign to promote lesser known 

destinations, keep connected with stakeholders and encourage citizens to 

travel within the country. 

• Launch of 'Paryatan Mitra' and 'Paryatan Didi' initiative. 

(c) and (d): The Ministry of Tourism under its scheme of “Capacity Building for 

Service Providers (CBSP)” conducts short term skill certification training 

programmes through various institutes across the country in order to capitalize the 

vast tourism potential to the fullest and provide professional expertise to the local 

populace for fresh as well as existing service providers thus making the locals more 

employable. 

The various training programmes conducted under the CBSP scheme includes 

Hunar Se Rozgar Tak (Capacity Building), Skill Testing and Certification (Re-

Skilling), Entrepreneurship Programme, Tourism Awareness Programme etc. The 

detail of candidates trained under the CBSP scheme in the country during the last 

three years is as under: 

 

Financial Year (FY) Number of persons trained 
2021-22 22034 
2022-23 21641 
2023-24 24153 
2024-25* 30230* 

* Provisional figures for the FY 2024-25 
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To enhance the overall experience of tourists by making available a pool of local, 

trained professionals at tourist sites across the country, Ministry launched the 

Incredible India Tourist Facilitator (IITF) Certification Programme – a Pan-India 

online learning program. 

 

PROMOTION OF TOURISM IN MAHARASHTRA  

 3435. SHRI ANUP SANJAY DHOTRE:  

   Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is giving special focus for promoting tourism in the 

country; 

(b) if so, the details thereof indicating the works executed by the Government in 

the State of Maharashtra; 

(c) the details of the extent and scope of tourism that are being contemplated by 

the Government in Maharashtra; 

(d) the details of the funds sanctioned and utilized by the Government in this 

regard; and 

(e) the details of the steps taken or proposed to be taken by the Government to 

expand the tourism industry in coastal and urban areas of Maharashtra? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (e):    Ministry of Tourism promotes India in a holistic manner, as a tourist 

destination, through various initiatives including promotional events, assistance to 

State Governments for organizing fairs and festivals, etc. The Ministry also 

promotes various tourist destinations and products including Maharashtra through 

its website and social media. 

Ministry extends financial support to State Governments and Union 

Territories for promotion and development of Coastal and Urban tourism including 

Maharashtra under its schemes of Domestic Promotion and Publicity including 

Hospitality (DPPH), Swadesh Darshan, National Mission on Pilgrimage 

Rejuvenation and Spiritual, Heritage Augmentation Drive (PRASHAD) and 

Assistance to Central Agencies for Tourism Infrastructure Development Schemes.  

The details of projects sanctioned under Swadesh Darshan, PRASHAD, 

Assistance to Central Agencies for Tourism Infrastructure Development Schemes 

in the State of Maharashtra is given in the enclosed Statement.   

 The Ministry has revamped its Swadesh Darshan scheme in the form of 

Swadesh Darshan 2.0 with the mission to create a robust framework for integrated 

development of tourism destinations in partnership with the States/UTs for 

promoting sustainable and responsible tourism in the country. Under this scheme, 

Sindhudurg in Maharashtra has been selected for development. 
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STATEMENT 

Details of the projects sanctioned under Swadesh Darshan in the State of 
Maharashtra: 

(₹ in Lakh) 

State Circuit / 
Sanction 
Year 

Name of the 
Project 

Amount 
Sanctioned 
 

Amount 
Released 
 

Amount 
Utilised* 
 

Maharashtra 
 

Coastal 
Circuit 
2015-16 

Development of 
Sindhudurg 
Coastal Circuit - 
Sagareshwar, 
Tarkarli, 
Vijaydurg 
(Beach and 
Creek), Mitbhav 

1906 1810 1761 

Maharashtra 
 

Spiritual 
Circuit 
2018-19 

Development of 
Waki- Adasa- 
Dhapewada- 
Paradsingha- 
Telankhandi- 
Girad 

4547 4319 3204 

 

 

List of projects sanctioned under PRASHAD scheme for the state of 
Maharashtra: 
 

State Name of the 
Project 

Year of 
Sanction 

Sanctioned Released 
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Cost 

(₹ in Lakh) 

Amount 

(₹ in Lakh) 
Maharashtra Development of 

Trimbakeshwar 
2017-18 42.18 29.93 

 

 

List of Projects Sanctioned under the Scheme Assistance to Central 
Agencies for Tourism Infrastructure Development: 
 

Name of 
State 

Year Name of Project Agency Amount 
sanctioned 
(₹ in Lakh) 

Amount 
Released 

(₹ in Lakh)  
Maharashtra 2016-17 Central Financial 

Assistance to 
Mumbai Port 
Trust for 
Development of 
Kanoji Angre 
Lighthouse as a 
tourist 
Destination 

Mumbai 
Port 
trust 

1500 1500 

Maharashtra 2017-18 Up-
gradation/moder
nization to 
International 
Cruise terminal 
at Indira Dock, 
Mumbai.   

Mumbai 
Port 
Trust   

1250 1250 
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TOURISM PROJECTS IN KERALA 

3436. SHRI KODIKUNNIL SURESH: 

Will the Minister of TOURISM be pleased to state: 

(a)  the total number of tourism projects allotted to the State of Kerala by the 

Government during the last five years, projects and locations-wise; 

(b)  the details of current status of each of these projects along with stages of 

development and any delays or challenges faced; 

(c)  the total funds allocated for tourism development in the State of Kerala and 

the manner in which these funds have been utilized so far; 

(d)  whether the Government has any plans for new tourism infrastructure 

projects, such as resorts, eco-tourism facilities, heritage sites in the said 

State and if so, the details thereof; 

Name of 
State 

Year Name of Project Agency Amount 
sanctioned 
(₹ in Lakh) 

Amount 
Released 

(₹ in Lakh)  
Maharashtra  2021-22 Upgradation/Mod

ernization to 
International 
Cruise Terminal 
at Indira Dock, 
Mumbai Port 
Trust 

Mumbai 
Port 
Trust 

3750 3600 
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(e)  the details of the steps being taken by the Government to promote the said 

State as a top tourist destination, particularly focusing on sustainable and 

responsible tourism; 

(f)  the manner in which the Government is collaborating with the Kerala State 

Government and local stakeholders to ensure the successful implementation 

of these projects; and 

(g)  the status of upcoming tourism projects planned for Kerala, along with the 

timelines for their commencement and completion? 

 

 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (g):  Development and promotion of tourism in the country is primarily 

undertaken by the concerned State Governments (SGs)/Union Territory 

Administrations (UTs).  

The Ministry of Tourism complements the efforts of SGs/UTs by providing 

financial assistance under its ‘Swadesh Darshan’ and ‘Pilgrimage Rejuvenation and 

Spiritual, Heritage Augmentation Drive (PRASHAD)’ for development of tourism 

amenities on receipt of project proposals in line with the relevant scheme 

guidelines, availability of funds under relevant schemes etc. Under the Swadesh 

Darshan and PRASHAD schemes, the Ministry sanctioned 5 projects and 1 project 

respectively in the State of Kerala.  
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The Ministry has now revamped the ‘Swadesh Darshan’ scheme as 

‘Swadesh Darshan 2.0 (SD2.0)’, with the objective to develop sustainable and 

responsible tourism destinations in the country and has sanctioned 1 Project in the 

State of Kerala under SD2.0. Ministry of Tourism under its another central sector 

scheme of ‘Assistance to Central Agencies’ has also sanctioned 6 Projects in the 

State of Kerala. 

On receipt of the project proposals from the State Governments under 

‘Scheme for Special Assistance to States for Capital Investment 2024-25 (SASCI)’, 

Government of India has recently sanctioned 40 projects in the country including 2 

projects in Kerala.  

The funds in respect of the sanctioned projects are released/ authorized in 

instalments as per scheme guidelines and the same is utilized by the concerned 

implementing agency. In order to mitigate the issues and expedite implementation 

of the projects, Ministry of Tourism from time to time reviews progress of sanction 

projects with the State Governments/UTs/Implementing Agencies.   

Ministry of Tourism holistically promotes various tourist destinations and 

products of the country including Kerala for sustainable and responsible 

development of tourism. These promotional activities are undertaken through 

various endeavours of the Ministry which include promotion in domestic and 

international markets, social media handles, website, events etc.  
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The details of the projects sanctioned in Swadesh Darshan, PRASHAD, 

SD2.0, Assistance to Central Agencies and SASCI along with Status in the State 

of Kerala is enclosed as Statement.  

 

STATEMENT 

 

The details of Tourism Projects in the State of Kerala:- 

The list of the projects sanctioned under Swadesh Darshan scheme in the State of 

Kerala:- 

(₹ in Crore) 

S. 
No. 

Circuit / 
Sanction 

Year 

Name of the 
Project 

Amount 
Sanctioned 

 

Amount 
Released 

/Authorised 

Physical 
Status 

1. Eco 
Circuit 

2015-16 

Development of 
Pathanamthitta- 
Gavi- Vagamon- 
Thekkady 

64.08 64.08 Complete 

2. Spiritual 
Circuit 

2016-17 

Development of 
Sabarimala - 
Erumeli-Pampa-
Sannidhanam 

46.54 33.39 Complete 

3. Spiritual 
Circuit 

2016-17 

Development of 
Sree Padmanabha 
Arnamula 

78.08 73.77 Complete 

4. Rural 
Circuit 

2018-19 

Development of 
Malanad Malabar 

57.35 45.88 Complete 
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Cruise Tourism 
Project 

5. Spiritual 
Circuit 

 
2018-19 

Development 
Sivagiri Sree 
Narayana Guru 
Ashram- 
Arruvipuram- 
Kunnumpara Sree 
Subrahmania-  
Chembazhanthi 
Sree Narayana 
Gurukulam 

66.42 42.01 Under 
Implementation 

(Ministry of 
Tourism has 
requested 
concerned to 
expedite project 
implementation) 

 

List of sanctioned projects under Swadesh Darshan 2.0 scheme in the State of 

Kerala:- 

 

S. 
No. 

Destination Name of the 
Experience 

Sanction 
Year  

Sanctioned 
Cost 

(₹ in Crore) 

Status 

1. Kumarakom Kumarakom Bird 
Sanctuary 
Experience 

2023-24  13.92 Sanctioned 
(Experience to 
be developed 
within one year 
of award of 
work.) 

 

List of projects sanctioned under PRASHAD Scheme in the State of Kerala:- 
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(₹ in Crore) 
S. 

No. 
Project Name Sanction 

Year 
Approved Cost 

 
Amount 

Released 
Physical 
Status 

1. Development at 
Guruvayur Temple 

2016-17 45.19 45.19 Complete 

 

List of Projects Sanctioned under the Scheme Assistance to Central Agencies for 
Tourism Infrastructure Development in the State of Kerala:- 

 

S. 
No. 

Sanction 
Year 

Name of 
Project 

Agency Amount 
sanctioned 
(₹ in Crore) 

Amount  
Released 

(₹ in Crore) 

Physical 
Status 

1. 2016-17 Development of 
a 
Walkway/Prome
nade on 
Willingdon 
Island, Cochin, 
Kerala 

Cochin 
Port 
Trust 

9.01 8.26 Complete 

2. 2016-17 Central 
Financial 
Assistance for 
upgrading of 
Births and 
Backup area of 
Ernakulam 
Wharf  

Cochin 
Port 
Trust 

21.41 19.13 Complete 

3. 2016-17 Project for Up-
gradation of 
Golf Course at 

Sports 
Authori

24.65 12.32 Complete 
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SAI Trivandrum 
Golf Club by the 
Sports Authority 
of India 

ty of 
India 

4. 2018-19 Developing 
infrastructure at 
Cochin Port 
Cruise 
Terminal. 

Cochin 
Port 
Trust 

1.21 1.14 Complete 

5. 2018-19 Creation of 
additional 
tourism facilities 
at the Cochin 
Port Trust 
Walkway 

Cochin 
Port 
Trust 

4.66 4.66 Complete 

6. 2019-20 Development of 
Additional 
infrastructure in 
the new Cochin 
Port Trust 
Terminal 

Cochin 
Port 
Trust 

10.29 8.89 Complete 

 

List of sanctioned projects under SASCI Scheme in the State of Kerala:- 
 

S.  
No. 

Project Name Cost 
(in ₹ Crore) 

Sanction 
Year 

Status 

1. Ashtamudi 
Biodiversity and Eco-
recreational Hub, 
Kollam 

59.71 2024-25 Sanctioned 
(To be developed and 
completed within 
maximum of two (2) 
year’s period.) 
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S.  
No. 

Project Name Cost 
(in ₹ Crore) 

Sanction 
Year 

Status 

2. Sargaalaya: Global 
Gateway to 
Malabar's Cultural 
Crucible 

95.34 2024-25 Sanctioned 
(To be developed and 
completed within 
maximum of two (2) 
year’s period.) 

 

 

महाराÕů म¤ क¤ þ ÿायोिजत योजनाए ं

3437. डॉ. ब¸छाव शोभा िदनेशः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  गत दस वषŎ के दौरान महाराÕů राºय म¤ सरकार Ĭारा िøयािÆवत कì जा रही केÆþ ÿायोिजत 

योजना और केÆþीय ±ेý कì योजनाओ ंका वषª/योजना/िजलावार Êयौरा ³या है; और 

(ख)  उĉ अविध के दौरान उपयुªĉ ÿÂयेक योजना के िलए आवंिटत, Öवीकृत, जारी और उपयोग 

कì गई धनरािश का वषª/योजना/िजलावार Êयौरा ³या है? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसहं शेखावत): 

(क) और (ख): पयªटन के िवकास एवं संवधªन कì िजÌमेदारी मु́ य łप से संबंिधत राºय सरकार/संघ 

राºय±ेý ÿशासन कì है। तथािप, पयªटन मंýालय ‘Öवदेश दशªन’, ‘तीथªÖथल जीणōĦार एवं आÅयािÂमक 

िवरासत संवधªन अिभयान (ÿशाद)’ संबंधी राÕůीय िमशन और ‘पयªटन अवसंरचना िवकास हेतु केÆþीय 

एज¤िसयŌ कì सहायता’ कì योजनाओ ं के तहत दशे म¤ िविभÆन पयªटन गंतÓयŌ पर पयªटन संबंधी 
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अवसंरचना और सिुवधाओ ंके िवकास के िलए राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ/केÆþीय एज¤िसयŌ 

को िव°ीय सहायता ÿदान करता है।  

मंýालय ने गंतÓय क¤ िþत ŀिĶकोण अपनाते हòए Öथाई एवं िजÌमेदारीयĉु गंतÓय िवकास के उĥेÔय से 

Öवदेश दशªन योजना को Öवदेश दशªन 2.0 (एसडी2.0) के तौर पर नया łप िदया है।  

Óयय िवभाग, िव° मंýालय कì पूंजी िनवेश हेत ु राºयŌ/संघ राºय±ेýŌ को िवशेष सहायता 

(एसएएससीआई) नामक योजना के तहत, पयªटन मंýालय Ĭारा वैिĵक Öतर पर ÿितिķत पयªटक केÆþŌ 

के िवकास हेत ुÿचालनाÂमक िदशा-िनद¥श जारी िकए गए। िदशािनद¥शŌ के अनłुप, भारत सरकार ने देश 

भर के 23 राºयŌ म¤ कम ²ात पयªटन ÖथलŌ के िवकास के िलए 3295.76 करोड़ Ł. कì 40 

पåरयोजनाओ ंको मंजूरी ÿदान कì है। 

महाराÕů राºय म¤ उपयुªĉ योजनाओ ंके तहत Öवीकृत िनिधयŌ का Êयौरा संलµन िववरण  म¤ िदया गया 

है। 

िववरण  

Öवदेश दशªन योजना के तहत Öवीकृत पåरयोजनाओ ंका Êयौरा (करोड़ Ł.  म¤) 

ø. 
स.ं 

पåरपथ/ 
Öवीकृित वषª 

पåरयोजना का नाम Öवीकृत 
रािश 

जारी कì 
गई रािश* 

उपयोग कì 
गई रािश 

1.  
  

तटीय पåरपथ 
2015-16 

िसंधुदगुª - सागरĵेर, तारकरली, 
िवजयदगुª (समþु तट और øìक), 
िमतभव तटीय पåरपथ का िवकास 

19.06 18.10 17.61 

2.  
  

आÅयािÂमक 
पåरपथ 
2018-19 

वाकì- अडासा- धापेवाड़ा- 
पारदिसंघा- तेलनखंडी- िगराड का 
िवकास 

45.47 43.19 32.04 

* केÆþीय ±ेý कì योजना के िलए टीएसए मॉडल I के माÅयम से सीएनए को ÿािधकार कì रािश शािमल 
है।  
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Öवदेश दशªन 2.0 योजना के तहत Öवीकृत पåरयोजनाओ ंका िववरण  

ø. 
स.ं 

गतंÓय ए³सपीåरयंस का नाम अनुमोिदत लागत  
(करोड़ ł. म¤) 

Öवीकृित कì ितिथ 

1 पणु े िशवसिृĶ ऐितहािसक थीम पाकª - चरण 3 76.22  21-09-2024 
  

ÿशाद योजना के तहत Öवीकृत पåरयोजनाओ ंका Êयौरा 

      (करोड़ Ł. म¤) 

ø. 
स.ं 

पåरयोजना का नाम 
Öवीकृित 

वषª 
अनुमोिद
त लागत  

जारी कì 
गई रािश  

भौितक  
ÿगित% 

िव°ीय 
ÿगित % 

िजला 

1  Þयंबकेĵर का िवकास 
2017-

18 
42.18 29.93 93 57 नािसक 

 

पयªटन अवसरंचना िवकास के िलए केÆþीय एज¤िसयŌ कì सहायता योजना के तहत Öवीकृत 
पåरयोजनाओ ंका Êयौरा 

 (लाख Ł. म¤) 
ø. 
स.ं 

वषª पåरयोजना का नाम एज¤सी Öवीकृत 
रािश 

जारी कì 
गई रािश  

1. 2016-
17 

पयªटन Öथल के łप म¤ कानोजी आंúे 
लाइटहाउस के िवकास के िलए मुंबई पोटª  
ůÖट को क¤ þीय िव°ीय सहायता 

मुंबई पोटª 
ůÖट 

1500.00 1500.00 

2. 2016-
17 

नांदेड़ रलेवे Öटेशन का संयĉु िवकास रेल मंýालय 518.00 259.00 

3. 2017-
18 

इंिदरा डॉक, मुंबई म¤ अंतराªÕůीय øूज 
टिमªनल का उÆनयन/आधुिनकìकरण  

मुंबई पोटª 
ůÖट  

1250.00 1250.00 

4. 2017-
18 

औरगंाबाद रेलवे Öटेशन का संयĉु 
िवकास 

रेल मंýालय 571.00 285.00 

5. 2021-
22 

इंिदरा डॉक, मुंबई पोटª ůÖट म¤ 
अंतराªÕůीय øूज टिमªनल का 
उÆनयन/आधुिनकìकरण 

मुंबई पोटª 
ůÖट 

3750.00 3000.00 
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एसएएससीआई योजना के तहत अनुमोिदत पåरयोजनाओ ंका िववरण 

ø. 
स.ं  

पåरयोजना का नाम  अनुमोिदत लागत 
(करोड़ ł. म¤)  

1. ए³स-आईएनएस गुलदार अंडरवाटर संúहालय, कृिýम रीफ और पनडुÊबी 
पयªटन, िसंधुदगुª  

46.91  

2. नािसक म¤ "राम-कल पथ" का िवकास 99.14  
 

 

PREVENTION OF OVER-TOURISM IN SENSITIVE AREAS 

3438. SHRIMATI POONAMBEN MAADAM: 

Will the Minister of TOURISM be pleased to state: 

(a)  whether the Government is engaging with indigenous and local communities 

for eco-tourism projects; 

(b)  if so, the details thereof; 

(c)  whether the Government has any measures in place to prevent over-tourism 

in sensitive areas; and 

(d) if so, the details thereof? 

 
 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (d):  Development and promotion of tourism in the country is primarily 

undertaken by the concerned State Governments (SGs)/Union Territory 

Administrations (UTs). The Ministry of Tourism complements the development 
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efforts by providing financial assistance under its ‘Swadesh Darshan’ and 

‘Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation Drive (PRASHAD)’ 

for development of tourism amenities. This assistance is provided on receipt of 

project proposals from SGs/UTs in line with the relevant scheme guidelines, 

availability of funds under relevant schemes etc. The Ministry has now revamped 

the ‘Swadesh Darshan’ Scheme as ‘Swadesh Darshan 2.0 (SD 2.0)’, with the 

objective to develop sustainable and responsible tourism destinations in the 

country.  

The scheme guidelines of Swadesh Darshan emphasis on development of 

sustainable and responsible tourism at the core of future development and 

encourage adoption of principles of sustainable tourism which encourages the 

State Governments/UT Administrations to ensure due consultation with local 

communities and stakeholders while preparing the projects for development of 

destinations.  

The Ministry of Tourism is also encouraging the State Governments/ Union 

Territory Administrations to explore the possibilities of promoting alternate 

destinations in order to decongest existing destinations as a sustainable tourism 

measure. In addition, the Ministry of Tourism has envisaged ‘Travel for LiFE (TFL)’, 

a program for tourism sector under ‘Mission LiFE’, to create awareness about 

sustainable tourism and to nudge the tourists and tourism businesses to adopt 

sustainable practices synchronous with nature. The Ministry of Tourism has also 
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formulated ‘National Strategy on Sustainable Tourism’ and ‘National Strategy on 

Eco-Tourism’ with the vision to position India as a preferred destination for 

sustainable and responsible tourism and eco-tourism globally. 

 

ARCHAEOLOGICAL EXPLORATION BY ASI 

 3439. SHRI ANANTA NAYAK:        

   Will the Minister of CULTURE be pleased to state: 

(a) whether the Archaeological Survey of India (ASI) has made any archaeological 

exploration or expedition to identify and record ancient early historic and medieval 

inscriptions, prehistoric rock paintings, rock engravings in the country; 

(b)  if so, the details thereof and specific plans envisaged and the measures taken  

by the Government for restoration and preservation of depleted ancient valuables in 

these protected monuments/sites in the country, including in the State of Odisha and 

particularly in Kendujhar district; 

(c) the details of broader strategy to safeguard and conserve ancient scriptures 

including temples in the State of Odisha; 

(d) whether several ancient/historical monuments, archaeological sites and remains 

are under encroachment;  and 

(e) if so, the details thereof and the action taken thereon? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) Yes, Sir. The Archaeological Survey of India (ASI) regularly conducts 

archaeological explorations in the country to identify and record the archaeological 

remains. 

(b) and (c) The ASI maintains monuments under its protection. This includes routine 

conservation, restoration and protection works to ensure the longevity and integrity 

of these cultural heritage sites of India including Paintings on the rock locally known 

as Ravana Chhaya and other ancient monuments and remains in Sitabhanji and 

Daguapasi villages in Kendujhar district of state of Odisha. 

(d) and (e) Information on encroachment in monuments and sites and action taken 

by the ASI in the state of Odisha is given at enclosed Statement.  

To deal with cases of encroachment in monuments of National importance, ASI files 

complaints with the police, issues show-cause notices to defaulters for removal of 

encroachments and issues demolition orders if encroachments are not removed. 

STATEMENT 

LIST OF PROTECTED MONUMENT AND PROTECTED AREA UNDER ENCROACHMENT IN THE 
STATE OF ODISHA 

 
Sl. 
No. 

Name of the Monument 
and site 

Locality District Nature of 
encroachment  

Action taken 
for removal 
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1. Churanga Garh Fort 
locally known as 

Sarangarh 

Dadhapatan
a 

(Churangarh
) 

Cuttack and 
Khurda 

Within Protected, 
Prohibited and 

regulated Area by 
State Government 

and Pubic by 
construction of 

Modern buildings  

Letter to District 
Collector and 
Show cause 

notice to 
concerned 

2.  Ruins of Buddhist 
temples and images 

Nalitgiri 
(Lalitigiri) 

Cuttack Within Protected, 
prohibited Zone 

by Public by 
construction of 

Modern buildings 
and Temple 

Letter to District 
Collector 

3. Ruined Fortress Chaudwar 
(Agrahat, 
Bandalas, 
Chattisa, 

Govindjew 
Patna) 

Cuttack Within Protected 
Prohibited and 

regulated Area by 
State Government 

and Public by 
construction of 

Modern buildings  

Letter to District 
Collector and 
Show cause 

notice to 
concerned 

4. Old hill containing many 
valuable sculptures and 

images 

Ratnagiri Jajpur Within Protected, 
Prohibited and 

Regulated Zone 
by Public by 

construction of 
Modern buildings 

Stop notice to 
concerned 

5. Khandagiri and Udaigiri 
Caves 

Bhubanesw
ar 

Bhubanesw
ar 

Construction 
within protected 

area 

The notices 
issued to the 
encroachers 
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6. Sisupalgarh Bhubanesw
ar 

Bhubanesw
ar 

Construction 
within protected 

area 

The notices 
issued to the 
encroachers 

 
 

UPGRADATION OF GOVERNMENT BUNGALOWS 

3440. SHRIMATI MALVIKA DEVI: 

Will the Minister of TOURISM be pleased to state: 

(a)  the details of the steps being taken by the Government for encouraging 

tourism in districts of the State of Odisha; 

(b)  the details of the schemes undertaken by the Government to upgrade the 

tourism Government bungalows in districts and the funds allocated for these 

upgradations; and 

(c)  the details of areas in Odisha wherein the Government is likely to allocate 

funds for development, along with the details of the sanctioned funds? 

 

 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a): While, development and promotion of tourist places is primarily the 

responsibility of the State Governments/Union Territory Administrations, Ministry of 

Tourism has taken the following steps to encourage tourism in the country including 

the State of Odisha:- 
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• The Ministry of Tourism under the schemes of ‘Swadesh Darshan’, National 

Mission on Pilgrimage Rejuvenation and Spiritual Heritage Augmentation 

Drive (PRASHAD)’ and ‘Assistance to Central Agencies for Tourism 

Infrastructure Development’ provides financial assistance to State 

Governments/Union Territory Administrations/Central Agencies for the 

development of tourism related infrastructure and facilities at various tourism 

destinations in the country.  

• Revamped Swadesh Darshan Scheme as Swadesh Darshan 2.0 (SD2.0) 

with the objective to develop sustainable and responsible destinations 

following a destination centric approach.  

• Under the Special Assistance to States/Union Territories for Capital 

Investment (SASCI) Scheme of Department of Expenditure, Ministry of 

Finance, the operational guidelines for Development of Iconic Tourist 

Centres to Global Scale were issued by the Ministry of Tourism. In line with 

the guidelines, Government of India has approved 40 Projects worth 

Rs.3295.76 Crore for development of lesser-known Tourism sites in 23 

States, across the country.  

• Ministry of Tourism has also been providing financial assistance to State 

Governments/UT Administrations for organizing fairs/festivals and tourism 

related events under its Domestic Promotion and Publicity including 

Hospitality (DPPH) Scheme. 
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• Ministry of Tourism promotes tourism in India through various initiatives 

including events, social media and campaigns. 

• Information on tourist destinations in the country is promoted through the 

Incredible India Digital Portal. Also, Ministry of Tourism has launched the 

Incredible India Content Hub on the revamped Incredible India digital portal 

(www.incredibleindia.gov.in). The Incredible India Content Hub is aimed to 

be a comprehensive digital repository of high-quality images, films, 

brochures and newsletters which can be easily accessed by the industry 

stakeholders (travel media, tour operators, travel agents) across the globe, 

required to amplify Incredible India in all their marketing and promotional 

efforts. 

• Ministry is conducting Programmes under the ‘Capacity Building for Service 

Providers’ (CBSP) Scheme to train and upgrade manpower to provide better 

service standards. 

• To enhance the overall experience of tourists by making available a pool of 

local, trained professionals at tourist sites across the country, Ministry 

launched the Incredible India Tourist Facilitator (IITF) Certification 

Programme – a Pan-India online learning program. 

• The Ministry of Tourism launched a National responsible tourism initiative by 

the name of Paryatan Mitra/Paryatan Didi. 
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• Ministry of Tourism is working very closely with Ministry of Civil Aviation for 

improving the air connectivity to important tourist destination and to lesser 

known/new destinations with high potential. It has coordinated with Ministry 

of Civil Aviation under their Regional Connectivity Scheme (RCS-Udan) and 

sharing the Viability Gap Funding (VGF) amount for 53 tourism routes 

identified for this purpose. 

Further, Indian Railways have issued ‘Bharat Gaurav Trains’ policy in November’ 

2021 with an objective to showcase India’s rich cultural heritage and magnificent 

historical places to the people of India and the worlds through Bharat Gaurav 

Trains. The pilgrimage destinations such as Puri, Bhubaneshwar and Konark in 

Odisha are covered in some of the tour itineraries of Bharat Gaurav Trains. 

(b): Ministry of Tourism does not have any scheme for upgradation of tourism 

Government bungalows. 

(c): Details of projects sanctioned by Ministry of Tourism for development of 

tourism related infrastructure in the State of Odisha is given at enclosed Statement. 

Proposals are received from States/UTs from time to time for seeking financial 

assistance under the various schemes of the Ministry of Tourism. These proposals 

are extended for projects subject to fulfilment of the stipulated provisions and 

availability of funds. 
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STATEMENT 

Details of Projects sanctioned under Swadesh Darshan Scheme 

S. 
No. 

Circuit / 
Sanction Year 

Name of the Project Amount 
Sanctioned 

(in Rs. crore) 
1. Coastal Circuit 

2016-17 
Development of Gopalpur, Barkul, 
Satapada and Tampara 

70.82 

 

Details of Projects sanctioned under PRASHAD Scheme 

S. 
No. 

Project Name Sanction 
Year 

Approved Cost in Rs. crore 

1. Infrastructure 
Development at Puri 

2014-15 50.00 

 

 

Details of projects sanctioned under ‘Assistance to Central Agencies for 
Tourism Infrastructure Development’ Scheme                                                                                                           

 

Year Name of Project Agency Amount 
sanctioned 

Amount 
Released 

(in Rs. Lakh) 
2016-17 Joint Development of 

Puri Railway Station 
M/o 
Railways 

615.00 615.00 

 

Details of projects sanctioned under the Special Assistance to States/Union 
Territories for Capital Investment (SASCI) Scheme  
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S. No. Project Name Approved Cost (in Rs. crore) 

1. Development of Hirakud 99.90 

2. Development of Satkosia 99.99 

 

 

STATE ASSESSMENT AND RANKING ON RURAL TOURISM 

3441. SHRI PRADYUT BORDOLOI:  

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has undertaken the State Assessment and Ranking 

on Rural Tourism as mentioned in the National Strategy and Roadmap for 

Development of Rural Tourism in India and if not, the reasons therefor; 

(b) the details of the steps taken by the Government to improve digital 

infrastructure in tea estates in the State of Assam for tourism and the funds 

disbursed towards achieving the same; and 

(c) the details of the number of familiarisation tours that have been conducted 

to tea estates in the State of Assam as mentioned in the said Strategy? 

 

 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
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(a) to (c): Development and promotion of tourist destinations and products, 

including rural tourism, is primarily the responsibility of the respective State 

Government/Union Territory (UT) Administration.  

The Ministry of Tourism through its central sector schemes of ‘Swadesh Darshan 

(SD)’, ‘Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation Drive 

(PRASHAD)’ and ‘Assistance to Central Agencies for Tourism Infrastructure 

Development’ complements the efforts of tourism infrastructure development in the 

country by extending financial assistance to the State Governments/UT 

Administrations including the State of Assam.  Ministry of Tourism has revamped 

the Swadesh Darshan Scheme as Swadesh Darshan 2.0 (SD 2.0) with the 

objective to develop sustainable and responsible tourism destinations, following a 

destination and tourist-centric approach. The central financial assistance is being 

extended according to guidelines and based on proposals/detailed project reports 

received from the States and UT Governments.  

During the recently concluded 12th edition of the International Tourism Mart held at 

Kaziranga, Assam the Ministry of Tourism organized technical tours and 

familiarization trips for international participants, domestic buyers and sellers and 

other tourism stakeholders to various tourist destinations including tea estates of 

Assam. 
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GUMTI OF SHAIKH ALI IN DEFENCE COLONY 

3442.  

 

SHRI MATHESWARAN V. S.: 

Will the Minister of CULTURE be pleased to state: 

  (a) the reasons for not declaring Gumti of Shaikh Ali in Defence Colony as 

monument of National Importance; 

(b) the details of the legal basis on which the Defence Colony Welfare 

association is using the Gumti as office; 

(c) whether the Archaeological Survey of India (ASI) has taken any action 

against the Defence colony welfare association for using the Gumti as office 

without any legal basis; and 

(d) if so, the details thereof and if not the reasons therefor? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) to (d): The matter is subjudice.  

 

ELIGIBILITY CONDITION FOR GETTING CSR FUNDS 

  3443. DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN: 
SHRI D. M. KATHIR ANAND:                  
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Will the Minister of FINANCE be pleased to state: 

(a) whether the CPSUs have imposed very strict eligibility conditions to comply with 

such as AAA Ratings for getting CSR funds from such CPSUs and as a result 

only few have access to CSR funds and most of the CSR funds are being utilised 

only in constituencies of Union Ministers and Members of the ruling 

dispensation; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF  FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a) and (b) : Corporate Social Responsibility (CSR) activities of corporates including 

Central Public Sector Enterprises (CPSEs), are governed in terms of provisions of 

Section 135 of Companies Act, 2013. In terms of these provisions, CSR Committee 

of the Board shall inter alia formulate and recommend the CSR policy to the Board 

and monitor the CSR policy of the company from time to time. These provisions 

also provide that CSR policy includes guiding principles for selection, 

implementation and monitoring of activities as well as formulation of annual action 

plan and the manner of execution of such projects or programmes.   
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FUNDS FOR SCHEMES IN KERALA 

 3444.  SHRI K. RADHAKRISHNAN: 

Will the Minister of CULTURE be pleased to state: 

(a) whether the funds allotted by the Government to the State of Kerala under 

its various schemes during the period 2019-20 to 2023-24 is higher as 

compared to the recent past; 

(b) if so, the details of the allotment of funds under various schemes of the 

Government from 2019-20 to 2023-24, year wise; 

(c) whether the Government has approved any special schemes for 

promotion of culture for the State of Kerala from 2019 to 2024; and 

(d) if so, the details thereof during the period 2019-2024, year-wise? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) and (b): Funds are not released to States/UTs by Ministry of Culture directly. 

However, details of funds released by the Ministry of Culture under various 

schemes for the state of Kerala during the period from 2019-20 to 2023-24 is given 

in the enclosed Statement. 

(c) and (d): No, Sir. 
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STATEMENT 

Details of funds released by the Ministry of Culture under various schemes 
for the state of Kerala during the period from 2019-20 to 2023-24 

 

 (Rs. in lakhs) 
S. N.  Name of Scheme 2019-20 

  
2020-21 2021-22 

  
2022-23 2023-24 

 1 Museum Grant Scheme (MGS) - 50.00 50.00 - - 
       
2 Scheme for Promotion of 

Culture of Science (SPoCS) 
417.17 293.60 345.35 375.36 485.62 

3 Development of Libraries 82.77 43.43 76.49 46.95 18.72 

4 National Mission on Libraries 
(NML) 

9.86 34.78 - 14.08 34.12 

5 Financial Assistance for 
Promotion of Guru Shishya 
Parampara (Repertory Grant) 

115.20 90.60 81.12 264.44 318.06 

6 Financial Assistance to Cultural 
Organizations with National 
Presence 

- - - - 18.75 

7 Financial Assistance for Building 
Grants including Studio Theatres 

- - - 1.40 - 

8 Cultural Function and Production 
Grant (CFPG) 

28.00 37.03 57.52 48.38 40.27 

9 Award of Fellowship to 
Outstanding Persons in the field 
of Culture 

98.40 52.20 68.40 85.20 54.00 
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S. N.  Name of Scheme 2019-20 
  

2020-21 2021-22 
  

2022-23 2023-24 

10 Award of Scholarships to Young 
Artists in Different Cultural Fields 

15.60 27.30 22.20 6.00 21.30 

***** 

 

MUSEUM GRANT SCHEME IN ANDHRA PRADESH 

3445. SHRI G. LAKSHMINARAYANA: 

Will the Minister of CULTURE be pleased to state:  

(a) the details of the proposals received from Andhra Pradesh under the 

Museum Grant Scheme across its  different components, along with the 

current status of each proposal, district-wise; 

(b) the details of the projects approved under the said Scheme in Andhra 

Pradesh, including the funds allocated, released, utilized, and the current 

status of these projects; 

(c) whether any Public Sector Undertaking (PSU) has submitted proposals for 

grants under the said Scheme as per the revised guidelines, especially for 

the Andhra Pradesh State and if so, the details of such proposals; and 

(d) the details of any museums in the said State that are planned or proposed to 

be upgraded as Virtual Experiential Museums (VEM) under the revised 

guidelines, including their current status and funding allocation? 
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 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

 

(a) 09 (nine)  proposals received from the State Government of Andhra Pradesh 

under Museum Grant Scheme in different components in the last three years 

– 2021-22 to 2023-24.   The details of the proposals are given in the enclosed 

Statement I. 

(b) 03 (three) proposals were  approved and  funds released in the last three 

years under the Museum Grant Scheme – 2021-22 to 2023-24.  The details 

of the approved proposals  are given in the enclosed Statement II. 

(c)   No  

(d)  There is no proposal for upgradation of museums as Virtual Experiential 

Museums (VEM) under the revised guidelines of Museum Grant Scheme. 

 

 

STATEMENT-I 

Details of the proposal received from Andhra Pradesh under the Museum 
Grant Scheme 
  

Sl. 
No. 

District  Name of Department/ 
Organization 

Component  Remark/Status 
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1.  Kurnool Dept. of Archaeology & 
Museums, Government of 
Andhra Pradesh for Construction 
of new Building and Display 
works with advance digital 
interactive display technologies 
of District Archaeology  Museum, 
Kurnool Town, Kurnool District. 

Development 
of Museum  

 The proposal has been  
examined in the  Ministry and 
certain shortcomings have 
been found.    Clarifications 
have been sought on 
01.02.2024 on project 
components,    which has still 
not received. 

2.  Guntur  Dept. of Archaeology & 
Museums 
Government of Andhra Pradesh 
for  Development of Baudhasri 
Archaeological Museum, Guntur 
Town, Guntur District. 

Development 
of Museum  

The proposal has been  
examined in the  Ministry and 
certain shortcomings have 
been found.    Clarifications 
have been sought on 
02.05.2024 on project 
components,    which has still 
not received. 

3.  Anantapur  Sant Sree Sevalal Maharaj 
Charitable Trust for Construction 
and Development of the Sant 
Sree Sevalal Maharaj Heritage 
Museum, Sevagad, 
Anantapuramu,  

Setting up of 
Museum  

The proposal has been  
examined in the  Ministry and 
certain shortcomings have 
been found.    Clarifications 
have been sought on 
21.05.2024 on project 
components,    which has still 
not received. 
 

4.  Anantapur Sant Sree Sevalal Maharaj 
Charitable Trust, for Setting up 
Museum/Design Development of 
the Banjara Community 
Museum,  Sevagad, 
Anantapuramu,  
 

Setting up of 
Museum  

The proposal has been  
examined in the  Ministry and 
certain shortcomings have 
been found.    Clarifications 
have been sought on 
11.07.2024 on project 
components,    Reply has 
been received on 12.08.2024. 

5.  Kakinada Department of Archaeology and 
Museum, Govt. of Andhra 

Development 
of Museum  

The proposal  was received 
and  approved by Expert 
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Pradesh, Andhra Pradesh 
Development works of Andhra 
Sahitya Parishath Government 
Museum, Kakinada Town, 
Kakinada District. 

Committee.   An amount of 
Rs.10.00 Crore was  
approved for the project 
proposal.  

6.  Visakhapatnam Science City of Andhra Pradesh, 
Govt. of Andhra Pradesh  for  
Establishment of New Museum 
at Kaila  sgiri (Dovari Konda), 
Visakhapatnam. 

Setting up of 
Museum  

Proposal  was received and 
approved   by Expert 
Committee.  An amount of 
Rs.3.752 Crore was  
approved and an amount of 
Rs.1.876.00 crore  has been 
released for the project 

7.  East Godavari Department of Archaeology and 
Museum, Govt. of Andhra 
Pradesh, Andhra Pradesh for 
Development of Rallabandi 
Subba Rao Archaeology, East 
Godavari District. 

Development 
of Museum  

Proposal was   received  and 
approved by Expert 
Committee.  An amount of 
Rs.4.00 Crore was approved, 
and an amount of Rs.2.00 
Crore has been released for 
the project.  

8.  Anantapur  Dept. of Archaeology & 
Museums 
Government of Andhra Pradesh 
for Construction of new museum 
building, planning, concept and 
design development of Bhuvana 
Vijiyam Museum at Penukonda. 

Development 
of Museum  

The proposal has been  
examined in the  Ministry and 
certain shortcomings have 
been found.    Clarifications 
have been sought on 
28.12.2022 on project 
components,    which has still 
not received. 

9.  Vijayangaram Dept. of Archaeology & 
Museums 
Government of Andhra Pradesh 
for Setting up of the Toy Museum 
in the Vijayanagaram Town & 
District, Andhra Pradesh 

Development 
of Museum  

The proposal was not 
received as per the Museum 
Grant Scheme  guidelines.  
The project proponent has 
been advised to submit the as  
per the prescribed format. 
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STATEMENT-II 
Details of the proposal approved project from Andhra Pradesh under the 
Museum Grant Scheme  

(Rs. in lakhs) 
Sl. 
No
. 

District  Name of Department/ 
Organization 

Component  Approve
d 
sanction
ed 
amount 

Fund 
release
d  
during 
the last 
three 
years 

Current 
Status 

1. Visakhap
atnam 

Science City of Andhra 
Pradesh, Govt. of Andhra 
Pradesh for 
Establishment of New 
Museum at Kailasgiri 
(Dovari Konda), 
Visakhapatnam. 

Setting up of 
New 
Museum  

375.20 187.60  
 
 

Ongoing 
project  

2. Godavari Department of 
Archaeology and 
Museum, Govt. of Andhra 
Pradesh, Andhra Pradesh 
for Development of 
Rallabandi Subba Rao 
Archaeology East 
Godavari District. 

Developmen
t of existing 
Museum  

400.00 200.00  
 
 

Ongoing 
project  

3. Kakinada Department of 
Archaeology and 
Museum, Govt. of Andhra 
Pradesh, Andhra Pradesh 
Development works of 
Andhra Sahitya Parishath 
Government Museum, 
Kakinada Town, Kakinada 
District. 

Developmen
t of Museum  

1000.00 - The proposal  
was approved 
by Expert 
Committee  on 
27.02.2024.  
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SCHEME OF FINANCIAL ASSISTANCE FOR THE PROMOTION OF ART AND 

CULTURE 
3446. SHRI SHAFI PARAMBIL: 

Will the Minister of CULTURE be pleased to state 

(a) the number of beneficiaries under the Scheme of Financial Assistance for the 

Promotion of Art and Culture during the last three years, State-wise and year-

wise; 

(b) the details of funds given to each State under each component of the said 

scheme; 

(c) the criteria for selecting beneficiaries under the said scheme; 

(d) whether the support includes financial assistance for medical treatment; and 

(e) if so, the details thereof? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) and (b): Ministry of Culture implements a Central Sector Scheme by the name 

of ‘Financial Assistance for Promotion of Art and Culture’ to provide financial 

assistance to cultural organizations working in the field of Promotion of Art and 

Culture across the country. This scheme has eight sub-components, the brief of 

which is given in the enclosed Statement I. Under the scheme, there is no provision 

for State/ UT-wise funds allocation and financial assistance is released directly to 

the approved organizations. The state-wise, year-wise details of number of 
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organizations supported and amount disbursed under these schemes during last 

three years is as given in the enclosed Statement II. 

(c):The broad criteria for selecting beneficiaries for under the scheme is as under: 

i) The organization must be registered as a society under the societies 

Registration Act 1860 or as a public trust under Indian Trust Act, 1882 and 

shall have been functioning for a period of at least three years.  

ii) The organization must be registered on NGO Darpan Portal of NITI Aayog. 

iii) The organization must have pre-dominate cultural profile. 

iv) The organization must have submitted audit statements of last three years. 

v) The organization must have filed Income Tax returns during the last three 

years. 

 Application(s)/ proposal(s) found complete in all respect are placed before 

the Expert /Steering Committee, duly constituted for each scheme component by 

the Ministry, for its evaluation and recommendations on case-to-case basis on the 

merit of the proposal. 

(d): The scheme of Financial Assistance for Promotion of Art and Culture does not 

include financial assistance for medical treatment. 

(e):  Does not arise. 
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STATEMENT I 

FINANCIAL ASSISTANCE FOR PROMOTION OF ART AND CULTURE: This 

scheme has following sub-components:     

i. Financial Assistance to Cultural organizations with National Presence 

To promote and support cultural organisations with national presence 

involved in promotion of art and culture throughout the country, this grant is given 

to such organisations that have a properly constituted managing body, registered 

in India; having a pan-India character with national presence in its operation; 

adequate working strength; and have spent 1 crore or more during 3 of the last 5 

years on cultural activities. The quantum of grant under this scheme is Rs. 1 crore 

which can be increased to Rs. 5 crore in exceptional cases. 

ii. Cultural Function and Production Grant (CFPG) 

The objective of this scheme component is to provide financial support to 

NGOs/ Societies/ Trusts/ Universities etc. for Seminars, Conference, Research, 

Workshops, Festivals, Exhibitions, Symposia, Production of Dance, Drama-

Theatre, Music etc.  The maximum grants provided under CFPG is Rs.5 Lakh for 

an organization which can be increased to Rs. 20.00 lakhs in exceptional cases 

 

iii. Financial Assistance for the Preservation and Development of Cultural 

Heritage of the Himalayas 
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 The objective of this scheme component is to promote and preserve the 

cultural heritage of the Himalayas through research, training and dissemination 

through audio visual programmes. The financial support is provided to the 

organizations in the States falling under the Himalayan Region i.e. Jammu and 

Kashmir, Himachal Pradesh, Uttarakhand, Sikkim and Arunachal Pradesh.  The 

quantum of funding is Rs. 10.00 lakhs per year for an organization which can be 

increased to Rs. 30.00 lakhs in exceptional cases.  

iv. Financial Assistance for the Preservation and Development of 

Buddhist/Tibetan Organization 

Under this scheme component financial assistance is provided to the 

voluntary Buddhist/Tibetan organizations including Monasteries engaged in the 

propagation and scientific development of Buddhist/Tibetan Cultural and tradition 

and research in related fields. The quantum of funding under scheme component 

is Rs. 30.00 lakhs per year for an organization which can be increased to 1.00 crore 

in exceptional cases 

v. Financial Assistance for Building Grants including Studio Theatres 

The objective of this scheme component is to provide financial support to 

NGO, Trust, Societies, Govt. Sponsored bodies, University, College etc.  for 

creation of Cultural infrastructure (i.e. studio theatre, auditorium, rehearsal hall, 

classroom etc.) and provision of facilities like electrical, air conditioning, acoustics, 

light and sound systems etc.  Under this scheme component, the maximum amount 
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of grant is up to Rs.50 Lakh in metro cities and up to Rs.25 Lakh in non- metro 

cities. 

vi. Financial Assistance for Allied Cultural Activities 

The objective of this scheme component is to provide financial assistance to 

all eligible organizations for creation of assets for enhancing the audio-visual 

spectacle for allied cultural activities to give firsthand experience of live 

performances on regular basis and during festivals in open/closed areas/spaces. 

Maximum assistance under the scheme component, including applicable duties 

and taxes and also Operation and Maintenance (OandM) costing for five years, will 

be as under: - (i) Audio: Rs.1.00 crore; (ii) Audio+Video: Rs.1.50 crore. 

vii. Intangible Cultural Heritage: 

This scheme was launched by the Ministry of Culture in 2013 for safeguarding 

the intangible cultural heritage and diverse cultural traditions of the country with the 

objective of reinvigorating and revitalizing various institutions, groups, NGOs, etc. 

so that they may engage in activities/projects for strengthening, protecting, 

preserving and promoting the rich intangible cultural heritage of India. 

viii. Domestic Festivals and Fairs 

The objective of this scheme is to provide assistance for holding the 

‘Rashtriya Sanskriti Mahotsavs’ organized by Ministry of Culture. Rashtriya 

Sanskriti Mahotsavs (RSMs) are conducted through Zonal Cultural Centres (ZCCs) 

where a large number of artists from all over the country are engaged to showcase 
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their talents. From November, 2015 onwards, fourteen (14) RSMs have been 

organized by Ministry of Culture in the country. During last three years, Rs. 38.67 

Cr. has been released under this scheme.  

 

STATEMENT II 

Financial Assistance to Cultural Organizations with National Presence 
including RK Mission 

 (Rs.in lakhs) 

Sl. 
No. 

State/UT Financial Year 
2021-2022 2022-2023 2023-2024* 

No. of 
Orgs. 

Amount 
(Rs) 

No. of 
Orgs. 

Amount 
(Rs)  

No. of 
Orgs.  authorized 

Amount 
authorized 

for 
withdrawal 

(Rs) 
1. Andhra Pradesh - - 1 22.5 1 7.50 

2. Assam - - - - 1 22.50 

3. Chandigarh - - - - 1 15.00 

4. Delhi 1 5.99 7 241.25 11 276.25 

5. Karnataka 0 0 1 22.5 - - 

6. Kerala - - - - 1 18.75 

7. Maharashtra 0 0 - - 1 15.00 

8. Madhya 
Pradesh 

0 0 1 0.59 - - 

9. Odisha 0 0 - - 1 8.75 

10. Puducherry 0 0 1 3.75 - - 

11. Rajasthan 1 5 1 37.5 1 26.25 

12. Telangala - - - - 2 41.25 

13. Uttar Pradesh 1 12.5 2 93.75 1 22.50 

14. West Bengal 
(NP) 

2 6.75 - - 2 37.50 
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15. RK Mission, 
West Bengal 

1 728 1 738.56 1 766.50 

Total 6 758.24 15 1160.4 24 1257.75 

 * In pursuant of the instructions issued by Department of Expenditure regarding Revised 
procedure for flow of funds under Central Sector Schemes and implementation of Central 
Nodal Agency (CNA) Module, the financial assistance under this scheme was released 
through Central Nodal Agency Module of payment to the selected grantee organizations. 
  
Cultural Function and Production Grant 

(Rs. in lakhs) 
Sl. 
No. 

State/UT Financial Year 
 

2021-2022 2022-2023 2023-24 
No. of 
Orgs. 

Amount 
(Rs.) 

No. of 
Orgs. 

Amount 
(Rs.) 

No. of 
Orgs.  author

ized 

Amount 
released 

(Rs.) 
1.  Andhra Pradesh 54 66.67 65 62.85 83 80.70 
2.  Arunachal Pradesh 1 2.25 0 0 0 0 
3.  Assam 25 34.66 48 96.21 68 114.11 
4.  Bihar 67 95.26 123 203.20 126 161.00 
5.  Chandigarh 4 8.25 01 0.50 3 21.69 
6.  Chhattisgarh 6 13.03 03 5.50 4 7.50 
7.  Delhi 119 263.42 167 408.06 204 370.03 
8.  Goa 2 3.75 01 0.625 1 1.50 
9.  Gujarat 11 19.12 17 23.40 16 12.34 
10.  Haryana 24 42.43 28 62.59 36 74.72 
11.  Himachal Pradesh 14 21.91 08 11.00 15 25.75 
12.  Jammu and 

Kashmir 
41 43.63 52 50.33 49 33.76 

13.  Jharkhand 6 11.37 11 14.26 7 8.00 
14.  Karnataka 203 284.60 218 349.42 221 208.22 
15.  Kerala 28 57.52 30 48.38 30 40.27 
16.  Madhya Pradesh 94 200.12 141 264.90 161 155.17 
17.  Maharashtra 27 63.63 56 104.12 34 29.64 
18.  Manipur 93 115.04 162 196.17 237 249.25 
19.  Mizoram 2 1.50 0 0 0 0 
20.  Nagaland 2 2.25 5 4.62 4 1.35 
21.  Odisha 149 182.99 180 296.88 168 269.71 
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22.  Pondicherry 1 3.00 0 0 0 0 
23.  Punjab 13 22.21 12 23.27 11 22.65 
24.  Rajasthan 33 63.81 48 81.16 57 46.28 
25.  Sikkim 0 0 0 0 1 3.75 
26.  Tamil Nadu 21 34.84 15 18.87 11 10.73 
27.  Telangana 9 13.87 16 16.87 16 9.61 
28.  Tripura 5 5.75 16 16.15 23 24.94 
29.  Uttarakhand 16 14.78 24 28.11 31 21.91 
30.  Uttar Pradesh 235 274.55 278 343.33 268 244.07 
31.  West Bengal 310 364.14 410 544.44 357 206.86 

Total 1615 2330.35 2135 3275.215 2242 2455.51          

  

 Financial Assistance for the Preservation and Development of Cultural 
Heritage of the Himalayas 
  

(Rs. In lakhs) 
Sl. 
No. 

State/UT Financial Year 
2021-2022 2022-2023 2023-2024* 

No. 
of 

Orgs. 

Amount 
(Rs.) 

No. 
of 

Orgs. 

Amount 
(Rs.) 

No. of 
Orgs.  authorized 

Amount 
released/ 

authorized for 
withdrawal 

(Rs.) 
1. Arunachal 

Pradesh 
32 103.5 41 117.95 32 77.00 

2. Sikkim 06 16.50 04 10.00 3 11.00 
3. Himachal 

Pradesh 
37 90.25 42 98.52 40 97.50 

4. Jammu and 
Kashmir 

43 73.25 69 117.02 24 37.52 

5. Ladakh 06 18.00 11 34.00 2 5.50 
6. Uttarakhand 79 171.97 58 91.24 48 64.00 

Total 203 473.47 225 468.73 149 292.52 

 * In pursuant of the instructions issued by Department of Expenditure regarding Revised 
procedure for flow of funds under Central Sector Schemes and implementation of Central 
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Nodal Agency (CNA) Module, the financial assistance under this scheme was released 
through Central Nodal Agency Module of payment to the selected grantee organizations. 
   

Financial Assistance for the Development of Buddhist/ Tibetan Culture and 
Art 

 (Rs. in lakhs) 
Sl. 
No. 

State/UT Financial Year 
2021-2022 2022-2023 2023-2024* 

No. of 
Orgs. 

Amount 
(Rs.) 

No. of 
Orgs. 

Amount 
(Rs.) 

No. of 
Orgs.  au
thorized 

Amount 
released/a
uthorized f

or 
withdrawal 

(Rs.) 
1.  Arunachal Pradesh 46 394.06 57 518.1 50 392.31 
2.  Andhra Pradesh 7 5.45 2 8 10 9.18 
3.  Assam 7 22.49 9 30 15 72.00 
4.  Bihar 2 7.5 2 8.5 2 8.50 
5.  Chandigarh 10 69.5 7 49.5 4 40.00 
6.  NCT of Delhi 4 31.76 6 44.47 2 9.45 
7.  Himachal Pradesh 81 375.5 78 550.9 31 167.63 
8.  UT of Jammu and 

Kashmir 
1 7.5 6 23.5 4 20.00 

9.  UT of Ladakh 89 523.0 45 319.62 44 246.42 
10.  Karnataka 38 212.59 33 272.8 11 62.78 
11.  Kerala 0 0 1 13.5 0 0 
12.  Mizoram 0 0 0 0 0 0 
13.  Madhya Pradesh 0 0 5 29 4 30.00 
14.  Maharashtra 3 15 11 38.25 14 41.00 
15.  Manipur 0 0 2 5.5 3 9.50 
16.  Orissa 0 0 1 5 2 12.00 
17.  Punjab 0 0 2 8.5 2 10.00 
18.  Sikkim 2 37.5 0 0 12 89.93 
19.  Tripura 10 82.91 7 37.5 7 41.50 
20.  Tamil Nadu 1 5 0 0 2 10.00 
21.  Telangana 0 0 2 22.5 3 30.00 
22.  Uttarakhand 34 310.8 26 252.4 5 35.50 
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28. Uttar Pradesh 19 110.3 27 195.28 11 44.15 
29. West Bengal 12 40.22 72 168 92 175.51 

Total 366 2251.08 401 2600.82 330 1557.36          

 * In pursuant of the instructions issued by Department of Expenditure regarding Revised 
procedure for flow of funds under Central Sector Schemes and implementation of Central 
Nodal Agency (CNA) Module, the financial assistance under this scheme was released 
through Central Nodal Agency Module of payment to the selected grantee organizations. 
  

Building Grants including Studio Theatre Scheme 

 
(Rs. in lakhs) 

Sl. 
No. 

State/UT Financial Year 
2021-2022 2022-2023 2023-2024* 

No. of 
Orgs 
/State 
Govt. 

Amount 
(Rs.) 

No. of 
Orgs 
/State 
Govt. 

Amount 
(Rs.) 

No. of Orgs 
/State Govt. 
authorized 

Amount 
released/  

authorized  
for withdrawal 

(Rs.) 
1.  Assam 2 10.3 1 5.4 0 0 

2.  Bihar 0 0 1 0.6 1 6 

3.  Chhattisgarh 0 0 1 7.5 0 0 

4.  Delhi 1 10.25 0 0 2 11.20 

5.  Himachal 
Pradesh 

3 20.82 1 12.79 1 6 

6.  Karnataka 6 49.8 3 26.4 1 25 

7.  Kerala 0 0 1 1.4 0 0 

8.  Madhya Pradesh 1 4 1 3 0 0 

9.  Maharashtra 2 5.4 0 0 2 8 

10.  Manipur 2 11.93 4 15.98 6 35.23 

11.  Odisha 1 4 0 0 0 0 

12.  Punjab 1 1.2 0 0 0 0 

13.  Rajasthan 0 0 1 7.5 1 2 

14.  Telangana 0 0 1 4.29 0 0 

15.  West Bengal 3 15.35 5 34.62 1 15 
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TOTAL 22 133.05 20 119.48 15 108.43 

 * In pursuant of the instructions issued by Department of Expenditure regarding Revised 
procedure for flow of funds under Central Sector Schemes and implementation of Central 
Nodal Agency (CNA) Module, the financial assistance under this scheme was released 
through Central Nodal Agency Module of payment to the selected grantee organizations. 

 

KEEZHADI EXCAVATION REPORTS 
 

 3447. DR. RANI SRIKUMAR:        
 
Will the Minister of CULTURE be pleased to state: 

 
 (a) the time by which the Keezhadi Phase-I and Phase-II excavation reports would 

be published and released for public; 

(b) the details of the reasons for the delay in publishing of reports of excavations 

that were done in the year of 2015 and 2016; and 

(c) the details of the archaeological excavations done by the Government across 

the   country during the last ten years and the date on which the reports of such 

excavations were published? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

 (SHRI GAJENDRA SINGH SHEKHAWAT): 

 

(a) and (b) Excavations unearth a variety of remains of different materials and 

periods which require detailed scientific study and analysis in different 
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laboratories which often takes time. Report on the excavations conducted in 

2015 and 2016 at     Keezhadi was submitted last year. For publication of report, 

due process involving thorough examination by experts besides the process 

laid down by the Government is followed. 

(c)The details of the archaeological excavations done by the Archaeological 

Survey of India (ASI) across the country during the last ten years are given in the 

enclosed Statement. 

Excavations were conducted at 70 sites by different field offices of ASI. Some of 

these excavations are taken up on a large scale and span many years. Periodical 

reports are submitted soon after the completion of a season’s work. Final report 

on excavations at Saluvankuppam,  Suabarei, Burzohom, Paithan, Kalibangan, 

Lalitgiri, Dhalewan, Adam, and Hulas, where detailed study and scientific 

analysis of excavated materials were completed, have been published during 

this period. 

 

STATEMENT 

STATE-WISE DETAILS OF EXCAVATIONS CARRIED OUT BY ASI FROM 
2014-15 to 2023-24: 

Sl. 
No. 

State/UT Year Name of Site 

1. Andhra Pradesh 2018-19 and 2019-20 Gottiprolu, Sri Potti Sriramulu Nellore 
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2. Assam 

 

2022-23 Gorakshana Mound, Gaurisagar, 
Sibsagar 

3. Bihar 2016-17 Rukministhan, Nalanda 

2016-17 Papur, Siwan 

2016-17 to 2018-19 Uren, Lakhisarai 

2018-19 Kesariya, East Champaran 

2021-22 Kurisarai, Gaya 

2023-24 

 

Buddhist stupa, Kesariya, East 
Champaran 

2023-24 Jangalisthan ka Tila, Bhagalpur 

2023-24 

 

Ajatshatru ka Qila Maidan/ New 
Rajgriha 

4. Delhi 2017-18, 2019-20, 
and 2022-23 

Purana Qila, Delhi 

5. Goa 2022-23 and  2023-24 St. Augustine Tower, Old Goa 

6. Gujarat 

 

2014-15 to  2021-22 Vadnagar, Mehsana 

2018-19 Taranga, Mehsana 

2018-19 Gunja, Mehsana 

2021-22 to 2022-23 Vihar, Gandhinagar 

2023-24 Sarwal, Patan 

7. Haryana 

 

2018-19 and 

 2020-21 to 2022-23 

Rakhigarhi 

2018-19 to 2020-21 Thed Mound,  Sirsa  
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2022-23 and 2023-24 Kaserua Khera, Palwal 

2023-24 

 

Kushan Stupa known as 
Jarasandha Ka Qila, Asandh 

8. Jammu and 
Kashmir 

2020-21 

 

Tibba Taliana, Jinder Mehlu 
Village 

9. Jhakhand 

 

2019-20  to  2021-22 Sitagarha, Hazaribagh 

2022-23 Obra, Chatra 

2023-24 

 

Palace and temple complex at 
Navratangarh, Gumla 

10. Karnataka 

 

2020-21 Halebidu, Hassan 

2021-22 and 2022-23 Pan Supari Bazar, Kamalapura 

11. Kerala 2023-24 Pattanam, Ernakulam 

12. 

 

Ladakh 

 

2015-16 Choskor, Gangles 

2015-16 Saser, Nubra, Indian Side of 
Karakoram, Leh 

13. 

 

Madhya 
Pradesh 

 

2019-20 and  2020-21 Eran, Sagar 

2020-21 and 2021-22 Tewar, Jabalpur 

2022-23 Group of temples Bateswar, 
Morena 

2022-23 Man Singh Palace, Gwalior Fort, 
Gwalior 

2023-24 Bhimbetka, Raisen 

2023-24 Nachna Kuthara, Panna 
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14. Maharashtra 

 

2014-15 Kayar, Yavatmal 

2017-18 Riti-Rajna, Nagpur 

2017-18 Raigad Fort, Raigarh 

2018-19 Phubgaon, Amaravati 

2019-20 and 2020-21 Mahurjhari, Nagpur 

2021-22 to 2023-24 Bibi-Ka-Maqbara, Aurangabad 

15. Mizoram 2017-18 and 2018-19 Vangchhia 

16. Odisha 

 

2014-15 and 2015-16 Suabarei, Puri 

2017-18 Jharhiamba, Angul 

2017-18 Bharati Huda, Cuttack 

2018-19 Asurgarh, Kalahandi 

2019-20 and 2020-21 Lagundi Hills, Jajpur 

2021-22 Sari Deul, Bhubaneswar 

2021-22  to 2023-24 Nara Huda, Khurda 

2022-23 Parabhadi (Sukhuapada), Cuttack 

2023-24 Barabati Fort, Cuttack 

17. Rajasthan 

 

2014-15 to 2016-17 Binjore 

2019-20 and 2020-21 Kalibanga, Hanumangarh 

2022-23 Ojiyana, Bhilwara 

2022-23 Bewan, Neem ka Thana 

2023-24 Bahaj, Deeg 

18 Tamil Nadu 2014-15 to  2016-17 Keeladi, Sivaganga 
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 2017-18 Kodumanal, Erode 

2021-22 and 2022-23 Adichanallur and cluster of sites, 
Thoothukudi 

2022-23 and 2023-24 Vadakupattu, Kanchipuram 

19 Telangana 2018-19 Janampet, Badrari Kothagudam 

20. Uttar Pradesh 

 

2014-15 

 

In and around Shahi Fort, 
Jaunpur, Jaunpur 

2017-18 Barnawa 

2017-18 and 2018-19 Sinauli 

2018-19 Erich 

2021-22  (Ultakhera) Hastinapur 

2021-22 Barnauli ki Dhai, Mathura 

21. West Bengal 

 

2022-23 

 

Dum Dum Mound, North 24 
Parganas 

2022-23 Bharatpur, Purba Bardhaman 

 

 
PROMOTION OF TOURISM AT KHAJURAHO GROUP OF TEMPLES 

3448. SHRI VISHNU DATT SHARMA: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government is cognizant that Khajuraho group of temple has 

immense historical, cultural and tourism importance world over and these 
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group of temples are also designated as UNESCO World Heritage site, 

which also happens to be in close proximity to famous Panna tiger reserve; 

(b) if so, whether the Government has any special plans to promote tourism in 

this region, considering the high potential of tourism on one hand and 

developmental needs in this under– developed region; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

 
 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (d):  Yes Sir, Khajuraho group of temple has immense historical, cultural 

and tourism importance and is recognized as UNESCO World Heritage site. 

The development and promotion of tourism destinations and products are 

primarily undertaken by the concerned State Governments (SGs)/Union Territory 

Administrations (UTs). However, the Ministry of Tourism through its ongoing 

schemes of “Swadesh Darshan” and “Pilgrimage Rejuvenation and Spiritual 

Heritage Augmentation Drive (PRASHAD)” and “Assistance to Central Agencies for 

Tourism Infrastructure Development” complements the efforts of the State 

Governments (SGs)/UT Administrations (UTs) by extending financial assistance to 

SGs/UTs/Central Agencies for tourism infrastructure development at various 

tourism destinations in the country including Madhya Pradesh.  
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Under the Swadesh Darshan Scheme, the Ministry of Tourism has 

sanctioned four projects in Madhya Pradesh including a project under the heritage 

circuit “Development of Gwalior – Orchha – Khajuraho – Chanderi – Bhimbetka – 

Mandu” and a project under the Wildlife Circuit “Development of Wildlife Circuit at 

Panna- Mukundpur- Sanjay- Dubri-Bandhavgarh- Kanha- Mukki- Pench”. The 

details of which are as under: 

 

(in Rs. crore) 

Name of the 
Circuit 

Name of the Project 
Amount 
Sanctioned 

Physical 
Status 

Wildlife Circuit 

 
Development of Wildlife Circuit at 
Panna- Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha- Mukki- Pench 

92.10 Complete 

Heritage 
Circuit* 

Development of Gwalior – Orchha – 
Khajuraho – Chanderi – Bhimbetka – 
Mandu 

89.82 Complete 

 

Under the Heritage Circuit* mentioned above a Convention Centre has been 

sanctioned at Khajuraho at a cost of Rs.34.99 Crore.  

The Ministry of Tourism as part of its ongoing endeavour promotes various 

tourism destinations and products of the country including Madhya Pradesh 

through promotional activities, events, website, social media promotions etc. 
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CRUISE TOURISM PROMOTION 

3449. CAPTAIN BRIJESH CHOWTA: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has formulated any specific plans or policies to 

promote cruise tourism in the country, and if so, the details thereof; 

(b) the details of the steps taken by the Government to develop cruise terminals 

and allied infrastructure at major ports and tourist destinations across the 

country; 

(c) whether the Government is collaborating with private stakeholders or 

international cruise operators to enhance India’s presence in global cruise 

tourism and if so, the details thereof; 

(d) the details of the potential regions identified for cruise tourism development, 

including initiatives to promote coastal cities like Mangaluru as cruise tourism 

hubs; and 

(e) the details of the number of tourists and revenue generated from cruise 

tourism during the last five years and the projected growth for the next 

decade? 

 
 THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
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(a) to (e): A Task Force on Cruise Tourism has been formed jointly by the 

Ministry of Tourism and Ministry of Shipping with representatives of all major ports 

and stakeholders for coordinated efforts to create an enabling ecosystem for the 

development of Cruise Tourism in India. 

Ministry of Tourism provides Central Financial Assistance (CFA) to the Central 

Government Agencies for development of tourism, including Cruise Tourism and 

Cruising along rivers on receipt of complete proposals under the Scheme of 

‘Assistance to Central Agencies for Tourism Infrastructure Development’ and 

under Swadesh Darshan Scheme, The details of projects sanctioned is given in 

the enclosed Statement I and Statement II. 

Cruise Bharat Mission has been launched on 30th September, 2024 with the aim 

to provide whole of government approach by involving various Central and State 

Government agencies. Currently, Six Major Ports have cruise Terminals these are 

Vishakhapatnam Port in Andhra Pradesh, Mormugao Port in Goa, New Mangalore 

Port in Karnataka, Cochin Port in Kerala, Mumbai Port in Maharashtra and Chennai 

Port in Tamil Nadu. 

The footfall in Major Ports for the last 5 years i.e 1st April, 2019 till 31st March, 2024 

is as below: 

 

Year Number of Passengers 
2019-2020 4,74,999 
2020-2021 593 
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2021-2022 1,35,919 
2022-2023 4,26,842 
2023-2024 4,71,685 

Total 15,10,038 
 

 
STATEMENT I 

 
List of Projects sanctioned for infrastructure development at Ports and 
Waterways under the scheme of Assistance to Central Agencies 

(Rs. in Lakh) 

S. 

No. 

States/ UTs Year Name of Projects Implementing 
Agency 

Amount 
sanctioned 

1 Tamil Nadu 2012-13 Cruise Passenger 
Facilities Centre in the 
existing       Passenger 
Terminal at Chennai 
Port. 

Chennai Port 
Trust 

1724.66 

2 Goa 2014-15 Cruise Terminal    
Building at Mormugao 
Port    Trust 

Mormugao 
Port trust 

879.04 

3 Kerala 2016-17 Development of a 
Walkway/Promenade 
on Willingdon Island, 
Cochin, Kerala 

Cochin Port 
Trust 

901.00 

4 Kerala 2016-17 Central Financial 
Assistance for 
upgrading of Births 
and Backup area of 
Ernakulam Wharf 

Cochin Port 
Trust 

2141.00 
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5 Maharashtra 2016-17 Central Financial 
Assistance to  Mumbai 
Port Trust for 
Development of Kanoji 
Angre Lighthouse as a 
tourist Destination 

Mumbai Port 
trust 

1500.00 

6 Maharashtra 2017-18 Up-gradation 
/modernization to 
International Cruise 
terminal at Indira Dock, 
Mumbai. 

Mumbai Port 
Trust 

1250.00 

7 Goa 2018-19 Improvement of 
immigration facility and 
deepening of existing 
cruise berth at 
Mormougao 

Mormugao 
Port trust 

1316.40 

8 Kerala 2018-19 Developing 
infrastructure at 
Cochin Port Cruise 
Terminal. 

Cochin Port 
Trust 

120. 79 

9 Kerala 2018-19 Creation of additional 
tourism facilities at the 
Cochin Port Trust 
Walkway 

Cochin Port 
Trust 

466.47 

10 Andhra 
Pradesh 

2018-19 Construction of Cruise-
cum-Coastal Cargo 
Terminal at Channel 
berth area in Outer 
Harbour of 
Visakhapatnam Port  

Visakhapatn 
am Port Trust 

3850.00 
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11 Kerala 2019-20 CFA for Development 
of Additional 
infrastructure in the 
new Cochin Port Trust 
Terminal 

Cochin Port 
Trust 

1029.70 

12. Goa 2021-22 Creation of facilities for 
International and 
Domestic Cruise 
Vessels at Mormugao 
Port, Goa by 
Mormugao Port Trust 
(MPT) 

Mormugao 
Port Trust 

5000.00 

13. Maharashtra 2021-22 Upgradation/Modernis
ation to International 
Cruise Terminal at 
Indira Dock, Mumbai 
Port Trust 

Mumbai Port 
Trust 

3750.00 

 Total 23929.06 
 

 

STATEMENT II 

List of Projects sanctioned for Coastal Circuit and Cruise Project under 
Swadesh Darshan Scheme 

(Amount in ₹ crore) 
S. 

No. 
Name of 

State 
Year Project Name Amount 

Sanctioned 
1. Andhra 

Pradesh 
2014-15 Development of

 Circuit at Kakinada - 
67.83 
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Hope Island – Coringa 
Wildlife Sanctuary - 
Passarlapudi - Aduru - S 
Yanam - Kotipally 

2. Andhra 
Pradesh 

2015-16 Development of Nellore, 
Pulikat Lake,
 Ubblamadugu water
 falls, Nelapattu Bird 
Sanctuary, Mypadu Beach, 
Ramatheertham 

49.55 

3. Puducherry 2015-16 Development of 
Dubrayapet, Arikamedu 
China Veerampattinam, 
Chunnabmar, Nallavadu, 
Manapet, Kalapet, French 
Quarter, Tamil 
Quarter and Yanam 

58.44 

4. West 
Bengal 

2015-16 Development of Beach 
Circuit: Udaipur- Digha- 
Shankarpur- Tajpur- 
Mandarmani- Fraserganj- 
Bakkhlai-Henry Island 

67.99 

5. Maharashtra 2015-16 Development of 
Sindhudurg Coastal Circuit 
(Shiroda Beach, 
Sagareshwar, Tarkarli, 
Vijaydurg (Beach and 
Creek), Devgad (Fort and 
Beach), Mitbhav, 
Tondavali, Mocehmad and 
Nivati Fort). 

19.06 
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6. Goa 2016-17 Development of 
Sinquerim-Baga, Anjuna-
Vagator, Morjim-Keri, 
Aguada Fort and Aguada 
Jail. 

97.65 

7. Odisha 2016-17 Development of 
Gopalpur, Barkul, 
Satapada and Tampara. 

70.82 

8. Andaman 
and 

Nicobar 
Islands 

2016-17 Development of Long 
Island-Ross Smith Island- 
Neil Island- Havelock 
Island- Baratang Island-
Port Blair. 

27.57 

9. Tamil Nadu 2016-17 Development of
 Chennai- 
Mamamallapuram–
Rameshwaram–
Kulasekaranpattinam–
Kanyakumari 

73.13 

10. Goa  2017-18 Development of Rua
 De Orum 
Creek - Don
 Paula -
Colva - Benaulim 

99.35 

11. Kerala  2018-19 Development of Malanad 
Malabar Cruise Tourism 
Project 

57.35 

 Total 688.74 
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राजÖ थान म¤ सांÖ कृितक सगंठन  

3450. ®ी हरीश चंþ मीना : 

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  राजÖ थान म¤ सरकार के अधीन िकतने सांÖ कृितक संगठन कायªरत ह§ और ÿÂ यके संगठन Ĭारा 

िकए जा रहे कायŎ का Êयौरा ³ या है;  

(ख)  िवगत तीन वषŎ के दौरान राजÖ थान म¤ ÿÂ येक संगठन/गैर-सरकारी संगठन को Ö वीकृत और 

जारी कì गई कुल धनरािश का िजलावार, योजनावार और मदवार Ê यौरा ³ या ह;ै और 

(ग)  उ³ त संगठनŌ/गैर-सरकारी संगठनŌ म¤ से ÿÂ येक Ĭारा अब तक ÿाÈ त उपलिÊधयŌ का Ê यौरा 

³ या है? 

   सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजÆेþ िसंह शेखावत): 

(क): संÖ कृित मंýालय के अधीन Ö वायÂ त संगठन, पिĲम ±ेý सांÖ कृितक केÆ þ (डÊ Ð यूजेडसीसी) लोक/ 

पारपंåरक कलाओ ंके पåरर±ण, संवधªन और ÿसार के िलए कायª कर रहा है।  

(ख) और (ग): िवगत तीन वषŎ के दौरान मंýालय कì िविभÆ न Ö कìमŌ के अंतगªत राजÖ थान के 

संगठनŌ/गैर-सरकारी संगठनŌ (एनजीओ) हेतु जारी िनिधयŌ का Ê यौरा संलµन िववरण  पर िदया 

गया है।   
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िववरण 

िवगत तीन वषŎ के दौरान मýंालय कì िविभÆ न Ö कìमŌ के अतंगªत राजÖ थान के संगठनŌ/गैर-
सरकारी सगंठनŌ (एनजीओ) हतेु जारी िनिधयŌ का Ê यौरा 

(लाख Łपये म¤) 
ø. सं.  िजला  संगठन का नाम  2021-22 

  
2022-23  2023-24 

संúहालय अनुदान Ö कìम  
1 उदयपरु  वीर िशरोमणी महाराणा ÿताप सिमित, 

उदयपरु  
112.50 - - 

2 जयपरु  महाराजा सवाई मान िसंह II संúहालय, 
िसटी पैलेस, जयपरु  

- - 200.00 

िव²ान कì सÖं कृित के संवधªन हेतु Ö कìम (एसपीओसीएस)  
3 अजमेर  िव²ान केÆ þ   - - 150 
4 बीकानेर  - 100 - 
5 कोटा  - - 150 
6 िडिजटल तारामंडल  - - 60 
7 जयपरु  नवाचार केÆ þ  - - 35.73 
8 जोधपरु   13.99 29.05 12.58 
9 उदयपरु  39.92 28.39 1.93 
राÕ ůीय पुÖ तकालय िमशन (एनएमएल)  
10 कोटा  राजकìय सावªजिनक मंडल पÖु तकालय  4.34 - - 
सांÖ कृितक समारोह एवं िनमाªण अनुदान (सीएफपीजी)  
11 अलवर  - 6.00 4.12 7.00 
12 बांसवाड़ा  - 1.12 0.37 
13 बाड़मेर  3.00 9.72 4.62 
14 भरतपुर  6.94 5.67 1.25 
15 बीकानेर  2.25 1.50 4.09 
16 गंगानगर  7.00 0.75 - 
17 जयपरु  35.25 51.91 57.86 
18 झनुझनु ु - - 0.84 
19 जोधपरु  3.37 6.37 6.25 
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गŁु-िशÕ य परपंरा का सवंधªन (रेपटªरी अनुदान), राÕ ůीय महÂ व के सांÖ कृितक संगठन, Ö टूिडयो िथएटर 
सिहत िनमाªण अनुदान और टैगोर सांÖ कृितक पåरसरŌ (टीसीसी) का िनमाªण कì Ö कìमŌ के अतंगªत 
राजÖ थान म¤ िवÂ तीय सहायता    

 
(लाख Łपये म¤ 

 
 

 
 

_________

ø. स.ं  Ö कìम का नाम  2021-22 2022-23 2023-24 

1.  गŁु िशÕ य परंपरा (रपेटªरी अनुदान)  57.12 95.2 123.52 

2.  राÕ ůीय महÂ व के सांÖ कृितक संगठनŌ को 
िवÂ तीय सहायता  

5.00 37.5 26.25 

3.  Ö टूिडयो िथएटर सिहत िनमाªण अनदुान  
 

- 7.50 - 

4.  टैगोर सांÖ कृितक पåरसर (टीसीसी)  94.50 - 54.91 
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माननीय अÅय± : माननीय सदÖयगण,  मझुे कई माननीय सदÖयŌ Ĭारा कई िवषयŌ पर Öथगन ÿÖताव 
कì सूचनाए ंÿाĮ हòई ह§ । िजन माननीय सदÖयŌ कì Öथगन ÿÖताव कì सूचनाए ंÿाĮ हòई ह§, ÿो. सौगत 
राय, ®ी राजेश रंजन, ®ी िवजयकुमार उफª  िवजय वसतं, डॉ. एम. के. िवÕण ुÿसाद, ®ी अरिवंद गणपत 
सावंत, ®ी बी. मिण³कम टैगोर, ®ी गौरव गोगोई, ®ी धम¥Æþ यादव, डॉ. मोहÌमद जावेद, ®ी 
कोिडकुÆनील सरुशे और ®ी के. राधाकृÕणन । म§न ेÖथगन ÿÖताव कì िकसी भी सूचना के िलए आज 
अनमुित ÿदान नहé कì है । 
 

12.02 hrs  

PAPERS LAID ON THE TABLE 
 

माननीय अÅय± : अब पý सभा पटल पर रखे जाएगं े।  

®ी गजेÆþ िसंह शेखावत जी । 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI 

GAJENDRA SINGH SHEKHAWAT): Sir, I beg to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of 

the National Museum Institute of History of Art, Conservation 

and Museology, Noida, for the year 2022-2023, alongwith 

audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Museum Institute of 

History of Art, Conservation and Museology, Noida, for the 

year 2022-2023. 
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(2) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 1450/18/24] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of 

the Tibet House, New Delhi, for the year 2022-2023. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Tibet House, New Delhi, for the year 2022-2023, together 

with audit report thereon. 

 (iii) A copy of Review (Hindi and English versions) by the 

Government of the working of the Tibet House, New Delhi, for 

the year 2022-2023. 

(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 1451/18/24] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of 

the Sahitya Akademi, New Delhi, for the year 2023-2024, 

alongwith Audited Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Sahitya Akademi, New Delhi, 

for the year 2023-2024. 

[Placed in Library, See No. LT 1452/18/24] 
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(6) (i) A copy of the Annual Report (Hindi and English versions) of 

the Victoria Memorial Hall, Kolkata, for the year 2023-2024, 

alongwith Audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Victoria Memorial Hall, 

Kolkata, for the year 2023-2024. 

[Placed in Library, See No. LT 1453/18/24] 

(7) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Museum, Kolkata, for the year 2023-2024, alongwith 

Audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Museum, Kolkata, for 

the year 2023-2024. 

[Placed in Library, See No. LT 1454/18/24] 

(8) (i) A copy of the Annual Report (Hindi and English versions) of 

the National Culture Fund, New Delhi, for the year 2022-2023, 

alongwith Audited Accounts. 

[Placed in Library, See No. LT 1455/18/24] 

(9) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (6) of the Section 20E of the Ancient Monuments and 

Archaeological Sites and Remains Act, 1958:- 
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 (i) The National Monuments Authority Heritage Bye-laws for 

Lakha Mandal temple and images in its vicinity, Village Lakha 

Mandal, Tehsil – Chakrata, District Dehradun, Uttarakhand 

 (ii) The National Monuments Authority Heritage Bye-laws for 

Ancient Excavated Sites and Remains, Village Khawli Sera, 

Purola, District Uttarkashi, Uttarakhand. 

 (iii) The National Monuments Authority Heritage Bye-laws for 

Cemeteries, Mauza Kydganj, District Prayagraj, Uttar Pradesh. 

 (iv) The National Monuments Authority Heritage Bye-laws for the 

site of the Stupa and Monastery of the Sakyas at Piprahwa 

(Tehsil, District Siddharth Nagar, Uttar Pradesh). 

 (v) The National Monuments Authority Heritage Bye-laws for “Two 

tombs, viz., the first octagonal and known as the tomb of 

Muhammad Momin, the ‘Ustad’, now empty, and the other 

square and known as the tomb of Haji Jamal, his pupil; the 

latter contains 5 graves inside and one on a platform outside” 

Nakodar, District Jalandhar, Punjab. 

 (vi) The National Monuments Authority Heritage Bye-laws for 

Ancient site and Buddhist Stupa, Sanghol, District Fatehgarh 

Sahib, Punjab. 

 (vii) The National Monuments Authority Heritage Bye-laws for 

Imambara of Asaf-ud-Daula, Masjid connected with Asaf-ud-
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Daula and Rumi Darwaza close to Asaf-ud-Daula Imambara at 

Hussainabad, Tehsil Lucknow Sadar, District Lucknow, Uttar 

Pradesh. 

 (viii) The National Monuments Authority Heritage Bye-laws for The 

Dome of Shah Nawaz Khan, Burhanpur, Madhya Pradesh. 

 (ix) The National Monuments Authority Heritage Bye-laws for 

Hammam Khana, Chowk Mohalla, Burhanpur, Madhya 

Pradesh. 

 (x) The National Monuments Authority Heritage Bye-laws for The 

Bridge over Beta (Behta) River and the temple attached to it, 

Tikaitganj, (Tehsil-Malihabad, District – Lucknow, Uttar 

Pradesh). 

 (xi) The National Monuments Authority Heritage Bye-laws for 

Mounds locally known as Penahia Jhar, Kharahua Jhar, Ora 

Jhar situated on the road from Balrampur near the ancient 

remains of Saheth-Maheth (Shravasti), District – Balrampur, 

Uttar Pradesh. 

 (xii) The National Monuments Authority Heritage Bye-laws The 

Group of Temples known as Brindaban Chandra’s Math 

Guptipara, District – Hooghly, West Bengal. 

 (xiii) The National Monuments Authority Heritage Bye-laws for Lord 

Cornwallis Tomb, Ghazipur, Uttar Pradesh. 
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 (xiv) The National Monuments Authority Heritage Bye-laws for Bibi 

Sahib’s Masjid, Burhanpur, Madhya Pradesh. 

 (xv) The National Monuments Authority Heritage Bye-laws for 

Ancient Site known as Fazilnagar Ka Kot comprised in survey 

plot Nos 766, 782 and part of survey plot Nos 757, 758 and 

759, District – Kushinagar, Uttar Pradesh. 

[Placed in Library, See No. LT 1456/18/24] 

कौशल िवकास और उīमशीलता मýंालय के राºय मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 

जयंत चौधरी) : अÅय± महोदय, म§ िनÌनिलिखत पý सभा पटल पर रखता हóं :- 

(1) राÕůीय अÅयापक िश±ा पåरषद अिधिनयम, 1993 कì धारा 33 के अंतगªत राÕůीय 

अÅयापक िश±ा पåरषद (संशोधन) िनयम, 2024 जो िदनांक 12 जुलाई  के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 384(अ) म¤ ÿकािशत हòए थे, कì एक ÿित 

(िहÆदी तथा अंúेजी संÖकरण) । 

(2) उपरोĉ (1) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलÌब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी संÖकरण) । 

[Placed in Library, See No. LT 1457/18/24] 

(3) (एक) राÕůीय उīिमता एव ंलघु Óयवसाय िवकास संÖथान, नोएडा के वषª 2023-

2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) 

तथा लेखापरीि±त लेखे । 

 (दो) राÕůीय उīिमता एव ंलघु Óयवसाय िवकास संÖथान, नोएडा के वषª 2023-

2024 के कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा 

अúंेजी सÖंकरण) । 
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[Placed in Library, See No. LT 1458/18/24] 

(4) (एक) राÕůीय Óयावसाियक िश±ा एवं ÿिश±ण पåरषद, नई िदÐली के वषª 2023-

2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) 

तथा लेखापरीि±त लेखे । 

 (दो) राÕůीय Óयावसाियक िश±ा एवं ÿिश±ण पåरषद, नई िदÐली के वषª 2023-

2024 के कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा 

अúंेजी सÖंकरण) । 

[Placed in Library, See No. LT 1459/18/24] 

(5) (एक) समú िश±ा, पदुचुेरी के वषª 2023-2024 के वािषªक ÿितवेदन कì एक 

ÿित (िहंदी तथा अúंेजी संÖकरण) ।  

 (दो) समú िश±ा, पदुचुेरी के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा 

समी±ा कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) । 

[Placed in Library, See No. LT 1460/18/24] 

(6) (एक) नवोदय िवīालय सिमित, नोएडा के वषª 2023-2024 के वािषªक ÿितवेदन 

कì एक ÿित (िहंदी तथा अंúेजी संÖकरण) । 

 (दो) नवोदय िवīालय सिमित, नोएडा के वषª 2023-2024 के वािषªक लेखाओ ं

कì एक ÿित (िहंदी तथा अंúेजी संÖकरण) तथा उन पर लेखापरी±ा 

ÿितवेदन । 

 (तीन) नवोदय िवīालय सिमित, नोएडा के वषª 2023-2024 के कायªकरण कì 

सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) । 

[Placed in Library, See No. LT 1461/18/24] 



16.12.2024     818 
 

(7) (एक) केÆþीय िवīालय संगठन, नई िदÐली के वषª 2023-2024 के वािषªक 

ÿितवेदन कì एक ÿित (िहंदी तथा अंúेजी संÖकरण) । 

 (दो) केÆþीय िवīालय संगठन, नई िदÐली के वषª 2023-2024 के वािषªक 

लेखाओ ं कì एक ÿित (िहंदी तथा अंúेजी संÖकरण) तथा उन पर 

लेखापरी±ा ÿितवेदन । 

 (तीन) केÆþीय िवīालय संगठन, नई िदÐली के वषª 2023-2024 के कायªकरण 

कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) । 

[Placed in Library, See No. LT 1462/18/24] 

(8) (एक) Öटासª, मÅय ÿदशे के वषª 2020-2021 एव ं2021-22 के वािषªक ÿितवेदन 

कì एक ÿित (िहÆदी तथा अúंेजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) Öटासª, मÅय ÿदेश के वषª 2020-2021 एव ं2021-22 के कायªकरण कì 

सरकार Ĭारा समी±ा कì एक-एक ÿित (िहÆदी तथा अúंेजी संÖकरण) । 

(9) उपरोĉ (8) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलÌब के कारण दशाªने 

वाले  दो िववरण (िहÆदी तथा अंúेजी संÖकरण) । 

[Placed in Library, See No. LT 1463/18/24] 

(10) (एक) Öटासª, राजÖथान के वषª 2022-23 के वािषªक ÿितवेदन कì एक ÿित 

(िहÆदी तथा अúंेजी संÖकरण) तथा लेखापरीि±त लखेे । 

 (दो) Öटासª, राजÖथान के वषª 2022-23 के कायªकरण कì सरकार Ĭारा समी±ा 

कì एक ÿित (िहÆदी तथा अúंेजी सÖंकरण) । 

(11) उपरोĉ (10) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलÌब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी संÖकरण) । 

[Placed in Library, See No. LT 1464/18/24] 
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(12) (एक) तेलंगाना समú िश±ा, हैदराबाद के वषª 2022-2023 के वािषªक ÿितवेदन 

कì एक ÿित (िहÆदी तथा अúंेजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) तेलंगाना समú िश±ा, हैदराबाद के वषª 2022-2023 के कायªकरण कì 

सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) । 

(13) उपरोĉ (12) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलÌब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी संÖकरण) । 

[Placed in Library, See No. LT 1465/18/24] 

(14) (एक) समú िश±ा, लĥाख के वषª 2020-2021, 2021-2022 और 2022-2023  

के वािषªक ÿितवेदन कì एक-एक ÿित (िहंदी तथा अúंेजी सÖंकरण) । 

 (दो) समú िश±ा, लĥाख के वषª 2020-2021, 2021-2022 और 2022-2023  

के कायªकरण कì सरकार Ĭारा समी±ा कì एक-एक ÿित (िहंदी तथा अंúेजी 

सÖंकरण) । 

(15) उपरोĉ (14) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलÌब के कारण दशाªने 

वाले तीन िववरण (िहÆदी तथा अंúेजी संÖकरण) । 

[Placed in Library, See No. LT 1466/18/24] 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): अÅय± महोदय, म§ िनÌनिलिखत पý सभा पटल 

पर रखता हóं :- 

 

(1) भारतीय ÿितभूित और िविनमय बोडª अिधिनयम, 1992 कì धारा 31; ÿितभूित अनबुंध 

(िविनयमन) अिधिनयम, 1956 कì धारा 31 कì उप-धारा (3) और िन±ेपागार 

अिधिनयम, 1996 कì धारा 27 के अंतगªत भारतीय ÿितभूित और िविनमय बोडª 

(दÖतावेजŌ का सÂयापन) (संशोधन) िविनयम, 2024, जो िदनांक 28 नवंबर, 2024 के 
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भारत के राजपý म¤ अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/212 म¤ 

ÿकािशत हòए थे, कì एक ÿित (िहÆदी तथा अंúेजी संÖकरण) ।  

 

(2) भारतीय ÿितभूित और िविनमय बोडª अिधिनयम, 1992 कì धारा 31 और िन±ेपागार 

अिधिनयम, 1996 कì धारा 27 के अंतगªत भारतीय ÿितभूित और िविनमय बोडª 

(िन±ेपागार और ÿितभागी) (तीसरा संशोधन) िविनयम, 2024, जो िदनांक 30 नवंबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं´या सेबी/एलएडी-

एनआरओ/जीएन/2024/213 म¤ ÿकािशत हòए थ े। 

[Placed in Library, See No. LT 1467/18/24] 

(3) भारतीय ÿितभूित और िविनमय बोडª अिधिनयम, 1992 कì धारा 31 के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अंúेजी सÖंकरण):- 

 (एक) भारतीय ÿितभूित और िविनमय बोडª (ÿितभूितयŌ कì पनुखªरीद) (दूसरा 

संशोधन) िविनयम, 2024, जो िदनांक 20 नवंबर, 2024 के भारत के 

राजपý म¤ अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/210 

म¤ ÿकािशत हòए थ े। 

 (दो) भारतीय ÿितभूित और िविनमय बोडª (मच¦ट ब§कर) (संशोधन) िविनयम, 

2024, जो िदनांक 29 नवंबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या सेबी/एलएडी-एनआरओ/जीएन/2024/214 म¤ ÿकािशत म¤ हòए थ े। 

[Placed in Library, See No. LT 1468/18/24] 

(4) िस³का िनमाªण अिधिनयम, 2011 कì धारा 25  के अतंगªत िनÌनिलिखत अिधसूचनाओ ं

कì एक-एक ÿित (िहÆदी तथा अúेंजी संÖकरण):- 
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 (एक) िस³का िनमाªण (डॉ. पंजाबराव उफª  भाऊसाहब देशमुख  कì 125वé 

जयंती के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2023, 

जो 21 िदसÌबर, 2023 के भारत के राजपý म¤ अिधसूचना सं́ या 

सा.का.िन. 905(अ) म¤ ÿकािशत हòए थे । 

 (दो) िस³का िनमाªण (रामकृÕण िमशन कì Öथापना के 125 वषª के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2023, जो 21 िदसÌबर, 2023 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 906(अ) म¤ ÿकािशत 

हòए थे । 

 (तीन) िस³का िनमाªण (खरतरग¸छ सहąाÊदी, सÖंथापक जैनाचायª ®ी िजनेĵर 

सूरी के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2023, जो 

23 िदसÌबर, 2023 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 

914(अ) म¤ ÿकािशत हòए थे । 

 (चार) िस³का िनमाªण (डॉ. हरकृेÕण महताब कì 125वé जयंती के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2023, जो 29 िदसÌबर, 2023 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 926(अ) म¤ ÿकािशत 

हòए थे । 

 (पाचँ) िस³का िनमाªण (कनाªटक ब§क के 100 वषª के अवसर पर Öमारक िस³का 

जारी िकया जाना) िनयम, 2023, जो 29 िदसÌबर, 2023 के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 927 (अ) म¤ ÿकािशत हòए थे । 

 (छह) िस³का िनमाªण (वाइā¤ट गजुरात िशखर सÌमेलन के 20 वषª पूरा होने के 

अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 02 
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जनवरी, 2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 4 

(अ) म¤ ÿकािशत हòए थ े। 

[Placed in Library, See No. LT 1469/18/24] 

 (सात) िस³का िनमाªण (Öवगêय ®ी कपूªरी ठाकुर कì 100वé जयंती के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 22 जनवरी, 2024 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 56(अ) म¤ ÿकािशत 

हòए थे । 

 (आठ) िस³का िनमाªण (गणतंý िदवस समारोह के 75व¤ वषª के अवसर पर Öमारक 

िस³का जारी िकया जाना) िनयम, 2024, जो 23 जनवरी, 2024 के भारत 

के राजपý म¤ अिधसूचना सं´या सा.का.िन. 60 (अ) म¤ ÿकािशत हòए थे । 

 (नौ) िस³का िनमाªण (उ°र ÿदेश के शाहजहापँरु के ®ी राम चंþ जी कì 125वé 

जयंती के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, 

जो 31 जनवरी, 2024  के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 80(अ) म¤ ÿकािशत हòए थ े। 

 (दस) िस³का िनमाªण (®ीला भिĉ िसĦांत सरÖवती गोÖवामी ÿभपुाद कì 

150वé जयंती के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 

2024, जो 01 फरवरी, 2024  के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 84(अ) म¤ ÿकािशत हòए थ े। 

 (µयारह) िस³का िनमाªण (भगवान महावीर के 2550व¤ िनवाªण महोÂसव के अवसर 

पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 23 फरवरी, 

2024  के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 127(अ) म¤ 

ÿकािशत हòए थ े। 



16.12.2024     823 
 

 (बारह) िस³का िनमाªण (मझगांव डॉक िशपिबÐडसª िलिमटेड कì Öथापना के 250 

वषª के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 

12 माचª, 2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 

178(अ) म¤ ÿकािशत हòए थे ।  

 (तेरह) िस³का िनमाªण (भारतीय åरजवª ब§क कì Öथापना के 90 वषª के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 19 माचª, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 218(अ) म¤ ÿकािशत 

हòए थे । 

[Placed in Library, See No. LT 1470/18/24] 

 (चौदह) िस³का िनमाªण (बॉÌबे Öटॉक ए³सच¤ज के 150 वषª परू ेहोने के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 11 जुलाई, 2024 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 382(अ) म¤ ÿकािशत 

हòए थे । 

 (पþंह) िस³का िनमाªण (भारत के उ¸चतम Æयायालय कì Öथापना के 75 वषª के 

अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 11 

जुलाई, 2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 

383(अ) म¤ ÿकािशत हòए थे । 

 (सोलह) िस³का िनमाªण (कल¥गनार डॉ. एम. कŁणािनिध कì जÆमशती के अवसर 

पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 12 जुलाई, 

2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 393(अ) म¤ 

ÿकािशत हòए थ े। 

 (सýह) िस³का िनमाªण (एच.एच. ®ी माताजी िनमªला देवी कì जÆम शताÊदी के 
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अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो िदनांक 

6 िसतÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 

539(अ) म¤ ÿकािशत हòए थे । 

 (अठारह) िस³का िनमाªण (भारतीय Öटेट ब§क, मुंबई मु´य शाखा भवन शताÊदी वषª 

के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 

िदनांक 11 िसतÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

सा.का.िन. 563(अ) म¤ ÿकािशत हòए थे । 

 (उÆनीस) िस³का िनमाªण (®ी Öवामीनारायण मंिदर, वडतालधाम िĬशताÊदी 

महोÂसव के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, 

जो िदनांक 11 िसतÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 564(अ) म¤ ÿकािशत हòए थे ।  

[Placed in Library, See No. LT 1471/18/24] 

 (बीस) िस³का िनमाªण (राजभाषा के हीरक जयंती वषª के अवसर पर Öमारक 

िस³के जारी िकया जाना) िनयम, 2024, जो िदनांक 11 िसतÌबर, 2024 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 565(अ) म¤ ÿकािशत 

हòए थे । 

 (इ³कìस) िस³का िनमाªण (क¤ þीय रेशम बोडª के Öथापना वषª के अवसर पर Öमारक 

िस³का जारी िकया जाना) िनयम, 2024, जो 18 िसतÌबर, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 578(अ) म¤ ÿकािशत 

हòए थे । 

 (बाईस) िस³का िनमाªण (जैन आचायª ®ीमद बुिĦसागर सरुीĵरजी महाराजजी कì 

150वé जयंती के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 
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2024, जो िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या सा.का.िन. 686(अ) म¤ ÿकािशत हòए थ े।  

 (तेईस) िस³का िनमाªण (िबरला ÿौīोिगकì एवं िव²ान संÖथान, िपलानी कì हीरक 

जयंती के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, 

िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 685(अ) म¤ ÿकािशत हòए थे ।  

 (चौबीस) िस³का िनमाªण (भगवान िबरसा मुंडा जी कì 150वé जयंती के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो िदनांक 12 नवÌबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 700(अ) म¤ 

ÿकािशत हòए थ े। 

 (प¸चीस) िस³का िनमाªण (पाĵªनाथ  भगवान के 2900व¤ जÆम कÐयाणक के अवसर 

पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 18 नवÌबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 711(अ) म¤ 

ÿकािशत हòए थ े।  

 (छÊबीस) िस³का िनमाªण (पाĵªनाथ  भगवान के 2800व¤ िनवाªण कÐयाणक के 

अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 18 

नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 

710(अ) म¤ ÿकािशत हòए थे । 

 (स°ाईस) िस³का िनमाªण (मैसूर मेिडकल कॉलेज एवं अनसुंधान संÖथान के शताÊदी 

समारोह के अवसर पर Öमारक िस³का जारी िकया जाना) िनयम, 2024, 

जो 25 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 728(अ) म¤ ÿकािशत हòए थे । 
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 (अęाईस) िस³का िनमाªण (डॉ. हरकृेÕण महताब कì 125वé जयंती के अवसर पर 

Öमारक िस³का जारी िकया जाना) िनयम, 2024, जो 19 नवÌबर, 2024 

के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 714(अ) म¤ ÿकािशत 

हòए थे । 

 (उनतीस) िस³का िनमाªण (संिवधान कì 75वé वषªगांठ के अवसर पर Öमारक िस³का 

जारी िकया जाना) िनयम, 2024, जो 20 नवÌबर, 2024 के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 718(अ) म¤ ÿकािशत हòए थे । 

[Placed in Library, See No. LT 1472/18/24] 

(5) ±ेýीय úामीण ब§क अिधिनयम, 1976 कì धारा 30 कì उप-धारा (2) के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अंúेजी संÖकरण):- 

 (एक) आंň ÿदेश úामीण िवकास ब§क (अिधकारी और कमªचारी) सेवा 

(संशोधन) िविनयम, 2024, जो िदनांक 27 अगÖत, 2024 के भारत के 

राजपý म¤ अिधसूचना सं́ या एपीजीवीबी-एसआर-संशोधन/2024 म¤ 

ÿकािशत हòए थे । 

 (दो) आंň ÿगित úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2023, जो िदनांक 27 िसतÌबर, 2024 के  भारत के राजपý 

म¤ अिधसूचना सं´या 904/एपीजीबी/पीएचआरडी/डीएफएस म¤ 

ÿकािशत हòए थे ।  

 (तीन) अŁणाचल ÿदेश úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 28 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एपीआरबी/जीएन/142/1677 म¤ ÿकािशत हòए थे । 

 (चार) असम úामीण िवकास ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 
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िविनयम, 2024, जो िदनांक 6 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एजीवीबी/पीईआर/ईएसटीटी-बी/01/2024-25 म¤ 

ÿकािशत हòए थे ।   

[Placed in Library, See No. LT 1473/18/24] 

 (पाचँ) बंिगया úामीण िवकास ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 9 िसतÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या बीजीवीबी/एचओ/एचआर/4637/2024-25 म¤ 

ÿकािशत हòए थे । 

 (छह) बड़ौदा गजुरात úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयमन, 2024, जो िदनांक 10 अĉूबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या फा.सं. बीयूपीबी/एचओ/एचआरएम/ 

06/17631019 म¤ ÿकािशत हòए थे । 

 (सात) बड़ौदा यू.पी. ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 19 िसतÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या बीयूपीबी/1019 म¤ ÿकािशत हòए थे । 

 (आठ) छ°ीसगढ़ राºय úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 18 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या सीआरजीबी/ एचओ/ एचआर/ 1094/2024-25 म¤ 

ÿकािशत हòए थे । 

 (नौ) दि±ण िबहार úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 6 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.सं. डीबीजीबी 1/2024 म¤ ÿकािशत हòए थे । 
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 (दस) िहमाचल ÿदेश úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 11 जुलाई, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एचपीजीबी/एचओ/एचआरडी/2024 म¤ ÿकािशत हòए 

थे तथा िदनांक 25 जुलाई, 2024 कì अिधसूचना सं´या 

एचपीजीबी/एचओ/एचआरडी/2024 म¤ ÿकािशत उसका एक शुिĦपý 

(केवल अंúेजी संÖकरण) ।  

 (µयारह) जे एडं के úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 22 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या जेकेजीबी/एचओ/एचआरडीडी /2024-25/2978 म¤ 

ÿकािशत हòए थे । 

[Placed in Library, See No. LT 1474/18/24] 

 (बारह) झारखंड राºय úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 19 िसतÌबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या जेकेजीबी/सेवा/( संशोधन)/2024-25 म¤ ÿकािशत 

हòए थ े। 

 (तेरह) कनाªटक úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 15 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.स. एनबी.एचओ.आईडीडी.नीित/ 

182/316(सेवा िविनयम)/2024-25 म¤ ÿकािशत हòए थे ।  

 (चौदह) कनाªटक िवकास úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 8 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एनबी.एचओ.आईडीडी.नीित/ 182/316(सेवा 
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िविनयम)/ 2024-25 म¤ ÿकािशत हòए थ े।  

 (पþंह) केरल úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 11 िसतÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या केजीबी/सेवा िविनयम (संशोधन)/1/2024 म¤ 

ÿकािशत हòए थे ।  

 (सोलह) मÅय ÿदेश úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 14 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.स. एमपीजीबी/एचओ/एचआरडी/2041/ 

सेवा(संशोधन)/2024 म¤ ÿकािशत हòए थे । 

 (सýह) मÅयांचल úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एचआरडी/2024-25/683 िदनांक 30.10.2024 म¤ 

ÿकािशत हòए थे । 

 (अठारह) महाराÕů úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 13 िसतÌबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या एमजीबी/सेवा िविनयम (सशंोधन)/2024 म¤ 

ÿकािशत हòए थे । 

[Placed in Library, See No. LT 1475/18/24] 

 (उÆनीस) मेघालय úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एमईजीआरआरबी/ सेवा (संशोधन) िविनयम, 2024 

म¤ ÿकािशत हòए थ े। 
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 (बीस) िमजोरम úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 1 नवÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एमआरबी/2024-िमजोरम úामीण ब§क (अिधकारी 

और कमªचारी) सेवा (संशोधन) िविनयम, 2024 म¤ ÿकािशत हòए थे । 

 (इ³कìस) ओिडशा úाÌय ब§क (अिधकारी एवं कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 21 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या सीएच/एचआरडी/831/2024-25 (संशोधन) 

िविनयम, 2024  म¤ ÿकािशत हòए थ े। 

 (बाईस) पिĲम बंग úामीण ब§क (अिधकारी एवं कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 17 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या पीबीजीबी/एचओ/सीएचएम/पीएडी/300/2024-25 

म¤ ÿकािशत हòए थ े। 

 (तेईस) ÿथमा यूपी úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 11 जुलाई, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.स. पीयूपीजीबी.1/2024 म¤ ÿकािशत हòए थे । 

 (चौबीस) पंजाब úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 10 जुलाई, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या एचओ :एचआरडी:2024/3357  म¤ ÿकािशत हòए थे । 

 (प¸चीस) राजÖथान मŁधारा úामीण ब§क (अिधकारी एवं कमªचारी) सेवा 

(संशोधन) िविनयम, 2024, जो िदनांक 19 िसतÌबर, 2024 के भारत 

के राजपý म¤ अिधसूचना सं́ या आरएमजीबी/एसआर 

संशोधन/10/2024 म¤ ÿकािशत हòए थे । 
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 (छÊबीस) सĮिगåर úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 12 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या फा.स. एचओ/एचआरएम/ डीओपी-जीओआई 

/84/2024-25 म¤ ÿकािशत हòए थ े। 

[Placed in Library, See No. LT 1476/18/24] 

 (स°ाईस) सवª हåरयाणा úामीण ब§क (अिधकारी एवं कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 10 िसतÌबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या एचओ/एचआरडीडी/2024/1891 म¤ ÿकािशत हòए 

थे । 

 (अĜाईस) सौराÕů úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 22 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एसजीबी/एचओ/पीईआर/19638/2024 म¤ 

ÿकािशत हòए थे । 

 (उनतीस) तिमलनाडु úाम ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 13 िसतÌबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या टीएनजीबी/2024 म¤ ÿकािशत हòए थ े । 

 (तीस) तेलंगाना úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 21 अĉूबर , 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या टीजीबी सवेा िविनयम सशंोधन 2024 म¤ ÿकािशत 

हòए थ े। 
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 (इकतीस) िýपरुा úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 9 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या टीजीबी.1/2024 म¤ ÿकािशत हòए थे  । 

 (ब°ीस) उÂकल úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) िविनयम, 

2024, जो िदनांक 15 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या पीईआर/242 म¤ ÿकािशत हòए थ े तथा िदनांक 8 

नवÌबर, 2024 कì अिधसूचना सं́ या पीईआर/1733 म¤ ÿकािशत 

उसका एक शुिĦपý ।  

 (त§तीस) उ°रबंग ±ेýीय úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 15 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.स. यूबीकेजीबी.1/2024 म¤ ÿकािशत हòए थ े। 

[Placed in Library, See No. LT 1477/18/24] 

 (चŏतीस) उ°र िबहार úामीण ब§क (अिधकारी एवं कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 27 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एचओ/एचआरडी/17/24-25/1151 म¤ ÿकािशत हòए 

थे । 

 (प§तीस) उ°राखंड úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 25 जुलाई, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या यूजीबी/एचओ/2024-25/पीईआर/661 म¤ ÿकािशत 

हòए थ े। 

 (छ°ीस) िवदभª कŌकण úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024, जो िदनांक 11 िसतÌबर, 2024 के भारत के राजपý 
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म¤ अिधसूचना सं´या वीकेजीबी/एचओ/एचआरडी/एमआरएस/2024-

25/25 म¤ ÿकािशत हòए थे  । 

 (स§तीस) आंň ÿदेश úामीण िवकास ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024, जो िदनांक 24 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या फा.स. एपीजीवीबी-पीआर-संशोधन-2024 म¤ 

ÿकािशत हòए थे । 

 (अड़तीस) आंň ÿगित úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024, 

जो िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

1020/एपीजीबी/पीएचआरडी/डीएफएस/2024 म¤ ÿकािशत हòए थे । 

 (उनतालीस) अŁणाचल ÿदशे úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024, जो िदनांक 28 अĉूबर , 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या एपीआरबी/जीएन/142/3936 म¤ ÿकािशत हòए थे । 

 (चालीस) आयाªवतª ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024, जो िदनांक 

21 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या आयाªवतª 

ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 म¤ ÿकािशत हòए थ े। 

 (इकतालीस) असम úामीण िवकास ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024, 

जो िदनांक 14 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या एजीवीबी/पीईआर/ईएसटीटी-बी/08/03/2024-25 म¤ ÿकािशत 

हòए थ े। 

[Placed in Library, See No. LT 1478/18/24] 
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 (बयालीस) बंगीय úामीण िवकास ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024, 

जो िदनांक 21 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या बीजीवीबी/एचओ/एचआर/5700/2024-25 म¤ ÿकािशत हòए थ े। 

 (त§तालीस) बड़ौदा गजुरात úामीण ब§क (अिधकारी और कमªचारी) सेवा (संशोधन) 

िविनयम, 2024 जो िदनांक 10 अĉूबर , 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या फा.स. बीजीजीबी/एचओ/एचआरएम/06/1763 म¤ 

ÿकािशत हòए थे । 

 (चवालीस) बड़ौदा राजÖथान ±ेýीय úामीण ब§क (कमªचारी) प¤शन (संशोधन) 

िविनयम, 2024, जो िदनांक 10 अĉूबर , 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या एचआरएम/एचओ/2024-25/252 म¤ ÿकािशत 

हòए थ े। 

 (प§तालीस) बड़ौदा यूपी ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024  जो 

िदनांक 16 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. बीयूपीबी/24-25/158 म¤ ÿकािशत हòए थे । 

 (िछयालीस) छ°ीसगढ़ राºय úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024 जो िदनांक 18 अĉूबर , 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या सीआरजीबी/एचओ/एचआर/1161/2024-25 म¤ 

ÿकािशत हòए थे । 

 (स§तालीस) दि±ण िबहार úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 

जो िदनांक 8 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

डीबीजीबी/2/2024 म¤ ÿकािशत हòए थे । 
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 (अड़तालीस) एला³वाई देहाती ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 22 अĉूबर , 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

ईडीबी/714/संशोिधत प¤शन िविनयम, 2018 म¤ ÿकािशत हòए थे । 

 (उनचास) िहमाचल ÿदेश úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 

जो िदनांक 23 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या एचपीजीबी/एचओ/एचआरडी/2024/पीईएन-1 म¤ ÿकािशत हòए 

थे । 

[Placed in Library, See No. LT 1479/18/24] 

 (पचास) जेएडंके úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 14 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

जेकेजीबी/एचओ/एचआरडीडी/2024-25/4359 म¤ ÿकािशत हòए थ े। 

 (इ³ यावन) झारखंड राºय úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 

जो िदनांक 6 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

जेआरजीबी/प¤शन (संशोधन)/2024-25 म¤ ÿकािशत हòए थे । 

 (बावन) कनाªटक úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 6 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

8/4/2024-आरआरबी म¤ ÿकािशत हòए थ े। 

 (ितरपन) कनाªटक िवकास úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024 जो िदनांक 1 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या केवीजीबी/प¤शन िविनयम/2024 म¤ ÿकािशत हòए थे । 



16.12.2024     836 
 

 (चौवन) केरल úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 1 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

केजीबी प¤शन िविनयम (संशोधन)/1/2024 म¤ ÿकािशत हòए थे । 

 (पचपन) मÅय ÿदशे úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 14 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. एमपीजीबी/एचओ/एचआरडी/2042/प¤शन (संशोधन)/2024 म¤ 

ÿकािशत हòए थे । 

 (छÈ पन) मÅयांचल úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

कािमªक (प¤शन)/डीकेएम/24-25/57 म¤ ÿकािशत हòए थे । 

 (सÂ तावन) महाराÕů úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 5 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. 8/20/2010-आरआरबी म¤ ÿकािशत हòए थे । 

[Placed in Library, See No. LT 1480/18/24] 

 (अĜावन) मिणपरु úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 28 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. एमआरबी/ईपीआर/2/2024 म¤ ÿकािशत हòए थे । 

 (उनसठ) मेघालय úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. एमईजीआरआरबी/प¤शन (संशोधन) िविनयम, 2024  म¤ 

ÿकािशत हòए थे । 
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 (साठ) िमजोरम úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 1 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

जीजेडटी-एमआरबी/पीएसएन-एएमएम/2024-25/01 िविनयम, 2024 

म¤ ÿकािशत हòए थ े। 

 (इकसठ) नागाल§ड úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 4 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

एनआरबी/प¤शन (संशोधन) िविनयम, 2024 म¤ ÿकािशत हòए थ े। 

 (बासठ) पिĲम बंग úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 17 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. पीबीजीबी/एचओ/सीएचएम/पीएडी/301/2024-25, 2024 म¤ 

ÿकािशत हòए थे । 

 (ितरसठ) ÿथमा यूपी úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 10 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. पीयूपीजीबी 2/2024 म¤ ÿकािशत हòए थे । 

 (चौसठ) पंजाब úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 10 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.स. एचओ:एचआरडी: 2024/4363 म¤ ÿकािशत हòए थ े।  

[Placed in Library, See No. LT 1481/18/24]  

 (प§सठ)   राजÖथान मŁधारा úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024 जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या आरएमजीबी/पीआर संशोधन/19/2024 म¤ ÿकािशत हòए थ े।   
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 (िछयासठ)    सĮिगरी úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

एचओ/एचआरएम/डीओपी-जीओआई/86//2024-25 म¤ ÿकािशत हòए 

थे ।   

 (सड़सठ)   सवª हåरयाणा úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 

जो िदनांक 14 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या एचओ/एचआरडीडी/2024/2016 म¤ ÿकािशत हòए थे ।   

 (अड़सठ)    सौराÕů úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 21 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

एसजीबी/एचओ/पीईआर/20282/2024 म¤ ÿकािशत हòए थे ।   

 (उनह°र) तिमलनाडु úाम ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

टीएनजीबी/प¤शन(संशोधन)/041024/2024 म¤ ÿकािशत हòए थे ।   

 (स°र) तेलंगाना úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 01 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

तेलंगाना úामीण ब§क (कमªचारी) प¤शन िविनयम, 2018  म¤ ÿकािशत हòए 

थे ।   

 (इकह°र) िýपरुा úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 28 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.सं. टीजीबी.1/2024 म¤ ÿकािशत हòए थे ।   
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 (बह°र) उÂकल úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 15 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

पीईआर/252 म¤ ÿकािशत हòए थे ।   

 (ितह°र) उ°र बंग ±ेýीय úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024 जो िदनांक 16  अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या फा.सं. यूबीकेजीबी.2/2024 म¤ ÿकािशत हòए थ े।   

 (चौह°र) उ°र बंग ±ेýीय úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 

2024 जो िदनांक 18   अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं́ या एचओ/टीबीसी/17/2024-25/646 म¤ ÿकािशत हòए 

थे । 

 (िपचह°र) उ°राखंड úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 जो 

िदनांक 24 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

फा.सं. यूजीबी/एचओ/2024-52/पीईआर/1133 म¤ ÿकािशत हòए थे ।   

 (िछह°र) िवदभª कŌकण úामीण ब§क (कमªचारी) प¤शन (संशोधन) िविनयम, 2024 

जो िदनांक 01  अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या वीकेजीबी/प¤शन (संशोधन) िविनयम, 2024 म¤ ÿकािशत हòए थ े। 

[Placed in Library, See No. LT 1482/18/24]  

(6) ब§ककारी कंपनी (उपøमŌ का अजªन एवं अंतरण) अिधिनयम, 1970/1980 कì धारा 

19 कì उप-धारा (4) के अंतगªत िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी 

तथा अúेंजी संÖकरण) :- 
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 (एक) ब§क ऑफ बड़ौदा (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 

29 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या फा. स.ं 

एचओ/एचआरएम/116/2714 म¤ म¤ ÿकािशत हòए थे ।   

 (दो) ब§क ऑफ इंिडया (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 

4 िदसÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

बीओआई/एचओ/एचआर/आईआर/एमकेबी/एल-324(अ) म¤ ÿकािशत हòए 

थे ।   

 (तीन) ब§क ऑफ महाराÕů (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 

4 िदसÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या फा. स.ं 

एए³स1/एसटी/ओएसआर/119/2024-25 म¤ ÿकािशत हòए थ े।   

 (चार) इंिडयन ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 4 

िदसÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या फा. स.ं 

आईबी/जी-10/1/2024-25(अ) म¤ ÿकािशत हòए थे ।   

 (पाचँ) इंिडयन ओवरसीज ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो 

िदनांक 2 िदसÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या फा. 

स.ं एचआरएमडी/एसयूपी/177/01/2024-25(अ) म¤ ÿकािशत हòए थे ।   

 (छह) केनरा ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 28 

नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या एचआरडÊÐयू 

पीएम 6114 2024 म¤ ÿकािशत हòए थे ।   

 (सात) स¤ůल ब§क ऑफ इंिडया (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो 

िदनांक 27 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सीओ/एचसीएम/आईआरपी/2024-25/295 म¤ ÿकािशत हòए थ े।   
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 (आठ) यूको ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 27 

नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

एचओ/ईएसटी/2024-25/570 म¤ ÿकािशत हòए थ े।   

 (नौ) पंजाब नेशनल ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो िदनांक 

29 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या फा. स.ं 

एचआरडीडी/पीओएल/ओएसआर(अ) म¤ ÿकािशत हòए थ े।   

 (दस) पंजाब एडं िसंध ब§क (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो 

िदनांक 26 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या फा. 

स.ं पीएसबी/एचआरडी/ओएसआर/2024-25/01 म¤ ÿकािशत हòए थे ।   

 (µयारह) यूिनयन ब§क ऑफ इंिडया (अिधकारी) सेवा (संशोधन) िविनयम, 2024 जो 

िदनांक 27 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सीओ/ईआरडी/पीडी/798/2024 म¤ ÿकािशत हòए थे ।   

[Placed in Library, See No. LT 1483/18/24] 

(7) संिवधान के अनु¸छेद 309 के अंतगªत माल और सवेा कर अपीलीय अिधकरण (समूह 

‘ग’ कमªचाåरयŌ कì भतê, वतेन तथा सेवा के अÆय िनबंधन और शत¦) िनयम, 2024, जो 

िदनांक 21 जून, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 340(अ) 

म¤ ÿकािशत हòए थ,े कì एक ÿित (िहÆदी तथा अúंेजी संÖकरण) तथा एक Óया´याÂमक 

²ापन ।   

(8) उपरोĉ (7) म¤ उिÐलिखत पýŌ को सभा पटल पर रखने म¤ हòए िवलंब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी संÖकरण)  । 

[Placed in Library, See No. LT 1484/18/24] 
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(9) केÆþीय उÂपाद शुÐक अिधिनयम, 1944 कì धारा 38 कì उप-धारा (2) के अÆतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अंúेजी संÖकरण):- 

 (एक) सा.का.िन.743(अ) जो िदनांक 3 िदसÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ,े और िजनके Ĭारा िदनांक 30 जून, 2022 कì अिधसूचना 

सं́ या सा.का.िन. 496(अ) का िनरसन िकया गया है, तथा एक Óया´याÂमक 

²ापन । 

 (दो) क¤ þीय उÂपाद शुÐक (संशोधन) िनयम, 2024 जो िदनांक 3 िदसÌबर, 2024 

के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 745(अ) म¤ ÿकािशत 

हòए थ,े तथा एक Óया´याÂमक ²ापन । 

[Placed in Library, See No. LT 1485/18/24] 

(10) सीमा शुÐक अिधिनयम, 1962 कì धारा 159 के अंतगªत अिधसूचना सं́ या सा.का.िन. 

744(अ) जो िदनांक 3 िदसÌबर, 2024 के भारत के राजपý म¤ ÿकािशत हòई थी तथा 

िजसके Ĭारा िदनांक 30 जून, 2022 कì अिधसूचना सं´या सा.का.िन. 500(अ) का 

िनरसन िकया गया है, कì एक ÿित (िहÆदी तथा अúंेजी सÖंकरण) तथा एक Ó या´ याÂ मक 

²ापन । 

[Placed in Library, See No. LT 1486/18/24] 

(11) क¤ þीय माल और सेवा कर अिधिनयम, 2017 कì धारा 166 के अंतगªत िनÌनिलिखत 

अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúंेजी सÖंकरण):- 

 (एक) का.आ. 5063(अ) जो िदनांक 26 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था, िजसके Ĭारा िदनांक 31 जुलाई, 2024 कì अिधसूचना 

सं́ या का.आ. 3048(अ) और िदनांक 29 नवÌबर, 2024 कì अिधसूचना 
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सं́ या का.आ. 5128(अ) म¤ ÿकािशत उसके शिुĦपý म¤ कितपय संशोधन 

िकए गए ह§, तथा एक Ó या´ याÂ मक ²ापन । 

 (दो) का.आ. 3048(अ) जो िदनांक 31 जुलाई, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था, िजसके Ĭारा सीजीएसटी अिधिनयम, 2017 कì धारा 

109 कì उप-धारा (1), (3) और (4) Ĭारा ÿद° शिĉयŌ का उपयोग करते 

हòए (एक) 1.9.2023 से माल और सवेा कर अपीलीय अिधकरण 

(जीएसटीएटी) कì Öथापना, (दो) नई िदÐली म¤ जीएसटीएटी कì ÿधान पीठ 

के गठन, और (तीन) जीएसटीएटी कì कई राºय पीठ के गठन को 

अिधसूिचत िकया गया है तथा एक Ó या´ याÂ मक ²ापन । 

 (तीन) सा.का.िन. 729(अ) जो िदनांक 25 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनके Ĭारा िदनांक 19 जून, 2017 कì अिधसूचना 

सं́ या सा.का.िन. 02/2017-क¤ þीय कर म¤ कितपय संशोधन िकए गए ह§ 

तथा एक Ó या´ याÂ मक ²ापन । 

 (चार) का.आ 5091(अ) जो िदनांक 27 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था िजसका आशय डीजीजीआई Ĭारा जारी कारण बताओ 

नोिटस के िलए समान Æयायिनणªयन ÿािधकारी िनयुĉ करना है तथा एक 

Ó या´ याÂ मक ²ापन । 

 (पांच) सा.का.िन.735(अ) जो िदनांक 27 नवÌबर, 2024 को भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय मिणपरु राºय म¤ Óयापार का ÿधान 

Öथान पजंीकृत ÓयिĉयŌ के िलए अĉूबर, 2024 के माह के िलए फॉमª 

जीएसटीआर-3ख ÿÖतुत करने कì िनयत तारीख बढ़ाना है तथा एक 

Óया´याÂमक ²ापन । 
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[Placed in Library, See No. LT 1487/18/24] 

(12) सीमाशÐु क टैåरफ अिधिनयम, 1975 कì धारा 9क कì उप-धारा (7) के अंतगªत 

अिधसूचना सं´या सा.का.िन.749(अ) जो िदनांक 04 िदसÌबर, 2024 के भारत के 

राजपý म¤ ÿकािशत हòई थी तथा िदनांक 05 िदसÌबर, 2024 कì अिधसूचना सं´या 

सा.का.िन. 751(अ) म¤ ÿकािशत उसके शुिĦपý िजनका आशय अिधसूचना कì तारीख 

से 06 माह कì अविध के िलए चीन जनवादी गणराºय तथा िवयतनाम स े“टे³सचडª 

टेÌपडª कोटेड तथा अनकोटेड µलास” के आयात पर ÿितपाटन शुÐक लगाना है, कì एक 

ÿित (िहÆदी तथा अंúेजी सÖंकरण) तथा एक Ó या´ याÂ मक ²ापन । 

[Placed in Library, See No. LT 1488/18/24] 

(13) आयकर अिधिनयम, 1961 कì धारा 296 के अंतगªत आयकर (दसवां संशोधन) िनयम, 

2024, जो 29 नवÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 739(अ) म¤ 

ÿकािशत हòए थ,े कì एक ÿित (िहÆदी और अúंेजी संÖकरण) तथा एक Óया´याÂमक 

²ापन । 

[Placed in Library, See No. LT 1489/18/24] 

(14) सामाÆय बीमा कारबार राÕůीयकरण अिधिनयम, 1972 के अÅयाय-पांच के खंड 17 के 

अंतगªत सामाÆय बीमा (अिधकाåरयŌ के वेतनमानŌ और सवेा कì अÆय शतŎ का 

यिुĉकरण) संशोधन योजना, 2024 जो िदनांक 6 िदसÌबर, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या का.आ. 5257 म¤ ÿकािशत हòई थी,कì एक ÿित (िहÆदी और अúंेजी 

सÖंकरण) ।   

[Placed in Library, See No. LT 1490 /18/24] 

(15) संिवधान के अनु̧ छेद 151(1) के अंतगªत माचª, 2022 को समाĮ हòए वषª के िलए भारत 

के िनयंýक-महालेखापरी±क का ÿितवेदन - संघ सरकार (वािणºय)- वषª 2024 का 
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ÿितवेदन सं´या 12 (अनपुालन लेखापरी±ा िटÈपिणयां) कì एक ÿित (िहंदी तथा अंúेजी 

सÖंकरण)  । 

[Placed in Library, See No. LT 1491/18/24] 

(16) (एक) भारतीय बीमा िविनयामक और िवकास ÿािधकरण, हैदराबाद के वषª 2023-

2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अúंेजी संÖकरण) । 

 (दो) भारतीय बीमा िविनयामक और िवकास ÿािधकरण, हैदराबाद के वषª 2023-

2024 के कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा 

अúेंजी संÖकरण) । 

[Placed in Library, See No. LT 1492/18/24] 

(17) वषª 2023-2024 के िलए ±ेýीय úामीण ब§कŌ के कायªकरण कì सरकार Ĭारा कì गई 

समेिकत समी±ा कì एक ÿित (िहÆदी तथा अंúेजी सÖंकरण) । 

[Placed in Library, See No. LT 1493/18/24] 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 

AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 

EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): Sir, I beg to lay on the 

Table:- 

(1) A copy of the Notification No. S.O. 353(E) (Hindi and English versions) 

published in Gazette of India dated 29th January, 2024 making certain 

amendments in the Notification No. S.O. 489(E) dated 1st May, 2003, 

issued under sub-section (1) and (3) of Section 3 of the Environment 

(Protection) Act, 1986. 
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(2) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 1494/18/24] 

(3) A copy of the State Pollution Control Board (Manner of Nomination and 

other Terms and Conditions of Service of Chairman) Rules, 2024 (Hindi 

and English versions) published in Notification No. G.S.R.727(E) in 

Gazette of India dated 25th November, 2024 under sub-section (3) of 

Section 63 of the Water (Prevention and Control of Pollution) Act, 1974. 

[Placed in Library, See No. LT 1495/18/24] 

(4) (i) A copy of the Annual Report (Hindi and English versions) of 

the Govind Ballabh Pant National Institute of Himalayan 

Environment, Almora, for the year 2023-2024, alongwith 

audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Govind Ballabh Pant 

National Institute of Himalayan Environment, Almora, for the 

year 2023-2024. 

[Placed in Library, See No. LT 1496/18/24] 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 

MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 

EASTERN REGION (DR. SUKANTA MAJUMDAR): Sir, I beg to lay on the 

Table:- 
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(1) A copy of the Central University of Jharkhand (Addition) Statutes, 2024 

(Hindi and English versions) published in Notification No. F.No. 

CUJ/Statute/I/2010/Part/II in Gazette of India dated 17th May, 2024 

under sub-section (2) of Section 43 of the Central Universities Act, 2009 

[Placed in Library, See No. LT 1497/18/24] 

(2) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (2) of Section 44 of the Pondicherry University Act, 

1985:- 

 (i) Notification No. PU/LC/Amendments/2023-24/F.No.39-

12/2023-CU-I published in Gazette of India dated 5th 

December, 2023, making certain amendments, mentioned 

therein, to Statute 1 of the Pondicherry University Act, 1985. 

 (ii) Notification No. F.39-4/2019-CU I dated 03.02.2021 published 

in Gazette of India dated 23rd November, 2021, making certain 

amendments, mentioned therein, to Statutes of the 

Pondicherry University Act 1985. 

 (iii) The Pondicherry University (Amendment) Statutes 2021 

published in Notification No. F.No.F.39-4/2019-CUI/dated 

03.02.2021 in Gazette of India dated 9th November, 2021. 

 (iv) The Pondicherry University (Amendment) Statutes 2019 

published in Notification No. F.No.39-4/2019-CU-I dated 

6.12.2019 in Gazette of India dated 26th November, 2022.  
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(3) Three Statements (Hindi and English versions) showing reasons for 

delay in laying the papers mentioned at Item No. (ii to iv) of (2) above. 

[Placed in Library, See No. LT 1497A/18/24] 

(4) (i) A copy of the Annual Report (Hindi and English versions) of 

the School of Planning and Architecture, New Delhi, for the 

year 2023-2024. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the School of Planning and 

Architecture, New Delhi, for the year 2023-2024. 

[Placed in Library, See No. LT 1498/18/24] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of 

the University of Hyderabad, Hyderabad, for the year 2023-

2024. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the University of Hyderabad, Hyderabad, for the year 2023-

2024, together with audit report thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the University of Hyderabad, 

Hyderabad, for the year 2023-2024. 

[Placed in Library, See No. LT 1499/18/24] 
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(6) (i) A copy of the Annual Report (Hindi and English versions) of 

the Jawaharlal Nehru University, New Delhi, for the year 2023-

2024. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Jawaharlal Nehru University, New Delhi, for the year 2023-

2024, together with audited accounts. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Jawaharlal Nehru 

University, New Delhi, for the year 2023-2024. 

[Placed in Library, See No. LT 1500/18/24] 

(7) A copy of the Annual Accounts (Hindi and English versions) of the 

Nagaland University, New Delhi, for the year 2022-2023 together with 

audit report thereon. 

(8) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (7) above. 

[Placed in Library, See No. LT 1501/18/24] 

(9) (i) A copy of the Annual Report (Hindi and English versions) of 

the Shastri Indo Canadian Institute, New Delhi, for the year 

2020-2021, alongwith audited accounts 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Shastri Indo Canadian 

Institute, New Delhi, for the year 2020-2021. 
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(10) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (9) above. 

[Placed in Library, See No. LT 1502/18/24] 

(11) (i) A copy of the Annual Report (Hindi and English versions) of 

the National Institute of Technical Teachers Training & 

Research, Bhopal, for the year 2023-2024, alongwith audited 

accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of 

Technical Teachers Training & Research, Bhopal, for the year 

2023-2024. 

[Placed in Library, See No. LT 1503/18/24] 

(12) (i) A copy of the Annual Report (Hindi and English versions) of 

the National Institute of Technical Teachers Training and 

Research, Chandigarh, for the year 2023-2024, alongwith 

audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of 

Technical Teachers Training and Research, Chandigarh, for 

the year 2023-2024. 

[Placed in Library, See No. LT 1504/18/24] 
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(13) (i) A copy of the Annual Report (Hindi and English versions) of 

the National Institute of Technical Teachers Training and 

Research, Kolkata, for the year 2023-2024, alongwith audited 

accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of 

Technical Teachers Training and Research, Kolkata, for the 

year 2023-2024. 

[Placed in Library, See No. LT 1505/18/24] 

(14) (i) A copy of the Annual Report (Hindi and English versions) of 

the Board of Apprenticeship Training (BOAT), Northern 

Region, Kanpur, for the year 2023-2024, alongwith audited 

accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Board of Apprenticeship 

Training (BOAT), Northern Region, Kanpur, for the year 2023-

2024. 

[Placed in Library, See No. LT 1506/18/24] 

(15) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Institute of Management, Raipur, for the year 2023-

2024, alongwith audited accounts. 
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 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Institute of 

Management, Raipur, for the year 2023-2024. 

[Placed in Library, See No. LT 1507/18/24] 

(16) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Institute of Management, Bombay, Mumbai, for the 

year 2023-2024. 

 (ii) A copy of the Annual Audit Accounts (Hindi and English 

versions) of the Indian Institute of Management, Bombay, 

Mumbai, for the year 2023-2024, together with audit report 

thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Institute of 

Management, Bombay, Mumbai, for the year 2023-2024. 

[Placed in Library, See No. LT 1508/18/24] 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 

(®ी हषª मÐहोýा) : अÅय± महोदय, म§ िनÌनिलिखत पý सभा पटल पर रखता हóं :- 

(1) भारतीय ÿितÖपधाª आयोग, नई िदÐली के वषª 2023-2024 के वािषªक लेखाओ ंकì एक 

ÿित (िहÆदी तथा अंúेजी सÖंकरण) तथा उन पर लेखापरी±ा ÿितवेदन । 

(2) 31 माचª, 2024 को समाĮ वषª के िलए कंपनी अिधिनयम, 2013 के कायªकरण और 

ÿशासन के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी संÖकरण)  । 

[Placed in Library, See No. LT 1509/18/24] 

________ 
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12.02½hrs 
 

STANDING COMMITTEE ON CONSUMER AFFAIRS, FOOD AND  
PUBLIC DISTRIBUTION 

5th and 6th Reports 
 

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Sir, I beg to lay the 

following Reports (Hindi and English versions) of the Standing Committee on 

Consumer Affairs, Food and Public Distribution: - 

(1) Fifth Report on Demands for Grants (2024-25) of the Ministry of 

Consumer Affairs, Food and Public Distribution (Department of Consumer 

Affairs). 

(2) Sixth Report on Demands for Grants (2024-25) of the Ministry of 

Consumer Affairs, Food and Public Distribution (Department of Food and 

Public Distribution). 

_________ 

 
 
माननीय अÅय± : आइटम नÌबर, 9 ®ी बसवराज बोÌमई – उपिÖथत नहé । 
 ®ी łþ नारायण पाणी । 

12.03 hrs 

STANDING COMMITTEE ON LABOUR, TEXTILES AND  
SKILL DEVELOPMENT  

1st to 3rd Reports 
 

®ी Łþ नारायण पाणी (धेÆकानल) : अÅय± महोदय, म§ ®म, वľ और कौशल िवकास संबंधी Ö थायी 

सिमित के िनÌनिलिखत ÿितवेदन (िहÆदी  तथा अंúेजी सÖंकरण) ÿÖतुत करता हóं:- 
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(1) ®म और रोजगार मंýालय कì ‘अनदुानŌ कì मांग¤ (2024-25)’ के बार ेम¤ पहला ÿितवेदन । 

(2) वľ मंýालय कì ‘अनदुानŌ कì मांग¤ (2024-25)’ के बार ेम¤ दूसरा ÿितवेदन । 

(3) कौशल िवकास और उīमशीलता  मंýालय कì ‘अनदुानŌ कì मांग¤ (2024-25)’ के बारे म¤ तीसरा 

ÿितवेदन । 

________ 

 
 
12.03½ hrs 
 

STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS 
(i)   1st to 5th Reports 

 
SHRI KIRTI AZAD (BARDHAMAN-DURGAPUR): Sir, I beg to lay the following 

Reports (Hindi and English versions) of the Standing Committee on Chemicals and 

Fertilizers (2024-25):- 

(1) First Report on Action Taken by the Government on the 

observations/recommendations of the Committee contained in their Forty 

Sixth Report (Seventeenth Lok Sabha) on ‘Insecticides & Pesticides – 

promotion and development including safe usage – licensing regime for 

insecticides’ pertaining to the Department of Chemicals and 

Petrochemicals, Ministry of Chemicals and Fertilizers. 

(2) Second Report on Action Taken by the Government on the 

observations/recommendations of the Committee contained in their Fiftieth 

Report (Seventeenth Lok Sabha) on ‘Promotion of Medical Device 

Industry’ pertaining to the Department of Pharmaceuticals, Ministry of 
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Chemicals and Fertilizers. 

(3) Third Report on 'Demands for Grants (2024-25)’ pertaining to the 

Department of Fertilizers. 

(4) Fourth Report on 'Demands for Grants (2024-25)’ pertaining to the 

Department of Chemicals and Petrochemicals. 

(5) Fifth Report on 'Demands for Grants (2024-25)’ pertaining to the 

Department of Pharmaceuticals. 

 

(ii)   Statements 
 

SHRI KIRTI AZAD : Sir, I beg to lay on the Table Six Action Taken Statements 

(Hindi and English versions) showing Final Action Taken by the Government on 

the recommendations contained in the following Action Taken Reports of the 

Standing Committee on Chemicals and Fertilizers (2024-25):- 

(1) Action Taken Statement on Forty-seventh Report of the Standing 

Committee on Chemicals and Fertilizers on Action Taken by the 

Government on the observations/ recommendations of the Committee 

contained in their Thirty-ninth Report (17th Lok Sabha) on ‘NANO 

fertilizers for sustainable crop production and maintaining soil health’ of 

the Department of Fertilizers. 

(2) Action Taken Statement on Forty-eighth Report of the Standing 

Committee on Chemicals and Fertilizers on action taken by the 

Government on the observations/recommendations of the Committee 
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contained in their Fortieth Report (17th Lok Sabha) on ‘Demands for 

Grants (2023-24) of the Department of Fertilizers’. 

(3) Action Taken Statement on Fifty-first Report of the Standing Committee 

on Chemicals and Fertilizers on action taken by the Government on the 

observations/recommendations of the Committee contained in their 

Forty-first Report (17th Lok Sabha) on ‘Demands for Grants (2023-24) 

of the Department of Chemicals and Petrochemicals’. 

(4) Action Taken Statement on Forty- Fifth Report of the Standing 

Committee on Chemicals and Fertilizers on action taken by the 

Government on the observations/ recommendations of the Committee 

contained in their Forty- Second Report (17th Lok Sabha) on ‘Demands 

for Grants (2023-24)’ of the Department of Pharmaceuticals. 

(5) Action Taken Statement on Fifty-second Report of the Standing 

Committee on Chemicals and Fertilizers on action taken by the 

Government on the observations/ recommendations of the Committee 

contained in their Forty-third Report (17th Lok Sabha) on ‘Planning for 

fertilizers production and import policy on fertilizers including GST and 

import duty thereon’ of the Department of Fertilizers. 

(6) Action Taken Statement on Forty-ninth Report of the Standing 

Committee on Chemicals and Fertilizers on action taken by the 

Government on the observations/recommendations of the Committee 

contained in their Forty-fourth Report (17th Lok Sabha) on ‘Fertilizers 

Subsidy Policy and Pricing Matters including need to continue Urea 
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Subsidy Scheme’ of the Department of Fertilizers.  

_________ 

 
12.04½ hrs 
 

STANDING COMMITTEE ON COAL, MINES AND STEEL   
Statements 

 
SHRI ANURAG SINGH THAKUR (HAMIRPUR): Sir, I beg to lay the following 

Final Action Taken Statements (Hindi and English versions) of the Standing 

Committee on Coal, Mines and Steel:- 

(1) Thirty-second Report (17th Lok Sabha) on action taken by the Government 

on the observations/recommendations contained in Twenty-eighth Report 

(17th Lok Sabha) on ‘Demands for Grants (2022-23)’ relating to the 

Ministry of Steel. 

(2) Thirty-third Report (17th Lok Sabha) on action taken by the Government 

on the observations/recommendations contained in Twenty-ninth Report 

(17th Lok Sabha) on ‘Demands for Grants (2022-23)’ relating to the 

Ministry of Mines. 

(3) Thirty-fourth Report (17th Lok Sabha) on action taken by the Government 

on the observations/recommendations contained in Thirtieth Report (17th 

Lok Sabha) on ‘Demands for Grants (2022-23)’ relating to the Ministry of 

Coal. 

 

(4) Thirty-fifth Report (17th Lok Sabha) on action taken by the Government on 
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the observations/recommendations contained in Thirty First Report (17th 

Lok Sabha) on the subject ‘Development of Aluminum and Copper 

Industries in the Country’ relating to the Ministry of Mines. 

(5) Forty-first Report (17th Lok Sabha) on Action Taken by the Government on 

the observations/recommendations contained in the Thirty-sixth Report 

(17th Lok Sabha) on the subject ‘Skill Development in Steel Sector’ 

relating to the Ministry of Steel. 

(6) Forty-second Report (17th Lok Sabha) on Action Taken by the Government 

on the observations/recommendations contained in the Thirty-seventh 

Report (17th Lok Sabha) on the subject ‘Import of Coal –Trends and Issue 

of Self Reliance’ relating to the Ministry of Coal. 

(7) Forty-third Report (17th Lok Sabha) on Action Taken by the Government 

on the observations/recommendations contained in the Thirty-eighth 

Report (17th Lok Sabha) on ‘Demands for Grants (2023-24)’ relating to the 

Ministry of Coal. 

(8) Forty-fourth Report (17th Lok Sabha) on Action Taken by the Government 

on the observations/recommendations contained in the Thirty-ninth 

Report (17th Lok Sabha) on ‘Demands for Grants (2023-24)’ relating to the 

Ministry of Mines. 
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(9) Forty-fifth Report (17th Lok Sabha) on Action Taken by the Government on 

the observations/recommendations contained in the Fortieth Report (17th 

Lok Sabha) on ‘Demands for Grants (2023-24)’ relating to the Ministry of 

Steel. 

 

__________ 

 
 

माननीय अÅय± : शूÆय काल के दौरान लोक महÂव के अिवलÌबनीय िवषय को म§ उठाने कì अनमुित 

द ेरहा हóं । मुझे आशा है िक सदन सहयोग करगेा । हम दो-दो िमनट म¤ अपनी बात कह¤ । काफì िदनŌ 

से शूÆय काल नहé हòआ है और कई माननीय सदÖयŌ का आúह है । 

… (Óयवधान) 

®ी धम¥Æþ यादव (आज़मगढ़) : सर, तीन िमनट कì ÓयवÖथा है । … (Óयवधान) 

माननीय अÅय± : नो । 

डॉ. सजंय जायसवाल (पिĲम चÌपारण) : अÅय± जी, संिवधान के िडÖकशन कì चचाª म¤ राº य सभा 

के एक सांसद का नाम गलत ढंग स ेिलया गया है । 

माननीय अÅय± : आप एक िमनट बैिठये । आप दो बजे के बाद अपना िवषय उठाना, शूÆय काल म¤ 

नहé । 

 मेरा आúह है िक आप शूÆय काल म¤ दो िमनट म¤ अपनी बात कह¤ । जो िवषय िदए ह§, उस िवषय 

पर अपनी बात रख¤ । हम शूÆय काल ÓयविÖथत तरीके से चलाना चाहते ह§ ।  

कई माननीय सदÖय नए ह§, जो अपने संसदीय ±ेý के िवषयŌ को उठाना चाहते ह§ । मुझे आशा 

है िक आप सब चेयर को सहयोग कर¤ग े। 

®ी उÌमेदा राम बेनीवाल जी । 
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®ी उÌमेदा राम बेनीवाल (बाड़मेर) : माननीय अÅय± महोदय, आपने मुझे मेर ेसंसदीय ±ेý के अित 

महÂवपूणª मुĥे पर बोलना का समय िदया, इसके िलए म§ अपने संसदीय ±ेý कì जनता कì तरफ स े

आपका आभार Óयĉ करता हóं । 

 म§ आपके माÅयम स ेसरकार का Åयान आकिषªत करना चाहóंगा िक मेर ेसंसदीय ±ेý बाड़मेर, 

जैसलमेर, बालोतरा म¤ सोलर, िवंड और थमªल ÈलांटŌ के माÅयम स ेदशे म¤ सबस ेºयादा िबजली का 

उÂपादन होता है । लेिकन ‘दीये तले अंधेरा वाली’ कहावत िसĦ हो रही है । लोगŌ को घरलूे एव ंकृिष 

कायª हेत ुपयाªĮ माýा म¤ िबजली नसीब नहé हो पाती है, िजसस ेिकसानŌ को रबी कì बवुाई करने म¤ 

दरेी हो रही है । नहरी ±ेý म¤ भी िबजली कì गÌभीर समÖया ह ै। फÓवारा पĦित स ेिडिµगयŌ के माÅयम 

स,े लाइट नहé िमलन ेकì वजह स,े िकसान अपनी बुवाई नहé कर पा रहे ह§ । िकसानŌ को माý दो-तीन 

घंटे िबजली िमलती है और वह भी कम वोÐटेज होन ेकì वजह स,े उनकì मोटर¤ जल जाती ह§, िजससे 

िकसानŌ का उसकì åरपयेåरंग के िलए बहòत खचाª आता है । ůांसफामªर जलने के बाद महीनŌ भर उनको 

åरÈलेसम¤ट नहé िकए जाते ह§ और लाइन¤ फॉÐट हो जाती ह§ तो िकसानŌ को दÉतरŌ म¤ च³कर लगाने 

पड़ते ह§ । एफआरडी टीम¤ सही ढंग स ेकाम नहé करती ह§ । पयाªĮ माýा म¤ िबजली नहé िमलने के कारण 

उपज … (Óयवधान) 

माननीय अÅय± : माननीय सदÖय, आप बैिठये । 

®ी उÌमेदा राम बेनीवाल : मेरी आपके माÅयम स ेमांग है िक  िकसानŌ को समय पर पूरी िबजली 

िमले । आरडीएसएस Öकìम के तहत जो जीएसएस बन रहे ह§, उनको तुरंत ÿभाव स ेबनाया जाए । 

िकसानŌ को पूरी िबजली िमल,े इसके िलए फìडरŌ को दłुÖत िकया जाए । ůांसफामªर नए लगाये जाए 

और नए जीएसएस बनाए, तािक िकसानŌ को घरलूे िबजली और एúीकÐचर के िलए िबजली समय पर 

िमलती रहे । … (Óयवधान) 

माननीय अÅय± : माननीय सदÖय, Èलीज आप बैिठये । 

®ी उÌमदेा राम बेनीवाल : करीब 75 हजार लोग आज भी अंधेर ेके अंदर ह§ और उनको नए कनै³शन 

िदए जाए । 
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माननीय अÅय± : माननीय सदÖय, आप पहली बार चनुकर आए ह§ । कई िवषय राºयŌ के रहते    ह§। 

हमारी कोिशश होनी चािहए िक हम जो केÆþ के िवषय ह§, उनको सामाÆय łप स ेउठाए ं। अगर राºय-

केÆþ के िवषय हŌ तो आप उठा सकते ह§ । आपको यह ÿयास करना चािहए । 

®ी एन. के. ÿेमचÆþन जी । 

SHRI N. K. PREMACHANDRAN (KOLLAM): Hon. Speaker, Sir, once in a while, 

my name is coming in the draw of lots. Since only 20 Members are successful, 

kindly allow some more time to at least those who figure in the list.  

Sir, I thank you very much for affording me this opportunity to raise the issue 

of Employees’ Pension Scheme, 1995. I draw the attention of the Labour Minister, 

through you, to the grave irregularity and injustice shown to the poor workers of 

this country. I have been fighting this cause since 2014. Several representations, 

interventions and submissions were made in this House, but unfortunately, 

nothing positive is coming from the Labour Ministry.  

 On 04.11.2022, the Supreme Court gave a full-fledged judgement by virtue 

of which the employees are entitled to receive a higher pension under the 

Employees’ Pension Scheme. Even after the lapse of two years, so far one per 

cent of the total persons, who have given the applications, has got higher pension 

in the State of Kerala. As per the media reports, only two per cent people have 

got higher pension. The total number of applications already submitted till August 

7, 2024 is 17,48,775. 

 The EPFO has given higher pension only to 8,401 people. Kindly see that 

even after two years of the Supreme Court judgement, the Employees’ Provident 

Fund Organisation is taking a very negative attitude towards the workers, and not 
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giving higher pension. So, my submission is higher pension has to be given at the 

earliest. 

 Also, regarding the calculation of pension, a new method of calculation has 

been taken into account, that is, pro rata basis of allocation. It has been divided 

into two parts, that is, pension before 01.09.2014 and pension after 01.09.2014. 

It is against the Act; it is against the scheme; and it is against all norms. So, that 

has to be reconsidered. 

 The final point is regarding the minimum pension. In the 16th Lok Sabha, I 

had given a Private Member Resolution. The whole House had unanimously 

consented to it and a recommendation has already been given. So far, the 

minimum pension has not been increased. So, I request for the enhancement of 

the minimum pension. These three issues have to be considered. 

®ी उººवल रमण िसहं (इलाहाबाद) : माननीय अÅय± महोदय, म§ आपके माÅयम स ेसरकार का 

Åयान जैन समुदाय के पिवý पूजा Öथल िगरनार पवªत कì ओर आकिषªत करना चाहता हó ँ।  

 जैन समाज अित अÐपसं´यक है । जैन समाज का हमेशा से ही राÕů-िनमाªण म¤ अहम योगदान 

रहा है । जैन धमª के अनयुािययŌ पर िकस न िकसी łप से ÿहार िकया जाता रहा है । िगरनार पवªत कì 

पाचँवé टॉप, जो जैन धमª के 22व¤ तीथ«कर भगवान नेिमनाथ कì मो± Öथली है । वहाँ पर भगवान 

नेिमनाथ के मो± कÐयाणक िदवस, 13 जलुाई को जैन समाज के लोगŌ को िनवाªण लाडू चढ़ाने से 

रोका गया । भारतवषêय िदगÌबर जैन तीथª कमेटी के सदÖयŌ ने बताया िक पूजा-अचªना कì सामúी- 

बादाम आिद भी रोकì जा रही ह ै।  

 म§ आपके माÅयम स,े सरकार से परुजोर अपील करता हó ँिक जैन समुदाय के धमª तीथª और 

सÖंकृित को संरि±त और सरुि±त करने के िलए जैन बोडª  कì Öथापना कì जाए । 

 धÆयवाद । 
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®ी चÆþ ÿकाश चौधरी (िगåरडीह) : माननीय अÅय± महोदय, झारखÁड राºय म¤ पाचँ जनजाितयŌ 

कì ±ेýीय भाषाए-ं संथाली, कुड़ðक, मुंडारी, हो, खिड़या, कुड़माली, खोरठा, पचपरगिनया और नागपरुी 

बोली जाती ह§ । इनम¤ से िसफª  संथाली भाषा को आठवé अनुसूची म¤ शािमल िकया गया है । जबिक 

आठ अÆय जनजातीय और ±ेýीय भाषाओ ंको शािमल नहé िकया गया है । िकन कारणŌ से इन भाषाओ ं

को छोड़ा गया है? भारतीय भाषा संÖथान Ĭारा इन पर ³या शोध हòआ है? राÕůीय िश±ा नीित के तहत 

इन भाषाओ ंको कैसे बढ़ावा देने कì योजना है?  

 म§ आपके माÅयम स,े सरकार से यह जानना चाहता हó ँ³यŌिक कुड़माली भाषा झारखÁड, 

बंगाल, असम और ओिडशा राºयŌ म¤ लगभग 3 करोड़ कुड़मी और अÆय समदुायŌ Ĭारा बोली जाती 

है। आगामी जनगणना भाषा कॉलम  म¤ कुड़माली भाषा के Öथान पर कुड़माली थार को रखा गया जबिक 

कुड़माली भाषा को अÆय łप म¤ रखा गया है । कुड़माली भाषा झारखÁड राºय कì िĬतीय राजभाषा 

के łप म¤ भी दजª ह ै । कुड़माली भाषा का पठन-पाठन झारखÁड और पिĲम बंगाल राºयŌ के दो 

िवĵिवīालयŌ Ĭारा भी करायी जाती है ।  

®ी सतपाल āĺचारी (सोनीपत) :  माननीय अÅय± महोदय, म§ आपके माÅयम से, माननीय पåरवहन 

मंýी जी से åर³वÖेट करना चाहता हó ँिक जéद-पानीपत रोड का िनमाªण कायª लगभग 15 वषŎ से लंिबत 

है । वहा ँडबल इंजन कì सरकार है । म§ने पहले भी इसके िलए åर³वÖेट िकया था, िजसका जवाब िमला 

था । माननीय गडकरी जी कì नज़रŌ से वह रोड कैसे बच गया, ³यŌिक वह रोड भी एन.एच. है । उसका 

कारण यह बताया गया िक हåरयाणा सरकार Ĭारा रोड के िकनारे के पेड़Ō कì कटाई नहé करायी गयी 

है ।  

 आपके माÅयम से, माननीय मंýी जी से मेरा पनु: आúह है िक जéद-पानीपत रोड, जो बहòत ही 

महÂवपूणª रोड है, यह हåरयाणा के मÅय भाग को जोड़ने वाला रोड है, इसके बार ेम¤ आप सब जानते 

ह§, इसिलए उस रोड के िनमाªण कायª को पूरा कराया जाए । 

 महोदय, आपके माÅयम स ेमेरी एक और अपील है ।… (Óयवधान) 
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माननीय अÅय± : ®ी राम ÿसाद चौधरी जी । 

… (Óयवधान) 

माननीय अÅय± : सतपाल जी, ऐसे नहé होता है, आप िसफª  अपना िवषय रखा कìिजए । 

… (Óयवधान) 

माननीय अÅय± : ®ी राम ÿसाद चौधरी जी – आप बोिलए । 

… (Óयवधान) 

®ी राम ÿसाद चौधरी (बÖती) : माÆयवर, म§ आपकì अनमुित स ेकहना चाहता हóं िक हमार ेपूवê उ°र 

ÿदेश म¤ िकसानŌ के िहत के िलए वषª 1978 म¤ दो िजलŌ के िलए सरयू पåरयोजना शुł कì गई थी । 

वषª 1982 म¤ इस ेपूवê उ°र ÿदशे के दस िजलŌ म¤ लागू करने का काम िकया गया था और ‘राÕůीय 

सरयू पåरयोजना’ के नाम स ेशłु िकया गया था ।  

 माÆयवर, लगभग दस हजार करोड़ Łपए कì लागत से यह सात हजार िकलोमीटर कì यह नहर 

बनी हòई है । 11 िदसंबर, 2021 को इस दशे के माननीय ÿधान मंýी जी न ेबलरामपरु म¤ पहòंचकर इस 

नहर को राÕů को समिपªत िकया था ।  

 माÆयवर, म§ आपके माÅयम स ेकहना चाहता हóं िक आज भी जो पूवê उ°र ÿदशे के िजल ेह§, 

जैस े बहराइच, गŌडा, बलरामपरु, ®ावÖती, बÖती, संत कबीर नगर, िसĦाथª नगर, गोरखपुर, 

महाराजगंज, ऐसी जगहŌ पर जब पानी जाता है, तो नहर कì कटान होती है । िकसानŌ कì हजारŌ एकड़ 

जमीन म¤ जलभराव हो जाता है । चाहे रबी कì फसल हो, चाहे धान कì रोपाई का समय हो, िकसान 

अपनी फसल कर नहé पाता है ।  

 माÆयवर, म§ आपके माÅयम स ेभारत कì सरकार के जल शिĉ मंýी जी स ेमांग करना चाहता 

हóं िक व ेपुन: इसका सव¥ कराकर जो मेन नहर है, उसको प³का करने का काम करने का कÕ ट कर¤ । 

बहòत स ेिकसानŌ का अभी मुआवजा बाकì है, उस ेदेन ेका काम भी सरकार करे ।  

 इÆहé शÊदŌ के साथ आपको बहòत-बहòत धÆयवाद देते हòए म§ अपनी बात समाĮ करता हóं । 

 धÆयवाद । 
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12.18 hrs    

(Shrimati Sandhya Ray in the Chair) 

®ीमती शोभनाबेन महÆेþिसहं बारैया (साबरकांठा) :  आदरणीय सभापित महोदया, धÆयवाद िक 

आपन ेमुझे शूÆय काल म¤ अपना िवषय रखन ेका मौका िदया ।  

 महोदया, म§ आपके माÅयम स े हमार े यशÖवी ÿधान मंýी ®ी नरÆेþ मोदी जी और सड़क 

पåरवहन और राजमागª मंýी जी का आभार Óयĉ करती हóं, िजÆहŌने हमार ेसाबरकांठा और अरवÐली 

िजलŌ स ेगुजरने वाल ेशामलाजी-िचरोडा नेशनल हाईव ेके कायª को पूणª करने के िलए 454 करोड़ 

Łपए जैसी भारी धनरािश आवंिटत कì है ।  

म§ इसके िलए Ńदय स ेउनका आभार Óयĉ करती हóं । इसी के साथ म§ माननीय मंýी जी का 

Åयान आकिषªत करना चाहती हóं िक वतªमान म¤ यह कायª बहòत तेजी स ेचल रहा है, लेिकन मुझे जनता 

और िहÌमत नगर कì नगर पािलका कì जनता स ेअनरुोध ÿाĮ हòआ है िक हाईवे नंबर – 48, जो 

िहÌमत नगर कì नगर पािलका स ेगजुरता है, उसके कारण पीन ेके पानी कì पाइप लाइन, गटर लाइन 

और गैस लाइन को बार-बार तोड़ना पड़ता है, िजसस ेसरकार के पैसŌ का अपÓयय होता है ।  

अत: वतªमान म¤ जारी इस कायª के दौरान इन सभी भूिमगत पाइपलाइनŌ कì उिचत ÓयवÖथा 

कì जाए, ऐसी मेरी ÿाथªना है । इसके अितåरĉ िजल ेस ेगुजरने वाल ेहाईवे पर ÿांितज तालुका के 

रसूलपरु गांव का अडंरपास Öवीकृत नहé हòआ है । इसके कारण आसपास के चार-पांच हजार लोगŌ 

एव ंिकसानŌ को आवागमन म¤ असुिवधा होती है । इसके अलावा िहÌमत नगर तालुका के िपपलोदी 

और िभलोड़ा तालुका के गडादर कंपा के पास अंडरपास नहé होन ेके कारण आम जनता को किठन 

परेशािनयŌ का सामना करना पड़ता है । इसिलए, इन तीनŌ ÖथानŌ पर अंडरपासज़े Öवीकृत िकए जाए।ं    

इसके अलावा हाईवे पर िÖथत सभी पुलŌ के आसपास सिवªस-रोड्स बाåरश के कारण बारबंर 

टूट जाती ह§ । इसिलए, इस ेआरसीसी तकनीक स ेबनाया जाए, ऐसी मेरी ÿाथªना है ।  धÆयवाद । 

डॉ. ÿशांत यादवराव पडोल े(भÆडारा-गŌिदया) : महोदया, आज हमार ेिलए बहòत गवª का िदवस  है। 

आज ही के िदन 16 िदसÌबर, 1971 म¤ हमने पािकÖतान पर जीत पाई थी और बांµलादेश का िनमाªण 
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िकया था । पूवª ÿधान मंýी ®ीमती इंिदरा गांधी जी न ेयह संभव कर िदखाया था । आज दभुाª µय देिखए 

िक हालात बदल गए ह§ । बांµलादेश के िहंदओु ंपर अÂयाचार हो रहे ह§ और हम कुछ नहé कर पा रहे ह§। 

बांµलादेश म¤ िहंदू मंिदरŌ और धािमªक ÖथलŌ पर हमल ेबढ़ रह ेह§ । बांµलादेशी सनातनी समदुाय को डर 

है िक वहां कì कट् टरपंथी सरकार िकसी भी Öतर तक िगर सकती है । मंिदरŌ म¤ मूितªयां जलाई जा रही 

ह§ । िहंदू पåरवारŌ कì सÌपि°यŌ को नुकसान पहòंचाया जा रहा ह ै। उनकì धािमªक Öवतंýता पर हमला 

हो रहा है । यह न केवल मानवािधकार का उÐलंघन है बिÐक हमार े पड़ोसी दशे के साथ हमार े

ऐितहािसक और सांÖकृितक संबंधŌ पर ÿĳ भी उठाता है । भारत सरकार कì िजÌमेदारी यह सुिनिĲत 

करने कì है िक बांµलादेश हो या िवĵ का कोई भी देश हो, वहां िहंद ूसरुि±त रह¤ और सÌमािनत जीवन 

Óयतीत कर सक¤  । 

 महोदया, दसूरी तरफ पािकÖतान कì जेल म¤ बंद कुलभूषण यादव का मामला हर भारतीय के 

िलए िचंता का िवषय है । अंतराªÕůीय Æयायालय के आदेश के बावजूद पािकÖतान न ेउनके ÿित Æयाय 

का उपहास िकया है । यह न केवल अंतराªÕůीय कानून का उÐलंघन है बिÐक मानवता के िखलाफ 

अपराध भी है । मेरा सवाल है िक ³या सरकार बांµलादेश म¤ िहंदओु ंकì सरु±ा के िलए बांµलादेश 

सरकार स ेिवशेष वाताª करने कì योजना बना रही है? पािकÖतान कì जेल म¤ बंद कुलभूषण यादव कì 

सरुि±त वापसी सिुनिĲत करन ेके िलए सरकार न े³या ठोस कदम उठाया ह?ै म§ दो वा³य बोलकर 

अपनी बात समाĮ कłंगा - 

 

“चपु रहो तो पÂथर, बोलो तो बगावत, यह कैसा समय है । 

यह कैसी बांµलादेश और पािकÖतान कì िसयासत है 

मोदी जी इस चøÓयूह को कब तोड़¤गे । ” 
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SHRI GURMEET SINGH MEET HAYER (SANGRUR): I thank you, Ma’am 

Chairperson that you have given me the opportunity to speak on an important 

matter of Urgent Public Importance.  Sports have played a vital role and have a 

glorious history in Punjab.  Many players from Punjab have set records that have 

not yet been broken. 

 Ma’am, Balbir Singh Sr. had scored 5 goals in hockey in Olympic games 

final.  Udham Singh ji won 3 gold medals and one silver medal in Olympics.  The 

first individual Olympic Gold medal was won by Abhinav Bindra ji from Punjab. 

 Ma’am Chairperson, there is a scheme of ‘Khelo India’ of Central 

Government.  But Punjab is granted a paltry sum under this Scheme.  We have 

given wonderful players to the country in Olympic games and Asian games.  Out 

of over 650 players in Indian contingent, over 50 players belonged to Punjab and 

over 20 players had won medals for the country.  It is 20% of total medals won by 

the country.  In Olympics too, our hockey team won a medal.  However, adequate 

funds have not been granted to Punjab. 

 We in Punjab have only 2% population of the total population of India.  

However, we bring 20% medals for the country.  More money is allocated to other 

States.  These States do not provide any medal to the country.  Gujarat was given 

over Rs.400 crore.  UP was provided over Rs.400 crore. 

 
 English translation of the speech originally delivered in Punjabi. 
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 So, I urge upon the Government that funds should be allocated to States 

for sports on the basis of their performance so that such States can perform much 

better in future. 

SHRI MADDILA GURUMOORTHY (TIRUPATI): Madam, I would like to bring to 

your attention several railway developmental issues in my Parliamentary 

constituency.  

Firstly, establishing a third railway line between Renigunta and Gudur is 

essential to ease the current congestion in the railway traffic. Three is a dire need 

for early completion of the Pudi-Yerpedu railway line. I would also like to request 

the hon. Minister to restore the train stoppages at Vendodu, Naidupeta, and 

Sullurupeta, which were suspended after COVID-19 came. 

Additionally, the widening of the underpass near Ambedkar Nagar in Gudur 

is very essential to decrease the traffic bottlenecks in Gudur town. 

Thirdly, introduction of a Vande Bharat sleeper train between Tirupati and 

Visakhapatnam is very much needed for pilgrim traffic. Moreover, the new train 

services connecting Tirupati with Varanasi and Ayodhya will meet the rising 

demand of pilgrims. 

Lastly, regular MEMU services connecting Tirupati, Nellore and Kadapa are 

much needed.  This is because there are seven industrial SEZs.  So, it will be very 

helpful for my Parliamentary constituency. 

Thank you, Madam.  
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®ी अŁण गोिवल (मेरठ) : जय ®ी राम! 

 माननीय सभापित महोदया, जहां म§ने अपने जीवन के 50 साल गज़ुार ेह§, उसके बार ेम¤, यानी 

िफÐम एÁड टीवी इंडÖůी के बार ेम¤ सदन के सामने कुछ हाडª फै³ट्स रखना चाहता हóं ।  

 इस इंडÖůी म¤ जो नéव के पÂथर होते ह§, वे छोटे और मंझोले कमªचारी होते ह§, टेि³निशयÆस 

और छोटे कलाकार होते ह§ । इन कलाकारŌ और ®िमकŌ का बहòत शोषण होता ह ै। वहां जो कॉÆůै³ट्स 

होते ह§, वे अिधकतर िफÐम िनमाªताओ ंऔर िनद¥शकŌ के प± म¤ होते ह§ । इन पर भारत सरकार और 

राºय सरकार के ®म कानून लागू होने चािहए । इÆह¤ सिुवधाए ंिमलनी चािहए, जैसे काम के िनधाªåरत 

घंटे, फायर सÉेटी, इलेि³ůकल िमसहैप से बचने कì सिुवधा होनी चािहए । िनधाªåरत समय के पĲात् 

इनके िलए ओवरटाइम कì ÓयवÖथा होना चािहए । ®म कानून के अनसुार इनके िलए अवकाश, मिहला 

कामगारŌ को ÿसूित अवकाश, िचिकÂसा सिुवधा िमलनी चािहए । अपने जीवन के संÅया काल म¤ जब 

इन किमªयŌ कì आय का कोई साधन नहé रहता, उस समय सभी सरकारी कानूनŌ के अÆतगªत इÆह¤ 

सिुवधाए ंिमलनी चािहए, जैसे ÿोिवड¤ट फंड, úै¸यूटी, ®िमक अÖपताल कì सुिवधा इÂयािद  । इन लोगŌ 

के िलए एक ÖटैÁडडª कॉÆůै³ट तैयार होना चािहए और िनमाªताओ ंके िलए उस कॉÆůै³ट को साइन 

करना आवÔयक बना िदया जाए ।  

महोदया, छोटे कलाकार िफÐम िनमाªण के बहòत अिनवायª अंग होते ह§ । मेरा माननीय आई. 

एÁड बी. िमिनÖटर और ®म मýंी जी से आúह है िक दोनŌ मýंालयŌ को िमलकर उनके Ĭारा एक कमेटी 

का गठन िकया जाए, जो इन वकª सª को वे सभी सिुवधाए ंिदला सके, जो िकसी भी दूसरी इंडÖůी के 

वकª सª को िमलती ह§ । 

 जय ®ी राम! 

®ी ÿदीप पुरोिहत (बारगढ़) : सभापित महोदया, म§ िजस लोकसभा संसदीय ±ेý के लोगŌ का यहां 

ÿितिनिधÂव कर रहा हóं, वह देश का और ओिडशा का एक सबसे िपछड़ा ±ेý बारगढ़, पदमपरु लोक 

सभा ±ेý है ।  
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 महोदया, म§ देश के यशÖवी ÿधान मंýी नरÆेþ मोदी जी को और देश के रले मंýी अिĵनी वÕैणव 

जी को धÆयवाद देना चाहता हóं । कई सालŌ से वहां कई सरकार¤ आई ंऔर कई सरकार¤ गयé, पर वहां 

के लोगŌ कì बरगढ़-नुआपाड़ा रले पåरयोजना कì जो मांग थी, वह पूरी नहé हो पा रही थी । म§ देश के 

यशÖवी ÿधान मंýी जी एवं अिĵनी वÕैणव जी को धÆयवाद दनेा चाहता हóं िक उÆहŌने देश के सबसे 

िपछड़े ±ेý म¤ 2,926 करोड़ Łपये कì लागत स े138 िकलोमीटर कì बरगढ़-नुआपाड़ा रेल लाइन को 

स§³शन िकया है ।  

महोदया, यह पåरयोजना पिĲमी ओिडशा के िलए एक मील का पÂथर सािबत होगी । इसके 

साथ ही यह पåरयोजना वहां रोज़गार-सृजन म¤ भी अपना महÂवपूणª योगदान देगी । इसिलए म§ माननीय 

रेल मंýी जी से अनरुोध करता हóं िक इस पåरयोजना के िलए भूिम अिधúहण कì ÿिøया को शीŅ ÿारंभ 

िकया जाए । इसके अितåरĉ पåरयोजना के िनमाªण कायª म¤ कोई भी िवलÌब न हो और इसे समय-सीमा 

म¤ अ¸छे तरीके से पूरा िकया जाए, तािक उस ±ेý के लोग शीŅ ही इस पåरयोजना का लाभ उठा सक¤ । 

डॉ. मोहÌमद जावेद (िकशनगजं) : मैडम चेयरमैन, यह सÊजे³ट सभी स ेताÐलकु रखता है, वह है 

एमपीलैड्स फंड । मैडम, यह वषª 1993 म¤ शुł हòआ और पांच लाख Łपये ÿित एमपी, ÿित वषª िदया 

जाता था । उसका लाभ देख कर पांच सालŌ म¤ इसको चालीस गुना बढ़ा कर दो करोड़ Łपये सालाना, 

हर एमपी के िलए हर ±ेý म¤ कर िदया गया । मैडम, िपछल े14 सालŌ स ेपांच करोड़ Łपये स ेएक नया 

पैसा नहé बढ़ाया गया है । पांच करोड़ Łपया जो वषª 2011 म¤ बनता था, मंहगाई बढ़ गई, एÌपलॉयम¤ट 

कì दर बढ़ गयी, मैटीåरयल कì कॉÖट बढ़ गयी, जीएसटी बढ़ गया । म§ एक जानकारी और शेयर करना 

चाहता हॅूं िक  राजÖथान म¤ एक एमएलए को 40 करोड़ Łपये िमल रहे ह§, िबहार, जो सबस ेगरीब ÿदेश 

है, वहां 24 करोड़ Łपये िदए जा रहे ह§, झारखंड म¤ तीस करोड़ Łपये िदए जा रहे ह§ और िदÐली म¤ तो 

105 करोड़ Łपये िदए जा रहे ह§ । पंजाब म¤ 70 करोड़ Łपये िदए जा रहे ह§ । यह एमएलए को िदया जा 

रहा है, मतलब एक एमपी सµेम¤ट म¤ है ।  

 इस सरकार स ेमेरी गज़ुाåरश होगी िक हर एåरया के डेवलपम¤ट के िलए कम स ेकम 40 गनुा 

नहé तो 10-12 गुना बढ़ा कर 50-60 करोड़ Łपये ÿित एमपी, ÿित वषª बढ़ाया जाए और जीएसटी 
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कंपोन¤ट को यहé पर काट कर भेजा जाए, तािक पूरी रकम स ेवहां पर काम हो सके । यह मेरी ÿाथªना 

है । … (Óयवधान) 

एडवोकेट िÿया सरोज (मछलीशहर) : माननीय सभापित  जी, म§ आपके माÅयम स ेमाननीय रेल मंýी 

जी का Åयान नॉदªन रेलवे के जलालगंज रेलवे Öटेशन, जनपद जौनपरु, उ°र ÿदशे कì ओर आकृĶ 

करना चाहती हॅूं । यह रेलवे Öटेशन अपनी ®ेणी के अÆय रेलवे ÖटेशनŌ कì तुलना म¤ रेवÆयू के ŀिĶकोण 

स ेअÂयिधक महÂवपूणª है । इस रेलवे Öटेशन स ेकेराकत तहसील, मिण याऊं तहसील, िपंडरा तहसील 

तथा िसरकोनी जैसी अÆय जगहŌ स ेलोग आ कर ůेन पकड़ते ह§ । पूवª म¤ इस Öटेशन पर वŁणा ए³सÿेस 

ůेन का ठहराव था, जो िक कोरोना काल म¤ बंद कर िदया गया । वŁणा ए³सÿेस ůेन के ठहराव के 

समय पर ही शटल ए³सÿेस ůेन नंबर 20401 और 20402 का संचालन वाराणसी स ेलखनऊ तथा 

लखनऊ स ेवाराणसी के बीच म¤ िकया जा रहा है । अफसोस कì बात यह है िक  दोनŌ शटल ए³सÿेस 

ůेनŌ का जलालगंज रेलवे Öटेशन पर ठहराव न होन ेस ेयहां कì आम जनता को अÂयिधक किठनाइयŌ 

का सामना करना पड़ रहा है । इसके अलावा रेलवे को रेवÆयू का भारी नुकसान हो रहा है । ऐसी िÖथित 

म¤ म§ माननीय रेल मंýी जी स ेिनवेदन करती हंूॅ िक  शटल ए³सÿेस ůेन नंबर 20401 और 20402 के 

ठहराव कì Öवीकृित जलालगंज रेलवे Öटेशन पर ÿदान कì        जाए । इसस ेन केवल ±ेý कì जनता 

को राहत िमलेगी, बिÐक रेलवे का राजÖव भी बढ़ेगा और ±ेý का समú िवकास होगा । 

®ी िदलĵेर कामैत (सुपौल) : सभापित महोदया, मेर ेसंसदीय ±ेý िबहार के सुपौल िजल ेके अंतगªत 

राघोपरु ÿखंड के िसमराही बाजार के मÅय होते हòए उ°र स ेदि±ण एनएच 106 - बीरपरु स ेबीहपरु 

तथा पूरब स ेपिĲम 4 लने एनएच 57 (वतªमान म¤ एन. एच 27) जाती है । उĉ सड़क के िसमराही 

चौराहे पर बराबर दघुªटनाए ँहोती रहती ह§ एव ंआवागमन भी बािधत रहता है तथा जान-माल कì भी 

काफì ±ित होती है ।  

अतः जनिहत म¤ सदन के माÅयम स ेभारत सरकार के सड़क पåरवहन मंýी जी स ेम§ आúह 

करता हंूॅ िक  उĉ चौराहे पर रोड ओवर िāज का िनमाªण िकया जाय । 
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SHRI ARUN NEHRU (PERAMBALUR): Madam Chairperson, thank you for 

giving me the opportunity to speak.   

 Madam, I want to draw the attention of the House to an important point, 

which is the requirement of a railway line through my constituency Perambalur in 

Tamil Nadu. The advantages have been explained time and again on the need 

for the railway line which is the only non-railway region in Tamil Nadu. All the other 

sectors have a railway line within a 40-kilometre radius. But this railway line of 

approximately 160 kilometres can help the nation to grow in two ways. It has the 

largest non-leather footwear factory in the county. 50000 people are going to be 

employed in that factory.   

 Second, the largest amount of maize production in the country happens in 

Perambulur, Madam, which is about five lakh metric tons. Now, a connecting 

railwayline will help people to go to the factory and also improve agricultural 

productivity thereby increasing the contribution to the national growth.  

 I urge, through you Madam, the Railway Minister to please expedite this 

project for the growth of the nation.  

 Thank you, Madam.  

SUSHRI PRANITI SUSHILKUMAR SHINDE (SOLAPUR): Hon’ble Madam 

Chairperson, thank you, I want to raise an important issue related to my city 

Solapur. A parallel water pipeline work has been pending for the last many years 

in Solapur. So, the water supply is irregular and only a few days a week, it is being 

 
 English translation of the speech originally delivered in Marathi.  
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supplied. Hon’ble Nitin Gadkariji and Chief Minister of Maharashtra both are very 

good friends and they should sit together to resolve this problem. This work has 

been still pending just because of the issues of compensation for land acquisition. 

The authority had approved it few years back, but it is still incomplete as the 

appropriate compensation   must be given to the farmers for their lands. Today, 

Ujani Dam is full, but the people of Solapur are deprived of drinking water. Potable 

water is being supplied only once or twice a week. So, the NHAI and State 

Government should sit together and solve this issue with mutual co-operation. 

They keep-on making tall promises during election campaign but it is still 

unfulfilled.Water in the adjoining villages like Vibidar, Kolekati, Savaleshwar, 

Karamba is highly polluted because the adulterated chemical water is being 

discharged by MIDC, Chincholi. The ground water is highly polluted in this area 

and people cannot do farming. So, the Central Government should find a solution 

to this problem immediately. We have demanded for textile park in Solapur city 

many times. But Hon’ble Prime Minister has not fulfilled his promise. Hence, the 

Central Government should develop a textile park in Solapur as early as possible. 

Thank you.  

SHRI ASADUDDIN OWAISI (HYDERABAD): Thank you, Madam.  

 The Places of Worship Act, 1991 imposes a non-derogable obligation 

towards enforcing a commitment to secularism under the Constitution. The law is 

hence a legislative instrument designed to protect the secular feature of the Indian 

Constitution which is one of the basic features of the Constitution. Non-

retrogration is the foundational feature of the fundamental constitutional principles 
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of which secularism is the core component. The Places of Worship Act is thus, a 

legislative intervention which preserves non-retrogration as an essential feature 

of our secular values.  Historical wrongs cannot be remedied by people taking the 

law in their own hands. In preserving the character of the Places of Worship Act, 

Parliament has mandated in certain terms that history in its wrongs shall not be 

used as an instrument to oppress the present and future.  

 Madam, this was said in the seven-judge constitutional bench in the 

Judgement of Babri Masjid Vs. Ram Mandir. I demand the Government to execute 

the laws made by the Parliament; its non-enforcement is a violation of 

Parliament’s sovereignty.   

Madam, 12 egregious cases have been filed against masjids and dargahs 

to convert or change their character which includes Baba Budangiri dargah in 

Karnataka; Bija Mandal masjid, Vidhisha, Madhya Pradesh; and Badruddin Shah 

dargah in Bhagpat. The Modi Government must give a clear answer as to his 

commitment to implement the defending laws in Parliament. The Modi 

Government must file a reply in the Supreme Court defending the law in the 

interest of the country and to uphold Parliament’s sovereignty. 

 Madam, I demand that this Government does not take this country back to 

the era of 1800 and 1900s which was a very dark period in the history of our 

country.    

 मैडम, कहé ऐसा न हो िक लÌहŌ ने ख़ता कì और सिदयŌ ने सज़ा पाई । म§ हòकूमत से इस बात 

का मतुालबा करता हóं िक ऐसी तंज़ीमŌ कì हरिगज़ िसयासी तौर पर सरपरÖती न कर¤, जो इस मÐुक 

को कमज़ोर करना चाहते ह§ । बहòत-बहòत शुिøया । 
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®ी धम¥Æþ यादव (आज़मगढ़) : सभापित जी, म§ आपके माÅयम स ेमंडल आयोग कì िसफाåरश के 

बार ेम¤ चचाª करना चाहता हóं । मंडल आयोग कì िसफाåरश िजस समय लागू हòई थी, वह सामािजक 

और शै±िणक िपछड़ेपन को आधार बना कर लागू हòई थी । उस समय न केवल मंडल आयोग कì 

िसफाåरश लागू हòई, बिÐक उÆहŌन ेिपछड़Ō के िलए बहòत सारी सÖंतुितया ँदी । 

 सभापित जी, मंडल आयोग कì िसफाåरश, इसी सदन के पाåरत िकए हòए कानून और तमाम 

चीजŌ कì धिºजया ँउड़ाते हòए, वषª 2014 स ेलेकर अब तक दशे के तकरीबन 150 आईएएस अिधकारी 

जो अपनी मेधा, ÿितभा और मेहनत स ेयूपीएससी कì परी±ा म¤ सफल हòए थ,े उस परी±ा कì सफलता 

के बावजूद उÆह¤ िनयुिĉ पý नहé िमल रहा है । 

 सभापित जी, मंडल आयोग कì िसफाåरश के बाद वषª 1993 म¤ डीओपीटी ने कायाªलय ²ापन 

जारी िकया । िजस कायाªलय ²ापन के माÅयम स ेकहा गया िक अगर कोई अËयथê चयिनत हो रहा है 

तो उसके माता-िपता कì जो वेतन कì आय है, जो कृिष कì आय है, वह øìमी लेयर कì कैटेगरी म¤ 

काउंट नहé होगी । 

वषª 1914 से लेकर आज तक शै±िणक आय, वेतन कì आय, कृिष कì आय को जोड़कर डेढ़ 

सौ से ºयादा चयिनत अËयाथê सड़कŌ पर घूम रहे ह§ । मþास हाई कोटª, िदÐली हाई कोटª , केरल हाई 

कोटª  के तमाम फैसलŌ के बाद भी, सामािज क Æयाय अिधकाåरता मंýालय, कानून मंýी मेघवाल साहब 

यहां उपिÖथत ह§, आपके मंýालय ने भी िस फाåरश कì है, लेिकन डीओपीटी मंýालय उसको Öवीकार 

नहé कर रहा है, Öवीकार न करते हòए … तरीके से, सदन के पाåरत िकए कानूनŌ पर भी …* कर रहा 

है ।        

सभापित  जी, आपको जानकर आĲयª होगा िक एक बसंत कुमार नाम का अËयथê, जो र±ा 

मंýालय कì ऑिडट सिवªस म¤ सेले³ट हòआ, उसी आय ÿमाण पý के आधार पर वषª 2023 कì परी±ा 

म¤ 47वé र§क पाकर आईएएस कì परी±ा टॉप कर रहा था, ऐसे भी परी±ाथê आज सड़कŌ पर घूम रहे 

 
 Not recorded as ordered by the Chair. 



16.12.2024     876 
 

ह§ । दशे कì संसद कì सवō¸चता है । देश के संिवधान पर दो िदन तक लंबे-लंबे बखान भाजपा कì ओर 

से िकए गए । उन तमाम चीजŌ को नजरदंाज करके नौजवानŌ के साथ शोषण हो रहा है, अÆयाय हो रहा 

है । … (Óयवधान) 

माननीय सभापित : माननीय सदÖय, कमलजीत सहरावत जी । 

… (Óयवधान) 

माननीय सभापित : Èलीज आप बैिठए । 

… (Óयवधान) 

®ीमती कमलजीत सहरावत (पिĲम िदÐली) : महोदया, म§ आपका Åयान िदÐली कì एक गÌभीर 

समÖया कì तरफ िदलाना चाहती हóं । िदÐली का वाय ुÿदूषण िवशेषकर सिदªयŌ के दौरान एक सतत 

मुĥा रहा है । कारकŌ के संयोजन के कारण िदÐली का ए³यूआई अ³सर गÌभीर Öतर तक िबगड़ जाता 

है । िपछल ेकुछ वषŎ म¤ िदÐली म¤ जीवन कì गणुव°ा बहòत खराब हो गई है । िदÐली कì वतªमान सरकार 

बढ़ते हòए वाय ुऔर जल ÿदूषण के Öतर के बार ेम¤ िबÐकुल भी िचंितत नहé है और हर साल इस 

सावªजिनक िचंता को रोकने म¤ िवफल रही है । िदÐली म¤ बहòत िचंताजनक िÖथित है, ³येांिक िदÐली 

एनसीआर के सभी लोग जहरीली हवा के संपकª  म¤ ह§, िजससे सभी को गÌभीर ÖवाÖÃय खतर ेहो रहे 

ह§ । भारतीय संिवधान का अनु̧ छेद 21 जीवन कì गुणव°ा का अिधकार अथाªत ÿदषूणमुĉ जल और 

वाय ुका अिधकार भी सिुनिĲत करता है । इसिलए अपन ेनागåरकŌ को यह अिधकार सिुनिĲत करना 

हमारी ÿमुख िजÌमेदारी है । िदÐली कì वतªमान सरकार स ेिद Ðली कì इस खतरनाक िÖथित पर काबू 

पान ेकì कोई उÌमीद नहé है । िदÐली का वाय ुÿदूषण एक जिटल मुĥा है, िजससे िविभÆन ąोतŌ जैसे 

वाहनŌ के उÂसजªन को कम करना, औīोिगक उÂसजªन को िनयंिýत करना, िनमाªण धूल का ÿबंधन, 

आसपास के राºयŌ म¤ पराली जलाने स ेरोकना, अपिशĶ ÿबंधन आिद को संबोिधत करने के िलए एक 

बहòआयामी ŀिĶकोण कì आवÔयकता है ।  
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 आदरणीय महोदया, िदÐली कì सरकार हर समÖया का समाधान िसफª  माक¥ िटंग करके करना 

चाहती है । इसकì वजह स ेआज िदÐली म¤ िÖथित गÌभीर है । म§ कहना चाहती हóं िक िदÐली कì हालत 

यह है:  

‘दीवारŌ पर लगे ह§ इतन ेइÔतेहार 

िक नजर ही नहé आती कोई भी दरार, 

झूठे वादŌ को सुन-सनुकर सोचते ह§ हम, 

काश सच म¤ आती िदÐली म¤ यह बहार ।’  

 आज िदÐली िजस िÖथित म¤ पहòंच गई है, म§ क¤ þ सरकार स ेअनरुोध करती हóं िक वह इस 

िचंताजनक िÖथित का सं²ान ल ेऔर इस मĥेु का Öथायी समाधान िनकाल,े ³यŌिक िदÐली सरकार 

इसको करने म¤ पूणªतया िवफल है । 

माननीय सभापित : म§ सभी माननीय सदÖयŌ स ेिनवेदन करती हóं िक केवल एक िम नट म¤ अपन ेिवषय 

पर चचाª कर¤, िजसस ेअिधक स ेअिधक सदÖय यहां अपनी बात रख सक¤  । 

 ®ी के. सी. वेणगुोपाल जी ।  

SHRI K. C. VENUGOPAL (ALAPPUZHA): Madam, most of the people of Kerala 

are working  in all parts of India, and around the world.  They belong to the low-

income group.  During the festival season only, they are going back to their 

motherland, Kerala.  Now, there are festivals like Christmas, and  New Year. 

 Every Keralite is facing difficulty to travel back to Kerala because of the 

shortage of trains. Every day, the Media of Kerala is reporting this issue only. 

Everybody is in a great distress. Earlier, additional special trains used to run 

during this festival season. But this year, there are no sufficient additional trains 

also. So, my request to the Government is this. The Government should sanction 

additional special trains for Kerala for this festival season so that people can travel 
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back to Kerala on the occasion of Christmas and New Year. Otherwise, the 

passengers who want to travel back to Kerala would be in a great turmoil. I think, 

the Government should look into it. 

SHRI RAJABHAU PARAG PRAKASH WAJE (NASHIK): Thank you, hon. 

Chairperson Madam, for giving me this opportunity.  

 I rise to draw the attention of this House to an urgent matter concerning the 

upcoming Kumbh Mela in Nashik. To accommodate millions of pilgrims and 

tourists, the following priorities must be addressed.  

First is comprehensive infrastructure development. It includes construction 

and upgradation of roads, bridges, and transportation networks, including the 

Dwarka-Nashik Road Bridge and the Outer Ring Road. It also includes renovation 

of Nashik Road Railway Station and bus stands, with special trains and buses for 

visitors. 

Secondly, as far as basic amenities for pilgrims are concerned, there should 

be adequate sanitation facilities, drinking water, and waste management systems. 

Moreover, there should be focus on establishment of healthcare centres and 

development of affordable accommodation facilities, including tent cities. 

Third is environmental sustainability. It includes protection of the Godavari 

River and natural resources through eco-friendly practices. 

Fourth is security and crowd management. It includes deployment of 

advanced crowd management systems, CCTV cameras, and sufficient security 

personnel. 
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The Kumbh Mela is a platform to position Nashik as a hub of sustainable 

development and cultural tourism. Immediate allocation of funds and resources is 

essential to ensure its smooth execution and long-term benefits for the region. 

Thank you. 

SHRI BENNY BEHANAN (CHALAKUDY): Thank you, Madam Chairperson, for 

giving me this opportunity. 

I rise to bring to your kind attention a significant issue faced by the people 

of Chalakudy Parliamentary Constituency in Kerala. It is the only parliamentary 

constituency in the State that does not have a Kendriya Vidyalaya. This 

constituency holds strategic importance due to the presence of Cochin 

International Airport, which serves as a hub for numerous Central Government 

offices, including CISF, Coast Guard, Immigration, Customs, etc. Despite this, the 

region has been overlooked in terms of educational infrastructure provided by the 

Central Government. Furthermore, there is adequate land available in the vicinity 

to establish a Kendriya Vidyalaya, which would cater to the educational needs of 

the children of Central Government employees as well as the general public. 

I urge the government to consider this genuine request and take immediate 

steps to allocate a Kendriya Vidyalaya for Chalakudy constituency. 

Thank you. 

®ी नारायणदास अिहरवार (जालौन) : सभापित महोदया, मेरा संसदीय ±ेý जालौन, गरौठा, 

भोगनीपरु बुंदेलखंड ±ेý म¤ आता है । यहां बिुनयादी सुिवधाओ ंकì भारी कमी है । िदÐली के िलए सीधी 

रेल सेवा न होन ेके कारण Öथानीय िनवािसयŌ को कई किठनाइयŌ का सामना करना पड़ता   है । 

जनपद जालौन का िजला मु´यालय उरई है और जनपद कानपरु देहात एवं हमीरपरु के िनवािसयŌ के 
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िलए भी िदÐली तक सीधी रेल सेवा उपलÊध नहé है । िदÐली जाने के िलए लोगŌ को अिधक समय 

और धन Óयय करना पड़ता है, िजसस ेउनकì आिथªक िÖथित पर नकाराÂमक ÿभाव पड़ता  है । ऐसी 

िÖथित म¤ इस ±ेý के िलए सीधी रेल सेवा और कुछ महÂवपूणª ůेनŌ का ठहराव अिनवायª है िजसस ेयहा ं

के लोग अपने दैिनक कायª एव ंरोजगार के िलए सीधे िदÐली जा सक¤  । सीधी ůेन के अभाव म¤ इस ±ेý 

के जनÿितिनिधयŌ को भी आने-जाने म¤ परशेानी होती है ।  

 महोदया, म§ आपके माÅयम स ेमाननीय रेल मंýी जी स ेमांग करता हóं िक ®म शिĉ ए³सÿेस 

12451/12452 जो नई िदÐली से रािý 11.55 पर चलकर सबुह 6.15 पर कानपरु पहòंचती है और 

रािý 11.55 पर पनु: रवाना होती है । लगभग 18 घंटे तक कानपरु म¤ खड़ी रहती है, इस ůेन को िजला 

मु´यालय उरई तक बढ़ा िदया जाए िजसस ेजालौन ±ेý के िनवािसयŌ को िदÐली तक सीधी रेल सेवा 

का लाभ िमल सके ।  

 छपरा ए³सÿेस 11123/11124 वतªमान म¤ यह गाड़ी µवािलयर स ेबरौनी तक चलती है । इस 

ůेन को µवािलयर स ेबढ़ाकर नई िदÐली तक िकया जाए । िजससे ±ेý के िनवािसयŌ को नई िदÐली 

तक सीधी ůेन कì सुिवधा िमल सके ।   

डॉ. लता वानखेड़े (सागर) : माननीय सभापित जी, म§ अपने संसदीय ±ेý सागर और इसस ेसटे अÆय 

संसदीय ±ेý के िवकास हेत ुएक महÂवपूणª िवषय पर माननीय सदन का Åयान आकृĶ करना चाहती 

हóं। 

 मÅय ÿदशे हमार ेदशे के मÅय म¤ िÖथत एक ऐसा राºय है िजसकì भौगोिलक िÖथित न केवल 

इस ेअिĬतीय बनाती है, बिÐक इस ेपूर ेभारत के िलए एक रणनीित के क¤ þ के łप म¤ Öथािपत भी करती 

है । देश के हर कोने स ेमÅय ÿदेश तक पहòंच आसान है और यही कारण है िक इस ेदशे का Ńदय Öथल 

कहा जाता है । अगर हम मÅय ÿदेश म¤ िवशेषकर संसदीय ±ेý सागर और इसके आसपास अिधक 

भारी उīोग जैसे कार िनमाªण, इÖपात िनमाªण और अÆय िनमाªण इकाइयŌ कì Öथापना कर¤ग ेतो यह न 

केवल इस ±ेý के िवकास म¤ मील का पÂथर सािबत होगा वरन रोजगार के अवसर सिृजत कर ÿितभा 

पलायन को रोकन ेम¤ भी कारगर िसĦ होगा । 
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SHRIMATI BAG MITALI (ARAMBAG): Thank you for providing me the 

opportunity to speak. I pay my respects to Shri Shri Ramkrishna Thakur & Maa 

Sarada. Meghnad Saha also suggested the construction of seven barrages. But 

the central government failed to execute that.  Hwang-Ho is known as the sorrow 

of China. Similarly, DVC is the sorrow of Arambag Constituency. That's why when 

we explain the abbreviation of DVC- we term it synonymous with drowning, 

floating and rinsing in water. The floodgates were opened to release lacs of Cusec 

water overnight, resulting in turmoil for lacs of people from the Arambag 

Constituency due to the sudden floods. Even their last straw was swept away in 

front of their eyes. They lost everything- from their agricultural land to their cattle. 

Why DVC didn't dredge the rivers before releasing water? Why they didn't 

renovate the river dams before releasing water? Immediately, they should take 

steps to complete the dredging and embankment process of all the rivers. How 

long will the people from Khanakul, Purshurah, Harinkhola, Arandi, Salehpur, 

Arambag, Chandrakona, Goghat remain frightened by the floods? When they 

need water, there is a scarcity of it. This is the season to cultivate Boro paddy, but 

DVC isn't releasing the water at this hour. All these Boro Paddy lands have dried 

up and cracked. Their untimely release of water is flooding the land. How long will 

their turmoil go on? Please grant me a minute to finish my subject. I am a ICDS 

worker. Integrated Child Development Services was launched on 2nd October, 

1975. The objective was to provide nutritional care, health improvement and 

 
 English translation of the speech originally delivered in Bengali. 
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education development to the children. It intended to create a strong foundational 

base for a child's mental, physical and social development. But there is still work 

to be done to improve the nutrition of the mother and child. The funds for nutrition 

is also decreasing. The Children of today are the future of tomorrow. This needs 

immediate consideration and increased allocation for nutrition funds. If this is not 

done, in future the country will be plagued by malnutrition. I would also request to 

increase the wages of the workers and helpers so that they can sufficiently provide 

for their families. No more indifference, no more duplicity, no more deprivation. 

Thanks again for letting me speak. Joy Bangla!  

®ीमती शांभवी (समÖतीपुर) : माननीय सभापित जी, आपका बहòत धÆयवाद िक आपने इतन ेलंबे 

समय स ेबहòत महÂवपूणª मांग, जो समÖतीपरु लोकसभा ±ेý कì है, को उठान ेका मौका िदया । 

 समÖतीपरु लोकसभा म¤ दो आरओबी मुĉापरु और भोला टॉकìज़ ह§, जो कई वषŎ स ेपूर ेनहé 

हो पा रहे ह§ । राºय सरकार न ेइसकì Öवीकृित  द ेदी है और अब इसका काम बहòत तेजी स ेकरने कì 

आवÔयकता है । समÖतीपरु म¤ बहòत Óयापार के कारण जाम कì समÖया रहती है । मुĉापरु आरओबी 

समÖतीपरु को दरभंगा मेिडकल कॉलेज स ेजोड़ता है । जब यहां जाम लगता है तो मेिडकल समÖया 

वाले लोगŌ को काफì तकलीफ झेलनी पड़ती है । 

 मेरी मांग है िक  मुĉापरु और भोला टॉकìज़ आरओबी को जÐद स ेजÐद पूरा िकया जाए । यहां 

के लोगŌ कì वषŎ स ेमांग ही नहé, सपना भी है, इसिलए इसे पूरा िकया जाए । 

®ी ताåरक अनवर (किटहार) : महोदया, म§ आपके माÅयम से क¤ þ सरकार का Åयान देश के आकां±ी 

िजलŌ म¤ किटहार को शािमल िकया गया है, उस ओर िदलाना चाहता हóं । भारत सरकार ने वषª 2018 

म¤ िजन 112 िजलŌ को आकां±ी िजलŌ म¤ शािमल िकया था, उनम¤ हमारा संसदीय ±ेý किटहार भी था 

। इसका उĥेÔय बुिनयादी ढांचŌ म¤ सधुार करके वषª 2022 तक  नया भारत बनाने का संकÐप  था । 

इसके तहत आकां±ी िजलŌ को शािमल िकया गया था ।  
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 महोदया, मझुे यह कहते हòए अÂयंत खेद हो रहा है िक जुलाई, 2023 म¤ किटहार िजला आकां±ी 

िजलŌ के डेÐटा र§िकंग म¤ अंितम पायदान पर पहòंच गया है और यह िÖथित ÖपĶ łप से दशाªती है िक 

डबल इंजन कì सरकार िबहार म¤ है, उसके बावजूद िजले को वह ÿाथिमकता नहé दी गई, िजसकì 

उसे आवÔयकता थी । … (Óयवधान) महोदया, म§ कंÈलीट कर रहा हóं ।  

माननीय सभापित : आकां±ी िजले वाला िवषय था । माननीय सदÖय, Èलीज बैिठए । मÐलेश बाबू 

जी।  

… (Óयवधान) 

माननीय सभापित : माननीय सदÖयगण, म§ आúह कर रही हó ं िक अपनी बात को एक िमनट म¤ 

कÌÈलीट कर¤ ।  

SHRI M. MALLESH BABU (KOLAR):  Madam, I represent Kolar constituency of 

Karnataka. The Bengaluru-Chennai Expressway, also known as National 

Expressway-7, is an ambitious infrastructure project aimed at enhancing 

connectivity between the two key urban centres in India. As part of the Bharatmala 

Pariyojana initiated by the NDA Government, this four-lane expressway promises 

to facilitate smoother transportation and economic growth in the region. However, 

the project's execution has raised significant concerns among the local 

communities, particularly related to the adverse effects of heavy truck movements 

on the surrounding village and district roads. 

 During the construction phase of this expressway, substantial quantities of 

mud are being excavated from the nearby tanks and transported to the worksite 

through trucks. Unfortunately, the roads designated for this purpose -inter-link 

village roads and major district roads - were not designed to withstand the weight 

of such heavily laden vehicles. As a result, these roads have suffered 
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considerable damage, severely impacting the daily commutes of villagers and 

school students who rely on them for their livelihood and education.  

Hence, I would request the hon. Minister of Road Transport and Highways 

to take prompt action to address this pressing issue and ensure the restoration of 

the disrupted village connectivity roads.  

®ी रामिशरोमिण वमाª (®ावÖती) :  धÆयवाद सभापित जी, आज बहòत ही महÂवपूणª मुĥे पर बोलने 

का मझेु अवसर िदया गया । आज देश म¤ úाम सभा Öतर पर, úाम ÿधान, ±ेý पचंायत सदÖय, रोजगार 

सेवक कì िविभÆन ÿकार कì समÖयाए ंह§, िजनको म§ िनÌन ÿकार से Óयĉ करता हóं- आज úाम ÿधान, 

जो मनरगेा के Ĭारा िजला Öतर पर कायª कराता है, धन न होने के कारण úाम ÿधान पूणª से अपना 

काम नहé करा पा रहा है ।  

 महोदया, úाम सभा म¤ हर घर जल, हर घर नल योजना, जो भारत सरकार और उ°र ÿदेश 

सरकार Ĭारा चलाई जा रही है, उसके तहत úाम सभा म¤ तमाम गिलयां, सड़क¤  खोदकर तमाम सड़कŌ 

को तोड़ िदया गया है । म§ आपके माÅयम से चाहóंगा िक उन सड़कŌ कì मरÌमत करने का भी काम उन 

सÖंथाओ ंĬारा कराया जाए । साथ ही साथ रोजगार सवेक और úाम ÿधान मनरेगा मजदूरŌ कì मजदूरी 

को भी बढ़ाकर úाम ÿधान का कम से कम वेतन 5 हजार से बढ़ाकर 50 हजार Łपये िकया जाए । 

मनरगेा मजदूरŌ कì मजदूरी बढ़ाकर 237 Łपये स े500 Łपये कì जाए और रोजगार सेवक, िजनका 

वेतन 7788 Łपये है, उसको बढ़ाकर कम से कम 10 हजार Łपये िकया जाए । धÆयवाद  । 

डॉ. िनिशकांत दुबे (गोड्डा) : धÆयवाद सभापित महोदया, आज 16 िदसÌबर है और 16 िदसÌबर 

को आज के ही िदन बांµलादेश Öवतंý हòआ था । भारतीय सेना म¤ भारतीय सेना के नायकŌ ने और उस 

वĉ कì लीडरिशप ने एक बहòत बड़ा काम िकया था । 93 हजार पािकÖतानी सैिनकŌ को भारत न ेबंदी 

बनाकर छोड़ा था और पािकÖतान ने ÿजातंý कì जो हÂया कì थी, लोकतंý कì हÂया कì थी, हमने 

वहां लोकतंý Öथािपत िकया था । म§ आपके माÅयम से देश को यह बताना चाहता हóं िक इस आंदोलन 

म¤ नजłल इÖलाम, िýपरुा के राजा बमªन फैिमली, कांúेस के पूवª मु́ य मंýी मुकुल संगमा, जो टीएमसी 
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म¤ ह§, उनके िपता जी और सबसे बड़ा योगदान बाबू जगजीवन राम जी का था, जो उस वĉ के र±ा 

मंýी थ े। जय जवान, जय िकसान का नारा वहé सफल हòआ था ।  

13.00 hrs 

 दिलत, वंिचत, शोिषत समाज से आने वाले बाबू जगजीवन राम जी ने यह भूिमका िनभाई  थी। 

उनको इितहास ने भलुा िदया । … (Óयवधान) इंिदरा जी के योगदान को कोई नकार नहé रहा है, लेिकन 

बाबू जगजीवन राम जी के योगदान को जो आज तक समाज ने नकारा है, मेरा आपके माÅयम से आúह 

है िक उनके योगदान को भी समाज को बताया जाए ।… (Óयवधान) 

 

13.0½ hrs 

SUBMISSION BY MEMBER 
Re:  Vijay Diwas 

 
®ीमती िÿयंका गांधी वाűा (वायनाड) : सभापित महोदया, बहòत खुशी कì बात है िक आपको अब 

याद आया । आज िवजय िदवस है । वषª 1971 के यĦु म¤ िजन शहीदŌ न,े िजन सेनाओ ंन ेहमार ेिलए 

लड़ाई लड़ी, िजन जांबाजŌ न ेयह लड़ाई लड़ी, सÆैय अिधकाåरयŌ को, सैिनकŌ को और सब शहीदŌ 

को म§ सबस ेपहले नमन करना चाहती हóं । म§ देश कì जनता को नमन करना चाहती हóं िक आज के 

िदन जो िवजय भारत न ेपाई थी, वह उनके िबना नहé हो सकता था । उस समय भारत अकेला खड़ा 

था । पूर ेिवĵ न ेकोई सनुवाई नहé कì । बांµलादेश म¤ जो हो रहा था, बांµलादेश कì जनता, हमार ेबंगाली 

भाई-बहनŌ कì आवाज को कोई नहé सुन रहा था । उस समय भारत कì जनता एक होकर अपनी सेना 

के साथ खड़ी हòई, अपने नेतÂृव के साथ खड़ी हòई और अपने उसूलŌ के साथ खड़ी   हòई । इंिदरा गांधी 

जी उस समय ÿधानमंýी थé । म§ उनको भी नमन करना चाहती हóं । व ेइस देश कì महान शहीद ह§, 

िजÆहŌन ेकिठन स ेकिठन पåरिÖथितयŌ म¤ साहस िदखाया और एक ऐसा नेतÂृव िदखाया, िजससे यह 

दशे िवजयी हòआ । आज इस संदभª म§ दो मुĥे उठाना चाहती हóं । वह जो लड़ाई थी, वह उसूलŌ कì 

लड़ाई थी । लोकतंý का उसूल … (Óयवधान) 
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माननीय सभापित : कैÈटन िवरयाटो फना«डीस जी । 

… (Óयवधान) 

माननीय सभापित : आप कंÈलीट कìिजए । 

… (Óयवधान) 

®ीमती िÿयंका गांधी वाűा : सभापित महोदया, म§ स±ंेप म¤ बोल देती हóं । मेर ेदो मुĥे ह§, म§ स±ंेप म¤ 

बोल दतेी हóं । पहला मुĥा यह है िक बांµलादेश म¤ जो अÐपसं´यकŌ के साथ, िहÆद ूऔर ईसाइयŌ के 

साथ अÂयाचार हो रहा है, उसके िखलाफ इस सरकार को अवाज उठानी चािहए, बांµलादशे कì सरकार 

के साथ बातचीत करनी चािहए और उनको पूरा समथªन देना चािहए, िजनको पीड़ा हो रही है । … 

(Óयवधान)  

माननीय सभापित : कैÈटन िवरयाटो फना«डीस जी । 

… (Óयवधान) 

माननीय सभापित: आप एसोिसएट कर¤ग?े 

… (Óयवधान) 

®ीमती िÿयंका गांधी वाűा : सभापित महोदया, आज सेना के हेड³वाटªर स ेवह तÖवीर उतारी गई 

है, िजसम¤ पािकÖतान कì सेना भारत कì सेना के सामने आÂमसमपªण कर रही है । … (Óयवधान) 

________ 

 
13.04 hrs 

 
At this stage, Shri Gaurav Gogoi, Shri A. Raja and some other hon. Members left 
the House. 

 
SHRI KALYAN BANERJEE (SREERAMPUR): Madam, under the Ministry of 

Home Affairs, there is an organisation which is called BPR&D. The BPR&D has 

appointed two private organisations, namely, NACER and SARD. They are doing 
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survey in West Bengal regarding law and order, perception of public safety, and 

public opinion ignoring the State of West Bengal. All the time, the Ministry of Home 

Affairs takes the information from the State Government. But an organisation has 

been appointed by the MHA. They are appointing and they are engaging private 

organisations. It really betrays the federal structure of the country. 

I will request the Minister of Home Affairs to look into the matter and give 

us an answer to that. 

SHRI KARTICK CHANDRA PAUL (RAIGANJ): Namaskar Madam. In 2008, 

when late Cabinet Minister Priya Ranjan Dasmunsi was a member of Parliament 

from this constituency (Raiganj), an AIIMS hospital was sanctioned in this district. 

Later the proposal was shifted and the AIIMS hospital was established in Kalyani, 

Nadia. In 2024, after I was elected as a member of Parliament, I requested the 

Honourable Health Minister Jagat Prakash Nadda to sanction another AIIMS in 

Raiganj. In reply, he informed me that there is no such proposal from the side of 

the West Bengal State government. Later I requested the Honourable Chief 

Minister of West Bengal to send a proposal to sanction another AIIMS hospital in 

Raiganj. Through you Madam, I am requesting the concerned authorities. If an 

AIIMS hospital is established in Raiganj, along with the people of West Bengal, 

the people from neighbouring states like Bihar, Jharkhand, and Assam will also 

benefit from better healthcare facilities. These will also create job opportunities 

and will help in the economic development of the area. Madam, through you, I 

 
 English translation of the speech originally delivered in Bengali. 
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request the Honourable Prime Minister and the Honourable Health Minister to 

kindly establish an AIIMS hospital in Raiganj. Thank you.  

HON. CHAIRPERSON: Shri Hibi Eden -- not present. 

Shri Eatala Rajender. 

®ी इटेला राज¤दर (मÐकाजिगåर) : महोदया, मेरी कॉÆÖटी्टयूएसंी मÐकाजिगåर के अंदर िसकंदराबाद 

क§ टोनम¤ट है । It is under the Defence Ministry. वहां पर कोरोना के समय काम करन ेवाले बहòत 

सफाई कमªचारी मर चकेु ह§ । उन लोगŌ न ेकंपशैनेट अपॉइंटम¤ट के िलए दर´वाÖत कì है तो पांच परस¤ट 

के अंदर कंपशैनेट अपॉइंटम¤ट देने के िलए िडफ¤ स िमिनÖůी न ेकहा । म§ खदु िडफ¤ स िमिनÖटर जी से 

िमला था । व ेसफाई कमªचारी ह§, जो कोरोना के समय मर चकेु ह§ । व ेगंदा काम करने वाल ेगरीब लोग 

ह§ । म§ आपके माÅयम स ेमानवता कì ŀिĶ स ेउन सौ लोगŌ को कंपैशनेट अपॉइंटम¤ट करन ेके िलए 

िडफ¤ स िमिनÖůी स ेåर³वेÖट कर रहा हóं ।  

®ी रिवÆþ द°ाराम वायकर (मÌुबई उ°र-पिĲम) : माननीय सभापित महोदया, म§ आज इस सदन 

के माÅयम स ेमुंबई और मुबंई महानगर ±ेý (MMR) म¤ एÌस अÖपताल और क§ सर अनसुंधान क¤ þ कì 

Öथापना कì अÂयावÔयकता पर Åयान आकिषªत करना चाहता हóं । मुंबई केवल महाराÕů कì आिथªक 

राजधानी ही नहé, बिÐक पूरे दशे का एक महÂवपूणª िचिकÂसा क¤ þ है, जहां लाखŌ लोग इलाज के िलए 

आते ह§ । मुंबई के उपनगर भारत के सबस ेघनी आबादी वाले ±ेýŌ म¤ स ेएक ह§ । यहां कì जनसं́ या म¤ 

हो रही तेज विृĦ और िचिकÂसा सिुवधाओ ं पर बढ़ते दबाव के कारण, आधिुनक और समिपªत 

अÖपतालŌ कì Öथापना कì अÂयंत आवÔयक हो गई है ।  

आज, हमार ेपास केईएम, जेजे, टाटा मेमोåरयल जैसे बेहतरीन अÖपताल ह§, लेिकन व ेउपनगरŌ 

और महानगर ±ेý म¤ रहन ेवाल ेलाखŌ लोगŌ कì िचिकÂसा जłरतŌ को पूरा करन ेके िलए पयाªĮ नहé 

ह§ । िवशेष łप स ेक§ सर जैसी गंभीर बीमारी के िलए इलाज कì बात कर¤ तो िÖथित और भी िचंताजनक 

है । क§ सर के उपचार के िलए समिपªत अÖपतालŌ कì भारी कमी है । मुंबई और एमएमआर ±ेý म¤ क§ सर 

रोिगयŌ कì सं́ या लगातार बढ़ रही है, लेिकन इन रोिगयŌ को समय पर इलाज नहé िमल पाता, िजसके 
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कारण उÆह¤ न केवल अपनी बीमारी स ेजूझना पड़ता है, बिÐक आिथªक और मानिसक किठनाइयŌ का 

भी सामना करना पड़ता है । िबहार राºय म¤ दो एÌस कì Öथापना हो चकुì है । महाराÕů म¤ केवल एक 

एÌस है, जो नागपरु म¤ िÖथत है, जबिक मुंबई जैसे महानगर म¤ एÌस अÖपताल का न होना एक गंभीर 

िचंता का िवषय है । एÌस जैसी ÿितिķत िचिकÂसा सÖंथान कì Öथापना स ेयहां लाखŌ लोगŌ को उ¸च 

गणुव°ा वाला, िकफायती और सलुभ इलाज िमलेगा ।  

म§ सरकार स ेिनवेदन करता हóं िक इस महÂवपूणª िवषय पर गÌभीरता स ेिवचार िकया जाए और 

सरकार शीŅ ही इस िदशा म¤ ठोस िनणªय लेकर उप नगर म¤ एÌस कì Öथापना कर¤ ।  

SHRI AVIMANYU SETHI (BHADRAK): Thank you, Madam Chairperson. म§ आपके 

माÅयम स ेऑनरबेल िमिनÖटर रोड ůांसपोटª एडं हाइवे स ेयह जानना चाहता हóं िक proposed 

Highway between Dharmapuri and Jamujhadi on NH-16 है, जो माननीय मंýी जी उस 

समय ÿॉिमस िकया जा, जब वह परुी म¤ एक सभा म¤ गए थ े। What is the status of that Highway? 

Is it true that the DPR is already completed and it is pending for approval at the 

Ministry? What are the reasons for the delay? Thank you, Madam Chairperson. 

®ी हरÆेþ िसहं मिलक (मजुÜफ़रनगर) : धÆयवाद सभापित जी । म§ आपके माÅयम से सदन एवं 

सरकार के स²ंान म¤ एक बहòत महÂवपूणª िवषय को लाना चाहता हóं ।  

 माÆयवर, केÆþीय गÆना øय अिधिनयम के अनुसार गÆना िकसान अपने गÆने कì आपूितª चीनी 

िमलŌ को करते ह§ । गÆना उ°र ÿदेश कì मु´य नकदी फसल है और इसके साथ-साथ िकसानŌ कì 

सारी अथªÓयवÖथा- ब¸चŌ कì पढ़ाई और रोजमराª के खचª उस पर िटके हòए ह§ । हमारी राºय सरकार 

एक सलाह मूÐय घोिषत करती है, िजसके आधार पर चीनी िमल¤ गÆना िकसानŌ को मूÐय का भगुतान 

िकया करती ह§ । दभुाªµय यह है िक अ³टूबर म¤ चीनी िमल¤ चलé और आज िदसÌबर का अंितम पड़ाव 

है, लेिकन इसके बावजूद भी िकसान को यह नहé पता है िक वह अपना गÆना िकस भाव पर बेच रहा 

है । अभी राºय सरकार Ĭारा गÆने का मूÐय घोिषत नहé िकया गया है । आप ही कì केिबनेट के एक 

साथी ने कहा था िक 400 Łपये के पार गÆना मूÐय होगा । परतंु उसका भी पता नहé है िक वह कहां है 
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और कैसे हो रहा है? मेरा सरकार से अनरुोध है िक उ°र ÿदशे सरकार से वह अनरुोध कर,े आúह 

कर ेया िनद¥िशत कर,े जैसे भी कर,े लेिकन गÆना मूÐय 400 Łपये के पार घोिषत कराने कì कृपा कर¤। 

इसके अलावा िकसानŌ के साथ जो ºयादती होती है, जब वह गÆना मूÐय मांगता है तो उÆह¤ पकड़कर 

बंद कर िदया जाता है । ऐसी जेल म¤ डाला जाता है िक िमलाई ही बंद कर देते ह§ । इस पर भी अंकुश 

लगाने का काम कर¤ । धÆयवाद । 

®ी जगदिÌबका पाल (डुमåरयागजं) : महोदया, म§ आपका अÂयÆत आभारी हóं । म§ देश के उन लाखŌ 

®िमकŌ कì ओर सरकार का Åयान आकृĶ कराना चाहता हóं जो देश म¤ रेलव ेÖटेशंस पर माल गोदाम 

स ेगड्ुस ůैÆस के िलए लोिडंग और अनलोिडंग का काम पीिढ़यŌ स ेकर रहे ह§ । लेिकन, उनको रेलवे 

कì तरफ स ेकोई ÿोटे³शन नहé है । ठेकेदार उन मजदूरŌ का ए³सÈलॉइटेशन कर रहे ह§ । अपनी पीठ 

पर पूर ेिदन म¤ व ेसौ-सौ बोरा लादते ह§, उसके िलए उनको ÿित बोरा दो-तीन Łपये िमलते ह§ । जबिक 

रेलवे का कुली अगर 40 िकलो सामान उठाता है तो उसके िलए िलखा रहता है िक उसको 60 Łपये 

दनेा है । म§ आपके माÅयम स ेसरकार का Åयान आकृĶ करना चाहता हóं िक कोिवड के समय म¤ भी, 

जब पूरा देश ठहराव कì िÖथित म¤ था तो दशे के 80 करोड़ लोगŌ को खाīाÆन कÔमीर स ेकÆयाकुमारी 

तक पहòंचान ेका काम इÆहŌन ेही िकया था । आज भी दशे कì सभी गुड्स ůेÆस म¤ ये लोग काम कर  रहे 

ह§ । उनके िलए ÿित बोरा मानदये बढ़ाकर पांच Łपये िकया जाए तािक उनको सौ बोर ेके िलए कम स े

कम पांच सौ Łपये िमल सक¤  । धÆयवाद । 

SHRIMATI PRATIBHA SURESH DHANORKAR (CHANDRAPUR): Hon’ble 

Chairperson, thank you. The premiums for crop insurance deposited with the 

insurance companies by the Government are actually paid through the public 

money.  

 
 English translation of the speech originally delivered in Marathi.  
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But, when the farmers file their claims for crop insurance compensation, 

they are being deprived of the insurance benefits due to various reasons. In my 

Lok Sabha Constituency, around 87,742 farmers did not get the insurance amount 

for the last crop cycle. So, a notice is served to the Oriental crop insurance 

company and the district administration. By misusing the public funds, the 

Government is helping the insurance companies getting rich and making the 

farmers poor. These needy and distressed farmers have been waiting for 

insurance money for the last one year. So, I would like to request the Union 

Government to look into it urgently so that these farmers would get a relief through 

the crop insurance benefits.  

SHRI HIBI EDEN (ERNAKULAM): Madam, I would like to draw the attention of 

the House to a matter of great importance. I think the entire House will agree on 

this issue.  

 Our young people are the human resource and the greatest asset of our 

country. In the crisis of corporate life balance, safeguarding the well-being of the 

young professionals of India, is the need of the hour. The tragic and untimely 

death of Anna Sebastian Perayil, a 26-year-old chartered accountant, from my 

constituency in Kerala, has brought to light a critical issue of extreme work 

pressure and its impact on the health and well-being of the IT professionals. This 

young girl, who was a bright student, worked in a member firm of Ernst & Young, 

SRBC, Pune. This is an institutional murder committed by the corporates and the 

multinationals of this country. This young girl had to work 14 hours and seven 

days a week and died of a fatal cardiac arrest.  
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 Mental health is something, which has to be very seriously looked up by 

this House.  No labour labour laws and direction by courts are being followed by 

the corporates and multinational companies. 

 I urge upon the Government of India to take necessary action to inquire into 

the death of Anna Sebastian and take necessary step to protect the well-being of 

the young professionals in this country. 

 Thank you. 

एडवोकेट गोवाल कागडा पाडवी (नÆदुरबार) : सभापित महोदया, म§ एक बहòत महÂवपूणª ÿĳ पूछना 

चाहता हó ँिक केविडया म¤, जहां Öटै¸यू ऑफ यूिनटी बनाई गई है, उसके बार ेम¤ म§ एक गंभीर ÿĳ रखना 

चाहता हó ँ। Öटै¸यू ऑफ यूिनटी का जो चेÖट लेवल है, जो िक 153 मीटर कì हाइट पर है, वहां पर एक 

छेद िकया गया है, तािक वहां स ेगैलेरी Óयू िमल े। वहां पर एक लेजर शो भी बनाया गया है । म§ आपस े

यह भी कहना चाहता हó ँिक वहां पर एक शौचालय भी बनाया गया है । म§ मानता हó ँिक यह जो शौचालय 

है, यह अपमान कì बात है । ³या दशे के पूवª केÆþीय मंýी, Öवतंýता सेनानी और कांúेस के ºयेķ नेता 

के Öटै¸यू के बीचŌबीच टॉयलेट करना अपमान नहé है तो ³या है?  

 म§ इस सरकार स ेपूछना चाहता हó ँिक ³या यही राÕůवाद है? ³या यही इनकì देशभिĉ है? म§ 

केÆþ सरकार और राºय सरकार स ेिवनती करता हó ँिक इस शौचालय को वहां स ेहटाया जाए ।  

®ी बजरगं मनोहर सोनवणे (बीड) : माननीय सभापित महोदया, म§ महाराÕů के बीड िजल ेस ेआता 

हó ँ। मेर ेिजल ेम¤ कानून कì सÓुयवÖथा नहé रह गई है, िजसकì वजह स ेवहां पर, जो संतोष देशमुख 

नाम के सरपंच थ,े उनका अपहरण करके मडªर कर िदया गया । उनके मडªर के बार ेम¤ हमने बहòत बार 

मांग कì है िक उसकì पूरी तरह स ेजांच होनी चािहए और जो खूनी है, उसको फांसी कì सजा िमलनी 

चािहए । इसिलए म§ सदन स ेसंतोष दशेमुख को Æयाय िदलाने के िलए åर³वÖेट करता हó ँ।  

®ी रामवीर िसहं िबधूड़ी (दि±ण िदÐली) : आदरणीय सभापित महोदया, म§ आपके माÅयम स े

सरकार स ेमांग करता हó ँ िक लंबे समय स ेिदÐली कì दो पॉिलसीज़, जो डीडीए को लागू करनी ह§, 
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पहली, ल§ड पूिलंग पॉिलसी है और दसूरी जीडीए पॉिलसी है, ये पॉिलसीज़ लंिबत पड़ी हòई ह§ । इन 

दोनŌ पॉिलसीज़ के लागू हो जान ेस ेिदÐली Öलम बनने स ेबचेगी । इनसे िदÐली कì आय भी बढ़ेगी 

और िदÐली के िकसानŌ कì जमीन, जो िदÐली सरकार के Ĭारा कौिड़यŌ के दाम पर ए³वायर कì जाती 

ह§, उससे िदÐली के िकसानŌ को अ¸छा मुआवजा भी िमलेगा ।  

सभापित महोदया, म§ आपके माÅयम स ेसरकार स ेमांग करता हó ँिक ल§ड पूिलंग और जीडीए 

पॉिलसी को िदÐली के िहत म¤, िदÐली के िकसानŌ के िहत म¤ तुरंत लागू िकया जाए ।  

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, the minorities 

and Hindus are being tortured in Bangladesh.  The Foreign Secretary visited 

Bangladesh recently.  I talked to the External Affairs Minister along with Prof. 

Sougata Ray in this House, day before yesterday.  I am surprised why the 

Government is keeping mum.  The House is running.  Let us know what actual 

development is taking place.  A statement from the Government is urgently 

required.  Either the External Affairs Minister or the Prime Minister himself should 

come before the House to save the Hindus and the minorities facing torture in our 

neighbouring country, Bangladesh.   

 Madam, we believe that this matter will be sent to the Government and we 

will get a reply by tomorrow. 

®ी नरशे गणपत ÌहÖके (ठाणे) : सभापित महोदया,  

³या वे सब मानव नहé, 

³या गलती है उनकì सीमा पार रहते ह§? 

िजस दशे म¤ रहते ह§, वह उसको ही अपना कहते ह§ 

आज परी±ा उनकì िक  

धमª बड़ा हो रहा वहां 
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िहÆद,ू िसख या बौĦ, जैन होना पाप है वहां । 

म§ इस सदन का Åयान हमार ेपड़ोसी दशे बांµलादेश म¤ िहंदू अÐपसं́ यकŌ पर हो रहे अÂयाचार 

कì ओर आकिषªत करना चाहता हóं । यह मुĥा केवल बांµलादेश का आंतåरक मामला नहé है, बिÐक 

मानवता और धािमªक सिहÕणतुा के िलए गंभीर िचंता का िवषय है । 

 बांµलादेश म¤ हाल ही म¤ 2,010 घटनाए ंदजª हो गई ह§, िजनम¤ हÂया, छेड़छाड़ और अपहरण 

जैसी अमानवीय घटनाए ंशािमल ह§ । इन घटनाओ ंके कारण 1,705 पåरवार ÿभिवत हòए ह§ । िवशेष 

łप स ेिचÆमय कृÕण दास जैस ेसÌमािनत धािमªक नेता कì िगरÉतारी ने िÖथित को और संवेदनशील 

बना िदया है । 

बांµलादेश के 64 िजलŌ म¤ फैल े अÂयाचारŌ न े न केवल िहंदू, बिÐक बौĦ और ईसाई 

अÐपसं́ यक समदुायŌ को भी संकट म¤ डाल िदया है । यहां तक िक ढाका,… (Óयवधान) 

SHRI SHREYAS M. PATEL (HASSAN): Hon'ble Chairperson, madam, thank 

you for permitting me to speak during the zero hour. I wish to present before you 

and the House a serious problem faced by the people of my Hassan constituency.  

Respected Chairperson, Madam, the conflict between the wild elephants 

and man in Hassan district in Malenadu region of Karnataka, has reached to its 

peak. In the district, the problem is so severe that during the last one decade more 

than 80 farmers have lost their lives, more than 55 elephants have been killed, 

hundreds of people have suffered with physical injuries. In such a situation many 

farmers of Alur, Belur and Sakaleshpura are finding it difficult to live peacefully. 

Moreover, there is constant increase in the number of elephants in this region, 
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their number is around 120 now, it will become more complicated issue in future 

if we don't address the elephant menace now itself. 

Respected Chairperson, in these days the wild elephants are entering into 

plantations of coffee, banana, paddy fields, areca nut gardens in villages like Alur, 

Belur, Chikkodi, Arehalli and on the roads also they are roaming. In Belur and 

Chikkodi areas the elephant menace is causing difficulty to school-college going 

children, who are straggling to commute. 

Respected Chairperson, the daily wagers earning Rs 300-400 to meet their 

both ends, are also badly affected by the elephant menace. 

HON. CHAIRPERSON : Thank you, hon. Member. 

SHRI SHREYAS M. PATEL: Madam, I am concluding. … (Interruptions) 

HON. CHAIRPERSON: Hon. Member, Shri Kodikunnil Suresh ji  

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Thank you Madam 

Chairperson. 

 Madam Chairperson, I rise to draw the urgent attention of this House to an 

alarming increase in road accidents and fatalities in Kerala, particularly on the 

National Highways -- NH-66, NH-966, NH-544, State Highway (SH-8), as well as 

on other key roads undergoing constructions. This issue demands immediate 

intervention from the Central Government to ensure safety of the commuters and 

pedestrians on the roads.  

In recent weeks, multiple tragic incidents have occurred. In Alappuzha, 

Kalarkode (NH 66), six lives of MBBS students were lost due to poorly managed 

traffic and hazardous road conditions caused by ongoing construction. In 
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Palakkad, Kalladikode (NH-966), a devastating crash claimed the lives of four 

children, highlighting the lack of safety infrastructure. In Pathanamthitta district 

(SH-8), four fatalities occurred due to unsafe road conditions and absence of 

proper traffic management.  

HON. CHAIRPERSON: Thank you, hon. Member.  

Please conclude.  

SHRI KODIKUNNIL SURESH: Madam, I am concluding. 

In Thrissur, Nattika (NH-66), five people lost their lives in a tragic accident, 

further emphasizing the dire need for immediate corrective measures on this 

critical highway. In Coimbatore, Madukkarai (NH-544) also, same type of accident 

happened. 

Madam, in the entire State of Kerala, for the last 10-15 days, serious 

accidents have been happening because of unscientific road constructions by the 

National Highways Authority of India as well as by the State Governments.  

I would like to request the Government, through you, to direct the National 

Highways Authority of India to take urgent action in this regard.  

®ी अिनल िफरोिजया (उºजैन) : सभापित  महोदया, आपन ेमुझे एक महÂवपूणª िवषय पर बोलने 

का अवसर िदया है, इसके िलए म§ आपका धÆयवाद करता हóं ।  

 माननीय सभापित जी, पहले पůेोिलयम मंýालय म¤ एससी और एसटी वगª के लोगŌ को जो 

पůेोल पÈंस आवंिटत होते थे, कंपनी उसम¤ जमीन को भी लीज पर दतेी थी । 

उस एससी, एसटी वगª के क§ डीडेट को पूरा सेट-अप लगाकर कंपनी दतेी थी और चाल ूकरके देती थी। 

लेिकन िवगत वषŎ स ेदखेने म¤ आ रहा है िक कंपनी उस वगª के Óयिĉ स ेकहती है िक आप ही जमीन 

लेकर आय¤ । आज जमीनŌ के भाव आसमान छू गए ह§ ।  
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 माननीय सभापित महोदया, एससी, एसटी वगª का जो क§ डीडेट है, वह उस ेएफोडª नहé कर 

सकता है, लीज पर नहé ले सकता है । मेरा आपके माÅयम स ेमाननीय मंýी जी स ेिनवेदन है िक पुन: 

उस ÓयवÖथा को चालू कर¤ । माननीय ÿधान मंýी जी का उĥेÔय है िक एससी, एसटी वगª के लोगŌ का 

उÂथान करना है, इसिलए उनका उÂथान हो सके । धÆयवाद । 

DR. AMAR SINGH (FATEHGARH SAHIB): I thank you, Hon. Chairperson, I hail 

from Shri Fatehgarh Sahib.  This is the place where two younger sons of our Tenth 

Guru Shri Guru Gobind Singh ji were walled alive by the Mughals.  Luckily, Hon. 

Minister Sir is present here. 

 I urge upon the Central Government that this place should be included in 

the international tourist circuit.  The Central Government should provide 

international level facilities here. 

 Thank you. 

#SHRI MALAIYARASAN D. (KALLAKURICHI): Madam Chairperson, 

Vanakkam. I wish to raise an issue pertaining to the people of Kallakurichi 

Parliamentary Constituency, particularly of Kallakurichi, Salem, Thiagadurgam 

and Rishivandhiyam. Kallakurichi district was created as a new district in the year 

2019. More than 16 lakh people live in this district. Between Chinnasalem and 

Kallakurichi, a new rail route was proposed with the help of Union government in 

the year 2016. But the work relating to this rail project is implemented in a snail 

pace. I urge that it should be expedited. I also urge that a new railway line should 

be laid upto Mugaiyur so that the traveling time between Chennai and Salem will 
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be reduced by two hours benefitting the rail passengers. I urge that these railway 

projects should be implemented keeping in view the interests of the people of our 

Kallakurichi district. Hon. Chief Minister of Tamil Nadu has been implementing 

schemes in the State in a non-partisan manner ensuring everything for all the 

people. Similarly, I wish that the Union government should also implement all the 

schemes in a non-partisan manner benefitting all the States of our country 

including Tamil Nadu. Thank you. 

SHRIMATI ANITA SUBHADARSHINI (ASKA): The healthcare system in my 

Constituency Aska, Ganjam district of Odisha, is at a devastation stage. We are 

deprived of the basic healthcare system. We do not have a diagnostic centre for 

which my people have to go a long way because of the lack of political interest of 

the previous State Government. 

 So, Madam, through you, I urge the Central Government for having a 

diagnostic centre and ultrasound X ray in my local area where we badly need 

them so that my constituency people will be benefited.  

 Madam, through you, I would like to request the Central Government to 

provide for some financial assistance for the ultrasound and x ray machines in my 

local block level hospitals. Also, we want a big diagnostic centre there so that my 

people will be benefited.  

 Thank you so much.  
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SHRI BHASKAR MURLIDHAR BHAGARE (DINDORI): In my Lok Sabha 

Constituency, Dindori, the main and prominent crop is Onion. In the entire Nashik 

District, the farmers had a bumper production of onions. The States like 

Maharashtra, Gujarat, Madhya Pradesh have a 30-40% more production this 

year. So, the price of onion is going down day by day. In Dubai and Gulf countries, 

the onions from Pakistan are available at cheaper rate, so the demand for Indian 

onion is very less in Gulf market. This is a serious crisis for onion producing 

farmers.  

In my constituency, at Lasalgaon APMC, the average rate for onion on 

12/12/2024 was around Rs. 3500 per quintal, but today it is around Rs 1500 per 

quintal as on 16/12/2024. If the MSP for onion keeps on decreasing day by day, 

the farmers would not get even the production cost. So, through you madam, I 

would like to request the Union Government to reduce the Export Duty for onions 

from 20% to zero. Kindly look into it to do justice to the farmers.  

Thank you.  

®ी आलोक शमाª (भोपाल) : माननीय सभापित महोदया, आपने मुझे शूÆयकाल म¤ बोलने का अवसर 

िदया, इसके िलए म§ आपको धÆयवाद देता हó ँ। 

 ³या संÖकृित मंýी यह बताने कì कृपा कर¤गे िक सरकार कì राÕůीय संÖकृित िनिध के अंतगªत 

भोपाल म¤ राजा भोज के नाम पर शोध संÖथान बनाने का िवचार है? यिद हा,ँ तो तÂसंबंधी Êयौरा ³या 

है? यिद नहé, तो राजा भोज के नाम पर भोपाल म¤ कब तक शोध संÖथान Öथािपत िकया जाएगा?  
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 माननीय महोदया, भोपाल का एक हजार साल का गौरवशाली इितहास है, भोपाल कì 

गौरवशाली संÖकृित है । हमारा भोपाल राजा भोज का भोपाल है, हमारा भोपाल सăाट अशोक का 

भोपाल है, हमारा भोपाल चÆþगĮु मौयª का भोपाल है, हमारा भोपाल ÿितहार वंशŌ का भोपाल है, हमारा 

भोपाल रानी कमलापित गŏड का भोपाल है । भोपाल कì वाÖतिवक िवरासत को िवĵ पटल पर लाने 

हेतु सरकार कì ³या कोई कायª-योजना है? कृपया यह बताने कì कृपा कर¤ । 

®ी िदनेश चंþ यादव (मधेपुरा) : माननीय सभापित महोदया, मेर ेसंसदीय ±ेý के अंतगªत सहरसा 

िजले के सोनवषाª ÿखÁड के फतेहपरु-परåेरया गांव के िनवासी Öवगêय हषªवधªन िसंह, आईपीएस 

अिधकारी कì, 3 िदसÌबर, 2024 को कनाªटक के हासन म¤ सड़क दघुªटना म¤ मौत हो गई । वे वषª 

2023 के कनाªटक काडर के आईपीएस ऑिफसर थे । वे अपनी पहली पोिÖटंग के िलए हासन म¤ अपना 

योगदान करने जा रहे थे । दघुªटना तब हòई जब पुिलस वाहन का टायर फट गया, चालक ने िनयंýण 

खो िदया, िजसके कारण वह वाहन एक घर और पेड़ से टकरा गया । गाड़ी के टायर फटने कì घटना 

िडपाटªम¤ट कì एक बहòत बड़ी लापरवाही को दशाªता है । सरकार ůेिनंग पर काफì पैसे खचª करती है, 

लेिकन बाद म¤ उसे ऑिफसर कì लापरवाही म¤ धकेल िदया जाता है । जूिनयर और सीिनयर 

अिधकाåरयŌ के बीच उसे राजनीित का िशकार बना िदया जाता है । सरकारी गाड़ी कì हालत खराब 

थी, ऐसी घटना मन को िवचिलत कर देने वाली है । कनाªटक सरकार के लापरवाह पदािधकारी के 

कारण देश ने एक युवा एवं होनहार अिधकारी को खो िदया ।  

 अत: म§ सरकार से मांग करता हó ँिक इसकì उ¸चÖतरीय जाचँ करायी जाए और दोिषयŌ के 

िखलाफ स´त कारªवाई करते हòए, मृत अिधकारी के आि®तŌ को Æयाय एवं आिथªक सहायता दी जाए। 

SHRIMATI HARSIMRAT KAUR BADAL (BATHINDA): Hon’ble Ma’am 

Chairperson, I want to raise the issue of Jagjit Singh Dallewal . He is protesting 

and fasting at the Shambhu border for the last 21 days so that the genuine 
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demands of farmers should be met. However, the Government does not seem to 

care about him during the last 21 days. His life is in danger. This is a serious issue. 

Only after the Supreme Court order, a junior officer of the Government was sent 

there.  

माननीय सभापित : माननीय सदÖय, आपने जो िवषय िदया है, आप उस पर बोल¤ । 

®ीमती हरिसमरत कौर बादल: जी हा,ँ मैडम । म§न ेयही इÔयू िदया था । यह सबसे जłरी इÔयू है । 

Ma’am, 4 years ago, the Central government had assured the farmers.  

माननीय सभापित : आपने जो िवषय िदया था, कृपया आप उस पर बोिलए । 

SHRIMATI HARSIMRAT KAUR BADAL: For the last 21 days, the farmer leader 

is sitting on fast unto death. His health has deteriorated. Over 700 farmers have 

already attained martyrdom. The Central Government can save the life of one 

farmer leader. Please accept the demands of farmers and save this precious life. 

Thank you.  

एडवोकेट चÆþ शेखर (नगीना) : माननीय सभापित महोदया, गािज़याबाद म¤ अिधवĉाओ ंपर जो 

लाठी चाजª हòए ह§, यह पहली घटना नहé है, इसके अलावा भी पूर ेउ°र ÿदेश म¤ कई जगहŌ पर ऐसी 

घटनाए ंघटी ह§ िक अिधवĉाओ ंके साथ िहंसा हòई है और उनकì जान¤ भी गई ह§ । 

 सभापित महोदया, यह कĶपूणª है । अिधवĉा अपना पूरा जीवन लोगŌ को Æयाय िदलाने म¤ 

लगाता है । अिधवĉा अमीर-गरीब, सबकì आवाज उठाता है ।  

 म§ आपके माÅयम से कानून मंýी जी से आúह करना चाहता हóं िक वे जÐद से जÐद पूरे देश म¤ 

स´ती से ‘एडवोकेट ÿोटे³शन ए³ट’ लागू कर¤, िजससे अिधवĉाओ ंके अिधकार सुरि±त रह पाए ंऔर 

उनके साथ कोई घटना न घटने पाए, िजससे उनके ब¸चŌ का भी कोई नकुसान न हो । 
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 म§ पनु: आपका धÆयवाद करता हóं और पनु: कानून मंýी जी से अपील करता हóं िक वे जÐद स े

जÐद पूर ेदेश म¤ ‘एडवोकेट ÿोटे³शन ए³ट’ को स´ती से लागू कर¤ । धÆयवाद । 

®ी िबīुत बरन महतो (जमशेदपुर) : माननीय सभापित महोदया, म§ आज इस सदन म¤ जमशेदपरु 

संसदीय ±ेý के मुसाबनी एवं घाटिशला ÿखंड के 15 पंचायतŌ कì जनता कì समÖयाओ ंको उठाने के 

िलए खड़ा हòआ हóं । इनकì सबसे बड़ी िचंता ÿधान मंýी आवास योजना के लाभ से वंिचत रह जाना 

है। यह ±ेý लंबे समय से िवकास कì ÿिøया म¤ पीछे छूट गया है और अब, जब हमारे देश म¤ ÿधान मंýी 

आवास योजना जैसी ऐितहािसक योजना लागू कì गई है, तो इसके लाभ स े±ेý के कई úामीण पåरवार 

वंिचत ह§ ।  

 माननीय सभापित महोदया, वषª 2011 के स¤सेस म¤ ये 15 पंचायत¤ ÿधान मंýी आवास योजना 

या िकसी भी ÿकार कì योजना कì सूची म¤ शािमल नहé होने के कारण इनको िकसी भी ÿकार कì 

सिुवधा नहé िमल रही ह ै। इनको शहरी ±ेý कì सूची म¤ डाला गया है, जबिक ये न शहरी ±ेý म¤ ह§ और 

न ही úामीण ±ेý म¤ ह§ । इस तरह, इस योजना के तहत लाभ न िमलने से इन पåरवारŌ के जीवन-यापन 

कì िÖथित बहòत ही दयनीय है ।  

 म§ आपके माÅयम से माननीय मंýी जी से अनरुोध करना चाहता हóं िक इन 15 पंचायतŌ को 

शहरी सूची से हटाकर पनु: úामीण ±ेý कì सूची म¤ सिÌमलत िकया जाए, िजससे इस योजना का लाभ 

इन सभी पंचायतŌ के सभी पåरवारŌ को ÿदान कì जा सके ।  

 धÆयवाद । 

माननीय सभापित : म§ सभी माननीय सदÖयŌ स ेआúह कर रही हóं िक Èलीज़, व े िजन िवषयŌ को 

िलिखत म¤ दतेे ह§, उÆहé िवषयŌ पर चचाª कर¤ । 

… (Óयवधान) 

®ी आनदं भदौåरया: सभापित महोदया, धÆयवाद । 

 महोदया, आपन ेमझु ेशूÆय काल म¤ अपन ेलोक सभा ±ेý धौरहरा सिहत पूर ेउ°र ÿदेश कì 

इस समय जो एक ÿमुख मांग है, उसकì तरफ सदन का Åयान आकृĶ कराने का अवसर िदया है ।  
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सभापित महोदया, हम लोग अपने ±ेý म¤ जाते ह§, तो úामीण इलाके के लोगŌ कì पहली मांग 

होती है िक उनके úाम सभा म¤ बारात घर का िनमाªण करा िदया जाए ।  

महोदया, पहले गांवŌ म¤ ÿाइमरी Öकूल म¤ बारात Łकने कì इजाज़त होती थी । इधर के दौर म¤ 

ÿाइमरी ÖकूलŌ म¤ बारात Łकने पर ÿितबंध लगा िदया गया है ।  

महोदया, म§ आपके माÅयम स ेसरकार स ेमांग करता हóं िक उ°र ÿदेश कì ÿÂयेक úाम सभा 

म¤, खासकर धौरहरा लोक सभा ±ेý म¤ ÿÂयेक úाम सभा म¤ बारात घर का िनमाªण कराया जाए । जब 

तक बारात घर का िनमाªण नहé हो पा रहा है, तब तक ÿाइमरी ÖकूलŌ म¤ बारातŌ को Łकने का अवसर 

ÿदान िकया जाए, िजसस ेúामीण इलाकŌ कì ÿमुख समÖया का समाधान हो सके ।  

आपन ेमुझे बोलन ेका समय िदया, इसके िलए आपका धÆयवाद । 

®ी तािपर गाव (अŁणाचल पूवª) : चेयरपसªन मैडम, थ§क-यू । 

 आज म§ आपके माÅयम स ेइस सदन को और पूर े िहÆदÖुतान को यह बताना चाहता हóं िक 

दलाई लामा इंिÖटट्यूशन को åरकॉगनाइज़ िकया जाए । ‘िहज़ होलीनेस िद फोटêÆथ दलाई लामा’ का 

नाम तेनिजन µयाÂसो है । आज इस मोड़ पर दलाई लामा इंिÖटट्यूशन पहòंचा है, िहज़ होलीनेस 90 

इयसª के हो गए ह§ ।  

मैडम, वषª 1959 स ेचाइनीज़ सरकार न ेफैसला करके रखा है िक पÆþहव¤ दलाई लामा को 

चाइनीज़ गवनªम¤ट ही अपॉइंट करगेी । अभी के ‘िहज़ होलीनेस िद फोटêÆथ दलाई लामा’ अगर मर जात े

ह§, तो एक रीइनकान¥शन बिुĦÖट कÐचर म¤, धमª होता है । जब व ेरीइनकान¥ट हŌगे, तो व े िफÉटीÆथ 

दलाई लामा हŌग ेऔर चाइना अपॉइंटेड दलाई लामा भी हŌगे । ‘िहज़ होलीनेस’ का कÌपैशन, पीस, 

लव, इस िमशन म¤ है, इसिलए, म§ गवनªम¤ट ऑफ इंिडया स ेåर³वÖेट करता हóं िक ‘िहज़ होलीनेस िद 

फोटêÆथ दलाई लामा’ को भारत रÂन स ेअवॉडª िकया जाए । अभी स ेहम तैयार रह¤ िक हम िफÉटीÆथ 

दलाई लामा के łप म¤ चाइना वाले दलाई लामा को åरकॉगनाइज़ कर¤गे या िहÆदÖुतान म¤ जो जÆम 

िलया है, उन दलाई लामा को हम åरकॉगनाइज़ कर¤गे । यह फैसला बाकì है । 

थ§क-यू-वैरी-मच । 
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DR. PRABHA MALLIKARJUN (DAVANAGERE): Thank you, hon. Chairperson. 

The Government of India is implementing the Centrally-sponsored Pradhan 

Mantri Poshan Scheme in coordination with the States and Union Territories. The 

scheme serves around 120 million children in over 1.27 million schools across the 

country. The share of the Government of India in this scheme is 60 per cent 

whereas the share of the State Governments is 40 per cent. But the Central 

Government has not increased their share since 2019 and the payment is very 

meagre.  

 Madam, most of these workers belong to below poverty line families. They 

cannot manage their life with an honorarium of Rs.3,700. These Mid-Day Meal 

workers and helpers are considered volunteers and not employees, which in turn 

keeps them out of pension and provident fund facilities. Though their salaries are 

referred to as honorarium, I would like the Government to increase its Central 

share. Thank you. 

®ी चÆþ ÿकाश जोशी (िच°ौड़गढ़) : महोदया, िच°ौड़गढ़ संसदीय ±ेý म¤ रलेव,े हाईवे और अÆय 

±ेýŌ म¤ क¤ þ कì मोदी सरकार ने िपछल े10 सालŌ म¤ बहòत कुछ िदया है । मेर ेसंसदीय ±ेý म¤ ÿतापगढ़ 

एक ऐसा िजला है, जो शेड्यूल-5th म¤ ůाइबल िजला है । यह रेलवे कì ŀिĶ स ेआज भी बचा हòआ     है। 

वहां चाहे नई रेल लाइन हो, āॉडगेज हो, इलेि³ůिफकेशन हो या डबिलंग हो, सार ेकाम चल रहे ह§ 

लेिकन ÿताप गढ़ और बेगू ±ेý ऐस ेह§, जहां रेलव ेकì सेवाए ंनहé ह§ । मनसौर स ेÿतापगढ़ होते हòए 

गजुरात एक नई रेल लाइन के िलए फाइनल सव¥ क¤ þ सरकार न ेÖवीकृत कर िदया है । ऐस ेही नीमच 

स ेबेगू होते हòए कोटा एक नया फाइनल सव¥ स§³शन िकया है । 

  महोदया, मेरी आपके माÅयम स ेसरकार स ेमांग है िक पीएम गित शिĉ या अÆय योजना के 

माÅयम स ेवहां भी रेल लाइन पहòंचे, तािक वहां के लोगŌ को फायदा िमल सके । 
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®ीमती मिहमा कुमारी मवेाड़ (राजसमÆद) : महोदया, म§ अपने राजसमÆद पåरवार को यहां से बोलना 

चाहती हóं िक म§ सदन म¤ हमेशा उनकì आवाज बनूंगी । देश म¤ सड़क हादसŌ को रोकने और उसम¤ 

जान-माल कì कम से कम हािन को सिुनिĲत करने के िलए क¤ þ सरकार अिधक से अिधक कायª कर 

रही है । हमारे यहां राजसमÆद म¤ दसेूरी कì नाल घाट मेवाड़ से मारवाड़ को जोड़ने वाली मु´य सड़क 

जो चारभजुा से पाली जाती है, उस पर िÖथ त सड़क घमुावदार है और जंगल के बीच से राÖता 

िनकलता है । घमुावदार सड़क होने पर भी खतरनाक मोड़Ō पर सड़क सरु±ा के उपाय नहé हो सके ह§ 

और पूर ेघाट इलाके म¤ एिलवेटेड सड़क बन जाये, यह मांग जनता लÌबे समय से कर रही है, लेिकन 

पयाªवरण मंýालय कì अनमुित नहé िमल पाई है । 

महोदया, अभी कुछ िदन पहले ही इस घाट म¤ बड़ा सड़क हादसा िफर से हो गया, िजसम¤ 3 

Öकूली ब¸चŌ कì जान चली गई और अनेक लोग गंभीर łप से घायल हो गये ह§ । अतः इन सड़क 

हादसŌ को रोकने के िलए िनिÌलिखत उपाए िकये जाए:ं- 

पूरे देसूरी कì नाल घाट म¤ पयाªवरण मंýालय से एन.ओ.सी. ÿाĮ करके पूर े घाट म¤           

एिलवेटेड सड़क का िनमाªण िकया जाये । घाट को राÕůीय राजमागª के अंतगªत लाया जाये और सकर े

मोड़Ō को चौड़ा िकया जाए । घाट कì सड़क के िकनार ेअपिे±त ÖथानŌ पर िविभÆन सड़क सरु±ा उपाय 

िकये जाए ँ। घाट कì सड़क म¤ ůैिफक िनयंýण के उपाय िकए जाए ं। यह िसफª  राजसमÆद म¤ ही नहé, 

बिÐक पूर ेराÕů म¤ ऐसा होना चािहए तािक दघुªटनाए ंन हŌ । 

SHRI NILESH DNYANDEV LANKE (AHMEDNAGAR): Hon’ble Madam 

Chairperson, today I rise to discuss an urgent issue. Prime Minister’s National 

Relief Fund provides maximum Rs. 3 lakh for medical treatment, but it needs to 

be increased. Under PMNRF, an MP can refer only 35 cases per year. This rule 

is not appropriate and the cap of 35 cases should be removed and maximum 

 
 English translation of the speech originally delivered in Marathi. 
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cases should be granted a permission. The number of panel hospitals should also 

be increased immediately. At least one panel hospital should be there in each 

tehsil.  

This PMNRF scheme is being implemented through postal service. It 

should be implemented through online mode so that a patient should get a 

financial relief as early as possible.  

Madam, one more special provision option should be included in PMNRF. 

If the diagnosed disease is not in the approved list, it should be treated as special 

case and financial assistance could be provided.  

Thank you very much for this opportunity to speak.  

#SUSHRI S. JOTHIMANI (KARUR): Madam Chairperson, Vanakkam. People 

belonging to middle class live in their constructed houses in the Vennai Malai and 

Velayuthampalayam areas of Karur parliamentary Constituency. These houses 

were issued with the ownership rights called the 'Patta'. They have regularly paid 

property tax, water tax and electricity bills. These habitations are also considered 

as land belonging to Vennai Malai Murugan temple and Pugazhi Malai murugan 

temple.  These lands are also listed as '"Inam' land and temple land. Therefore, 

this land belongs to the families which live there. Transfer of property has also 

taken place. Many people have sold and bought these properties of land. People 

started living in this land for the last hundred years even before the Hindu 

Religious Endowment Board was created. Some of them have sold those 

properties and purchased a piece of land in the urban areas and had settled there 

 
# English translation of the speech originally delivered in Tamil. 
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after constructing a house for themselves.  Even after the Court's verdict was 

pronounced on this issue, the Registration Department had continued to register 

buying and selling of these properties. These people should not be displaced and 

asked to vacate the land in the name of claiming to be a temple land. Home is a 

dream for any person every person. Particularly, these people have invested their 

lifetime earnings in this land and built their houses there. They have been living 

there for more than 30 years to 50 years. Now making them homeless is 

unacceptable. 'Inam' land of the temples has become a contentious issue now. I 

urge that a justifiable and amicable solution should be reached by the Union 

government on this issue in consultation with the State government of Tamil Nadu. 

Thank You. 

®ी रिवÆþ वसतंराव चÓहाण (नांदेड़) : माननीय सभापित महोदया, म§ नांदेड़, महाराÕů संसदीय ±ेý 

स ेहóं । नांदेड़ िजले म¤ िकसान भाइयŌ कì पीक बीमा रािश लगभग 617 करोड़ Łपये है । इसम¤ केÆþ 

सरकार के 267.3 करोड़ Łपये के िहÖस ेकì रािश का िमलना अभी तक बाकì है । महाराÕů सरकार 

के िहÖस ेकì 349.7 करोड़ Łपय ेकì रािश िमल चकुì है, लेिकन केÆþ सरकार के िहÖस ेवाली रािश 

अभी तक नहé िमली है । इसके कारण िकसान भाई इस लाभ स ेवंिचत ह§ । 

 महोदया, मेरी आपके माÅयम स ेयह मांग है िक पीक बीमा के 267.3 करोड़ Łपये केÆþ सरकार 

के िहÖस ेकì रािश तुरÆत महाराÕů सरकार को अदा कì जाए, िजससे िकसान भाइयŌ को इसका लाभ 

िमल सके । 

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI 

SOUTH): Madam Chairperson, I thank you for allowing me to raise this very 

important issue. 
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 The Cyclone Fengal has destructed the Northern districts of Tamil Nadu, 

disrupting infrastructure, livelihood and daily lives of people; especially the 

landslide that happened in Tiruvannamalai is a major havoc.  

 The situation has been commendably handled by our Chief Minister, Thiru 

M.K. Stalin well. More than 500 employees have been deployed to restore the 

roads, especially the Chittoor bye-pass road. Many Executive Engineers had 

been deployed for the work and the situation was kept under control. In addition, 

more than Rs. 30 crore have been given for the welfare measures and Rs. 37 

crore have been deployed through the self-help groups. Despite that, the situation 

there needs a large amount of money.  

Our Chief Minister had represented for an interim relief of more than Rs. 

2,000 crore. Our Prime Minister claims that the Government follows the tagline of 

Vasudhaiva Kutumbakam. Is Tamil Nadu not a part of that family, a part of India?  

… (Interruptions) 

माननीय सभापित : माननीय सदÖय पÈपू यादव जी । 

®ी राजेश रजंन (पूिणªया) : माननीय सभापित महोदया, नालÆदा, पेपर एµज़ािमनेशन और घोटाला, 

ये बीपीएससी, यूपीएससी, िनयोिजत िश±क परी±ा के संबंध म¤ पूरक बन गए ह§ । पेपसª लीक के मामल े

लगातार हो रहे ह§ । 

 महोदया, परम ²ान िनकेतन, गया स ेलेकर कई ऐस ेÖकूÐस म¤ पेपसª लीक के मामल ेआए   ह§। 

कोई भी एµज़ािमनेशन िबना पेपर लीक के नहé हो पा रहा ह ै। अभी सीजीएल परी±ा का जो मामला 

आया, उसम¤ यह आया िक एक ब¸चे कì åरजÐट 40 लाख Łपये लेकर दी गयी । यह åरपोटª आ गयी 

है । 
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 मैडम, दसूरा, नॉम¥लाइजेशन का मुĥा उठा । उसी बीच, सॉÉटवेयर कì गलती के कारण हमारे 

यहां के 85 हजार ब¸चे फॉमª नहé भर सके । उसका ए³सट¤शन नहé हòआ । दो पदािधकारी – एम. एम. 

राजू, और परमार - इन दोनŌ को गलत तरीके से, जबिक उन पर िविजल¤स कì जांच हो गयी, 

एफ.आई.आर. हो गयी और उनकì पोिÖटंग कर दी गयी । 

 मैडम, मेरा मामला िसफª  पपेर लीक का नहé है, बिÐक ĂĶाचार का भी है ।… (Óयवधान) 

माननीय सभापित : माननीय सदÖय ®ी राजेश वमाª जी । 

®ी राजेश वमाª (खगिड़या) :  सभापित महोदया, म§ सदन को एक बहòत ही गंभीर बीमारी के िवषय म¤ 

अवगत कराना चाहता हॅूं । सभापित महोदया, एसएमए – Öपाइनल मस³यूलर ऑůोफì एक गंभीर 

बीमारी है, िजससे ÿÂयेक वषª लगभग चार हज़ार ब¸चे देश म¤, िबहार म¤ लगभग ढाई सौ ब¸चे, भागलपरु 

म¤ लगभग 16 ब¸चे और मरे ेलोक सभा ±ेý खगिड़या म¤ लगभग तीन ऐसे ब¸चे ह§, जो इस गंभीर बीमारी 

स ेजूझ रह ेह§ । इस बीमारी म¤ मांसपिेशयŌ का नसŌ के साथ संपकª  टूट जाता है और छह साल के बाद 

वह ब¸चा बोलना बंद कर दतेा है । उसके शरीर का कोई भी अंग काम नहé करता है और धीर-ेधीर ेवह 

मौत कì तरफ बढ़ता जाता है । इस बीमारी के इलाज म¤ लगभग साढ़े 17 करोड़ Łपये का एक इंजे³शन 

लगता है । म§ आपके माÅयम स ेसरकार स ेयह िनवेदन करना चाहóंगा िक सरकार इसको लेकर एक 

महÂवपूणª कदम उठाए । … (Óयवधान) 

®ी देवेश शा³य (एटा) : सभापित महोदया, मेरा संसदीय ±ेý एटा-कासगंज िश±ा के ±ेý म¤ बहòत 

िपछड़ा हòआ है । इन दोनŌ जनपदŌ के िवīािथªयŌ को उ¸च िश±ा के िलए िदÐली, आगरा, लखनऊ 

और बरेली जाना पड़ता है । मेरा आपके माÅयम स ेमाननीय िश±ा मंýी जी स ेअनरुोध है िक  एक क¤ þीय 

िवīालय, एक क¤ þीय िवĵिवīालय और इसके साथ-साथ जनपद कासगंज म¤ मÅयम वगª के ब¸चŌ कì 

िश±ा के िलए एक राजकìय िवīालय कासगंज जनपद म¤ खोलन ेकì कृपा कर े। इसके साथ-साथ एटा 

म¤ जो राजकìय िवīालय है, उसम¤ िश±कŌ कì कमी है और उसम¤ िव²ान संकाय कì यिद ÓयवÖथा हो 

जाए तो वहां पर मÅयम वगª के लोगŌ को अ¸छी िश±ा ÿाĮ हो सकेगी ।   
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ADV. ADOOR PRAKASH (ATTINGAL): I would like to draw the attention of the 

House towards an urgent matter regarding extension of Angamaly-Sabari Railway 

line from Erumeli to Vizhinjam via Nedumangad. Nedumangad has already been 

selected under the Government proposal for rail connectivity for towns having 

above 50,000 population. Railway facility to Nedumangad town could be provided 

through the expansion of Angamaly Sabari railway from Erumeli to Vizhinjam 

International seaport via Pathanamthitta, Konni, Pathanapuram, Punalur, Anchal, 

Kilimanoor, Vattapara, Nedumangad, Kazhakkoottam, and Kattakada. The 

extended line would establish an additional corridor for passenger and freight 

movement. The expansion of Sabari railway project is important for the overall 

development of the State. 

I request the Government to sanction the expansion of Angamaly- Sabari 

railway from Erumeli to Vizhinjam. 

®ी आगा सैÍयद łहòÐलाह मेहदी (®ीनगर) : मैडम चेयरपसªन, म§ आपके ज़åरए गवम¦ट ऑफ इंिडया 

और होम िमिनÖůी से यह गज़ुाåरश करना चाहता हॅू ं िक  जÌमू-कÔमीर म¤ जो पुिलस सब-इंÖप³ेटर के 

åरøूटम¤ट का ÿोसेस शłु हòआ है, इनकì नॉलेज म¤ होगा िक वह िपछले चार सालŌ से िडले हòआ ह,ै 

िजसकì वजह इर¥गुलåैरटीज़ थé । जो åरøूटम¤ट एज¤सी इÆहŌने मुंतखब कì थी, अपॉइंट कì थी, इस 

åरøूटम¤ट के िलए, एÈटेक, उनकì इर¥गुलåैरटीज़ कì वजह से यह िड ल ेहòआ और िडले कì वजह से जो 

एÖÿ¤ट्स ह§, िजनकì ऐज अब अपर िलिमट से बाहर िनकल गई है, मेरी गुज़ाåरश है, गवम¦ट ऑफ जÌमू-

कÔमीर ने भी åर³म¤ड िकया है, जैसे िक  आप जानते ह§ िक  यह सÊजे³ट होम िमिनÖůी के हाथ म¤ है, 

हम चाहते ह§ िक  जेकेपीएसआई म¤ वन टाइम ऐज åरल³ैसेशन दी जाए तािक ये एÖÿ¤ट्स अपने िलए 

रोज़गार हािसल कर सक¤  । शिुøया । 
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®ी मनोज कुमार (सासाराम) : मडैम, म§ अित महÂवपूणª िवषय कì ओर आपका Åयान आकिषªत 

कराना चाहता हॅूं । िबहार म¤ ममताकमê ÖवाÖÃय िवभाग म¤ ह§ । उनके िलए म§ कुछ बातŌ को रखना चाता 

हॅूं । वषª 2008 स ेइनकì बहाली िबहार सरकार म¤ हòई । तब स ेअभी तक ममताकिमªयŌ को ÿित ÿसूित 

एक सौ Łपया िदया जाता था अब तीन सौ Łपया िदया जाता है । लेिकन इनका जो काम है, जैसे 

डॉ³टर करते ह§, वैसे ही नसª करती ह§ ।   

 आज तक वे अÖपताल म¤ आठ-दस घंटे तक मजदूरी करती ह§, लेिकन उनको एक Łपया भी 

नहé िमलता है ।  

 महोदया, म§ आपके माÅयम से िनवेदन करना चाहóंगा िक ममताकिमªयŌ को राºयकमê का दजाª 

िमले । अÖपतालŌ म¤ जो सिुवधाए ंडॉ³टसª एवं नसŎ को िमलती ह§, वही सुिवधाए ंहमार ेममताकिमªयŌ 

को भी िमलनी चािहए । धÆयवाद । 

SHRI M. K. RAGHAVAN (KOZHIKODE): Madam, I rise before you to draw the 

kind attention of the hon. Railway Minister, through you, to a matter of significant 

importance, namely, shortage of train facilities to northern parts of Kerala. 

In just a few days, the world will come together to celebrate Christmas and 

New Year -- a time filled with happiness and joy. A large number of individuals will 

travel to their hometowns from their workplaces to celebrate Christmas and New 

Year with their families. … (Interruptions) 

Madam, please allow me to complete. … (Interruptions) 

माननीय सभापित : माननीय सदÖय, आप केवल एक िवषय बोिलए । 

… (Óयवधान) 

SHRI M. K. RAGHAVAN: Madam, however, the residents of Northern Kerala are 

facing substantial challenges due to inadequate transportation options. … 

(Interruptions) Madam, I am concluding by mentioning my demand. … 
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(Interruptions) I would urge the Government of India to consider introduction of 

special train services connecting Northern Kerala with Chennai, Delhi, Bangalore, 

Trivandrum, and Mumbai.  

®ी िदलीप शइकìया (दारगं-उदालगुड़ी) : सभापित जी, म§ दो िवषय रखना चाहता हóं । मेरा पहला 

िवषय Bodoland Territorial Region (BTR)  के बार ेम¤ है । वहां मेर ेसंसदीय ±ेý का उदालगड़ुी 

िडिÖů³ट है । यह जनजातीय बहòल ±ेý है । जनजातीय बहòल ±ेý उदालगड़ुी म¤ इंिदरा गांधी राÕůीय 

जनजातीय िवĵिवīालय का एक क¤ þ Öथािपत िकया जाए । 

 दसूरा, काबê आंगलŌग भौगोिलक ŀिĶ स ेअसम का सबसे बड़ा िजला है । वहां पर एक क¤ þीय 

िवĵिवīालय जłर खुल े। इसके िलए म§ िश±ा मंýी जी स ेिवशेष łप स ेिनवेदन करता हóं । बहòत-बहòत 

धÆयवाद । 

®ी राहòल कÖवां (चुł) : सभापित महोदया,  राजÖथान के अंदर भारत सरकार कì एक महÂवपूणª 

योजना ÿधानमंýी फसल बीमा योजना चल रही है । इस योजना के वषª 2023-24 कì रबी फसल और 

वषª 2023 के खरीफ फसल के ÿीिमयम के इÔयू पर म§ बोलना चाहता हóं ।  

 महोदया, वषª 2023-24 के रबी फसल का जो ÿीिमयम है, उस ेराजÖथान कì Öटेट गवनªम¤ट 

न ेआज तक जमा नहé करवाया । राजÖथान के चłु िजले म¤ िकसानŌ का 400 करोड़ Łपये का ³लमे 

बनता है । इस पैस ेको जमा नहé करने के कारण, आज एक साल स ेऊपर हो चकुा है, िकसानŌ को 

उनका ³लेम नहé िमल रहा है । 

 महोदया, वषª 2023 खरीफ फसल के अंदर भी आज तक िकसानŌ कì आठ सौ पटवार मंडलŌ 

कì िशकायत Öटेट गवनªम¤ट के पास प¤िडंग पड़ी हòई है । डबल इंजन के नाम पर सरकार न ेवोट मांग,े 

लेिकन आज तक राजÖथान का एक इंजन बंद पड़ा है । िकसानŌ कì एक-एक साल तक ÿीिमयम कì 

रािश Öटेट गवनªम¤ट जमा नहé करवा रही है । हमार ेिकसानŌ को कैसे ³लेम िमलगेा? 

 महोदया, मेरा आपस ेअनरुोध है िक सरकार जÐद स ेजÐद िकसानŌ को ³लेम िदलाए । सरकार 

िवद Êयाज ³लेम िदलाने का काम कर े। बहòत-बहòत धÆयवाद । 
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13.56 hrs 
SUBMISSION BY MEMBER-Contd. 

Re:  Vijay Diwas 
 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत) : माननीय सभापित महोदया, अभी 

शूÆय काल के दौरान माननीय सदÖय Ĭारा िवजय िदवस को लेकर यहां पर कुछ वĉÓय िदये गए । म§ 

िनवेदन करना चाहता हóं िक उÆहŌने जो दो िवषय रखे थ,े उनम¤ से एक िवषय था िक जो प¤िटंग पहले 

र±ा मंýालय म¤ लगी थी, उस प¤िटंग को वहां से हटा िदया गया है । म§ माý सदन के सं²ान के िलए 

िनवेदन करना चाहता हóं िक वह प¤िटंग मोÖट िब िफिटंग Èलेस मानेकशॉ ऑडेटोåरयम म¤ पूर ेसÌमान के 

साथ Öथािपत कì गई है तािक वहां उसे और अिधक लोग देख कर उससे ÿेरणा ÿाĮ कर सक¤  । … 

(Óयवधान) 

SHRI K. C. VENUGOPAL (ALAPPUZHA): Madam, I may be allowed to ask one 

clarification. … (Interruptions) 

®ी गजÆेþ िसहं शेखावत: महोदया, मुझे लगता है िक ऐसे िवषय जो भारत कì सनेा और भारत कì 

सेना से सÌमान से जुड़े हòए ह§, भारत कì सेना के शौयª से जुड़े हòए िवषय ह§, उनको लेकर इस तरह कì 

राजनीितक िटÈपिणया ँनहé करनी चािहए ।… (Óयवधान) मुझे लगता है िक इस िवषय पर हम सब 

संसद म¤ बैठे हòए सÌमाननीय सदÖयŌ को अपने उ°रदाियÂव का ²ान रखते हòए, उस पर िनिĲत łप 

से हम¤ िटÈपणी करने से पहले िवचार करना चािहए ।… (Óयवधान) 

________ 
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®ी दामोदर अúवाल (भीलवाड़ा) : सभापित महोदया, मेर ेलोक सभा ±ेý म¤ भीलवाड़ा-छापड़ा- 

जहाजपरु-दवेली रोड है, िजसकì लंबाई कुल 95 िकलोमीटर है । इस रोड को टू लेन स ेफोन लेन 

िकया जाए । यह मागª दवेली के एनएच 52 स ेÿारभं हो कर जहाजपरु के 148डी स ेजुड़ता है और 

छापड़ा तक जाता है । उसके बाद बनेरा होते हòए एनएच 48 स ेजुड़ता है ।  

14.00 hrs     

इस रोड पर अÂयिधक ůैिफक होने के कारण, जाम और दघुªटनाओ ंके कारण न केवल आमजन 

परेशान होते ह§, बिÐक आपातकालीन सेवाए ंभी ठप हो जाती ह§ ।  

 िपछले लंबे समय से आमजन कì यह मांग है िक इसे राÕůीय राजमागª घोिषत िकया जाए ।… 

(Óयवधान) 

®ी रमाशंकर राजभर (सलेमपुर) : सभापित  महोदया, हमार ेसंसदीय ±ेý के जनपद देवåरया,  जनपद 

बिलया, सलेमपरु लोक सभा ±ेý म¤ जाित ÿमाण पý नहé बन रहा है । उ°र ÿदशे के िविभÆन जनपदŌ 

म¤ तुरहा, गŌड, खरवार और धनगर जाितयŌ को øमश: एससी, एसटी म¤ अिधसूिचत िकया गया है । 

इन जाितयŌ को ÿमाण पý न िमलने स ेइनका सÌपूणª िवकास Łका हòआ है । इनको संवैधािनक हक 

नहé िमल रहा है । तुरहा जाित एससी म¤ अिधसूिचत है, लेिकन ±ेýीय भाषा म¤ इस ेतुरहया और तरुहा 

कहा जाता है, लेिकन अिधकारी जाित  ÿमाण पý नहé बनाते ह§ ।…(Óयवधान) 

®ी दीपेÆþ िसहं हòड्डा (रोहतक) : महोदया, पॉवर िú ड कॉरपोरेशन कì एचटी लाइन हåरयाणा, 

िदÐली के कई इलाकŌ स ेगुजर रही है, िजसम¤ िकसानŌ को पयाªĮ मुआवजा नहé िमल रहा है । राइट 

ऑफ वे म¤ जो लाइन के आसपास का लगभग एक एकड़ ±ेý होता है, उसम¤ 30 ÿितशत माक¥ ट रटे 

िदए जाने कì गाइडलाइÆस ह§, जबिक जमीन कì वÐैयू म¤ 90 पस¦ट कì िगरावट होती है । वहां माक¥ ट 

रेट कì बजाए कले³टर रटे िदया जाए । िकसानŌ कì मांग है िक उÆह¤ माक¥ ट रटे के िहसाब से 90 पस¦ट 

िदया जाए । वहां िकसान आंदोलनरत ह§ । उनकì कोई सनुवाई नहé कर रहा है ।  
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14.01 hrs    

(Shri Dilip Saikia in the Chair) 

शंभू बाडªर पर भी िकसान बहòत लंबे अरसे से बैठे ह§ । एमएसपी कì लीगल गारटंी को लेकर सरदार 

जगजीत िसंह डÐलेवाल जी 21 िदन से आमरण अनशन पर बैठे ह§ । सरकार उनसे बात नहé कर रही 

है । उनको उनके हाल पर छोड़ िदया है । केवल 101 िकसान िदÐली आना चाहते ह§, उनको इजाजत 

दी जानी चािहए और सरकार उनसे बात करे । 

®ी गौरव गोगोई (जोरहाट) : सभापित  महोदय, आज म§ इस महान सदन म¤ उÖताद जािकर हòसैन के 

िनधन पर अपना गÌभीर शोक Óयĉ करना चाहóंगा । िसफª  भारत ही नहé, पूरी दिुनया ने एक महान 

कलाकार को खोया है । भारतीय संÖकृित के ÿित उÖताद जािकर हòसैन के योगदान को याद करते 

हòए, म§ बस इतना ही कहना चाहóंगा िक सरकार उनको सÌमािनत कर े। उनकì जो महÂवपूणª बात¤ थé, 

जो हमने एडवरटाइजम¤ट म¤ दखेा था, “वाह उÖताद वाह”, वह हम कभी भूल नहé पाएगं े। म§ यही कहना 

चाहता हóं । 

®ी िबÕणु पद राय (अडंमान और िनकोबार Ĭीप समूह) : सभापित  महोदय, म§ अंडमान और िनकोबार 

Ĭीप समूह स ेसांसद हóं । इस Ĭीप समूह का 700 िकलोमीटर लंबा संसदीय ±ेý है । िपछल ेपांच साल 

म¤ पोदान सिमित िजला ने केवल 25 िकलोमीटर राÖता बनाया । म§ आपके माÅयम स ेसरकार से 

अनरुोध कłंगा िक पीआरआई के पास जो फं³शन था, फंड था, पॉवर थी, वह खÂम हो चकुì है । उस े

कृपया दोबारा द ेदीिजए । अंडमान िनकोबार Ĭीप समूह का 700 िकलोमीटर लंबा ±ेý है, आप इस 

बात को जानते ह§ । म§ अनुरोध करता हóं िक आप मांग इस पर िवचार कर¤, अंडमान को आग ेबढ़ाए ं। 

जय िहंद, भारत माता कì जय ।  
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LIST OF MEMBERS WHO HAVE ASSOCIATED THEMSELVES WITH THE 

ISSUES RAISED UNDER MATTERS OF URGENT PUBLIC IMPORTANCE 

सदÖय, िजनके Ĭारा अिवलÌबनीय लोक 
महÂव के िवषय उठाये गये ।  
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14.04 hrs 

MATTERS UNDER RULE 377 
 

माननीय सभापित : िजन माननीय सदÖयŌ को आज िनयम 377 के अधीन मामलŌ को उठाने कì 

अनमुित  ÿदान कì गई है, व ेअपन ेमामल ेके अनमुोिदत पाठ को तुरÆत Óयिĉगत łप स ेसभा पटल 

पर रख द¤ ।  

(i) Need to take comprehensive measures to ensure security of oil and 
natural gas pipelines 

 
SHRI PARSHOTTAMBHAI RUPALA (RAJKOT): Security of the fuel pipelines 

has become a serious issue. This is important not only from the economic point 

of view, but also from the view point of national security. Recent developments 

have made it even more evident that lapses in the security of these pipelines can 

have serious consequences. Moreover, the warning of targeting oil pipelines by 

terrorists trained in Pakistan has made situation even more serious. It is a clear 

that along with external threats, internal security challenges also exist in the 

region. The recovery of a power IED near ONGC pipelines in Assam has further 

increased the concern of security agencies. This incident shows that the terrorist 

organisations and other anti-social elements are active in targeting these critical 

infrastructures. The HPCL pipelines in Pune have suffered damage due to fuel 

theft, which is an indication of lack of security measures. This incident not only 

caused economic losses, but also increased the sense of insecurity among the 

local communities. I request the Ministry of Home Affairs to take concrete steps 

 
 Treated as laid on the Table. 
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in collaboration with the Ministry of Petroleum and Natural Gas to make these 

security measures more effective. 

 
(ii) Regarding condition of washrooms in Railway Coaches 

 
®ी ÿभुभाई नागरभाई वसावा (बारडोली) : म§ रेल मंýालय और माननीय रले मंýी जी Ĭारा िकए गए 

उÂकृĶ कायŎ कì ÿशंसा करना चाहता हó ँ। वंदे भारत ůेनŌ का संचालन और रलेवे के आधिुनकìकरण 

के िलए उठाए गए कदम देश के िवकास को नई िदशा ÿदान कर रहे  ह§ । िवशेष łप से गुजरात के सूरत 

को बलेुट ůेन पåरयोजना के तहत एक ÿमुख Öटेशन के łप म¤ शािमल करना अÂयंत सराहनीय है । 

यह सुिवधा सूरत जैसे औīोिगक और Óयापाåरक क¤ þ म¤ आिथªक ÿगित को बढ़ावा देगी और यािýयŌ 

को तेज़ और आधिुनक पåरवहन का िवकÐप ÿदान करगेी । इसके साथ, म§ रलेवे िडÊबŌ म¤ वॉशłम 

सिुवधाओ ंकì िÖथित पर Åयान आकिषªत करना चाहता हó ँ। वतªमान म¤, ÿÂयेक िडÊबे म¤ चार वॉशłम 

ह§, िजनम¤ तीन भारतीय शैली के और एक वेÖटनª शैली का होता है । बढ़ती मांग को देखते हòए, मेरा 

सझुाव है िक तीन भारतीय शैली के वॉशłम म¤ से दो को वेÖटनª शैली म¤ बदला जाए, तािक ÿÂयेक 

िडÊबे म¤ तीन वेÖटनª और एक भारतीय शैली का वॉशłम उपलÊध हो । यह बदलाव यािýयŌ, िवशेषकर 

वåरķ नागåरकŌ, मिहलाओ ंऔर िदÓयांगजनŌ कì सिुवधा को  बढ़ाएगा । म§ माननीय मंýी जी स ेइस पर 

शीŅ िनणªय लेने का अनुरोध करता हó ँ। 

 
(iii) Need to set up a Research Institute of Indian Ocean Cultural Studies in 

Jajpur district, Odisha 
 

DR. RABINDRA NARAYAN BEHERA (JAJPUR): Indian Ocean played a major 

role in disseminating Indian Culture across the shore since the dawn of civilization. 

India’s trade through the Bay of Bengal was controlled by the ports of Kalinga i.e., 

Tamralipti, Dhamra, Radhanagar, Langudi, Ratnagiri etc. The socio-cultural 
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impact and interaction are witnessed in several islands of South Asia like Sri 

Lanka, Java, Sumatra etc . Buddhism played key role for diffusion of Indian 

Culture in the cultural spectrum of South Asia. The cultural interaction with ASEAN 

Countris are faintly studied . Puspagiri Vishwabidyalaya which existed during 

Samrat Ashok period near Languli Hills and Udaygiri of Jajpur District in the bank 

of river Kelua was supposed to be a learning centre of Buddhism. Hence, a 

Research Institute of Indian Ocean Cultural Studies may be set up in this locality 

to undertake multi-disciplinary research(Ph.D.), M.Phil and Diploma Courses and 

also revival of the glorious Puspagiri Univerity. This may be functioned as an 

Autonomous Organisation/ University. It may have Maritime Heritage, South 

Asian Culture, Language, Literature & Ethnic studies, Buddhism & Peace Studies, 

International Cooperation etc. The Centre would be a pioneer research 

organisation like IISER, NISER in Humanities field which would attract 

international scholars from across the Indian Ocean Countries. 

 
(iv) Regarding four-laning of Jherda-Mander- Revdar-Sirohi NH and 

construction of by-pass roads 
 

®ी लÌुबा राम (जालौर) : राÕůीय राजमागª 168 िसरोही स ेमÁडार तक नेशनल हाइवे Öवीकृत हòआ 

था, मगर यह रोड़ टोल रोड़ होने से आज िदन तक फोरलेन नही बन सका  । वतªमान म¤ यह सड़क 

अ³टूबर 2024 म¤ टोल मĉु हो गई है । इस रोड को राजÖथान सरकार ने हाल ही मे (अ³टूबर 2024) 

भारत सरकार को सŏप िदया है । यह सड़क कांडला पोटª  से िदÐली से सीधे जुड़ी हòई है । इस मागª से 

टोल समाĮ होने के कारण ůैिफक लोड काफì बढ़ गया है । िजससे इस सड़क पर दघुªटनाओ ंकì 

सं́ या भी बढ़ती जा रही है । इस मागª पर मंडार, रेवदर और िसरोही तीन घनी आबादी वाले शहर है । 
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इन शहरŌ म¤ िदन म¤ ůैिफक जाम हो जाता है । अतः आपसे आúह है िक झेरडा -मंडार-रेवदर -िसरोही 

का राÕůीय राजमागª को फोर लेन तथा मंडार रवेदर और िसरोही के पास बाइपास का िनमाªण जÐद 

से जÐद करवाने का ®म करावे । 

 
(v) Need to provide air connectivity to Bareilly with various cities of    the 

country 
 

®ी छýपाल िसहं गंगवार (बरलेी) : म§ माननीय, नागåरक उड्डयन मंýी जी से अनरुोध करता हó ँिक 

मेरा लोकसभा ±ेý बरलेी, उ°र ÿदशे, भारत का ÿमखु जनपद है तथा यह जनपद पयªटन, धािमªक, 

Óयापाåरक व सामåरक ŀिĶ स ेअÂयंत महÂवपूणª शहर है, िफर भी वतªमान म¤ एक िदन म¤ केवल एक (1) 

उड़ान है जो ±ेý कì अिधकतम ±मता को उिचत नही ठहराती है । इस ÿकार समú मूÐयांकन पर 

बरेली को AIR BUS-320/321 के सचंालन के Ĭारा ÿमुख शहर जैसे चेÆनई, अहमदाबाद, गोवा, 

कोलकाता, हैदराबाद, जÌमू / ®ीनगर आिद लंबी दूरी के ÿमुख शहरŌ, एवं ATR िवमान से आसपास 

के शहर जैसे िदÐली, जयपरु, अमृतसर, पटना, लखनऊ और देहरादून को हवाई मागª से जोड़ने कì 

काफì संभावनाए ंहै । बरेली हवाई अड्डे के अÆय शहरŌ से हवाई मागª से जुड़ने से बरलेी तथा आसपास 

के ±ेýŌ को वाÖतिवक लाभ िमलेगा तथा बरेली, भारत के सúम िवकास कì मु´यधारा म¤ शािमल हो 

सकेगा । मेरा सरकार स ेिनवेदन है िक बरलेी शहर को िवमान सेवा Ĭारा उपरोĉ शहरŌ से जोड़ा जाए,  

इसके िलए म§ और बरेली ±ेý कì जनता सदवै मंýी जी कì आभारी रहेगी । 

 
(vi) Need to ensure timely passage of the 125th Amendment to the      

Constitution regarding empowerment of Autonomous District Councils in 
the Sixth Schedule Areas 

 
SHRIMATI KRITI DEVI DEBBARMAN (TRIPURA EAST):I would like to draw the 

attention of the Government and Hon’ble Minister of Home Affairs to a grave 

concern regarding the severe delay in the passage of the 125th Amendment to 
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the Indian Constitution. The Amendment seeks to empower the Autonomous 

District Councils (ADCs) in the Sixth Schedule areas, including the state of 

Tripura, to ensure better governance, safeguard indigenous rights, and improve 

socio-economic conditions. Despite the significant importance of this amendment 

for the socio-economic and political empowerment of our indigenous people, it 

has been over five years since the bill was introduced in the Lok Sabha in 2019. 

The report of the Department-Related Parliamentary Standing Committee on 

Home Affairs was submitted on 5th March 2020, but there has been no further 

progress. Several meetings have been held with the Ministry of Home Affairs, 

involving representatives from all concerned ADCs, yet the bill remains pending. 

In this regard, I would like to request the Government to ensure timely passage of 

the 125th Amendment to the Constitution and address the current challenges 

faced by the indigenous communities in the Sixth Schedule areas due to the delay 

in the passage of this Amendment. 

 
(vii) Regarding conservation of National Parks and Wildlife Sanctuaries                      

in the country 
 

डॉ. फµगन िसहं कुलÖत े(मडंला) : ÿाकृितक आवास म¤ वÆय जीवन कì ददुªशा खतर ेम¤ ह ै। पूर ेदेश 

म¤ सरकार Ĭारा कई राÕůीय उīान और अभयारÁय बनाए गए ह§ और उनका रखरखाव िकया जा रहा 

है । सरकार Ĭारा िनधाª åरत और लगाया गया बहòत सारा धन भी वांिछत पåरणाम नहé दे रहा है िजसके 

िलए इन ÿाकृितक आवासŌ का िनमाªण िकया गया था । उनकì िÖथित म¤ सुधार और पनुवाªस के िलए 

सरकार ³या कदम उठा रही है । इन ÿाकृितक आवासŌ को बचाने के िलए अिधक धन आवंिटत करने 

कì तÂकाल आवÔयकता है । वांिछत पåरणाम लाने के िलए मौजूदा ÿणाली/मशीनरी और योजनाओ ंम¤ 
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सधुार करने कì भी आवÔयकता है । देश म¤ वÆय ÿाणी अËयारयणŌ, पाकō का िनमाªण देश म¤ अनेक 

ÖथानŌ पर िकया गया है । परÆतु देखा यह जा रहा है िक पाकō के िनमाªण के आस-पास रहने वाल ेगावŌ 

के ÓयिĉयŌ को शासन Ĭारा िनधªåरत मापदÁड जो है, िजसका भुगतान ÿभािवत पåरवारो को पनुवाªस 

के łप म¤ सरकार ने देने का ÿावधान िकया है ³या यह रािश उन पåरवारो के पनुवाªस के िलए पयाªĮ 

है।  

 
(viii) Regarding four laning of Mirzapur – Gopiganj road 

 
डॉ. िवनोद कुमार िबंद (भदोही) : मेरे लोकसभा ±ेý भदोही (उ°र ÿदशे) के गोपीगंज से होते हòए 

हजारŌ कì सं́ या म¤ दशªनाथê रोजाना िमजाªपरु जनपद के िवÅंयाचल धाम दशªन करने के िलए जाते ह§ 

और इसी मागª से बड़ी सं´या म¤ लोगŌ का आवागमन मÅय ÿदेश और अÆय ±ेýŌ कì तरफ होता है । 

ऐसे म¤ िमजाªपरु-गोपीगंज मागª को फोर लेन िकया जाए या िकया जाना अित आवÔयक है । इस मागª के 

फोरलेन होने स ेआवागमन म¤ काफì आसानी होगी और यह मागª नेशनल हाईवे 19 से भी कने³ट हो 

जाएगा । इस मागª के फोरलेन होने से जहां तक एक तरफ दशªनािथªयŌ और आमजन को आवागमन म¤ 

आसानी होगी वहé भदोही-िमजाªपरु पåर±ेý के कालीन कारोबार को भी इससे बड़ा लाभ िमलेगा । 

 
(ix) Regarding facilities for Senior Citizens 

 
®ी अŁण गोिवल (मेरठ) : बचपन और जवानी के बाद जब एक Óयिĉ वĦृावÖथा म¤ ÿवेश करता है 

तो उसके जीवन म¤ काफì पåरवतªन आते ह§ । सबसे पहले सेहत सबंंधी समÖयाए ं इसके पĲात 

अकेलापन परशेान करता है । पहला ÿमुख कारण है संयुĉ पåरवार ÿणाली का िवघटन, नई व पुरानी 

पीढ़ी के बीच का फासला । राÕůीय Öवयंसेवक संघ कì शाखाए ंतथा उसके आनषुिंगक संगठन जैसे 

सÖंकार भारती सेवा भारती इÂयािद वåरķ नागåरकŌ को उपयोगी कायŎ म¤ लगाकर उÆह¤ महÂवपूणª होने 

का िनरतंर एहसास कराते ह§ । सरकार को भी चािहए िक वåरķ नागåरकŌ को कम से कम ₹10000 

महीना प¤शन द¤, तािक वह अपने भोजन और वľ इÂयािद का ÿबंध िबना िकसी परेशानी के कर सक¤ । 
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सरकार को चािहए केवल बुजगुª नागåरकŌ के िलए सरकारी व ÿाइवेट अÖपतालŌ म¤ सĮाह म¤ एक िदन 

ऐसा िनधाªåरत कर¤ जब केवल वåरķ नागåरकŌ कì ही देखभाल हो । ÿधानमंýी जन औषिध क¤ þ से 

िमलने वाली सÖती दवाइयŌ से बुजुगª लोगŌ को अपना ÖवाÖÃय ठीक रखने म¤ बहòत सहायता िमली है। 

वåरķ नागåरकŌ को याýा, Ăमण, तीथाªटन व देशाटन इÂयािद म¤ सिुवधा पहòंचाने के िलए रेल, बस, 

इÂयािद म¤ िकराए म¤ छूट दी जानी चािहए । 

 
(x) Need to establish a Tribal University in Karbi Anglong district of Assam 

and also set up a campus of Indira Gandhi National Tribal University at 
Udalguri in the State 

 
®ी िदलीप शइकìया (दारगं-उदालगड़ुी) : काबê आंगलŌग िजला असम राºय म¤ एक ÿशासिनक 

इकाई है । भारत के संिवधान कì छठी अनसुूची के ÿावधानŌ के अनुसार काबê आंगलŌग Öवाय° 

पåरषद (KAAC) Ĭारा ÿशािसत एक Öवाय° िजला है  । 2011 कì जनगणना के अनसुार काबê 

आंगलŌग िजले कì जनसं́ या 956313 ह ै। काबê आंगलŌग कì सा±रता दर 69.25 ÿितशत है  । 

इसका कुल ±ेýफल 10 हजार 404 वगª िकलोमीटर है । इसम¤ काबê जनजाित का वचªÖव है । काबê के 

अलावा, लालुंग (ितवा), िदमासा कछारी, र¤गमा नागा, कुकì, गारो, खासी और Ôयाम लोग िजले के 

िविभÆन इलाकŌ म¤ रहते ह§ और अपनी जातीय पहचान बनाए रखते ह§  । असम के िजलŌ म¤ इस िजले 

का भौगोिलक ±ेýफल सबसे बड़ा है, लेिकन इस िजले म¤ शैि±क संÖथानŌ कì सं´या बहòत ही कम है 

और उ¸च िश±ा के िलए तो कोई भी साधन उपलÊध नहé ह ै। अत: मेरा क¤ þ सरकार से अनुरोध है िक 

पूवō°र राºय असम म¤ जनजातीय समुदायŌ को उ¸च और गणुव°ापूणª िश±ा ÿदान करने के उĥेÔय 

से काबê आंगलŌग िजले म¤ एक जनजातीय िवĵिवīालय कì Öथापना कì जाए और मेर ेसंसदीय ±ेý 

के अंतगªत जनजातीय बाहòÐय ±ेý उदालगुड़ी म¤ इंिदरा गांधी राÕůीय जनजातीय िवĵिवīालय, 

अमरकंटक (मÅय ÿदशे) का एक क§ पस Öथािपत िकया जाए । 
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(xi) Need to establish a 150-bedded ESIC hospital in Dhanbad, Jharkhand 

 
®ी दुल ूमहतो (धनबाद) : म§ माननीय ®म एवं रोजगार मंýी जी का Åयान इस ओर आकृĶ कराना 

चाहता हó ँिक मेरा लोकसभा िनवाªचन ±ेý - धनबाद, िजसे 'कोल कैिपटल ऑफ इंिडया' के नाम से 

जाना जाता है, झारखंड राºय का एक ÿमुख औīोिगक क¤ þ है । यहाँ के ®िमकŌ कì कड़ी मेहनत और 

समपªण स ेन केवल ±ेýीय बिÐक राÕůीय Öतर पर भी आिथªक िवकास हो रहा है I धनबाद म¤ कायªरत 

हमारे मेहनती ®िमकŌ को खतरनाक कामकाजी पåरिÖथितयŌ का सामना करना पड़ता है, िजसके 

कारण उÆह¤ ĵसन रोग, चोट¤ और दीघªकािलक Óयावसाियक बीमाåरया ँहोती ह§ । इस िÖथित म¤, ÖवाÖÃय 

दखेभाल कì वतªमान ÓयवÖथा अपयाªĮ हो चुकì है, और ®िमकŌ को तÂकाल और िवशेष² िचिकÂसा 

सेवाओ ंकì आवÔयकता है । इसिलए, माननीय ®म एवं रोजगार मंýी से िनवेदन  है िक धनबाद म¤ एक 

अÂयाधुिनक ESIC 150-बेडेड अÖपताल कì Öथापना करवाई जाए िजससे यह अÖपताल ®िमकŌ के 

ÖवाÖÃय कì तरुतं िचिकÂसा जłरतŌ को तो पूरा करगेा ही साथ ही दीघªकािलक ÖवाÖÃय देखभाल म¤ 

मदद करेगा । 

 
(xii) Need to provide ownership rights of houses under PM UDAY Scheme 

to people living in unauthorized colonies in Delhi 
 

®ी रामवीर िसहं िबधूड़ी (दि±ण िदÐली) :  िदÐली कì 69 अनिधकृत कॉलोिनयŌ के िनवािसयŌ को 

एÉलूएटं (समृĦ) कॉलोनी कहकर पीएम उदय योजना के अंतगªत मािलकाना अिधकार नहé िदए जा 

रहे, उÆह¤ भी अÆय अनिधकृत कॉलोिनयŌ के समक± मानकर मािलकाना अिधकार िदया जाए । 

हाईकोटª कì भी यही भावना है । 

 इन कॉलोिनयŌ म¤ लगभग 4 लाख लोग रह रहे ह§ । िदÐली सरकार द ्वारा इन कॉलोिनयŌ म¤ 

नागåरक सुिवधाए ंभी उपलÊध नहé कराई जा रही ह§ । इन कॉलोिनयŌ के िनवासी नारकìय जीवन 
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Óयतीत करने के िलए मजबूर ह§, िलहाजा इन कॉलोिनयŌ को भी मािलकाना अिधकार िदया जाए, वैसे 

भी ये कॉलोिनयां ÿाईवेट ल§ड पर ही बसी हòई ह§ । 

 
(xiii) Need to retain Akashvani Kendra at Darbhanga, Bihar and declare it 

as a broadcast centre for Maithili language programmes 
 

®ी गोपाल जी ठाकुर (दरभंगा) : मेरी मागँ सूचना एवं ÿसारण मंýी जी से है िक दरभंगा म¤ अविÖथत 

आकाशवाणी केÆþ को यथावत रखने एवं मैिथली भाषा का केÆþ घोिषत कर इसके अिÖतÂव को बनाए 

रखा जाये । यह केÆþ वषª 1976 से अब तक मैिथली भाषा के िवकास,िमिथला संÖकृित का संर±ण, 

मैिथली गीत-संगीत का संवधªन करती आ रही है । कुछ िदन पूवª आकाशवाणी केÆþ दरभंगा कì 

ÿशासिनक ÓयवÖथा आकाशवाणी क¤ þ पटना के अधीन कर दी गई और अब ÿसार भारती आगामी 

माह से आकाशवाणी दरभंगा क¤ þ को माý åरले केÆþ बनाने जा रही है और यह िनणªय साढ़े आठ करोड़ 

मैिथली भािषयŌ के भावना को आहत करेगी । इस क¤ þ के ÿसारण ±ेý के अंतगªत दरभगंा, मधुबनी, 

समÖतीपरु, सहरसा, सपुौल, मधेपुरा, सीतामढ़ी,िशवहर और बेगूसराय िजला समािहत है । मैिथली 

भाषा भारतीय सिंवधान कì अĶम अनुसूची म¤ सिÌमिलत एक संवैधािनक भाषा है । भारत सरकार ने 

भारतीय संिवधान को मैिथली भाषा म¤ अनुवािदत कर इसका िवमोचन िकया है । "मन कì बात" 

आकाशवाणी केÆþ दरभंगा से ही मैिथली भाषा म¤ ÿसाåरत िकया जाता है । साढ़े आठ करोड़ मैिथली 

भािषयŌ कì भावना का सÌमान करते हòए आकाशवाणी केÆþ दरभंगा को मैिथली भाषा का केÆþ घोिषत 

करते हòए इसके अिÖतÂव को बनाए रखा जाए । 

 
(xiv) Need to ensure strict compliance with the guidelines for treatment 

and rehabilitation of Persons with Mental Illness (PWMI) 
 

SUSHRI S. JOTHIMANI (KARUR): I would like to address a critical issue 

regarding the rights of persons with mental illnesses (PwMIs). The Mental 
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Healthcare Act of 2017 guarantees the right to community living, but many 

individuals who are deemed "fit for discharge" continue to be confined in mental 

health establishments due to a lack of community-based facilities like halfway 

homes. The intention behind halfway homes was to facilitate the seamless 

reintegration of PwMIs into society after prolonged institutionalization. The 

inaccurate data on the Manoashraya dashboard tracking rehabilitation and 

halfway homes, published by the Ministry of Social Justice and Empowerment, is 

particularly concerning. The data is riddled with discrepancies, including duplicate 

entries, inconsistent information, and missing reports from crucial states. This 

failure to maintain accurate records only perpetuates the delay in providing 

adequate care and rehabilitation to PwMIs. I urge the Union Government to clean 

up the data, publish accurate records of the halfway homes in the country, and 

ensure strict compliance with the various Guidelines for the rehabilitation of 

PwMIs that have been issued. It is crucial that the treatment and rehabilitation of 

PwMIs is enshrined in a rights-based approach that is centered around their 

autonomy and dignity.  

 
(xv) Need to increase Pradhan Mantri Awas Yojna (PMAY) subsidy 

 
DR. NAMDEO KIRSAN (GADCHIROLI-CHIMUR): In the past year, the average 

construction costs have increased by approximately 11%. This surge can primarily 

be attributed to a substantial rise in labor expenses, alongside a moderate 

escalation in the prices of construction materials. These factors have contributed 

to heightened operational costs for developers, compelling them to reevaluate 
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their strategies. While rise in prices of key construction materials was relatively 

modest over the last year, labour costs have been driving the overall cost of 

construction upward. With labour accounting for more than one-fourth of overall 

construction cost, a 25% annual rise in labour costs has stretched construction 

budgets and impacted operational expenses. Moreover, the need for skilled 

labour and the associated costs for training, safety and regulatory compliance 

further adds to spiraling labour costs. The report indicates that the aggregate 

impact of price rise in four critical construction materials—cement, steel, copper, 

and aluminium—has been relatively subdued. Additionally, average cement 

prices have experienced a significant reduction of 15%, while average steel prices 

have decreased marginally by 1% over the past year. I, therefore request that the 

PM-Awas Yojana Subsidy may kindly be increased accordingly.  

 
(xvi) Need to fix salary and allowances of Krishi Vigyan Kendra 
employees at par with those of ICAR and Central Agricultural  

University employees 
 

SHRI S. SUPONGMEREN JAMIR (NAGALAND): The salaries and allowances 

of employees of Krish Vigyan Kendra (KVKs) may be fixed at par with those of 

employees of ICAR and Central Agricultural Universities.  

 
(xvii) Need to revise Standard Input Output Norms (SION) for regulating      

duty free import of natural rubber 
 

SHRI ANTO ANTONY (PATHANAMTHITTA): I wish to bring to the attention of 

the Government towards the urgent need to revise the outdated SION Norms 
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(standarad Input Output Norms) governing the duty-free import of natural rubber. 

These norms, established in the 1970s, allow 44 kg of natural rubber per 100 kg 

of tyre production. However, the natural rubber content in tyres has drastically 

reduced to 18-20% today. Despite significant technological advancement, the 

norms have not been revised. As a result, more than double the necessary 

quantity of natural rubber is permitted for duty-free import, with only 50% of the 

imported rubber required to be exported. The remaining 50% is diverted to the 

domestic market, suppressing domestic rubber prices and causing severe 

financial distress to our rubber growers. Additionally, companies are making huge 

profits due to these outdated norms, further exacerbating the issue. The Rubber 

Board of India is mandated to conduct periodic reviews and update these norms, 

but no action has been taken in this regard. I urge the Government to direct the 

Rubber Board to immediately revise the SION Norms to reflect the current 

technological realities and protect the livelihood of natural rubber growers in the 

country. 

 
(xviii) Need to construct a rail over-bridge at Itki in Ranchi, Jharkhand 

 
®ी सुखदेव भगत (लोहरदगा) : राचँी के नजदीक राÕůीय राजमागª पर िÖथत इटकì रेल फाटक पर 

आवागमन म¤ आम जनमानस को असिुवधा हो रही है । ²ात हो िक यह सड़क भारत कì सबसे परुानी 

यàमा अÖपतालŌ म¤ स ेएक अÖपताल को जोड़ती है । यह रलेवे फाटक झारखंड कì राजधानी रांची 

कì लाइफलाइन को सचुाł रखने कì गित को अवłĦ / मंद करता आ रहा है । 

आम जनमानस कì सिुवधा हेत ुआवÔयक है िक इटकì रेल फाटक पर ओवरिāज के िनमाªण 

कì ÿिकया ÿारभं कì जाए । 
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(xix) Regarding stoppage of trains in Pratapgarh and Kaushambi districts 
of Uttar Pradesh 

 
®ी पुÕप¤þ सरोज (कौशाÌबी) : जनपद ÿतापगढ़ के पåरयावा ँÓयापाåरक कÖबे म¤ लखनऊ-ÿयागराज 

इंटरिसटी ůेन सं´या 14209/14210 तथा कानपुर ÿयागराज इंटरिसटी ůेन सं́ या 14101/14102 

का ठहराव तथा úाम िबसिहया म¤ रलेवे ůैक के पास भूिमगत पािक« ग तथा लेवल øॉिसंग का िनमाªण 

करना है । जनपद कौशांबी के िसराथू रलेवे Öटेशन पर कानपरु वाया ÿयागराज- मुंबई (लोकमाÆय 

ितलक सपुरफाÖट ůेन सं´या 04151/04152) का ठहराव करना है । अत: अनरुोध है िक उपरोĉ 

कायª अÂयंत आवÔयक है कृपया पूणª करने के आदेश देने कì कृपा कर¤ ।  

 
(xx) Need to review inclusion of Muzaffarnagar and Shamli districts in 

National Capital Region 
 

सु®ी इकरा चौधरी (कैराना) : राÕůीय राजधानी ±ेý (एनसीआर) ±ेýीय योजना 2021 को एनसीआर 

±ेýŌ कì आिथªक विृĦ और िवकास को ÿोÂसािहत करने के उĥेÔय से पशे िकया गया     था । हाल के 

वषŎ म¤, उ°र ÿदेश और हåरयाणा के कई िजलŌ को एनसीआर ±ेý म¤ शािमल िकया गया है । िकसान 

और छोटे Óयवसाय मािलक इस समावेशन से सबसे अिधक ÿभािवत हòए ह§ । वाहन Öøैपेज नीित जैसी 

नीितयां, जो िदÐली जैसे शहरी क¤ þŌ म¤ ÿदषूण को कम करने के िलए बनाई गई ह§, úामीण ±ेýŌ म¤ 

असमान łप से ÿभाव डालती ह§ । िवशेष łप से उ°र ÿदशे के शामली और मुजÉफरनगर िजले म¤ 

िकसान और ईटं भęा संचालक पुराने वाहनŌ और उपकरणŌ पर िनभªर रहते ह§, िजÆह¤ अब अनुपयĉु 

घोिषत कर िदया गया है । ऐसे उपकरणŌ को बदलना एक बड़ा आिथªक बोझ है, जहां आय कम होती 

है और िवकÐप सीिमत होते ह§ ।इसके अितåरĉ, इन नव-शािमल िजलŌ के िवकास के िलए आवंिटत 

धनरािश म¤ पारदिशªता का अभाव है, और यह ÖपĶ नहé है िक इन संसाधनŌ का उपयोग कैसे िकया 

जा रहा है । सरकार को शामली और मजुÉफरनगर िजलŌ के समावेशन पर पनुिवªचार करना चािहए । 



16.12.2024     932 
 

िवकास नीितयŌ को इस ÿकार से बनाया जाना चािहए िक वे úामीण ±ेýŌ कì िविशĶ आवÔयकताओ ं

को संबोिधत कर¤ । 

 
(xxi) Need for a separate religion code to ‘Saridharam’ and ‘Sarna Dharam’ 

followed by Santhals and other tribals in various parts of  
the country 

 
SHRI KALIPADA SAREN KHERWAL (JHARGRAM): As we know the Santhals 

are the largest homogeneous tribe of India and they are mostly inhabited in the 

States of West Bengal, Jharkhand, Odisha, Bihar, Assam and Tripura. The 

Santhals and other Adivasi communities profess and practice their own religion 

the "SARIDHARAM" and 'SARNA DHARAM" since time immemorial. Although 

the right to practice, profess and propagate our own religion is our Fundamental 

Right as per the Article 25 and 26 of the Constitution of India, yet the SANTHALS 

and other Adivasis have not been allotted separate religion code for 

'SARIDHARAM" and SARNA DHARAM. I would like to mention here that the West 

Bengal Assembly has already introduced and approved a Bill as per 'Motion 

Under Parliamentary Rule 185' for allotment of Separate Religion Code for 

SARIDHARAM for Santhals and SARNA DHARAM for other Adivasis on 17th 

February, 2023. Therefore, in order to honour the religious sentiments of the 

Santhals and other Adivasi communities, I, strongly demand for allotment of a 

separate religion Code for the SARIDHARAM、and the SARNA DHARAM, and 

also demand for a separate Column for 'SARIDHARAM' and SARNA DHARAM in 

the Data Collection Form to be used in the forthcoming Census of India. 
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(xxii) Need to ensure protection of sensitive data of beneficiaries availing 
treatment under Ayushman Bharat-Pradhan Mantri Jan Arogya 

Yojana (ABPMJAY) 
 

SHRI KIRTI AZAD (BARDHAMAN-DURGAPUR): I would like to bring into the 

notice of the Government the issue of patient privacy violations under the 

Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB-PM JAY). The National 

Health Authority (NHA) has been publishing personally identifiable information of 

beneficiaries on its websites, including full names, discharge dates, and treatment 

costs, accessible through basic searches. This practice violates the constitutional 

right to privacy under Article 21, as upheld by the Supreme Court in Justice K.S. 

Puttaswamy v. Union of India. The publication of personal health data lacks legal 

backing under the Ayushman Bharat Digital Mission (ABDM) or Health Data 

Management Policy (HDMP), which explicitly prohibits such disclosure without 

anonymisation. The success of the scheme can be achieved through anonymised 

and aggregated data, making such public disclosures unnecessary. Additionally, 

no informed consent is sought from beneficiaries, further contravening HDMP 

guidelines. Publishing this data not only fails constitutional tests of legality, 

necessity, and proportionality but also increases risks of data misuse and 

breaches. I urge the Government to immediately address this grave violation of 

privacy, ensure compliance with established legal and constitutional safeguards, 

and take necessary corrective measures to protect the sensitive data of millions 

of Indian citizens availing treatment under AB-PM JAY. 
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(xxiii) Need for synchronization of portals operated by central government 
and various state governments to address the threat of cyber crime in the 

country 
 

SHRI ARUN NEHRU (PERAMBALUR): Cyber crime is real threat to the growth 

of the nation due to its scale and reach along with anonymity of the criminals. 

currently, the crime reporting structure for the citizens are in silos. The Union 

Government is operating a portal which doesn't synchronize with the State 

Government portal for filing of complaint and consequent follow-up. Law and order 

is a State Government subject and it's imperative that the Central Government 

educates and redirects the complaints to its correct jurisdiction quickly and take 

effective steps for solving this serious issue. 

 
(xxiv) Need to curb pollution caused by transportation of coal and iron ore 

at Visakhapatnam Port, Andhra Pradesh 
 

SHRI SRIBHARAT MATHUKUMILLI (VISAKHAPATNAM): Despite the 

pollution-control measures implemented by ports in Visakhapatnam, residents 

continue to wake up to find their homes coated with black dust. A major source is 

the handling, stacking, and transportation of coal and iron ore. The average 

concentration of PM2.5 in Vizag exceeds the national average and is 10 times 

higher than WHO standards. This poses a serious threat to the respiratory health 

of the city's residents. I request an immediate action plan to conduct a long-term 

comprehensive study, including comparative analyses with other port cities, 

engaging local stakeholders and experts to identify causes and effects of dust 
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pollution on the local community and public health in Visakhapatnam. Additionally, 

it is essential to ensure that ports adhere to the regulations set by APPCB and 

NGT including implementing a semi-automatic tarpaulin coverage system for 

cargo transportation, exploring the use of tube conveyor systems, stringent 

monitoring and evaluating feasibility of chemical spray among others. Further, 

Government can consider funding ports to construct covered cargo storages and 

explore redesigning rolling stock to facilitate covered transportation of coal instead 

of relying on open wagons, with complete transition towards container cargo 

handling as a long-term goal. Ultimately, public health must be prioritised at all 

costs. 

 
(xxv) Need to establish a Handicraft Training Institute at Harnatand in 

Valmikinagar Parliamentary Constituency, Bihar 
 

®ी सुनील कुमार (वाÐमीिक नगर) : म§ माननीय मंýी जी का Åयान अपने संसदीय ±ेý वाÐमीिकनगर 

के हरनाटांड म¤ हÖतिशÐपकार क¤ þ कì Öथापना के सÌबÆध म¤ आकृĶ कराना चाहता हó ँl मेर ेससंदीय 

±ेý मे थाł तथा उरावँ जन जाित  के लोग बड़ी सं´या म¤ िनवास करते ह§ ।  ये लोग अिधकांश जंगल 

से िघर ेभू-भाग म¤ रहते ह§ तथा अपनी आजीिवका के िलए तरह -तरह के संसाधनŌ पर िनभªर रहते  ह§l 

थाł तथा उराँव समाज कì मिहलाए ँहÖतिशÐप कला के ±ेý म¤ अिधक अनभुवी ह§ तथा इस ±ेý म¤ 

अपना अहम् योगदान कर सकती ह§ l इस समाज कì बेिटयां तथा मिहलाए ँअपने पूवªजŌ Ĭारा िसखाई 

गई कला पर ही िनभªर ह§ l यिद इनकì कला को िदखाने हेतु जŁरी कदम उठाए जाय¤ तो ये बेिटयां तथा 

मिहलाए ँराÕůीय Öतर पर अपनी पहचान Öथािपत कर सकती ह§ तथा इससे जनजातीय ±ेý म¤ रोजगार 

के अवसर भी उÂपÆन हŌगे l अतः म§ माननीय मंýी जी से यह मांग करता हóं िक वाÐमीिकनगर लोकसभा 
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अंतगªत थŁहट कì राजधानी के नाम से ÿिसĦ हरनाटांड म¤ एक हÖतिशÐप ÿिश±ण सÖंथान कì 

Öथापना यथा शीŅ कì जाये l 

(xxvi) Need for CBI inquiry into the increasing criminal activities in Beed 
district, Maharashtra 

 
®ी बजरगं मनोहर सोनवणे (बीड) : 9 िदसबंर को दोपहर 3 बजे, संतोष देशमुख, जो मेर ेिनवाªचन 

±ेý बीड़ के मÖसाजोग गांव के सरपंच थ,े का अपहरण कर िलया गया । दशेमुखजी कì लाश शाम 6 

बजे िमली । इस बात के ÖपĶ संकेत िमले ह§ िक उÆह¤ बेरहमी से टॉचªर और ÿतािड़त िकया गया था । 

दशेमुखजी गांव के िवकास के िलए िकए गए अपने काम के िलए सÌमािनत थे और उनका िनधन बहòत 

दखु का कारण है । दूसरी घटना पुिलस थाना परली (वै), िज. बीड के एक ÿितिķत िबजनेसमैन अमोल 

डुबे िजनका अपहरण करके 2 करोड़ łपये िफरौती कì मांग कì गयी । 10-15 लाख िफरौती वसूलकर 

उसे बीच राÖते छोड़कर भाग गये । यह बढ़ती घटनाय¤ बीड िजले कì कानून ÓयवÖथा कì तेजी स े

िबगड़ती हòई िÖथित का संकेत ह§ और यह आवÔयक है िक इन सभी दघुªटनाओ ंकì जÐद से जÐद 

CBI जांच कì जाए । 

 
(xxvii) Need to take steps for timely completion of Inland Passenger 

Water Transport System in Maharashtra 
 

®ी नरशे गणपत ÌहÖके (ठाणे) : महाराÕů समþुी बोडª(एमएमबी) ने मुंबई महानगर ±ेý(एमएमआर) 

के दूरदराज के नागåरक ±ेýŌ को जोड़ने के िलए अंतद¥शीय याýी जल पåरवहन ÿणाली के कायाªÆवयन 

कì योजना बनाई है ।यह महÂवाकां±ी पåरयोजना भायंदर, कोलशेत, कÐहेर और डŌिबवली म¤ चार 

जेटी के िनमाªण के माÅयम से मीरा-भायंदर,ठाणे,िभवंडी और डŌिबवली को जोड़ेगी ।वसई øìक-

उÐहास नदी पर संचािलत यह ÿणाली पूवª-पिĲम संपकª  को सŀुढ़ करगेी,िजसस ेएमएमआर म¤ बढ़ती 

आबादी और याýा पैटनª को पूरा िकया जा सकेगा ।चार जेटी का िनमाªण डेढ़ साल के भीतर पूरा करने 

का लàय है, िजसकì अनुमािनत लागत 96.12 करोड़ Łपये है ।यह रािश सागरमाला योजना के तहत 
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क¤ þ और राºय सरकार Ĭारा समान łप से वहन कì जाएगी ।यह पåरयोजना ±ेý के यातायात दबाव 

को कम करने, समय कì बचत करने और पयाªवरण अनकूुल आवागमन ÿदान करने के िलए अÂयंत 

महÂवपूणª है ।हालांिक,िव°ीय चनुौितयŌ के कारण इस ÿणाली के कायाªÆवयन कì गित धीमी रही है।मरेा 

माननीय प°न,पोत पåरवहन और जलमागª मंýी जी से आúह है िक वे इस अित महÂवपूणª पåरयोजना 

को समयबĦ łप से पूरा करने के िलए संबंिधत अिधकाåरयŌ को स´त िनद¥श जारी कर¤ ।यह पåरयोजना 

±ेý के आिथªक और सामािजक िवकास को भी गित ÿदान करगेी । 

 
(xviii) Need to set up a bench of Allahabad High Court at Meerut,  

Uttar Pradesh 
 

डॉ. राजकुमार सांगवान (बागपत) : आज म§ सरकार के  सम± एक अÂयंत महÂवपूणª मĥुा  उठाना  

चाहता  हóं । यह मĥुा पिĲमी उ°र ÿदशे के करोड़Ō लोगŌ के Æयाय पाने के अिधकार स ेसीधे जुड़ा हòआ 

है । इलाहाबाद हाईकोटª, ÿयागराज कì एक खंडपीठ मेरठ म¤ भी होनी चािहए । पिĲमी उ°र ÿदशे का 

ÿयागराज से बहòत अिधक दूरी पर िÖथत होना एक बड़ी समÖया है । Æयाय पाने के िलए लोगŌ को 

स§कड़Ō िकलोमीटर का सफर तय करना पड़ता है, िजससे उÆह¤ आिथªक और मानिसक परशेानी होती 

है । वकìलŌ और Öथानीय लोगŌ Ĭारा लगातार इस मांग को उठाया जा रहा है । वे कहते ह§ िक मेरठ म¤ 

हाईकोटª कì खंडपीठ Öथािपत होने से Æयायपािलका अिधक सलुभ होगी और लोगŌ को Âवåरत Æयाय 

िमल सकेगा । मेरठ म¤ हाईकोटª कì खंडपीठ Öथािपत करने म¤ िनÌनिलिखत लाभ हŌगे:  

 Æयाय का Âवåरत िनपटारा: लोगŌ को Æयाय पाने के िलए लंबा इंतजार नहé करना पड़ेगा ।  

 आिथªक बोझ म¤ कमी: लोगŌ को Æयाय पाने के िलए दूर-दराज के इलाकŌ म¤ जाने के िलख खचª 

नहé करना पड़ेगा ।  

 िवकास को बढ़ावा: मेरठ म¤ हाईकोटª कì खंडपीठ Öथािपत होने से ±ेý का िवकास होगा और 

रोजगार के अवसर बह¤ग े। 
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अंत म¤, म§ सरकार से आúह करता हóं िक वह मेरठ म¤ हाईकोटª कì खंडपीठ Öथािपत करने के 

िलए तÂकाल कदम उठाए ं। यह पिĲमी उ°र ÿदेश के लोगŌ के िलए एक लबें समय से चली 

आ रही मांग है और इसे पूरा करना सरकार का नैितक दाियÂव है । 

 
(xxix) Need to provide compensation for land acquisition for Greenfield 

National Highway No. 744 as per the terms and conditions 
applied to NH 66 

 
SHRI N. K. PREMACHANDRAN (KOLLAM): The development of NH 744 

Greenfield Highway is standstill due to delay in completion of land acquisition 

process. This is due to the delay in decision regarding the share of State 

Government and GST, loyalty exemption. The compensation is not yet disbursed 

till date. The undertaking for apply the same terms and condition of land 

acquisition of NH 66 to NH 744 also not materialized. Now orders were issued to 

calculate the compensation of building on the basis of its age. It is not in tally with 

the term applicable to NH 66. There is difference in calculation of salvage value 

also. The land acquisition with regard to two villages are kept idle due to change 

in alignment. Hence I urge upon the Government to apply the same terms and 

conditions applied for fixing the compensation for land acquisition of NH 66 to the 

Green Field National Highway 744. 

________ 
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14.04 hrs 

DEMANDS FOR SUPPLEMENTARY GRANTS, FIRST BATCH FOR 2024-25 
 

माननीय सभापित : माननीय सदÖयगण, अब सभा म¤ अनदुानŌ कì अनपुूरक मांग¤ - पहला बैच 2024-

25 को चचाª तथा मतदान के िलए िलया जाएगा ।  

अनदुानŌ कì अनपूुरक मांगŌ पर ®ी सुधाकर िसंह एवं ®ी हनमुान बेनीवाल के कई कटौती 

ÿÖताव पåरचािलत िकए गए ह§ । यिद माननीय सदÖय अपने कटौती ÿÖताव ÿÖतुत करना चाहते ह§ 

तो व े15 िमनट के भीतर सभा पटल पर पचê भेज द¤, िजसम¤ उस कटौती ÿÖताव कì øम सं́ या 

िलखी हो, िजसे व ेÿÖतुत करना चाहते ह§ ।  

इस ÿकार ÿÖतुत िकए गए कटौती ÿÖतावŌ को दशाªन ेवाली सूची कुछ समय पĲात् नोिटस 

बोडª पर ÿदिशªत कì जाएगी । यिद माननीय सदÖय उस सूची म¤ कोई िवसगंित पाते ह§ तो व ेकृपया 

इसकì सूचना तÂकाल सभा पटल पर मौजूद अिधकारी को द ेद¤ । 

     ÿÖताव ÿÖतुत हòआ: 

“िक अनुदानŌ कì अनपूुरक मांगŌ कì सूची के ÖतÌभ 2 म¤ मांग सं́ या 1 से 8, 10, 11, 

13 से 21, 23 स े38, 43 से 54, 56, 57, 60 से 62, 65, 66, 68, 69, 71, 73, 

74, 76 से 79, 81, 83, 85 से 87, 89 स े95 और 97 से 102 के सामने दशाªए गए 

मांग शीषŎ के संबंध म¤ 31 माचª, 2025 को समाĮ होने वाले वषª के दौरान संदाय के 

øम म¤ होने वाले खचŎ कì अदायगी करने हेतु अनदुानŌ कì अनपूुरक मांगŌ कì सूची के 

ÖतÌभ 3 म¤ दशाªयी गई राजÖव लेखा तथा पूंजी लखेा संबंधी रािशयŌ से अनिधक 

संबंिधत अनुपूरक रािशयां भारत कì संिचत िनिध म¤ से राÕůपित को दी जाए ं।” 
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®ी के. सी. वेणगुोपाल जी ।  

SHRI K. C. VENUGOPAL (ALAPPUZHA): Thank you Chairperson, Sir for giving 

me an opportunity to participate in the discussion on the Supplementary Demands 

for Grants and the Appropriation Bill.  Reality has a way of asserting itself.  Despite 

all the propaganda in the world, what is the reality of our economy?  Whenever 

Supplementary Demands for Grants are taken up, I think, the hon. Finance 

Minister’s presence is very much required because we are going to pass the 

Supplementary Demands.  The hon. Finance Minister is not present here.  Then, 

what is the point in discussing?   

HON. CHAIRPERSON : The State Finance Minister is present here. 

SHRI K. C. VENUGOPAL : Sir, I am talking about the Cabinet Minister.  When 

SDGs happen, according to my priorities, the FM will be there.  

 What is the reality of our economy?  Our economy is deeply in trouble and 

it warrants an urgent action and attention.  The data and the trends emerging from 

recent months highlight serious challenges affecting the Indian economy.  There 

are challenges affecting workers, business persons and more particularly our 

common people.  The challenges are created by policy missteps and a lack of 

strategic action from the Government to address the current crisis.   

 Let us see the GDP growth rate.  Everybody knows that now the GDP 

growth has fallen down to 5.4 per cent.  This Government every time is telling us 

about the tall promises of GDP that they will increase the GDP. This serious 

slowdown underlines the fragility of our economic recovery.  This also puts serious 
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doubts on the Government’s unrealistic claim of double-digit growth and inflation 

control.   

Decline in wages is one of the most alarming situations in this country now.  

A study conducted by FICCI and Quess Corp Ltd., reveals a grim reality.  Wages 

in key sectors like IT, retail, logistics, Fast Moving Consumer Goods (FMCG), 

banking and engineering have not risen significantly over the past few years.  

Basically, the wages are same or similar to the wages that we had 10 years 

before.  When adjusted for inflation, the real wages have either stagnated or 

declined.  This is leaving the people with a reduced purchasing power and in turn 

it is reducing the domestic demand.  In rural India, the situation is worse.  Over 

the past five years, the real wages have fallen by 0.4 per cent.  Agricultural wages 

have grown by a meagre 0.2 per cent.  For the first five months of this year, the 

whole wage growth was a meagre 0.5 per cent and in agriculture it was just 0.7 

per cent.  These figures are alarming.  Nearly half of our work force is engaged in 

agriculture.  A majority of non-farm employment is informal and low-paying in our 

country.  Even the corporate sector reflects this grim trend.  Between 2019 and 

2023, the wage growth across major industries ranged from a meagre 0.8 per cent 

in engineering and manufacturing to 5.4 per cent in FMCG.   

 In contrast, the corporate profits have multiplied.  Wages have come down 

but the corporate profits have multiplied.  This is what is happening in this country 

nowadays.  Rich people have become richer, but poor people have become 

poorer.  The toxic work culture in many of the corporate companies is not the 

concern of the Government at all.  Earlier, Shri Hibi Eden raised this matter in the 
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Zero Hour.  I do not want to repeat it.  The Government is not taking any action 

on these things. 

 The Prime Minister talked about two crore jobs per year.  He has been 

telling us about this since 2014 onwards.  Now, 10 years are already over.  Sir, 

20 crore jobs could have been created.  How many jobs have been created? 

 Not only the creation, but also the ability to generate quality jobs is the heart 

of this crisis. The inability to provide quality jobs is the major issue in this sector. 

The workforce participation has risen from 49.8 per cent to 60.1 per cent. The 

workforce participation has increased very much. People are available and they 

are searching for jobs. But the jobs that are being created, are neither well-paying 

nor productive at all. According to the Government’s quarterly Periodic Labour 

Force Survey (PLFS) released last month, during July-September, the 

unemployment rate in the urban areas is 6.4 per cent.  

 Sir, the hon. LoP has rightly pointed out in his speech that instead of 

creating jobs, you are cutting the thumbs of the small businesses and MSMEs, 

and you are even crushing the dreams of millions of youths in the country. 

Therefore, the share of export of MSME specified products in all India exports in 

February, 2024 was 45.7 per cent. That sector is completely disturbed. A decline 

in consumer confidence is also a serious issue which has to be looked into.  

 The rural India is crying nowadays. MGNREGA is affected very badly. I 

myself raised a question during the Question Hour about the deletion of 

employees in MGNREGA, which has not been properly replied at all. MGNREGA 
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is one of the best tools for encouraging the economic sector at the lower level, 

which has not happened so far.  

 Sir, inflation is skyrocketing. Vegetable prices have increased by a 

staggering 42.2 per cent in October, reaching a 57-month high. The prices of 

edible oil spiked by 9.5 per cent. The increase in cost of daily essential 

commodities continues to erode the savings and purchasing power of the 

common man, which is very detrimental.  

Day before yesterday, the hon. Prime Minister talked about ‘Viksit Bharat’ 

and everything. What is the poverty rate of this country nowadays? Where are we 

standing in the global scenario? I will tell you about the latest update of the Global 

Multidimensional Poverty Index (MPI) which was released last month by the 

United Nations Development Programme and the Oxford Poverty and Human 

Development Initiative (OPHI). We have 234 million people living in poverty in 

India, which is medium Human Development Index, placing our country among 

five globally, with a largest number of people living in poverty. They are telling us 

about Viksit India.  

Sir, now, I come to attack on federalism. Every State has a right to have an 

equal share from the Union Budget. Now, what is happening? Every time, the 

State of Kerala is crying. Now, they are asking for VGF for the Vizhinjam port also. 

The State of Karnataka has written letters to the Government of India several 

times. The State of Karnataka has faced a significant financial setback losing Rs. 

1,87,867 crore since 2017-18 due to the step-motherly treatment by the Central 

Government. The State of Karnataka’s share of Central taxes has been reduced 
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from 4.71 per cent in the 14th Finance Commission to 3.64 per cent. This is the 

same case with the States of Kerala, Himachal Pradesh, Telangana, and other 

States. Wherever the Opposition is ruling, the Government is having a step-

motherly attitude towards those States. This is a very serious concern.  

Now, I come to natural calamities. This morning and day before yesterday 

also, an hon. Member from Wayanad and other hon. Members from the State of 

Kerala, have raised the issue of natural calamity. Five months have passed. 

Significant measures have been taken to create a sense of security and support 

to people who have lost their entire families. The hon. Member from Wayanad 

narrated about that incident very emotionally.  

 After a period of five months, the Union Government is not releasing the 

special assistance to that State. We, all the MPs, met Amit Shah Ji who is looking 

after disaster management. After that, the State Government of Kerala got a letter 

from the Home Minister. In that letter, it is stated that they have sent Navy during 

disaster; and we have sent other forces. These are the common things which the 

Central Government has to do.  

 Now, the Central Government did not give any special package for 

Wayanad. But the Union Government asked the State Government to settle the 

airlifting charges which is Rs. 130,61,98,003. On the one side, hon. Home Minister 

is telling them that we have sent Navy and everything and on the other side, now, 

the Government of India is asking those expenses from the State Government of 

Kerala. This is very unfortunate. … (Interruptions) 
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 Yesterday, you spoke for one hour and ten minutes. You have not even 

allowed us to yield for one second, brother.  

 Now, I am coming to an important issue. In our financial system, the 

regulatory bodies are having a crucial role. In our country, 11 crore people are 

depending on stock markets. Most of them are from middleincome group of this 

country.  

 Sir, the Security and Exchange Board of India (SEBI) is entrusted with the 

task of safeguarding the hard earned money of the Indian middle-class. Basically, 

the SEBI comes under the Department of Economic Affairs under the Ministry of 

Finance. It operates under the responsibility of the Ministry to ensure the 

regulators’ integrity. 

 Under the Seventh Schedule of the Constitution, it is very clear. As per the 

Seventh Schedule of Constitution, the Government of India holds exclusive 

powers to regulate the Indian stock markets. Any lapse or misconduct within SEBI 

is a direct reflection on the Finance Minister’s part or the Central Government’s 

part.  

 Who is selecting the SEBI Chairperson? The Secretary, Department of 

Economic Affairs which functions under the Ministry of Finance, is a part of the 

financial sector regulatory appointment committee who selects the SEBI, 

Chairperson. This Committee is tasked with selecting the SEBI Chairperson and 

its wholetime Members.  It means the Finance Ministry is directly responsible for 

ensuring that an individual with unimpeachable integrity and ethical standards to 

be appointed to this crucial regulatory body.  
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 Sir, what happened with the SEBI Chairperson? Several serious allegations 

have surfaced against the SEBI Chairperson indicating a severe breach of ethical 

and regulatory standards.   

 Through you, Sir, I am informing the House. Between 2017-2024, Ms. Buch 

allegedly received over Rs. 16 crore from ICICI bank while serving as Chairperson 

of SEBI, responsible for regulating that banking.  This amount was five times more 

than her salary from SEBI, presenting a blatant conflict of interest.  

 Number two, she received Rs. 2.16 crore rental income from entities linked 

to a company under SEBI’s investigation.  What does it mean? The SEBI is 

investigating a company. The Chairperson has rented an office to that company.   

 The Chairperson allegedly traded in listed securities worth Rs. 36.9 crore 

while holding access to unpublished price sensitive information, a direct violation 

of SEBI’s code of ethics.     

For she failed to disclose assets in Singapore and the USA between 2017 

and 2021 despite being obligated to do so. Payment from six listed entities, 

including Rs. 2.59 crore from the Mahindra group were funnelled through Agora 

Advisory Private Limited, a company she claimed was dormant but in which she 

retained a 99 per cent stake. 

Sir, despite these revelations, the Finance Minister neither initiated an 

independent inquiry nor taken any disciplinary action. We all know why it is not 

done. This inaction undermines the Government’s claim of transparency and 

commitment to investor confidence. The Finance Minister is not here. But, I want 

to ask her a direct question. You know, you are an experienced Member. 
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Whenever the Supplementary Demands for Grants is taken up, the hon. Finance 

Minister is supposed to be here. The Finance Minister's speech is over in the other 

House. … (Interruptions) The leader of the other House is already there, Nadda 

ji.  

HON. CHAIRPERSON: Two State Ministers are sitting here.  

… (Interruptions) 

SHRI K. C. VENUGOPAL: Sir, through you, I want to specifically ask six 

questions to the Finance Minister. 

 The first question is, why has the Finance Ministry not initiated any 

disciplinary or legal proceedings against the SEBI Chairperson despite clear 

evidence of a conflict of interest that undermines the integrity of the regulatory 

body? The second question is, what criteria or assessment has been applied to 

justify allowing the current SEBI Chairperson to continue in her role despite 

allegations that may erode public and investors’ trust in India's financial regulatory 

framework? The third question is, does the Finance Ministry acknowledge and 

take responsibility for the damage caused to investor confidence, both domestic 

and foreign, due to the lack of timely action against the SEBI Chairperson in light 

of the serious allegations? The fourth one is, can the Finance Minister clarify 

whether the Government is willing to accept responsibility for the uncertainty and 

volatility in the stock markets stemming from the alleged conflict of interest 

involving the SEBI Chairperson? The fifth one is, what step does the Finance 

Ministry intend to take to ensure transparency and accountability in SEBI’s 

leadership, particularly, in light of recent allegations that may harm India's 
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financial ecosystem? The sixth one is, does the Ministry believe that retaining a 

Chairperson under such circumstances sends the wrong signal about India's 

commitment to corporate governance and regulatory transparency?  

Sir, the Finance Minister's failure to act decisively not only tarnishes the 

credibility of the Government, but also jeopardises the national financial 

governance framework. What is the conflict of interest of the Government and the 

SEBI Chairperson? Why is the Government not taking any action? I also went 

thoroughly, and thought about it. Everybody in this country has the same thinking. 

Why are such allegations coming against the Chairperson? Why is the 

Government not taking any action? For whom? Are they not taking any action? 

This question is in the public domain. Everybody knows that only one answer is 

there. There is no action at all because of one person. Sir, you can see that. That 

is the whole story. There is already a report in the public domain. Sir, the name of 

one biggest business group, Adani Group is figured for the stock manipulation 

and accounting fraud. Shockingly, SEBI Chairperson had personal stakes in 

offshore entities used in the Adani money scandal. How can she investigate a 

scandal which she is a part of? This is the greatest irony, Sir. What is this 

Government doing? I want to talk about the poverty rate of this country. That is 

increasing day by day. People are becoming poorer and poorer. 

But one man is getting everything in this country.  

Sir, according to a latest report, there is an Adani Port or a terminal every 

500 kilometres along the country’s coastline. This country has 7,516 kilometres 
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long coastline, and at every 500 kilometres, either there is an Adani Port or a 

terminal. … (Interruptions) Their company runs seven airports. … (Interruptions) 

Sir, if we talk about our economic policies, assets, foreign policies – 

everything is rooted for one man. … (Interruptions) Now, it is high time. … 

(Interruptions) Now, it is high time that we call this dubious crony capitalist 

Government. 

Sir, I am sorry to say in this Parliament that this Government has basically 

become of Adani, by Adani, for Adani. … (Interruptions) This Government has 

become that. Otherwise, why are you worried to take action? You need credibility 

for the stock market. You need to protect the interests of the people who are 

investing in stock markets. You are not taking any action. … (Interruptions) You 

are not taking any action. Why are you scared to take action? I think, this is the 

biggest question arising in the public domain nowadays.  

Sir, we would like to ask the hon. Finance Minister whether the hon. Finance 

Minister is going to conduct an inquiry, or ask the Parliament to have a JPC to 

inquire into all these things. We asked for the JPC inquiry several times. The JPC 

is going to be headed by you people only. Now, you have majority. At least, the 

Members of the JPC have to understand as to what is going on in this stock market 

system; what is going on through the SEBI activities. I am not questioning any 

Member’s integrity. Every individual has his own integrity on that side also. But 

this case, for the last several months, has been clearly creating doubts in the 

minds of the common people that why this person, even though he is having a lot 

of allegations resulting to stock market crash, is being allowed to continue. I think, 
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you cannot answer this question now. But this country needs an answer. … 

(Interruptions) It is because there are crores and crores of people who are 

investing in this system. … (Interruptions) At least, there should be a JPC inquiry. 

… (Interruptions) I want this House and the public to know whether the 

Government is going to conduct a JPC inquiry. At least, give a reply. … 

(Interruptions) 

Sir, I do not want to take much of your time. That is why I told you that the 

atmosphere is spreading that this country's entire monopoly is being given to one 

individual. If somebody is bringing that issue into the public domain, you try to 

abuse him. You try to abuse him as you want. At the most, you defame him. In 

your social media group, that work has been going on for the last so many years. 

We are not worried about that. Whenever we question the person who is creating 

problems for our country, you people do not allow us to raise questions. In this 

Parliament also, several times, we talk about that but the name itself is removed. 

Why are you scared? What is your relation to that person? The country needs to 

know, Mr. Kiren Rijiju ji. Why are you giving this much of importance to a particular 

person? … (Interruptions) 

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION; AND MINISTER OF NEW AND RENEWABLE ENERGY (SHRI 

PRALHAD JOSHI): What about Shri Revanth Reddy? 

SHRI K. C. VENUGOPAL : Shri Revanth Reddy refused to accept Rs. 100 crore. 

You do not know about that. … (Interruptions) Shri Revanth Reddy also comes 

under the ambit of the Centre. If any such thing is there against him, you 
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investigate, brother. Who has stopped you to investigate? … (Interruptions) If any 

such thing is there against Shri Revanth Reddy, Yediyurappa or anybody else, 

please investigate. … (Interruptions) 

HON. CHAIRPERSON: Venugopal ji, please address the Chair. 

… (Interruptions) 

HON. CHAIRPERSON: Venugopal ji, please address the Chair. 

… (Interruptions) 

SHRI K. C. VENUGOPAL: Sir, I am concluding my speech in a minute. 

....(Interruptions)  

 Sir, this is a discussion for Supplementary Demands for Grants. 

....(Interruptions) The Government is asking money from us. ....(Interruptions) The 

Government is asking money from the Parliament. ....(Interruptions) The 

Government is before the Parliament for getting the Supplementary Demands for 

Grants passed. ....(Interruptions)  

 Sir, the country should know what action the Ministry of Finance and the 

Economic Affairs Department have taken against that person. ....(Interruptions) 

Why are you not taking any action? ....(Interruptions) For whom are you not taking 

action? ....(Interruptions) This is a great concern of this country. ....(Interruptions) 

Lack of accountability weakens democracy and creates fertile ground for 

corruption. ....(Interruptions) So, this should be stopped by this Government. 

....(Interruptions) With these words, I am concluding my speech. Thank you, Sir. 
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CUT MOTIONS 

(TOKEN) 

SHRI SUDHAKAR SINGH (BUXAR): I beg to move:   

THAT THE DEMAND UNDER THE HEAD DEPARTMENT 

OF SCHOOL EDUCATION AND LITERACY (PAGE 28) BE 

REDUCED BY RS. 100.     

  Need to provide permanent building for the Kendriya 

Vidyalaya at Buxar in Bihar. (1) 

  Need to open a Kendriya Vidyalaya at Kaimur in Bihar. (2)  

THAT THE DEMAND UNDER THE HEAD MINISTRY OF 

ENVIRONMENT, FORESTS AND CLIMATE CHANGE 

(PAGE 31) BE REDUCED BY RS. 100.     

  Need to clean and develop Gokul Jalashay (Wetland) to 

provide clean drinking water to people of Buxar in Bihar.(3)  

  Need to protect Kaimur Hills to maintain the ecological 

balance of the area and also to benefit tribal population.(4)  

THAT THE DEMAND UNDER THE HEAD MINISTRY OF 

HOUSING AND URBAN AFFAIRS (PAGE 66) BE 

REDUCED BY RS. 100.     

  Need to decongest traffic by providing new and smooth 

access roads around New Ashok Nagar Rapid Rail Transit 

(RRTS) station in Delhi. (5) 

        25 

 

 

 

 

 

        28 

 

 

 

 

 

 

        60  

 

 

 

 

 



16.12.2024     955 
 

THAT THE DEMAND UNDER THE HEAD MINISTRY OF 

RAILWAYS (PAGE 90) BE REDUCED BY RS. 100.    

  Need to provide stoppage of Ranchi Rajdhani Express 

(12439), Nandan Kanan Express (12815), Agra Kolkata 

Express (13167), Jaisalmer Howrah Express (12371), GKP 

Shalimar Express (15021) and Kolkata Amritsar Express 

(12357) trains at Bhabhua Road and Mohaniya railway 

stations. (6) 

  Need to tackle congestion and ensure regulation of vehicular 

traffic movement around Delhi Cantonment railway 

station.(7)  

   Need to ensure proper sanitation and civic amenities in and 

around Delhi Cantonment railway station.(8)  

 

        85 

ससंदीय कायª मýंी; तथा अÐपसं́ यक कायª मýंी (®ी िकरेन åरिजजू) : फाइन¤स िमिनÖटर राºय 

सभा म§ ह§, ³यŌिक वहां  एलओपी बोल रहे ह§ और यह कनव¤शन है िक अगर एलओपी बोलते ह§ तो 

उनको सुनना पड़ेगा, इसिलए वे वहां बैठी ह§ । एमओस, फाइन§स सभी बातŌ को नोट कर रहे ह§ । आप 

लोग िचंता मत कìिजए, हम लोग भी सुन रहे ह§ । मरेा िसफª  इतना अनरुोध है िक आप िजस आदमी 

कì बार-बार बात कर रहे ह§, मोदी जी ने या हमने, िकसी ने उनको करोड़पित नहé बनाया है ।… 

(Óयवधान) हम लोगŌ ने यूिनकॉनª बनाए ह§ । हम लोगŌ ने ÖटाटªअÈस बनाए ह§, Öट§ड अप को लेकर आए 

ह§ । … (Óयवधान) यूिनकॉÆसª हम लोगŌ के समय म¤ ही पैदा हòआ है । … (Óयवधान) आप िजनका नाम 

ले रहे ह§, सारा पोटª और एयरपोटª का िबजनेस आप लोगŌ ने ही उनको िदया है । … (Óयवधान) 

´वाम´वाह हम लोगŌ को आप बदनाम मत कìिजए । … (Óयवधान)  इस देश म¤ बहòत सार ेउīोगपित 
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ह§ जो आप लोगŌ के समय म¤ पैदा हòए ह§ । … (Óयवधान) यहां इÐजाम लगाने से कुछ नहé होता है । … 

(Óयवधान) 

माननीय सभापित : डॉ. संजय जायसवाल जी ।   

डॉ. सजंय जायसवाल (पिĲम चÌपारण) : सभापित महोदय, िव° मंýालय Ĭारा रखे गए अनदुानŌ 

कì अनपूुरक मांगŌ पर आपने मुझे बोलने का अवसर िदया, इसके िलए आपका बहòत-बहòत धÆयवाद । 

 महोदय, के.सी. वेणगुोपाल जी का भाषण म§ बहòत ही Åयान स ेसनु रहा था । मुझे पटना मेिडकल 

कॉलेज का छाý जीवन इनके भाषण स ेयाद आ गया । मेर ेयहां सजªरी के एक ÿोफेसर हòआ करते थे, 

ÿो. मोतीलाल िसंह जी । इसी तरह स ेजब कोई बात करता था तो वह यह जłर कहते थ े– बाबू! तुम 

अúेंजी तो बहòत बोले, लेिकन थोड़ा सजªरी भी बोल लेते तो बहòत अ¸छा होता । इÆहŌन ेएक शÊद 

सÈलीम¤टरी िडमांड फोर úांट्स के बार ेम¤ नहé बोला िक 44000 करोड़ Łपये दनेा चािहए या नहé दनेा 

चािहए । In his whole speech there is not even one word on Supplementary 

Demands for Grants. ....(Interruptions) I am not yielding. ....(Interruptions) You 

have not said even one word whether the demand for Rs. 44,000 crore is genuine 

or not. ....(Interruptions)  आपन ेबहòत अ¸छी अúेंजी बोली, बहòत सारी बात¤ बोलé, लेिकन एक 

शÊद सÈलीम¤टरी िडमांड फोर úांट्स के बार ेम¤ बोल दतेे तो हम लोगŌ को बहòत अ¸छा लगता । यह 

कोई नई बात नहé है, उधर स ेसभी को ऐस ेही बोलने कì आदत है । अभी हम संिवधान पर भी चचाª 

सनु रहे थे तो एक सांसद महोदया न ेअपनी मैडन Öपीच म¤ बोला िक छोिड़ए नेहł जी को िक उÆहŌने 

³या िकया, आपने ³या िकया मुझे यह बताइए । मुझे कम से कम इतनी खुशी है िक कांúेस कì तरफ 

स ेयह Öवीकारोिĉ आ रही है िक नेहł जी ने बहòत सारी गलितयां कांúेस के राज म¤ कì थé । मोदी जी 

न े³या िकया, इस बात को इसी स ेसमझा जा सकता है िक हम लोग वषª 2024-25 म¤ लगभग 4.5 

लाख करोड़ Łपये सिÊसडी के łप म¤ गरीबŌ और दशे के िकसानŌ को द ेरहे ह§ । वषª 2021-22 म¤ हम 

लोगŌ न े7 लाख 57 हजार करोड़ Łपये कì सिÊसडी दी थी और इतना ही नहé, यह जो कह रह ेह§ िक 

राºयŌ के साथ Æयाय नहé हो रहा है, हमने पांच लाख करोड़ Łपये स ेºयादा राºयŌ को स¤टर ÖपŌसडª 
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Öकìम म¤ िदया है । इनके सो कॉÐड इकोनॉिमÖट ÿधान मंýी के जमाने म¤ इनका बजट िजतना होता 

था, उतनी तो हम सिÊसडी भी द ेरहे ह§ और राºयŌ को भी द ेरहे ह§ । लेिकन अंतर एक ही है िक  उस 

समय के जो माननीय ÿधान मंýी थ,े उस समय यूपीए था अब वह इंडी गठबंधन हो गया है, उस समय 

के ÿधान मंýी स ेजब ĂĶाचार के बार ेम¤ पूछा जाता था, ³यŌिक बहòत सार ेĂĶाचार के मुĥे उठाए जाते 

थे, तो वह कहते थे िक गठबंधन धमª कì मजबूåरयां होती ह§, जबिक हमार ेÿधान मंýी कहते ह§ िक 

ĂĶाचार पर जीरो टॉलर¤स रहेगा । यह अंतर एनडीए और इंडी गठबंधन के नेताओ ंम¤ है । 

 सभापित महोदय, हम¤ आज 10 साल हो गए ह§, लेिकन ये लोग िकसी भी केÆþीय मंýी पर एक 

Łपये का भी ĂĶाचार का आरोप आज तक नहé लगा सकते ह§ । यह हमारी स¸चाई है । … (Óयवधान) 

ये िकसी के बार ेम¤ कुछ नहé कह सकते ह§ । इनकì हालत यह थी िक इÆहŌने अपने गठबंधन का नाम 

यूपीए से बदलकर ‘इंडी’ रख िलया । उसका एकमाý कारण यह है िक पूरा देश जानता था िक यूपीए 

और ĂĶाचार पयाªयवाची शÊद बन चकेु ह§ । इसिलए इÆहŌने अपने आप को बचाने के िलए अपने 

गठबंधन का नाम बदल िदया । हमारे यहां पर भोजपुरी म¤ एक कहावत है : ‘िसयरा उहे बा, रगं बदलल े

बा’ अथाªत, The fox is same; it has only changed its colour.   

आज इनके गठबंधन का नाम इंडी गठबंधन हो गया हो, लेिकन हालत वही है । आज भी अगर 

ĂĶाचार का िकÖसा आता है तो या तो पिĲम बंगाल से आता है या कनाªटक से आता है । अभी हम¤ 

10-11 साल स°ा म¤ हो गए ह§, लेिकन िफर भी जहां से भी ĂĶाचार उभरता ह,ै िकसी न िकसी इंडी 

गठबंधन के ही ÿदशे से उभरता है । यह इस देश कì एक िवडंबना है ।  

 आज हम लोगŌ के िखलाफ एक और नेरिेटव हर जगह चलाया जाता है । वह नेरिेटव है िक 

आपने िकसानŌ के िलए कुछ नहé िकया । अगर हमार ेमाननीय नेता सÈलीम¤ůी िडमांड फॉर úांट्स पढ़ 

िलए होते िक उसम¤ ³या िलखा हòआ है तो उनको यह पता रहता िक उनके जमाने म¤ िजतना कृिष 

मंýालय का बजट होता था, उतना हम अभी िकसानŌ के िलए इस सÈलीम¤ůी िडमांड फॉर úांट म¤ 

ए³Öůा मनी मांग रहे ह§ । हम अभी लगभग 25 हजार करोड़ Łपये मांग रहे ह§ । हम लोगŌ ने इस दशे के 

िकसानŌ को िकसान सÌमान िनिध के माÅयम से 3 लाख 46 हजार करोड़ Łपये डीबीटी के माÅयम से 
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कैश िदए ह§ और यह 3 लाख 46 हजार करोड़ Łपये कì पूरी रािश िकसानŌ को दी गई है । यह वह राज 

नहé है िक म§ एक Łपये भेजता हó ँतो लोगŌ के पास 15 पैसे जाते ह§ ।  

 अगर मोदी जी ने 3 लाख 46 हजार करोड़ Łपये भेजे ह§ तो एक-एक िकसान को वह पैसा िमला 

है । उसम¤ कहé पर भी कोई गड़बड़ी नहé हòई है । यह हमारी सरकार का काम है । इसी तरह से हम 

लोगŌ ने इस सरकार म¤, मोदी 3.0 म¤ 14 हजार 235 करोड़ Łपये कì सात योजनाए ं िकसानŌ के 

कÐयाण के िलए Öवीकृत कì है । यह हमारी पहचान है । एमएसपी म¤ 10 वषŎ म¤ हमने åरकॉडª वृिĦ कì 

है, यह हमारी पहचान है । लेिकन िद³कत एक ही है िक ये लोग इस पर ³यŌ नहé बोल पाते ह§, ³यŌिक 

इनके िकसी भी नेता को सÈलीम¤ůी िडमांड फॉर úांट, जो िक 203 पेज का है, उसे पढ़ने के िलए इतनी 

ºयादा तपÖया करनी पड़ेगी िक उसकì गमê से शरीर को आग लग जाने का भी खतरा हो सकता है । 

इसिलए ये लोग सÈलीम¤ůी िडमांड फॉर úांट नहé पढ़ते ह§ । हम यहां पर वषª 2009 से देख रहे ह§ िक 

पहले नेताजी कुताª-पायजामा पहनते थे, लेिकन िफर जब मोदी जी कì पहली सरकार आई, दूसरी 

सरकार आई, तीसरी सरकार आई तो तपÖया से इतनी ºयादा गमê बढ़ी िक अब िदसÌबर म¤ भी टी-

शटª पहनते ह§ और मोदी जी कì चौथी और पांचवé सरकार आना िनिĲत है तो उस समय ³या होगा, 

उसके िलए म§ अभी न बोलूं तो ºयादा बेहतर होगा ।  

 सभापित महोदय, आज इनकì यह हालत है । म§ माननीय ÿधान मंýी जी और िव° मंýी जी 

को धÆयवाद देता हó ँिक उÆहŌने िव°ीय घाटे को काबू करने के िलए बजट के समय 5.1 परस¤ट ऑफ 

िफÖकल डेिफिसट कì बात कì थी, उसे अब 4.9 परस¤ट कर िदया गया है । यह बताता है िक यह 

सरकार िकतने अ¸छे ढंग स ेिव°ीय ÿबंधन कर रही है ।  

 सभापित महोदय, म§ इस सÈलीम¤ůी िडमांड म¤ जो रयेर हेÐथ िडजीजेस के िलए 317 करोड़ 

Łपये अलग से िदए ह§, उसके िलए रयेर हेÐथ िडजीज से सफर करने वाले सभी मरीजŌ कì तरफ से 

इस सरकार को बहòत-बहòत आभार Óयĉ करता हó,ँ ³यŌिक दुिनया कì एक ितहाई रयेर हेÐथ िडजीजेस 

हमारे देश म¤ होती ह§ । वैसे ही हेÐथ åरसचª के िलए जो 89 करोड़ Łपये कì रािश सÈलीम¤ůी िडमांड म¤ 

दी गई है, यह भी बहòत अ¸छा फैसला है ।  
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 सड़क दघुªटना म¤ घायल ÓयिĉयŌ को कैशलेस ůीटम¤ट के िलए 128 करोड़ Łपये कì अितåरĉ 

रािश दी गई है, वह भी यह बताती है िक यह सरकार िकतनी सवंेदनशील है ।  

 सभापित महोदय, वषª 2020-21 म¤ जब पूरा िवĵ आिथªक ÓयवÖथा से लड़खड़ा रहा था, उसके 

बाद हम उठकर दिुनया के बड़े राÕůŌ म¤ सबसे तेज इकनॉमी से बढ़ने वाले राÕů बने । यह इसी जनता 

के अटूट िवĵास से खरा उतरने का मोदी मैिजक है । इसी कारण हम लगातार तीन बार पूणª बहòमत के 

साथ सरकार बना रहे ह§ । यही एक कारण है िक हमारे साथी कांúेस के जो सांसद ह§, वे भी लगातार 

तीन बार डबल िडिजट म¤ आ रहे ह§ । तीन बार से ये आज तक Ňी िडिजट म¤ नहé आ सके । 

 म§ इस बार एक पåरवतªन जłर देख रहा हóं िक माननीय सांसदŌ कì डबल िडिजट म¤ सं́ या 

होने के बावजूद भी ये लोग इतने खुश और जोश-जºबे से भरे हòए ह§ िक म§ भी ईĵर स ेÿाथªना करता 

हóं िक ये हमेशा डबल िडिजट म¤ रह¤, िजससे इनका जोश और जºबा हमेशा बरकरार रहे, एकदम 

िबÐकुल बरकरार रहे ।  

 एक डर है िक िजस तरह से आज कल इंडी गंठबंधन म¤ चल रहा ह ैऔर इनके लीडरशीप पर 

³वĲेन हो रहा है, कहé ऐसा न हो िक गठबंधन के लोग… (Óयवधान), सुिÿ या जी बोल ही चुकì ह§ िक 

टीएमसी के ममता जी पर िवचार िकया जाए । आरजेडी भी बोल रही है िक ममता जी पर िवचार िकया 

जाए ।… (Óयवधान) धम¥Æþ जी भी बोलते रहते ह§ । अगर सभी लोग भाग गए तो यह कांúेस पाटê िसंगल 

िडिजट म¤ आ जाएगी । अभी यह रीजनल पाटêज कì कृपा से िकसी तरह डबल िडिजट हो पाए ह§ । 

 सभापित महोदय, मुझे बस इतना ही कहना है िक कभी भी काठ कì हांडी दोबारा नहé चढ़ती 

है । यही नतीजा है िक हåरयाणा और महाराÕů म¤ लोक सभा चनुाव के नतीजे इनके िलए कुछ अ¸छे 

हòए, लिेकन तीन महीने म¤ ही जनता ने इनकì हकìकत को समझ िलया और हåरयाणा और महाराÕů 

से åरकॉडª मतŌ से इनको बाहर करन ेका काम उसी जनता ने िकया है, जो लोक सभा चनुाव के समय 

उन राºयŌ म¤ दूसरा पåरणाम िलखा था ।  

 सभापित महोदय, जब इस देश का इितहास िलखा जाएगा, तो यह भी जłर िलखा जाएगा िक 

अटल िबहारी वाजपेयी जी के समय भारत कैसे दिुनया कì सबसे तेजी से बढ़ने वाला अथªÓयवÖथा 
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बन रहा था, लेिकन एक इकोनॉिमÖट ÿधान मंýी जी ने आकर, अपने कायªकाल समाĮ होते-होते तक 

उसको सबसे िन चले पायदान पर पुन: खड़ा कर िदया । यह भी िलखा जाएगा िक कैसे एक गरीब चाय 

वाले ने अपन ेतीसर ेटमª म¤ दिुनया कì तीसरी बड़ी इकोनॉमी भारत को बनाने के िलए लगातार मेहनत 

करके सफलता के उस मकुाम को हािसल िकया ।  

 सभापित महोदय, इस वषª हम 48 लाख करोड़ Łपए से ºयादा खचª कर रहे ह§ । इसके िलए 

चाहे वह जीएसटी हो, मþुा योजना, जन-धन खाता, डीबीटी और सबसे ऊपर माननीय ÿधान मंýी जी 

का यह िवĵास िक अगर हम अपने युवाओ,ं मिहलाओ ंको समिुचत अवसर द¤गे, तो 2047 तक इस 

दशे को िवकिस त राÕů बनने से कोई नहé रोक सकता । इसका सबसे बड़ा उदाहरण हमारी सेÐफ हेÐप 

बहन¤ ह§ । आज एक करोड़ से ºयादा लखपित दीदी बन चुकì ह§ । ÿधान मंýी जी ने तीन करोड़ का 

वादा िकया था, हम उसे भी अचीव करने जा रहे ह§ ।  

िब हार जैसे िपछड़े राºय म¤ भी जीिवका कì बहनŌ ने एक ऐितहािसक काम िकया है । िबहार के 

एक माननीय सांसद के łप म¤ म§ माननीय ÿधान मंýी जी के ÿित बहòत-बहòत आभार Óयĉ करता हóं 

िक यूपीए ने 10 वषŎ म¤ जहां िबहार को केवल 75 हजार करोड़ Łपए úांट के łप म¤ िदए थे, वहé 

माननीय ÿधान मंýी जी के नेतÂृव म¤ िबहार को 2 लाख, 81 हजार करोड़ Łपए úांट के łप िमले ह§ । 

यह बताता है िक ÿधान मंýी जी न केवल अंितम Óयिĉ के िलए संवेदनशील ह§, बिÐक जो इंडी गठबंधन 

का एक घटक आरजेडी है, िजसके वषª 1990 से वषª 2005 के राज म¤ िबहार कì िÖथित वषª 1947 के 

िबहार जैसी हो गई थी । उसके िलए वे िकतने संवेदनशील ह§, उसके िलए म§ माननीय ÿधान मंýी को 

बहòत-बहòत धÆयवाद देता हóं एवं उनके ÿित आभार Óयĉ करता हóं ।  

आज से सवा सौ साल पहले एक नरÆेþ ने अमेåरका म¤ यह भिवÕयवाणी िक या थी िक अगली 

सदी भारत कì होगी और दूसरा नरÆेþ इस देश का ÿधान मंýी बन कर उस सपने को हकìकत म¤ 

बदलने का काम कर रहा है । उस सपने के साथ इस देश कì ÿÂयेक जनता चल रही है । 

हम लोगŌ ने देखा है िक जब हम ब¸चे थ,े तो िखलौने मेड इन इंिडया म¤ होते थे, पर जब हमार े

ब¸चे हòए, तो िखलौने िवदेशŌ से आकर बनने लग¤, लेिकन ÿधान मंýी जी के नेतÂृव के साथ हम लोगŌ 
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ने न केवल मेक इन इंिडया और पीएलआई का िनणªय िलया बिÐक मेगा टॉय पाकª , मेगा टे³सटाइल 

पा³सª, मेगा फामाª पा³सª, िडफ¤ स कॉåरडोर, ये सभी Öथािपत करके, जो दशे िखलŏनŌ के िलए िवदेशŌ 

पर िनभªर हो गया था, वहé आज हम āĺोस जैस ेिमसाइÐस और हाइटेक उपकरण दिुनया म¤ बेच रहे 

ह§ । यह मोदी जी कì उपलिÊध है ।  

आज हम समेीकंड³टर Èलांट्स लगाने जो रहे ह§, जो हमारी इंडÖůीज को दिुनया म¤ एक नई 

ऊंचाई पर पहòंचाएगा । हम एक तरफ हर गरीब को िबजली, गैस, मुÉत अनाज, मÉुत इलाज, घर, 

शौचालय जैसी मूलभूत सुिवधाओ ंकì पूितª कर रहे ह§ । हम िबना गारटंी के रेहड़ी-पटरी से लेकर देश 

के युवाओ,ं िवĵकमाªओ ंको सिÊसडाइºड लोन दे रहे ह§, िजससे हमारा ÿÂयेक Óयिĉ आिथªक तर³कì 

कर सक¤  । लेिकन इन लोगŌ के इतने सार ेइÐजाम के बावजूद भी मुझे याद है । आज म§ Öवगêय अŁण 

जेटली जी को ®Ħांजिल भी दनेा चाहóंगा, उÆहŌने कहा था िक yes, we are industry-friendly 

government.  

यह िबÐकुल साफ है िक जो ईमानदारी स ेटै³स भरगेा, सरकार उस इंडÖůी का साथ देगी, लेिकन जो 

बेईमानी और ĂĶाचार करगेा, यह सरकार उसे िकसी भी Öतर पर छोड़ने वाली नहé है । यही इनकì 

तकलीफ का सबसे बड़ा कारण है । य ेएक इंडिÖůयिलÖट का नाम ल ेरहे थे । म§ भी एक इंडिÖůयिलÖट 

का नाम लेना चाहóंगा, िजसका नाम ये हमेशा लेते ह§ । उस इंडिÖůयिलÖट का नाम नीरव मोदी है । यह 

जानने कì चीज है िक कौन इÌपीåरयल होटल म¤ गया था । इÌपीåरयल होटल म¤ रात को मॉडिलंग शो 

दखे कर अगल ेिदन नीरव मोदी को ब§कŌ स ेकैस ेउधार पैसे िमल गए? यह भी बताने का काम हमार े

यूपीए गवनªम¤ट के समय के हमार ेिमýŌ को जłर करना चािहए । 

 आज हम लोग हर चीज के िलए कृत संकÐप है । अगर हम इस दशे को िवकिसत राÕů बनाना 

चाहते ह§ तो उसके िलए भारत के ÿÂयेक उīमी को सामने खड़ा होना होगा और उसकì मदद करनी 

होगी । इसिलए म§ िनमªला सीतारमण जी के Ĭारा लाए गए इस सÈलीम¤ůी िडमांड्स फोर úांट्स का पूणª 

समथªन करता हóं । अपने ÿधान मंýी जी का भी बहòत-बहòत आभार Óयĉ करता हó ं िक लोक 
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कÐयाणकारी योजनाओ ंम¤ उÆहŌने जो कुछ िकया है, उसके िलए भारत के नागåरक भी सदा आभारी 

ह§ । आप िकतन ेभी रोड़े अटका लीिजए, वषª 2047 तक भारत एक िवकिसत राÕů बनकर ही रहेगा । 

जय िहंद, जय भारत । 

®ी लालजी वमाª (अÌबडेकर नगर) : माननीय सभापित जी, आपन ेमुझे वषª 2024-25 के अनदुानŌ 

कì अनपूुरक मांग¤ – ÿथम बैच पर बोलने कì अनमुित दी, इसके िलए म§ आपका आभार ÿकट करता 

हóं । 

 माÆयवर, ये अनपुूरक मांग¤, जो माननीय िव° मंýी जी Ĭारा ÿÖतुत कì गई ह§, यह 87,762 

करोड़ Łपये के लगभग ह§ । अभी हमने जुलाई म¤ ही बजट पास िकया है । हमारी Èलािनंग इतनी अ¸छी 

नहé थी िक एक महीन ेम¤ ही हम¤ अनपूुरक मांग¤ लानी पड़é । िजन मदŌ पर हम अनपुूरक मांग¤ लाये ह§, 

अभी माननीय डॉ. जायसवाल साहब िकसान सÌमान िनिध कì चचाª कर रहे थ े । यह पहले से 

अनमुािनत था, पूर ेवषª का बजट अनमुािनत था और अगर खचª अनमुािनत था तो इसको मु´य बजट 

म¤ ही लाना चािहए था । उसको िफर स ेअनपूुरक मांगŌ के łप म¤ लाने कì आवÔयकता नहé थी । इसके 

साथ-साथ जब हम अनपुूरक मांग¤ लाते ह§ तो हम¤ यह भी िवचार करन ेकì आवÔयकता है िक हमने जो 

मूल बजट म¤ पैसा िलया है, उसका िकतना ÿितशत खचª करने म¤ हम सफल हो पाए ह§ । म§न ेतमाम ऐस े

िवभागŌ म¤ दखेा है, जनकÐयाण स ेजुड़े तमाम िवभागŌ म¤ दखेा है िक 50 ÿितशत भी मु´य बजट का 

हम खचª नहé कर पाते ह§ । इस तरह स ेहमारी जो ÓयवÖथा है, हमारी जो Èलािनंग है, जो हमारा अनमुान 

है, वह लचर है, िजसके कारण हम उसम¤ खचª नहé कर पाते ह§ । 

अगर हम वषª 2023-24 के केÆþीय बजट का उदाहरण ल¤ तो फरवरी, 2023 म¤ बजट पेश 

करने के आठ महीने के बाद जब लेखा-जोखा िनकाला गया तो एक ितहाई भी खचª नहé हòआ । िनिĲत 

łप स ेजो िजÌमेदार लोग ह§, िजनको बजट समय पर खचª करके और उसके आधार पर िविभÆन 

योजनाओ ंको बनाना चािहए, उसका िजø नहé िकया गया । 

माÆयवर, हमारा अ¸छा बजट न होन ेके कारण ही इस देश म¤ आिथªक असमानता बढ़ रही है । 

इस देश म¤ जो आिथªक असमानता है, उसका म§ उदाहरण दनेा चाहता हóं । देश के लगभग एक फìसदी 
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लोगŌ के पास 41 परस¤ट सÌपि° का िहÖसा है और दसूरी तरफ जो कमजोर आबादी है, जो गरीब 

लोग ह§, 50 ÿितशत आबादी के पास दशे कì जीडीपी का केवल 13 परस¤ट और संपि° का 4.1 परस¤ट 

िहÖसा है । 

 बाबा साहब डॉ. भीमराव अÌबेडकर जी ने संिवधान सभा म¤ अपने एक भाषण म¤ कहा था िक 

इस देश म¤ िजतनी भिĉ, वीर पूजा और अंध िवĵास है, उतना अÆय िकसी देश म¤ नहé है । धमª एवं 

भिĉ तथा वीर पूजा मुिĉ के साधन भले ही हो सकते ह§, परतं ु राजनीित म¤ भिĉ और वीर पूजा 

अधोगित म¤ ले जाने वाला अिधनायकवाद हो जाता है ।  

 Öवतंýता, समता और बंधुभाव के आधार पर Óयतीत सामािजक जीवन ही लोकतंý कहलाता 

है । Öवतंýता तो हम¤ िमली िकÆतु भारत म¤ समता का अभाव है । यहा ँ के सामािजक और आिथªक 

जीवन म¤ िवषमता का बोलबाला है । िवषमता का बोलबाला के कारण ही, देश म¤ अरबपितयŌ कì सं́ या 

अमेåरका और चीन स ेºयादा है या लगभग उनके बराबर है । लेिकन हमारे यहा ँगरीब ºयादा ह§ । इसका 

कारण है िक हम जो बजट बना रहे ह§, िजस तरह से हम¤ छोटे और मÅयम उīोगŌ को बढ़ावा देना 

चािहए, रोज़गारपरक उīोगŌ को हम¤ बढ़ावा देकर हर Óयिĉ को रोज़गार देने कì आवÔयकता है । उस े

करने म¤ हम िवफल हòए ह§ ।  

 इस देश म¤ 70 फìसदी लोग कृिष पर आधाåरत ह§, उनका जीवन कृिष पर िनभªर करता है । 

िकसान हमार ेदशे का मूल आधार है । हमार ेतमाम महापŁुषŌ ने इस बात को कहा था िक इस देश का 

िवकास खेत-खिलहानŌ से होकर गुजरता है । लेिकन हमने उस िदशा म¤ Åयान देने का काम नहé        

िकया । आज िकसान परेशान है । जहा ँिकसान कì आवÔयकता डीएपी खाद कì है, उस पर सिÊसडी 

दनेे कì, लेिकन उसके दाम बढ़ते जा रहे ह§, हम उिचत मूÐय पर उसे देने म¤ िवफल हो रहे ह§ । इस 

बजट म¤ उसके िलए कोई ÿावधान नहé िकया गया है । आप अनुपूरक बजट लाये भी, तो उसम¤ िकसानŌ 

के िलए उस तरह कì कोई ÓयवÖथा लाने का काम नहé िकया गया ।  

 इसी तरह से, ब§कŌ Ĭारा बड़े-बड़े उīोगपितयŌ के कजª के एक बहòत बड़े िहÖसे को राइट-ऑफ 

कर िदया जाता है । लेिकन िकसानŌ का कजाª माफ करने के िलए हमारी सरकार के पास संसाधन नहé 
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ह§ । तमाम िकसानŌ Ĭारा मांग करने के बावजूद उनका आज तक कजाª माफ नहé िकया जा रहा है । 

िपछले 10 वषŎ म¤ भी इस तरह कì कोई ÓयवÖथा नहé कì गई । 

 माÆयवर, आज िकसान Æयूनतम समथªन मूÐय कì लड़ाई लड़ रहा है । उīोगपित लोग अपने 

दाम तय कर लेते ह§ और धंधा करने वाले दूसर ेलोग भी अपने दाम तय कर लेते ह§, लेिकन िकसान ही 

एक ऐसा वगª है, जो पूर ेदशे को िखलाने का काम करता है । अगर आज हम लोग 82 करोड़ लोगŌ को 

मुÉत अनाज दे पा रहे ह§, तो वह िकसान कì मेहनत और पåर®म का पåरणाम है, लिेकन आज उस 

िकसान को भी यह सरकार उसके उपज के Æयूनतम समथªन मूÐय कì गारंटी देने का काम नहé कर 

रही है, िजसके कारण िकसानŌ कì हालत अ¸छी नहé है । अगर िकसानŌ कì हालत अ¸छी नहé होगी, 

तो देश कì हालत भी अ¸छी नहé होगी । हम¤ िकसानŌ कì आमदनी बढ़ाने कì आवÔयकता है, उसकì 

उÂपादन लागत कम करने कì आवÔयकता है । लेिकन उÂपान लागत कम नहé हो रही है, वह लगातार 

िदन दगुुना और रात चौगुना गित से बढ़ती जा रही है । दसूरी तरफ, उसकì आमदनी घटती जा  रही 

है । अगर अभी एक िकसान को ट्यूवेल का कनैशन लेना हो, केवल 5 केवीए का कने³शन लेना हो, तो 

भारतीय जनता पाटê कì सरकार के आने के बाद से उस िकसान को डेढ़ लाख Łपए से ºयादा जमा 

करना पड़ता है । लेिकन िकसान को िवīतु का कने³शन आसानी से िमल जाए, उसके िलए इस बजट 

म¤ ÓयवÖथा करने का काम नहé िकया गया ।  

 इसी तरह से, मेरा यह मानना है, माननीय डॉ. सजंय जायसवाल जी कह रहे थे िक ÖवाÖÃय 

के िलए 391 करोड़ Łपए कì ÓयवÖथा कì गई है । म§ने जो अनुपूरक बजट देखा है, कुल 90 करोड 

Łपए के इस अनुपूरक बजट म¤, ÖवाÖÃय िवभाग के åरसचª के काम को िमलाकर यह रािश रखी गई है, 

तो यह 391 करोड़ Łपए कैसे हो गया?  

डॉ. सजंय जायसवाल : सर, इÆहŌने मेरा नाम कोट िकया है, इसिलए म§ बोलना चाहóंगा । 

माननीय सभापित : आप इनके बोलन ेके बाद बोिलएगा । 



16.12.2024     965 
 

®ी लालजी वमाª : माननीय सभापित महोदय, मरे ेपास बजट कì अनपुूरक मांगŌ कì यह 203 पेज का 

दÖतावेज़ मेर े पास है । इसम¤ ÖवाÖÃय िवभाग कì िफगर केवल 89.51 करोड़ Łपए कì है । … 

(Óयवधान) इसिलए, मुझे िनिĲत łप स ेऐसा लगता है िक इस तरह कì िÖथित है ।  

 माÆयवर, मेरा यह मानना है िक हमार ेदेश म¤ िजतनी भी सामािजक संरचना है, हमार ेदेश म¤ 

एससी भी ह§, एसटी भी ह§, ओबीसी भी ह§ और कमजोर वगŎ के लोग भी ह§ । उनको िश±ा के िलए सबसे 

ºयादा पैसे कì आवÔयकता ह ै। हमारे देश म¤ सबस ेºयादा खचª िश±ा पर हो रहा है । उनके िलए भी 

इस बजट म¤ कोई ÓयवÖथा नहé कì गई है, िजससे अनसूुिचत जाित, िपछड़ी जाित या अÆय िपछड़ े

वगŎ के ब¸चŌ को मÉुत म¤ िश±ा दनेे कì ÓयवÖथा हो सकती । अगर हम इस िदशा म¤ नहé बढ़ पाएगंे, 

तो िनिĲत łप स ेदेश का भला नहé कर पाएगंे । 

 माÆयवर, म§ फसल बीमा के बार ेम¤ कहना चाहóंगा । फसल बीमा होता है, सरकार रािश जमा 

करती है, िकसान से भी पैसा िलया जाता है । हमारी फसल नĶ हो जाती है, उसके िलए ऐसा तरीका 

बनाया गया है, िजसस ेकंपनी को पसैा न देना पड़,े वह केवल मुनाफा ही कमाती रहे । इस तरह स े

िकसान के बार ेम¤ भी सोचकर उसको लाभ देने का काम नहé िकया गया ।  

 माÆयवर, म§ अब बेरोजगार नौजवानŌ के िवषय पर आता हóं । कैस ेउनकì गरीबी दरू होगी, इस 

बार ेम¤ भी इस बजट म¤ िजø करने का कोई काम नहé िकया गया ।  

 माÆयवर, मेरा यह िनवेदन है िक अगर हम िनिĲत łप से देश का भला चाहते ह§, दशे को आगे 

ले जाना चाहते ह§, तो वह केवल नार ेसे नहé होगा । केवल ‘िवकिसत भारत’ कह देने से देश का िवकास 

नहé होगा । उसके िलए हम¤ योजनाए ंबनानी पड़¤गी ।  

जो देश कì आिथªक िÖथित है, वह भयावह िÖथित है । इसका सबसे बड़ा कारण है िक हम 

पूंजीपितयŌ को, चाहे वे एक हŌ, दो हŌ या तीन हŌ, उनके तो 18 लाख करोड़ Łपऐ राइट-ऑफ हो 

जाएगंे, लेिकन िकसान के लाख-करोड़ Łपए भी राइट-ऑफ नहé हŌगे ।  

इसिलए, म§ आज इस सदन के माÅयम स ेयह अप±ेा करता हóं । िनिĲत łप से केवल हवा-

हवाई बात¤ कर देने से, केवल 500 Łपए ÿित महीने िकसान को देने भर से उसकì िÖथित नहé      
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सधुरगेी । जो िकसान सÌमान िनिध है, एक िकसान को माý 500 Łपए एक महीने म¤ िमल रहे ह§ । उससे 

उसकì अमदनी बढ़ने वाली नहé है । अगर आप उसको लाभ देना चाहते ह§, तो आप िकसान को खाद 

पर छूट दीिजए, कìटनाशक दवाओ ंपर छूट दीिजए, बीज पर छूट दीिजए और िवīतु कने³शन पर 

छूट दीिजए । तब ही िकसानŌ का भला होने वाला है । इसी के साथ अनसूुिचत जाित के लोगŌ कì 

छाýविृ° का भी इसम¤ ÿोिवजन नहé िकया गया है ।  

मेरा आप सभी लोगŌ से िनवेदन है िक इस िदशा म¤ आप पहल करने का काम कर¤, िजससे उन 

लोगŌ कì िद³कत¤ दूर हŌ । आप åरज़व¥शन कì धिºजयां उड़ा रहे ह§, उन लोगŌ का हक मारने का काम 

कर रहे ह§ । वह भी पूरा करन ेका काम कर¤गे ।  

इÆहé शÊदŌ के साथ, म§ कहना चाहóंता िक आपने मुझे बालने का अवसर िदया, उसके िलए 

आपका बहòत-बहòत धÆयवाद ।  

माननीय सभापित : ऑनरेबल म¤बर, ÿो. सौगत राय जी । 

… (Óयवधान) 

माननीय सभापित : ÿोफेसर साहब, आप एक िमनट Łिकए । 

… (Óयवधान) 

डॉ. सजंय जायसवाल : सभापित जी, मेरा अनरुोध रहेगा िक ®ी लालजी वमाª जी बहòत ही सीिनयर 

सांसद ह§ । व ेकह रहे ह§ िक हैÐथ के िलए सिÈलम¤ůी बजट केवल 89 करोड़ Łपए का है । यह रािश 

केवल आईसीएमआर को दी हòई है । … (Óयवधान) हम 320 करोड़ Łपए कì úांट-इन-एड रेयर हैÐथ 

िडज़ीज़ेज़ के िलए दे रहे ह§ । … (Óयवधान) एÌस के िलए 222 करोड़ Łपए दे रहे ह§ । … (Óयवधान) 

इसके अलावा आरएमसीएच के िलए 150 करोड़ Łपए दे रहे ह§ । … (Óयवधान) अत: मेरा कहना है िक 

माननीय सदÖय अपना डेटा सधुार ल¤ । … (Óयवधान) 

HON. CHAIRPERSON: He has named Sanjay ji.  Do not talk like this. 

… (Interruptions) 
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माननीय सभापित : डेटा को गलत तरीके स ेयहां पशे नहé होना चािहए । यह सभी माननीय सदÖयŌ 

कì िजÌमेदारी होनी चािहए । अगर िकसी माननीय सदÖय के डेटा को सुधार िदया गया है, तो आप 

इसम¤ ³यŌ आपि° कर रहे ह§?  

… (Óयवधान) 

माननीय सभापित : ÿो. सौगत राय जी – आप बोिलए । 

… (Óयवधान) 

PROF. SOUGATA RAY (DUM DUM): Sir, I rise to speak on the Supplementary 

Demands for Grants.  It is unfortunate that the Finance Minister is not there.  But 

still, I have some points to make.  I shall be brief.  Ms. Sayani Ghosh will speak 

on the other points. 

 The Supplementary Demands have been brought under Articles 114(1), 

115 and 217 of the Constitution.  There is nothing to oppose the Supplementary 

Demands for Grants because the money has already been spent. 

15.00 hrs 

 The Government is asking for an Appropriation of the extra amount spent. 

What is the extra amount? It is Rs. 87,000 crore roughly. Out of this Rs. 87,000 

crore, Rs. 44,000 crore is the outgo, and the rest will be met by savings from the 

Government’s expenditure. So, where is this Rs. 44,000 crore going? Out of it, 

Rs. 9,692 crore will go towards PM-KISAN; Rs. 9,500 crore for rural telecom 

connectivity; Rs. 6,500 crore for fertilizer subsidy; and Rs. 4000 crore for Defence 

services. 

 Now, the problem with the Supplementary Demands for Grants is that if you 

spend more money, then you push up the Government’s financial deficit target. 
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The Government has set a target of 4.9 per cent. Now, these Supplementary 

Demands will push up the financial deficit. The only way for the Government will 

be to reduce its spending on infrastructure. This Government is caught in a pincer 

movement. What is the reason? The reason is that they are not being able to 

decide whether to go for growth or to go for controlling the inflation.  

There was a dispute between the Finance Minister and the Governor of 

Reserve Bank, Shri Shaktikanta Das. The Reserve Bank wanted to keep the repo 

rate stable, whereas the Finance Minister was pressing for reducing the repo rate 

so that more money could go to the economy. Ultimately, the Governor of the 

Reserve Bank had to leave.  

Now, there is a typical crisis in the whole economy. The crisis is that our 

growth projections for the last quarter have slipped to 5.4 per cent. This is very 

damaging to the economy. How does the Government make up for this slip in the 

economy? Unless the economic growth rate comes up, the country cannot 

progress. And this is a sharp slowdown. The main slowdown has been in the 

manufacturing sector, which has expanded to only 2.2 per cent this year. Now, to 

sustain higher growth, you need more private investments. To have more private 

investments, you have to spend more on infrastructure. If you spend more on 

infrastructure, inflation will go up. So, this is a double whammy that the 

Government is caught in. Prime Minister Mr. Modi made a two-hour speech. It 

was like a speech to a school collection but he did not touch upon these basic 

problems of growth.  
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And now, we will have more problems because one of our strong points 

was exports. With Donald Trump as American President, exports will be curtailed 

because he will impose more tariffs. So, where do we go from here? I have no 

objection to allowing the Finance Minister to have Supplementary Demands. But 

what is her answer to this basic question facing the Indian economy -- growth or 

control of inflation? Inflation has also showed an upward trend. It has gone up to 

6.2 per cent. So, if inflation increases, then who is put to difficulty? The middle-

class people will be put to difficulties. That is what is happening. 

This Government has patronised the big industry. Now, I saw a figure that 

the profits of the big industries -- as seen in the names of Tata, Reliance and 

Adani -- have gone up.  

 How? Post-Covid, the tax profits of companies listed in stock exchange has 

risen to 5.2 per cent of GDP. It is only profit. Compared to this, the share of 

employee compensation has been coming down.  

 So, the profits of industrialists and capitalist are increasing and the salaries 

of the middle-classes and working classes are coming down. So, one newspaper 

has headline – profits move but pay is far from fair. So, this is the situation in the 

Indian economy. Everybody is saying that this is good for growth. The Finance 

Minister is here. Maybe she will reply. Earlier, I had commented on her of not 

having a foreign degree. I am withdrawing that comment. But it would have been 

good if the Finance Minister was an economist from an Indian University. She will 

be able to tackle the problem in which the Indian economy is caught - growth or 

control of inflation. At this rate of growth of 5.2 per cent in the last quarter, Indian 
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economy cannot make progress. I say all this because I have many other 

demands to make before the Finance Minister. We come from the State of West 

Bengal which has been deprived of Rs. 22,000 crore in the NREGA funds.  We 

have been deprived of Rs. 2,500 crore on account of PM-AWAS Yojana. But I am 

not here to speak on West Bengal demands only. I am speaking on the economy 

as a whole. The economy is not in a fair shape. So, why will you allow the Finance 

Minister to go away with these supplementary demands in her kitty? If you see 

the Supplementary Demands for Grants, out of Rs. 87,000 crore, only Rs. 19,000 

crore is the capital expenditure. The rest is the revenue expenditure. So, on the 

one hand, unless you invest in capital expenditure and infrastructure, private 

investments will not come. Adani’s and Ambani’s depend on the Government to 

provide the infrastructure so that they can make more profits. So, all these 

problems in the Indian economy need to be considered. I do not see anybody in 

the Ministry or in the Government, who can really tackle such a problem. It would 

have needed Manmohan Singh to tackle this problem.  

 More advantages to the poorer sections have to be given. Sir, I do not want 

to prolong my speech further. The economy is hamstrung by lack of policy; by lack 

of clarity and the economy cannot go on with the Prime Minister’s speeches only.  

 Lastly, Mr. Venugopal has spoken about asking for a JPC Inquiry against 

the working of SEBI and its complicity in manipulating the shares of the Adani 

group.  While not emphasising on that, I, in general support, his demand. … 

(Interruptions) 
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 Let him come. But let him not manipulate the share market. If he 

manipulates the share market, then he shall be driven out of India ultimately as 

he is being driven out of US.  

 Thank you, Sir.  

SHRI D. M. KATHIR ANAND (VELLORE): Vannakkam Chairman, Sir, as a 

representative of the Dravida Munnetra Kazhagam (DMK), I stand to address the 

first batch of Supplementary Demands for Grants for the fiscal year 2024-25.  

 Sir, the Government seeks an approval for the additional expenditure to the 

tune of Rs. 87,762.56 crore. Out of this, the Government is seeking the approval 

for Rs. 44,142 crore and  Rs. 43,618 crore, the Government is trying to manage 

by itself.  

Sir, if you see the Demands for Grants or whatever they ask for, nearly Rs. 

13,191 crore is asked for agriculture and farmers welfare; Rs. 6,000 crore for 

fertilizers; Rs. 12,000 crore for telecommunications; Rs. 12,000 crore for defence; 

Rs. 3,000 for external affairs; and Rs. 6,000 crore for police, and other 

departments falling under Home Ministry, etc. 

Sir, I would not like to go into all the subjects, but I want to concentrate on 

my area, that is, agriculture. Sir, the Ministry of Agriculture has two departments, 

one is Farmer's Welfare and another one is Agriculture Research and Education. 

Sir, if you look at the Demands, the Department of Agriculture and Farmers 

Welfare is responsible for implementing various schemes run by the Government 

of India. This includes some major schemes like PM-KISAN, MISS, Crop 

Insurance, RKVY, and Kishori Shakti Yojana, etc.  
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Out of these, the PM-Kisan Samman Nidhi Yojana is more interesting. The 

BJP Government once promised in 2016 to double the farmers’ income by 2022, 

and that is the reason the PM-Kisan Samman Nidhi Yojana was launched in 2019 

to enable the farmers to meet their agriculture and household needs.  Now, the 

Government is giving Rs. 6,000 in three equal instalments every year. But, is it 

happening rightly? As per the findings of the C&AG Report, the PM-

Kisan Samman Nidhi Yojana has been launched in many areas. They say that 

approximately 35 per cent of the applications were found to be ineligible for the 

Scheme. In certain areas, the funds have been dispersed and the recovery is 

happening.  Around 0.24 per cent of the total funds has been collected. These 

discrepancies are major flaws in the Scheme. The PM-Kisan Samman Nidhi 

Yojana cash benefits given in three separate instalments are not for all the 

farmers. Since they cover those with the land, that means that the Scheme 

excludes a significant chunk, that is, nearly 5.37 crores of landless families as 

estimated in 2011 or 2.4 crores of people with the leased-land as estimated in 

2019, these people have been left out. 

The Standing Committee on Agriculture 2020 pointed out very clearly that 

the PM-KISAN Scheme cannot be effectively implemented because there are a 

lot of lacunae like non-availability of land records, non-transference of land to the 

heirs of deceased landholders, community-owned lands in Northeast, incorrect 

bank details, and malfunctioning of Aadhaar connections. The Committee also 

observed that benefits under such schemes are not available to tenant farmers 

because all the agriculturists are not landowners. 
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As per the information provided to Unstarred Question in July 2024, no 

specific census or survey has been conducted to ascertain the number of landless 

farmers in the country. So, how do you come to know that the PM-Kisan Samman 

Nidhi Yojana is a successful one? Why are you demanding more money? The 

agriculture census recorded that these kinds of landless farmers are nearly 

around 5,31,000. They are waiting for these funds. 

 Sir, the other scheme is the MISS Scheme. The Budget says that under the 

Interest Subvention Scheme, the fund allocation in the revised estimates has 

increased from Rs. 18,000 crore in 2023-24 to Rs. 22,600 crore in 2024-25, 

reflecting a 22 per cent increase.  

Sir, another major flaw is the Crop Insurance Scheme. The budget for the 

crop insurance scheme has seen a three per cent decrease from Rs. 15,000 crore 

to Rs. 14,600 crore in the revised estimates of 2024-25. This allocation is being 

made to meet the frequency of climate-related disasters, and it has to be 

increased. The Standing Committee on Agriculture in 2023 raised concerns and 

asked how the ministry plans to implement the schemes related to extreme 

weather conditions. 

Sir, agriculture is the backbone of India. If we talk about agriculture, there 

are very important things that have to be discussed. The State of Tamil is 

supposed to be a major agricultural State in Southern India. If you see the history, 

many States have given Budgets but I would like to proudly say that Tamil Nadu 

is the first State in India where in the year 1989, our hon. Chief Minister, Dr. M. 

Karunanidhi, our DMK Leader, first implemented the free electricity scheme in 
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India. That was the first scheme for farmers in the agriculture sector. After that, 

many States followed it. But till today, there have been many Governments which 

are coming in and trying to follow that scheme. Now, our Chief Minister is following 

the footsteps of Dr. M. Karunanidhi. How is he doing it? Now, he is extending the 

scheme in such a way that nearly three to three and a half lakhs of agriculturists 

have been benefited because of this kind of scheme. The Government should 

propose a Budget like that. 

Also, we are discussing about agriculture which is an important issue in this 

country. But the Tamil Nadu Government is setting an example. Before the 

Budget, the Tamil Nadu Government has set the norms in such a way that the 

Agriculture Budget is submitted first for discussion. First, a separate Budget is 

included and then, the General Budget comes in. This is how a Government 

should run.  

Sir, for the State of Tamil Nadu, we have got a lot of requirements. The 

subsidy for the production and distribution of seeds should be extended for all the 

varieties. Under the F&S scheme, the paddy seed subsidy should be increased 

for more than 10 years. Talking about cereals, the seed subsidy on Jowar and 

Kambu should be increased to 15,000 per quintal.  

The Tamil Nadu Government has asked for relief. But, the Government of 

India is not at all caring about it. We are focusing on agriculture. We are facing a 

lot of difficulties. But, the Government of India does not even have time to look at 

that.  
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The GST is levied on rice. There is five per cent GST on rice, which has to 

be reduced. About 32 metric tonnes of wheat was allocated for Tamil Nadu, but 

now it is reduced. It has to be increased. There is a request for increase in the 

wheat allotment.  

  Kerosene distribution, which is a major issue in Tamil Nadu, has been 

reduced. The people living in hilly areas have to be benefited. 

HON. CHAIRPERSON: Please conclude. 

SHRI D. M. KATHIR ANAND : Sir, I am concluding.  

Another important thing is this. Whenever any Government comes to 

power, the major thing that they talk about is employment. But, after this 

Government came to power, I do not think there is any improvement in the 

employment generation. … (Interruptions) I want to quote one example. Please 

give me a minute.  

Sir, I was in this august House in the last term and I have been re-elected 

again. But I have been fighting from the day one for the opening of the Vellore 

Airport. I fought in this House for this issue. The Government gave money, and 

the Airport was opened. During the last elections, our hon. Prime Minister visited 

Vellore. He landed at the same Vellore Airport, went to Vellore district, and 

campaigned. But, till today, the Airport has not seen an opening ceremony at all. 

We are waiting for that.  

HON. CHAIRPERSON: Thank you, hon. Member. 

SHRI D. M. KATHIR ANAND: Sir, I am concluding. 
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Also, money has been asked for Defence. Madam Finance Minister, you 

are allocating a lot of money for the Defence. We are happy about it. But I want 

to bring one issue to your notice. There are a lot of ex-servicemen in the country, 

who go for treatment to medical hospitals. But in many areas, the private hospitals 

are not giving proper treatment at all. The families, which have suffered in war, 

and the people who have lost their organs like hands, legs, and are handicapped, 

are still facing a big difficulty. Even in Vellore a lot of private hospitals are ignoring 

the ex-military personnels for medical assistance. ....(Interruptions)  

HON. CHAIRPERSON: Please conclude.  

 Now, Shri Magunta Sreenivasulu Reddy ji. 

SHRI D. M. KATHIR ANAND: Sir, I am concluding in one minute. 

....(Interruptions) Sir, I have to make just last point. 

HON. CHAIRPERSON: Okay, complete your speech in 30 seconds. 

SHRI D. M. KATHIR ANAND : Sir, we are the citizens of India. We want to work 

with India. When we want to work with India, we want to work with the Government 

also. But the Government has to make sure that they do not see Tamil Nadu as 

an enemy State. They have to see it as a State of India. ....(Interruptions) Thank 

you very much, Sir, for allowing me to speak. 

SHRI MAGUNTA SREENIVASULU REDDY (ONGOLE):  Respected Sir, I thank 

you for giving me the opportunity to speak on the Supplementary Demands for 

Grants 2024 and 2025. I, on behalf of my party, Telugu Desam Party, under the 

leadership of our hon. Chief Minister, Shri Nara Chandrababu Naidu Garu, 
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welcome the Supplementary Demands for Grants for 2024-25 and the 

Appropriation Bill. 

 We are all aware that the confidence level in the world itself has gone up 

because our hon. Prime Minister has brought many schemes in this country to 

take care of the poor people. At present, there are now 210 notified countries in 

the world. Out of that, more than 50 per cent of the countries are approaching our 

hon. Prime Minister for resolving their problems. So, he is looking like a big brother 

in the entire world. 

 Sir, in this year’s General Budget passed during the Monsoon Session, the 

NDA Government under the leadership of Shri Narendra Modi recognized the dire 

situation that my State of Andhra Pradesh was in, and announced a fund of 

Rs.25,000 crore for our Capital and other infrastructure projects. So, I am very 

much thankful to the hon. Prime Minister and the hon. Finance Minister because 

this would not only bring life back in our State, but also inspire the people of 

Andhra Pradesh to move forward. The previous Government was just looking after 

the welfare and not the developmental works.  But, now, under the leadership of 

our hon. Chief Minister, Shri Chandrababu Naidu Garu, we will be able to see the 

development in the entire State of Andhra Pradesh. 

 Sir, inspired by our hon. Prime Minister, Shri Narendra Modi’s vision of 

Atmanirbhar and Viksit Bharat, our hon. Chief Minister of Andhra Pradesh has 

launched a scheme called Swarana Andhra -2047. Through this vision, he is 

aiming for 2.4 trillion-dollar economy with an annual growth rate of about 15 per 

cent for our State.  
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 Sir, we still have a lot of pending issues in our State, which need to be 

resolved. Many Centrally-sponsored schemes have been launched for the 

development of our State. But due to paucity of funds, we are unable to complete 

those projects. Our visionary hon. Chief Minister, Shri Chandrababu Naidu, who 

has got 46 years of experience in governance, has found many ways to fulfil the 

dream of developing the State. One of those is P4, that is, Public, Private, 

People's Participation. The other one is HAM model, that is, Hybrid Annuity Model. 

If the Government of India permits, the Central Government funds will be there, 

the State Government funds will be there, other funding agencies will be there 

and the developers will also be there. If it is done, all the programmes meant for 

development in Andhra Pradesh will be implemented.  

 Sir, I would like to give a humble suggestion to the hon. Finance Minister. 

For a prosperous India, the States should also be healthy. The Government of 

India does a huge collection in terms of GST. We get about Rs.16 lakh crore from 

the entire country. The Government of India will have to create some brackets for 

the development of the States. Through this, you should allow 75 per cent of the 

GST collected from a particular State to go in that State itself. Then only the States 

will be healthy.  

 Sir, now I would like to speak about the Supplementary Demands for 

Grants. Last year, the Housing and Urban Development Ministry was allocated 

Rs. 85,000 crore. I would request the hon. Minister, in the presence of other 

Members, to increase its allocation to Rs. 1,50,000 crore.  
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 We have got some issues in Andhra Pradesh. There is a NIMZ, National 

Industrial Manufacturing Zone in Kanigiri Assembly Constituency.  It was 

announced long back by the Central Government, but it is not moving forward. I 

request, through you Sir, the hon. Finance Minister to speed it up.  

 The next is the issue of modernisation of the Buckingham Canal in Andhra 

Pradesh. It is a big canal starting which starts from Kakinada and goes to Chennai. 

It is the oldest canal which was constructed by the Britishers. The canal and its 

modernisation is very much required for the State of Andhra Pradesh.  

 Sir, about 16 medical colleges were announced by the previous 

Government, out of which only three are being sponsored by the Central 

Government. Rest of the medical colleges have to be sponsored by the Central 

Government so that the State will be able to complete them.  

 Sir, the inter-linking of rivers is also a pet project of our hon. Chief Minister. 

Earlier, the inter-linking of rivers from the Ganga to the Cauvery was the dream 

project of our former Prime Minister, late Vajpayee ji.  Now, our visionary leader 

and Chief Minister of Andhra Pradesh, Mr. Chandrababu Naidu garu has taken 

up inter-linking of the Godavari-Pennar. It is an inter-linking of river project costing 

about Rs. 72,000 crore so that all the people of Andhra Pradesh will have irrigation 

facility and drinking facility. I request, through you, the hon. Finance Minister to 

help the State of Andhra Pradesh in this regard. The intervention by the Centre is 

required, and if it is declared as a national project, we will be happy to be 

associated with that project. 
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 Sir, the Renigunta project needs about Rs. 3,500 crore. That project has to 

be completed with the help of the Central Government. That is also hanging on.  

 Sir, we have got the Standing Committees in the Parliament. They can 

undertake study tours but they are limited to domestic destinations. All the States 

are sending their MLAs abroad for study and all that. I request, through you, the 

Government, on behalf of all the hon. Members, that our Standing Committees 

should also be allowed to undertake tours to foreign countries so that we all feel 

happy about it. 

 Sir, I come to my last point, which is a favourite of all the Members. The 

MPLAD Fund has to be increased. It has been pending for a long time. It was 

hiked to five crores of rupees about ten years back. It is through the hon. MPs 

only that all the Central Government schemes are also being implemented. I 

request the hon. Minister to increase it to Rs. 25 crore. If it is done, all the 

Members will be happy.  

 Sir, so many issues are highlighted here in the Supplementary Demands 

for Grants also. I thank Modi 3.0 Government. It is going to be successful in the 

18th Lok Sabha also. I am sure that we will have many more developmental 

schemes in our country. 

 Thank you very much. 

SHRI ANIL YESHWANT DESAI (MUMBAI SOUTH-CENTRAL): Hon. 

Chairperson, Sir, after discussion and voting on the Supplementary Demands for 

Grants, the Appropriation (No. 3) Bill will be considered for passing. I think, the 

hon. Finance Minister will take the consent of the House. 
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 Sir, if we go by the last quarter, as per the data released by the National 

Statistics Office, the GDP growth stood at 5.4 per cent, much lower than the 

projections made by the Reserve Bank of India, which stood at more than seven 

per cent. During this period, it has come down on an average, and the 

manufacturing sector has taken a heavy beating in respect of which the growth 

stood at only 2.2 per cent. Along with that, even the construction sector and the 

mining sector also showed growth on the lower side compared to the seven per 

cent it was in the last quarter or first quarter.   

 It is expected that the low growth rate is going to create complications in 

the remaining half of the financial year. This is going to impact the economic 

performance in the second half. Fiscal management will also be an issue and it 

will be a challenge for the Government to contain it at a lower level. If the target 

of 4.9 per cent is to be achieved, it will have to cut down majorly on its Government 

expenditure. When the Government expenditure comes down or it is reducing, the 

result is that there is growth in unemployment, as we have seen. The question is 

this. How will we mop up for the rest or how will we be able to contain? The only 

answer that we see is that private investment needs to come into play. I would 

like to know whether the conditions prevailing in the country will induce private 

investment and really boost the economy. It is a big question in front of not only 

the Government but also for the people of India as the society is suffering. 

Today, India’s youth is restless as unemployment is growing by the day. He 

is in search of a job. The Central Government tries its best by declaring schemes 

like Startup India, giving some concessions, declaring that skill will be taken into 
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account, and skill centres are being opened by the day. But this remains on the 

paper. However, the reality on the field is something different. We have been 

seeing that a very few of these startup programmes emerge successful and a 

majority of them flop. They are not able to do the things they had in mind. 

The ever-growing inflation is not going to come down and this has broken 

through the budget of the families, the middle class, and the poor. By the day, 

essentials or vegetable prices are going up, though it comes in the paper for a 

day or a fortnight that the Consumer Price Index has come down, and some kind 

of a joyous situation prevails only in the Treasury Benches. In reality, the society 

is still suffering and their woes are to be heard by the Government and put into 

practice. I think this Appropriation Bill will take care of all this. 

Sir, coming to agriculture sector, basically agriculture sector is the only 

sector where we could see the growth in the last quarter. It has to maintain this 

and should give some motivation to the farmers. The reality is that the 

Government should think of giving MSP the way it is being calculated by the 

farmers. It was mentioned that there will be doubling of income of the farmers in 

so-and-so period, which could never take place. It should not be an everlasting 

phase. It should really mean that farmers get MSP. Like in Maharashtra, soybean 

or cotton or maize cultivating farmers are suffering because whatever MSP is 

being declared, it is not coming up to their expectations. I think that needs to be 

taken into consideration. 

Finally, Sir, I would put it this way. Now, there is a provision made in the 

Department of Public Enterprises for meeting additional expenditure towards 
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salaries and allowances. My humble request to the hon. Finance Minister would 

be that the Insurance Act, which is in the offing, is going for the amendment. This 

Insurance Act will provide for 100 per cent FDI, and composite license is being 

contemplated. That composite license will be issued to the private players. 

 

15.34 hrs           

(Shrimati Sandhya Ray in the Chair) 

All the Government companies, all the public sector units in the general 

insurance and life insurance sectors will be kept aside. This will deprive them of 

making the business who had the monopoly in the sector and they did well. Over 

the years, all these companies, may it be LIC or New India Assurance, have been 

paying handsome dividends to the coffers of the Central Government. But the 

irony of the fact is that these very companies will be deprived in the Bill which is 

being contemplated to be brought in. 

Hon. Finance Minister, I am addressing a very important issue. You are 

aware of it. You are aware of the issue I am making a mention about. 

 The banks have got their upward pay revision, LIC has followed it, and only 

General Insurance Companies like New India Insurance, United India, National 

Insurance, etc. are awaiting their turn to get upward pay revision. I think that 

enough of provision has been made. Shrimati Nirmala Sitharaman ji has shown 

keen interest to see that these people also get their due, and if so, I will be 

extremely happy.  
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 My last request is regarding GST rationalisation in the rates of Mediclaim. 

The entire country is awaiting your decision. I think that in the month of December 

the GST Council was to take a decision on it, which is yet to come. If it comes, 

then it would be a good relief for the people of India. Thank you very much. 

SHRIMATI SUPRIYA SULE (BARAMATI): Madam, I stand on behalf of the NCP 

(SP) in support of the List of Supplementary Demands for Grants.  

 Madam, obviously after every Budget, clearly it is evident that all 

Departments / States have their own issues and challenges in implementing the 

Budget. So, clearly this List of Supplementary Demands is something that we all 

support because we do understand that it is the need of the hour. I must say that 

compared to the last time, this time it clearly comes out far more organised 

because the amount is much lesser than last time. So, I would compliment the 

entire Department for being either more organised or more structured or working 

better -- whatever it is, but we are much more satisfied than we were the last time 

regarding the Demands for Grants. 

 Right now, I do understand that India is no more an insulated economy 

because of the global scenario. So, we do understand that every economy that is 

not insulated has its own challenges. I think that we really need to put all our minds 

together, and this entire House needs to be together in what awaits India’s 

economy in the world scenario.  

Clearly, a few points that everybody over here has said including about the 

growth having come down to 5.4 per cent, which is clearly alarming. I am sure 

that the hon. Finance Minister is also as alarmed as we are. But clearly, decrease 
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in consumption growth, persistent inflation, necessity of sticking to a monetary 

policy, the alarming lower private investments and sluggish FDIs really are 

worrying all of us. 

 I just would like to ask pointed questions to the hon. Finance Minister 

because we are elected representatives and there are a few questions in our 

minds, and she can reassure the nation in her reply what steps is this Government 

is taking for job creation given the scenario and the way the economy is going. 

How are you going to increase consumption or purchasing power right now 

considering growth has slowed down? How are you going to reduce the food and 

retail inflation? What steps are you going to take for it?  

India was always a savings economy, but with the changing global 

scenario, people are clearly becoming a more spending economy. There was a 

time when the interest rates used to be 11-13 per cent and it used to be in double 

digits, but now it has come down to 6-7 per cent. So, people are not saving as 

much as they did, which is eventually going to hurt our economy in the long run. 

How are incomes going to increase given the scenario of slow down? What 

specific steps is this Government going to take to increase domestic investment? 

 Earlier, when she brought in the Banking Bill, which we all supported, I even 

brought out an issue of the NBFCs. I would like to ask just out of concern that 

NBFCs are encouraging and they are growing, but they have a lot of deposits that 

people put. Is there a regulator that she has in mind for all these NBFCs? I am 

asking this because these NBFCs reach the last person. So, it has to be regulated. 
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What are the checks and balances or mechanism that this Government has in 

mind so that we all feel very safe and secure like normal banks do?  

 The other question that I would like to ask the hon. Finance Minister is this. 

We have a huge unorganised sector in this country. Even in a reply given by the 

Government in the morning it was mentioned that they are trying to consolidate 

the entire unorganised sector and bring them under some protection scheme so 

that all the schemes that are done by the Government of India are supported. It is 

called the ‘21-point Programme’, which this Government has started. If there is a 

huge unorganised sector even today in India, how are you going to consolidate 

it? Is there a timeline for it? Today, you have said that you have got about 30 crore 

people under that scheme, which is clearly not covering all the unorganised 

sector.  

 So, what steps are you taking? There has to be a timeline. I am taking away 

from the intention of the Government that they really want to take in everybody 

including the gig workers, domestic help and unorganised workers. Do you have 

a plan to bring every Indian who is in the unorganised sector to come into the 

organised sector which will eventually help our economy? 

 Regarding fiscal deficit, which a lot of hon. Members have spoken about, 

the Government keeps talking about the five trillion-dollar economy and that the 

size of our economy will reach trillion-dollar easily. I do not think whether it is in 

terms of power or we would need to reach five trillion-dollar economy just because 

of the size of our country. But if you look at the fiscal deficit, one way is to print 

more notes. If you print more notes, clearly inflation will go up. Tax is increasing; 
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you are saying that more people are paying taxes. What specific steps are you 

taking as the numbers are showing that the foreign borrowing has substantially 

gone up in this country? So, how is this Government going to manage this fiscal 

deficit given the global scenario and India's economy slowing down? How are you 

going to push the growth?  

The current account deficit is another very important question because 

exports have gone down and imports have gone up. If, on the one hand, you have 

exports going down, imports are increasing, how is this current account deficit 

going to be managed given the global scenario? I am not blaming you for the 

imports going down. I am not an economist, but I do understand that much that 

given the global scenario, exports have gone down. So, what steps is the 

Government going to take? I think the entire reply of the hon. Finance Minister will 

give the confidence to this country which it lacks right now because of the war 

going on and how President Trump's administration will be going about tariffs. 

These things come into newspapers and it clearly affects the markets.  

I would like to highlight one very important point which has alarmed me 

personally. Yesterday, the hon. Prime Minister in his reply talked about an 11-

Point Programme. I welcome that 11-Point Programme. He made one very 

important point in it where he said that we want zero corruption in this country. I 

support him wholeheartedly if he really walks the talk.  

Now, I am coming to my question. In 2014, he had mentioned that we will 

work with Switzerland and bring every penny of black money, which is in 

Switzerland, back to India. I do not want to get into that issue about Rs. 15 lakh. I 
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am not saying something about Rs. 15 lakh. I want to make a more serious point. 

I am not going to make a political point here at all. My point is, in the newspapers 

in the last few weeks, there was an issue about taxation with regard to Nestle. I 

do not care whether it is Nestle. For me, it is an X factor as we can call it. It is not 

about the company. We and Switzerland had a very good relationship for 

decades. We have worked with them, you have talked about economic issues 

with them, bringing black money from there and all that. You had committed to the 

nation that we will work closer with Switzerland and get all that information and 

bring that money back to this country.  

HON. CHAIRPERSON: Please conclude. 

SHRIMATI SUPRIYA SULE: Yes, Madam. The Nestle issue is not about the 

company alone. The hon. Health Minister has confirmed that the Nestle report 

does not show anything bad about the Nestle product. They have given them a 

clean chit in a simple language. Now, we are at loggerheads with Switzerland, 

they have removed India from the ‘most favoured nation category’. We are looking 

to be a global player, improving our relationships with all the countries, then why 

are we not working on this double taxation issue? How are we going to get more 

foreign investments? How is India going to build confidence? Nestle is a global 

brand, whether we like it or not. I am not praising a single brand. It is not about 

Nestle. It is about every foreign company which is looking to invest in India and it 

is a win-win situation for both of us and for Nestle also because there are a lot of 

companies like Nestle and most foreign companies, when we are talking about 

FDI, invest in India, create jobs, and create wealth for Indians which help the 
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Indian economy. So, what is the logic of this Government and could you kindly 

clarify the stand on this?  

Talking about agriculture, Sanjay ji is unfortunately not here but he 

extensively talked about agriculture. I appreciate that they have started many 

schemes but they have committed to a complete loan waiver especially from the 

State I come from, be it soybean, be it cotton, be it milk. 

इनकì सरकार ने कहा था िक हम महाराÕů के हर िकसान का पूरा कजाª माफ कर¤ग े। So, will this 

Government commit because eventually the economy is not doing well in 

Maharashtra?  So, they have to completely waive off their loan.  

माननीय सभापित : Èलीज, कÌÈलीट कìिजए । 

SHRIMATI SUPRIYA SULE: So, I would like to ask the hon. Finance Minister 

regarding this.  In the intervention she has made, she has promised and 

committed that they are going to give us a lot of money for agriculture, which I 

welcome.  But will there be a complete loan waiver? आज ही सबुह हमार ेसांसद भगर े

जी ने कहा है, एúीकÐचर मýंालय, कॉमसª मंýालय और फाइन¤स िमिनÖटर को इस पर िनणªय लेना         

होगा । महाराÕů म¤ चाहे Èयाज हो, सोयाबीन हो, दूध हो या कपास हो, लेिकन सबसे अिधक øाइिसस 

Èयाज का चल रहा है । कॉमसª िमिनÖůी ने 40 से 20 टके का ए³सपोटª  लगाया है, उसके बाद िपछल े

हÉते चार हजार Łपये ि³वंटल पर Èयाज जा रहा था । लेिकन आज वह 1500 Łपये पर आ गया है । 

आज महाराÕů का िकसान रो रहा है । मेरी फाइन§स िमिनÖůी स े िवनती है िक आप कॉमसª और 

एúी³लचर िमिनÖůी से बात कर¤ । 

माननीय सभापित : धÆयवाद माननीय सदÖया । 

 ®ी नरेश गणपत ÌहÖके । 
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®ीमती सुिÿया सुल े: आप हमेशा ÿाइस ÖटेÊलाइजेशन फÁड के बार ेम¤ कहती ह§ । If you can 

intervene, then it will be of great help to us. 

 I have two last points.  You have even asked for money for census and 

surveys regarding this.  In this Budget, now the Government talks about 

delimitation as well as मिहला आर±ण िबल । हम सभी ने इस िबल को पास िकया था । ÿधान 

मंýी जी ने कल इसके बारे म¤ बोला है िक यह बहòत अ¸छी तरह से इÌÈलीम¤ट होगा । अगर यह वषª 

2029 म¤ इÌÈलीम¤ट होना है when will this Government have the census for delimitation?  

Our constituents are 23 lakhs.   

माननीय सभापित : ®ी नरशे गणपत ÌहÖके । 

®ीमती सुिÿया सुले : उसके बार ेम¤ आज रेड्डी जी भी बोल रहे थ ेिक आज हम¤ पांच करोड़ Łपये 

िमलता है … (Óयवधान) 

माननीय सभापित : धÆयवाद माननीय सदÖया ।  

माननीय सदÖय, आप बोिलए । 

… (Óयवधान) 

®ी नरशे गणपत ÌहÖके (ठाणे) : महोदया, आपने मुझे सÈलीम¤टरी िडमांड फोर úांट्स म¤ मेरी पाटê 

िशवसेना कì तरफ से बोलने का अवसर िदया, इसके िलए आपका बहòत-बहòत धÆयवाद । 

 महोदया, म§ सबसे पहले महाराÕů कì जनता को नमन करता हóं िक उÆहŌने एक ऐितहािसक 

जीत का आशीवाªद हमारी महायुित को िदया और संिवधान बचाने का ढŌग रचन ेवालŌ को करारा जवाब 

िदया है । मुझे पूरी उÌमीद है िक हमारी महायिुत सरकार सबका साथ, सबका िवकास और सबका 

िवĵास कì िवचारधारा के साथ अगले पांच साल काम करगेी और हम जनता कì आशाओ ं और 

आकां±ाओ ंको पूरा कर¤गे । 

 महोदया, आज जब हम अमृतकाल कì बात करते ह§ तो हम िपछड़े वगª के िवकास कì बात 

करते ह§, मिहलाओ ं के िवकास कì बात करते ह§, यवुाओ ं के िवकास कì बात करते ह§ और सबसे 
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महÂवपूणª इस देश के िवकास कì बात करते ह§ । हमारे िलए हमार ेपतं ÿधान जी और िव° मंýी जी 

पूरी लगन के साथ काम कर रहे ह§ । ब§िकंग ±ेý हो, åरकॉडª एफडीआई हो, िडिजटल इंिडया हो, Öव¸छ 

भारत हो या आवास योजना हो, इन सभी के कारण आज दशे एक नई िदशा म¤ जा रहा है, िवकिसत 

भारत कì तरफ जा रहा है ।  

यूपीए के समय हमारी अथªÓयवÖथा अनथª ÓयवÖथा बन गयी थी और रोज अखबारŌ म¤ िसफª  

ĂĶाचार, आतंकवादी हमले और बबाªद होती अथªÓयवÖथा कì खबर¤ आती थé, लेिकन आज हम भारत 

को िवĵ कì सबसे बड़ी अथªÓयवÖथा के łप म¤ दखेते ह§ । भारत म¤ िनवेश को देखते ह§ और रोजगार 

दखेते ह§ । आज भारत ňवु तारे कì तरह िवĵ के पटल पर चमक रहा है । म§ आपको एक उदाहरण देता 

हóं िक कैसे कांúेस ने अथªÓयवÖथा को बबाªद िकया । 

सभापित महोदया, यूपीए कì सरकार कì तरफ से जारी 1.31 लाख करोड़ Łपये के ऑयल 

बांड्स का भगुतान मौजूदा व आगामी क¤ þ सरकार को इस वषª अ³टूबर स ेलकेर माचª, 2026 के बीच 

करना होगा । एक दशक पहले क¤ þ सरकार कì तरफ से जारी इस मूÐय के दो बांड्स के िलए अब मूल 

व Êयाज के तौर पर 20,000 करोड़ Łपये का भगुतान करना है । इसके बाद वषª 2023 म¤ सरकार को 

22,000 करोड़ Łपये के बांड्स और वषª 2024 म¤ 40,000 करोड़ Łपये के बाड्ंस का भुगतान करना 

होगा । 

वषª 2026 म¤ भी 37,000 करोड़ Łपये के बांड्स के लोन का बोझ उठाना पड़ेगा । दसूरी तरफ 

हमारी सरकार ने तेल और गैस ±ेý म¤ सिÊसडी को 85 परस¤ट तक घटाने का साहिसक कायª िकया    

है । वषª 2013 म¤ यह सिÊसडी 25 िबिलयन डॉलर थी, जो अब 3.5 िबिलयन डॉलर तक िसमट गई    

है । इसके अलावा, पेůोिलयम तेल और िबटुिमनस खिनजŌ से ÿाĮ तेलŌ के िनयाªत मूÐयŌ म¤ भी बढ़ोतरी 

हòई है । वषª 2014 म¤ यह 60.84 िबिलयन डॉलर था, जो अब 84.96 डॉलर िबिलयन तक पहòंच गया 

है, जो वैिĵक बाजार िहÖसेदारी का 12.59 परस¤ट है । यह फकª  िसफª  आंकड़Ō का नहé, िवचारधारा 

का भी है । आप ने क़ज़ª िनभªर भारत बनाया और हमने आÂमिनभªर भारत बनाया । 
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Madam chairperson, I had cleared it during the last session that the ‘Rahu 

Kaal’ has started after the entry of Shri Rahul Gandhi. With the blessing of Rahulji, 

now this Rahu-Kaal has affected the Mahavikas Aghadi in Maharashtra.* 

सभापित महोदया, कांúेस के िलए म§ सनी देओल का एक डायलॉग बोलना चाहóंगा - यह कांúेस 

का हाथ है, िजस पाटê पर पड़ता है ना, वो उठता नहé उठ जाता है । उĦव ठाकर ेजी कì पाटê कì भी 

महाराÕů म¤ इसी तरह कì हालत हो गई ह ै। उनकì मशाल अब बुझने लगी है । बालासाहेब ठाकर ेजी 

का िहंदÂुव वाला िवचार भी राहòल जी के साथ जाने से उÆहŌने जला िदया है और उसका नतीजा यह 

है िक आज उनको कांúेस के वोट ब§क पर िनभªर होना पड़ रहा है । 

दसूरी तरफ हमारे प± के ÿमुख नेता और उप मु´य मýंी एकनाथ िशंदे जी का धनषुबाण और 

मज़बूत हो गया है, इसिलए महाराÕů म¤ 80 लाख लोगो ने िशव सनेा को वोट िदया है । एकनाथ िशंदे 

जी के नेतÂृव पर िवĵास रखा है, ³यŌिक उÆहŌने िहंदÂुव को बचाने का काम िकया है । संिवधान म¤ जो 

दाियÂव हम¤ िदया गया है, उसको लाड़कì बिहण योजना, लाडका भाऊ योजना, आपला दवाखाना, 

समृिĦ महामागª और कोÖटल रोड जैसी योजनाओ ंके माÅयम से पूरा करने का काम िकया है । 

आज इस सÈलीम¤ůी िडमाडं फॉर úांट म¤ म§ पंथ ÿधान जी और िव° मंýी जी को धÆयवाद दतेा 

हó ँ। आज 83 úांट्स और 3 एÿोिÿएशÆस के माÅयम स ेकुल 87,762.56 करोड़ Łपये कì रािश दी गई 

है । इसम¤ से 44,142.87 करोड़ Łपये का Óयय नेट कैश आउटगो के łप म¤ है और 43,618.43 करोड़ 

Łपये कì धनरािश िविभÆन मंýालयŌ और िवभागŌ कì बचत और बढ़ी हòई ÿािĮयŌ के माÅयम से पूरी 

कì जाएगी । 

कृिष ±ेý के िलए 7,691.81 करोड़ Łपये का ÿावधान िकया गया है, िजसम¤ िकसानŌ कì 

समृिĦ और आÂमिनभªरता पर िवशेष जोर िदया गया है । 

 
… English translation of this part of speech originally delivered in Marathi. 
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सभापित महोदया, ये सभी ÿावधान िवकिसत भारत और िवकिसत महाराÕů के सपने को 

साकार कर¤गे और िवप± के साथी कह रहे थे िक  िसफª  87000 करोड़ Łपये से ³या होगा? म§ समझ 

सकता हó ँिक उनको यह रािश ³यŌ कम लग रही है, ³यŌिक इÆहŌने तो िसफª  डबल पैसे का ĂĶाचार 

िकया है, चाहे 2जी हो, सीडÊÐयूजी हो और अब एक नया Öकैम आया ह ै। राहòल जी इंडी अलायÆस 

के नेतÂृव के नाम पर ±ेýीय पािटªयŌ को बरबाद करने का Öकैम कर रहे ह§ । 

 जो िवप± के साथी कह रहे थ ेिक भारत कì अथªÓयवÖथा बुरी है, म§ उनके िलए कुछ आंकड़े 

दनेा चाहता हóं । 2014 से 2024 के बीच, ब§कŌ कì शाखाओ ंम¤ उÐलेखनीय वृिĦ हòई है । माचª 2014 

म¤ कुल 1,17,990 शाखाए ंथé, जो अब बढ़कर 1,65,501 हो गई ह§ । úामीण शाखाओ ंकì सं´या 

41,855 स ेबढ़कर 55,372 हो गई है । इसी तरह, सेमी अबªन शाखाए ं32,504 से बढ़कर 45,314 

और अबªन शाखाए ं21,007 से बढ़कर 29,276 हो गई ह§ । यह िवÖतार úामीण और शहरी भारत के 

बीच िव°ीय समावेशन को मजबूत करता है ।  

 इस नई ऊजाª और ŀिĶ के साथ भारतीय अथªÓयवÖथा दिुनया के िलए एक िमसाल बन गई     

है । यह केवल सधुार नहé है, बिÐक एक सशĉ और समĦृ भारत के िनमाªण कì याýा ह ै । म§ इस 

एÿोिÿएशन िबल का समथªन करता हóं ।  

 अंत म¤, म§ िवप± को एक शेर के माÅयम से मैसेज देना चाहता हóं :  

इस मोड़ पर घबरा कर न थम जाइए आप 

जो बात नई है, उसे अपनाइए आप 

डरते ह§ ³यŌ, नई राह पर चलन ेसे 

हम आगे-आग ेचलते ह§, 

पीछे-पीछे आइए आप । 

धÆयवाद । 

®ी मनीश ितवारी (चंडीगढ़) : सभापित महोदया, सिÈलम¤ůी िडमांड्स फोर úांट्स भारत कì 

अथªÓयवÖथा के ऊपर दोबारा Óयापक चचाª करने का एक उपयĉु समय है । यह चचाª उस समय हो 
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रही है, जब दसूर ेितमाही म¤ भारत कì अथªÓयवÖथा वृिĦ रेट 5.4 ÿितशत पर आ गया है । आरबीआई 

आई का अनमुान था िक अथªÓयवÖथा 7 ÿितशत स ेबढ़ेगी । उपभोĉा कì खपत कमजोर हòई है । 

िनगिमत आय कर म¤ वषª 2019-2020 म¤ कटौती करने के बावजूद िनजी िनवेश नहé बढ़ा है । गवनªम¤ट 

कैिपटल ए³सप¤िडचर के सहार ेयह अथªÓयवÖथा चल रही है । इस वषª 151890 लाख करोड़ Łपए 

सरकार कì तरफ स ेकैिपटल ए³सप¤िडचर होगा । पर जैसे ही सरकार न ेइसके øम म¤ थोड़ी-सी कमी 

कì, अथªÓयवÖथा के ऊपर सीधा-सीधा असर िदखना शुł हो गया है । भारत का जो िनयाªत है, वह 

कम हòआ है । गुड्स के ±ेý म¤ भारत का शेयर पूरी दिुनया कì अथªÓयवÖथा का िसफª  1.8 ÿितशत है 

और सिवªसेज म¤ वह शेयर 4.3 ÿितशत है । इस पåरÿेàय म¤ सरकार सदन के सम± 87762.56 करोड़ 

Łपए कì मांग लेकर आई है, िजससे सरकार का खचाª 3908276.56  करोड़ Łपए पर पहòंच जाएगा ।  

 सभापित महोदया, कोई भी अथªÓयवÖथा पांच िबÆदओु ंपर खड़ी है । सबसे पहला, सेिवंµस 

बचत, दसूरा कंजÌपशन खपत, तीसरा इनवेÖटम¤ट िनवेश, चौथा ÿोड³शन उÂपादन, पांचवा 

इÌÈलॉयम¤ट यानी रोजगार । दभुाª µयपूणª तरीके स ेकहना पड़ रहा है िक इन पांचŌ मापदंड के ऊपर 

भारत कì अथªÓयवÖथा के परख¸चे उड़े हòए ह§ । फरवरी, 2024 म¤ जब िव° मंýी तथाकिथत एक ĵेत 

पý लेकर आई थé, म§न ेउस समय भी कुछ आंकड़े िदए थे । आज म§ व ेआंकड़े इस सदन के सम± 

दोहराना चाहता हóं । 

16.00 hrs 

इस मुÐक का वषª 2013-14 म¤ जो सेिवंग टू जीडीपी रेिशयो था, वह 34 ÿितशत था, वषª 

2023-24 म¤ वह घटकर 31 ÿितशत रह गया है । जो ÿाइवेट फाइन¤िशयल कंजÌÈशन ए³सप¤िडचर है, 

िजस उपभोĉा खपत कì बात म§न ेपहले कì थी, वह वषª 2013-14 म¤ 60 ÿितशत था, वषª 2023-24 

आते-आते वह 55 ÿितशत पर िगर गया है । इनवैÖटम¤ट टू जीडीपी रेिशयो – जो िनवेश अथªÓयवÖथा 

म¤ होता है, वषª 2013-14 म¤ इनवैÖटम¤ट टू जीडीपी रेिशयो 33.8 ÿितशत था, वषª 2023-24 म¤ वह 

29.6 ÿितशत पर िगर गया है । जो úॉस िफ³Öट कैिपटल फॉम¥शन है, वह वषª 2013-14 म¤ 31.3 

ÿितशत थी, वषª 2023-24 म¤ वह िगर कर महज 30.8 ÿितशत रह गई है । जो बेरोजगारी दर है, वह 
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वषª 2013-14 म¤ 5.42 ÿितशत थी, वषª 2023-24 म¤ बढ़कर 8 ÿितशत हो गई है । नवंबर, 2024 म¤ 

जो बेरोजगारी दर थी, वह 8 ÿितशत थी ।  

सरकार यह कहती है िक हमने वषª 2015 और 2023 के बीच 25 करोड़ लोगŌ को गरीबी रेखा 

स ेऊपर उठाया है । लेिकन म§ सरकार को यह बताना चाहता हóं िक वषª 2004 स े2014 तक 27 करोड़ 

लोगŌ को गरीबी रेखा से ऊपर उठाया गया था । सरकार यह कहती है िक हम 81.35 करोड़ लोगŌ को 

िन:शÐुक राशन द ेरहे ह§ । जब हम सरकार म¤ थे तो नेशनल फूड िस³योåरटी ए³ट लेकर आए थे । हम 

चाह¤ग े िक आप 140 करोड़ लोगŌ को िन:शÐुक राशन दीिजए, लेिकन बिुनयादी सवाल यह है िक 

रोजगार कहां है? आपकì अथªÓयवÖथा म¤ रोजगार नहé पैदा हो रहा है, इसिलए आपको िन:शुÐक राशन 

लोगŌ को देना पड़ रहा है । सरकार यह कहती है िक िपछल े5 साल म¤ जो कृिष कì विृĦ दर है, वह 

4.18 ÿितशत थी । इस वषª वह िगरकर 4 ÿितशत रह गई है । अगर पांच वषª म¤ कृिष कì विृĦ दर 4.18 

ÿितशत स ेबढ़ी थी तो िपछल ेदस वषª म¤ मनरगेा का बजट इतना ³यŌ बढ़ा है? वषª 2013-14 म¤, िजसे 

यह सरकार गड्ढे खोदने कì Öकìम कहती थी, उस पर लागत 32,992.83 करोड़ Łपये आती थी, 

वषª 2024-25 म¤ वह बढ़कर 86 हजार करोड़ Łपय ेहो गई है । मनरगेा के तहत जो पसªन डेज थे, वषª 

2014-15 म¤ िसफª  165.64 करोड़ पसªन डेज थे, वषª 2023-24 म¤ 309.1 करोड़ पसªन डेज हो गए   

ह§ ।  

म§ सरकार स ेयह कहना चाहता हóं िक िपछल ेइतन ेवषŎ स,े हमार ेजो िकसान ह§, व ेसड़क पर 

बैठे हòए ह§ । हमार ेजो िकसान ह§, सरकार स ेबात करने के िलए व ेिदÐली आन ेकì कोिशश कर रहे ह§, 

उन मांगŌ के ऊपर िजन मांगŌ को सरकार न ेÖवीकार िकया था, जब व ेतीन काले कानून उÆहŌन ेपास 

िलए थे । म§ सरकार स ेयह पूछना चाहता हóं िक ये िकसानŌ स ेबात करन ेके िलए तैयार ³यŌ नहé ह§? 

आप एक तरफ तो िकसानŌ को अÆनदाता कहते ह§ और दसूरी तरफ आप उनकì तौहीन करते ह§ । 

उनके ऊपर िटयर गैस छोड़ते ह§, उनके ऊपर रबड़ बुलैट्स चलाते ह§ । आप लोग भारत के िकसानŌ 

कì रोज बेइºजती करते ह§ । म§ सरकार को यह भी बताना चाहता हóं िक जो महंगाई दर थी, वह वषª 

2013-14 म¤ 5.3 ÿितशत थी, वषª 2023-24 म¤ वह बढ़कर 5.4 ÿितशत हो गई है । सरकार का जो 
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कजª है, 31 माचª, 2012 को वह 55,87,150 लाख करोड़ Łपये था । 31 माचª, 2025 को सरकार का 

कजाª बढ़कर 181,68,456.91 करोड़ Łपये हो जाएगा । दस साल म¤ आपने भारत कì आने वाली 

पीिढ़यŌ के ऊपर 112,85,394.83 लाख करोड़ Łपये का कजाª बढ़ाया है । म§ यह पूछना चाहता हóं िक 

सरकार न,े यह जो पैसा है, यह िकस चीज पर खचª िकया है । आज अथªÓयवÖथा पूरी तरह स ेचरमरा 

रही है । म§ जीडीपी úोथ रेट कì बात करता है । 

 वषª 2005 से 2014 तक जीडीपी úोथ रटे 6.8 ÿितशत था । वषª 2015 से 2024 तक यह 

िगरकर 5.9 ÿितशत रह गया ह ै। सरकार का जो िफÖकल डेिफिसट था, वह वषª 2013-14 म¤ महज 

5,02,858 करोड़ Łपए था । वषª 2023-24 म¤ यह बढ़कर 16,53,070 करोड़ Łपए हो गया ह ै । 

 म§ सरकार से पूछना चाहता हó,ँ िव° मंýी जी यहा ँस ेउठकर चली गई ह§, अगर सरकार लगभग 

17 लाख करोड़ Łपए अपने खच¥ चलाने के िलए माक¥ ट से उठाएगी, तो जो िनजी ±ेý ह§, उनको पैसे 

कहा ँसे िमल¤गे? आप िनजी ±ेý को बढ़ाने कì बात करते ह§, जब िनजी ±ेý को øेिडट का ए³सेस नहé 

होगा, अपने खच¥ चलाने के िलए सरकार ही सार ेपसैे इकęे करगेी, तो भारत कì अथªÓयवÖथा िकस 

तरह से बढ़ेगी?  

 महोदया, म§ िसफª  दो आंकड़े और दनेा चाहता हó ँ। 26 मई, 2014 को Łपये के मकुाबले डॉलर 

का रेट 58 Łपए 58 पैसे था । उस समय यह कहा गया था िक डॉलर का रेट ÿधानमंýी कì उă से 

ºयादा तेजी से बढ़ता है । आज डॉलर का रटे ³या है? आज यह 84 Łपए और 87 पैसे है । लेिकन 

हम ऐसी अभþ भाषा का ÿयोग नहé करते ह§, जो उस समय हòआ करती थी ।  आखरी म¤, म§ महगँाई 

कì बात करना चाहóंगा । भारत के 140 करोड़ लोगŌ के िलए जो अथªÓयवÖथा है, उनके रोज़मराª का जो 

बजट है, जो घर का बजट है, वह उस पर िनभªर है । वषª 2014 म¤ एलपीजी िसल¤डर 410 Łपए का 

हòआ करता था, वषª 2024 म¤ वह 803 Łपए का है । पůेोल 71 Łपए ÿित लीटर हòआ करता था, जो 

आज 94 Łपए 77 पैसे ÿित लीटर है । डीज़ल िजसकì सबसे ºयादा खपत हमार ेिकसान लोग करते 

ह§, वह 55 Łपए ÿित लीटर हòआ करता था, आज वह 87 Łपए 66 पैस ेÿित लीटर है । वषª 2014 म¤ 
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सरसŌ का तेल 90 Łपए लीटर था, आज यह 165 Łपए लीटर है । वषª 2014 म¤ आटा 22 Łपए िकलो 

था, आज यह 55 Łपए िकलो है । दधू 35 Łपए लीटर था, आज यह 60 Łपए लीटर है । 

 सभापित महोदया, इस देश कì गृिहिणया ँýािह-ýािह कर रही ह§ । आज आम आदमी को अपना 

घर चलाना मिुÔकल हो गया ह ै। आप 5 िůिलयन डॉलर इकोनॉमी कì बात करते ह§, हम भी चाहते ह§ 

िक 5 िůिलयन डॉलर कì इकोनॉमी हो । लेिकन अथªÓयवÖथा म¤ जो असमानता है, आज 10 ÿितशत 

भारत के लोगŌ के पास भारत कì 77 ÿितशत पूंजी है । नीचे के जो 62 करोड़ लोग ह§, उनके पास 

महज 1 ÿितशत भारत कì पूंजी है । ऐसी असमानता से यह अथªÓयवÖथा िकस तरह से चल सकती 

है? म§ सरकार से यह आúह करना चाहता हó ँिक भारत कì अथªÓयवÖथा को आप आम आदमी के िलए 

चलाइए । इस देश म¤ िसफª  एक िशबॉय मॉडल बनाकर वन नेशन, वन कÌपनी का जो ÿयोग है, वह 

भारत कì अथªÓयवÖथा को पूरी तरह से कुचल देगा । 

®ी पी. पी. चौधरी (पाली) : माननीय सभापित महोदया, सÈलीम¤ůी िडमांड्स फॉर úांट्स, 2024-25 

पर बोलने के िलए आपन ेमुझे मौका िदया, इसके िलए म§ आपको बहòत-बहòत धÆयवाद दतेा हó ँ । म§ 

supplementary demand के सपोटª म¤ बोलने के िलए खड़ा हòआ हó ँ। 

 हम¤ जो अगर दखेा जाए, तो जो इकोनॉिमक ůांसफॉम¥शन हòई है, िपछल े10 सालŌ  म¤ हमारी 

इकोनॉमी िकस तरह कì थी और 10 वषŎ के दौरान इकोनॉमी का जो पåरÿेàय है, 10 वषŎ के पहले 

हमारी इकोनॉमी एक वÆुडेड इकोनॉमी मानी जाती थी । आज मोदी जी के नेतÂृव म¤ भारत इकोनॉमी के 

मामल ेम¤ एक µलोबल पावर हòआ है । पहल ेहम Āेजाइल-5 इकोनॉमी म¤ थ े । 10 वषª पहले, हमारी 

िगनती िवĵ म¤ पाचँ सबस ेकमजोर दशेŌ म¤ मानी जाती थी । आज हमारी िगनती िवĵ म¤ पाचँवé लाज¥Öट 

इकोनॉमी ह§ । आन ेवाल ेसमय म¤, अमेåरका और चीन के बाद भारत का नाम होगा । मोदी जी के नेतÂृव 

म¤, िपछल े10 वषŎ म¤ यह काम हòआ है । 

 अगर हम यूपीए का टाइम देख¤, हमारे िमý, कांúेस के िमý अभी बड़ी-बड़ी बात¤ कर रहे थे िक 

यह होना चािहए, वह होना चािहए । चलो, आपको मोदी जी पर िवĵास है, इसीिलए, आप कहते ह§ िक 

यह होना चािहए । लेिकन म§ यह बता दूं िक दस साल पहले, वषª 2014 तक आपकì जो जीडीपी úोथ 
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है, वह माý 4.7 परस¤ट थी । आपके समय म¤ जो इनÉलेशन था, िजस महंगाई कì आप हमेशा बात 

करते ह§, वह इनÉलेशन आपके समय म¤ डबल िडिजट्स म¤ थ े। 10.92 परस¤ट कì महंगाई आपके 

समय म¤ थी और आपका िफसकल डेिफिसट, जो िक इतना कभी नहé रहता है, वह यूपीए के टाइम म¤ 

5.8 परस¤ट था । जब कैट Êलीिडंग कर रही थी, वह 4.8 परस¤ट था । करीब 6,80,000 करोड़ Łपए 

के ÿोजे³ट्स Łके हòए थे ।  

दस साल पहले इकोनॉमी का यह हाल था । आपने पूर ेदेश कì अथªÓयवÖथा का Åयान नहé 

रखा । आप ĂĶाचार म¤ डूबे रहे । चाहे 2जी Öकैम हो, उसम¤ 1,76,000 करोड़ Łपए का घोटला था । 

चाहे कोल Öकैम हो, उसम¤ 1,86,000 करोड़ Łपए का घोटाला था । चाहे कॉमन वैÐथ गेÌस से लगाकर 

आदशª Öकैम का करÈशन हो, हर तरह के करÈशन म¤ आप डूबे थे, इसिलए अथªÓयवÖथा का आपने 

Åयान नहé रखा । अगर हम देख¤ तो आपने úोथ Öटोरी को पूरी तरह से Öकैम Öटोरी म¤ ůांसफॉमª कर 

िदया था ।  

सभापित महोदया, अगर हम ůांसफॉम¥शन ऑफ गवन¦स कì बात कर¤, economic 

resonance कì बात कर¤, तो जीडीपी úोथ 8.2 परस¤ट पर पहòंचकर भारत दिुनया कì सबसे फाÖटेÖट 

úोइंग इकोनॉमी है । उनके समय म¤ इनÉलेशन µयारह पॉइंट कुछ परस¤ट के पास था, यह इनÉलेशन 

हमने 5.4 परस¤ट पर हमने रोक रखा ह ै। पहली बार ऐसा हो रहा है िक फॉर³ेस åरजवª ऑल-टाइम-

हाई है, जो कì करीब 658.2 िमिलयन डॉलर का है । हम देख¤ िक ये िसफª  नंबसª नहé ह§, ये नेशन 

िबिÐडंग के नंबसª ह§ । 

अगर हम फाइन¤िशयल इन³लूज़न कì बात कर¤, तो ब§³स भले ही नेशनलाइÛड हो गए थ,े 

लेिकन वे गरीबŌ के िलए नहé थे । आज कì तारीख म¤ ब§³स गरीबŌ के िलए भी ह§ । डायर³ेट बेिनिफट 

ůांसफर से खाते खोलकर, करीब 34 करोड़ लोगŌ के खाते ह§, िजनके खातŌ म¤ सीधे पैसा जाता है । 

यह माना जाता था, ®ी राजीव गांधी जी खुद दखुी थी । वे मानते थे िक म§ एक Łपया भेजता हóं और 

पþंह पैसे ही पहòंचते ह§ । यह उनके खदु का एडिमशन है । लेिकन आज मोदी जी जब एक Łपया भी 

भेजते ह§, तो लोगŌ के खातŌ म¤ वह एक Łपया पहòंचता है, िकसी तरह का लीकेज नहé होता है ।  
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सभापित महोदया, अगर हम टै³स åरटनª कì बात कर¤, तो पहले एक टैरर था । आज लोग 

िविलµंली टै³स åरजीम म¤ आना चाहते ह§ । पहले 3.8 करोड़ टै³स फाइल होता था, अब जो िक अब 

6.86 करोड़ हो गया है । 48 करोड़ जन धन अकाउंट्स अपने आप म¤ बहòत बड़ी बात है । पहले इनके 

िसफª  Öलोगन थे, िसफª  नार ेथ े। हम नारŌ से हटकर सॉÐयशुन म¤ िवĵास करते ह§ । मोदी जी ने नारŌ से 

दरू होकर इस पर Åयान क¤ िþत िकया िक िनराकरण कैसे हो, सॉÐयशुन कैस ेहो? 

जहां तक इनĀाÖů³चरल डेवलपम¤ट कì बात है, अगर हम िफिजकल इनĀाÖů³चर को कì 

तरफ देख¤ तो जहां पहले 74 एयरपोट्ªस थे, अब 149 ह§ । ÿधान मंýी úाम सड़क योजना के तहत 

7,63,000 िकलोमीटर, अगर म§ अपने लोक सभा ±ेý कì बात कłं, तो म§ मोदी जी को धÆयवाद देता 

हóं िक करीब 550 करोड़ Łपए कì úाम सड़क योजना बनी, एक कìितªमान Öथािपत हòआ है ।  

जहां तक रेलवेज़ कì बात है, 95 परस¤ट āॉडगेज का इलेि³ůिफकेशन हो चुका है । यह भी 

अपने आप म¤ बहòत बड़ी बात है और Rural House  जो  यूपीए के टाइम म¤, वषª 2014 स ेपहले, सात 

से आठ लाख łरल हाउस ÿितवषª बनते थ े। ÿधान मंýी आवास योजना के तहत 45 लाख, कहां 

सात लाख थे, अब 45 लाख łरल हाउस ÿितवषª बनते ह§ ।  

अगर हम सोशल इनĀाÖů³चर कì बात कर¤, तो दस साल पहले, यूपीए के टाइम म¤ łरल 

सैिनटेशन 39 परस¤ट था । अब यह 97 परस¤ट है । 

 महोदया, अपने आप म¤ यह बहòत बड़ा काम हòआ ह ै। जब हम गांव म¤ जाते ह§ तो वे लोग मोदी 

जी को धÆयवाद देते ह§ । खास कर मिहलाए ंमोदी जी को धÆयवाद दतेी ह§ और हमसे कहती ह§ िक उÆह¤ 

राम-राम कहना, ³यŌिक उÆहŌने हमारे िलए बहòत आराम कर िदया है । जब ये बात¤ हम सनुते ह§ तो हम¤ 

बहòत खशुी होती है । िवलजे इलेि³ůिफकेशन नहé के बराबर था लिेकन अब 100 ÿितशत गांवŌ म¤ 

िबजली है । उººवला योजना से िमट् टी के चूÐहे और धुए ंस ेमिहलाओ ंको िनजात िमल गई है । 

उººवला योजना के नौ हजार कने³शन हो गए ह§ । इनका काम िसफª  वोट ब§क बनाने का था, लेिकन 

हम Öटेक होÐडसª को Åयान म¤ रखकर काम करते ह§ । 
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 हेÐथ केयर म¤ आयÕुमान भारत योजना कì अचीवम¤ट देख¤ तो 33 करोड़ काड्ªस इÔयू हो चुके 

ह§ और hospital के admission 6 crore 50 lakh admission । सरकार ने हेÐथ से³टर म¤ िजतना 

खचाª िकया है, उसके बारे म¤ य ेसोच ही नहé सकते ह§ । िपछले दस सालŌ म¤ 79 हजार करोड़ Łपय े

इलाज के िलए खचª िकए गए ह§ । हम कह सकते ह§ िक यह िवĵ कì सबसे बड़ी हेÐथ केयर योजना है । 

और banking sector कì बात कŁँ तो यूपीए सरकार न ेदस साल पहले दशे को गमुराह िकया और 

कहा िक एनपीए िसफª  दो लाख पचास हजार करोड़ Łपये का है जबिक वाÖतिवक आठ लाख पचास 

हजार करोड़ Łपये एनपीए था । पहले फोन ब§िकंग का कÐचर था । अब ÿोफेशनल ब§िकंग का कÐचर 

है और एनपीए को आईसीबी लाकर रेजोलूशन करके ब§कŌ कì हालत अ¸छी कì है । एक बात दस साल 

पहले िछपाने वाली थी और िपछले दस सालŌ के दौरान ůांसपरे¤सी का जमाना आया है । Éयूचर िवजन 

और ÿोजे³ट्स कì म§ बात कłं तो पीएम गितशिĉ और तीन मेजर रेलवे कोåरडोर और इंडÖůीयल 

कोåरडोर ह§ । म§ मोदी जी को धÆयवाद देता हóं िक मेर े पाली संसदीय ±ेý म¤ 7500 करोड़ Łपये 

इंडÖůीयल कोåरडोर के िलए िदए ह§ । िडिजटल रवेोलूशन भी आया है । गांव का छोटे से छोटा व¤डर 

भी िडिजटल पमे¤ट लेता है । 12 हजार करोड़ Łपये से ºयादा ůांजे³शन यूपीआई से हòए । पीएम 

Öविनिध योजना का अचीवम¤ट अनआग¥नाइºड से³टर देखने वाला ह ै । अनआग¥नाइºड से³टर म¤ 

करीब 78 लाख करोड़ Łपये Öůीट व¤डसª को देकर आग¥नाइºड से³टर म¤ लाने का ÿयास िकया गया 

है । दो लाख तीस हजार लोग थडª टाइम øेिडट ले चकेु ह§ । 11 हजार करोड़ Łपये के कोलेůल Āì 

लोन िदए गए ह§ । पावटê एिलवेशन म¤ 25 करोड़ लोगŌ को गरीबी से बाहर िनकाला गया है । 80 करोड़ 

लोगŌ को Āì फूड िदया गया है । मनीष जी कह रहे ह§ िक 140 करोड़ देशवािसयŌ को Āì म¤ ³यŌ नहé 

द ेरहे ह§ । मझुे लगता है िक वे भी Āì म¤ अनाज लनेा नहé चाह¤गे । 34 लाख करोड़ Łपये डीबीटी से 

ůांसफर िकए गए ह§ । अगर राजीव गांधी जी कì बात मान¤ िक 15 परस¤ट पैसा पहòंचता था और 85 

परस¤ट लीकेज होता था तो इसका मतलब 34 लाख करोड़ Łपये म¤ से 25 लाख करोड़ Łपये का 

लीकेज हो जाता और गरीबŌ तक पैसा नहé पहòंचता । पीएम िकसान योजना के िलए जो एलोकेशन 

एनहांस िकया है, वह करीब 3132 करोड़ Łपये का है । शेड्यूÐड काÖट सब-Èलान के िलए 196 करोड़ 
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Łपये, ůाइबÐस के िलए 127 करोड़ Łपये का एलोकेशन पहली बार हो रहा है । टोटल एिडशनल 

किमटम¤ट 3500 करोड़ Łपये कì है ।   

 सभापित महोदया, अभी कांúेस पाटê के हमारे एक साथी कह रहे थे िक बजट म¤ िकसानŌ को 

³या िमला है? म§ उÆह¤ बताना चाहóंगा िक यूपीए सरकार के समय म¤ िकसानŌ के िलए 20,000 करोड़ 

Łपये का बजट हòआ करता था और मोदी जी के समय म¤ अभी जो वषª 2024-2025 का बजट है, 

उसम¤ िकसानŌ के िलए 1,50,000 करोड़ Łपये रखे गए ह§ । यह िडफर¤स है । ये लोग आंकड़Ō पर बात 

नहé कर¤गे । इतना बड़ा िडफर¤स है ।  

 महोदया, इसका सबसे बड़ा ÿभाव यह हòआ है िक ‘इÆ³लूिसव फामªर वेलफेयर’ हòआ है । हमन े

राºय के नीित िनद¥शक तÂवŌ को Åयान म¤ रखकर एस.सी. और एस.टी. को लàय करते हòए काम िकया 

है । DPSP को Åयान म¤ रखकर भारत के संिवधान म¤ ‘राºय के नीित िनद¥शक तÂव’ सोशल जिÖटस 

लाने हेतु सरकार के िलए एक तरह से नीित िनद¥शक ह§ । उसके िलए अगर देश म¤ पहली बार काम हòआ 

है, तो यह मोदी जी के नेतृÂव म¤ हòआ है । रबी सीजन म¤ टाइमली सपोटª करने के िलए काम िकया जा 

रहा है और एúीकÐचर को ÿायॉåरटाइºड करने के िलए काम िकया जा रहा है । एúीकÐचरल 

इंĀाÖů³चर को पुश करने के िलए 4,000 करोड़ Łपये एúीकÐचरल इंĀाÖů³चर फंड के ÿोजे³ट्स 

के िलए िदए गए ह§ । एúीकÐचरल इंĀाÖů³चर फंड सिÊसडी के िलए 106 करोड़ Łपये िदए गए ह§ । 

एफपीओज़ के ÿोमोशन एÁड पिÊलिसटी के िलए 2 करोड़ 52 लाख Łपये िदए गए ह§ । ये सारी 

सÈलीम¤टरी िडमांड्स एúीकÐचर के िलए मांगी गयी है, जो िक बहòत वािज़ब है ।  

 इन सारे ÿयासŌ का कॉिÆस³व§िशयल इफे³ट यह होगा - building long-term agricultural 

assets; strengthening farmer collectives; modernising agriculture marketing; and 

creating sustainable farm infrastructure. 

 जहां तक åरसचª कì बात है तो हम एúीकÐचरल åरसचª म¤ काफì पीछे थ े। दस साल पहल े

एúीकÐचरल åरसचª न के बराबर होती थी । पर, अब एúीकÐचरल åरसचª को मजबूत करने के िलए 

192 करोड़ Łपये रखे गए ह§ । कृिष िव²ान केÆþ के िलए भी ÿावधान रखे गए ह§ । आईसीएआर 
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हेड³वाटªसª के िलए भी ÿावधान रखे गए ह§, िजससे हमारी åरसचª मजबूत हो और इसका लाभ िकसानŌ 

को िमले । 

 इसस ेचार बड़े फायदे हŌगे - building agricultural research capacity; strengthening 

grassroot level extension; enhancing agricultural education; and promoting 

innovation in farming. 

 कांúेस और बीजेपी सरकार के बीच हम कुछ कॉÆůैÖट Èवायंट्स देखते ह§ । हमारे कांúेस के 

िमý कह रहे थे और एनसीपी कì सिुÿया जी भी िकसानŌ के लोÆस माफ करने कì बात कह रही थé । 

कांúेस पाटê का काम लोन वेवर का है और हमारी पाटê का काम िकसानŌ को Öů³चडª सपोटª  देने का 

है । The Congress always focussed on middlemen; we focus on direct benefits. 

They neglected infrastructure; we are building future for the country. What will be 

its impact? Its impact will be, comprehensive support from seeds to market; 

infrastructure creation by building farmers’ future; and research integration by 

knowledge to field connection. 

 If we look at the era of Nehru, they neglected agriculture leading to food 

crisis. जो फूड øाइिसस हòआ, यह नेहł युग म¤ ही हòआ । बाद म¤ कभी फूड øाइिसस नहé हòआ । 

आज हमार ेपास सरÈलस फूड है । We are ensuring food security. They focussed on 

heavy industry at farmers’ cost; we are prioritising agricultural infrastructure. They 

have created dependency; we are creating sustainability. 

 इसम¤ रोड मेनटेन¤स फंड के िलए पैसे िदए गए ह§, सेÆůल रोड्स के िलए िदए गए ह§ और ³वािलटी 

एÔयोर¤स के िलए पैसे िदए गए ह§ । इसस ेये ÿभाव पड़¤गे - ensuring quality maintenance of 

existing infrastructure; continuous modernisation of road network; investment in 

research and development; and enhancement of road quality standards and road 

safety initiative. यह अपने आप म¤ एक बहòत बड़ी बात है । मोदी सरकार Ĭारा ĻूमैनेटेåरएÆस úाउÁड 
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पर यह एक बड़ा Öटेप िलया गया - cashless treatment for accident victims and 

supervision of National Highway works. 

 उसका ĻूमैनेटेåरएÆस इफे³ट यह पड़ेगा – immediate medical care for accident 

victims, reduction in accident-related fatalities, financial protection for family of 

victims, and enhanced road safety measures. इसको पी.एम. गितशिĉ योजना स े िलंक 

िकया जा रहा है । इसको ÿधान मंýी úाम सड़क योजना के तहत कने³ट िकया जाए । 

 यूपीए और हमारी सरकार के बीच के कुछ कॉÆůैÖट Èवायंट्स ह§ । The UPA built roads, 

we built complete transport ecosystem; the UPA focussed on construction, we 

focus on quality and maintenance; the UPA neglected safety, we prioritised 

human life. इसस े अथªÓयवÖथा के िलए लॉिजिÖट³स ÓयवÖथा बेहतर होगी । It will reduce 

transportation cost. It will enhance access to healthcare and education, reduce 

accidents for safety, better energy response, industrial corridor for development 

and urban development.  

 Finally, I can say that the approach to road infrastructure is not just about 

connecting places, but it is about connecting possibilities. When we allocated Rs. 

2,160 crore for maintenance, we are not just maintaining roads, but we are 

maintaining arteries of our economic growth and the provision of Rs. 127 crore for 

cashless treatment of accident victims. It shows that our infrastructure vision is 

not just about cement and concrete, but it is about care and compassion.  

 बहòत-बहòत धÆयवाद । 

DR. GUMMA THANUJA RANI (ARAKU): Madam, at the outset, I would like to 

thank you for allowing me to put forth the YSR Congress Party's views on the 

Appropriation Bill. 
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 Before coming to the Appropriations, I would like to raise two important 

issues concerning my State of Andhra Pradesh in this House. The first point is 

that through you, I would urge the Union Finance Minister to take steps to halt the 

disinvestment of the Vizag Steel Plant. I would like to bring to your kind attention 

that the Visakhapatnam Steel Plant was set up after a decade-long public 

agitation in which 32 people had laid down their lives. The decade-long public 

agitation "Vishakha Ukku-Andhrulla Hakku" had resulted in the 17th April 1970 

declaration of the then Prime Minister of India to establish a Steel Plant at 

Visakhapatnam. 

The Rashtriya Ispat Nigam Limited (RINL), the corporate entity of 

Visakhapatnam Steel Plant is a Navratna Company under the Ministry of Steel, 

Government of India. It is the largest public sector industrial unit in the State 

creating employment opportunities for close to around 20,000 people directly and 

many other indirect employment opportunities in the city of Vishakhapatnam. It is 

India's first shore-based integrated steel plant and a producer of a lot of steel 

products catering to the requirements of construction, infrastructure, 

manufacturing and automobile sectors. 

I would like to draw the attention of the House to the fact that the plant had 

a good performance between 2002 and 2015 earning profits with positive net 

worth. The plant has pragmatically turned-around in 2002 after being reported to 

BIFR as a sick company. The company has around 19,700 acres of land currently 

and the valuation of these lands alone could exceed Rs. 1 lakh crore due to the 

location of the plant in the urban area. 
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The RINL currently has a capacity of 7.3 million tonnes and has taken up 

plant modernisation and capacity expansion recently, which made the plant to 

borrow loans from banks to take up the expansion work. Owing to the 

unfavourable steel cycle globally, the company was making losses since 2014-

2015 and was finding it difficult to service the debt. One of the major structural 

issues that also lead to high cost of production is the absence of captive mine 

thereby affecting the profitability. 

Madam, we can surely say that the plant can again become profitable if we 

receive some support from the Government of India. Therefore, I would urge the 

hon. Finance Minister that instead of taking the disinvestment route, kindly do 

handholding with Andhra Pradesh and support some measures like allotting 

captive iron ore mines to bring down input cost and swapping high-cost debt with 

low-cost debt and converting debt into equity through equity conversion. The 

measures could ease the burden of debt servicing and improve financial 

sustainability of the plant. 

The second major issue, especially in my constituency of Araku, is the relief 

and rehabilitation of people in the four mandals of Rampachodavaram because 

of the damage caused by the Polavaram Irrigation Project. In Chinturu and 

Yetapaka, for R&R, as on date, a total of Rs. 255.85 crore were spent. During the 

period of 2014-19, no amount was spent towards R&R. During the period of 2019-

23, Rs. 252.84 crore were spent. In the last four years, 252 times more 

expenditure was made towards R&R. During the period of 2014-19, no PDFs were 

shifted. The displaced people have not received their compensation. I urge the 
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Central Government as well as the State Government of Andhra Pradesh to 

ensure timely disbursement of the compensation package as well as providing 

secure alternative areas for rehabilitation, especially for the Tribal Community. 

The tribal people have already sacrificed a lot. I once again urge both the Central 

Government as well as the State Government to take immediate steps for clearing 

the pending compensation to be given to the project-affected families.  

Madam, the Pradhan Mantri Kisan MaanDhan Yojana offers a contributory 

security policy. However, the assured pension of Rs. 3000 has been the same for 

the past five years. Given the average annual inflation, I would like to urge the 

Central Government to increase this amount to, at least, Rs. 7000. I hope the hon. 

Finance Minister will take into account these suggestions and incorporate them.  

Thank you! 

®ी सुधाकर िसहं (ब³सर) : सभापित महोदया, म§ वषª 2024-25 कì पूरक अनदुान मांगŌ के कटौती 

मांगो के ÿÖतावŌ के प± म¤ बोलने के िलए खड़ा हòआ हॅूं । महोदया, सारी पूरक अनदुान मांगŌ को म§न े

अÅययन िकया है । देश म¤ अभी सामािज क, आिथªक जनगणना नहé हòई है । जो संवैधािनक ÿावधान 

है, उसमे आज देरी ³यŌ हो रही है, यह सरकार अभी तक ÖपĶ नहé कर पाई है । लेिकन िबहार एक 

ऐसा राºय है, जहां सामािजक आिथªक जनगणना पूरी हो चकुì है । और जो आंकड़ ेऊभर कर आए ह§, 

उनसे िबहार कì भयावह तÖवीर िदखाई दतेी है । आप देख¤गे िक िबहार कì 70 फìसदी आबादी ÿित 

िदन 70 Łपये स ेभी कम पर गज़ुारा कर रही है । उसके आिथªक सुधार के िलए िवशेष राºय का दजाª 

का ÿÖताव, जब राÕůीय जनता दल कì सरकार थी, आदरणीय राबड़ी दवेी जी के नतÂृव म¤ भारत 

सरकार को भजेा था । लंबे समय स ेयह मांग िबहार सरकार कर रही है िक िबहार को िवशेष राºय का 

दजाª िमलना चािहए । इसिलए, ³यŌिक जो राÕůीय औसत है, मानव िवकास सूचकांक, उस Öतर पर 

िबहार को जान ेके िलए यह आवÔयक मांग है । दो आंकड़े बहòत भयावह ह§ । एक, गरीबी रेखा के नीचे 
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रहन ेवाले लोगŌ कì सबस ेबड़ी सं́ या िबहार के भीतर है । दसूरा, हम िश±ा के ±ेý म¤ हम सबस ेपीछे 

ह§ । िबहार म¤ केवल माý सात ÿितश úेजुएट ह§ । हमारी उ¸च िश±ा को बढ़ाने के िलए जो िनवेश कì 

आवÔयकता है, उस िनवेश को बढ़ान ेके िलए भारत सरकार कì अगर मदद नहé िमलेगी तो िबहार 

राÕůीय औसत स ेपीछे ही रहेगा और हमारी गरीबी उÆमूलन पर ÖपĶ ÿभाव आग ेभी िदखई दतेा     

रहेगा ।  

 इसके िलए, अभी बजट म¤ िश±ा के िलए जो पैसे मांगे जा रहे ह§, भारत सरकार ने नई िश±ा 

नीित के जåरए, हमारे जो क¤ þीय िÿिमयम इंÖटीट्यूशंस थ,े उसके िलए एक ‘एक देश एक एडिमशन 

ÿणाली’ का िवकास िकया गया । इसको हम सीयूईटी बोलते ह§ । आज देश म¤ ब¸चŌ के एडिमशन के 

िलए िजस सÖंथा को यह काम िदया गया है, वह संÖथा एनटीए है । यह संÖथा पहले से ही एक 

िववादाÖपद संÖथा है । हम लोग िदÐली क¤ þीय िवĵिवīालय स ेपढ़ कर िनकले ह§ । इस िवĵिवīालय 

का सý पहले जुलाई महीने म¤ शłु हो जाता था । आज एक िनकÌमी सÖंथा के चलते एडिमशन का 

काम तीन महीने पीछे चल रहा है । सभी क¤ þीय िवĵिवīालय के जो अ¸छे छाý ह§, व ेिनजी ±ेý म¤ चल े

जा रहे ह§ । जो कमजोर छाý ह§, वे सरकार कì ÓयवÖथा के िशकार बनते जा रहे ह§ । 

 महोदया, म§ िकसानŌ के ऊपर इसिलए बात करना चाहता हóं, म§ने दखेा है िक आपने िकसानŌ 

के िलए पसैे मांगे ह§ । म§ कृिष संबंधी ससंदीय सिमित म¤ सदÖय हóं । फिटªलाइजर के िलए पूर ेदेश म¤ 

हाहाकार मचा हòआ है । खासतौर से उ°र भारत, िबहार, उ°र ÿदशे और पंजाब से लेकर कहé भी 

फिटªलाइजर उपलÊध नहé ह ै। हमारे पास जो आंकड़े थे, हमारी जो उपलÊधता थी, वह हमारी जŁरत 

से ºयादा है । जŁरत से ºयादा उपलÊधता के बाद भी अगर िकसानŌ को फिटªलाइजर नहé िमल रहा 

है, खासतौर स ेडीएपी जो गेहóं कì बुआई के िलए अित आवÔयक ह ैतो हमार ेिकसान गेहóं कì कैसे 

बुआई कर सकते ह§? यह एक िचंतनीय िवषय है । हम फिटªलाइजर के ऊपर सिÊसडी का सबसे ºयादा 

पैसा खचª कर रहे ह§ । फिटªलाइजर जैसी महÂवपूणª चीज अभी तक िकसानŌ को ³यŌ नहé उपलÊध हो 

रही है? लंबे समय से हमार ेिकसानŌ कì मांग रही है िक फिटªलाइजर कì जो सिÊसडी है, वह िकसानŌ 

के खातŌ म¤ सीधे जानी चािहए, न िक कंपिनयŌ के खाते म¤ जानी चािहए । ये कंपिनया ँभारत सरकार 
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से सिÊसडी लेने के बाद भी िकसानŌ तक फिटªलाइजर नहé पहòंचा पा रही ह§ । इससे हमार ेिकसानŌ का 

जो नुकसान हòआ है, उसकì भरपाई कौन करेगा, यह बात सोचने कì है । 

 महोदया, भारत सरकार के मंýी कई अवसरŌ पर कहते ह§ िक हम एमएसपी कì गारटंी दतेे ह§, 

हमेशा िकसानŌ का पैसा बढ़ाने का काम करते ह§, लेिकन यूपीए ने कभी भी एमएसपी कì गारंटी नहé  

दी । एक आंकड़े बहòत साफ है, जब यूपीए कì सरकार चल रही थी, तब देश म¤ खाīाÆनŌ पर खासतौर 

से गेहóं और चावल पर, हमने एमएसपी के ऊपर 140 परस¤ट दाम बढ़ाने का काम िकया । वहé जो 

भाजपा और एनडीए कì सरकार है, उसने िपछले दस सालŌ म¤ माý 70 परस¤ट ही दाम बढ़ाने का काम 

िकया है । आिखर कौन सच बोल रहा ह,ै कौन आंकड़Ō स ेखेल रहा है, उन आंकड़Ō के  अÅययन से 

आप समझ सकते ह§ । 

 महोदया, Æयूनतम समथªन मूÐय कì गारटंी को लेकर हमार ेदेश के िकसान आंदोिलत ह§ । पंजाब 

और हåरयाणा के िकसान िदÐली आ कर अपनी बात रखना चाहते ह§ । िपछल ेएक साल से वे िदÐली 

के बॉडªर पर फंसे हòए ह§ । जब भी वे िदÐली आने के िलए ÿयास करते ह§ तो उन पर आसँू गैस के गोल े

छोड़े जाते ह§ । पिुलिसया उÂपीड़न का जो तरीका नहé है, वह भी उनके साथ अपनाया जाता है । 

िकसानŌ के नेता आज भूख हड़ताल पर बैठे हòए ह§ । उनकì ÖवाÖÃय कì जो िचंता पािलªयाम¤ट के जåरए 

होनी चािहए, वह हम¤ देखने को नहé िमल रही है । 

 महोदया, म§ अपनी बात को एक िमनट म¤ समाĮ करना चाहता हóं । हम आिथªक संघवाद कì 

बात कर रहे ह§ । भारत के संिवधान िनमाªताओ ंने उÌमीद कì थी िक राजनैितक संघवाद के साथ 

आिथªक संघवाद के िबना हम कोई भी फेडरल Öů³चर को खड़ा नहé कर सकते ह§ । भारत सरकार के 

कंसोिलडेिटड फंड म¤ 42 परस¤ट राºयŌ के पास जाने के बाद, बचे हòए 58 परस¤ट के जो बंटवार ेहै, वह 

Æयायपूवªक नहé ह§ । उस पसैे का इÖतेमाल िजस सावªजिनक िहत के िलए होना चािहए, यह गरीबी 

उÆमूलन के िलए होना चािहए । राÕůीय औसत से नीचे जो िपछड़े हòए राºय ह§, उनके पास उस फंड 

से पसैा जाना चािहए । लेिकन, वह पैसा वहां न जाकर ताकतवर लोगŌ के हाथ म¤ जा रहा है । वह पैसा 
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उन राºयŌ के पास जा रहा है, जो पहले से ही िवकिसत है । इस िवषय पर कहé भी चचाª  देखने को नहé 

िमल रही है । इसिलए, म§ इस अनदुान िवधेयक का िवरोध करता हóं । 

DR. M. P. ABDUSSAMAD SAMADANI (PONNANI): Madam Chairperson, thank 

you for permitting me to take part in this very important discussion.  I would like to 

use this opportunity to express my deep concerns with regard to the serious 

challenges faced by our national system in general and our economy in particular. 

As we all know, our nation is a modern nation.  We are living in a modern country 

and various stages of history and dimensions of culture have led us to this modern 

condition, this modern state of affairs. 

 Madam, it is a march of history; it is a cultural march; and it is a civilisational 

march. The most significant aspect, dimension, feature and factor of this historical 

march is our pluralism. When we deal with any field of our national life, including 

economy, we have to keep this very important pluralistic aspect of India’s national 

system in our mind. But I am very sorry to note here that nowadays what is going 

on in the country is the crippling and toppling of our great traditions of our country. 

बुिनयादी सवाल वही है I When  we come to economy, there is poverty, unemployment 

and inflation. But we have to take the backward communities, backward sections 

of the society, sidelined society, and marginalised society if you really want our 

economy to grow and progress.  

 Madam Chairperson, our country has imbibed and observed every cultural 

aspect of vividity and plurality of the civilisational scenario of the world. We 

remember the song of Raj Kapoor, whose birth centenary India celebrated 

recently. People throughout the world are remembering him. Now, I say one line 
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from his song, ‘Phir Bhi Dil Hai Hindustani’. When welcoming everything from 

various cultural spheres of human lives, we were keeping that heart of India alive, 

and that Hindustani Dil, that heart of India, is always pluralistic. When we were 

listening to the speeches of the hon. Members on the other side of the House, 

they were all referring to Pichda, Dalit, and Alpsankhyak. What is the condition of 

minorities in the country? Along with secularism, socialism also belongs to the 

cardinal mottos of our system. But being allergic to these terms, it has become a 

kind of ailment nowadays. And I would like to emphasise that justice is denied to 

the backward communities and backward sections of the society including the 

minorities. The rights of the minorities are eroded. Where will we reach? Instead 

of taking the nation to progress, nowadays, there are engineering and 

encouraging actions to search places of worship under the other religion’s places 

of worship. That is going on in the country especially concerning certain sections 

of the society. Instead of making attempts to solve the basic problems faced by 

the sidelined society and marginalised sections of the society, what is going on is 

that policies are being adopted for the subversion of the basic ethos of our 

nationhood and fundamental principles of the society. It is equal to ridiculing, 

abusing, and defaming the system. It destroys and disturbs the social peace and 

peaceful coexistence in the country.  

 Madam, I would like to emphasise here that when we specifically focus on 

the economy, the real power today is technological power. Technological 

advancement is highly essential. India has reached that race. We admit it. But 

along with this digital revolution, we have to take into consideration the conditions 
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of our farmers. That is very, very important. World is leading. The world is going, 

reaching and marching towards a quantum technology. But the conditions of our 

farmers are still the same in the country. Even now, they are on strike. It is very 

unfortunate. 

 Madam Chairperson, I would like to conclude my remarks by quoting the 

words of a king of India, who ruled the country centuries back. He said, and I 

quote: 

“The cultivators are the source of prosperity. I have encouraged them 

and shall always watch over their condition that no man may oppress 

and injure them, for if a ruler cannot protect the humble peasantry 

from the lawless, it is a tyranny to extract revenue from them.” 

 I am quoting it from Bharat Bhushan Gupta’s book – India Through The 

Ages. A king of India, Sher Shah, made this remark centuries back. And even 

now, it is unfortunate to see that the farmers are on strike for their basic rights. 

So, first of all, that has to be corrected and undone before taking the economy of 

the country into progress.  

 Thank you, Madam. 

SHRI GURMEET SINGH MEET HAYER (SANGRUR): I thank you, hon. 

Chairperson ma’am for giving me the opportunity to speak on Supplementary 

Demands for Grants. 

 
 English translation of the speech originally delivered in Punjabi. 
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 Ma’am, all hon. Members from the treasury benches have emphasized that 

India has become the fifth largest economy in the world.  But, the ground reality 

is dismal.  We are representatives from all parts of India.  We also know about 

data and statistics. 

 As far as per capita income is concerned, we are at 141 number.  Only 10 

per cent people out of 140 crores have an income of over Rs. 25,000/-.  So, 90 

per cent people earn less than Rs. 25,000/- per month.  In 2014, the hon. P.M. 

had assured the farmers that their income will be doubled.  In 2011, a Central 

Committee had been constituted.  The present P.M. was C.M. of Gujarat at that 

time.  At that time, he said that MSP guarantee should be provided by the 

Government. 

 However, Madam, 11 Budgets have been presented after this Government 

came to power.  But, no budget ever mentioned about these promises.  Our 

farmers from Punjab ushered in the Green Revolution.  They made us self-

dependant in foodgrains.  These farmers had to launch an agitation for getting 

withdrawn black laws.  Over 700 farmers were martyred.  A written agreement 

was signed by the Central Government and protesting farmers that MSP 

guarantee will be given to the farmers. 

 Over 300 days have passed.  The Haryana-Punjab border has been sealed 

as if it is Pakistan border.  The Government asked the farmers not to bring tractor-

trolleys.  The farmers abided by it.  Only 100 farmers wanted to come to Delhi on 

foot.  However, even they are not being allowed to come to Delhi to protest. 
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 Our aged farmer leader Shri Jagjit Singh Dellewal is sitting on fast unto 

death.  Madam, he has children and grand-children.  His condition is deteriorating.  

He is not protesting for his personal gains.  He is sitting on fast unto death for 

welfare of farmers of the country. 

 So, I urge upon the Government to look into this matter seriously.  The 

Central Government has waived off Rs. ten lakh crores worth of loans of 

industrialists.  But the loans of farmers worth only 18.5 thousand crores are not 

being waived off. 

 A few days ago, we celebrated the 75th anniversary of our constitution.  But, 

farmers of Punjab are not being given right to speech and right to free movement.  

Shri Jagjit Singh Dallewal, the farmer leader is not being allowed to come to Delhi.  

Madam, 80 per cent Punjabis fought for the independence of the country.  Our 

Punjabi soldiers regularly attain martyrdom for protecting the country.  But, our 

farmers are suffering.  They ushered in the Green Revolution and made the 

country self-reliant in production of foodgrains.  We used to import foodgrains.  

Our soil was degraded.  Our waters were polluted.  What have these farmers got 

in return? 

 So, I urge upon the Government to fulfill the promises made to the farmers.  

MSP guarantee should be given to them.  No more farmers should attain 

martyrdom. 

 Thank you. 
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SHRI SUBBARAYAN K. (TIRUPPUR): Madam Chairperson, Vanakkam. I want 

to take part in the discussion on the Supplementary Demands for Grants and 

express my views. When we look into the state of affairs in the country, it clearly 

shows what the policy of this Government is. This Government wants to show that 

nation has progressed. But actually growth has seen a decline. Inflation has 

increased. Unemployment has also increased in an unprecedented manner. 

Micro Small and Medium Enterprises are in the verge of destruction. Corporate 

giants have flourished. Foreign Direct Investments has captured our domestic 

market.  These factors explain that where the nation is heading to. There is a 

defect in the thought process of this Union Government. The vision of the ruling 

party is as it says that Corporate Giants like Adani and Ambani are creating social 

wealth in the country. Is it true? Farmers and Labourers create this social wealth. 

This ruling dispensation is not even aware of this fact. They think with a different 

and wrong economic perspective. Ten years ago, while presenting the first Budget 

of this NDA Government, the then hon. Finance Minister made a statement and it 

clearly enunciates this Government’s stand.  They announced that the Union 

Government will create a conducive environment ensuring free flow of Foreign 

Direct Investment in India. Farmers and Labourers are not in their vision. Rather 

Corporate giants, businessmen and Multi-national companies are occupying their 

minds. Therefore, their rule is in favour of the multi-national foreign companies. 

Their regime is of Foreign Direct Investments. Corporate Giants rule the country 

 
 English translation of the speech originally delivered in Tamil. 
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on their behalf. That is why I will say this Government has morally failed to rule 

this country. They have lost the faith of the people. They have betrayed the 

people. In a short span of time, I cannot say everything. Still I will be saying 

important points. What this Government has given as assurance to WTO. This 

Government has accepted the instruction of WTO not to fix remunerative price for 

the farm produce grown by farmers. That is why this Government is acting against 

the farmers of this country. Devil is teaching lessons from Vedas. I have seen a 

devil teaching lesson for the last few days. The way they show that this 

Government is protecting the Constitution and the Nation. But it is a mere 

eyewash. This is unacceptable. Finally, I want to say one thing. They claim to 

eradicate corruption from this country. Let them, in the first instance, prove their 

honesty by asking apology for the electoral bond irregularities. They should also 

be punished. Those in power termed it as legal although the Hon Supreme Court 

categorically stated the electoral bonds as illegal. Should they rule us? Will they 

run this country in a legitimate manner? Only they have to answer this question. 

If you say you are opposing corruption, please clarify who are all with you in 

Maharashtra How did they get powerful posts in the Government? What is the 

reason behind that? If they unite with you, they can engage in corrupt practices. 

If they oppose you, they will be termed as corrupt persons. What a double 

standard this Government practises. Finally, I want to say that this Government is 

running on the belief of superstitions. They want to continue to be in power by 

misguiding the people through superstitions and misconceptions. Cycle of History 
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is on the move and it is for sure that the Modi led Government will definitely fall 

very soon. Thank you. Vanakkam.  

®ी राजा राम िसहं (काराकाट): धÆयवाद सभापित महोदया, पांच िůिलयन इकोनॉमी कì तरफ हम 

बढ़ रहे ह§, यह बयान लगातार स°ाप± कì तरफ से इतराते हòए आता है, लेिकन वे इस बात कì चचाª 

नहé करते िक µलोबल हंगर इंडे³स म¤ भारत कहां है? डेमोøेसी का इंडे³स ³या है? लोन िकतना हो 

गया है? हेÐथ और एजुकेशन के मामले म¤ Ļूमन इंडे³स डेवलपम¤ट पर हम कहां िटके हòए ह§? इस पर 

वे चचाª नहé करते ह§ । अडानी कì ÿॉपटê पर वे इतराते रहते ह§ िक उनकì संपि° बढ़ेगी तो देश कì 

संपि° बढ़ेगी । म§ कुछ आंकड़े आपके सामने रखना चाहता हóं । 7 हजार 795 करोड़ Łपये का 

एचडीआईएल ÿोजे³ट, िजसको अडानी ÿॉपटêज ने 285 करोड़ Łपये म¤ िलया । 1700 करोड़ Łपय े

कì ÿॉपटê रिेडयस एÖटेट्स एडं डेवलपसª को अडानी गुड होÌस ने 76 करोड़ Łपये म¤ िलया । 1175 

करोड़ Łपये कì ÿॉपटê नैशनल रयेॉन कॉरपोरशेन को अडानी ने 160 करोड़ Łपये म¤ िलया । 12 हजार 

करोड़ Łपये कì एÖसार पावर एमपी िलिमटेड को अडानी पॉवर िलिमटेड ने ढाई हजार करोड़ Łपये म¤ 

िलया । 3 हजार करोड़ कì ÿॉपटê िदµघी पोटª िलिमटेड कंपनी को अडानी पोटª  ने 705 करोड़ Łपये म¤ 

िलया ।  कुल िमलाकर 61 हजार 832 करोड़ Łपये कì ÿॉपटê को 15 हजार 977 करोड़ Łपय ेम¤ 

खरीदा गया । यह एिÖटमेट ब§क ने लगाया है, हमने नहé ।  

 महोदया, मोदी जी यह कहते ह§ िक ये वेÐथ िøएटसª ह§ । ये वेÐथ िøएटसª ह§ या ...  ह§? ये ...*  

ह§, वेÐथ िøएटसª नहé ह§ । अगर इसी िůिकल डाउन Ãयोरी के तहत चंूचूं करके िवकास हो जाता, तो 

जब ůंप अहमदाबाद आए थे, तो झµुगी झŌपिड़यŌ के सामने दीवार ³यŌ खड़ी कर दी गई थी । गजुरात 

मॉडल कì बात होती ह ैिक यही तरीका दशे का है । अमीरŌ के बढ़ने स ेआम आदमी कì गरीबी कहां 

दरू हो गई? कहां आम आदमी के जीवन म¤ खुशहाली आ गई? हम दखे रहे ह§ िक िवषमता बढ़ रही है 

और इसी को िहÆदÖुतान का िवकास कहा जा रहा है ।  

 
 Expunged as ordered by the Chair. 
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 महोदया, म§ कहना चाहता हóं िक िकसान आंदोलन के साथ जो समझौते हòए, उनको लागू करते 

हòए एमएसपी सी टू + 50 परस¤ट दीिजए । िकसानŌ को आÂमहÂया से रोिकए । जमीन अिधúहण के 

मामल ेम¤ बहòत संघषª के बाद वषª 2013 को जो कानून बना, उसे लागू करके िकसानŌ को मुआवजा 

दीिजए, इससे भािगए नहé । िÖथित िबगड़ती जा रही है । म§ कुछ ±ेýीय मांगŌ को उठाकर अपनी बात 

खÂम कłंगा । हमार ेयहां दो-दो एनटीपीसी ह§ । देश को हम िबजली देते ह§, लेिकन Öथानीय Öतर पर 

जो समझौते िबजली, रोजगार देने के मामले म¤ हòए ह§, उनम¤ úामीणŌ कì लगातार उपे±ा हो रही है और 

भारी िव±ोभ बढ़ रहा है । इस पर Åयान िदया जाए । इंþपरुी जलाशय िबहार म¤ बहòत जłरी हो गया है। 

बाŁन-िबहटा रेलवे लाइन, िडहरी-डुमरांव बिलया रलेवे लाइन, िडहरी म¤ रले कारखाने कì ÿधान मंýी 

जी ने भी घोषणा कì थी और डेहरी म¤ Öवरा हवाई अड्डे के बार ेम¤ भी घोषणा कì थी । आप जब िबहार 

जाते ह§, तो केवल ऐसे ही Êल§क घोषणा मत कìिजए, बिÐक उसको लागू भी कåरए । 

 महोदया, सधुाकर जी न ेभी एक बात उठाई िक जो गरीब राºय ह§, उनको सहायता दीिजए 

और िबहार को िवशेष राºय का दजाª दीिजए । जातीय जनगणना कराकर देश म¤ जो उपेि±त ह§, दिलत 

ह§, िपछड़े ह§, उनको बाकायदा सामािजक Æयाय और आिथªक Æयाय िमलना चािहए । इन मांगŌ को 

दोहराते हòए म§ आपसे कहना चाहता हóं िक आप जो एक खाका खéच रहे ह§ िक हम अमीर भारत कì 

तरफ बढ़ रहे ह§, अगली पीढ़ी पर हम िकतना कजª छोड़कर जा रहे ह§? इस बात पर भी Åयान दीिजए 

िक िकतना कजª बढ़ता जा रहा है? इन आंकड़Ō को भी आप सदन म¤ ले आइए । अगर िहÌमत है, तो 

ले आइए, नहé तो ऐसे ही अपनी पीठ मत थपथपाते रिहए । इन शÊदŌ के साथ म§ अपनी बात समाĮ 

करता हóं । धÆयवाद । 

17.00 hrs 

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very much, Madam, 

Chairperson. Before commencing my speech with regard to various 

Supplementary Demands for Grants submitted to this House, I would like to raise 

a serious technical matter of grave concern regarding the parliamentary 
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procedure in reappropriation of grants for which I am seeking a specific 

clarification from the hon. Minister. I am also seeking a ruling from the hon. 

Speaker also.  

Madam, in the introductory note of Supplementary Demands for Grants 

itself, it is clearly stated that, “Besides stock and provision of Rs.126 lakh is being 

sought, Rs.1 lakh for each item of expenditure, for enabling re-appropriation of 

savings in cases of involving new service or new instrument of service”. This is 

the introductory note. 

Madam Chairperson, as far as new instrument of service is concerned, we 

all know that it is a relatively large expenditure, that is, the result of a significant 

expansion of an existing policy or activity. The reporting limits for a new instrument 

of service are up to 20 per cent of the original appropriation or up to Rs.100 crore 

whichever is higher. Amount exceeding 20 per cent of the original appropriation 

or above Rs.100 crore requires mandatory approval from the Parliament. 

Madam, you may be pleased to see that to incur the expenditure on a new 

instrument of service, prior approval from the Parliament is required through 

Supplementary Demands for Grants. In an emergency, the Contingency Fund of 

India can be used to meet the expenditure until Parliament authorises it. This 

arrangement should only be used when the Parliament is not in Session. There 

are two methods of re-appropriation. We all know, I need not explain it. You are 

having savings in a particular Head. If you are having a saving, it can be brought 

into another Head.  



16.12.2024     1019 
 

There is another way to do it. You can take money from the Contingency 

Fund of India and later re-appropriate through the Supplementary Demands for 

Grants. If you are taking advance from the Contingency Fund of India, you have 

to get the prior approval of the Parliament or immediately after taking the advance, 

you have to lay a statement in the Parliament that you have taken an advance.  

I would like to refer to para 5 of the Delegation of Financial Powers Rules 

2024. It very clearly stipulates that in such cases, the following procedure 

recommended in the 4th Report of the Sixth Lok Sabha Committee on Papers Laid 

should be observed. I quote:  

“As far as possible, before such withdrawal is made, the concerned 

Minister may make a Statement on the floor of the Lok Sabha for 

information giving details of the amount and the scheme for which 

the money is needed. In emergent cases, however, where it is not 

possible to inform the Members of the Parliament in advance, the 

withdrawal may be made from the Contingency Fund of India and 

soon thereafter, a Statement may be laid on the Table of the Lok 

Sabha for the information of the Members.” 

 Madam, I would like to seek a clarification from the hon. Finance Minister. 

Since there is a paucity of time, I would request you to refer to Grant no.71, which 

pertains to the Ministry of New and Renewable Energy, in which Rs.100 crore 

advance is being withdrawn from the Contingency Fund of India for meeting 

expenditure under the PM Surya Ghar Muft Bijli Yojana and Rs.35 crore towards 

grants for creation of capital assets. That means, an amount of Rs.100 crore has 
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already been taken as advance for Demand No.71. So, there are many re-

appropriations, but I am not going into all the examples. 

I would like to know from the hon. Minister whether a Statement, as 

stipulated by the Rules, is being laid on the Table of the House. If it is not made, 

kindly state the reason. I would like to seek a specific clarification from the 

Minister, and if such a Statement is not laid on the Table of the House, I would 

also seek a ruling from the hon. Speaker regarding this matter. This is a technical 

objection which I would like to make.  

Madam, now I would like to come to the Demands for Grants. This is the 

2024-25 First Batch of Supplementary Demands for Grants consisting of 83 

Grants and 3 Appropriations. The gross additional expenditure is Rs.87,762 crore. 

Out of this, the net cash outflow is Rs.44,142.87 crore. Technical Supplementary 

is Rs.43,618 crore. Token Supplementary Demand for Grants is Rs.1.26 crore, 

totalling to Rs.87,762 crore.  

 Out of this amount, Rs. 13,000 crore are for agriculture and allied activities, 

Rs. 12,000 crore for the Department of Telecommunications and more than Rs. 

12,000 crore for the Ministry of Defence.  

 Madam, now it has become a usual practice of Parliament to bring a series 

of Supplementary Demands for Grants in every financial year. The Public 

Accounts Committee has observed, rather reiterated, that the Ministers and the 

Departments have been coming with Supplementary Demands for Grants without 

conducting a proper scrutiny of the expenditure incurred and likely to be incurred 
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by them during the financial year. This is happening due to the lack of foresight of 

various Ministries and Departments.  

For example, I would like to take Demand No. 50 regarding the Cabinet. 

There is actually an adjustment as there are savings also. The Demand seeks Rs. 

4,787.44 crore for the Cabinet expenditure. For what is it being used? Out of this 

amount, Rs. 4,666 crore are being used for capital expenditure on account of 

cyber security research and development. My question to the Ministry is: Is it an 

unforeseen emergent expenditure? This indicates a bad budget planning process. 

So, I urge upon the Ministry to adhere to the strict compliance of Financial Rules 

and the directions of the Public Accounts Committee to avoid Supplementary 

Demands for Grants because the Cabinet expenditure of Rs. 4,666 crore for cyber 

security research and development has to be incurred. It is coming as a 

Supplementary Demand for Grant. What is the emergent situation? Why was it 

not anticipated? It only means that a totally bad budget planning process is being 

followed and that has to be corrected. That is the first submission that I would like 

to make. 

Madam, now I come to the state of economy. The GDP growth rate for the 

second quarter of the current year is just 5.4 per cent, the lowest in the last seven 

quarters, but what is projected in the Budget document is seven per cent real GDP 

growth and 10.5 per cent nominal GDP growth. This was stated by the hon. 

Finance Minister, Nirmala Sitharaman ji, in her Budget Speech. When we are 

proudly claiming that India is the fastest growing economy in the world, targeting 

to be the third largest economy in the world and a developed country by 2047, the 
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basic genuine issues of the common people are still there. There has been 

exponential growth of unemployment in the country, which was never experienced 

in the country during the post-Independence period. There are also so many other 

issues like price rise and poverty which are remaining as such. They need to be 

addressed. I would like to know from the hon. Minister how she is going to address 

all these things.   

My next point is regarding the expenditure. When the Government and the 

Minister is coming with Supplementary Demands for Grants, the Government has 

to submit to the House the data regarding expenditure. The expenditure of the 

Government during the current financial year has also to be analysed. The 

monthly review of the accounts of the Government of India up to October 2024 

reveals a total Government expenditure of Rs. 24,73,898 crore. It means that 51.3 

per cent of the total Budget allocation has already been spent. That is very good.  

I would like to seek a clarification from the hon. Minister on one point. When 

I examined the expenditure on MSME sector – Micro, Small and Medium 

Enterprises – which is a labour-intensive sector and plays an important role in the 

growth of the economy, I found that it is less than 50 per cent. I have gone through 

the Performance Smartboard of the Department of Economic Affairs and it is 

being seen that the total Budget allocation is Rs. 22,137.95 crore for the MSME 

sector during 2024-25 and the revised outlay is Rs. 16,468.42 crore.  I do not 

know how the revised outlay has come now because the revision will come only 

after the financial year ends. In this case, the advance revision of outlay has come. 

I cannot understand this. I request the hon. Minister to clarify this. The revised 
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outlay is of Rs. 16,468.42 crore and the expenditure incurred so far is Rs. 3,992.73 

crore. It means that less than 50 per cent of the total budget outlay has been spent 

during these six months on MSME. I would like to seek a clarification from the 

hon. Minister as to why it is so low.  

Madam, a major component of the allocation in the Supplementary 

Demands for Grants is Rs. 13,000 crore for the agriculture sector. You know very 

well that the farmers across the country are on the street to protest against the 

shortage of the DAP, di-ammonium phosphate. The RSS-affiliated Bharatiya 

Kisan Sangh is also on the streets and participating in the strike. 

The doubling of farmers’ income by 2022, was one of the promises made 

by the Prime Minister during 2014. What happened to the doubling of the income 

of the poor farmers? I would like to urge upon the hon. Minister regarding three 

more issues. I will only mention bullet points. 

There is GST of 18 per cent on renting of commercial property. A registered 

person, who takes a rented building from an unregistered person, shall have to 

remit 18 per cent of GST through reverse charge mechanism. That has to be 

reviewed. The second point is regarding the LIC. The first-year commission of the 

LIC agents have been reduced from 35 per cent to 28 per cent, thereby seven per 

cent of the commission has come down. Fourteen lakh LIC agents are being 

suffered. That has to be corrected. It is because of the IRDAI’s direction. As 

regards cashew industry, 2.5 per cent of custom duty is to be reviewed. Also, 

regarding the PF pension, this morning in the ‘Zero Hour’, I have already stated 
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about it. All these issues have to be considered and I am seeking very specific 

clarification regarding all these points. 

With these points, I would like to oppose the Supplementary Demands for 

Grants put forward to the House by the Government. Thank you very much. 

®ी आनदं भदौåरया (धौरहरा) : धÆयवाद सभापित महोदया । म§ आज सदन म¤ सरकार Ĭारा ÿÖतुत 

अनदुानŌ कì अनपूुरक मांगŌ पर अपनी असहमित Óयĉ करने के िलए खड़ा हòआ हóं । यह िवधेयक 

भारत कì संिचत िनिध स े87762.56 करोड़ Łपये कì रािश कì मंजूरी और िवतरण का ÿÖताव करता 

है । लेिकन इसका Öवłप और आवंटन हमार ेदशे कì असल जłरतŌ और जनता कì भलाई स ेकोसŌ 

दरू लगता है ।  

 सभापित महोदया, कुछ समय पहले भी हमने इस सदन म¤ बजट दखेा था और आज अनपूुरक 

अनदुान मांगŌ पर भी हम लोग चचाª कर रहे ह§ । आज स ेएक महीन ेस ेकुछ ºयादा समय के बाद िफर 

हम एक आम बजट दखे¤ग े। लेिकन मुझे यह आंकड़Ō कì बाजीगरी स ेºयादा कुछ नहé लगता है । स°ा 

प± के लोग बड़ी जोर-जोर स े िचÐला-िचÐला कर कह रहे थ े िक लाखŌ-करोड़ Łपय ेका ÿावधान 

िकसानŌ के िलए िकया गया है । महोदया, अगर िकसानŌ के िलए इतना ही ÿावधान िकया गया था तो 

म§न ेवषª 2022 के उ°र ÿदशे िवधान सभा के चनुाव म¤ माननीय ÿधान मंýी जी को मंच स ेवायदा 

करते हòए सुना था िक माचª के बाद आवारा और िनराि®त पशओु ंकì िजÌमेदारी उनकì है, लेिकन ³या 

उन आवारा पशुओ ंके िलए कोई कायª योजना सरकार न ेबनायी है? अगर बनायी है तो यह सदन, यह 

दशे और जनता उस बार ेम¤ जानना चाहती है । अगर लाखŌ-करोड़ Łपये िकसानŌ के िलए आवंिटत 

हòए ह§ तो िबहार स ेलेकर उ°र ÿदशे के कोने-कोन ेतक आज िकसान डीएपी के िलए लंबी-लंबी लाइन 

लगाकर के पुिलस कì लािठयां खान ेपर मजबूर ³यŌ ह§? म§न ेइस दशे के उīोगपितयŌ का लाखŌ-करोड़ 

Łपया माफ होते दखेा है, लेिकन ³या सरकार गांव के गरीब िकसान का कजª माफ नहé कर सकती है? 

हम सरकार स ेमांग कर¤ग ेिक गांव के गरीब िकसान का कजª भी माफ िकया जाए ।  
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 माÆयवर सभापित जी, जब िकसान अपना हक मांगने के िलए िनकलता है तो उस ेपिुलस कì 

लाठी खानी पड़ती है । उ°र ÿदशे न ेदेश को कई ÿधान मंýी िदए ह§ । लेिकन म§ जानना चाहता हóं िक 

उ°र ÿदशे के बेरोजगारŌ के िलए सरकार न े³या कोई योजना बनायी है? ³या सरकार कोई उīोगधंधा 

लगाने जा रही है, िजसस ेबेराजगारŌ को रोजगार िमल सके । 

 सभापित जी, िश±ा और ÖवाÖÃय इनकì ÿाथिमकता म¤ नहé है । िश±ा मंýालय के िलए 8500 

करोड़ Łपये और ÖवाÖÃय मंýालय के िलए 7300 करोड़ Łपये का ÿावधान िकया गया है, जो दशे कì 

बढ़ती जनसं́ या और ÖवाÖÃय सÖंथानŌ कì जłरत के िहसाब स ेअपयाªĮ है । अगर हम मेिडकल 

कॉलेज को दखे¤ तो उ°र ÿदेश म¤ कागजŌ पर तो बहòत मेिडकल कॉलेज बन गए ह§, लेिकन मेिडकल 

कॉलेज म¤ न भतê हो रही है और न ही इि³वपम¤ट है । अगर हम िजला अÖपतालŌ कì हालत दखे¤ तो 

इतनी दुदªशा है िक हॉिÖपटल म¤ कु°े िवचरण करते हòए पाए जाते ह§ । बेड पर कु°े सो रहे ह§, दवाई 

नहé है और हर एक बीमारी के िलए केवल एक दवाई दी जाती है-पेरासीटामोल । 

 सभापित महोदया, िपछड़े और गरीब वगŎ कì इन अनुपूरक मांगŌ म¤ अनदेखी कì गई है । इसम¤ 

दिलतŌ, आिदवािसयŌ और िपछड़े वगª के कÐयाण के िलए कोई ठोस ÿावधान नहé है । इसम¤ सामािजक 

Æयाय सशिĉकरण मंýालय को 4200 करोड़ Łपये, जनजाित मंýालय को माý 3100 करोड़ Łपय े

िदए गए ह§ । यह सब सरकार कì सामािजक िजÌमेदाåरयŌ से िवमुखता को दशाªता है ।  

 यह सÈलीम¤ůी िडमांड फॉर úांट्स सरकार कì जनिवरोधी नीितयŌ और िव°ीय अन°ुरदाियÂव 

का ÿतीक है । यह जनता कì समÖयाओ ंकì अनदेखी है । इसम¤ गरीबी और महंगाई से िनपटने का 

कोई ठोस ÿावधान नहé िदखता है ।  

 जल जीवन िमशन के तहत, हर घर जल योजना का हर जगह बहòत िढंढोरा पीटा जाता है । 

उ°र ÿदेश ही नहé पूरे देश के अंदर, जो सड़क¤  िवगत सालŌ म¤ बनी थé, आज एक-एक सड़क खोद 

दी गई है, पाइप लाइÆस डाल दी गई ह§ । सरकार उसकì जांच करवाए । सरकार सड़कŌ को åरपयेर 

करवाने का काम कर े। म§ यह बात दावे के साथ कहना चाहता हó ँिक सरकार बदलेगी और जब कभी 

जांच होगी तो आजादी के बाद जल जीवन िमशन सबसे बड़ा घोटाला सािबत होगा ।  
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 माननीय सभापित महोदया, आपने मझुे बोलने का मौका िदया है । म§ दो लाइÆस कहकर अपनी 

बात को समाĮ कłंगा ।  

“सच बात मान लीिजए चेहरे पर धूल है, 

इÐजाम आइनŌ पर लगाना िफजूल है ।” 

सु®ी सयानी घोष (जादवपुर) : सभापित महोदया, आपने मुझे बोलने के िलए मौका िदया, उसके 

िलए म§ आपको धÆयवाद देती हó,ँ साथ ही इस अपॉ¸यूª िनटी के िलए म§ अपनी पाटê कì भी आभारी हó।ँ  

Madam, demanding for Supplementary Demands for Grants is a 

Constitutional pre-arrangement and I agree that it should definitely not be 

objected. But it also raises another question. Why does the Government need 

further allocation when it has not been able to spend what it already has? 

 In the Financial Year 2024, the Government’s final consumption 

expenditure was 14 per cent, but it decreased to 4.4 per cent in the second quarter 

of Financial Year 2025. This means that the Government has spent much less 

this year as compared to last year. In the first quarter of 2024-2025, the 

Government’s spending was Rs. 4.15 lakh crore and many cited the Model Code 

of Conduct as a reason for spending less. But in the second quarter, it further 

decreased to Rs. 4.1 lakh crore. 

 Madam, to my simple understanding, this grant is being demanded from 

the exchequer, but this is the money which is collected from the people and it is 

meant to be spent for the people. Since Prof. Saugata Ray has already spoken 

about the technical aspects, today I choose to speak on what this Government 

has delivered to the people of this country, namely the utilisation of resources in 
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Departments it is seeking additional grants for and also its complex relationship 

with the State of West Bengal. 

सभापित महोदया, इनके बुलडोजर के चलते भारत के लोग सवाल पूछना भूल गए और भारत 

कì जनता आजकल इतनी भूखी है िक खाने को धोखा भी खा लेती है । भारत म¤ एक िमिड ल ³लास, 

जो एक साल पहले वेिज टेåरयन थाली 100 Łपये म¤ खाता था, आज वही वेिज टेåरयन थाली 152 

Łपये कì हो गई है । टमाटर कì कìमत 247 ÿितशत बढ़ गई । आलू कì कìमत 180 ÿितशत बढ़ गई। 

लहसनु कì कìमत 128 ÿितशत बढ़ गई और तेल, नमक, आटा, मैदा कì कìमत¤ 18 ÿितशत बढ़ गई 

ह§ । पहले आम आदमी पॉकेट म¤ पैस ेलेकर बाजार जाता था और थैली भरकर सामान लाता था, 

लेिकन आज अमतृकाल म¤ थलैी भरकर पैस ेलेकर जाता है और पॉकेट म¤ आलू, टमाटर, Èयाज लेकर 

घर वापस आता है ।  

 सभापित महोदया, पहले माननीय िव° मंýी जी न ेकहा था िक बहòत हो गई महंगाई कì मार, 

अबकì बार मोदी सरकार और आज उनके िवचार म¤ महंगाई एक अंतराªÕůीय समÖया है । िवĵगŁु, 

िवĵ बंधु इस अंतराªÕůीय समÖया का समाधान ³यŌ नहé कर पा रहे ह§ ।  

Madam, 74 per cent of the Indians are unable to afford a healthy diet. The 

household savings have plunged to a 50-year low. Around 48 per cent of the 

households in this country are facing a financial crisis. उनका खचाª उनकì कमाई से 

ºयादा है ।  

The economic inequality in India is at a 100-year high.  The country's GDP 

growth rate for the second quarter of 2024-2025 decreased to 5.4 per cent, which 

is the lowest in two years. The Government’s total debt has reached a staggering 

Rs. 176 lakh crore and the total debt is expected to soar up to Rs. 185 lakh crore 

by the end of the financial year. 
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आज आपके उधार कì वजह स ेहर िहÆदÖुतानी पर सवा लाख Łपये का बोझ चढ़ गया है और 

आप उनकì मजबूरी को अपनी ताकत समझते ह§ । पिĲम बंगाल म¤ आल इंिडया तृणमूल कांúेस कì 

ÿदेश यवुा अÅय± होन ेके नाते मझु ेहर िदन कई नौजवानŌ स ेबात करनी पड़ती है । व ेमुझे पूछते ह§ 

िक मोदी जी न ेहर साल दो करोड़ नौकरी दनेे का वायदा िकया था, अथाªत साल म¤ 20 करोड़ नौकरी। 

उन नौकåरयŌ का ³या हòआ? उन वादŌ का ³या हòआ?  

 म§ बस उÆह¤ यही कह पाती हóं िक-  

प°े तो झड़ते ह§, उठाता है कोई-कोई 

वादे तो सभी करते ह§, िनभाता है कोई-कोई ।  

Madam, as per the latest report by CMIE, the unemployment rate has risen 

to 9.2 per cent in June 2024 as compared to 4.9 per cent in 2013-14. Female 

unemployment rate is much higher at 18.5 per cent in June 2024 as compared to 

7.7 per cent in 2013-14. Around 37 per cent of working women are unpaid. In rural 

areas, this figure is at a horrific 43 per cent. ÿधान मंýी जी ‘सबका साथ, सबका िवकास, 

सबका िवĵास’ बोलते ह§, अगर ऐसा ही है तो आज भारत के लोग देश छोड़ कर ³यŌ जा रहे ह§? वषª 

2018 से लेकर वषª 2023 के बीच 6,70,000 भारतीयŌ न ेअपनी नागåरकता Âयाग दी । िसफª  वषª 

2022 म¤ यह सं´या लगभग 2,25,000 थी । In 2022 alone, 7,500 high net-worth 

individuals with the net worth of more than Rs. 8.3 crore or more left India. नवÌबर, 

2022 से सÈेटेÌबर, 2023 िसफª  दस महीनŌ म¤ 96,917 Indians were arrested attempting to 

cross into the United States illegally. मोदी जी कहते ह§, वे सब के साथ ह§, मगर ये आंकड़े 

बोलते ह§ िक जो सबका होता है, वह िकसी का नहé होता है । इनका बंगाल के साथ कुछ अलग ही 

åरÔता है । The relationship is that of quid pro quo: “ठुकरा कर मेरा Èयार, मेरा इंतकाम देखेगी। 

मतलब वोट है, तो नोट है और वोट नही तो नोट नहé” । 
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As per the available reports, as on 19th July, 2024, Rs. 1.23 lakh crore is 

already due to the Government of West Bengal against the flagship programmes 

like MGNREGA, PM Awas Yojana, PM Gram Sadak Yojana, National Health 

Mission, and Central Food Subsidy. Further, the amount of Rs. 40,806 crore is 

the projected dues against these schemes bringing the total amount to a 

staggering Rs 1.71 lakh crore. मैडम, हम¤ हेÐथ केयर Öकìम के िलए फंड नहé िदया जाता है, 

³यŌिक कलर कोिडंग मैच नहé करता । आप ‘सबका साथ – सबका िवकास’ कì बात करते ह§ । Is it 

hinging on colour coding? आपको रंग पसंद नहé है, तो आप बंगाल के लोगŌ को पैसा नहé   द¤गे 

। िफर, आप आकर कहते ह§ िक हम बंगाल म¤ ³यŌ नहé जीत पाते? Madam, this stepmotherly 

attitude is the reason, िजसके कारण बंगाल के लोग हर बार इनको बड़ा-बड़ा रसगÐुला िखला 

कर वापस िदÐली भेज दतेे ह§ ।  

 Even after making several attempts to crush our aspirations and our 

economy, the West Bengal Government stands tall and true towards its 

commitment towards its people. बंगाल म¤ िसफª  दीदी है, तो ममुिकन है । The West Bengal 

Government started transferring money to the bank accounts of 21 lakh people 

who worked for the 100 days' scheme without receiving any payments from the 

Central Government under MNREGA. Even before Ayushman Bharat, in West 

Bengal, Swasthya Sathi, a cashless scheme, was launched providing treatment 

costing up to Rs. 5,00,000 for people belonging to any strata of the society. आज 

कोलकाता के िकसी आलीशान ÿाइवेट हॉिÖपटल म¤, जहां पर एक अमीर आदमी कì िचिकÂसा होती 

है, वहé बगल वाले बेड पर एक गरीब मजदूर, गरीब िकसान कì भी ůीटम¤ट होती है । यही ममता बनजê 

का िवकास है । आपके अमृत काल म¤, the cost of medical treatment has been doubled in 

the last five years.… (Óयवधान) आप आरजी कर घटना के बार ेम¤ न बोल¤ । अभी तक आपकì 



16.12.2024     1030 
 

सीबीआई भी कुछ बोल नहé पाई है । हमारी पिुलस ने जो कहा था, they are still sticking to that. 

आप उसके बारे म¤ बात न कर¤ ।…(Óयवधान) सर, आप उ°र ÿदेश के बारे म¤ बात कर¤ ।… (Óयवधान) 

 Medical inflation is at 14 per cent. रµेयलुरली ली जाने वाली दवाइयŌ कì कìमत 50 

ÿितशत बढ़ गई है । आप िसिवल एिवएशन के िलए úांट्स मांग रहे ह§ । एक-एक डोमेिÖटक Éलाइट कì 

राउंड िů प कì िटकट 20-30 हजार Łपए म¤ िबक रही ह ै। आज आम आदमी हवाई चÈपल पहन कर 

हवाई जहाज नहé चढ़ रहा है, आम आदमी हवाई चÈपल बेच कर हवाई जहाज चढ़ रहा है ।  

You are demanding funds for education but conveniently ignoring the fact 

that 11 lakh children have dropped out of school according to your own data. आज 

भारत म¤ 47.51 ÿितशत ÖकूÐस के पास कंÈयूटसª कì फैिसिल टी है और उसम¤ स े33.9 ÿितशत के 

पास इंटरनेट कने³शंस ह§ । With regard to legal aid to the poor, you have not been able 

to provide legal aid to more than one per cent of the eligible population. In public 

enterprises, 5.1 lakh public sector jobs have disappeared in the last 10 years. रेलवे 

म¤ लगभग 2.5 लाख पोÖट्स खाली ह§ । उनम¤ से िøिटकल सेÉटी कैटेगरीज म¤ भी वैक¤ सीज ह§ । आज 

कल नए भारत कì ůेÆस पटरी के ऊपर कम और पटरी के बाहर ºयादा चलती ह§ ।  

 मैडम, इस सदन म¤ मुझे यह कहते हòए द:ुख होता है िक म§ अपने जादवपुर, लोक सभा ±ेý के 

िलए एक बाŁईपरु - किव सभुाष मेůो ए³सट¤शन कì मांग कì थी । 

मुझे िडपाटªम¤ट से यह िचęी िमली, िजसम¤ उÆहŌने िलखा है िक this project is not 

economically viable and this project is unremunerative.   

माननीय सभापित : माननीय सदÖया, आप अपनी बात कÌपलीट कìिजए । 

सु®ी सयानी घोष : अगर आपको सब जगह स ेपैसा चािहए तो मझेु यह बात समझ म¤ नहé आता िक 

लोग खदु के िलए आपको वोट देते ह§ या आपके फायदे के िलए वोट दतेे ह§ । म§ आपको इतना ही बोलना 

चाहती हóं । This was the reason that अपने ÿॉिफट के िलए आज इÆहŌने सीिनयर िसिटजन का 
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कंसशेन भी बंद िदया और सीना ठोककर ये बोलते ह§ िक वषª 2022-23 म¤ हमने 15 करोड़ वåरķ 

नागåरकŌ से 2242 करोड़ Łपये कमाय े। 

माननीय सभापित : माननीय सदÖया, आपका धÆयवाद ।  

सु®ी सयानी घोष : मैडम, म§ दो बात¤ और बोल कर अपनी बात खÂम कर दूंगी । लोक सभा पर खचª 

करके ³या फायदा, जब यहां पर िवप± को बोलने का अिधकार ही न हो? लोक सभा के िलए भी तो 

úांट्स मांग रहे ह§ । … (Óयवधान) अभी सर बोल रहे थे िक ‘बेटी बचाओ, बेटी पढ़ाओ’ । मोदी जी ने 

दस साल पहले इसे लॉÆच िकया था । लेिकन उसके 80 ÿितशत पैसे िसफª  पिÊलिसटी, माक¦ िटंग और 

एडवरटाइजम¤ट म¤ खचª कर िदए । आपके उ°र ÿदशे, मÅय ÿदशे, राजÖथान म¤ न बेटी को पढ़ा पा रहे 

ह§ और न बेटी को बचा पा रहे ह§ । … (Óयवधान) आप बंगाल आए ंऔर देिखये िक ममता बनजê जी ने 

िवधान सभा म¤ एटंी रेप अपरािजता िबल पास िकया है । कÆया®ी योजना शुł कì है । … (Óयवधान) 

माननीय सभापित : डॉ. के. सधुाकर । 

DR. K. SUDHAKAR (CHIKKBALLAPUR): Thank you, Madam.  I would like to 

put forth my views supporting the first batch of Supplementary Demands for 

Grants 2024-25 and the Appropriation Bill.  … (Interruptions) The first batch of 

Supplementary Demands and the Bill includes supplementary proposals 

pertaining to 83 demands and three appropriations.   

 I would like to say that “Viksit Bharat 2047” is not merely a slogan for us.  It 

is not just a play of words. It is hon. Prime Minister’s commitment towards Viksit 

Bharat.  The budget in the last 10 years has more sanctity and credibility which 

has maximised the value and the impact of hard-earned taxpayers’ money.  I can 

suffice with the facts and figures.  The GPD, which between 2014 and 2024 used 

to be two trillion dollars, has gone up by 3.7 trillion dollars today.   When we show 

good figures, the Opposition says that the growth is normal and the growth is 
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organic.  But when some parameters go down, then they show the finger at the 

Government saying that it is the fault of the Government. 

 Today, a senior leader of the Congress Party specially spoke on fiscal 

federalism.  Our hon. Prime Minister Narendra Modi ji on several occasions spoke 

about cooperative federalism.  Even if you see the budget, since 2017-18, the 

budget presentation has been shifted to February 1, instead of the last working 

day of February.  This really helps to advance the expenditure cycle by two 

months.  It also helps the States.  The States are now able to plan their own 

budgets better as they are now aware of the details of the Centre’s fiscal plan of 

the upcoming year.  This reform has helped the State Governments plan their 

project financing, counterpart funding, implementation of Central projects and 

borrowing requirements well in advance. 

There is a continuous false narrative on tax devolution by the Opposition.  

The Congress and its alliance partners’ allegation about injustice to South India 

in particular overlooks the transformative fiscal reforms introduced by the NDA 

Government under the leadership of hon. Prime Minister Narendra Modi ji. 

 I would like to set the record straight. Madam, who can understand better 

the needs of the States? The then Chief Minister of Gujarat, our hon. Prime 

Minister Narendra Modi ji, the first Prime Minister, increased the devolution of 

funds to the States. From 30 per cent to 32 per cent, the UPA Government, during 

their ten years of regime, increased only two per cent. From 32 per cent, he 

increased it to almost 42 per cent. That means to say that during the UPA regime, 

it was only Rs. 81,795 crore but during 2014 to 2024, our tax devolution was Rs. 
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2,77,468 crore for Karnataka alone. Time and again, the Congress leaders from 

the Karnataka Government make an allegation that the Government is showing 

stepmotherly treatment towards them. The Grant-in-Aid from the Government of 

India between 2004 and 2014 was only Rs. 60,779 crore; as against this, during 

our regime, it is Rs. 2,08,832 crore, which is an increase of 243 per cent, or it is 

3.4 times more.  

 So, I would like to ask one thing to the Opposition. You talk about 

cooperative federalism only when it comes to the devolution of funds or Grants-

in-Aid, but when it comes to programmes, they do not care about it. The State of 

Karnataka was the first State, when Shri Basavaraj Bommai was the Chief 

Minister, which implemented the National Education Policy way back in 2020. But 

soon, when the Congress Government came into power in Karnataka, the first 

thing that they did is that they abolished the New Education Policy and they 

reversed it. They said that they will come out with a New Education Policy, a State 

Education Policy. Today, Madam, there is neither a New Education Policy nor a 

State Education Policy in Karnataka. The school education and higher education 

are in limbo. The students of higher education are facing hardships. I would like 

to ask one thing to the Leader of the Opposition. Is this the nyaya that you are 

talking to cater to your youth? For Yuva, is this the Nyaya that you want to give?  

 Madam Chairperson, regarding farmers’ welfare, the NDA Government has 

done remarkably. If you see the kind of allocation, no UPA Government has ever 

done it. Up to 2013 and 2014, they had allocated a very minimal amount. But our 

Government has spent over Rs. 3.24 lakh crore only under the Kisan Samman 
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Yojana. For the entire agricultural sector, the money allocated was only Rs. 

22,000 crore but in 2023-24 alone, our Government has allocated Rs. 1,53,000 

crore. This is our firm commitment towards agriculture and farming community.  

 In 2013-14, a loan of Rs. 7 lakh crore were extended to the farmers; 

whereas, under this Government, under the leadership of Narendra Modi ji, the 

loan is increased to Rs. 19 lakh crore to the farmers.  

Especially after the Covid Pandemic, when the prices of fertilizers 

increased in the world market, Prime Minister Shri Narendra Modi Ji did not pass 

any burden on to the farmers. Whatever the prices were of urea or DAP in 2018, 

it still exists even today, Madam, in spite of the geopolitical situation and post-

covid situation. When you come to MSP, I will give 2-3 examples. What was the 

support price during Congress regime? It was only Rs. 1310 per quintal. But 

today, it is about Rs. 3600 per quintal.  

 Similarly, jowar, pulses, oilseeds, in every food commodity, there is a 

substantial increase. Today, one of our learned senior Member of the Opposition 

Benches remarked and opined that our Finance Minister should have done Ph.D 

from economics. I beg to differ from his views because Madam, Niramala 

Sitharaman Ji from the time she has taken over, with so much of global 

challenges, she has proved that she is one of the most prudent, efficient, honest 

and successful Finance Ministers that India ever had. She will go down in the 

history for being so.  

 Madam, Kamaraj the great was not educated academically. But he had the 

heart and he had the mind. He was the first person in the country to give food 
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grains free of cost to the poor antyodaya. So, you need the good heart and the 

good mind.  Dil aur dimaag chahiye.  

 Regarding agriculture, a lot of people debated by lip sympathy. The sector 

of agriculture or the farming community cannot become rich overnight. By 

implementing right programmes only, we can achieve this. If you see this, the 

agriculture growth rate is 3.4 per cent in NDA’s regime. It was minus in Congress 

regime. We have established 9000 PACS multipurpose communities.  This is 

revolutionizing economics in the rural part of India. It can empower the 

communities by fostering the economic growth. That is why, the establishment of 

FPOs is the gamechanger in revolution.  

 Lastly, I would like to make some strong points about how UPA dealt with 

during their regime. For sixty years, the Opposition did only two things – doles 

and deals. They rolled out doles for the poor and deals for the rich and cronies. 

India has transformed in the last ten years breaking the convention of traditional 

politics. From mega scams, we have reached mega-projects. From 2G, coal scam 

to expressways and tunnels, Vande Bharat trains; from  entitlement to 

empowerment, from the very Congress guarantees to skill development, from 

symbolism to substance, from one AIIIMS to today we have established 26 AIIMS, 

from tokenism to totality and from nationalisation of banks to opening of 60 crore 

bank accounts in this country. This is our firm commitment. This is our firm 

dedication to ensure that we have built a robust nation under the leadership of 

Prime Minister Shri Narendra Modi Ji.  
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 So, I strongly believe this is not even less than one per cent of the total 

budget outlay. So, I support this Bill.  

 Thank you very much for the opportunity.  

SHRI CHAMALA KIRAN KUMAR REDDY (BHONGIR): Madam Chairperson, 

thank you very much for giving me this opportunity. I am a first-time elected 

representative of this House. For the last three sessions, I have been listening to 

the hon. President, hon. Prime Minister, Ministers from here on a number of 

occasions. But, whatever I listened is not at all practical.  Out of these 75 years of 

the Constitution, the Ruling side members were talking only about the last 10 

years as if in the remaining 65 years nothing had happened in this country. They 

talk as if they have built everything. They talk as if this country was started in 

2014.  In fact, according to them, the civilization was started in 2014. Frankly 

speaking, whatever they have spoken is not at all practical. Our Prime Minister 

Narendra Modiji, in the last 10 years, just thought about Gujarat from where he 

came as the Chief Minister.  The development that Gujarat has got, no other State 

in this country has got. This is a federal structure, and the Prime Minister is meant 

for all the States across the country, not just for Gujarat.  

 

17.42 hrs    

(Shri Krishna Prasad Tenneti in the Chair) 

Sir, I rise today to participate in the discussion on the Supplementary 

Demands for Grants.  I would like to draw the attention of this House to the 

pressing developmental needs of Telangana. Our State is just 10 years old.  It 
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was initially ruled by BRS Party.  It was mismanaged and taken to the doldrums 

of Rs. 7 lakh crore as loans. Today, every month we are paying Rs. 6,000 crore 

or more, just as an interest amount.  There is no capital involved.… (Interruptions) 

I know my friends want to talk to me but I have to address the Chair.  

Today, people of Telangana have elected eight Members of Parliament 

from Congress, and eight Members of Parliament from BJP. It is our responsibility 

to get this State back on to its normal stage because the elections are now over. 

We have to only work for development rather than arguing with each other in this 

House.  

I want to bring a few issues to your notice with regard to agriculture and 

irrigation. Our Telangana State is primarily an agrarian State with over 55 per cent 

of the population depending on agriculture. There are a number of significant 

issues with regard to the Minimum Support Price system in India. While the 

Government notifies MSP for more than 20 crops, the procurement process is 

severely limited and primarily focused on rice, wheat and coarse grains, and to a 

limited extent, pulses. 

In 2024, these issues sparked large scale farmers’ agitation where farmers 

demanded that the Government should procure all the crops covered under MSP, 

and make a legal guarantee. Now, they are talking as if they have done everything 

in the last 10 years; people of this country are very happy under their rule; and 

there is nothing happened in the last 70 years. It is only these 10 years, when 

everything has happened. In the last 10 years, there were more than 1,12,000 

farmers who committed suicide due to the wrong policies of this Government 
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which are not catering the needs of the farmers. Farmers have been used by this 

Government just as a vote bank. During the last two to three years, there are a lot 

of protests against this Government. But, still this Government is not listening to 

their demands. Instead, they are doing lathi charge on them. The same they did 

two days back outside Delhi also. India's agriculture exports have declined to 8.2 

per cent in the fiscal year 2023-2024, totalling to 48.82 billion which is falling short 

of the target of 60 billion set under the Agriculture Export Policy of 2018.  

 Sir, I want to say that there is minimal investment in agricultural research 

which was really successful. Investment in agricultural research has decelerated 

since 2011 but each rupee invested yields a return of nearly Rs. 13.85, which is 

13 times on this investment, the highest among farming-related activities, 

according to a working paper by the National Institute of Agriculture Economics 

and Policy Research.  

HON. CHAIRPERSON : Please conclude.  

SHRI CHAMALA KIRAN KUMAR REDDY: Sir, please give me one minute. I 

have got two other issues.  

 First is regarding the Palamuru-Ranga Reddy Lift Irrigation Scheme for 

which a promise was made by the then Government when the bifurcation 

happened that it would get the ‘National Project’ status. But till now, it has not got 

the ‘National Project’ status.  

 In regard to the cotton and paddy farmers, the other day, I met the hon. 

Minister also. As regards the procurement by the Cotton Corporation of India, they 

are creating a lot of nuisance which has to be sorted out.  
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 Now, I come to the health sector. The Domestic General Government 

Health Expenditure in the developed countries of the OECD is around 8.7 per cent 

of GDP.  

HON. CHAIRPERSON: Please conclude.  

SHRI CHAMALA KIRAN KUMAR REDDY: Sir, please let me speak. I am a first-

time MP. At least, I am putting some facts. It is a very useful information. Please 

let me put some facts. Not even two minutes are over.  

 Sir, I will tell you some figures. In contrast, India’s public health spending is 

abysmally low. According to the WHO and the World Bank, India’s General 

Government Health Expenditure has been just 0.9 to 1.2 per cent of the GDP in 

recent years.  

HON. CHAIRPERSON: Now, Shri Eswarasamy K. 

… (Interruptions) 

SHRI CHAMALA KIRAN KUMAR REDDY: Sir, I would like to say something with 

regard to my State. … (Interruptions) I would like to say with regard to urban 

development. … (Interruptions) Sir, I am just concluding. … (Interruptions) 

HON. CHAIRPERSON: Shri Eswarasamy K., please start your speech.  

SHRI ESWARASAMY K. (POLLACHI): Hon. Chairperson, Vanakkam. I thank 

you for allowing me to take part in the discussion on the Supplementary Demands 

for Grants for the year 2024-25. Our Prime Minister in February 2016 announced 

that by 2022 he would be doubling the income of farmers. But agriculture remains 

 
 English translation of the speech originally delivered in Tamil. 
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worst hit sector during the last 10 years. Agricultural sector is continuously facing 

a sharp decline in growth besides the situation of farmers getting worse day by 

day.  The Government had set a target of providing a monthly income of Rs 

22610/- to farmers by 2022. But actually, in the year 2021, as per the survey on 

the status of farmers’ families, they only have a monthly income of Rs 10218/-. 

Besides the loan amount on each farmer was Rs 47000/- in the year 2013 and 

which has grown up to Rs 74121/- during the year 2024. This Government had 

introduced the Crop Insurance Scheme with lots of fanfare in the year 2016. But 

this Government has failed to implement it properly. This has affected crores of 

farmers. The demands of farmers are ignored and the Insurance companies are 

making profit. As per the data of the Union Government, 4 to 6 crore farmers have 

registered under the Prime Minister Crop Insurance Scheme. But during the year 

2022-23, 7.8 lakh farmers have been given Rs 3,878 crore. But the Insurance 

companies have earned a profit of Rs 57,620 crore from 2016-17 to 2021-22. I 

represent Pollachi parliamentary constituency in Lok Sabha. Pollachi is called the 

coconut town. Since there is a record production of coconut in Pollachi area, it 

contributes much to the production and export of coir in the country. Out of the 

total coir production of the country, 60 per cent is manufactured by  Tamil Nadu. 

Thorugh this, there is a market for coconut products for Rs. 3000 crore annually. 

But coconut production has been affected during the last some years due to water 

shortage issues, inadequate rainfall, wilt diseases and other issues. Almost 40 

per cent of the coconut trees were affected due to these reasons and which has 

resulted in reduced exports. Moreover the Prime Minister’s Crop Insurance 
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Scheme has further increased the worries of farmers manifold. Instead of solving 

the issues concerning the Crop Insurance Scheme, the Union Government has 

started reducing its allocation. During 2023-24, the allocation for Crop Insurance 

Scheme was Rs 15000 crore and which has been reduced to Rs 14600 crore 

during the current year.  We expected that some additional amount will  be 

allocated for Crop Insurance through the Supplementary Demands for Grants but 

it ended in vain as no increase in allocation is made. Although the Union 

Government is not paying heed to the sufferings of poor farmers, Hon Chief 

Minister of Tamil Nadu Thiru M.K. Stalin and the Government led by him have 

been providing interest-free loans to farmers through cooperative banks and from 

May 2021 to December 2023, as much as an amount of Rs 35.85 crore has been 

given as loan to farmers. This is the achievement our Dravidian Model of 

Government. For  School Education, during the year 2024-25, Rs 73008 crore 

has been allocated. This is 0.73 per cent more than the Revised Estimate for the 

year 2023-24. For Higher Education the budget allocation during 2023-24 was Rs 

44,095 crore. In the Revised Estimates,  this was increased to Rs 57,244 crore. 

But this year the Budget Estimate stands at Rs 47,620 crore which is Rs 9624 

crore less than the revised estimate of the year 2023-24. Further the Budget 

allocation for Research has been reduced to Rs.350 crore during the current year 

from a budget of Rs 400 crore of the year 2023-24. Union Government has 

stopped the release of Rs 2100 crore under the Sarva Shiksha Abhyan. This is 

highly condemnable. Tamil Nadu did not accept the New Educational Policy as 

some provisions of that policy are against the Dual Language policy of the State 
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Government of Tamil Nadu. In this scenario, stopping the release of funds to the 

State is dictatorial attitude. That is why the people of Tamil Nadu gave you a 

defeat in the parliamentary elections held in Tamil Nadu. The Union Government 

has been continuosly ignoring the interests of Tamil Nadu. Instead of rectifying 

their mistakes, the Union Government continues to create financial crisis to the 

States ruled by Opposition parties other than BJP and its Allies. I will conclude my 

speech with a couplet from Tirukkural.  

“VelanRu VenRi Tharuvathu Mannavan Kolathoovung KoDaa Thenin”. 

Muthamizh Arignar Dr. Kalaignar has written the meaning for this Kural 

couplet. It is not the javelin that gives victory to the King but the Sceptre swayed 

with Unity. Good Governance is termed as Sengol, the Sceptre here in this 

couplet. It is not the symbols that are considered important. I therefore urge that 

the Union Government, instead of fighting with the State Governments of the 

Opposition ruled States, should concentrate in allocation of adequate funds for 

the implementation of Schemes in major sectors, particularly for Tamil Nadu. 

Thank you. Vanakkam. 

®ी जुगल िकशोर (जÌमू) : सभापित जी, पहले तो म§ आपका आभार ÿकट करता हंूॅ िक आपन ेमुझे 

वषª 2024-25 के िलए अनदुान कì अनपुूरक मांगŌ पर हो रही चचाª म¤ भाग लेन ेका अवसर ÿदान िकया 

है । 

 महोदय, 87,762 करोड़ Łपये कì रािश कì मांग कì गई है । म§ इन अनदुान कì अनपुूरक मांगŌ 

के प± म¤ खड़ा हòआ हंूॅ, समथªन करता हॅूं । महोदय, म§ कहना चाहता हंूॅ िक  दिुनया कì सबस ेतेज़ी स े

बढ़ती अथªÓयवÖथा आज भारत बना हòआ है । यह म§ नहé कह रहा । आज िवĵ कì बड़ी-बड़ी शिĉयां 

ऐसा कह रही ह§ । महोदय, कृिष और िकसान को राहत दने ेके िलए ÿावधान इसम¤ रखा गया है । िवशेष 
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तौर पर ÿधान मंýी िकसान सÌमान िनिध योजना के िलए यहां पर 3132 करोड़ Łपये कì मांग कì गई 

है । जो काम चल रहे ह§ और िजन योजनाओ ंका लाभ लोगŌ को िमल रहा है, उस ेपूरा करने का लàय 

रखा गया है ।  

 महोदय, म§ कहना चाहता हंूॅ िक नौजवानŌ को Öवरोजगार के अवसर द ेकर मोदी सरकार ने 

एक बड़ा कदम आज उठाया है । आज गरीब स ेगरीब Óयिĉ को भी आशा बंधी है िक हम भी आग ेबढ़ 

सकते ह§ और अपने पैरŌ पर खड़े हो सकते ह§ । यह िवĵास आज दशे के गरीब को नर¤þ भाई मोदी जी 

पर है । िवशेष तौर पर अगर म§ जन-धन योजना का िज़ø कłं तो हम सब जानते ह§ िक  जन-धन योजना 

के खाता धारकŌ के खाते म¤ आज 20 हज़ार, 30 हज़ार, 50 हज़ार Łपये गरीब स ेगरीब पåरवार म¤ ह§ 

और उनका मनोबल इससे बढ़ता है तथा उनको लगता है िक हम भी इस समाज का िहÖसा ह§ ।  

 यह अवसर भी आज देश के ÿधानमंýी नरÆेþ भाई मोदी जी ने देश के गरीबŌ को िदया है । 

हमारे कांúेस पाटê के भाई कभी-कभी इसका मजाक उड़ाते थे । आज उनको भी समझ आ गई िक इस 

जनधन खाते का लाभ हमारे गरीब भाई को िमल रहा है । 

 महोदय, ÖवाÖÃय ±ेý म¤ जो योगदान मोदी सरकार का रहा है, शायद ही इससे पहले िकसी 

सरकार का रहा होगा । ÖवाÖÃय ±ेý म¤ मोदी सरकार न ेजो कदम उठाया है, वह बहòत ही सराहनीय   

है । म§ यहां पर आयÕुमान योजना का िजø कर रहा हóं । िवशेष तौर पर, अब सड़क दघुªटना म¤ घायल 

हòए Óयिĉ का इलाज भी Āì म¤ होगा, कैशलेस होगा । इसके िलए 127 करोड़ Łपये कì रािश इस मांग 

म¤ रखी गई है । यह गरीब को एक बहòत बड़ी राहत देने वाली बात होगी । पहले वे अपना इलाज नहé 

करवा पाते थे ।  

 महोदय, म§ कहना चाहता हóं िक आज देश के ÿधानमंýी मोदी जी के नेतृÂव म¤ देश कì जनता 

कì वैिĵक सिुवधाओ ंकì ओर Åयान िदया जा रहा है, जो िक पहले नहé िदया जाता था । पहले लोक-

लभुावने नारे िदये जाते थे, लेिकन िकसी पर भी अमल नहé होता था । आज चाहे एयरपोटªस हŌ, रलेवे 

Öटेशंस हŌ, हाइवेज हŌ, ए³सÿेस हाइवेज हŌ, हमार ेिबजली ±ेý म¤ øांित आई है । जल जीवन िमशन 
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के माÅयम से पानी कì उपलÊधता बढ़ी है । इसके अलावा भी कई सारी बड़ी-बड़ी योजनाए ंदेश के 

िलए समिपªत कì गई ह§ ।  

 महोदय, यूपीए और िवशेष तौर पर कांúेस के समय बजट म¤ रखा गया पैसा भी ÿदेशŌ तक नहé 

पहòंचता था । इसके ÿमाण ह§ । वह पैसा वहां लगता भी नहé था । लेिकन, आज जो कहा जाता है, वही 

िदया जाता है और वह पैसा úाउÁड पर लगता भी है ।  

 महोदय, म§ कहना चाहता हóं िक ÿधानमंýी जी कì लोकिÿय योजना का ही पåरणाम है िक आज 

हर गरीब के खाते म¤ 10 हजार Łपये से लेकर 50 हजार Łपये ह§ । यह उस गरीब का मनोबल बढ़ाने 

का काम करता है । इसका िजø म§ने पहले भी िकया है । िवशेष तौर पर अगर म§ अपनी बहनŌ कì बात 

कłँ तो आज सेÐफ हेÐप úपु के माÅयम से देश कì बहनŌ को ÿधानमंýी नरÆेþ मोदी जी ने सहयोग 

िकया है । इससे हमारी बहनŌ का मनोबल बढ़ा है । अब वह आÂमिनभªरता कì ओर आगे बढ़ी ह§ । हम 

सब जानते ह§ िक पहले बहनŌ को घर चलाने के िलए अपने मदŎ कì तरफ देखना पड़ता था, बड़Ō कì 

ओर देखना पड़ता था, लेिकन आज देश कì बहन¤ िकसी पर भी िनभªर नहé ह§ । अब वह घर का खचª 

Öवयं भी चला सकती ह§ । वह अपने आप म¤ गवª भी महसूस करती है । वह उस देश कì नागåरक ह§, 

िजस दशे के ÿधानमंýी नरÆेþ भाई मोदी जी ह§, जो देश के गरीब और गांव कì िचंता करते ह§ । 

 महोदय, ब§िकंग ±ेý म¤ भी काफì सुधार हòए ह§ । अब ब§कŌ के Öवभाव भी बदले ह§ और काम 

करने का तरीका भी बदला है । आज हमार ेब§क आदर और मान-सÌमान के साथ गरीब को कुसê देकर 

बैठाते ह§ । ब§क उनकì जŁरत को भी पूरा करते ह§ । उÆह¤ मालूम है िक इस गरीब के पीछे आज देश के 

ÿधानमंýी खड़े ह§ । 

 महोदय, आज सड़क पर रहेड़ी और फहड़ी लगाने वाला Óयिĉ भी अपने आप म¤ गवª महसूस 

करता है । वे कहते ह§ िक मोदी जी ने हम¤ इस लायक समझा है िक हम अपने काम को बढ़ाने के िलए 

ब§क का सहयोग ले सकते ह§ ।… (Óयवधान) 

माननीय सभापित : माननीय सदÖय, आप एक सेक¤ ड के िलए łिकए । 

… (Óयवधान) 
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माननीय सभापित: माननीय सभासदŌ, अगर सभा कì सहमित हो तो सभा कì कायªवाही आठ बजे 

तक बढ़ा दी जाए, ³यŌिक मेर ेपास इस िवषय पर बोलने वाले वĉाओ ंकì लंबी सूची है । ³या आप 

सब कì सहमित है? 

अनेक माननीय सदÖय: जी हा ँ। 

माननीय सभापित: ओके । 

®ी जुगल िकशोर : सभापित जी, म§ कह रहा था िक आज सड़क पर रेहड़ी और फहड़ी लगाने वाला 

भी अपने आप म¤ गवª महसूस करता है । वह कहता है िक मोदी जी न ेहम¤ इस लायक समझा िक हम 

अपन ेकाम को बढ़ाने के िलए ब§क का सहयोग ल ेसकते ह§, लोन ल ेसकते ह§ । 

18.00 hrs 

उÆह¤ एक के बाद एक लोन देने कì ÓयवÖथा देश के ÿधान मंýी नरÆेþ भाई मोदी जी ने कì है ।  

 महोदय, जÌमू-कÔमीर म¤ बहòत सारी योजनाए ंतेज गित के साथ आग ेबढ़ रही ह§ । िव° मंýी 

जी ने हम¤ भरोसा भी िदलाया है िक ये ÿोजे³ट, ये योजनाए ंिजस तेज गित के साथ आगे बढ़ रही ह§, 

इनम¤ कोई Łकावट नहé आएगी । यह जÌमू-कÔमीर के लोगŌ के िलए एक राहत कì बात ह ै। 

महोदय, म§ अंत म¤ कहना चाहता हóं िक भारत-पाक सीमा पर बनी िडच, नहर और बांध सरु±ा 

कì ŀिĶ से बनाए गए ह§ । कई वषŎ स ेसीमावतê ±ेý म¤ चाहे वह सÌब िवधान सभा हो या मढ़ िवधान 

सभा हो या आर. एस. परुा िवधान सभा या िबशनह िवधान सभा हो, वहां के िकसानŌ को िकÆहé कारणŌ 

से उनका मुआवजा वषª 2012 से नहé िमल रहा है । म§ चाहता हóं िक इन अनुपूरक मांगŌ म¤ उनका भी 

Åयान रखा जाए, तािक िकसानŌ को मुआवजा िमल सके ।  

महोदय, हर ±ेý के िवकास के िलए अनुदान कì अनपूुरक मांगŌ का म§ समथªन करता हóं और 

अपनी बात समाĮ करता हóं । आपने मुझे मौका िदया, इसके िलए आपका बहòत-बहòत धÆयवाद । 

SHRI SRIBHARAT MATHUKUMILLI (VISAKHAPATNAM): Thank you, 

Chairperson, Sir. I am here to speak on the Supplementary Demands for Grants 

– First Batch for 2024-25 on behalf of the TDP. 
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Although the budget sought is Rs. 87,762 crore, the actual cash outflow of 

Rs. 44,000 crore is less than one per cent of the overall budget. By any count, I 

would say that that is good planning. Leading an organization myself, I have often 

found that in the middle of the year, we deviate more than one per cent. So, I 

would like to acknowledge and appreciate that. In regard to some points spoken 

by the Opposition in terms of the growth, on inflation and on the manufacturing 

sector, I think there seems to be a rhetoric, a lot more than a call for action. It is 

because on one count, we say that inflation should not grow, but on the other 

count, we are saying that the repo rate also should not be cut down. I would 

request the Government to cut down the repo rate to kick-start the manufacturing 

sector and increase its growth, which would overall lead to the growth of the Indian 

economy. It is much needed, and I would definitely ask for that. 

In this Batch of Supplementary Demands for Grants, I would like to speak 

about some specific points, in particular for the Ministry of Steel. I would like to 

acknowledge and thank the Finance Minister and the Prime Minister for allocating 

Rs. 1,650 crore of funds to revive the RINL Steel Plant. I am very happy to state 

that from the verge of almost being shut down with only one furnace running, now 

there are two furnaces running at more than 100 per cent rated capacity over the 

last month-and-a-half or two. With the continued support of the Government, I am 

sure that all three furnaces will be running, and we will be able to take care of the 

salaries of all the staff members. I would like to acknowledge this. 

The second thing that I would like to bring up is the footwear industry. I have 

a peculiar problem, Chairperson Sir. I have a foot condition which requires a 



16.12.2024     1047 
 

certain kind of footwear. I was searching for it in India, but I could not find it. I had 

to go to Germany, and a friend of mine got a cast made for me, and I got that 

footwear. That is what I am wearing right now. But then when I went to the 

Standing Committee on Commerce, I realized that there is a Footwear Design 

and Development Institute under the Commerce Ministry. With the support of hon. 

Minister, Piyush Goyal ji, I went and visited the institute, and I was very happy to 

see the kind of research that is happening over there. Alas, most of India does 

not even know about the research that is happening. So, I request the Finance 

Minister to consider this footwear industry and the Footwear Design Institute to 

really proliferate its activities to the wider nation because the footwear industry is 

not very concentrated today. It is quite disorganized. The other thing I would 

request is to separate it from the leather industry because not all footwear is 

leather now. All different kinds of materials are coming into it. 

The next point is about urban planning. When we think of big cities in India, 

say Bangalore, a lot of people remember traffic. When we say Delhi, people think 

of pollution. When we say Mumbai, people worry about cost of living. So, the 

money that happens to be transferred to urban local bodies is a mere 0.5 per cent 

of the GDP, but the contribution of cities to our GDP is almost 60 per cent. 

 I would also request that if there are good cities that are planning for the 

future and if they can be incentivised through grants for major infrastructure 

development, then that would help us abate these problems pre-emptively instead 

of being reactive. I think that it would be a great thing for the nation. 
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 Coming to the State of Andhra, I would like to request that over the last five 

years because of the potential mal-intent and delay of many critical projects like 

Amaravati or Polavaram, the cost of these projects has increased from 25 per 

cent to 55 per cent. We request the support of the Central Government in line with 

what has already been announced in this Budget to develop our capital city of 

Amaravati and to complete the Polavaram project by 2028. 

 Finally, I would like to end with a point on the State that if we want 

unemployment to come down and if we want the GDP to grow really quickly to 

achieve our goal of Viksit Bharat by 2047, I would also request some money to be 

considered for the skill census -- as the money dedicated for the census -- to be 

done nation-wide similar to what we are speaking in the State of Andhra. If we 

can bridge the gap between what the industry needs and what is the available 

workforce and start bridging the gap through skill development and education, 

then I think that this demographic dividend that exists will become a huge dividend 

for the nation and help not just the State of Andhra Pradesh prosper, but all the 

States of India prosper. 

 With these few points, I would like to thank the Chairperson for the time 

given to me to speak. I would like to thank the Finance Minister again for the 

support extended to the State of Andhra Pradesh and to the steel plant in my 

Parliamentary Constituency of Visakhapatnam. Thank you. 

®ी राजेश रजंन (पूिणªया) : सभापित महोदय, म§ माननीय िव° मंýी महोदया जी स ेÊलैक मनी के 

बार ेम¤ जानना चाहता हóं । ÿधानमंýी जी का नोट बंदी एक Öविणªम िनणªय था । उस नोटबंदी के बाद 

आपन ेकालाधन के बार ेम¤ भी जानकारी नहé दी, िकतना पैसा आया, उसकì भी जानकारी नहé दी । 
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दस लाख करोड़ Łपये स ेऊपर के िकतन ेजाली नोट ह§, ब§क स ेगैिपंग है, उसकì भी जानकारी नहé 

दी । िकतना पैसा आपन ेअकाउटं म¤ िदया, पÆþह लाख Łपये कì भी जानकारी नहé दी ।  

जीएसटी के बार ेम¤ िसफª  इतना कह¤ग े िक जीएसटी बड़े ÓयापाåरयŌ का चोरी का सबस ेबड़ा 

राÖता है । िमिडल ³लास ÓयापाåरयŌ के िलए िहÆदÖुतान म¤ एक कपड़े कì कìमत दो सौ Łपये है और 

हम जीएसटी भी दो सौ Łपये द¤गे । िमिडल ³लास को िकतना मुनाफा होता होगा, यह भारत सरकार 

का िदल ही जानता है, हम इस पर कुछ और नहé कह¤गे । ĂĶाचार को खÂम करने के िलए आप कुछ 

पैसा अलॉट कìिजए ।  

HON. CHAIRPERSON : Kindly address the Chair. 

… (Interruptions) 

®ी राजशे रजंन : सभापित महोदय, इस बार िबहार का पांच ÿितशत जीएसटी आपन ेकम ³यŌ 

िकया? इस बार पांच ÿितशत बजट िबहार का कम िकया है, वह िकस आधार पर िकया है? झारखडं 

का लगभग 1 लाख 36 हजार करोड़ Łपये जीएसटी का आपन ेरोक रखे ह§, आपको इस बार ेम¤ भी 

बताना चािहए । आप चार सौ Łपये प¤शन कब तक देते रह¤ग,े आप िजतना प¤शन द ेरहे ह§, ³या कभी 

आम आदमी का वĦृा प¤शन या दूसर ेप¤शन को हजार Łपये या दो हजार बढ़ाने बढ़ान ेकì कोई योजना 

है?  

ÿधानमंýी आवास योजना आपका सपना है, यह अ¸छी बात है, इस रािश को कब बढ़ाएगंे? 

यह रािश बहòत कम है, इसस ेिकसी का भी सपना पूरा नहé हो सकता है । यह रािश गबन हो जाती है । 

आपन ेओडीएफ के िलए शौचालय कì ÓयवÖथा है, इसके िलए भी रािश िबÐकुल कम है, इस ेबढ़ाने 

कì जłरत है । आंगनबाड़ी, ममता, आशा, रसोइया के िलए सÿुीम कोटª  का आडªर है िक आंगनबाड़ी 

सेिवका 25 हजार Łपये, सहायक सेिवका को 18 हजार Łपये िकया जाए । आपने आशा और रसोइया 

को इस बार बजट म¤ भी कुछ नहé िदया है । ‘आयÕुमान भारत’ ÿाइवेट अÖपातल वाला बीस लाख, 

चालीस लाख Łपये का िबल बना देता है ।   
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सात-आठ लाख Łपये िबल बना देते ह§, आप सोच¤ िक  गरीबी रखेा और िमडल ³लास के लोग 

³या कर¤गे? आप ऐसा कर¤, एमआरआई, सीटी Öकैन, अÆय जांच¤ और दवाइयां Āì कर दीिजए, 

आयÕुमान मत दीिजए ।  

       महोदय, दो लाख करोड़ Łपये िबहार पर कजª ह ै। िबहार सरकार आज नहé, चाहे िजसकì भी 

सरकार हो, वतªमान हो या कोई भी रही हो, ÿधान मंýी जी ने गांधी मैदान म¤ िवशेष राºय कì दजाª कì 

बात कì थी । माननीय अटल जी के समय नीतीश जी के नेतृÂव म¤ हम सब साथी िमले थ ेऔर हमने 

िवशेष पकेैज का बड़ा łल िदया था । उसम¤ हमने कहा था िक िबहार कì िजतनी बंद पड़ी फैि³ůयां ह§, 

सासाराम, जूट िमल किटहार से लेकर िजतनी चीन िमÐस ह§, आप सारी फैि³ůयŌ के åरहेिबिलटेशन 

के िलए िवशेष पैकेज दीिजए । हमारी लगभग सारी फैि³ůयां बंद हो गई ं । झारखंड म¤ लगभग 43 परस¤ट 

फैि³ůयां बंद हो गई ं। मेरा कहना है ‘िवशेष राºय और िवशेष पैकेज’ । जब आप कोई भी बात करते ह§ 

तो जłर इस बात का ´याल रख¤ और बताए ंिक िवशेष राºय के बार ेम¤ आपके ³या िवचार ह§? 

 महोदय, सबसे बड़ी बात ÿधान मंýी सड़क योजना कì है । िबहार दिुनया का सबसे गरीब ÿदेश 

है । जाित जनगणना म¤ सामािजक, आिथªक और शै±िणक िÖथित म¤ िबहार दिुनया म¤ सबसे िनचले 

पायदान पर है । म§ आपसे बेरोजगारी भ°ा कì बात कहना चाहता हóं । दिुनया म¤ सबसे ºयादा पलायन 

और बेरोजगारी िबहार म¤ है । हम एजुकेशन úोथ म¤ सबसे नीचे ह§ । हम चाहते ह§ िक  प¤शन और छाýविृ° 

िमलनी चािहए । इसके साथ ही यवुा बेरोजगारŌ को कम से पांच से छ: हजार Łपये देने का काम कर¤ । 

 अब म§ अपने ±ेý के बारे म¤ एक बात कहना चाहता हóं । म§ म³का, मखान, मछली और चायप°ी 

के बारे म¤ आúह करना चाहता हóं । आप कम से इस योजना पर पांच फैि³ůयां म³का, मखान और 

चायप°ी के िलए द¤ । हमारा सपना है हाई डैम । आप नए भीम नगर बैराज के åरहेिबिलटेशन के िलए 

मदद कर¤ । 

 महोदय, िबहार के िनमाªण म¤ पयªटन कì सबसे बड़ी भूिमका है । िबहार के िनमाªण म¤ दो बाधक 

ह§, बाढ़ और सखुाड़ । हमारे ÿदेश के तीन िहÖसे बाढ़ से ÿभािवत ह§ । यहां के िलए रले योजना पर 

बजट द¤ । … (Óयवधान) 



16.12.2024     1051 
 

 महोदय, मझेु िसफª  इतना ही कहना है िक  िबहार म¤ एक हाई कोटª ब§च, पूिणªया म¤ आईआईएम 

और आईआईटी देन ेकì कृपा कर¤ । 

ADV. FRANCIS GEORGE (KOTTAYAM): Sir, while we discuss the 

Supplementary Demands for Grants, many of our colleagues have pointed out a 

lot of things but I will only cite one or two very pertinent issues. 

 The Agriculture Ministry and the other allied Departments are seeking a 

large amount under the Supplementary Demands. The point is, what is this 

amount going to be used for? 

 Sir, you know the difficulties that are being faced by the farmers. They are 

still out there. They are on a strike. But the point is whether the debt-ridden 

farmers will be helped out of these Supplementary Demands. Let us take a look 

at the bank loans. The irrecoverable loans are to the tune of Rs. 4,50,670 crore. 

In the case of the public sector banks itself, it is Rs. 3,16,331 crore; and in the 

case of scheduled commercial banks, it is Rs. 1,34,339 crore.  

But what we see is that in 2018-19, the Government of India, the Finance 

Ministry, wrote off Rs. 11.45 lakh crore. It is not the debts of farmers. I would like 

to know whether there will be some provisions. I would also like to know whether 

the Finance Minister will take some action to help the debt-ridden farmers. That 

is the one question that I would like to ask. 

 Sir, in 2018-19, Rs. 58,905 crore was written off by the State Bank of India. 

Will there be some action on the part of these debt-ridden farmers? I would like 

an answer from the hon. Finance Minister.  
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 Some of our colleagues especially from the State of West Bengal said that 

the State of West Bengal is being treated by the Government of India in a 

stepmotherly manner. I would like to say that in the case of Kerala, it is a stepped-

up stepmotherly treatment. I would cite one case of Vizhinjam International 

Seaport, a container terminal port. This is not a project of Kerala. This is a project 

which is to the benefit of the whole country.  

The hon. Finance Minister is here. She knows very well about the Viability 

Gap Funding (VGF). So, what is meant by Viability Gap Funding? It is a financial 

support mechanism to encourage public-private partnerships in infrastructure 

projects that are economically justified but not financially viable without additional 

financial support. What is the aim of Viability Gap Funding (VGF)? It is to bring in 

private sector participation in infra projects to promote infrastructure development 

and to reduce burden on the Government’s resources. Normally, it is provided as 

a grant and not as a loan. But in the case of Kerala alone, out of all the States in 

this country, it has been given as a loan. I would like an answer from the hon. 

Finance Minister in this particular case. 

 Sir, very recently, the Economic Affairs Department under the Finance 

Ministry gave in-principle approval to the Outer Harbour Project of VOC Tuticorin 

Port. We do not grudge it. We welcome it. This is a project made on the similar 

lines with Vizhinjam International Seaport. But why is the State of Kerala being 

treated like this?  

The Government of India is the number one beneficiary out of this particular 

project because by way of customs duty alone, the Government is going to get at 
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least Rs. 10,000 crore annually. What will the State of Kerala get? The State of 

Kerala will get just three paise out of the divisible pool. And also, an additional 

revenue to the tune of Rs. 6,000 crore will come to the Government of India, 

saving a foreign exchange, and it is an direct and indirect benefit to the nation. 

But then, we are being treated like this.  

 Sir, there are other issues also. In the case of Global City, which falls under 

the National Industrial Corridor Development Programme, the Global City, Kochi 

project, spanning 358 acres, aims to create 28.32 million square feet of 

infrastructure under the Kochi-Bengaluru Industrial Corridor. Kerala has already 

approved Rs. 840 crore for land acquisition, and a Market Demand Assessment 

Report confirms the project’s viability. 

 But the delay in final approval risks stalling this transformative initiative, 

which promises economic growth and next generation industrial hubs. 

Accelerated approval of the preliminary master plan and targeted infrastructure 

support are essential to realize this project’s potential.  

These are very vital issues concerning Kerala and also the whole of the 

nation. But the Government of India is treating Kerala in a stepmotherly, or as I 

have said earlier, in a stepped-up stepmotherly, fashion.  

HON. CHAIRPERSON: Please conclude. 

ADV. FRANCIS GEORGE : Kerala is seeking to face the severe financial 

challenges due to retrospective borrowing ceiling cuts; and also due to the 

reduced Central transfers, we are losing about Rs. 4,710 crore annually.  
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 To address this, Kerala seeks Rs. 24,000 crore as special package and 

also Rs. 25,000 crore for Vizhinjam and Rs. 5,000 crore for related infrastructure 

projects. Also the fund that Kerala has invested in national highway projects to 

the tune of Rs. 5,580 crore has been reduced from our borrowing limit and 

expedite the release of Rs. 2,586.95 crore pending funds under the 15th Finance 

Commission as health sector grants.  

 These are all being denied to the State like Kerala, which is a financially 

stressed State. So, as large sums are being appropriated under these Demands 

for Grants, the case of States like Kerala be considered in a beneficial and in a 

sympathetic manner. That is all.  

 Thank you, Sir.  

®ी शशांक मिण (देवåरया) : सभापित महोदय, आपने मुझे बोलने का मौका िदया, इसके िलए म§ 

आपका आभारी हóं ।  

म§ आज इस सदन म¤ वषª 2024-25 के िलए ÿÖतुत अितåरĉ अनदुान कì मांग का समथªन 

करने के िलए खड़ा हóं । इस सदन म¤ िपछले सĮाह करीब 87,000 करोड़ Łपये के अितåरĉ अनुदान 

कì ÿÖतावना रखी गई थी । उसम¤ शĦु नकद आउटÉलो करीब 44,000 करोड़ Łपये था, िजसम¤ 

बकाया मंýालय Ĭारा बचत या बढ़ी हòई वसूली से पूरा िकया जाएगा । यह क¤ þीय बजट का करीब 1.8 

ÿितशत है । यह िपछले वषª के 1.3 लाख करोड़ Łपय से कम है । यह सरकार को 2.4 लाख करोड़ 

Łपये डेिफिसट से कम ही रखेगा । इसके िलए म§ आदरणीय ÿधानमंýी जी, िनमªला जी और पकंज जी 

को साधवुाद देना चाहता हóं 

सभापित महोदय, आज से लगभग 48 घंटे पहले संिवधान कì 75वé वषªगांठ पर चचाª हòई, 

िजसम¤ माननीय ÿधानमंýी जी ने बहòत सुंदर उĨोधन िदया । उस उĨोधन के अंत म¤ उÆहŌने ‘सबके 

ÿयास’ का उÐलेख िकया । उÆहŌने उÐलेख िकया िक हम¤ हमार ेराÕů कì हनुमत शिĉ को जगाना 
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चािहए, तभी जाकर हमारा राÕů ‘िवकिसत भारत’ बनेगा । इस समय मुझे वह ÿेरणादायक Ĵोक याद 

आता है, जो हनमुान जी का है । जामवंत जी कहते ह§ -  

“कहइ रीछपित सनुु हनुमाना, का चुप सािध रहेहò बलवाना, 

 पवन तनय बल पवन समाना, बुिध िबबेक िबµयान िनधाना ।” 

हमारी जनता म¤ इतनी हनमुत शिĉ है, िजसको जगाने कì ÿेरणा उÆहŌने हम लोगŌ को दी ह ै। 

म§ समझता हóं िक इसी से हमारा बजट और अनदुान भी ÿेåरत है । 

सभापित महोदय, यह अनदुान आदरणीय दीन दयाल जी के एकाÂम मानववाद स ेभी ÿेåरत   

है । िवप± हर समय काटो-बांटो कì भावना से आगे बढ़ता है । हमारा सिंवधान और हमारी पाटê एकाÂम 

मानववाद कì भावना से एकजटु होकर अपने राÕů को आगे बढ़ाने के िलए बढ़ती है और यह अनदुान 

कì मांग उसको िसĦ करती है । इसके िवपरीत औपिनवेशक और संĂातवादी सोच वाली पाटê कांúेस 

ने हर समय िडप¤ड¤सी लाई है । हर समय लोगŌ को आिथªक åरहाई नहé, आिथªक गुलामी कì तरफ 

बढ़या है । इसके िलए म§ उनकì िनंदा करता हóं । बहòत सालŌ तक यह हòआ है । म§ चार ÿमुख िवषयŌ से, 

चार ÿमुख अनुदानŌ कì मांगŌ से अपनी बात आपके बीच म¤ रखना चाहता हóं ।  इसको अपने संसदीय 

±ेý देवåरया से जोड़कर रखना चाहता हóं ।  

पहला कृिष और िकसान कÐयाण के िलए 9,900 करोड़ Łपये का अनुदान है । यह हमारी 

सरकार का िकसानŌ पर Åयान क¤ िþत करने का जो लàय है, उसको दशाªता है । लेिकन, इसम¤ रोचक 

बात यह है िक कृिष संरचना और िवकास कोष के िलए महालोनोिब स राÕůीय फसल पूवाªनुमान क¤ þ 

के िलए कृिष िश±ा, ÿबंधन और सामािजक िव²ान के सजृन के िलए अनदुान िदया गया है ।  

सभापित महोदय, मेर ेिनवाªचन ±ेý म¤ तमकुहीराज एक िवधान सभा ±ेý है । वहां हम लोग कृिष 

िवīालय, कृिष क¤ þ और कृिष िवĵिवīालय बना रहे ह§ । योगी जी कì सरकार के साथ मुझे पूरा िवĵास 

है िक यह अनदुान उस िवīालय को सबके ÿयास के साथ आगे बढ़ाएगा, तािक वहां का िकसान आगे 

बढ़ पाए ।  
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दसूरा, नागåरक उड्डयन मंýालय के िलए 231 करोड़ Łपये का अनुदान है । हालांिक, यह 

छोटा है, लेिकन यह टीयर-3 और टीयर-2 िजलŌ पर क¤ िþत है । यह बहòत महÂवपूणª चीज है । हमारे 

दशे कì जो अिधकांश आबादी है, वह टीयर-3 िजलŌ म¤ रहती है, जैसे देवåरया ±ेý म¤ । इस अनुदान 

कì मांग म¤ उड़ान योजना, कÖटम और कागō के िलए सहायता है । मेरे िनवाªचन ±ेý म¤ एक बहòत सुंदर 

कुशीनगर एयरपोटª  है । उसम¤ हम लोग उड़ान कì ÓयवÖथा कर रहे ह§ । यिद  उसम¤ सबका ÿयास होगा 

तो हम लोग वहां पर कागō का भी टिमªनल लगाएगें । सबका ÿयास होगा तो वहां से लीची, आल ूऔर 

अÆय चीजŌ को भी भेज¤ग े । इस ÿकार से सबके ÿयास कì आवÔयकता है । इसके िलए म§ िफर स े

िनमªला जी को साधुवाद देना चाहता हóं । 

पोट्ªस, िशिपंग और जलमागª मंýालय के िलए 217 करोड़ Łपये का अनुदान है । यह जलमागª 

िवकास के िलए बहòत आवÔयक है, केवल तटीय इलाकŌ म¤ ही नहé बिÐक हमारी निदयŌ म¤ भी जलमागª 

बन रहा है । उसका एक उदाहरण हिÐदया पोटª है, िजस पर 150 करोड़ Łपये कì लागत स ेउसकì 

űेिजंग होगी, तािक वहां पर पूरे देश कì सामúी पहòंच सके ।  

सभापित महादेय, मेर ेलोकसभा ±ेý के बगल म¤ नारायणी नदी बहती है और पोटª का इंतजाम 

हो रहा ह ै। वहां पर भी हम लोग सबके ÿयास स ेकाम कर¤गे । वहां के दस िजलŌ कì आबादी से हम 

लोग कृिष उÂपाद ए³सपोटª कर पाएगं े। तभी हमारे ±ेý का िवकास होगा और तभी पूवा«चल उठेगा ।  

महोदय, वािणºय और उīोग मंýालय के िलए 2,165 करोड़ Łपये का कुल अितåरĉ अनदुान 

है, म§ उसके िलए साधुवाद देना चाहता हóं, ³यŌिक वह जÌमू और कÔमीर, उ°राखंड, िहमाचल जैसे 

िपछड़े इलाकŌ के िलए है, िजसे 500 करोड़ Łपये का अनुदान िदया गया है । म§ आपके Ĭारा यह बताना 

चाहता हóं िक िपछड़े इलाके, खासकर पूवा«चल जैसे इलाके, जहां पर वषª 1857 म¤ मंगल पांडे उड,े 

लàमी बाई उठé, लेिकन उसके बाद भी 90 साल तक इÆहé ±ेýŌ को ÿतािड़त िकया गया । म§ आपके 

Ĭारा इस सदन को बताना चाहता हóं िक ऐसे िपछड़े इलाकŌ म¤ आगे चलकर और अनदुान िदया जाए । 

महोदय, म§ सरकार कì इन अितåरĉ अनदुानŌ कì सराहना करता हóं, ³यŌिक यह गरीब, िकसान 

और िवशेष łप स ेदिलतŌ तथा िपछड़Ō के िलए होगा, लेिकन इसी के साथ-साथ यह अनदुान यवुाओ,ं 
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मिहलाओ ंऔर िकसानŌ के िलए स±म बनाएगा । दुभाª µय कì बात यह है िक 50 साल से ºयादा इस 

दशे म¤ िनभªरता कì मानिसकता बनाई गई और अ³ सर संिवधान को एक टूल के łप म¤ इÖतेमाल   

िकया । इसके िवपरीत माननीय ÿधान मंýी जी ने सबके ÿयास का जो मंý िदया है, उसस ेिवकिसत 

भारत का सूरज अवÔय उठेगा । इसके िलए हम लोग समिपªत ह§ । हम लोग चाहते ह§ िक अथªÓयवÖथा 

को बनाने के िलए 140 करोड़ नागåरक जाग¤, िसफª  हम और आप ही नहé, पूरा दशे जागे, तब जाकर 

िवकिसत भारत का सूरज उगेगा ।  

मेरे लोक सभा ±ेý म¤ 19 लाख मतदाता ह§ और 26 लाख नागåरक ह§ । ÿधान मंýी जी के 

आĽान से हम लोग उÂसािहत ह§ िक िवकिसत भारत के आंदोलन म¤ सबके ÿयास के तहत हम सब 

लोग शािमल ह§ । केवल सरकार ही नहé, बिÐक नागåरक, समाज और िनजी ±ेý भी िवकिसत देवåरया 

लोक सभा ±ेý कì िदशा म¤ काम करेगा, तभी िवकिसत भारत आग ेबढ़ेगा । यह अनुदान मझेु और मेर े

लोक सभा ±ेý के 26 लाख नागåरकŌ को िवशाल आÂमिवĵास ÿदान करता है । आपका बहòत-बहòत 

धÆयवाद । जय िहंद, जय भारत ।  

®ी राहòल कÖवां (चुł) : आपने मझेु वषª 2024-25 के बजट पर सÈलीम¤ůी िडमांड्स फॉर úांट्स पर 

बोलने का मौका िदया, म§ आपका बहòत-बहòत आभार Óयĉ करता हó ं। बहòत से सांसद सािथयŌ Ĭारा 

बहòत सी बात¤ कही गई ह§, म§ उनको åरपीट नहé करना चाहóंगा । म§ कृिष ±ेý से आता हóं । म§ राजÖथान 

के चłु लोक सभा ±ेý स ेएक सांसद के łप म¤ अया हóं । मेरा 85 ÿितशत ±ेý िकसानी क¤ िþत ह ै। 

एúीकÐचर स³ेटर के अंदर सरकार कì बहòत सारी ÖकìÌस ह§, जो करीब 25 Öकìम ह§ । उनम¤ स¤ůल 

स³ेटर ÖकìÌस ह§ और 8 स¤ůल ÖपॉÆसडª ÖकìÌस ह ै। एúीकÐचर के अंदर पीएम िकसान सÌमान िनिध 

16 Łपये 44 पैसे ÿितिदन देने कì बात कì है, उसके ऊपर 3,500 करोड Łपए का बजट बनाने का 

ÿोúाम िकया गया है । अगर आप ÖकìÌस को दखे¤ तो इन िपछले 10 सालŌ के अदंर बहòत सारी ÖकìÌस 

लॉÆच हòई ह§, लेिकन उन ÖकìÌस कì वैÐयू ³या है और आज वे कहां Öट§ड करती ह§, उस पर बहòत 

मंथन करना पड़ेगा । म§ समझता हóं िक मंýालयŌ को भी इनके बारे म¤ बहòत वैÐयूएशन करनी पड़ेगी । 
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Where are we standing after ten years of launching of these schemes at some 

particular point in time?  

सर, ÿधान मंýी फसल बीमा योजना कì Öकìम के बार ेम¤ आज भी म§ने बात कही थी । यह एक 

अ¸छी Öकìम थी, लेिकन आज हालत कैसी है? राजÖथान Öटेट, जहां से हम आते ह§, वहां एक-एक 

साल से ऊपर हो चुका है, लिेकन सरकार अपने िहÖसे कì ÿीिमयम रािश नहé भरती है । दो परस¤ट 

कì रािश िकसानŌ ने भर दी है और अपना ÿीिमयम भर िदया है, लेिकन आज राºय सरकार वषª 2023-

24 कì रबी कì रािश को भरने म¤ स±म नहé है । वह एक-एक साल से प¤िडंग पड़ी है । गाइडलाइंस यह 

कहती है िक अगर आपको टाइम पर बीमे का ³लेम िडÖबसª नहé होगा तो बीमा कंपिनयां या राºय 

सरकार इंटरेÖट के साथ पेम¤ट द¤गी, लेिकन इंटरÖेट तो छोिड़ए, आज तक मूल रकम भी नहé िमल रही 

है ।  

वहां पर िकसानŌ को वषª 2023 कì खरीदी कì पेम¤ट नहé िमल रही है । वहां िकसान धरने पर 

बैठने को मजबूर ह§ और उसी तरीके से आज िकसान िदÐली के पास बॉडªर पर बैठे हòए ह§ । राजÖथान 

म¤ ट¤परचेर 3 से 4 िडúी पहòंचने वाला है, लेिकन मजबूरी म¤ वहां पर िकसानŌ के बैठने कì बात हो रही 

है । एमएसपी को बाजरे म¤ शािमल िकया गया, िमलेट ईयर के नाम पर केवल बात¤ चलé, लिेकन आज 

तक राजÖथान कì सरकार ने एक दाना भी बाजर ेका परचेज नहé िकया ह ै। ओन-ेपौने भाव तथा 400-

400 Łपये ि³वंटल गैप पर माक¥ ट म¤ बाजारा िकसान को बेचना पड़ा । मूंग और मूंगफली कì खरीद कì 

बात चल रही है, लेिकन कोई ³लेåरटी ही नहé है । 

 आप कहते ह§ िक हम एमएसपी कì 22 øॉÈस को परचेज कर रहे ह§ और Öटेट गवनªम¤ट कहती 

है िक हम¤ नेफेड ने कहा है िक 25 परस¤ट ही खरीदना है, लेिकन मूंग कì 5 परस¤ट भी परचेिजंग भी 

नहé हòई है । वहां पर पोटªल भी खलुा था । मूंगफली और ितलहन म¤ हम िडप¤ड करते ह§ और िवदेशŌ स े

मंगाते ह§, लेिकन आज कì तारीख म¤ बीकानेर, डूंगरगढ़, चुł, सरदार शहर म¤ िकसान सदê के अंदर 

तीन-तीन रात इंतजार करता है, तब जाकर नंबर आता है । इस समय कोई करÈशन को रोकने वाला 

नजर नहé आता है । 
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मेरा आपस ेकहना है िक सरकार कì अनेकŌ ÖकìÌस लांच हòई ं ह§ । दस हजार एफपीओज़ बनाने 

कì बात कì थी, लेिकन एफपीओज़ के अंदर ³या एि³टिवटी है? आप िकसान के खरीद क¤ þ तक नहé 

खोल पा रहे ह§, एफपीओज़ केवल फिटªलाइजसª को बेचने का काम कर रहे ह§, जो चुł िजले के अंदर 

नहé, पूर ेराजÖथान के अंदर कर रहे ह§ । नमो űोन दीदी योजना म¤ चूł िजले म¤ केवल एक दीदी है । 

पूरे पांच साल के अंदर एक űोन िमला है । एक űोन दीदी है । हम िकसके पास जाए ंऔर िकससे बात 

कर¤ । 

िकसानŌ के धरने के इÔयू से पता चलता है िक Öकìम कì इÌÈलीम¤टेशन म¤ इतनी Éलॉज़ ह§ िक 

उनको इÌÈलीम¤ट करने कì तरफ Åयान नहé जाता है । म§ मंýी महोदया स ेिनवेदन कłंगा िक िकसान 

कì हालत बहòत खराब है । इस ठंड म¤ हम िबजली कì बात करते ह§ । आपने आरडीएसएस कì Öकìम 

लॉÆच कì । राजÖथान को 11 हजार करोड़ Łपये िमल,े लेिकन दो-दो साल तक भी कने³ शन नहé 

िमल रहा है ।  भारत सरकार के Ĭारा एक गाइडलाइंस दी गयी िक 50 हजार Łपये तक ए³सप¤िडचर 

होगा तो ढािणयŌ म¤ लाइट द¤ग े। 11 साल के बाद भी चłु िजले कì 48 हजार ढािणयŌ को आज भी 

रोशनी कì जłरत है । यह जो 50 हजार Łपये का ³लॉज है, म§ राजÖथान से आता हóं और हमारा 

एåरया बहòत बड़ा ह ै। इस 50 हजार Łपये के ³लॉज के कारण हम ढािणयŌ म¤ कभी भी कने³शन देने 

म¤ कामयाब नहé हो पाएगंे । 

 म§ मंýी महोदय से åर³वÖैट कłंगा िक इस ³लॉज को हटाकर एक लाख Łपये ÿित Óयिĉ कì 

³लॉज को डाल¤ तािक लोगŌ को कन³ेशन िदया जा सके । म§ úामीण िवकास मंýालय के बारे म¤ बात 

करना चाहóंगा । 19 हजार करोड़ Łपये úामीण सड़क योजना के िलए िदए जाएगें । सेक¤ ड और थडª फेज 

म¤ हम रोड को वाइडन और Öů§थन कर रहे थे और अचानक से फोथª फेज आता है िक ढाई सौ कì 

आबादी के गांवŌ को जोड़ने का काम कर¤ग े। हमारे चुł म¤ सौ ÿितशत गांव जुड़े हòए ह§ और हम¤ ए³Öůा 

रोड्स कì जłरत है । वह रोड्स कहां से लेकर आए ं³यŌिक Öटेट गवनªम¤ट के पास पैसा नहé है ।  

मेरा आपसे िनवेदन है िक ÿधान मंýी úामीण सड़क योजना कì गाइडलाइंस को च¤ज करके 

इसे ढाई सौ कì आबादी से घटाकर डेढ़ सौ िकया जाए और मÐटीपल कनेि³टिवटी का ÿावधान िकया 
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जाए । वषª 1998 म¤ माननीय अटल िबहारी वाजपेयी जी यह योजना लकेर आए थे और आज भी गांव 

म¤ कनेि³टिवटी का दूसरा कोई ÿावधान नहé है । Öटेट गवनªम¤ट के पास न पसैा है, न Öůीम है, न काम 

करने के िलए िसÖटम है ।  

म§ मंýी महोदय स ेिनवेदन कłंगा िक úामीण िवकास मंýालय कì इस योजना म¤ अलग-अलग 

गांवŌ को जोड़न ेका ÿावधान िकया जाए । कम से कम पचंायत हेड³वाटªर तक तो गांव जड़ु¤, ऐसा 

ÿावधान करने का आप काम कर¤ ।  

माननीय सभापित : कृपया, आप कन³लूड कìिजए । 

®ी राहòल कÖवां : सर, म§ एक िमनट म¤ अपनी बात समाĮ कर दूगंा ।  

 सर, सीआरआईएफ के िलए 2150 करोड़ Łपये का ÿावधान िकया गया है । सीआरआईएफ 

कì सेत ुबंधन Öकìम िपछले साल लॉÆच कì गयी थी । सेतु बंधन Öकìम के ट¤डर माचª, 2023 म¤ हòए 

और अब वषª 2025 आने वाला है, लेिकन आज तक काम Öटाटª  नहé हòआ है । गितशिĉ का वह पोटªल 

³या काम कर रहा है, जहां रलेवे और रोड िडपाटªम¤ट आपस म¤ बात ही नहé कर पा रहे ह§, ³यŌिक 

रेलवे िडपाटªम¤ट एनओसी नहé दे रहा है । 

 मेरा अतं म¤ इतना ही कहना है िक अनेकŌ ÖकìÌस लॉÆच हòई ंलेिकन िकसान और िकसानी 

को कोई फायदा नहé िमल पा रहा है । आज úामीण िवकास मंýालय कì सांसद आदशª úाम योजना के 

िलए जब हम लोगŌ ने बीडीपी बनायी तो उसके िलए 22 से 25 करोड़ Łपये तक कì इनवÖेटम¤ट कì 

आवÔयकता थी । इसके िलए फंड कहां से लेकर आए?ं एमपीलेड के िलए पांच करोड़ Łपये िमलते     

ह§ । 15 साल पहले भी पांच करोड़ Łपये एमपीलेड म¤ होते थे और आज भी पांच करोड़ Łपये ही ह§ । 

इसस ेआप एक गांव म¤ एक कमरा नहé बना सकते ह§, ³यŌिक एक लाख Łपये एक पचंायत के िहÖस े

म¤ आता है । इस एमपीलेड को बढ़ाया जाए और साथ ही साथ सांसद आदशª úाम योजना के िलए 

úामीण िवकास मंýालय को एक अलग से फंिडंग का पैटनª िदया जाए जो लॉÆग टमª फाइन§Öड हो, 

िजसकì िकÔत भरने का काम भारत सरकार कर ेतािक गांव और िकसान को मजबूत िकया जा सके ।  
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म§ आपका आभारी हóं िक आपने मुझे इस सबजै³ट पर बोलने का मौका िदया । बहòत-बहòत 

धÆयवाद । 

®ी धम¥Æþ यादव (आज़मगढ़) : धÆयवाद सभापित जी । सभापित जी, माननीय िव° मंýी जी Ĭारा 

ÿÖतुत अनदुानŌ कì अनपूुरक मांगŌ का अपनी पाटê कì ओर स ेम§ परुजोर िवरोध करता हóं । िवरोध 

केवल इस बजट कì Öवीकृित और िवरोध का नहé है । सरकार कì एक ÿिøया है, आप बजट ल¤गे, 

लेिकन सवाल इस बात का है िक िजन मĥुŌ पर, िजन बातŌ और वायदŌ के साथ यह सरकार िदÐली 

म¤ बैठी है, म§ पूछना चाहता हóं िक हर साल दो करोड़ रोजगार देने का वायदा आपने िकया था, लेिकन 

आजाद भारत म¤ सबसे ºयादा बेरोजगारी दर अगर कभी हòई है तो वह आज कì तारीख म¤ है । लेिकन 

िव° मंýी जी इस मुĥे पर आप कभी बात नहé करती ह§ । पÈपू भाई कालेधन कì चचाª कर रहे थे और 

म§ उनकì बात का समथªन करता हóं । िÖवस ब§क स ेसौ िदन म¤ काला धन लाने का वायदा करने वाले 

लोग 11 साल म¤ भी काला धन नहé ला पाए ह§ । 

माननीय सभापित : आप चेयर को एűेस कìिजए । 

®ी धम¥Æþ यादव : सभापित जी, हमार े िकसान भाइयŌ को Öवामीनाथन कमेटी कì िसफाåरशŌ के 

अनłुप उनकì फसलŌ कì लागत का डेढ़ गनुा समथªन मूÐय देने का कानूनी वायदा करने के बावजूद 

केÆþ कì सरकार न ेआज तक उस कानून को लागू करना तो बहòत दरू कì बात है, अगर उस मांग को 

लागू करने के िलए िकसान हåरयाणा स ेचलते ह§ तो उÆह¤ िसंघ ुबॉडªर पर ही रोक िदया जाता है । 

 वे नहé मानते ह§ तो जेलŌ म¤ डाल िदए जाते ह§ । उन पर फायåरंग कì जाती है । ढŌग करन ेके 

िलए उन पर फूल भी बरसाए जाते ह§, लिेकन उसके बाद फायåरंग भी कì जाती है । यहां संसद म¤ बैठे 

हòए सांसदगण अगर उन िकसान भाइयŌ से जेल म¤ जाकर िमलने कì कोिशश करते ह§ तो उÆह¤ भी हमार े

िकसान भाइयŌ से नहé िमलने िदया जा रहा है । िकसानŌ के ऊपर ऐसा तांडव या तो अंúेजŌ के शासन 

म¤ हòआ होगा या आज भारतीय जनता पाटê के शासन म¤ हो रहा है ।  

 सभापित जी, म§ माननीय िव° मंýी जी से कहना चाहता हó ँिक मझेु इस बात का बड़ा अफसोस 

है िक आपने एमएसपी जारी नहé कì । आपने लगभग सभी िवभागŌ के िलए बजट म¤ अनुपूरक मांग¤ कì 
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है । लगभग 102 मदŌ म¤ मांग कì गई है और 102 मदŌ म¤ िजतनी भी मांगे ह§, उन सब पर तो म§ ÿकाश 

नहé डाल पाऊंगा, ³यŌिक मझुे सभापित जी इतना समय नहé दे पाएगंे, लेिकन म§ने िजन-िजन पर भी 

नजर दौड़ाई, वहां पर आपने कहé भी काम नहé िकया है । 

HON. CHAIRPERSON : Hon. Member, please address the Chair. 

 ®ी धम¥Æþ यादव : जी, म§ आपको ही एűेस कर रहा हó ँ । अगर म§ िकसानŌ कì बात कłं तो आप 

उनको डीएपी खाद नहé दे रहे ह§ । आप उÆह¤ एमएसपी नहé दे रहे ह§ । कजª माफì का वादा आपने िकया 

था, लेिकन आज तक कजª माफ नहé हòआ । अगर कोई बड़े उīोगपित ह§ तो उनके लाखŌ-करोड़Ō Łपये 

का कजª माफ हो जाएगा, लेिकन िकसानŌ के ऊपर अगर 10-20 हजार Łपये भी छूटते ह§ तो उनके 

ऊपर आपकì सरकार के माÅयम से पिुलस से वसूली करवाई जाती है । म§ इस मौके पर अपन ेिकसान 

भाइयŌ के िलए मांग करता हó ँिक जैसे उ°र ÿदेश म¤ समाजवािदयŌ ने कभी ऐसी ÓयवÖथा बनाई थी 

िक उÆहŌने िकसानŌ को प¤शन देने का काम िकया था, हम चाहते ह§ िक केÆþ सरकार हमार ेिकसानŌ 

को भी प¤शन दे और हमार ेमजदूरŌ को भी प¤शन दे ।  

 सभापित जी, जहां िकसानŌ कì ये समÖयाए ंह§, वहé नौजवनŌ के साथ हम समाजवािदयŌ का 

यह नारा रहा ह ैिक ‘बेकारŌ को काम दो या बेकारी का दाम दो, दवा-पढ़ाई मÉुत हो और कपड़ा-रोटी 

सÖती हो ।’  

म§ अपने नौजवानŌ के िलए केÆþ सरकार से मांग करता हó ँिक ÿाइमरी, नसªरी से लेकर पोÖट 

úेजुएशन तथा åरसचª तक कì पढ़ाई हमारे नौजवानŌ को मÉुत म¤ करवाई जाए । हमारे नौजवान पढ़ने 

के बाद िजस तरह स ेभटक रहे ह§, रोजगार के नाम पर लाठी खा रहे ह§ । इलाहाबाद म¤ अलग लाठी 

चल रही है । लखनऊ म¤ 69 हजार िश±क अलग लाठी खा रहे ह§ । दशे के अलग-अलग इलाकŌ म¤ 

नौजवान लाठी खा रहे ह§ । उन नौजवानŌ को लाठी न िमले, बिÐक सरकार कì ओर से िनयुिĉ पý 

िमले, यह हमारी आपसे ÿाथªना है । आज अगर हम अकेले उ°र ÿदशे कì बात कर¤ तो दो लाख स े

ºयादा िश±कŌ के पद खाली पड़े ह§ । केÆþ सरकार के लोग जवाब द¤ िक आिखर उन पदŌ को कब तक 

भरने का काम िकया जाएगा । पůेोल के दाम लगातार बढ़ रहे ह§ । यह सही है िक ÿधान मंýी जी कì 
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बात का िवĵास देश कì जनता ने िकया । उनकì बातŌ और उनके भाषणŌ पर लोगŌ ने भरोसा िकया । 

हम¤ िवप± का होने के बावजूद भी इसे Öवीकार करने म¤ संकोच नहé है, लेिकन िव° मंýी जी, जब 

इतना भरोसा िकया है तो आिखर उस भरोस ेको पूरा करने कì िजÌमेदारी िकसकì है? इसिलए म§ 

आज आपसे कहना चाहता हó ँिक जो पेůोल के दामŌ का सवाल है, जब यूपीए कì सरकार थी तो बहòत 

लंबी-लंबी बात¤ कì गई ं। उस समय वषª 2014 म¤ पůेोल का दाम केवल 70 Łपय ेथा और आज बढ़कर 

100 Łपये हो गया है ।  

HON. CHAIRPERSON: Please conclude. 

 Now, Shri Vishaldada Prakashbapu Patil ji. 

®ी धम¥Æþ यादव : सभापित जी, म§न ेअभी अपना भाषण शुł िकया है । डीजल का दाम उस समय 

केवल 57 Łपये था, आज 90 Łपये है । … (Óयवधान) 

HON. CHAIRPERSON: I will decide whether it is a warning or not. I will decide it.  

....(Interruptions) 

HON. CHAIRPERSON: I have given him a lot of opportunities. I allow you 30 

seconds to finish your speech. 

....(Interruptions) 

®ी धम¥Æþ यादव : गैस का दाम 400 Łपये था, आज 1200 Łपये हो गया है । इसी तरह से पůेोल से 

लेकर तमाम चीज¤ ह§ । म§ माननीय िव° मंýी जी स ेÿधान मंýी राहत कोष के िलए ÿाथªना कłंगा । हम 

लोग िचęी िलखते ह§, वहां 30-30, 40-40 लाख लोगŌ कì आबादी है और केवल 35 लोगŌ के िलए 

कंसीडरेशन होता है, हालांिक उसका पसैा बजट से नहé जाता है, अगर आप बजट से देना चाहते ह§ 

तो ÿधान मंýी राहत कोष म¤ द ेदीिजए, लेिकन मेरा सभी सांसदŌ कì ओर से अनरुोध यह है िक गरीबŌ 

के इलाज के िलए 35 कì सीमा बढ़ाकर इसको अनिलिमटेड कर दीिजए । यह कोई मेरी Óयिĉगत 

समÖया नहé है । आप मनरगेा के मजदूरŌ को रोजगार दीिजए । अिµनवीर कì Öकìम को वापस        

लीिजए । इसी तरह से रोजगार सेवा, आंगनवाडी, आशा बहòए,ं पचंायत सहायक, िश±ािमý, अनदेुशक 
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तथा रसोइए से लेकर िजतने भी संिवदाकमê ह§, उनका मानदेय बढ़ाइए । उनको Öथायी कìिजए और 

एक आजमगढ़ का िवषय है, जो मेरा अपना संसदीय ±ेý है, उसके िलए म§ लगातार सदन के माÅयम 

से िव° मंýी जी को कह रहा हó ँ। जब तक मरेी मांग पूरी नहé होगी, म§ लगातार इस मांग को दोहराता 

रहóंगा । … (Óयवधान) 

®ी िवशालदादा ÿकाशबापू पाटील (सांगली) : सभापित महोदय जी, इस अवसर के िलए म§ आपको 

धÆयवाद देता हóं ।…(Óयवधान) सर, म§ सबस ेपहले सरकार को बधाई देना चाहता हóं ।… (Óयवधान) 

®ी धम¥Æþ यादव : सभापित जी, आप मुझे बोलने के िलए एक िमनट का समय द ेदीिजए ।… (Óयवधान) 

माननीय सभापित : नहé । 

… (Óयवधान) 

माननीय सभापित : िवशाल पािटल जी, आप बोिलए । 

… (Óयवधान) 

माननीय सभापित : धम¥Æþ जी, आप बैठ जाइए ।  

… (Óयवधान) 

माननीय सभापित : धम¥Æþ जी कì बात¤ åरकॉडª म¤ नहé जाएगी । 

… (Óयवधान) 

माननीय सभापित : धम¥Æþ जी ने आिख र म¤ जो बोला है, वह åरकॉडª म¤ नहé आएगा । 

… (Óयवधान) … 

®ी िवशालदादा ÿकाशबापू पाटील : सभापित महोदय जी, इस अवसर के िलए म§ आपको धÆयवाद 

दतेा हóं ।…(Óयवधान) म§ सबसे पहले सरकार को बधाई देना चाहता हóं िक उÆहŌन ेमहाराÕů म¤ अ¸छी 

जीत हािसल कì है । यह Öवाभािवक है िक उÆह¤ ऐसा लगेगा िक इस जीत के पीछे उनके इले³शन के 

नारे थ,े य ेउनकì वजह स ेजीते ह§ । जैसे िक उÆहŌने नारा िदया िक एक ह§ तो सेफ ह§, बट¤गे तो कट¤ग,े 

 
 Not recorded. 
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लेिकन यह स¸चाई नहé है । हकìकत यह है िक महाराÕů म¤ जीत का कारण यह है िक मिहलाओ ंतक 

ये अ¸छा पैसा पहòंचा सक¤  । लोगŌ को यह बताया गया िक डबल इंजन कì सरकार बनेगी और इनको 

पैसा िदया जाएगा ।  

 सर, चनुाव जीतने के बाद मुझे ऐसा लगा था िक अब ये जीत गए ह§, तो महाराÕů को बहòत सार े

पैसे िदए जाएगं े। हम बचपन म¤ एक मराठी किवता गाते थ े

ये रे य ेर ेपावसा 

तुला दतेो पैसा 

पैसा झाला खोटा 

पाउस आला मोठा 

 इन लोगŌ ने पैसा िदखा कर वोटŌ कì बाåरश करवा दी, लिेकन जैसे इनको वोट िमले ह§, वैस े

इÆहŌने सारा पैसा िनकाल िदया । इस बार महाराÕů को कुछ अप±ेा थी, जो पूरी नहé हो सकì ।  

 सर, म§ पहले से कहता था िक इÆहŌने फिटªलाइजर म¤ कम सिÊसडी का ÿोिवजन िकया है । 

अभी 6,593 करोड़ Łपए ºयादा कì िडमांड कì गई है । Is it enough?  फिटªलाइजर पर जीएसटी 

इतनी बढ़ी है िक िकसानŌ को बहòत नकुसान हो रहा है । फिटªलाइजर कì कìमतŌ म¤ 40 फìसदी कì 

बढ़ोतरी हòई है । आज इसके कारण िकसान मर रहे ह§ । इÆहŌने पीएम िकसान सÌमान िनिध योजना  

7000 करोड़ Łपए कì मांग कì है, लेिकन इनको भूिमहीन िकसानŌ के िलए भी कुछ करना चािहए था, 

जो ये कर नहé पाए । आज िकसान इसिलए नाराज ह§ िक उनको िजतना फायदा चािहए, उतना फायदा 

नहé  हो रहा है । इसिलए आज िकसान बॉडªर पर धरना दे रहे ह§ ।  

 सर, इÆहŌने एúीकÐचर åरसचª के िलए कुछ पैसे मांगे ह§, म§ इनको बधाई दतेा हóं, लेिकन 213 

करोड़ Łपए सिफिशएटं नहé ह§ । एú ीकÐचर इÆĀाÖů³चर फंड म¤ ºयादा िनिध दनेे कì जłरत थी ।  

 सर, सांगली के िकसानŌ को भी एú ीकÐचर इÆĀाÖů³चर फंड ºयादा िमलेगी तो उÆह¤ मूलभूत 

सिुवधाए ंिमल सक¤ गी । NITI Aayog’s Strategy for New India कहती है िक आज 92500 करोड़ 

Łपए का नकुसान हो रहा है, ³यŌिक भारत म¤ िजतनी कोÐड चैन मैनेजम¤ट होनी चािहए, उतनी नहé 
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बन पाई है । That is why, I was saying that they should have at least doubled the 

budgetary allocation for agriculture research.  

 Sir, I also want to say that they spoke about the RCS-UDAN Scheme. 

आरसीएस-उड़ान Öकìम के िलए पैसे मांग¤ गए ह§, लेिकन सांगली जैसे शहरŌ म¤ नया हवाई अड्डा बनाने 

के िलए कोई ÿावधान नहé िकया गया है ।  

 सर, ³वाटªर टू म¤ जीडीपी 5.4 ÿितशत नीचे आ चुकì है । जब मोदी जी पंतÿधान नहé थे, तो 

सात ÿितशत जीडीपी होने के बावजूद उÆहŌने कहा था िक Åयान देना चािहए, Łपया तेजी से कमजोर 

नहé होना चािहए, िवकास दर नहé िगरना चािहए, इंÉलेशन नहé बढ़ना चािहए । आज ये तीनŌ चीज¤ हो 

रही ह§, लेिकन यह सरकार Åयान देने को तैयार नहé है । इकोनॉमी कì पअुर परफॉम¦स रही है, यह 

मैÆयफैु³चåरंग स³ेटर पर Åयान नहé देने कì वजह से हòई है ।  

 सर, 2.8 ÿितशत का डीúोथ ए³सपोटª  म¤ हòआ है । िमडल ³लास कì पूरी कमर, रीढ़ कì हड्डी 

तोड़ दी गई है । इसिलए वÐडª ब§क ने भी लेटेÖट åरपोटª म¤ कहा है िक 100 देशŌ म¤ िमडल इनकम ůैप 

म¤ आने वाली है, उसम¤ इंिडया का नाम िलया गया है । We have to increase the economic 

growth rate to at least eight per cent, if we have to come out of this.  

I urge the Government to please concentrate on the economy. It is directly 

related to election performance. Therefore, something needs to be done, and 

especially for the State of Maharashtra which contributes to the economy in a big 

way. 

 Thank you. 

SHRI C. N. ANNADURAI (TIRUVANNAMALAI): Hon. Chairperson, Sir, I stand 

here to know the amount of money granted to the State of Tamil Nadu and 

particularly to my constituency, Tiruvannamalai, in the aftermath of the Cyclone 
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Fengal and a severe landslide that shattered the socio-economic life in the State, 

in general. 

 In the first batch of the Supplementary Demands for Grants (2024-25), the 

Government seeks parliamentary approval for an amount of Rs. 87,762.56 crore.  

The net cash outgo aggregates to Rs. 44,142.87 crore and gross additional 

expenditure to the tune of Rs. 43,618.43 crore, besides Rs. 6,593.73 crore 

towards the Fertilizer Subsidy Scheme. I hope that the farmers of Tamil Nadu, 

particularly in Tiruvannamalai will get the benefit of Fertilizer Subsidy Scheme as 

sought in the Supplementary Demand for Grants. 

I strongly believe that Tamil Nadu will get all pending compensation share 

out of GST compensation fund. The farmers of Tamil Nadu, being severely 

affected by Cyclone Fengal and landslide which have broken the backbone of the 

farmers economically.  

Therefore, they urgently need rehabilitation and compensation for 

reshaping their economy. Our Chief Minister of Tamil Nadu sought interim relief 

to the tune of Rs. 2,000 crore and to the tune of Rs. 6,675 crore towards relief and 

restoration in the affected 14 districts.  

However, the Ministry of Home Affairs has approved the release of Rs. 

944.80 crore to Tamil Nadu from the State Disaster Response Fund, which is 

squarely inadequate.  

I, therefore, strongly demand from the Union Government to make a 

provision for adequate amount of compensation, relief and restoration in the 

interest of the people of Tamil Nadu. 
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I hope that the Supplementary Demands for Grants to the tune of Rs. 7,692 

crore under PM-Kisan and related programmes would be adequately devolved 

amongst various States including Tamil Nadu for the benefit of farmers.  

I strongly believe that Tiruvannamalai parliamentary constituency will be 

immensely benefited by optimum utilization of funds earmarked as Universal 

Services Obligation Fund by the Department of Communication. I further hope 

that the amount to the tune of Rs. 2,000 crore on agriculture infrastructure and 

development fund would be optimally utilized among various States including 

Tamil Nadu. 

As a conclusion remark, I impress upon the Ministry of Finance for 

adequate allocation of relief and restoration fund as sought by the Government of 

Tamil Nadu for speedy and timely relief and restoration besides suggesting the 

Ministries and Departments for optimum utilization of Supplementary Demands 

for Grants. 

Thank you, Sir. 

SHRI DURAI VAIKO (TIRUCHIRAPPALLI): Thank you, Sir. 

This is pertaining to the Life Insurance Corporation of India. For the 140-

crore Indian population, insurance, be it life, medical, property or vehicle, is a 

critical and important service. Against life’s unforeseen events such as accidents, 

health issues or death, insurance is a lifesaver for the population, especially the 

underprivileged. As such, the IRDA had announced the goal of India Insured by 

2047 and the Union Government has initiated several measures. Life insurance, 

especially has been very critical to the survival of families which have lost their 
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sole breadwinner. Though it is commendable that the policies issued by LIC had 

increased from 56 lakhs in the year 1956 to more than 40 crore policies today, 

considering an individual holding multiple policies, it can be assumed that only 20 

crore people have LIC policies. That leaves nearly 120 crore people without a LIC 

policy. It is to be noted that 96 per cent of these 40 crore LIC policies have been 

secured by the untiring efforts of the 14 lakh LIC agents who have played a vital 

role in taking up insurance to the masses, especially the underprivileged and the 

uneducated.The recent announcements made by the LIC management have 

caused serious setbacks to the objective of increasing life insurance among the 

masses and has been detrimental to the 14 lakh LIC agents and their 70 lakh 

family members. 

Though, there was a 3.5 per cent year-on-year growth of profit after tax by 

LIC from Rs. 17,469 crore to Rs. 18,082 crore as reported by its CEO, the 

following measures which are against good public policies have been adopted by 

the LIC. The first-year’s commission of LIC agents has been reduced, though the 

overall commission is the same. I would like to mention that the agent’s 

commission has remained the same since the launch of the LIC in 1956, though 

the IRDA had recommended for increasing the agent's commission multiple times. 

I would request that there should be no reduction in the first-year’s commission 

and the overall commission is also increased as per the request of the 14 lakh 

LIC agents. 

I would also urge to remove the clawback rule, which calls for repayment of 

agent’s commission if the policy is surrendered within the first-year. The move to 
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reduce the entry-age to all popular insurance policies from 55 to 50 years despite 

the increase in life expectancy would prevent lakhs of people in getting 

themselves insured. I would recommend the entry-age to be increased to 60 

years. 

Despite the good financial performance of LIC, the bonus and sum assured 

on policies has been reduced and the premiums have also been increased. I 

would urge the Finance Minister that LIC decreases the premiums and increases 

the bonuses and sum assured. The minimum sum assured has also been 

increased from Rs. 1 lakh to Rs. 2 lakh, making it difficult for the underprivileged 

to avail of the insurance policies since the premiums are also increased. The 

minimum sum assured is to be retained at Rs. 1 lakh. 

I would request the Finance Minister to advice the LIC management to 

implement the above recommendations so as to achieve the goal of ‘India Insured 

by 2047’ and keeping the interest of the common man in mind. 

 Lastly, with regard to the Trichy Metro Rail Project, the Chennai Metro Rail 

Limited had constituted a Committee, including representatives of the Union 

Government, to do a feasibility report. The Committee had, in principle, approved 

the project. On behalf of the public of my Trichy Constituency, I sincerely request 

the Union Government to approve the project and the hon. Finance Minister to 

sanction the necessary funds for speedy implementation of the Trichy Metro Rail 

Project. Thank you, Sir. 

®ी िबÕणु पद राय (अंडमान और िनकोबार Ĭीप समूह) : माननीय सभापित महोदय, इधर कांúेस 

पाटê के िमý नहé ह§ । काइंड्ली, म§ उनको सनुन ेके िलए बोलता हó ँ।… (Óयवधान) जब मनमोहन िसंह 
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कì सरकार थी, तो … कì एक नयी कमेटी बनी- नैशनल एडवाइज़री काउंिसल । िदÐली म¤ अलग स े

पीएमओ मंýालय बनाया गया । वह कौन थé, तो …* थé । अंडमान और िनकोबार के िलए ³या िकया? 

नैशनल एडवाइज़री कमेटी बनी, … (Óयवधान) 

®ी बी. मिण³कम टैगोर (िवłधुनगर) : सर, दूसर ेहाउस के मेÌबर का नाम नहé लेना चािहए ।… 

(Óयवधान) 

®ी िबÕणु पद राय : सर, म§ बोलता नहé था, लेिकन ये लोग बहòत कुछ बोलते ह§ ।… (Óयवधान) आप 

मेरी बात सनु लो ।… (Óयवधान) 

 सर, अंडमान और िनकोबार Ĭीप म¤ बफ़र ज़ोन बनाया गया । बफ़र ज़ोन के नाम पर, जो लोग 

आज़ादी कì øांित म¤ अंडमान कì धरती पर आए थे, उनकì जमीनŌ को बफ़र ज़ोन म¤ दे िदया । जो 

åरÉयूजी लोग थ,े उनकì जगह को बफ़र ज़ोन बना िदया । अंडमान और िनकोबार के जो देशभĉ लोग 

सÐेयलुर जेल म¤ आए थे, उनको बफ़र ज़ोन बना िदया । कोई सिंवधान नहé था, कुछ नहé था । केवल 

नैशनल एडवाइज़री काउंिसल था, िजसे …* ने बनाया था ।… (Óयवधान) Please do not disturb 

me. … (Interruptions) म§ ºयादा बोलूगँा ।… (Óयवधान) 

HON. CHAIRPERSON : Please address the Chair only. 

… (Interruptions) 

®ी िबÕणु पद राय : उस समय …* थ े।… (Óयवधान) बफ़र ज़ोन के नाम पर अंडमान के लोगŌ कì 

जमीनŌ को बफ़र ज़ोन बना िदया ।… (Óयवधान) वहा ँहोटल बंद हो गए, लॉज़ बंद हो गए, सब बंद हो 

गए ।… (Óयवधान) और ³या बनाया? … (Óयवधान) ईÖट-कोÖट म¤ जरावा åरज़वª बनाया ।… 

(Óयवधान) ईÖट-कोÖट म¤ कौन बैठे थे? … (Óयवधान) वहा ँ अंडमानी कì धरती के लोग थे ।… 

(Óयवधान) ईÖट-कोÖट म¤ अंडमान कì धरती के लोग øांितकारी थ,े िजनके िलए सेटलम¤ट हòआ था । 

… (Óयवधान) उनको मछली मारन ेके िलए िफश कैच करना पड़ेगा ।… (Óयवधान) 

 
 Not recorded. 
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िफर बनी … नेशनल … (Óयवधान) पहले समुþ म¤ पांच िकलोमीटर मछली मारने जाते थे । 

… (Óयवधान) मछुआरŌ को अंदर कर िदया, जेल म¤ डाल िदया, केस बना िदया । … (Óयवधान) िफर, 

बाद म¤ वाजपेयी जी ने हम लोगŌ को बचा िलया । … (Óयवधान)  

अब म§ न³ेÖट पॉइंट पर आता हóं । … (Óयवधान) आप सिुनए िक …*  ने सुनामी म¤ ³या िकया? 

… (Óयवधान)  

®ी बी. मिण³कम टैगोर : सर, ये नाम कैसे ले सकते ह§? ये नाम ³यŌ ले रह ेह§? … (Óयवधान) 

®ी िबÕणु पद राय : अर,े आप सिुनए िक …*  के नाम पर …*  ने ³या िकया? … (Óयवधान) सनुामी 

आया, खेत डूब गया, सब कुछ हो गया, Łपए िदए िसफª  नौ लाख, ल§ड है³टेयसª म¤ ले िलया । … 

(Óयवधान) खेती डूबी पड़ी है, लेिकन ůै³टर िदया, हल िदया, सब िदया । … (Óयवधान)  

माननीय सभापित : माननीय सदÖय, आप िकसी का नाम मत लीिजए । 

… (Óयवधान) 

®ी िबÕणु पद राय : चेयरमैन सर, ®ी मनमोहन िसंह गवनªम¤ट के समय काल म¤ दशे के …*  थ,े उÆहŌने 

सनुामी घोटाला िकया था । … (Óयवधान) सुनामी म¤ …*  िलया । … (Óयवधान) लोगŌ के खेत डूब 

गए, घर डूब गए, सब डूब गया, नौ लाख Łपए िदए । … (Óयवधान) ŁपयŌ का ³या िकया? खेत इतना 

डूबा पड़ा है, ůै³टर िदया, बुÐडोज़र िदया । … (Óयवधान) पूरी सरकार ने Łपए …* िलए । … 

(Óयवधान) म§ खासकर नाम नहé लूंगा । … (Óयवधान)  

 आप सब एक और कहानी सनुो । … (Óयवधान) आप सब सनुो । … (Óयवधान) अंडमान कì 

धरती पर आपने वाइपर Ĭीप का नाम सनुा होगा? … (Óयवधान) वाइपर Ĭीप म¤ कौन लोग आए थे? 

… (Óयवधान) वाइपर Ĭीप पर वे लोग आए थे, जो लोग अंडमान कì घरती पर वषª 1864 म¤ आए थे । 

… (Óयवधान) वाइपर Ĭीप पर जो øांितकारी लोग आए थ,े जो भारत से और बाकì जगहŌ से आए थ,े 
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वाइपर Ĭीप म¤ पहली ओपन जेल, वाइपर चेन ग§ग जेल है । … (Óयवधान) उस जेल म¤ कौन लोग आए 

थे?  हमीरपåुरया आया था । … (Óयवधान) 

®ी बी. मिण³कम टैगोर : सर, सिÈलम¤ůी िडमांड्स पर बात करनी चािहए । दादा ³या बात कर रहे 

ह§? … (Óयवधान) 

SHRI BISHNU PADA RAY : Sir, please ask the hon. Member not to disturb me. 

… (Interruptions) कांúेस मेरी बात सनु ले । … (Óयवधान) 

माननीय सभापित : माननीय सदÖय, Èलीज़, आप चेयर को एűेस कर¤ । 

… (Óयवधान) 

®ी िबÕणु पद राय : वाइपर Ĭीप म¤ फÖटª चेन ग§ग जेल बनी । … (Óयवधान) उस जेल म¤ ³या था? 

हमार ेदशेभĉ लोगŌ को कमर और पांव म¤ चेन बांधकर काम कराया जाता था । … (Óयवधान) उस 

Ĭीप को कसीनो के नाम पर बेच िदया, जुए का अड्डा बनेगा, नंगा नाच चलेगा । … (Óयवधान) अनªब 

गोÖवामी एक Óयिĉ था, मेर ेĬीप को उसने बचा िदया ।  

माननीय सभापित : माननीय सदÖय, आप कृपया िडमांड फॉर úांट्स पर बात कìिजए । 

… (Óयवधान) 

®ी िबÕणु पद राय : अनªब गोÖवामी एक Óयिĉ था, मेरे Ĭीप को उसने बचा िदया । … (Óयवधान) … 

ने बाद म¤ माफì मांगी थी । इससे वाइपर Ĭीप बच गया था । … (Óयवधान)  

 अब इनकì कहानी को छोड़ता हóं । … (Óयवधान) इनकì िकतनी कहानी कहóं? … (Óयवधान) 

अंडमान और िनकोबार का सारा Łपया इनकì सरकार के पूवªज मंýी लोगŌ ने …*  िलया । … 

(Óयवधान) सीबीआई कì जांच कराइए । … (Óयवधान) सबके घर के अंदर से सोना-चांदी िनकलेगा । 

… (Óयवधान) म§ ®ी अिमत शाह जी से कहóंगा िक आप इसको देखो । … (Óयवधान) 

माननीय सभापित : माननीय सदÖय, अब आप कृपया कं³लूड कìिजए । 

 
 Not recorded. 
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… (Óयवधान) 

®ी िबÕणु पद राय : न³ेÖट पॉइंट ह§ … … (Óयवधान) …* ने अंडमान और िनकोबार के साथ ³या 

िकया, यह आप सिुनए । … (Óयवधान) बंगाल से आलू आता है, Èयाज आता है, लहसनु आता है, 

सÊजी, फूल गोभी, प°ा गोभी । … (Óयवधान) खजूर का गड़ु भी आता है । … (Óयवधान) …*  ने बोला 

िक बंगाल से अंडमान और िनकोबार के िलए आलू नहé जाएगा । … (Óयवधान) बंद कर िदया । … 

(Óयवधान) आलू बंद, Èयाज बंद । … (Óयवधान)  

अंडमान म¤ आलू कì कìमत 150 Łपए िकलो है, लहसनु 500 Łपए िकलो है, फूल गोभी 100 

Łपए ÿित िकलो । … (Óयवधान) ³यŌ? ³यŌिक …*  ने कहा िक अंडमान म¤ बीजेपी एमपी ³यŌ बना? 

… (Óयवधान) इसिलए, बंद कर दो । … (Óयवधान) …*  म¤ ममता नहé है । … (Óयवधान) …*  का 

नाम कुछ और करो । … (Óयवधान) म§ने पý िलखकर मांग कì । … (Óयवधान) पý …* को द ेिदया, 

ऐसे ही नहé बोल रहा हóं । … (Óयवधान) म§ने कहा मु́ य मंýी जी, आपको पý िदया है । … (Óयवधान) 

ऐसे होती है आलू कì Êलैक माक¥ िटंग । … (Óयवधान) कहां होता है? बंगाल म¤ होता है । … (Óयवधान) 

 अंडमान को आप आलू नहé द¤गे, Èयाज नहé द¤गे, लहसनु नहé द¤गे, सÊजी नहé द¤गे? … 

(Óयवधान) खजूर कì गुड़ नहé द¤गे? … (Óयवधान) दादा, आप Èयाज खाओगे? म§ ³यŌ नहé खाऊंगा? 

… (Óयवधान) बंगाल के लोग ही Èयाज और खजूर का गड़ु खाएगंे? … (Óयवधान) म§ बताता हóं िक 

अंडमान कì धरती के िलए हमारी सरकार ने ³या काम िकया है? लाÖट पांच सालŌ म¤ अंडमान िजला 

पåरषद के िलए 16 लाख Łपए िदए । … (Óयवधान) दादा, म§ आपसे नहé बोल रहा हóं । … (Óयवधान)  

19.00 hrs 

सभापित जी, िजला पåरषद म¤ 16 लाख Łपया िदया गया । ³या इतने ŁपयŌ म¤ सड़क बनेगी । 

सिमित को चार लाख Łपया िदया, ³या इतने Łपये म¤ राÖता बन सकता है? úाम पंचायत को 50 

लाख Łपये िदए, ³या इतने म¤ राÖता बन सकेगा?  

 
 Not recorded. 
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माननीय सभापित : िबÕण ुपद जी, धÆयवाद । आप बात समाĮ कìिजए । 

®ी िबÕणु पद राय : सभापित जी, म§ िसफª  आिखरी बात बोलकर अपनी बात समाĮ कłंगा । ÿधान 

मंýी मोदी जी न ेवषª 2018 म¤ वायदा िकया था और 30 िदसÌबर को मीिटंग हòई थी । 12 फरवरी, 

2019 म¤ मीिटंग हòई थी । ÿधान मंýी जी न ेकह िदया था िक 279 िकलोमीटर सड़क बनाएगें । 

माननीय सभापित : आप बात समाĮ कìिजए । 

®ी िबÕणु पद राय : महोदय, वषª 2018 म¤ ÿधान मंýी मोदी जी ने अंडमान िनकोबार के िलए 279 

िकलोमीटर सड़क के िलए 344 करोड़ Łपय ेिदए और अडंमान को आगे बढ़ाया । कांúेस से कहा िक 

संभलकर रहना, वरना पोल खलु जाएगी । अंडमान का जो काम हòआ, वह मोदी जी ने िकया ।  

ÿो. वषाª एकनाथ गायकवाड़ (मुÌबई उ°र-मÅय) : सभापित जी, मुझे सÈलीम¤ůी िडमांड्स फॉर 

úांट्स पर बोलन ेका मौका िदया, इसके िलए आपको धÆयवाद देती हóं । आज 87762 करोड़ Łपये कì 

सÈलीम¤ůी िडमांड्स फॉर úांट्स लाई गई ह§ । ओरीिजनल बजट 48 लाख करोड़ Łपये का था और 

सÈलीम¤ůी िडमांड इसका 1.8 परस¤ट है । मुझे कहना है िक इस िडमांड म¤ 203 पेजेज ह§ और इÆह¤ 

पढ़ने के बाद लगता है िक यह सब खोखला ह ै। परसŌ दशे के पंत ÿधान, ÿधान मंýी जी का भाषण 

हòआ और भाषण दतेे समय कहा िक ‘मुंह को खून लगा है ।’ म§ कहना चाहती हóं िक एक और जमुला 

आया है िक खून मुंह को नहé लगा है बिÐक हमारा खून देश कì िमट् टी म¤ शािमल होने का काम हòआ 

है । देश कì िमट् टी म¤ हमारा खून है । इस दशे कì एकता, अखंडता के िलए और लोगŌ के िलए Æयाय 

दने ेका काम कांúेस ने िकया है और हमारा खून इस दशे कì िमट् टी म¤ है । मुझे यहां स ेकहना है िक 

Öवतंýता सúंाम स ेलेकर चाहे झांसी कì रानी हो, चÆþ शेखर आजाद हो, टीप ूसÐुतान हो, मंगल पांड े

हो, सभी न ेदशे के िलए खून बहाने का काम िकया है । मुझे इस बात का गवª होता है िक जब िकसी न े

कहा था िक हम लाल आंखे िदखाएगं,े छÈपन इंच कì छाती िदखाएगंे, सिजªकल Öůाइक कर¤ग,े लेिकन 

मेरा कहना है िक इंिदरा जी न ेसिजªकल Öůाइक करके भी िदखाई थी और पािकÖतान के दो टुकड़े 

करके बांµलादेश बनाया । 
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 सभापित जी, मुझे कहना है िक लाल आंख िदखानी है, सिजªकल Öůाइक करनी है, छÈपन इंच 

कì छाती है तो बांµलादेश म¤ जो िÖथित बनी हòई है, उसकì आप िजÌमेदारी लो और उस ेकैसे बंद कर 

सकते ह§, इसके िलए भी आपको आने वाले िदनŌ म¤ काम करना पड़ेगा । मझु ेएक और बात कहनी है 

िक अिहंसा के पजुारी और सÂय के पजुारी महाÂमा गांधी जी कì हÂया िकसने कì? उनका खून इस 

धरती म¤ िमला है । िजÆहŌने गांधी जी का खून िकया, कुछ लोग उनका पतुला बनाते ह§ । उनकì जयंती 

को मनान ेका काम करते ह§ । यह सबसे ºयादा गलत काम है । फोटो म¤ भी आया था िक कौन लोग 

उनकì सपोटª म¤ खड़े थ े। वह िकसकì-िकसकì फोटो थी, उस ेभी दशे ने देखा है । दशे सब जानता     

है । हमने देखा ह ैिक दशे म¤ शांित रहनी चािहए, तिमलनाडु म¤ शांित रहनी चािहए, ®ीलंका म¤ शांित 

रहनी चािहए इसिलए ůñप भेजने का काम Öवगêय राजीव गांधी जी न ेिकया । देश म¤ अमन रहना चािहए, 

इसम¤ उनकì भूिमका थी । व ेÖवयं वहां शांित का संदेश लेकर गए थे । म§ इसिलए ऐसा कह रही हóं 

³यŌिक िपछल ेएक साल स ेमिणपरु जल रहा है, लेिकन दशे के ÿधान मंýी जी को वĉ नहé है िक व े

मिणपरु जाए,ं ³यŌिक मिणपरु भी हमार ेदेश का िहÖसा है । आज वहां के लोग यहां आकर बात करते 

ह§, यहां आकर गुहार लगाते ह§ लेिकन देश के ÿधान मंýी के पास वहां जान ेका समय नहé है । म§ आपस े

एक बात और कहना चाहती हóं िक लोक सभा के इले³शन के समय ÿधान मंýी जी मÌुबई म¤ ÿचार 

करने के िलए आए । िजस राÖते स ेगए, उस राÖते म¤ घाटकोपर म¤ एक घटना हòई थी और कुछ लोग 

घायल हòए थ े। पास म¤ ही राजवाड़ी अÖपताल था लिेकन देश के ÿधान मंýी घायल लोगŌ को देखने 

नहé गए, मृतकŌ कì फैमली को िमलने नहé गए । यिद इस तरह कì संवेदना ÿधान मंýी जी म¤ दशे के 

लोगŌ के िलए है तो ³या संदेश जाएगा? 

 सÌ माननीय सभापित जी, परम पूजनीय महामानव ‘भारत रÂन’ डॉ³टर बाबा साहेब अÌबेडकर 

जी ने वषª 1938 म¤ बॉÌबे लिेजÖलेिटव असेÌबली के बजट भाषण म¤ जो कहा था, उसे म§ यहां पर कहना 

चाहती हóं - ‘एक अमीर आदमी सरकार के Öवाधीन या आÂमिनभªर होने कì जोिखम उठा सकता है ।’ 

यह म§ जान-बूझ कर कहना चाहती हóं । उÆहŌने कहा था – ‘… यह गरीब ही है, जो चाहता है िक सरकार 

उसकì सहायता करे । यह गरीब ही है, िजसे अिधक सवेा कì जłरत है ।’ यह बाबा साहेब ने भारत के 
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बार े म¤ सÂय िÖथित कहने का काम िकया । लेिकन, दभुाª µयवश, म§ देख रही हóं िक आज उलटी 

पåरिÖथितयां ह§ । गरीब आदमी संघषª कर रहा है और अमीर िमýŌ को देश म¤ फायदा देन ेका काम चल 

रहा है । गरीब आदमी रोजी-रोटी, कपड़ा, ÖवाÖÃय और ůांसपोटª  के िलए िदन-ब-िदन तक़लीफ सहता 

है और अमीरŌ के िलए, दोÖतŌ के िलए मुनाफे के फायदे बनाए जाते ह§, उनके िलए कॉÆůै³ट्स बनाए 

जाते ह§ । यह हम आजकल देख रहे ह§ । 

 सÌमाननीय सभापित महोदय, म§ यहां पर सÈलीम¤टरी िडमांड्स फॉर úांट्स के नÌबर-42 पर 

बात करना चाहती हóं । म§ ‘ůांसफर टू Öटेट्स’ के मुĥे से शुŁआत करना चाहóंगी । म§ ÿाथिमक ÖवाÖÃय 

के िलए बात करना चाहóंगी । िपछले हÉते म¤ म§ने महाराÕů म¤ एक घटना देखी, जो िदल दहला देने वाली 

थी । वह घटना िहंगोली के एक सरकारी अÖपताल कì थी । वहां पåरवार-िनयोजन कì शÐय-िøया के 

िलए कुछ मिहलाए ंगयé थé । शÐय-िøया होने के बाद उनके िलए वहां पर पयाªĮ बेड्स कì ÓयवÖथा 

नहé थी । 43 मिहलाए ंठंड म¤ ज़मीन पर सोयी थé । ³या यही हमारे राºय कì ‘लाडली बहन’ योजना 

है, यह म§ यहां से पूछना चाहती हóं । 

सÌमाननीय सभापित महोदय, नीित आयोग के अनसुार जो वषª 2021 कì åरपोटª  आयी है, 

उसके मुतािबक 72 ÿितशत अÖपतालŌ के बेड्स शहरी इलाकŌ म¤ ह§ और úामीण भागŌ कì अवÖथा 

बहòत खराब है । आज म§ यह कहना चाहती हóं िक ÖवाÖÃय मंýालय Ĭारा नेशनल हेÐथ िमशन के िलए 

जो बजट िदया जाता है, उसका माý 40 ÿितशत बजट ही आवंिटत िकया जाता है । 

 सÌमाननीय सभापित महोदय, मेर े बहòत महÂवपूणª मुĥे ह§ । कृपया मुझे बोलने दीिजए ।… 

(Óयवधान) 

  सÌमाननीय सभापित महोदय, इस साल का हमार ेराºय का ÖवाÖÃय का जो बजट है, वह 

कुल खचª का 4.6 ÿितशत है जबिक हमारे राºय म¤ अभी ‘डबल इंजन कì सरकार’ है, बहòत िवकिसत 

राºय है और हमार ेराºय म¤ ये पåरिÖथितयां ह§ िक मिहलाओ ंको इसके िलए डेढ़-दो मील चल कर 

जाना पड़ता है । म§ने देखा िक उ°र ÿदेश म¤ एक आई.सी.यू. म¤ ब¸चे झुलस कर मर गए । 

माननीय सभापित : मैडम, आप कृपया एक िमनट म¤ अपना भाषण समाĮ कìिजए । 
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ÿो. वषाª एकनाथ गायकवाड़ : सÌमाननीय सभापित महोदय, मुझे दो िमनट बोलने का समय दीिजए 

³यŌिक मुझे एक महÂवपूणª मĥेु ‘एिवएशन’ पर बात करनी है । 

 सÌमाननीय सभापित महोदय, म§ ‘उड़ान’ योजना के बार ेम¤ बात करना चाहóंगी । जो सात नए 

एयरपोट्ªस िदए गए ह§, उनम¤ ल§िडंग और पािक« ग म¤ िकतने पैस ेºयादा बढ़ाए गए ह§, म§ चाहती हó ं िक 

उसके बार ेम¤ कभी तो इस सभागहृ को जानकारी दी जाए । म§ बताना चाहती हóं िक यह 350 ÿितशत 

बढ़ा है । वे जो चाजª करते ह§, वे एयरलाइÆस कंपनी को चाजª करते ह§ । एयरलाइÆस कंपिनयां कोई 

चैåरटी करने के िलए नहé बैठी ह§ । वे úाहक को चाजª करती ह§ । आज आप िदÐली तक के िटकट कì 

कìमत देख लीिजए, आप लखनऊ-मुÌबई के िटकट कì कìमत देख लीिजए । उसे बढ़ाकर 44,000 

Łपये तक ³यŌ िकया गया है, ³यŌिक ये एयरपोट्ªस िकसी बड़े आदमी को िदए गए ह§, िजÆहŌने वहां पर 

ल§िडंग और पािक« ग के पसैे बढ़ाने का काम िकया है ।… (Óयवधान) 

माननीय सभापित : धÆयवाद । 

 माननीय ®ी रिवÆþ वायकर । 

… (Óयवधान) 

®ी रिवÆþ द°ाराम वायकर (मÌुबई उ°र-पिĲम) : माननीय सभापित महोदय, आज मझुे सÈलीम¤ůी 

िडमांड्स फॉर úांट्स वषª 2024-25 के िवषय म¤ अपनी बात रखने का अवसर िमला है । यह देश कì 

िव°ीय ÿाथिमकताओ ंको दशाªने का एक महÂवपूणª दÖतावेज है, िजसके तहत 83 úांट्स और 3 

एÿोिÿएशÆस के माÅयम से कुल 87,762.56 करोड़ Łपये के Óयय कì मंजूरी मांगी गई है । इसम¤ से 

44,142.87 करोड़ Łपये का Óयय नेट कैश आउटगो के łप म¤ है और 43,618.43 करोड़ Łपये कì 

धनरािश िविभÆन मंýालयŌ और िवभागŌ कì बचत और बढ़ी हòई ÿािĮयŌ के माÅयम से पूरी कì जाएगी। 

कृिष और िकसानŌ के कÐयाण के िलए, कृिष ±ेý के िलए 7,691.81 करोड़ Łपये का ÿावधान िकया 

गया है । इसम¤ से ÿधानमंýी िकसान सÌमान िनिध के िलए 3,132 करोड़ Łपये अनुसूिचत जाित और 

जनजाित उप-योजना के िलए ÿावधान िकया गया है । 
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इसके साथ ही कृिष इंĀाÖů³चर फंड के तहत 4,000 करोड़ Łपये और चौधरी चरण िसंह 

राÕůीय कृिष िवपणन संÖथान के िलए 12 करोड़ Łपये का ÿावधान िकया गया है ।  

नागर िवमानन के िलए, ±ेýीय संपकª  योजना (RCS-UDAN) के तहत 231.05 करोड़ Łपये 

का आवंटन िकया गया है । शहरी िवकास और पåरवहन के िलए, मेůो पåरयोजनाओ ंके िलए 2,201.92 

करोड़ Łपये का ÿावधान है । इसके अलावा, सॉवरने úीन फंड म¤ 2,201.92 करोड़ Łपये और नेशनल 

कैिपटल रीजन ůांसपोटª कॉपōरेशन (NCRTC) के िलए 108 करोड़ Łपये आवंिटत िकए गए ह§ 

ÖवाÖÃय के िलए, इंिडयन काउंिसल फॉर मेिडकल åरसचª (ICMR) के िलए 89.91 करोड़ 

Łपये का ÿावधान िकया गया है ।  

िव°ीय सवेाओ ंके िलए, Öपेशल कोटª, मुंबई के िलए 1.78 करोड़ Łपय ेऔर डेÊट åरकवरी 

िůÊयूनल (DRTs) के िलए 2.37 करोड़ Łपय ेका ÿावधान िकया गया है ।  

महोदय, नर¤þ मोदी जी के नेतृÂव म¤ देश कì अथªÓयवÖथा आज िवĵ म¤ सबसे तेज़ी से िवकास 

रहा है । दस-12 साल पहले, भारत म¤ बहòत कम Öटाटªअप थ े। वÖतुतः िपछले समय म¤, 2015 से 

2022 तक, ÖटाटªअÈस म¤ िनवेश 15 गुना बढ़ गया है । िनवेश म¤ इस उछाल ने एक गितशील उīमी 

पाåरिÖथितकì तंý को बढ़ावा िदया है । 

पंत ÿधान आवास योजना-शहरी (पीएमएवाई-यू) के तहत, बजट म¤ 10 लाख करोड़ Łपये का 

ÿावधान िकया गया था । उसके तहत 1.18 करोड़ से अिधक घरŌ को मंजूरी दी गई है, िजनम¤ स े

87.25 लाख से अिधक का िनमाªण और िवतरण हो चुका है ।  

महोदय, देश कì जीडीपी िव° वषª 2024-25 म¤ 7 पस¦ट कì मजबूत दर से बढ़ने का अनुमान 

है, जो दिुनया म¤ सबस ेतेजी से बढ़ती ÿमुख अथªÓयवÖथा के łप म¤ इसकì िÖथित को रेखांिकत करता 

है । िवकास कì यह गित िनरंतर रही है, जीडीपी िव° वषª 2022-23 म¤ 7.0% से बढ़कर िव° वषª 

2023-24 म¤ 8.2% हो गई है ।  

महोदय, म§ सरकार और मंýी जी को बधाई देता हó ँऔर इस supplementary demands 

for grants का समथªन करता हó ँ।  
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महोदय, म§ अपने लोक सभा ±ेý और मुंबई से सÌबंिधत कुछ मांग¤ आपके सामने रखना     

चाहóंगा । 

मुंबई एयरपोटª के िवÖतार और नए रनवे के िलए िवशेष िनिध ÿदान कì जाए । ³यŌिक मुंबई 

एयरपोटª  पर िसफª  एक ही रनवे है, जहां स ेउड़ान भरी जाती है और िवमानŌ कì ल§िडंग होती है । 

िजसकì वजह से दरेी होती है । म§ मुंबई एयरपोटª  पर दो रनवे कì मांग करता हॅूं, उसके िलए ÿबंधत 

िकया जाए । महाराÕů के दूरदराज़ ±ेýŌ म¤ नेटवकª  कनेि³टिवटी सिुनिĲत करने के िलए फंड िदया    

जाए । मुंबई पुिलस के िलए उÆनत हिथयार और उपकरणŌ कì ÓयवÖथा कì जाए । कोकण के बंदरगाहŌ 

के िवकास और मुंबई-गोवा हाइवे के िनमाªण को ÿाथिमकता दी जाए । मुंबई और कŌकण ±ेý म¤ मछुआरŌ 

के िलए िवशेष अनुदान िदया जाए । कोकण रलेवे के ÖटेशनŌ कì मरÌमत और नवीनीकरण के िलए 

िनिध का आवंटन िकया जाए ।  

महोदय, यह सरकार के िवकासवादी ŀिĶकोण और "सबका साथ, सबका िवकास" के वादे को 

साकार करने के िलए एक महÂवपूणª अवसर है । मुझे उÌमीद है िक ये ÿÖताव सभी ±ेýŌ और समुदायŌ 

को लाभािÆवत कर¤गे ।  

महोदय, पंत ÿधान आवास योजना-2 के माÅयम स े दस लाख करोड़ Łपये कì िनिध कì 

उपलÊधता कì गई है । मेरी मांग है िक मुंबई के अंदर जो अनिधकृत झुµगी-झोपिड़ यां बनती ह§, उनको 

कम करना है तो सÖते दामŌ म¤ घर, पंत ÿधान आवास योजना-2 के माÅयम से िकया जाए । उसी 

ÿकार इĀंाÖů³चर के िलए 11 लाख 11 हज़ार करोड़ Łपये के िलए िव° मंýी के माÅयम से बजट म¤ 

कहा गया है तो मुंबई कì कनेि³टिवटी के िलए, यािन मेůो और रलेवे कì कनेि³टिवटी के िलए म§ एक 

लाख करोड़ Łपये कì मांग इस सिÈलम¤ůी बजट के माÅयम से करता हॅूं । 

 धÆयवाद ।  

एडवोकेट चÆþ शेखर (नगीना) : धÆयवाद, सभापित महोदय । आपने मझेु वषª 2024-2025 कì पूरक 

अनदुान मागŌ के ÿथम बैच पर बोलने का अवसर िदया, इसके िलए म§ आपका आभार Óयĉ करता     

ह§ । 
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महोदय, पूंजीगत Óयय लगातार बढ़ रहा है, मु́ य łप से ठेकŌ के माÅयम से िनÕपािदत िकया 

जाता है । बड़े लाभ ठेकेदारŌ को िदये जाते ह§, जबिक सामािजक कÐयाण योजनाओ ंके िलए बजट, 

जो ÿÂय± लाभ हÖतांतरण (डीबीटी) के माÅयम से पाåरत िकया जाता है, वह घट रहा है । ³या सरकार 

पूंजीगत Óयय म¤ वृिĦ के साथ आनुपाितक łप से सामािजक कÐयाण योजनाओ ंके िलए बजट बढ़ाने 

कì योजना बना रही है? अनसुूिचत जाित के कÐयाण के िलए आवंटन पर िववरण यह दशाªता है िक 

बजट अनुमान 2023-24 का 1,58,161 करोड़ Łपये और संशोिधत अनुमान 2023-24 का 

146861.08 करोड़ Łपय ेह§ । जबिक वषª 2024-25 का बजट अनुमान 165597.70 करोड़ Łपय े    

है । बजट पåरÓयय 47,65,768 करोड़ Łपये ह§, जो कुल बजट पåरÓयय का लगभग 3% है । यिद नहé, 

तो अīतन आंकड़े ³या ह§? 

महोदय, AWSC/SCSP योजनाए ंमु´य łप से आय सजृन योजनाओ,ं कौशल िवकास और 

बुिनयादी ढांचे के िवकास पर सकाराÂमक कारªवाई को लि±त करती ह§, तािक लि±त आबादी के बीच 

गरीबी को कम िकया जा सके और उÆह¤ गरीबी रेखा से ऊपर लाया जा सके । 

सरकार अनुसूिचत जाितयŌ और जनजाितयŌ कì आबादी के अनपुात म¤ समावशेी िवकास के 

िलए बजट आवंिटत करने के िलए जाित गणना के साथ Łकì हòई जनसं́ या जनगणना कब शुł 

करगेी? 

³या सरकार बताएगी िक वषª 2014-15 स ेवषª 2023-24 तक ÿÂयेक िव°ीय वषª के अनुसार 

SCSP और TSP के तहत बजट कì Óयय िÖथित ³या है? िव°ीय वषª 2014-15 से िव°ीय वषª 

2023-24 तक SCSP और TSP बजट का लंिबत बैकलॉग ³या है? बैकलॉग को कम करने के िलए 

³या योजना है? 

³या महाÂमा गांधी राÕůीय úामीण रोजगार गारटंी योजना कायªøम पर मद 1 स ेपता चलता ह ै

िक वषª 2022-23 का वाÖतिवक Óयय 90806 करोड़ Łपये था और वषª 2024-25 का बजट अनमुान 

केवल 86000 करोड़ Łपये था, िजसम¤ úामीण ®िमकŌ को रोजगार कì गारंटी देने के िलए मनरगेा 

अिधिनयम 2005 के तहत 100 िदनŌ के काम को देखते हòए भारी कमी कì गई है, ³यŌ?. 
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 13.07 करोड़ सिøय ®िमकŌ को दशाªता है, जबिक बजट आवंटन 92.56 करोड़ है । वषª 

2024-25 म¤ Óयिĉ िदवस सिृजत िकए गए, यानी अब तक 7 िदन का रोजगार सृिजत िकया गया । 

शायद, जी-20 िशखर सÌमेलन िदनांक 7 फरवरी, 2024 के वĉÓय म¤ संशोिधत अनमुान म¤ 

74524.29 करोड़ Łपये कì खचª का संकेत िदया गया है, जो बदल सकता है । 

बजट अनुमान वषª 2024-25 के तहत सिøय जॉब काडª धारक ®िमकŌ को िकतने िदनŌ कì 

गारटंीकृत नौकरी कì योजना बनाई गई है?  राÕůीय Öतर पर औसत दैिनक मजदूरी भुगतान ³या है? 

यिद सभी सिøय काडª धारक ®िमक 100 िदन काम करते ह§ तो िकतने बजट कì आवÔयकता होगी?  

³या मÉुत अनाज देने के साथ-साथ अितåरĉ नौकåरयां देना उिचत नहé है? 

 ³या यह वांछनीय नहé है िक सिøय काडªधारक ®िमकŌ को कम से कम 6 महीने या 180 

िदन कì आजीिवका रोजगार सिुनिĲत करने के िलए मनरेगा िनिध म¤ विृĦ कì जाए, तािक उनम¤ अपनी 

रोटी कमाने पर गवª कì भावना पैदा हो और सÌमान के साथ जीने के अिधकार को बढ़ावा िमले? 

 Öकूली िश±ा और सा±रता िवभाग पर समú िश±ा का बजट अनुमान लगभग 10.5% कì 

कमी दशाªता है । ³या समú िश±ा बजट अनसूुिचत जाितयŌ और अनसुूिचत जनजाितयŌ कì जनसं́ या 

के अनłुप है? स±म आंगनवाड़ी और पोषण आंगनवाड़ी सेवाए ँपोषण अिभयान, िकशोåरयŌ के िलए 

योजनाओ ंके िलए ÿावधान िपछल ेवषª कì तुलना म¤ कम है? जबिक एनईपी ने ÿारिंभक बाल देखभाल 

और िश±ा (ईसीसीई) के पाठ्यøम कì िसफाåरश कì है, िजसके कारण अिधक आंगनवाड़ी 

कायªकताªओ ंऔर उनके बजट कì आवÔयकता है । 

³या अिधकांश आंगनवाड़ी कायªकताª एससी और एसटी समदुाय से ह§? कृपया सामाÆय 

कमªचाåरयŌ के साथ-साथ राºयवार तैनात अनसूुिचत जाित और अनसुूिचत जनजाित कमªचाåरयŌ का 

िववरण साझा कर¤ । आंगनवाड़ी कायªकताªओ ं म¤ अनसुूिचत जाित और अनसूुिचत जनजाित कì 

राºयवार ÿभावी उपिÖथित का ÿितशत ³या है? ³या ÿधानमंýी आयÕुमान भारत ÖवाÖÃय 

अवसंरचना िमशन िजसके िलए बजट अनमुान म¤ लगभग 50% कì कमी दशाªता है । जनसं´या म¤ 

वािषªक वृिĦ और अवसरंचना के कारण पंूजीगत Óयय म¤ विृĦ के बावजूद बजट अनुमान वषª 2024-
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25 म¤ भी कमी कì गई है । आप ÖवाÖÃय पर Óयय को िकस ÿकार बढ़ाएगंे? ³या इसे जीडीपी के 6% 

के Öवीकायª Öतर पर लाने का ÿÖताव रखते ह§? 

अनसुूिचत जाितयŌ कì लगभग 80% आबादी सीमांत िकसानŌ और िदहाड़ी मजदरूŌ से बनी है 

जो गांवŌ म¤ रहते ह§, जबिक शेष आबादी शहरी ±ेýŌ म¤ रहती है, इसिलए ³या बड़े पैमाने पर कृिष भूिम 

पर काम करने वाले िदहाड़ी/ÿवासी मजदूरŌ के िलए िकसान सÌमान िनिध Öवीकायª है?  यिद हा,ँ तो 

अनसुूिचत जाित और अनसुूिचत जनजाित के अनसूुिचत जाित मजदूर और सीमांत िकसानŌ को 

राºयवार िकतनी िकसान सÌमान िनिध दी गई, ³यŌिक योजना का नाम िकसान सÌमान िनिध है? 

³या ÿÖतािवत यूåरया सिÊसडी अनसुूिचत जाित/अनसुूिचत जनजाित िकसानŌ कì ÿितशत 

जनसं´या के अनłुप है? ³या आप अनसुूिचत जाित/अनुसूिचत जनजाित िकसानŌ कì राºयवार 

लाभाथê जनसं´या के बार ेम¤ जानकारी द¤गे? ³या िकसानŌ को लीगल एमएसपी दने ेकì कोई योजना 

है? 

 ³या िव° मंýी यह बताने कì कृपा कर¤गी िक ÿधानमंýी फसल बीमा योजना के तहत 

अनसुूिचत जाित और अनसूुिचत जनजाित िकसानŌ के पास िकतनी भूिम है?  

माननीय कृिष मंýी से अनुरोध है िक वे सामाÆय समुदाय कì भूिम के सापे± अनसुूिचत जाित 

और जनजाित कì भूिम का राºयवार िववरण द¤ । उ¸चतर िश±ा ÿोÂसाहन पीएम-यूएसपी लगभग 23 

ÿितशत कì कमी दशाªता है । ³या पीएम-यूएसपी योजना के तहत एससी, एसटी कì आबादी और űॉप 

आउट योजना के अनłुप है? यिद हां, तो ÿी मैिůक, पोÖट मैिůक, úेजुएशन और पोÖट úेजएुशन के 

ÿÂ येक Öतर पर एससी, एसटी, ओबीसी छाýŌ कì űॉप आउट दर ³या है? इसे कैसे कम िकया जाएगा? 

उ¸चतर िश±ा ÿोÂसाहन म¤ राºयवार अनसुूिचत जाित  और अनुसूिचत जनजाित  के लाभािथªयŌ का 

ÿितशत िकतना है? ÿधान मंýी आवास योजना, úामीण बजट म¤ कटौती के बावजूद उ¸च आबंटन के 

कारण एससी और एसटी के ³या अिधक घर बनाए गए ह§? संशोिधत बजट 2023-24 म¤ कटौती का 

³या ÿभाव पड़ा? वषª 2022-23 और 2023-24 म¤  राºयवार एससी, एसटी समदुायŌ के साथ-साथ 

सामाÆय समुदाय को िकतने घर िदए गए? सरकार Ĭारा एससी, एसटी और सामाÆय समुदायŌ को 
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राºयवार िकतने घर आबंिटत है? ³या सरकार एससी और एसटी उÌमीदवारŌ को आबंिटत घरŌ कì 

सूची पते के साथ राºयवार दे सकती है? 

महोदय, सबसे ºयादा जłरी है, एससी, एसटी और ओबीसी वगª के जान कì सुर±ा । 

एनसीआरबी का डेटा यह कहता है िक एससी, एसटी कì मिहलाओ ंका रपे और हÂयाय¤ होती ह§, आज 

भी उन पर जÐुम होता है और कहé कोई सनुवाई नहé है । उनकì बात राº य नहé सनुता है । हम लोग 

क¤ þ से जुड़े हòए ह§, इसिलए हम क¤ þ म¤ कहते ह§ तो वे राºय के ऊपर छोड़ दतेे ह§ । ³या दिलत, 

आिदवासी और िपछड़Ō को मरने के िलए छोड़ िदया जाए? ³या उनके जीवन का कोई मोल नहé है? 

³या उनकì बेिटयŌ का सÌमान नहé है? ³या उनकì बेिटयां देश कì बेिटयां नहé ह§? ³या उनकì मांओ ं

को अपने ब¸चŌ कì सुर±ा कì गारटंी नहé िमलनी चािहए?  

बजट का तो तब कुछ कर¤गे, जब वे िजंदा रह¤ग े। म§ लगातार इस पर आवाज उठा रहा हóं । मुझे 

नहé लगता िक इस पर कोई ºयादा उÌमीद बची है । म§ आपके माÅयम से ÿधान मंýी जी से मांग करता 

हóं िक इन वगŎ कì सुर±ा कì ÓयवÖथा सिुनिĲत कì जाए । जब िजएगंे, तभी तो कुछ आगे बढ़¤गे । अभी 

75 साल बाद कहां खड़े ह§, यह िकसी स ेिछपा हòआ नहé है । आपने मुझे अपनी बात कहने का मौका 

िदया, बहòत-बहòत धÆयवाद ।  

®ी दशªन िसहं चौधरी (होशंगाबाद) :  महोदय, म§ अनदुानŌ कì अनपूुरक मांगŌ पर बोलने के िलए 

आज यहां खड़ा हòआ हóं । म§ होशंगाबाद, नरिसंहपुर लोक सभा कì जनता को धÆयवाद दतेा हóं, िजसने 

मुझे यहां पहòंचाया और म§ इस पर गवª महसूस करता हóं ।  

मेर ेिवप±ी िमý जो इस बजट का िवरोध कर रहे थ,े म§ केवल इतना ही कहना चाह रहा हóं िक 

उनकì बहòत सी Óयिĉगत िडमांड्स आ रही ह§, एक तरफ व ेिडमांड कर रहे ह§ और दूसरी तरफ व े

बजट का िवरोध कर रहे ह§ । दोनŌ म¤, हंसना और गाल फुलाना एक साथ संभव नहé हो सकता है । इस 

बजट म¤ जो अनपुूरक मांग¤ कì गई ह§, व े87,762 हजार करोड़ Łपये कì ह§ । उसम¤ भी 44,142 करोड़ 

Łपये कì नेट कैश आउट गो कì मांग कì गई है । म§ इसका परुजोर तरीके स ेसमथªन इसिलए करता हóं 
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िक 102 िवभागŌ कì ÿÂय± मांग इसम¤ रखी गई है । िजसस ेहमारी योजनाए ंकमतर न होन ेपाए,ं उनका 

काम लगातार चलता रहे और काम अितशीŅता स ेपूरा हो सके ।  

जब हम इस बजट को दखेत ेह§ तो बजट म¤ हर वगª के िलए ÿावधान है । िकसानŌ कì बात हमार े

िमýगण बार-बार कह रहे ह§ । म§ आपके माÅयम स ेयह कहना चाहता हóं, ‘जाके पांव न फटे िबवाई सो 

³या जाने पीर पराई ।’ िकसानŌ कì केवल बात करने स ेिकसानŌ कì समÖया का हल नहé होगा । यह 

वही भारत है, िजस भारत म¤ कोई िकसान का बेटा िकसान नहé बनना चाह रहा था, लेिकन आज 

िÖथित उÐटी हो गई है । आज आईआईटी िकए हòए ब¸चे भी खेती और िकसानी कì ओर लौटने लग े

ह§ । आज िकसान अपने खेत म¤ उÂसाह के साथ काम करता है । उसकì फसलŌ म¤ अंतर आन ेलगा    

है । म§ िजस ±ेý स ेआता हóं, उसम¤ बमिुÔकल एक फसल पैदा होती थी । जेनरेटर स ेखेती होती थी, 

लेिकन म§ तÂकालीन राºय सरकार का और वतªमान राºय सरकार, डॉ. मोहन यादव और माननीय 

िशवराज िसंह जी को धÆयवाद दतेा हóं िक उनके योगदान कì वजह स,े उनकì िøयाशीलता कì वजह 

स ेऔर माननीय मोदी जी के आशीवाªद स ेहमार ेयहां िसंचाई कì पåरयोजना शुł हòई  । इसम¤ क¤ þ का 

भी पयाªĮ सहयोग रहा ।   

पहले सात लाख हे³टेयर म¤ िसंचाई हòआ करती थी, अब यह 47 लाख हे³टेयर हो गई है और 

इसे 67 लाख हे³टेयर तक करने का लàय िलया गया है । एक समय पर कैिपटा इनकम केवल µयारह 

हजार Łपये थी और यह शमª कì बात हòआ करती थी । अब एक लाख चालीस हजार Łपये के ऊपर 

हमारी पर कैिपटा इनकम हो गई है । धीर-ेधीर ेमन: Öतर भी बदलते जा रहा है, हर ±ेý म¤, खेती, 

िकसानी से लेकर िजतने भी िवभाग ह§, चाहे िसंचाई कì बात हो, चाहे युवाओ ंकì बात हो, खेलो कì 

बात हो, पयªटन मंýालय कì बात हो, आयषु मंýालय कì बात हो, परमाण ुऊजाª कì बात हो, माननीय 

िव° मंýी जी ने नये बजट कì मांग कì है, हम उसका परुजोर समथªन कर रहे ह§ । जो कुछ सहयोग हो 

सकता है, यह एक ÿिøया है, लोक सभा म¤ पाåरत होकर ही आग ेबढ़ सकता है, हम परुजोर तरीके से 

उसका समथªन कर रहे ह§ ।  
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 वतªमान म¤ इस बजट के अनसुार, ‘खरो कमावे, खोटो खावे’ हमार ेयहां कहावत चलती है, 

माननीय मोदी जी के नेतÂृव म¤ एक आशा कì िकरण जगी है । वषª 2014 के पहले देश िनराशा से  गुजर 

रहा था, उस िनराशा को आशा म¤ बदलने का काम िकया, भारत कì अथªÓयवÖथा पहले µयारहवé नÌबर 

कì थी, आज यह चौथे नÌबर कì अथªÓयवÖथा बन गई है । केवल चौथे नÌबर कì अथªÓयवÖथा ही नहé 

बन गई,  वषª 2047 तक इस अथªÓयवÖथा के माÅयम से भारत को िफर से िवĵ गłु बनाएगें और 

Öवामी िववेकानÆद के सपने को पूरा कर¤गे ।  

 नाľेदमस कì घोषणा, िजसे इंटरनेट पर दखेी जा सकती है, वह भी पूरी होगी और भारत िवĵ 

गłु बनेगा । हमारे िव° मंýी जी को Ńदय से धÆयवाद देना चाहता हóं । अभी एक माननीय सदÖय कह 

रहे थे िक एिवएशन िमिनÖůी म¤ काम नहé हòआ, आप Åयान कìिजए । जब डॉ³टर मनमोहन िसंह जी 

कì सरकार थी, उस समय देश म¤ केवल 74 हवाई अड्डे हòआ करते थे, लेिकन अब 170 से ऊपर ह§, 

इसस ेउÂसाह पयªटन के ±ेý म¤ एक नया उÂसाह आया है । 

म§ िजस लोक सभा ±ेý स ेआता हóं, पचंमंढ़ी हमारा एकमाý िहल Öटेशन है, मईया नमªदा कì 

गोद म¤ हम सब बसे ह§ । माननीय िव° मंýी जी हमार े±ेý को हमेशा कुछ न कुछ देने का काम िकया   

है । हमने िपछली बार रले लाइन मांगी, उसे दे िदया । मेरा एक और िनवेदन है । हमारे ±ेý म¤ फोर लेन 

बहòत आवÔयक है, िवकास कì ŀिĶ से और सामåरक ŀिĶ से भी जłरी है । हरदा-िटमरनी से नमªदापरुम 

तक, नमªदापरुम स ेिपपåरया तक होते हòए करेली तक फोर लेन हो जाएगा तो हमार े±ेý का िवकास 

þतु गित से दौड़ जाएगा ।  

 हमारे ±ेý म¤ गÆने कì खेती होती है, आप उस पर अनदुान दने ेका काम कर¤ । सामूिहक िमल 

बनाकर िकसानŌ को लाभ देने का काम कर¤ । म§ एमएसपी के िलए माननीय िव° मंýी जी और माननीय 

ÿधानमंýी जी को धÆयवाद दनेा चाहता हóं । यिद पूर ेदेश म¤ समथªन मूÐय पर सबसे ºयादा खरीदी हòई 

है तो हमारी सरकार के कायªकाल म¤ हòई है, बाकì फसलŌ कì कì भी समथªन मूÐय म¤ खरीदी हो । हमारे 

±ेý म¤ बासमती धान बहòत होती है, जीआई टैग कì मांग कì गई है, इस पर ÿॉपर एमएसपी घोिषत कì 

जाए, ऐसा मेरा िनवेदन है । इस बार बजट म¤ ÿाकृितक कृषकŌ को अितåरĉ रािश देने का काम िकया 
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है । इÆĀाÖů³चर के िलए एक लाख करोड़ Łपये देने का काम िकया है । एक करोड़ िकसानŌ को दो 

साल के अंदर नए ÿाकृितक कृषक बनाने का काम लàय िलया है । मेरा माननीय िव° मंýी महोदय स े

िनवेदन है िक इसम¤ गऊ माता को आधार बनाकर गऊ माता के उÂपादŌ को बढ़ावा देना चािहए ।  

 गऊ माता के उÂपादŌ को कोऑपरेिटव ब§कŌ के माÅयम से जीिवत करने का काम िकया जाए । 

माननीय मोदी जी ने लोकल फॉर वोकल कì जो योजना दी है, आज गांव का यवुा उÂसाह से भर गया 

है, नरÆेþ मोदी जी भारत के िलए वरदान ह§ । म§ उनके िलए कहóंगा,  

“एक हजार बुझे हòए दीपक एक दीपक को नहé जला सकते, 

लेिकन एक जला हòआ दीपक हजारŌ दीपक को जला सकता है ।” 

DR. M. K. VISHNU PRASAD (CUDDALORE): Thank you, Chairperson Sir, for 

giving me an opportunity to speak on the Supplementary Demands for Grants. 

 Hon. Chairperson, Sir, vanakkam. Since our hon. Finance Minister 

understands Tamil, I wish to start my speech in Tamil. There is a big businessman 

in our country. He is in the good books of a big leader and hence he has been 

engaged in several businesses. But he had a doubt. He sought an answer for a 

question from God, “Oh my Lord, please say who is exploiting the people so much 

in India?”. God replied by saying “Adani”. In Tamil, “Athaan Nee” means, “That is 

you.”* 

 In Ramayan, when Sita was doubted by a common man, immediately Rama 

asked Sita to go for self-immolation. That is Rama. This is drama. This 

Government is very adamant in proving their honesty. It is a big opportunity for 

 
……. English translation of this part of speech originally delivered in Tamil. 
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you to prove that you are honest. But this Government is very pragmatic in their 

approach. 

As far as Supplementary Demands for Grants is concerned, I would like to 

say that in the recent floods in Tamil Nadu, there was record rain. We never 

expected it. Our hon. Prime Minister always thumps his chest and says, ‘India has 

sent so many satellites. India is a very technically advanced country’. But 

unfortunately, we are ashamed to say that we cannot predict the weather because 

of the global warming and extreme climate condition. In future, it is going to be 

the order of the day. We do not know how we are going to manage. What has this 

Government been doing? They are not giving any warning. There is no 

preparedness, there is no restoration, there is no rescue, and there is no relief. 

There is nothing at all from this Government. 

Our Government has been pleading for many years, but there is no restoration 

and no relief package till now from the Government of India to the State of Tamil 

Nadu. This is a very bad state of affairs. This is only a bulldozer Government. As 

far as loan for agriculture, education, middle and small sectors, and small vendors 

is concerned, this Government is very, very biased. In spite of the uneven playing 

field, our students are able to clear the NEET exam. After the NEET exam, they 

are going for a loan. But unfortunately, they are not able to get the loan. This 

Government talks about Vishwakarma Scheme. Do whatever your forefathers 

have been doing. Does this Government not want a carpenter’s son to become a 

scientist? Does this Government not want a tailor’s son or daughter to become a 
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judge? This is why this Government is only paper sarkar, a ...  and a double-

engine sarkar. This Government has no concern about the future of India and 

future generations. This is a very clear display of Manu Dharma and Sanatana. In 

no way, Rahul ji and our CM Stalin ji will ever allow BJP to enter the State of Tamil 

Nadu. This is for sure. 

HON. CHAIRPERSON: Please come to the Supplementary Demands for Grants. 

DR. M. K. VISHNU PRASAD: There is terrorism in this country. 

HON. CHAIRPERSON: Please listen to what I am saying. Please come to 

Supplementary Demands for Grants. You are talking about something else. We 

have very less time. 

DR. M. K. VISHNU PRASAD: This is regarding the loan, Sir. This Government 

has a new dimension for tax, terrorism tax. There is 18 per cent tax on almost 

everything. There is no five per cent tax. Almost 90 per cent of the products has 

got 18 per cent tax. Whereas civil aviation has got only five per cent. Anybody 

who wants to travel in the flight, they pay five per cent tax. But when a poor farmer 

or a poor weaver goes on a moped, he has to pay almost or more than 100 per 

cent tax. Excise duty was three per cent on petroleum products in 2015. Now, it 

is almost Rs. 40 per litre. Bangladesh takes our petrol. We are the second largest 

exporter of refined petroleum. They buy petrol from us. They give it for Rs. 80 

whereas we are giving it for more than Rs. 105 rupees. This is a very sad story. 

 Regarding toll plaza, it is a day-light robbery. In Tamil Nadu, more number 

 
 Expunged as ordered by the Chair. 
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of tolls are there, especially from Cuddalore to Chidambaram a new toll has been 

announced. Our bus association owners are pleading, but this Government is deaf 

and mute. 

 This Government is famous for naming ceremonies. … (Interruptions) 

Rajpath is a road, but nobody likes ‘Kings’ here. They immediately change it to 

Kartavya Path. Then, what will they do for Rajasthan? Will they name it as 

‘Kartavyasthan’? 

HON. CHAIRPERSON: Please come to the Budget. 

… (Interruptions) 

DR. M. K. VISHNU PRASAD: Okay, Sir.  

 Regarding caste-based census, this Government should conduct a caste-

based census immediately. There is no mention about it in the Supplementary. 

19.36 hrs    

(Hon. Speaker in the Chair) 

 Regarding NLC, there is a Public Sector Undertaking in my Constituency 

called NLC, which is a Navaratna. They have promised to open a Ghatampur 

Thermal Station by 2020. Till now, they have not opened it. They have not given 

CoD and almost Rs. 6,000 crore escalation has taken place. What mechanism is 

this Government going to bring for the NLC issue? 

 Last but not least, this Government always talks big about everything, but 

in reality they are not bothered about the people. Poor people become poorer and 

rich become richer. There is economic divide and the economic divide is 
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becoming broader. Unfortunately, this Government is mute towards the pleading 

and crying of the people. 

 Moreover, regarding my Constituency, we want a double track. My 

Constituency is Cuddalore. There is a double track from Chennai to Villupuram, 

there is a double track from Trichy to Kanyakumari, but in-between there is no 

double track. So, I would urge upon this Government to include the project. 

 We want a Vande Bharat train that should go from Chennai to 

Rameshwaram via Banruty, Cuddalore and Chidambaram. … (Interruptions) 

माननीय अयÅ± : यह िवषय िडमांड फॉर úांट्स पर है । 

DR. M. K. VISHNU PRASAD: But it is not included, Sir. My request is to kindly 

include those also as per demand, and we will be pleased to … (Interruptions) 

SHRI D. M. KATHIR ANAND: Sir, it is our demand for their Grant. … 

(Interruptions) 

माननीय अयÅ± : आप िवĬान माननीय सदÖय ह§!  

… (Óयवधान) 

DR. M. K. VISHNU PRASAD: Yeah, that is not mentioned in the Demands. So, 

we are requesting it. Where else can we go for it? Whatever may be the 

differences, we have to ask our hon. Madam and she has to be kind enough to 

see Tamil Nadu with a motherly approach. Thank you very much, Sir. 

HON. SPEAKER: Thank you, Vishnu Prasad ji. 

Shri Jagdambika Pal. 

®ी जगदिÌबका पाल (डुमåरयागंज) : अÅय± महोदय, म§ आपका अÂयंत आभारी हóं िक आपने अपने 

आसन स ेकहा िक यह First Batch of Supplementary Demands for Grants 2024-2025 
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का है । Öवाभािवक है िक बजट कì एक ÿिøया है और जब साल का वािषªक बजट ÿÖतुत होता है, तो 

उस बजट के बाद चाहे कोई सरकार हो, वह फÖटª सÈलीम¤ůी भी लाती है, जłरत पड़ती है तो सेक¤ ड 

सÈलीम¤ůी भी लाती है, थडª सÈलीम¤ůी भी लाती है । आिखर सरकार यह ³यŌ लाती है? िजस समय 

कोई बजट तैयार होता है और उस समय िकसी चीज का उस बजट म¤ ÿावधान नहé िकया जाता है, 

उसका कोई एलोकेशन नहé होता है और आग ेचलकर दशे िहत म¤ अित आवÔयक है िक बजट म¤ 

ÿॉिवजन नहé है, लेिकन उस बजट को इस पािलªयाम¤ट स ेस§³शन कराकर उस कायª के िलए खचª 

करना आवÔयक है, इसिलए हम सÈलीम¤ůी úांट्स लाते ह§ । इसीिलए हम उस समय कोई चीज फोसª 

ही नहé करते ह§ । उन पåरिÖथितयŌ म¤ हमारी िव° मंýी आदरणीय ®ीमती िनमªला सीतारमण जी हमारा 

First Batch of Supplementary Demands for Grants 2024-2025 लेकर आई ह§, जो 

फाइन¤िशयल एडजेÖटम¤ट के िलए एस¤िशयल है । हमारे तमाम सािथयŌ न ेकहा िक इसम¤ एक तरह स े

जो úॉस एडीशनल ए³प¤िडचर है, वह करीब 87 हजार 763 करोड़ Łपये का है । हमारा जो सÈलीम¤ůी 

िडमांड फॉर úांट्स आता है, इसका कासँेÈट ³या है? इसके तीन कासेँÈट ह§ । एक तो cash 

supplementary होता है, एक टेि³नकल सÈलीम¤ůी होता है, एक टोकन सÈलीम¤ůी होता है । जब हम 

फÖटª सÈलीम¤ůी बैच को बनाते ह§, तो उसके मĥेनजर उसके पैरािमटसª ³या ह§, तो कैश सÈलीम¤ůी म¤ 

given total appropriation available in Budget Estimate is to be augmented through 

cash additionally and there are not enough savings available within the grants to 

meet additional fund requirement by way of reappropriation.  

 Provided the savings available within one section have to be utilised in 

another section. अगर हम इसे एक हेड से दूसरे हेड म¤ लेकर जाएगें, for instance, savings in 

the revenue voted section has to be utilised for the capital voted section. A 

technical supplementary is also provided when expenditure is to be made through 

an increase in recovery and receipts, िक åरकवरी ³या है, åरिसÈट्स ³या है और ए³सप¤िडचर 

³या है । उसके बाद, टोकन सिÈलम¤ůी होता है । टोकन सÈलीम¤ůी म¤, a provision of Rs. 1 lakh 
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is made to seek prior approval of Parliament on specific items attracting the 

financial limits of new services and new instrument of services. इन तीन हेड्स म¤ जो 

मेजर आइटÌस ह§, चाहे वह कैश सÈलीम¤ůी हो, टेि³नकल हो या टोकन हो, वह िकस-िकस हेड म¤ हमन े

इसम¤ िलया है ।  

आप देिखए, सबसे पहले हम िवप± कì बात करते ह§ । दशे के िकसानŌ कì और िकसानŌ के 

िहतŌ कì, लेिकन आज शायद वे महामिहम राÕůपित जी के अिभभाषण कì तरह बोल रहे ह§ । अÆयथा, 

आज हमारी सरकार को सबसे पहले, स°ाप± का या ÿितप± का कोई भी माननीय सदÖय होता, 

आज हमारा जो फÖटª बैच आया है, उसम¤ हमन ेसबसे पहला ÿोिवजन Agriculture and Farmer’s 

Welfare के िलए िकया है । िकसानŌ के िलए और िकसानŌ कì कृिष के िलए िकया है । उसम¤ ÿधानमंýी 

िकसान सÌमान िनिध म¤ 3,500 करोड़ Łपये हमारी िव° मंýी जी ने मांग े । पूर ेसदन को इसको 

सवªसÌमत से कहना चािहए िक हम इसको कर¤ग े। हमने Agriculture and Farmer’s Welfare के 

िलए 9,691.81 लाख करोड़ Łपये मांग¤ ह§ । यह हमने जो 9.691 करोड़ Łपय ेमांग¤ ह§, इसम¤ 3,500 

करोड़ Łपये िकसान सÌमान िनिध है और funds transfer to agricultural infrastructure and 

development fund. इसका मतलब हम िकसानŌ को ÿधानमंýी िकसान सÌमान िनिध के अंतगªत 

इसे द¤गे । जब कोिवड के दौरान िकसानŌ के सामने समÖया आई तो लोग अपन ेघरŌ म¤ कैद हो गए, 

लोगŌ के सामने ऐसी पåरिÖथितयां आई,ं कÆयाकुमारी से कÔमीर तक खाīान कì समÖया आई । िकस 

तरीके से पीएम Öविनिध शłु िकया गया, रहेड़ी-पटरी बंद हो गई, कोिवड के कारण लोगŌ को अपने 

घरŌ कì दहलीज पर रहना पड़ा  । उस समय िकसानŌ को ÿधानमंýी जी ने ÿधानमंýी िकसान सÌमान 

िनिध कì ÓयवÖथा कì िक साल म¤ 6,000 Łपए 2000 कì तीन िकÖतŌ के łप म¤ िदए जाए ं। लेिकन, 

आज उससे आगे बढ़कर हमारी सरकार ने तय िकया िक जहां तक ÿधानमंýी सÌमान िनिध म¤ िकसानŌ 

को बुिनयादी आवÔयकता, जैसे खाद, िसंचाई, पेिÖटसाइड, कìटनाशक दवाओ ंकì आवÔयकता है, 

उसके िलए हम 2,000 Łपये कì तीन िकÖत¤ दे रहे ह§ । जो एúीकÐचर इंĀाÖů³चर डेवलपमम¤ट फंड 

है, उसके िलए भी 6,000 करोड़ Łपये का ÿोिवजन िकया गया है । म§ िनिĲत तौर से अपनी सरकार 
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को बधाई देता हóं िक उसने 9,691 करोड़ Łपये का ÿोिवजन एúीकÐचर और फॉमªसª के िलए िकया   

है ।  

अÅय± महोदय, िडफ¤ स सिवªस कì बात कर लीिजए । आज िडफ¤ स म¤ इस सिÈलम¤ůी म¤ ए³स-

सिवªस मैन के कंůीÊयूशन के िलए 8044 करोड़ Łपये मांग ेह§ । म§ ‘वन र§क, वन प¤शन’ कì बात नहé 

कर रहा हóं । उसको हमारी सरकार ने जो वषŎ से लंिबत था, उसको पूरा िकया । ÿधानमंýी मोदी जी 

कì पहली बार सरकार म¤ आने के बाद यही ÿितबĦता थी । वे हåरयाणा म¤ सैिनकŌ कì रलैी म¤ गए थ े। 

उस समय उÆहŌने कहा था िक हमार ेजो सैिनक वषŎ से देश कì सीमाओ ंकì िहफाजत करते ह§, उनके 

िलए हम यह कर¤गे । ए³स-सिवªस मैन के कंůीÊयूůी हैÐथ Öकìम के िलए 1,500 करोड़ Łपये, इसी 

तरह से हमने उनके Öटोसª और ůांसपोट¦शन के िलए िकया । 

ये फिटªलाइजसª पर सिÊसडी कì बात कर रहे ह§ । आिखर इस सÈलीम¤ůी म¤ िव° मंýी जी जो 

लेकर आई ह§, चाहे एúीकÐचर हो, फॉमªसª वेलफेयर हो, िडफ¤ स हो या फिटªलाइजसª हŌ, फिटªलाइजसª 

म¤ एिडशनल ÿोिवजन िकया गया है । पीएडंके फिटªलाइजर सिÊसडी Öकìम के िलए 6,593 करोड़ 

Łपये का ÿोिवजन िकया गया है ।  

महोदय, म§ आज रोड, ůांसपोटª एडं हाइवेज कì बात भी कहना चाहता हóं । म§ म¤टेन¤स ऑफ 

नेशनल हाइवेज, cashless treatment for victims of road accidents के बार ेम¤ भी कहóंगा । 

अभी तक रोड पर ए³सीड¤ट होता था, अगर कोई उसके साथ नहé है और वह अकेला है, तो उसकì 

दवा का इंतजाम िकसी हॉिÖपटल म¤ नहé होता था । सरकार न ेपहली बार यह ÿोिवजन िकया है िक 

अगर परू ेहाइवेज पर कहé भी कोई ए³सीड¤ट होता है, तो चाहे वह कोई भी हो, चाहे उसके पास पैसा 

है या नहé है, उसको साथ कोई है या नहé है, सरकार उसकì िजÆदगी बचाने के िलए अÖपताल म¤ 

कैशलेश ůीटम¤ट करेगी । उसके िलए भी हमने ÿावधान िकया है । 

 माÆयवर, हम चाह ेसÈलीम¤ůी कì बात कर¤ या हम अपने बजट कì बात कर¤, आिखर िवप± हो 

या स°ाप± हो, हम कहé तो ईमानदारी से बात कर¤ । टैगोर साहब, अगर आज हम दिुनया के पåरÿेàय 

म¤ देख¤ तो हम दिुनया के पåरÿेàय म¤ कहां खड़े ह§? िकसी देश के िवकास के तीन पैरामीटसª मानते ह§ । 
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एक इÆÉलेशन रटे ³या है । आज इÆÉलेशन रटे का मतलब होता है िक महंगाई, मुþाÖफìित पर हमारी 

सरकार ने िकतना िनयंýण िकया है । दसूरा देश कì जीडीपी ³या है, और तीसरा एफडीआई म¤ दिुनया 

से फॉरने इÆवÖेटम¤ट िकतना आ रहा है? आज आप आलोचना कर रहे ह§ । म§ बताना चाहता हóं िक वषª 

2014 म¤ इस भारत म¤ फॉरने इÆवÖेटम¤ट 34.58 िबिलयन डॉलर था और आज वषª 2024 म¤ 34.58 

िबिलयन डॉलर से बढ़कर 667.4 िबिलयन डॉलर हòआ है । इसस ेलगता है िक भारत के िलए पूरी 

दिुनया का नजåरया बदला है ।  

 महोदय, कोिवड के बाद पूरी दिुनया का सबसे फेवरटे डेÖटीनेशन चाइना था । जब चाइना से 

कंपिनयŌ ने फॉरने इÆवÖेटम¤ट और अपने िनवेश को िनकालना शुł िकया तो लोग पूरी दिुनया म¤ चाइना 

के बाद जापान नहé गए, यूरोिपयन यूिनयन कì कंůीज म¤ नहé गए, अमेåरका नहé गए । आज हम फù 

के साथ कह सकते ह§ और म§ अपनी सरकार को बधाई दूगंा िक दुिनया का सबसे फेवरेट डेÖटीनेशन 

बनाने का काम एफडीआई म¤ िकया है । आज उसी का नतीजा है िक फॉरेन इÆवÖेटम¤ट 667.4 िबिलयन 

डॉलर हòआ है । आप जीडीपी कì úोथ रटे देख लीिजए । आज 8.20 पर úोथ रटे है । आप कम से कम 

इस बात को Öवीकार कìिजए िक सÖटेÆड इकोनॉिमक úोथ है with an accelerated pace in 

2024 reflecting robust policies, innovation and global confidence in India’s 

economic framework. पूरी दिुनया म¤ इिÁडया इकोनॉिमक Āेम वकª  म¤ हमारी पॉिलसीज़, नीितयŌ, 

इनोवेशंस, इिनिशएिटÓस म¤ पूरे िवĵ का भारत म¤ कॉिÆफड¤स बना है । इसिलए आज हमारा úोथ रथे 

8.20 परस¤ट है । इÆÉलेशन रटे के बारे म¤ आप याद कìिजए िक वषª 2014 म¤ महंगाई ³या थी, डबल 

िडिजट से कभी कम नहé हòई । इसके बार ेम¤ िव° मýंी जी भी कह¤गी । जब वषª 2012-13 म¤ आपकì 

सरकार थी तो 10.02 परस¤ट थी । महंगाई डायन खाए जात है, इसे शायद आप भूले नहé हŌग े। यह 

गाना उसी समय बना था । उस समय 10.02 परस¤ट देश कì महंगाई दर थी । आज हमारी सरकार न े

उस महंगाई पर िनयंýण िकया है और वह महंगाई दर 10.02 परस¤ट से घटकर 3.65 परस¤ट पर रह 

गई है । The inflation has been brought down to a historic low. पूरी दिुनया के सामने यह 
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ऐितहािसक िगरावट पर है । And we are demonstrating the success of measures to 

ensure financial stability to protect the consumers’ purchasing power.  

इसका फकª  िकतना है । आप बात करते ह§ । हम िडफ¤ स म¤ छोटी-छोटी चीजŌ के िलए बाहर 

दखेते थ े। म§ और िनिशकांत जी पीएसी के म¤बर ह§ । हमारे िडफ¤ स के िसपािहयŌ के िलए हाई ऑÐटीट्यूड 

के िलए जूते खरीदे जाते थ े। हम हाई ऑÐटीट्यूड के िलए जूते भी बाहर से इÌपोटª  करते थे, कैप 

इÌपोटª करते थे  । इस देश म¤ िडफ¤ स का ÿोड³शन वषª 2014-15 म¤ 46,429 करोड़ Łपये था । ÿधान 

मंýी ने यहé पर खड़े होकर कहा था िक हम 101 आइटÌस दिुनया से इÌपोटª नहé कर¤गे, हम खदु 

िडफ¤ स म¤ आÂमिनभªर बन¤गे और भारत म¤ 101 चीज¤ बनाएगं े। वषª 2023-24 म¤ उसका नतीजा यह 

हòआ िक आज हमारा िडफ¤ स ÿोड³शन 1 लाख 27 हजार 265 करोड़ Łपये हòआ है, जो वषª 2014-

15 म¤ 46 हजार करोड़ था । यह पूरी दिुनया के िलए एक िमसाल है, चमÂकार है । आज हमने ए³सपोटª  

िकतना िकया है? वषª 2013-14 म¤ िडफ¤ स म¤ ए³सपोटª आस-पास के देशŌ म¤ 686 करोड़ Łपये का 

करते थे । … (Óयवधान) म§ अपनी बात एक-दो िमनट म¤ खÂम कर दूगंा । आज वषª 2023-24 म¤ 686 

करोड़ Łपये कì जगह पर 21 हजार 83 करोड़ का ए³सपोटª  हòआ है । हमारा िडफ¤ स का ए³सपोटª 30 

गनुा बढ़ा है । यह भारत कì स³ससे Öटोरी है, यह भारत कì úोथ Öटोरी है । म§ केवल सÈलीम¤ůी बजट 

तक ही सीिमत रहना चाहता हóं ।  

माननीय अÅय± : जगदिÌबका पाल जी म¤ इस उă म¤ भी पूरा जोश है ।  

®ी जगदिÌबका पाल : जब आप बैठते ह§ तो मझु ेऔर ऊजाª िमल जाती है ।  

माननीय अÅय± : ऊजाª तो िमलती है, लेिकन समय नहé िमलता है ।  

®ी जगदिÌबका पाल : म§ अपनी बात अभी खÂम करता हóं । जैसा म§ने कहा िक वषª 2024 म¤ हमारी 

úोथ 8.20 है । चाइना, जो दिुनया का सबस ेबड़ा पावर बन रहा था और म§ इस बात को कह रहा हóं 

तथा िवप± के िकसी सदÖय को जवाब देना है तो द ेदीिजए िक आज भारत कì úोथ रेट 8.20 परस¤ट 

है । चीन कì úोथ रटे पांच परस¤ट ह ै । चीन हमारी úोथ रटे स े³या मुकाबला करगेा? चीन कì 2.8 

परस¤ट úोथ रटे है । यूनाइटेड िकंगडम कì 1.1 परस¤ट है । आज इंिडया दिुनया म¤ सबसे तेजी से बढ़न े
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वाली इकोनॉमी है । India is becoming one of the fastest growing economies. टैगोर जी, 

कम स ेकम आप तारीफ तो कìिजए । भारत कì िवकास कì कहानी नरÆेþ मोदी जी के नेतÂृव म¤ हो 

रही है ।  

 महोदय, हमारी इंÉलेशन आज 3.5 परस¤ट ह ै। एफडीआई म¤ हम 26 परस¤ट इंøìज कर रहे ह§, 

जबिक चीन 29.8 परस¤ट िडकरीज कर रहा है । यह भारत कì स³सैस Öटोरी है । हमने कृिष पर भी 

काम िकया है, म§ आपके सामने वह भी कहना चाहता हóं … (Óयवधान) 

माननीय अÅय± : कृपया, अपनी बात समाĮ कìिजए । 

®ी जगदिÌबका पाल : सर, म§ केवल दो-तीन बात¤ कहना चाहता हóं । 

 हमने इस सÈलीम¤टरी म¤ िलया है – Cabinet approves seven major schemes for 

improving farmers lives and livelihoods with a total outlay of Rs. 14,235 crore. 

िडिजटल एúीकÐचर िमशन को म§ एलोबरेट नहé कłंगा । वह कृिष िडिसजन सपोटª िसÖटम के िलए 

है और एúीकÐचर Öटॉक के िलए है । इसके बाद Crop science for food and nutrition 

िस³यŌåरटी के िलए है । उसके िलए 3979 करोड़ Łपये ह§ जो वषª 2047 तक फूड िस³योåरटी का 

काम करगेा । यह पूर ेिवĵ को देगा, हम जो िवĵ गłु बनने कì बात कर रहे ह§ ।  

तीसरा, Öů§थिनंग ऑफ एúीकÐचर एजुकेशन, मैनेजम¤ट एडं सोशल साइंसेज- कभी ³या 

कÐपना कì थी िक हम एúीकÐचर म¤ एजुकेशन कर¤गे और  मैनेजम¤ट कर¤ग े। एफपीओ का दस हजार 

का लàय था । आप लोग तो आंदोलन कì बात कर¤गे । Öवामीनाथन कमेटी कì åरपोटª  को अगर िकसी 

न ेलागू िकया तो नरÆेþ मोदी जी कì सरकार न ेलागू िकया है । Öवामीनाथन कमेटी कì åरपोटª को 

आपन ेठंडे बÖते म¤ डाल रखा था । मेर ेपास ºयादा समय नहé है, इसिलए म§ ºयादा नहé कह रहा हóं । 

… (Óयवधान) 

माननीय अÅय± : धÆयवाद । डॉ. अमर िसंह जी । 

®ी जगदिÌबका पाल : हॉिटªकÐचर और सåेरकÐचर कì कोई बात नहé होती थी, केवल रबी और 

खरीफ कì बात होती थी । हमने कृिष िव²ान केÆþ को भी 1202 करोड़ Łपये िदए ह§ । 
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माननीय अÅय± : धÆयवाद ।  

®ी जगदिÌबका पाल : सर, म§ एक िमनट म¤ अपनी बात समाĮ कर रहा हóं । म§ भारत माला ÿोजे³ट 

और ÿधान मंýी सड़क पåरयोजना कì बात कłंगा । ÿधान मंýी úाम सड़क योजना म¤ आज 765601 

िकलोमीटर सड़क बनाने का काम िकया है और गांवŌ को जोड़न ेका काम िकया है । 324186 करोड़ 

Łपये स ेदशे के गांव, खेत-खिलहान और िकसान कì िजंदगी को बदलने का काम िकया है । इसी के 

साथ म§ इसका समथªन करता हóं । धÆयवाद । 

डॉ. अमर िसहं (फतेहगढ़ सािहब) : सर, मेर ेबहòत सीिनयर साथी कह रहे थ ेऔर यह बात सही है 

िक सरकार को सÈलीम¤टरी बजट लान ेका अिधकार है और मेरा उस पर कोई सवाल नहé है । 

माननीय अÅय± : आपके रोकने से थोड़े ही न Łक जाएगा । 

डॉ. अमर िसहं : सर, उनको अिधकार है, लेिकन एक ही सुझाव है िक कोिशश करनी चािहए िक जब 

बजट बनाते ह§ तो इस बात का Åयान रखा जाए िक सÈलीम¤टरी िडमांड न लानी पड़¤ । िफर भी यह 

सरकार का अिधकार है और म§ इस पर नहé जाना चाहता हóं । िपछली बार जब म§न ेमैन िबल पर बोला 

था तो माननीय मंýी जी ने, जो आज यहां बैठी हòई ह§, कहा था िक अमर िसंह जी अगर इकोनॉिमक 

पॉिलसी पर बोलते तो अ¸छा होता । आप मुझे पांच-सात िमनट इकोनॉिमक पॉिलसी पर बोलने के 

िलए दीिजए । 

माननीय अÅय± : पांच िमनट आपके ह§ और तीन िमनट िनिशकांत जी के ह§ । 

डॉ. अमर िसहं : Öपीकर साहब, आपके माÅयम स ेम§ माननीय िव° मंýी जी स ेपूछना चाहता हóं िक 

िपछल े³वाटªर म¤ जलुाई स ेिसतÌबर म¤ जीडीपी 5.4 परस¤ट रही, गवनªम¤ट न ेयह िफगर दी है, वह 

िपछल ेसाल के 8.6 परस¤ट स ेनीच े³यŌ आ गयी है, इसके ³या कारण ह§? म§ यह जानना चाहता हóं । 

दसूरा, मेरा सवाल है िक ºयादातर िफगसª ऑरगेनाइºड स³ेटर कì ह§ । ओरगेनाइºड स³ेटर 10-15 

परस¤ट ही होता है, जबिक 90 परस¤ट अनऑरगेनाइºड स³ेटर का डाटा नहé है । इस बार ेम¤ म§ जानना 

चाहता हóं । तीसरा, यह अ¸छी बात है ³यŌिक हम सब भारतीय ह§ िक हमारी इकोनॉमी पांच, आठ, दस 

या बीस िůिलयन कì हो, यह अ¸छी बात है । अगर कंůी ऊपर कì ओर जाएगी तो अ¸छा लगगेा । 
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 मैडम, मेरा आपसे एक िनवेदन है िक जब भी आप जानकारी देती ह§, जब भी कंůी ऊपर बढ़ती 

है तो उसम¤ पर कैिपटा इनकम िकतनी बढ़ी, कृपया करके उसके बार ेम¤ बता दीिजएगा । मेर ेपास 

लेटेÖट िफगसª ह§, उÆह¤ म§ यहां पर रखना चाहता हó ँ। वषª 2023 म¤ हमार ेदेश कì पर कैिपटा इनकम 

यूएस डॉलर म¤ 2,540 थी । इसको वÐडª ब§क और अÆय सारी एज¤सीज लोअर िमिडल इनकम मानती 

है । अपर िमिडल इनकम 4,516 यूएस डॉलर से 14,000 डॉलर है । मेरा आपसे सवाल यह है िक हम 

4,500 वाला िफगर कब øॉस कर¤गे? जीडीपी बढ़े, टोटल इकोनॉमी बढ़े, यह सब तो अ¸छा है, लेिकन 

हम उस िफगर तक कब पहòंच¤गे?  

 दसूरी बात म§ यह पूछना चाहता हó ँिक हाउसहोÐड सेिवंµस 5.1 परस¤ट ³यŌ रह गई है? जब 

आप जवाब द¤ तो उसके कारण बता दीिजएगा । úॉस फाइन¤िशयल कैिपटल फाम¥शन, आपके कायªकाल 

म¤ ³यŌ कम हòआ है? आप इसका भी जवाब दे दीिजएगा । म§ एक सवाल का जवाब जłर देना चाहता 

हó,ँ ³यŌिक आपने बार-बार कहा है िक यूपीए ने इतना िदया और एनडीए ने इतना कर िदया । म§ दो-

तीन िडपाटªम¤ट्स का Êयौरा दूगंा । म§ बजट कì परस¤टेज लेकर आया हó ँ। मेरा आपसे िनवेदन है िक 

कृपा करके जब आप जवाब द¤ तो आप बताइएगा िक इस साल के बजट का इतना परस¤टेज हमने िदया 

है और यूपीए ने इतना िदया था ।  

 मैडम, वषª 2013-14 म¤ यूपीए के समय एजुकेशन का बजट पूर ेबजट का 3.16 परस¤ट था और 

आपने वषª 2024-25 म¤ 1.5 परस¤ट िदया है । आपने 50 परस¤ट कम कर िदया है । हा,ँ úॉस िफगसª म¤ 

ºयादा होगा, ³यŌिक 10-12 साल हो चुके ह§ । हेÐथ म¤ भी वही हालत है । उस वĉ यूपीए के समय 

करीब 2.5 परस¤ट था और आपने 1.9 परस¤ट िदया है । नरगेा म¤ भी वही हालत है । उस समय नरगेा 

के िलए करीब-करीब 1.9 से 2 परस¤ट बजट था और आपने 1.3 परस¤ट िदया है । म§ इस पर ºयादा 

बात नहé करना चाहता, चूिँक बार-बार इस पर सवाल उठता है इसिलए म§ आपसे यह सवाल पूछना 

चाहता हó ँ।  

 मैडम, म§ बहòत सारी बात¤ आपसे नहé पूछ पाया, लेिकन म§ आपको िलखकर दे दूगंा । म§ पंजाब 

से ®ी फतेहगढ़ सािह ब का एमपी हó ँ। म§ बार-बार बोलता हó ँिक पंजाब के बहòत सार ेइÔयूज़ ह§ । पंजाब 
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कì इकोनॉमी िÖů नज¤ट है । आप बार-बार कहते ह§ िक डायविस ªिफकेशन कìिजए । यहां पर फूड 

िमिनÖटर साहब भी साथ बैठे ह§ ।  

 मैडम, मेरा आपसे िनवेदन है िक आप डायविसªिफकेशन के िलए 15 से 20 हजार करोड़ Łपय े

पांच से सात साल पंजाब को दीिजए तो डायविसªिफकेशन हो जाएगा । इसके अलावा िकसानŌ का 

एिजटेशन चल रहा है, चूिँक बार-बार आपके लोग कहते ह§, वह ठीक है, लेिकन म§ यह कहना चाहता हó ँ

िक जब आपने Öवामीनाथन फामूªला बना ही िदया है तो एमएसपी का लॉ भी बनाकर ले आते । आप 

उसे अगली बार कर दीिजए ।  

माननीय अÅय± : डॉ. िनिशकाÆत दबेु जी । 

… (Óयवधान) 

डॉ. अमर िसहं : सर, मझु ेफतेहगढ़ कì बात तो कर लेन ेदीिजए । 

माननीय अÅय± : आठ बजे समय समाĮ होने वाला है तो उÆह¤ कम से कम एक िमनट तो बोलने 

दीिजए ।  

… (Óयवधान) 

माननीय अÅय± : ठीक है, एक िमनट म¤ आप फतेहगढ़ कì बात रख दीिजए ।  

डॉ. अमर िसहं : सर, म§ फतेहगढ़ सािहब के िलए बार-बार कहता हó ँिक यह जो िदसÌबर का महीना 

है, वहां छोटे सािह बजाद¤ िजंदा चनुवा िदए गए थ े। इस महीने म¤ ही केÆþ सरकार उसको इंटरनेशनल 

टूåरÖट सिकª ट म¤ ल ेल ेतो अ¸छा रहेगा । 

िनिशकाÆत दुबे (गोड्डा) : अÅय± महोदय, म§ हमेशा यह कहता हó ँिक इस पािलªयाम¤ट म¤ आपने जो 

एक नई दशा और िदशा दी है, वह मेर ेिलए एक नया अनभुव है िक अÅय± के नाते आप पािलªयाम¤ट 

शुł करते ह§ और हमेशा ÿयास करते ह§ िक इसकì समािĮ भी आप ही कर¤ ।  

 यह जो सÈलीम¤ůी िडमांड्स फॉर úांट्स है, इस पर म§ केवल छ: पॉइट्स पर अपनी बात       

कहóंगा । हम और आप सांसद बन¤, आप राजÖथान म¤ वषŎ तक राजनीित करते रहे, लेिकन उस समय 

कांúेस न े³या हालात पैदा कर िदए थ?े उस समय िकसानŌ को सही समय पर खाद नहé िमलती      
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थी । अगर खाद िमलती भी थी तो उसकì Êलैक माक¥ िटंग होती थी । उÆह¤ लाठी खानी पड़ती थी, गोली 

खानी पड़ती थी । रैक नहé पहòंचती थी, ³यŌिक वहां रेल नहé पहòंचती थी ।  

20.00 hrs 

 इस बजट म¤, सिÈलम¤ůी फॉर िडमांड्स फोर úांट्स म¤ फिटªलाइजर सिÊसडी म¤ माननीय ÿधान 

मंýी जी ने यह तय कर िदया है िक िकसी कìमत पर…(Óयवधान) 

माननीय अÅय± : अब सदन का समय पांच िमनट और बढ़ाया जाता है । 

…(Óयवधान) 

डॉ. िनिशकाÆत दुबे : सर, धÆयवाद ।… (Óयवधान) 

माननीय अÅय± : सदन का समय आठ बजकर दस िमनट, पांच-सात िमन ट, और तक के िलए बढ़ाया 

जाता है । 

…(Óयवधान) 

डॉ. िनिशकाÆत दुबे : सर, आप समझ¤ िक उनकì जो कì हòई कारगजुारी थी, उनका जो िकया हòआ 

ĂĶाचार था, उस पर लगाम लगाने के िलए माननीय ÿधान मंýी जी न ेनीम कोटेड यूåरया और इसके 

बाद जो पूरी इंटरनेशनल लॉबी है, चाहे वह फाÖफेट खरीद,े नाइůेट खरीद,े िजंक खरीद,े िजसकì 

हमार ेयहा ंकमी है, उसके दाम नहé बढ़े, उसके िलए माननीय ÿधान मंýी जी आउट ऑफ द व ेजा कर 

िकसानŌ के िलए जो बात करते ह§, उनके िलए एक बड़ा सवाल है िक उÆ हŌन ेफिटªलाइजर पर सिÊसडी 

दी ।  

 दसूरी बात यह है िक जो जगदिÌबका पाल जी कह रहे थ े िक भारत वषª 1947 म¤ Öवतंý        

हòआ । कांúेस 55-60 सालŌ तक राज करती रही । उसने िकसानŌ को केवल एक लॉलीपॉप िदया । 

जब िकसान मरने लग,े आÂमहÂया करन ेलग,े तो उनके िलए कहा िक हम कृिष लोन माफ कर द¤गे, 

लेिकन माननीय ÿधान मंýी जी न ेऐसा इिन िशएिटव िलया तािक िकसानŌ को आÂमहÂया करने िलए 

मजबूर न होना पड़े, इसके िलए उÆहŌन ेिकसान सÌमान िनिध  िदया, िजसके बार ेम¤ माननीय सदÖय 

कह रहे थ,े इस बजट म¤ इसका िजø भी है । 
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 तीसरा जो महÂवपूणª है िक सभी लोग कहते ह§ िक जो िहमालयन Öटेट्स ह§, जÌमू-कÔमीर, 

उ°राखंड, िहमाचल ÿदेश और नॉथª-ईÖट का ³या होगा? इस बजट म¤ म§ केवल सिÈलम¤ůी ऑफ 

úांट्स पर के बार ेम¤ कहना चाहता हóं । अनु̧ छेद 370 और 35(ए) के कारण जÌमू-कÔमीर म¤ हमारा 

कानून लागू नहé होता था । उसके कारण वहां इंडÖůीज नहé आती थी । िहमाचल ÿदेश और उ°राखंड 

म¤ इंडÖůीज नहé आती थी । माननीय अटल िबहारी जी न ेउसके िलए कुछ नीितयां तय कì । इस बजट 

के िलए म§ िव° मंýी जी और उनके माÅयम स ेमाननीय ÿधान मंýी जी को बधाई दनेा चाहता हóं िक 

इस बजट म¤ उÆहŌन ेएक हजार करोड़ Łपए केवल इस िहमालयन राºय के िलए िदया, िजसके कारण 

वहां सुिवधाए ंबढ़¤गी । 

 सर, चौथा यह है िक बहòत बात¤ होती ह§ िक बहòत न³सलवाद है, िवकास नहé है । िकसी जमाने 

म¤ अटक स ेकटक तक भारत एक हòआ करता था, लेिकन कांúेस कì नीितयŌ के कारण पशपुित स े

लेकर ितŁपित तक न³सलवाद का पूरा का पूरा कॉåरडोर था । हम और ललन जी यहां बैठे हòए ह§ । 

हम सभी लोग न³सलवाद स ेÿभािवत रहे ह§ ।  

अÅय± महोदय, 140 िजल ेऐस ेथे, िजसम¤ केवल और केवल न³सलवाद था । वहां लोग िदन 

म¤ भी चल पान ेकì िÖथित म¤ नहé होते थे । ठ ेकेदार हो,  बĘेदार हो, इंĀाÖů³चर हो, वहां कुछ भी होता 

था । म§ इस बजट के िलए माननीय गहृ मंýी जी को बधाई देना चाहता हóं िक वषª 2019 के बाद िजतने 

न³सलवाद के िजल ेकम हòए, िजतना पुिलस का मॉडनाªइजेशन हòआ, साइबर िस³योåरटी म¤ विृĦ हòई, 

आज 140 िजलŌ म¤ स ेहाडªली 25-30 िजल ेबच गए ह§ । जैस ेकल हम लोगŌ न ेटीबी मुĉ भारत के 

िलए मैच खेला है, िजसका उĤाटन करने िलए Öपीकर महोदय आप खदु गए थ,े उसी तरह स ेमाननीय 

ÿधान मंýी जी का टारगेट है िक वषª 2025 के बाद एक भी िजला न³सलवाद स े ÿभािवत नहé          

रहेगा । सार ेन³सलवािद यŌ का सफाया हो जाएगा । उसके िलए इस बजट म¤ तकरीबन चार हजार 

करोड़ Łपए का ÿावधान िकया गया है ।  

आप बजट कì बात करते ह§ िक यह सिÈलम¤ůी िडमांड्स आ गया । म§न ेइसी हाउस म¤ वषª 

2009 स ेवषª 2014 तक कांúेस कì सरकार को देखा है । बजट एिÖट मेट कुछ होता था, रीवाइºड 
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एिÖटमेट कुछ होता था और ए³चअुल ए³सप¤िडचर कुछ होता था । बीई, आरई और एई म¤ जमीन 

आसमान का फकª  था िक व ेकेवल लॉलीपॉप िदखाते थ े। एक इÆĀाÖů³चर का ÿोजे³ट चलता था । 

म§ अपन ेयहां कì बात कर रहा हóं िक मंदार िहल स ेहंसिडहा होते हòए दमुका के िलए बन एक रेल लाइन 

रही थी । वषª 1995 म¤ उसका िशलाÆयास हòआ और उसका उĤाटन माननीय ÿधान मंýी जी न ेवषª 

2018 म¤ िकया । जब वषª 2014 म¤ वह माननीय ÿधान मंýी बन गए तो उÆहŌन े उसका उĤाटन         

िकया । उसके िलए चार साल पैस ेिदए गए, लेिकन केवल लॉलीपॉप । इस साल हम ल§ड ए³वायर कर 

रहे ह§, दसूर ेसाल हम पटरी िबछाएगंे, तीसर ेसाल एक-दो िकलोमीटर पटरी िबछाएगं े। इन चीजŌ स े

छुटकारा पान ेके िलए जो नीित आयोग बनी है और ÿधान मंýी जी कì जो मॉिनटåरंग है, उसके िलए 

भी इस बजट म¤ पैसा िदया गया है । सार ेÿोजे³ट्स समय स ेपूरे हŌ । भारत सरकार का पैसा उसम¤ 

खचª नहé हो और जो लॉलीपॉप देने कì सÖंकृित कांúेस कì थी, वह कैसे खÂम हो? इस बजट म¤ 

ÿावधान है ।  

Öपीकर महोदय, इसके बाद बड़ी चचाª चलती है िक पड़ोिसयŌ के साथ हमार ेसंबंध कैस ेह§? 

कांúेस के लोग बार-बार इस पर ³वĲेन उठाते रहते ह§ । सÈलीम¤ůी िडमांड्स फोर úांट्स पर बात करते 

हòए यिद यह बात करते ह§ िक हम कर ³या रहे ह§? इस बजट म¤ एक बड़ा िहÖसा हमने िकसको िदया 

है, मॉरीशस के साथ हमार ेसंबंध कैस ेहŌग?े हमने मॉरीशस को पैसा िदया है, मालदीव को पैसा िदया 

है, ®ीलंका को पैसा िदया है, भूटान को पैसा िदया है, नेपाल को पैसा िदया है । लैिटन अमेåरकन कंůी, 

िजसके साथ हम¤ Óयापार करना है । आप करटं एकाउंट डेिफिसट कì बात करते ह§ िक करटं एकाउंट 

डेिफिसट हो गया, ůेड डेिफिसट हो गया । नई-नई माक¥ ट, जो बात¤ जगदिंबका पाल जी ने कही िक 

चाइना के हटने के बाद, कोरोना के बाद पूरी दिुनया, बंगलादेश म¤ जो इस तरह का टरमोइल आया ह,ै 

इसके बाद पूरी दिुनया मैÆयूफै³चåरंग के िलए भारत कì तरफ आना चाहती है । भारत कì तरफ आना 

चाहती है तो भारत का कैसे िवकास होगा? दो चीजŌ के कारण िवकास होगा िक उन लोगŌ के साथ 

हमारा संबंध कैसे हो? यिद ®ीलंका आज ऋण स ेपरेशान है, ऋण के कारण पूरी दिुनया उसकì तरफ 

दखेने को तैयार नहé है तो हम उसको पैसा द¤गे । हम उसको समथªन कर¤गे, तब तो चाइना नहé       
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आएगा । मालदीव ने हमार े साथ संबंध खराब िकए, लेिकन मालदीव के साथ हमने अ¸छे संबंध        

बनाए । उन संबंधŌ का ÿितफल यह है िक राÕůपित खदु आए और राÕůपित के आन ेके बाद उÆहŌन े

कहा िक भारत के साथ हमारा संबंध होना चािहए । इस बजट म¤, हमने इसके अलावा एक बड़ा खचाª 

िकया है । म§ आपको बताऊं िक हमार ेयहां गंगा पर बंदरगाह बना है । कभी लोगŌ न ेकÐपना कì थी िक 

गंगा पर भी ůेड हो सकता है, गंगा पर बंदरगाह हो सकता है, āĺपýु पर बंदरगाह हो सकता है । आपको 

माक¥ ट ³या चािहए? माक¥ ट यह चािहए िक नॉथª ईÖट जो आपस ेअलग है, मेन ल§ड स ेजो नॉथª ईÖट 

अलग है, यिद हम¤ िसंगापरु जाना है, मलेिशया जाना है, इंडोनेिशया जाना है, िफलीपéस तक जाना है 

तो भारत को मनीला के साथ रोड स ेजोड़ना पड़ेगा । कभी आपने सोचा है िक वषª 2014 के बाद 

माननीय ÿधान मंýी जी न े³या िकया? र³सौल स ेहिÐदया, अभी इस बजट म¤ माननीय िव° मंýी जी 

न ेअनाउंस िकया िक र³सौल स ेहिÐदया बनेगा और ब³सर स ेभागलपरु तक रोड बनेगा  । आपन े

कभी यह सोचा है िक यह ³यŌ बना? यह Öůेटेिजक चीज है । यिद र³सौल स ेहिÐदया बनेगा तो हम 

नेपाल को पोटª  द¤ग े। नेपाल को यिद पोटª  द¤ग ेतो नेपाल जो आज चाइना के साथ जाने कì कोिशश कर 

रहा है, वह हमार ेसाथ जुड़ेगा । यिद हम नॉथª ईÖट म¤ आग ेबढ़ कर Ìयांमार तक चार लेन का रोड 

बनाएगें तो यह पूरे रोड स े… (Óयवधान) सर, म§ बस दो िमनट म¤ अपनी बात समाĮ कłंगा । उसके 

िलए पैसा है ।  

सर, मेरा यह कहना है िक माननीय ÿधान मंýी जी के नेतÂृव म¤ माननीय िव° मंýी जी सÈलीम¤ůी 

िडमांड्स फोर úांट्स लेकर आई ह§, यह ‘हåर अनंत हåर कथा अनंता’ है । इसके बार ेम¤ हम िजतनी 

बात कर¤गे, उतना कम होगा । म§ अपनी सरकार को बधाई एवं धÆयवाद देना चाहता हóं और मुझे गवª है 

िक हम भारतीय जनता पाटê के उस वĉ सदÖय ह§, उस वĉ हम सांसद ह§, िजस वĉ इस देश का 

नेतÂृव िवकिसत भारत बनाने के िलए, वषª 2047 तक एक िवकिसत भारत बनाने के िलए माननीय 

मोदी जी काम कर रहे ह§ । मोदी जी का कायªकताª और सांसद होने का मुझे गवª है । म§ िव° मंýी जी को 

बधाई और धÆयवाद देना चाहता हóं िक आप बहòत अ¸छा सÈलीम¤ůी िडमांड्स फोर úांट्स लेकर आई 

ह§ ।  
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सर, आपने मुझे वĉ िदया, उसके िलए म§ आपका धÆयवाद करता हóं । इÆहé शÊदŌ के साथ 

जय िहÆद, जय भारत । 

माननीय अÅय± : ®ी हनमुान बेनीवाल जी, आप सÈलीम¤ůी िडमांड्स फोर úांट्स पर ही बोलना । 

िसफª  दो िमनट है । 

®ी हनुमान बेनीवाल (नागौर) : अÅय± महोदय, म§ 700 िकलोमीटर चलकर आया हóं । मुझे पता है 

िक आप सब को बड़े मन से, आज आपका मूड भी अ¸छा ह ै। आप सब को मौका भी दे रहे ह§ । … 

(Óयवधान) 

माननीय अÅय± : आपका समय खÂम हो जाएगा । 

®ी हनुमान बनेीवाल : अÅय± महोदय, सदन म¤ आज वषª 2024-25 के िलए ÿÖतुत अनदुान कì 

अनपुूरक मांगŌ पर अपनी बात रखूंगा ।  

अÅय± महोदय, िविभÆन मंýालयŌ ने अितåरĉ रािश कì मांग कì है । म§ बताना चाहता हóं िक 

राजÖथान सिहत कई राºयŌ म¤ िकसान डीएपी यूåरया के िलए जूझ रहे ह§ । समथªन मूÐय पर खरीद के 

िलए टोकन कटवाने के बावजूद िकसानŌ कì उपज कì खरीद नहé हो पा रही है । आप भी राजÖथान 

से ही आते ह§ । वषª 2023-24 के आवंिटत बजट का जब आठ माह बाद लेखा-जोखा देखा तो हालात 

सामने आए िक भारत सरकार के 15 मंýालयŌ का आवंिटत बजट का एक ितहाई भी खचª नहé         

िकया । म§ िव° मंýी जी को कहना चाहता हóं िक ÖवाÖÃय, िश±ा और मिहला तथा बाल िवकास जैसे 

महकमŌ के िलए आवंिटत बजट लैÈस होना ही नहé चािहए । इसके िलए िवशेष ÿयास करन ेकì जłरत 

है । 

अÅय± महोदय, म§ िकसान का बेटा हóं और म§ने िकसानŌ के िलए हमेशा लड़ाई लड़ी । म§ िव° 

मंýी जी को एक बात और कहना चाहóंगा । हम समथªन मूÐय पर खरीद तो कर रहे ह§, लेिकन आपने 

एक राइडर लगा रखा है िक हम 25 ि³वंटल से ºयादा खरीद नहé कर¤ग े। आज भी राजÖथान के अंदर 

कई जगहŌ पर खरीद नहé हो रही है । खरीद स¤टर बंद है । इसको आप िदखवाये । चूंिक आपने कह 

िदया है, इसिलए म§ राजÖथान और अपने संसदीय ±ेý कì छोटी-मोटी बात आता हóं । राजÖथान को 
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िवशेष राºय के दजाª कì बात हमने हमेशा कì है और हम सार ेमापदÁड पूरे कर रहे ह§ । राजÖथान को 

िवशेष राºय का दजाª िमले । हमारा मŁÖथल, चंबल के पहाड़, अरावली कì पवªतमालाए,ं और एमएसपी 

को कानून के दायर ेम¤ लाने के िलए बड़ा आंदोलन देश के अंदर चल रहा है । 

 हमारी मांग है िक एमएसपी को कानूनी दायर ेके अÆदर लाया जाए । ůै³टर सिहत िकसान… 

(Óयवधान) 

माननीय अÅय± : सभा कì कायªवाही मंगलवार, िदनांक 17 िदसÌबर, 2024 को ÿात: µयारह बजे 

तक के िलए Öथिगत कì जाती है । 

20.10 hrs 

The Lok Sabha then adjourned till Eleven of the Clock  
on Tuesday, December 17, 2024/ Agrahayana 26, 1946 (Saka) 

________ 
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Member-wise Index to Starred Questions 

Sl No. Member's Name Question Number 

1 Dr. Amar Singh 288 

2 Dr. Angomcha Bimol Akoijam 299 

3 Dr. Byreddy Shabari 285 

4 Dr. K Sudhakar 284 

5 Dr. Nishikant Dubey 296 

6 Dr. Thirumaavalavan Tholkappiyan 283 

7 Shri Aditya Yadav 294 

8 Shri Bharat Singh Kushwah 281 

9 Shri Bidyut Baran Mahato 298 

10 Shri C N Annadurai 291 

11 Shri Devesh Chandra Thakur 282 

12 Shri Dhairyasheel Sambhajirao 
Mane 

286 

13 Shri Dharambir Singh 295 

14 Shri G Kumar Naik 289 

15 Shri M Mallesh Babu 292 

16 Shri Naba Charan Majhi 295 

17 Shri Patel Umeshbhai Babubhai 300 

18 Shri Saumitra Khan 287 

19 Shri Selvam G 291 

20 Shri Sudheer Gupta 286 

21 Shri Vishaldada Prakashbapu Patil 297 

22 Shri Vishnu Dayal Ram 290 
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24 Smt. Sanjna Jatav 293 
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6 Com. Selvaraj V 3222, 3262 
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10 Dr. Bachhav Shobha Dinesh 3437 

11 Dr. Bhola Singh 3354 

12 Dr. Byreddy Shabari 3333 

13 Dr. D. Purandeswari 3424 

14 Dr. Ganapathy Rajkumar P 3298 

15 Dr. Gumma Thanuja Rani 3256 

16 Dr. Hemant Vishnu Savara 3402 

17 Dr. Indra Hang Subba 3357 

18 Dr. Jayanta Kumar Roy 3366 

19 Dr. Kadiyam Kavya 3434 

20 Dr. Kalanidhi Veeraswamy 3277 

21 Dr. Kalyan Vaijinathrao Kale 3373 

22 Dr. Kirsan Namdeo 3323 

23 Dr. M K Vishnu Prasad 3221 
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25 Dr. Mallu Ravi 3386 
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26 Dr. Manna Lal Rawat 3360, 3282 

27 Dr. Mohammad Jawed 3242 

28 Dr. Prabha Mallikarjun 3412 

29 Dr. Prashant Yadaorao Padole 3292 

30 Dr. Rajeev Bharadwaj 3371 

31 Dr. Rajesh Mishra 3273 

32 Dr. Rajkumar Sangwan 3261 

33 Dr. Rani Srikumar 3447 

34 Dr. Shashi Tharoor 3316 

35 Dr. Shivaji Bandappa Kalge 3420 

36 Dr. Shrikant Eknath Shinde 3263 

37 Dr. T Sumathy Alias Thamizhachi 
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3443 

38 Km. Sudha R 3422 

39 Ms Iqra Choudhary 3395 

40 Ms Sayani Ghosh 3303 

41 Ms. Bansuri Swaraj 3392 

42 Ms. Praniti Sushilkumar Shinde 3339 

43 Ms. S Jothimani 3320 

44 Prof. Sougata Ray 3260 

45 Prof. Varsha Eknath Gaikwad 3243 

46 Shri Selvaganapathi T.M. 3244 

47 Shri Ajay Kumar Mandal 3361 

48 Shri Alok Sharma 3283 

49 Shri Amar Sharadrao Kale 3243 

50 Shri Amarsing Tisso 3377 
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51 Shri Amra Ram 3227 

52 Shri Amrinder Singh Raja Warring 3280 

53 Shri Anand Bhadauria 3403 

54 Shri Ananta Nayak 3439 

55 Shri Anil Yeshwant Desai 3299 

56 Shri Anto Antony 3264 

57 Shri Anup Sanjay Dhotre 3435 

58 Shri Anurag Sharma 3429 

59 Shri Anurag Singh Thakur 3333 

60 Shri Appalanaidu Kalisetti 3418 

61 Shri Arun Bharti 3365 

62 Shri Arun Govil 3358 

63 Shri Arun Kumar Sagar 3317 

64 Shri Arvind Dharmapuri 3295 

65 Shri Arvind Ganpat Sawant 3363 

66 Shri Asaduddin Owaisi 3276 

67 Shri Azad Kirti Jha 3304 

68 Shri B Y Raghavendra 3269 

69 Shri Baijayant Panda 3349 

70 Shri Bajrang Manohar Sonwane 3243 

71 Shri Balabhadra Majhi 3433 

72 Shri Balashowry Vallabhaneni 3352 

73 Shri Balwant Baswant Wankhade 3419 

74 Shri Basavaraj Bommai 3279 

75 Shri Bastipati Nagaraju 3251 
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76 Shri Benny Behanan 3388 

77 Shri Bhartruhari Mahtab 3241 

78 Shri Bhaskar Murlidhar Bhagare 3243 

79 Shri Bhausaheb Rajaram Wakchaure 3405 

80 Shri Bhojraj Nag 3287 

81 Shri Biplab Kumar Deb 3410 

82 Shri Brijendra Singh Ola 3312 

83 Shri Brijmohan Agrawal 3249 

84 Shri Captain Brijesh Chowta 3449 

85 Shri Captain Viriato Fernandes 3367 

86 Shri Chamala Kiran Kumar Reddy 3381 

87 Shri Chandra Prakash Joshi 3328 

88 Shri Charanjit Singh Channi 3364, 3385 

89 Shri Chavda Vinod Lakhamshi 3370 

90 Shri Chudasama Rajeshbhai Naranbhai 3345 

91 Shri Daggumalla Prasada Rao 3401, 3251 

92 Shri Damodar Agrawal 3282 

93 Shri Daroga Prasad Saroj 3375 

94 Shri Devusinh Chauhan 3356 

95 Shri Dharmendra Yadav 3385, 3363 

96 Shri Dileshwar Kamait 3359 

97 Shri Dinesh Chandra Yadav 3384, 3231 

98 Shri Dineshbhai Makwana 3344 

99 Shri Dulu Mahato 3432 

100 Shri Durai Vaiko 3307 
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101 Shri Dushyant Singh 3297 

102 Shri E T Mohammed Basheer 3394 

103 Shri Eatala Rajender 3285, 3416 

104 Shri Eswarasamy K 3230 

105 Shri G Lakshminarayana 3445 

106 Shri G M Harish Balayogi 3270 

107 Shri Gaddigoudar Parvatagouda 
Chandanagouda 

3302 

108 Shri Gajendra Singh Patel 3406 

109 Shri Gaurav Gogoi 3369 

110 Shri Giridhari Yadav 3231 

111 Shri Gurjeet Singh Aujla 3223 
112 Shri Gyaneshwar Patil 3232, 3350 

113 Shri Hanuman Beniwal 3335 

114 Shri Haribhai Patel 3421 

115 Shri Harish Chandra Meena 3450, 3383 

116 Shri Imran Masood 3311 

117 Shri Jagadish Shettar 3382 

118 Shri Jagannath Sarkar 3289 

119 Shri Jagdambika Pal 3423 

120 Shri Jai Prakash 3338 

121 Shri Janardan Singh Sigriwal 3254 

122 Shri Jashubhai Bhilubhai Rathva 3245 

123 Shri K C Venugopal 3324 

124 Shri K Gopinath 3417, 3311 

125 Shri K Radhakrishnan 3444 
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126 Shri Kanwar Singh Tanwar 3293, 3321 

127 Shri Karti P Chidambaram 3304 

128 Shri Kaushalendra Kumar 3427 

129 Shri Kesineni Sivanath 3337 

130 Shri Khagen Murmu 3398 

131 Shri Kodikunnil Suresh 3436 

132 Shri Kota Srinivasa Poojary 3331 

133 Shri Krishna Prasad Tenneti 3348, 3314 

134 Shri Kuldeep Indora 3408 

135 Shri Lalji Verma 3404 

136 Shri Lavu Sri Krishna Devarayalu 3225, 3418 

137 Shri Lumba Ram 3306 

138 Shri M K Raghavan 3235 

139 Shri Maddila Gurumoorthy 3346 

140 Shri Magunta Sreenivasulu Reddy 3314 

141 Shri Malaiyarasan D 3271 

142 Shri Mani A 3341 

143 Shri Manickam Tagore B 3362, 3305 

144 Shri Manish Jaiswal 3291 

145 Shri Manish Tewari 3236 

146 Shri Manoj Kumar 3254 

147 Shri Manoj Tigga 3374 

148 Shri Manoj Tiwari 3283 

149 Shri Matheswaran V S 3442 

150 Shri Mohite Patil Dhairyasheel Rajsinh 3243 
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151 Shri Muhammed Hamdullah Sayeed 3414 

152 Shri Mukeshkumar Chandrakaant Dalal 3234 

153 Shri Murari Lal Meena 3343 

154 Shri Narayan Tatu Rane 3248 

155 Shri Naresh Ganpat Mhaske 3263 

156 Shri Navaskani K 3428 

157 Shri Naveen Jindal 3290 

158 Shri Nilesh Dnyandev Lanke 3243 

159 Shri Omprakash Bhupalsinh Alias 
Pavan Rajenimbalkar 

3380, 3368 

160 Shri P P Chaudhary 3259 

161 Shri P V Midhun Reddy 3322 

162 Shri Parbhubhai Nagarbhai Vasava 3278, 3251 

163 Shri Parimal Suklabaidya 3430 

164 Shri Prabhakar Reddy Vemireddy 3347 

165 Shri Pradeep Kumar Singh 3288 

166 Shri Pradeep Purohit 3253, 3249 

167 Shri Pradyut Bordoloi 3441 

168 Shri Praveen Patel 3321, 3273 
169 Shri Putta Mahesh Kumar 3267, 3314 

170 Shri Rahul Kaswan 3340 

171 Shri Raja A 3274 

172 Shri Raja Ram Singh 3226 

173 Shri Rajeev Rai 3224 

174 Shri Rajesh Ranjan 3255 

175 Shri Rajiv Pratap Rudy 3387 
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176 Shri Rajkumar Chahar 3415 

177 Shri Rajkumar Roat 3240 

178 Shri Rajmohan Unnithan 3281 

179 Shri Raju Bista 3315 

180 Shri Rakesh Rathor 3378 

181 Shri Ram Shiromani Verma 3389 

182 Shri Ramasahayam Raghuram Reddy 3247 

183 Shri Ramashankar Rajbhar 3391 

184 Shri Ramesh Chandappa Jigajinagi 3229 

185 Shri Ramprit Mandal 3231 

186 Shri Ramvir Singh Bidhuri 3328 

187 Shri Rao Rajendra Singh 3379 

188 Shri Ravindra Dattaram Waikar 3350, 3232 

189 Shri Ravindra Shukla Alias Ravi Kishan 3378, 3399, 3251 

190 Shri S Jagathratchakan 3268 

191 Shri S Supongmeren Jamir 3308 

192 Shri S Venkatesan 3353 

193 Shri Sanatan Pandey 3318 

194 Shri Sanjay Dina Patil 3243 

195 Shri Sanjay Haribhau Jadhav 3368, 3375 

196 Shri Saptagiri Sankar Ulaka 3336 

197 Shri Satish Kumar Gautam 3399 

198 Shri Satpal Brahamchari 3237 

199 Shri Shafi Parambil 3446 

200 Shri Shankar Lalwani 3372 
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201 Shri Shivmangal Singh Tomar 3265 

202 Shri Shreyas M Patel 3431 

203 Shri Shrirang Appa Chandu Barne 3363 

204 Shri Sribharat Mathukumilli 3252 

205 Shri Subbarayan K 3262, 3222 

206 Shri Sudama Prasad 3319 

207 Shri Sudhakar Singh 3390 

208 Shri Sukanta Kumar Panigrahi 3413 

209 Shri Sunil Kumar 3257 

210 Shri Suresh Kumar Kashyap 3259 

211 Shri Suresh Kumar Shetkar 3238 

212 Shri T R Baalu 3396 

213 Shri Tapir Gao 3409 

214 Shri Tariq Anwar 3228 

215 Shri Tatkare Sunil Dattatrey 3400 

216 Shri Tejasvi Surya 3273 

217 Shri Tharaniventhan M S 3266 

218 Shri Trivendra Singh Rawat 3284 

219 Shri Ummeda Ram Beniwal 3327 

220 Shri Utkarsh Verma Madhur 3426 

221 Shri V K Sreekandan 3330 

222 Shri Vamsi Krishna Gaddam 3383, 3345 

223 Shri Varun Chaudhry 3250 

224 Shri Vijay Baghel 3342 

225 Shri Vijay Kumar Dubey 3296 
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226 Shri Vijayakumar Alias Vijay Vasanth 3305, 3362 

227 Shri Vishnu Datt Sharma 3448 

228 Shri Vishweshwar Hegde Kageri 3294 

229 Shri Vivek Thakur 3425, 3256 
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232 Shri Zia Ur Rehman 3376 

233 Smt. Aparajita Sarangi 3411 
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243 Smt. Kanimozhi Karunanidhi 3300 
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250 Smt. Roopkumari Choudhary 3245 
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252 Smt. Sangeeta Kumari Singh Deo 3355 

253 Smt. Shambhavi 3263 
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255 Smt. Supriya Sule 3243 
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